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ORAL ANSWERS TO QUESTIONS 
Starred Question Nos. 21 to 25 

 
माननीय अÅय± : अब ÿĳ काल , ÿĳ सं´या 21, ®ी बी. के. पाथªसारथी ।  

 

COCONUT PRODUCTION 

*21. SHRI B. K. PARTHASARATHI: 

 Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the details of total area under coconut cultivation along with quantity and 

value of coconut and its products produced in the country during each of the last 

five years, State-wise, district-wise and year-wise particularly in Andhra Pradesh; 

and 

(b) the details of total number of Coconut Producer Societies(CPSs) operational 

in the country and new CPSs formed by the Government during the said period, 

State-wise and district-wise particularly in Andhra Pradesh? 

कृिष और िकसान कÐयाण मýंी; तथा úामीण िवकास मýंी (®ी िशवराज िसहं चौहान):  

(क) और (ख): िववरण सभा पटल पर रख िदया गया है।  

 

 
 

  The sign + marked above the name of a Member indicates that the Question was actually asked on the floor of the House 
by that Member. 
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िववरण 

(क)  वषª 2023-24 के तीसरे अिúम अनुमान के अनसुार, देश म¤ नाåरयल कì खेती के अंतगªत कुल 

अनमुािनत ±ेýफल 23.33 लाख हे³टेयर था, िजससे कुल 153.29 लाख मीिůक टन नाåरयल उÂपादन 

हòआ। 

देश म¤ नाåरयल के कुल ±ेýफल का लगभग 5% और उÂपादन का 8% आňं ÿदेश म¤ होता है। 

िपछले पांच वषŎ के िलए नाåरयल के अनुमािनत ±ेýफल और उÂपादन का राºयवार Êयौरा संलµन  

अनुबंध -I म¤ िदया गया है। 

वतªमान मूÐयŌ पर, नाåरयल का सकल उÂपादन (जीवीओ) वषª 2022-23 म¤ 27199.5 करोड़ 

Łपये था, जैसा िक सांि´यकì एवं कायªøम कायाªÆवयन मýंालय Ĭारा जारी िकए गए अनमुानŌ म¤ बताया 

गया है। 2022-23 के दौरान देश म¤ नाåरयल के कुल जीवीओ म¤ आňं ÿदेश का योगदान लगभग 10.2% 

था। 2018-19 स े 2022-23 तक पाचँ वषŎ के िलए नाåरयल के जीवीओ (वतªमान मूÐयŌ पर) का 

राºयवार Êयौरा  संलµन अनुबंध -II म¤ िदया गया ह ै। 

देश म¤ वषª 2022-23 म¤ 12.94 लाख टन कोपरा (िमिलंग और बॉल कोपरा दोनŌ) का उÂपादन 

हòआ है, िजसम¤ से आňं ÿदेश का िहÖसा 0.65 लाख मीिůक टन था। 2022-23 के दौरान नाåरयल 

तेल और खली का अनमुािनत उÂपादन øमशः 5.58 लाख मीिůक टन और 2.79 लाख मीिůक टन 

था। कोपरा, नाåरयल तेल और खली के अनुमािनत उÂपादन का वषªवार Êयौरा संलµन अनुबंध-III म¤ 

िदया गया है। 

(ख)  देश म¤ संचािलत नाåरयल उÂपादक सिमितयŌ (सीपीएस) कì कुल सं́ या 203 है। िपछल ेपांच 

वषŎ के दौरान, देश म¤ उनतीस (29) सीपीएस पंजीकृत हòई, िजनम¤ स ेनौ (9) आňं ÿदेश म¤ थé (पूवê 

गोदावरी िजल ेम¤ 1 और िवशाखाप°नम िजल ेम¤ 8) िजनका Êयौरा संलµन अनुबंध-IV म¤ िदया गया ह ै।       
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अनुबंध -I 

िपछले 5 वषŎ के दौरान नाåरयल का राºयवार ±ेýफल ('000 ह³ेटेयर) और उÂपादन ('000 मीिůक टन) 

ø. 
स.ं 

राºय/सघं 
राºय ±ेý 

2019-20 2020-21 2021-22 2022-23 
2023-24 (ततृीय अिúम 

अनुमान) 
    ±ेýफल उÂपादन ±ेýफल उÂपादन ±ेýफल उÂपादन ±ेýफल उÂपादन ±ेýफल उÂपादन 
1 आňं ÿदेश 111.4 1073.0 113.0 1127.3 105.8 1164.9 106.9 1176.5 107.4 1181.6 
2 कनाªटक 624.0 2966.0 642.5 3392.1 604.2 3570.8 705.1 4103.1 733.3 5008.5 
3 तिमलनाडु 437.6 3705.7 444.9 3751.3 446.2 3511.6 472.7 3739.1 498.4 3943.0 
4 केरल 760.8 4814.0 768.8 4788.0 765.4 3808.7 760.4 3881.7 759.8 3894.7 

5 
पिĲम 
बंगाल 31.3 268.4 31.8 272.3 32.6 280.1 32.5 289.2 32.9 289.6 

6 ओिडशा 51.7 244.5 52.3 273.3 52.8 274.2 52.8 274.3 54.9 274.7 
7 महाराÕů 30.0 361.2 30.2 154.2 30.3 164.5 30.5 138.6 31.3 180.7 
8 गजुरात 27.4 182.7 25.0 147.3 25.6 146.6 24.8 145.7 26.0 165.7 
9 असम 20.8 110.3 20.8 102.4 21.0 107.9 21.6 108.2 20.2 122.7 
10 िबहार 12.2 54.1 12.2 54.1 12.2 54.1 12.3 54.3 10.8 31.9 
11 िýपरुा 4.6 12.7 4.6 12.7 4.7 8.9 4.7 9.2 4.7 10.1 
12 नागाल§ड 1.1 6.2 1.1 6.2 1.1 6.4 1.1 6.6 1.1 6.7 
13 छ°ीसगढ 1.6 0.7 1.6 9.4 1.7 10.2 1.7 10.2 1.3 6.2 
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14 मिणपुर                 0.1 0.2 
15 िमजोरम 0.03 0.1 0.03 0.1 0.03 0.1 0.03 0.1 0.03 0.1 
16 तेलंगाना 0.5 4.5 0.8 6.0 0.9 6.5 0.9 6.5 1.3 0.1 

17 
अŁणाचल 
ÿदेश 0.1 0.2 0.1 0.2 0.1 0.2 0.1 0.2 0.1 0.1 

18 अÆय 58.4 201.9 49.3 204.0 49.1 201.4 49.2 219.0 49.3 211.8 

कुल 2173.3 14006.0 2199.0 
14300.

8 2153.7 
13317.

2 2277.2 
14162.

7 2333.0 15328.5 

ąोत: बागवानी सांि´यकì इकाई, डीए एडं एफडÊÐयू 
नोट: नाåरयल के िजलावार ±ेýफल और उÂपादन के आंकड़े डीए एडं एफडÊÐयू Ĭारा जारी नहé िकए जाते ह§। 
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अनुबंध -II 

2018-19 से 2022-23 तक पांच वषŎ के िलए वतªमान मूÐयŌ पर नाåरयल के उÂपादन का 
राºयवार सकल मूÐय (जीवीओ) 

(लाख Łपए म¤) 

ø. 

स.ं राºय/सघं राºय ±ेý 
2018-19 2019-20 2020-21 2021-22 2022-23 

1 आňं ÿदेश 181415 179912 209860 270863 276324 

2 असम 31718 29594 33109 34235 23071 

3 गोवा 19913 25055 29641 31295 27527 

4 गजुरात 26997 31902 27521 27450 16403 

5 कनाªटक 537048 511851 655556 675629 443373 

6 केरल 881223 711076 827219 837503 693185 

7 महाराÕů 54195 55225 58567 67565 45331 

8 िमजोरम 9 10 10 10 8 

9 नागाल§ड 3528 4159 4299 4491 2766 

10 ओिडशा 50280 59215 97560 107225 70165 

11 तिमलनाडु 562692 739686 879428 789230 1024526 

12 तेलंगाना 235 1111 1164 2111 1039 

13 िýपरुा 3999 6490 6787 9205 8018 

14 पिĲम बंगाल 90825 83251 97451 106033 65416 

15 
अंडमान और िनकोबार 

Ĭीप समूह 
18188 19166 21349 24230 16852 

16 ल±Ĭीप  2831 2549 2614 2823 2451 
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17 पदुचुेरी 2688 2679 3733 3703 3500 

अिखल भारत 2467784 2462930 2955866 2993601 2719954 

ąोत: राÕůीय लेखा ÿभाग, एमओ एस एडं पीआई 

नोट: िजलावार जीवीओ आंकड़े एमओएस एडं पीआई Ĭारा जारी नहé िकए जाते ह§। 

 

                                                                                          

अनुबंध -III 

2018-19 से 2022-23 तक पांच वषŎ के िलए नाåरयल उÂपादŌ का अनुमािनत उÂपादन 

वषª 
कोपरा (िमिलंग एव ंखाī) 

(लाख मीिůक टन म¤) 
नाåरयल तेल 

(लाख मीिůक टन 
म¤) 

खली 
(लाख मीिůक टन म¤) 

िमिलंग खाī कुल  
2018-19 8.48 2.93 11.41 5.30 2.97 
2019-20 8.68 2.93 11.61 5.64 2.82 
2020-21 8.73 3.20 11.93 5.67 2.84 
2021-22 8.53 3.64 12.17 5.54 2.77 
2022-23 8.59 4.35 12.94 5.58 2.79 
2018-19 से 2022-23 तक पांच वषŎ के िलए कोपरा (िमिलंग और खाī) का राºयवार उÂपादन 

(लाख मीिůक टन म¤) 

वषª 
आňं ÿदेश कनाªटक केरल तिमलनाडु 

अंडमान एवं िनकोबार Ĭीप 
समूह एवं ल±Ĭीप 

िमिलं
ग खाī कुल 

िमिलं
ग खाī कुल 

िमिलं
ग खाī कुल 

िमिलं
ग खाī कुल िमिलंग खाī कुल 

2018-
19 0.16 0.23 

0.3
9 0.33 1.84 

2.1
7 4.41 0.48 

4.8
9 3.43 0.35 

3.7
8 0.15 0.03 0.18 

2019-
20 0.2 0.29 

0.4
9 0.33 1.83 

2.1
6 4.17 0.45 

4.6
2 3.85 0.33 

4.1
8 0.13 0.03 0.16 

2020-
21 0.21 0.3 

0.5
1 0.38 2.09 

2.4
7 4.22 0.46 

4.6
8 3.83 0.33 

4.1
6 0.09 0.02 0.11 

2021-
22 0.22 0.31 

0.5
3 0.46 2.54 3 4.18 0.46 

4.6
4 3.58 0.31 

3.8
9 0.09 0.02 0.11 

2022-
23 0.23 0.42 

0.6
5 0.57 3.16 

3.7
3 3.87 0.42 

4.2
9 3.82 0.33 

4.1
5 0.1 0.02 0.12 

ąोत: नाåरयल िवकास बोडª (सीडीबी), डीए एडं एफडÊÐय ू
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नोट: िजलावार Êयौरा उपलÊध नहé है। 

अनुबंध -IV 

देश म¤  सचंािलत नाåरयल उÂपादक सिमितयŌ कì कुल सं́ या 

राºय 

आज कì तारीख 
तक  सचंािलत 

सीपीएस कì कुल 
सं́ या 

िपछले 5 वषŎ के दौरान  पंजीकृत  सीपीएस 

पंजीकृत   
सचंािलत 

केरल 200 5 3 

तिमलनाडु 3 11 1 

कनाªटक 0 1 0 

आňं ÿदेश 0 9 0 

ओिडशा 0 1 0 

पिĲम  बंगाल  
0 2 0 

अिखल भारत 203 29 4 
नोट: िपछले पांच वषŎ के दौरान,  पंजीकृत  29 सीपीएस म¤ से केवल 4,  िदनांक 01.01.2025 तक  
संचािलत  ह§ ।  
ąोत: नाåरयल िवकास बोडª (सीडीबी), डीए एडं एफडÊÐयू 

 

SHRI B. K. PARTHASARATHI: Respected hon. Speaker, Sir, Andhra Pradesh 

has the highest coconut productivity with 15000 coconuts per hectare.  However, 

the crop output has been affected by various diseases especially the white fly. I 

would like to ask the hon. Minister whether the Government has conducted any 

research to develop disease resistant coconut varieties and if there are any plans 

to provide compensation to the farmers affected by these diseases.  

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, िकसानŌ कì आय बढ़ाना ÿधानमंýी नरÆेþ मोदी 

जी कì सवō¸च ÿाथिमकता है, मुझे यह बताते हòए खुशी ह ै। म§ पाथªसारथी जी का Ńदय से आभार Óयĉ 
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करता हóं िक उÆहŌने नाåरयल से सबंिंधत ÿĳ पूछा है । नाåरयल के उÂपादन म¤ भारत आज दिुनया म¤ 

नÌबर वन के Öथान पर ÿधानमंýी जी कì उÂपादन बढ़ाने कì नीित के कारण पहòंचा है । आňं ÿदेश म¤ 

भी नाåरयल का उÂपादन होता है । मुझे यह बताते हòए खशुी है िक नाåरयल का उÂपादन वषª 2014-15 

के दौरान 140 लाख मीिůक टन था, जो अब बढ़कर 153.29 लाख मीिůक टन हो गया है । िवĵ म¤ 

हमारी उÂपादकता सबसे अिधक ह ै। आňं ÿदेश म¤ भी उÂपादकता 11 लाख मीिůक टन है, म§ आňं 

ÿदेश के िकसानŌ को ÿणाम करता हóं, उÆह¤ बधाई देता हóं िक उÆहŌने उÂपादकता के नये åरकाडª Öथािपत 

िकए ह§ ।  

 यह बात सही है िक िपछले िदनŌ Óहाइट Éलाई जैसी अनेक बीमाåरयŌ कì कÌपल¤ट्स आई थé । 

म§ माननीय सदÖय को बताना चाहता हóं िक नाåरयल िवकास बोडª ने इसको िनयंिýत करने के िलए 

िविभÆन केÆþीय सÖंथान जैसे केÆþीय बागानी फसल शोध संÖथान, कासरगोड केरल, राÕůीय कृिष 

कìट संÖथान Êयूरो, ब¤गलŁु, राºय कृिष िवĵिवīालय जैसे बीएसआईआर बागानी िवĵिवīालय, 

तिमलनाडु कृिष िवĵिवīालय, कोयÌबटूर के माÅयम से Óहाइट Éलाई के ÿबंधन के िलए आठ पåरयोनाए ं

अनमुोिदत कì ह§, इन सÖंथानŌ ने Óहाइट Éलाई कì रोकथाम के िलए जिैवक िनयंýण कì सÖंतुित कì   

ह ै। उसम¤ जैिवक कìट फंफूद का िछड़काव िकया जाता है, Öÿे िकया जाता है । भारत सरकार कì सÖंथा 

केÆþीय बागानी फसल शोध संÖथान, कासरगोड, केरल ने रोग ÿितरोधक नाåरयल के िवकास के िलए 

भी काम िकया ह ै। अपने ÿारिंभक शोध म¤ यह पाया है िक संकर और लंबी िकÖमŌ म¤ सफेद म³खी का 

सøंमण कम होता है, वे िकÖम¤ ह§, गोतमी गंगा, िटपटुर टाल, वÖेट कोÖट टाल, ईÖट कोÖट टाल, 

लगातार इसके िलए ÿयास िकए जा रहे ह§ िक Óहाइ्ट Éलाई जैसे रोगŌ कì रोकथाम कì जाए । 

SHRI B. K. PARTHASARATHI: As per NITI Aayog Report, Andhra Pradesh has 

significant potential for coconut cultivation. The Deejay Sampoorna variety known 

for its high yield of more than 43,000 coconuts per hectare has shown great 

potential in the State.  

Will the hon. Minister kindly elaborate whether the Government is taking any 
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initiatives to promote and expand the cultivation of this high-yielding variety in 

Andhra Pradesh?  

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, माननीय िवĬान सदÖय का कहना िबलकुल सही 

ह ै । आňं ÿदेश म¤ नाåरयल के उÂपादन को बढ़ाने कì अपार संभावनाए ंह§ । इसिलए, आňं ÿदेश म¤ 

उÂपादन बढ़ाने के िलए, ±ेý के िवÖतार के िलए अनेक ÿयास ÿारभं िकए गए ह§ । नाåरयल िवकास बोडª 

कì नाåरयल ±ेý िवÖतार पर एक िवशेष योजना है, िजसम¤ ÿित है³टेयर 6,500 Łपए से लेकर 15,000 

Łपए तक कì िव°ीय सहायता दी जाती है । िपछले दस वषŎ के दौरान आňं ÿदेश राºय म¤ वषª 2014-

15 से 2023-24 तक कुल नाåरयल ±ेý का िवÖतार 12,391 है³टेयर िकया गया है, िजससे 12,406 

िकसान लाभांिवत हòए ह§ ।  

माननीय अÅय± महोदय, इसके अितåरĉ आňं ÿदेश सिहत सभी राºयŌ के िलए नाåरयल ±ेý 

के समú िवकास के िलए बोडª कì िविभÆन योजनाओ ं के माÅयम से गणुव°ापूणª रोपण सामúी का 

उÂपादन, उÂपादन और उÂपादकता विृĦ, मूÐय संवधªन और िवपणन, बीमा कवरजे और कौशल िवकास 

के िलए िव°ीय सहायता ÿदान कर रहा है ।  

म§ माननीय सदÖय को आĵÖत करता हóं िक राºय कì टीम के साथ भी, म§ अनेक राºयŌ म¤ 

अलग-अलग फसलŌ के िलए जाता हóं, उनके साथ और राºय कì टीम के साथ बैठकर अगर ±ेý के 

िवÖतार के िलए और कदम उठाने हŌगे, तो हम जłर उठाएगंे । 

SHRI BENNY BEHANAN: Sir, as you know, our State is known as a ‘land of 

coconut’. We are facing a very serious problem because of root wilt disease. Is the 

Government aware of the alarming spread of this root wilt disease in coconut 

plantation, particularly in Kerala and other States? What are the latest statistics 

regarding the number of affected coconut trees and the economic impact on the 

farmers? Has the Government initiated any research programme through ICAR-

CPCRI or other institutions to develop disease-resistant coconut varieties? What 
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are the findings of the recent research on the biological and organic control 

measures of this disease? Has there been any scientific study on climate change 

in increasing the spread of this disease?  

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, आईसीएआर ने भी लगातार ये ÿयÂन िकए ह§ िक 

जो अलग-अलग ÿकार कì बीमाåरयां पाम-ůी के ऊपर आती ह§, उन पर शोध िकया जाए ।  

माननीय अÅय± जी, शोध करने के बाद उन बीमाåरयŌ से िनपटने के अनेक उपाय िकए गए ह§ । 

केरल म¤ केरल कृिष िवĵिवīालय Ĭारा, वाईएसआर बागबानी िवĵिवīालय Ĭारा भी नई फसल¤ 

िवकिसत कì गई ह§  । कनाªटक और केरल म¤ कìटŌ और बीमाåरयŌ कì समÖयाओ ंके िलए राºय ने िवशेष 

हÖत±ेप कì मांग कì थी । उसके िलए भी िकसानŌ को 50 करोड़ 56 लाख Łपए कì सहायता ÿदान कì 

गई है । सभी राºयŌ म¤, तिमलनाडु म¤ łट िवÐट के ÿबंधन के िलए बोडª के Ĭारा रीÈलांिटंग रेजिुवनेशन 

योजना के अंतगªत 4,000 है³टेयर ±ेý म¤ 17 करोड़ 90 लाख Łपए खचª िकए गए ह§ । केरल हो, कनाªटक 

हो या तिमलनाडु हो, जब ऐसी बीमाåरयां आती ह§, तो हम लगातार ÿयÂन करते ह§ िक उन बीमाåरयŌ का 

िनयंýण भी िकया जाए और िकसानŌ को सहायता भी दी जाए । 

SHRI KOTA SRINIVASA POOJARY: Sir, what is the current MSP for Copra? What 

is the value of Minimum Support Price of Copra procured during the last three 

years?  

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, मुझे बताते हòए खुशी हो रही है िक ÿधानमंýी 

नर¤þ मोदी जी और इस सरकार कì ÿितबĦता है िकसान को लाभकारी मूÐय देना । इसिलए, वषª 2019 

म¤ इस सरकार ने तय िकया िक िकसानŌ को लाभकारी मÐूय देने के िलए लागत पर 50 ÿितशत का 

मुनाफा जोड़कर िकसानŌ के िलए िमिनमम सपोटª ÿाइस तय कì जाए । इसिलए, वतªमान म¤ िमिलंग 

कोपरा का एमएसपी 11,582 ÿित ि³वंटल है और बॉल कोपरा का एमएसपी 12,100 Łपये ÿित ि³वंटल 

ह ै। म§ बताना चाहता हóं िक वषª 2014 म¤ िमिलंग कोपरा का एमएसपी ³या था । जब उधर कì सरकार 

थी तो एमएसपी केवल 5,250 Łपये ÿित ि³वंटल था । उसको बढ़ाकर 11,582 Łपये कर िदया गया    
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ह ै। उसम¤ ऐितहािसक विृĦ कì गई है । बॉल कोपरा का एमएसपी 5,500 Łपये ÿित ि³वंटल से बढ़ाकर 

12,100 Łपये ÿित ि³वंटल कर िदया गया है । िपछले तीन वषŎ म¤ सरकार ने कुल 2 लाख 73 हजार 

िमिůक टन कोपरा कì खरीद कì है, िजसका एमएसपी मूÐय 3079.68 करोड़ Łपये है । म§ आĵÖत 

करना चाहता हóं िक अगर एमएसपी के नीचे कìमत जाती है तो सरकार कोपरा और िमिलंग कोपरा को 

पूरा खरीद के नाåरयल के िकसानŌ को लाभकारी मूÐय देने के िलए ÿितबĦ है । यह इस सरकार कì 

ÿितबĦता है । 

माननीय अÅय± : ÿĳ सं´या 22, ®ीमती कलाबेन मोहनभाई देलकर ।  

 

ÿधानमýंी फसल बीमा योजना के तहत सúंिहत ÿीिमयम 

*22. †®ीमती कलाबेन मोहनभाई देलकरः  

        ®ी ²ानेĵर पाटीलः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) दादरा और नगर हवेली, मÅय ÿदेश और महाराÕů के संभाजीनगर सिहत दशे म¤ ÿधानमंýी फसल 

बीमा योजना (पीएमएफबीवाई) के तहत बीमा कंपिनयŌ Ĭारा संúिहत ÿीिमयम कì कुल रािश िकतनी है; 

(ख) उĉ योजना के तहत बीमा कंपिनयŌ Ĭारा िवतåरत ÿीिमयम कì कुल रािश िकतनी है; 

(ग) इसके तहत बीमा कंपिनयŌ को कुल िकतने दावे ÿाĮ हòए ह§; और 

(घ) इस योजना के तहत िकसानŌ के सभी दावŌ के भगुतान के बाद बीमा कंपिनयŌ के पास 

ÿीिमयम कì कुल िकतनी रािश शेष है? 

कृिष और िकसान कÐयाण मýंी; तथा úामीण िवकास मýंी (®ी िशवराज िसहं चौहान): 

(क) से (घ): िववरण सभा पटल पर रख िदया गया है।  

 



04.02.2025  25 

 
िववरण 

(क) से (घ): ÿधानमंýी फसल बीमा योजना (पीएमएफबीवाई) और पुनगªिठत मौसम आधाåरत फसल 

बीमा योजना (आरडÊÐयूबीसीआईएस) के अंतगªत कायाªÆवयन एज¤िसयŌ Ĭारा बीमांिकक/बोली ÿीिमयम 

दर¤ वसूली जाती ह§। पूरे देश म¤ इस मौसम के िलए िकसानŌ से बेहद कम ÿीिमयम दर वसूली जाती है, 

जो खरीफ फसलŌ के िलए बीिमत रािश का अिधकतम 2%, रबी फसलŌ के िलए अिधकतम 1.5% और 

वािणिºयक/बागवानी फसलŌ के िलए अिधकतम 5% है। इसके अलावा, असम, झारखंड, महाराÕů, 

ओिडशा, मेघालय, पुडुचेरी आिद कुछ राºय आंिशक łप स ेभी िकसानŌ के िहÖसे का ÿीिमयम द ेरह े

ह§। बीमांिकक ÿीिमयम का शेष िहÖसा क¤ þ और राºय सरकार Ĭारा 50:50 के आधार पर वहन िकया 

जाता है, िसवाय पूवō°र राºयŌ (खरीफ 2020 से) और िहमालयी राºयŌ (खरीफ 2023 से) के, जहां 

इसे 90:10 के अनुपात म¤ साझा िकया जाता है। 

फसल बीमा िकसानŌ के लाभ के िलए जोिखम कम करने का एक ÿमुख साधन है। बीमा का 

मतलब है जोिखम को अविध और ±ेý म¤ फैलाव। पीएमएफबीवाई / आरडÊÐयूबीसीआईएस के ÿावधानŌ 

के अनुसार, िकसानŌ से ÿीिमयम के साथ-साथ ÿीिमयम सिÊसडी म¤ क¤ þ और राºय सरकार का िहÖसा 

संबंिधत बीमा कंपनी को जोिखम कì Öवीकृित और योजना के ÿावधानŌ के अनुसार दावŌ के भगुतान के 

िलए भगुतान िकया जाता है। बीमा कंपनी अ¸छे मौसम/वषŎ म¤ ÿीिमयम बचाते ह§ और अ¸छे वषŎ म¤ कì 

गई बचत से खराब वषŎ म¤ उ¸च दावŌ का भुगतान करते ह§। 

वषª 2016-17 म¤ योजना कì शŁुआत से लेकर 2023-24 तक, िकसानŌ से ÿीिमयम के łप म¤ 

32,475 करोड़ Łपये एकý िकए गए ह§ और मÅय ÿदेश और महाराÕů के संभाजीनगर सिहत दशे भर 

म¤ िकसानŌ को 1,72,138 करोड़ Łपये के दावŌ का भुगतान िकया गया है।  

 जहां तक मÅय ÿदेश का सवाल है, योजना कì शŁुआत से लेकर अब तक िकसानŌ से ÿीिमयम 

के łप म¤ 6,125.63 करोड़ Łपये एकý िकए गए ह§ और िकसानŌ को 30,198.54 करोड़ Łपये के दावŌ 

का भगुतान िकया गया है।  
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 महाराÕů म¤, योजना कì शुŁआत से लेकर अब तक िकसानŌ से ÿीिमयम के łप म¤ 5,369.74 

करोड़ Łपये एकý िकए गए ह§ और िकसानŌ को 38,233.85 करोड़ Łपये के दावŌ का भगुतान िकया 

गया है।  

 दादरा और नगर हवेली ने अभी तक इस योजना को नहé चुना है। 

®ीमती कलाबेन मोहनभाई देलकर : धÆयवाद अÅय± महोदय । म§ आिदवासी बाहòÐय ÿदेश स ेआती 

हóं, जहां ºयादातर आिदवासी लोग खेती पर िनभªर ह§ । हर साल मरे ेÿदेश म¤ बेमौसम भारी बाåरश, 

ÿाकृितक आपदा और सूखा के कारण फसलŌ का भारी माýा म¤ नुकसान होता ह ै।  

 महोदय, देश म¤ ÿधानमंýी फसल बीमा योजना लागू हòए 9 साल हो गए ह§, लेिकन मेर ेÿदेश म¤ 

यह योजना अभी तक लाग ूनहé ह ै। कृिष मýंी जी न ेअपने उ°र म¤ कहा ह ैिक मेर ेÿदेश म¤ इस योजना 

को नहé चुना ह ै।  

 म§ आपके माÅयम स ेसंबंिधत मýंी जी स ेजानना चाहती हóं िक इस योजना को मेर ेÿदेश दादर 

और नागर हवेली म¤ ³यŌ नहé लागू िकया जा रहा ह?ै सरकार न ेइस योजना को मेर ेÿदेश म¤ लागू करन े

के िलए अब तक कौन-कौन स ेकदम उठाये ह§, िजसस ेमेर ेÿदेश म¤ िकसानŌ को इस योजना का लाभ 

िमल सके? म§ यह भी जानना चाहती हóं िक मेर ेÿदेश म¤ इस सफल योजना को न चुनने का ³या कारण 

ह?ै उसके बार ेम¤ िवÖतृत जानकारी दी जाए ।    

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, म§ माननीय सदÖय का आभारी हó ं िक उÆहŌने 

िकसानŌ के कÐयाण के िलए इस सवाल को उठाया है । यह बात सच है िक ÿधानमंýी फसल बीमा 

योजना देश के िकसानŌ के िलए वरदान बनकर सामने आई है । आज ÿधानमंýी फसल बीमा योजना 

बीमा आवेदन के मामले म¤ दिुनया कì सबसे बड़ी फसल योजना है । इसके िलए म§ ÿधानमंýी नर¤þ मोदी 

जी का आभार Óयĉ करता हóं । लेिकन, कृिष राºय का िवषय है और यह योजना Öवैि¸छक ह ै। इस 

योजना को चुनना राºय कì इ¸छा पर िनभªर करता है । 23 राºयŌ ने और क¤ þ शािसत ÿदेशŌ ने इस 

योजना का चयन िकया है । लेिकन, कुछ राºय और क¤ þ शािसत ÿदेश अपने यहां कì योजना भी चलाते 
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ह§, इसिलए कुछ राºयŌ ने इसका चयन नहé िकया है । चूंिक योजना Öवैि¸छक है, इसिलए यह क¤ þ 

शािसत ÿदेश के ÿशासन पर िनभªर है िक वह योजना का चयन कर े। लेिकन, म§ माननीय सदÖय कì 

िचंता से अवगत हòआ हóं । हम वहां ÿशासन से क¤ þ शािसत ÿदेश कì चचाª करके, अगर वे चाह¤गे और 

उनका ÿÖताव आएगा तो जłर इस योजना को वहां लागू कर¤गे ।  

®ीमती कलाबेन मोहनभाई देलकर : महोदय, म§ आपके माÅयम स ेमýंी जी स ेपूछना चाहती हóं िक 

³या मýंालय ÿधानमýंी फसल बीमा योजना जब तक मेर ेÿदेश म¤ लागू नहé हो जाती ह,ै तब तक ³या 

सरकार मेर े ÿदेश के Öथािनक ÿशासन के माÅयम स े अिधकाåरयŌ कì टीम या क¤ þीय Öतर के 

अिधकाåरयŌ कì िवशेष टीम बनाकर िकसानŌ को फसलŌ के हòए नुकसान का िनरी±ण करके सव¥ कर 

बीमा करान ेपर िवचार कर रही ह?ै  

 यिद हां, तो उस हेत ुसरकार Ĭारा ³या ÿयास िकए गए ह§, तािक मेर ेÿदेश के िकसानŌ को उनकì 

फसलŌ के नुकसान का शीŅ मुआवजा िमल सके? 

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, यिद िकसानŌ का नुकसान हो, तो उसकì भरपाई 

हो जाए, यह मोदी सरकार कì रणनीित है । इसिलए ‘ÿधानमंýी फसल बीमा योजना’ बनी ह ै। म§ माननीय 

सदÖया कì िचंता से सहमत हóं । म§ वहां के ÿशासन तथा केÆþ सरकार के अिधकाåरयŌ के साथ उनको 

बलुाऊंगा या उनके साथ चचाª और बातचीत कłंगा ।  

म§ िकसानŌ के बीच भी जाने के िलए तैयार हóं । माननीय सदÖया भी साथ रह¤ । हम िकसानŌ के 

साथ भी बैठ¤गे और िकसानŌ के साथ बैठकर Öथानीय ÿशासन, केÆþ सरकार के अिधकारी और हम 

तथा आप कह¤गे तो हम व²ैािनकŌ कì टीम भी साथ म¤ लाएगंे । हम एक साथ बैठकर कैसे दादरा और 

नगर हवेली के िकसानŌ के कÐयाण के िलए अÆय योजनाए ंबना सकते ह§, उनको राहत द ेसकते ह§ तथा 

उÂपादन बढ़ाने पर काम कर सकते ह§ ।  

 माननीय अÅय± महोदय, म§ अलग-अलग राºयŌ म¤ जाता हóं और म§ िकसानŌ के साथ सीधी चचाª  

भी कर रहा हóं । म§ दादरा और नगर हवेली के िकसानŌ के कÐयाण के िलए जłर हर कदम उठाने का 

ÿयास कłंगा । म§ माननीय सदÖया को पनुः आĵत करता हóं िक जब आप चाह¤, तो मýंालय आइए । 
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अगर आप कह¤गी, तो हम भी टीम लेकर आपके यहां आएगं े। 

®ी ²ानेĵर पाटील : अÅय± महोदय, म§ आपके माÅयम स ेमाननीय मýंी जी स ेजानना चाहता हóं िक 

मेर ेसंसदीय ±ेý खंडवा म¤ 60,000 एकड़ म¤ केल ेकì फसल का उÂपादन होता है । उसम¤ मौसम बदलाव, 

तेज धूप और आंधी-तूफान कì वजह स ेहर साल फसल ÿभािवत होती ह ै। इस वषª भी लगभग तीन बार 

िकसानŌ कì फसल ÿभािवत हòई ह,ै िजसस ेिकसानŌ कì लगभग 25,000 एकड़ फसल ÿभािवत हòई      

ह ै। उसस ेिकसानŌ को करोडŌ ŁपयŌ का नुकसान हòआ ह ै। 

 महोदय, म§ आपके माÅयम स ेमाननीय मýंी जी स ेजानना चाहता हóं िक ³या मौसम आधाåरत 

फसल बीमा लागू िकया गया ह?ै यिद नहé, तो ³या आप इस योजना के शłु िकये जाने अथवा केले कì 

फसलŌ को ‘पीएमएफबीवाई’ म¤ सिÌमिलत करन ेका िवचार रखते ह§? ³या ‘ÿधानमंýी फसल बीमा 

योजना’ के अंतगªत दावŌ का भगुतान करन ेके िलए कोई समय-सीमा तय ह?ै यिद हां, तो इस समय-

सीमा के अंदर िकतना भगुतान िकया जाता ह ैऔर भगुतान न करन ेपर भारत सरकार Ĭारा ³या कदम 

उठाए जाते ह§?  

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, ²ानेĵर पाटील जी िवĬान तथा िकसान िहतैषी 

सदÖय ह§ । वे सदैव िकसानŌ के कÐयाण के िलए काम करते ह§ । म§न ेजैसा िनवेदन िकया ह ै िक जो 

‘ÿधानमंýी फसल बीमा योजना’ ह,ै उसम¤ भी बागवानी फसलŌ के िलए मौसम आधाåरत फसल बीमा 

योजना ह,ै केÆþ सरकार राºय सरकारŌ के ÿÖताव पर उसको लागू करती ह ै। मÅय ÿदेश म¤ केल ेका 

बहòत अ¸छा उÂपादन होता ह ै। अलग-अलग राºय सरकार¤ अपने िकसानŌ के िहतŌ के िलए कदम उठाती 

ह§ । 

 मÅय ÿदेश के मु́ यमýंी ®ी मोहन यादव बहòत कमªठ और गितशील मु́ यमýंी ह§ । वहां केल ेके 

नुकसान पर 2,00,000 Łपये ÿित ह³ेटेयर कì दर स ेराहत कì रािश दी जाती ह ै। जब म§ मु́ यमýंी थी, 

तब भी हम वहां राहत रािश देते थे और वहां लगातार यह ÿयÂन जारी ह,ै लेिकन मौसम आधाåरत फसल 

बीमा योजना हम राºय सरकार के ÿÖताव पर लागू करते ह§ । म§ Öवयं ²ानेĵर पाटील जी और राºय 

सरकार के साथ चचाª कłंगा । राºय सरकार कì अपनी योजना भी ह,ै जो िकसानŌ कì भरपूर मदद 
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करती ह ै। आवÔयकता पड़ने पर मौसम आधाåरत फसल बीमा योजना भी राºय सरकार के ÿÖताव पर 

िनिĲत तौर स ेहम वहां लागू करन ेका काम कर¤गे । 

 माननीय िवĬान और िकसान िहतैषी सदÖय न ेएक और ÿĳ पूछा ह ै। उÆहŌने यह कहा ह ैिक 

दावे का भगुतान िकतने िदनŌ म¤ होता ह ै। पहल ेबहòत समय लगता था । पहल ेजो फसल बीमा  योजना 

थी, वह बहòत िडफेि³टव थी । कई बार 6-6, 8-8 महीन ेया एक साल भी लग जाता था, लेिकन अब 

‘ÿधानमंýी फसल बीमा योजना’ के अंतगªत यह तय िकया गया ह ैिक फसल कटाई के अिधकतम एक 

महीन ेके बाद उसके जो पåरणाम आते ह§, राºय सरकार åरपोटª भेज े। उस åरपोटª के िमलन ेके बाद 

फसल का जो दावा ह,ै उसका भगुतान िकसानŌ को कर िदया जाए ।    

माननीय अÅय± महोदय, पहले राºय सरकार और क¤ þ सरकार िमलकर संपूणª भगुतान करते 

थी तो दरे लगती थी, लेिकन अब हमने तय िकया है िक अगर राºय सरकार उपज के आंकड़े भेज दे 

और उसम¤ बीमा कंपनी देर करेगी तो 12 परस¤ट Êयाज दनेा पड़ेगा । भगुतान म¤ िजतनी दरे होगी, उस 

पर Êयाज देना पड़ेगा ।  

माननीय अÅय± महोदय, एक ÿĳ और िकया गया है तो म§ उसके बार ेम¤ बताना चाहता हóं । पहले 

कई राºय सरकार¤ अपना अंश देने म¤ बहòत देर लगाती थé, तो क¤ þ सरकार ने यह शतª रखी थी िक जब 

राºय सरकार का िहÖसा आ जाएगा, तब क¤ þ अपना िहÖसा जारी करगेा । अब हमने तय कर िदया है 

िक राºय सरकार का िहÖसा आने म¤ देर हो तो क¤ þ सरकार का िहÖसा िकसान के खाते म¤ तÂकाल 

डाल िदया जाए । हम राºय सरकारŌ से भी लगातार संपकª  म¤ है । उनके साथ अनेक बैठक¤  करते ह§ और 

यह कोिशश करते ह§ िक समय पर िकसान को राºय और क¤ þ दोनŌ का अंश फसल बीमा योजना के 

अंतगªत िमल जाए । 

®ी जय ÿकाश : सर, म§ माननीय कृिष मýंी जी से पूछना चाहता हóं िक हåरयाणा म¤ फसल बीमा योजना 

म¤ वषª 2014 से पहले ÿीिमयम िकसान को देना पड़ता था और उसम¤ इकाई एकड़ नहé मानी गई, पूरा 

गांव माना गया था । जब ओलाविृĶ होती है या बाढ़ आती है तो बाढ़ म¤ नकुसान होगा तो वह एक एकड़ 

या पूरे गांव म¤ हो सकता है । मेरा आपस ेअनुरोध है और म§ यह जानना चाहता हóं िक जो िसÖटम पहले 
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यूपीए गवनªम¤ट म¤ था, वही चालू है या इसम¤ बदलाव कर िदया गया है? अब उसकì इकाई ³या है? उसम¤ 

ÿीिमयम ÿदेश सरकार देती है या िकसान से लेते ह§? … (Óयवधान) कांúेस िकसान कì मददगार थी, 

लेिकन आपने सÂयानाश िकया है ।  

माननीय अÅय± : ÿĳ के समय ऐसे नहé बोलते ह§ । आप ÿĳ पूछा कर¤ ।  

… (Óयवधान) 

माननीय अÅय± : उÆहŌने बैठे-बैठे िटÈपणी कì है । ³या उसका जवाब द¤गे? 

… (Óयवधान) 

®ी िश वराज िसहं चौहान : मेर ेभाई मझुे बोलने दीिजए । जयÿकाश जी बहòत िवĬान सदÖय ह§ । उÆहŌने 

पूछा है तो म§ बताना चाहता हóं िक कांúेस कì सरकार म¤ परुानी फसल बीमा योजना म¤ उसकì इकाई 

तहसील होती थी । तहसील और इकाई Êलॉक होने का मतलब था िक एक िकसान कì फसल खराब 

हो जाए तो राहत नहé िमलगेी, एक गांव कì फसल खराब हो जाए राहत नहé िमलेगी, दस गांव कì फसल 

खराब हो जाए राहत नहé िमलेगी । जब पूरे तहसील कì फसल खराब होगी तो राहत कì रािश द¤गे । 

इसका मतलब यह है िक एक गांव और दस गांवŌ के िकसानŌ कì फसल बबाªद हो जाए तो वे भगवान से 

ÿाथªना कर¤ िक सबकì फसल बबाªद कर दे, तब राहत कì रािश िमलेगी । यह आपकì बीमा योजना थी । 

हमने उसम¤ बदलाव िकया है और बदलाव करके फसल बीमा योजना कì इकाई गावं को बनाने का काम 

मोदी सरकार ने िकया है, इस सरकार ने िकया है ।  

म§ एक बात और जोड़ना चाहता हóं । पहले Öथानीय आपदा फसल बीमा योजना म¤ सिÌमिलत 

नहé थी । अब हमने Öथानीय आपदा को सिÌमिलत करके तय कर िदया है िक एक िकसान का भी 

नुकसान होगा तो भरपाई कì जाएगी । मोदी है, तो मुमिकन ह ै। उस सरकार ने यह कभी नहé िकया, जो 

इस सरकार ने िकया है । उस समय इस योजना म¤ अनेक िवसंगितयां थé । चूंिक, जयÿकाश जी ने पूछा 

है, तो म§ उनको बताना चाहता हóं । जब उनकì सरकार थी, तब इÆहŌने तय िकया था िक फसल बीमा 

योजना ऋणी िकसानŌ के िलए अिनवायª है । वह बीमा िकसान कì फसल का नहé होता था, ब§कŌ के लोन 

का होता था । हमने तय कर िदया है िक अब यह योजना अिनवायª नहé रहेगी, Öवैि¸छक रहेगी । ऋणी 
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िकसान चाहे तो करवाए और न चाहे तो न करवाए । यह िकसान कì मजê है । हम उस पर इस चीज को 

लाद¤गे नहé । 

 म§ आज बताना चाहता हóं िक जब उधर कì पाटê कì सरकार फसल बीमा चलाती थी तो गैर 

ऋणी िकसान आते ही नहé थे, ³यŌिक गैर ऋणी िकसान भी पांच करोड़ से ºयादा आवेदन आए ह§ और 

दिुनया कì सबसे बड़ी फसल बीमा योजना है, ÿधान मýंी फसल बीमा योजना, िजसम¤ 35 हजार करोड़ 

Łपये िकसान ÿीिमयम पर 1 लाख 72 हजार करोड़ Łपये िकसानŌ के खाते म¤ देने का िकया है तो नरÆेþ 

मोदी जी कì सरकार ने िकया है, इसिलए उस योजना म¤ अनेक सधुार करने का हमने काम िकया ह ै। 

हमने टे³नोलॉजी का उपयोग िकया है । पहले टे³नोलॉजी का उपयोग नहé होता था । øॉप किटंग 

ए³सपåेरम¤ट हाथŌ से करते थे और ए³सपåेरम¤ट करने वाले ने अगर गड़बड़ कर दी तो िकसान अपने 

िलए Æयाय कì गहुार लगाता रहता था । हमारे ÿधान मंýी जी के िवज़न के कारण हमने तय िकया है िक 

सेटेलाइट आधाåरत åरमोट स¤िसंग ÿणाली के अंतगªत नकुसान का आकलन होगा, परफे³ट आकलन 

होगा और आकलन होते ही िकसान के खाते म¤ पैसा डाल िदया जाएगा । यह िकसान िहतैषी सरकार के 

फैसले ह§ । िकसान कì सेवा हमारे िलए भगवान कì पूजा है, इसिलए यह सब काम करने का हम ÿयास 

कर रहे ह§ । … (Óयवधान) 

®ी जय ÿकाश : सर, मýंी जी सदन को गमुराह कर रहे ह§ । हåरयाणा म¤ भयंकर सूखा पड़ा, लेिकन 

आपने उसका आकलन नहé िकया ।… (Óयवधान) 

SHRI LAVU SRIKRISHNA DEVARAYALU: Sir, I represent Palnadu district. It is 

very much dependent on agriculture. Not only my district, but all across the country, 

we are all dependent on agriculture. In the Budget speech also, Madam has 

mentioned that we want to become the best in the world also. But in the answer 

given by the Minister in August, 2024, it is mentioned that there are only five public 

sector general insurance companies and only 15 private general insurance 

companies in this country, which are focussing on agriculture insurance. For a large 
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country like this, this is a very, very small number. 

The second issue is this. Out of 200 crops that are being sown by our 

farmers, only 60 crops are right now covered by the insurance companies, which 

is also very low when compared to other countries. Just now, the Minister has also 

mentioned that we have moved from the block level to the village level. I have to 

ask this on behalf of my farmers. When are we going to move to the farm gate 

level? Based on these three issues, the request from our farmers is this. Is there 

any proposal to increase the number of insurance companies? The second issue 

is the increase in number of crops that are covered under the insurance. Thirdly, 

when are we moving to the farm gate level? 

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, इस योजना म¤ टे³नोलॉजी का इÖतेमाल हो रहा 

ह ै। पहले øॉप किटंग ए³सपåेरम¤ट दोषपूणª होते थे तो बीमा कंपिनयां नहé आती थé । इस समय ÿधान 

मýंी फसल बीमा योजना म¤ 5 सावªजिनक कंपिनयां और 15 िनजी कंपिनयां, कुल िमलाकर 20 कंपिनयां 

भागीदारी कर रही ह§ । िपछली केिबनेट कì बैठक म¤ हमने टे³नोलॉजी का इÖतेमाल करने के िलए 850 

करोड़ Łपये और फसल बीमा योजना के िलए िदए ह§, िजसके बार ेम¤ बताया िक वै²ािनक ढंग से अगर 

फसल कì ±ित का आकलन होगा तो बीमा कंपनी और सरकार म¤ िफर झगड़ा नहé होता ह ै। पहले दावे 

का भगुतान इसिलए देर से होता था िक बीमा कंपनी कहती थी िक øॉप किटंग ए³सपåेरम¤ट सही नहé 

है और इतना नकुसान नहé हòआ है । अब वह åरमोट स¤िसंग कì ÿणाली के कारण लगभग वह समाĮ हो 

गया है, इसिलए और ºयादा बीमा कंपिनयां आएगंी । जहां तक फसल बीमा योजना म¤ और अिधक 

फसलŌ को सिÌमिलत करने का सवाल है, लगातार फसलŌ कì सं́ या को बढ़ाने का ÿयास िकया जाता 

रहा है और नई फसल को सिÌमिलत करने के अगर ÿÖताव आएगंे तो उन पर भी गÌभीरतापूवªक िवचार 

करके हम लगातार और फसलŌ को भी सिÌमिलत करने का काम करते रह¤गे । पहले कì सरकार के 

समय म¤ केवल एक बीमा कÌपनी थी अब 20 बीमा कंपिनयां आ गयी ह§ जो फसलŌ का बीमा कर रही ह§ 
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और इसका पåरणाम है िक फसल बीमा योजना म¤ िकसानŌ का िवĵास लगातार बढ़ता जा रहा है और 

अब 14 करोड़ िकसानŌ के आवेदन फसल बीमा योजना के िलए आए ह§, जो अपने आप म¤ åरकॉडª है, 

लेिकन जैसा िक माननीय सदÖय ने कहा है िक नई फसलŌ को शािमल करने के िलए पåरयोजना म¤ अगर 

और भी सुधार कì जłरत है तो लगातार सरकार खुले मन स ेआउट-ऑफ-व ेजाकर भी लगातार ÿयÂन 

करगेी िक िकसानŌ को अिधकतम लाभ कैसे िदया जा सकता है तािक उसके नुकसान कì भरपायी कì 

जा सके । 

®ीमती सुिÿया सुल े: सर, म§ आपकì आभारी हó,ँ ³यŌिक यह सवाल बहòत महÂवपूणª ह ै। माननीय मýंी 

जी न ेदेश के बार ेम¤ हम सबको बहòत अ¸छी तरह स ेसमझाया ह ै। म§ महाराÕů के बार ेम¤ पूछना चाहती 

हó ँिक महाराÕů म¤ इस समय जो कृिष मýंी ह§, उÆहŌन ेऑन åरकॉडª Öटेटम¤ट िदया ह ैिक 500 करोड़ Łपये 

का ĂĶाचार ‘फसल बीमा योजना’ म¤ हòआ ह ैऔर उसके बाद भारतीय जनता पाटê के एक एमएलए, ®ी 

सरुशे धास जी न ेआपके कृिष मýंी जी को कर³ैट िकया िक वह 500 करोड़ Łपये नहé, बिÐक 5 हजार 

करोड़ Łपये का ĂĶाचार ह ै।  

 सर, म§ आपस ेबड़ी िवनăता स ेपूछना चाहती हó ँिक ³या आपको इसके बार ेम¤ पता था? महाराÕů 

म¤ आपकì ढाई साल स ेसरकार थी और आज भी आपकì सरकार ह,ै तो आपकì सरकार म¤ आपके 

मýंी जी ऑन åरकॉडª बोल रहे ह§ और आपके ही एमएलए भी बोल रहे ह§, तो ³या उÆहŌन ेआपको इस 

बार ेम¤ अवगत कराया ह?ै फसल बीमा योजना म¤ 5 हजार करोड़ Łपये का जो ĂĶाचार हòआ ह,ै िजसके 

बार ेम¤ आपके ही लोग बोल रहे ह§, उसस ेआप अवगत ह§ या नहé? यिद अवगत नहé ह§ तो ³या आप 

इसके िलए इ³ंवायरी करवाएगं?े  

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, मुझे तो मैडम ही अवगत करवा रही ह§ । ये कभी 

500 करोड़ Łपये तो कभी 5 हजार करोड़ Łपये बोल रही ह§ । ऐसे जुमलŌ स ेचीज¤ नहé चलती ह§, लेिकन 

म§ आपके माÅयम से और सदन के माÅयम से देश के िकसानŌ को यह बताना चाहता हó ँिक अगर कहé 

गड़बड़ हòई और वह ÿमािणत हòई तो गड़बड़ करने वाल ेको कभी छोड़ा नहé जाएगा । यह हमारी ÿितबĦता 

ह ै।  
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 माननीय अÅय± महोदय, महाराÕů सरकार ने भी फसल बीमा योजना के िøयाÆवयन म¤ 

सधुाराÂमक कदम उठाए ह§ और महाराÕů म¤ 80-110 फामूªले का मॉडल लागू िकया गया ह ै। म§ आपको 

िफर से आĵÖत करता हó ँिक अगर कहé भी गड़बड़ है तो जांच होगी और गड़बड़ ÿमािणत हो गई तो 

गड़बड़ करने वाले को छोड़ा नहé जाएगा, ³यŌिक यह हमारी सरकार है ।  

माननीय अÅय± : ÿĳ सं´या 23, ®ी बैजयंत पांडा -  उपिÖथत नही । 

 

TEA RESEARCH ASSOCIATIONS 

*23.  SHRI BAIJAYANT PANDA: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) whether the Government has recently opened any Tea Research 

Associations in the country; 

(b) if so, the details thereof along with the names and locations of these 

associations and if not, the reasons therefor; 

(c) the number of tea factories currently operational in the country; and 

(d) whether the Government is upgrading the tea tourism infrastructure in the 

country and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a) to (d): A Statement is laid on the Table of the House. 

STATEMENT 

 
 

 Since Shri Baijayant Panda was not present Hon’ble Speaker asked the Hon’ble Minister to lay the reply and allowed Shri 
Pradyut Bordoloi to ask Supplementary Questions. 
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(a) and (b) Currently there are 2 Associations, partly supported by the Tea Board, 

that cater to the research needs of the tea industry. These are: 

(i) The Tea Research Association (TRA), having its research institute at 

Jorhat, Assam 

(ii) The Tea Research Foundation, United Planters Association of Southern 

India (UPASI-TRF), having its research institute at Valparai, Tamil Nadu.  

 Both TRA and UPASI-TRF have their advisory centres located across 

different belts of tea growing states and are looking after the R&D needs, imparting 

training to planters including small tea growers and carrying out knowledge 

dissemination to the tea industry. No New Associations have been opened recently. 

(c) Currently, a total of 1963 tea factories are operational in the country. 

(d) Tea Board, under the Department of Commerce, Govt. of India is 

implementing the Tea Development and Promotion Scheme for the overall 

development of the tea sector. Further, the Ministry of Tourism, Govt. of India 

promotes various destinations across India in a holistic manner, through various 

initiatives. As part of the ongoing activities and promotion of various tourism 

destinations and products, including tea estates, are taken up. Additionally, the 

State Governments of major tea producing states also promote tea tourism through 

their policies / schemes. 

SHRI PRADYUT BORDOLOI : Thank you, Sir. 

 The Indian Tea Industry took its part in Assam 200 years ago and there has 

been an iconic institution called the Tocklai Tea Research Institute under Tea 
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Research Association in Jorhat. This iconic institution has been immensely 

contributing continuous research and development for the tea industry. Now, the 

Tea Research Association, especially the Tocklai Tea Research Institute in Jorhat, 

Assam has been facing acute fund crunch.  

I would like to draw the attention of the hon. Minister. You yourself visited 

Jorhat and promised that you would arrange rejuvenation of the Tocklai Tea 

Research Institution. Would you have any plan to rejuvenate the Tea Research 

Institute? 

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL): 

Thank you, hon. Speaker Sir.  

I did not visit Jorhat. I visited Guwahati and I met with all the Tea Research 

Association leaders and the captains of the tea industry. We had a wonderful 

engagement with the hon. Chief Minister present. I have asked two large tea buyers 

to get involved in the activities of the tea research institution so that in a Public 

Private Partnership mode we can see significant progress and development in 

research activities.  

Recently, they have told me that they are going to come back to me and we 

shall work together in a spirit of cooperation to the best extent possible to 

rejuvenate the activities of the Tea Research Associations. 

DR. INDRA HANG SUBBA: Hon. Speaker Sir, as we know, India is one of the 

largest producers of tea, and globally the demand for organic product is increasing 

day-by-day. 

Sikkim produces organic tea, and Sikkim is the only fully-organic State in 
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India. 

 I would like to know whether the Ministry has any plans to encourage 

research to increase the production of organic tea in India. Secondly, are there any 

plans made by the Ministry to encourage new entrepreneurs and first-time start-

ups in the field of exporting organic tea?  

SHRI JITIN PRASADA: The hon. Member has asked a question regarding organic 

tea in the State of Sikkim. This Government takes the tea industry on top priority 

as far as the tea growers, the tea sellers and the tea consumers are concerned. 

The budget for the tea development schemes has been continuously increasing. 

From Rs. 135 crore in 2023-24, it rose to Rs. 205 crore in 2024-25 and now for the 

next year, it is Rs. 274 crore.  

Under this scheme, one of the biggest components is R&D, which the hon. 

Member has referred to. Research and development is a key component of the 

scheme where organic tea and other types of tea with various blends, various 

technologies, and various agricultural methods can be used. The Government is of 

the view that whatever money is being spent by the Government, there is a 50 per 

cent component which should be shared by the associations or private players. 

One such scheme for R&D is assistance for setting up labs where the total 

component is Rs. 10 crore. It is on a 50-50 sharing basis. The other one is about 

research on blends focusing on organic tea. Again, it is on a 50-50 sharing basis 

with a maximum limit of Rs. 25 lakh.  

Another component is quality improvement with respect to maximum residue 

limit on pesticides and taking care of other concerns which the consumers have. 
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Our export potential gets hit if we do not comply with the norms. So, that is another 

existing scheme. And if the hon. Member has any specific concern, I can always 

invite him for chai to my office since the question is also on chai.  

DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN: Sir, the Tea 

Board's directive to ban 20 pesticides in tea plantations in 2023 is a necessary 

action for consumer’s safety which is appreciable, but the lack of viable alternatives 

put small tea growers who contribute 55 per cent of national production at severe 

risk with challenges like climate change and worsening the pest infestations. They 

are at a dilemma which way to pursue. The absence of Government-backed 

research on alternative pest control methods could harm both farmers and exports. 

Meanwhile, China has invested heavily in organic solutions to maintain global 

competitiveness. 

In lieu of this, through you, Sir, I would like to ask the hon. Minister what 

steps are being taken to provide subsidized research-backed bio-pesticides to 

ensure that the small tea growers are not financially burdened due to such 

regulations.  

SHRI JITIN PRASADA: As I just mentioned to the previous hon. Member as well, 

the top priority of this Government is, of course, tea growers, tea consumers, and 

tea producers. At the same time, small tea growers are also a priority of this 

Government. We have gone in for various measures to increase their level of 

income from various initiatives that this Government is taking. One such initiative 

is the auction method for ‘dust tea’, which increases sales of tea ensuring better 

prices to our small farmers.  
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The hon. Member talked about the residue limit. That is also of primary 

concern for the Government. The Tea Board has taken initiatives under which, for 

quite some time, there have been very stringent regulations on maximum residue 

limits. 

 In fact, there is a complaint from various organizations to increase it. But we 

are adhering to quality standards and ensuring that the safety and quality of tea for 

consumers within India and the world is ensured; our exports grow; the level of 

income for our growers becomes better; our small farmers are protected and they 

are given all sorts of initiatives this Government is taking. It is within the purview of 

the Government and we are aware of it. 

माननीय अÅय± : ÿĳ सं´या 24, ®ी नरशे गणपत ÌहÖके ।  

  

 राÕůीय ÿाकृितक खेती िमशन 

*24. †®ी नरशे गणपत ÌहÖके: 

डॉ. ®ीकांत एकनाथ िशंद:े 

³या कृिष और िकसान कÐयाण मýंी यह बतान ेकì कृपा कर¤गे िक: 

(क) ³या सरकार न े राÕůीय ÿाकृितक खेती िमशन (NMNF) के तहत दशे म¤ ÿाकृितक खेती कì 

पĦितयŌ को अपनाने पर िवचार िकया ह ैऔर यिद हां, तो तÂसंबंधी Êयौरा ³या ह;ै 

(ख) ³या जैव-आदान संसाधन केÆþŌ कì Öथापना स ेिकसानŌ के िलए ÿाकृितक कृिष आदान कì समय 

पर सलुभता सिुनिĲत होगी और इसका खेती कì लागत और मृदा के ÖवाÖÃय पर ³या ÿभाव पड़ेगा, 

यिद हां, तो तÂसंबंधी Êयौरा ³या ह;ै 

(ग) ³या ÿाकृितक कृिष पĦितयŌ म¤ िकसानŌ के ÿिश±ण और कृिष सिखयŌ/सामदुाियक संसाधन 

ÓयिĉयŌ कì तैनाती स ेÿाकृितक कृिष पĦितयŌ को अपनान ेम¤ उÐलेखनीय तेजी आएगी और यिद हां, 

तो उसके ³या पåरणाम हŌगे; 
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(घ) जलवाय ु िÖथरता सबंधंी Öथानीय कृिष-पाåरिÖथितकì िसĦांतŌ पर एनएमएनएफ Ĭारा Åयान 

केिÆþत िकए जान ेका ³या ÿभाव पड़ेगा और उसके पåरणामŌ को मापन ेके िलए ³या कायªिविध अपनाई 

गई ह;ै और 

(ङ) ³या मौजूदा योजनाओ ंऔर Öथानीय बाजारŌ स ेजड़ुाव के साथ NMNF के एकìकरण स ेिकसानŌ 

कì उपज के िलए āांिडंग और िवपणन के अवसरŌ म¤ सधुार होगा है और यिद हां, तो उसके ÿभावी 

एकìकरण के िलए योजनाबĦ उपायŌ का िववरण ³या ह?ै 

कृिष और िकसान कÐयाण मýंी; तथा úामीण िवकास मýंी (®ी िशवराज िसहं चौहान): 

(क) स े(ङ) िववरण सभा पटल पर रख िदया गया है। 

 िववरण 

(क) और (ख): जी हा ँ। क¤ þीय मंिýमंडल न े25 नवंबर 2024 को क¤ þ ÿायोिजत योजना के łप म¤ 2481 

करोड़ Łपए (भारत सरकार का िहÖसा 1584 करोड़ Łपए और राºयŌ का िहÖसा 897 करोड़ Łपए) के 

कुल पåरÓयय के साथ राÕůीय ÿाकृितक खेती िमशन (NMNF) को मंजूरी दी। िमशन का उĥेÔय ÿाकृितक 

कृिष पĦितयŌ, ÿाकृितक इनपटु कì तैयारी आिद पर Óयापक ÿिश±ण कायªøमŌ के माÅयम स ेÿाकृितक 

खेती को बढ़ावा देना है।  

इस योजना म¤ िविभÆन राºयŌ/क¤ þ शािसत ÿदेशŌ म¤ 7.5 लाख ह³ेटेयर ±ेý म¤ 15,000 ÿाकृितक 

खेती ³लÖटर बनान ेकì पåरकÐपना कì गई है। ÿÂयेक ³लÖटर लगभग 50 हे³टेयर के समीपवतê ±ेý 

और लगभग 125 िकसानŌ स ेबनाया जाएगा। इस योजना का मु́ य उĥेÔय िकसानŌ Ĭारा खेतŌ पर 

ÿाकृितक खेती के आदानŌ (इनपुट्स) का उÂपादन करना है। 10,000 आवÔयकता-आधाåरत जैव-

आदान संसाधन क¤ þ इन ³लÖटरŌ के िकसानŌ के िलए ÿाकृितक खेती के आदान कì आसान उपलÊधता 

म¤ सहायता कर¤गे, िजसस ेबाहर स ेखरीद ेगए रासायिनक आदानŌ पर िनभªरता कम होगी। ÿाकृितक 

आदानŌ के उपयोग स ेिमĘी कì उवªरता म¤ उÐलेखनीय विृĦ होती ह ैऔर समú इकोलॉिजकल बैलेÆस 

को बढ़ावा िमलता है। 

(ग): इस योजना म¤ ÿÂयेक ÿाकृितक खेती ³लÖटर म¤ दो कृिष सिखयŌ/सीआरपी कì तैनाती कì 

पåरकÐपना कì गई ह,ै तािक िकसानŌ को ÿाकृितक खेती के तरीकŌ के बार ेम¤ जानकारी दी जा सके 
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और Öवयं सहायता समूहŌ, आंगनवाड़ी, úाम सभा, कृिष िव²ान क¤ þŌ आिद को शािमल करके समुदाय 

म¤ Óयापक जागłकता पैदा कì जा सके। इस योजना के तहत िकसानŌ, वै²ािनकŌ, िकसान माÖटर 

ÿिश±कŌ, कृिष सखी/सामुदाियक संसाधन Óयिĉ (CRP) आिद के िलए Óयापक ÿिश±ण कायªøमŌ कì 

पåरकÐपना कì गई है। िकसानŌ के िलए ये ÿिश±ण कायªøम तथा ³लÖटरŌ म¤ कृिष सिखयŌ/CRP कì 

तैनाती ÿाकृितक खेती को अपनान ेको बढ़ावा देगी।  

(घ): ÿाकृितक खेती के िसĦांतŌ और पĦितयŌ का उĥेÔय Öथान-िविशĶ कृिष-पाåरिÖथितक पĦितयŌ 

को बढ़ावा देकर कृिष म¤ जलवाय ुिÖथरता को बढ़ाना ह,ै िजसस ेरासायिनक आदानŌ पर िनभªरता कम 

हो और ÿाकृितक इकोिसÖटम मजबूत हो। यह बहò-फसल ÿणािलयŌ, बायोमास मिÐचंग आिद के माÅयम 

स ेइन-सीटू सॉइल आगªिनक के उÂपादन को ÿोÂसािहत करके सॉइल हÐेथ और नमी कì माýा म¤ सधुार 

करन े पर भी Åयान क¤ िþत करता है। ÿाकृितक खेती लाभकारी कìटŌ, पि±यŌ और सूàमजीवŌ कì 

उपिÖथित को बढ़ावा देकर जैव िविवधता को भी बढ़ाती ह ैजो ÿाकृितक कìट िनयंýण और परागण का 

समथªन करते ह§। सॉइल हÐेथ म¤ सधुार के साथ, ÿाकृितक खेती कì पĦितयां कृिष अनकूुलता को 

बढ़ाती ह§, िजसस ेिकसानŌ को चरम जलवाय ुघटनाओ ंस ेिनपटने म¤ मदद िमलती है। 

 (ड.): िमशन के ÿभावशाली पåरणाम के िलए, क¤ þ और राºय सरकारŌ कì िविभÆन योजनाओ,ं जैसे 

िक कृिष एवं िकसान कÐयाण िवभाग, úामीण िवकास िवभाग, खाī ÿसÖंकरण उīोग मýंालय, पंचायती 

राज मýंालय, आयुष मýंालय, सहकाåरता मýंालय और पशुपालन एवं डेयरी िवभाग कì अÆय योजनाओ ं

के साथ कंवज¥Æस कì पåरकÐपना कì गई है। एक सरल भागीदारी ÿमाणन ÿणाली और ÿाकृितक łप 

स ेउगाए गए रसायन मĉु उÂपादŌ के िलए एक आम राÕůीय āांड का िनमाªण, बाजार पहòंच और संपकª  

को काफì बढ़ावा देगा तथा ÿाकृितक खेती को Óयापक łप स ेअपनान ेम¤ मदद करगेा।  

®ी नरशे गणपत ÌहÖके  : माननीय अÅय± जी, म§ सरकार को बधाई देता हóं िक नेशनल िमशन ऑन 

नेचुरल फािम«ग शुł कì है । हमार ेनेता और महाराÕů के उप मु́ यमýंी एकनाथ िशंदे जी ने मु́ यमýंी 

रहते हòए महाराÕů म¤ 25 लाख हे³टेयर भूिम को ऑग¥िनक फािम«ग के अंतगªत लाने का लàय रखा था । 

भारत सरकार कì नेशनल िमशन ऑन नैचुरल फािम«ग के तहत योजना है तािक  साढ़े सात लाख ह³ेटेयर 
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भूिम म¤ 15000 úाम पंचायतŌ और एक करोड़ िकसानŌ को ÿाकृितक खेती म¤ बढ़ावा िदया जा सके । 

 मेरा आपके माÅयम से सरकार से ÿĳ है िक  इस योजना म¤ महाराÕů कì िकतनी úाम पंचायतŌ 

को लाभ िदया गया है? महाराÕ ů के िकतने िकसानŌ ने इस योजना का लाभ िलया है? 

®ी िश वराज िसहं चौहान : माननीय अÅय± जी, म§ माननीय सदÖय को ÿĳ पूछने के िलए धÆयवाद 

देता हóं और Ńदय से आभार Óयĉ करता हóं ।  

महोदय,  केिमकल फ़िटªलाइज़र के अिनयंिýत और अिधक इÖतेमाल के कारण आज धरती कì 

उवªरा ±मता कम हो रही ह,ै जैिवक काबªन घट रहा ह,ै िमý कìट मार ेजा रहे ह§ और जल धारण कì 

±मता घटती जा रही ह ै। ÿधानमंýी नर¤þ मोदी िवजनरी ह§, वह केवल आज का नहé सोचते, बिÐक आने 

वाली पीिढ़यŌ को भी बेहतर भिवÕय कैस ेद ेसकते ह§, इसका िवचार भी करते ह§ ।   

माननीय अÅय± महोदय, नेशनल िमशन ऑन नैचुरल फािम«ग को 15 नंबर, 2024 को मंजूरी 

दी गई थी । इस िमशन के तहत हम ÿाकृितक खेती के माÅयम स ेिकसानŌ को ÿेåरत करन ेका ÿयास 

कर¤गे तािक वे धीर-ेधीर ेÿाकृितक खेती कì तरफ बढ़¤ । वे अपनी पूरी जमीन पर ÿाकृितक खेती न करके 

जमीन के एक िहÖस ेपर यानी अगर पांच एकड़ जमीन ह ैतो एक या आधे एकड़ पर ÿाकृितक खेती ÿारभं 

कर¤ और उसके पåरणामŌ के आधार पर बाकì िकसान भी सीख¤गे और आग ेबढ़¤गे । इसके िलए ÿाकृितक 

खेती का एक िमशन बनाया गया ह ै। 

माननीय सदÖय न ेÿाकृितक खेती के बार ेम¤ पूछा ह ै। म§ तो महाराÕů सरकार, मु́ यमýंी और 

पूरी टीम को बधाई देना चाहóंगा । ÿाकृितक खेती पर पहल ेस ेही महाराÕů काम कर रहा ह ैकुछ अÆय 

राºय सरकार¤ भी काम कर रही ह§ । अभी ÿाकृितक खेती िमशन के अंतगªत महाराÕů को  1709 

कलÖटसª का आबंटन िकया गया ह ैऔर 85450 ह³ेटेयर ±ेý म¤ ÿाकृितक खेती कì जाएगी िजसम¤ 2 

लाख 13 हजार िकसान ÿाकृितक खेती कì शŁुआत कर¤गे । यह लàय यहां स ेिदया गया ह ै। इसके 

बावजूद अगर महाराÕů सरकार इस लàय को बढ़ाना चाहती है तो म§ आĵÖत करता हóं िक हम बढ़े हòए 

लàय को भी सिÌमिलत कर¤गे । अनेक राºय सरकार¤ अपने Öतर पर भी ÿाकृितक खेती को बढ़ावा देने 

का काम कर रही ह§ । महाराÕů यिद अपनी योजना भी चाहे तो ÿाकृितक खेती के िलए लागू कर सकता 
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ह ै। सरकार हर संभव सहयोग करगेी । 

®ी नरशे गणपत ÌहÖके : नेचुरल फािम«ग अपनान ेवाल ेिकसानŌ को पारपंåरक खेती कì तुलना म¤ कम 

उपज और शŁुआती चरण म¤ अिधक िनवेश कì चुनौती का सामना करना पड़ता ह ैिजसस ेउनकì आय 

म¤ भी कमी आती ह ै । इस जोिखम का काम करन ेऔर अिधक िकसानŌ को जैिवक खेती कì ओर 

आकिषªत करन ेके िलए ³या क¤ þ सरकार ऑग¥िनक ÿोड³ट के िलए एमएसपी स े20 परस¤ट स ेअिधक 

समथªन मूÐय देने पर िवचार कर रही ह?ै  

यिद हा,ँ तो इसे कब तक शłु करने कì योजना है? 

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, जैसा म§ने िनवेदन िकया िक एक साथ पूरी जमीन 

पर ÿाकृितक खेती नहé, बिÐक जमीन के छोटे िहÖसे पर िकसान ÿाकृितक खेती ÿारभं कर¤ । यिद 

ÿाकृितक खेती सभी िविधयŌ का समú łप से पालन करते हòए कì जाए तो उÂपादन म¤ कोई कमी नहé 

आती है । यह म§ अपने मन से नहé कह रहा हóं । आईसीएआर के एक अनुसंधान म¤ यह पाया गया ह ैिक 

इंटर øॉिपंग, फसल अवशेषŌ से मिÐचंग और कवडª फसलŌ से उपज म¤ कमी नहé आती ह ै। कई ÖथानŌ 

पर वृिĦ हòई ह ै। हम जो रासायिनक उवªरकŌ का ÿयोग करते ह§, उसके कारण िमĘी पर बहòत बरुा असर 

पड़ता है । ÿाकृितक खेती िमĘी के ÖवाÖÃय पर सधुार लाती है और इसिलए यह आशंका िक इससे 

उÂपादन बहòत घट जाएगा, यह आशंका पूरी तरह से सही नहé ह ै। िकसान ÿाकृितक खेती ठीक िविध 

से कर सके, इसके िलए हम ÿÂयेक कलÖटर म¤ दो कृिष सखी और कÌयिुनटी åरसोसª पसªन िनयĉु   

कर¤गे । ÿाकृितक खेती करने वाले िकसान को ÿॉपर ůेिनंग द¤गे । जो इनपटु लगते ह§, उनको आसानी से 

उपलÊध करवाने के िलए 10 हजार बायो इनपटु åरसोसª स¤टसª भी ÿारभं कर¤गे । उनके िलए िव°ीय 

सहायता ÿदान कर¤गे । िकसानŌ को अपने खेत पर भी इनपटु बनाने का ÿिश±ण िदया जाएगा । अगर 

ठीक इनपटु डाले जाएगंे तो उÂपादन नहé घटेगा । दूसरी बात उÆहŌने कही है िक ³या इस पर कोई 

अितåरĉ रािश एमएसपी के łप म¤ द¤गे?  

माननीय अÅय± महोदय, आज लगभग सारी दिुनया केिमकल फिटªलाइजसª और कìटनाशकŌ 

के ÿयोग के दÕुÿभाव को जानती है । भारत म¤ भी लोग िचंितत ह§ िक इसके कारण जो फसल¤ होती ह§, 
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उसका मानव शरीर पर भी गलत असर पड़ता ह ै। वे उस दÕुÿभाव से िचंितत ह§ । अगर ÿाकृितक खेती 

के अÆन उÂपािदत फल या सÊजी उÂपािदत होकर बाजार म¤ पहòंचेगी तो िनिĲत तौर पर ºयादा कìमत 

िमलेगी । हम ÿाकृितक खेती उÂपाद का सरल ÿमाणन कर¤गे, सिटªिफकेशन कर¤गे । ÿाकृितक खेती के 

उÂपाद का नेशनल āांड भी बनाएगंे । जब ÿाकृितक खेती का फैलाव होगा एवं āांिडंग होगी तो अपने 

आप उसकì उिचत और ºयादा कìमत िनिĲत तौर पर िमल पाएगी । मेरा यही िनवेदन है िक अगर 

िकसान कर¤गे तो िनिĲत तौर पर िकसान को ºयादा दाम िमल¤गे । 

माननीय अÅय± : डॉ. ®ीकांत एकनाथ िशंद े– उपिÖथत नहé । 

डॉ. ब¸छाव शोभा िदनेश जी । 

डॉ. ब¸छाव शोभा िदनेश : माननीय अÅय± महोदय, म§ आपके माÅयम स ेसÌमाननीय कृिष मýंी जी 

स ेएक ÿĳ पूछना चाहती हóं । अ³टूबर, 2024 म¤ अÂयिधक बाåरश के कारण उ°री महाराÕů िवशेष łप 

स ेनािसक और धूिलया म¤ 50 हजार ह³ेटेयर स ेअिधक कृिष भूिम को बड़े पैमान ेपर नुकसान हòआ ह ै। 

िवशेष łप स ेÈयाज, कपास, अंगूर, अनार, धान का भारी पैमान ेपर नुकसान हòआ ह ै। ³या सरकार न े

महाराÕů म¤ िकसानŌ के हòए नुकसान का आकलन करन ेके िलए कोई फसल ±ित आकलन िकया ह?ै 

³या सरकार गरीब िकसानŌ कì मदद के िलए अनुदान ÿदान करगेी? 

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, वैसे तो यह ÿĳ ÿाकृितक खेती से संबंिधत नहé 

है, लेिकन माननीय सदÖया कì िचंता है िक अगर िकसानŌ का नुकसान हòआ है तो उनको राहत िमलनी 

चािहए । ±ित के आकलन का ÿारिंभक काम राºय सरकार करती है । केÆþ सरकार अपनी तरफ से 

राहत के िलए रािश हरके राºय सरकार को आवंिटत करती ह ै। राºय सरकार अपने åरसोसª से भी और 

केÆþ सरकार कì सहायता से जो रािश वहां देती है, वहां ±ित के आकलन कì अलग-अलग योजनाए ं   

ह§ । 

 फसल बीमा योजना म¤ जो िकसान कवर होते ह§, उनको फसल बीमा योजना का लाभ िदया 

जाता है । िफर भी माननीय सदÖया ने बताया है, म§ इसके बारे म¤ राºय सरकार से भी चचाª कłँगा और 

अगर फसल का Óयापक नकुसान हòआ है, तो िनिĲत łप से वहा ँकì सरकार ने ±ित का आकलन िकया 
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होगा । उस आकलन के आधार पर राºय सरकार भी मदद करगेी और जłरत पड़ी तो केÆþ सरकार 

भी हर संभव सहयोग करगेी । 

DR. SHASHI THAROOR: Sir, the hon. Minister has addressed a very important 

topic, the question of natural and organic farming. And it is true that this has been 

expanding in our country, but only to one million hectares of arable land, which is 

a tiny fraction, not even one per cent of the 141 million hectares that we are 

cultivating crops in our country. Now, what's striking is that the Minister has not 

addressed the issue of economic viability of natural farming. There are two reports 

I have read from ICRIER and IIFSR which highlight that because the yield goes 

down. Even though their input costs are lower because they do not have to buy 

fertilizer, farmers are finding the yield goes down. Basmati has gone down by 32 

per cent; wheat has gone down by 59 per cent yield, which means that it is not 

economically viable for them. A crop which otherwise would sell in the market for 

Rs. 28 or Rs. 29, they are having costs of up to 14 in terms of relationship to the 

yield. Now, if you have a problem where your yield is not good, you have a problem 

where labour costs are higher because your labour has to be a little more trained, 

and you have a problem where 87 per cent of farmers using organic farming are 

not able to secure better prices, then the question is how do you make this 

economically viable for the farmers. I request the Minister to respond to this. 

®ी िशवराज िसहं चौहान : माननीय अÅय± महोदय, म§ पनु: िनवेदन करना चाहता हó ँिक ÿाकृितक 

खेती कì बात हो रही है और इसके बार ेम¤ हमने परूा अÅययन करवाया है । वह अÅययन आईसीएआर 

के माÅयम से हòआ है । हमारे वै²ािनकŌ ने 16 राºयŌ के 484 िकसानŌ के खेतŌ पर लगातार तीन साल 

तक अÅययन िकया है । उससे यह िनÕकषª िनकला है िक ÿाकृितक खेती के बहòत फायदे ह§ । जैिवक 
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काबªन कì माýा म¤ 0.25 परस¤ट तक कì विृĦ होती है । उÂपाद कì इनपुट कॉÖट म¤ 29 परस¤ट कì कमी 

आती है । इंटरøॉिपंग और फसल अवशेषŌ से जो मिÐचंग होती है, उनसे उपज म¤ विृĦ होती है । इसिलए 

उसम¤ िकसान को कोई परेशानी या घाटा होगा, इस संबंध म¤ मेरा कहना है िक वै²ािनकŌ के तÃयŌ के 

आधार पर जो सिुनिĲत अÅययन िकया गया है, इससे उÂपादन भी नहé घटेगा और िनिĲत तौर पर 

लागत भी घटेगी । इसिलए म§ माननीय िवĬान सदÖय को बताना चाहता हó ँिक हम यह काम कोई अधँेर े

म¤ नहé कर रहे ह§ । हम यह काम सोच-समझकर कर रहे ह§ । म§ दोहराना चाहता हó ँिक हम सभी िकसानŌ 

से कह द¤गे िक ÿाकृितक खेती एक साथ सभी जमीनŌ पर कर दो, ऐसा िबÐकुल नहé है । अभी केवल 

18 लाख िकसान लगभग साढ़े सात लाख हे³टेयर भूिम म¤ ÿाकृितक खेती इस िमशन के माÅयम से 

ÿारभं कर¤गे । उस खेती के जो पåरणाम और िनÕकषª आएगंे, उसके आधार पर हम आग ेबढ़¤गे । ÿाकृितक 

खेती के उÂपाद कì ÿॉपर āांिडंग होगी । हम उसको ढंग से रखने का ÿयास कर¤ग े। इसके कारण िकसानŌ 

को ठीक दाम िमल¤गे । म§ पनु: यह कहना चाहता हó ँिक हम ÿयोग के तौर पर इसे ÿारभं कर रहे ह§, लेिकन 

इसके पåरणाम बहòत अ¸छे ह§ । वै²ािनकŌ ने जो ÿयोग िकये ह§, ये उनके िनÕकषª ह§ । 

माननीय अÅय± : ÿĳ सं´या 25, ®ी िदलेĵर कामैत । 

 

ई-एनएएम Èलेटफॉमª 

*25. †®ी िदलेĵर कामैतः 

       ®ी नव चरण माझीः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) वतªमान म¤ राÕůीय कृिष बाजार (ई-एनएएम) Èलेटफॉमª से जड़ेु कृिष बाजारŌ (मंिडयŌ) कì कुल सं́ या 

तथा उनके Ĭारा िकए गए लेन-देन के मूÐय सिहत उनके Óयापार के मूÐय का राºय-वार Êयौरा ³या है; 

(ख) सरकार देश के छोटे और सीमांत िकसानŌ, िवशेष łप से महाराÕů के úामीण ±ेýŌ, जैसे जलगांव 

िजले के िकसानŌ को ई-एनएएम Èलेटफॉमª म¤ सिøय łप से भाग लेने के िलए िकस ÿकार ÿोÂसािहत 
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कर रही ह ैतथा उĉ Èलेटफॉमª पर ऐसे िकतने िकसान पंजीकृत ह§ और सिøय łप स ेÓयापार कर रह े

ह§; 

(ग) ³या िवगत तीन वषŎ के दौरान ई-एनएएम के माÅयम से अंतर-राºयीय Óयापार कì माýा के संबंध म¤ 

कोई आकलन िकया गया है, यिद हां, तो तÂसंबंधी Êयौरा ³या है और िकसानŌ को उĉ Èलेटफॉमª कì 

सलुभता म¤ आने वाली समÖयाओ ंके समाधान के िलए सरकार Ĭारा ³या कदम उठाए गए ह§ तथा 

िवशेषकर जलगांव िजले सिहत महाराÕů एवं राºयवार देश म¤ सामान के पåरवहन और उसके भंडारण 

जैसी संभार-तंý संबंधी चुनौितयां ³या ह§? 

(घ) ³या सरकार का महाराÕů सिहत राºयवार दशे म¤ बेहतर मÐूय िनधाªरण के िलए और अिधक नए 

वľ उÂपादŌ, मूÐय विधªत सेवाओ ंतथा एआई-आधाåरत मूÐय िनधाªरण तंý जैसी नई ÿौīोिगकìय 

सिुवधाओ ंके एकìकरण के संदभª म¤ ई-एनएएम के दायर ेका िवÖतार करने का िवचार ह;ै 

(ङ) यिद हा,ं तो तÂसंबंधी Êयौरा और इसके िलए िनधाªåरत समय-सीमा ³या है; और 

(च) ÿÖतािवत िवÖतारŌ का Êयौरा ³या है और उनसे महाराÕů म¤ िवशेषकर जलगांव िजले म¤ 

रहने वाल ेिकसानŌ के िलए बाजार कì सलुभता बढ़ाने म¤ िकस ÿकार लाभ िमलेगा? 

कृिष और िकसान कÐयाण मýंी; तथा úामीण िवकास मýंी (®ी िशवराज िसहं चौहान): 

(क) से (च): िववरण सभा पटल पर रख िदया गया है। 

िववरण 

(क): 31 िदसंबर, 2024 तक राÕůीय कृिष बाजार (ई-नाम) Èलेटफॉमª से जड़ेु कृिष बाजारŌ (मंिडयŌ) 

का राºयवार Êयौरा, साथ ही Óयापार और लेन-देन के मूÐय का राºय-वार Êयौरा संलµन अनुबंध म¤ 

िदया गया है। 

    (ख):  छोटे और सीमांत िकसानŌ सिहत िकसानŌ का नामांकन बढ़ाने और ई-नाम Èलेटफॉमª के माÅयम 

से कृिष वÖतुओ ंके Óयापार म¤ उनकì भागीदारी बढ़ाने के िलए कई उपाय िकए गए ह§। इनम¤ ई-नाम 

पोटªल और मोबाइल ऐप (एűंॉयड और आईओएस Èलटेफॉमª पर उपलÊध) के माÅयम से िकसानŌ Ĭारा 
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ऑनलाइन पंजीकरण कì सुिवधा, ÿिश±ण कायªøम और पंजीकरण एवं Óयापार ÿिøया म¤ िकसानŌ 

कì सहायता के िलए टोल-Āì नंबर 18002700224 शािमल ह§। 

31 िदसंबर, 2024 तक 12.3 लाख िकसान पंजीकृत हो चकेु ह§, िजनम¤ स े3 लाख िकसान 

महाराÕů म¤ ई-नाम Èलेटफॉमª के माÅयम से Óयापार कर रहे ह§। जलगांव िजले म¤, 37,903 िकसानŌ को 

ई-नाम के तहत पंजीकृत िकया गया है, िजनम¤ से 1170 िकसानŌ ने ई-नाम Èलेटफॉमª के माÅयम स े

Óयापार िकया है, अब तक पोटªल पर कुल 42404 लनेदेन हòए ह§। 

 (ग): िपछले 03 वषŎ के दौरान ई-नाम म¤ दजª अंतर-राºयीय Óयापार कì माýा िनÌनानुसार है:- 

वषª Óयापार कì माýा (ि³वंटल म¤) 
2022-23 7990.23 
2023-24 179923.09 

2024-25 (िदनांक 31 िदसंबर, 2024 तक कì िÖथित 
के अनुसार) 35956.09 

       

ई-नाम Èलेटफॉमª को लगातार बढ़ावा देने के िलए सरकार Ĭारा िनÌनिलिखत कदम उठाए गए ह§ - 

(i) फामªगेट मॉड्यूल िकसानŌ को िचý/गणुव°ा मापदडंŌ के साथ अपनी उपज का लॉट-वार 

िववरण अपलोड करने और ई-नाम पर Óयापार के िलए बोली लगाने कì सुिवधा का लाभ 

उठाने म¤ स±म बनाता है, इसके िलए उÆह¤ अपनी उपज को मंिडयŌ म¤ भौितक łप से लाने 

कì आवÔयकता नहé होती है।  

(ii) ई-नाम मोबाइल ऐप 12 भाषाओ ंम¤ उपलÊध है जो इसे अिधक सलुभ और उपयोगकताª 

के अनुकूल बनाता है। 

(iii)  एफ.पी.ओ. ůेिडंग मॉड्यूल शुł िकया गया है िजसके तहत एफ.पी.ओ. उपज को 

ए.पी.एम.सी. म¤ लाए िबना अपने सúंह क¤ þ/पåरसर से अपने उÂपाद का Óयापार कर सकते 

ह§।  
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(iv)  ई-एन.डÊÐयू.आर. पर आधाåरत गोदामŌ से Óयापार कì सिुवधा के िलए ई-नाम म¤ 

वेयरहाउस आधाåरत Óयापार मॉड्यूल ÿदान िकया गया है। 

(v) एगमाकª  नेट Èलेटफॉमª के साथ एकìकरण: िकसान ई-नाम मोबाइल ऐप पर ई-नाम मंडी के 

साथ-साथ गैर-ई-नाम मंडी कì मौजूदा वÖतुओ ंकì कìमतŌ और आगमन कì जानकारी 

मंडी म¤ जाने से पहले ही ÿाĮ कर सकते ह§। 

(घ) से (च): राºय सरकार के िवभागŌ/राºय कृिष िवपणन बोडŎ से ÿाĮ अनुरोध के आधार पर, संबंिधत 

वÖतुओ ंके िलए Óयापार योµय मापदडंŌ को अंितम łप िदया जाता है। 31 िदसंबर 2024 तक, ई-नाम 

Èलेटफॉमª पर ऑनलाइन नीलामी के िलए 221 वÖतुओ ंके िलए Óयापार योµय मापदडं बनाए गए थ,े 

िजनम¤ रेशम कोकून, कपास और क¸चा जूट भी शािमल ह§। यह एक सतत ÿिøया है। 

मौजूदा ई-नाम Èलेटफॉमª को और अिधक कुशल बनाने के िलए अपúेड िकया जा रहा है। ई-नाम 

2.0 के चल रहे िवकास के साथ, यह Èलेटफॉमª न केवल अपने मौजूदा िडिजटल Óयापार संचालन को 

मजबूत करेगा, बिÐक िविभÆन मूÐय ®ृंखला ÿितभािगयŌ को शािमल करने कì सिुवधा भी ÿदान करेगा, 

िजससे उÆह¤ अपने संचालन को सहजता से एकìकृत करने और मूÐय ®ृंखला म¤ वÖतुओ,ं सेवाओ ंऔर 

सूचनाओ ंके ÿवाह कì योजना बनान,े कायाªÆवयन और ÿबंधन म¤ सहयोग करने कì अनुमित िमलेगी। 

ई-नाम 2.0 को एक ओपन िडिजटल Èलेटफॉमª के łप म¤ देखा जाता है जो फॉरवडª और बैकवडª के 

िलंकेज को स±म बनाता है। 

31 िदसंबर, 2024 तक महाराÕů के जलगांव िजले कì 04 मंिडयŌ को ई-नाम Èलटेफॉमª के साथ एकìकृत 

िकया गया है और उĉ योजना के तहत लाभ उठाया जा रहा है। 

अनुबंध  

ई-नाम Èलेटफॉमª पर राºयवार मिंडयŌ को जोड़ा गया, साथ ही Óयापार और मूÐय का िववरण भी 
िदया गया (आरभं से लेकर 31 िदसबंर, 2024 तक) 

राºय Óयापार Óयापार का मÐूय (Łपये करोड़ म¤)
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एकìकृत मंिडयŌ कì 
सं́ या 

Óयापार कì माýा 
(लाख मीिůक टन 
म¤) 

यूिनट काउÆट म¤ 
Óयापार कì जाने 
वाली वÖतुओ ं
कì सं́ या 

अंडमान और 
िनकोबार Ĭीप समूह 1 0 0 0 
आňं ÿदेश 33 83.035 0 54,958.21 
असम 3 16.90 (टन) 0 0.035 
िबहार 20 0.033 1,58,700 14.444 
चंडीगढ़ 1 7.351 0 1,496.55 
छ°ीसगढ़ 20 11.876 0 2,465.61 
गोवा 7 0.003 3,80,458 2.082 
गजुरात 144 26.498 0 10,536 
हåरयाणा 108 330.938 0 1,07,045 
िहमाचल ÿदेश 38 4.397 0 1,668.29 
जÌमू और कÔमीर 17 1.64 26,850 1,030.68 
झारखंड 19 0.321 5,269 62.312 
कनाªटक 5 2.126 0 1,565.93 
केरल 6 0.007 0 2.383 
मÅय ÿदेश 139 96.121 0 32,132.68 
महाराÕů 133 50.677 0 18,893.51 
नागाल§ड 19 0.01 0 4.621 
ओिडशा 66 18.835 39,35,32,840 4,864.02 
पदुचेुरी 2 0.506 0 187.081 
पंजाब 79 40.764 0 13,341.30 
राजÖथान 166 250.849 93,74,024 1,03,437.400 
तिमलनाडु 157 25.895 2,53,85,503 6,764.36 
तेलंगाना 57 71.007 0 25,772.89 
िýपरुा 7 8.83(टन) 0 0.059 
उ°र ÿदेश 125 71.068 0 13,624.23 
उ°राखंड 20 7.43 0 1,175.26 
पिĲम बंगाल 18 0.858 97,100 175.604 
कुल 1,410 1,102.25 42,89,60,744 4,01,220 
 

®ी िदलेĵर कामैत : माननीय अÅय± महोदय, सीमांत िकसानŌ को राÕůीय कृिष बाजार Èलेटफॉमª म¤ 
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भाग लेने के िलए िवÖतृत łप से जानकारी देने के िलए म§ माननीय मýंी जी का आभार Óयĉ करता हó ँ।  

 माननीय मýंी जी ने बताया है िक छोटे और सीमांत िकसानŌ का नामांकन बढ़ाने और राÕůीय 

कृिष बाजार Èलेटफॉमª के माÅयम से कृिष वÖतुओ ंके Óयापार म¤ उनकì भागीदारी बढ़ाने के िलए पोटªल 

और मोबाइल ऐप के माÅयम से पंजीकरण कì सुिवधा, ÿिश±ण कायªøम और पंजीकरण एवं Óयापार 

ÿिøया म¤ िकसानŌ कì सहायता के िलए टॉल Āì नÌबर को शािमल िकया गया है ।  

 महोदय, देश के िविभÆन राºयŌ के िकसानŌ एवं ÓयापाåरयŌ के Ĭारा कृिष वÖतुओ ंकì खरीददारी 

हेतु भारी वाहनŌ का ÿयोग िकया जाता है । लेिकन िकसानŌ के भंडारण के Öथान तक भारी वाहनŌ को 

ले जाने म¤ काफì असिुवधा होती है, िजसकì वजह से उĉ वाहनŌ को मेन-रोड एवं हाईवे पर खड़ा रहना 

पड़ता है । इस कारण भारी जाम लगने कì वजह से आम-जन को यातायात म¤ काफì िद³कत¤ होती ह§ 

एवं दघुªटनाओ ंकì संभावनाए ंबनी रहती ह§ ।  

 म§ माननीय मýंी जी से जानना चाहता हóं िक िबहार के सीमावतê ±ेýŌ के िकसानŌ को, िवशेषकर 

सपुौल, मधेपरुा, मधुबनी, अरåरया तथा सहरसा के िकसानŌ को अंतराªºयीय Óयापार को बढ़ावा देने के 

िलए लॉिजिÖटक यानी ůांसपोटª कì सिुवधाए ंिकस ÿकार से महुैया कराई जा रही ह§? माल ढुलाई स े

संबंिधत चनुौितयŌ का समाधान कैसे िकया जा रहा है? 

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, माननीय सदÖय का जो ÿĳ है, वह जो हमारी 

‘ई-नाम’ राÕůीय कृिष बाजार कì योजना है, उससे संबंिधत है । लेिकन उनकì िचंता वािजब है । 

लॉिजिÖटक, ůांसपोट¥शन, अनेक किठनाईयŌ को उÆहŌने रखेांिकत िकया है । म§ उनके साथ बैठंूगा, 

िवÖतार से चचाª कłंगा और क¤ þ सरकार और िबहार सरकार िमलकर इस िदशा म¤ जो कदम उठा 

सकती ह§, वे कदम हम िनिĲत तौर पर उठाएगं े।  

‘ई-नाम’ के बारे म¤ मेरा यह कहना है िक जो छोटे िकसान ह§, जैसा िक माननीय सदÖय ने सवाल 

िकया था, उनको भी कवर करने का हमने पूरा ÿयास िकया ह ै। हमने, जो क¤ þ और राºय सरकार¤ ह§, 

उनको ‘ई-नाम’ का संचालन करने के िलए, Öथानीय आवÔयकताए ंपूरी करने के िलए हम लोग फंड देते 

ह§ । उÆहŌने सुपौल का भी नाम िलया था, म§ बताना चाहता हóं िक उपज को इधर-उधर न ले जाना पड़े 
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और मंडी म¤ ही ‘ई-नाम’ Èलेटफॉमª के माÅयम से िकसान Óयापार कर सक¤ , इसिलए िबहार कì 20 बाजार 

सिमितयŌ को हमने ‘ई-नाम’ Èलेटफॉमª के साथ एकìकृत करने का काम िकया है । िबहार के सुपौल और 

सहरसा िजलŌ कì मंिडयŌ के िलए भी अगर राºय सरकार का ÿÖताव आएगा, तो हम लोग िनिĲत तौर 

पर उनको जोड़ने का काम कर¤गे ।  

®ी िदलेĵर कामैत : माननीय अÅय± महोदय, म§ माननीय मýंी जी स ेजानना चाहता हóं िक उ°री 

िबहार के सीमावतê िजलŌ के िकसानŌ को राÕůीय कृिष बाजार Èलेटफॉमª म¤ भाग लेन ेके िलए, िवशेषकर 

सपुौल, मधेपरुा तथा सहरसा िजलŌ के िकसानŌ को कैस े ÿोÂसािहत  िकया  जा रहा ह?ै इन सभी िजलŌ 

म¤ म³के तथा पान कì खेती बड़े Öतर पर कì जाती ह,ै िजसका उÂपादन भी बड़ी माýा म¤ होता ह ैतथा 

देश के िविभÆन भागŌ म¤ भेजा जाता ह ै।  

®ी िश वराज िसहं चौहान : माननीय अÅय± महोदय, जैसा िक म§ने बताया है, िबहार के सपुौल और 

सहरसा कì आपने बात कì ह ै। हम राºय सरकार से चचाª करके इन बाजार सिमितयŌ को, अगर ‘ई-

नाम’ Èलेटफॉमª से एकìकृत करने का वे ÿÖताव देते ह§, तो िनिĲत तौर पर इनको जोड़ िदया जाएगा । म§ 

भी िबहार सरकार से चचाª कर लूंगा, आपके साथ भी म§ बैठ जाऊंगा ।  

 माननीय अÅय± महोदय, इसके साथ-साथ आपने मधेपरुा कì बात भी कì है । मधेपरुा िजले म¤ 

बाजार सिमित िसंहेĵर मंडी को ‘ई-नाम’ Èलेटफॉमª के साथ एकìकृत िकया गया है । मुझे बताते हòए खशुी 

है िक िदनांक 2.2.2025 तक िसंहेĵर मडंी म¤ ‘ई-नाम’ पोटªल पर 412.9 मीिůक टन का कुल Óयापार 

इस Èलेटफॉमª के माÅयम से हòआ है । उपरोĉ मडंी म¤ म³का, धान, केला और सिÊजयŌ का भी Óयापार 

होता है । म§ िफर से माननीय सदÖय महोदय को आĵÖत करता हóं िक वे ठोस ÿÖताव लेकर अगर आएगंे, 

तो राºय सरकार और क¤ þ सरकार िमलकर उस पर काम कर¤गी । 

माननीय अÅय± : ®ी नव चरण माझी जी, आप अपना ÿĳ शॉटª म¤ पूिछएगा । 12 बजने वाल ेह§, ÿĳ 

काल समाĮ होने वाला ह ै। 

… (Óयवधान) 

11.59 hrs   (Shrimati Sandhya Ray in the Chair) 
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®ी नव चरण माझी : माननीय सभापित महोदया, िपछले िदनŌ िबन मौसम के बरसात और ओिडशा म¤ 

आए साइ³लोन से िकसान भाइयŌ को फसल कì जो हािन हòई, उसस े उनको राहत देने के िलए 

आदरणीय ®ी नरÆेþ मोदी जी तथा ओिडशा के माननीय मु́ यमýंी जी के नेतृÂव म¤ आदरणीय कृिष मýंी 

जी ने जो-जो मदद कì, उसके िलए म§ उनको आभार ÿकट करता हóं ।  

 माननीय सभापित महोदया, म§ माननीय मýंी जी से आúहपूवªक पूछना चाहता हóं िक ‘ई-नाम’ 

योजना म¤ अब तक िकतनी मंिडयŌ को जोड़ा गया है और िकतना Óयापार हòआ है ।  

12.00 hrs 

®ी िशवराज िसहं चौहान : महोदय, ई-नाम मंडी म¤ लगातार मंिडयŌ को जोड़ने का ÿयÂन भारत सरकार 

ने िकया है । 31/12/2024 तक 23 राºयŌ और चार केÆþ शािसत ÿदेशŌ कì 1410 मंिडयŌ को ई-नाम 

Èलेटफामª से जोड़ा गया ह ैऔर ई-नाम Èलेटफामª पर दजª कुल माýा 11.02 करोड़ मीिůक टन और 

सं́ या 42.89 करोड़ है, िजसका Óयापार मूÐय लगभग चार लाख करोड़ Łपये है । यह अपने आपम¤ 

ऐितहािसक है । अब तक, 31 िदसंबर, 2024 तक कì िÖथित के अनुसार एक करोड़ 78 लाख िकसान 

ई-नाम पोटªल पर पंजीकृत िकये जा चुके ह§ । िदनांक 31 िदसंबर, 2024 तक 20 राºयŌ और केÆþ 

शािसत ÿदेशŌ कì कुल 640 मंिडयŌ ने इंटर मंडी ůेड म¤ भाग िलया और कुल 16.59 लाख मीिůक टन 

का कारोबार हòआ, िजसका मूÐय 5,022 करोड़ Łपये था । धÆयवाद । 

________ 
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WRITTEN ANSWERS TO QUESTIONS 

(i) Starred Question Nos. 26  to 40 
 

EXPORT OF FRUITS AND VEGETABLES 

*26.  SHRI A. MANI: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) the details of measures taken by the Government to promote the export of 

fruits and vegetables and the extent to which these initiatives have been successful 

in increasing export volumes; 

(b) the details of the States which are contributing towards export of fruits and 

vegetables including the major varieties exported by them; 

(c) the details of the major challenges faced by exporters of fruits and 

vegetables; 

(d) the manner in which the Government is addressing these challenges to 

improve export performance; 

(e) the details of new international markets which have been explored for the 

export of Indian fruits and vegetables during the last three years and the current 

year; and 

(f) the details of the key barriers in accessing these markets and the manner 

in which the Government is addressing them? 

THE MINISTER  OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL):  

(a)  and (b) The Department of Commerce through Agricultural and Processed 

Food Products Export Development Authority (APEDA) provides financial 

assistance to its member exporters of APEDA from across the country, for export 
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promotion of its Scheduled products, including for Fruits & vegetables, under 

Agriculture and Processed Foods Export Promotion Scheme of APEDA for the 15th 

Finance Commission Cycle (2021-22 to 2025-26) in following three broad areas:  

i.  Scheme for infrastructure Development- Financial assistance for setting up of 

packhouse facilities with packing / grading lines, pre-cooling unit with cold storage 

and refrigerated transportation etc., cable system for handling of crops like banana, 

pre-shipment treatment facilities such as irradiation, vapor heat treatment, hot 

water dip treatment and common infrastructure facilities, reefer vans and missing 

gap in the existing infrastructure of individual exporters.  

ii.  Scheme for Quality Development –Financial assistance for purchase of 

laboratory testing equipment, installation of quality management system, handheld 

devices for capturing farm level coordinates for traceability and testing of water, 

soil, residues and pesticides etc.  

iii. Scheme for Market Promotion- The assistance covers participation of exporters 

in international trade fairs, organizing buyer seller meets and developing packaging 

standards for new products and upgrading the existing packaging standards. 

The details of financial assistance guidelines are available at APEDA 

Website www.apeda.gov.in under the “Scheme” tab.  

As a result of these initiatives, there has been a growth of 47.3%, in the 

volume of exports of fruits and vegetables between the period 2019-20 to 2023-24. 

The details are given in the enclosed Statement – I. 
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The Government maintains the record of total exports of fruits and 

vegetables from India. The export figures of States are compiled on the basis of the 

State-of-Origin code reported by the exporters in the shipping bills. Thus, the state 

wise data of exports of Fruits and vegetables is not available as the same is not 

validated by DGCI&S. However, the major states producing Fruits and vegetables 

are Uttar Pradesh, Madhya Pradesh, West Bengal, Maharashtra, Andhra Pradesh, 

Gujarat, Bihar, Tamil Nadu, Odisha, Karnataka. The data of exports (variety-wise) 

is only available for Mangoes and Onions, for which details are given in the 

enclosed Statement -II. 

(c) and (d) Some of the major challenges faced by exporters of fruits and vegetables 

are related to high logistics cost, inadequate infrastructure, fragmented supply 

chains, gaps in transportation, packaging, cold chain and storage facilities for 

horticultural product exports, restrictions imposed by importing countries and global 

uncertainties. 

The Government has taken several measures to overcome these challenges 

and constraints. Some of the major measures are as under: 

 Department of Commerce is closely working with the Ministry of Agriculture 

and Farmers Welfare (MoA&FW) and Ministry of Food Processing Industries 

to address gaps in supply chain and development of cold chain infrastructure, 

catering to Fruits and vegetables. 

 The Government is focusing on exploring new potential markets for identified 

focus products and closely working with MoA&FW for getting market access. 
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 To overcome logistic constraints, regular meetings are held with other 

concerned Ministries to take up issues faced by exporters. Further, sea 

protocols are being developed for potential fresh fruits and vegetables to 

enable exports to distant markets at competitive fares. 

 Non-Tariff barriers and import restrictions are addressed through bilateral 

discussions between the concerned trading partner country and unresolved 

issues are also taken up at the WTO, wherever possible.  

(e) In FY 2023-24, India’s exports of Fresh Fruits and Vegetables reached 123 

countries. In the last 3 years, Indian fresh produce entered 17 new markets, some 

of which are Brazil, Georgia, Uganda, Papua New Guinea, Czech Republic, 

Uganda, Ghana etc. This has been achieved through a host of measures such as 

participation in international trade fairs, actively pursuing market access 

negotiations, organizing buyer seller meets etc. 

Department of Commerce is working in close coordination with the MoA&FW 

in prioritizing agriculture products for market access negotiations to reach new 

markets. As a result, India has achieved new market access in following 

commodities in the last three years:  

 Indian Potatoes and Onions in Serbia 

 Baby corn and fresh banana in Canada 

 Pomegranate arils in Australia, USA, Serbia, and New Zealand 

 Whole pomegranates in Australia via Irradiation treatment 
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(f) The barriers in accessing new markets differ from product to product and are 

dynamic in nature. Some of the major barriers in accessing new markets for fruits 

& vegetables are: 

 Long geographic distance from India raising the costs of logistics. 

 Delay in grant of market access by importing countries for certain products. 

 Stringent Phyto-sanitary requirements imposed by some importing countries. 

 Delay in registration of enterprises in certain countries. 

To address the above issues, various steps are being taken by the Department of 

Commerce: 

 For expand market access to our products, MoA&FW & APEDA have 

identified key products and key countries for intensifying market access 

negotiations.  

 Development of Sea protocols for horticulture products to reduce logistic 

expenses and to enable larger volume of exports. 

 Regular follow up with the counterpart authorities of importing countries with 

support of our Missions abroad for registration of facilities and market access 

negotiations. 

 For meeting stringent Phyto-sanitary requirements, setting up of 

traceabilitysystem and a system of farmer and facility registration. 
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STATEMENT-I 

 

Growth in terms of Volume in the last five years =47.30% 

Growth in terms of Value in the last five years= 41.50 % 

 

Export data of fruits and vegetables in last five years 

Country: All 

Product: Fresh Fruits & Vegetables 

  Value In USD Million Qty In Thousand MT 

Products 2019-20 2020-21 2021-22 2022-23 2023-24 2019-20 2020-21 2021-22 2022-23 2023-24 

Fresh 

Fruits & 

Vegetables 1,282.43 1,342.13 1,527.63 1,635.95 1,814.58 2,659.48 3,148.08 3,376.25 4,335.68 3,911.95 

Source: DGCIS  
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STATEMENT-II 

India's Export of Mango and Onion to World (By Variety) 

Product 
Variety 

USD Million Qty in MT 
2019-20 2020-21 2021-22 2022-23 2023-24 2019-20 2020-21 2021-22 2022-23 2023-24 

Mango 

Other Mangoes 0.00 25.42 23.48 33.26 36.18 0.00 15795.09 17448.90 17257.28 23786.16 

Kesar 0.00 2.92 6.91 4.97 11.25 0.00 983.73 2319.08 1749.97 3787.01 

Alphonso (Hapus) 0.00 6.08 10.09 7.84 8.68 0.00 3195.86 5994.86 2829.76 2673.39 

Banganapalli 0.00 1.46 3.01 2.00 3.20 0.00 830.55 1674.04 856.91 1081.68 

Chausa 0.00 0.05 0.05 0.03 0.24 0.00 40.98 25.64 19.72 488.26 
Langda 0.00 0.08 0.16 0.12 0.19 0.00 48.99 122.16 70.02 81.94 
Dasheri 0.00 0.09 0.11 0.06 0.17 0.00 49.50 75.92 34.70 75.54 
Totapuri 0.00 0.07 0.17 0.20 0.16 0.00 47.47 151.01 116.60 91.95 
Mallika 0.00 0.03 0.09 0.06 0.07 0.00 41.40 61.16 28.81 38.17 

Mangoes , 
Fresh/Dried, 

56.11 0.00 0.00 0.00 0.00 49658.68 0.00 0.00 0.00 0.00 

Total Mangoes 56.11 36.20 44.07 48.54 60.14 49658.68 21033.57 27872.77 22963.77 32104.10 

Onion 

Other Onions 
Fresh of Chilled 

0.00 0.00 0.00 0.00 434.78 0.00 0.00 0.00 0.00 1606683.97 

Rose Onions 
Fresh of Chilled 

0.00 0.00 0.00 0.00 38.94 0.00 0.00 0.00 0.00 110755.38 
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Onions, 

Fresh/Chilled 
324.20 378.49 460.56 561.38 0.00 1149896.84 1578016.57 1537496.85 2525258.35 0.00 

Total Onions 324.20 378.49 460.56 561.38 473.72 1149896.84 1578016.57 1537496.85 2525258.35 1717439.35 

 Source: DGCIS 

 Note :- ITC HS Code with (*) mark of the Commodity is either dropped or re-allocated 
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WTO RESTRICTIONS ON MSP 

* 27. SHRI SAPTAGIRI SANKAR ULAKA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government has taken steps to protect small farmers from 

WTO-imposed restrictions on MSP and subsidies, if so, the details thereof; 

(b) the steps taken to safeguard India’s Public Distribution System (PDS) from 

WTO challenges; 

(c) whether alternative trade policies or agreements have been explored to 

shield Indian agriculture from global competition and if so, the details thereof; 

and 

(d) the details of the budget allocated for subsidies, MSP and trade 

negotiations along with their impact on small farmers’ income during the last five 

years? 

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 

MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN): 

(a) to (d): The Government has taken several steps to protect the interest of 

the farmers including small farmers in the context of WTO provisions on domestic 

support and subsidies.  

Agriculture being a State Subject, the State Governments adopt 

appropriate measures for development of agriculture in the State. However, 

Government of India supplements the efforts of States through appropriate policy 

measures, budgetary support and various schemes/ programmes. The various 
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schemes/ programmes of the Government of India are meant for enhancing the 

welfare of farmers by increasing production, remunerative returns and income 

support to the farmers. Enhanced budgetary provisions have been made to 

facilitate the efforts of the Government.  

Government fixes Minimum Support Prices (MSPs) for 22 mandated 

agricultural crops and Fair & Remunerative Price (FRP) for sugarcane on the 

basis of the recommendations of the Commission for Agricultural Costs & Prices 

(CACP) to ensure that farmers receive remunerative prices for their produce, 

thereby encouraging greater investment and production. Since 2018-19, 

Government has been fixing MSP with the minimum return of 50% over all India 

weighted average cost of production.  The total MSP value paid to farmers from 

2019-20 to 2023-24 is as under: 

Year 2019-20 2020-21 2021-22 2022-23 2023-24 
MSP value paid to 
farmers (Amount in 
Rs. Crore) 

2,55,949 2,80,167 2,73,092 2,37,492 2,48,960 

 

In year 2024-25 (till 26.01.2025), 22,48,725 and 76,84,886 number of 

farmers benefitted by procuring of wheat and paddy, respectively. 

Financial support for farmers including small farmers is also provided 

through schemes like the Pradhan Mantri Annadata Aay Sanrakshan Abhiyan 

(PM-AASHA) and the Pradhan Mantri Kisan Samman Nidhi (PM KISAN), 

ensuring continued government procurement and food distribution while 

adhering to WTO guidelines.  
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During the Rabi 2023-24 season, under PM-AASHA, 6.41 lakh metric 

tones of pulses of Rs.4,820 crore of MSP value were procured from 2.75 lakh 

farmers which included procurement of 2.49 lakh metric tones of Masoor, 43,000  

metric tones of Chana and 3.48 Lakh metric tones of Moong at MSP to support 

the farmers.  Similarly, 12.19 lakh metric tones of Oilseeds of Rs. 6,900 crore of 

MSP value were procured from 5.29 lakh farmers.  

India has proactively employed a combination of trade policies such as the 

recent increase in import duty on edible oils, removal of export duty from rice and 

onion, agricultural reforms such as National Agriculture Market (eNAM), and 

schemes such as Pradhan Mantri Fasal Bima Yojana (PMFBY), Agriculture 

Infrastructure Fund (AIF), National Mission for Sustainable Agriculture (NMSA), 

Pradhan Mantri Krishi Sinchayee Yojana (PMKSY), etc. to improve the 

competitiveness of its agriculture by balancing domestic needs, and international 

commitments. India has aimed to protect its farmers, ensure food security, and 

maintain a sustainable agricultural sector in a globalized economy. India has also 

been engaging in Free Trade Agreements (bilateral and regional) to promote and 

diversify agricultural exports while protecting its agricultural interests. These 

agreements often have provisions that ensure flexibility in agricultural subsidies, 

provide safeguards, or enable the imposition of tariffs on agricultural products. 

  The Central Government expenditure on food and fertilizer subsidies and 

Central Government expenditure on Agri & Allied Activities during 2020-21 to 

2024-25 are as follows:         
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(Amount in Rs. In Crore) 

Sl. 
No. 

Year Fertilizer 
Subsidy 

Food 
Subsidy 

Agriculture and 
Allied Activities 

1 2020-21 (Actual) 1,27,922 5,41,330 1,34,420 
2 2021-22 (Actual) 1,53,758 2,88,969 1,43,317 
3 2022-23 (Actual) 2,51,339 2,72,802 1,25,875 
4 2023-24 (RE) 1,88,894 2,12,332 1,40,533 
5 2024-25 (BE) 1,64,000 2,05,250 1,51,851 

Source: Budget Document 2022-23, 2023-24 and 2024-25 

Implementation of various schemes has yielded remarkable results 

towards augmenting the income of the farmers. The Situation Assessment 

Survey (SAS) is carried out by the National Statistical Organization (NSO) at 

certain intervals. The last available estimates on income of agricultural 

household are based on the Situation Assessment Survey of Agricultural 

Households conducted by National Sample Survey Office (NSSO) during 77th 

round (January – December 2019). As per the survey, estimated average 

monthly income per agricultural household as obtained from NSS 70th round 

(2012-13) and NSS 77th round (2018-19) was Rs. 6,426 and Rs. 10,218, 

respectively.  

As per the World Trade Organisation (WTO)'s Agreement on Agriculture 

(AoA), all the Members can provide Market Price Support (MPS) which includes 

procurement of crops by Government at Applied Administered Prices i.e. 

Minimum Support Price (MSP) in case of India. Such support is required to be 

notified to the WTO on an annual basis. Further, it needs to be ensured that 

being a developing country member the product-specific support should be 
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within the de-minimis limit i.e., 10% of the Value of Production of the respective 

crop. Similar de-minimis limit of 10% also applies to the non-product specific 

support across the agriculture sector. 

The Public Stockholding (PSH) programmes for food security purposes for 

specified crops presently get covered under a 'Peace Clause', prescribed in the 

WTO's Bali Ministerial Decision (2013) popularly known as ‘Bali Peace Clause’ 

which allows exceeding the product-specific de-minimis limit by developing 

country Members, subject to certain conditions.  

 

 िनÌन गुणव°ा वाले बीजŌ कì िबøì 

28. ®ी Ôयामकुमार दौलत बव¥ 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या रामटेक संसदीय िनवाªचन ±ेý म¤ िवगत अनेक वषŎ से कृिष उÂपादन के िलए िनÌन 

गणुव°ा वाले बीजŌ कì िबøì के कारण िकसानŌ को समÖयाओ ंका सामना करना पड़ रहा है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या िनÌन गुणव°ा वाले बीजŌ कì िबøì के कारण िकसानŌ को एक वषª म¤ दो से तीन बार 

बीज और बुवाई का खचª वहन करना पड़ता है और इसके पåरणामÖवłप उन पर िव°ीय बोझ बढ़ता 

ह;ै 

(घ)     यिद हां, तो ³या सरकार इस संबंध म¤ कोई सधुाराÂमक कदम उठा रही है; और 

(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 

कृिष और िकसान कÐयाण मýंी; तथा úामीण िवकास मýंी (®ी िशवराज िसहं चौहान): 

(क) और (ख): जी नहé 
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महाराÕů के कृिष िवभाग Ĭारा दी गई सूचना के अनसुार, रामटेक संसदीय िनवाªचन ±ेý म¤ ऐसी कोई 

घटना नहé देखी गई है।  

(ग) से (ङ): दो बार/तीन बार बीज बोने से िकसानŌ पर बीज कì लागत का अितåरĉ बोझ पड़ने कì 

िकसी घटना कì जानकारी नहé िमली है। इसके अलावा, महाराÕů राºय बीज िनगम िलिमटेड, 

अकोला (एमएस) िपछले कई वषŎ से रामटेक िनवाªचन ±ेý सिहत नागपरु िजले म¤ िविभÆन फसलŌ के 

ÿमािणत बीज उपलÊध करा रहा है। आपूितª िकए गए बीज महाराÕů राºय बीज ÿमाणन एज¤सी Ĭारा 

िविधवत ÿमािणत ‘भारतीय Æयूनतम बीज ÿमाणन मानक’ के अनुसार ³वािलफाइड ह§। 

 

ÿधानमýंी आवास योजना-úामीण के तहत आवासŌ का लàय 

*29.  ®ी शंकर लालवानी:  

®ी तािपर गाव: 

³या úामीण िवकास मýंी यह बताने कì कृपा कर¤गे िक:   

(क) ³या सरकार ने ÿधानमंýी आवास योजना-úामीण (पीएमएवाई-जी) के तहत 2024-25 के लàयŌ 

के भाग के łप म¤ दस लाख आवासŌ कì मंजूरी दनेे का कोई लàय रखा है और यिद हां, तो देश म¤ 

úामीण िवकास और गरीबी उÆमूलन पर इसके संभािवत ÿभाव सिहत तÂसंबंधी Êयौरा ³या है;  

(ख) झारखंड के हज़ारीबाग और रामगढ़ संसदीय िनवाªचन ±ेý, हåरयाणा के िभवानी और मह¤þगढ़ 

संसदीय िनवाªचन ±ेý, ओिडशा के नबरगंपुर संसदीय िनवाªचन ±ेý, िबहार के वािÐमकì नगर तथा 

महाराÕů के पालघर िजल ेसिहत देश के ÿÂयेक राºय म¤ िनधाªåरत लàय को पूरा करने के िलए 

सरकार Ĭारा िकए गए उपायŌ का Êयौरा ³या है;  

(ग) ³या देश म¤ िवशेष łप से छ°ीसगढ़ म¤ Öथानीय Öतर पर आवंिटत संसाधनŌ के दŁुपयोग कì 

िनगरानी और रोकथाम के िलए कोई तंý मौजूद ह;ै  

(घ) यिद हां, तो उĉ िनवाªचन ±ेýŌ सिहत तÂसंबंधी राºयवार Êयौरा और उनकì िÖथित ³या है;  
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(ङ) ³या सरकार ने िवगत पांच वषŎ के दौरान उĉ योजना के तहत कोई आवास Öवीकृत िकए ह§; 

और  

(च) यिद हां, तो तÂसंबंधी Êयौरा ³या है और िबहार के वािÐमकì नगर और महाराÕů के पालघर िजले 

सिहत राºयवार कुल िकतने आवास Öवीकृत िकए गए ह§?  

कृिष और िकसान कÐयाण मýंी; तथा úामीण िवकास मýंी (®ी िशवराज िसहं चौहान): 

(क) úामीण ±ेýŌ म¤ 'सभी के िलए आवास' के लàय को ÿाĮ करने के िलए úामीण िवकास मंýालय 1 

अÿैल, 2016 से ÿधानमंýी आवास योजना-úामीण (पीएमएवाई-जी) का कायाªÆवयन कर रहा ह,ै 

तािक माचª 2029 तक 4.95 करोड़ पाý úामीण पåरवारŌ को बिुनयादी सुिवधाए ंउपलÊध कराई जा 

सके। िदनांक 29.01.2025 तक कì िÖथित अनुसार राºयŌ/संघ राºय ±ýेŌ  को 3.79 करोड़ 

आवासŌ का संचयी लàय आवंिटत िकया गया है, िजनम¤ से 3.28 करोड़ आवासŌ को Öवीकृित द ेदी 

गई ह ैऔर 2.69 करोड़ आवासŌ का िनमाªण पूणª हो चकुा है।  

क¤ þीय मंिýमंडल ने 2 करोड़ अितåरĉ आवासŌ के िनमाªण के िलए "िव° वषª 2024-25 स े

2028-29 के दौरान ÿधान मýंी आवास योजना- úामीण (पीएमएवाई-जी) के कायाªÆवयन" के ÿÖताव 

को मंजूरी दी है। मýंालय न ेवषª 2024-25 के दौरान 18 राºयŌ अथाªत असम, िबहार, छ°ीसगढ़, 

गजुरात, हåरयाणा, िहमाचल ÿदेश, झारखंड, केरल, मÅय ÿदेश, महाराÕů, मिणपुर, ओिडशा, पंजाब, 

राजÖथान, तिमलनाडु, उ°र ÿदेश, आňं ÿदेश और कनाªटक को 84,37,139 आवासŌ का लàय 

आवंिटत िकया है। इन 84,37,139 आवासŌ म¤ स े46,56,765 आवासŌ का लàय िदसंबर, 2024 

और जनवरी 2025 के महीनŌ म¤ 9 राºयŌ असम, िबहार, छ°ीसगढ़, झारखंड, मÅय ÿदेश, महाराÕů, 

राजÖथान, तिमलनाडु और कनाªटक को आवंिटत िकया गया है।  िव° वषª 2024-25 के दौरान 

आवंिटत लàय और  Öवीकृत आवासŌ का राºयवार Êयौरा संलµन  िववरण - I म¤ िदया गया है।  

पीएमएवाई-जी योजना ने िकफायती आवास कì पहòंच म¤ सधुार करके úामीण भारत पर 

महÂवपूणª सकाराÂमक ÿभाव डाला है और इसने úामीण आवास पåरŀÔय को बदलने, गरीबी कम 
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करन,े जीवन Öतर म¤ सधुार करने और úामीण भारत म¤ सामािजक और आिथªक िवकास को बढ़ावा 

देने म¤ महÂवपूणª भूिमका िनभाई है। पीएमएवाई-जी कì योजना का मूÐयांकन िविभÆन Öवतंý संÖथानŌ 

जैसे राÕůीय सावªजिनक िव° एवं नीित सÖंथान, नीित आयोग, राÕůीय úामीण िवकास और पंचायती 

राज सÖंथान आिद के माÅयम से भी िकया गया है।  

(ख) मýंालय इस योजना के अंतगªत आवासŌ कì Öवीकृित एवं िनमाªण पूरा करने कì गित बढ़ाने तथा 

लàयŌ को ÿाĮ करने के िलए िविभÆन कदम उठा रहा है। इनम¤ से कुछ िनÌनिलिखत ह§: 

I. राºयŌ/संघ राºय ±ेýŌ को लàयŌ का समय पर आवंटन 

II. योजना कì िनगरानी और पयªव±ेण के िलए पीएमएवाई-जी िवĴेषणाÂमक डैशबोडª का 

शुभारभं। 

III. नवीनतम आईटी उपकरणŌ और ÿौīोिगिकयŌ का उपयोग करके आवासŌ कì मंजूरी और 

िनमाªण पूरा होने तक कì सूàम िनगरानी। 

IV. माननीय मंýी, सिचव और उप महािनदेशक Ĭारा िनयिमत समी±ा 

V. उन आवासŌ को पूरा करने पर Åयान क¤ िþत करना िजनके िलए िनिधयŌ कì तीसरी या दसूरी 

िकÖत जारी कì गई है 

VI. उ¸च लàय वाले राºयŌ कì अलग समी±ा 

VII. राºयŌ/संघ राºय ±ेýŌ कì आवÔयकताओ ंके अनुसार समय पर िनिध जारी करना 

VIII. पीएमएवाई-जी के भूिमहीन लाभािथªयŌ को भूिम उपलÊध कराने के संबंध म¤ राºयŌ/संघ राºय 

±ेýŌ के साथ िनरतंर अनवुतê कारªवाई 

झारखंड के हजारीबाग और रामगढ़ संसदीय िनवाªचन ±ेýŌ, हåरयाणा के िभवानी और मह¤þगढ़ 

संसदीय िनवाªचन ±ेýŌ, ओिडशा के नबरगंपुर संसदीय िनवाªचन ±ेý, िबहार के वाÐमीिक नगर और 

महाराÕů के पालघर िजले म¤ योजना कì ÿगित िनÌनानसुार है: 
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[इकाई सं´या म¤] 

राºय/ससंदीय िनवाªचन ±ेý/िजले का 
नाम राºय Ĭारा आवंिटत लàय Öवीकृत आवास 

िबहार पिĲमी चंपारण* 1,85,938 1,66,617 
हåरयाणा िभवानी 1,487 1,057 

मह¤þगढ़ 2,314 856 
झारखंड रामगढ़ 30,320 22,479 

  हजारीबाग 76,905 58,787 
महाराÕů पालगढ़ 99,786 85,357 
ओिडशा नबरगंपुर 1,36,702 1,36,374 

* वाÐमीिक नगर के अंतगªत आता है 

 (ग) और (घ) ÿधानमंýी आवास योजना-úामीण के कायाªÆवयन के िलए Āेमवकª  (एफएफआई) के 

अनसुार, िविभÆन ÿशासिनक ÖतरŌ अथाªत úाम पचंायत, Êलॉक, िजला और राºय म¤ एक िशकायत 

िनवारण तýं Öथािपत िकया गया है। िशकायतŌ का िनवारण िशकायतकताª कì संतुिĶ अनसुार 

सिुनिĲत करने के िलए ÿÂयेक Öतर पर राºय सरकार का एक अिधकारी िनय³ु त िकया जाता है। 

ÿÂयेक Öतर पर नािमत अिधकारी को िशकायत/ पåरवाद ÿाĮ होने कì तारीख से 15 िदनŌ कì अविध 

के भीतर िशकायत /पåरवाद का िनवारण करना होता है।    

िविशĶ ÓयिĉयŌ स े ÿाĮ हो रही अिनयिमतताओ ं कì िशकायतŌ के अलावा, जनता Ĭारा 

क¤ þीकृत लोक िशकायत िनवारण और िनगरानी ÿणाली (सीपीúाÌस) पोटªल (pgportal.gov.in) पर 

भी िशकायत¤ दजª कì जा सकती ह§। úामीण िवकास मंýालय म¤ सीपीúाÌस अथवा िकसी अÆय माÅयम 

से ÿाĮ िशकायतŌ को िनवारण के िलए संबिंधत राºय सरकारŌ/संघ राºय ±ýे ÿशासनŌ को भेजा 

जाता है। इसके अलावा, राºय Öतर पर एकìकृत िशकायत िनवारण ÿणाली और सीएम हÐेपलाइन 

जैसे तंý भी िशकायत िनवारण के िलए उपलÊ ध ह§। िनिधयŌ के दŁुपयोग से संबंिधत अिनयिमताओ ं

और िशकायतŌ का राºय-वार Êयौरा संलµन िववरण -II म¤ िदया गया है।  

पीएमएवाई-जी के तहत िनिधयŌ के दŁुपयोग को रोकने के िलए, लाभािथªयŌ को आधार 

आधाåरत भगुतान ÿणाली / ÿÂय± लाभ हÖतांतरण (डीबीटी) के माÅयम से िनमाªण िल³ंड िकÖतŌ 
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म¤ सीधे उनके ब§क खाते / डाकघर खाते म¤ सहायता रािश ÿदान कì जाती है। आवास के िनमाªण के 

हर िनिĲत चरण म¤, लाभाथê के साथ आवास कì भू-संदिभªत और समय-मþुांिकत कì गई तÖवीर ली 

जाती है।  

(ङ) और (च) पीएमएवाई-जी के अंतगªत िपछल े5 वषŎ म¤ िबहार के वाÐमीिक नगर और महाराÕů के 

पालघर िजले म¤ िदए गए लàयŌ और Öवीकृत आवासŌ का राºयवार Êयौरा संलµन िववरण -III म¤ 

िदया गया है। 

िववरण-। 

पीएमएवाई-जी के तहत िव° वषª 2024-25 के दौरान आवंिटत लàय, Öवीकृत आवासŌ का 

राºयवार Êयौरा 

 [इकाई सं́ या म¤] 

ø. स.ं राºय का नाम मýंालय Ĭारा आबंिटत लàय Öवीकृत आवास 

1 असम 5,59,951 1,64,212

2 िबहार 7,90,648 2,54,549

3 छ°ीसगढ़ 11,65,315 6,79,283

4 गुजरात 2,99,011 2,23,570

5 हåरयाणा 77,058 1,673

6 िहमाचल ÿदेश 92,364 69,305

7 झारखंड 4,19,947 90,507

8 केरल 1,97,759 29,997

9 मÅय ÿदेश 11,89,690 3,68,713

10 महाराÕů 19,66,767 12,25,412

11 मिणपुर 7,000 0

12 ओिडशा 1,24,304 1,03,790
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13 पंजाब 63,985 25,029

14 राजÖथान 4,98,468 1,61,523

15 तिमलनाडु 2,10,623 16,030

16 उ°र ÿदेश 70,834 44,297

17 आňं ÿदेश 684 505

18 कनाªटक 7,02,731 99,621

  कुल 84,37,139 35,58,016

  

िववरण - II 

िदनांक 01.04.2016 से 30.01.2025 तक पीएमएवाई-जी के अंतगªत अिनयिमतताओ ंऔर 
िनिध के दुŁपयोग से सबंंिधत िशकायतŌ का राºयवार Êयौरा 

राºय का नाम िपछला शेष 
उĉ अविध के 

दौरान ÿाĮ 
उĉ अविध के 
दौरान लंिबत 

उĉ अविध के दौरान 
िनपटान िकया गया 

अंडमान व िनकोबार Ĭीप 
समूह 0 0 0 0 

आňं ÿदेश 0 2 0 2 
अŁणाचल ÿदेश 0 2 0 2 

असम 0 274 0 274 
िबहार 0 451 2 449 

चंडीगढ़ 0 0 0 0 
छ°ीसगढ़ 0 28 1 27 

दादरा और नगर हवेली तथा 
दमन और दीव 0 0 0 0 
दमन और दीव 0 0 0 0 

िदÐली 0 8 0 8 
गोवा 0 0 0 0 

गजुरात 0 8 0 8 
हåरयाणा 0 7 1 6 

िहमाचल ÿदेश 0 5 2 3 
जÌमू और कÔमीर 0 10 0 10 

झारखंड 0 68 2 66 
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कनाªटक 0 2 0 2 
केरल 0 2 0 2 
लĥाख 0 0 0 0 
ल±Ĭीप 0 0 0 0 

मÅय ÿदेश 0 327 2 325 
महाराÕů 0 74 1 73 
मिणपरु 0 1 0 1 
मेघालय 0 1 0 1 
िमजोरम 0 0 0 0 
नागाल§ड 0 0 0 0 
ओिडशा 0 79 0 79 
पदुचेुरी 0 0 0 0 
पंजाब 0 10 0 10 

राजÖथान 0 55 0 55 
िसि³कम 0 0 0 0 
तिमलनाडु 0 84 0 84 
तेलंगाना 0 3 0 3 
िýपरुा 0 1 0 1 

उ°र ÿदेश 0 824 3 821 
उ°राखंड 0 16 0 16 

पिĲम बंगाल 0 59 0 59 
कुल 0 2401 14 2387 

 

िववरण - III 

पीएमएवाई-जी के अंतगªत िपछले 5 वषŎ म¤ िबहार के वाÐमीिक नगर और महाराÕů के पालघर 
िजले म¤ िदए गए लàयŌ और Öवीकृत आवासŌ का राºयवार Êयौरा 

[इकाई सं́ या म¤] 

ø.स.ं राºय का नाम 
मýंालय Ĭारा 

आबंिटत लàय 
Öवीकृत आवास* 

1अŁणाचल ÿदेश 17,326 32,168
2असम 21,39,258 18,05,777
3िबहार 20,34,039 19,20,093
4छ°ीसगढ़ 14,02,124 9,18,612
5गोवा 0 95
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6गजुरात 5,93,301 5,23,799
7हåरयाणा 85,506 10,417
8िहमाचल ÿदेश 1,13,445 89,742
9जÌमू और कÔमीर 2,48,970 2,64,804

10झारखंड 11,62,205 8,54,438

11केरल 2,10,855
47,570

12मÅय ÿदेश 29,62,878 23,68,362
13महाराÕů 26,00,648 20,22,034
14मिणपुर 89,955 91,649
15मेघालय 1,50,140 1,54,657
16िमजोरम 21,867 23,452
17नागाल§ड 38,691 44,588
18ओिडशा 12,00,621 12,85,100
19पंजाब 79,688 42,738
20राजÖथान 10,86,749 8,20,523
21िसि³कम 321 320
22तिमलनाडु 4,64,231 3,72,070
23िýपरुा 3,28,240 3,28,954
24उ°र ÿदेश 22,39,301 22,16,265
25उ°राखंड 56,630 56,039

26पिĲम बंगाल 21,51,508
22,14,956

27अंडमान और िनकोबार 2,492 2,211
28दादरा और नगर हवेली 5,941 5,970
29ल±Ĭीप 0 0

30आňं ÿदेश 1,79,594
1,81,227

31कनाªटक 7,81,949
2,16,561

32लĥाख 1,576 1,776
  कुल 2,24,50,049 1,89,16,967

 *लàय वषª से पृथक 
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 राºय 
िज़ला 

राºय Ĭारा िनधाªåरत लàय 
Öवीकृत 
आवास 

िबहार पिĲमी चंपारण 76,162 74,220 
महाराÕů पालघर 74,386 62,041 

  

 

FARMER PRODUCER ORGANISATIONS 

*30.  SHRI DUSHYANT SINGH:       

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government is implementing any policy initiatives to support 

Farmer Producer Organizations (FPOs) throughout the country, if so, the details 

thereof including the agencies tasked with these initiatives and if not, the reasons 

therefor;  

(b) the details of specific programmes that are being put in place to strengthen 

market linkages for FPOs and assist them along with the work done under the 

same;  

(c) whether the Government is planning to increase financial assistance or 

subsidies for FPOs to enhance their operational capabilities, if so, the details 

thereof and if not, the reasons therefor;  

(d) the details of measures being considered to promote private sector 

investment in FPOs including potential partnerships and funding opportunities 

along with the agencies facilitating these efforts; and  



04.02.2025  76 

 
(e) the details of the FPOs registered in Jhalawar-Baran Constituency of 

Rajasthan along with the subsidies or financial assistance being provided by the 

Government indicating the agencies responsible for these programmes?  

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 

MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN): 

(a):  The Government of India is implementing Central Sector Scheme for 

“Formation and Promotion of 10,000 Farmer Producer Organizations (FPOs)”, to 

form and promote 10,000 new FPOs with a total budgetary outlay of Rs.6865 

crores. The scheme was launched in 2020. It aims to collective’s farmers in order 

to enhance bargaining power, leverage economies of scale, reduce cost of 

production and enhancing farmers’ incomes through aggregation of their 

agricultural produce.  

 Formation and Promotion of FPOs is being done through 14 Implementing 

Agencies (IAs) which have engaged Cluster Based Business Organizations 

(CBBOs) and Value Chain Organizations (VCOs) to form and provide 

professional handholding support to FPOs for a period of 5 years. As on 

31.12.2024, 9268 FPOs have been registered.  

FPOs are provided financial assistance upto Rs.18 lakh per FPO over 3 

years. Matching equity grant upto Rs. 2,000 per farmer member of FPO upto a 

limit of Rs.15 lakh per FPO and a credit guarantee facility upto Rs.2 crore of 

project loan per FPO from eligible lending institution are also available under the 

scheme.  
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Government is also implementing Mission Organic Value Chain 

Development for North Eastern Region (MOVCDNER) scheme for development 

of certified organic production clusters in value chain mode. As on 31.12.2024, 

434 FPOs have been registered.   

(b):  Under the 10,000 FPOs scheme, the CBBOs are providing support for 

market linkages with buyers/ processors etc as may be necessary to ensure 

long-term sustainability of FPOs. Further, FPOs are exposed to the different 

marketing opportunities available outside traditional mandi system or local 

markets to access the wider geographies and fetch remunerative prices through 

digital platforms. Open Network for Digital Commerce (ONDC) and Government 

e Marketplace (GeM) platforms are available to FPOs. So far, 7901 FPOs were 

on boarded on ONDC and 216 FPOs on GeM portal. Further, 4362 FPOs have 

been onboarded on e-NAM platform. FPOs are also facilitated to participate in 

melas and exhibitions to connect directly with buyers and exhibit their produce 

and products. 

(c): FPOs can also avail financial assistance from various schemes of 

Government of India viz., Agriculture Infrastructure Fund (AIF), Paramparagat 

Krishi Vikas Yojana (PKVY) for promotion of organic farming and natural farming, 

Sub-Mission on Agricultural Mechanization (SMAM), Agricultural Marketing 

Infrastructure (AMI), Mission for Integrated Development of Horticulture (MIDH) 

Scheme and Rashtriya Krishi Vikas Yojana (RKVY). 
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(d): Industries are supporting FPOs in input dealerships, procurement of 

whole-sale agro produce and marketing of processed commodities. Under 

10,000 FPOs scheme, Value Chain organizations (VCOs) are forming and 

promoting FPOs without taking CBBO cost. These VCOs are ensuring 

appropriate processing and assured market linkage opportunities to FPOs.  

(e): 43 FPOs are registered under 10,000 FPOs scheme in Jhalawar- Baran 

Constituency of Rajasthan and so far, Rs 5.31 crores have been released to said 

FPOs. Implementing agency (IAs) wise details of FPOs formed and fund 

released to FPOs in Jhalawar-Baran Constituency of Rajasthan under the 

10,000 FPOs scheme are given in the enclosed Statement.   

STATEMENT 

IAs wise details of FPOs registered and fund released to FPOs in Jhalawar-
Baran Constituency of Rajasthan under the 10,000 FPOs scheme 

Name of 
Implementing 
Agency (IA) 

Name of Block 
No. of FPOs formed & 
promoted by IA 

Total Fund Released to 
FPO (In Rs Lakhs) 

Small Farmers Agri-
Business Consortium 
(SFAC) 

Anta 3 

351.9 

Baran 3 

Chhabra 3 

Chhipabarod 3 

Mangrol 2 

Kishanganj 3 

Atru  1 
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Shahbad 2 

Khanpur 1 

Bakani 1 

Aklera 1 

Pirawa HQ Sunel 1 

Dag 1 

Bhawanimandi 1 

Foundation for 
Development of Rural 
Value Chains (FDRVC 
(MoRD-NRLM) 

Manoharthana 1 

66.24 

Jhalarapatan 1 

Pirawa HQ Sunel 2 

Shahbad 1 

Atru  1 

National Agricultural 
Cooperative Marketing 
Federation of India 
(NAFED) 

Kishanganj 1 

71.64 
Atru 1 

Shahbad 1 

Bhawanimandi 1 

National Bank for 
Agriculture and 
Rural Development 
(NABARD) 

Bakani 1 

41.7 

Dag 1 

Jhalarapatan 1 

Manoharthana 1 

Pirawa HQ Sunel 1 

Aklera 1 

Khanpur 1 

Total 43 531.48 
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ASSISTANCE UNDER ODOP SCHEME 

*31.  DR. C. M. RAMESH: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  whether the Government has identified Etikoppaka Lacquerware Toys 

from Anakapalli district of Andhra Pradesh under One District One Product 

(ODOP) Scheme with an objective of branding, promoting, efficient supply chain 

management, marketing, etc., if so, the details thereof; 

(b)  the details of assistance, financial and other help that the Government has 

provided to artisans and units of Etikoppaka toys since inclusion under ODOP 

scheme; 

(c)  the details of funds approved, sanctioned, released and spent on the 

above since inclusion of Etikoppaka toys under ODOP scheme, year-wise; and 

(d)  whether any special help/assistance is provided to Geographical 

Indication (GI) tagged products such as Etikoppaka toys by the Government and 

if so, the details thereof? 

THE MINISTER  OF COMMERCE AND INDUSTRY (SHRI  PIYUSH GOYAL): 

(a): ODOP is not a scheme but an initiative to promote the products from each 

district of the country. Under ODOP initiative, products are identified by the 

respective States/Union Territories (UTs), and the finalized list is communicated 

to the Department for Promotion of Industry and Internal Trade (DPIIT) by the 

concerned departments of the States/UTs. 
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In the case of Anakapalli district, Andhra Pradesh, Etikoppaka 

Lacquerware Toys have been designated as the primary product under the 

ODOP initiative. 

Under ODOP initiative, efforts to enhance branding, promoting, efficient 

supply chain management, marketing focus on:  

1. Establishing recognition via exhibitions and trade fairs for district 

specific products domestically and internationally. 

2. Developing a unique identity that highlights the cultural and 

traditional value of products. 

3. Facilitating links between producers, buyers, and retailers.  

4. Utilizing digital platforms, e-commerce, and trade fairs to maximize 

visibility and sale of ODOP products. 

(b) and (c): ODOP is not a scheme but an initiative only. There is no financial 

assistance provided by DPIIT under the initiative. The details of other assistance 

provided to the artisans and units of Etikoppaka toys by DPIIT is mentioned 

below:  

1. Design Sensitization Workshop: The ODOP Initiative in collaboration 

with NID (National Institute of Design) is conducting design workshops 

on product development, product diversification and market trends to 

bridge the skill gap amongst the artisans and producers. 30+ design 
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sensitization workshops have been conducted across different 

States/UTs.  

  2-days design sensitization workshop has also been conducted for the 

artisans of Etikoppaka Toys at Anakapalli enabling them to explore new 

designs and market trends.  

2. GeM Onboarding: A dedicated storefront has been created on 

Government e-Market place (GeM) for ODOP. The purpose of the 

storefront is to enable direct procurement of ODOP products for gifting/ 

office use by various line ministries, government bodies, and foreign 

missions abroad. 500+ ODOP categories are currently live on the 

marketplace including 52 product category from Andhra Pradesh and 

12 live products for Etikoppaka toys from Anakapalli.  

3. The ODOP catalogue is a collection of 1000+ products that are 

indigenous to India. The catalogue covers a wide range of products 

such as Fragrances and Essential Oils, Spirits, Tea and Coffee, Gems 

and Jewellery, Silk and Shawls. The catalogue includes the Etikoppaka 

Toys from Anakapalli as well which helps in promoting these indigenous 

products and increasing their visibility. 

4. Product Showcase at National and International platforms: ODOP 

Products including Etikoppaka Toys were exhibited at various national 

and international events and exhibitions including India International 

Trade Fair, New Delhi from 14th -27th Nov, 2024, Aatmanirbhar Bharat 
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Utsav, New Delhi from 3rd Jan 2024, Bharat Tex, New Delhi from 26th 

– 29th February, 2024, ASEAN-India Millet Festival (22-26 November 

2023) in Jakarta, Indonesia and many more.  

5. ODOP Awards: ODOP Awards have been constituted under DPIIT, 

Ministry of Commerce and Industries to recognize the extraordinary 

efforts of Districts, States, and the Indian Mission in the promotion of 

ODOP products. This encourages state government and district 

administration to support ODOP artisans through various state and 

central schemes and promote their products across multiple platforms. 

6. E- Commerce Platform: Etikoppaka Toys are also available on online 

platforms such as Amazon- ODOP Bazar, Flipkart and on state 

developed  e-commerce website under the brand name of ‘LEPAKSHI’. 

Additionally, Government of Andhra Pradesh under APHDC Ltd. 

(Andhra Pradesh Handicrafts Development Corporation Limited) has 

also taken steps for marketing of Etikoppaka Toys through its 19 

Lepakshi showrooms under the brand name of ‘LEPAKSHI’. State has 

also ensured participation of Etikoppaka Toys in 34 Thematic 

Exhibitions and 4 Gandhi Shilp Bazars for promotion and marketing of 

Toys. 

(d): All the measures taken to promote the One District One Product (ODOP) 

initiative such as Capacity Building Trainings, Promotional events and 

exhibitions, e-commerce onboarding, buyer seller meets etc. also include the 
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promotion of Geographical Indication (GI) tagged products listed under ODOP. 

There are 658 GI tagged products in India, out of which 262 products are ODOP 

products. Several initiatives have been taken by Government of India for 

promotion of GI tagged products such as awareness workshop on Geographical 

Indications, advertising and publicity campaigns, engagement with States & UTs 

for capacity building and hand holding of GI producers, participation in national 

and international trade fairs. ODOP initiative is also actively engaged with Indian 

missions abroad for outreach of ODOP products including GI products.  

 

COMMITTEE FOR LEGAL GUARANTEE TO MSP 

*32. SHRI ANAND BHADAURIA 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:-  

(a) whether the Committee constituted for providing legal guarantee to MSP for 

agricultural produces has submitted its report to the Government;  

(b) if so, the details along with the salient features thereof;  

(c) if not, the reasons for delay;  

(d) whether the Government would bring a legislation to ensure legal guarantee 

of MSP to farmers of the country;  

(e) if so, the details thereof including the timeline fixed for the same; and  

(f) if not, the reasons therefor? 
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THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 

MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN): 

(a) to (f): The Government has constituted a Committee in July, 2022 vide 

notification dated 18-07-2022 which consists of representatives of farmers, 

Central Government, adequate representation of State Governments, eminent 

Agriculture Economists & Scientists etc. The Committee is to make suggestions 

so as to make Minimum Support Price (MSP) more effective and transparent; to 

promote natural farming; to change crop pattern keeping in mind the changing 

needs of the country. Since its inception, the committee has been holding regular 

meetings to deliberate on these key issues and develop actionable 

recommendations.. 

 

DIGITAL PAYMENTS FOR DEVELOPMENT WORK  

33. SHRI Y.S. AVINASH REDDY:  

Will the Minister of PANCHAYATI RAJ be pleased to State:  

(a) whether the Government is taking steps that all panchayats in the country will 

mandatorily use digital payments for development work and revenue collection 

and they will be declared Unified Payments Interface (UPI) enabled, if so, the 

details thereof, State-wise particularly in Andhra Pradesh; 

(b) whether it is a fact that ninety eight percent of the panchayats had already 

started UPI based payments and payments to panchayats will now be made 

digitally and payments in cheques and cash have almost been stopped and if so, 

the details and present status thereof; 
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(c) whether the Government has issued any directions/advisory to panchayats 

since 2014 to hold meetings with service providers and vendors and task has 

been given to panchayats to choose appropriate service providers and finalise 

vendors, if so, the details thereof; and 

(d) whether panchayats have also been directed to choose a single vendor which 

covers the whole area and if so, the details thereof and progress made in this 

regard so far?  

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS 

LALAN SINGH):  

(a) and (b) In consonance with the vision of Digital India, Ministry has launched 

eGramSwaraj, an accounting application to simplify work of the Panchayats, 

including planning, accounting and budgeting. Further, to ensure better financial 

management of PRIs for enhancing transparency & accountability in 

maintenance of accounts, the eGramSwaraj has been integrated with Public 

Finance Management System (PFMS) to enable the Panchayats to make real 

time online payments to the vendors/service providers. The progress made 

under eGramSwaraj including Andhra Pradesh for the year 2024-25 is given in 

the enclosed Statement-I. Further, Ministry has been encouraging the adoption 

of online payment methods, including the UPI-based digital payment methods in 

the Panchayati Raj Institutions for revenue collection as well as for collection of 

fees for the Services delivered by the respective Panchayats across 

States/UTs.  In the case of Andhra Pradesh, it has been reported by the State 

that all the Gram Panchayats have been made UPI-enabled. Rollout status as 
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received from the States/UTs, including Andhra Pradesh, is given in the enclosed 

Statement-II.  

(c) and (d) The States/ UTs have been advised to utilize/ leverage the services 

of authorized Payment Service Providers, Payment Banks, and Third-Party 

Payment Applications (TPAPs) recognized by the National Payments 

Corporation of India (NPCI) for deployment of UPI based solutions in the 

Panchayats. National Payments Corporation of India (NPCI) has also been 

requested to extend requisite technical/ handholding support to the State 

Panchayati Raj Departments/ Panchayats with the UPI rollout through their State 

teams.  

STATEMENT-I  

Adoption of eGramSwaraj at Panchayat level during FY 2024-25 

S. 
N
o 

State Nam
e 

Total N
umber o
f Village 
Pancha
yats & E
quivale

nt 

Village 
Pancha
yat onb

oard 

Village 
Pancha
yats & E
quivale
nt with 
Online 

Paymen
t 

Total N
umber o
f Block 
Pancha

yats 

Block 
Pancha
yat onb

oard 

Block P
anchay
ats with 
Online 

Paymen
t 

Total N
umber o
f Zila Pa
nchayat

s 

Zila Pa
nchaya
t onbo

ard 

Zila Pan
chayats 
with Onl
ine Pay

ment 

1 
ANDHRA PR
ADESH 

13328 13296 12907 660 660 639 13 13 13 

2 
ARUNACHA
L PRADESH 

2108 2106 185 0 0 0 25 25 7 

3 ASSAM 2662 2197 2170 191 191 185 30 29 27 
4 BIHAR 8054 8054 8044 534 534 529 38 38 38 

5 
CHHATTISG
ARH 

11596 11594 11503 146 146 146 27 27 27 

6 GOA 191 191 89 0 0 0 2 2 2 
7 GUJARAT 14656 14594 13666 248 248 248 33 33 33 
8 HARYANA 6225 6221 5829 143 143 131 22 22 22 

9 
HIMACHAL 
PRADESH 

3615 3614 3509 81 81 80 12 12 12 

10 
JHARKHAN
D 

4345 4345 4317 264 264 262 24 24 23 
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11 KARNATAKA 5954 5954 5935 238 232 117 31 31 28 
12 KERALA 941 941 940 152 152 152 14 14 14 

13 
MADHYA PR
ADESH 

23011 23009 22973 313 313 310 52 52 52 

14 
MAHARASH
TRA 

27911 27834 26268 351 351 302 34 34 34 

15 MANIPUR 3180 161 120 0 0 0 12 6 4 

16 
MEGHALAY
A 

6817 0 0 2241 0 0 3 3 0 

17 MIZORAM 842 842 832 0 0 0 0 0 0 
18 NAGALAND 1289 186 0 0 0 0 0 0 0 
19 ODISHA 6794 6794 6792 314 314 314 30 30 30 
20 PUNJAB 13237 13222 9173 152 151 110 22 22 19 
21 RAJASTHAN 11211 11206 10739 361 353 351 33 33 33 
22 SIKKIM 199 199 194 0 0 0 6 6 6 
23 TAMIL NADU 12525 12525 12518 388 388 388 36 36 36 
24 TELANGANA 12771 12768 12628 540 540 498 32 32 32 
25 TRIPURA 1194 1176 1162 75 75 75 9 9 8 

26 
UTTARAKHA
ND 

7795 7794 7729 95 95 95 13 13 13 

27 
UTTAR PRA
DESH 

57691 57691 57596 826 826 821 75 75 75 

28 
WEST BENG
AL 

3339 3339 3338 345 345 345 22 21 21 

Total 263481 251853 241156 8658 6402 6098 650 642 609 

 

STATEMENT-II 

 UPI rollout: State-wise Status  

S. 
No. 

State Name Meeting with 
Service Providers  

Selection of 
Vendor 

Rollout of UPI   

1 Andhra 
Pradesh 

Conducted Finalised  UPI based Revenue Collection system has been 
launched in all Gram Panchayats of Andhra 
Pradesh. The SBI, UBI, HDFC and IDBI banks have 
been onboarded for UPI & QR-based payment from 
15.08.2023 onwards.  The status of is as follows.  

No. of GPs:- 13325  
No. of GPs where UPI is enabled: 13325  
No. of PoS machines positioned:   5032  

 In some Gram Panchayats located in 
hilly/forest/tribal areas where the 
signals/connectivity is not yet established the 
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revenue collection is being done through cash. 

2 Arunachal 
Pradesh 

Conducted Finalised  SBI has been appointed for UPI enablement 

 Zila Panchayat has been UPI enabled, GPs UPI 
enablement is in progress 

3 Assam Conducted Finalised  Panchayats were instructed to obtain QR code from 
respective Banks and display them in the offices 

 2147 Panchayats are UPI enabled in Assam 

4 Bihar Conducted Bank / Service 
provider 
finalization is 
still in progress 

  

5 ChhattisgarhConducted Bank / Service 
provider 
finalization is 
still in progress 

  

6 Goa Conducted In Progress   
7 Gujarat Conducted All GPS have 

their local bank 
QR code in 
place. 

14181 Gram Panchayat are enabled with QR code 
powered by the local bank that GP is implemented since 
last 6 month.  

8 Haryana Conducted In Progress   
9 Himachal 

Pradesh 
Conducted Bank / Service 

provider 
finalization in 
progress 

  

10 Jharkhand Conducted Bank / Service 
provider 
finalization in 
progress 

Unified Payment Interface (UPI) enabled payment yet to 
be implemented 

11 Karnataka Conducted Finalised  PoS Devices are provided to all the Gram Panchayats 
of Karnataka 

 Gram Panchayats of Karnataka are on-boarded as 
Billers under the Bharat Bill Payment System (BBPS) 

 100% of GPs have been UPI Enabled.  

12 Kerala Conducted Finalised  100% GPs have adopted UPI based Payments 

13 Madhya 
Pradesh 

Conducted Finalised  All GPs have been UPI enabled. Each GP's 
QR/VPA is uploaded in the public domain to get 
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tax/fees from citizens.  

 State is in the final stage to rollout UniPay
developed by MPSEDC in association with NSDL 
for all online payment instruments. 

 Necessary instruction has been issued about not 
collecting cash or cheque to all Gram Panchayats. 

14 Maharashtra Conducted Finalized  22509 GPs have been UPI enabled. 

15 Manipur       
16 Meghalaya       
17 Mizoram Conducted Finalization of 

service provider 
is in progress. 

NIL 

18 Nagaland NIL NIL NIL 
19 Odisha Conducted Finalized Panchayats are collecting OSR through UPI 
20 Punjab Conducted Finalisation of 

service provider 
is in progress 

  

21 Rajasthan Conducted Finalisation of 
service provider 
is in progress 

  

22 Sikkim Conducted Local Banks 
have been 
informed for 
UPI 
enablement 

 100% completed 

23 Tamil Nadu Conducted Finalized  In Tamil Nadu, all village panchayats' tax collections 
are collected through online payment methods, 
including UPI, debit cards, credit cards, internet 
banking, and PoS machines. 

24 Telangana Conducted Finalized  State Application already allows for UPI based 
payments 

25 Tripura Conducted Finalized  All Rural Local Bodies are UPI enabled 

26 Uttarakhand Conducted Finalized  All Panchayats are UPI Enabled 

27 Uttar 
Pradesh 

Conducted Finalized  All Panchayats are UPI-enabled for accepting 
digital payments. 
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28 West BengalConducted PhonePe has 

been selected 
as Service 
Provider for 
UPI based 
payment 
system. 

 259 GPs out of 3339 GPs are UPI enabled till date.

29 Jammu & 
Kashmir 

Conducted In Progress   

30 Ladakh NIL NIL NIL 

  

 

मदृा ÖवाÖÃय काडª 

*34. ®ी सतपाल āĺचारी: 

®ी सनातन पांडेय: 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार ने भारतीय कृिष अनुसंधान पåरषद (आईसीएआर) कì िसफाåरशŌ के अनसुार मदृा 

कì गणुव°ा म¤ िगरावट को रोकने के िलए संतिुलत और एकìकृत पोषक तÂव ÿबंधन को बढ़ावा देने 

हेतु कोई िवशेष योजना बनाई है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या क¤ þ सरकार ने िकसानŌ को मृदा ÖवाÖÃय काडª जारी करने म¤ राºय सरकारŌ कì सहायता 

के िलए मदृा ÖवाÖÃय और उवªरता योजना लागू कì है और यिद हा,ं तो उ°र ÿदेश सिहत तÂसंबंधी 

राºय एवं िजलावार Êयौरा ³या है; और 

(ग) देश म¤, िवशेष łप से उ°र ÿदेश, झारखंड और हåरयाणा के सोनीपत लोकसभा संसदीय 

िनवाªचन ±ेý म¤ अब तक जारी िकए गए मृदा ÖवाÖÃय काडŎ कì सं´या और मृदा कì गणुव°ा म¤ 

सधुार करने हेत ुिकसानŌ को इससे होने वाले फायदŌ का राºय एवं िजलावार Êयौरा ³या है? 

कृिष और िकसान कÐयाण मýंी; तथा úामीण िवकास मýंी (®ी िशवराज िसहं चौहान): 
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(क) स े (ग): जी हां, सरकार वषª 2014-15 से ÿधानमंýी-राÕůीय कृिष िवकास योजना (पीएम-

आरकेवीवाई) के एक घटक के łप म¤ सॉइल हÐेथ एडं फिटªिलटी Ö कìम को कायाªिÆ वत कर रही है। 

इस योजना का उĥेÔय राºयŌ/संघ राº य ±ेýŌ को सभी कृिष जोतŌ के िलए सॉइल हÐेथ काडª 

उपलÊध कराने म¤ सहायता करना ह ैतािक मदृा कì गणुव°ा म¤ िगरावट को रोकने के िलए भारतीय 

कृिष अनुसंधान पåरषद (एलसीएआर) कì िसफाåरशŌ के अनसुार संतिुलत और एकìकृत पोषक तÂव 

ÿबंधन को बढ़ावा िदया जा सके। 

इस योजना के तहत, िकसानŌ को सॉइल हÐेथ काडª (एसएचसी) जारी िकए जाते ह§ जो मृदा 

कì पोषक िÖथित के बार ेम¤ जानकारी ÿदान करते ह§ और मदृा ÖवाÖÃय और इसकì उवªरता म¤ सधुार 

करने के िलए उवªरकŌ कì उिचत माýा और ÿकार के बार ेम¤ िसफाåरश¤ करते ह§। मदृा के नमूनŌ को 

मानक ÿिøयाओ ं के माÅयम स े ससंािधत िकया जाता है और पीएच, इलेि³ ůकल कंड³ टिवटी, 

ऑग¥िनक काबªन, उपलÊध नाइůोजन, फाÖफोरस, पोटेिशयम, सÐफर और माइøो-Æ यूिůÆ टस 

(िजंक, कॉपर, आयरन, म§गनीज एडं बोरोन) जैस ेमापदडंŌ के िलए उनका िवĴेषण िकया जाता है। 

इस योजना के अंतगªत सॉयल टेिÖ टंग करने के िलए मौजूदा ÿयोगशालाओ ंको सŀुढ़ करने के अलावा 

Ö टेिटक सॉयल टेिÖ टंग लैÊ स (एसटीएल), मोबाइल सॉयल टेिÖ टंग लैÊ स, िमनी सॉयल टेिÖ टंग लैÊ स 

और िवलेज सॉयल टेिÖ टंग लÊै स Öथािपत करने का भी ÿावधान है।  

देश भर म¤ वषª 2014-15 से अब तक संलµन िववरण -I के अनसुार 24.74 करोड़ सॉयल 

हÐे थ काडª बनाए गए ह§। उ°र ÿदेश और झारखंड सिहत वषª 2023-24 और वषª 2024-25 (अब 

तक) म¤ राºय-वार और िज़ल-ेवार जारी िकए गए एसएचसी का Êयौरा संलµन  िववरण -II म¤ िदया 

गया है। हåरयाणा सरकार ने जानकारी दी है िक योजना कì शŁुआत से लेकर अब तक हåरयाणा के 

सोनीपत लोकसभा ±ेý म¤ 13,56,941 सॉयल हÐे थ काडª बनाए गए ह§। 
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िववरण - I 

वषª 2014-15 से 2024-25 तक पीएम-राÕůीय कृिष िवकास योजना (पीएम-आरकेवीवाई) के 
तहत सॉइल हÐेथ एडं फिटªिलटी के अंतगªत जारी/सृिजत सॉइल हÐेथ काडª कì राºय-वार 
सं́ या। 

øम स.ं 

 
राºय/सघं राºय ±ेý 

कुल 

(30.01.2025 तक) 

1 अंडमान और िनकोबार 27203 

2 आňं ÿदेश 15161346 

3 अŁणाचल ÿदेश 118175 

4 असम 3334107 

5 िबहार 15300367 

6 छ°ीसगढ 9810608 

7 दादरा और नगर हवेली और दमन और दीव 15797 

8 गोवा 75386 

9 गजुरात 14467140 

10 हåरयाणा 9721525 

11 िहमाचल ÿदेश 1501186 

12 जÌमू और कÔमीर 2164544 

13 झारखंड 1205353 

14 कनाªटक 17696404 

15 केरल 3394412 

16 लĥाख 2291 

17 मÅय ÿदेश 19342525 
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18 महाराÕů 26975950 

19 मिणपुर 251334 

20 मेघालय 465584 

21 िमजोरम 42350 

22 नागाल§ड 362859 

23 ओिडशा 5618539 

24 पदुचुेरी 41138 

25 पंजाब 2713602 

26 राजÖथान 19819558 

27 िसि³कम 189975 

28 तिमलनाडु 15179775 

29 तेलंगाना 10860553 

30 िýपरुा 344737 

31 उ°र ÿदेश 39356029 

32 उ°राखंड 1867362 

33 पिĲम बंगाल 10003126 

कुल 24,74,30,840 

िववरण - II 

ÿधानमýंी-राÕůीय कृिष िवकास योजना (पीएम-आरकेवीवाई) के तहत सॉइल हÐेथ एडं 
फिटªिलटी के अंतगªत जारी/सृिजत सॉइल हÐेथ काडª कì िजला-वार सं́ या 

राºय का नाम िजल ेका नाम 
सृिजत एसएचसी कì 

सं́ या 
(30.01.2025 तक) 
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2023-24 2024-25 

अंडमान व 
िनकोबार Ĭीप 
समूह 

िनकोबार 199 - 
उ°र और मÅय अंडमान 44 - 
दि±ण अंडमान 361 202 

 
 

अÐलूरी सीताराम राज ू 8126 1167 
अनकापÐली 10002 8845 
अनंतपुर 10723 17911 
अÆनमÍया 10990 10504 
बापाटला 10482 14110 
िच°ूर 10523 12194 
पूवê गोदावरी 11302 11350 
एलŁु 10364 22400 
गुंटूर 10329 10800 
काकìनाडा 10791 5213 
कोनासीमा 10294 5034 
कृÕण 10776 17114 
कुरनूल 10819 14500 
नांदयाल 10649 6388 
एनटीआर 10671 11230 
पालनाडू 11163 15144 
पावªतीपुरम मÆयम 11008 680 
ÿकाशम 10266 13365 
एसपीएसआर नेÐलोर 7833 19826 
®ी सÂय साई ं 7836 14718 
®ीकाकुलम 10244 14377 
ितŁपित 9458 15913 
िवशाखाप°नम 2148 1303 
िवजयनगरम 9913 18143 
पिĲमी गोदावरी 10166 3782 
वाईएसआर 11790 11905 

अŁणाचल ÿदेश 
अंजॉ 60 412 
चांगलांग 120 794 
िदबांग घाटी 50 162 
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पूवê काम¤ग 98 4355 
पूवê िसयांग 131 1370 
कामल े 21 452 
øा दादी 83 2481 
कुŁंग कुमे 75 3174 
लेपरदा 66 2097 
लोिहत 105 639 
लŌगिडंग 83 2102 
िनचली िदबांग घाटी 100 3124 
िनचला िसयांग 71 1047 
िनचला सबुनिसरी 111 3057 
नामसाई 144 3875 
पा³के केसांग 80 1415 
पापुम पार े 129 4081 
िश योमी 70 1403 
िसयांग 79 935 
तवांग 90 1146 
ितराप 110 514 
ऊपरी िसयांग 80 951 
ऊपरी सबुनिसरी 100 1918 
पिĲम काम¤ग 90 1845 
पिĲम िसयांग 129 2481 
ब³सा 5357 4005 
बारपेटा 67413 5040 
िबĵनाथ - 21726 
बŌगईगांव - 50001 
कछार 120 3484 
दरांग 1125 20002 
धेमाजी 767 6790 
धुबरी 29288 16312 
िडāूगढ़ - 9280 
दीमा हसाओ - 2376 
गोलपाड़ा 46060 10002 
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गोलाघाट 79999 14 
हैलाकांडी 7000 14877 
होजाइ - 18165 
जोरहाट 25027 3 
कामłप 2999 1 
कामłप मůेो - 990 
काबê आंगलŌग 169 15006 
करीमगंज 9373 1 
कोकराझार - 16432 
लखीमपरु - 11728 
मारीगांव 1928 29991 
नगांव 4000 49724 
नलबाड़ी - 20002 
सोिनतपुर 12815 26792 
दि±ण सलमारा मनकाचर - 1115 
तामलुपुर - 2005 
उदलगड़ुी 1420 24010 
पिĲम काबê आंगलŌग - 5651 

िबहार 

अरåरया 3443 5003 
अरवल 2479 3672 
औरगंाबाद 4146 8931 
बांका 4453 10289 
बेगूसराय 9310 10663 
भागलपरु 6435 10350 
भोजपरु 7251 10447 
ब³सर 5896 8004 
दरभंगा 7906 7278 
गया 10191 15362 
गोपालगंज 7526 6390 
जमुई 3730 6882 
जहानाबाद 5418 5800 
कैमूर (भभुआ) 5063 6454 
किटहार 7367 11437 
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खगåरया 4017 3525 
िकशनगंज 2961 1952 
लखीसराय 2982 5634 
मधेपरुा 6380 4659 
मधबुनी 10173 14652 
मुंगेर 4705 7339 
मुजÉफरपरु 6141 13716 
नालंदा 12392 15933 
नवादा 6874 12990 
पिĲमी चंपारण 7587 13419 
पटना 9013 10453 
पूवê चंपारण 13319 13056 
पूिणªया 10162 9634 
रोहतास 7389 8401 
सहरसा 3813 5658 
समÖतीपुर 8840 13111 
सारण 11222 9688 
शेखपुरा 2657 5598 
िशवहर 3386 2461 
सीतामढ़ी 8454 11441 
िसवान 6238 8704 
सपुौल 4151 5891 
वैशाली 6452 10159 

छ°ीसगढ 

बालोद 5570 5299 
बलौदा बाजार 5001 6000 
बलरामपरु 6019 7000 
बÖतर 8442 8499 
बेमेतरा 4010 8000 
बीजापरु 4802 4801 
िबलासपरु 4065 2000 
दतेंवाड़ा 4001 6700 
धमतरी 7002 7000 
दगुª 4000 4000 



04.02.2025  99 

 
गåरयाबंद 4018 3999 
गौरलेा प¤űा मरवाही 3301 2995 
जांजगीर-चंपा 6001 6000 
जशपुर 6538 7003 
कबीरधाम 4114 4800 
कांकेर 9008 9001 
खैरगढ़ छुईखदान गंडई 3000 3000 
कŌडागांव 5008 6300 
कोरबा 6024 8003 
कोåरया 2461 2500 
महासमुंद 5945 5860 
मनेÆþगढ़ िचåरिमरी भरतपरु 2553 2500 
मोहला मानपरु अंबागढ़ चौकì 3000 3000 
मुंगेली 3800 4000 
नारायणपरु 2000 3000 
रायगढ़ 9206 8999 
रायपुर 5999 6000 
राजनंदगांव 3000 3000 
शिĉ 4014 3983 
सारगंढ़ िबलाईगढ़ 3002 4000 
सकुमा 3004 2571 
सरुजपरु 6012 7000 
सरगुजा 7002 6998 

गोवा 
उ°र गोवा 4004 1761 
दि±ण गोवा 4779 1828 

गजुरात 

अहमदाबाद 4800 10560 
अमरेली 5530 8811 
आनंद 3600 9207 
अरवÐली 6650 14894 
बनास कांथा 12337 27309 
भłच 6459 13612 
भावनगर 6980 12799 
बोटाड 1900 4159 
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छोटाउदेपरु 8470 19271 
ड§ग 3100 6511 
देवभूिम Ĭारका 2420 5211 
दाहोद 6900 14574 
गांधीनगर 2880 6314 
िगर सोमनाथ 3450 8424 
जामनगर 4180 9566 
जूनागढ़ 5150 11021 
क¸छ 8734 10290 
खेड़ा 5190 11418 
महेसाणा 5829 13374 
महीसागर 6892 12239 
मोरबी 3456 7266 
नमªदा 5048 10781 
नवसारी 3760 1995 
पंच महल 5991 12495 
पाटन 5221 11471 
पोरबंदर 1520 3322 
राजकोट 6190 14217 
साबर कंथा 7000 16226 
सूरत 6302 14532 
सरुÆेþनगर 5780 12138 
तापी 4496 6527 
वडोदरा 6670 13303 
वलसाड 4690 4356 

हåरयाणा 

अंबाला 19492 30529 
िभवानी 14232 37503 
चरखी दादरी 8295 2855 
फरीदाबाद 5000 - 
फतेहाबाद 13004 14658 
गŁुúाम 8400 - 
िहसार 15000 40805 
झºजर 11401 32783 
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जéद 13849 16264 
कैथल 13671 27713 
करनाल 17800 12803 
कुŁ±ेý 15837 19268 
मह¤þगढ़ 16973 6129 
नूह 18000 48592 
पलवल 10200 9726 
पंचकुला 9421 6999 
पानीपत 8396 6445 
रेवाड़ी 13758 44502 
रोहतक 6423 200 
िसरसा 20103 29751 
सोनीपत 13719 11000 
यमनुानगर 24798 10777 

िहमाचल ÿदेश 

िबलासपरु 1004 5550 
चंबा 999 4929 
हमीरपरु 999 5634 
कांगड़ा 2065 12360 
िकÆनौर 142 1541 
कुÐलू 1114 5610 
लाहòल और Öपीित 104 1478 
मंडी 1631 10800 
िशमला 1108 7700 
िसरमौर 1006 6161 
सोलन 1024 6160 
ऊना 1171 6160 

जÌमू और कÔमीर 

अनंतनाग 4301 6782 
बांदीपुरा 3366 5345 
बारामÐुला 6433 9743 
बडगाम 3853 5809 
डोडा 2613 2900 
गंदेरबल 1879 3133 
जÌमू 4131 3000 
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कठुआ 3000 3265 
िकÔतवाड़ 1074 1000 
कुलगाम 3085 5722 
कुपवाड़ा 5229 6503 
पूंछ 1800 2000 
पलुवामा 3166 5885 
राजौरी 2600 5647 
रामबन 1016 1500 
åरयासी 1839 1300 
सांबा 1400 1000 
शोिपयां 2771 5233 
®ीनगर 1260 2569 
उधमपरु 3000 1000 

झारखंड 

बोकारो 2468 3013 
चतरा 5524 14102 
देवघर 10001 7924 
धनबाद 4523 3150 
दमुका 10886 4376 
पूवê िसंहभूम 4659 17047 
गढ़वा 2446 11048 
िगåरडीह 10178 6299 
गोड्डा 8513 4097 
गमुला 3440 14215 
हजारीबाग 4092 5681 
जामताड़ा 4249 5239 
खूंटी 2518 3315 
कोडरमा 399 2482 
लातेहार 2863 4420 
लोहरदगा 2395 5158 
पाकुर 4053 4851 
पलामू 5408 5343 
रामगढ़ 1275 1523 
रांची 2184 4075 
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साहेबगंज 6791 3817 
सरायकेला खरसावां 4142 13798 
िसमडेगा 1698 10480 
पिĲमी िसंहभूम 6319 14154 

कनाªटक 

बागलकोट 11069 7842 
बÐलारी 5078 4281 
बेलगावी 9066 9492 
ब¤गलłु úामीण 4408 5892 
ब¤गलŁु शहरी 2500 2530 
बीदर 10281 7855 
चामराजनगर 7595 6402 
िच³कबÐलपरु 6304 6223 
िच³कामगलŁु 6846 7510 
िचýदगुª  12671 7557 
दि±ण कÆनड़ 3175 4192 
दावणगेर े 9450 8029 
धारवाड़ 6364 7410 
गदग 5903 8505 
हसन 6607 8532 
हावेरी 8176 7646 
कलबगुê 9861 3713 
कोडागू 3272 7541 
कोलार 7453 7942 
कोÈपल 11964 7727 
मंड्या 6940 9000 
मैसूर 5993 7859 
रायचूर 10168 7415 
रामनगर 4951 6144 
िशवमोगा 5420 7885 
तुमकुŁ 8103 8800 
उडुपी 3230 4628 
उ°र कÆनड़ 5061 6965 
िवजयनगर 3811 2098 
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िवजयपरुा 10009 7127 
यादगीर 9698 9000 

केरल 

अलपझुा - 4334 
एनाªकुलम - 4479 
इडु³कì - 4230 
कÆनूर - 5143 
कासरगोड - 3450 
कोÐलम - 5282 
कोĘायम - 4531 
कोिझकोड - 3506 
मलÈपरुम - 5314 
पल³कड़ - 5747 
पथानामिथĘा - 3458 
ितŁवनंतपरुम - 5987 
िýशूर - 4768 
वायनाड - 7506 

लĥाख 
कारिगल 250 - 
लेह लĥाख 192 131 

मÅय ÿदेश 

आगर मालवा 10344 10743 
अलीराजपरु 11286 17077 
अनूपपरु 2519 9830 
अशोकनगर 6308 10550 
बालाघाट 20128 5136 
बड़वानी 12363 18671 
बेतुल 17234 12725 
िभंड 50 12217 
भोपाल 826 4321 
बरुहानपरु 832 4900 
छतरपरु 6382 16001 
िछंदवाड़ा 14922 28068 
दमोह 9625 15377 
दितया 2743 3650 
देवास 13306 12387 
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धार 24863 25053 
िडंडोरी 2082 12345 
गनुा 13835 13271 
µवािलयर 3251 5350 
हरदा 8304 8417 
इंदौर 4148 10163 
जबलपरु 8368 10868 
झाबआु 6442 15073 
कटनी 378 6092 
खंडवा (पूवê िनमाड़) 15735 17544 
खरगोन (पिĲम िनमाड़) 18658 28090 
मैहर 117 515 
मंडला 5687 16500 
मÆदसौर 8783 8196 
मऊगंज 128 3381 
मुरनैा 10283 16492 
नमªदापरुम 2 14959 
नरिसंहपुर 6711 9534 
नीमच 6294 7543 
िनवाड़ी 2 2840 
पंधुरना 9 32 
पÆना 935 8429 
रायसेन 19420 17536 
राजगढ़ 10828 12035 
रतलाम 17874 15733 
रीवा 13632 15028 
सागर 2856 11902 
सतना 4811 14846 
सीहोर 13613 12119 
िसवनी 5457 12982 
शाहडोल 5790 11892 
शाजापुर 9172 10840 
Ôयोपरु 7942 8025 
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िशवपुरी 19860 24000 
सीधी 8378 11201 
िसंगरौली 8163 7688 
टीकमगढ़ 61 4652 
उºजैन 14525 11353 
उमåरया 1752 5095 
िविदशा 14088 19639 

महाराÕů 

अहमदनगर 9150 16557 
अकोला 5761 3954 
अमरावती 9315 8435 
बीड 6025 5112 
भंडारा 8302 7329 
बलुढाना 9373 8710 
चþंपरु 10895 13790 
छýपित संभाजीनगर 5949 9649 
धारािशव 5762 12321 
धुल े 7193 11511 
गडिचरोली 7625 11327 
गŌिदया 4157 6860 
िहंगोली 3600 7250 
जलगांव 8294 13961 
जलना 5871 6753 
कोÐहापुर 8641 2760 
लातूर 6525 6857 
नागपरु 8080 8981 
नांदेड़ 7072 7420 
नंदरुबार 7311 7668 
नािसक 17594 15522 
पालघर 3360 3545 
परभनी 6512 6616 
पणु े 9360 9943 
रायगढ़ 6321 6286 
रÂनािगåर 3900 5730 
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सांगली 7113 6707 
सतारा 12570 15107 
िसंधुदगुª  3855 5744 
सोलापरु 7918 6706 
थाइन 2200 5070 
वधाª 3468 7829 
वािशम 5319 8029 
यवतमाल 4997 6042 
छुरछंदपरु - 333 

मेघालय 

पूवê गारो िहÐस 1004 351 
पूवê ज§ितया िहÐस 1205 - 
पूवê खासी िहÐस 2043 413 
पूवê पिĲमी खासी िहÐस 698 90 
उ°री गारो िहÐस 917 1119 
री भोई 988 2602 
दि±ण गारो िहÐस 1152 922 
दि±ण पिĲम गारो िहÐस 629 1197 
दि±ण पिĲम खासी िहÐस 472 - 
पिĲमी गारो िहÐस 1298 1839 
पिĲमी ज§ितया िहÐस 1795 500 
पिĲमी खासी िहÐस 799 314 

िमजोरम 

आइजोल 601 451 
चÌफाई 382 1 
Ĺािथयाल 422 13 
ख़ावज़ौल 203 - 
कोलािसब 500 413 
लॉÆµटलाई 461 214 
लुंगलेई 482 564 
मािमत 500 1474 
सैहा 482 - 
सैतुअल 656 642 
सेरिछप 481 - 

नागाल§ड चुमाउकेिदमा 382 4566 
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दीमापरु 823 3116 
िकफायर 954 7498 
कोिहमा 1002 6321 
लŌगल¤ग 600 4444 
मोकोकचुंग 1784 13500 
सोमवार 1600 11995 
Æयूल§ड - 1241 
नो³लाक 14 4475 
पेरेन 799 5991 
फ़ेक 1603 11700 
शमटोर - 1400 
ÂसेिमÆय ु 405 3000 
तुएनसांग 1786 7594 
वोखा 1400 10365 
ज़Æुहेबोटो 1600 12000 

ओिडशा 

अनगुलु 5 8664 
बलांगीर - 14949 
बालĵेर 2 11210 
बारगढ़ 20 15506 
भþक - 5349 
बौध 1 5491 
कटक - 8615 
देवगढ़ 416 3022 
ढ¤कनाल 69 9238 
गजपित - 3266 
गंजम 1540 19225 
जगतिसंहपुर - 4857 
जाजापरु 6 4999 
झारसुगुडा - 2452 
कालाहांडी 159 26541 
कंधमाल 2 5809 
क¤ þपाड़ा 2 9404 
क¤ दझुार 1 11759 
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खोरधा 5 6075 
कोरापटु 3311 10801 
मÐकानिगरी 1 4990 
मयूरभंज 3 11913 
नबरगंपुर 671 5733 
नयागढ़ 1579 6262 
नुआपाड़ा - 5290 
परुी 1632 11554 
रायगढ़ - 4376 
संबलपरु 4733 7776 
सोनेपरु 1 11438 
सुंदरगढ़ 4 18755 

पदुचुेरी 
कराईकल 1001 297 
पांिडचेरी 2001 711 

पंजाब 

अमतृसर 11252 7540 
बिठंडा 10760 2 
फरीदकोट 3752 1674 
फतेहगढ़ सािहब 1932 6 
फािजÐका 6297 - 
िफरोजपरु 5282 - 
गरुदासपरु 1363 125 
कपूरथला 118 1646 
लिुधयाना 1 - 
मलेरकोटला 2051 - 
मोगा 51 6186 
पिटयाला 5947 24 
łपनगर 179 2884 
एसएएस नगर 440 257 
संगłर 9202 3600 
शहीद भगत िसंह नगर 5545 - 
®ी मĉुसर सािहब 4497 - 
तरनतारन 3 1931 

राजÖथान अजमेर 8425 7061 
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अलवर 12480 8496 
अनूपगढ़ 1620 2293 
बालोतरा 13 2418 
बांसवाड़ा 8117 8701 
बरन 6198 5848 
बाड़मेर 1991 3902 
Êयावर 1006 2706 
भरतपरु 7036 6201 
भीलवाड़ा 5151 5293 
बीकानेर 8789 9606 
बूंदी 6151 8631 
िच°ौड़गढ़ 7929 7947 
चłु 10498 11450 
दौसा 9565 15989 
डीग 3478 3507 
धौलपरु 4543 6001 
डीडवाना कुचामन 327 3000 
डूडू 1233 3984 
डूंगरपरु 7340 8649 
गंगानगर 11477 11696 
गंगापुरिसटी 3941 2914 
हनुमानगढ़ 18028 15000 
जयपरु 6181 3789 
जयपरु úामीण 3912 12572 
जैसलमेर 6002 8870 
जालौर 1739 6946 
झालावाड़ 6347 6884 
झुंझनूु 9566 9718 
जोधपरु 8223 1078 
जोधपरु úामीण 1838 7968 
करौली 5958 5533 
केकड़ी 1345 2931 
खैरथल-ितजारा 1094 2772 
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कोटा 3383 5847 
कोटपूतली-बहरोड़ 1449 1887 
नागौर 2657 12000 
नीम का थाना 2425 2870 
पाली 2481 7983 
फलौदी 1221 3227 
ÿतापगढ़ 4834 3999 
राजसमंद 9898 11196 
सलÌुबर 1913 4927 
सांचोर 105 2106 
सवाई माधोपरु 4563 5497 
शाहपरुा 2398 2665 
सीकर 8469 6269 
िसरोही 4553 5325 
टŌक 6099 12000 
उदयपुर 14506 8748 

िसि³कम 

गंगटोक 2500 8424 
गेिजंग 2989 10940 
मंगन 1495 4800 
नामची 3029 14866 
पाकयŌग 2498 9000 
सोर¤ग 2498 9000 

तिमलनाडु 

अåरयालुर 4001 7245 
च¤गलपĘó 7299 7164 
कोयंबटूर 4600 6050 
कुड्डालोर 13800 17159 
धमªपरुी 4900 10100 
िडंडीगलु 6167 10050 
इरोड 4200 8774 
कÐलाकुåरची 8402 11284 
कांचीपुरम 5500 7100 
कÆयाकुमारी 1900 3050 
कłर 2898 6700 
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कृÕणािगरी 6300 11450 
मदरु ै 8451 11750 
माइलादýुयी 4702 6562 
नागपåĘनम 3900 7112 
नम³कल 6506 9823 
पेरÌबलरु 2500 5950 
पदु³ुकोĘई 9800 14300 
रामनाथपरुम 8600 13650 
रानीपेट 5700 7251 
सलेम 7440 12370 
िशवगंगा 8798 12700 
तेनकासी 3940 6383 
तंजावरु 11800 19622 
नीलिगरी 612 670 
तब म§ 2623 4354 
ितŁवÐलरु 10436 13271 
िथŁवŁर 8893 12429 
ितŁिचरापÐली 8300 11450 
ितŁनेलवेली 4076 5850 
ितŁपथुर 4000 4320 
ितŁपूर 5135 8987 
ितŁवÆनामलाई 17514 20344 
तूतीकोåरन 8700 14950 
वेÐलोर 5101 6599 
िवÐलपुरुम 13906 13315 
िवŁधुनगर 9000 14318 

तेलंगाना 

आिदलाबाद - 2558 
भþाþी कोठागडेुम - 1190 
हनुमानकŌडा - 869 
Jagtial - 667 
जांगोअन - 370 
जयशंकर भूपालपÐली - 2 
जोगलुÌबा गडवाल - 200 
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कामारेड्डी - 796 
खÌमाम - 94 
महबुबाबाद - 184 
महबूबनगर - 336 

मंचेåरल - 1017 
मेडक - 396 
मेडचल मलकाजिगरी - 395 
मुलगु ु - 409 
नगरकुरनूल - 47 
नलगŌडा - 1414 
नारायणपेट - 360 
िनमªल - 300 
िनजामाबाद - 531 
पĥेापÐली - 56 
रंगा रेड्डी - 1 
संगारड्ेडी - 2731 
िसĥीपेट - 2173 
सूयाªपेट - 2559 
िवकाराबाद - 15 
वारगंल - 1202 
यदािþ भवुनािगरी - 1543 

िýपरुा 

धलाई 1845 6650 
गोमती 3857 663 
खोवाई 1347 206 
उ°र िýपरुा 1834 2884 
सेपािहजाला 1799 650 
दि±ण िýपरुा 1559 34 
उनाकोटी 761 - 
पिĲमी िýपरुा 2210 566 

उ°र ÿदेश 

आगरा 9002 15000 
अलीगढ़ 6000 12000 
अंबेडकर नगर 5402 9000 
अमेठी 7800 13000 
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अमरोहा 3000 6000 
औरयैा 4200 7000 
अयोÅया 6601 11000 
आजमगढ़ 13200 22000 
बागपत 3000 6000 
बहराइच 8400 14000 
बिलया 10200 17000 
बलरामपरु 5400 9000 
बादँा 4800 8000 
बाराबंकì 9000 15000 
बरेली 9000 15000 
बÖती 8400 14000 
भदोही 3000 6000 
िबजनौर 6600 11000 
शाहजहांपुर 9008 15000 
बलुदंशहर 9600 16000 
चंदौली 5400 9000 
िचýकूट 2500 5000 
देवåरया 9600 16000 
एटा 4800 8000 
इटावा 4800 8000 
फŁª खाबाद 3500 7000 
फतेहपुर 8000 13000 
िफरोजाबाद 5399 9000 
गौतम बĦु नगर 1403 3000 
गािजयाबाद 2001 4000 
गाजीपरु 9600 16000 
गŌडा 9601 16000 
गोरखपरु 12000 20000 
हमीरपरु 3500 7000 
हापुड़ 2000 4000 
हरदोई 11400 19000 
हाथरस 4200 7000 
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जालौन 5400 9000 
जौनपरु 12600 21000 
झांसी 3998 8000 
कÆनौज 4800 8000 
कानपरु देहात 6000 10000 
कानपरु नगर 6000 10000 
कासगंज 3503 7000 
कौशाÌबी 4800 8000 
खेरी 9000 15000 
कुशीनगर 8400 14000 
लिलतपुर 3000 6000 
लखनऊ 4801 8000 
महाराजगंज 7200 12000 
महोबा 2000 4000 
मैनपुरी 5400 9000 
मथरुा 6000 10000 
मऊ 5400 9000 
मेरठ 7200 12000 
िमजाªपरु 7200 12000 
मुरादाबाद 4800 8000 
मुजÉफरनगर 5403 9000 
पीलीभीत 3500 7000 
ÿतापगढ़ 10200 17000 
ÿयागराज 13800 23000 
रायबरलेी 10800 18000 
रामपरु 3000 6000 
सहारनपरु 6600 11000 
संभल 4900 8000 
संत कबीर नगर 5400 9000 
शाहजहांपुर 9000 15000 
शामली 2500 5000 
®ावÖती 2500 5000 
िसĦाथª नगर 8400 14000 
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सीतापरु 11400 19000 
सोनभþ 6000 10000 
सÐुतानपरु 8400 14000 
उÆनाव 9600 16000 
वाराणसी 4800 8000 

उ°राखंड 

अÐमोड़ा 2071 1574 
बागेĵर 4292 2474 
चमोली 1762 3383 
चÌपावत 1400 3408 
देहरादून 8264 8082 
हåरĬार 4590 7840 
नैनीताल 2502 3993 
पौड़ी गढ़वाल 4555 5415 
िपथोरागढ़ 3442 5802 
Łþ ÿयाग 2098 691 
िटहरी गढ़वाल 1721 6966 
उदम िसंह नगर 9893 7636 
उ°र काशी 5778 3613 

पिĲम बंगाल 

24 परगना उ°र 20130 8574 
24 परगना दि±ण 22875 2663 
अलीपरुĬार 6909 3014 
बांकुड़ा 19927 9306 
बीरभूम 17204 10140 
कूचिबहार 12499 1346 
दािजªिलंग 8604 2760 
िदनाजपरु दि±ण 6432 3597 
िदनाजपरु उ°र 9569 4617 
हòगली 22082 12578 
हावड़ा 14681 3006 
जलपाईगड़ुी 8315 2084 
झारúाम 7482 2729 
किलÌपŌग 2981 1113 
मालदा 14257 3996 
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मेिदनीपरु पूवª  22748 3109 
मेिदनीपरु पिĲम 21701 9597 
मुिशªदाबाद 26085 13702 
नािदया 18484 5236 
पिĲम बधªमान 6158 1947 
पूबाª बधªमान 21338 14938 
पŁुिलया 15634 4203 

 

 

FELLOWSHIP AMOUNT UNDER NFOBC  

*35. SHRI M. K. RAGHAVAN:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) whether the Government has noticed any delay in release of fellowship 

amount under National Fellowship for Other Backward Classes (NFOBCs) 

scheme; and  

(b) if so, the details thereof and the action taken thereon? 

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (DR. 
VIRENDRA KUMAR): 
(a) and (b): UGC, in October 2023, decided to increase the fellowship payable to 

JRF Scholars from Rs. 31,000/- to Rs 37,000/- per month and the fellowship 

payable to SRF scholars from Rs. 35,000/- to Rs 42,000/- per month. The 

increased rates have been implemented by UGC from January 1, 2023. The 

number of OBC Research Scholars selected under the National Fellowship for 

OBCs (NF-OBC) Scheme run by the Department has increased from 1338 to 

2271. Due to the increased rates and the increase in the number of Research 
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Scholars under the National Fellowship for Other Backward Class (NF-OBC) 

Scheme, in the current financial year 2024-25, Rs. 54.50 crore has been 

distributed to the selected Research Scholars out of the allocated Rs. 55 

crore  so that Research Scholars have received fellowships payable till June 

2024. For enhancement of financial outlay of the scheme, this Department has 

sought additional allocation from the Department of Expenditure. 

 

नए टे³ सटाइल-पाकª  

*36. एडवोकेट गोवाल कागडा पाडवी: 

 ³या वľ मýंी यह बताने कì कृपा कर¤गे िकः 

(क) पीएम िमý योजना के तहत सात मेगा टे³सटाइल-पाकŎ का Êयौरा ³या है; 

(ख) वतªमान म¤ देशभर म¤ Öवीकृत, Öथािपत और कायªशील टे³सटाइल-पाकŎ का राºयवार और 

िजलावार Êयौरा ³या है; 

(ग) उĉ ÿÂयेक टे³सटाइल-पाकª  म¤ िकतने लोग काम कर रहे ह§; 

(घ) ³या सरकार का देश म¤ नए टे³सटाइल-पाकª  Öथािपत करने का िवचार ह ैऔर यिद हां, तो 

तÂसंबंधी Êयौरा ³या है; और 

(ङ) ³या नंदरुबार संसदीय िनवाªचन ±ेý के िलए कोई टे³सटाइल-पाकª  Öवीकृत िकया गया है और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है?  

वľ मýंी (®ी िगåरराज िसंह): 

(क) से (ङ): सरकार ने वÖ ý उīोग कì संपूणª मूÐय-®ृंखला हेत ु एकìकृत बड़े पैमाने कì और 

आधिुनक औīोिगक अवसंरचना सिुवधा िवकिसत करने के िलए, वषª 2021-22 से 2027-28 तक 

कì अविध हेतु 4,445 करोड़ Łपये के योजना पåरÓयय से úीनफìÐड/āाउनफìÐड साइटŌ पर 7 

(सात) पीएम मेगा एकìकृत वľ ±ेý और अपैरल (पीएम िमý) पाकª  Öथािपत करने को मंजूरी दी है। 
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सरकार ने पीएम िमý पाकª  Öथािपत करने के िलए 7 साइटŌ अथाªत् तिमलनाडु (िवŁĦनगर), तेलंगाना 

(वारंगल), गुजरात (नवसारी), कनाªटक (कलबगुê), मÅय ÿदेश (धार), उ°र ÿदेश (लखनऊ) और 

महाराÕů (अमरावती) को अंितम łप िदया है। 

मýंालय वÖ ý ±ेý म¤ िनवेश बढ़ाने, रोजगार के अवसर पैदा करने और िनयाªत को बढ़ावा देने 

के उĥेÔय से देश भर के वÖ ý क¤ þŌ म¤ िवĵ Öतरीय, अÂयाधुिनक अवसंरचना वाले वÖ ý पाकª  Öथािपत 

करने के िलए सहायता ÿदान करने हेतु एकìकृत वÖ ý पाकª  (एसआईटीपी) योजना लागू कर रहा है। 

यह योजना िदनांक 31.03.2021 तक लागू थी; तथािप, केवल चालू पåरयोजनाओ ंको पूरा करने के 

िलए अब इस योजना को वÖ ý ³लÖटर िवकास योजना (टीसीडीएस) कì Ó यापक योजना के अंतगªत 

शािमल कर िलया गया है।  

  नंदरुबार संसदीय ±ेý म¤ एसआईटीपी/पीएम िमý के अंतगªत कोई वÖ ý पाकª  Öवीकृत नहé 

िकया गया है। 

पाकŎ का राºयवार Êयौरा तथा सृिजत रोजगार का Ê यौरा संलµन िववरण  म¤ िदया गया है। 

िववरण  

रोजगार कì सं́ या सिहत पूणª हो चुके और कायाªÆवयनाधीन पाकŎ कì राºयवार सूची 

ø.स.ं पाकª  का नाम राºय पåरयोजना 
लागत 
(करोड़ 
Łपए म¤) 

भारत 
सरकार 
का 
Öवीकृत 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

भारत 
सरकार 
Ĭारा 
जारी 
िकया 
गया 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

रोजगार 
सृजन 
(सं́ या 
म¤) 

वतªमान िÖथित 

1 ā§िड³स इंिडया 
अपैरल िसटी 
ÿाइवेट 

आňं 
ÿदेश 

134.42 40.00 40.00 19000 पूरा िकया गया 
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ø.स.ं पाकª  का नाम राºय पåरयोजना 

लागत 
(करोड़ 
Łपए म¤) 

भारत 
सरकार 
का 
Öवीकृत 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

भारत 
सरकार 
Ĭारा 
जारी 
िकया 
गया 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

रोजगार 
सृजन 
(सं́ या 
म¤) 

वतªमान िÖथित 

िलिमटेड, 
िवशाखापट्नम 

2 गजुरात इको 
टे³सटाइल पाकª  
िलिमटेड, सूरत 

गजुरात 128.75 40.00 40.00 10370 पूरा िकया गया 

3 मुंþा सेज 
टे³सटाइल एडं 
अपैरल पाकª  
िलिमटेड, क¸ छ 

गजुरात 103.53 40.00 40.00 810 पूरा िकया गया 

4 फेयरडील 
टे³सटाइल पाकª  
ÿाइवेट 
िलिमटेड, सूरत 

गजुरात 105.63 40.00 40.00 1850 पूरा िकया गया 

5 Ąज इंटीúेटेड 
टे³सटाइल पाकª  
िलिमटेड, 
अहमदाबाद 

गजुरात 105.4 40.00 40.00 4350 पूरा िकया गया 

6 सयाना 
टे³सटाइल पाकª  
िलिमटेड, सूरत 

गजुरात 90.00 36.00 36.00 1420 पूरा िकया गया 

7 सूरत सुपर यानª 
पाकª  िलिमटेड, 
सूरत 

गजुरात 104.76 40.00 40.00 0 पूरा िकया गया 

8 आरजेडी 
इंटीúेटेड 
टे³सटाइल 
पाकª , सूरत 

गजुरात 106.5 40.00 40.00 7220 पूरा िकया गया 
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ø.स.ं पाकª  का नाम राºय पåरयोजना 

लागत 
(करोड़ 
Łपए म¤) 

भारत 
सरकार 
का 
Öवीकृत 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

भारत 
सरकार 
Ĭारा 
जारी 
िकया 
गया 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

रोजगार 
सृजन 
(सं́ या 
म¤) 

वतªमान िÖथित 

9 अिमतारा úीन 
हाई टेक 
टे³सटाइल पाकª  
ÿाइवेट 
िलिमटेड, खेरा 

गजुरात 103.4 40.00 40.00 1360 पूरा िकया गया 

10 डोड्डाबलापरु 
इंटीúेटेड 
टे³ सटाइल 
पाकª ,  
डोड्डाबलापरु 

कनाªटक 80.25 32.01 32.01 550 पूरा िकया गया 

11 मůेो हाई-टेक 
कोऑपरिेटव 
पाकª  िलिमटेड, 
कोÐ हापुर 

महाराÕů 100.80 40.00 40.00 2024 पूरा िकया गया 

12 बारामती हाई 
टेक टे³सटाइल 
पाकª  िलिमटेड, 
पणेु 

महाराÕů 108.52 40.00 40.00 3000 पूरा िकया गया 

13 दीसन 
इÆĀाÖů³चर, 
ÿाइवेट 
िलिमटेड, धुले 

महाराÕů 103.12 40.00 40.00 1700 पूरा िकया गया 

14 इÖलामपरु 
इंटीúेटेड 
टे³सटाइल पाकª  
ÿाइवेट 
िलिमटेड, 
सांगली 

महाराÕů 102.39 40.00 40.00 1645 पूरा िकया गया 
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ø.स.ं पाकª  का नाम राºय पåरयोजना 

लागत 
(करोड़ 
Łपए म¤) 

भारत 
सरकार 
का 
Öवीकृत 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

भारत 
सरकार 
Ĭारा 
जारी 
िकया 
गया 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

रोजगार 
सृजन 
(सं́ या 
म¤) 

वतªमान िÖथित 

15 लातूर इंटीúेटेड 
टे³सटाइल पाकª  
ÿाइवेट 
िलिमटेड, लातरु 

महाराÕů 102.61 40.00 40.00 0 पूरा िकया गया 

16 असमीता 
इĀंाटेक ÿाइवेट 
िलिमटेड, ठाणे 

महाराÕů 277.69 40.00 40.00 17300 पूरा िकया गया 

17 ÿाइड इंिडया 
कोऑपरिेटव 
टे³सटाइल पाकª  
िलिमटेड, 
कोÐ हापुर 

महाराÕů 58.19 20.95 20.95 8525 पूरा िकया गया 

18 िहंगणघाट 
टे³सटाइल 
पाकª , वधाª  

महाराÕů 108.38 40.00 40.00 1022 पूरा िकया गया 

19 लोटस इंटीúेटेड 
टे³स पाकª , 
बरनाला 

पंजाब 108.52 40.00 40.00 1500 पूरा िकया गया 

20 åरदम 
टे³सटाइल एडं 
अपैरल पाकª  
िलिमटेड, 
नवाशहर 

पंजाब 91.40 36.56 36.00 1875 पूरा िकया गया 

21 लिुधयाना 
इंटीúेटेड 
टे³सटाइल पाकª  
िलिमटेड, 
लिुधयाना 

पंजाब 116.19 40.00 36.00 2790 पूरा िकया गया 
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ø.स.ं पाकª  का नाम राºय पåरयोजना 

लागत 
(करोड़ 
Łपए म¤) 

भारत 
सरकार 
का 
Öवीकृत 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

भारत 
सरकार 
Ĭारा 
जारी 
िकया 
गया 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

रोजगार 
सृजन 
(सं́ या 
म¤) 

वतªमान िÖथित 

22 न³ेÖट जेन 
टे³सटाइल पाकª  
ÿाइवेट 
िलिमटेड, पाली 

राजÖथान 101.40 40.00 40.00 4910 पूरा िकया गया 

23 िकशनगढ़ हाई-
टेक टे³सटाइल 
वीिवंग पाकª  
िलिमटेड, 
अजमेर 

राजÖथान 110.58 40.00 36.00 812 पूरा िकया गया 

24 जयपरु इंटीúेटेड 
टे³सøाÉट पाकª  
ÿाइवेट 
िलिमटेड, जयपरु 

राजÖथान 60.15 24.06 24.06 500 पूरा िकया गया 

25 पÐलदम हाई-
टेक वीिवंग पाकª , 
पÐलदम 

तिमलनाडु 55.42 22.17 22.17 2650 पूरा िकया गया 

26 कोमारपालयम 
हाई-टेक वीिवंग 
पाकª , नÌ मकल 

तिमलनाडु 31.33 12.53 12.54 853 पूरा िकया गया 

27 कłर इंटीúेटेड 
टे³सटाइल 
पाकª , कłर पाकª  

तिमलनाडु 116.1 40.00 40.00 5000 पूरा िकया गया 

28 मदरुै इंटीúेटेड 
टे³सटाइल पाकª  
िलिमटेड, मदरुै 

तिमलनाडु 87.30 34.92 31.43 2551 पूरा िकया गया 

29 पोचमपÐली 
ह§डलूम पाकª  

तेलंगाना 34.00 13.60 13.60 350 पूरा िकया गया 
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ø.स.ं पाकª  का नाम राºय पåरयोजना 

लागत 
(करोड़ 
Łपए म¤) 

भारत 
सरकार 
का 
Öवीकृत 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

भारत 
सरकार 
Ĭारा 
जारी 
िकया 
गया 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

रोजगार 
सृजन 
(सं́ या 
म¤) 

वतªमान िÖथित 

िलिमटेड, 
भवुनािगरी 

30 िहमाचल 
टे³सटाइल 
पाकª , ऊना 

िहमाचल 96.9 38.76 34.88 1456 पूरा िकया गया 

31 िहÆदपुुर Óयापार 
अपैरल पाकª  
िलिमटेड, 
अनÆ तुपरुम 

आňं 
ÿदेश 

102.27 40.00 24.00 500 िøयाÆ वयन के 
अधीन 

32 तारकेĵर 
टे³सटाइल 
पाकª , नेलौर 

आňं 
ÿदेश 

103.44 40.00 20.00 260 िøयाÆ वयन के 
अधीन 

33 गुंटूर टे³सटाइल 
पाकª , गुंटूर 

आňं 
ÿदेश 

105.12 40.00 30.00 640 िøयाÆ वयन के 
अधीन 

34 ÿाग ºयोित 
टे³सटाइल 
पाकª , दरा«ग 

असम 47.25 40.00 20.00 0 िøयाÆ वयन के 
अधीन 

35 केजरीवाल 
इंटीúेटेड 
टे³सटाइल 
पाकª , सूरत 

गजुरात 105.79 40.00 36.00 1982 िøयाÆ वयन के 
अधीन 

36 पलसाना 
आईटीपी पाकª , 
सूरत 

गजुरात 103.36 40.00 30.00 188 िøयाÆ वयन के 
अधीन 

37 इ¸छापोर 
टे³सटाइल 
पाकª , सूरत 

गजुरात 104.65 40.00 20.00 55 िøयाÆ वयन के 
अधीन 
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ø.स.ं पाकª  का नाम राºय पåरयोजना 

लागत 
(करोड़ 
Łपए म¤) 

भारत 
सरकार 
का 
Öवीकृत 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

भारत 
सरकार 
Ĭारा 
जारी 
िकया 
गया 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

रोजगार 
सृजन 
(सं́ या 
म¤) 

वतªमान िÖथित 

38 करजं इंटीúेटेड 
टे³सटाइल पाकª  

गजुरात 104.95 40.00 20.00 839 िøयाÆ वयन के 
अधीन 

39 शाहलोन 
टे³सटाइल पाकª  

गजुरात 103.93 40.00 10.00 110 िøयाÆ वयन के 
अधीन 

40 जÌमू-कÔमीर 
टे³सटाइल 
पाकª , कठुआ 

जÌमू और 
कÔमीर 

44.11 39.70 35.73 45 िøयाÆ वयन के 
अधीन 

41 पूणाª  µलोबल 
टे³सटाइÐस 
पाकª , िहंµ गोली 

महाराÕů 107.29 40.00 22.03 1108 िøयाÆ वयन के 
अधीन 

42 कलÈपना अवाडे 
टे³सटाइल 
पाकª , कोÐ हापरु 

महाराÕů 76.31 30.52 22.89 2923 िøयाÆ वयन के 
अधीन 

43 सÂयराज 
इंटीúेटेड 
टे³सटाइल 
पाकª , कोÐ हापरु 

महाराÕů 104.49 40.00 35.00 1732 िøयाÆ वयन के 
अधीन 

44 ®ी गणेश 
टे³सटाइल 
पाकª , धुले 

महाराÕů 104.03 40.00 10.00 35 िøयाÆ वयन के 
अधीन 

45 पेराåरµनर अÆना 
ह§डलूम िसÐक 
पाकª , कांचीपरुम 

तिमलनाडु 82.56 33.02 9.91 750 िøयाÆ वयन के 
अधीन 

46 पÐलवड़ा 
टे³सटाइल 
पाकª , इरोड 

तिमलनाडु 106.58 40.00 10.00 825 िøयाÆ वयन के 
अधीन 

47 द úेट इंिडयन 
िलनन एडं 

तिमलनाडु 104.29 40.00 12.00 170 िøयाÆ वयन के 
अधीन 



04.02.2025  126 

 

*कायाªÆ वयनाधीन पाकŎ म¤, रोजगार के वाÖ तिवक आंकडŌ कì पुिĶ पाकŎ के पूरा होने के बाद होगी। 

 

BASIC AMENITIES ALONG NATIONAL HIGHWAYS  

*37. SHRI CHAMALA KIRAN KUMAR REDDY: 

  SHRI EATALA RAJENDER:  

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether easy access to clean public toilets for all - including men, women, 

persons with disabilities and transgender people is a basic right and essential 

part of human dignity and though public toilets are built near every toll plaza in 

ø.स.ं पाकª  का नाम राºय पåरयोजना 
लागत 
(करोड़ 
Łपए म¤) 

भारत 
सरकार 
का 
Öवीकृत 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

भारत 
सरकार 
Ĭारा 
जारी 
िकया 
गया 
िहÖसा 
(करोड़ 
Łपए 
म¤) 

रोजगार 
सृजन 
(सं́ या 
म¤) 

वतªमान िÖथित 

टे³सटाइल, 
इरोड 

48 Óहाइट गोÐड 
टे³सटाइल 
पाकª , रगंारेड्डी 

तेलंगाना 90.24 36.09 32.48 675 िøयाÆ वयन के 
अधीन 

49 ईआईजीएमईएफ 
अपैरल पाकª  
िलिमटेड, 
कोलकाता 

पिĲम 
बंगाल 

107.55 40.00 31.61 0 िøयाÆ वयन के 
अधीन 

50 पिĲम बंगाल 
होजरी 
टे³सटाइल 
पाकª , हावड़ा 

पिĲम 
बंगाल 

70.14 28.06 25.25 1970 िøयाÆ वयन के 
अधीन 



04.02.2025  127 

 
the National/State Highways in the country including Telangana and Uttar 

Pradesh, general public seldom find them maintained and accessible; 

(b)  whether States and Union Territories have an important duty to not only 

provide easy access to clean washrooms and drinking water to all regardless of 

their sex or gender but also ensure that these restrooms are maintained 

throughout the year; 

(c)  if so, the details thereof and the steps being taken in this direction along 

with the funds sanctioned/spent for the purpose till now, State-wise; and 

(d)   if not, the  reasons therefor? 

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 

MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN): 

(a):       So far as construction of public toilets near toll plazas of National/State 

Highways are concerned, as per information provided by the Ministry of Road 

Transport and Highways (MoRTH), as a part of Swachh Bharat Mission, 

separate toilet blocks for males/females toilets are being constructed near/at the 

toll plazas on project stretches under the jurisdiction of National Highways 

Authority of India (NHAI) since 2015. Further, in order to empower people to 

report any issues on highway (including toilets/ public convenience) Rajmarg 

Yatra application has been recently developed for use by National Highway 

users.   

            In addition to above, NHAI as part of its internal mechanism and to work 

on improving condition of public conveniences has recently provisioned the 

module for toilet cleanliness in NHAI One application, wherein the toilets are to 
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be inspected on the regular basis and AI tools are used to confirm their 

cleanliness. Over 1300 Toilet Blocks have been registered on NHAI One 

application for monitoring of their cleanliness.  

            Further, the Schedule-II of the contracts of the tolling agencies specifies 

in detail the Service Level Agreement (SLA) requirement for maintenance of 

toilet facilities failing which a penalty of Rs.1,00,000/- per default per month can 

be levied by Authority. Till date penalty of approx. Rs.46 lakhs have been 

imposed on the tolling agencies.   

            It is further added that NHAI, through National Highways Logistics 

Management Limited (NHLML) envisions development of Wayside Amenities 

(WSAs) at approximate intervals of 40-60 km along National Highways and 

Expressways. Public toilets have been provisioned as mandatory facility on 

these Wayside Amenities. Currently, 455 WSAs have been awarded across the 

country and 90 WSAs are operational along National Highways/Expressways. 

The State-Wise number of 455 WSA where Public Toilets is proposed is given 

in the enclosed Statement-I.  

The construction of toilets is either done as part of the original scope of 

the civil contracts for highway development or as Change of scope order and is 

booked as part of highway development project. 

(b) to (d): Ministry of Housing and Urban Affairs (MoHUA) has informed that 

sanitation is a State subject under 7th schedule of the Constitution and by the 74th 

amendment of the Constitution of India the devolution of power has been made 
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to the Urban Local Bodies (ULBs) for water and sanitation services. Ministry of 

Housing and Urban Affairs supplements the efforts of States/ULBs through the 

Swachh Bharat Mission-Urban (SBM-U) by providing policy directions, financial 

and technical support to deal with various issues related to sanitation. To ensure 

comprehensive planning and sustainability of any toilet infrastructure, MoHUA 

has issued advisory on community and public toilets wherein a Gender 

(especially women) needs checklist has been provided. Under SBM-U, 67.57 

lakh Individual Household Latrines (IHHLs) and 6.52 lakh Community/Public 

Toilets (CT/PTs)/Urinals have been constructed as on 31.12.2024. State-wise 

details of funds allocated/released for construction of toilets under SBM-U is 

given in the enclosed Statement-II. 

            Department of Drinking Water and Sanitation, Ministry of Jal Shakti has 

informed that the Department has already instructed State Governments to 

construct Community Sanitary Complexes (CSCs) in public places, market 

place, tourist place, highways, bus stands, etc. Gram Panchayats own the 

ultimate responsibility for Operation and Maintenance (O&M) of these 

complexes. 2.51 lakh Community Sanitary Complexes have been constructed 

so far under the Swachh Bharat Mission-Grameen (SBM-G) since 2014-15. 

            Sanitation is State subject. Government of India provide financial and 

technical support in implementation of SBM(G).  SBM(G) was launched on 2nd 

October, 2014 with the aim to eliminate open defecation in rural areas by 2nd 

October, 2019. All the villages of the country declared themselves Open 
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Defecation Free (ODF) by 2nd October, 2019. Having achieved the ODF status, 

SBM(G) Phase-II is being implemented during the period from 2020-21 to 2025-

26 with the aim to sustain ODF status and Solid and Liquid Waste Management 

(SLWM). Under SBM(G), 11.80 crore IHHLs already constructed since 

2.10.2014.   State/UT-wise, funds released under SBM(G) are given in the 

enclosed Statement-III.  



04.02.2025  131 

 
STATEMENT-I  

State-wise details of wayside amenities 

 

S. No. States Number of WSAs proposed 

1.  Andhra Pradesh 34 
2.  Assam 8 
3.  Bihar 4 
4.  Chhattisgarh 4 
5.  Gujarat 45 
6.  Haryana 48 
7.  Himachal Pradesh 2 
8.  Jammu and Kashmir 20 
9.  Jharkhand 5 
10.  Karnataka 17 
11.  Kerala 4 
12.  Madhya Pradesh 48 
13.  Maharashtra 19 
14.  Manipur 8 
15.  Meghalaya 2 
16.  Odisha 11 
17.  Punjab 35 
18.  Rajasthan 58 
19.  Tamil Nadu 22 
20.  Telangana 4 
21.  Uttar Pradesh 44 
22.  Uttarakhand 3 
23.  West Bengal 10  

Grand  Total  455 
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STATEMENT-II  

Details of funds allocated/released for construction of toilets under  
SBM-U 

(Rs in Crores) 

S. 
No. 

States Mission Allocation for toilet 
construction 

Details of funds released for 
toilet construction 

SBM-U 
(2014-2021) 

SBM – U 2.0 
(2021-2026) 

SBM-U 
(2014-2021) 

SBM – U 2.0 
(2021-2026) 

1 Andhra Pradesh 212.03 47.10 208.06 20.30 
2 Andaman and Nicobar 0.53 0.50 1.00 0.13 
3 Arunachal Pradesh 13.75 1.00 13.51 0.42 
4 Assam 84.26 14.20 84.26 3.54 
5 Bihar 237.17 37.90 185.24 0.16 
6 Chandigarh 2.98 3.30 3.08 0.83 
7 Chhattisgarh 175.16 19.10 179.76 3.05 
8 Dadra Nagar Haveli and 

Daman & Diu 
1.72 1.10 1.04 0.00 

9 Delhi 55.31 10.00 30.23 0.00 
10 Goa 3.69 2.90 2.74 1.16 
11 Gujarat 194.78 83.00 196.93 14.95 
12 Haryana 67.28 28.50 57.06 0.00 
13 Himachal Pradesh 14.92 2.20 14.16 0.55 
14 Jammu and Kashmir 106.32 10.30 75.87 2.57 
15 Jharkhand 113.49 25.60 75.47 0.00 
16 Karnataka 202.66 76.10 198.83 0.00 
17 Kerala 72.15 51.40 31.67 4.11 
18 Ladakh - 0.70 - 0.18 
19 Madhya Pradesh 358.21 64.70 354.97 9.44 
20 Maharashtra 417.47 163.80 396.18 40.95 
21 Manipur 47.74 2.50 46.97 0.63 
22 Meghalaya 5.98 1.90 5.05 0.48 
23 Mizoram 18.16 1.80 23.53 0.45 
24 Nagaland 26.78 8.17 26.48 2.04 
25 Odisha 195.15 22.60 108.76 9.75 
26 Puducherry 8.35 1.45 5.66 0.58 
27 Punjab 87.11 33.50 72.91 15.69 
28 Rajasthan 260.74 54.90 207.43 23.49 
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29 Sikkim 2.69 0.50 2.89 0.13 
30 Tamil Nadu 277.54 112.50 281.22 71.56 
31 Telangana 153.55 43.90 104.11 6.48 
32 Tripura 68.77 3.10 27.18 0.00 
33 Uttar Pradesh 553.31 143.40 540.59 31.94 
34 Uttarakhand 31.89 9.80 41.84 0.00 
35 West Bengal 340.15 93.80 199.41 23.45 

*funds in excess to mission allocation are released from floating fund. 

STATEMENT-III 

State/UT-wise details of funds released under SBM(G) 

State/UT-wise, Centre share released under SBM(G) during last 4 years and 
current year (Upto 27.01.2025) 

Rs. In crore 
Sr. 
No. 

State/UT Name 2020-21 2021-22 2022-23 2023-24 2024-25 

1 A & N Islands 7.07 0.00 0.28 0.75 1.60 
2 Andhra Pradesh 212.27 58.26 147.03 0.00 7.66 
3 Arunachal Pradesh 15.28 4.10 14.72 15.81 3.71 
4 Assam 276.81 256.78 214.45 389.77 24.95 
5 Bihar 88.56 128.01 711.49 700.00 166.50 
6 Chhattisgarh 68.43 0.00 177.54 83.98 0.00 
7 D & N Haveli and 

Daman & Diu 
1.65 0.00 0.00 0.00 0.00 

8 Goa 0.23 15.32 25.19 19.61 0.00 
9 Gujarat 312.56 171.37 53.63 109.61 150.00 

10 Haryana 80.60 29.95 0.00 0.00 25.00 
11 Himachal Pradesh 23.62 41.95 38.28 42.00 22.09 
12 J&K 24.89 120.00 116.79 241.33 122.50 
13 Jharkhand 153.31 0.00 70.03 50.00 0.00 
14 Karnataka 126.31 0.00 155.84 42.34 53.83 
15 Kerala 103.73 5.66 74.00 0.00 0.00 
16 Ladakh 2.71 3.56 1.28 5.75 2.55 
17 Lakshadweep 0.00 0.00 1.94 0.00 0.00 
18 Madhya Pradesh 291.48 334.48 184.56 113.39 121.05 
19 Maharashtra 276.75 0.00 0.00 110.45 115.82 
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20 Manipur 17.51 12.09 12.86 0.00 0.00 
21 Meghalaya 65.41 36.56 16.57 20.81 0.00 
22 Mizoram 14.05 13.22 9.84 5.00 4.42 
23 Nagaland 22.17 9.01 19.72 31.07 13.79 
24 Odisha 58.92 0.00 0.00 46.52 74.61 
25 Puducherry 0.11 0.00 0.00 0.00 0.00 
26 Punjab 65.94 0.00 42.05 54.81 0.00 
27 Rajasthan 229.26 275.93 288.78 69.43 73.35 
28 Sikkim 6.15 4.49 5.79 6.66 3.70 
29 Tamil Nadu 162.89 0.00 78.48 239.74 75.00 
30 Telangana 46.86 0.00 0.00 14.18 0.98 
31 Tripura 24.33 17.14 28.28 35.79 18.80 
32 Uttar Pradesh 800.32 370.59 910.23 2506.71 458.29 
33 Uttarakhand 50.69 14.25 37.29 63.75 4.86 
34 West Bengal 261.31 135.45 406.01 720.00 0.00 

  Total 3892.18 2058.15 3842.95 5739.25 1545.06 
  

AGRISURE FUND 

*38. SHRI RAMASAHAYAM RAGHURAM REDDY: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the details of the specific objectives and the sectors targeted by the AgriSURE 

Fund to support agri-startups and rural enterprises; 

(b) the manner in which the Government is planning to ensure that innovative 

and sustainable agricultural practices are encouraged through this fund; 

(c) whether these is any specific criteria or incentives for startups in States like 

Telangana, which have a significant rural and agricultural base, to apply for 

support under this fund; and  

(d) if so, the details thereof? 
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THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 

MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN): 

(a) and (b):  The AgriSURE Fund, aims to support early-stage agri-startups and 

rural enterprises by providing capital support in shape of equity and debt. Its 

specific objectives include fostering innovation, promoting high-risk and high-

impact activities, and advancing technologies such as AI, precision farming, 

climate-friendly solutions, and digital agriculture by promoting startups working 

in these areas. This will also support startup’s activities to improve farmers' 

market access and create rural job opportunities. Target sectors include agri-

tech, food processing, animal husbandry, fisheries, farm mechanization, 

biotechnology, waste management, renewable energy, supply chain 

management, climate change adaptation, and cooperative and Farmers 

Producers Organization (FPO) development. As the fund aims to support 

advanced practices like precision farming, AI applications, and automated 

farming, and facilitate investment in waste/residue management, renewable 

energy, and biotechnology, it will promote climate-resilient agriculture aligned 

with environmental and sustainability goals. 

(c) and (d):  The criteria or support for startups under the Fund is same across 

the country. The start-up need to follow the procedure prescribed by the fund 

manager i.e. M/s NABVENTURE  
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PM MITRA PARK SCHEME 

*39. SHRI ANUP SANJAY DHOTRE:  

        SHRI MANISH JAISWAL: 

Will the the Minister of TEXTILES  be pleased to state : 

(a) the details of specific progress and developments that have taken place since 

the launch of the PM Mega Integrated Textile Region and Apparel (MITRA) Park 

Scheme, including the establishment of infrastructure and facilities along with the 

key milestones achieved so far in each MITRA park;  

(b) the steps taken by the Government to attract business and investors to the 

PM MITRA Parks/Textile Parks, including incentives, policy support and 

promotional efforts to boost investment and business activities; and  

(c) the total financial investment made so far in the PM MITRA Parks/Textile 

Parks, including details of both public and private sector contributions and the 

expected financial inflow in the coming years?  

THE MINISTER OF TEXTILES (SHRI GIRIRAJ SINGH):  

(a) to (c): To develop integrated large scale and modern industrial 

infrastructure facility for entire value-chain of the textile industry, the Government 

has approved setting up of 7 (Seven) PM Mega Integrated Textile Region and 

Apparel (PM MITRA) Parks in Greenfield/Brownfield sites with scheme outlay of 

Rs. 4,445 crore for the period 2021-22 to 2027-28. The Government has finalised 

7 sites viz. Tamil Nadu (Virudhnagar), Telangana (Warangal), Gujarat (Navsari), 

Karnataka (Kalaburagi), Madhya Pradesh (Dhar), Uttar Pradesh (Lucknow) and 

Maharashtra (Amravati) for setting up PM MITRA Parks.  



04.02.2025  137 

 
The scheme envisages a Development Capital Support (DCS) of 30% of 

total project cost upto  Rs. 500 crore per Greenfield Park and Rs. 200 crore per 

Brownfield Park subject to scheme guidelines. The scheme also envisages a 

Competitive Incentive Support (CIS) of upto Rs. 300 crore per park as an 

incentive to manufacturing units to set up early in the park. The incentive is 

subject to fulfilment of conditions as outlined in detailed scheme guidelines.  

A large number of engagements and consultations with various 

stakeholders including states, investors, and potential park developers at 

international, national and local levels have been done in order to attract 

businesses and investors. 

So far investment MoUs/ proposals with expected investment potential of 

over Rs. 18,500 crore have been signed/received under the PM MITRA Park 

scheme. 

Post approval of sites received by the Government, the selected 

States/SPVs have started a series of activities on ground including provision of 

road, water and power, infrastructure till the park gate, preparation of sites and 

other related infrastructure. Environmental Clearance has been obtained for      

PM MITRA sites in Gujarat, Uttar Pradesh, Tamil Nadu, Maharashtra and 

Telangana. In respect of PM MITRA Park at Amravati Maharashtra, tender of 

infrastructure development for Rs. 111 crore has been finalized and work order 

issued.  

The foundation stone of the PM MITRA Park Amrawati Maharashtra was 

laid by the Hon’ble Prime Minister in September 2024.  
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LAW FOR GUARANTEED MSP 

*40.  SHRI SACHITHANANTHAM R.: 

         SHRI S. VENKATESAN: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Ministry proposes to bring the law demanded by farmers 

guaranteeing MSP on the lines of M.S. Swaminathan Panel, if so, the details 

thereof; and 

(b) whether the Ministry proposes to meet the farmer's demand and to implement 

the commitment/promise made by the Government, if so, the details thereof? 

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 

MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH CHOUHAN): 

(a): To make Minimum Support Prices (MSPs) more effective and transparent, a 

committee has been constituted on 12th July 2022. The subject matter of the 

committee also include (i) Suggestions on practicality to give more autonomy to 

Commission for Agricultural Costs and Prices (CACP) and measures to make it 

more scientific, and (ii) To strengthen the Agricultural Marketing System as per 

the changing requirements of the country to ensure higher value to the farmers 

through remunerative prices of their produce by taking advantage of the 

domestic and export opportunities. The meetings of this committee are being 

organized regularly and till date, 6 meetings have been held. Additionally, 39 

meetings of various sub-committees have also been held. 
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(b): For benefits of farmers, Government has taken several initiatives which 

include following: 

(i) After budget announcement in 2018-19, Government had fixed MSP of 22 

mandated crops at a level of at least one and half times of the cost of 

production. 

(ii) Pradhan Mantri Kisan Samman Nidhi (PM-KISAN)  

(iii) Pradhan Mantri Fasal Bima Yojana (PMFBY)/Restructured Weather 

Based Crop Insurance Scheme (RWBCIS)  

(iv) Pradhan Mantri Kisan Maan Dhan Yojana (PM-KMY) 

(v) Agriculture Infrastructure Fund (AIF) 

(vi) Formation and Promotion of 10,000 Farmer Producer Organizations 

(FPOs)  

(vii) Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA)  

(viii) Modified Interest Subvention Scheme (MISS) 

(ix) National Bee Keeping and Honey Mission (NBHM) 

(x) Agri Fund for Start-Ups & Rural Enterprises' (AgriSURE) 

(xi) National Mission on Natural Farming 

(xii) Krishonnati Yojana 

(xiii) Rashtriya Krishi Vikas Yojana (RKVY) 

 

_________ 
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(ii)Unstarred Question Nos. 231 to 460 

 
IMPACT OF GLOBAL WARMING AND CLIMATE CHANGE ON 

FARMERS 
231. SHRI RAJEEV RAI:    

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government has taken any major steps towards mitigation of 

adverse impact of global warming and climate change with respect to farmers of 

northern plains in the country, especially in the flood affected areas of eastern 

Uttar Pradesh, during the last five years; and  

(b) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (b):  Yes, the Government has taken several steps towards mitigation of 

adverse impact of global warming and climate change on agriculture in the 

country including Uttar Pradesh. The National Action Plan on Climate Change 

(NAPCC) provides an overarching policy framework to enable the country to 

adapt to climate change and enhance ecological sustainability. One of the 

National Missions under NAPCC is the National Mission for Sustainable 

Agriculture (NMSA), which implements strategies to make agriculture more 

resilient to the changing climate. Several schemes have also been initiated under 

NMSA to deal with the adverse climate situations. Per Drop More Crop (PDMC) 

scheme increases water use efficiency at the farm level through micro irrigation 



04.02.2025  141 

 
technologies i.e. drip and sprinkler irrigation systems. Rainfed Area 

Development focuses on Integrated Farming System for enhancing productivity 

and minimizing risks associated with climatic variability. The Soil Health & 

Fertility scheme assists states in promoting integrated nutrient management 

through judicious use of chemical fertilizers including secondary and 

micronutrients in conjunction with organic manures & bio-fertilizers for improving 

soil health and its productivity. Mission for Integrated Development of 

Horticulture, Agroforestry & National Bamboo Mission also promote climate 

resilience in agriculture. Further, Pradhan Mantri Fasal Bima Yojana along with 

weather index based Restructured Weather Based Crop Insurance Scheme 

provide a comprehensive insurance cover against crop failure by providing 

financial support to farmers suffering crop loss/damage arising out of unforeseen 

natural calamities.   

The Indian Council of Agricultural Research (ICAR) under Ministry of 

Agriculture and Farmers Welfare, is implementing a flagship network project 

namely National Innovations in Climate Resilient Agriculture (NICRA). Through 

this project, various climate change mitigation activities have been under taken. 

In Uttar Pradesh, one cluster of 3 to 4 villages each from 17 districts viz., 

Baghpat, Bahraich, Banda, Basti, Chitrakoot, Gonda, Gorakhpur, Hamirpur, 

Jalaun, Jhansi, Kanpur (Dehat), Kaushambi, Kushi Nagar, Maharajganj, 

Pratapgarh, Sant Ravidas Nagar and Sonbhadra were taken up for technology 

adoption. Climate resilient technologies such as system of rice intensification, 

aerobic rice, direct seeding of rice, zero till wheat sowing, cultivation of climate 
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resilient varieties tolerant to extreme weather conditions such as drought and 

heat; in-situ incorporation of rice residues; etc. have been developed and 

demonstrated in these districts. Capacity building programs to farmers on 

climate resilient agriculture in these districts were also undertaken. 

 

CLASSIFICATION OF SECTORS INTO STRATEGIC 
 AND NON-STRATEGIC 

232. SHRI AZAD KIRTI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether matters pertaining to food security and farmers' welfare are not of 

strategic importance to the nation;  

(b) if so, the details thereof;  

(c) the considerations that have been taken by the Government in the 

classification of sectors into strategic and non-strategic; and  

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (b):  Food security and farmers’ welfare are very important for the nation 

and are being given utmost priority. In order to ensure the food security of the 

country, the Government is implementing National Food Security & Nutrition 

Mission (NFSNM) in 28 states and 2 union territories (Jammu Kashmir & Ladakh) 

with the objective of increasing food grain production across the country. Under 

NFSNM, the incentives are provided to the farmers through the States/UTs, on 
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crop production and protection technologies, cropping system based 

demonstrations, production & distribution of certified seeds of newly released 

varieties/hybrids, Integrated Nutrient and Pest Management techniques, 

capacity building of farmers through trainings during cropping season, 

organizing events/workshops, distribution of seed minikits etc. The Government 

of India also provides flexibility to the states for state specific needs/priorities 

under Rashtriya Krishi Vikas Yojana (RKVY).  

The Government is also taking various steps like procurement of 

foodgrains for Public Distribution System (PDS), operation & maintenance of 

buffer stock for foodgrains, modernization & upgradation of storage facilities for 

foodgrains etc. for the wellbeing of farmers. Further, the Government is 

implementing various schemes like Pradhan Mantri Kisan Samman Nidhi (PM-

KISAN), Pradhan Mantri Krishi Sinchayee Yojana (PMKSY), Soil Health Card 

(SHC), National Agriculture Market (e-NAM), Pradhan Mantri Fasal Bima Yojana 

(PMFBY), Pradhan Mantri Kisan Maan-Dhan Yojana (PMKMY), Kisan Credit 

Card (KCC), Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA), 

Mission for Integrated Development of Horticulture (MIDH), Agricultural 

Technology Management Agency (ATMA), Rainfed Area Development (RAD), 

Programme under National Mission for Sustainable Agriculture (NMSA), 

Scheme for promotion of 10,000 Farmers Producer Organizations (FPOs), 

National Bee Keeping Honey Mission (NBHM), Agriculture Infrastructure Fund 

(AIF) etc. for the wellbeing of farmers which provide assistance on production, 

protection, post-harvest processing, value addition, market linkage etc. for 
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foodgrains crops.  The country’s foodgrains production increased from 297.50 

million tonnes during 2019-20 to 332.29 million tonnes during 2023-24. 

(c) to (d):  The Government in February, 2021 notified the New Public Sector 

Enterprise (“PSE”) Policy for Atmanirbhar Bharat under which the Public Sector 

commercial enterprises are being classified as Strategic and Non-Strategic 

sectors. The PSEs in Strategic sectors have been delineated based on the 

criteria of national security, energy security, critical infrastructure, provision of 

financial services and availability of important minerals. 

 

UNIFORM POLICY FOR E-COMMERCE 

233. PROF. SOUGATA RAY: 

SHRI RAMASAHAYAM RAGHURAM REDDY: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  whether it is a fact that there is no comprehensive e-Commerce Policy in 

the country and if so, the efforts being made by the Government to formulate 

such a policy; 

(b)  whether the Government has concerned about the threat from major e-

Commerce players to the employment opportunities in the country, if so, the 

details thereof; 

(c)  whether the rapid growth of e-Commerce affected the livelihood and job 

opportunities of millions of small retailers of the country, if so, the details thereof; 
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(d)  whether the Government has any proposal to have a separate law to deal 

with e-Commerce with a nodal agency or regulator for overall monitoring and 

development of e-commerce in the country; 

(e)  if so, the details thereof and if not, the reasons therefor; and 

(f)  whether the Government has any uniform policy to ensure the business 

practices of major e-Commerce companies at par with citizen-centric and if so, 

the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a), (d) and (e): The e-commerce sector is governed by a comprehensive legal 

and policy framework. Some of the Acts applicable to e-Commerce Sector are 

Consumer Protection Act, 2019; Consumer Protection (E-commerce) Rules, 

2020; Competition, Act, 2002; Central Goods and Services Tax (CGST) Act, 

2017; Information Technology Act, 2000; Payment and Settlement Systems Act, 

2007; Companies Act, 2013; Copyright Act, 1957 etc. FDI policy and Foreign 

Exchange Management Act (FEMA), 1999 contain provisions related to Foreign 

Direct Investment (FDI) in e-Commerce Sector. Any violation of FDI regulations 

is covered by the penal provision of the FEMA, 1999. RBI administers the FEMA 

and Directorate of Enforcement (ED) is the authority for the enforcement of 

FEMA. The Competition Commission of India (CCI) established under the 

Competition Act, 2002 decides matters of anti-competitive practices, including 

inter alia predatory pricing, on a reference by the aggrieved party. In addition, 
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the interests of the consumers are protected under the Consumer Protection Act, 

2019. 

(b) and (c): Government has been focusing on protection of the interest of small 

retailers of the country. Various measures in the form of Acts, Rules and Policies 

have been put in place to ensure level playing field. In addition, the Department 

for Promotion of Industry and Internal Trade (DPIIT) has pioneered the initiative 

of Open Network for Digital Commerce (ONDC). The initiative aims at promoting 

open networks for all aspects of exchange of goods and services over digital or 

electronic networks. ONDC makes e-Commerce more inclusive wherein small 

and medium-sized businesses can use any ONDC compatible applications 

instead of being governed by specific platform centric policies. This provides 

multiple options to them to be discoverable over network and conduct business. 

It also encourages easy adoption of digital means by the small retailers and 

distributors, who may be currently not on digital commerce networks. 

(f): Government has implemented the Competition Act, 2002 that mandates 

the Competition Commission of India (CCI) to prevent practices having adverse 

effect on competition, to promote and sustain competition in markets, to protect 

the interests of consumers and to ensure freedom of trade carried on by other 

participants in markets, in India. The CCI looks into the matter relating to the 

anti-competitive agreements and abuse of dominance by enterprises in all 

sectors of the economy. 
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 The Department of Consumer Affairs has notified the Consumer 

Protection (E-commerce) Rules, 2020 under the provisions of the Consumer 

Protection Act, 2019 to safeguard consumers from unfair trade practices in e-

commerce. These rules, inter-alia, outline the responsibilities of e-commerce 

entities and specify the liabilities of marketplace and inventory e-commerce 

entities, including provisions for customer grievance redressal.  

 

EXPORT HUBS SCHEME, 2024  

234.  SHRI RAJESH VERMA: 

         DR. SHRIKANT EKNATH SHINDE: 

         SHRI RAVINDRA DATTARAM WAIKAR: 

         SHRIMATI SHAMBHAVI: 

         SHRI NARESH GANPAT MHASKE: 

         SHRIMATI DAGGUBATI. PURANDESWARI:  

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the details of the current progress on Districts as Export Hubs (DEH) 

Scheme in 2024;  

(b)  the impact of merging One District One Product (ODOP) Scheme with 

Districts as Export Hubs Scheme;  

(c)  the details of data on the increase of products, exports and economic 

activity in the country under the said scheme in 2024 in comparison to previous 

years, State/UT-wise particularly in Bihar, Maharashtra and Andhra Pradesh;  
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(d)  the details of data on employment generation at grassroots level under 

the said scheme during 2024; and  

(e)  whether balanced regional developments have been fostered in all 

districts of the country under the said scheme and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a) and (b)  Under the Districts as Export Hubs initiative of DGFT, the export 

promotion activities are being decentralised to make the districts active 

stakeholders in boosting export growth of the identified products and services 

from the districts to leverage their natural competitive advantages. An 

institutional mechanism has been set up in all States/UTs by forming the State 

Export Promotion Committee (SEPC) and District Export Promotion Committee 

(DEPC) at the district level. Under this initiative, District Export Action Plans 

(DEAP) detailing the existing bottlenecks in the supply chain and identifying 

possible interventions to mitigate the existing gaps for export of identified 

products and services have been prepared for 590 districts. Additionally, DGFT 

has been organizing outreach events with e-commerce partners, government 

stakeholders, and industry associations to provide training, capacity building, 

and support for businesses, MSMEs, and small scale exporters to succeed in 

global markets.  

In December 2022, the One District, One Product (ODOP) was merged 

with the DEH initiative to streamline support for exporters and manufacturers at 
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district level. DGFT in collaboration with the Department for Promotion of 

Industry and Internal Trade (DPIIT) has been working with the States/UTs and 

the districts to organize export sensitization and promotion workshops. These 

workshops are designed to equip stakeholders with the necessary knowledge 

and tools to navigate global trade. Further, various activities have been 

undertaken to promote and enhance the visibility of products and services 

identified under the ODOP and Districts as Export Hubs (DEH) initiative both 

within India and internationally. Export promotion activities at the international 

level include engagement with Indian Missions abroad, virtual buyer-seller 

meets, and participation in international exhibitions. 

(c) and (d) It is clarified that DEH has been running as an initiative and there is 

no scheme as on date. Therefore, the question of exports of products, 

employment generation under this scheme does not arise. 

 Under the DEH initiative, export promotion measures have been 

implemented across all districts in India. It is further submitted that products and 

services with export potential have been identified in 734 districts, with District 

Export Action Plans (DEAP) prepared for 590 districts. A list of district-wise 

products/services with export potential identified under the initiative, is available 

at: (www.dgft.gov. in/CP) 

In Chapter 9 of the Foreign Trade Policy (FTP) 2023, facilitating cross-

border e-commerce exports from lndia has also been emphasized. In light of this, 

DGFT Regional Authorities have been organizing "Outreach Events" under 
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Districts As Exports Hubs to promote the products/services with export potential 

as identified under the Initiative. In 2024, as a result of collaborations with e-

commerce partners, 10 district export outreach events were held in Faridabad, 

Moradabad, Ludhiana, Jodhpur, Bangalore, Ahmedabad, Hyderabad, Mumbai, 

Jamshedpur, and Varanasi from March to June. The second phase of these 

outreach events has been successfully conducted in Howrah, Jaipur, Haridwar, 

Kanpur Nagar, Madurai, Mirzapur, Rajkot, Balasore, Jalandhar, Agra, and 

Meerut between October 2024 and January 2025.  

 

FINANCIAL ASSISTANCE UNDER PM KISAN YOJANA 

235.  DR. KALANIDHI VEERASWAMY: 

SHRI Y. S. AVINASH REDDY: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE 

be pleased to state:  

(a) whether the Government has any plans to enhance the financial assistance 

provided under the PM Kisan Yojana; 

(b) if so, the details of the proposed enhancement in the amount and the timeline 

for its implementation; 

(c) the reasons for or against any increase in the assistance under the scheme; 
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(d) the manner in which the Government plans to ensure that the increased 

amount will effectively reach all eligible farmers, especially those in rural and 

remote areas; 

(e) whether the Government is considering any other measures to support 

farmers financially through schemes like PM Kisan Yojana, if so, the details 

thereof; and 

(f) whether the Government has any plan of extending the benefits provided 

under Pradhan Mantri Kisan Samman Nidhi (PM KISAN) yojana to the persons 

engaged in fisheries and goat farming in addition to horticulture, floriculture, 

Medicinal Herbs and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (e): The PM-KISAN scheme is a central sector scheme launched in 

February 2019 by the Hon’ble Prime Minister to supplement the financial needs 

of land-holding farmers. Under the scheme, a financial benefit of Rs 6,000/- per 

year is transferred in three equal instalments, into the Aadhaar seeded bank 

accounts of farmers through Direct Benefit Transfer (DBT) mode.  

A farmer-centric digital infrastructure has ensured the benefits of the 

scheme reach all the farmers across the country without involvement of any 

middlemen. Maintaining absolute transparency in registering and verifying 

beneficiaries, the Government of India has disbursed over Rs 3.46 lakh Cr. in 18 

installments since inception. 
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 At present, there is no such proposal under consideration to increase the 

benefits of the scheme.  

(f):  Under the PM-KISAN Scheme, cultivable landholding is primary eligibility 

criteria to receive benefit of the Scheme. All cultivable landholding farmers 

engaged in fisheries and goat farming in addition to horticulture, floriculture, 

Medicinal Herbs are eligible to receive benefits under the Scheme.  

 

SUPPORT TO DPIIT RECOGNIZED STARTUPS 

236.  SHRI TEJASVI SURYA: 

SHRIMATI SMITA UDAY WAGH: 

DR. RAJESH MISHRA: 

SHRI DHARAMBIR SINGH: 

SHRI PARSHOTTAMBHAI RUPALA: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the specific sectors or industries that the Department for Promotion of 

Industry and Internal Trade (DPIIT) and boAT partnership will prioritize under the 

Memorandum of understanding (MoU) signed on 27th December 2024 to provide 

support to DPIIT-recognized startups; 

(b)  the details of the dedicated programmes and initiatives planned for mentoring 

startups and innovators under this alliance; 

(c)  whether the Ministry plan similar collaborations with other private companies 

to broaden support for startups, if so, the details thereof; and 
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(d)  whether there is any provision under this scheme to include and set up new 

startups in Bhiwani-Mahendergarh Lok Sabha Parliamentary constituency and 

Sidhi district of Madhya Pradesh, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a) to (c): The Government, with an intent to build a strong ecosystem for 

nurturing innovation, startups and encouraging investments in the startup 

ecosystem of the country launched the Startup India initiative on 16th January 2016. 

For effective implementation of Startup India initiative across the country, the 

Government unveiled Startup India Action Plan comprising of schemes and 

incentives envisaged to create a vibrant startup ecosystem in the country. The 

Action Plan comprises of 19 action items spanning across areas such as 

“Simplification and handholding”, “Funding support and incentives” and “Industry- 

academia partnership and incubation”. 

In order to promote partnerships and collaborations between the industry 

and startups to encourage innovation-led growth in sectors like manufacturing, the 

Department for Promotion of Industry and Internal Trade (DPIIT) is signing MoUs 

with various stakeholders including various private companies for the specific 

purpose, inter alia, of mentoring, providing access to infrastructure, share resources 

and knowledge, assist in market linkages and connect to funding networks. Under 

this initiative, an MoU has also been signed with boAt, an Indian company in the 

audio and wearables market. 
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(d): This initiative is inclusive, and the partnerships formed with the industry 

benefit concerned startups across States/Union Territories (UTs). Under the 

Startup India initiative, as per eligibility conditions prescribed under G.S.R. 

notification 127 (E) dated 19th February 2019, entities are recognized as ‘startups’ 

under the Startup India initiative by the Department for Promotion of Industry and 

Internal Trade (DPIIT). As of 31st December 2024, 1,57,706 entities have been 

recognised as startups by DPIIT. 

Specifically for the State of Haryana, 8,222 entities have been recognised as 

startups by DPIIT as on 31st December 2024. Of these, 94 entities have been 

recognised as startups in the district of Bhiwani, and 42 entities have been 

recognised as startups in the district of Mahendragarh. 

Further, specifically for the State of Madhya Pradesh, 5,093 entities have 

been recognised as startups, including 12 entities which have been recognised in 

the district of Sidhi by DPIIT as on 31st December 2024. 

 

GLOBAL DEMAND FOR ORGANIC PRODUCTS 

237. SHRI SUDHEER GUPTA:  

 SHRI RAVINDRA VASANTRAO CHAVAN:  

 SHRI DHAIRYASHEEL SAMBHAJIRAO MANE:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a) whether the global demand for organic products is growing rapidly and if so, 

the details thereof; 
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(b) whether the Government has set a target of Rs. 20,000 crore for organic 

product export for the next three years and if so, the details thereof; 

(c) whether the Government has released the eighth edition of National 

Programme for Organic Production (NPOP) with new regulations; 

(d) if so, the details thereof and the aims and objectives thereto; and 

(e) the details of steps taken by the Government to encourage farmers to indulge 

in organic farming to reach the desired goal in next three years? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a) The global demand for organic products has been growing consistently as 

can be seen from the table below. 

Growth in Global Market for Organic Products 

Year Value of Global Market (in USD Billion) 
2018 105.00 
2019 112.00 
2020 129.00 
2021 135.50 
2022 141.75 

Source: Report of FiBL & IFOAM - Organic 
International for the year 2020 to 2024 

 

(b) Govt. of India is taking focused initiatives to enhance the exports of 

organic products. Given India’s production base and trends in global demand for 

organic products, India has the potential to become one of the major organic 

product exporting countries of the world in the near term. 
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(c) and (d) The eighth edition of the National Programme for Organic 

Production (NPOP) has been formally launched on 9th January 2025. The same 

is available on APEDA website https://npop.apeda.gov.in/. Chapter 2 

specifies the scope, objective and operational structure of the NPOP. The scope 

and objectives are given in the enclosed Statement. 

(e) The Government of India has been promoting organic farming in the 

country through Paramparagat Krishi VikasYojna (PKVY) and Mission Organic 

Value Chain Development for North Eastern Region (MOVCDNER). Both the 

schemes focus on end-to-end support to farmers engaged in organic farming i.e. 

training, capacity building, production, processing, certification, marketing and 

post-harvest management.  

 The details of these schemes are available on the website of Department 

of Agriculture & Farmers Welfare under the following link. 

https://www.agriwelfare.gov.in/en/Guideintegratednutrient 

STATEMENT 

SCOPE AND OBJECTIVES OF NPOP  

SCOPE  

The NPOP shall, inter alia, include the following: 

a.  Policies for development and certification of organic products as notified by 

the  Department of Commerce, Ministry of Commerce and Industry, Government 

of India from time to time. 
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b.   National Standards for organic products, processing, handling and labelling. 

c.   Accreditation of certification programmes to be operated by Certification 

Bodies.  

d.   Certification of organic products. 

e.   India Organic Logo and regulations governing its use. 

OBJECTIVES  

The objectives of the NPOP, inter alia, include the following:  

a. To assess and accredit certification programme of Certification Bodies 

seeking accreditation under this programme.  

b. To provide the procedure for evaluation of the certification programme of 

Certification Bodies under this programme.  

c. To develop National Standards for Organic Production, processing, handling, 

and labelling for different product categories.  

d. To facilitate certification of organic products in conformity with the importing 

countries’ organic standards as per mutual recognition agreement. 

e.  To encourage sustainable and environmentally friendly farm ecosystem.  

f. Ensure that the certification system is transparent, easy to follow and is in line 

with international best practices.  

g.  Ensure transparency in the operations of the Operators. 

 

मÂÖयपालन के िलए राजसहायता 

238. ®ी भोजराज नाग:  

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िक:  
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(क) मÂÖयपालन के संबधं म¤ शłु कì गई योजनाओ ंका Êयौरा ³या है;  

(ख) िवगत दस वषŎ के दौरान मÂÖयपालन के िलए राजसहायता ÿाĮ करने वाले लाभािथªयŌ कì 

सं́ या िकतनी है;  

(ग) छ°ीसगढ़ राºय म¤ िकतने मािÂÖयकì ÿिश±ण केÆþ कायª कर रहे ह§; और  

(घ) केज कÐचर ÿौīोिगकì हÖत±ेप से िकतनी इकाइयां कायª कर रही ह§ और िकसानŌ को दी जाने 

वाली राजसहायता के ÿितशत का ®ेणीवार Êयौरा ³या है? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  

ललन िसहं):  

(क):  मÂÖयपालन िवभाग, मÂÖयपालन, पशुपालन और डेयरी मýंालय न े िपिसकÐचर सिहत 

मािÂÖयकì  िवकास के िलए िविभÆन योजनाए/ं कायªøम शłु िकए ह§। िøयािÆवत क¤ þीय योजनाओ/ं 

कायªøमŌ का िववरण िनÌनानुसार ह:ै 

(i) 2015-16 स े2019-20 तक देश म¤ मािÂÖयकì िवकास के िलए नीली øांित: मािÂÖयकì का 

एकìकृत िवकास और ÿबंधन पर केÆþ ÿायोिजत योजना (सीएसएस) कायाª िÆवत कì गई। 

सीएसएस नीली øांित न ेअÆय बातŌ के साथ-साथ िपिसकÐचर गितिविधयŌ जैस ेमीठे पानी, 

खार ेऔर  लवणीय जल कृिष के िलए úो-आउट तालाबŌ का िनमाªण, बीज पालन सुिवधाए,ँ 

मÂÖय āूड ब§कŌ कì Öथापना, हैचåरयां, जलाशयŌ म¤ केजŌ कì Öथापना, िफश कÐचर के िलए 

रेसव,े जलभराव वाल े±ेýŌ का िवकास, रीसकुª लेटरी ए³वाकÐचर िसÖटम (आरएएस), साथ 

ही मÂÖय िकसानŌ के ÿिश±ण और कौशल िवकास आिद के िलए िव°ीय सहायता ÿदान कì 

है। 

(ii) िव°ीय वषª 2018-19 स े7,522.48 करोड़ Łपए कì कुल िनिध से िफशरीज एडं ए³वाकÐचर 

इÆĀÖů³चर डेवलेपम¤ट फंड  (एफआईडीएफ) नामक एक समिपªत फंड िøयािÆवत कì गई है, 
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िजसका उĥेÔय िफशरीज इÆĀÖů³चर सिुवधाओ ंके  सजृन और सŀुढ़ीकरण के िलए åरयायती 

िव° ÿदान करना है िजसम¤ िपिसकÐचर ±ेý कì गितिविधयां शािमल ह§ जैसे  हैचरी और जल 

कृिष का िवकास, āूड ब§कŌ कì Öथापना और जलाशयŌ म¤ केज कÐचर कì Öथापना। 

(iii) वषª 2018-19 म¤ øेिडट काडª (केसीसी) कì सुिवधा मछुआरŌ और मÂÖयपालकŌ तक 

िवÖताåरत िकया गया तािक िपिसकÐचर के िलए मÂÖय िकसानŌ  कì  कायªशील पूंजी 

आवÔयकताओ ंको पूरा करने म¤ उÆह¤ सहायता ÿदान कì जा सके ।  

(iv) िव°ीय वषª 2020-21 स े5 वषŎ कì अविध के िलए मािÂÖयकì ±ेý म¤ अब तक के सवाªिधक 

20050 करोड़ Łपए के अनमुािनत िनवेश से  ÿधान मंýी मÂÖय सÌपदा योजना 

(पीएमएमएसवाई) को कायाªिÆवत िकया गया है।  पीएमएमएसवाई का उĥेÔय, अÆय बातŌ के 

अलावा, मछुआरŌ और मÂÖय िकसानŌ के कौशल िवकास और ±मता िनमाªण के िलए ÿिश±ण 

ÿदान करने के साथ-साथ, मÂÖयपालन और िपिसकÐचर  गितिविधयŌ जैसे मीठे पानी, खार े

पानी और लवणीय पानी कì जलीय कृिष के िलए तालाबŌ कì Öथापना,  इनपुट सहायता और 

āूड ब§क, हैचåरयां,  åरयåरंग (पालन), गणुव°ा वाली बीज इकाईयŌ  कì सुिवधाए ं और 

रीसकुª लेटरी ए³वाकÐचर िसÖटम (आरएएस), बायो-Éलोक और केज कÐचर जैसी उ¸च 

घनÂव वाली जल कृिष गितिविधयŌ  के माÅयम स ेिवÖतार, गहनता, िविवधीकरण, तकनीकì 

समावेश एवं अंतद¥शीय और समþुी दोनŌ ±ेýŌ म¤ भूिम और पानी के उÂपादक उपयोग Ĭारा 

मÂÖय उÂपादन और उÂपादकता को बढ़ाना है। 

(v) इसके अितåरĉ, मÂÖयपालन िवभाग, भारत सरकार  न े  िव° वषª 2023-24 स े िव° वषª 

2026-27 तक चार वषŎ कì अविध के िलए कायाªÆवयन हेतु  ÿधान मýंी मÂÖय िकसान समृिĦ 

सह-योजना (पीएम-एमकेएसएसवाई) नामक एक उप-योजना को भी Öवीकृित दी है। इस 

योजना का उĥेÔय अÆय बातŌ के साथ-साथ मािÂÖयकì ±ेý कì मूÐय-®ृंखला (वÐैयू चेन) 
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द±ताओ ंम¤ सधुार के िलए िनÕपादन अनुदान के माÅयम स ेमािÂÖयकì और जल कृिष  सूàम 

उīमŌ को ÿोÂसािहत करना है । 

(ख) और (ग) : मÂÖयपालन िवभाग, भारत सरकार कì िविभÆन मािÂÖयकì योजनाओ ंका िøयाÆवयन 

राºय सरकारŌ/संघ शािसत ÿदेशŌ के माÅयम स ेिकया जाता है। इन योजनाओ ंके तहत लाभािथªयŌ 

कì पहचान संबंिधत राºय सरकारŌ/संघ शािसत ÿदेशŌ Ĭारा कì जाती है। यह अनमुान ह ै िक 

मÂÖयपालन िवभाग भारत सरकार  Ĭारा कायाªिÆवत पीएमएमएसवाई के तहत िपिसकÐचर सिहत 

िविभÆन मािÂÖयकì गितिविधयŌ को शłु करन े के िलए अब तक 47,16,216 मछुआरŌ, मÂÖय 

िकसानŌ और अÆय िहतधारकŌ को सहायता ÿदान कì गई है। इसके अलावा, मछुआरŌ और मÂÖय  

िकसानŌ को 2898 करोड़ Łपये कì ऋण  रािश के साथ कुल 4,50,799 केसीसी जारी िकए गए ह§ । 

छ°ीसगढ़ सरकार न े सूिचत िकया ह ै िक वतªमान म¤ छ°ीसगढ़ म¤ एक मािÂÖयकì  ÿिश±ण क¤ þ 

संचािलत है। 

(घ):  िवगत चार वषŎ (िव° वषª 2020-21 स े2023-24) और वतªमान िव° वषª (2024-25) के 

दौरान मÂÖयपालन िवभाग, भारत सरकार ने  ÿधान मंýी मÂÖय सÌपदा योजना (पीएमएमएसवाई) 

के तहत मÂÖयपालन के िलए िविभÆन राºय सरकारŌ और क¤ þ शािसत ÿदेशŌ को कुल 56,643 केज 

यूिनट्स  को Öवीकृित  दी है। इस योजना के तहत, सामाÆय ®ेणी के लाभािथªयŌ के िलए 

पåरयोजना/इकाई लागत का 40% और अनसुूिचत जाित / अनसुूिचत जनजाित / मिहला लाभािथªयŌ 

के िलए पåरयोजना/इकाई लागत का 60% सरकारी िव°ीय सहायता ÿदान कì जाती है। सरकारी 

िव°ीय सहायता क¤ þ और राºय सरकारŌ के बीच 60:40 के अनपुात म¤ साझा कì जाती ह ैऔर क¤ þ 

शािसत ÿदेशŌ के मामल ेम¤, मÂÖयपालन िवभाग, भारत सरकार 100% सरकारी सहायता ÿदान 

करता है । 

PRADHAN MANTRI KISAN SAMMAN NIDHI SCHEME 

239. SHRI ABHISHEK BANERJEE: 
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Will the Minister of AGRICULTURE AND FARMERS WELFARE 

be pleased to state:  

(a) the total budget allocated and spent under the Pradhan Mantri Kisan 

Samman Nidhi (PMKISAN) scheme since its inception, the details of breakdown 

of the allocation and expenditure, year-wise; 

(b) the details of the fund allocation spent exclusively on advertising and 

branding, year-wise; 

(c) the mechanism in place, if any to assess the effectiveness of advertising 

campaigns and ensure that they do not divert significant funds from direct 

benefits to farmers? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a)  to (c): The PM-KISAN scheme is a central sector scheme launched in 

February 2019 by the Hon’ble Prime Minister to supplement the financial needs 

of land-holding farmers. Under the scheme, a financial benefit of Rs 6,000/- per 

year is transferred in three equal instalments, into the Aadhaar seeded bank 

accounts of farmers through Direct Benefit Transfer (DBT) mode.  

A farmer-centric digital infrastructure has ensured the benefits of the 

scheme reach all the farmers across the country without involvement of any 

middlemen. Maintaining absolute transparency in registering and verifying 

beneficiaries, the Government of India has disbursed over Rs 3.46 lakh Cr. in 18 

installments since inception. 
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The Government of India and State Governments undertake several 

activities for the publicity of PM-KISAN, including print advertisements in 

newspapers at regular intervals, outreach through social media, programs on 

DD Kisan, etc. Furthermore, the Ministry also provides administrative expenses 

to the States/UTs for the implementation of PM-KISAN, including 

publicity/awareness drives.  

 

कपास उÂपादन 

240. ®ी अरिवंद गणपत सावंतः 

 ®ी सजंय हåरभाऊ जाधवः 

 ®ी ओमÿकाश भूपालिसंह उफª  पवन राजेिनबंालकरः 

 ®ी नारायण तातू राणेः 

 ®ी सजंय उ°मराव देशमुखः 

 ®ी बलवंत बसवंत वानखडेः 

³या कृिष और िकसान कÐयाण मýंी यह बतान ेकì कृपा कर¤गे िकः 

(क) देश म¤ कपास उÂपादन म¤ अúणी राºय कौन सा है तथा िपछले तीन वषŎ के दौरान िविभÆन 

राºयŌ Ĭारा इसका कुल उÂपादन महाराÕů के िविभÆन िजलŌ सिहत राºय-वार िकतना है; 

(ख) ³या यह सच है िक वषª 2023 म¤ कॉटन कॉरपोरेशन ऑफ इंिडया (सीसीआई) के पास µयारह 

लाख कपास के गोले थे और यिद हां, तो इसकì वतªमान िÖथित ³या है तथा इसका िनयाªत न करने 

के ³या कारण ह§; 

(ग) ³या दशे म¤ खपत के पĲात् कपास के िनयाªत के िलए कोई िनणªय िलया गया है और यिद हां, 

तो तÂसंबंधी Êयौरा ³या है; 
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(घ) ³या सरकार ने िपछले तीन वषŎ तथा वतªमान वषª के दौरान िविभÆन देशŌ से, िवशेष łप स े

ऑÖůेिलया तथा āाजील से, कपास का आयात िकया है और यिद हां, तो तÂसंबंधी Êयौरा ³या है 

तथा इसके ³या कारण ह§; 

(ङ) ³या कपास कì कìमत िनयंिýत करने के िलए Öथानीय ÓयापाåरयŌ Ĭारा कपास का आयात 

िकया जा रहा है तथा िकसानŌ के िलए कपास कì कìमत िकतनी है; 

(च) ³या देश के कपास उÂपादक िकसानŌ के िलए कोई ÿोÂसाहन योजना बनाई गई है और यिद 

हां, तो तÂसंबंधी Êयौरा ³या है तथा सरकार Ĭारा उÆह¤ कपास का उिचत मूÐय ÿदान करने के िलए 

³या कदम उठाए गए ह§; और  

(छ) ³या अमरावती और यवतमाल िजलŌ के कपास उÂपादक िकसानŌ को कपास कì दर म¤ अंतर 

के सापे± मआुवजा देने के िलए कोई िवशेष ÿावधान है और यिद हां, तो तÂसंबंधी Êयौरा ³या है और 

यिद नहé, तो इसके ³या कारण ह§? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर):  

(क) से (ङ): िवगत तीन वषŎ के दौरान देश म¤ कपास का राºय-वार उÂपादन और महाराÕů राºय म¤ 

कपास का िजला-वार उÂपादन का Êयोरा संलµन  िववरण-I और II म¤ िदया गया है। इसके अलावा, 

वषª 2023-24 के दौरान, भारतीय कपास िनगम (सीसीआई) Ĭारा एमएसपी संचालन के तहत 32.84 

लाख गांठ कपास कì खरीद कì गई थी। 27 जनवरी 2025 तक इन 32.84 लाख गांठŌ म¤ से, 31.80 

लाख गांठŌ कì िबøì कì जा चुकì है। घरलूे िबøì से बहेतर मूÐय ÿािĮ और िनयाªत म¤ मूÐय समता 

न होने के कारण, िनयाªत बाजार म¤ कोई खरीद (ऑफटेक) नहé हòई है। वतªमान म¤, भारत से कपास 

के िनयाªत पर कोई ÿितबंध नहé है और भारत सरकार कपास का आयात नहé करती है। तथािप, 

Öथानीय Óयापारी Öवतंý łप से कपास का आयात करते ह§ और ऐसे आयात तथा मूÐय िनयंýण हेतु 

भारत सरकार Ĭारा कोई आदशे नहé िदया गया है।  

(च) और (छ): कपास के िलए Æयूनतम समथªन मूÐय (एमएसपी) िकसानŌ के िलए सरु±ा कवच ÿदान 

करता है ³यŌिक उÆह¤ अपनी उपज के िलए कम से कम Æयूनतम समथªन मÐूय कì ÿािĮ सिुनिĲत 
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होती है। कृिष लागत और मूÐय आयोग (सीएसीपी) Ĭारा ÿÂयेक वषª उÂपादन लागत के 1.5 गनुा 

(ए2+एफएल) के फामूªले के आधार पर एमएसपी कì िसफाåरश कì जाती है तािक िकसानŌ को उिचत 

पाåर®िमक अथाªत उÂपादन लागत पर कम से कम 50% अिधक पाåर®िमक सिुनिĲत िकया जा 

सके। िवगत तीन वषŎ के दौरान कपास के िलए ÿदान िकए गए Æयूनतम समथªन मूÐय का िववरण 

िनÌनानुसार है: 

Łपये ÿित ि³वंटल 

कपास 2021-22 2022-23 2023-24 

मÅयम रशेा 5726 6080 6620 

लंबा रशेा 6025 6380 7020 

उपयुªĉ आंकड़े दशाªते ह§ िक िवगत कुछ वषŎ म¤ एमएसपी म¤ लगातार विृĦ हो रही है।  

इसके अितåरĉ, कपास िकसानŌ को एमएसपी योजना का लाभ ÿदान करने और उिचत मÐूय 

सिुनिĲत करने के िलए, सीसीआई ने 12 कपास उÂपादक राºयŌ के 152 िजलŌ म¤ 507 खरीद क¤ þ 

खोले ह§, िजनम¤ महाराÕů राºय के अमरावती िजले म¤ 9 खरीद क¤ þ और यवतमाल िजले म¤ 15 खरीद 

क¤ þ शािमल ह§। 

िववरण -I 

वषª 2021-22 से 2023-24 तक कपास का राºय-वार उÂपादन 

राºय 
उÂपादन हजार गांठŌ म¤ 
(170 िकलोúाम ÿÂयेक) 

2021-22 2022-23 2023-24 
गजुरात 7509.34 8795.33 9056.99 
महाराÕů 8249.24 8315.67 8045.49 
तेलंगाना 4878.06 5744.62 5079.71 
राजÖथान 2480.99 2774.47 2621.66 
कनाªटक 1954.60 2567.88 2058.55 
मÅय ÿदेश 1419.76 1433.25 1801.06 
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हåरयाणा 1316.06 1000.50 1508.76 
आňं ÿदेश 1707.62 1540.52 737.26 
ओिडशा 625.91 704.92 704.92 
पंजाब 645.99 443.63 628.82 
तिमलनाडु 301.91 319.02 251.83 
अÆय 28.11 20.38 26.97 
अिखल भारत 31117.59 33660.19 32522.02 

 

 

िववरण -II 

महाराÕů राºय म¤ कपास का िजला-वार उÂपादन 

िजला 
उÂपादन हजार गांठŌ म¤ (170 िकúा. ÿÂयेक) 

2021 - 2022 2022 - 2023 2023-24 
अहमदनगर 277.40 255.06 139.09 
अकोला 305.60 362.49 330.05 
अमरावती 618.90 387.48 857.24 
औरगंाबाद 498.70 452.63 399.82 
बीड 438.90 475.71 471.99 
भंडारा 1.20 1.18 1.30 
बलुढाना 547.30 542.52 469.93 
चþंपरु 351.20 442.49 376.54 
धुल े 295.90 545.99 342.89 
गडिचरोली 17.10 16.61 35.05 
िहंगोली 78.70 78.22 61.62 
जलगांव 731.20 1,294.92 596.33 
जलना 610.80 687.79 531.51 
लातूर 12.60 27.22 19.62 
नागपरु 451.80 586.81 656.18 
नांदेड़ 307.30 333.03 428.79 
नंदरुबार 172.60 212.36 150.49 
नािसक 125.30 112.44 27.21 
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उÖमानाबाद 17.90 3.03 1.11 
परभनी 396.40 533.16 373.61 
पणु े 0.15 1.02 1.47 
सतारा 0.24 1.09 0.21 
सोलापरु 0.40 0.67 0.47 
वधाª 752.10 625.62 728.19 
वािशम 60.40 41.33 74.07 
यवतमाल 720.80 569.84 970.69 

 

 

INITIATIVE OF ONE DISTRICT ONE PRODUCT 

241. SHRI S. JAGATHRATCHAKAN: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

be pleased to state: 

(a)  the total number of districts identified under the One District One Product 

(ODOP) initiative since the inception of scheme in the country State-wise 

including Tamil Nadu, year-wise; 

(b)  the financial assistance provided by the Government under the ODOP 

initiative since inception, State and year-wise; 

(c)  whether the Government has data for any measurable impact of the 

scheme, including export growth and employment generation in States, if so, the 

details thereof State-wise particularly in Tamil Nadu; and 

(d)  the steps taken by the Government to address challenges faced by States, 

including Tamil Nadu, in the implementation of the ODOP initiative? 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a): Products from 782 districts across the country have been covered under 

the ODOP Initiative. The ODOP products are from various sectors such as 

textiles, agriculture, food processing, handicrafts, and more. Number of districts 

covered under One District One Product (ODOP) since inception year-wise is 

as under: 

Financial 
Year 

New Districts 
Covered 

Cumulative Districts 
Covered 

FY 2020-21 103 103 
FY 2021-22 647 750 
FY 2022-23 10 760 
FY 2023-24 22 782 

The details of unique products identified (district and state-wise, including 

Tamil Nadu) under the ODOP initiative as of 19th December 2024 is available 

on DPIIT’s website under the links – 

 https://dpiit.gov.in/sites/default/files/odop_product_list_

december.pdf 

(b): ODOP is an initiative; thus, there is no provision for financial assistance 

thereof. 

(c): Such data is not available with DPIIT. However, the Government of India 

has launched the Districts as Export Hubs (DEH) Initiative under the Directorate 
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General of Foreign Trade (DGFT) to boost export activities including for ODOP 

products across various districts. In Tamil Nadu, 38 districts have been 

identified with potential export products and services (enclosed as Statement 

I) and District Export Action Plans (DEAPs) have been prepared for 20 of these  

districts (enclosed as Statement II). 

(d): There are several steps taken by the Government to address challenges 

faced by States, including Tamil Nadu, in the implementation of the ODOP 

initiative, as below: 

1. GeM Onboarding: A dedicated storefront has been created on 

Government e-Market place (GeM) for ODOP. The purpose of the 

storefront is to enable direct procurement of ODOP products for gifting/ 

office use by various line ministries, government bodies, and foreign 

missions abroad. 500+ ODOP categories are currently live on the 

marketplace including 38 product categories from Tamil Nadu. 

2. Product Showcase at National and International platforms: 

ODOP Products including from State of Tamil Nadu were exhibited at 

various national and international events and exhibitions. 

3. Market Access and Promotion: Establishing ODOP (One District 

One Product) corners in Indian missions, embassies, and international 

exhibitions to showcase regional products globally, including those from 

Tamil Nadu. Additionally, partnering with online platforms such as GeM, 
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ONDC, Amazon, Flipkart, and other e-commerce platforms to enhance the 

reach of ODOP products. 

4. Skill Development and Capacity Building: Conducting training 

and certification programs in collaboration with NIDs, NIFT, and NPOP to 

upskill artisans and entrepreneurs. A workshop on export procedures, 

organized by the Directorate General of Foreign Trade (DGFT), Ministry 

of Commerce & Industry, was held on 14th November 2024 at the Madurai 

Export Summit. 

STATEMENT-I 

List of Districts and Products/ Services Identified under DEH 

S 

No. 

District Identified Products and Services 

1. Ariyalur Readymade Garments, Corrugated Sheets & Boxes, 

Cashew 

2. Chengalpattu Leather goods, Shrimp, Automobile products, Granite 

3. Chennai Biotechnology, Food processing, Marine products, 

Jewellery products, Apparels, Software services 

4. Coimbatore 

(Pollachi) 

Automobile & Engineering Products, Poultry 

Products, 

Coconut & Coir Products, Kovai Kora Cotton Sarees, 

Coimbatore Wet Grinder 
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5. Cuddalore Chemical, Marine, Cashew Nuts 

6. Dharmapuri Auto Components, Engineering, Horticulture, Agro 

Products, Plastics 

7. Dindigul East India Leather, Dindigul Locks, Sirumalai Hill 

Banana, Virupakshi Hill Banana, Kodaikanal Malai 

Poonducts 

8. Erode Handloom & Powerloom Products, Egg Powder, 

Motor 

Vehicle Parts, Tapioca & Starch, Erode Manjal (Erode 

Turmeric) 

9. Kallakurichi Rice, Sago, Turmeric, Jaggery powder, Cattle feed 

10. Kanchipuram Engineering and Auto components, Software Food 

Processing, Tourism, Kancheepuram Silk 

11. Kanyakumari Cashew, Fish Nets, Sea Shells, Temple Jewellery of 

Nagarcoil, Eathomozhy tall coconut 

12. Karur Home Textiles, HDPE Products, Gems 

13. Krishnagiri Food Processing, Cut flowers, Diamond Jewellery 

14. Madurai Madurai Sungudi, Madurai Malli, Granite 

15. Mayiladuthurai Coconut, Mango pulp, Coir 

16. Nagapattinam Food Processing, Coir, Artificial Jewellery 

17. Namakkal Poultry Products, Cotton Yarn & Fabric, Granite 

18. Perambalur Agriculture Products, Cashew 
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19. Pudukkottai Food Processing, Coir, Cashew, Granite 

20. Ramanathapuram Dry Fish 

21. Ranipet Leather products, Pharmaceuticals, Automobile 

components 

22. Salem Salem Venpattu, Engineering, Food Processing, 

Diamond Jewellery, Poultry Products 

23. Sivaganga Gherjubs (Miniature Cucumber), Chettubad Jittab 

24. Tenkasi Coir pith block 

25. Thanjavur Thanjavur Paintings, Thanjavur Art Plate, Thanjavur 

Doll, 

Thanjavur Veenai, Thanjavur Pith Works, Coir, Silk, 

Brass Works 

26. Theni Banana, Spices, Made ups 

27. Nilgiris Horticulture Crops, Tea, Floriculture products 

28. Tiruvallur Garments, Engineering, Chemicals 

29. Tiruvarur Coir Industries, Agriculture Products, Marine 

Products 

30. Tiruchirappalli Agro Food Processing, Defence Equipments, 

Artificial 

Jewellery, Windmil Components, Banana 

31. Tirunelveli Tirunelveli Halwa, Pattamadai Pai, Readymade 

garments 
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32. Tirupathur Leather products, Coir products, Sandalwood 

products 

33. Tiruppur Hosiery Garments & Apparels 

34. Tiruvannamalai Silk, Manufacturing Products, Automobile Products, 

Edible oil 

35. Thoothukudi 

(Tuticorin) 

Marine Products 

36. Vellore Leather Industry, Readymade Garments, Chemicals 

37. Viluppuram Agriculture Products, Marine Products 

38. Virudhunagar Spices, Yarn, Coir pith, Crackers, Printed books 

 

STATEMENT-II 

Details of DEPC meetings and District Export Action Plans for all districts of 
Tamil Nadu. 

Districts Products/Services Identified 

Details of 
District 
Export 
Action 
Plan 

Ariyalur 
Readymade Garments, Corrugated 
Sheets & Boxes, Corn, Drumstick, 
Moringa leaf products 

Prepared 

Chengalpattu 
Software exports, shrimp, engineering 
- Automobile components, granites, 
mamallapuram rock statues, Tourism -

Prepared 
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Cultural & Heritage, Pharmaceutical 
products, Vegetable oil, Non -Basmati 
rice, Watermelon, Mango & 
Mangopulp, Chillies 

Chennai 

Biotechnology, Food processing, 
Marine products, Jewellery products, 
Apparels, Software and software 
services, Bio- Tech based Diagnostic 
production of vaccines, Engineering -
Automobile componenets, Stevia 
(Natural Sweetener), Millets, Herbal 
Components used for Ayurveda, 
Organic Products 

Prepared 

Coimbatore 

Engineering products such as motors 
& pumps, automobile engineering 
components, iron castings, aluminium 
castings, Wet grinders & home 
appliances, Textiles, Poultry products, 
Coconut & coir products, Kovai kora 
cotton sarees. 

      To be 
Formulated 

Cuddalore 

Chemical, Marine, Agro & Processed 
Food Products - Cashew Nuts, 
Jackfruit, Non- Basmati Rice, 
Ceramics, Handi Crafts Toys, Industrial 
Chemicals 

Prepared 

Dharmapuri 

Auto Components, Engineering, 
Horticulture, Plastics, Sago / Topiaco, 
Mango & Mango pulp, Skimmed Milk 
Powder , Green Chillies, Tomato Pulp, 
Milets( except maize products) 

Prepared 
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Dindigul 
Textile, Dindigul Locks, Sirumalai Hill 
banana 

To be 
Formulated 

Erode 

Handloom & Powerloom products, 
processed fabrics, Egg powder, Motor 
vehicle parts, Agricultural products 
such as Tapioca & starch, Poultry 
products & egg, Erode Manjal 
(Turmeric) 

To be 
Formulated 

Kallakurichi 

Food products – Rice, Sago, Turmeric, 
Tamarind, Guava, Water melon, 
Cashew Nut, Jaggery powder, Cattle 
feed – Briquette, Edible oil - Ground 
nut, Gingelly Oil 

Prepared 

Kancheepuram 

Engineering and Auto components, 
Silk weaving, Textile garments, 
Software, Food Processing, Tourism - 
Heritage and medical, Kancheepuram 
Silk, Non -BasmatiRice,Watermelon, 
Mango & Mango pulp, Chillies 

Prepared 

Kanniyakumari 
Cashew, Fish nets, Sea shells, Temple 
jewellery of Nagarkoil, Earthomozhy 
tall coconut 

To be 
Formulated 

Karur 

Home textiles such as bedsheets, 
Placemats, Table runners, curtains, 
etc. HDPE products, Gems such as 
Ruby & Beryl 

To be 
Formulated 

Krishnagiri 
Engineering, Food Processing (Mango 
Pulp), Cut flowers, Diamond Jewellery 

Prepared 



04.02.2025  175 

 

Madurai 
Handlooms, Granite products, 
Readymade Garments, Madurai 
Sungudi, Madurai Malli (Jasmine) 

To be 
Formulated 

Mayiladuthurai 

Agro food processing, Marine food 
processing, Coir,Non-basmati rice, 
coconut products, millets and maize, 
mango pulp 

To be 
Formulated 

Nagapattinam 

Poultry Products such as Hatching 
Eggs, Parent Eggs, Broiler Chickens, 
Table Eggs, etc., Raw Granite, Yarn, 
Cotton Fabrics, Towels, Bed Spreads 
& Rigs. 

Prepared 

Namakkal 

Poultry products such as hatching 
eggs, Parent eggs, broiler chickens, 
Table eggs, etc. Raw Granite, Yarn, 
cotton fabrics, towels, Bed spreads & 
Rigs 

To be 
Formulated 

Perambalur 
Marine food products, Granite, Coir, 
Engineering -Auto mobile 
Components, Cashew Nut, Ground Nut 

Prepared 

Pudukkottai Dry Fish Prepared 

Ramanathapuram Dry Fish 
To be 
Formulated 

Ranipet 

Engineering, Food Processing (mango 
Pulp), cut flowers, Diamond Jewellery, 
Poultry Products & Eggs, Salem 
Fabric, Salem Silk known as Salem 
Venpattu, 

Prepared 
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Salem 

Engineering, Food processing (mango 
pulp), Cut flowers, Diamond jewellry, 
Poultry products & eggs, Salem fabric, 
Salem Venpattu(Silk) 

To be 
Formulated 

Sivaganga Handicrafts 
To be 
Formulated 

Tenkasi Coir pith block 
To be 
Formulated 

Thanjavur 

Agro food processing, Marine food 
processing, Coir,Non-basmati rice, 
coconut products, millets and maize, 
mango pulp 

Prepared 

The Nilgiris 

Horticulture crops like potato, 
Cabbage, Carrot, Tea, Coffee, Ginger, 
Fruits, Timber, Eucalyptus oil, Garlic & 
pepper, Floriculture products, Home 
made chocolates, Ooty varkey, Nilgiri 
logo 

To be 
Formulated 

Theni Banana, Spices, Made ups 
To be 
Formulated 

Thiruvallur 

Readymade Garments,Handloom 
products, Engineering- tools and 
Automobile components, Chemical 
Products - Industrial polymer, Bulk 
Containers, Non -Basmati Rice, 
Vegetable oil, Dhal Products 

Prepared 

Thiruvarur 
Coir Industries, Marine Products, Non-
Basmati Rice,Onion Powder ,Organic 
Vegetable,Rice Bran Oil 

Prepared 
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Thoothukkudi 

Agro Food Processing, Heavy 
Electricals and Engineering, Artifical 
Jewellery, Readymade garments, 
Software, Banana, Banana Products, 

To be 
Formulated 

Tiruchirappalli Yarn,Tirunelveli Halwa, Pattamadai Pai Prepared 

Tirunelveli Yarn,Tirunelveli Halwa, Pattamadai Pai 
To be 
Formulated 

Tirupathur Hosiery Garments & Apparels Prepared 

Tiruppur Hosiery Garments & apparels 
To be 
Formulated 

Tiruvannamalai Marine Products Prepared 

Vellore 

Leather Industry, Readymade 
Garments, Industrial Chemicals, Edible 
Oil -Ground Nut , Mango Pulp,Dairy 
Products,Elamvambadi 
Brinjal,Odungathur Guava 

Prepared 

Viluppuram 
Marine Products, Edible Oil- Ground 
Nut and Gingelly oil,Tamarind,Guava, 
Water Melon,Cashew Nut 

Prepared 

Virudhunagar 
Spices, Yarn, Coir pith, Crackers, 
Safety matches, Printed books, Grey 
cloth, Gauze cloth 

To be 
Formulated 

 

 

ASSISTANCE FROM UN FOOD AND AGRICULTURE ORGANIZATION 

242.   SHRI KODIKUNNIL SURESH: 
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Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a)  the current status of international support and assistance received from the 

United Nations Food and Agriculture Organization (FAO), Asian Development 

Bank and the World Bank for agricultural initiatives in India; 

(b)  the specific projects underway in collaboration with these agencies that focus 

on climate-smart agriculture, sustainable development and agro-biodiversity 

conservation in India, along with the details of their objectives and progress; 

(c)  the measures taken by the Government to ensure effective coordination with 

these agencies for implementing sustainable agricultural practices and 

biodiversity preservation strategies; 

(d)  whether there are any plans to expand partnerships with these agencies to 

address emerging challenges in agriculture and enhance resilience against 

climate impacts on farming communities; and 

(e)  the details of projects that are specifically designed for Kuttanad and 

Wayanad in light of frequent crop loss due to natural calamities? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (b): The United Nations Food and Agriculture Organization (FAO), the 

Asian Development Bank (ADB), and the World Bank extend support, including 
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loans, capacity-building initiatives, and technical assistance, to agricultural 

projects under both the Central Sector and State Sector in India. The 

Government of India, alongside various State Governments, is currently 

implementing numerous projects with these international organizations. Detailed 

information regarding these collaborative efforts, their objectives, and the 

progress made—specifically concerning climate-smart agriculture, sustainable 

development, and agro-biodiversity conservation in India—has been given in the 

enclosed Statement. 

(c) and (d): The Department of Economic Affairs (DEA) serves as the nodal 

agency responsible for coordinating with the ADB and the World Bank, 

maintaining an effective mechanism to facilitate ongoing collaboration with these 

international institutions. The Department of Agriculture and Farmers Welfare 

coordinates with the FAO. The Government of India ensures continuous 

engagement and oversight through regular joint reviews, workshops, and high-

level state visits to monitor the progress of these projects. Additionally, any 

projects requiring external assistance are thoroughly examined in accordance 

with the extant guidelines before being presented to the respective funding 

agencies. 

(e): As per the information provided by the Government of Kerala, there are 

currently no specific projects tailored to address crop losses in Kuttanad and 

Wayanad due to natural calamities. However, the World Bank is supporting the 

Kerala Climate Resilient Agri-Value Chain Modernization Project, which involves 

a loan of USD 200 million. 
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STATEMENT 

The specific projects underway in collaboration with FAO, ADB and WB 
agencies 

Sr. 
No 

Project Title Project Objectives and Progress 

Food and Agriculture Organization 
1  Support to developing 

protocols for quality planting 
material and certification of 
nurseries for timber and non-
timber agroforestry species 

To convene key sectors and 
stakeholders to address pending 
technical issues and barriers related to 
certification, develop standard 
protocols for certifying quality planting 
materials and nurseries, and establish 
institutional mechanisms for 
certification.  Developed the draft 
standard protocol for raising timber and 
non-timber agroforestry species. 
Drafted protocol and standards for 
certification/accreditation of agencies. 
Developed white papers on the Forest 
Seed Certification System and the 
Status of the Forest Nursery in India. 
Conducted 5 regional consultation 
workshops to validate protocols. 

2 Support for quality seed of 
local landraces/farmers` 
varieties (LRs/FVs) through 
community-managed seed 
systems (CMSS) in Odisha 
and other rainfed areas 

To provide technical assistance for the 
end-to-end implementation of the seed 
Standard Operating Procedures (SOP) 
and extend the SOP to crops other than 
millets in Odisha. 
Survey undertaken to examine the 
current landscape of Land 
Raises/Farmer Varieties in Odisha. 
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Sr. 
No 

Project Title Project Objectives and Progress 

Identified the different (seed) actors in 
the three project sites and at the state 
level. Conducted Free Prior Informed 
Consent (FPIC) training workshop for 
the three project districts of Bargarh, 
Mayurbhanj, and Koraput. 

3 Transforming Indian 
agriculture for global 
environmental benefits and 
the conservation of critical 
biodiversity and forest 
landscapes (FSP) 

To catalyze transformative change in 
India's agricultural sector to support 
achievement of national and global 
environmental benefits and conserve 
critical biodiversity and forest 
landscapes. 
Developed four Green Landscape 
Management Plans (GLMPs) in 
Madhya Pradesh, Odisha, 
Uttarakhand, and Mizoram, focusing on 
agro-ecological approaches, land 
restoration, and biodiversity 
conservation. Households participated 
in community natural resources 
management, with Odisha leading. 
Households have received livestock 
management training. Women benefit 
from Green-Ag Farmer Field Schools, 
particularly in Uttarakhand. 
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Sr. 
No 

Project Title Project Objectives and Progress 

4 Promotion of Sustainable 
Food Systems in India 
through Transforming Rice-
Wheat Systems in Punjab, 
Haryana, Odisha and 
Chhattisgarh (FSP) 

To mainstream integrated models of 
sustainable and healthy food systems 
in rice- and wheat-dominated 
landscapes in India. In the first year of 
implementation, interventions were 
planned for 9,000 hectares. By 
December 2024, 2,351 hectares 
(Punjab: 1,090.55 ha, Haryana: 446.4 
ha, Chhattisgarh: 460 ha, Odisha: 
354.43 ha) have successfully adopted 
sustainable practices. 2,030 farmers 
(Punjab: 343, Haryana: 388, 
Chhattisgarh: 770, Odisha: 529) have 
received training under the initiative. 

5 Agriculture Sector Readiness 
for enhanced climate finance 
at sub-national level in India 
(GCF RP) 

To formulate agriculture and climate 
investment plans that support the 
implementation of agriculture sector 
climate change strategies and policies 
at the sub-national level in India. 
Agriculture profile and climate 
scenarios of four states are being 
prepared. National Bank for Agriculture 
and Rural Development (NABARD) 
has agreed to be the lead entity for the 
agroforestry proposal. 
Small Industries Development Bank of 
India (SIDBI) has agreed to be the lead 
entity for the greening of the food value 
chains. Assessment of post-harvest 
value chains to reduce food loss and 
waste and GHG emissions. 
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Sr. 
No 

Project Title Project Objectives and Progress 

6 Enhancing resilience to 
climate change of migrant & 
vulnerable households in the 
coastal areas India 

To strengthen rural households' 
resilience to climate change, reducing 
the pressure to migrate out of distress 
and improving migration outcomes, 
with particular attention to addressing 
the vulnerabilities of women and other 
vulnerable groups living in the coastal 
areas of Odisha State and the drought-
prone areas of Telangana State.  
A Rapid Gender- and Age-Sensitive 
Climate Vulnerability and Risk 
Assessment (VRA) was conducted in 
four districts of Telangana. In Odisha, a 
similar VRA was conducted in the 
coastal districts of Ganjam and 
Kendrapara. Odisha state has formed a 
Technical Steering Group (TSG) to 
guide JP implementation and improve 
coordination between departments. 
Two District Level Committees (DLCs) 
have been established in Ganjam and 
Kendrapara. Baseline surveys of 
villages selected for ground 
interventions are underway in both 
states. At the national level, a 
Programme Steering Committee (PSC) 
chaired by the Department of 
Agriculture and Farmers Welfare was 
constituted, and the first meeting was 
held on 3rd October 2024. 
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Sr. 
No 

Project Title Project Objectives and Progress 

7 Transforming Andhra 
Pradesh aquaculture to a 
sustainable, reduced 
footprint and climate resilient 
food system (FSP) 

To support the integrated management 
of terrestrial/aquatic landscapes in AP 
through sustainable and reduced 
footprint aquaculture production 
systems that reduce environmental 
degradation at the production level and 
throughout the value chain. 
Additionally, sustainably increase 
production and climate resilience, 
enhance producers’ incomes and 
resilience, reduce risks and meet global 
needs for healthy, affordable food in an 
equitable manner following the 
ecosystem approach to aquaculture 
(EAA). The GEF8 Full Project Proposal 
is being finalised for submission to GEF 
Secretariat for review/endorsement. 

8.  Supporting Ecosystem 
Restoration in the Central 
India Landscape (Madhya 
Pradesh and Maharashtra) 
(FSP) 

To support the integrated landscape 
management approach in the Central 
Indian Landscape, including restoration 
and improved management of 
degraded forest and agricultural lands, 
and the adoption of sustainable 
livelihoods to ensure biodiversity 
conservation, carbon sequestration 
and ecosystem integrity and 
functionality in the long term. The GEF 
Operational Focal Point (MOEF&CC) 
sent the GEF 8 Project Identification 
Form (PIF) with recommendation for 
GEF Council approval.  
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Sr. 
No 

Project Title Project Objectives and Progress 

9.  Enabling resilience of 
livestock keepers through 
integrated landscape 
management 

To reduce land degradation and 
enhance resilience of livestock keepers 
through gender-inclusive integrated 
landscape management. 
 
The GEF Operational Focal Point 
(MOEF&CC) sent the GEF 8 Project 
Identification Form (PIF) with 
recommendation for GEF Council 
approval. 

Asian Development Bank 
1 Supporting the 

Transformation of the Indian 
Agriculture System ($3.0 
million grants) 

The Technical Assistance (TA) 
supports the Ministry of Agriculture and 
Farmers Welfare (MOAFW) and other 
relevant implementing agencies for 
pipeline project preparation, upstream 
knowledge development, and capacity 
building for several transformative 
initiatives to help achieve structural 
strengthening of India's agriculture 
system India.  $75,310 disbursed as on 
27.01.2025. 

2 Himachal Pradesh 
Subtropical Irrigation and 
Value 
Addition (HPSHIVA) ($133 
million loan; total 
project $163 million) 

Conducts training of farmers in climate 
smart production technique and 
integrated pest management, and 
adopts integrated farming across 6,000 
ha of project areas. 
$14.5 million disbursed as on 
27.01.2025. 
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Sr. 
No 

Project Title Project Objectives and Progress 

3 In Maharashtra, the 
Maharashtra 
Agribusiness Network 
(MAGNET) ($100 million 
loan; total project cost $142 
million)  
 

The project supports 200 farmer 
producer organizations (FPOs) and 
100 value chain operators (VCOs) and 
is expected to benefit 200,000 farmers. 
With an aim to increase, horticultural 
production value and reduce post-
harvest losses. $32.41 million 
disbursed as on 27.01.2025. 

World Bank 

1 Assam Agribusiness and 
Rural Transformation Project 
(loan amount $200 million) 

To add value and improve resilience of 
selected agriculture value chains, 
focusing on smallholder farmers and 
agro-entrepreneurs and to advance 
Assam's COVID-19 response. $161.70 
million disbursed as of the end of 
January 2025.  

2 Tamil Nadu Irrigated 
Agriculture Modernization 
Project ($318 million). 

To enhance productivity and climate 
resilience of irrigated agriculture, 
improve water management, and 
increase market opportunities for 
farmers and agro-entrepreneurs in 
selected sub-basin areas of Tamil 
Nadu. $229.53 million disbursed as of 
the end of January 2025. 

3 AP Integrated Irrigation & 
Agriculture Transformation 
Project  ($62.6 million) 

To enhance agricultural productivity, 
profitability and climate resilience of 
smallholder farmers in selected 
districts of Andhra Pradesh. $28.43 
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Sr. 
No 

Project Title Project Objectives and Progress 

million disbursed as of the end of 
January 2025. 

4 Odisha Integrated Irrigation 
Project for Climate Resilient 
Agriculture ($135.3 million) 

To intensify and diversify agricultural 
production and enhance climate 
resilience in selected districts of 
Odisha. $46.91 million disbursed as of 
the end of January 2025. 

5 Integrated Project for Source 
Sustainability and Climate 
Resilient Rain-fed Agriculture 
in Himachal Pradesh ($80 
million) 

To improve upstream watershed 
management and increase agricultural 
water productivity in selected Gram 
Panchayats in Himachal Pradesh. 
$47.22 million disbursed as of the end 
of January 2025.  

6 Chhattisgarh Inclusive Rural 
and Accelerated Agriculture 
Growth Project ($85 million) 

To improve income opportunities and 
the availability of nutritious foods in 
targeted households of Chhattisgarh's 
tribal-dominated areas. $1.12 million 
disbursed as of the end of January 
2025. 

7 Rejuvenating Watersheds for 
Agricultural Resilience 
through Innovative 
Development ($115 million) 

To strengthen the capacities of national 
and state institutions to adopt improved 
watershed management for increasing 
farmers’ resilience and support value 
chains in selected watersheds of 
participating states. $39.84 million 
disbursed as of the end of January 
2025. 
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Sr. 
No 

Project Title Project Objectives and Progress 

8 Tripura Rural Economic 
Growth and Service Delivery 
Project ($140 million) 

To improve services and economic 
opportunities for tribal areas in Tripura. 
$4.32 million disbursed as of the end of 
January 2025. 

9 Uttarakhand Climate 
Responsive Rain-fed 
Farming Project ($96.2 
million) 

Improve production system resilience 
to make mountain farming emission 
competitive and profitable in selected 
micro-watersheds of Uttarakhand. 
$0.89 million disbursed as of the end of 
January 2025. 

10 Kerala Climate Resilient Agri- 
Value Chain Modernization 
Project ($200 million) 

To promote the resilience and 
commercialization of Kerala’s food and 
agriculture sector.  

11 Uttar Pradesh Agriculture 
Growth and Rural Enterprise 
Ecosystem Strengthening 
Project ($325.1 million) 

To increase farmers' income through 
improved crop productivity, climate 
resilience, and commercialization of 
agri-food systems in Selected Regions 
of Uttar Pradesh.  

12 West Bengal Accelerated 
Development of Minor 
Irrigation Project - Phase II 
($148 million) 

To augment water availability and 
strengthen water user associations for 
improved irrigated agriculture in project 
areas of West Bengal. $11.85 million 
disbursed as of the end of January 
2025. 
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मनरगेा के तहत पंजीकृत पåरवार 

243.    डॉ. मÆना लाल रावत:  

³या úामीण िवकास मýंी यह बताने कì कृपा कर¤गे िक:   

(क)  वषª 2019-24 कì अविध के दौरान उदयपरु, डूंगरपरु, सलÌूबर और ÿतापगढ़ िजलŌ म¤ 

महाÂमा गांधी राÕůीय úामीण रोजगार गारंटी योजना (एमजीएनआरईजीएस) के तहत िनयोिजत 

ÓयिĉयŌ का Êयौरा और कुल सं́ या वषªवार िकतनी है;  

(ख)  वषª 2024-25 तक उदयपरु, डूंगरपरु, सलÌूबर और ÿतापगढ़ म¤ एमजीएनआरईजीएस के 

तहत पंजीकृत ÓयिĉयŌ कì सं´या िकतनी है;  

(ग)  वषª 2023-24 से अब तक उदयपरु, डूंगरपरु, सलÌूबर और ÿतापगढ़ म¤ Êलॉकवार मनरगेा के 

तहत िकतने ÓयिĉयŌ को रोजगार ÿदान िकया गया ह;ै और  

(घ)  उदयपुर, डूंगरपरु, सलÌूबर और ÿतापगढ़ म¤ मनरगेा के तहत अनुसूिचत जाित, अनसुूिचत 

जनजाित और अÆय िपछड़ा वगª के पåरवारŌ का ®ेणीवार और Êलॉकवार Êयौरा ³या है?  

úामीण िवकास मýंालय म¤ राºय मýंी (®ी कमलशे पासवान):  

(क):  िव°ीय वषª 2019-20 से वतªमान िव°ीय वषª 2024-25 तक (िदनांक 28.01.2025 कì 

िÖथित के अनुसार) राजÖथान के उदयपुर, डूंगरपरु एवं ÿतापगढ़ िजलŌ म¤ महाÂमा गांधी राÕůीय 

úामीण रोजगार गारंटी योजना (महाÂमा गांधी नरेगा योजना) के अंतगªत रोजगार ÿाĮ करने वाले 

ÓयिĉयŌ कì वषªवार सं´या नीचे दी गई है: 

िव°ीय वषª 2019-20 से वतªमान िव°ीय वषª 2024-25 तक (िदनांक 28.01.2025 कì िÖथित के 
अनुसार) राजÖथान के उदयपुर, डूंगरपुर एवं ÿतापगढ़ िजलŌ म¤ महाÂमा गांधी नरेगा के अंतगªत 
रोजगार ÿाĮ करने वाले ÓयिĉयŌ कì वषªवार सं́ या  

िव°ीय वषª रोजगार ÿाĮ Óयिĉ (सं́ या म¤) 
  उदयपुर डूंगरपरु ÿतापगढ़ 

2019-20 399349 432835 211408 
2020-21 536916 568677 276025 
2021-22 454316 537099 294875 
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2022-23 388084 466339 294671 
2023-24 389603 482361 293809 
2024-25 359589 435600 279711 

नोट: सलूÌबर िजले को िदनांक 7 अगÖत 2023 को तÂकालीन उदयपुर िजले स ेअलग करके बनाया 
गया था। इस िजले के संबधं म¤ अलग से जानकारी नरेगा सॉÉट म¤ उपलÊध नहé है। 

  

(ख): िदनांक 28.01.2025 कì िÖथित के अनुसार राजÖथान के उदयपुर, डूंगरपरु और ÿतापगढ़ 

िजलŌ म¤ महाÂमा गांधी नरगेा के तहत पंजीकृत ÓयिĉयŌ कì सं´या नीचे दी गई है: 

िदनांक 28.01.2025 कì िÖथित के अनुसार राजÖथान के उदयपुर, डंूगरपुर और ÿतापगढ़ िजलŌ म¤ 

महाÂमा गांधी नरगेा के तहत पंजीकृत ÓयिĉयŌ कì सं́ या। 

िजल¤  पंजीकृत Óयिĉ (सं́ या) 

उदयपुर 1207164 

डूंगरपरु  806637 

ÿतापगढ़ 422884 

नोट: सलूÌबर िजले को 7 अगÖत 2023 को तÂकालीन उदयपरु िजले से अलग करके बनाया गया था। 

इस िजले के संबधं म¤ अलग से जानकारी नरेगा सॉÉट म¤ उपलÊध नहé है। 

  

(ग): िव°ीय वषª 2023-24 स े2024-25 तक (28.01.2025 कì िÖथित के अनुसार) राजÖथान के 

उदयपुर, डूंगरपरु और ÿतापगढ़ िजलŌ म¤ महाÂमा गांधी नरगेा के अंतगªत रोजगार ÿाĮ करने वाल े

ÓयिĉयŌ कì Êलॉकवार सं´या संलµन  िववरण -I म¤ दी गई है। 

(घ): िदनांक 28.01.2025 तक राजÖथान के उदयपरु, डूंगरपरु और ÿतापगढ़ िजलŌ म¤ अनुसूिचत 

जाितयŌ, अनसुूिचत जनजाितयŌ और अÆय जाितयŌ से संबंिधत पåरवारŌ कì Êलॉकवार संचयी सं´या 

िजÆहे महाÂमा गांधी नरेगा के अंतगªत जॉब काडª जारी िकए गए है,का Êयोरा संलµन  िववरण -II म¤ 

िदया  गया  है। 
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िववरण -I 

िव°ीय वषª 2023-24 स े2024-25 तक (िदनांक 28.01.2025 कì िÖथित के अनुसार) 
राजÖथान के उदयपुर, डूंगरपुर एव ं ÿतापगढ़ िजले म¤ महाÂमा गांधी नरगेा के अंतगªत 
रोजगार ÿाĮ करने वाले ÓयिĉयŌ कì Êलॉकवार सं́ या  

डूंगरपुर िजले के Êलॉक 

ø.स.ं Êलॉक 

रोजगार ÿाĮ करने वाले Óयिĉ (सं́ या म¤) 

2023-24 
2024-25 ( िदनांक 28.01.25 

तक) 
1 आसपरु 32421 29715 
2 िबछीवाड़ा 46007 41742 
3 िचखली 44987 39552 
4 डोवरा 44929 42200 
5 डूंगरपरु 40848 37731 
6 गिलयाकोट 49498 44815 
7 झŌथरी 39290 36310 
8 साबला 42100 37841 
9 सागवाड़ा 87069 75775 

10 सीमलवाड़ा 55212 49919 
  कुल 482361 435600 

ÿतापगढ़ िजले के Êलॉक 
1 अरनोद 29544 27579 
2 छोटी सादड़ी 25016 22183 
3 दलोट 35590 34078 
4 धमोतर 35121 35765 
5 धåरयावद 50742 48220 
6 पीपलखंूट 44327 42029 
7 ÿतापगढ़ 40245 39898 
8 सहुागपरुा 33224 29959 
  कुल 293809 279711 

उदयपुर िजले के Êलॉक 
1 बड़गांव 5208 4870 
2 िभÁडर 13938 14055 
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3 िगरवा 17628 15004 
4 गोगुंदा 23995 21490 
5 जयसमंद 10547 9955 
6 झाड़ोल 21871 21942 
7 झÐलारा 27446 26980 
8 खैरवारा 21598 20053 
9 कोůा 52319 47605 

10 कुराबड़ 13588 11441 
11 लसािडया 25757 22864 
12 मावली 9834 8557 
13 नयागांव 22415 20373 
14 फलािसया 26133 27273 
15 ऋषभदवे 25176 23108 
16 सलÌूबर 14845 14424 
17 शारदा 13452 10510 
18 सायरा 20753 18448 
19 सेमåरया 17629 16387 
20 वÐलभनगर 5471 4250 
  कुल 389603 359589 

नोट: सलूÌबर िजला 7 अगÖत 2023 को तÂकालीन उदयपुर िजले से अलग करके बनाया गया 
था। इस िजले के संबंध म¤ अलग से जानकारी नरेगा सॉÉट म¤ उपलÊध नहé है। 
            

  

िववरण -II  

28.01.2025 कì िÖथित के अनुसार राजÖथान के उदयपुर, डूंगरपुर और ÿतापगढ़ िजलŌ म¤ अनुसूिचत 
जाितयŌ, अनुसूिचत जनजाितयŌ और अÆय जाितयŌ से संबिंधत पåरवारŌ कì Êलॉकवार संचयी सं́ या िजÆह¤ 
महाÂमा गांधी नरगेा के तहत जॉब काडª जारी िकए गए। 
डूंगरपुर िजले के Êलॉक 

ø.स.ं Êलॉक 

जॉबकाडª जारी िकए गए पåरवारŌ कì सचंयी सं́ या (िदनांक 28.01.25 
तक) 

अनुसूिचत जाित अनुसूिचत जनजाित अÆय कुल 
1 आसपरु 2134 14023 16306 32463 
2 िबछीवाड़ा 672 38436 4511 43619 
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3 िचखली 541 31521 3631 35693 
4 डोवरा 674 30547 9311 40532 
5 डूंगरपरु 526 33829 7046 41401 
6 गिलयाकोट 1358 25313 9820 36491 
7 झŌथरी 382 30903 4011 35296 
8 साबला 1838 21063 12703 35604 
9 सागवाड़ा 2804 35235 24389 62428 
10 सीमलवाड़ा 909 31241 9346 41496 

  कुल 11838 292111 101074 405023 
ÿतापगढ़ िजले के Êलॉक 

1 अरनोद 1581 12529 7047 21157 
2 छोटी सादड़ी 3035 12124 11222 26381 
3 दलोट 759 21365 3479 25603 
4 धमोतर 1191 18570 6456 26217 
5 धåरयावद 1725 39744 5501 46970 
6 पीपलखूंट 371 29780 3490 33641 
7 ÿतापगढ़ 3322 12618 14660 30600 
8 सहुागपरुा 723 19664 1906 22293 

  कुल 12707 166394 53761 232862 
उदयपुर िजले के Êलॉक 

1 बड़गांव 2450 12787 11266 26503 
2 िभÁडर 2521 6469 20935 29925 
3 िगरवा 573 27819 5323 33715 
4 गोगुंदा 2284 15274 12650 30208 
5 जयसमंद 675 15709 5950 22334 
6 झाड़ोल 748 26418 8536 35702 
7 झÐलारा 1166 20458 8051 29675 
8 खैरवारा 677 19510 5670 25857 
9 कोůा 231 61208 7220 68659 
10 कुराबड़ 1167 9679 9735 20581 
11 लसािडया 649 22286 3748 26683 
12 मावली 3971 9194 17170 30335 
13 नयागांव 502 19475 3700 23677 
14 फलािसया 307 25630 5320 31257 
15 ऋषभदेव 453 29261 4469 34183 
16 सलूÌबर 1678 16408 12969 31055 
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17 शारदा 607 19952 5705 26264 
18 सायरा 2204 13312 12156 27672 
19 सेमåरया 613 17350 6454 24417 
20 वÐलभनगर 1436 2777 9467 13680 

  कुल 24912 390976 176494 592382 
नोट: सलूÌबर िजले को 7 अगÖत 2023 को तÂकालीन उदयपरु िजले से अलग करके बनाया गया था। इस िजले 
के संबंध म¤ अलग से जानकारी नरगेा सॉÉट म¤ उपलÊध नहé है। 
                    
  

पान मेथी को जीआई टैग 

244. ®ी हनुमान बेनीवालः 

³या वािणºय और उīोग मýंी यह बताने कì कृपा कर¤गे िक: 

(क)  ³या सरकार को राजÖथान के नागौर िजले म¤ बड़े पैमाने पर उगाई जाने वाली पान मेथी को 

भौगोिलक संकेत (जीआई) टैग देने संबंधी कोई ÿÖताव ÿाĮ हòआ है; 

(ख)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग)  ³या सरकार का नागौर संसदीय िनवाªचन ±ेý म¤ उगाई जाने वाली िवĵ ÿिसĦ नागौरी पान 

मेथी को शीŅ ही जीआई टैग देने का िवचार है; और 

(घ)  यिद हां, तो तÂसंबंधी Êयौरा ³या है तथा ऐसा कब तक िकए जाने कì संभावना ह?ै 

वािणºय और उīोग मýंालय म¤ राºय मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंालय म¤ 

राºय मýंी (®ी िजितन ÿसाद): 

(क) और (ख): भौगोिलक संकेतक रिजÖůी को कृिष उपज मंडी सिमित (एपीएमसी), केयूएमएस, 

बीकानेर रोड, नागौर, राजÖथान से भौगोिलक संकेतक "नागौरी पान मेथी" के िलए एक आवेदन 

िदनांक 13.08.2024 को ÿाĮ हòआ है, िजसे 1347 सं´या पर दजª िकया गया है। औपचाåरकता 

जांच åरपोटª िदनांक 22.8.2024 को आवेदकŌ को जारी कì गई है, िजसम¤ आवेदक को आवेदन म¤ 

िनिहत किमयŌ का दरू करने के िलए िलखा गया है, हालांिक, आवेदक कì अनुपालन åरपोटª ÿतीि±त 

है।  
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(ग) और (घ): िकसी उÂपाद को जीआई का दजाª देना Öवैि¸छक ÿमाणीकरण नहé है,   

बिÐक यह माल का भौगोिलक उपदशªन (रिजÖ ůीकरण और संर±ण) अिधिनयम, 1999 और माल 

का भौगोिलक उपदशªन (रिजÖ ůीकरण और संर±ण) िनयम, 2002 के िदशािनद¥श म¤ होता है। केवल 

ऐसे उÂपाद, िजनके आवेदन उपयुªĉ अिधिनयम और िनयमŌ के तहत िनिदªĶ मानदडंŌ के अनुसार 

पाý पाए जाते ह§, उÆह¤ ही भौगोिलक संकेतक का दजाª ÿदान िकया जाता है। 

 

 

PM-AASHA SCHEME 

245. SHRI DHAIRYASHEEL RAJSINH MOHITE- PATIL: 

        SHRI BHASKAR MURLIDHAR BHAGARE: 

        SHRI SANJAY DINA PATIL: 

        SHRIMATI SUPRIYA SULE: 

        PROF. VARSHA EKNATH GAIKWAD: 

        SHRI BAJRANG MANOHAR SONWANE: 

        SHRI AMAR SHARADRAO KALE: 

        SHRI NILESH DNYANDEV LANKE: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the details of procurement operations carried out under the Price Support 

Scheme (PSS) and Price Deficiency Payment Scheme (PDPS) during the last 

three years, crop-wise and State/UT-wise; 

(b) whether there have been any challenges in implementing the scheme, 

particularly in ensuring timely payments to farmers; 
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(c) if so, the steps taken by the Government to address these challenges; 

(d) the measures being taken to create awareness among farmers about the 

Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA) scheme; 

(e)  whether the implementation of PM-AASHA has led to any changes in 

cropping patterns, particularly in cultivation of oilseeds and pulses and if so, the 

details thereof, State/UT-wise; 

(f)  the percentage increase in the area under cultivation and production of 

oilseeds and pulses since the launch of the scheme in the State of Maharashtra; 

(g)  the steps taken to strengthen market linkages and infrastructure for the 

procurement of crops covered under the scheme; 

(h)  whether the Government proposes to expand the coverage of crops and 

States/UTs under PM-AASHA, if so, the details thereof; and 

(i)   whether the Government proposes to expand the coverage of crops and 

States/UTs under PM-AASHA and if so, the details of the crops and States/UTs 

proposed to be included? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a): The Government of India approved the continuation of the integrated 

Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA) during the 

15th Finance Commission Cycle upto 2025-26. It administers the integrated 

Scheme of Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA) 

comprising Price Support Scheme (PSS), Price Deficiency Payment Scheme 

(PDPS), Market Intervention Scheme (MIS) and Price Stabilisation Funds (PSF). 
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The integrated scheme of PM-AASHA aimed to bring-in more effectiveness in 

the implementation of procurement operations that would not only help in 

providing remunerative prices to the farmers for their produce but also control the 

price volatility of essential commodities by ensuring their availability at affordable 

prices to consumers. The Department of Agriculture & Farmers’ Welfare of 

Ministry of Agriculture & Farmers’ Welfare administers PSS, PDPS and MIS 

whereas Department of Consumer Affairs of Ministry of Consumer Affairs, Food 

and Public Distribution administers PSF Scheme. The brief about the Schemes 

are as follows:  

i. Price Support Scheme (PSS): PSS is implemented for the procurement of 

notified pulses, oilseeds and copra of Fair Average Quality (FAQ) at MSP directly 

from the farmers by Central Nodal Agencies (CNAs) like NAFED and NCCF or 

through the State level agencies as and when the market price of these 

commodities fall below the notified MSP during the peak harvesting season to 

provide remunerative price to the farmers.  

ii. Price Deficit Payment Scheme (PDPS): PDPS envisages the payment of 

the price difference between the MSP and the selling / modal price to pre-

registered farmers selling oilseeds of prescribed FAQ norms within the stipulated 

period in the notified market yard through a transparent auction process. 

However, the States/UTs have an option to implement of either PSS or PDPS 

for the particular oilseeds for the particular year/season. This scheme does not 

involve any physical procurement of crops as the farmers are compensated the 

difference between the MSP and Sale / Modal price on sale in notified market.  
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iii. Market Intervention Scheme (MIS): MIS is implemented on the request of 

State/UT Government for the procurement of various perishable agricultural 

/horticultural commodities such as Tomato, Onion and Potato etc. for which 

Minimum Support Price (MSP) is not applicable and there is a reduction of prices 

in the market by atleast 10% over the rates of previous normal season in the 

States/UTs so that the farmers are not constrained to make distress sales of their 

produce. 

iv. Price Stabilization Funds (PSF): PSF is implemented by the Department of 

Consumer Affairs, Ministry of Consumer Affairs, Food & Public Distribution for 

not only to mitigate the hardships to consumers on account extreme volatility in 

prices of agri -horticultural commodities but also to make essential food 

commodities available at affordable price as well as to protect the farmers from 

the distress sale of their produce.  

The procurement operations under PSS during the last three years, crop-

wise and State/UT-wise is given in the enclosed Statement-I. PDPS Scheme 

was not implemented by any of the States during the last three years. 

(b) to (d): The central nodal agencies, some State Government and some 

state level agencies have developed online portal for procurement of various 

crops. The farmers are registering themselves on the Portals of NAFED, NCCF 

and State’s Portal through Aadhar Based registration for selling their produce at 

government procurement centres. The Procurement portals also provide farmers 

the latest/updated information regarding MSP declared, nearest purchase 

center, date/period of procurement, allotment of slots/time to farmers against 
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their booking for sale of produce etc. These enable the farmer to deliver stock 

as per his convenience in the nearest procurement centre. The land /crop 

records of the farmers are verified from the State land records online for those 

farmers who have registered for selling their produce. SMS and Whatsapp 

messages are sent to the farmers to make them aware about the procurement 

to be undertaken by various agencies of the Government. Agmarknet Portal is 

in place for daily purchase rates of commodities to make the farmers aware 

about the current market selling price of the produce. 

As per the PSS Guidelines-2024 under PM-AASHA, chapter II (B) (vii), the 

State/UT Governments ensures adequate liquidity to the State procuring agency 

so as to pay the dues of farmers for their produce within 3 days from the receipt 

of their produce. The State Government creates revolving fund atleast equivalent 

to 15% of MSP value and incidental expenses for each commodity as per 25% 

of estimated production/ procurement quantity sanctioned by the Government.  

Further, the central Nodal Agencies like NAFED and NCCF undertaking 

procurement through the state level agencies ensure the release of DBT 

payment to farmers directly in their Aadhar linked bank accounts as given at the 

time of registration. Since the payment of MSP is being transferred into the 

farmer’s bank account through RTGS or NEFT, the bank account of an individual 

farmer cannot be utilised to make payments of other farmers.  

As per the PSS Guidelines-2024 under PM-AASHA, the State/UT 

Governments   shall make adequate publicity of PSS operations like MSP for the 

crops, name and address of procurement centers, procurement period, 
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documents required, contact   details of authorized person of 

central/state/primary procuring agencies. The costs of publicity related activities 

shall be borne by respective State/UT Government. 

Besides, the central nodal agencies in association with the state level 

agencies conduct Information, Education and Communication (IEC) programmes 

for the awareness of farmers. Further, awareness of Pradhan Mantri Annadata 

Aay Sanrakshan Abhiyan (PM-AASHA) was boosted through regular sharing of 

tweets, creatives and infographics on DA&FW's official social Media platforms. 

(e) and (f): In order to incentivize the farmers for the enhancement of domestic 

production of pulses and to reduce the dependence on imports, the Government 

has allowed the procurement of Tur, Urad and Masur under PSS equivalent to 

100% of the production of the State for the procurement year 2024-25. The 

cultivation data in respect of pulses and oilseeds are given in the enclosed 

Statement-II.  

(g): As per the PSS Guidelines, 2024, the State has to provide all the 

necessary support like gunny bags, weighing machines, moisture/foreign 

matters/oil content testing machine etc. to the Central Nodal Agencies and the 

State level agencies before the commencement of procurement. In order to 

widen outreach of procurement operations carried out by the central nodal 

agencies for the notified Pulses and Oilseeds & Copra at MSP under PM-

AASHA, there are provisions for the engagement of Co-operative societies/Self 

Help Groups/Panchayats/ by the State procuring agencies so that maximum 

farmers, can avail the benefit of Price support operations. The State Government 
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sets up a sufficient numbers of procurement centres depending on the 

registration of farmers on the procurement portal and the anticipated arrival of 

the produce in the particular season.   

(h) and (i): The integrated Scheme of PM-AASHA is implemented in all the 

States across the country. The Government’s intervention through procurement 

operations under various schemes drives the market upward of various notified 

crops under MSP. 

 
STATEMENT-I 
  

 

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22 to 

2024-25 (as on 29.01.2025) 

Year/Commodity 

/States 

Quantity Procured (in 

MT) 

MSP Value  (Rs.in 

Crore) 

Number of farmers 

benefitted 

2021-22              31,82,591.64              17,478.31  

                        

14,68,699  

COPRA                              32.95                        0.34  

                                   

115  

TAMILNADU                             32.95                        0.34  

                                   

115  

GRAM               26,29,460.83              13,752.08  

                        

11,68,730  

ANDHRA PRADESH                     70,393.81                   368.16  

                              

29,941  

GUJARAT                  5,36,225.00                2,804.46  

                          

2,83,054  

HARYANA                       1,238.80                        6.48  

                                   

687  

KARNATAKA                     73,816.85                   386.06  

                              

60,470  

MADHYA PRADESH                  8,01,984.49                4,194.38  

                          

2,45,639  
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MAHARASHTRA                  7,61,541.55                3,982.86  

                          

3,66,824  

RAJASTHAN                  2,98,685.74                1,562.13  

                          

1,29,957  

TELANGANA                     58,485.04                   305.88  

                              

39,315  

UTTAR PRADESH                     27,089.55                   141.68  

                              

12,843  

GROUNDNUT                   1,49,696.34                   830.81  

                              

76,647  

GUJARAT                     95,183.10                   528.27  

                              

51,462  

ODISHA                          248.43                        1.38  

                                   

319  

RAJASTHAN                     53,203.93                   295.28  

                              

24,330  

UTTAR PRADESH                       1,060.88                        5.89  

                                   

536  

MOONG                  3,63,274.09                2,642.82  

                          

1,95,338  

ANDHRA PRADESH                       2,209.52                     16.07  

                                

1,302  

GUJARAT                          852.84                        6.20  

                                   

615  

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22 

to 2024-25 (as on 29.01.2025) 

Year/Commodity 

/States 

Quantity Procured (in 

MT) 

MSP Value  (Rs.in 

Crore) 

Number of farmers 

benefitted 

HARYANA                       1,227.26                        8.93  

                                   

898  

KARNATAKA                     13,863.15                   100.85  

                              

24,945  

MADHYA PRADESH                  2,75,645.00                2,005.32  

                          

1,26,537  
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MAHARASHTRA                       1,636.21                     11.90  

                                

3,271  

ODISHA                       3,800.95                     27.65  

                                

4,358  

PUNJAB                       2,559.20                     18.62  

                                

1,404  

RAJASTHAN                     57,220.41                   416.28  

                              

29,615  

TAMILNADU                       4,259.55                     30.99  

                                

2,393  

SUNFLOWER SEED                        1,905.44                     11.46  

                                

1,200  

HARYANA                       1,882.45                     11.32  

                                

1,130  

ODISHA                             22.99                        0.14  

                                     

70  

TOOR                      36,184.14                   227.96  

                              

24,084  

GUJARAT                     19,983.08                   125.89  

                              

10,289  

KARNATAKA                     11,986.05                     75.51  

                                

8,501  

MAHARASHTRA                       2,360.82                     14.87  

                                

2,809  

TAMILNADU                             32.85                        0.21  

                                     

58  

TELANGANA                       1,821.34                     11.47  

                                

2,427  

URAD                        2,037.85                     12.84  

                                

2,585  

GUJARAT                             99.85                        0.63  

                                   

118  

MADHYA PRADESH                          291.90                        1.84  

                                   

261  
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MAHARASHTRA                       1,481.37                        9.33  

                                

2,020  

RAJASTHAN                             40.08                        0.25  

                                     

26  

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22 

to 2024-25 (as on 29.01.2025) 

Year/Commodity 

/States 

Quantity Procured (in 

MT) 

MSP Value  (Rs.in 

Crore) 

Number of farmers 

benefitted 

TELANGANA                          124.65                        0.79  

                                   

160  

2022-23               40,02,057.73              22,728.23  

                        

17,27,663  

COPRA                      40,849.36                   432.59  

                              

19,413  

KERALA                          255.85                        2.71  

                                   

631  

TAMILNADU                     40,593.51                   429.89  

                              

18,782  

GRAM               23,53,114.66              12,553.87  

                        

10,29,390  

ANDHRA PRADESH                     63,132.10                   336.81  

                              

37,563  

GUJARAT                  3,28,449.83                1,752.28  

                          

1,68,797  

KARNATAKA                     79,536.65                   424.33  

                              

66,043  

MADHYA PRADESH                  7,95,997.03                4,246.64  

                          

2,23,818  

MAHARASHTRA                  7,72,857.96                4,123.20  

                          

3,92,768  

RAJASTHAN                  2,47,318.15                1,319.44  

                              

97,967  

TELANGANA                     50,238.00                   268.02  

                              

35,164  
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UTTAR PRADESH                     15,584.94                     83.15  

                                

7,270  

GROUNDNUT                        7,194.11                     42.09  

                                

3,668  

ODISHA                          116.97                        0.68  

                                   

152  

RAJASTHAN                       1,012.72                        5.92  

                                   

571  

UTTAR PRADESH                       6,064.42                     35.48  

                                

2,945  

MASOOR                      76,474.57                   458.85  

                              

44,799  

MADHYA PRADESH                     64,460.92                   386.77  

                              

39,107  

UTTAR PRADESH                     12,013.65                     72.08  

                                

5,692  

MOONG                  4,01,775.42                3,115.77  

                          

1,69,807  

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22 

to 2024-25 (as on 29.01.2025) 

Year/Commodity 

/States 

Quantity Procured (in 

MT) 

MSP Value  (Rs.in 

Crore) 

Number of farmers 

benefitted 

GUJARAT                             30.60                        0.24  

                                     

39  

HARYANA                          812.33                        6.30  

                                   

531  

KARNATAKA                     25,308.70                   196.27  

                              

22,181  

MADHYA PRADESH                  2,75,645.01                2,137.63  

                              

91,491  

MAHARASHTRA                          183.90                        1.43  

                                   

194  

ODISHA                       1,878.88                     14.57  

                                

2,815  
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PUNJAB                       2,019.01                     15.66  

                                

1,122  

RAJASTHAN                     93,703.44                   726.67  

                              

49,441  

TAMILNADU                       2,135.20                     16.56  

                                

1,907  

TELANGANA                             58.35                        0.45  

                                     

86  

MUSTARD SEED                11,14,395.76                6,073.46  

                          

4,53,897  

ASSAM                       3,273.30                     17.84  

                                

1,066  

GUJARAT                     84,336.97                   459.64  

                              

24,252  

HARYANA                  3,41,758.49                1,862.58  

                          

1,83,758  

MADHYA PRADESH                  1,67,090.96                   910.65  

                              

48,964  

RAJASTHAN                  4,85,567.67                2,646.34  

                          

1,83,209  

UTTAR PRADESH                     32,368.37                   176.41  

                              

12,648  

SAFFLOWER SEED                        1,629.68                        9.21  

                                

1,292  

KARNATAKA                       1,629.68                        9.21  

                                

1,292  

SUNFLOWER SEED                        6,587.72                     42.16  

                                

5,370  

ODISHA                             87.72                        0.56  

                                   

156  

TELANGANA                       6,500.00                     41.60  

                                

5,214  

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22 

to 2024-25 (as on 29.01.2025) 
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Year/Commodity 

/States 

Quantity Procured (in 

MT) 

MSP Value  (Rs.in 

Crore) 

Number of farmers 

benefitted 

URAD                              36.45                        0.24  

                                     

27  

MAHARASHTRA                             35.80                        0.24  

                                     

26  

RAJASTHAN                               0.65                        0.00  

                                        

1  

2023-24               21,35,125.54              14,226.46  

                          

9,57,336  

COPRA                   1,34,341.36                1,503.61  

                              

91,031  

ANDHRA PRADESH                       4,035.95                     43.83  

                                

2,562  

KARNATAKA                     50,184.08                   589.66  

                              

35,235  

KERALA                       1,118.30                     12.14  

                                

6,209  

TAMILNADU                     79,003.03                   857.97  

                              

47,025  

GRAM                     43,120.95                   234.58  

                              

15,409  

GUJARAT                          139.15                        0.76  

                                     

84  

MADHYA PRADESH                     41,168.52                   223.96  

                              

14,322  

RAJASTHAN                       1,248.93                        6.79  

                                   

643  

TELANGANA                          564.35                        3.07  

                                   

360  

GROUNDNUT                      76,153.78                   485.63  

                              

27,711  

GUJARAT                       1,224.31                        7.81  

                                   

539  
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ODISHA                       1,329.18                        8.48  

                                

1,063  

RAJASTHAN                     46,452.83                   296.23  

                              

19,272  

UTTAR PRADESH                     27,147.46                   173.12  

                                

6,837  

MASOOR                   2,48,551.25                1,596.94  

                          

1,16,907  

MADHYA PRADESH                  2,05,739.96                1,321.88  

                              

97,796  

UTTAR PRADESH                     42,811.29                   275.06  

                              

19,111  

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22 

to 2024-25 (as on 29.01.2025) 

Year/Commodity 

/States 

Quantity Procured (in 

MT) 

MSP Value  (Rs.in 

Crore) 

Number of farmers 

benefitted 

MOONG                  4,02,097.12                3,441.15  

                          

1,68,351  

GUJARAT                       1,269.70                     10.87  

                                   

611  

HARYANA                          741.00                        6.34  

                                   

574  

MADHYA PRADESH                  3,30,212.50                2,825.96  

                          

1,31,395  

ODISHA                       3,757.57                     32.16  

                                

4,197  

RAJASTHAN                     53,045.20                   453.96  

                              

26,174  

TAMILNADU                       1,924.15                     16.47  

                                

1,856  

UTTAR PRADESH                     11,147.00                     95.40  

                                

3,544  

MUSTARD SEED                12,07,809.59                6,824.12  

                          

5,21,946  
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ASSAM                     11,102.05                     62.73  

                                

3,540  

GUJARAT                  1,15,225.80                   651.03  

                              

60,068  

HARYANA                  3,25,938.06                1,841.55  

                          

1,72,874  

MADHYA PRADESH                  3,58,649.99                2,026.37  

                              

98,105  

RAJASTHAN                  3,51,846.63                1,987.93  

                          

1,67,005  

UTTAR PRADESH                     45,047.06                   254.52  

                              

20,354  

SAFFLOWER SEED                           376.92                        2.19  

                                   

280  

KARNATAKA                          376.92                        2.19  

                                   

280  

SOYABEAN                        6,963.22                     32.03  

                                

4,086  

GUJARAT                          111.50                        0.51  

                                     

75  

MAHARASHTRA                          769.47                        3.54  

                                   

577  

TELANGANA                       6,082.25                     27.98  

                                

3,434  

SUNFLOWER SEED                      15,711.35                   106.21  

                              

11,615  

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22 

to 2024-25 (as on 29.01.2025) 

Year/Commodity 

/States 

Quantity Procured (in 

MT) 

MSP Value  (Rs.in 

Crore) 

Number of farmers 

benefitted 

HARYANA                       7,163.03                     48.42  

                                

3,870  

KARNATAKA                       4,749.24                     32.10  

                                

4,696  
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ODISHA                             69.10                        0.47  

                                   

132  

TELANGANA                       3,729.98                     25.21  

                                

2,917  

2024-25               33,94,370.12              20,500.96  

                        

13,55,898  

COPRA                      97,334.56                1,143.47  

                              

78,361  

ANDHRA PRADESH                       1,036.80                     11.57  

                                   

350  

KARNATAKA                     68,108.11                   817.30  

                              

58,502  

TAMILNADU                     28,189.65                   314.60  

                              

19,509  

GROUNDNUT                13,53,499.26                9,180.79  

                          

4,11,032  

GUJARAT               10,20,162.10                6,919.76  

                          

3,07,904  

KARNATAKA                          646.45                        4.38  

                                   

716  

RAJASTHAN                  2,34,888.27                1,593.25  

                              

66,635  

UTTAR PRADESH                     97,802.44                   663.39  

                              

35,777  

MOONG                  1,73,578.30                1,507.01  

                          

1,12,049  

GUJARAT                          293.50                        2.55  

                                   

229  

KARNATAKA                     26,755.85                   232.29  

                              

37,648  

MAHARASHTRA                          586.65                        5.09  

                                   

523  

RAJASTHAN                  1,44,951.86                1,258.47  

                              

72,042  
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TELANGANA                          990.44                        8.60  

                                

1,607  

SOYABEAN                17,65,396.11                8,636.32  

                          

7,49,762  

GUJARAT                     52,568.50                   257.17  

                              

20,977  

State-wise procurement details of pulses, oilseeds & copra procured at MSP under PSS from 2021-22 

to 2024-25 (as on 29.01.2025) 

Year/Commodity 

/States 

Quantity Procured (in 

MT) 

MSP Value  (Rs.in 

Crore) 

Number of farmers 

benefitted 

KARNATAKA                     18,282.05                     89.44  

                              

14,906  

MADHYA PRADESH                  6,22,031.97                3,042.98  

                          

2,12,568  

MAHARASHTRA                  9,00,339.70                4,404.46  

                          

4,19,585  

RAJASTHAN                     89,098.34                   435.87  

                              

33,593  

TELANGANA                     83,075.55                   406.41  

                              

48,133  

SUNFLOWER SEED                        3,758.85                     27.36  

                                

4,074  

KARNATAKA                       3,758.85                     27.36  

                                

4,074  

TOOR                           509.10                        3.84  

                                   

331  

ANDHRA PRADESH                          442.00                        3.34  

                                   

307  

KARNATAKA                             65.95                        0.50  

                                     

22  

TELANGANA                               1.15                        0.01  

                                        

2  

URAD                           293.94                        2.18  

                                   

289  
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GUJARAT                               5.85                        0.04  

                                        

4  

MAHARASHTRA                          252.39                        1.87  

                                   

245  

RAJASTHAN                             35.70                        0.26  

                                     

40  

 

 

STATEMENT-II 

Cultivation and Production of the notified Oilseeds and Pulses 

* Since, the year 2024-25 is yet to complete, the increase in % has been calculated 

comparing the data for the year 2018-19 and 2023-24.  

 

Year Area in Lakh Hectare Production in lakh tones 

Maharashtra All India Maharashtra All India 

Oilseeds Pulses Oilseeds Pulses Oilseeds Pulses Oilseeds Pulses 

2018-19 44.57 40.02 247.94 291.53 48.85 26.83 315.22 220.76 

2019-20 45.26 41.92 271.39 279.87 51.77 37.36 332.19 230.25 

2020-21 47.25 45.29 288.34 287.83 67.18 43.21 359.46 254.63 

2021-22 50.35 50.93 289.45 307.31 59.53 50.24 379.63 273.02 

2022-23 52.53 49.94 302.39 289.01 69.38 46.35 413.55 260.58 

2023-24 54.49 44.32 301.92 274.94 55.94 40.08 396.69 242.42 

2024-25 52.22 19.03 197.91 109.99 58.29 15.72 257.45 69.54 

% increase*  22.56 10.74 17.88 -5.7 14.51 49.38 25.85 9.81 
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POLICE-POPULATION RATIO 

246.     SHRIMATI MALA ROY: 

Will the Minister of HOME AFFAIRS be pleased to state:  

(a) the details of police-population ratio in the country during the last five years; 

and 

(b) the State-wise details during the said period? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a) and (b): “Police” is a State subject falling in List-II (State List) of the Seventh 

Schedule of the Constitution of India. As per data on Police Organisations 

provided by the Bureau of Police Research & Development (BPR&D), the police-

population ratio, States/UTs-wise as on 1st January, from the year 2019 to 2023, 

is given in the enclosed Statement. 

STATEMENT 

States/UTs wise police population ratio (Total police per lakh of population)  

Sl. 

No. States/UTs 

As on 

01.01.2019 

As on 

01.01.2020 

As on 

01.01.202

1 

As on 

01.01.202

2 

As on 

01.01.202

3 

1. Andhra Pradesh - 113.68 115.35 167.67 165.89 

2. Arunachal 

Pradesh 

861.68 830.31 827.39 785.71 766.75 

3. Assam 194.74 207.49 177.81 175.57 205.74 
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4. Bihar 81.08 76.20 67.85 75.16 81.49 

5. Chhattisgarh 234.92 220.53 216.16 217.47 214.74 

6. Goa 363.91 511.78 518.14 505.63 498.47 

7. Gujarat 131.62 122.78 132.69 127.82 123.84 

8. Haryana 163.80 180.19 180.40 198.95 199.08 

9. Himachal 

Pradesh 

230.93 240.52 237.02 231.06 240.40 

10. Jharkhand 181.14 172.18 167.59 162.73 157.71 

11. Karnataka 139.64 125.95 138.19 142.37 150.95 

12. Kerala 135.08 152.49 163.27 149.60 150.68 

13. Madhya 

Pradesh 

126.12 120.02 106.25 121.76 121.13 

14. Maharashtra 172.42 174.87 160.94 136.45 136.83 

15. Manipur 1023.74 942.93 917.56 900.63 941.63 

16. Meghalaya 526.99 455.56 439.49 420.25 422.92 

17. Mizoram 771.22 674.54 656.20 619.74 595.21 

18. Nagaland 1323.90 1300.93 1273.51 1189.33 1135.94 

19. Odisha 137.08 129.31 141.29 122.59 120.58 

20. Punjab 273.89 286.50 246.59 237.12 241.02 

21. Rajasthan 128.23 122.36 118.09 120.39 118.18 

22. Sikkim 765.81 851.27 821.55 862.94 834.40 

23. Tamil Nadu 156.89 148.54 155.77 154.25 159.54 
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24. Telangana -- 130.88 157.11 165.88 162.66 

25. Tripura 591.60 568.07 554.55 537.65 555.57 

26. Uttar Pradesh 129.84 133.85 130.69 133.86 135.39 

27. Uttarakhand 205.76 188.16 182.30 177.25 183.96 

28. West Bengal 100.65 100.53 99.27 97.66 101.13 

29. A & N Islands 783.51 1080.90 1101.50 1080.05 1050.25 

30. Chandigarh 394.17 649.62 495.59 485.84 481.65 

31. 
Dadra and 

Nagar Haveli 

and 

Daman & Diu 

#          

70.93 

 

@      

104.08 

#      

142.02 

 

@       

98.60 

 

113.58 

 

104.15 

 

93.63 

32. Delhi 358.96 410.26 398.51 382.14 380.20 

33. Jammu & 

Kashmir 

656.62 610.25 608.38 590.15 598.52 

34. Ladakh  569.05 563.51 822.82 873.67 

35. Lakshadweep 311.90 392.65 389.71 385.29 365.22 

36. Puducherry 188.14 225.28 216.44 212.81 199.14 

 All India 158.22 155.78 152.51 152.80 154.84 

                        

# Dadra and Nagar Haveli 

@ Daman & Diu 
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पीएमकेएसवाई 2.0 के अतंगªत सवō°म कायª करन ेवाला राºय 

247. ®ी दामोदर अúवालः 

®ी िदलीप शइकìयाः 

®ी िदनेशभाई मकवाणाः 

डॉ. राजेश िम®ाः 

®ी िवīुत बरन महतोः 

®ी पी. पी. चौधरीः 

®ी सुरशे कुमार कÔयपः 

®ी सुधीर गĮुाः 

®ी चÆþ ÿकाश जोशीः 

®ी रिवÆþ वसंतराव चÓहाण: 

®ी महेश कÔयपः 

®ी धैयªशील संभाजीराव माणेः 

³या úामीण िवकास मýंी यह बताने कì कृपा कर¤गे िकः 

(क) सरकार Ĭारा संचािलत ÿधानमंýी कृिष िसंचाई योजना 2.0 का Êयौरा ³या है; 

(ख) डÊÐयूडीसी-पीएमकेएसवाई 2.0 के अंतगªत छÈपन अितåरĉ वाटरशेड िवकास पåरयोजनाओ ं

(डÊÐयूडीसी) के िलए दस सवª®ेķ ÿदशªन करने वाले राºयŌ कì पहचान करने के िलए िनधाªåरत 

िविशĶ मानदडं ³या ह§; 

(ग) ³या उन राºयŌ म¤ राजÖथान सभी मानदडंŌ को पूरा करता है, यिद हां, तो राजÖथान के 

पाली िजले के िलएÖवीकृत पåरयोजनाओ ंकì सं́ या ³या है, यिद हां, तो वहां उपलÊध मौजूदा 

वाटरशेड पåरयोजनाओ ंके ÿभाव सिहत इसका Êयौरा ³या है; 

(घ) पåरयोजनाओ ंकì िÖथरता सुिनिĲत करने के िलए सरकार Ĭारा ³या कदम उठाए गए ह§; 
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(ङ) ³या सरकार पूवō°र ±ेýŌ और मÅय ÿदेश के सीधी संसदीय िनवाªचन ±ेý सिहत देश के 

अÆय भागŌ म¤ भी इसी तरह के मॉडल को लागू करने या दोहराने कì योजना बना रही है; 

(च) यिद हां, तो राºय/संघ राºय±ेýवार Êयौरा ³या है; और 

(छ) ये पåरयोजनाए ं िकसानŌ कì आय बढ़ान,े भूिम ±रण कì समÖया का समाधान करने और 

जलवाय ुलचीलापन से संबंिधत ÿयासŌ को मजबूत करने म¤ िकस ÿकार सहायक िसĦ हŌगी? 

úामीण िवकास मýंालय म¤ राºय मýंी; तथा सचंार मýंालय म¤ राºय मýंी (डॉ. चÆþ शेखर 

पेÌमासानी): 

(क) वाटरशेड िवकास घटक- ÿधानमंýी कृिष िसंचाई योजना 2.0 (डÊÐयूडीसी-पीएमकेएसवाई 

2.0) को वषª 2021-22 से 2025-26 कì अविध के िलए 49.5 लाख हे³टेयर के भौितक लàय 

और क¤ þीय िहÖसे के łप म¤ 8,134 करोड़ Łपये के िव°ीय पåरÓयय के साथ अनुमोिदत िकया 

गया है। डÊÐयूडीसी-पीएमकेएसवाई 2.0 के तहत, िवभाग ने अब तक, 28 राºयŌ और 02 संघ 

राºय ±ेýŌ (जÌम-ूकÔमीर और लĥाख) के िलए 12,303.33 करोड़ Łपये (क¤ þीय िहÖसा: 

8022.69 करोड़ Łपये) कì कुल लागत पर 50.16 लाख हे³टेयर ±ेý को कवर करते हòए, राºयŌ/ 

संघ राºय ±ेýŌ को 1150 पåरयोजनाओ ंको मंजूरी दी है। इस योजना कì शुŁआत स,े राºयŌ को 

क¤ þीय िहÖसे  के łप म¤ 4616.29 करोड़ Łपये कì रािश जारी कì गई है। (िदनांक 28.01.2025 

तक कì िÖथित के अनसुार) 

(ख) और (ग)अितåरĉ पåरयोजनाओ ंकì मंजूरी के िलए राºयŌ का चयन पहले से ही Öवीकृत 

डÊÐयूडीसी-2.0 पåरयोजनाओ ंके कायाªÆवयन म¤ उनके ÿदशªन के आधार, जैसे कुल पåरयोजना 

लागत के एवज म¤ िकए गए Óयय का ÿितशत; ÿाकृितक संसाधन ÿबंधन (एनआरएम) घटक पर 

िकए गए Óयय का अनपुात; अवøिमत भूिम/बंजर भूिम/वषाª िसंिचत ±ेýŌ का ÿितशत; पहाड़ी 

राºयŌ म¤ िÖÿंगशेड कायªकलापŌ कì संभावना, पर िकया गया था। अितåरĉ पåरयोजनाओ ंके िलए 

राºय-वार अनंितम ±ेý का आबंटन का Êयौरा संलµन  िववरण -I म¤ िदया गया है। 
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राºयŌ को िनधाªåरत मानदंडŌ के आधार पर पåरयोजना ±ेýŌ को  िचिÆहत करना होगा और िफर 

िवभाग Ĭारा इनका मूÐयांकन और मंजूरी दी जाएगी।  

पूरी कì गई वाटरशेड पåरयोजनाओ ंकì एडं लाइन åरपोटŎ से पता चलता है िक पåरयोजना ±ेýŌ 

म¤ सतही और भूजल कì उपलÊधता, उÂपादकता म¤ विृĦ, वानÖपितक आवरण, आजीिवका के 

अवसरŌ म¤ विृĦ और घरेलू आय म¤ महÂवपूणª सधुार हòए ह§। 

(घ)कायªøम के िदशा-िनद¥शŌ म¤ वाटरशेड िवकास िनिध के सजृन का ÿावधान है िजसका उपयोग 

वाटरशेड पåरयोजनाओ ंके अंतगªत सृिजत पåरसंपि°यŌ कì िÖथरता सिुनिĲत करने के िलए िकया 

जाता है। 

वाटरशेड पåरयोजनाओ ंके िलए गांवŌ के चयन हेत ुअिनवायª शतŎ म¤ से एक, वाटरशेड िवकास 

िनिध म¤ लोगŌ का अंशदान है। इस िनिध का उपयोग ÿाथिमक िहतधारकŌ के लाभ के िलए सृिजत 

सामाÆय पåरसंपि°यŌ कì मरÌमत, रखरखाव और उÆनयन के िलए िकया जाना चािहए, िजसे 

मनरगेा आिद जैसी योजनाओ ंके माÅयम से भी पूरा िकया जा सकता है। 

(ङ) और (च)डÊÐयूडीसी-पीएमकेएसवाई 1.0 के तहत, भूिम संसाधन िवभाग ने मÅय ÿदेश और 

पूवō°र राºयŌ सिहत 27 राºयŌ और संघ राºय ±ेýŌ, जÌमू-कÔमीर तथा लĥाख के िलए 8214 

पåरयोजनाओ ं (वषª 2009-10 से 2014-15 तक) को मंजूरी दी थी। इसी तरह, डÊÐयूडीसी-

पीएमकेएसवाई 2.0 के तहत, भूिम संसाधन िवभाग ने अब तक मÅय ÿदेश और पूवō°र राºयŌ 

सिहत 28 राºयŌ और 02 संघ राºय ±ेýŌ (जÌम-ूकÔमीर और लĥाख) को 1150 पåरयोजनाओ ं

को मंजूरी दी है। डÊÐयूडीसी-पीएमकेएसवाई 1.0 और डÊÐयूडीसी-पीएमकेएसवाई 2.0 के तहत 

Öवीकृत पåरयोजनाओ ंका राºय-वार Êयौरा संलµन  िववरण -II म¤ िदया गया है।  

(छ)डÊÐयूडीसी-पीएमकेएसवाई, कई उपायŌ के माÅयम स,े भूिम अवøमण कì समÖयाओ ंको दूर 

करने और उÂपादकता म¤ सुधार करने का ÿयास करता है। वाटरशेड पåरयोजनाओ ंके कायाªÆवयन 

के पåरणामÖवłप, सतही और भूजल कì उपलÊधता म¤ महÂवपूणª सुधार होता है, उÂपादकता म¤ 
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विृĦ, वनÖपित आवरण तथा आजीिवका के अवसरŌ म¤ वृिĦ और पåरयोजना ±ेýŌ म¤ घरलूे आय 

म¤ विृĦ होती है।  

बढ़ी हòई कृिष आय और पोषण सरु±ा के अलावा, वाटरशेड ÿबंधन, वाटरशेड पåरयोजना ±ेýŌ म¤ 

कई सकाराÂमक पयाªवरणीय ÿभाव जैसे ऑ³सीजन का रीसाइि³लंग, काबªन पथृ³करण आिद 

का सजृन करता है। यह पूरे पåरŀÔय का पुनŁĦार करता है िजससे अवøिमत मृदा के भौितक 

गणुŌ म¤ सधुार होता है और भूजल का संपोषण होता है, सतह अपवाह म¤ तथा मृदा के कटाव और 

जलाशयŌ के अवसादन म¤ कमी होती है। िÖÿंµस पनुŁĦार, बेहतर ÿाकृितक संसाधन ÿबंधन और 

जलवाय ुपåरवतªन के िलए िकसानŌ के बेहतर अनकूुलता के माÅयम से िनरतंर िवकास सुिनिĲत 

करता है और वाटरशेड समदुायŌ के िलए आजीिवका के अवसर का सजृन करता है। 

िववरण -I 

डÊÐयूडीसी-पीएमकेएसवाई 2.0 के तहत अितåरĉ पåरयोजना ±ेý का अनिंतम आवंटन 

ø. स ं राºय  अितåरĉ आवंिटत ±ेý 

(ह³ेटेयर म¤) 

अितåरĉ पåरयोजनाओ ं

कì अनिंतम सं́ या  

1 राजÖथान 54305 11 

2 मÅय ÿदेश 39632 8 

3 कनाªटक 39413 8 

4 ओिडशा 33003 7 

5 तिमलनाडु 27171 5 

6 असम 27621 5 

7 नागाल§ड 20186 4 

8 िहमाचल ÿदेश 14425 3 
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ÿÂयेक राºय म¤ एक पåरयोजना के िलए ±ेý लगभग 5000 ह³ेटेयर अनुमािनत िकया गया है और 

इसके आधार पर पåरयोजनाओ ंकì सं´या का अनुमान लगाया गया है।संभवतः, पहाड़ी ±ेýŌ म¤ 

पåरयोजनाओ ंका इकाई ±ेý कम होकर ÿित पåरयोजना 3000-4000 ह³ेटेयर के बीच होगा। 

अतः तािलका म¤ अनुमािनत पåरयोजनाओ ंकì सं́ या, राºय म¤ सुिवधा और ±ýे उपलÊधता के 

अनुसार पåरवितªत हो जाएगी।  

 

िववरण -II 

डÊÐयूडीसी-पीएमकेएसवाई 1.0 और 2.0 के तहत Öवीकृत पåरयोजनाओ ंके राºय/सघं राºय 

±ेý-वार िÖथित का िववरण  

 

ø. स ं

 

राºय  

Öवीकृत पåरयोजनाओ ंकì सं́ या 

डÊÐयूडीसी-

पीएमकेएसवाई -1.0 

डÊÐयूडीसी-

पीएमकेएसवाई -2.0 
1 आňं ÿदेश 432 59 
2 अŁणाचलÿदेश 156 68 
3 असम 372 31 
4 िबहार 123 35 
5 छ°ीसगढ़ 263 45 
6 गोवा -- 5 
7 गजुरात 610 51 

9 उ°राखंड 14244 3 

10 िसि³कम 10000 3 
 

 कुल 280000 57 



04.02.2025  221 

 
8 हåरयाणा 88 9 
9 िहमाचल ÿदेश 163 26 
10 झारखंड 171 30 
11 कनाªटक 571 63 
12 केरल 83 6 
13 मÅय ÿदेश 517 85 
14 महाराÕů 1186 140 
15 मिणपुर 102 13 
16 मेघालय 96 32 
17 िमजोरम 89 20 
18 नागाल§ड 111 10 
19 ओिडशा 310 53 
20 पंजाब 67 7 
21 राजÖथान 1025 149 
22 िसि³कम 15 6 
23 तिमलनाडु 270 28 
24 तेलंगाना 330 35 
25 िýपरुा 65 19 
26 उ°राखंड 65 12 
27 उ°र ÿदेश 612 56 
28 पिĲम बंगाल 163 27 
29 जÌमू-कÔमीर संघ राºय ±ýे 144 19 
30 लĥाख संघ राºय ±ेý  15 11 
 कुल 8214 1150 

 

मÅय ÿदेश के सीधी ससंदीय ±ेý म¤ सीधी, िसंगरौली और शहडोल िजले आते ह§। Öवीकृत 

डÊÐयूडीसी-पीएमकेएसवाई पåरयोजनाओ ंका िववरण िनÌनानुसार है:  

 

िजला Öवीकृत पåरयोजनाओ ंकì सं́ या 
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 डÊÐयूडीसी-1.0 डÊÐयूडीसी-2.0 

सीधी 7 2 

िसंगरौली 8 0 

शहडोल 6 0 

 

 

 पारपंåरक कृिष 

248. ®ी िदलीप शइकìयाः  

  ®ी लुÌबा रामः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः  

(क) खेती म¤ पारंपåरक ²ान और आधुिनक िव²ान के समÆवय से रसायनŌ और कìटनाशकŌ के उपयोग 

के िबना कृिष उÂपादन बढ़ाने के िलए सरकार Ĭारा उठाए गए कदमŌ का Êयौरा ³या है; 

(ख) जैिवक खेती को बढ़ावा देने के िलए úामीण यवुाओ,ं िकसानŌ, उपभोĉाओ ंऔर ÓयापाåरयŌ के 

बीच जागłकता फैलाने के िलए सरकार Ĭारा उठाए गए कदमŌ का राºयवार Êयौरा ³या है; 

(ग) पारंपåरक और जिैवक खेती के संबंध म¤ असम सिहत पूवō°र राºयŌ कì वतªमान िÖथित ³या है 

तथा इसे और सशĉ करने के िलए ³या कदम उठाए जा रहे ह§; और 

(घ) ³या राजÖथान के िसरोही और जालौर िजलŌ म¤ पारंपåरक कृिष योजना लागू नहé है और यिद हां, 

तो तÂसंबंधी Óयौरा ³या है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर):  
(क): सरकार वषª 2015-16 से पूवō°र राºयŌ को छोड़कर सभी राºयŌ/संघ राºय ±ेýŌ म¤ 

परÌपरागत कृिष िवकास योजना और पूवō°र ±ेý के िलए जैिवक मूÐय ®ृंखला िवकास िमशन 

(एमओवीसीडीएनईआर) ÖकìमŌ के माÅयम से िकसानŌ को पारपंåरक/जैिवक खेती के िलए 
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ÿोÂसािहत कर रही है। दोनŌ ही Öकìम¤ जैिवक खेती से जड़ेु िकसानŌ को उÂपादन से लेकर ÿसÖंकरण, 

ÿमाणन, िवपणन, फसलोपरांत ÿबंधन ÿिश±ण और ±मता िनमाªण तक सभी तरह कì सहायता पर 

बल देती है और पारपंåरक कृिष पर Åयान क¤ िþत करती ह§। 

  पीकेवीवाई के तहत, राºयŌ/ संघ राºय ±ेýŌ को जैिवक ³लÖटरŌ म¤ 3 वषŎ के िलए 31,500 

Łपये ÿित हे³टेयर कì िव°ीय सहायता ÿदान कì जाती है, िजसम¤ से 15,000 Łपये ÿित हे³टेयर 

सीधे िकसानŌ को डीबीटी के माÅयम से ऑन-फामª और ऑफ-फामª जैिवक इनपटु के िलए ÿदान 

िकए जाते ह§। िवपणन, पैकेिजंग, āांिडंग, मूÐय संवधªन आिद के िलए 3 वषŎ के िलए 4,500 Łपये 

ÿित हे³टेयर कì िव°ीय सहायता ÿदान कì जाती है। ÿमाणीकरण और अवशेष िवĴेषण के िलए 3 

वषŎ के िलए 3,000 Łपये ÿित हे³टेयर कì सहायता ÿदान कì जाती है। ÿिश±ण और ±मता िनमाªण 

के िलए 3 वषŎ के िलए 9,000 Łपये ÿित हे³टेयर कì दर से सहायता भी ÿदान कì जाती है।  

एमओवीसीडीएनईआर के तहत एफपीओ के िनमाªण, िकसानŌ को जैिवक इनपुट, गणुव°ा 

वाले बीज/रोपण सामúी के िलए सहायता और ÿिश±ण, ह§डहोिÐडंग तथा ÿमाणन हेत ु3 वषŎ के िलए 

46,500 Łपये ÿित हे³टेयर कì सहायता ÿदान कì जाती है। जैिवक खेती के िलए असम सिहत पूर े

देश म¤ िकसानŌ को ऑन-फामª/ऑफ-फामª जैिवक इनपुट के िलए 3 वषŎ के िलए 32,500 Łपये ÿित 

ह³ेटेयर कì दर से िव°ीय सहायता ÿदान कì जाती है।  

राÕůीय ÿाकृितक खेती िमशन (एनएमएनएफ) कुल 2481 करोड़ łपये (भारत सरकार का 

िहÖसा 1584 करोड़ łपये और राºयŌ का िहÖसा 897 करोड़ łपये) पåरÓयय वाला एक क¤ þ 

ÿायोिजत Öकìम है। इस Öकìम म¤ 7.5 लाख हे³टेयर ±ेý म¤ 15,000 ÿाकृितक खेती ³लÖटर बनान े

कì पåरकÐपना कì गई है। ÿÂयेक ³लÖटर लगभग 50 ह³ेटेयर के समीपवतê ±ेý म¤ बनाया जाएगा 

और ³लÖटर म¤ लगभग 125 िकसानŌ को ÿाकृितक खेती अपनाने के िलए ÿिशि±त िकया जाएगा। 

िकसानŌ को ÿाकृितक खेती के इनपुट आसानी से उपलÊध कराने के िलए िमशन के तहत 10,000 

आवÔयकता-आधाåरत जवै-इनपुट संसाधन क¤ þ (बीआरसी) कì पåरकÐपना कì गई है। ÿिशि±त 
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िकसानŌ के िलए ÿी मानसून űाई बवुाई (पीएमडीएस), बीजामृत, जीवामतृ आिद का ÿयोग, िविवध 

फसल ÿणाली, ÿाकृितक खेती के बार ेम¤ जागłकता, पशुओ ंके रखरखाव, ÿाकृितक खेती के इनपुट 

तैयार करने या बीआरसी से ÿाकृितक खेती के इनपुट खरीदने, इनपुट तैयार करने के िलए űम और 

भंडारण कंटेनर खरीदना आिद जैस ेÿाकृितक खेती के िलए Öकìम म¤ 2 वषª तक ÿित वषª ÿित िकसान 

ÿित एकड़ 4,000 Łपये का उÂपादन आधाåरत ÿोÂसाहन का ÿावधान िकया गया है। ÿÂयेक िकसान 

ÿाकृितक खेती कì शŁुआत छोटे जोत वाले ±ेý म¤ कर सकता है और अिधकतम एक एकड़ ±ेý तक 

ÿाकृितक खेती के तहत सहायता के िलए पाý हो सकता है। कृिष सिखयŌ, िकसान माÖटर ÿिश±कŌ 

और कृिष ÿौīोिगकì ÿबंधन एज¤सी के िवÖतार कायªकताªओ ंĬारा ह§डहोिÐडंग सहायता के साथ 

िकसानŌ के िलए ÿाकृितक खेती के पैकेज पर Óयापक ÿिश±ण का ÿावधान है। 

(ख): पीकेवीवाई और एमओवीसीडीएनईआर ÖकìमŌ के तहत úामीण यवुाओ/ंिकसानŌ के बीच 

जागłकता बढ़ाने के िलए ÿिश±ण, ह§डहोिÐडंग, ÿचार, जागłकता कायªøम, फसलोपरांत 

रखरखाव और िवपणन म¤ सहायता जैसी कई पहल कì गई ह§। पीकेवीवाई के तहत, ÿिश±ण और 

±मता िनमाªण के िलए 3 साल के िलए 9,000 Łपये ÿित हे³टेयर कì दर स ेसहायता ÿदान कì जाती 

ह,ै जबिक एमओवीसीडीएनईआर योजना के तहत 3 वषŎ के िलए 10,000 Łपये ÿित हे³टेयर कì 

दर से सहायता ÿदान कì जाती है। माक¥ िटंग, āांिडंग, मूÐय संवधªन, ÿचार आिद के िलए 3 साल के 

िलए 4,500 Łपये ÿित हे³टेयर कì दर से सहायता ÿदान कì जाती ह,ै जबिक एमओवीसीडीएनईआर 

योजना के तहत माक¥ िटंग, āांिडंग और ÿचार कायªøम के िलए आवÔयकता आधाåरत सहायता ÿदान 

कì जाती है। 

राÕůीय जैिवक एवं ÿाकृितक खेती क¤ þ (एनसीओएनएफ) तथा गािजयाबाद, नागपुर, ब§गलोर, 

इंफाल और भवुनेĵर िÖथत इसके ±ेýीय जिैवक एवं ÿाकृितक खेती क¤ þ (आरसीओएनएफ) जैिवक 

एवं ÿाकृितक खेती पर िविभÆन एचआरडी ÿिश±ण और ऑनलाइन जागłकता अिभयान आयोिजत 
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कर रहे ह§। वषª 2023-24 के दौरान आरसीओएनएफ Ĭारा आयोिजत कायªøमŌ का राºयवार Êयौरा 

संलµन िववरण म¤ िदया गया है। 

भारतीय कृिष अनुसंधान पåरषद भी कृिष िव²ान क¤ þŌ के नेटवकª  के माÅयम से िकसानŌ को 

जैिवक खेती के बारे म¤ िशि±त करने के िलए ÿिश±ण, अिúम पंिĉ ÿदशªन, जागłकता कायªøम 

आिद आयोिजत करती है। 

(ग): वषª 2015-16 स,े एमओवीसीडीएनईआर के तहत, असम सिहत पूवō°र राºयŌ म¤ 2.19 लाख 

िकसानŌ को शािमल करते हòए 434 एफपीओ िवकिसत कर 2 लाख हे³टेयर ±ýे को जैिवक खेती के 

अंतगªत लाया गया है।  

अब तक, एमओवीसीडीएनईआर Öकìम के तहत 24,425 िकसानŌ को कवर करते हòए 23,501 

ह³ेटेयर ±ेý म¤ जैिवक खेती को बढ़ावा देने के िलए असम राºय को कुल 134.13 करोड़ Łपये कì 

सहायता ÿदान कì गई है। 

(घ): राजÖथान सरकार ने िसरोही और जालौर िजलŌ सिहत राजÖथान राºय म¤ पीकेवीवाई योजना 

के कायाªिÆवत होने कì सूचना दी है।  

पीकेवीवाई ³लÖटरŌ का िववरण नीचे िदया गया है:-  

िजला कलÖटरŌ कì सं´या ±ेý(ह.े) शािमल िकए गए िकसान 

िसरोही 125 2500 4963 

जालौर 245 4900 3442 
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िववरण 

वषª 2023-24 म¤ आयोिजत राºयवार ÿिश±ण (वाÖतिवक मोड) 

ø. सं. राºय का नाम 
2023-24 

आयोिजत कुल ÿिश±ण कायªøम लाभािÆवत ÓयिĉयŌ कì सं´या 

1.  आňं ÿदेश 1 27 

2.  असम 1 51 

3.  िबहार 2 76 

4.  छ°ीसगढ 1 51 

5.  गोवा 1 20 

6.  गजुरात 1 59 

7.  हåरयाणा 1 51 

8.  िहमाचल ÿदेश 5 144 

9.  जÌमू एवं कÔमीर 3 130 

10.  झारखंड 2 85 

11.  कनाªटक 14 556 

12.  केरल 8 190 

13.  मÅय ÿदेश 7 738 

14.  महाराÕů 13 465 

15.  मिणपरु 3 137 

16.  ओिडशा 13 601 

17.  पदुचुेरी 3 90 

18.  राजÖथान 2 100 
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19.  तिमलनाडु 12 900 

20.  तेलंगाना 2 72 

21.  िýपरुा 2 73 

22.  उ°र ÿदेश 10 853 

23.  उ°राखंड 1 50 

24.  पिĲम बगंाल 1 507 

 कुल योग 109 6026 

 

ąोत:- एनसीओएनएफ 

 

AGRICULTURAL LAND FOR SEZs 

249. SHRI B. MANICKAM TAGORE:  

 SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH:  

 SHRI ESWARASAMY K: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a) whether the Government has been acquiring agricultural land for the 

development of Special Economic Zones (SEZs) and multi-project SEZs in 

various parts of the States, if so, the details thereof along with the details of the 

impact of such land acquisition on local agriculture; 

(b) whether the Government assessed the adverse effects of SEZ 

development on agricultural productivity, particularly in rural areas and the 

manner in which such plan to mitigate any loss of agricultural land due to the 
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expansion of SEZs; 

(c) the details on the extent of rural-to-urban migration caused by the 

establishment of SEZs in adjoining cities and decreased agriculture production 

along with the details of steps taken by the Government to address this issue; 

(d) the other steps taken by the Government to check migration of rural 

people to adjoining cities; 

(e) the details of measures taken by the Government to ensure that the 

displacement of farmers due to SEZ development is adequately compensated, 

and the details of alternative livelihoods are being provided to those affected; 

and 

(f) whether there is any detailed record/data-base of different land occupied 

for SEZ and whether it was barren, waste, single crop or multi crop agriculture 

land, if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) to (f) Land for Special Economic Zones (SEZs) is acquired as per the policy 

and procedures of the respective State Governments. The Board of Approval for 

SEZs only considers those proposals, which have been duly recommended by 

the concerned State Government. However, the State Governments have been 

advised that in case of land acquisition for SEZs, first priority should be given to 

waste and barren land and if necessary single crop agricultural land could be 

acquired for the SEZs.  If perforce a portion of double cropped agricultural land 
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has to be acquired to meet the minimum area requirements, especially for multi-

product SEZs, the same should not exceed 10% of the total land required for the 

SEZ.  Development of an SEZ creates better employment opportunities for the 

domestic people including local communities of the locality and adjoining areas.  

 

 

APPRENTICESHIP PROGRAMMES BY CPSUs IN JHARKHAND 

250. SHRI DULU MAHATO: 

Will the Minister of HEAVY INDUSTRIES be pleased to state: 

(a) whether Central Public Sector Undertakings (CPSUs) within the State of 

Jharkhand have conducted any apprenticeship programmes; 

(b) if not, the reasons therefor; 

(c) the details of total number of enrollments made during the last 10 years, 

CPSU-wise and years-wise; 

(d) if so, the number of such apprentices employed, if any, in each CPSU during 

the last five years, year-wise; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a) and (b): Ministry of Heavy Industries has only one CPSU in state of 

Jharkhand i.e. Heavy Engineering Corporation Limited and has been conducting 

apprenticeship programmes.  
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(c): Year wise enrolments made during the last 10 years by Heavy Engineering 

Corporation Limited is given in the enclosed Statement. 

(d) and (e): No apprentices were employed during the last five years as company 

is having financial constraints.  

STATEMENT  

Year wise enrolments made during the last 10 years by Heavy 
Engineering Corporation Limited 

Name of the CPSU Year Apprenticeship Training 

Scheme (ATS) 

National Apprenticeship 

Training Scheme (NATS) 

Heavy Engineering 

Corporation (HEC) 

2015-16 149 0 

2016-17 68 84 

2017-18 148 50 

2018-19 176 142 

2019-20 180 0 

2020-21 180 125 

2021-22* 0 0 

2022-23 0 0 

2023-24 0 0 

2024-25 0 0 
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*         No such program was carried out since 2021-22 due to financial constraints 

of the Company. 

 

IMPLEMENTATION OF THE AHIDF 

251. DR. AMOL RAMSING KOLHE: 

SHRI BHASKAR MURLIDHAR BHAGARE: 

SHRI SANJAY DINA PATIL: 

SHRIMATI SUPRIYA SULE: 

PROF. VARSHA EKNATH GAIKWAD: 

SHRI BAJRANG MANOHAR SONWANE: 

SHRI NILESH DNYANDEV LANKE: 

SHRI DHAIRYASHEEL RAJSINH MOHITE- PATIL: 

SHRI AMAR SHARADRAO KALE: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND 

DAIRYING be pleased to state. 

(a) The current status of the implementation of the Animal Husbandry 

Infrastructure Development Fund (AHIDF) in the country, State-wise 

including Maharashtra; 

(b) The manner in which the AHIDF has benefited small and marginal livestock 

farmers in the country; 
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(c) Whether scheme has helped increase income or create employment 

opportunities for farmers and if so, the details thereof; 

(d) The level of private sector participation in the AHIDF; 

(e) the safeguards implemented to prevent exploitation of small-scale farmers 

by private players and the number of dairy, meat processing and value-

addition infrastructure units established under the AHIDF so far in the State 

of Maharashtra; 

(f) Whether AHIDF has contributed to improving livestock health and productivity 

and if so, the specific outcomes achieved; 

(g) The role of modern technology in the projects funded under the AHIDF; 

(h) Whether the Government has taken steps to promote digital solutions and 

innovations in animal husbandry infrastructure and if so, the details thereof; 

and 

(i) Whether the Government has introduced any provisions under the AHIDF to 

support startups and young entrepreneurs in the animal husbandry sector 

and if so, the details thereof? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 

ALIAS LALAN SINGH): 

(a) The current status of the implementation of the Animal Husbandry 

Infrastructure Development Fund (AHIDF) scheme in the Country, State-wise 

including Maharashtra may be seen at the enclosed Statement-I. 
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(b) The Animal Husbandry Infrastructure Development Fund (AHIDF) scheme 

has significantly benefited small and marginal farmers across various sectors, 

contributing to their economic empowerment and improved livelihoods. It is 

helping in creating better marketing infrastructure for the livestock products 

produced by the farmers, ensuring better quality, and providing access to the 

processing facilities for value addition benefiting the farmers for getting 

remunerative prices. Farmers/ entrepreneurs have been able to move from 

unorganized market to organized market. 

Individuals, Private companies, cooperatives, section 8 companies, MSMEs and 

Farmer Producer Organizations (FPOs) are eligible to avail the benefits of the 

Scheme. After merger of the AHIDF with the Dairy Infrastructure Development 

Fund(DIDF), the Dairy Cooperatives and dairy farmers have also been included 

thus availing benefits under the scheme. Under AHIDF, 131 Animal Feed Plants 

(for Poultry and Cattle) with a production capacity of 85.95 lakh metric tonnes 

per annum have been approved. This initiative will provide farmers with 

affordable, high-quality, and balanced feed and fodder, thereby enhancing 

health, productivity, and income from the farmers. 

(c) Yes, the scheme has helped directly in generating employment for 60,000 

people and indirectly 2,60,000 farmers have been benefited. Further, by 

providing access to improved infrastructure, technology, and markets, AHIDF 

has enabled farmers to increase their production and productivity. This has led 

to higher income for farmers, as they are able to produce good quality products 
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and sell their products at better prices. So far, the total 366 projects have been 

approved with the cost of Rs 10367.90 crores under AHIDF. 

(d) So far, under the Animal Husbandry Infrastructure Development Fund 

(AHIDF)scheme, 366 projects have been approved for interest subvention out of 

the total 541 sanctioned projects. Out of the approved projects,160 projects have 

been taken by private companies contributing 43% of the total approved projects. 

Additionally, projects of 8 Cooperatives, 5 FPOs, 39 individuals, 153 MSMEs, 

and 1 section 8 company have also been approved. 

(e) The merger of the Animal Husbandry Infrastructure Development Fund 

(AHIDF) with the Dairy Infrastructure Development Fund (DIDF) has made dairy 

cooperatives eligible entities under the scheme. This has ensured that small- 

livestock farmers receive benefits through cooperative structures, which are 

designed to support equitable access and prevent exploitation by private 

players. Additionally, Farmer Producer Organizations (FPOs) are also 

recognized as eligible entities under the scheme, thereby empowering small-

scale farmers by providing collective access to financial assistance. The 

numbers of dairy value addition infrastructure units and other categories 

established under the AHIDF so far, in the State of Maharashtra is given in the 

enclosed Statement – II. 

(f) Primarily, the Department of Animal Husbandry and Dairying is implementing 

a Livestock Health, and Disease Control Scheme to improve the animal health 

by way of implementation of prophylactic vaccination programme against various 
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diseases of livestock and poultry, disease surveillance and strengthening of 

veterinary infrastructure. 

Additionally, The AHIDF scheme aims to strengthen the infrastructure of 

veterinary drugs and vaccines through establishment of 3 projects, producing 90 

Lakhs Boluses, 400 Lakh No of Tablets, 60,000 Kg powder and 2.75 Lakh of 

liquid veterinary drugs and medicines 70 Lakhs Vials, and 3 Crores Injections.  

Also, by providing the balanced ration the health and productivity is improved 

which is ensured by the scheme as, 131 projects with the capacity of 85.95 Lakh 

metric tonnes per annum has been approvedunder AHIDF 

For ensuring the better germplasm of Livestock and Poultry, 77 projects of breed 

improvement (Poultry), and breed multiplication farms (Cattle, Sheep, Goat, Pig) 

have been approved under AHIDF 

(g) and (h)As far as modern technology, digital solutions, and innovations in 

Animal Husbandry Infrastructure are concerned, the AHIDF scheme 

encompasses projects for establishing technologically assisted breed 

multiplication farms, modern dairy processing units, meat processing facilities, 

animal feed plants, veterinary drug and vaccine production units, and animal 

waste-to-wealth management systems. The adoption of innovative technologies 

and digitization in these units is revolutionizing the sector, particularly through 

environmentally controlled poultry farms and advanced livestock breeding units. 

Technologies such as automated feeding systems and smart sensors are 
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enhancing efficiency and productivity, while waste management technologies 

are contributing to sustainability.  

Also, National Digital Livestock Mission an initiative by the Department to create 

digital platform for the livestock sector which will improve productivity, Disease 

control and traceability of animals 

(i)The Start-ups and young entrepreneurs can avail the Animal Husbandry 

Infrastructure Development Fund (AHIDF) scheme under any of the eligible 

entities as Individuals, Private companies, section 8 companies, MSME, Farmer 

Producer’s organization (FPOs) and Dairy Cooperatives. 

 

 

STATEMENT-I 

The current status of the implementation of the Animal Husbandry 
Infrastructure Development Fund (AHIDF) scheme in the Country, State-
wise including Maharashtra.  

S No State Name Approved 

Projects 

Project Cost 

(In Crores) 

Term Loan 

(In Crores) 

Interest Subvention 

Released (In Crores) 

1 Maharashtra 63 1836.18 1292.20 39.76 

2 West Bengal 31 492.58 328.42 9.67 

3 Uttar Pradesh 30 776.00 481.36 19.60 

4 Tamil Nadu 29 1294.62 841.95 33.90 

5 Karnataka 26 741.16 466.55 22.92 

6 Punjab 26 547.40 329.67 9.87 

7 Haryana 22 484.29 275.70 11.44 
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8 Madhya Pradesh 18 712.32 474.51 19.90 

9 Andhra Pradesh 17 260.29 145.06 4.92 

10 Rajasthan 17 256.25 168.58 4.24 

11 Telangana 17 959.87 661.99 29.34 

12 Gujarat 16 944.53 746.92 17.67 

13 Odisha 13 211.18 139.88 2.51 

14 Jharkhand 8 145.48 104.40 4.61 

15 Assam 7 91.37 45.14 1.99 

16 Chhattisgarh 7 240.02 191.00 4.83 

17 Bihar 5 195.66 124.35 10.60 

18 Himachal Pradesh 5 63.01 37.03 0.12 

19 Jammu& Kashmir 3 4.17 2.60 0.02 

20 Kerala 3 11.87 8.60 0.22 

21 Uttarakhand 2 95.12 76.00 2.51 

22 Puducherry 1 4.55 2.50 0.00 

Grand Total 366 10367.94 6944.41 250.66 

 

 

STATEMENT-II 

The number of dairy and value addition infrastructure units established 
under the AHIDF in the State of Maharashtra:  

S 

No Category of Infrastructure 

Completed 

Projects 

1 Dairy Processing & Value Addition 21 
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 2. 

Breed improvement technology and breed 

multiplication farms 5 

3.  Animal feed plants (Cattle and Poultry feed) 15 

   4. 

Setting up of Veterinary vaccine and drug 

production Facilities 1 

Grand Total 42 

 

 

 

भारतपोल पोटªल 

252.  ®ी ÿभुभाई नागरभाई वसाबाः 

®ी योगेÆþ चांदोिलयाः 

®ी शंकर लालवानी 

®ी ÿदीप कुमार िसहंः 

®ी िवजय बघेलः 

®ी िवĵĵेर हेगड़े कागेरीः 

®ी पी.सी. मोहनः 

®ी पी.पी. चौधरीः 

®ी सुखिजंदर िसहं रधंावाः 

®ी कोटा ®ीिनवास पूजारीः 

®ी तािपर गावः 

®ी खगेन ममुुªः 

®ी बलभþ माझीः 
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®ीमती कृित देवी देबबमªनः 

®ी तेजÖवी सूयाªः 

®ी रवीÆþ शु³ला उफª  रिव िकशनः 

®ी भतृªहåर महताबः 

डॉ. भोला िसहंः 

³या गृह मýंी यह बताने कì कृपा कर¤गे िकः 

(क)  साइबर अपराध कì िशकायते दजª करने के िलए हाल ही म¤ बनाये गए/ शłु िकए गए ऑनलाइन 

पोटªल का Êयौरा ³या है;  

(ख)  ³या सरकार के पास भारतपोल पोटªल कì ±मताओ ंको आपरािधक जांच से परे अंतराªÕůीय 

सहयोग, आतंकवाद-रोधी, साइबर सरु±ा और िव°ीय धोखाधड़ी का पता लगाने जैसे कायō म¤ 

शािमल करने सÌबÆधी कोई ÿÖताव/योजना है और यिद हां, तो तÂसंबंधी Êयौरा ³या है;  

(ग) वतªमान म¤ भारतपोल ÿणाली का उपयोग कर रहे/ इसम¤ समेिकत िकये गए राºय/ संघ राºय±ेýŌ 

और क¤ þीय कानून ÿवतªन एज¤िसयŌ का Êयौरा ³या है;  

(घ) पोटªल का इĶतम उपयोग सुिनिĲत करने के िलए पुिलस बलŌ और जांच और कानून ÿवतªन 

एज¤िसयŌ को ÿदान िकए जा रहे/कायाªिÆवत िकये जा रहे तकनीकì ÿिश±ण/±मता िनमाªण कायªøमŌ 

का Êयौरा ³या है; और  

(ङ) ³या पोटªल से अपराध समाधान दरŌ और आपरािधक जांच म¤ अंतराªÕůीय सहयोग म¤ उलेखनीय 

सधुार हòआ है और यिद हां, तो तÂसंबंधी Êयौरा ³या है?  

गृह मýंालय म¤ राºय मýंी (®ी िनÂयानदं राय): 

               (क) स े (ड) : क¤ þीय गहृ मýंी ®ी अिमत शाह Ĭारा 07.01.2025 को भारतपोल पोटªल लॉÆच िकया 

गया था। इस पोटªल के मॉड्यूल अंतरराÕůीय संगिठत अपराध, नशीले पदाथŎ के ÿवािसयŌ 

और हिथयारŌ कì तÖकरी, संगिठत साइबर अपराध, आिथªक धोखाधड़ी, बाल पोनōúाफì, 

आतंकवाद और अÆय से संबंिधत आपरािधक मामलŌ म¤ िवदेशी कानून ÿवतªन एज¤िसयŌ से 
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सहायता ÿाĮ करने म¤ भारतीय कानून ÿवतªन एज¤िसयŌ को सहायता ÿदान करते हैl वतªमान 

म¤, भारतपोल पोटªल म¤ िनÌनिलिखत पांच मॉड्यूल ह§:  

(1) कने³ट मॉड्यूल: यह सीबीआई को भारत म¤ इंटरपोल के िलए राÕůीय क¤ þीय Êयूरो के łप 

म¤ भारत म¤ सभी कानून ÿवतªन अिधकाåरयŌ के साथ एक ही मंच पर जोड़ता है।  

 (2) āॉडकाÖट मॉड्यूल: िवदेशŌ Ĭारा साझा कì गई सहायता या आपरािधक खिुफया 

जानकारी के िलए िवदेशŌ से अनुरोध भारतीय कानून ÿवतªन एज¤िसयŌ को कारªवाई या 

जानकारी के िलए ÿेिषत िकए जा सकते ह§।  

(3) इंटरपोल संदभª मॉड्यूल: यह िवदेशŌ म¤ जांच के िलए भारतीय कानून ÿवतªन एज¤िसयŌ को 

इंटरपोल चैनलŌ के माÅयम से तेजी से अंतराªÕůीय सहायता कì सिुवधा ÿदान करता है।  

(4) इंटरपोल नोिटस मॉड्यूल: यह भारतीय कानून ÿवतªन एज¤िसयŌ को इंटरपोल नोिटस के 

अनरुोधŌ के तेज, सरुि±त और संरिचत ÿसारण कì सिुवधा ÿदान करता है।  

(5) संसाधन मॉड्यूल: यह ÿासंिगक दÖतावेजŌ और ±मता िनमाªण संसाधनŌ तक पहòंच ÿदान 

करता है। 

भारतपोल पोटªल के कन³ेट मॉड्यूल के माÅयम से, सभी राºयŌ/संघ राºय±ýेŌ और क¤ þीय 

कानून ÿवतªन एज¤िसयŌ के इंटरपोल संपकª  अिधकारी (आईएलओ) सीबीआई से जड़ेु हòए ह§ 

और राºयŌ/संघ राºय±ेýŌ के सभी यूिनट अिधकारी (यूओ) क¤ þीय कानून ÿवतªन एज¤िसयां 

संबंिधत आईएलओ से जुड़ी हòई ह§।  वतªमान म¤, इस पोटªल के माÅयम से, 51 कानून ÿवतªन 

एज¤िसयां (Êयौरा संलµन िववरण म¤ िदया गया है ) और िविभÆन कानून ÿवतªन एज¤िसयŌ के 500 

से अिधक यूिनट कायाªलय जुड़े हòए ह§। 

अंतराªÕůीय पिुलस सहयोग और भारतपोल पोटªल पर सभी इंटरपोल संपकª  अिधकाåरयŌ 

(आईएलओ) के िलए 07.01.2025 (दोपहर) को सीबीआई मु́ यालय म¤ एक ÿिश±ण सý 

आयोिजत िकया गया था।  कानून ÿवतªन एज¤िसयŌ कì ±मता के िलए आने वाले महीनŌ म¤ 
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पोटªल के उपयोग के संबंध म¤ Óयिĉगत ÿिश±ण पाठ्यøम िनधाªåरत िकया जा रहा ह।ै  

गािजयाबाद म¤ सीबीआई अकादमी इस पोटªल के बारे म¤ जागłकता पैदा करने और कानून 

ÿवतªन एज¤िसयŌ के बीच इसके ÿभावी उपयोग के िलए ÿिश±ण कायªøम भी आयोिजत कर 

रही है।  

भारतपोल पोटªल ने इंटरपोल नोिटसŌ के ÿकाशन और इंटरपोल संदभŎ के माÅयम स े

आपरािधक मामलŌ म¤ सहायता के अनुरोध के िलए राºयŌ/संघ राºय-±ेýŌ और क¤ þीय कानून 

ÿवतªन एज¤िसयŌ से अनुरोध ÿाĮ करना शłु कर िदया है।  07.01.2025 को पोटªल के शुभारभं 

के बाद से इस पोटªल के माÅयम से कानून ÿवतªन एज¤िसयŌ से इंटरपोल नोिटस के ÿकाशन के 

िलए सोलह (16) अनरुोध ÿाĮ हòए ह§ और िवदेशी कानून ÿवतªन एज¤िसयŌ से सहायता मांगने 

वाले आठ (08) इंटरपोल संदभª ÿाĮ हòए ह§।  भारतीय कानून ÿवतªन एज¤िसयŌ से सहायता 

मांगने वाले िवदेशŌ से ÿाĮ तीस (30) अंतराªÕůीय संदभŎ को इस पोटªल के माÅयम से अúेिषत 

िकया गया है। 

िववरण   

भारतपोल से जुड़े  इंटरपोल सपंकª  अिधकारी (आईएलओ)  कì सूची 

øमसं. राºय 

1 क¤ þीय जांच Êयूरो 

2 लĥाख पिुलस 

3 झारखंड पिुलस 

4 असम पिुलस 

5 तेलंगाना पिुलस 
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6 गोवा पुिलस 

7 कोलकाता पुिलस 

8 गुजरात पिुलस 

9 ÿवतªन िनदेशालय 

10 राजÖथान पिुलस 

11 एन.सी.आर.बी. 

12 पंजाब पिुलस 

13 ओिडशा पुिलस 

14 मÅय ÿदेश पुिलस 

15 आňं ÿदेश पुिलस 

16 िदÐली पिुलस 

17 मेघालय पिुलस 

18 छ°ीसगढ़ 

19 हåरयाणा 

20 क¤ þीय ÿÂय± कर बोडª (सी.बी.डी.टी.) 

21 केरल पिुलस 

22 िýपरुा पिुलस 

23 महाराÕů पिुलस 

24 जÌमू और कÔमीर पिुलस 
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25 चंडीगढ़ पुिलस 

26 अंडमान और िनकोबार पिुलस 

27 कनाªटक पुिलस 

28 मिणपरु पुिलस 

29 राजÖव आसूचना िनदेशालय 

 

 30 सरदार वÐलभ भाई पटेल राÕůीय पिुलस अकादमी (एसवीपीएनपीए) 

31 एम.ए.सी., इंटेिलज¤स Êयूरो, गहृ मýंालय 

32 आÿवासन Êयूरो मु́ यालय,नई िदÐली 

33 सी.आई.एस.एफ. 

34 तटर±क बल  

35 आई.टी.बी.पी. 

36 उ°राखंड पिुलस 

37 भारतीय साइबर øाइम समÆवय केÆþ (आई4सी) 

38 मुंबई पुिलस 

39 उ°र ÿदेश पिुलस 

40 नागाल§ड पिुलस 
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41 राÕůीय जांच एज¤सी 

42 िहमाचल ÿदेश पुिलस 

43 अŁणाचल ÿदेश पिुलस 

44 पिĲम बंगाल पिुलस 

45 िसि³कम पिुलस 

46 रेलवे सरु±ा बल 

47 सशľ सीमा बल 

48 सीमा सरु±ा बल 

49 राÕůीय सुर±ा गाडª 

50 िबहार पिुलस 

51 भारतीय परुातÂव सव¥±ण 

 

 

TEXTILE EXPORTS 

253. SHRI C.N. ANNADURAI:  

        SHRI NAVASKANI K.:  

        SHRI G. SELVAM: 

Will the Minister of TEXTILES be pleased to state : 
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(a) the details of India's textile export performance during the last five years 

including major categories like cotton, synthetic fibers and ready-made 

garments;  

(b) whether the Government has formulated any policy/strategy for export of 

Indian textile product in the next three years and if so, the details thereof;  

(c) the contribution of State of Tamil Nadu in the overall textile export from the 

country during each of the last three years and the current year;  

(d) whether Tamil Nadu has many textile industries and factories;  

(e) if so, whether the Government proposes to or has any proposal to help these 

textile industries by giving some financial incentives to boost exports; and  

(f) the steps taken by the Government to enhance the production and 

competitiveness of Indian textile industry? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; 

AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 

PABITRA MARGHERITA): 

(a):  Details of India’s textile export performance during the last five years 

including major categories like cotton, synthetic fibers and ready-made 

garments are as under: 

                                                                                                             

VALUE IN USD MILLION 

Commodity 

FY 

2019-2020 

FY 

2020-2021 

FY 

2021-2022 

FY 

2022-2023 

FY 

2023-2024 

Apr-
Nov 
2024 

Readymade Garment 15,488 12,272 16,015 16,191 14,532 9,854 
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Cotton Textiles 10,263 11,128 17,166 11,085 12,258 7,978 

Man-made textiles 5,324 4,180 6,294 5,412 5,081 3,481 

Wool & Woolen textiles 181 109 166 205 192 107 

Silk Products 72 76 109 95 119 114 

Handloom Products 319 223 269 183 140 95 

Carpets 1,373 1,491 1,790 1,366 1,395 1,015 

Jute Products 357 397 537 462 353 256 

Total Textile & Apparel 33,379 29,877 42,347 34,997 34,072 22,900 

Handicrafts 1,798 1,708 2,088 1,689 1,802 1,165 

Total T&A including 
Handicrafts 35,177 31,585 44,435 36,686 35,874 24,064 

Source: DGCIS, Provisional Data (Rounded Off)  

(b): The Government is implementing various schemes/initiatives to promote 

Indian textiles sector and enhance its competitiveness. The major 

schemes/initiatives include PM Mega Integrated Textile Regions and Apparel (PM 

MITRA) Parks Scheme to create a modern, integrated, world class textile 

infrastructure; Production Linked Incentive (PLI) Scheme focusing on MMF Fabric, 

MMF Apparel and Technical Textiles to boost large scale manufacturing and 

enhancing competitiveness; National Technical Textiles Mission focusing on 

Research Innovation & Development, Promotion and Market Development; 

SAMARTH – Scheme for Capacity Building in Textile Sector with the objective 

providing demand driven, placement oriented, skilling program; Silk Samagra-2 for 

comprehensive development of sericulture value chain; National Handloom 

Development Program for end to end support for handloom sector. Ministry of 

Textiles is also implementing National Handicrafts Development Programme and 
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Comprehensive Handicrafts Cluster Development Scheme for promotion of 

handicrafts. To strengthen textile value chains and policy frameworks, Central 

Government has constituted Textile Advisory Groups (TAG), for Man Made Fibre 

and cotton. 

Ministry has supported Export Promotion Councils/Associations in 

organizing a Global Mega Textile Event i.e. BHARAT TEX 2024 in February, 2024 

and is also supporting same event i.e. BHARAT TEX 2025 scheduled in February, 

2025 to showcase the strength of the Indian textiles value chain, highlighting the 

latest progress/ innovations in textile & fashion Industry and positioning India as 

the most preferred destination for sourcing and investment in textile sector. 

 (c) and (d): Details of textile and apparel (including handicrafts) export of Tamil 

Nadu during last 3 years and current year are as under: 

                                                                                                      Value in USD Million 

  FY: 2021-22 FY: 2022-23 FY: 2023-24 APR-NOV 2024 

Tamil Nadu Export 8,714 8,009 7,172 5,243 

India's Export to World 44,435 36,686 35,874 24,064 

% Share  19.6% 21.8% 20.0% 21.8% 

Source: DGCIS, Provisional Data (Rounded Off) 

Number of textile factories in the state of Tamil Nadu is as below: - 

S.NO Textile Segment Number of 
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  Factories  

1 Spinning,  Weaving & Finishing of Textiles 4,635 

2 Manufacture of Knitted & Crocheted apparel 3,871 

3 Manufacture of  Other Textiles 1,834 

4 Manufacture of Wearing Apparel, except fur apparel 1,093 

5 Manufacture of Man-Made Fibres 58 

6 Total 11,491 

            Source : Annual Survey of Industries 2022-23 Vol. I, National Statistics 

Office, Ministry of                Statistics & Programme Implementation. 

(e) and (f): The facilitative role of Government as regards the textile industry 

comprise steps to enable access to raw materials, competitive access to markets 

and support at production process to make the production qualitatively and 

quantitatively competitive etc.  

(i) The incentive schemes for credit flow for technology upgradation in Textile 

value chains has been the flagship scheme of Government of India. The scheme 

since 2016 is MSME focused and has enabled credit flow to more than 12,925 

units including units in Tamil Nadu.  

(ii) SAMARTH scheme is being implemented to enable strengthening of skills 

under which so far 3.46 lakh beneficiaries have been imparted skill development, 

out of which 73,629 beneficiaries received skill training in Tamil Nadu.  R&D 

scheme was implemented to support Research and Innovation with involvement 

of the Textile Research Associations.  
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(iii) Infra structure elements to integrate Manufacturing capacities are being 

envisaged through mega initiative of PM Mega Integrated Textiles Regions and 

Apparel (PM MITRA) parks aligning with state governments. 7 PM MITRA parks 

have selected under the Scheme including one from Tamil Nadu.  

(iv) Production Linked Scheme (PLI) scheme is to promote production potential 

of MMF Fabrics, MMF Apparel and products of Technical Textiles. Nine (09) 

participant companies under the Scheme have set up their units in Tamil Nadu 

under PLI Scheme. 

(v) The International Connect for Cotton is being strengthened by branding of 

Indian cotton in addition to close engagements with the international cotton 

community through the International Cotton Advisory Committee, the UN 

recognized entity of Cotton producing, cotton consuming nations and trade. 

 (vi) For Positioning India as the sourcing destination for goods across value 

chains, BHARAT TEX 2024 is envisaged since 2024 which enables showcasing 

of our strengths.  Tamil Nadu had participated in an effective way in BHARAT 

TEX 2024 and continues to be actively involved in BHARAT TEX 2025 through 

extensive participation.  

 

BBSSL PRODUCTS 

254 SHRI DINESHBHAI MAKWANA:  

SHRI BHARTRUHARI MAHTAB:  

SHRI VISHWESHWAR HEGDE KAGERI:  

SHRI ALOK SHARMA:  
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SHRI MAHESH KASHYAP:  

Will the Minister of COOPERATION be pleased to state: 

(a) whether there are any ongoing or planned collaborations with agriculture 

research institutions to develop high-yield, disease-resistant seed 

varieties; 

(b) if so, the details thereof; and 

(c) the manner in which the Government plan to address competition from 

private seed companies while promoting Bhartiya Beej Sahakari Samiti 

Limited (BBSSL)'s product? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 

(SHRI AMIT SHAH): 

(a)and(b): Yes, sir, as part of ongoing and planned collaborations with agriculture 

research institutions to develop high-yield, disease-resistant seed varieties, 

BBSSL has signed Memorandum of Agreements/Memorandum of 

Understandings with following leading research organizations for receiving 

genetically high potential good quality breeder seeds of various crops and 

varieties for further multiplication of Foundation and Breeder Seed:  

 

1. ICAR-Indian Agriculture Research Institute (IARI), New Delhi:  

2. Punjab Agriculture University, Ludhiana (PAU), Punjab  

3. ICAR-Indian Institute of Maize Research (IIMR), Ludhiana, Punjab  
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4. ICAR-Indian Institute of Millet Research (IIMR), Hyderabad, 

Telangana.  

5. G.B. Pant University of Agriculture & Technology, Pantnagar, 

Uttarakhand  

6. Zonal Technology Management & Business Planning and 

Development Unit IARI, PUSA, New Delhi.  

Further, BBSSL is in dialogue with following national and international research 

organizations, seeking their support in development of high-yielding, disease-

resistant, and trait-specific varieties/hybrids in some of the targeted crops 

suitable for Indian Agriculture conditions: 

1. International Crops Research Institute for the Semi-Arid Tropics, 

Hyderabad  

2. International Rice Research Institute (IRRI), Varanasi  

3. Indian Grass and Fodder Research Institute (IGFRI), Jhansi  

4. Indian Institute of Vegetable Research (IIVR), Varanasi  

5. Indian Institute of Pulse Research (IIPR), Kanpur  

6. World Vegetable Centre, AVRDC, Thailand  

7. Suwan Farm, (National Corn and Sorghum Research Center), Kasetsart 

University, Thailand  

8. Weerachai Seeds, officially known as WS Seeds (Thailand)  

(c): In India less than 50% farmers use quality seeds and the rest of the farmers 

are dependent on Farm Saved Seeds (FSS). To reduce this gap of more than 

50%, BBSSL envisages to carry out all activities viz production, testing, 
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certification, procurement, processing, storage, branding, labelling and 

packaging of two generations of seeds i.e., foundation and certified through the 

network of the cooperatives. The breeder seeds will be sourced from Public 

Sector Research Organizations and International Research Institutes i.e., 

ICRISAT, IRRI, CIMMYT etc. To realize its objective, BBSSL will leverage 

various schemes and policies of different Ministries/Departments of the 

Government of India in a focused manner through ‘Whole of the Government 

Approach’. As such, BBSSL will focus on timely availability of authentic quality 

seeds to the farmers in brand name ‘Bharat Beej’ through all available marketing 

channels including private.  

 

ISSUES OF LOCAL BODY REPRESENTATIVES  

255.   SHRI MADDILA GURUMOORTHY:   

Will the Minister of PANCHAYATI RAJ be pleased to state:  

(a) whether the Union Government is aware of the issues concerning local 

body representatives, particularly Mandal Praja Parishads (MPPs), and 

Sarpanchs, losing their powers in Andhra Pradesh, if so, the details thereof;   

(b) whether any instances have been reported where development works 

are being initiated in local bodies without the necessary resolutions or 

without notifying the local representatives;  

(c) the steps taken by the Ministry to ensure the proper functioning and 

authority of local body representatives in accordance with democratic 

principles and Panchayati Raj regulations; and   
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(d) whether any directives have been issued by the Union Government to 

the Andhra Pradesh Government to address this issue and restore the 

powers of local representatives? 

THE MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL 

HUSBANDRY AND DAIRYING; AND MINISTER OF STATE IN THE MINISTRY 

OF PANCHAYATI RAJ (PROF. S. P. SINGH BAGHEL):  

(a) to (d) “Panchayat”, being “Local Government”, is a State subject and part of 

State List of Seventh Schedule of the Constitution of India. Panchayats are set 

up and operate through the respective State Panchayati Raj Acts which may 

vary from State to State, subject to the provisions of the Constitution. Article 

243G of the Constitution empowers the Legislature of a State to make 

provisions, by law, for the devolution of power and responsibilities upon 

Panchayat at appropriate level, subject to such conditions as may be specified, 

with respect to the preparation of plans for economic development and social 

justice and implementation of schemes for economic development and social 

justice as may be entrusted to them including those in relation to matters 

included in the Eleventh Schedule to the Constitution. The State legislatures are 

to consider the 29 subjects illustratively set out in the Eleventh Schedule for 

devolution of power and responsibilities upon Panchayats. The performance of 

the Panchayats depends on the extent of powers and resources devolved to 

them by the States concerned, which varies across States.  

However, the Ministry of Panchayati Raj reviews performance of 

Panchayats, from time to time, through studies, review meetings, field visits, 
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video conferencing, Information Technology applications, Common Review 

Missions etc. This Ministry holds extensive exercise of capacity building of 

Elected Representatives of Panchayats, through the scheme of Rashtriya Gram 

Swaraj Abhiyan. This Ministry focuses on developing the capacity of Elected 

Representatives of Panchayats to enable them to function effectively in Gram 

Panchayats and properly discharge their leadership roles. The Ministry of 

Panchayati Raj also provides e-GramSWARAJ portal for facilitating all the 

Panchayats to formulate and upload their plans for utilization of grants under the 

Central Finance Commission each year. These plans, duly approved by the 

Panchayats, are monitored at each stage of implementation through the system 

generated vouchers, geo-tagging and responsibilities assigned to Panchayat 

Pradhan and Panchayat Secretary.  

The Govt. of Andhra Pradesh has informed that no such instance, where 

development works are being initiated in local bodies without the necessary 

resolutions or without notifying the local representatives, has been reported in 

the State. Further, no such instance has been reported in the Ministry of 

Panchayati Raj.   

  

 

PROJECTS UNDER AGRICULTURE INFRASTRUCTURE FUND 

256.     SHRI BALASHOWRY VALLABHANENI:  

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 
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(a) the details of projects identified and approved for providing support under 

Agriculture Infrastructure Fund (AIF) in the State of Andhra Pradesh; 

(b) whether interest is charged at 3% or 7% on the projects under AIF; 

(c) whether it is true that AIF aims to disburse Rs. 1 lakh crores between 2020-

21 and 2025-26 but only Rs. 51,783 crores have been sanctioned as of 

November, 2024 and there is only one financial year left; 

(d) whether the sanctioned amount of Rs. 51,783 crores have been released to 

the applicants; 

(e) if not, the details of fund so far released by the financial institutions; 

(f) the manner in which the Government is planning to release the remaining Rs. 

48,000 plus crores to achieve the goal at the end of next financial year; and 

(g) the status of implementation of AIF in Andhra Pradesh, district-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (g): With an objective to address the existing gaps in post-harvest 

management infrastructure in the country, the flagship scheme of Agriculture 

Infrastructure Fund (AIF) was launched in 2020-21 to strengthen the 

infrastructure in the country through creation of farm gate storage and logistics 

infrastructure to enable farmers to store and preserve their farm produce 

properly and sell them in the market at better price with reduced post-harvest 

losses and lesser number of intermediaries. Improved post-harvest 
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management infrastructure like warehouses, Cold stores, sorting and grading 

units, ripening chambers etc will allow farmers to sell directly to a larger base of 

consumers and hence, increase value realization for the farmers. This will 

improve the overall income of farmers.  As on 26.01.2025, Rs. 56334 Crores 

have been sanctioned for 92393 projects under AIF, out of this total sanctioned 

amount, ₹41996 crores are covered under scheme benefits. These sanctioned 

projects have mobilized an investment of Rs.91856 crores in agriculture sector. 

In state of Andhra Pradesh, ₹2819 cr (Including Rs. 924 in principle 

sanctions for PACS by NABARD) have been sanctioned for 2686 projects under 

AIF. The total project cost for these sanctioned projects is ₹4124 crore. The 

district- wise details of projects identified and approved for providing support 

under Agriculture Infrastructure Fund (AIF) in the State of Andhra Pradesh is 

given in the enclosed Statement. 

(b): As per the MoU signed by The Department with the Banks and other 

lending institutions, Interest rate on AIF loans should not exceed the cap fixed at 

9% per annum. Again, all loans under this financing facility will have interest 

subvention of 3% per annum up to a limit of ₹ 2 crore. This subvention will be 

available for a maximum period of 7 years. In case of loans beyond ₹ 2 crore, 

then interest subvention will be limited up to ₹ 2 crore. 

(c) to (e): Yes, Sir. As on 26.01.2025, Rs. 56334 Crores have been 

sanctioned to applicants for 92393 projects under AIF which leaves an amount 

of Rs 43,666 crore remain to be sanctioned by the lending institutions by 2025-

26. 
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(f): To achieve the ambitious target of ₹1 lakh crore within the deadline, a 

series of strategic initiatives have been undertaken. The Union Cabinet has 

approved the progressive expansion of the Agriculture Infrastructure Fund (AIF). 

Key measures include allowing viable community farming assets for all eligible 

beneficiaries, including secondary processing projects integrated with primary 

processing in eligible activities, and converging AIF with PM-KUSUM 

Component-A. Additionally, NABSanrakshan is also included in scheme to 

extend credit guarantee support to FPOs. The recently concluded annual 

Bankers' Conclave on 23.01.2025 at NABARD, Mumbai brought together top 

executives from banks and financial institutions to strengthen commitment and 

accelerate approvals. Additionally, multiple state-level conclaves are being 

planned over the coming months to engage regional stakeholders, address 

challenges, and enhance outreach. Regular interaction with AIF Nodal Officers 

of banks and state governments is being conducted to boost awareness, 

streamline processes, and promote the AIF initiative effectively. These efforts 

aim to create momentum, ensure timely sanctions, and drive funding toward the 

₹1 lakh crore target. 

STATEMENT 

The district- wise details of projects identified and approved for providing 
support under Agriculture Infrastructure Fund (AIF) in the State of Andhra 
Pradesh  

 (Amount in Rs Crore) 

SN District Sanctioned No. Sanctioned Amt. 
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1 East Godavari 258 228 

2 Guntur 116 195 

3 Krishna 199 143 

4 Palnadu 101 127 

5 West Godavari 284 109 

6 Sri Potti Sriramulu Nellore 111 95 

7 Eluru 116 94 

8 Ananthapuramu 114 85 

9 Nandyal 160 83 

10 Kakinada 101 75 

11 Vizianagaram 186 72 

12 Srikakulam 187 72 

13 Bapatla 89 71 

14 Kurnool 90 66 

15 Tirupati 42 58 

16 Dr. B.R. Ambedkar Konaseema 127 55 

17 Ntr 48 50 

18 Prakasam 69 48 

19 Chittoor 31 44 

20 Y.S.R. 58 35 

21 Parvathipuram Manyam 64 29 

22 Sri Sathya Sai 54 23 



04.02.2025  259 

 
23 Anakapalli 42 17 

24 Visakhapatnam 24 15 

25 Alluri Sitharama Raju 9 6 

26 Annamayya 6 2 

  Grand Total 2686 1895# 

*Information is based on the applications received on AIF portal. 

# Excluding the Rs. 924 Crore in principle sanctions for PACS by NABARD 

 

 

PHASE II OF THE SCHEME ON ENHANCEMENT OF COMPETITIVENESS 

IN THE CAPITAL GOODS SECTOR 

 

257. SHRI SHASHANK MANI: 

Will the Minister of HEAVY INDUSTRIES be pleased to state: 

(a) the key components and financial outlay under Phase-II of the Scheme on 

Enhancement of Competitiveness in the Indian Capital Goods Sector of the 

country; 

(b) whether the scheme has specific measures to support innovation and 

technology development in the sector and, if so, the details thereof; and 

(c) the expected outcomes of Phase-II of the Scheme in terms of boosting the 

competitiveness and growth of the capital goods industry in the country? 
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THE MINISTER OF STATE IN THE MINISTRY OF HEAVY LNDUSTRIES; 

AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 

RAJU SRINIVASA VARMA): 

(a) and (b): There are six components under the scheme for Enhancement of 

Competitiveness in the Indian Capital Goods Sector- Phase-II for supporting 

innovation and technology development, namely:  

i. Identification of Technologies through Technology Innovation Portals; 

ii. Setting up of new Advanced Centres of Excellence and augmentation of 

Existing Centres of Excellence; 

iii. Promotion of skilling in Capital Goods Sector–creation of Qualification 

packages for skill levels 6 and above; 

iv. Setting up of Common Engineering Facility Centres (CEFCs) and 

augmentation of existing CEFCs; 

v. Augmentation of Existing Testing and Certification Centres; and  

vi. Setting up of Industry Accelerators for Technology Development. 

The Scheme has a financial outlay of Rs. 1207 crore with budgetary 

support of Rs.975 crore and Industry Contribution of Rs.232 crore. 

(c): The scheme for Enhancement of Competitiveness in the Capital Goods 

sector - Phase II is aimed at expanding and enlarging the impact created by 

Phase I pilot scheme, thereby providing greater impetus through creation of a 

strong and globally competitive capital goods sector. 
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MULTI-STATE CO-OPERATIVES, ENVIRONMENTAL AND SOCIAL 

RESPONSIBILITY 
258 SHRI K. C. VENUGOPAL: 

Will the Minister of COOPERATION be pleased to state:  

(a) the role of the Government in promoting sustainable practices within 

Multi-State Co-operatives, especially concerning environmental and 

social responsibility; 

(b) whether Government supports access to credit and financial resources 

for smaller Multi- State Co-operatives to ensure their economic 

viability, if so, the details thereof; and 

(c) the manner in which the Government would ensure fair and equitable 

representation of various sectors and demographics within the 

leadership and decision-making structures of Multi-State Co-

operatives? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 

(SHRI AMIT SHAH): 

(a): Cooperative societies registered under the provisions of the Multi-State 

Cooperative Societies (MSCS) Act, 2002 function as autonomous cooperative 

organisations and are accountable to their members. MSCSs function as per the 

provisions of Multi-State Cooperative Societies Act, 2002 and rules made there 

under read with approved bye-laws of the society. "Concern for Community" is 

one of the cooperative principles enumerated in the First Schedule of the MSCS 

Act, 2002, which states the following:  
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‘while focusing on the needs of their members, cooperatives work for 

the sustainable development of community through policies accepted 

by their members.'  

Further, a digital portal for Central Registrar of Cooperative Societies (CRCS) 

office has been launched on 06.08.2023 so that all interaction and 

communication with the MSCSs are done electronically to boost efficiency, 

increase ease of doing business and promote paperless "green" environment 

friendly regulation. To further strengthen "paperless" working, section 120A of 

the MSCS Act (inserted through MSCS (Amendment) Act, 2003 notified on 

03.08.2023) provides for filing of application, documents, inspections, etc., in 

electronic form. 

(b) Yes Sir. To increase access to credit and financial resources for multi-State 

cooperative societies to ensure their economic viability, following steps have 

been taken: -  

i.Co-operative Rehabilitation, Reconstruction and Development Fund (CRRDF) 

has been established by the Central Government for revival of sick multi-State 

cooperative societies and for development purposes in accordance with section 

63A of the MSCS Act, which prescribes that there shall be credited to such fund 

annually by multi-State co-operative societies which are in profit for the 

preceding three financial years one crore rupees or one percent of the net profits 

of such multi-State cooperative society, whichever is less.  

ii.A provision has also been made through the MSCS (amendment) Act, 2023 for 

issuing of non-voting shares which may not confer any interest in the 
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management of the multi-State co-operative society including right to vote, to be 

elected as a director of the board or participate in the general body meetings. 

This will enable MSCSs to increase their capital base.  

(c): Two seats for women and one seat for Scheduled Caste or Scheduled Tribe 

have been reserved in the Board of a multi-State co-operative society as per the 

MSCS (Amendment) Act, 2023. 

 

 

PROJECT VISTAAR 

259. SHRI. ANURAG SINGH THAKUR 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the primary objectives of Project VISTAAR and the manner in which it will 

improve access to agricultural resources and advisory services for farmers; 

(b) the number of regions or districts currently being targeted under this initiative 

and the plans for scaling it across the country; 

(c) the specific funding allocated for the said project and the manner in which it 

will be utilized to ensure effective implementation;  

(d) the details of advanced technologies being integrated into the project to 

address key challenges such as resource optimization, pest management and 

crop planning; 
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(e) the details of training programmes being planned to enable farmers to use 

the tools and systems developed and the number of farmers expected to be 

benefited from the same; and  

(f) whether there are any partnerships with private organizations or international 

institutions under the said project and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a): Project VISTAAR (Virtually Integrated System To Access Agricultural 

Resources) aims to develop a unified, federated digital ecosystem for agriculture 

by integrating reliable, validated and up-to-date resources across platforms. It 

focuses on enhancing scalability, accessibility and inclusivity of digital solutions 

while enabling two-way communication to incorporate farmer feedback. By 

driving center-state convergence, fostering partnerships with stakeholders and 

aligning with broader efforts of ICAR Institutes and State Agricultural 

Universities. VISTAAR supports the development of robust Digital Public 

Infrastructure (DPI) for agricultural extension. Its goal is to empower farmers with 

actionable information, streamline collaboration and ensure the long-term 

sustainability of digital agricultural extension initiatives. 

Digitalization of the existing agricultural extension system aims to expand its 

outreach substantially and enable every farmer to access high-quality advisory 

services on crop production, marketing, value and supply chain management 

and Climate Smart Agricultural (CSA) practices, weather advisories etc. The 
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advisory services provide information about all Government schemes related to 

agriculture & allied sectors from which the farmers are benefited. 

(b): The Department of Agriculture and Farmers Welfare has signed 

Memorandum of Understanding (MoU) with states of Odisha, Bihar, Uttar 

Pradesh, Karnataka, Andhra Pradesh, Madhya Pradesh and Rajasthan to 

onboard their technical and content review committees onto the network and 

have started work on small pilots. 

(c): Department of Agriculture & Farmers Welfare supports existing VISTAAR 

project implementation. No separate funds are allotted. 

(d): VISTAAR aims integration with all initiatives and federal solutions via the 

network for access of farmers to up-to date information. This includes leveraging 

AI enabled chatbots deployed at the ground level and subsequent integration 

with Agristack. 

(e): Efforts for VISTAAR includes extension worker training on the digital bots. 

This can be facilitated through existing partnerships and network volunteers for 

conducting training to Front Line Extension Workers (FLEW) to enhance video 

production skills and handling advanced IT tools to access required information 

at field level for providing further training to farmers in a phased manner.  

(f): Memorandum of Understanding (MoU) have been signed with EkStep 

Foundation which is a not for profit organization for development of the VISTAAR 

DPI network on pro-bono basis. VISTAAR is also supported by not for profit 

organizations like Digital Green for content development on pro-bono basis. IIT-
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Madras has signed an MoU with DA&FW for sharing content on Agri-Startups 

for the benefit of farmers on pro-bono basis.   

 

DAMAGE CAUSED BY NATURAL CALAMITIES 

260. SHRI TARIQ ANWAR: 

Will the Minister of HOME AFFAIRS be pleased to state:  

(a) whether huge damages have been caused by natural calamities like floods, 

land slides etc. in different parts of the country during the current year; 

(b) if so, the details thereof, State-wise; 

(c) whether Central teams were sent to the affected areas to assess the 

magnitude of the calamities and the extent of the damages caused; 

(d) if so, the details thereof; and 

(e) the details of immediate relief in terms of financial assistance given to the 

concerned States and grants provided after receipt of the assessment reports? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a) and (b):    The Ministry does not centrally maintain the data of damages due 

to any disasters including floods and landslides. However, as per the information 

received from the various State Governments/UTs, the details of damages 

caused due to hydro-meteorological disasters during the year 2024-25 (as on 

27.01.2025) are given in the enclosed Statement-I.  

(c) to (e): As per the National Policy on Disaster Management (NPDM), the 

primary responsibility for disaster management, including disbursal of relief 
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assistance on ground level, rests with the State Governments concerned. The 

State Governments undertake relief measures in the wake of natural calamities, 

from the State Disaster Response Fund (SDRF) already placed at their disposal, 

in accordance with Government of India’s approved items and norms.  The 

Central Government supplements the efforts of the State Governments and 

provides requisite logistics and financial support.  Additional financial assistance 

is provided from the National Disaster Response Fund (NDRF), as per laid down 

procedure, in case of disaster of ‘severe nature’, which includes an assessment 

based on the visit of an Inter-Ministerial Central Team (IMCT).   

As on 27.01.2025, a total of 14 IMCTs have been constituted for the 

States/Union Territories of Assam, Andhra Pradesh, Mizoram, Kerala, 

Nagaland, Tripura, Gujarat, Telangana, West Bengal, Bihar, Himachal Pradesh, 

Odisha, Tamil Nadu and Puducherry for on-the-spot assessment of damages 

caused due to natural calamities during 2024.  The reports of IMCT are 

considered by the Central Government, as per the established procedure.  

Besides, the details of funds allocated and released under SDRF/ NDRF during 

the current financial year i.e. 2024-25 (as on 27.01.2025) is given in the enclosed 

Statement-II. 

STATEMENT-I 

Details of damages as reported by State/UT due to hydro-meteorological disasters during the year 2024-5 

   

Provisional (as on 27.01.2025)) 
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S. No. State Human Lives lost 

(No.) 

Cattle Lost 

(No.) 

Houses/huts 

damaged (No.) 

Cropped Area 

affected (in lakh 

ha.) 

1 Andhra Pradesh 56 122 1323 0.11 
2 Arunachal Pradesh 12 55 771 - 
3 Assam 128 16207 156691 1.38 
4 Bihar 64 - 191 - 
5 Chhattisgarh 125 289 2154 - 
6 Goa 4 2 696 - 
7 Gujarat 230 7222 20741 - 
8 Haryana 1 - 16 - 
9 Himachal Pradesh 408 7110 1089 - 
10 Karnataka 185 1219 22414 2.86 
11 Kerala 355 - 7850 - 
12 Madhya Pradesh 373 1204 8147 - 
13 Maharashtra 206 551 98 - 
14 Manipur 11 233 29639 0.01 
15 Meghalaya 43 241 4043 0.01 
16 Mizoram 44 7 440 0.21 
17 Nagaland 27 1 2231 0.03 
18 Odisha 30 2 1941 0.22 
19 Punjab 23 10 114 - 
20 Rajasthan 131 492 1863 - 
21 Sikkim 13 4244 1679 - 
22 Tamil Nadu 77 8512 11201 4.00 
23 Telangana 29 13412 8690 - 
24 Tripura 78 15 67487 - 
25 Uttar Pradesh 88 33 2644 3.95 
26 Uttarakhand 80 524 3484 0.05 
27 West Bengal 14 - - 1.38 
28 Delhi 68 - 8 - 
29 Jammu & Kashmir 28 73 1069 0.02 
30 Puducherry 5 46 4667 0.01 

 Total  2936 61826 363381 14.24 

 

STATEMENT-II 

The details of funds allocated and released under SDRF/ NDRF 
during the current financial year i.e. 2024-25 (as on 27.01.2025) 
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(Rs. in crore) 

S.N. State 

 

Allocation of SDRF Releases from SDRF Release from 

NDRF Central 

Share 

State 

Share 

Total Ist 

Installment 

2nd 

Installment 

1. Andhra Pradesh 1036.00 344.80 1380.80 518.00 518.00 -- 

2. Arunachal Pradesh 231.20 25.60 256.80 115.60 -- -- 

3. Assam 716.00 79.20 795.20 358.00 358.00 -- 

4. Bihar 1311.20 436.80 1748.00 655.60 655.60 -- 

5. Chhattisgarh 400.00 133.60 533.60 -- -- -- 

6. Goa 10.40 3.20 13.60 5.20 -- -- 

7. Gujarat 1226.40 408.80 1635.20 600.00# -- -- 

8. Haryana 455.20 151.20 606.40 227.60 -- -- 

9. Himachal Pradesh 378.40 41.60 420.00 189.20 189.20 66.924 

10. Jharkhand 526.40 175.20 701.60 500.80# -- -- 

11. Karnataka 732.00 244.00 976.00 366.00 -- 3454.22 

12. Kerala 291.20 96.80 388.00 145.60 145.60 -- 

13. Madhya Pradesh 1686.40 561.60 2248.00 843.20 -- -- 

14. Maharashtra 2984.00 994.40 3978.40 1492.00 1492.00 -- 

15. Manipur 40.00 4.00 44.00 38.80# 11.20 -- 

16. Meghalaya 60.80 6.40 67.20 59.60# -- -- 

17. Mizoram 43.20 4.80 48.00 21.60 21.60 7.56 

18. Nagaland 38.40 4.00 42.40 19.20 19.20 -- 

19. Odisha 1485.60 495.20 1980.80 742.80 742.80 -- 

20. Punjab 458.40 152.80 611.20 229.20 -- -- 

21. Rajasthan 1372.00 456.80 1828.80 686.00 -- -- 

22. Sikkim 47.20 4.80 52.00 23.60 23.60 221.122 

23. Tamil Nadu 944.80 315.20 1260.00 472.40 472.40 276.10 

24. Telangana 416.80 138.40 555.20 208.40 208.40 -- 
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25. Tripura 63.20 7.20 70.40 31.60 40.00 25.00 

26. Uttar Pradesh 1791.20 596.80 2388.00 1748.40# -- -- 

27. Uttarakhand 868.00 96.00 964.00 434.00 -- -- 

28. West Bengal 936.00 312.00 1248.00 468.00 468.00 -- 

TOTAL 20550.40 6291.20 26841.60 11200.40 5365.60 4050.91 

# = includes arrears of previous year. 

 

PARAMPARAGAT KRISHI VIKAS YOJANA 

261. SHRI ARVIND DHARMAPURI:  

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a)  the steps taken to promote organic farming under the Paramparagat Krishi 

Vikas Yojana, alongwith the scheme’s coverage; 

(b)  the details of Farmer Producer Organizations (FPOs) that have been 

registered so far under the central scheme, and the challenges that are being 

faced in their implementation; and  

(c)  the status of the PM-Kisan Maandhan Yojana, and the number of farmers 

are currently receiving pensions under the scheme, State/UT-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 
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(a): Government is promoting organic farming Paramparagat Krishi Vikas 

Yojana (PKVY), a component of Pradhan Mantri- Rashtriya Krishi Vikas Yojana 

(PM-RKVY). The PKVY scheme provides end-to-end support to organic farmers 

i.e. from production to processing, certification and marketing in cluster based 

approach. The primary focus of the scheme is to form organic clusters (other 

than North Eastern States) to help them to create a supply chain. 

Under PKVY, States/UTs are provided financial assistance of Rs. 

31,500/ha for 3 years in the organic clusters out of which, Rs. 15,000/ha is 

provided directly to farmers through DBT for on-farm and off-farm organic inputs.  

Financial assistance of Rs. 4,500/ha for 3 years is provided for marketing, 

packaging, branding, value addition etc. Rs. 3,000/ha for 3 years is provided for 

certification and residue analysis. Assistance is also provided @Rs. 9,000/ha for 

3 years for training and capacity building. Since 2015-16, under PKVY, 14.99 

lakh ha area has been covered under organic farming by developing 52289 

clusters involving 25.30 lakh farmers.  

(b): As on 31.12.2024, 9268 Farmers Producer Organizations (FPOs) have 

been registered under the Central Sector scheme for “Formation and Promotion 

of 10,000 FPOs”. Farmer’s collectives face challenges of sourcing inputs, credit 

and marketing. The scheme addresses these with FPO management support, 

matching equity grant, credit guarantee fund and also marketing support by 

Community Based Business Organisations (CBBOs) that support FPOs. 
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(c): Under Pradhan Mantri Kisan Maandhan Yojana (PMKMY), was 

implemented in 2019. The maximum age for enrollment limit is 40 years and 

minimum fixed pension of Rs. 3000/- per month will be due once the enrolled 

farmers attain the age of 60. As of 25/11/2024, a total of 24.66 lakh farmers have 

been enrolled, they are not eligible for pension. 

  

STATUS OF INDIAN INSTITUTE OF FOREIGN TRADE 

262. SHRI TANGELLA UDAY SRINIVAS:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a) the current status of the construction of the permanent campus of the 

Indian Institute of Foreign Trade (IIFT) in Kakinada, including the progress of 

work and expected timeline for completion; 

(b) the details of funds allocated, released and utilized by the Government for 

the construction of the IIFT, Kakinada campus, along with the budget 

breakdown; 

(c) the number of seats available for each course at the IIFT, Kakinada campus 

and the number of seats filled in the current batch for each course; 

(d) whether the Government has collaborated with any industry partners for the 

establishment and functioning of the IIFT, Kakinada campus, if so, the details of 

these collaborations; and 

(e) the expected completion date for the permanent campus and the steps 
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being taken to ensure its timely completion? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) to (e): The structural works of all the buildings of the permanent campus 

of the Indian Institute of Foreign Trade (IIFT) Kakinada,  Andhra Pradesh are 

completed and finishing work have been completed to the extent to 80%.   The 

development work and procurement and installation of electro-mechanical, 

Audio Video and networking etc. work has commenced.  As per timeline, the 

date of completion of the work is December, 2025. 

The estimated capital cost of construction of the project is Rs. 229.81 Cr. 

As per the approved financial model in the SFC meeting held on 2nd December 

2022, the capital expenditure will be borne by the Government of India and the 

State Government of Andhra Pradesh in the ratio of 50:50. Against the allocated 

amount of Rs.114.90 crores by each Government, Government of India has 

released Rs.51.90 Crores and Government of Andhra Pradesh has released 

Rs.20.40 Crores so far and the entire released amount of Rs.72.30 Crores have 

been utilized. 

Currently, there is only one course i.e. Five-year Integrated Programme in 

Management (Business Analytics and International Business) is functional from 

the temporary campus in the infrastructure provided by Jawaharlal Nehru 

Technological University, Kakinada.  Against the total approved intake of 

admission of 60 seats (students) for 2024-25, 46  seats have been filled. 



04.02.2025  274 

 
The capital expenditure for establishment of IIFT Kakinada campus has 

been jointly borne by Government of India and Govt. of Andhra Pradesh. 

The project is monitored in regular intervals by the IIFT and the 

Department of Commerce ensuring the quality of the works and timely 

completion of the project. 

 

NATURAL FARMING PRACTICE 

263. SHRI SHRIRANG APPA CHANDU BARNE:  

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether organic farming has gained significant traction in recent years; 

(b) if so, whether natural farming practices will also help farmers to reduce input 

cost of cultivation and dependency on externally purchased inputs;  

(c) if so, the details thereof and the response of the Union Government thereon;  

(d) the financial support provided to farmers to reduce input cost of cultivation 

and dependency to externally purchased inputs, State-wise, particularly in 

Maharashtra;  

(e)  whether the Union Government has launched Centrally Sponsored 

Scheme National Mission on Natural Farming, if so, the details thereof; and  
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(f)  the steps taken by the Union Government to encourage farmers to 

promote Natural Farming? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (c): Yes, organic farming has gained significant traction in recent years. 

Organic and natural farming practices help farmers to reduce input cost of 

cultivation and dependency on externally purchased inputs. Organic farming is 

a production system that avoids or minimizes the use of synthetic inputs in order 

to protect the ecosystem and preserve biodiversity on the farm. The modern 

approach to organic farming blends traditional practices with scientific methods 

to provide necessary nutrients and manage pests and diseases without the use 

of synthetics. Organic farming promotes natural resource based integrated and 

climate resilient sustainable farming systems that ensure maintenance and 

increase of soil fertility, natural resource conservation, on-farm nutrient recycling 

and minimize dependence of farmers on external inputs. Natural farming 

integrates crops, trees and livestock, allowing functional diversity to cut down 

production costs by replacing the chemical fertilizers, pesticides and weedicides 

with own farm  produced  products like Jeevamrit, Beejamrit, Neemastra etc. 

Such inputs results in reducing dependency of farmers on external markets for 

purchase of inputs and ultimately cultivation cost of farmers is reduced.  

(d): Government is promoting organic farming through the schemes of 

Paramparagat Krishi Vikas Yojana (PKVY) in all the States/UTs (except North 
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Eastern States) including the state of Maharashtra. For North Eastern States, 

Mission Organic Value Chain Development for North Eastern Region 

(MOVCDNER) scheme is being implemented. Both the schemes stress on end-

to-end support to farmers engaged in organic farming i.e. from production to 

processing, certification & marketing and post-harvest management training and 

capacity building. Under PKVY, assistance of Rs. 31,500 per ha for a period of 

three years is provided for promotion of organic farming. Out of this, assistance 

of Rs. 15,000 per ha for a period of three years is provided to farmers through 

Direct Benefit Transfer for on- farm /off –farm organic inputs. Under 

MOVCDNER, assistance of Rs. 46,500/ha for 3 years is provided for creation of 

Farmers Producer Organization, support to farmers for organic inputs etc. Out 

of this, assistance @ Rs. 32500/ ha for 3 years is provided to farmers for off -

farm /on –farm organic inputs under the scheme including Rs. 15,000 as Direct 

Benefit Transfer to the farmers. The State-wise details of funds released under 

PKVY & MOVCDNER scheme including for the State of Maharashtra is given in 

the enclosed Statement. 

(e) and (f):  National Mission on Natural Farming (NMNF) is a centrally 

sponsored scheme with an overall outlay of ₹2481 crore (Government of India 

share of ₹1584 crore and States’ share of ₹897 crore). The scheme envisages 

the formation of 15,000 NF clusters in 7.5 lakh ha area. Each cluster shall be 

formed of contiguous area of about 50 ha and approximately 125 farmers in the 

cluster will be trained for the adoption of NF. For easy availability of natural 

farming inputs to the farmers, 10,000 need-based Bio-input Resource Centres 
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(BRCs) are envisaged under the Mission. For the trained farmers, output based 

incentive of ₹4,000 per acre per farmer per year upto 2 years is provisioned in 

the scheme for practicing NF package of practices like Pre Monsoon Dry Sowing 

(PMDS), application of Beejamrit, Jeevamrit, etc., diversified cropping system, 

awareness on NF, upkeep of livestock, preparing NF inputs or purchasing NF 

inputs from BRC, purchasing drums and storage containers for input preparation 

etc. Each farmer can initiate NF in small landholding and eligible for support 

under NMNF upto a maximum area of one acre. There is provision for extensive 

training on natural farming package of practices for farmers with handholding 

support by Krishi Sakhis, Farmer Master Trainers and Agricultural Technology 

Management Agency extension workers.   

 

STATEMENT 

State-wise details of funds released under PKVY & MOVCDNER scheme. 

Rs in lakh 

S. 

No. 
Name of the State 

2022-23 2023-24 2024-25 

Release Release Release 

PKVY 

1 Andhra Pradesh - 970.00 2099.00 

2 Bihar 1547.68 402.00 312.00 

3 Chhattisgarh - 1892.50 1188.00 
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4 Gujarat - 196.00 282.00 

5 Goa - 250.00 70.50 

6 Jharkhand - 163.00 399.00 

7 Karnataka 512.55 2803.00 974.00 

8 Kerala 1712.07 71.00 392.00 

9 Madhya Pradesh 0.00 33.00 1250.00 

10 Maharashtra 449.67 1681.00 1256.00 

11 Odisha 370.72 791.00 373.50 

12 Punjab - - 278.50 

13 Rajasthan 1783.26 800.00 750.00 

14 Tamil Nadu - 1564.00 1620.00 

15 Telangana - - 212.00 

16 Uttar Pradesh 5089.32 5881.00 4500.00 

17 West Bengal 555.39 1717.00 1120.75 

18 Himachal Pradesh - 124.00 746.00 

19 Uttarakhand 5969.00 767.00 2305.00 

20 All UTs 193.55 380.02 2305.00 

  Total 18183.20 20485.70 20463.75 

MOVCDNER 

S. 

No. 
Name of the State 

2022-23 2023-24 2024-25 

Release Release Release 

1 Assam 2059.15 3684.91 2031.00 
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2 Manipur 2915.36 2805.38 1977.00 

3 Meghalaya 621.57 2465.40 2343.00 

4 Nagaland 1390.60 2346.10 1735.00 

5 Mizoram 1140.90 2336.16 2380.00 

6 Arunachal Pradesh 1642.17 2574.75 988.00 

7 Sikkim 1538.83 3260.69 1219.00 

8 Tripura 3000.26 3370.04 2266.00 

  Total  14308.84 22843.43 14939.00 

 

 

DEVELOPMENT PROJECTS  

264.  SHRI AMRINDER SINGH RAJA WARRING: 

  Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the measures taken by the Ministry to ensure quality control in 

development projects like Pradhan Mantri Gram Sadak Yojana (PMGSY); 

(b)  whether there is a mechanism to hold contractors accountable for 

substandard work; 

(c)  if so, the measures taken by the Government to ensure quality of work 

completed; and 

(d)  the number of projects flagged for quality issues and their resolution status, 

year-wise? 
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI KAMLESH PASWAN): 

(a) to (c): As per programme guidelines of Pradhan Mantri Gram Sadak Yojana 

(PMGSY), ensuring the quality of road works is the responsibility of the 

respective State Governments who are implementing the programme. However, 

in order to monitor the quality of roads being constructed under the programme, 

a three tiered quality control mechanism, i.e. the Project Implementation Units 

(PIUs) as the first tier, State Quality Monitors (SQMs) as the second tier and 

National Quality Monitors (NQMs) as the third tier, is in place under PMGSY to 

ensure quality in construction of road works and the durability of road assets. 

Guidelines to regulate the quality control process have been issued to States 

from time to time.   

Regular inspections of PMGSY works are being conducted under 2nd and 3rd tier 

of quality monitoring. The State Quality Coordinators (SQCs) of the respective 

States have been designated as Nodal Officer for receipt and handling the 

complaints. If a work is found unsatisfactory, on account of both structural or 

non-structural defects, the report is shared with the State Government 

highlighting the deficiencies and apprising the States to remove the defects. The 

contractor is required to rectify the defects on his own cost. The State submits 

the Action Taken Report (ATR) after rectification.   

As regards the action taken against the contractors and field officials found guilty, 

it is done as per the policy of respective States. 
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To strengthen the quality check mechanism, the establishment of a geo-tagged 

field Lab has been made compulsory. Also, a new version of the Quality 

Monitoring System App has been developed to include e-forms and other 

initiatives that have strengthened quality monitoring systems. Consequent upon 

the introduction of e-Marg i.e. software module for maintenance payments to the 

contractor during the defect liability period, such payments have been made 

commensurate with the quality of roads through a performance-based contract 

management system. To ensure that people engaged in quality checks are 

adequately proficient and well trained, National Rural Infrastructure 

Development Agency (NRIDA), a technical arm of the Ministry of Rural 

Development, has been conducting mandatory proficiency tests of NQMs, and 

SQMs, The skills of NQMs, SQMs and PIUs are also being developed through 

training programmes, etc.  

Further, to ensure that quality monitoring is being done properly on the ground, 

it has been made mandatory to set up a Quality Monitoring Cell under each State 

Rural Road Development Agency(SRRDA) and State Quality Coordinators 

(SQCs) have been entrusted with the task of scrutinizing all reports of SQMs and 

give a certificate to this effect to the Ministry. Concerned CEOs have also been 

asked to scrutinize the quality control registers periodically and submit a 

certificate to this effect to the Ministry while submitting proposals for fund 

release. The ATRs on observations by the NQMs are reviewed with the States 

for compliance. Performance of the NQMs as well as SQMs are also reviewed 

and such NQMs/ SQMs are de-paneled whose performance is not found 
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satisfactory or who give satisfactory inspection reports in majority of the cases 

without application of mind. The quality of PMGSY works is also reviewed 

regularly by the Ministry in various review meetings like the Performance Review 

Committee, Regional Review Meetings, and Empowered Committee. The 

Ministry has also strengthened the IT module for monitoring of quality of PMGSY 

works. In brief, the Ministry has taken up steps for monitoring and regulating the 

quality of PMGSY roads. 

Whenever NQMs report that a work is not meeting the quality standards 

prescribed in the guidelines, the PIU ensures that the contractor either replaces 

the defective material or rectifies the workmanship, as the case requires. 

Thereafter, the ATR is verified on site by SQMs. The SQC then, examines the 

ATR and furnishes the compliance report. The monitoring of ATR is done by 

NRIDA, which is a technical arm of the Ministry of Rural Development. 

(d): The number of NQM inspections on projects, the unsatisfactory (U) grading 

given by them and the resolution through Action Taken Reports (ATRs) by the 

States/ UTs for each of the last three years and current year as on 28.01.2025 

are as under:-  

Year 
Total number of 

NQM inspection 

Total number of 

works reported as 

unsatisfactory by 

NQMs 

Number of ATRs 

furnished by State 

2021-22 9260 635 565 
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2022-23 7162 631 537 

2023-24 5363 698 575 

2024-25  

(up-to 28th Jan. 

25) 

3797 576 336 

  

 

BALARAMAPURAM HANDLOOM 

265. DR. SHASHI THAROOR: 

Will the Minister of TEXTILES be pleased to state : 

(a) whether the Government is aware of the decline of the Balaramapuram 

handloom, one of Kerala's most famous handlooms and if so, the details thereof;  

(b) whether the Government has planned a policy response to revive it in 

Kerala’s textile industry;  

(c) if so, the details thereof and if not, the reasons therefor;  

(d) whether the Government plans to ensure alternative livelihoods for those 

affected by the decline of the Balaramapuram handloom sector; and  

(e) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND 

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA 

MARGHERITA):  
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(a) to (c): To provide end to end support for development, promotion and 

revival of handloom sector and ensure welfare of handloom weavers/workers, 

Ministry of Textiles is implementing following schemes across the country 

including Balarampuram and Kerala: 

1. National Handloom Development Programme 

2. Raw Material Supply Scheme 

Under the National Handloom Development Programme, financial assistance is 

provided to eligible handloom agencies/weavers for procurement of upgraded 

looms & accessories, solar lighting units, construction of workshed, product & 

design development, technical and common infrastructure, marketing support for 

handloom products in domestic/overseas markets, concessional loans under 

weavers’ MUDRA scheme and social security etc. 

Under the Raw Material supply Scheme, the Ministry provides transport subsidy 

for transportation of yarn to the doorstep of the beneficiaries and 15% Price 

Subsidy on Cotton Hank yarn, Domestic Silk, Woollen & Linen yarn and blended 

yarn of natural fibres. 

(d) and (e): To promote Balaramapuram handloom, the following assistance 

has been provided to the handloom weavers/workers in Balaramapuram under 

various schemes implemented by Government of India: 

(i) Balaramapuram Saree & Fine cotton fabrics have been registered under 

Geographical Indication Act, 1999. Further, for branding of high-quality 

handloom products to promote production of niche handloom products with high 

quality with zero defect and zero effect on environment, Balaramapuram Saree 
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and Balaramapuram Dhoti have been registered under India Handloom Brand 

(IHB). 

(ii) 82.5 thousand kg yarn supplied to the handloom weavers of 

Balaramapuram at Mill gate price during 2021-22 to 2024-25 (as on 

30.01.2025).  

(iii) National Handloom Development Corporation Ltd. is also operating Yarn 

warehouse at Balaramapuram. 

 

एचटीबीटी बीज 

266. ®ी सजंय हåरभाऊ जाधव: 

 ®ी ओमÿकाश भूपालिसंह उफª  पवन राजेिनबंालकर: 

®ी सजंय उ°मराव देशमुख:  

®ी अरिवंद गणपत सावंत:  

³ या कृिष और िकसान कÐ याण मýंी यह बताने कì कृपा कर¤गे िक:  

(क) हिबªसाइड टॉलर¤ट बीटी (एचटीबीटी) कपास, म³ का और सोयाबीन के कìट-ÿितरोधी बीजŌ 

कì वतªमान िÖथित ³ या है;   

(ख) ³ या सरकार ने एचटीबीटी कपास, म³ का और सोयाबीन को Ö वीकृित न िदए जाने के कारण 

िकसानŌ को हो रहे भारी नुकसान का स²ंान िलया है और यिद हां, तो एचटीबीटी बीजŌ कì 

Ö वीकृित म¤ िवलंब के ³ या कारण ह§;  

(ग) सरकार Ĭारा इस संबंध म¤ ³ या कदम उठाए गए ह§ और एचटीबीटी बीजŌ को कब तक Ö वीकृित 

िदए जाने कì संभावना है;   

(घ) घाटे के कारण िकसानŌ Ĭारा आÂ महÂ या जैसे चरम कदम को रोकने के िलए सरकार Ĭारा 

³ या कदम उठाए गए ह§;   
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(ङ) वषª 2001 से अब तक यवतमाल िजले सिहत महाराÕ ů के िजलŌ म¤ फसल नÕ ट होने और 

हिबªसाइड कुÿबंधन के कारण िकसानŌ Ĭारा कì गई आÂ महÂ याओ ंका Ê यौरा ³ या है;  

(च) सरकार Ĭारा इन समÖ याओ ंका समाधान करने और िकसानŌ Ĭारा आÂ महÂ या िकए जाने 

को रोकने के िलए ³ या कदम उठाए गए ह§;  

(छ)  ³ या सरकार के पास इस समÖ या के िलए और हिबªसाइड-ÿबंधन हेत ुनई ÿौīोिगिकयŌ और 

संसाधनŌ कì उपलÊ धता सिुनिĲत करने के िलए कोई वैकिÐपक नीित या कायªøम है और 

यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है; और  

(ज) सरकार Ĭारा कपास, म³ का और सोयाबीन को कìटŌ से बचाने और उनका उÂ पादन बढ़ाने 

के िलए तÂ काल ³ या कदम उठाए गए ह§/उठाए जा रहे ह§? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी भागीरथ चौधरी): 

(क) से (ग):  जी एम फसलŌ के पयाªवरणीय िनगªमन का मामला भारत के माननीय उ¸ चतम 

Æ यायालय के सम± øमश: åरट यािचका (िस िवल) 115/2004 िजसका शीषªक जीन कैÌ पने बनाम 

भारत संघ एवं अÆ य है तथा åरट यािचका (िसिवल) 260/2005 िजसका शीषªक अłणा रोिűµ स 

बनाम भारत संघ एवं अÆ य है, के अंतगªत िनणªयाधीन है, िजसम¤ जी एम फसलŌ के िविभÆ न पहलओु ं

को शािमल िकया गया है। 

(घ) से (च):  भारत सरकार उिचत नीितगत उपायŌ, बजटीय आबंटन और अनेक योजनाओ/ं 

कायªøमŌ जैसे फसल ÿदशªन और ÿिश±ण कायªøमŌ के माÅ यम से úाम Ö तर पर जागłकता 

अिभयान के माÅ यम से राº यŌ के ÿयासŌ को सहायता ÿदान करती है। ÿधानमýंी फसल बीमा 

योजना, नमो (NAMO) िकसान योजना एवं एकìकृत फसल ÿबंधन पĦितयŌ का अंगीकरण जैसी 

भारत सरकार कì िविभÆ न योजनाए/ंकायªøम उÂ पादन, लाभकारी आवक और िकसानŌ कì आय को 

बढ़ाना, िकसानŌ के कÐ याण के िलए ह§। भारत सरकार ने कृिष एवं िकसान कÐ याण िवभाग के बजट 

आवंटन को वषª 2024-25 के दौरान Ł. 1,22,528.77 करोड़ बीई करके Ó यापक विृĦ कì है, जो 

िक वषª 2013-14 के दौरान Ł. 21933.50 करोड़ बीई था।  
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िकसानŌ Ĭारा कì गई आÂ महÂ या से संबĦ आंकड़े/ िववरण संबंिधत राº य सरकारŌ Ĭारा रखे 

जाते ह§। 

(छ) और (ज):  भारतीय कृिष अनसंुधान पåरषद (ICAR) के तÂ वावधान म¤ राÕ ůीय कृिष अनसुंधान 

ÿणाली ने अपने संÖ थानŌ और राº य कृिष िवÔ विवīालयŌ के माÅ यम से उÆ नत गणुवÂ ता वाले 

िविभÆ न जैिवक और अजैिवक दबावŌ के ÿित सहनशील नई िकÖ म¤/ संकर  िकÖ म¤ िवकिसत कì ह§। 

िपछले दस वषŎ (2014-2024) के दौरान सोयाबीन कì 92 िकÖ म¤, म³ के कì 239 िकÖ म¤ तथा 

कॉटन/ बीटी कॉटन कì 331 िकÖ म¤ जारी कì जा चकुì ह§ और इनकì Ó यावसाियक खेती (कÐ टीवेशन) 

कì िसफाåरश कì गई है। देश के िकसानŌ के िलए Ö थान िविशÕ ट उ¸ च उपज देने वाली िकÖ मŌ और 

उनके ÿबंधन कì ÿौīोिगिकयŌ तथा इन िकÖ मŌ कì पĦितयŌ कì संÖ तुित िनयिमत łप से कì जाती 

है। कपास, म³ का और सोयाबीन म¤ िविभÆ न खरपतवार ÿबंधन ÿौīोिगिकयŌ के साथ-साथ मौजूदा 

मैकेिनकल (यांिýक) और रासायिनक खरपतवार िनयंýण कायªनीितयां िवकिसत कì गई ह§ और इÆ ह¤ 

कृिष िव²ान क¤ þŌ, राº य कृिष िवभागŌ, दूरदशªन, मोबाईल ऐप आिद जैसे आईसीटी उपकरणŌ के 

माÅ यम से बड़े पमैाने पर अपनाए जाने के िलए िकसानŌ के बीच ÿसाåरत िकया गया है।  

 

 

FISH PRODUCTION 

267. SHRI DEEPAK ADHIKARI (DEV): 

        DR. THOL THIRUMAAVALAVAN: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state:  

(a) whether the Government has any agency for marketing the fish and fish 

products;  

(b) if so, the details thereof; 
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(c) whether the Government has any plan for increasing the fish and fish products 

export; 

(d) if so, the details thereof; and  

(e) the details of fish products in the country, State and year-wise during the last 

five years? 

THE MINISTER OF PANCHAYATI RAJ;  AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS 

LALAN SINGH): 

(a) and (b): Department of Fisheries, Ministry of Fisheries, Animal Husbandry and 

Dairying is implementing flagship scheme namely “Pradhan Mantri Matsya 

Sampada Yojana (PMMSY)” with investment of ₹20,050 crore in fisheries sector 

for a period of 5 years with effect from the FY 2020-21 to FY 2024-25 in all the 

States/UTs. PMMSY inter-alia, envisages to address critical gaps in fish 

production, productivity, quality, technology, post-harvest infrastructure and 

management, modernization and strengthening of value chain, reduction of post-

harvest losses, traceability etc including marketing infrastructure.  For creation and 

strengthening of marketing infrastructure, PMMSY has supported  27189 units of 

fish transportation facilities (refrigerated vehicles, insulated vehicles, two wheelers/ 

three wheelers), 21 state of the art wholesale fish markets, 202 fish retail markets, 

6694 fish kiosks and 5 E-platform for e-trading and e-marketing of fish and fisheries 

products with total outlay of Rs. 1654.51 crore in all the States/UTs across the 

country. To provide real-time and accurate price information to fishers and fish 

farmers and to help them for negotiating better price and profitability, the 



04.02.2025  289 

 
Department through National Fisheries Development Board (NFDB) has launched 

the ‘Fish Market Price Information System’ (FMPIS) during 2018-19 to capture and 

disseminate fish market prices of commercially important marine and inland fishes 

from 111 wholesale and retail fish markets in 29 States/UTs.  

Further, the Department of Fisheries signed a Memorandum of Understanding 

(MoU) with Open Network for Digital Commerce (ONDC) with an objective to 

provide a digital platform and empower all stakeholders including traditional 

fishermen, fish farmers producer organization, entrepreneurs from fisheries sector 

to buy and sell their products through e-market place. Further, PMMSY has 

supported 2195 fisheries cooperatives as Fish Farmers Producer Organizations 

(FFPOs) with project outlay of Rs. 544.85 crore through National Cooperative 

Development Corporation (NCDC), Small Farmers' Agribusiness Consortium 

(SFAC) and National Agricultural Cooperative Marketing Federation of India Ltd. 

(NAFED) as implementing agencies.  

(c) to (e): The Pradhan Mantri Matsya Sampada Yojana (PMMSY), a 

flagship scheme implemented for overall development of fisheries and 

aquaculture sector in the country, inter-alia envisages to enhance fisheries 

exports to Rs 1.0 lakh crores by 2024-25. In order to enhance India’s export 

competitiveness and higher price realization, the PMMSY supports a basket of 

interventions/activities along the fisheries value chain including quality fish 

production, expansion, diversification and intensification of brackish water 

aquaculture, promotion of export-oriented species, infusion of technology, robust 

disease management and traceability, training and capacity building, creation of 
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modern post-harvest infrastructure with seamless cold chain, development of 

modern fishing harbours and fish landing centres, etc. The seafood exports of India 

have more than doubled since FY 2013-14. While the seafood exports stood at Rs 

30,213 crore in 2013-14, the same has increased to Rs. 60,523.89 crore during FY 

2023-24. Further, the MPEDA has informed that they have prepared a Vision 

Document -2030 for the India’s marine products export sector with 

recommendation to achieve an export turnover of USS$ 18.00 billion by 2030. 

The details of fish products in the country, State and year-wise during the last five 

years (2019-20 to 2023-24) is given in the enclosed Statement. 

 

 

STATEMENT 

Item-Wise Export Of Marine Products From India             

Q: Quantity in M T, V: Value in Rs. Crore 

Item   2019-20 2020-21 2021-22 2022-23 2023-24 

Frozen Shrimp Q: 652253 590275 728123 711099 716004 

  V: 34152.03 32520.29 42706.04 43135.58 40013.54 

Frozen Fish Q: 223318 188130 226586 368549 381588 

  V: 3610.01 2941.65 3471.91 5503.18 5509.69 

Fr Cuttle Fish Q: 70906 59292 58992 54919 54316 

  V: 2009.79 1626.34 2062.63 2353.34 2252.63 

Fr Squid Q: 87631 61176 75750 83846 93509 

  V: 2196.59 1998.90 2806.09 3593.75 3061.46 

Dried Item Q: 84417 85661 73679 252918 300966 
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  V: 981.50 1148.38 1472.98 3080.92 4070.60 

Live Items Q: 7287 4379 7032 7824 7585 

  V: 324.26 239.69 353.36 440.06 397.84 

Chilled Items Q: 21202 17622 21689 24428 35925 

  V: 631.84 477.99 733.47 616.29 687.19 

Others Q: 142638 142975 177414 231703 191709 

  V: 2756.84 2767.74 3979.99 5246.03 4530.92 

Total Q: 12,89,651 11,49,510 13,69,264 17,35,286 17,81,602 

  V: 46,662.85 43,720.98 57,586.48 63,969.14 60,523.89 

 

 

State-Wise Export of Marine Products From India 
Q: Quantity in Tons, V: Value in Rs. Crore 

    2019-20 2020-21 2021-22 2022-23 2023-24 

Gujarat Q 252712 203917 200099 248863 284088 

  V 5001.43 4188.52 4421.10 5466.94 5511.36 

Maharashtra Q 151425 110822 193999 214167 222453 

  V 4829.17 3684.94 7303.92 7466.47 6923.34 

Goa Q 21498 16549 36057 63333 55167 

  V 520.65 435.25 730.64 1007.60 934.20 

Karnataka Q 111465 121348 120427 312347 301183 

  V 1520.10 1689.14 1962.19 4737.23 4785.05 

Kerala Q 163563 157698 182430 218629 196807 

  V 5672.27 5623.12 6971.56 8285.03 7231.84 

Tamil Nadu Q 130377 110023 114810 123157 134317 

  V 6465.71 5565.48 6559.64 6957.67 6854.22 
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Andhra Predesh Q 293314 279992 324904 328160 347927 

  V 15498.64 15831.74 20035.49 19846.95 19420.38 

Telangana Q 0 0 3102 6676 11758 

  V 0.00 0.00 156.91 358.39 565.10 

Odisha Q 66671 60718 86765 85308 84231 

  V 3243.93 3107.68 4627.91 4546.47 3954.60 

West Bengal Q 98626 88443 103398 125025 132318 

  V 3910.95 3595.12 4742.47 5121.33 4145.51 

Delhi Q 0 0 766 1083 1294 

  V 0.00 0.00 39.00 63.61 79.84 

Others Q 0 0 2507 8536 10058 

  V 0.00 0.00 35.64 111.47 118.46 

Total Q 12,89,651 11,49,510 13,69,264 17,35,286 17,81,602 

  V 46,662.85 43,720.98 57,586.48 63,969.14 60,523.89 

 

WELFARE OF SCs  

268. SHRI GURMEET SINGH MEET HAYER:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) the details of special schemes of the Government for welfare of SCs in 

districts and States with a high concentration of Scheduled Caste (SC) 

populations, aimed at promoting their economic prosperity;  

(b) whether Punjab is amongst the States with highest SC population in the 

country, with districts like Sangrur and Barnala having a significant concentration 
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of SC population, if so, the steps taken by the Government to introduce special 

economic packages or projects tailored to the unique needs of these areas to 

ensure adequate job opportunities and economic prosperity of the area; and  

(c) the steps taken by the Government to address the education gaps in such 

regions, and specifically, is there a plan to establish a Central University in 

Sangrur to support the educational upliftment of the SC population in these 

areas? 

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 

EMPOWERMENT (SHRI RAMDAS ATHAWALE): 

(a) to (c) The Department of Social Justice and Empowerment (DoSJE) is 

implementing various schemes for the Social, Educational and Economic 

empowerment of Scheduled Castes (SCs) across the country. The details are 

given in the enclosed Statement.  

As per 2011 census, Punjab has the highest percentage of Scheduled Caste 

(SC) population in the country, with around 32% of its total population belonging 

to the SC category. As per the information provided by the Department of Higher 

Education, at present, there is no plan to establish a Central University in 

Sangrur. 

STATEMENT 

The details of schemes being implemented by the Department of Social 
Justice and Empowerment (DoSJE) for the Social, Educational and 
Economic empowerment of Scheduled Castes (SCs) across the country. 
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i)   Pre-Matric Scholarship for SC students& Others: It aims to support, 

through financial assistance, parents of children belonging to Schedules Caste 

and other disadvantaged categories for education of their wards studying at the 

pre-matric stage. 

ii)   Post-Matric Scholarships for SCs: It aims to increase the Gross Enrolment 

Ratio of SC students in higher education, with a focus on those from the poorest 

households. Under this scheme scholarships are provided to the students 

belonging to Scheduled Castes for studies in India at post-matriculation or post 

– secondary stage to enable them to complete their education. 

iii)  Scholarship for Higher Education for Young Achievers Scheme 

(SHREYAS): It is an umbrella scheme to ensure convergence of resources 

across the four smaller Central Sector Schemes of the Department catering to 

SC/OBC students desirous of pursuing higher education (in India and abroad) 

and/or obtaining employment in Group A/Group B services of centre or State 

Governments. The four smaller Central Sector Schemes of the Department are  

a. Free Coaching for SC & OBC students (FCS 

b. Top Class Scholarship for SCs (TCS)  

c. National Overseas Scholarship Scheme for SC students (NOS) 

d. National Fellowship for SC students (NFSC) 

iv)      Pradhan Mantri Anusuchit Jaati Abhyuday Yojana (PM-AJAY): The 

scheme has three components: Adarsh Gram Component, Grants-in-aid 
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Component, and Hostel Component. PM-AJAY is being implemented since 

2021-22 with an aim to reduce poverty of the SC communities by generation of 

additional employment opportunities through Skill development, income 

generating schemes and other initiatives and to improve socio- economic 

developmental indicators by ensuring adequate infrastructure and requisite 

services in the SC dominated villages. 

v)     Scheme for Residential Education for Students in High Schools in 

Targeted Areas (SHRESHTA):- DOSJE has been implementing this scheme to 

enhance the reach of development Intervention of the Government and to fill the 

gap in service deficient SCs dominant areas, in the sector of education through 

the efforts of grant-in-aid institutions (run by NGOs) and residential high schools 

offering high quality education and to provide environment for socio economic 

upliftment and overall development of the Scheduled Castes (SCs). 

vi)   Venture Capital Funds for SCs (VCF-SC):- The VCF-SC has been 

established to promote entrepreneurship among Scheduled Castes and provide 

concessional financing to their entrepreneurs. In 2020, the Ambedkar Social 

Innovation Incubation Mission (ASIIM) was introduced under VCF-SC to support 

Scheduled Caste entrepreneurs focused on innovation and emerging 

technologies. 

vii)     Pradhan Mantri Dakshta Aur Kushalta Sampann Hitgrahi Yojana:- The 

scheme was launched to provide high quality skills through good quality 



04.02.2025  296 

 
institutions so that the training can result in finding jobs or self-employment 

ventures for the target group. 

viii)   National Scheduled Caste Finance Development Corporation 

(NSFDC): NSFDC under the aegis of DoSJE provides financial assistance in the 

form of loan, at concessional rate of interest to persons belonging to Scheduled 

Castes, having annual family income up to Rs.3.00 lakhs, for income generating 

activities, to promote self-employment opportunities. 

 

 पीएमएफबीवाई म¤ अिनयिमतताए ं

269. ®ी ओमÿकाश भूपालिसहं उफª  पवन राजेिनबंालकरः  

     ®ी नारायण तातू राणेः  

     ®ी सजंय हåरभाऊ जाधवः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) देश म¤ ÿधानमंýी फसल बीमा योजना कì वतªमान िÖथित ³या ह;ै 

(ख) ³या इसके कायाªÆवयन म¤ अिनयिमतताए ंहòई ह§ और यिद हां, तो ³या सरकार Ĭारा इस संबधं 

म¤ कोई जांच कराई गई ह;ै 

(ग) ³या सरकार फसल बीमा योजना के अंतगªत िकसानŌ को दावा रािश समय पर उपलÊध करा रही 

ह ैऔर यिद हां, तो सरकार Ĭारा उन िकसानŌ कì पहचान करन ेके िलए ³या कदम उठाए गए ह§ िजÆह¤ 

उĉ रािश ÿदान कì जा रही ह;ै 
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(घ) ³या सरकार Ĭारा इस संबंध म¤ कोई जांच कराई गई ह ैऔर यिद हां, तो आरोिपयŌ के िवŁĦ 

िकस ÿकार कì जांच कì जा रही ह;ै 

(ङ) ³या ÿधानमंýी फसल बीमा योजना के अंतगªत ÿाĮ होने वाली रािश हकदार Óयिĉ के अलावा 

िकसी अÆय Óयिĉ को ÿाĮ हòई ह ैऔर ³या इस संबंध म¤ कोई जांच कì गई ह ैऔर यिद हां, तो दोषी 

पाए गए ÓयिĉयŌ के िवŁĦ ³या कारªवाई कì गई ह ैऔर सरकार Ĭारा हकदार Óयिĉ को धनरािश 

उपलÊध कराने के िलए कì गई उिचत कारªवाई का Êयौरा ³या ह;ै और 

(च) इस योजना म¤ पारदिशªता लाने के िलए सरकार Ĭारा उठाए गए कदमŌ का Êयौरा ³या ह?ै 

कृिष और  िकसान कÐयाण मýंालय म¤  राºय मýंी (®ी रामनाथ ठाकुर): 

(क): देश म¤ खरीफ 2016 सीजन से शłु कì गई ÿधानमंýी फसल बीमा योजना (पीएमएफबीवाई) 

राºयŌ और िकसानŌ दोनŌ के िलए Öवैि¸छक है। वतªमान म¤, 23 राºय और संघ राºय ±ेý इस योजना 

को कायाª िÆवत कर रहे ह§। योजना कì शŁुआत से लेकर 2023-24 सीजन तक, इस योजना के तहत 

42.21 करोड़ हे³टेयर ±ýे म¤ 63.19 करोड़ िकसान आवेदनŌ का बीमा िकया गया है, िजसके िलए 

17,29,395 करोड़ Łपये कì बीमा िकया गया है। आज तक, इस अविध के दौरान िकसानŌ के 

32,475 करोड़ Łपये के ÿीिमयम के िवŁĦ 1,75,276 करोड़ Łपये के कुल दावŌ का भगुतान िकया 

गया है।  

(ख) से (च): बीमा मॉडल का चयन, पारदशê बोली ÿिøया के माÅयम स ेबीमा कंपिनयŌ का चयन, 

िकसानŌ का नामांकन, Öवीकायª दावŌ कì गणना के िलए फसल उपज/फसल नुकसान का आकलन 

जैस ेसभी ÿमुख कायª, संबंिधत राºय सरकार या राºय सरकार के अिधकाåरयŌ और संबंिधत बीमा 

कंपनी कì संयĉु सिमित Ĭारा िकए जा रहे ह§। योजना के उिचत िनÕपादन के िलए योजना के ÿचालन 

िदशािनद¥शŌ म¤ ÿÂयेक िहतधारक कì भूिमका और िजÌमेदाåरयŌ को पåरभािषत िकया गया है। 
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बीमा कंपिनयŌ Ĭारा योजना के ÿचालन िदशा-िनद¥शŌ के तहत िनधाªåरत समय-सीमा के भीतर 

अिधकांश दावŌ का िनपटान िकया जाता है। तथािप, पीएमएफबीवाई के कायाªÆवयन के दौरान, बीमा 

कंपिनयŌ के िखलाफ दावŌ का भगुतान न करन े और/या देरी स ेभगुतान करन,े ब§कŌ Ĭारा बीमा 

ÿÖतावŌ को गलत/देरी स ेÿÖतुत करन ेके कारण दावŌ का कम भगुतान करन,े उपज के आंकड़Ō म¤ 

िवसंगित और इसके पåरणामÖवłप राºय सरकार और बीमा कंपिनयŌ के बीच िववाद, राºय सरकार 

के िहÖस ेकì धनरािश ÿदान करन ेम¤ देरी, बीमा कंपिनयŌ Ĭारा पयाªĮ किमªयŌ कì तैनाती न करने 

आिद के बार ेम¤ कुछ िशकायत¤ पहल ेÿाĮ हòई थé, िजÆह¤ योजना के ÿावधानŌ के अनसुार उिचत łप 

स ेसमाधान िकया गया था। 

चूंिक योजना राºय सरकार Ĭारा कायाªिÆवत कì जाती है, इसिलए, योजना के संशोिधत 

ÿचालन िदशािनद¥शŌ म¤ बीिमत िकसानŌ के दावŌ से संबंिधत िशकायतŌ को हल करने के िलए, 

Öतरीकृत िशकायत िनवारण तंý जैसे िजला Öतरीय िशकायत िनवारण सिमित (डीजीआरसी), राºय 

Öतरीय िशकायत िनवारण सिमित (एसजीआरसी) का ÿावधान िकया गया है। इन सिमितयŌ को 

ÿचालन िदशा-िनद¥शŌ म¤ उिÐलिखत िवÖतृत अिधदेश िदए गए ह§, तािक िशकायतŌ कì सनुवाई कì 

जा सके और िनधाªåरत ÿिøया के अनसुार उनका िनपटान िकया जा सके।    

िशकायत िनवारण तंý को और बेहतर बनान े के िलए कृिष र±क पोटªल और हÐेपलाइन 

(केआरपीएच) िवकिसत िकया गया है। एक अिखल भारतीय टोल Āì नंबर 14447 शłु िकया गया 

ह ैऔर इस ेबीमा कंपिनयŌ के डेटाबेस स ेजोड़ा गया है, जहा ँिकसान अपनी िशकायत¤/मĥेु उठा सकते 

ह§। इन िशकायतŌ/मĥुŌ को हल करन ेकì समयसीमा भी तय कì गई है। आज तक केआरपीएच पर 

95.03 लाख कॉल ÿाĮ हòई ह§। इनम¤ स े29.35 लाख मĥुŌ स ेसंबंिधत ई-िटकट सिृजत िकए गए और 

बीमा कंपिनयŌ को कारªवाई के िलए भेज ेगए। बाकì मĥेु या तो सूचनाफरक थ ेया सलाह संबंधी थे। 

29.35 लाख मĥुŌ स ेसंबंिधत ई-िटकट सिृजत िकए गए, िजनम¤ स े29.12 लाख (99%) का समाधान 
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िकया गया है। इसस ेक¤ þ सरकार और राºय सरकारŌ को एकìकृत मंच पर िहतधारकŌ कì िशकायतŌ 

कì िनगरानी करन ेम¤ मदद िमली है। 

   सरकार ने इस योजना के कायाªÆवयन को मजबूत करने और इसम¤ पारदिशªता लाने के िलए 

िविभÆन कदम उठाए ह§:  

 सरकार ने सिÊसडी भगुतान, समÆवय, पारदिशªता, सूचना का ÿसार और िकसानŌ के 

ÿÂय± ऑनलाइन नामांकन सिहत सेवाओ ं कì िडलीवरी, बेहतर िनगरानी के िलए 

Óयिĉगत बीिमत िकसानŌ के िववरण अपलोड/ÿाĮ करने और Óयिĉगत िकसान के ब§क 

खाते म¤ इल³ेůॉिनक łप से दावा रािश का अंतरण सिुनिĲत करने के िलए आंकड़Ō के 

एकल ąोत के łप म¤ राÕůीय फसल बीमा पोटªल (एनसीआईपी) को िवकिसत िकया 

गया है।  

 दावा संिवतरण ÿिøया कì स´ती से िनगरानी करने के िलए, खरीफ 2022 से दावŌ के 

भगुतान के िलए ‘िडिज³लेम मॉड्यूल’ नामक एक समिपªत मॉड्यूल ÿचालन िकया गया 

है। इसम¤ राÕůीय फसल बीमा पोटªल (एनसीआईपी) को सावªजिनक िव° ÿबंधन ÿणाली 

(पीएफएमएस) और बीमा कंपिनयŌ कì लेखा ÿणाली के साथ एकìकृत करना शािमल है 

तािक सभी दावŌ का समय पर और पारदशê ÿसÖंकरण ÿदान िकया जा सके। 

 पीएमएफबीवाई ÿचालन िदशािनद¥श Öतरीकृत िशकायत िनवारण तंý ÿदान करते ह§। 

योजना के तहत सभी िशकायतŌ को बेहतर ढंग से हल करने के िलए, क¤ þीकृत िशकायत 

िनवारण मंच के łप म¤ काम करने के िलए एक एकìकृत कृिष र±क पोटªल और 

हÐेपलाइन (केआरपीएच) िवकिसत कì गई है। 

 इसके अलावा, योजना के कायाªÆवयन म¤ ÿौīोिगकì का लाभ उठाने कì िदशा म¤, सीसीई-

एúी ऐप के माÅयम स ेउपज डेटा/फसल कटाई ÿयोग (सीसीई) डेटा को कैÈचर करना 

और इसे एनसीआईपी पर अपलोड करना, बीमा कंपिनयŌ को सीसीई के संचालन को 
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देखने कì सुिवधा देना, एनसीआईपी के साथ राºय भूिम åरकॉडª को एकìकृत करना आिद 

जैसे िविभÆन कदम पहले ही उठाए जा चकेु ह§ तािक िकसानŌ के दावŌ का समय पर 

िनपटान हो सके।   

वÖतुपरक फसल ±ित एवं नुकसान आकलन तथा पारदिशªता के िलए िनÌनिलिखत 

ÿौīोिगिकयŌ को भी वषª 2023-24 से कायाªÆवयन हेत ुअनमुोिदत िकया गया है: 

 i.यस-टेक (तकनीक पर आधाåरत उपज अनुमान ÿणाली) के माÅयम से åरमोट-स¤िसंग 

आधाåरत उपज अनमुान म¤ øिमक łप से आग ेबढ़ना तािक उपज का आकलन करने के साथ-

साथ िनÕप± और सटीक फसल उपज अनमुान लगाने म¤ मदद िमल सके। यह पहल खरीफ 2023 

से धान और गेहóं कì फसलŌ के िलए शłु कì गई है, िजसम¤ उपज अनुमान म¤ 30% महÂव अिनवायª 

łप से यस-टेक से ÿाĮ उपज को िदया जाएगा। खरीफ 2024 सीजन से सोयाबीन कì फसल को 

जोड़ा गया है।   

ii.जीपी और Êलॉक Öतर पर हाइपर-Öथानीय मौसम डेटा एकý करने के िलए मौजूदा नेटवकª  के 5 

गनुा तक Öवचािलत मौसम ÖटेशनŌ (एडÊÐयूएस) और Öवचािलत वषाª-गेज (एआरजी) के नेटवकª  

कì Öथापना के िलए िवंड्स (मौसम सूचना नेटवकª  और डेटा िसÖटम)। इसे भारत मौसम िव²ान 

िवभाग (आईएमडी) के समÆवय से अंतरसंचालनीयता और डेटा साझा करने के साथ एडÊÐयूएस 

और एआरजी के राÕůीय एकìकृत नेटवकª  म¤ डाला जाएगा। िवंड्स न केवल यस-टेक के िलए डेटा 

ÿदान करता है बिÐक ÿभावी सूखा और आपदा ÿबंधन, सटीक मौसम पूवª-अनमुान और बेहतर 

पैरामीिůक बीमा उÂपादŌ कì पेशकश के िलए भी डेटा ÿदान करता है।  

िवभाग सभी िहतधारकŌ कì साĮािहक वीिडयो कॉÆĀ¤ िसंग, Óयिĉगत बैठकŌ के साथ-साथ 

राÕůीय समी±ा सÌमेलनŌ के माÅयम से दावŌ के समय पर िनपटान सिहत बीमा कंपिनयŌ के कामकाज 

कì िनयिमत िनगरानी कर रहा है।   
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 ÿाĮ अनभुव, िविभÆन िहतधारकŌ के िवचारŌ के आधार पर तथा बेहतर पारदिशªता, 

जवाबदहेी, िकसानŌ को दावŌ का समय पर भगुतान सिुनिĲत करने और योजना को अिधक िकसान 

िहतैषी बनाने के उĥेÔय से, सरकार ने समय-समय पर पीएमएफबीवाई के ÿचालन िदशािनद¥शŌ को 

Óयापक łप से संशोिधत िकया है, तािक यह सिुनिĲत िकया जा सके िक योजना के तहत पाý लाभ 

िकसानŌ तक समय पर और पारदशê तरीके से पहòंचे।    

योजना के तहत कì गई िविभÆन पहलŌ के कारण, वषª 2023-24 म¤ कवर िकया गया सकल 

फसल ±ेý (जीसीए), वषª 2022-23 म¤ 501 लाख ह³ेटेयर कì तुलना म¤ 604 लाख हे³टेयर था, जो 

20.5% से अिधक कì वृिĦ को दशाªता है। वषª 2023-24 म¤ नामांिकत िविशĶ िकसानŌ कì सं´या 

3.97 करोड़ थी, जबिक वषª 2022-23 म¤ यह 3.17 करोड़ थी, जो 25% स ेअिधक कì विृĦ को 

दशाªता है। इसिलए, योजना के तहत ±ेý और िकसानŌ का कवरजे अब तक के उ¸चतम Öतर पर है।    

यīिप यह योजना िकसानŌ के िलए Öवैि¸छक है, लेिकन वषª 2023-24 के दौरान गैर-

ऋणी िकसानŌ का कवरजे, योजना के तहत कुल कवरजे का 55% तक बढ़ गया है, जो योजना 

कì Öवैि¸छक Öवीकायªता/लोकिÿयता को दशाªता है।     

 

COMPENSATION PROVIDED UNDER PM FASAL BIMA YOJANA 

270. SHRI PRADEEP PUROHIT:  

        SHRI RADHESHYAM RATHIYA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:  

(a) the details of total compensation provided to farmers in Odisha and 

Chhattisgarh under the Pradhan Mantri Fasal Bima Yojana (PMFBY) during the 

years 2022, 2023 and 2024, district-wise;  



04.02.2025  302 

 
(b) the details of contribution of the Union and State Governments under the 

PMFBY and whether any changes in this contribution have been made;  

(c) whether any special measures are being taken by the Government to 

expedite the process of providing compensation to farmers for crop losses 

caused by rainfall, drought and other natural calamities;  

(d) whether the Government is planning to introduce a new scheme to make the 

crop insurance plan more simple and transparent so that all farmers can get 

benefit from it in a timely manner; and  

(e) whether any special relief package would be provided under the PMFBY for 

farmers affected by natural calamities and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a): The Pradhan Mantri Fasal Bima Yojana (PMFBY) and Restructured 

Weather Based Crop Insurance Scheme (RWBCIS) was introduced in the 

country from Kharif 2016 season.   Year-wise and District-wise details of claims 

paid under the Scheme in the States of Odisha and Chattisgarh during the years 

2022-23 and 2023-24, are given in the enclosed Statement. 

(b): As per provisions of the scheme, actuarial/bidded premium rates are 

charged by insurance companies  but the farmers have to pay maximum 2% of 

sum insured  for Kharif, 1.5% of sum insured for Rabi food and oilseed crops 

and 5% of sum insured for commercial/horticultural crops and the balance of 

actuarial/bidded premium is shared by the Central and State Government on 50 
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: 50 basis and 90 :10 in case of North Eastern States (from Kharif 2020 season) 

and Himalayan States (from Kharif 2023). No changes in the contribution has 

been made.  

(c) and (d): PMFBY is mainly implemented on ‘Area Approach’ basis and 

comprehensive risk coverage for crops of farmers against all non-preventable 

natural risks from pre-sowing to post-harvest stages of the crops at very 

minimum premium for the farmers is provided under the scheme.  However, 

losses due to localized risks of hailstorm, landslide, inundation, cloud burst & 

natural fire and post-harvest losses due to cyclone, cyclonic/unseasonal rains & 

hailstorms are calculated on individual insured farm basis.     

The review/revisions / rationalization / improvements in the crop insurance 

schemes is a continuous process and decision on suggestion/ representations/ 

recommendations of the stakeholders/studies are taken from time to time.  

Based on the experience gained, views of various stakeholders and with a view 

to ensure better transparency, accountability, timely payment of claims to the 

farmers and to make the scheme more farmer friendly, Government has 

periodically revised the Operational Guidelines of the PMFBY comprehensively 

to ensure that the eligible benefits under the scheme reach the farmers timely 

and transparently.   

For transparent calculation and settlement of claims by insurance companies, a 

claims management module namely “Digiclaim” has been developed w.e.f. 

Kharif 2022 season wherein all the claims are worked out through National Crop 

Insurance Portal (NCIP) and paid to farmers’ accounts using Public Finance 
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Management System (PFMS). This ensures full cycle monitoring of claims right 

upto the farmer level. 

Further, with a view to ensure transparency in claims calculation, w.e.f. Kharif 

2023, Yield Estimation System Based on Technology (YES-TECH) has been 

introduced for gradual migration to Remote-Sensing based yield estimation to 

help assess yields as well as fair and accurate Crop Yield Estimation. This 

initiative has been launched for paddy & wheat crops from Kharif 2023 and 

Soyabean crop from Kharif 2024, minimum 30% weightage to yield estimation 

will mandatorily be assigned to YES-TECH derived yield.  

(e): No such relief package is admissible under Crop Insurance Scheme.  

STATEMENT 

Year-wise and District-wise details of claims paid under PMFBY in Odisha 
during the years 2022-23 and 2023-24 as on 31st  December, 2024. 

District 
Claims Paid (In Rs.) 

Total 
2022-23 2023-24 

Anugul 17,95,090  10,17,872  28,12,962  

Balangir 
1,12,91,82,96

2  
25,42,20,956  1,38,34,03,918  

Baleshwar 10,60,58,805  6,70,42,619  17,31,01,424  

Bargarh 11,46,46,846  27,27,45,210  38,73,92,056  

Bhadrak 5,80,74,815  6,24,55,067  12,05,29,882  

Boudh       22,291           22,291  

Cuttack 26,65,63,010   26,65,63,010  
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Deogarh 26,95,973   26,95,973  

Dhenkanal         3,124           3,124  

Gajapati          5,766  
                

78,78,207  
78,83,974  

Ganjam 6,20,19,140  20,58,73,973  26,78,93,114  

Jagatsinghapur 1,19,43,123   1,19,43,123  

Jajapur 23,22,42,022  17,82,84,112  41,05,26,134  

Jharsuguda 89,98,97,780  3,39,77,425  93,38,75,205  

Kalahandi 46,24,82,395  39,86,63,986  86,11,46,381  

Kandhamal       47,916  15,35,637  15,83,554  

Kendrapara 3,97,57,386  2,40,05,249  6,37,62,635  

Kendujhar          2,566            2,566  

Khordha 1,63,51,742  13,45,51,119  15,09,02,861  

Koraput       20,149  13,50,330  13,70,479  

Malkangiri  21,51,203  21,51,203  

Mayurbhanj            3,878              3,878  

Nabarangpur  1,14,08,147  1,14,08,147  

Nayagarh       3,17,033  32,61,026  35,78,059  

Nuapada 4,80,16,431  5,92,85,292  10,73,01,723  

Puri 90,24,51,713  37,50,41,966  1,27,74,93,679  

Rayagada          2,268  14,49,975  14,52,243  

Sambalpur 26,17,92,218  5,68,38,086  31,86,30,304  
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Subarnapur       30,998    1,79,743       2,10,740  

Sundargarh 
1,17,58,91,23

2  
2,09,33,820  1,19,68,25,052  

Total 
5,79,22,93,25

9  
2,17,41,76,435  7,96,64,69,694  

 

Year-wise and District-wise details of claims paid under PMFBY and 
RWBCIS in Chhattisgarh during the years 2022-23 and 2023-24 as on 31st  
December, 2024. 

District 
Claims Paid (In Rs.) 

Total 
2022-23 2023-24 

Balod 14,19,55,569  8,02,14,364  21,14,25,341  

Baloda Bazar 2,36,21,256    2,18,33,367  

Baloda Bazar Bhatapara  97,65,487    97,65,487  

Balrampur 2,40,97,078    2,22,73,174  

Balrampur Ramanujgaj    9,85,061      9,85,061  

Bastar 15,24,58,090  9,15,17,272  23,24,35,836  

Bemetara 79,46,31,561  1,81,95,30,922  2,55,40,16,962  

Bijapur 4,74,88,440  5,24,62,239  9,63,56,287  

Bilaspur     93,70,707      91,84,889  1,78,46,328  

Dantewada 7,97,01,794  18,27,99,708  25,64,68,888  

Dhamtari 18,20,34,842  1,98,93,737  18,81,50,394  

Durg 45,59,80,821  53,77,74,633  95,92,42,346  
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Gariyaband 3,14,78,223  16,76,32,188  19,67,27,831  

Gaurella Pendra Marwahi   73,65,304       8,50,297      76,58,122  

Janjgir-Champa 2,05,48,041     2,65,395  1,92,58,158  

Jashpur   10,49,513  1,14,54,087  1,24,24,163  

Kabirdham 26,67,32,554  76,44,37,853  1,01,09,81,467  

Kanker 42,61,53,162  53,63,72,977  93,02,70,682  

Khairgarh Chhuikhadan 

Gandai 
 58,27,21,167  58,27,21,167  

Kondagaon 5,19,69,568  7,91,91,596  12,72,27,596  

Korba 7,33,50,851  4,16,25,912  10,94,24,850  

Korea 1,88,37,046  16,49,718  1,90,60,991  

Mahasamund 57,43,39,501  23,06,68,700  76,15,36,546  

Manendragarh-Chirimiri-

Bharatpur 
 17,96,305     17,96,305  

Mohla Manpur Ambagarh  7,14,16,754  7,14,16,754  

Mungeli 2,20,44,629  1,90,59,450  3,94,35,525  

Narayanpur 66,98,901  7,64,90,821  8,26,82,683  

Raigarh 4,48,87,135  71,95,883  4,86,85,519  

Raipur 73,81,118  1,12,44,620  1,80,67,062  

Rajnandgaon 
1,64,78,94,68

3  
26,83,05,664  1,79,14,71,490  

Sakti  26,99,781    26,99,781  
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Sarangarh Bilaigarh  1,73,37,746  1,73,37,746  

Sukma 20,93,70,933  5,40,17,815  24,75,41,499  

Surajpur   59,88,384  2,29,39,832  2,84,74,957  

Surguja 1,23,52,860  1,15,58,342  2,29,76,217  

Total 
5,33,97,82,56

2  
5,69,50,81,366  10,72,06,76,584  

 

 

SKILL DEVELOPMENT SCHEMES FOR FARMERS 

271. SHRI DURAI VAIKO: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the details of the number of farmers benefited/trained under the skill 

development schemes implemented by the Ministry of Agriculture and Farmers 

Welfare during the last three years, year-wise; and  

(b) the funds allotted/utilized under respective schemes in the districts of 

Tiruchirappalli and Pudukottai? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a): The Government has initiated and is implementing the following schemes 

aimed to provide farmers with latest skilling requirements.  
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The Government is implementing Skill Training of Rural Youth (STRY) 

with the objective to impart short term skill training (7 days duration) to rural 

youths and farmers in agriculture and allied sectors for upgradation of their 

knowledge and skills and promote wage/self-employment in rural areas. The 

component aims at providing short duration skill-based training programs to rural 

youth and farmers on agri-based vocational areas for creating a pool of skilled 

manpower. Recently, the STRY programme has been subsumed under ATMA 

cafeteria.   

The Government is implementing skill development programmes through 

Krishi Vigyan Kendra (KVK) under Indian Council of Agricultural Research 

(ICAR) in different States of the Country to serve as single window agricultural 

knowledge, resource and capacity development centres with mandate of 

technology assessment and demonstration for its use and capacity building. As 

part of its activities, the KVKs are imparting training to the farmers, farm women 

and rural youths on different aspects of agriculture and allied sectors (Crop 

Production, Horticulture, Soil Health and Fertility Management, Livestock 

Production and Management, Home Science/Women empowerment, Agril. 

Engineering, Plant Protection, Fisheries, Production of Input at site, Agro forestry 

etc.) for their capacity building.  

A Centrally Sponsored Scheme on ‘Support to State Extension 

Programmes for Extension Reforms’ popularly known as Agriculture Technology 

Management Agency (ATMA) is implemented across the country by the Ministry 

of Agriculture & Farmers Welfare. The scheme promotes decentralized farmer-
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friendly Extension system in the country with an objective to support State 

Government’s efforts to revitalize the extension system and making available the 

latest agricultural technologies and good agricultural practices in different 

thematic areas of agriculture and allied areas to farmers, farm women and youth, 

through various interventions like Farmers Training, Demonstrations, Exposure 

Visits, Kisan Melas etc.  Presently, the scheme is being implemented in 739 

districts of 28 States & 5 UTs in the country.  

The Ministry of Agriculture and Farmers Welfare is implementing ‘Sub 

Mission on Agricultural Mechanization’ (SMAM). For implementation of this 

scheme Four Farm Machinery Training & Testing Institutes (FMTTIs) located at 

Budni (Madhya Pradesh), Hissar (Haryana), Geraldine (Andhra Pradesh) and 

Biswanath Chariali (Assam) are engaged in the country for imparting skill 

development training courses to different categories of beneficiaries like farmers, 

technicians, under graduate engineers, entrepreneurs on selection, operation, 

repair and maintenance, energy conservation and management of agricultural 

equipments.  

 Rashtriya Krishi Vikas Yojana (RKVY), an umbrella scheme of Ministry of 

Agriculture & Farmers Welfare, is implemented for ensuring holistic development 

of agriculture and allied sectors. There is provision for allowing the states to 

choose their own agriculture and allied sector development activities including 

training programmes as per the district/state agriculture plan. 
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The Government has launched National Skill Development Mission under 

the Ministry of Skill Development and Entrepreneurship (MSDE) in July 2015, 

under which the DA&FW has been operationalizing skill training courses of 

minimum 200 hours duration for rural youth and farmers as per the approved 

Qualification Packs developed by Agriculture Skill Council of India (ASCI) in the 

areas of agriculture and allied sectors. Recently, this programme has been 

subsumed under ATMA cafeteria.   

          The details of the number of farmers benefited/trained under the skill 

development schemes implemented by the Ministry of Agriculture and Farmers 

Welfare during the last three years, year-wise is given as under: 

S.No. Schemes  Number of Farmers Trained Total 

2021-22 2022-23 2023-24 

1. STRY 10456 11634 20940 43030 

2. KVK 1691744 1953220 2156363 5801327 

3. ATMA  1359069 1428446 1207207 3994722 

4. SMAM 13261 15440 14971 43672 

5. RKVY -- 3799 2951 6750 

6. MSDE 3470 3715 718 7903 

 Total 3078000 3416254 3403150 9897404 
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(b): The funds allotted/utilized under respective schemes in the districts of 

Tiruchirappalli and Pudukottai are given as under: 

District : Tiruchirappalli.  

(Rs. in Lakhs)  

Source: State Department of Agriculture, Government of Tamil Nadu 

District : Pudukottai 

(Rs. in Lakhs) 

S.No Schemes 2021-22 2022-23 2023-24 

  Funds 

alloted 

Funds 

utilized 

Funds 

alloted 

Funds 

utilized 

Funds 

alloted 

Funds 

utilized 

1. STRY 0.42 0.42 0.42 0.42 1.26 1.26 

2. ATMA 51.5 51.5 24.9 24.9 21 21 

3. TNSDC 

STRY 

0.88704 0.88704 0.68544 0.68544 -- -- 

 Total 52.80704 52.80704 26.00544 26.00544 22.26 22.26 

S.No Schemes 2021-22 2022-23 2023-24 

  Funds 

alloted 

Funds 

utilized 

Funds 

alloted 

Funds 

utilized 

Funds 

alloted 

Funds 

utilized 

1. STRY 0.84 0.84 0.42 0.42 1.26 1.26 
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Source: State Department of Agriculture, Government of Tamil Nadu. 

 

NATIONAL LOGISTICS POLICY 

272. DR. AMAR SINGH: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) whether the country’s National Logistics Policy will improve India's trade 

competitiveness, create more jobs, improve India's performance in global 

rankings and pave the way for India to become a logistics hub; and 

(b) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) and (b): Yes Sir. The Country’s National Logistics Policy aims to improve 

India's trade competitiveness, create more jobs, improve India's performance in 

global rankings and pave the way for India to become a logistics hub. 

National Logistics Policy (NLP) was launched on 17th Sept. 2022 by Hon’ble PM to 

develop a technologically enabled, integrated, cost efficient, resilient, sustainable 

and trusted logistics ecosystem in the country for accelerated and inclusive growth. 

2. ATMA 56.40 56.40 39.50 39.50 19.60 19.60 

3. TNSDC 

STRY 

1.69 1.65 0.60 0.58 -- -- 

 Total 58.93 58.89 40.52 40.50 20.86 20.86 
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The targets of the NLP are to: (i) Reduce cost of logistics in India; (ii) improve the 

Logistics Performance Index ranking, and (iii) Create data driven decision support 

mechanism for an efficient logistics ecosystem. 

Action points in the logistics plan among other things include: 

 Facilitation for development of logistics parks for acting as hubs for 

intermediary activities (storage, handling, value addition, inter-modal 

transfers, etc.) in the supply chain connected by a transportation network.  

 To enhance logistics efficiency and improve India's ranking in the World Bank 

Logistics Performance Index (LPI), an Inter-Ministerial Dedicated LPI Cell 

has been established with representatives from DPIIT and nodal officers from 

key stakeholder Ministries & Departments, such as Land Ports Authority of 

India (LPAI), Ministry of Ports, Shipping and Waterways (MoPSW), Ministry 

of Road Transport and Highways (MoRTH), Ministry of Railways, Central 

Board of Indirect Taxes and Customs (CBIC), Ministry of Civil Aviation 

(MoCA) and Department of Posts. 

 The following initiatives have been undertaken to create skilled workforce for 

the industry. 

 Logistics-related courses introduced in around 100 

Universities/Institutes. 

 MoU signed with GatiShakti Vishwavidyalaya on 4th October 

2023 for developing curriculum on logistics; 8 courses launched 
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on logistics. 

 Centre of Excellence (CoE) for City Logistics set up at SPA 

(School of Planning and Architecture), Bhopal on 8th May 2024. 

 Total 37 Qualification Packs (QPs) for skill development are 

operational including 7 QPs prepared in Financial Year 2024-25 

along with Logistics Sector Skill Council . 

 Standardization of processes have been undertaken at Ports and 

Airports to make them more competitive for trade. 

 India’s ranking in World Bank’s Logistics Performance Index (LPI) has 

improved by sixteen places from 54 (out of 160 countries) in 2014 to 38 

(out of 139 countries) in 2023. The World Bank has acknowledged India’s 

efforts in LPI 2023 report, including investment in soft and hard 

infrastructure to connect ports on both coasts to economic poles in the 

hinterland, and supply chain digitization. 

 

PM DAKSH YOJANA  

273. SHRI HAMDULLAH SAYEED:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:-  
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(a) whether the Government has launched the Pradhan Mantri Dakshata Aur 

Kushalta Sampanna Hitgrahi (PM-DAKSH ) Yojana to provide skill training for 

marginalized groups;  

(b) if so, the details of the training programs offered under the scheme; and  

(c) the steps being taken by the Government to ensure that the scheme 

achieves its objective of socio-economic empowerment for the targeted 

groups? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B.L. VERMA): 

(a) and (b): Yes, Sir. PM-DAKSH Scheme, a Central Sector Scheme, was 

launched with an objective to enhance competency level of the persons 

belonging to marginalized groups viz. Scheduled Caste (SC), Other Backward 

Class (OBC), De-notified Tribe (DNT), Economically Weaker Section (EWS), 

Safai Karamcharis including Waste Pickers. Skill trainings are imparted to the 

candidates on any National Skill Qualification Framework (NSQF) aligned 

courses/job roles available in the Skill India Digital Hub (SIDH) portal under PM-

DAKSH Scheme.  

(c): Under PM-DAKSH Scheme, there is a provision of monitoring of the Scheme, 

at ground level either directly by the Department of Social Justice & 

Empowerment or through its representatives. Further, there is a Project 

Appraisal Committee (PAC) entrusted with the responsibilities of overseeing 
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regular functioning of the scheme, making recommendations to the competent 

authority for any policy or operational changes for improving the implementation 

of the scheme.  

  

IMPLEMENTATION OF THE NEW SOIL HEALTH CARD SCHEME 

274. SHRI VISHNU DAYAL RAM:           

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the current status and progress of the New Soil Health Card Scheme since 

its rollout in April 2023, including the number of Soil Health Cards generated; 

(b) whether training sessions have been conducted for State officials 

regarding the new Geographic Information System (GIS), if so, the details 

thereof; 

(c) the progress made in establishing Village Level Soil Testing Labs 

(VLSTLs), including the number of entrepreneurs or Self-Help Groups (SHGs) 

enrolled under this initiative; and 

(d) the current status of soil mapping, including identified priority areas? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 
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(a): Soil Health and Fertility Scheme has been implemented by the 

Government since 2014-15. So far, 24.74 crore Soil Health Cards(SHC) have 

been generated across the country and funds amounting to ₹1706.18 crore have 

been released to various States/UTs. Till date, 8272 Soil Testing Labs (1068 

Static Soil Testing Labs, 163 Mobile Soil Testing Labs, 6376 Mini Soil Testing 

Labs and 665 Village Level Soil Testing Labs) have been established across the 

country. 

(b):  The Soil and Land Use Survey of India, a subordinate office under the 

Ministry of Agriculture & Farmers Welfare, organizes short-term training courses 

(3 days) on topics such as the application of soil databases through Geographic 

Information System (GIS), Soil Health Management, Integrated Watershed 

Management (IWMP), Geo-Spatial Technology for Natural Resources 

Management, and Soil Survey & Mapping. These training programs are 

designed for officers and officials from various user agencies in different States 

and Union Territories. In 2024, training program was conducted for officers from 

the Agriculture, Forest, and Soil & Water Conservation departments of the 

Government of West Bengal and the North-Eastern States, and in 2025 for the 

officers of Agriculture Department, Government of Jammu & Kashmir. 

(c): Till date, 665 Village-level Soil Testing Labs (VSTL) have been 

established in 17 States. These include those set up by the entrepreneurs and 

Self-Help Groups (SHGs), but their data is not maintained centrally.  
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(d): So far, the Soil and Land Use Survey of India has completed soil mapping 

at 1:10,000 scale for approximately 290 lakh hectares, covering 40 aspirational 

districts. To promote judicious use of fertilizer by farmers, the Soil and Land Use 

Survey of India has also generated 1,987 village-level soil fertility maps for 21 

States and Union Territories.  

 

UPGRADATION OF AGRICULTURAL TECHNOLOGY 

275. SHRI VE. VAITHILINGAM: 

 Will the Minister of AGRICULTURE AND FARMERS WELFARE be 

pleased to state: 

(a) whether the Government has taken any initiatives for the upgradation of 

agricultural technology, the application of modern skills in farm practices, 

enhancing agricultural marketing avenues, price stabilization, the adoption of 

innovation in farming, lowering wastages in the use of fertilizers, water and other 

inputs and improving the agriculture-industry linkages;  

(b) if so, the details thereof; and  

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI BHAGIRATH CHOUDHARY): 

(a) and (b): The Government has launched several key schemes to upgrade 

agricultural technology to improve productivity, sustainability, and farmers’ 

income. The Digital Agriculture Mission, is a major initiative that leverages 
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technologies like Artificial Intelligence (AI), Big Data, and geospatial data for 

better crop monitoring, soil management, and weather forecasting. Indian 

Council of Agricultural Research (ICAR), during the last ten years has developed 

2900 varieties out of which, 2661 varieties are tolerant to one or more biotic 

and/or abiotic stresses. About156 technologies/machines/process protocols 

were developed for production and post-harvest production of agriculture. 

Technologies related to animal, Fisheries sector were also developed for 

enhancing productivity of animal, fisheries, aquaculture, diagnostics & vaccines 

for animal and fish health management, processing and value addition. For 

increasing awareness and promotion of newly developed technologies, Krishi 

Vigyan Kendras (KVKs) and State Agricultural Universities (SAUs) conduct 

trainings, field level demonstration, farmers’ interface meetings, skill 

development programs among the small and marginal farmers and other 

stakeholders and making agriculture more efficient and profitable.  

 The Government has introduced many initiatives to enhance agricultural 

marketing such as e-NAM, Kisan Rail and Kisan Udan for improved logistics. 

The promotion of Farmer Producer Organizations (FPOs) aims to reduce 

intermediaries and strengthen market access for farmers. Additionally, agri-tech 

startups and online platforms like AGRI-Bazaar help farmers to connect directly 

with buyers, ensuring better pricing and increased income.  

 ICAR recommends soil test based balanced and integrated nutrient 

management through conjunctive use of both inorganic and organic sources 

(manure, biofertilizers etc.) of plant nutrients for judicious use of chemical 
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fertilizers and to improve soil health.   All these measures reduce chemical 

fertilizer use in the country.  Also, ICAR suggests judicious use of water through 

efficient irrigation techniques including micro-irrigation for various crops to save 

irrigation water substantially.  

 The Soil Health Card Scheme also promotes the use of soil-appropriate 

fertilizers to reduce wastage and improve productivity. Further, the Government 

supports State Governments through scheme the Per Drop More Crop (PDMC) 

to improve water use efficiency, reduce costs, and enhance farm income. While 

the Government has promoted the Pradhan Mantri Kisan Sampada Yojana, 

which focuses on enhancing value-added processing, improving the shelf-life of 

farm products, and linking farmers with agro-industries.  

(c): Question doesn’t arise. 

 

SELECTION PROCEDURE OF PADMA AWARDEES 

276.     DR. GANAPATHY RAJKUMAR P: 

Will the Minister of HOME AFFAIRS be pleased to state:  

(a) the details of selection procedure for conferring Padma Awards in the 

country; 

(b) whether there is any policy for selection of unsung heroes for Padma Awards 

and if so, the details thereof; 

(c) if not, whether any unsung heroes have been selected for Padma Awards 

during the last three years; and 

(d) if so, the details thereof and the criteria adopted therefor? 
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a) to (d):  Any person without distinction of race, occupation, position or sex 

is eligible for the Padma Awards. However, serving Government servants, 

including those working with Public Sector Undertakings, except Doctors and 

Scientists, are not eligible for the Padma Awards. All nominations / 

recommendations, including self nominations, are placed before  the  Padma 

Awards  Committee for its  consideration.  The Padma Awards Committee 

scrutinizes all nominations and submits its recommendations for approval of the 

President of India. While no rigid criteria or formula for selection is applied by the 

Padma Awards Committee, it looks for life time achievement of an individual as 

well as an element of public service in the achievements, while making a 

selection.  List of Padma Awardees (and their profiles), selected in the last three 

years is available on the Padma Awards Portal 

https://www.padmaawards.gov.in/ .  This list also includes names of 

persons who silently serve the society at the grassroots, not expecting anything 

in return, nor any award, reward or recognition. 

 

STORAGE FACILITIES 

277. SUSHRI S. JOTHIMANI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 
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(a): whether the Government is aware that the current facilities for storing 

produce like flowers, drumsticks and other vegetables in the districts in the Karur 

Parliamentary Constituency are insufficient;  

(b): if so, whether the Government proposes to build cold storage in Karur, 

Dindigul, Pudukottai and Tiruchirapalli districts; and  

(c): if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (c): A study was conducted by NABARD Consultancy Services 

(NABCONS) in 2015 on “All India Cold-chain Infrastructure Capacity (AICIC-

2015)”. The study assessed the present capacity of cold storage at that time as 

2.95 lakh MT in Tamil Nadu against the required capacity of 1.94 lakh MT in 

2014. As per available information, at present, there are 188 number of cold 

storages with the capacity of 3.99 lakh MT available in Tamil Nadu. As per 

information received from Department of Horticulture, Government of Tamil 

Nadu, there is no cold storage facility for storing produce in Karur District of Tamil 

Nadu. The State of Tamil Nadu has also informed that already cold storage 

facilities exist in Dindigul (3750 MT) and Pudukottai Districts (8000 MT). If cold 

storage facilities are requested by the farmers, additional cold storage facilities 

will be established.    

 Further, government does not setup cold storages of its own. However, 

Government is implementing various schemes under which capital assistance is 

available for setting up of cold storage for perishable horticultural produce 
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throughout the country including Karur, Dindigul, Pudukottai and Tiruchirapalli 

Districts of Tamil Nadu. 

 Department of Agriculture & Farmers Welfare is implementing Mission for 

Integrated Development of Horticulture (MIDH) under which capital assistance 

is provided for various horticulture activities including Construction/Expansion/ 

Modernization of cold storages of capacity up to 5000 MT in the country on the 

basis of Annual Action Plan (AAP) received from States/UTs. AAPs are prepared 

by the States/UTs based on their requirement, capacity and availability of 

resources. The component of Cold Storage is demand/entrepreneur driven for 

which Government assistance in the form of credit linked back ended subsidy is 

available at the rate of 35% of the project cost in general areas and 50% of the 

project cost in hilly and scheduled areas through respective State Horticulture 

Missions.  

Under the scheme, assistance is available to individuals, Groups of 

farmers/ growers/ consumers, Partnership/ Proprietary firms, Self Help Groups 

(SHGs), Farmers Producer Organization (FPOs), Companies, Corporations, 

Cooperatives, Cooperative Marketing Federations, Local bodies, Agricultural 

Produce Market Committees (APMCs) & Marketing Boards and State 

Governments.  

Besides, National Horticulture Board (NHB) is implementing a scheme 

namely “Capital Investment Subsidy for Construction/Expansion /Modernization 

of Cold Storages and Storages for Horticulture Products”. Under the scheme, 

credit linked back-ended subsidy at the rate of 35% of the capital cost of the 
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project in general areas and 50% in case of North East, hilly & scheduled areas 

for construction/expansion/modernization of cold storage and Controlled 

Atmosphere (CA) storage of capacity above 5000 MT and up to 10000 MT is 

available. In case of North East region, the units with capacity above 1000 MT 

are also eligible for assistance. 

Ministry of Food Processing Industries (MoFPI) implements a Scheme for 

Integrated Cold Chain, Food Processing and Preservation Infrastructure as one 

of the components of Pradhan Mantri Kisan Sampada Yojana (PMKSY) with the 

objective of reducing post-harvest losses of horticulture and non-horticulture 

produce and providing remunerative price to farmers for their produce. Under 

the scheme, Ministry provides financial assistance in the form of grant-in-aid at 

the rate of 35% for general areas and 50% for North East and Himalayan States, 

Integrated Tribal Development Programme (ITDP) areas and Islands for storage 

and transport infrastructure and at the rate of 50% and 75% respectively for 

value addition and processing infrastructure subject to a maximum grant-in-aid 

of Rs. 10.00 crore per project for setting up of integrated cold chain projects 

including irradiation facility. Standalone cold storages are not covered under the 

Scheme. 

All the above schemes are demand/entrepreneur driven through 

commercial ventures for which government assistance is in the form of credit 

linked back ended subsidy/grant-in-aid and is provided based on the proposals 

received from the States/entrepreneur. 
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Further, to strengthen agriculture infrastructure in the country, 

Government has launched Agriculture Infrastructure Funds (AIF) of Rs. 1.00 

lakh crore. Under AIF, there is provision for collateral free term loan upto Rs. 

2.00 crore and interest subvention of 3% on the term loan availed for creation of 

post-harvest infrastructure including establishment of cold storages. 

 

HOUSES FOR FISHERMEN COMMUNITY 

278. SHRI D. M. KATHIR ANAND: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a) whether the Government has welfare schemes for the provision of 

Tsunami/flood resistance houses for fishermen community  in Tamil Nadu; 

(b) if so, the details thereof and funds allocated and disbursed  under various 

housing welfare schemes for fisherfolks in Tamil Nadu during the last five years;  

(c) the steps taken by the Government to provide adequate housing, educational, 

sports and medical infrastructure facilities for fisherfolks in the country; and 

(d) the details of allocation made and disbursed during the said period? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS 

LALAN SINGH): 
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(a) to (d): As per the information received from Department of Fisheries and 

Fishermen Welfare, Government of Tamil Nadu, there was no such scheme for 

the provision of Tsunami/flood resistance houses for fishermen community in 

Tamil Nadu by the Department of Fisheries and Fishermen Welfare, 

Government of Tamil Nadu.  

The Department of Fisheries, Ministry of Fisheries, Animal Husbandry and 

Dairying is implementing a flagship scheme Pradhan Mantri Matsya Sampada 

Yojana (PMMSY) with an investment of Rs.20,050 crore for development of 

fisheries in all States/ Union Territories during a period of 2020-21 to 2024-25. 

The PMMSY inter-alia envisages several welfare related activities for fishers 

and fish farmers including; (i) development of Integrated Modern Coastal 

Fishing Villages in the maritime States/UTs with an aim to maximize economic 

and social benefits to coastal fishers while minimizing environmental 

degradation through sustainable fishing practices, (ii)  insurance with a 

coverage of Rs.5.00 lakh against accidental death or permanent total disability, 

Rs. 2.50 lakh against accidental permanent partial disability and  Rs.25,000 

against accidental hospitalization, (iii) livelihood and nutritional support for 

socio-economically backward active traditional fishers families for conservation 

of fish resources during fishing ban/lean period.  

The Ministry of Rural Development, Govt. of India, is implementing Pradhan 

Mantri Awaas Yojana- Gramin (PMAY-G) with effect from 1st April 2016 in order 

to achieve the objective of “Housing for All” in rural areas, providing assistance 
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to eligible rural households with basic amenities. As on date, out of the 

cumulative target of 4.95 crore houses, 3.79 crore houses have been allotted to 

the States/UTs, out of which 3.31 crore houses have been sanctioned and more 

than 2.69 crore houses have been completed. In the State of Tamil Nadu, a 

target of 9,57,825 houses has been allocated, out of which 7,48,742 houses 

have been sanctioned and 6,33,052 houses have been completed.  

Under PMAY-G, beneficiaries are being provided financial Assistance of Rs.1.20 

lakh in plain areas and Rs.1.30 lakh in North-eastern States, Hill states of 

Himachal Pradesh and Uttarakhand and UTs of Jammu & Kashmir and Ladakh. 

In addition to this, assistance of Rs.12,000 is also extended for the construction 

of toilets through convergence with Swachh Bharat Mission – Gramin (SBM-G), 

Mahatma Gandhi National Rural Employment Guarantee Scheme (MGNREGS) 

or any other dedicated source of funding. Convergence for piped drinking water, 

electricity connection, LPG gas connection etc. under different Government 

programs is also being provided. Further, the women beneficiaries of the PMAY-

G are being associated with Self Help Groups (SHG's) to ensure livelihood and 

employment opportunities.  

Further, under PMAY-G up to five percent of targets are reserved for Special 

Projects, wherein targets are allocated to States for rehabilitation/relocation of 

households in case of natural hazards such as tsunami and floods. The Central 

Share released under PMAY-G to Tamil Nadu during the last 5 years is 

Rs.3527.69 crores. 
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Under the Centrally Sponsored Scheme of ‘Blue Revolution’ implemented during 

2015-16 to 2019-20 by the Department of Fisheries, Ministry of Fisheries, Animal 

Husbandry and Dairying, a total of 18,886 houses for fishermen were sanctioned 

and central funds of Rs.104.69 crore was released to various States and UTs 

including Tamil Nadu.  

Besides, the state Government of Tamil Nadu with allocation of Rs.98.28 crores 

has issued administrative orders during the period of 2016-17 to 2024-25 

sanctioning 5,000 houses to the fishermen of marine and inland sector who are 

enrolled as member of Fishermen Cooperative Society (FCS) / Fisherwomen 

Cooperative Society (FWCS). Out of 5,000 houses, 3,472 houses have been 

taken up for construction and 3,386 houses have been completed.   

 

STRENGTHENING OF COOPERATIVE SOCIETIES 

279. SHRI MANOJ TIWARI: 

Will the Minister of COOPERATION be pleased to state: 

(a) the steps taken by the Government to strengthen cooperative societies and 

promote their role in rural and urban development; 

(b) whether the Government has introduced any new schemes or financial 

assistance programs to support cooperative societies and if so, the details 

thereof; 

(c) the measures taken to ensure transparency, accountability and good 

governance in cooperative institutions; 
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(d) whether the Government has conducted any recent assessments of the 

challenges faced by cooperatives, particularly in Delhi and other metropolitan 

areas and the findings thereof; and 

(e) the details of initiatives undertaken to promote women and youth participation 

in cooperative societies across the country? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 

(SHRI AMIT SHAH): 

(a) to (c): In order to strengthen cooperative societies and promote their role 

in rural and urban development and to ensure transparency, accountability and 

good governance in cooperative institutions across the country including in the 

metropolitan areas, various new schemes and initiatives have been taken by the 

Ministry of Cooperation since its inception, which are given in the enclosed 

Statement. 

(d): The Government has established National Cooperative Database (NCD) 

to provide necessary inputs for policy decisions. The data has been entered and 

verified by all the States/ UTs including Delhi and other metropolitan areas. The 

Government is implementing its schemes/ initiatives to strengthen cooperatives 

based on the inputs from NCD like establishing new multipurpose PACS and 

primary dairy/ fishery cooperative societies covering all the Panchayats/ villages 

across the country. 
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(e): The government has taken various initiatives to promote the participation 

of women and youth participation in cooperative societies across the country. 

The details of the same are as under: 

(i)  Multi-State Cooperative Societies (MSCS) Act, 2002 was amended 

through MSCS (Amendment) Act, 2023 wherein, a specific provision has 

been introduced for reservation of two seats for women in the Board of 

MSCS, paving the way for gender equal growth in the Co-operative 

Sector. 

(ii) Model Bye Laws for PACS has been prepared by the Ministry of 

Cooperation and circulated to States/UTs across the country, which 

mandate requirement of women Directors in the Board of PACS. In 

addition to the above, Model Bye Laws enable PACS to undertake more 

than 25 business activities including Bank Mitra/Business 

Correspondent/Business Facilitator/ Banking extension counter which 

promote youth participation.   

(iii)  National Cooperative Development Corporation (NCDC), a statutory 

corporation under the administrative control of Ministry of Cooperation, 

has been playing a significant role over the years to improve socio-

economic status of women and youth cooperatives enabling them to take 

up business model based activities. NCDC is implementing the following 

schemes exclusively for women cooperatives and youth: 

A. Swayam Shakti Shahakar Yojna – Under this scheme, working capital loan 

for upto 3 years is provided to women Self Help Groups (SHGs) for facilitating 
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adequate bank credit to women SHGs to undertake common/collective socio-

economic activities. 

B. Nandini Sahakar – Under this scheme, term loan is provided to women 

cooperatives for a period of 5-8 years with the interest subvention of up to 2%. 

The financial assistance under the scheme is provided for business plan based 

activity /service mandated to NCDC. 

C. Yuva Sahakar - “Yuva Sahakar – Cooperative Enterprise Support and 

Innovation Scheme” is being implemented by National Cooperative 

Development Corporation (NCDC), across the country, with the aim to 

encourage newly formed cooperative societies with new and/or innovative ideas. 

The scheme encourages young entrepreneur Cooperative Societies which are 

in operation for a minimum of 3 months. The loan provided under the scheme is 

a long-term loan (up to 5 years) and as an incentive, NCDC provides 2% interest 

subvention on its applicable rate of interest on term loan for the project activities. 

STATEMENT 

Progress on major initiatives taken by Ministry of Cooperation 

Ministry of Cooperation, since its inception on 6th July, 2021, has undertaken several 

initiatives to realize the vision of “Sahakar-se-Samriddhi” and to strengthen & 

deepen the cooperative movement from Primary to Apex level Cooperatives in the 

country. List of initiatives taken and progress made so far are as follows: 

A. Making Primary Cooperatives economically vibrant and transparent 
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1. Model Bye-Laws for PACS making them multipurpose, 

multidimensional and transparent entities: Government, in consultation 

with all the stakeholders, including States/ UTs, National Level Federations, 

State Cooperative Banks (StCBs), District Central Cooperative Banks 

(DCCBs), etc., has prepared and circulated Model Bye-laws for PACS to all 

the States/ UTs, which enable PACS to undertake more than 25 business 

activities, improve governance, transparency and accountability in their 

operations. Provisions have also been made to make the membership of 

PACS more inclusive and broad-based, giving adequate representation to 

women and Scheduled Castes/Schedules Tribes. So far, 32 States/ UTs 

have adopted Model Bye-laws or their existing bye-laws are in line with Model 

Bye-laws. 

2. Strengthening of PACS through Computerization:  In order to strengthen 

PACS, project for Computerization of functional PACS with a total financial 

outlay of ₹2,516 Crore has been approved by the Government of India, which 

entails bringing all functional PACS in the Country onto a common ERP 

based national software, linking them with NABARD through StCBs and 

DCCBs. A total of 67,930 PACS from 30 States/ UTs have been sanctioned 

under the project. A total of 50,455 PACS have been onboarded on ERP 

Software and hardware has been procured by 30 States/UTs.  

3. Establishing New Multipurpose PACS/ Dairy/ Fishery Cooperatives in 

covering all the Panchayats: The Government of India has approved the 

plan to establish new multipurpose PACS/dairy/fisheries cooperatives, 
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aiming to cover all panchayats and villages in the country over the next five 

years. This initiative is supported by NABARD, NDDB, NFDB and State/UT 

Governments. For effective implementation of the initiative, ‘Margadarshika’ 

has been launched on 19.9.2024, indicating the targets and timelines for 

stakeholders. As per National Cooperative Database, a total of 12,957 new 

PACS, Dairy and Fishery Cooperative Societies have been registered as on 

27.1.2025 across the country since the approval of the plan on 15.2.2023. 

4. World’s Largest Decentralized Grain Storage Plan in Cooperative 

sector: Government has approved a plan to create warehouses, custom 

hiring centers, primary processing units and other agri-infrastructure for grain 

storage at PACS level, through convergence of various GOI schemes, 

including AIF, AMI, SMAM, PMFME, etc. This will reduce wastage of food 

grains and transportation costs, enable farmers to realize better prices for 

their produce and meet various agricultural needs at the PACS level itself. 

Under the pilot project, construction of godowns in 11 PACS of 11 States has 

been completed. 

5. PACS as Common Service Centers (CSCs) for better access to e-

services: An MoU has been signed between Ministry of Cooperation, MeitY, 

NABARD and CSC e-Governance Services India Limited for providing more 

than 300 e-services such as banking, insurance, Aadhar enrolment/ updation, 

health services, PAN card and IRCTC/ Bus/ Air ticket, etc. through PACS. So 

far, 42,080 PACS have started providing CSC services to rural citizens. 
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6. Formation of new Farmer Producer Organizations (FPOs) by PACS: 

Government has allowed 1100 additional FPOs to be formed by PACS with 

the support of NCDC, in those blocks where FPOs have not yet been formed 

or the blocks are not covered by any other implementing agency.  Against 

this allocation of 1100 blocks, 958 FPOs have been registered/ on-boarded 

as on 27.01.2025.  Apart from this, 730 FPOs have already been formed by 

NCDC in cooperative sector. As on date, a total of 1,688 FPOs have been 

registered / on-boarded by NCDC in cooperative sector. This will be helpful 

in providing farmers with necessary market linkages and get fair and 

remunerative process for their produce. 

7. PACS given priority for Retail Petrol/ Diesel outlets: Government has 

allowed PACS to be included in the Combined Category 2 (CC2) for allotment 

of retail petrol/ diesel outlets. As per information received from Oil Marketing 

Companies (OMCs), 286 PACS from 25 States/UTs have applied online for 

retail petrol/ diesel outlets. 

8. PACS given permission to convert bulk consumer petrol pumps into 

retail outlets: The existing bulk consumer licensee PACS have been given 

a one-time option by Oil Marketing Companies to convert into retail outlets. 

As per information shared by OMCs, 116 wholesale consumer pump licensee 

PACS from 5 States have given consent for conversion into Retail Outlets, 

out of which 56 PACS have been commissioned by the OMCs. 

9. PACS eligible for LPG Distributorship for diversifying its activities: 

Government has now allowed PACS to apply for LPG Distributorships. This 
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will give PACS an option to increase their economic activities and diversify 

their income stream. As of now, 2 PACS from the state of Jharkhand have 

applied for LPG distributorship under CC Category. 

10. PACS as PM Bharatiya Jan Aushadhi Kendra for improving access to 

generic medicines at rural level: PACS have been allowed to operate 

Pradhan Mantri Bhartiya JanaushadhiKendras (PMBJKs), which will provide 

additional income source to them and ease the access to quality generic 

medicines for rural citizens. So far, 4,523 PACS/ cooperative societies have 

applied online for PMBJKs, out of which 2,744 PACS have been given initial 

approval by Pharmaceutical & Medical Devices Bureau of India (PMBI) and 

785 PACS have received drug license from State Drug Controllers and 716 

PACS have got store codes from PMBI which are ready to function as PM 

Bhartiya Jan Aushadhi Kendras. 

11. PACS as Pradhan Mantri Kisan Samriddhi Kendras (PMKSK): PACS 

have been enabled to operate PMKSK for ensuring easy accessibility of 

fertilizer & related services to farmers in the country. As per the information 

shared by Department of Fertilizers (GOI) and States/ UTs, a total of 36,193 

PACS are functioning as PMKSK. 

12. PACS to carry out O&M of rural piped water supply schemes (PWS): 

PACS have been made eligible to carry out the Operations & Maintenance 

(O&M) of PWS in rural areas. As per information received from States/ UTs, 

934 PACS have been identified/ selected by 13 States/ UTs to provide O&M 

services at Panchayat/ Village level. 



04.02.2025  337 

 
13. Convergence of PM-KUSUM at PACS level: Farmers associated with 

PACS can adopt solar agricultural water pumps and install photovoltaic 

modules in their farms. 

14. Micro-ATMs to Bank Mitra Cooperative Societies for providing doorstep 

financial services: Dairy and Fisheries cooperative societies can be made 

Bank Mitras of DCCBs and StCBs. To ensure their ease of doing business, 

transparency and financial inclusion, Micro-ATMs are also being given to 

these Bank Mitra Co-operative Societies with support from NABARD to 

provide 'Door-step Financial Services'. To facilitate effective implementation 

of the initiative, an SOP has been launched on 19th September 2024. So far, 

8,322 Micro-ATMs have been distributed to Bank Mitra cooperative societies 

in Gujarat.  

 

15. Rupay Kisan Credit Card to Members of Milk Cooperatives: In order to 

expand the reach of DCCBs/ StCBs and to provide necessary liquidity to the 

members of Dairy Cooperative societies, Rupay Kisan Credit Cards (KCCs) 

are being distributed to the members of cooperatives for providing credit at 

comparatively lower interest rates and to enable them to carry out other 

financial transactions. To facilitate effective implementation of the initiative, 

an SOP has been launched on 19th September 2024. So far, 7,43,810 Rupay 

KCC have been distributed in the State of Gujarat. 

16. Formation of Fish Farmer Producer Organization (FFPO): In order to 

provide market linkage and processing facilities to fishermen, NCDC has 
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registered 70 FFPOs in the initial phase. In addition, Department of Fisheries, 

Government of India has allocated the work of converting 1000 existing 

fisheries cooperative societies into FFPOs to National Cooperative 

Development Corporation. National Cooperative Development Corporation 

has identified 997 Primary Fisheries Cooperatives Societies to strengthen as 

FFPOs, with an approved outlay of Rs. 280.65 crore. 

17. White Revolution 2.0: The Ministry of Cooperation has launched an initiative 

to usher Cooperative-led "White Revolution 2.0” aimed at expanding 

cooperative coverage, employment generation and women's empowerment 

with an objective "To increase the milk procurement of dairy cooperatives by 

50% from the present level over next five years by providing market access 

to dairy farmers in uncovered areas and increasing the share of dairy 

cooperatives in organised sector." The SOP for White Revolution 2.0 was 

launched on 19.11.2024 by Hon’ble Home & Cooperation Minister in 

presence of Hon’ble Minister of Fisheries, Animal Husbandry and Dairying. 

On 25.12.2024 Hon’ble Home & Cooperation Minister in the presence of 

Hon’ble Minister of Fisheries, Animal Husbandry and Dairying inaugurated 

6,600 newly set up Dairy Cooperative Societies. So far, 8,294 DCSs have 

been registered in 27 States/UTs. 

 

18. Atmanirbharta Abhiyan: Ministry of Cooperation has launched the initiative 

to incentivize production of pulses (tur, masur and urad) to reduce 

dependency on imports, and production of maize to be used for production of 
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ethanol for meeting the goal of Ethanol Blending Programme (EBP) through 

National Cooperative Consumer Federation (NCCF) and National Agricultural 

Cooperative Marketing Federation of India (NAFED). Both have developed 

their own web portal i.e. e-samyukti and e-samridhi respectively for 

registration of farmers through cooperatives. Both have assured pre-

registered farmers of tur, urad, masur and maize to procure 100% of their 

produce at Minimum Support Price (MSP). However, if market prices exceed 

the MSP, farmers are free to sell their produce in the open market. A total of 

12,64,212 farmers have already registered on the e-samyukti portal of NCCF. 

Similarly, 6,75,178 farmers have registered themselves on the e-samridhi 

portal of NAFED. 

B. Strengthening the Urban and Rural Cooperative Banks 

19. Urban Cooperative Banks (UCBs) have been allowed to open new 

branches to expand their business: UCBs can now open new branches up 

to 10% (maximum 5 branches) of the existing number of branches in the 

previous financial year without prior approval of RBI. 

20. UCBs have been allowed by RBI to offer doorstep services to their 

customers: Door step banking facility can now be provided by UCBs. 

Account holders of these banks can now avail various banking facilities at 

home such as cash withdrawal, cash deposit, KYC, demand draft and life 

certificate for pensioners, etc. 

21. Cooperative banks have been allowed to make one-time settlement of 

outstanding loans, like Commercial Banks: Co-operative banks, through 
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board-approved policies, can now provide the process for settlement with 

borrowers, along with technical write-off. 

22. Time limit increased to achieve Priority Sector Lending (PSL) targets 

given to UCBs: RBI has extended the timeline for UCBs to achieve Priority 

Sector Lending (PSL) targets by two years i.e., up to March 31, 2026. 

23. A Nodal Officer designated in RBI for regular interaction with UCBs: In 

order to meet the long pending demand of the cooperative sector for closer 

coordination and focused interaction, RBI has notified a nodal officer. 

24. Individual housing loan limit more than doubled by RBI for Rural and 

Urban Cooperative Banks: 

a. Housing loan limit of Urban Cooperative Banks has now been doubled 

from Rs. 30 lakhs to Rs.60 lakhs. 

b. Housing loan limit of Rural Cooperative Banks has been increased to 

two and a half times to Rs.75 lakhs. 

25. Rural Cooperative Banks will now be able to lend to commercial real 

estate/ residential housing sector, thereby diversifying their business: 

This will not only help Rural Cooperative Banks to diversify their business, 

but will benefit Housing cooperative societies also. 

26. License fee reduced for Cooperative Banks: License fee for onboarding 

Cooperative Banks to ‘Aadhaar Enabled Payment System’ (AePS) has been 

reduced by linking it to the number of transactions. Cooperative financial 

institutions will also be able to get the facility free of cost for the first three 
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months of the pre-production phase. With this, farmers will now be able to get 

the facility of banking at their home with through biometrics. 

27. Non-scheduled UCBs, StCBs and DCCBs notified as Member Lending 

Institutions (MLIs) in CGTMSE Scheme to increase the share of 

cooperatives in lending: Cooperative banks will now be able to take 

advantage of risk coverage up to 85 percent on the loans given. Also, 

cooperative sector enterprises will also be able to get collateral free loans 

from cooperative banks now. 

28. Notification of Scheduling norms for including Urban Cooperative 

Banks: UCBs that meet the 'Financially Sound and Well Managed' (FSWM) 

criteria and have maintained the minimum deposits required for classification 

as Tier 3 for the last two years are now eligible to be included in Schedule II 

of the Reserve Bank of India Act, 1934 and get 'Scheduled' status. 

29. Monetary ceiling doubled by RBI for Gold Loan: RBI has doubled 

monetary ceiling from Rs. 2 lakhs to Rs.4 lakhs, for those UCBs that meet the 

PSL targets.  

30. Umbrella Organization for Urban Cooperative Banks: RBI has accorded 

approval to the National Federation of Urban Co-operative Banks and Credit 

Societies Ltd. (NAFCUB) for the formation of an Umbrella Organization (UO) 

for the UCB sector, which will provide necessary IT infrastructure and 

operational support to around 1,500 UCBs.  

C. Relief to Cooperative Societies in the Income Tax Act 
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31. Surcharge reduced from 12% to 7% for co-operative societies having 

income between Rs. 1 to 10 Cr.: This will reduce the burden of Income Tax 

on Cooperative Societies and more capital will be available with them to work 

for the benefit of their members. 

32. MAT reduced for cooperatives from 18.5% to 15%: With this provision, 

now there is parity between Cooperative Societies and Companies in this 

regard. 

33. Relief in cash transactions under section 269ST of the Income Tax Act: 

In order to remove difficulties in cash transactions by cooperatives under 

Section 269ST of IT Act, Government has issued a clarification that cash 

transaction of less than Rs. 2 lakhs done by a cooperative society with its 

distributor in a day will be considered separately, and will not be charged with 

income tax penalty. 

34. Tax cut for new manufacturing Cooperative societies: Government has 

decided that a flat lower tax rate of 15% will be charged, compared to an 

earlier rate of up to 30% plus surcharge, for new cooperatives commencing 

manufacturing activities by March 31, 2024. This will encourage the formation 

of new cooperative societies in the manufacturing sector. 

35. Increase in limit of Cash Deposits and Cash Loans by PACS and 

PCARDBs: Government has enhanced the limit for Cash Deposits and Cash 

Loans by PACS and Primary Cooperative Agriculture and Rural Development 

Banks (PCARDBs) from Rs. 20,000 to Rs.2 lakh per member. This provision 
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will facilitate their activities, increase their business and benefit members of 

their societies. 

36. Increase in the limit of Tax Deducted at Source (TDS) in Cash 

Withdrawal: Government has increased the cash withdrawal limit of 

cooperative societies without deduction of tax at source from Rs.1 crore to 

Rs.3 crore per year. This provision will save Tax Deducted at Source (TDS) 

for cooperative societies, which will enhance their liquidity. 

D. Revival of Cooperative Sugar Mills 

37. Relief from Income Tax to Sugar Cooperative Mills: Government has 

issued a clarification that cooperative sugar mills would not be subjected to 

additional income tax for paying higher sugarcane prices to farmers up to Fair 

and Remunerative or State Advised Price, from April, 2016 onwards. 

38. Resolution of decades old pending issues related to Income Tax of 

Sugar Cooperative Mills: Government has made a provision in its Union 

Budget 2023-24, wherein Sugar cooperatives have been allowed to claim as 

expenditure their payments to sugarcane farmers for the period prior to 

assessment year 2016–17, giving them a relief of more than Rs.46,000 crore. 

39. Rs.10,000 crore loan scheme launched for strengthening of Sugar 

Cooperative Mills: Government has launched a scheme through NCDC for 

setting up ethanol plants or cogeneration plants or for working capital or for 

all three purposes. So far, the Ministry has released Rs. 875 crore to NCDC 

(Rs. 500 crore in FY 2022-23 and Rs. 375 crore in FY 2024-25) under the 
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scheme and as of now, NCDC has sanctioned 80 loans amounting to 

Rs.9,169.76 crore to 44 CSMs. 

40. Preference to Cooperative Sugar Mills in purchase of ethanol: 

Cooperative Sugar Mills have now been put at par with private companies for 

ethanol procurement by Government of India under the Ethanol Blending 

Programme (EBP).  

41. Strengthening of Cooperative Sugar Mills by converting their molasses-

based ethanol plants into multi feed ethanol plants: Ministry of 

Cooperation has taken initiative in consultation with National Federation of 

Cooperative Sugar Factories Ltd. (NFCSFL) for conversion of existing 

molasses-based ethanol plants of CSMs into multi feed ethanol plants. The 

Cooperative Sugar Mills (CSMs) also produce ethanol from molasses and 

sugar syrup by installing ethanol production plants. However, the availability 

of raw material i.e., molasses and sugar syrup for production of ethanol is 

limited by many factors viz, Government Policy on diversion of sugarcane 

syrup, B heavy molasses for production of ethanol and duration of sugar cane 

crushing season and availability of sugarcane depending on rainfall, etc. On 

account of these limiting factors, the CSMs having ethanol plants are not able 

to operate them at full capacity round the year. The Government of India has 

prioritized maize for production of ethanol, therefore, it is prudent for CSMs 

to convert their existing ethanol production units into multi feed ethanol 

production units so that they are able to produce ethanol by using maize as 

raw material. 
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42. Reduction in GST on molasses from 28% to 5%: Government has decided 

to reduce the GST on molasses from 28% to 5% which will enable 

cooperative sugar mills to earn more profits for their members by selling 

molasses to distilleries with higher margins. 

E. Three new National Level Multi-State Societies  

43. New National Multi-State Cooperative Seed Society for certified seeds: 

Government has established a new apex multi-state cooperative seed society 

under the MSCS Act, 2002, namely Bharatiya Beej Sahakari Samiti Limited 

(BBSSL) as an umbrella organization for quality seed cultivation, production 

and distribution under a single brand. During the Rabi 2024-25 season, 57 

Varieties of 12 Crops were sown/ planted in 5,596 hectares. Similarly, during 

the Kharif 2024 season, 23 varieties of 8 Crops have been planted on 176.59 

hectare of land. So far, 17,425 PACS/ Cooperative Societies have become 

members of BBSSL. 

44. New National Multi-State Cooperative Organic Society for organic 

farming: Government has established a new apex multi-state cooperative 

organic society under the MSCS Act, 2002, namely National Cooperative 

Organics Limited (NCOL) as an umbrella organization to produce, distribute 

and market certified and authentic organic products. So far, 5,184 PACS/ 

cooperative societies have become members of NCOL. NCOL has launched 

13 products i.e., Whole Wheat Flour, Moong Dhuli, Moong Whole, Moog 

Chilka Dal, Moog Split, Arhar/ Toor Dal, Urad Whole, Urad Dal, Masoor 
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Whole, Masoor Malka, Brown Chana, Rajma Chitra, Chana Dal under ‘Bharat 

Organics Brand’. 

45. New National Multi-State Cooperative Export Society for promoting 

exports: Government has established a new apex multi-state cooperative 

export society under the MSCS Act, 2002, namely National Cooperative 

Export Limited (NCEL) as an umbrella organization to give thrust to exports 

from cooperative sector. So far, 7,933 PACS/ cooperative societies have 

become members of NCEL. Till date, NCEL has achieved a total export 

quantity of commodities (rice, sugar, onion, wheat, maize and Jeera) of 

12,52,083 Metric tonnes with an exported value of Rs. 5,099.24 crore. 

F. Capacity Building in Cooperatives 

46. Promotion of training and awareness through National Council for 

Cooperative Training (NCCT): By increasing its reach, NCCT has 

conducted 2,872 training programs and provided training to 2,35,060 

participants till December 2024. 

G. Use of Information Technology for ‘Ease of Doing Business’ 

47. Computerization of the Central Registrar’s Office: Central Registrar’s 

office has been computerized to create a digital ecosystem for Multi-State 

Cooperative Societies, which will assist in processing applications and 

service requests in a time bound manner. 

48. Scheme for computerization of office of RCSs in States/ Union 

Territories: To increase ‘ease of doing business’ for cooperative societies 

and create a digital ecosystem for transparent paperless regulation in all the 
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States/ UTs, a Centrally Sponsored Project for Computerization of RCS 

Offices has been approved by the Government. Grants are provided for the 

purchase of hardware, development of software, etc. to the States/ UTs. So 

far, proposals received from 35 States/ UTs have been sanctioned by GOI. 

49. Computerization of Agriculture and Rural Development Banks (ARDBs): 

To strengthen the long-term cooperative credit structure, the project of 

computerization of 1,851 units of Agriculture and Rural Development Banks 

(ARDBs) spread across 13 States/ Union Territories has been approved by 

the Government. NABARD is the implementing agency for the project. So far, 

proposals from 10 States/UTs have been received and sanctioned. Further, 

GOI share amounting to Rs 5.08 crore has been released to 9 States/UTs in 

FY 2023-24 and FY 2024-25 for procurement of hardware, digitization and 

setting up of support system. 

H. Other Initiatives 

50. New National Cooperative Database for authentic and updated data 

repository: A database of cooperatives in the country has been prepared 

with the support of State Governments to facilitate stakeholders in policy 

making and implementation of programmes/ schemes related to cooperatives 

across the country. So far, data of more than 8.2 lakh cooperatives across 30 

sectors, with approximately 30 crore members, has been captured in the 

database. 

51. Cooperative Ranking Framework: The Government launched the 

Cooperative Ranking Framework on 24th January 2025 to rank cooperatives 
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State-wise and sector-wise. The ranking framework enables State RCS to 

assess Cooperative Societies’ performance based on key parameters, 

including audit compliance, operational activities, financial performance, 

infrastructure, and basic identity information. The RCS of the States/ UTs, 

through login on NCD portal, can generate ranks of Cooperative Societies, 

initially of 7 major sectors namely PACS, Dairy, Fishery, Urban Cooperative 

Banks, Housing, Credit and Thrift, and Khadi and Gram Udyog. This ranking 

system aims to enhance transparency, reliability and competitiveness among 

cooperative societies, ultimately fostering their growth. Furthermore, top-

performing cooperative societies in each sector will be recognized and 

honoured by the Ministry of Cooperation and respective State/ UT authorities, 

aligning with the objectives of the International Year of Cooperatives. 

52. International Year of Cooperatives – 2025 in India: The United Nations 

has declared 2025 as the International Year of Cooperatives (IYC 2025) to 

highlight the role of cooperatives in economic growth, social inclusion, and 

sustainability. The Ministry of Cooperation has developed an action plan in 

collaboration with National Cooperative Federations, State Governments, 

Central Ministries and other stakeholders emphasizing transparency, policy 

reforms, and rural economic transformation through PACS. Activities include 

training, board meetings, cooperative flag hoisting, exhibitions, and business 

expansion workshops at District, State, and National levels. To ensure 

effective execution, committees at national, state, and district levels have 

been formed. The National Execution Committee (NEC) and National 
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Cooperative Committee (NCC) will oversee coordination and financial 

mobilization. State Apex Committees (SAC), along with State and District 

Cooperative Development Committees (SCDC & DCDC), will organize and 

manage State/ District/ Village level programs. 

53. Multi-State Co-operative Societies (Amendment) Act, 2023: Amendment 

has been brought in the MSCS Act, 2002 to strengthen governance, enhance 

transparency, increase accountability, reform electoral process and 

incorporate provisions of 97th Constitutional Amendment in the Multi State 

Cooperative Societies. 

54. Cooperative Ombudsman: Following the amendment in the Multi–State 

Cooperative Societies (MSCS) Act, 2002, Cooperative Ombudsman has 

been appointed under Section 85A of the said Act vide gazette notification 

dated 05.03.2024. The Ombudsman office is fully functional and deals with 

complaints or appeals, from members of the MSCS regarding their deposits, 

equitable benefits of the Multi–State Co-operative Society’s functioning or 

any other issue affecting the individual rights of the concerned member. 

55. Cooperative Election Authority (CEA): Following the amendment in the 

Multi–State Cooperative Societies (MSCS) Act, 2002, the Cooperative 

Election Authority has been set up to strengthen governance and 

accountability, with a mandate to conduct free and fair election in all MSCSs. 

Elections in more than 80 MSCS have been conducted successfully up to 

December, 2024. 
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56. Inclusion of Cooperatives as ‘buyers’ on GeM portal: The Government 

has permitted cooperatives to register as ‘buyer’ on GeM, enabling them to 

procure goods and services from over 67 lakh vendors to facilitate 

economical purchases and greater transparency. So far, 574 cooperative 

societies have been onboarded on GeM as buyers.  

57. Expansion of National Cooperative Development Corporation (NCDC) 

to increase its range and depth: NCDC has launched new schemes in 

various sectors such as ‘Swayamshakti Sahkar’ for SHGs; ‘Deerghavadhi 

Krishak Sahkar’ for long term agricultural credit and ‘Dairy Sahkar’ for dairy. 

During the current FY 2024-25, so far, total financial assistance of Rs. 

84,673.70 crores has been disbursed by NCDC.  

58. Financial assistance by NCDC for Deep Sea Trawlers: NCDC is providing 

financial assistance for projects related to deep sea trawlers in coordination 

with the Department of Fisheries, Government of India. NCDC has already 

sanctioned financial assistance of Rs. 25.95 crore for purchase of total 44 

deep sea trawlers for the Fisheries Cooperative Societies of Maharashtra and 

Gujarat State. 

59. National Cooperation Policy (NCP): The formulation of New National 

Cooperation Policy (NCP) has been envisaged to fulfil the mandate of the 

Ministry of Cooperation - "Sahakar se Samriddhi." A National level committee 

was constituted on 2.9.2022 under Shri Suresh Prabhakar Prabhu with 

experts of the cooperative sector, representatives from National/ State/ 

District/ Primary level cooperative societies, Secretaries (Cooperation) and 
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RCSs from States/ UTs and officers from Central Ministries/ Departments to 

formulate the New Cooperation Policy to provide a framework to unlock the 

true potential of the Cooperative sector. The Committee conducted four 

regional workshops throughout the country to elicit suggestions from 

stakeholders. The received suggestions have been incorporated into the draft 

policy appropriately. The draft policy has been prepared and is under 

finalization. 

60. Refund to Investors of Sahara Group of Societies: A portal has been 

launched for making payments to the genuine depositors of the cooperative 

societies of Sahara Group in a transparent manner. Disbursements have 

already started after proper identification and submission of proof of their 

deposits and claims. So far, Rs. 2,025.75 crores have been disbursed to 

11.61 lakh applicants. 

 

DRONE SURVEYS UNDER SVAMITVA SCHEME 

280. THIRU DAYANIDHI MARAN: 

Will the MINISTER OF PANCHAYATI RAJ be pleased to State: 

(a) the number of States have on-boarded the Survey of Villages and Mapping 

with Improvised Technology in Village Areas (SVAMITVA) scheme and the 

details of funds spent, item and State-wise;  

(b)  the details of accuracy of the drone surveys and the extent to which they 

maintained consistently across varied terrains and regions along with the details 
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of measures taken by the Government to address potential disputes arising from 

discrepancies in drone survey results;  

(c) the manner in which the Government ensure uniformity in land management 

and property rights across States with different implementations;  

(d) the details of financial and technical support is being provided to States that 

are facing difficulties in implementing the scheme and whether there is any 

provision for additional funding or incentives for States to expedite the 

completion of drone mapping; and  

(e) the details of mechanisms are being set up by the Government to resolve 

disputes quickly in cases where property cards are contested by individuals or 

communities and the extent to which the Government address legacy issues 

related to overlapping claims on rural land parcels? 

THE MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL 

HUSBANDRY AND DAIRYING; AND MINISTER OF STATE IN THE MINISTRY 

OF PANCHAYATI RAJ (PROF. S. P. SINGH BAGHEL): 

(a) 31 States/UTs have signed Memorandum of Understanding for the 

implementation of Scheme (List of States/UTs is given in the enclosed 

Statement-I). 

Funds are provided to Survey of India  for Large Scale Mapping (LSM) 

using drones and establishing Continuous Operating Reference Stations 

(CORS) under Scheme. Funding is provided to the States/UTs for Information, 

Education, and Communication (IEC) activities and establishing State Project 

Monitoring Units (SPMUs). Funds are also provided to NIC (through NIC-

Services Inc.) to support the National Project Monitoring Unit (NPMU), 
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enhancements to the Spatial Planning Application ‘Gram Manchitra’, central 

infrastructure, and other technical and software requirements. State-wise and 

component-wise funding details are given in the enclosed Statement-II. 

(b) Drone surveys under the SVAMITVA scheme provide highly accurate village 

Abadi (inhabited) maps of 1:500 scale resolution with an accuracy of ± 5 cm. To 

address any property disputes, each State and Union Territory has established 

specific rules under their respective Revenue or Panchayat Raj Acts. These 

rules govern the process of finalizing maps and property cards, and include 

provisions for an objection period. During this period, property owners are invited 

to raise any claims or objections before the preparation of the final property 

cards, helping address any potential discrepancies or disputes. 

(c) To ensure consistent land management and property rights across diverse 

State/UT implementations, a standardized operating procedure/process flow has 

been defined in Scheme framework/Guidelines that outlines pre-survey, survey, 

and post-survey activities for preparing Abadi (inhabited) property records.  

(d) The Survey of India (SoI) is technology implementation partner under the 

SVAMITVA scheme. SoI’s responsibilities include drone surveys and digitizing 

maps, establishing Continuously Operating Reference Station (CORS) 

networks, and providing training and capacity building to State officials on ground 

truthing and using the CORS network. Funding for drone mapping is provided 

directly to the SoI. States/UTs receive financial support for IEC activities and 

establishing SPMUs. 
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(e) Each State/UT implementing SVAMITVA Scheme has provisions and 

detailed procedure under the State Land Acts/ Rules to resolve such disputes. 

The SVAMITVA Scheme supports to resolve long-standing property disputes by 

digitizing property records of rural Abadi (inhabited) area of villages by drone-

based surveys. State and Union Territory has set specific acts/rules under their 

Revenue or Panchayat Raj Acts to govern the finalization of maps and property 

cards. These rules include an objection period, allowing property owners to raise 

claims or objections before the final property cards are prepared. This process 

ensures accurate land records and addresses potential discrepancies or 

disputes. Further, these acts and rules prescribe procedures to address the 

disputes including legacy issues arising from historical ambiguities in land 

records  

STATEMENT-I 

States/UTs which have signed MoU with Survey of India (SoI) for 

onboarding SVAMITVA scheme 

S.No. STATES/UTs 

1 Andaman & Nicobar 

2 Andhra Pradesh 

3 Arunachal Pradesh 

4 Assam 

5 Chhattisgarh 

6 Daman & Diu and Dadra & Nagar Haveli 

7 Gujarat  
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8 Haryana 

9 Himachal Pradesh 

10 Jammu & Kashmir 

11 Jharkhand 

12 Karnataka 

13 Kerala 

14 Ladakh 

15 Lakshadweep 

16 Madhya Pradesh 

17 Maharashtra 

18 Manipur 

19 Mizoram 

20 Odisha 

21 Puducherry 

22 Punjab  

23 Rajasthan 

24 Tripura 

25 Uttar Pradesh 

26 Uttarakhand 

27  Sikkim 

28 Goa 

29 Tamil Nadu 
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30 Telangana 

31 Delhi 

 

STATEMENT-II 

Component-wise Release of funds under SVAMITVA scheme as on 

30.01.2025 

Component Amount in ₹ 

Establishment of CORS network (CORS)* 1,16,54,14,455 

Large Scale Mapping (LSM) using Drone 

(LSM)* 

2,49,53,16,599 

IEC and State Project Management Unit 

(SPMU)# 

6,75,70,233 

NICSI 35,00,40,987 

Workshop 32,75,453 

Total 4,08,16,17,727 

*CORS and LSM components are funded to Survey of India for 31 States/UTs 

onboarded on SVAMITVA Scheme 

# IEC and SPMU components are funded to States based on demand and 

submission of Utilization certificate 

Release of funds to States/UTs for IEC and SPMU components under 

SVAMITVA scheme as on 30.01.2025 
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Organization / State / UT Amount in ₹ 

Andhra Pradesh 26,70,000 

Arunachal Pradesh 16,54,250 

Assam 1,09,84,750 

Chhattisgarh 13,14,500 

Dadra & Nagar Haveli, Daman & Diu 2,19,750 

Gujarat 29,86,338 

Haryana 21,61,270 

Himachal Pradesh 41,15,250 

Karnataka 7,75,125 

Kerala 3,84,375 

Ladakh 30,375 

Madhya Pradesh 92,77,500 

Maharashtra 10,52,500 

Mizoram 2,77,750 

Odisha 11,50,000 

Punjab 60,04,500 
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Rajasthan 61,40,000 

Tripura 3,87,000 

Uttar Pradesh 1,44,75,000 

Uttarakhand 15,10,000 

Total 6,75,70,233 

 

 

AGRICULTURE CENTRES & DEVELOPMENT INSTITUTES 

281. SHRI KHALILUR RAHAMAN: 

 Will the Minister of AGRICULTURE AND FARMERS be pleased to 

state: 

(a) whether agriculture research centres and development institutes are 

working for the development of the agriculture sector in West Bengal; 

(b) if so, the details thereof, location-wise; 

(c) whether the said agriculture research centres and development 

institutions have undertaken agriculture developmental works during the last 

three years and if so, the details thereof; and 

(d) the extent to which growth in agricultural sector has been achieved by the 

said developmental works? 
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI BHAGIRATH CHOUDHARY): 

(a) and (b): Indian Council of Agricultural Research (ICAR) has established 4 

research institutes and 10 regional research stations in the State of West Bengal. 

These institutes are catering to the agricultural technology needs of the State of 

West Bengal besides other parts of the country. In addition, at district level, 23 

Krishi Vigyan Kendras (KVKs) have also been established in West Bengal for 

training and demonstration of the technologies developed by ICAR.  

 The list of the Research Institutes and Regional Research Stations 

located in the State of West Bengal is  enclosed as Statement. 

(c) and (d):   Agricultural research institutes/centres located in West Bengal have 

undertaken research for the development of various field crops, pulses, oilseeds, 

fibres, horticultural crops, climate resilient varieties; poultry and fisheries sectors; 

development of ergonomically improved tools & equipment and women friendly 

tools and machineries; demonstration, training and skill development 

programmes for farmers and stakeholders etc. During the last three years (2021-

2023) and 2024 a total of 132 field crops varieties were developed and 

released for West Bengal. These include 69 varieties of cereals; 16 of oilseeds; 

22 of pulses; 11 of fibre crops; 8 of forages and 6 of sugarcane. 

 Agricultural growth depends upon various policies and schemes of 

Central Government, State Governments and the research carried out by the 

Agriculture Research Institutes. In West Bengal, over the last three years, 

agricultural research and development institutions along with Government 
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policies and support have made significant strides in improving agricultural 

growth. 

STATEMENT 

List of Agriculture Research Institutes located in the State of West Bengal 

1. National Institute of Natural Fiber Engineering & Technology (NINFET), 

Kolkata 

2. Central Research Institute for Jute & Allied Fibers (CRIJAF), Barrackpore, 

Kolkata 

3. Central Inland Fisheries Research Institute (CIFRI), Barrackpore, Kolkata 

4. Agricultural Technology Application Research Institute (ATARI), Kolkata 

List of Regional Centres of ICAR Institutes located in the State of West 

Bengal 

1. Eastern Regional Station of ICAR-IVRI, Belgachia Road, Kolkata 

2. Eastern Regional Station of ICAR-NDRI, Kalyani, Nadia 

3. ICAR-CTRI Research Station, Dinhata, Cooch Behar  

4. IARI Regional Station, Kalimpong, Darjeeling 

5. ICAR-Regional Research Centre of CIBA, Kakdwip, 24 Parganas (South) 

6. ICAR-CIFE Centre, Salt Lake City, Kolkata 

7. Regional Research Centre of ICAR-CIFA, Rahara Fish Farm, Rahara 
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8. ICAR-CPCRI, Research Centre, Mohitnagar, Jalpaiguri  

9. ICAR-CSSRI Regional Research Station, Canning Town, 24 Parganas 

(South) 

10. ICAR-CISH Regional Research Station, Makhdumpur, Malda 

 

INTELLECTUAL DISABILITY  

282. SHRI SHAFI PARAMBIL:  

     Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) the total funds allotted by the national trust for the welfare of Persons with 

Autism, Cerebral Palsy, Mental Retardation (Intellectual Disability) and Multiple 

Disabilities during the current financial year;  

(b) the details of NGOs and registered societies that received funds from the 

National Trust during the current financial year, State-wise;  

(c) the list of NGOs from Kerala that received financial assistance from the 

National Trust during the current financial year and the total funds received; and  

(d) whether the Government is planning to increase the funds allotted for the 

rehabilitation of persons with Autism, Cerebral Palsy, Mental Retardation 

(Intellectual Disability) and Multiple Disabilities?  
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THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. 

VERMA):  

(a) The total funds allotted to the National Trust for the welfare of Persons with 

Autism, Cerebral Palsy, Mental Retardation (Intellectual Disability) and Multiple 

Disabilities during the current financial year is Rs. 25 Cr.  

(b) The details of Registered Organizations that received funds from the National 

Trust during the current financial year, State-wise is given in the enclosed  

Statement. 

 (c) From Kerala, One Registered Organization namely- Manovikas, Kollam has 

received an amount of Rs. 9.24 Lakh during the current financial year and the 

total fund received by the organization is Rs. 63.94 Lakh.  

(d) At present, no such proposal is under the consideration of the Government 

of India. 

STATEMENT 

Details of Registered Organizations received funds from the National Trust 

during the current financial year, State-wise: -  

Sl. No. State Registered Organisation District Scheme 

Total 
amount 
released 
during 
current 
financial 
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year (till 
15-1-2025) 

(Rs. In 
Lakh) 

1 

Andhra 
Pradesh 

Kasinadhuni Durgamba 
Butchaiah Trust 

Krishna 
Disha-cum-
Vikaas (Day 
care) scheme 

14.04 

2 
Prabhata Sindhuri 
Educational Society 

Guntur 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

3 Sirisha Rehabilitation Centre Krishna 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

4 Sreya Foundation Visakhapatnam 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

5 Sunlight Educational Society Srikakulam 
Vikaas (Day 
Care ) scheme 

1.84 

6 
Tadepallis Satya Sai 
Cheyutha Society 

Vijayawada 
Disha-cum-
Vikaas (Day 
care ) scheme 

12.12 

7 Assisi Health Care Society Krishna 
Vikaas (Day 
Care ) scheme 

12.66 

8 
Uma Educational and 
Technical Society 

Chittoor 

Gharaunda 
(Group Home 
for Adult) 
scheme 

1.50 

9 Velugu Chittor 

Gharaunda 
(Group Home 
for Adult) 
scheme 

18.00 

10 Assam Deshbandhu Club Cachar 
Samarth 
(Respite Cere) 
scheme  

6.30 
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11 
Mrinaljyoti Rehabilitation 
Centre 

Dibrugarh 

Disha (Early 
Intervention 
and School 
Readiness) 
scheme 

4.95 

12 
Prerona Pratibandhi Sishu 
Bikash Kendra 

Jorhat 

Disha (Early 
Intervention 
and School 
Readiness) 
scheme 

8.12 

13 

Bihar 

Aarogyaa Foundation for 
Health Promotion and 
Community Based 
Rehabilitation 

Sitamarhi 
Disha-cum-
Vikaas (Day 
care ) scheme 

4.68 

14 
Aastha Charitable and 
Welfare Society 

Patna 
Disha-cum-
Vikaas (Day 
care ) scheme 

1.56 

15 
Koshi Kshetriya Biklang 
Bidhwa Bridh Kalyan Samiti 

Saharsa  

Disha (Early 
Intervention 
and School 
Readiness) 
scheme 

9.90 

16 Shama Vikas Samiti Nalanda 
Vikaas (Day 
Care ) scheme 

13.10 

17 
Tapovan Bahuviklang 
Punarvas Sansthan 

West Champaran 
Disha-cum-
Vikaas (Day 
care ) scheme 

1.56 

18 Chandigarh 
Indian National Portage 
Association (INPA) 

Chandigarh 

Disha (Early 
Intervention 
and School 
Readiness) 
scheme 

1.93 

19 
Chattisgarh 

SHANTI MAITRI GRAMIN 
VIKAS SANSTHAN 

Dhamatipur 

Samarth-cum-
Gharaunda 
(Residential) 
scheme 

22.02 

20 UNNAYAK SEVA SAMITI Raigarh Samarth-cum-
Gharaunda 

20.15 
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(Residential) 
scheme 

21 

Delhi 

Manovikas Charitable 
Society 

East Delhi 
Disha-cum-
Vikaas (Day 
care ) scheme 

5.93 

22 Samadhan Delhi 

Disha (Early 
Intervention 
and School 
Readiness) 
scheme 

2.52 

23 

Gujarat 

Ankur Special School For 
Mentally Retarded Children 

Bhavnagar 
Vikaas (Day 
Care ) scheme 

7.37 

24 
Ashirwad Trust for Disabled 
OR Ashirwad Viklang Trust 

Surendranagar 
Disha-cum-
Vikaas (Day 
care ) scheme 

12.73 

25 
JEEVANDEEP HEALTH 
EDUCATION AND 
CHARITABLE TRUST KODINAR 

Kodinar 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

26 
Samprat Education and 
Charitable Trust-Junagarh 

Junagadh  
Samarth 
(Respite Cere) 
scheme  

18.13 

27 

SHRIMATI Parsanben 
Narandas Ramji Shah 
(Talajawala) Society for 
Relief & Rehabilitation of the 
Disabled 

Bhavnagar 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

28 

Haryana 

Adarsh Para Medical Welfare 
Association 

Bhiwani 
Vikaas (Day 
Care ) scheme 

1.16 

29 Nav Prerna Rewari 
Vikaas (Day 
Care ) scheme 

12.66 

30 Tapan Rehabilitation Society Karnal 

Disha (Early 
Intervention 
and School 
Readiness) 
scheme 

3.96 
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31 

Himachal 
Pradesh 

Ganpati Educational Society Solan 
Disha-cum-
Vikaas (Day 
care ) scheme 

4.91 

32 
Sakar Society For Differently 
Abled Persons 

Mandi 
Disha-cum-
Vikaas (Day 
care ) scheme 

5.98 

33 

Jammu & 
Kashmir 

Voluntary Medicare Society Sringaar 
Vikaas (Day 
Care ) scheme 

5.43 

34 Muskan Foundation Samba 
Vikaas (Day 
Care ) scheme 

13.10 

35 

Hope Disability Centre An 
Undertaking Of She Hope 
Society For Women 
Entrepreneurs 

Ganderbal 
Vikaas (Day 
Care ) scheme 

5.78 

36 Chotay Taray Foundation Sringaar 
Vikaas (Day 
Care ) scheme 

1.95 

37 
Swamy Vivekanand 
Educational Trust 

Vijaypur 

Gharaunda 
(Group Home 
for Adult) 
scheme 

13.70 

38 

Karnataka 

Ashadeepa Angavikalara 
Sarva Abhiwruddhi Seva 
Samsthe 

Bagalkot 

Disha (Early 
Intervention 
and School 
Readiness) 
scheme 

9.90 

39 

KARNATAKA PARENTS 
ASSOCIATION FOR 
MENTALLY RETARDED 
CITIZENS (KPMR) 

Bangalore Urban 

Gharaunda 
(Group Home 
for Adult) 
scheme 

3.60 

40 Pragna Trust Chikkaballapur 

Disha (Early 
Intervention 
and School 
Readiness) 
scheme 

9.90 

41 Samuha Kopal 
Disha (Early 
Intervention 
and School 

9.90 
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Readiness) 
scheme 

42 Seva-In-Action Association Banglore 
Vikaas (Day 
Care ) scheme 

6.02 

43 Kerala 
Manovikas School for 
Mentally Handicapped 

Kollam 

Disha (Early 
Intervention 
and School 
Readiness) 
scheme 

9.24 

44 

Madhya 
Pradesh 

Aadhar Foundation Chhindwara 

Samarth-cum-
Gharaunda 
(Residential) 
scheme 

22.95 

45 Aadhar Gyan Dhatri Samiti Bhopal 

Disha (Early 
Intervention 
and School 
Readiness) 
scheme 

3.35 

46 
Anjani Jan Kalyan Sansthan 
Samiti Bina 

Sagar 
Samarth 
(Respite Cere) 
scheme  

18.90 

47 
Bargarh Mahavir Yuvak 
Mandal Samiti 

Ratlam 
Vikaas (Day 
Care ) scheme 

13.10 

48 
BRAMHARSHI VASHISHTH 
SIKSHAN PRASIKSHAN AVAM 
SEWA SAMITI NARSINGHPUR 

Narsinghpur 
Vikaas (Day 
Care ) scheme 

7.76 

49 
Digdarshika Institute Of 
Rehabilitation & Research 

Bhopal 
Disha-cum-
Vikaas (Day 
care ) scheme 

11.48 

50 
Jainarayan Sarvodaya 
Vidyalaya Samiti 

Betul 

Gharaunda 
(Group Home 
for Adult) 
scheme 

15.70 

51 
Jan Jagran Educational and 
Health Welfare Society  

Sagar 
Disha (Early 
Intervention 
and School 

9.79 
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Readiness) 
scheme 

52 
Jigyasa Samaj Kalyan Sewa 
Samiti 

BHOPAL 

Gharaunda 
(Group Home 
for Adult) 
scheme 

17.40 

53 Life Line Service Society Sagar 

Samarth-cum-
Gharaunda 
(Residential) 
scheme 

10.12 

54 Maa Savasan Mahila Mandal Betul 

Gharaunda 
(Group Home 
for Adult) 
scheme 

18.00 

55 
Madhuri Aayaam Education 
and Welfare Society 

Bhopal 
Vikaas (Day 
Care ) scheme 

12.22 

56 
Madhya Pradesh Viklang 
Sahayata Samiti 

Chandessara Po 
Disha-cum-
Vikaas (Day 
care ) scheme 

11.34 

57 Mahila Bal Vikas Samiti Bhind 
Disha-cum-
Vikaas (Day 
care ) scheme 

17.16 

58 
Moulana Azad Education 
Foundation 

Jabalpur 
Disha-cum-
Vikaas (Day 
care ) scheme 

11.96 

59 
Nagda Zenith Social welfare 
Society 

Ujjain 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

60 
Navodit Gram Utthan Mahila 
Evam Bal Vikas Samiti 

Betul 

Samarth-cum-
Gharaunda 
(Residential) 
scheme 

20.40 

61 
NISHAKT JAN AADHAR 
WELFARE SOCIETY 

Indore 

Gharaunda 
(Group Home 
for Adult) 
scheme 

18.00 
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62 
Raj Rani Sewa Evam Shikshan 
Prashikshan Sansthan And 
Social Welfare Society 

Rewa 
Disha-cum-
Vikaas (Day 
care ) scheme 

15.60 

63 
RAJEEV KUMAR SAMAJ 
KALYAN GRAM VIKESH SHOD 
SANTHAN 

Katni 
Disha-cum-
Vikaas (Day 
care ) scheme 

9.93 

64 
Sarv Shri Maa Narmada 
Shiksha Avm Jan Kalyan Seva 
Samiti 

Sagar 
Vikaas (Day 
Care ) scheme 

10.72 

65 Shri Shri Utkarsh Samity Indore 
Samarth 
(Respite Cere) 
scheme  

9.10 

66 

sneh mand buddhi avam 
mook badhir school unit of 
sneh shikshan avam manav 
seva sansthan 

Rewa 

Disha (Early 
Intervention 
and School 
Readiness) 
scheme 

5.17 

67 The Sun Foundation Samiti Sagar 
Disha-cum-
Vikaas (Day 
care ) scheme 

1.46 

68 Ummeed Shikshan Samiti Vidisha 
Disha-cum-
Vikaas (Day 
care ) scheme 

9.26 

69 

Maharashtra 

R.S.S.JANAKALYAN SAMITI 
MAHARASHTRA PRANT 
(Sanvedana Cerebral Palsy 
Vikasan Kendra)  

Latur 

Gharaunda 
(Group Home 
for Adult) 
scheme 

3.20 

70 
SHRIMATIP.C. Alwani School 
for M.R. Children A Unit Of 
Rivka Sahil Akshar Institute 

Satara 
Vikaas (Day 
Care ) scheme 

4.66 

71 Manipur 
Handicapped Development 
Foundation 

Imphal West 

Disha (Early 
Intervention 
and Scheool 
Readiness) 
scheme 

8.58 
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72 
The Malsawm Initiative Run 
By Centre For Community 
Initiative 

Churachandpur 

Disha (Early 
Intervention 
and Scheool 
Readiness) 
scheme 

8.91 

73 Meghalaya Bethany Society Shilong 

Disha (Early 
Intervention 
and Scheool 
Readiness) 
scheme 

8.75 

74 

Odisha 

Association for Social Help in 
Rural Area 

Balangir 

Samarth-cum-
Gharaunda 
(Residential) 
scheme 

22.95 

75 Bharat Jyoti Mayurbhanj 
Vikaas (Day 
Care ) scheme 

10.14 

76 
Centre For Rehabilitation 
Services & Research CRSR 

Bhadrak 

Samarth-cum-
Gharaunda 
(Residential) 
scheme 

22.95 

77 
DR. BRAJA VIHARI MOHANTY 
MEMORIAL MENTALLY 
RETARDED BENEFIT TRUST 

Cuttack 

Gharaunda 
(Group Home 
for Adult) 
scheme 

2.00 

78 NILACHAL SEVA PRATISTHAN Puri 

Samarth-cum-
Gharaunda 
(Residential) 
scheme 

22.95 

79 
Research Academy For Rural 
Enrichment (RARE) 

Sonepur 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

80 
Rural Organisation for Social 
Elevation 

Mayurbhanj 
Samarth 
(Respite Cere) 
scheme  

18.90 

81 SADBHABANA Kendujhar 

Gharaunda 
(Group Home 
for Adult) 
scheme 

17.80 
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82 Sri Sri Jadimahal Youth Club Balasore 

Gharaunda 
(Group Home 
for Adult) 
scheme 

18.00 

83 Punjab 
Confederation for 
Challenged 

Fatehgarh Sahib 
Vikaas (Day 
Care ) scheme 

7.86 

84 
Puducherry 
(Union 
Territory) 

Integrated Rehabilitation and 
Development Centre 

Puducherry 

Gharaunda 
(Group Home 
for Adult) 
scheme 

14.00 

85 Rajasthan Deep Vidhya Mandir Samiti Dausa 
Samarth 
(Respite Cere) 
scheme  

16.80 

86 

Tamil Nadu 

Arvi Special School A unit of 
Association for 
Rehabilitation of Village 
Impairment 

Dindigul 

Disha (Early 
Intervention 
and Scheool 
Readiness) 
scheme 

9.23 

87 
Asha School for the Mentally 
Retarded Children A unit of 
Asha Trust 

Thiruvallur 
Vikaas (Day 
Care ) scheme 

11.79 

88 

Global Special School for the 
Mentally Challenged, A unit 
of Global Trust for the 
Differently Abled 

Cuddalore 
Samarth 
(Respite Cere) 
scheme  

4.06 

89 
Sristi Special School a unit of 
Sristi Foundation 

Viluppuram 
Vikaas (Day 
Care ) scheme 

11.64 

90 
St Judes School For Mentally 
challenged A Unit of 
Ecomwel Orthopaedic Centre 

Salem 

Samarth-cum-
Gharaunda 
(Residential) 
scheme 

19.30 

91 
Vidya Vikasini Opportunity 
School a unit of Vidya 
Vikasini Society 

Coimbatore 
Samarth 
(Respite Cere) 
scheme  

10.43 

92 Telangana 
Parents Association For The 
Mentally Handicapped 
Perosns (PAMENCAP) 

Peddapalli 
Vikaas (Day 
Care ) scheme 

11.79 
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93 
Shanthi Niketan Residential 
Institution For Mentally 
Handicapped  

Hyderabad 
Vikaas (Day 
Care ) scheme 

9.41 

94 Swayamkrushi Hyderabad 

Gharaunda 
(Group Home 
for Adult) 
scheme 

17.30 

95 

Uttar Pradesh 

BHAGIRATH SEWA 
SANSTHAN 

Ghaziabad 
Vikaas (Day 
Care ) scheme 

7.03 

96 
Deva International Society 
for Child Care 

Varanasi 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

97 
Gautam Buddh Shikshan 
Sansthan 

Gonda 
Disha-cum-
Vikaas (Day 
care ) scheme 

8.48 

98 Gramin Pragati Sansthan 
Amethi(Chatrapati 
Sahuji Maharaj) 

Gharaunda 
(Group Home 
for Adult) 
scheme 

18.00 

99 Gramodaya Vikas Sansthan Barabanki 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

100 I Support Foundation Lucknow 
Disha-cum-
Vikaas (Day 
care ) scheme 

12.95 

101 

Integrated Institute of 
Rehabilitation for the 
Disabled (Viklang Samekit 
Punarvas Sansthan) 

Agra 
Samarth 
(Respite Cere) 
scheme  

18.62 

102 Jan Chetna Sansthan Allahabad 
Samarth 
(Respite Cere) 
scheme  

5.39 

103 Kailashi Mahila Vikas Samiti Azamgarh 

Samarth-cum-
Gharaunda 
(Residential) 
scheme 

22.95 
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104 Lok Jagriti Sansthan Ambedkar Nagar 
Vikaas (Day 
Care ) scheme 

13.10 

105 MANAV UTTHAN SAMITI Mau 
Vikaas (Day 
Care ) scheme 

13.10 

106 
Pt Rajpati Pathak Vaidhy 
Balika Sikshan Sansthan 

Varanasi 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

107 Rajeshwari seva sansthan Auraiya 

Gharaunda 
(Group Home 
for Adult) 
scheme 

18.80 

108 
Rural Informative & Social 
Harmony Academy 

Sultanpur 

Gharaunda 
(Group Home 
for Adult) 
scheme 

18.00 

109 Sanchit Vikas Sansthan Basti 

Samarth-cum-
Gharaunda 
(Residential) 
scheme 

20.23 

110 
Saraswati Gyan Mandir 
Shiksha Samiti 

Shahjahanpur 
Vikaas (Day 
Care ) scheme 

4.22 

111 
SHRI RAM AASARE SINGH 
GRAM VIKAS SHIKSHA 
SAMITI 

Fatehpur 
Vikaas (Day 
Care ) scheme 

13.10 

112 
Shubhasheesh Shiksha Evam 
Vikas Sewa Sansthan 

Rae Baareli 
Vikaas (Day 
Care ) scheme 

11.64 

113 
Swami Vivekanand Shiksha 
and Samaj Kalyan Samiti 

Sant Kabir Nagar 

Gharaunda 
(Group Home 
for Adult) 
scheme 

18.00 

114 Uttarakhand 
Raphael Ryder Cheshire 
International Centre 

Dehradun 

Gharaunda 
(Group Home 
for Adult) 
scheme 

10.40 

115 West Bengal Asha Bhavan Centre Howrah 
Disha (Early 
Intervention 
and Scheool 

9.58 



04.02.2025  374 

 
Readiness) 
scheme 

116 
Dantan Manav Kalyan 
Kendra 

Paschim Medinipur 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

117 Jhanjha Unnyan Samiti Murshidabad 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

118 Kalyani Life Institute Nadia 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

119 Kenduadihi Bikash Society Bankura 

Disha (Early 
Intervention 
and Scheool 
Readiness) 
scheme 

8.33 

120 
Malda Krishnapally 
Janajagoran Society 

Malda 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

121 Pratibandhi Sahayak Samiti Purba Medinipur 
Disha-cum-
Vikaas (Day 
care ) scheme 

14.04 

122 
Rampurhat Spastics & 
Handicapped Society. 

Birbhum 

Gharaunda 
(Group Home 
for Adult) 
scheme 

8.00 

123 
Santiniketan Ratanpally 
Vivekananda Adibasi Kalyan 
Samity 

Birbhum 

Disha (Early 
Intervention 
and Scheool 
Readiness) 
scheme 

9.90 

124 
Uttarapara Ashraya - Parents 
Organization 

Hooghly 
Vikaas (Day 
Care ) scheme 

12.44 

  Total 14.25 
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In addition, Rs. 10.76 Cr. was spent under Niramaya (Health Insurance Scheme) 

being implemented through Oriental Insurance Company.  

 

पीएमएफबीवाई के अंतगªत राजÖथान के िकसानŌ को शािमल िकया जाना 

283. ®ी मरुारी लाल मीनाः 

³या कृिष और िकसान कÐयाण मंýी यह बताने कì कृपा कर¤गे िकः 

(क) सरकार Ĭारा िवगत पांच वषŎ के दौरान देश म¤ िवशेषकर राजÖथान के दौसा िजल ेम¤ ÿधानमंýी 

फसल बीमा योजना के अंतगªत शािमल िकए गए िकसानŌ कì सं́ या का राºयवार एवं िजलावार 

Êयौरा ³या ह;ै 

(ख) ³या राजÖथान म¤ िकसानŌ के दावे वैध पाए जाने के बावजूद बीमा कÌपिनयŌ Ĭारा बड़ी सं́ या 

म¤ दावा रािश का भगुतान नहé िकया गया ह;ै 

(ग) यिद हां, तो इस संबंध म¤ अब तक िकतनी िशकायत¤ ÿाĮ हòई ह§ तथा इसके ³या कारण ह§; और 

(घ) राजÖथान म¤ उĉ योजना के अंतगªत कायªशील बीमा कÌपिनयŌ के नामŌ का कायाªविधवार Êयौरा 

³या ह?ै 

कृिष और  िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी रामनाथ ठाकुर): 

(क): ÿधानमंýी फसल बीमा योजना (पीएमएफबीवाई) तथा पुनगªिठत मौसम आधाåरत फसल बीमा 

योजना (आरडÊÐयूबीसीआईएस) के अंतगªत दौसा िजले सिहत राजÖथान म¤ वषª 2019-20 स े

2023-24 के दौरान बीिमत िकसान आवेदनŌ कì सं´या का राºयवार Êयौरा तथा नामांिकत िकसान 

आवेदनŌ कì सं´या का िजलावार Êयौरा øमशः संलµन  िववरण -I और II म¤ िदया गया है। 
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(ख) और (ग): योजना के ÿावधानŌ के अनसुार, योजना का कायाªÆवयन ±ेý ŀिĶकोण के आधार पर 

िकया जाता है। संबंिधत राºय सरकार Ĭारा बीमा कंपनी को उपलÊध कराए गए ÿित इकाई ±ेý कì 

उपज के आंकड़Ō के आधार पर राÕůीय फसल बीमा पोटªल पर िडजी³लेम मॉड्यूल के माÅयम से 

बीमा कंपिनयŌ Ĭारा Öवीकायª दावŌ कì गणना कì जाती है और बीिमत िकसान के खाते म¤ सीधे 

भगुतान िकया जाता है। िकसानŌ को दावे करने कì कोई आवÔयकता नहé है। तथािप, ओलाविृĶ, 

भूÖखलन, जलÈलावन, बादल फटने और ÿाकृितक आग के Öथानीय जोिखमŌ के कारण होने वाली   

नुकसान और चøवात, चøवाती/बेमौसम बाåरश और ओलाविृĶ के कारण फसलोपरांत नकुसान कì 

गणना Óयिĉगत बीिमत खेत के आधार पर कì जाती है। इन दावŌ का आकलन राºय सरकार और 

संबंिधत बीमा कंपनी के ÿितिनिधयŌ वाली एक संयĉु सिमित Ĭारा िकया जाता है। इस मामले म¤, 

िकसानŌ को नुकसान के 72 घंटे के भीतर राºय सरकार, बीमा कंपनी, संबंिधत ब§क/िव°ीय सÖंथानŌ, 

पोटªल पर ऑनलाइन आिद को नकुसान कì सूचना देनी होती है। दावŌ को अंितम łप दनेे से पहल े

संबंिधत बीमा कंपिनयŌ Ĭारा इस नकुसान सूचनाओ ंकì जांच कì जाती है। 

बीमा मॉडल का चयन, पारदशê बोली ÿिøया के माÅयम स ेबीमा कंपिनयŌ का चयन, Öवीकायª 

दावŌ कì गणना के िलए फसल उपज/फसल नुकसान का आकलन जैस ेसभी ÿमुख कायª संबंिधत 

राºय सरकार या राºय सरकार के अिधकाåरयŌ और संबंिधत बीमा कंपनी कì संयĉु सिमित Ĭारा 

िकए जा रहे ह§। योजना के उिचत िनÕपादन के िलए योजना के ÿचालन िदशािनद¥शŌ म¤ ÿÂयेक 

िहतधारक कì भूिमका और िजÌमेदाåरयŌ को पåरभािषत िकया गया ह ै। 

अिधकांश दावŌ का िनपटान बीमा कंपिनयŌ Ĭारा योजना के ÿचालन िदशा-िनद¥शŌ के तहत 

िनधाªåरत समय-सीमा के भीतर िकया जाता है। तथािप, पीएमएफबीवाई के कायाªÆवयन के दौरान, 

बीमा कंपिनयŌ के िखलाफ दावŌ का भगुतान न करन ेऔर/या देरी स ेभगुतान करन,े ब§कŌ Ĭारा बीमा 

ÿÖतावŌ को गलत/देरी स ेÿÖतुत करन ेके कारण दावŌ का कम भगुतान करन,े उपज के आंकड़Ō म¤ 

िवसंगित और इसके पåरणामÖवłप राºय सरकार और बीमा कंपिनयŌ के बीच िववाद, राºय सरकार 
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के िहÖस ेकì धनरािश ÿदान करन ेम¤ देरी, बीमा कंपिनयŌ Ĭारा पयाªĮ किमªयŌ कì तैनाती न करने 

आिद के बार ेम¤ कुछ िशकायत¤ पहल ेÿाĮ हòई थé, िजÆह¤ योजना के ÿावधानŌ के अनसुार उिचत łप 

स ेसमाधान िकया गया था। 

चूंिक यह योजना राºय सरकार Ĭारा कायाªिÆवत कì जाती है, इसिलए बीिमत िकसानŌ के 

दावŌ से संबंिधत िशकायतŌ सिहत िशकायतŌ को हल करने के िलए, योजना के संशोिधत ÿचालन 

िदशा-िनद¥शŌ म¤ Öतरीकृत िशकायत िनवारण तंý अथाªत िजला Öतरीय िशकायत िनवारण सिमित 

(डीजीआरसी), राºय Öतरीय िशकायत िनवारण सिमित (एसजीआरसी) का ÿावधान िकया गया है। 

इन सिमितयŌ को ÿचालन िदशा-िनद¥शŌ म¤ उिÐलिखत िवÖतृत अिधदेश िदए गए ह§, तािक िशकायतŌ 

कì सनुवाई कì जा सके और िनधाªåरत ÿिøया के अनुसार उनका िनपटान िकया जा सके। 

िशकायत िनवारण तंý को और बेहतर बनान ेके िलए, कृिष र±क पोटªल और हÐेपलाइन 

(केआरपीएच) िवकिसत कì गई है। एक अिखल भारतीय टोल Āì नंबर 14447 शłु िकया गया ह ै

और इस ेबीमा कंपिनयŌ के डेटाबेस स ेजोड़ा गया ह,ै जहां िकसान अपनी िशकायत¤/मĥेु उठा सकते 

ह§। इन िशकायतŌ/मĥुŌ को हल करन ेकì समयसीमा भी तय कì गई है। आज तक केआरपीएच पर 

95.03 लाख कॉल ÿाĮ हòई ह§। इनम¤ स े29.35 लाख मĥुŌ स ेसंबंिधत ई-िटकट सिृजत िकए गए और 

बीमा कंपिनयŌ को कारªवाई के िलए भेज ेगए। शेष मĥेु या तो सूचनाÂमक थ ेया सलाह मांगन ेवाल ेथे। 

सिृजत िकए गए 29.35 लाख मĥुŌ स ेसंबिंधत ई-िटकटŌ म¤ स े29.12 लाख (99%) का समाधान 

िकया जा चुका है। इसस े क¤ þ सरकार और राºय सरकारŌ को एकìकृत मंच पर िहतधारकŌ कì 

िशकायतŌ कì िनगरानी करन ेम¤ मदद िमली है। 

(घ): राजÖथान सरकार Ĭारा वषª 2020-21 और 2023-24 िनिवदा चøŌ के दौरान चयिनत फसल 

बीमा कÌपिनयŌ का िववरण नीच ेिदया गया ह:ै 

िनिवदा चø 2020-21 िनिवदा चø 2023-24 
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भारतीय कृिष बीमा कंपनी िलिमटेड भारतीय कृिष बीमा कंपनी िलिमटेड 

बजाज-एिलयांज जनरल इंÔयोर¤स कंपनी ±ेमा जनरल इÔंयोर¤स कंपनी 

एचडीएफसी-एगō जनरल इÔंयोर¤स कंपनी åरलायंस जनरल इÔंयोर¤स कंपनी 

åरलायंस जनरल इÔंयोर¤स कंपनी  

एसबीआई जनरल इÔंयोर¤स कंपनी  

यूिनवसªल- सोÌपो जनरल इÔंयोर¤स कंपनी  

 

िववरण - I 

िदनांक 31.12.2024 तक पीएमएफबीवाई और आरडÊÐयूबीसीआईएस के तहत िपछले पांच 

वषŎ के दौरान नामांिकत िकसान आवेदनŌ कì सं́ या का राºयवार Êयोरा  

राºय/सघं राºय 

±ेý का नाम 2019-20 2020-21 2021-22 2022-23 2023-24 

अंडमान और 

िनकोबार Ĭीप 

समूह 99 339 535 173 187 

आňं ÿदेश 27,88,373 - - 

1,25,63,69

9 

1,29,01,74

9 

असम 10,06,212 16,60,076 9,96,027 4,89,983 7,95,553 
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छ°ीसगढ 40,17,118 51,58,351 58,38,755 77,30,260 81,24,956 

गोवा 886 84 64 403 234 

गजुरात 24,80,726 - - - - 

हåरयाणा 17,10,601 16,50,558 14,52,842 14,46,631 

1,01,74,48

0 

िहमाचल ÿदेश 2,84,009 2,40,727 2,33,725 2,67,643 2,78,051 

जÌमू और कÔमीर - - 90,834 91,582 2,45,630 

झारखंड 10,92,116 - - - - 

कनाªटक 19,45,207 15,87,801 19,17,808 26,84,781 30,15,023 

केरल 58,135 76,317 98,510 1,46,546 1,74,141 

मÅय ÿदेश 83,97,265 84,52,044 92,64,216 

1,77,32,04

5 

1,77,95,81

9 

महाराÕů 

1,45,66,2

94 

1,24,06,3

68 99,02,582 

1,07,33,90

9 

2,41,85,16

1 

मिणपुर 3,256 - 2,807 4,066 5,073 

मेघालय 607 130 - 337 38,569 

ओिडशा 48,79,301 97,52,474 81,73,856 80,20,763 

1,40,97,15

7 
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पदुचुेरी 12,014 10,980 35,818 38,384 42,224 

राजÖथान 86,16,616 

1,07,59,5

91 

3,44,70,7

35 

3,90,96,69

0 

3,89,87,54

4 

िसि³कम 21 85 2,422 5,025 3,104 

तिमलनाडु 38,93,787 58,87,474 59,11,015 61,43,139 54,55,753 

तेलंगाना 10,34,223 - - - - 

िýपरुा 36,382 2,57,236 3,35,514 3,56,201 3,73,362 

उ°र ÿदेश 46,97,567 41,90,508 40,68,679 42,83,804 60,25,293 

उ°राखंड 2,12,675 1,70,812 1,82,762 2,82,068 2,26,809 

अिखल भारत 

6,17,33,4

90 

6,22,61,9

55 

8,29,79,5

06 

11,21,18,1

32 

14,29,45,8

72 

 कायाªिÆवत नहé िकया गया। 

िववरण - II 

िदनांक 31.12.2024 तक पीएमएफबीवाई और आरडÊÐयूबीसीआईएस के तहत राजÖथान 

म¤ नामांिकत िकसान आवेदनŌ कì सं́ या का िजलावार और वषªवार Êयोरा  

िजले का 

नाम 

2019-20 2020-21 2021-22 2022-23 2023-24 

अजमेर 2,53,652 3,16,507 10,53,524 12,77,122 13,08,417 
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अलवर 4,34,872 4,58,682 11,11,429 11,20,482 9,59,266 

बांसवाड़ा 1,15,127 1,59,519 8,06,269 7,94,921 6,05,170 

बरन 1,08,417 1,48,163 5,02,671 5,19,108 5,83,099 

बाड़मेर 5,90,520 7,25,079 11,92,970 15,76,524 18,19,718 

भरतपरु 1,95,178 2,29,746 22,25,053 27,93,343 29,58,648 

भीलवाड़ा 3,05,623 4,52,382 13,40,538 14,64,282 13,08,741 

बीकानेर 3,07,020 3,89,452 13,79,651 17,87,020 15,93,579 

बूंदी 1,84,307 2,41,370 9,30,298 8,97,811 7,75,545 

िचतौड़गढ़ 3,32,940 4,94,090 11,71,119 - - 

िच°ौड़गढ़ - - - 13,75,966 13,22,009 

चłु 4,90,936 6,40,298 16,25,521 18,37,850 20,26,907 

दौसा 1,28,256 1,49,263 4,69,532 3,65,186 3,77,746 

धौलपरु 24,431 20,177 1,38,394 - - 

धौलपरु - - - 1,61,890 1,43,191 

डूंगरपरु 50,369 87,035 6,97,411 6,41,225 6,54,989 

हनुमानगढ़ 4,12,533 5,21,417 41,41,559 51,26,104 55,22,510 

जयपरु 5,85,234 6,39,833 20,22,031 24,85,268 25,89,566 
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जैसलमेर 1,65,150 1,84,093 2,55,126 2,96,747 2,81,958 

जालोर 4,33,987 5,45,544 11,93,002 - - 

जालौर - - - 13,36,582 13,37,294 

झालावाड़ 3,04,675 3,76,062 13,23,985 14,19,503 14,40,228 

झुंझनूु 3,67,312 4,27,350 11,22,271 11,53,317 12,47,067 

जोधपरु 5,03,279 5,88,582 7,25,176 9,17,674 7,97,480 

करौली 58,189 79,413 2,14,406 2,29,654 2,23,561 

कोटा 1,92,377 2,68,037 5,87,242 6,28,301 5,60,981 

नागौर 3,79,999 5,21,026 7,17,432 8,00,830 7,80,478 

पाली 1,64,937 2,46,246 4,61,041 5,54,545 4,79,216 

ÿतापगढ़ 96,228 1,63,955 4,55,614 4,70,100 4,83,507 

राजसमंद 49,877 69,238 1,98,512 1,94,491 1,98,315 

सवाई 

माधोपरु 
1,76,348 2,22,789 6,82,261 6,67,864 6,34,431 

सीकर 4,35,085 4,70,103 10,19,814 10,56,658 11,03,647 

िसरोही 56,683 61,471 78,544 1,17,622 1,09,593 

®ीगंगानगर 3,56,510 4,00,585 30,43,011 33,16,436 31,21,809 
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टŌक 2,71,212 3,37,823 10,02,312 11,74,102 10,81,802 

उदयपुर 85,353 1,24,261 5,83,016 5,38,162 5,57,076 

राजÖथान 

कुल 
86,16,616 

1,07,59,59

1 

3,44,70,73

5 

3,90,96,69

0 
3,89,87,544 

 

 

IMPLEMENTATION OF THE GREEN STEEL MISSION 

284. SHRI KALI CHARAN SINGH: 

Will the Minister of STEEL be pleased to state: 

(a)   the current status and timeline for the implementation of the Green Steel 

Mission, along with its estimated cost and funding sources; 

(b)   whether the Ministry has conducted any studies to assess the economic 

feasibility and competitiveness of green steel production in the country and if so, 

the details thereof; 

(c)  the progress made under the National Green Hydrogen Mission in integrating 

green hydrogen into steel production, including the status of pilot projects and 

expected outcomes; 

(d)  the mechanisms in place to ensure that Government agencies prioritize the 

procurement of green steel and the expected impact of such mandates on 

demand for green steel; and 
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(e)   the steps being taken to support small and medium steel producers in 

transitioning to greener production technologies? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a) Ministry of Steel has not launched any Green Steel Mission.  

(b) Ministry of Steel had constituted 14 Task Forces to discuss, deliberate and 

recommend upon the entire chain of decarbonisation of the steel industry.   

(c) Under the National Green Hydrogen Mission of Ministry of New and 

Renewable Energy (MNRE), Ministry of Steel has awarded two pilot projects to 

produce DRI using 100% Hydrogen in vertical shaft and one pilot project to use 

hydrogen in existing Blast Furnace to reduce coal/coke consumption under this 

Mission.  

(d) Ministry of Steel has not issued any policy guidelines for establishment of 

a mechanism to ensure mandatory procurement of green steel by the 

Government agencies.  

(e) Ministry of Steel has taken following additional steps/policies to 

encourage/support steel industry for transitioning to greener production 

technologies:  

i. Ministry has released the Taxonomy for Green Steel to provide standards 

for defining and categorizing the low emission steel, facilitating the green 
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transition of the steel industry. It provides a framework for production of 

Green Steel, creation of market for green steel and seeking financial 

support.    

ii. Steel Scrap Recycling Policy, 2019, formulated by Ministry of Steel 

envisages enhancing the availability of domestically generated scrap to 

reduce the consumption of coal in steel making. 

iii. Motor Vehicles (Registration and Functions of Vehicles Scrapping Facility) 

Rules September 2021 of Ministry of Road Transport & Highways envisages 

increasing availability of scrap in the steel sector. 

iv. National Solar Mission launched by Ministry of New and Renewable Energy 

in January, 2010 promotes the use of solar energy and helps to reduce the 

emission of steel industry. 

 

पंचायती राज सÖंथाओ ंके िलए िनिध  

285.   ®ी चÆþ ÿकाश चौधरी: 

          ®ी चंदन चौहानः 

®ी सतपाल āĺचारीः 

®ी सनातन पांडेयः 

 ³या पंचायती राज मýंी यह बतान ेकì कृपा कर¤गे िकः 

(क) ³या पþंहव¤ िव° आयोग कì अनदुान िसफाåरशŌ के अंतगªत पंचायती राज सÖंथाओ ंको सीधे 

तौर पर िनिध आवंिटत कì जाती ह ैऔर यिद हां, तो तÂसंबंधी Êयौरा ³या ह;ै और 
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(ख) पþंहव¤ िव° आयोग के उĉ अनदुानŌ के अंतगªत हåरयाणा, िवशेष łप स ेसोनीपत लोक सभा 

िनवाªचन ±ेý, उ°र ÿदेश के बिलया िजल,े झारखंड और िबहार के úामीण Öथानीय िनकायŌ के 

िलए आवंिटत िनिध कì कुल रािश िकतनी ह ैतथा उसम¤ स ेअब तक िकतनी िनिध का उपयोग 

िकया गया ह;ै और  

(ग) यिद हां, तो तÂसंबंधी िजलावार और पंचायतवार Êयौरा ³या ह?ै 

मÂÖयपालन, पशुपालन और डेयरी मýंालय म¤ राºय मýंी; तथा पंचायती राज मýंालय म¤ 

राºय मýंी (ÿो. एस. पी. िसहं बघेल): 

(क) पþंहव¤ िव° आयोग के तहत, िव° वषª 2021-26 कì अविध के िलए 28 राºयŌ म¤ सभी तीनŌ 

ÖतरŌ कì पंचायतŌ, पारपंåरक Öथानीय िनकायŌ और छठी अनसुूची ±ेýŌ को 2,36,805 करोड़ Łपय े

का अनदुान आवंिटत िकया गया है। पþंहव¤ िव° आयोग Ĭारा अनशुंिसत अनदुान राºय सरकारŌ को 

आग ेपंचायतŌ /पारपंåरक िनकायŌ को हÖतांतरण के िलए जारी िकए जाते ह§। क¤ þ सरकार स ेपþंहव¤ 

िव° आयोग Ĭारा अनशुंिसत अनदुान ÿाĮ होने पर राºय सरकारŌ को इस े10 कायª िदवसŌ के भीतर 

संबंिधत पंचायतŌ /पारपंåरक िनकायŌ को हÖतांतåरत करना होता है। 10 कायª िदवसŌ स ेअिधक 

िवलंब होने पर राºय सरकार को िपछल ेवषª के बाजार ऋण/राºय िवकास ऋण पर औसत ÿभावी 

Êयाज दर के अनसुार िवलंब कì अविध के िलए Êयाज सिहत अनदुान जारी करना होता है।  

(ख) और (ग) पþंहव¤ िव° आयोग (2021-26) के तहत हåरयाणा (सोनीपत लोकसभा िनवाªचन ±ेý 

सिहत), उ°र ÿदेश (बिलया िजला सिहत), झारखंड और िबहार के úामीण Öथानीय िनकायŌ के 

िलए आवंिटत और जारी कì गई धनरािश िनÌनानुसार ह:ै- 

(रािश करोड़ Łपये म¤) 

ø.स.ं राºय आवंिटत धनरािश जारी धनरािश* 

1 हåरयाणा 4929.00 3343.02 

2 उ°र ÿदेश 38012.00 30215.00 

3 झारखंड 6585.00 3849.00 
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4 िबहार 19561.00 13348.50 

*(29.01.2025 तक)  

पþंहव¤ िव° आयोग के अनदुान के तहत आवंिटत और जारी धनरािश का िजला और 

पंचायतवार Êयौरा केÆþीय Öतर पर नहé रखा जाता है। 

 

SAHAKAR PRAGYA INITIATIVE 

286.   SHRI RAJU BISTA: 

Will the minister of COOPERATION be pleased to state:  

(a) the details of cooperative societies benefiting from the Sahakar Pragya 

initiative in West Bengal, district-wise; 

(b) details of cooperative training programs conducted under the initiative 

and the number of these programs were targeted at rural or smaller 

cooperatives in the State of West Bengal, district-wise; 

(c) whether the Government plans to expand the scope of Sahakar Pragya 

to include more sectors beyond agriculture and allied industries, 

particularly in urban cooperatives, if so, the details thereof; and 

(d) whether the Government has conducted any surveys to measure the 

impact of the “Role of Women Directors in Governance” program under 

Sahakar Pragya on women’s participation and leadership in cooperative 

and if so, the details thereof? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 

(SHRI AMIT SHAH): 
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(a) and (b): National Cooperative Development Corporation (NCDC), a 

statutory corporation under the administrative control of Ministry of 

Cooperation, implements Sahakar Pragya initiative through Laxmanrao 

Inamdar National Academy for Cooperative Research and Development 

(LINAC) which functions as the training, research and consultancy wing of 

NCDC.  

The district-wise information on cooperative societies benefiting 

from the Sahakar Pragya initiative in West Bengal is given in the enclosed 

Statement-I. Additionally, the details of cooperative training programs 

conducted under the initiative, along with the number of these programs 

targeting rural or smaller cooperatives in the state, are provided district-

wise in the enclosed Statement-II. 

(c): As far as other than agriculture and allied industries are concerned, 

LINAC-NCDC is expanding the scope of training programs under Sahakar 

Pragya towards Cooperative Banking sector by engaging with District 

Central Cooperative Banks (DCCBs) and State Cooperative Banks 

(StCBs).  

(d): LINAC-NCDC has not conducted surveys so far to measure the impact 

of the “Role of Women Directors in Governance” Program. However, 

during the last five years, 84 such training programs have been conducted 

by LINAC-NCDC under the scheme benefiting 4608 participants. The 

active participation of Women Directors / Cooperators in the said program 
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indicates a positive impact of the Program on Women’s participation and 

leadership in cooperatives. 

STATEMENT-I 

District-wise information on cooperative societies benefiting from the 

Sahakar Pragya initiative in West Bengal 

S 
No 

Year 
Details of the 
Cooperative Training 
Programme 

No. of 
Societies 
benefitted 

Districts covered 

1 
2019-
20 

General Management 
for Primary Level 
Cooperative Societies 

17 South 24 Parganas 

2 
2019-
20 

Business Development 
and Assets 
Management for 
Primary Level 
Cooperative Societies 

23 Howrah, North 24 Parganas 

3 
2019-
20 

Accounts and Book 
Keeping for Primary 
Level Cooperative 
Societies 

23 Nadia, North 24 parganas, Hooghly 

TOTAL (2019-20) 63   

4 
2020-
21 

General Management 
for Primary Level 
Cooperative Societies 

50 

Purulia, Kalimpong, Alipurduar, Birbhum, 
Nadia, Darjeeling, Purba Bardhaman, South 
24 Parganas, North 24 Parganas, Malda, 
Jalpaiguri, Nadia, Coochbehar, Dakshib 
Dinajpur, Purba Medinipur, Howrah, Paschim 
Medinipur, Bankura, Kolkata (Urban), 
Hooghly, Jhargram 

5 
2020-
21 

Business Development 
and Assets 
Management for 
Primary Level 
Cooperative Societies 

45 

Purba Bardhaman, Paschim Medinipur, North 
24 Parganas, Murshidabad, Dakshin Dinajpur, 
South 24 Parganas, Birbhum, Nadia, Purba 
Medinipur, Paschim Bardhaman, Bankura, 
Malda, Coochbehar, Purulia, Kolkata (Urban) 
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6 
2020-
21 

Accounts and Book 
Keeping for Primary 
Level Cooperative 
Societies 

40 
South 24 Parganas, Howrah, Purba 
Medinipur, Nadia, North 24 Parganas, 
Hooghly, Dakshin Dinajpur,  

7 
2020-
21 

Role of Women 
Directors in 
Governance and 
Business Development 
in Cooperatives/ SHGs 

24 

Dakshin Dinajpur, Jhargram, Nadia, Hooghly, 
Birbhum, Coochbehar, Alipurduar, South 24 
Parganas, Howrah, Kolkata (Urban), Bankura, 
Murshidabad, Purba Medinipur 

TOTAL (2020-21) 159   

8 
2021-
22 

General Management 
for Primary Level 
Cooperative Societies 

46 

Bankura, Birbhum, Dakshin Dinajpur, 
Hooghly, Howrah, Malda, Murshidabad, 
Nadia, North 24 Parganas, Paschim 
Medinipur, Purba Bardhaman, Purba 
Medinipur, Purulia, South 24 Parganas 

9 
2021-
22 

Accounts and Book 
Keeping for Primary 
Level Cooperative 
Societies 

38 

Birbhum, Hooghly, Howrah, Murshidabad, 
Nadia, North 24 Parganas, Paschim 
Medinipur, Purba Bardhaman, Purba 
Medinipur, South 24 Parganas 

10 
2021-
22 

Business Development 
and Assets 
Management for 
Primary Level 
Cooperative Societies 

34 
Bankura, Birbhum, Dakshin Dinajpur, 
Hooghly, Howrah, Nadia, North 24 Parganas, 
Purba Bardhaman, Purba Medinipur 

     

     

11 
2021-
22 

Professional 
Leadership 
Development on 
Strengthening of 
Women Cooperatives 

25 

Alipurduar, Bankura, Birbhum, Coochbehar, 
Dakshin Dinajpur, Hooghly, Howrah, 
Jhargram, Kolkata (Urban), Murshidabad, 
North 24 Parganas, Paschim Medinipur, Purba 
Medinipur, South 24 Parganas, Uttar Dinajpur 

TOTAL (2021-22) 143   
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12 
2022-
23 

General Management 
for Primary Level 
Cooperative Societies 

42 
Alipurduar, Nadia, North 24 Parganas, 
Paschim Medinipur, Purba Medinipur, Purba 
Bardhaman 

13 
2022-
23 

Business Development 
and Assets 
Management for 
Primary Level 
Cooperative Societies 

46 
Birbhum, Dakshin Dinajpur, Hooghly, Nadia, 
Paschim Medinipur, Purba Medinipur, Purba 
Bardhaman, South 24 Parganas 

14 
2022-
23 

Accounts and Book 
Keeping for Primary 
Level Cooperative 
Societies 

47 
Birbhum, Dakshin Dinajpur, Paschim 
Medinipur, Purba Medinipur,  

15 
2022-
23 

Role of Women 
Directors in 
Governance and 
Business Development 
in Cooperatives/ SHGs 

23 

Alipurduar, Bankura, Birbhum, Coochbehar, 
Dakshin Dinajpur, Hooghly, Howrah, 
Jhargram, Kolkata (Urban), Murshidabad, 
Nadia, North 24 Parganas, Purba Medinipur, 
South 24 Parganas 

16 
2022-
23 

Training programme 
on Fish Retail Business 
by FFPOs in Gosaba 
Block, South 24 
Parganas. 

-- South 24 Parganas 

17 
2022-
23 

Training programme 
on Fish Feed Business 
by FFPOs in Contai 
Block of Purba 
Medinipur. 

-- Purba Medinipur 

TOTAL (2022-23) 158   

18 
2023-
24 

Role of Women 
Directors in 
Governance and 
Business Development 
in Cooperatives/ SHGs 

24 

Alipurduar, Bankura, Birbhum, Dakshin 
Dinajpur, Hooghly, Howrah, Jhargram, 
Kolkata (Urban), Malda, Murshidabad, Nadia, 
North 24 Parganas, Purba Medinipur, South 
24 Parganas 

19 
2023-
24 

General Management 
for Fisheries 
Enterprise at Contai, 
Purba Medinipur 
(FFPO) 

-- Purba Medinipur 
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20 
2023-
24 

General Management, 
Business Development 
& Asset Management, 
Accounts & Book 
Keeping for officials of 
Primary Level Coops. 

23 

Bankura, Hooghly, Jhargram, Kolkata (Urban), 
Murshidabad, Nadia, North 24 Parganas, 
Paschim Medinipur, Purba Medinipur, Uttar 
Dinajpur 

21 
2023-
24 

Skill Clinic on MS 
Office and Internet for 
Primary Level 
Cooperative Societies 

28 

Bankura, Birbhum, Hooghly, Nadia, North 24 
Parganas, Paschim Medinipur, Purba 
Brdhaman, Purba Medinipur, South 24 
Parganas 

22 
2023-
24 

Diversification in 
fisheries businesses 
for the FFPO 
Leadership and 
Personnel, District 
level officers 

26 
Birbhum, Hooghly, Jhargram, Malda, 
Murshidabad, Nadia, North 24 Parganas, 
South 24 Parganas  

23 
2023-
24 

Training Programmes 
on Accounts and Book 
Keeping for FFPO. 

-- 
Malda, North 24 Parganas, Purba Bardhaman, 
South 24 Parganas 

24 
2023-
24 

Training Programmes 
on Computer Aided 
Office Operations for 
FFPO. 

20 
Birbhum, Hooghly, Malda, Murshidabad, 
North 24 Parganas, Purba Bardhaman, South 
24 Parganas  

TOTAL (2023-24) 121   

25 
2024-
25 

Sea Weed Business by 
Cooperatives of West 
Bengal for leadership 
and personnel of 
primary level 
cooperatives 

26 
Hooghly, Malda, Murshidabad, Purba 
Bardhaman, North 24 Parganas, South 24 
Parganas, Nadia 

26 
2024-
25 

World’s Largest Grain 
Storage Plan in the 
Cooperatives Sector 

88 

Nadia, Paschim Medinipur, Purba Bardhaman, 
Murshidabad, South 24 Parganas, Purba 
Medinipur, Hooghly, Dakshin Dinajpur, 
Birbhum, Howrah, Jhargram, Malda, Bankura, 
North 24 Parganas, Purulia, Coochbehar 
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27 
2024-
25 

Capacity Building 
Training Programme 
for the BOD Members 
and Employees of 
Primary Fishery 
Cooperative Societies 

29 
North 24 Parganas, South 24 Parganas, 
Hooghly, Purba Bardhaman, Birbhum, 
Murshidabad, Malda, Uttar Dinajpur 

28 
2024-
25 

Capacity Development 
Programme on 
Accounts & 
Bookkeeping for FPO 
Cooperatives 

18 Jalpaiguri, Malda 

29 
2024-
25 

Capacity Development 
Programme on Project 
Management and 
Monitoring for FPO 
Cooperatives 

18 Jalpaiguri, Malda 

30 
2024-
25 

Diversification in 
Fisheries Business for 
Cooperatives 

29 
North 24 Parganas, Purba Bardhaman, South 
24 Parganas, Murshidabad, malda, Hooghly, 
Paschim Medinipur, Uttar Dinajpur 

31 
2024-
25 

Capacity Development 
Programme on 
General Management 
for FPO Cooperatives 

19 Purulia, Bankura, Murshidabad 

32 
2024-
25 

Capacity Development 
on  
Business Development 
& Asset Management 
for FPO Cooperatives 

19 Purulia, Bankura, Murshidabad 

TOTAL (2024-25) 246   

GRAND TOTAL 890   
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STATEMENT-II 

District-wise details of cooperative training programs conducted under 

the initiative, along with the number of these programs targeting rural or 

smaller cooperatives in the state 

S No Year 

Details of the 
Cooperative 
Training 
Programme 

No. of 
Training 
Programmes 
held 

No. of 
Participants 
benefitted 

Districts covered 

No. of 
programmes 
targeted at 
rural or smaller 
cooperatives 

1 
2019-
20 

General 
Management 
for Primary 
Level 
Cooperative 
Societies 

1 26 South 24 Parganas 1 

2 
2019-
20 

Business 
Development 
and Assets 
Management 
for Primary 
Level 
Cooperative 
Societies 

1 24 Howrah, North 24 Parganas 1 

3 
2019-
20 

Accounts and 
Book Keeping 
for Primary 
Level 
Cooperative 
Societies 

1 23 Nadia, North 24 parganas, Hooghly 1 

TOTAL (2019-20) 3 73  3 

4 
2020-
21 

General 
Management 
for Primary 
Level 
Cooperative 
Societies 

1 80 

Purulia, Kalimpong, Alipurduar, 
Birbhum, Nadia, Darjeeling, Purba 
Bardhaman, South 24 Parganas, 
North 24 Parganas, Malda, 
Jalpaiguri, Nadia, Coochbehar, 
Dakshib Dinajpur, Purba 
Medinipur, Howrah, Paschim 

1 
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Medinipur, Bankura, Kolkata 
(Urban), Hooghly, Jhargram 

5 
2020-
21 

Business 
Development 
and Assets 
Management 
for Primary 
Level 
Cooperative 
Societies 

1 83 

Purba Bardhaman, Paschim 
Medinipur, North 24 Parganas, 
Murshidabad, Dakshin Dinajpur, 
South 24 Parganas, Birbhum, 
Nadia, Purba Medinipur, Paschim 
Bardhaman, Bankura, Malda, 
Coochbehar, Purulia, Kolkata 
(Urban) 

1 

6 
2020-
21 

Accounts and 
Book Keeping 
for Primary 
Level 
Cooperative 
Societies 

1 82 

South 24 Parganas, Howrah, Purba 
Medinipur, Nadia, North 24 
Parganas, Hooghly, Dakshin 
Dinajpur, 

1 

7 
2020-
21 

Role of 
Women 
Directors in 
Governance 
and Business 
Development 
in 
Cooperatives/ 
SHGs 

1 61 

Dakshin Dinajpur, Jhargram, Nadia, 
Hooghly, Birbhum, Coochbehar, 
Alipurduar, South 24 Parganas, 
Howrah, Kolkata (Urban), Bankura, 
Murshidabad, Purba Medinipur 

1 

TOTAL (2020-21) 4 306  4 

8 
2021-
22 

General 
Management 
for Primary 
Level 
Cooperative 
Societies 

1 76 

Bankura, Birbhum, Dakshin 
Dinajpur, Hooghly, Howrah, 
Malda, Murshidabad, Nadia, North 
24 Parganas, Paschim Medinipur, 
Purba Bardhaman, Purba 
Medinipur, Purulia, South 24 
Parganas 

1 

9 
2021-
22 

Accounts and 
Book Keeping 
for Primary 
Level 

1 71 

Birbhum, Hooghly, Howrah, 
Murshidabad, Nadia, North 24 
Parganas, Paschim Medinipur, 
Purba Bardhaman, Purba 
Medinipur, South 24 Parganas 

1 
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Cooperative 
Societies 

10 
2021-
22 

Business 
Development 
and Assets 
Management 
for Primary 
Level 
Cooperative 
Societies 

1 66 

Bankura, Birbhum, Dakshin 
Dinajpur, Hooghly, Howrah, Nadia, 
North 24 Parganas, Purba 
Bardhaman, Purba Medinipur 

1 

11 
2021-
22 

Professional 
Leadership 
Development 
on 
Strengthenin
g of Women 
Cooperatives 

1 81 

Alipurduar, Bankura, Birbhum, 
Coochbehar, Dakshin Dinajpur, 
Hooghly, Howrah, Jhargram, 
Kolkata (Urban), Murshidabad, 
North 24 Parganas, Paschim 
Medinipur, Purba Medinipur, 
South 24 Parganas, Uttar Dinajpur 

1 

TOTAL (2021-22) 4 294  4 

12 
2022-
23 

General 
Management 
for Primary 
Level 
Cooperative 
Societies 

1 80 

Alipurduar, Nadia, North 24 
Parganas, Paschim Medinipur, 
Purba Medinipur, Purba 
Bardhaman 

1 

13 
2022-
23 

Business 
Development 
and Assets 
Management 
for Primary 
Level 
Cooperative 
Societies 

1 73 

Birbhum, Dakshin Dinajpur, 
Hooghly, Nadia, Paschim 
Medinipur, Purba Medinipur, 
Purba Bardhaman, South 24 
Parganas 

1 

14 
2022-
23 

Accounts and 
Book Keeping 
for Primary 
Level 
Cooperative 
Societies 

1 71 
Birbhum, Dakshin Dinajpur, 
Paschim Medinipur, Purba 
Medinipur, 

1 
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15 
2022-
23 

Role of 
Women 
Directors in 
Governance 
and Business 
Development 
in 
Cooperatives/ 
SHGs 

1 70 

Alipurduar, Bankura, Birbhum, 
Coochbehar, Dakshin Dinajpur, 
Hooghly, Howrah, Jhargram, 
Kolkata (Urban), Murshidabad, 
Nadia, North 24 Parganas, Purba 
Medinipur, South 24 Parganas 

1 

16 
2022-
23 

Training 
programme 
on Fish Retail 
Business by 
FFPOs in 
Gosaba Block, 
South 24 
Parganas. 

1 93 South 24 Parganas 1 

17 
2022-
23 

Training 
programme 
on Fish Feed 
Business by 
FFPOs in 
Contai Block 
of Purba 
Medinipur. 

1 100 Purba Medinipur 1 

TOTAL (2022-23) 6 487  6 

18 
2023-
24 

Role of 
Women 
Directors in 
Governance 
and Business 
Development 
in 
Cooperatives/ 
SHGs 

1 66 

Alipurduar, Bankura, Birbhum, 
Dakshin Dinajpur, Hooghly, 
Howrah, Jhargram, Kolkata 
(Urban), Malda, Murshidabad, 
Nadia, North 24 Parganas, Purba 
Medinipur, South 24 Parganas 

1 

19 
2023-
24 

General 
Management 
for Fisheries 
Enterprise at 
Contai, Purba 

1 30 Purba Medinipur 1 
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Medinipur 
(FFPO) 

20 
2023-
24 

General 
Management, 
Business 
Development 
& Asset 
Management, 
Accounts & 
Book Keeping 
for officials of 
Primary Level 
Coops. 

1 50 

Bankura, Hooghly, Jhargram, 
Kolkata (Urban), Murshidabad, 
Nadia, North 24 Parganas, Paschim 
Medinipur, Purba Medinipur, Uttar 
Dinajpur 

1 

21 
2023-
24 

Skill Clinic on 
MS Office and 
Internet for 
Primary Level 
Cooperative 
Societies 

1 55 

Bankura, Birbhum, Hooghly, Nadia, 
North 24 Parganas, Paschim 
Medinipur, Purba Brdhaman, 
Purba Medinipur, South 24 
Parganas 

1 

22 
2023-
24 

Diversificatio
n in fisheries 
businesses 
for the FFPO 
Leadership 
and 
Personnel, 
District level 
officers 

1 43 
Birbhum, Hooghly, Jhargram, 
Malda, Murshidabad, Nadia, North 
24 Parganas, South 24 Parganas 

1 

23 
2023-
24 

Training 
Programmes 
on Accounts 
and Book 
Keeping for 
FFPO. 

1 29 
Malda, North 24 Parganas, Purba 
Bardhaman, South 24 Parganas 

1 

24 
2023-
24 

Training 
Programmes 
on Computer 
Aided Office 
Operations 
for FFPO. 

1 37 

Birbhum, Hooghly, Malda, 
Murshidabad, North 24 Parganas, 
Purba Bardhaman, South 24 
Parganas 

1 
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TOTAL (2023-24) 7 310  7 

25 
2024-
25 

Sea Weed 
Business by 
Cooperatives 
of West 
Bengal for 
leadership 
and 
personnel of 
primary level 
cooperatives 

1 47 

Hooghly, Malda, Murshidabad, 
Purba Bardhaman, North 24 
Parganas, South 24 Parganas, 
Nadia 

1 

26 
2024-
25 

World’s 
Largest Grain 
Storage Plan 
in the 
Cooperatives 
Sector 

2 126 

Nadia, Paschim Medinipur, Purba 
Bardhaman, Murshidabad, South 
24 Parganas, Purba Medinipur, 
Hooghly, Dakshin Dinajpur, 
Birbhum, Howrah, Jhargram, 
Malda, Bankura, North 24 
Parganas, Purulia, Coochbehar 

2 

27 
2024-
25 

Capacity 
Building 
Training 
Programme 
for the BOD 
Members and 
Employees of 
Primary 
Fishery 
Cooperative 
Societies 

8 163 

North 24 Parganas, South 24 
Parganas, Hooghly, Purba 
Bardhaman, Birbhum, 
Murshidabad, Malda, Uttar 
Dinajpur 

8 

28 
2024-
25 

Capacity 
Development 
Programme 
on Accounts 
& 
Bookkeeping 
for FPO 
Cooperatives 

2 45 Jalpaiguri, Malda 2 

29 
2024-
25 

Capacity 
Development 
Programme 
on Project 

2 45 Jalpaiguri, Malda 2 
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Management 
and 
Monitoring 
for FPO 
Cooperatives 

30 
2024-
25 

Diversificatio
n in Fisheries 
Business for 
Cooperatives 

1 72 

North 24 Parganas, Purba 
Bardhaman, South 24 Parganas, 
Murshidabad, malda, Hooghly, 
Paschim Medinipur, Uttar Dinajpur 

1 

31 
2024-
25 

Capacity 
Development 
Programme 
on General 
Management 
for FPO 
Cooperatives 

2 40 Purulia, Bankura, Murshidabad 2 

32 
2024-
25 

Capacity 
Development 
on  
Business 
Development 
& Asset 
Management 
for FPO 
Cooperatives 

2 40 Purulia, Bankura, Murshidabad 2 

TOTAL (2024-25) 20 578  20 

GRAND TOTAL 44 2048  44 

 

राÕůीय गोकुल िमशन 

287. ®ी जुगल िकशोरः  

®ी निलन सोरनेः 

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िकः 
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(क) देशी गोजातीय ÿजाितयŌ के दूध उÂपादन और उÂपादकता को बढ़ाने म¤ राÕůीय गोकुल िमशन 

(आरजीएम) कì ³या भूिमका है; और 

(ख) ³या राÕůीय गोकुल िमशन ने देश म¤ डेयरी Óयवसाय म¤ लगे िकसानŌ कì िव°ीय सहायता बढ़ा 

दी है और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  

ललन िसहं):  

(क) राÕůीय गोकुल िमशन योजना दूध उÂपादन और बोवाइन पशओु ं कì उÂपादकता बढ़ाने म¤ 

महÂवपूणª भूिमका िनभा रही है। इस योजना के कायाªÆवयन तथा पशुपालन और डेयरी िवभाग Ĭारा 

िकए गए अÆय उपायŌ से देश म¤ दूध उÂपादन वषª 2014-15 म¤ 146.31 िमिलयन टन से बढ़कर वषª 

2023-24 म¤ 239.30 िमिलयन टन हो गया है। यह िपछले 10 वषŎ के दौरान 63.55% कì विृĦ है। 

देश म¤ बोवाइन पशओु ंकì कुल उÂपादकता वषª 2014-15 म¤ ÿित पशु ÿित वषª 1640 िकलोúाम से 

बढ़कर वषª 2023-24 म¤ ÿित पशु ÿित वषª 2072 िकलोúाम हो गई है। यह 26.34% कì वृिĦ है, जो 

िवĵ म¤ िकसी भी देश Ĭारा बोवाइन पशुओ ंकì उÂपादकता म¤ हòई सबसे अिधक विृĦ है। देशी और 

नॉन-िडिÖøÈट गोपशुओ ंकì उÂपादकता वषª 2014-15 म¤ ÿित पश ुÿित वषª 927 िकलोúाम से 

बढ़कर वषª 2023-24 म¤ ÿित पशु ÿित वषª 1292 िकलोúाम हो गई है, जो 39.37% कì वृिĦ है। 

भ§सŌ कì उÂपादकता वषª 2014-15 म¤ ÿित पशु ÿित वषª 1880 िकलोúाम से बढ़कर वषª 2023-24 

म¤ ÿित पशु ÿित वषª 2161 िकलोúाम हो गई है, जो 14.94% कì विृĦ है। 

राÕůीय गोकुल िमशन के अंतगªत दूध उÂपादन और बोवाइन पशुओ ंकì उÂपादकता को बढ़ाने के 

िलए िनÌनिलिखत घटकŌ को सफलतापूवªक िøयािÆवत िकया गया है: 

(i) राÕůÓयापी कृिýम गभाªधान कायªøम: राÕůीय गोकुल िमशन के तहत, पशुपालन और डेयरी 

िवभाग दूध उÂपादन और देशी नÖलŌ सिहत बोवाईन पशओु ंकì उÂपादकता को बढ़ावा 

देने के िलए कृिýम गभाªधान कवरजे का िवÖतार कर रहा है। अब तक, 8.32 करोड़ पशओु ं
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को कवर िकया गया ह,ै 12.20 करोड़ कृिýम गभाªधान िकए गए ह§, िजससे 5.19 करोड़ 

िकसान लाभािÆवत हòए ह§। 

(ii) संतित परी±ण और नÖल चयन: इस कायªøम का उĥेÔय देशी नÖलŌ के सांडŌ सिहत उ¸च 

आनवुंिशक गुणव°ा वाले सांडŌ का उÂपादन करना है। संतित परी±ण को गोपशु कì िगर, 

साहीवाल नÖलŌ तथा भ§सŌ कì मुराªह, मेहसाणा कì नÖलŌ के िलए कायाªिÆवत िकया जा 

रहा है। नÖल चयन कायªøम के अंतगªत गोपश ुकì राठी, थारपारकर, हåरयाना, कांकरजे 

कì नÖल और भ§स कì जाफराबादी, नीली रिव, पंढारपरुी और बÆनी नÖलŌ को शािमल 

िकया गया है। अब तक 3,988 उ¸च आनुवंिशक गणुव°ा वाले सांडŌ का उÂपादन िकया 

गया है और उÆह¤ वीयª उÂपादन के िलए शािमल िकया गया है। 

(iii) इन-िवůो फिटªलाइजेशन (आईवीएफ) तकनीक का कायाªÆवयन: दशेी नÖलŌ के उÂकृĶ 

पशुओ ंका ÿसार करने के िलए, िवभाग ने 22 आईवीएफ ÿयोगशालाए ंÖथािपत कì ह§। 

आईवीएफ तकनीक कì आनवुंिशक उÆ नयन म¤ महÂ वपूणª भूिमका है और यह कायª एक ही 

पीढ़ी म¤ संभव है। इसके अितåर³ त िकसानŌ को उिचत दरŌ पर तकनीक उपलÊध कराने के 

िलए सरकार ने आईवीएफ मीिडया शłु िकया है। 

(iv) स³ेस-सॉट¥ड वीयª उÂपादन: िवभाग ने गजुरात, मÅय ÿदेश, तिमलनाडु, उ°राखंड और 

उ°र ÿदेश म¤ िÖथत 5 सरकारी वीयª ÖटेशनŌ पर स³ेस सॉट¥ड वीयª उÂपादन सिुवधाए ं

Öथािपत कì ह§। 3 िनजी वीयª Öटेशन भी से³स सॉट¥ड वीयª खुराक का उÂपादन कर रहे ह§। 

अब तक उ¸च आनवुंिशक गणुव°ा वाले सांडŌ से 1.15 करोड़ से³स-सॉट¥ड वीयª खुराकŌ 

का उÂपादन िकया गया है और उसे कृिýम गभाªधान के िलए उपलÊध कराया गया है। 

(v) जीनोिमक चयन: गोपशु और भ§सŌ के आनवुंिशक सुधार म¤ तेजी लाने के िलए िवभाग ने 

देश म¤ जीनोिमक चयन शुł करने के िलए िवशेष łप से तैयार कì गई ंएकìकृत जीनोिमक 

िचप िवकिसत कì ह§- देशी गोपशओु ंके िलए गौ िचप और भ§सŌ के िलए मिहष िचप। 
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(vi) úामीण भारत म¤ बहòउĥेÔयीय कृिýम गभाªधान तकनीिशयन (मýैी): इस योजना के तहत 

मýैी को िकसानŌ के Ĭार पर गणुव°ापूणª कृिýम गभाªधान सेवाए ँ ÿदान करने के िलए 

ÿिशि±त और ससुिºजत िकया जाता है। िपछले 3 वषŎ के दौरान राÕůीय गोकुल िमशन के 

तहत 38,736 मýैी को ÿिशि±त और ससुिºजत िकया गया है। 

(vii) स³ेस-सॉट¥ड वीयª का उपयोग करके Âवåरत नÖल सधुार कायªøम: इस कायªøम का 

उĥेÔय 90% सटीकता के साथ बिछयŌ का उÂपादन करना है, िजससे नÖल सधुार और 

िकसानŌ कì आय म¤ वृिĦ हो। िकसानŌ को सुिनिĲत गभªधारण के िलए स³ेस-सॉट¥ड वीयª 

कì लागत के 50% तक सहायता िमलती है। अब तक, इस कायªøम से 341,998 िकसान 

लाभािÆवत हो चुके ह§। सरकार ने िकसानŌ को उिचत दरŌ पर स³ेस-सॉट¥ड वीयª उपलÊध 

कराने के िलए देशी łप से िवकिसत से³स-सॉट¥ड वीयª तकनीक शłु कì है। 

(viii) इन-िवůो फिटªलाइजेशन (आईवीएफ) तकनीक का उपयोग करते हòए Âवåरत नÖल सधुार 

कायªøम: इस तकनीक का उपयोग बोवाईन पशुओ ंके तीĄ आनवुंिशक उÆनयन के िलए 

िकया जाता है और आईवीएफ तकनीक अपनाने म¤ Łिच रखने वाले िकसानŌ को ÿÂयेक 

सिुनिĲत गभाªवÖथा पर 5,000 Łपये कì ÿोÂसाहन रािश उपलÊध कराई जाती है। 

(ख) जी हा,ँ देशी बोवाइन नÖलŌ के िवकास और संर±ण के िलए वषª 2014-15 और वषª 2024-25 

(िदसंबर 2024 तक) के बीच कायाªÆवयन एज¤िसयŌ को 4442.87 करोड़ Łपये कì िव°ीय सहायता 

जारी कì गई है और इसके मुकाबले वषª 2004-05 और वषª 2013-14 के बीच गोपशु और भ§स 

िवकास के िलए 983.43 करोड़ Łपये कì रािश जारी कì गई है। इस योजना का लाभ दूध उÂपादन 

और बोवाइन पशओु ंकì उÂपादकता म¤ विृĦ के łप म¤ डेयरी से जुड़े िकसानŌ को िमल रहा है। 

RELIEF ASSISTANCE TO STATES 

288.     SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH: 

            SHRI B. MANICKAM TAGORE: 

Will the Minister of HOME AFFAIRS be pleased to state:  
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(a) the details of the compensation or relief assistance provided by the Union 

Government to various States in response to natural calamities such as floods 

or cyclones during the last five years, State-wise including Tamil Nadu; 

(b) whether the Government has released any financial assistance to Tamil Nadu 

for damages caused by natural disasters during the last three years and the 

current financial year and if so, the details thereof and the specific nature of these 

compensations; 

(c) the details of the types of damages such as infrastructure loss, agricultural 

damage and loss of life, for which the Government has provided compensation 

to Tamil Nadu aftermath of natural calamities; and 

(d) the status of pending compensation or assistance requests from Tamil Nadu 

for any recent natural calamities and the time by which the State is expected to 

get the remaining funds, if any? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a) and (b):  As per the National Policy on Disaster Management (NPDM), the 

primary responsibility for disaster management, including disbursal of relief 

assistance on ground level, rests with the State Governments concerned. The 

State Governments undertake relief measures in the wake of natural calamities, 

from the State Disaster Response Fund (SDRF) already placed at their disposal, 

in accordance with Government of India’s approved items and norms.  The 

Central Government supplements the efforts of the State Governments and 

provides requisite logistics and financial support.  Additional financial assistance 
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is provided from the National Disaster Response Fund (NDRF), as per laid down 

procedure, in case of disaster of ‘severe nature’, which includes an assessment 

based on the visit of an Inter-Ministerial Central Team (IMCT). The financial 

assistance provided under SDRF and NDRF is by way of relief and not for 

compensation.  

The details of funds allocated and released under SDRF and additional financial 

assistance provided by the Central Government to various States, including 

Tamil Nadu from NDRF during the last five years i.e. 2019-20 to 2023-24 are 

given in the enclosed Statement. 

(c): As reported by the State Government of Tamil Nadu in their Memorandum, 

details of damages during last three years i.e. 2021-22 to 2023-24 and current 

year i.e. 2024-25 (as on 27.01.2025) are given as under:-  

Year Calamity Human Lives 
lost (No.) 

Cattle 
Lost (No.) 

Houses/ huts 
damaged (No.) 

Cropped Area 
affected  

(in ha.) 

2021-22 Floods 128 6516 48510 173269.13 

2022-23 - - - - - 

2023-24 Cyclone Michaung 17 384 2189 18755.49 

Floods 61 18213 18088 248303.50 

2024-25  Cyclone Fengal 40 2991 10331 380985.97 

 

(d): During November-December, 2024, the State of Tamil Nadu has 

experienced the unprecedented heavy rainfall due to the Cyclone ‘Fengal’.  

Without waiting for a Memorandum from the State Government, an IMCT was 
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constituted by the Central Government on 03.12.2024, which visited the affected 

areas of the State from 06.12.2024 to 09.12.2024.  The State Government of 

Tamil Nadu has submitted a memorandum on 02.01.2025 projecting an amount 

of Rs. 3104.93 crore for immediate assistance from NDRF for temporary 

restoration.  Based on the report of the IMCT, an additional financial assistance 

from NDRF is considered by the Central Government, as per the established 

procedure. Further, an amount of Rs. 1260.00 crore (944.80 crore Central Share 

+ 315.20 crore State share) has been allocated to the State Government of Tamil 

Nadu for the financial year 2024-25 under SDRF.  The whole Central Share of 

SDRF of Rs. 944.80 crore has been released to Government of Tamil Nadu, in 

advance.Thus sufficient fund is available in the SDRF account of the State for 

relief necessitated measures. 

STATEMENT 

state-wise details of allocation and release of funds under SDRF and 
NDRF during the year 2019-20 to 2023-24 (as on 31-03-2024) 

Sl.
No
. 

State Allocation under SDRF including 
Centre and State share  

Centre’s Share of SDRF Released Release from NDRF (For all 
calamities) 

201
9-20 

202
0-21 

202
1-22 

202
2-23 

202
3-24 

201
9-20 

202
0-21 

202
1-22 

202
2-23 

2023-
24 

201
9-20 

2020
-21 

202
1-22 

202
2-
23 

202
3-24 

1. Andhra 
Pradesh 

534.
00 

119
2.80 

119
2.80 

125
2.80 

131
5.20 

324.
15 

895.
20 

895.
20 

940.
00 

987.2
0 

570.
91 

657.
01 

351.
43 

-- -- 

2. Arunachal 
Pradesh 

63.0
0 

222.
40 

222.
40 

233.
60 

245.
60 

56.7
0 

200.
00 

200.
00 

210.
40 

220.8
0 

-- 59.3
4 

-- -- -- 

3. Assam 559.
00 

686.
40 

686.
40 

720.
80 

756.
80 

503.
10 

617.
60 

617.
60 

648.
80 

680.8
0 

-- 44.3
7 

-- 250
.00 

-- 
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4. Bihar 570.

00 
151
0.40 

151
0.40 

158
6.40 

166
4.80 

631.
12 

113
2.80 

113
2.80 

118
9.60 

1248.
80 

953.
17 

1255
.27 

103
8.96 

-- -- 

5. Chhattisgar
h 

292.
00 

460.
80 

460.
80 

484.
00 

508.
00 

177.
30 

345.
60 

345.
60 

181.
60 

181.6
0# 

-- -- -- -- -- 

6. Goa 4.00 12.0
0 

12.0
0 

12.8
0 

12.8
0 

4.20 9.60 9.60 9.60 9.60 -- -- -- -- -- 

7. Gujarat 856.
00 

141
2.00 

141
2.00 

148
2.40 

155
6.80 

886.
80 

105
9.20 

105
9.20 

556.
00 

1140.
00# 

-- -- 100
0.00 

-- -- 

8. Haryana 374.
00 

524.
00 

524.
00 

550.
40 

577.
60 

227.
10 

392.
80 

392.
80 

412.
80 

433.6
0 

-- -- -- -- -- 

9. Himachal 
Pradesh 

287.
00 

363.
20 

363.
20 

380.
80 

400.
80 

197.
23 

327.
20 

327.
20 

342.
40 

360.8
0 

518.
06 

2.90 -- 214
.26 

787.
25 

10
. 

Jammu & 
Kashmir # 

310.
00 

-- -- -- -- 405.
00 

-- -- -- -- -- -- -- -- -- 

11
. 

Jharkhand 442.
00 

605.
60 

605.
60 

635.
20 

667.
20 

331.
50 

454.
40 

454.
40 

-- 476.8
0# 

-- -- 200.
00 

-- -- 

12
. 

Karnataka 336.
00 

843.
20 

843.
20 

885.
60 

929.
60 

204.
00 

632.
80 

632.
80 

664.
00 

697.6
0 

320
8.28 

689.
27 

162
3.30 

939
.83 

-- 

13
. 

Kerala 225.
00 

335.
20 

335.
20 

352.
00 

369.
60 

136.
65 

251.
20 

251.
20 

264.
00 

277.6
0 

-- -- -- -- -- 

14
. 

Madhya 
Pradesh 

106
6.00 

194
1.60 

194
1.60 

203
8.40 

214
0.80 

647.
10 

145
6.00 

145
6.00 

152
8.80 

1605.
60 

171
2.14 

1891
.79 

600.
50 

-- -- 

15
. 

Maharashtr
a 

180
3.00 

343
6.80 

343
6.80 

360
8.80 

378
8.80 

135
2.25 

257
7.60 

257
7.60 

270
6.40 

2841.
60 

518
9.40 

420.
12 

105
6.39 

-- -- 

16
. 

Manipur 23.0
0 

37.6
0 

37.6
0 

39.2
0 

41.6
0 

30.6
0 

33.6
0 

33.6
0 

35.2
0 

18.80 -- 26.5
3 

-- -- -- 

17
. 

Meghalaya 29.0
0 

58.4
0 

58.4
0 

60.8
0 

64.8
0 

38.7
0 

52.8
0 

52.8
0 

27.2
0 

27.20
# 

-- 16.5
2 

-- -- -- 

18
. 

Mizoram 20.0
0 

41.6
0 

41.6
0 

43.2
0 

46.4
0 

18.0
0 

37.6
0 

37.6
0 

39.2
0 

41.60 -- -- -- -- -- 

19
. 

Nagaland 12.0
0 

36.8
0 

36.8
0 

38.4
0 

40.8
0 

10.8
0 

32.8
0 

32.8
0 

34.4
0 

36.80 176.
52 

1.34 -- 107
.31 

-- 

20
. 

Odisha 909.
00 

171
1.20 

171
1.20 

179
6.80 

188
6.40 

552.
00 

128
3.20 

128
3.20 

134
8.00 

1415.
20 

329
4.10 

500.
00 

500.
00 

-- -- 

21
. 

Punjab 474.
00 

528.
00 

528.
00 

554.
40 

582.
40 

412.
37 

474.
43 

396.
00 

416.
00 

436.8
0 

-- -- -- -- -- 
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22
. 

Rajasthan 134
0.00 

158
0.00 

158
0.00 

165
9.20 

174
2.40 

100
5.00 

118
4.80 

118
4.80 

124
4.80 

1307.
20 

194
9.59 

68.6
5 

-- 13.
46 

-- 

23
. 

Sikkim 38.0
0 

44.8
0 

44.8
0 

47.2
0 

49.6
0 

34.2
0 

40.0
0 

40.0
0 

42.4
0 

44.80 -- 73.8
6 

55.2
3 

-- 81.8
9 

24
. 

Tamil Nadu 825.
00 

108
8.00 

108
8.00 

114
2.40 

120
0.00 

500.
85 

816.
00 

816.
00 

856.
80 

900.0
0 

-- 286.
91 

566.
36 

-- -- 

25
. 

Telangana 333.
00 

479.
20 

479.
20 

503.
20 

528.
00 

487.
50 

359.
20 

359.
20 

188.
80 

584.8
0# 

-- -- -- -- -- 

26
. 

Tripura 38.0
0 

60.8
0 

60.8
0 

63.2
0 

67.2
0 

34.2
0 

54.4
0 

54.4
0 

56.8
0 

60.80 -- 12.9
3 

-- -- -- 

27
. 

Uttar 
Pradesh 

820.
00 

206
2.40 

206
2.40 

216
5.60 

227
3.60 

849.
30 

154
6.40 

154
6.40 

812.
00 

1664.
80# 

-- -- -- -- -- 

28
. 

Uttarakhan
d 

255.
00 

832.
80 

832.
80 

874.
40 

918.
40 

229.
50 

749.
60 

749.
60 

787.
20 

826.4
0 

-- -- -- -- -- 

29
. 

West 
Bengal 

628.
00 

107
8.40 

107
8.40 

113
2.80 

118
9.60 

650.
40 

808.
80 

808.
80 

849.
60 

892.0
0 

958.
33 

2250
.28 

350.
13 

-- -- 

TOTAL 134
65.0
0 

231
86.4
0 

231
86.4
0 

243
44.8
0 

255
65.6
0 

109
37.6
2 

178
25.6
3 

177
47.2
0 

163
92.8
0 

1941
9.60 

185
30.5
0 

8257
.09 

734
2.30 

152
4.8
6 

869.
14 

     # Now UT of Jammu and Kashmir and UT of Ladakh 

 

E-MOBILITY PROMOTION SCHEME, 2024 (EMPS, 2024) 

289. SHRI PRAVEEN PATEL: 

SHRI DILESHWAR KAMAIT: 

SHRIMATI APARAJITA SARANGI: 

SHRI PARSHOTTAMBHAI RUPALA: 

Will the Minister of HEAVY INDUSTRIES be pleased to state: 

(a) whether the EMPS, 2024 contributes to reducing India’s dependency on fossil 

fuels and lowering carbon emissions; 

(b) if so, the details thereof; 
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(c) whether there are any strategies in place to promote the adoption of electric 

vehicles in rural and underserved areas of the country under this scheme; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a) to (d):  Yes, the Ministry of Heavy Industries implemented Electric Mobility 

Promotion Scheme (EMPS) 2024, with an outlay of Rs.778.00 crore, for a period 

of six (06) months, from 01.04.2024 to 30.09.2024, to reduce India's dependency 

on fossil fuels and lowers carbon emissions through faster adoption of electric 

two wheeler (e2W) and three wheeler (e-3W). 

Further, EMPS-2024 has been subsumed in ‘PM Electric Drive Revolution in 

Innovative Vehicle Enhancement (PM E-DRIVE) Scheme' notified on 29.09.2024 

to provide further impetus to the green Mobility & development of EV 

Manufacturing eco-system in the country. The scheme is being implemented on 

pan India basis including rural and underserved areas and it has an outlay of 

Rs.10,900 crore including the outlay of EMPS-2024.  The PM E-DRIVE scheme 

has following three component: 

i. Subsidies: Demand incentives for e-2W, e-3W, e-ambulances, e-trucks & 

other new emerging EV categories; 
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ii. Grants for creation of capital assets: e-buses, establishment of network of 

charging stations & upgradation of vehicle testing agencies identified under 

this Scheme; and 

iii. Administration of Scheme including IEC (Information, Education & 

Communication) activities and fee for project management agency (PMA). 

 

STATUS OF ONE DISTRICT ONE PRODUCT 

290.  SHRI P. V. MIDHUN REDDY: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the present status of ‘One-district One-product’ initiative and details of 

unique products identified, district and State-wise; 

(b)  the steps taken by the Government for the promotion and export of the 

identified products; 

(c)  the details of role of States in formulating a product-specific or district 

specific plan to promote identified products; and 

(d)  the extent to which identifying district-specific products has been 

beneficial to farmers and small entrepreneurs? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a): One District One Product (ODOP) initiative aims to select, brand, and 

promote at least One Product from each District (One District – One Product) of 
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the country for enabling holistic growth across all regions. The ODOP Initiative 

has identified 1264 products from 782 districts across the country encompassing 

various sectors such as textiles, agriculture, food processing, handicrafts and 

more. Details of unique products identified (District and State wise) under the 

ODOP initiative as on date is available on DPIIT’s website under the links – 

         https://dpiit.gov.in/sites/default/files/ls290_Statement_

ODOPProductList_28.01.2025.pdf 

(b): Several steps have been undertaken for promotion and exports of all 

ODOP products. These include, facilitating participation in domestic exhibitions, 

regular capacity building initiatives in collaboration with various agencies; e-

commerce on- boarding drives for Government e-Marketplace (GeM)- ODOP 

Bazaar which showcases and stocks India’s best ODOP products. For promoting 

ODOP at international level, engagement with Indian Missions abroad, virtual 

buyer sellers meets and participation in international exhibitions have been 

undertaken. Also, various ODOP Products have been included as part of gifting 

during G-20 meetings in India to popularize these products internationally. 

Further, under the District as Export Hub (DEH) initiative of DGFT, 

identification of the products and services with export potential in all the districts 

of the country is done in consultation with all stakeholders including the 

States/UTs. Further, under DEH, institutional mechanism has been set up in all 

States/UTs by forming the State Export Promotion Committee (SEPC) and 

District Export Promotion Committee (DEPC) at the district level. Under the 
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initiative, District Export Action Plans detailing the existing bottlenecks in the 

supply chain and identifying possible interventions to mitigate the existing gaps 

have been prepared for 590 districts and are being prepared for the rest of the 

districts. 

(c): The role of States is pivotal to the success and growth of the One District 

One Product (ODOP) initiative. All products are selected by States/UTs by taking 

into consideration the existing ecosystem on the ground, potential for exports, 

and GI-tagged products. States are playing a significant role by developing 

unique branding for products, formulating ODOP policies, integrating with 

existing industrial/MSME policies, appointing dedicated nodal officers, creating 

seller database, capacity building initiatives, conducting exhibitions and 

establishing platforms to promote ODOP products and support artisans and 

farmers. 

(d): The identification of district-specific products has benefited farmers and 

small entrepreneurs by creating a unique identity for regional goods, leading to 

market differentiation and competitive advantage. It boosts the local economy by 

creating a niche market for these products and providing additional sales 

opportunities. Product and district specific approach have been beneficial in 

devising specific capacity building initiatives, focused branding and marketing 

initiatives, identification of existing bottlenecks in supply chain and focused 

efforts for export promotion. 
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पीएसीएस म¤ खुदरा डीलरिशप 

291. ®ी ÿदीप कुमार िसहंः 

³या सहकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार ने ÿाथिमक कृिष ऋण सिमितयŌ (पीएसीएस) को पůेोल/डीजल पंपŌ कì खदुरा 

डीलरिशप लेने कì अनमुित दी है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या सामाÆय सेवा केÆþŌ के łप म¤ पीएसीएस के बेहतर कामकाज को सुिनिĲत करने के िलए 

सहकाåरता मýंालय, इले³ůॉिन³स और सूचना ÿौīोिगकì मýंालय तथा नाबाडª Ĭारा िकसी 

समझौता ²ापन पर हÖता±र िकए गए ह§; 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ङ) पीएसीएस को मजबूत बनाने तथा रोजगार के अवसर पैदा करने म¤ िकस ÿकार कì सहायता 

िमलने कì संभावना है? 

गृह मýंी; तथा सहकाåरता मýंी (®ी अिमत शाह): 

 
(क) और (ख): जी हा ँमाÆयवर। सरकार ने ÿाथिमक कृिष øेिडट सिमितयŌ को पůेोल/डीज़ल पंपŌ 

कì डीलरिशप लेने के िलए अनमुित ÿदान कर दी है। इस संबंध म¤, पůेोिलयम और ÿाकृितक गैस 

मýंालय ने िनयिमत और úामीण खुदरा पůेोल/डीज़ल आउटलेट्स के िलए डीलरŌ के चयन हेतु 

सयुĉं ®ेणी-2 (CC-2) के अंतगªत पै³स को ÿाथिमकता देने के िलए अपने िदशािनद¥शŌ को संशोिधत 

िकया है, िजसके तहत प³ैस तेल िवपणन कंपिनयŌ (OMCs) Ĭारा जारी िव²ापनŌ के अनुसार 

ऑनलाइन आवेदन कर सकते ह§। इसके अलावा, प³ैस को अपने थोक उपभोĉा पंपŌ को åरटेल 
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आउटलेट्स म¤ बदलने के िलए वन टाइम िवकÐप भी िदया गया है, िजसके िलए पůेोिलयम और 

ÿाकृितक गैस मýंालय ने िवÖतृत िदशािनद¥श जारी िकए है। 

जैसा िक तेल िवपणन कंपिनयŌ (OMCs) Ĭारा सूिचत िकया गया है, 25 राºयŌ/संघ राºय±ेýŌ के 

286 प³ैस ने खुदरा पेůोल/डीजल आउटलेट्स Öथािपत करने के िलए ऑनलाइन आवेदन जमा 

िकए ह§, िजनम¤ से 26 प³ैस को तेल िवपणन कंपिनयŌ (OMCs) Ĭारा चनुा गया है। तेल िवपणन 

कंपिनयŌ (OMCs) कì åरपोटŎ से पता चलता है िक प³ैस थोक उपभोĉा पंपŌ को खुदरा दकुानŌ म¤ 

बदलने के पहल के तहत 5 राºयŌ के 116 प³ैस Ĭारा इस łपांतरण के िलए सहमती द ेदी गई ह,ै 

और 56 प³ैस पंपŌ को चालू कर िदया गया है। 

(ग) से (ङ): सहकाåरता मýंालय, इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंालय, नाबाडª और 

सीएससी ई-गवन¥स सिवªसेज इंिडया िलिमटेड के बीच एक समझौता ²ापन पर हÖता±र िकए गए ह§, 

िजससे ÿाथिमक कृिष øेिडट सिमितयŌ (प³ैस) को दशे के úामीण ±ेýŌ म¤ ब§िकंग, बीमा, आधार 

नामांकन/ अīतन, ÖवाÖÃय सेवाए,ं कृिष सेवाए ंआिद सिहत कॉमन सेवा क¤ þŌ (सीएससी) Ĭारा 

उपलÊध 300 से अिधक ई-सेवाए ंÿदान करने म¤ स±म बनाया जा सके । िदनांक 27.1.2025 कì 

िÖथित के अनुसार, 33 राºयŌ/संघ राºय±ेýŌ म¤ कुल 42,080 प³ैस ने कॉमन सेवा क¤ þŌ (सीएससी) 

के łप म¤ कायª करना शłु कर िदया है। 

इस पहल के माÅयम स,े िकसान सदÖय और अÆय लोग, िवशेष łप से दशे के úामीण ±ेýŌ म¤, 

उपरोĉ उिÐलिखत सेवाओ ंसिहत, उनके िनवास Öथान के िनकटतम िविभÆन ई-सेवाओ ंको ÿाĮ 

कर सकते ह§, िजससे उनके जीवन और Óयवसाय करने कì सगुमता म¤ सधुार हो सकता है। इसके 

अलावा, यह प³ैस को आय के अितåरĉ ąोत ÿदान करता ह,ै िजससे अंततः उनसे जुड़े करोड़Ō 

छोटे और सीमांत िकसानŌ को लाभ होता है । इसका उĥेÔय प³ैस को िविभÆन नागåरक-क¤ िþत सेवाए ं

ÿदान करने के िलए नोडल क¤ þŌ म¤ बदलना और उÆह¤ आÂमिनभªर आिथªक संÖथाए ंबनने म¤ मदद 

करना है, िजससे úामीण अथªÓयवÖथा को सशĉ बनाया जा सके । 
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MSP FOR RUBBER FARMERS 

292. SHRI K. RADHAKRISHNAN:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a) the details of quantity of natural and compound rubber was imported by 

the country during each year since 2019; 

(b) the details of maximum import duty applicable to Association of South-

east Asian Nations (ASEAN) countries and the amount of natural and 

compound rubber imported from ASEAN countries since 2019; 

(c) which are the other countries from where India imported rubber in this 

period, country-wise quantity in each year; and 

 (d) whether the Government will announce Minimum Support Price (MSP) for 

rubber in light of the difficulties faced by the rubber farmers, if so, the details 

thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) The details of year-wise quantity of natural rubber (HS 4001) and 

compounded rubber (HS 4005) imported by the country since the year 2019-20 

are given in the enclosed Statement-I. 
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(b) The import duty applicable to ASEAN countries for import of natural rubber 

and compounded rubber is given in the enclosed Statement-II. The details of 

import of natural rubber and compounded rubber from ASEAN countries since 

2019-20 are given in the enclosed Statement-III. 

(c) The details of country-wise import of natural rubber since the year 2019-

20 are given in the enclosed Statement-IV. 

(d)      Government of India presently fixes Minimum Support Prices (MSP) for 

22 mandated agricultural crops on the basis of the recommendations of the 

Commission for Agricultural Costs & prices (CACP) after Considering the views 

of State Governments and Central Ministries/Departments concerned and other 

relevant factors. The mandated crops for MSP are paddy, jowar, bajra, maize, 

ragi, tur(arhar), moong, urad, groundnut, sunflower seed, soyabean, sesamum, 

nigerseed, cotton, wheat, barley, gram, lentil(masur), rapeseed/mustard, 

safflower, jute and copra. 

STATEMENT-I 

Import of Natural Rubber and Compounded Rubber 

(Quantity in tonne) 

Year Natural Rubber Compounded Rubber 

2019-20  457223 101703 

2020-21 410478 95566 

2021-22 546369 114638 

2022-23  528677 137018 

2023-24 492682 169820 

2024-25 (Apr-Nov) 427265 145655 
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                                                                                     (Source: Rubber Board) 

STATEMENT-II 

The import duty applicable to ASEAN countries for import of natural 
rubber and compounded rubber 

Natural Rubber Applicable import duty 

HS 400110 70% 

HS 400121  

25% or Rs. 30 per kg whichever is less HS 400122 

HS 400129 

HS 400130 0% 

Compounded 

Rubber 

Applicable import duty 

HS 400510 0% 

HS 400520  

5% HS 400591 

HS 400599 

 

  



04.02.2025  418 

 
STATEMENT-III 

Import of natural and compounded rubber from ASEAN Countries (Quantity in MT) 

HS Code FY 2019-
20 

FY 2020-
21 

FY 2021-
22 

FY 2022-
23 

FY 
2023-24 

FY 2024-25 

(Apr-Nov) 

provisional 

Natural Rubber 

HS 

400110 

7776 3443 10480 5294 11583 5978 

HS 
400121 

61497 47006 48720 42292 31609 44435 

HS 

400122 

344120 298081 379340 331493 335205 252707 

HS 

400129 

4980 3158 2739 3646 4518 2378 

HS 
400130 

0.01 0.02 2447 0.36 0.29 0.14 

Compounded Rubber 

HS 
400510 

50908 50934 61047 74290 113684 107823 

HS 

400520 

182 278 355 286 429 309 

HS 

400591 

339 406 137 695 219 137 

HS 
400599 

735 403 647 580 486 563 

                                                                                                             (Source: Rubber Board) 
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STATEMENT-IV 

 

 

NASHA MUKT BHARAT ABHIYAN  

293. ADV. DEAN KURIAKOSE:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) the total number of de-addiction centres established across the country, 

State-wise;  

Country wise import of natural rubber (Quantity in tonne) 

Country 2019-20  2020-21 2021-22 2022-23 2023-24 
2024-25 
(Apr-Nov) 

ASEAN Countries 418373 351688 443725 382725 382915 305498 

Sri Lanka  1201 307 114 1023 234 769 

Côte d'Ivoire 27056 46226 75081 121046 90374 104310 

Bangladesh  5558 1663 3544 1437 2725 2107 

Nigeria 907 424 1654 3895 1036 3662 

Gabon  0 340  0 2029  0 113 

Ghana 2923 8691 20507 14818 5674 1969 

Cameroon  0 202 40 121 2075 1814 

Liberia  0  0  0 221 1714 3929 

Other Countries 1205 937 1704 1362 5935 3094 

Total 457223 410478 546369 528677 492682 427265 
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(b) the number of individuals who have sought treatment at these de-addiction 

centres in the last three years, State-wise;  

(c) the number of women who have sought such treatment in the last 3 years; 

 (d) the funds allocated for de-addiction centres during the last three years, 

State-wise; and  

(e) the steps taken by the Government to create awareness about de-addiction 

services, particularly in rural and remote areas? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B.L.VERMA): 

(a) The State-wise details of de-addiction centres, supported by the Department 

of Social Justice and Empowerment, is given in the enclosed Statement-I. 

(b) The State-wise number of individuals who have sought treatment at these 

de-addiction centres in the last three years, is given in the enclosed Statement-

II. 

(c) A total of 8660 women have sought treatment at these de-addiction centres 

during last three years. 

(d) The State-wise funds allocated for de-addiction centres during the last three 

years, is given in the enclosed Statement-III. 

(e) The steps taken by the Department of Social Justice and Empowerment to 

create awareness about de-addiction services, particularly in rural and remote 

areas is given in the enclosed Statement-IV. 
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STATEMENT-I 

Details of de-addiction centres, state-wise, supported by Department of 
Social Justice and Empowerment are as under: 

S.No. 
Name of the State/ 

UT 
IRCA ODIC CPLI DDAC SLCA Total 

1 Andhra Pradesh 10 4 4 13 1 32 

2 A&N islands 0 0 0 0 0 0 

3 Arunachal Pradesh 0 0 0 2 0 2 

4 Assam 16 3 3 9 1 32 

5 Bihar 7 0 0 5 1 13 

6 Chandigarh 0 1 1 0 0 2 

7 Chhattisgarh 2 3 1 0 1 7 

8 
Daman & Diu and 

D&N Haveli 
1 0 0 1 0 2 

9 Delhi 10 8 5 1 1 25 

10 Goa 0 0 0 2 0 2 

11 Gujarat 7 3 3 3 1 17 

12 Haryana 9 1 1 0 1 12 

13 Himachal Pradesh 3 0 1 1 1 6 

14 Jammu & Kashmir 1 3 2 6 1 13 

15 Jharkhand 1 0 0 5 0 6 

16 Karnataka 33 0 0 3 1 37 

17 Kerala 16 2 2 0 1 21 
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18 Ladakh 0 0 0 2 0 2 

19 Lakshadweep 0 0 0 0 0 0 

20 Madhya Pradesh 14 7 3 10 1 35 

21 Maharashtra 43 0 0 7 1 51 

22 Manipur 25 6 2 1 1 35 

23 Meghalaya 1 1 0 1 0 3 

24 Mizoram 11 2 0 0 1 14 

25 Nagaland 6 1 1 4 1 13 

26 Orissa 39 5 4 2 1 51 

27 Puducherry 2 1 0 0 0 3 

28 Punjab 7 2 1 0 0 10 

29 Rajasthan 17 7 4 7 0 35 

30 Sikkim 2 0 0 0 0 2 

31 Tamil Nadu 25 0 0 7 1 33 

32 Telangana 10 1 0 3 1 15 

33 Tripura 0 2 0 0 0 2 

34 Uttar Pradesh 20 9 5 19 0 53 

35 Uttarakhand 4 1 1 1 1 8 

36 West Bengal 8 1 2 9 1 21 

  TOTAL 350 74 46 124 21 615 
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STATEMENT-II 

Details of beneficiaries who have sought treatment at these de-addiction 
centres in the last three years, State-wise, is as under: 

 S.No. Name of the State/ UT 2021-22 2022-23 2023-24 

1 Andhra Pradesh 18658 20036 48094 

2 A&N islands 0 0 0 

3 Arunachal Pradesh 30 5 0 

4 Assam 26984 26869 40328 

5 Bihar 1583 1487 1639 

6 Chandigarh 1007 1145 5440 

7 Chhattisgarh 16580 17262 16742 

8 
Daman & Diu and D&N 

Haveli 
160 182 187 

9 Delhi 18549 26635 44454 

10 Goa 3 0 0 

11 Gujarat 1571 1607 17658 

12 Haryana 7352 6893 6790 

13 Himachal Pradesh 12665 3207 2683 

14 Jammu & Kashmir 4365 9774 31432 

15 Jharkhand 195 194 190 

16 Karnataka 7206 7179 7501 

17 Kerala 4746 10385 12747 
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18 Ladakh 0 0 0 

19 Lakshadweep 0 0 0 

20 Madhya Pradesh 41467 55461 78015 

21 Maharashtra 8630 8705 10347 

22 Manipur 9026 10313 18920 

23 Meghalaya 40 196 417 

24 Mizoram 2025 2196 8790 

25 Nagaland 1440 1293 2556 

26 Orissa 28223 32241 39965 

27 Puducherry 499 463 4628 

28 Punjab 10159 11239 11486 

29 Rajasthan 24001 28982 52713 

30 Sikkim 178 165 114 

31 Tamil Nadu 3938 3668 15938 

32 Telangana 6020 6174 6995 

33 Tripura 762 416 0 

34 Uttar Pradesh 15523 31041 71721 

35 Uttarakhand 4718 5230 5537 

36 West Bengal 8099 8942 17786 

  TOTAL 286402 339585 581813 
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STATEMENT-III 

The funds released for de-addiction centres during the last three years, 
State-wise is as under: 

(Rupees in Crores) 

S.No. Name of the State/ UT 2021-22 2022-23 2023-24 

1 Andhra Pradesh 3.12 3.99 6.33 

2 A&N islands 0 0 0 

3 Arunachal Pradesh 0 0.05 0 

4 Assam 5.24 4.37 7.46 

5 Bihar 2.05 1.84 2.25 

6 Chandigarh 0.27 0 0.1 

7 Chhattisgarh 0.86 1.29 0.68 

8 
Daman & Diu and D&N 

Haveli 
0.2 0.24 0.32 

9 Delhi 4.37 3.47 3.95 

10 Goa 0 0 0 

11 Gujarat 2.35 2.53 3.11 

12 Haryana 1.98 2.03 1.61 

13 Himachal Pradesh 1.29 0.91 1.25 

14 Jammu & Kashmir 0.46 2.37 2.15 

15 Jharkhand 0.19 0.24 0.38 

16 Karnataka 7.67 9 10.36 

17 Kerala 3.62 3.54 5.22 
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18 Ladakh 0 0 0 

19 Lakshadweep 0 0 0 

20 Madhya Pradesh 2.84 3.5 5.46 

21 Maharashtra 8.77 9.88 12.81 

22 Manipur 7.2 8 10.6 

23 Meghalaya 0 0.25 0.14 

24 Mizoram 1.95 2.25 3.03 

25 Nagaland 1.97 1.19 0.91 

26 Orissa 10.07 9.31 14.55 

27 Puducherry 0.22 0.43 0.58 

28 Punjab 1.08 1.01 1.33 

29 Rajasthan 3.74 4.87 9.91 

30 Sikkim 0.46 0.19 0.28 

31 Tamil Nadu 4.95 5.19 9.03 

32 Telangana 2.32 2.49 3.63 

33 Tripura 0.08 0.14 0 

34 Uttar Pradesh 6.09 4.97 9.82 

35 Uttarakhand 1.28 1.63 1.37 

36 West Bengal 2.43 2.43 4.06 

  TOTAL 89.12 93.6 132.68 
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STATEMENT-IV 

The steps taken by the Government to create awareness about de-
addiction services, particularly in rural and remote areas are as under:  
 
The Department of Social Justice & Empowerment is the nodal Department for 

drug demand reduction in the country. To tackle the issue of substance use, this 

Department is implementing National Action Plan for Drug Demand Reduction 

(NAPDDR), a centrally sponsored scheme under which financial assistance is 

provided to: 

i.  State Governments/ Union Territory (UT) Administrations for Preventive 

Education and Awareness Generation, Capacity Building, Programmes for Drug 

Demand Reduction by States/UTs etc. 

ii.  'NGOs/VOs for running and maintenance of Integrated Rehabilitation Centres 

for Addicts (lRCAs), Community based peer Led intervention (CPLI) for early 

Drug Use Prevention among Adolescents, Outreach and Drop In Centres (ODIC) 

and District De-Addiction Centres (DDACs)'; and 

iii.  Government Hospitals for Addiction Treatment Facilities (ATFs)   

2. Following activities have been undertaken under NAPDDR scheme: 

i.  Currently the Department is providing financial assistance to 350 Integrated 

Rehabilitation Centres for Addicts (IRCAs), 46 Community based Peer led 

Intervention (CPLI) programmes, 74 Outreach and Drop In Centres (ODICs), 125 

Addiction Treatment Facilities(ATFs) in Government hospitals and 124 District 

De-Addiction Centres (DDACs). 
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ii.  All of these facilities have been geo-tagged for ease of access to those in 

need. 

iii.  A Toll-free Helpline for de-addiction, '14446' is being maintained by the 

Department of Social Justice & Empowerment for providing primary counseling 

and immediate referral services to the persons seeking help through his helpline. 

4 lakh + calls have been received, so far on the helpline number. 

iv.  Navchetna Modules, teacher training modules have been developed by the 

Department for sensitizing students (6th-11th standard), teachers and parents 

on drug dependence, related coping strategies and life skills. 

3. Nasha Mukt Bharat Abhiyaan (NMBA) 

     NMBA was launched on 15th August 2020 by Department of Social Justice 

& Empowerment and is now being implemented in all the districts of the country. 

Nasha Mukt Bharat Abhiyaan intends to reach out to the masses and spread 

awareness about substance use with focus on higher educational  Institutions, 

university campuses & schools, reaching out & identifying dependent population, 

focus on counselling & treatment facilities in hospitals & rehabilitation centres 

and Capacity building programmes for service providers. 

    Since its launch, a wide range of activities have been conducted throughout 

the country that have fostered participation from all quarters of society and 

stakeholders. There has been a shift from an earlier approach of organisational 

involvement to community involvement in the issue of substance abuse. The 

states, districts and other stakeholders have taken ownership of the Abhiyaan 

that has helped transform the Abhiyaan into a jan andolan.  
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4. Achievements of NMBA  

a. Till now, through the various activities undertaken on-ground, 14.07+ crore 

people have been sensitized on substance use including 4.90+ Crore Youth and 

2.93+ Crore Women. 

b. Participation of 4.12+ Lakh educational institutions has ensured that the 

message of the Abhiyaan reaches children and youth of the country. 

c. A strong force of 9,000+ Master Volunteers (MVs) have been identified and 

trained. 

d. Awareness through official Social Media accounts of the Abhiyaan on Twitter, 

Facebook & Instagram. 

e. NMBA Mobile Application developed to gather and collect the data of NMBA 

activities and represent on the NMBA Dashboard at district, state and national 

level.  

f. NMBA Website (http://nmba.dosje.gov.in) provides detailed information and 

insights to the user/viewer about the Abhiyaan, an online discussion forum, 

NMBA dashboard, e-pledge. 

g. A National Online Pledge to be Drug Free had 1.67+ Crore students from 

99,595 educational institution pledging to be drug free. 

h. MoUs have been signed with Spiritual organizations like The Art of Living, 

Brahma Kumaris, Sant Nirankari Mission, ISKCON, Shri Ram Chandra Mission 

and All World Gayatri Pariwar to support NMBA and conduct mass awareness 

activities. 
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REMOVAL OF WORKERS FROM MGNREGS  

294. SHRI S. VENKATESAN:  

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a) the details of number of workers were removed from the Mahatma Gandhi 

National Rural Employment Guarantee Scheme (MGNREGS) registry 

during the financial years 2022-23 and 2023-24, State-wise; and 

(b) the reasons for such removal? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI KAMLESH PASWAN): 

(a): Mahatma Gandhi National Rural Employment Guarantee 

Scheme  (Mahatma Gandhi NREGS) is a demand-driven wage employment 

scheme and the responsibility of implementation of the scheme is vested with 

the Government of concerned States/UTs. Updation/deletion of Job Cards is a 

regular exercise conducted by the States/UTs. However, while deleting/ 

removing workers/Job cards, States/UTs have to ensure compliance with 

provisions of the Act and ensure that no job card of deserving or eligible 

household is deleted/cancelled. States/UTs-wise details of number of active 

workers deleted/cancelled from Mahatma Gandhi NREGS during the financial 

years 2022-23 and 2023-24 is given in the enclosed Statement. 

(b): A total of 86,17,887 and 68,86,532 active workers have been 

deleted/cancelled during the Financial Year 2022-23 and 2023-24 respectively, 
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for reasons such as fake/duplicate/incorrect job card, family shifted out of Gram 

Panchayat permanently, Village becomes classified as urban  etc.  

STATEMENT 

 States/UTs-wise details of number of active workers deleted/cancelled from Mahatma Gandhi 
NREGS during the financial years 2022-23 and 2023-24  

SI. 
No. 

State/UTs 
2022-2023 2023-2024 

    Active Workers Active Workers 

1 Andaman And Nicobar 11 17 

2 Andhra Pradesh 485757 360840 

3 Arunachal Pradesh 8315 17008 

4 Assam 166823 315937 

5 Bihar 1403802 237655 

6 Chhattisgarh 274534 595205 

7 
Dadra and Nagar Haveli and Daman and 
Diu   0 2 

8 Goa 4 6 

9 Gujarat 201611 258451 

10 Haryana 10016 7089 

11 Himachal Pradesh 25399 41045 

12 Jammu And Kashmir 44227 108263 

13 Jharkhand 344051 242883 

14 Karnataka 376577 225536 

15 Kerala 14863 51335 

16 Ladakh 3243 1488 

17 Lakshadweep 0 0 
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18 Madhya Pradesh 790419 1627427 

19 Maharashtra 195146 102843 

20 Manipur 16740 33268 

21 Meghalaya 9675 60233 

22 Mizoram 5587 8802 

23 Nagaland 8802 13507 

24 Odisha 694696 436230 

25 Puducherry 309 325 

26 Punjab 107228 33404 

27 Rajasthan 352408 727700 

28 Sikkim 1067 2195 

29 Tamil Nadu 233543 270860 

30 Telangana 415200 121422 

31 Tripura 15820 49765 

32 Uttar Pradesh 1448978 806253 

33 Uttarakhand 22951 43291 

34 West Bengal 940085 86247 

Total 8617887 6886532 

 

िदÐ ली म¤ इलेि³ůक बस े

295.    ®ी रामवीर िसहं िबधूड़ी:  

     ³ या भारी उīोग मýंी यह बताने  कì कृपा कर¤गे िक:  
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     (क) सरकार Ĭारा इलेि³ůक बसŌ को बढ़ावा देने के िलए फेम योजना के तहत िदÐ ली को िकतनी 

बस¤ उपलÊ ध कराई गई ह§ तथा उ³ त बसŌ पर क¤ þ सरकार Ĭारा िकतनी धनरािश Ó यय 

कì गई है; और  

     (ख) उ³ त योजना के अंतगªत िदÐ ली को िकतनी और बस¤ उपलÊ ध कराई जाएगंी तथा उ³ त बस¤ 

कब तक उपलÊ ध कराई जाने कì संभावना है? 

भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राज ू

®ीिनवास वमाª): 

(क): 27.01.2025 तक फेम-II के तहत िदÐली म¤ िवतåरत बस¤ िनÌनानुसार ह§: 

िववरण आवंिटत बस¤ िवतåरत कì गई ं 

बस¤ 

आबंिटत िनिध 

(करोड़ Ł म¤) 

जारी कì गई 

िनिध (करोड़ 

Ł)  

(क) एसटीयू- ओप³ेस 

(Łिच कì अिभÓयिĉ 

(ईओआई) 

400 

 

400 

 

210.00 

 

158.12 

 

(ख)सीईएसएल के 

एकýीकरण मॉडल के 

तहत 

921 

 

921 

 

416.82 

 

83.36 

 

कुल (क+ख) 

 

1321 

 

1321 

 

626.82 

 

241.48 
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(ख) जैसा िक फेम-II Öकìम 31.03.2024 को समाĮ हो गई है; अतः सिÊसडी के िलए बसŌ का कोई 

नया आवंटन नहé होगा। हालांिक, भारी उīोग मंýालय कì 01.10.2024 को शłु कì गई पीएम 

ई-űाइव Öकìम ने राºय पåरवहन उपøमŌ और सावªजिनक पåरवहन एज¤िसयŌ मु́ य łप से 40 

लाख से अिधक आबादी वाले नौ शहरŌ अथाªत िदÐली, मुंबई, कोलकाता, चÆेनई, अहमदाबाद, 

सूरत, ब§गलोर, पणुे और हैदराबाद Ĭारा 14,028 इलेि³ůक बसŌ कì खरीद के िलए 4,391 

करोड़ Łपये आवंिटत िकए ह§ । 

 

सीम¤ट और िनमाªण उīोग 

296. ®ी िवजय बघेलः 

 ®ी देवुिसहं चौहानः 

 ³या वािणºय और उīोग मýंी यह बताने कì कृपा कर¤गे िक: 

(क)  सीम¤ट ±ेý को अिधक िटकाऊ बनाने कì िदशा म¤ उīोग-वार सहयोग कì भूिमका ³या है; 

(ख)  एडवांस कैिलāेशन ÿयोगशाला िवशेष łप से गणुव°ा आĵासन और पåरशĦुता के संदभª म¤ 

सीम¤ट और िनमाªण उīोग को िकस ÿकार से ÿभािवत करती है; और 

(ग)  नारकोिट³स कंůोल Êयूरो (एनसीबी) के बÐलभगढ़ पåरसर म¤ 500 िकलोवाट ±मता कì 

सोलर łफटॉप Öथापना िकस तरह से सीम¤ट और िनमाªण उīोग  के काबªन फुटिÿंट 

को कम करने म¤ मदद करती है? 

वािणºय और उīोग मýंालय म¤ राºय मýंी; तथा  इल³ेůॉिनकì और सूचना ÿौīोिगकì 

मýंालय म¤ राºय मýंी (®ी िजितन ÿसाद): 

(क): भारतीय सीम¤ट उīोग ने िविभÆ न ±ेýŌ म¤ राÕ ůीय तथा वैिĵक łप से उपलÊ ध अÂ याधुिनक 

ÿौīोिगकìय नवÿयोगŌ को अपनाया है िजसने सतत िवकास म¤ महÂ वपूणª भूिमका िनभाई है जैसे 

क¸ च े माल कì उपलÊ धता, वैकिÐपक ईधंन और क¸ च े माल का अिधकतम उपयोग, िविनमाªण 
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ÿिøया कì गितशीलता को बढ़ाना, पयाªवरणीय और पाåरिÖथितकìय हािन को कम करना आिद। ऐसे 

सहयोग ने भारतीय सीम¤ट ±ेý का िनरतंर िवकास सिुनिĲत िकया है।  

(ख): देश म¤ सीम¤ट व िनमाªण ±ेý म¤ सीम¤ट और इससे िनिमªत कंøìट कì गणुव°ा को बनाए रखने 

के िलए उÆनत अंशांकन ÿयोगशालाओ ंसिहत अंशांकन ÿयोगशालाओ ंकì बहòत महÂवपूणª भूिमका 

है। यह सीम¤ट और इससे िनिमªत कंøìट के िविनमाªण एवं गणुवÂ ता िनयंýण हेत ुसीम¤ट और िनमाªण 

उīोगŌ म¤ लगे िविभÆ न उपकरणŌ के अंशांकन Ĭारा िकया जाता है। चूंिक सीम¤ट और कंøìट बड़ े

पैमाने पर इÖ तेमाल होने वाली सामúी है, इसिलए उपकरण आिद को िनयिमत łप से अंशांिकत 

करना और भी संगत तथा आवÔ यक हो जाता है तािक उनसे सटीक नतीजे ÿाÈ त हो सक¤ ।  

(ग): नारकोिट³स कंůोल Êयूरो (एनसीबी), सीम¤ट और िनमाªण उīोग से संबंिधत नहé है। हालांिक, 

राÕ ůीय सीम¤ट एवं भवन सामúी पåरषद (एसीबी), उīोग संवधªन और आंतåरक Ó यापार िवभाग 

(डीपीआईआईटी) के ÿशासिनक िनयंýण के अधीन ÿौīोिगकì िवकास एवं अंतरण, सतत िश±ा 

और औīोिगक सेवा के िलए अनुसंधान और िवकास संÖ थान है जो सीम¤ट और िनमाªण उīोग के 

ÿित समिपªत है। एनसीबी ने नवीकरणीय ऊजाª ąोतŌ का इÖ तेमाल करके काबªन डाई ऑ³ साइड का 

उÂ सजªन कम करने और एनसीबी के िबजली के िबल म¤ कमी करने म¤ सहायता करने के िलए पीएम 

सूयª घर मÉुत िबजली योजना के अंतगªत अपने बÐ लभगढ़ पåरसर म¤ 500 केडÊ Ð यूपी सोलर łफटॉप 

Ö थािपत िकया है। 

 

पीडÊ Ð यूडी हतेु बीमा 

297. ®ी सिंदपनराव आसाराम भुमर:े  

 ®ीमती कलाबेन मोहनभाई देलकर: 

 ®ी ²ानेÔ वर पाटील: 

 ³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः  

(क)  वतªमान म¤ देश म¤ िदÓ यांग Ó यिĉयŌ के िलए लि±त Ö वाÖ Ã य एवं जीवन बीमा योजना ³ या है;  
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(ख)  ³ या िनरामया Ö वाÖ Ã य बीमा योजना अभी भी चल रही है और यिद हां, तो िवगत तीन वषŎ 

के दौरान इसके अंतगªत आवंिटत एवं उपयोग कì गई धनरािश का Ê यौरा ³ या है;  

(ग) आज कì ितिथ के अनुसार महाराÕ ů राº य के संभाजी नगर म¤ िनरामया Ö वाÖ Ã य बीमा योजना 

के अंतगªत लाभािथªयŌ कì सं́  या ³ या है; और 

(घ) ³ या सरकार िदÓ यांग Ó यिĉयŌ (पीडÊ Ð यूडी) को आयÕु मान भारत ÿधानमंýी जन आरोµ य 

योजना (एबीपीएमजेएवाई) म¤ शािमल करने पर िवचार कर रही है और यिद हां, तो तÂ सबंंधी Ê यौरा 

³ या है और यिद नहé, तो इसके ³ या कारण ह§? 

उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक 

Æयाय और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी.एल. वमाª):  

(क):  राÕůीय Æयास ऑिटºम, ÿमिÖतÕक घात, मानिसक मंदता (बौिĦक िदÓ यांगता) और बहò-

िदÓ यांगताúÖत ÓयिĉयŌ के िलए िनरामया (ÖवाÖÃय बीमा योजना) का कायाªÆ वयन कर रहा है। 

(ख): जी हां, िनरामया (ÖवाÖÃय बीमा योजना) अभी भी चालू है। िपछले तीन वषŎ के दौरान इस 

योजना के अंतगªत उपयोग कì गई िनिधयŌ का Êयौरा िनÌनानुसार ह:ै -  

वषª जारी कì गई िनिधयां  

(करोड़ łपये म¤) 

2021-22 11.38 

2022-23 18.14 

2023-24 13.87 

  

(ग): महाराÕů के संभाजी नगर म¤ िनरामया ÖवाÖÃय बीमा योजना के अंतगªत नामांिकत/नवीकृत 

लाभािथªयŌ कì सं´या 80 है।  
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(घ): आयÕुमान भारत ÿधानमंýी - जन आरोµय योजना (एबी पीएम-जेएवाई) सरकार कì एक ÿमुख 

योजना है जो भारत कì आिथªक łप से सबसे कमजोर 40% जनसं́  या वाले 12.37 करोड़ पåरवारŌ 

के लगभग 55 करोड़ लाभािथªयŌ को अÖपताल म¤ भतê होने पर दसूर ेऔर तीसरे दज¥ कì देखभाल 

के िलए ÿित पåरवार ÿित वषª 5 लाख Łपये का ÖवाÖÃय कवर ÿदान करती है। एबी पीएम-जेएवाई 

के तहत िदÓ यांगजनŌ को शािमल करने के संबंध म¤, यह देखा जा सकता है िक इस योजना के लाभाथê 

आधार म¤ सामािजक-आिथªक जाित जनगणना (एसईसीसी -2011) म¤ पहचाने गए गरीब और कमजोर 

पåरवार शािमल ह§। एसईसीसी-2011 म¤ úामीण ±ेýŌ के िलए वंचन (डेिÿवेशन) मानदडं शािमल िकए 

गए ह§, िजनम¤ से एक मानदंड ‘’िदÓ यांग सदÖय और कोई स±म वयÖक सदÖय नहé’’ है।      

 

फेम-।। योजना कì िÖथित 

298.   डॉ. राजेश िम®ा:  

       ®ी शंकर लालवानी:  

     ³ या भारी उīोग  मýंी यह बताने कì कृपा कर¤गे िक:  

(क) िवशेष łप से 16.15 लाख इलेि³ůक वाहनŌ को बढ़ावा देने/ÿोÂ सािहत करने के संबंध म¤ फेम-

।। योजना कì अīतन िÖथित ³या है;  

(ख) सरकार का देश म¤ िवशेष łप से úामीण ±ेýŌ म¤ इलेि³ůक वाहनŌ के तेजी से ÿसार को िकस 

ÿकार से बढ़ावा देने का िवचार है; और  

(ग) िसंगरौली एक औ īोिगक िजला है और वहां ÿदूषण का Ö तर बहòत अिधक है अत: िसंगरौली िजले 

म¤ इलेि³ůक वाहनŌ के Ó यापक उपयोग को बढ़ावा देने के िलए ³ या ÿयास िकए जा रहे ह§? 
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भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राज ू

®ीिनवास वमाª): 

(क):   फेम इंिडया Öकìम के चरण- II के तहत, 31.12.2024 तक, इलेि³ůक वाहनŌ कì 

िनÌनिलिखत सं́ या का समथªन िकया गया है: - 

ø.स.ं इलेि³ůक वाहन का ÿकार   वाहनŌ कì कुल सं́ या 

1. दपुिहया 14,28,009 

2. ितपिहया  1,64,180 

3.              चौपिहया                           22,548 

 कुल 16,14,737 

 

(ख): फेम-II Öकìम को अिखल भारतीय आधार पर कायाªिÆवत िकया गया था, िजसम¤ शहरी और 

úामीण दोनŌ ±ेýŌ को शािमल िकया गया । इसका उĥेÔय इलेि³ůक मोिबिलटी को बढ़ावा देना और 

ÿदूषण को कम करना, देश भर म¤ Öव¸छ ऊजाª समाधानŌ तक पहòंच सिुनिĲत करना है। 

 

(ग): फेम-II Öकìम के तहत िसंगरौली िजले म¤ इलेि³ůक वाहनŌ को बढ़ावा देने के िलए ÿोÂसािहत 

इलेि³ůक वाहनŌ का िववरण िनÌनानुसार है: - 

खंड ÿोÂसािहत ईवीएस कì सं́ या ÿोÂसाहन रािश का भुगतान (करोड़ Ł. म¤) 

ई-दपुिहया 225 0.76 

ई-ितपिहया 7 0.06 

कुल 232 0.82 
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EXPORT OF PARBOILED AND NON-PARBOILED RICE 

299. SHRI C. N. ANNADURAI:  

 SHRI NAVASKANI K.:  

 SHRI G. SELVAM: 

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a) whether the Government is exporting Basmati, Parboiled Rice and Non-

Parboiled Rice during the last three years and if so, the details of the total 

volume and value of rice exported during the such period; 

(b) the contribution of States to rice exports, particularly the role of major 

rice producing States including Tamil Nadu; 

(c) the measures are being implemented to ensure that Indian rice meets 

international quality standards; 

(d) whether the Government has taken steps to explore new markets for rice 

exports and if so,  the details thereof of such initiatives; and 

(e) the details of steps taken by the Government to provide any subsidies or 

financial assistance to rice exporters along with the details of such schemes 

and the beneficiaries? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 
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(a) and (b): Yes, export of Basmati Rice, Parboiled Rice and Non-Parboiled 

Rice has taken place from India in the last three years. The Government 

maintains record of total rice exports from India. The details of the total volume 

and value of rice exported from India, including that from Tamil Nadu, during this 

period, are as under: 

Product 

USD Million Qty in MT 

2021-22 
2022-

23 

2023-

24 
2021-22 2022-23 2023-24 

Basmati 

Rice 
3540 4788 5837 3948161 4558972 5242048 

Non 

Parboiled 

Rice 

3353 3362 1299 9809383 9940207 3545781 

Rice 

Parboiled 
2771 2994 3271 7452852 7845886 7570753 

Total  9665 11143 10407 21210396 22345065 16358582 

Source: DGCIS 

(c):  The government is taking a number of measures to ensure that Indian 

rice meets international quality standards. At the production level, sensitization 

and capacity building of the stakeholders undertaken through workshops, 

seminars, trainings through ICAR institutes/State Agriculture Universities/State 

Agricultural departments for judicious use of Agro-chemicals and meeting the 

requirement of importing countries. 
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Where testing requirements are stipulated by importing countries, 

exporters are provided assistance for setting up of in-house laboratories for 

conducting general quality tests. For specific quality testing requirements 

prescribed by certain importing countries, a network of NABL accredited 

laboratories have been recognized for facilitating requisite testing of rice being 

exported.   

(d): India is the leading exporter of rice in the world and is presently exporting 

rice to 169 countries. The industry is further supported by organizing participation 

of exporters in key international trade events and other promotional activities like 

Buyer-seller meets, trade delegation visits, branding campaigns etc. to explore 

opportunities in new markets. 

(e):  The Department of Commerce, through the Agricultural & Processed Food 

Products Export Development Authority (APEDA) provides financial assistance 

to Exporters of its scheduled products, including of Rice, and other key 

stakeholders namely Agro-food testing Laboratories, Agriculture Universities, 

Research Institutions, State Government etc. under the following components: 

I.     Development of Export Infrastructure. 

II.    Quality Development. 

III.   Market Development. 

The details of Agriculture and Processed Foods Export Promotion Scheme of 

APEDA are available at  

https://apeda.gov.in/apedawebsite/Announcements/FAS_Gu

idelines_05102021.pdf?v=1 
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SENIOR CITIZENS AND DIVYANGJANS  

300. DR. NAMDEO KIRSAN:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) whether the Government has taken any steps to ensure that senior citizens 

and divyangjans have access to essential services, financial support and 

protective measures, if so, the details thereof;  

(b) the extent to which the Government addresses the unique challenges and 

needs of the aging population and divyangjans;  

(c) whether the Government is making education and employment more 

accessible for people with disabilities;  

(d) if so, the details of schemes for making education and employment more 

accessible for people with disabilties; and  

(e) the steps taken by the Government to raise awareness about disability 

rights? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B.L.VERMA): 

(a) and (b): The Ministry of Social Justice and Empowerment, implements Atal 

Vayo Abhyuday Yojana (AVYAY) Scheme for the welfare of senior citizens. The 

Scheme has following seven components:- 
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i. Integrated Programme for Senior Citizen(IPSrC) – Grant-in-aid is 

provided to Non-Governmental/ Voluntary Organisations for running and 

maintenance of Senior Citizen Homes (old age homes), Continuous Care 

Homes, etc. Facilities like shelter, nutrition, medicare and entertainments 

are provided free of cost to indigent senior citizens. 

ii. State Action Plan for Senior Citizen(SAPSrC)-  Under State Action Plan 

for Senior Citizens (SAPSrC), the State Government implements the State 

Action Plan for welfare of senior citizens. Grant-in-aid is provided to States/ 

UTs for activities like awareness generation, sensitization, cataract 

surgeries and State specific activities. 

iii. Elderline - The National Helpline on Toll free number 14567 namely 

'Elderline' was launched on date 01.10.2021 for grievance redressal of 

Senior Citizens and to generate awareness about the Act, schemes & 

programmes being executed by Central & State Governments.  

iv. Rashtriya Vayoshri Yojana(RVY) - The Ministry of Social Justice and 

Empowerment is implementing the scheme component of ‘Rashtriya 

Vayoshri Yojana (RVY)’ with the objective to provide to senior citizens, with 

the monthly income of not more than Rs. 15000/- and suffering from age 

related disabilities/ infirmities, with such physical aids and assisted living 

devices which can restore near normalcy in their bodily functions. The 

scheme was launched on 01.04.2017. The Scheme is implemented 

through the ‘Artificial Limbs Manufacturing Corporation (ALIMCO)’, (a 
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Central Public Sector Undertaking under the M/oSJE) as the sole 

implementing Agency. 

v. Seniorcare Ageing Growth Engine(SAGE) – SAGE scheme Component 

is to promote out-of-the-box and innovative solutions for the commonly 

faced problems. Under this scheme component, innovative start- ups are 

identified and encouraged for developing products, processes and 

services for the welfare of the elderly. The selection of the start-ups is 

made through a transparent process and the funds are provided as equity, 

subject to the Government investment not exceeding 49% of the total 

equity of the Firm. 

vi. Training of Geriatric Caregivers - The main objective of this scheme 

component is to bridge the gap in supply and increasing demand in the 

field of geriatric caregivers so as to provide more professional services to 

the senior citizens and also to create a cadre of professional care givers in 

the field of geriatrics. 

vii. Other Initiatives for Senior Citizens: In order to solve the problems of 

healthy and productive ageing, several initiatives are implemented across 

the country. 

Further, Department of Social Justice and Empowerment has notified The 

Maintenance and Welfare of Parents and Senior Citizens (MWPSC) Act, 2007 to 

ensure need based maintenance for parents and senior citizens and their 

welfare. The Act provides for Maintenance of Parents/ Senior Citizens by 
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children/ relatives made  obligatory and justiciable through Tribunals, Revocation 

of transfer of property by senior citizens in case of neglect by relatives, Penal 

provision for abandonment of senior citizens, Establishment of Old Age Homes 

for Indigent Senior Citizens, Adequate medical facilities and security for Senior 

Citizens. 

To empower Divyangjans, the Right of Persons with Disabilities  (RPwD) Act, 

2016  has been enacted which came into force on 19.04.2017. Section 45 of 

RPwD Act, 2016  provides time limit for making existing infrastructure and 

premises accessible and action for that purpose. Section 24 mandates the 

appropriate Government, within the limit of economic capacity, to provide 

disability pension subject to income ceiling. Sections 6 and 7 provides for 

measures to protect persons with disabilities from cruelty, inhuman treatment, 

abuse, violence and inhuman treatment. 

Furthermore, Section 40 of RPwD Act mandates accessibility standards for the 

physical environment, transportation, information, communication technologies, 

and other essential services in both urban and rural areas. Section 16 requires 

educational institutions to make their buildings, campuses, and facilities 

accessible. Section 11 ensures accessibility in voting, enabling persons with 

disabilities to exercise their electoral rights without barriers. Additionally, Section 

19 provides financial support by offering loans at concessional rates to facilitate 

employment, vocational training, and self-employment opportunities for persons 

with disabilities. 
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The Central Government supplements the efforts of the State Governments 

through various schemes and programmes. Some of the major schemes are as 

follows:   

i. ‘Assistance to Persons with Disabilities for Purchase/Fitting of Aids and 

Appliances (ADIP): Funds are released to various Implementing Agencies to 

assist the eligible  persons with disabilities (Divyangjan) including school-

going students in procuring durable, sophisticated and scientifically 

manufactured, modern, standard aids and appliances that can promote their 

physical, social and psychological rehabilitation by reducing the effects of 

disabilities and enhancing their economic potential throughout the country.  

ii. Scheme for Implementation of the Rights of Persons with Disabilities Act, 

2016 (SIPDA): Assistance is provided to State Governments and to autonomous 

organizations/Institutions under Central or State Governments, for various 

activities relating to implementation of the RPwD Act, 2016, particularly for 

creation of barrier free environment, accessible india campaign and skill 

development of PwDs.  

iii. Deendayal Divyangjan Rehabilitation Scheme (DDRS): Financial 

assistance is provided to the voluntary organizations for running various projects 

for the welfare/empowerment of Persons with Disabilities (PwDs) including 

Special School for the  Children with Visual, Hearing and Intellectual disability 

including  Children with Cerebral Palsy etc., aimed at enabling them to maintain 

their optimal, physical, sensory, intellectual, psychiatric or social functional 

levels.  
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iv. National Divyangjan Finance and Development Corporation (NDFDC): It 

channelizes concessional loans for the socio-economic empowerment of 

Persons with Disabilities (PwDs) including  visually impaired persons throughout 

the country  There are two flagship schemes of NDFDC for channelizing 

concessional finance through its partner agencies i.e. (a) Divyangjan 

Swavalamban Yojana (DSY) and (b) Vishesh Microfinance Yojana (VMY).   

v. Scholarship Scheme under which Government provides scholarships to 

students with disabilities.    

(c)and (d): To make education more accessible, the Accessibility Guidelines and 

Standards for Higher Education Institutions and Universities and Accessibility 

Code for Educational Institutions formulated by the Department of Higher 

Education and Accessibility Code for Educational Institutions by Dept. of School 

Education and Literacy, Ministry of Education respectively have been notified 

under the RPwD Rules, 2017.  

Further, Department of School Education & Literacy has launched an 

overarching programme for the school education sector- Samagra Shiksha 

Scheme. Under Samagra Siksha, there is a dedicated component for Inclusive 

Education for Children with Special Needs (IE for CwSN), to ensure full equity 

and inclusion such that all children with special needs are able to fully participate 

in schools. The scheme aims to look at education for CwSN in a contimum from 

pre-school to class XII. The Samagra Shiksha Scheme is being implemented 

through State Goverments/ UT administrations and the Central Government 

provides necessary financial support for the same. 
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Through the inclusive education for CwSN component, various provisions are 

made available for CwSN such as identification and assessment camps (at block 

level), student specific interventions @ Rs. 3500/- per CwSN per annum for 

support, such as provision of aids, appliances, assistive devices, teaching-

learning material, Braille books, large print with severe & multiple disabilities who 

are unable to attend school. The focus of Samagra Siksha is on providing 

inclusive education to CwSN, wherein children regardless of their 

abilities/disabilities participate and learn together in the same class, thus creating 

an equitable enabling educational environment for all students.  

Department of Empowerment of Persons with Disabilities is implementing a 

Umbrella Scheme titled 'Scholarships for Students with Disabilities (Divyangjan)' 

which comprises six components viz;  

 Pre-matric (Classes IX & X), 

 Post-matric (Classes XI to Post graduate Degree and Diploma), 

 Top Class Education (Graduate and Post graduate Degree/Diploma in 

notified institutes of excellence in education), 

 National Overseas Scholarship (Masters Degree/ Ph.D in Foreign 

Universities), 

 National Fellowship for PWDs (M Phil and Ph.D in Indian Universities); and 

 Free Coaching (for competitive exams for group A,B and C posts and 

entrance examinations for admission to technical and professional 

courses). 
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Further, Section 16(ii) of the Rights of Persons with Disabilities Act, 2016 

mandates the appropriate Government and local authorities to make building, 

campus and various facilities accessible for the purpose of providing inclusive 

education to children with disabilities. Section 17(i) provides for making suitable 

modification in the curriculum and examination system, by way of provisioning 

extra time for completion of examination paper and exemption from second and 

third language courses to meet the needs of students with disabilities. CBSE 

being sensitive to the needs of students with disabilities provides several 

exemptions/concessions to CwSN including deaf and dumb as defined in RPwD 

Act, 2016 such as issuing authority of medical certificate, facility of scribe and 

compensatory time, appointment of scribe and related instructions, fee and 

special exemptions for class X like exemption from third language, flexibility in 

choosing subjects, alternate questions/separate questions and special 

exemptions for class XII like flexibility in choosing subjects, separate question 

paper and questions in lieu of practical component.  

Furthermore; To enhance skills of Persons with Disabilities and to enable them 

to have gainful employment towards making them self-reliant, productive and 

contributory members of society, Department of Empowerment of Persons with 

Disabilities is implementing the National Action Plan for Skill Development of 

Persons with Disabilities (NAP-SDP) for Persons with disabilities in the age group 

of 15 to 59 years, through various Government and Non-Government 

Organizations.   
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Department launched PM-DAKSH Portal-DEPwD for effective implementation of 

National Action Plan for Skill Development of PwDs (NAP-SDP) which also 

caters to need of PwDs for skilling and employment by providing a platform to 

Employers/job aggregators.   

In pursuance of RPwD Act, 2016, Department of Personnel & Training (DoPT) 

has issued detailed instructions regarding reservation for Persons with 

Benchmark Disability in direct recruitment and promotions in posts and services 

vide OM dated 15.1.2018 and 17.5.2022, respectively. Further, the benefit of 

reservation in promotions to Persons with benchmark Disability has been 

extended from 30.06.2016 onwards vide OM dated 28.12.2023. As per the 

instructions issued by DoPT, each Ministry/Department is required to designate 

an officer, at least of the rank of Deputy Secretary, as Liaison Officer for Persons 

with Benchmark Disability to ensure implementation of these instructions. 

Further, in order to enable such candidates to effectively discharge their duties, 

detailed guidelines have been issued advising the Ministries/Departments to 

extend additional facilities/amenities to them such as post recruitment and pre-

promotion training, assistive devices, preference in transfer/posting, special 

casual leave, etc. instructions regarding exemption from the routine exercise of 

transfer/rotational transfer has also been extended to those employees, who are 

caregiver of Persons with Disability dependents. 

 (e): The Department of Empowerment of Persons with Disabilities (Divyangjan) 

is implementing "Awareness Generation & Publicity Scheme" as one of the 

component under SIPDA Scheme across the country. The main objective of the 
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scheme is creation of general awareness about the schemes and programmes 

of the Government for the welfare of Persons with Disabilities (PwDs) and to train 

and sensitize key functionaries of the Central/State Government/Local Bodies 

and other service providers on a regular basis on disability related matters 

through State/District/Block level workshops with the aim to raise awareness 

among employees and peer groups about capabilities of PwDs. Widespread 

awareness has been done through print, electronic, digital, and social media 

platforms. 

 

BUDGETARY ALLOCATION FOR CHANDIGARH 

301.     SHRI MANISH TEWARI: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) the details of the budgetary allocations for Chandigarh in the Union Budget 

from 2019 to 2024, year-wise; 

(b) the total expenditure made by the Chandigarh Administration during the same 

period, year-wise, scheme-wise and head-wise; 

(c) the reasons why Chandigarh Municipal Corporation receiving an average 

annual allocation of only 560 crores, despite being responsible for the majority 

of the city's operations; and 

(d) the details of justification does the Union Government have for not 

implementing the revenue-sharing formula of the Delhi Finance Commission, 

which stipulates that 30% of the total budget should be allocated to the local 

bodies i.e. Municipal Corporations? 
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a) and (b): The details of allocation and expenditure in respect of Union Territory 

of Chandigarh for the period 2019-20 to 2023-24 are as under:- 

Rupees (in Crore) 

Financial Year Allocation Expenditure 

2019-20 4868.99 4829.55 

2020-21 4644.91 4643.07 

2021-22 4941.25 4940.30 

2022-23 5779.12 5778.80 

2023-24 6678.45 6639.25 

  

As per rules, the year-wise budgetary allocation, and the scheme-wise 

and head-wise expenditure out of it, for each financial year are mentioned in the 

Detailed Demand for Grants (DDG) which is available in the public domain. 

(c) and (d): The annual allocation to the Chandigarh Municipal Corporation is 

made taking into account the overall budget of the Union Territory of 

Chandigarh and the estimated revenue receipts of the Municipal Corporation. 
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SCHEMES FOR OBCs AND SCs  

302. SHRI JANARDAN SINGH SIGRIWAL:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) the details of various scholarship schemes being implemented by the 

Government for the students belonging to OBCs and SCs;  

(b) the details of the scholarships being provided to the students belonging to 

OBCs and SCs during the last ten years, year-wise and State-wise; and  

(c) the names of various castes along with the time since when these were 

accorded to the status of OBC in the country, State-wise including Bihar? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B.L.VERMA) 

(a)  Government is implementing the following Scholarship Schemes for the 

students of OBCs and SCs. 

PM Young Achievers’ Scholarship Award Scheme for Vibrant India (PM 

YASASVI) for Other Backward Castes (OBCs) and others with the following 

components. 

(i)   Pre-Matric Scholarship 

(ii)  Post-Matric Scholarship 

(iii) Top Class School Education 
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(iv) Top Class College Education 

Scholarship for SCs under Pre-Matric and Post-Matric Schemes 

(i)  Pre-Matric scholarships scheme for SCs & Others 

(ii) Post-matric Scholarship Scheme for SC students  

Scholarship for Higher Education for Young Achievers (SHREYAS) -SC with the 

following components. 

(i) Top Class Scholarship for SC students (TCS). 

(ii) National Overseas Scholarship (NOS)  Scheme for SC.   

(b): The details are given in the enclosed Statement. 

(c): State-wise Central list of OBCs is available on National Commission for 

Backward Classes website (https://www.ncbc.nic.in). 
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STATEMENT 

State-wise details of achievements under the Scheme of Pre-Matric Scholarship for OBC,EBC,and DNT Students 

Amount and Beneficiaries in lakhs 

S.N
o. 

States/ UTs 

2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 

Funds 
Released  

No. of 
Benefi
ciaries 

Funds 
Released  

No. of 
Beneficia
ries 

Funds 
Release
d  

No. of 
Benefici
aries 

Funds 
Released  

No. 

of 
Benef

iciarie
s 

Funds 
Released  

No. of 
Benefici
aries 

Funds 
Released  

No. 

of 
Benef

iciarie
s 

Funds 
Released  

No. of 
Benefici
aries 

Funds 
Released  

No. of 
Benef

iciarie
s 

Funds 
Released  

No. of 
Benefici
aries 

Fund
s 

Rele
ased  

No. 

of 
Benef

iciarie
s 

1 
Andhra 
Pradesh 515.50 0.46 635.00 0.72 681.87 0.49 402.00 0.58 890.00 0.64 841.00 0.11 967.00 1.29 199.50 

2.303
65 1237.00 

        

10.6369
1  

2500.
00 

5.84 

2 Bihar 721.00 40.39 2180.00 $ 850.50 101.44 1782.00 $ 0.00 80.95 1128.668 60.22 0.00 104.99 4000.00   1094.50       

3 Chhattisgarh 948.00 $ 0.00 0 0.00 0 0.00 9.53 460.00 0.88 0.00 0 577.40 8.66 104.50           

4 Goa 36.00 0.08 320.00 0.07 20.46 0.10 173.00 0.10 30.00 0.06 19.50 0.23 34.51 0.04 10.00 
0.01 73.75 

          
0.00206  4.80 

0.002
7 

5 Gujarat 573.32 1.20 678.88 1.09 765.88 1.09 942.00 0.68 1090.00 0.97 800.00 1.03 800.00 1.01 800.00 
5.20 

9164.82 
          
4.65956  

2394.
00 

3.71 

6 Haryana 0.00 0.00 0.00 0 342.82 0.38 126.13 $ 190.00 0.00 190.00 $ 0.00 0.00 0.00           

7 
Himachal 
Pradesh 40.00 0.00 0.00 0 0.00 0 0.00 0.00 0.00 0.00 0.00 0 141.55 0.10 30.00 

0.131
1 480.24 

          
0.07287  

403.2
0 

0.098 

8 
Jammu & 
Kashmir 0.00 0.00 0.00 0.46 75.74 0.51 0.00 0.00 0.00 0.00 150.32 0.35 0.00 0.14 80.00 

    
    

  

9 Jharkhand 68.53 0.10 214.85 8.91 458.04 16.85 514.00 11.45 595.00 0.54 955.85 0.34 650.00 8.61 2000.00 
2.27 

480.00 
          
2.39455  

735.0
0 

2.45 

10 Karnataka 710.00 5.70 1285.00 10.86 848.52 16.24 952.00 18.92 1105.00 13.33 1741.85 15.34 1384.84 11.22 2500.00 
8.48   

  
3714.
6 

1.54 

11 Kerala 607.00 3.81 703.00 1.68 464.23 3.06 521.00 4.79 453.75 1.80 962.51 2.31 756.82 1.70 1800.00 
12.50 

336.51 
          
0.14000  

1917.
60 

0.79 

12 
Madhya 
Pradesh 0.00 0.00 0.00 0 1008.69 $ 0.00 0.00 0.00 0.00 0.00 0 0.00 - 0.00 
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13 Maharashtra 279.70 3.74 1306.00 5.85 1217.92 $ 921.00 $ 0.00 0.00 0.00 0 0.00 1.25 1508.08 5.31 2963.89     0.93 

14 Odisha 243.50 1.02 0.00 0.87 426.75 1.00 395.00 0.10 482.67 1.11 717.00 1.21 825.00 1.10 788.99 
0.59 

754.605 
          
0.35917  

479.8
3 

0.2 

15 Punjab 0.00 1.76 582.00 7.68 385.29 $ 0.00 0.00 198.00 2.54 775.26 2.21 546.00 1.86 114.50 
1.75 938.42 

          
2.35510  

969.2
5 

  

16 Rajasthan 508.44 4.24 598.33 4.56 575.32 4.27 1247.00 $ 930.00 3.25 1115.29 1.66 1555.06 6.37 2972.55 0.25 3352.39       

17 Tamil Nadu 744.31 3.17 628.50 0.49 977.49 1.27 590.25 $ 0.00 0.00 1896.00 1.11 1633.275 1.46 2694.72 
4.69 

4419.815 
          
3.05000  

4046.
52 

2.94 

18 Telangana 413.00 $ 0.00 0 0.00 0 0.00 0.00 0.00 0.00 0.00 0 0.00 0.03 0.00 
0.01 

  
          
0.00478    

  

19 Uttar Pradesh 3520.00 1.31 1740.00 0.58 2772.99 0.93 3112.00 1.03 3605.00 2.57 5590.35 3.27 4081.00 6.99 848.00 
11.21 

5741.995 
          
0.76750  

2040.
00 

0.61 

20 Uttarakhand 58.50 1.55 0.00 0.39 0.00 0 0.00 0.00   0.00 0.00 0 228.89 0.22 50.00 0.09 147.00       

21 West Bengal 315.60 3.02 952.28 3.53 747.75 3.67 879.84 2.95 1650.00 5.36 2592.15 4.28 2069.20 4.22 544.00 
3.13 

2708.874 
          
0.10128    

0.49 

22 Assam 319.00 0.36 0.00 0.12 58.93 $ 0.00 0.10 0.00 0.00 0.00 0 0.00 0.02 81.65 
  

1758.50 
          
0.11114    

  

23 Manipur 100.00 $ 0.00 0 0.00 0 0.00 0.00 0.00 0.00 0.00 0.03 72.31 0.03 124.756 
Nil 

152.00 
          
1.11000  

126.6
1 

0.001
6 

24 Sikkim 0.00 0.70 11.60 0.02 12.60 0.03 2.50 0.01 4.49 0.01 7.31 0.01 7.79 0.01 7.720 
0.004
84 2.56 

          
0.00039  1.41 

  

25 Tripura 174.00 0.00 142.00 0.71 142.00 0.68 142.00 0.59 300.00 0.60 350.00 0.66 215.275 0.39 214.94 
0.33 

271.825 
          
0.23306  163 

0.22 

26 A & N Island 0.00 0.00 0.00 0 0.00 0 36.00 0.04 9.23 0.01 15.06 0 26.05 0.00 10.50 
0.006
99 10.975     

  

27 Chandigarh 0.00 0.00 1.33 0.01 1.97 0.01 2.98 
0.001
99 10.05 0.01 10.00 0.01 8.15 0.01 14.50 

  
30.50 

          
0.00144    

0.008
94 

28 D & N Haveli 0.00 0.00 0.00 0 0.00 0 1.02 
0.000
68 0.90 0.00060 0.795 0   - 33.00 

Nil 
14.00     

  

29 Daman & Diu 5.50 0.01 0.00 0 0.00 0 60.00 0.07 79.82 0.05 74.145 0 8.25 - 22.00 Nil       
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30 Delhi 54.76 0.06 93.00 0.07 54.76 $ 0.00 0.00 58.75 0.10 183.00 0.11 0.00 0.07 223.75 0.32    

0.02711  

  0.007
8 

31 Puducherry 0.00 0.13 7.00 0 23.00 0.03 21.00 0.001 41.25 0.03 41.25 0.03 3.00 0.00 51.25 0.034 3.73   50 
0.033
3 

  Total: 10955.66 72.81 12078.77 48.67 
12913.5
2 152.05 12822.72 50.94 12183.91 114.81 20157.31 94.52 16591.37 161.80 21828.90 

58.62 
36137.90 26.027 

1954
5.82 

19.87 

$ Not reported by Implementing Agencies 

District wise data is not provided by the State Government 
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State-wise details of ACHIEVEMENTS UNDER THE Scheme of Post Matric Scholarship for OBC, EBC & DNT 

Students 
Amount and Beneficiaries in lakhs 

Sl. 
N
o. 

State/UTs 

2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 

Amount 
released  

Ben
efici
arie
s 

Amou
nt 
releas
ed        

Benefi
ciaries 

Amou
nt 
releas
ed  

Benefi
ciaries 

Amount 
released  

Ben
efici
arie
s 

Amoun
t 
release
d  

Benef
iciarie
s 

Amoun
t 
release
d  

Bene
ficiar
ies 

Amount 
released  

Benefic
iaries 

Amou
nt 
releas
ed  

Benefic
iaries 

Amount 
released  

Benefic
iaries 

Amoun
t 
release
d  

Benefi
ciaries 

1 
Andhra 
Pradesh 

3322.00 5.24 
3545.0
5 

6.22 
3709.
10 

7.34 4399.11 8.64 
4121.8
1 

8.16 
7553.0
0 

7.43 5391.00 1.45 
563.7
5 

10.30 6324.25 6.47 
13378.
00 

6.77 

2 
Bihar 

6581.90 4.50 
7485.0
0 

3.45 
5397.
00 

1.74 0.00 2.56 
8842.7
1 

  0.00 0.00 
11398.0
0 

4.07 
10363
.00 

  0.00       

3 
Chhattisga
rh 

2623.35 2.50 0.00 0.00 0.00 0.00 2282.26 2.85 
2172.0
0 

0.00 0.00 2.81 2800.00 2.91 
292.7
5 

3.2685 0.00       

4 
Goa 

442.00 0.05 114.00 0.03 
113.3
2 

0.03 132.53 0.06 297.05 0.06 236.00 0.03 165.00 0.03 17.00 
0.0014
6 

172.06 
0.0071
8 

27.31 
0.008
94 

5 
Gujarat 

3142.87 0.97 
4351.0
5 

2.43 
4562.
28 

0.93 5335.74 1.59 
5145.0
0 

2.06 
9315.0
0 

2.53 6632.00 1.94 
6018.
00 

2.04 
11048.2
5 

1.10 
12748.
16 

4.08 

6 
Haryana 

0.00 0.17 
1494.2
9 

0.50 0.00   0.00 0.27 
1235.4
6 

  0.00 0.06 0.00 0.33 0.00 0.31 1842.65 0.17 
1042.8
2 

0.8 

7 
Himachal 
Pradesh 

425.00 0.08 499.00 0.08 
520.8
4 

0.12 609.15 0.10 588.00   543.75 0.07 0.00 0.04 
179.0
8 

0.11 1057.15 0.13 
1100.7
1 

0.16 

8 
Jammu & 
Kashmir 

769.00 0.07 777.74 0.13 
944.7
1 

0.09 650.25 0.07 801.10 0.05 0.00 0.03 0.00 0.07 
530.2
5 

0.22   0.00     

9 
Jharkhand 

2222.90 0.94 
2376.0
0 

0.69 
2493.
08 

1.21 2956.86 1.35 
2811.0
0 

0.30 
5046.0
0 

0.12 1000.00 1.93 
5215.
42 

2.02     
7731.0
0 

3.51 

10 
Karnataka 

4115.30 3.37 
4419.0
0 

4.11 
4615.
67 

16.40 5474.32 5.99 
5205.0
0 

8.38 
9426.0
0 

3.63 6709.00 7.25 
5000.
00 

  4506.64   
15392.
12 

2.93 

11 
Kerala 

2117.30 1.48 
2223.7
0 

1.52 
2327.
19 

1.66 2950.14 1.55 
2845.0
0 

1.30 
5166.0
0 

3.59 3668.00 2.49 
6000.
00 

  3600.00       
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12 
Madhya 
Pradesh 

5620.00 3.86 
5224.0
0 

2.25 
5484.
11 

0.90 6504.32 0.13 
6185.0
0 

0.18 
11211.
00 

0.21 7972.00 0.23 
11088
.00 

0.62 
12519.4
8 

    1.85 

13 
Maharash
tra 

8014.00 2.67 
8106.9
5 

3.30 
8490.
40 

0.83 5844.00 0.60 
9575.0
0 

5.25 
17410.
00 

4.06 
12342.0
0 

5.36 
23699
.50 

0.00 6921.12     5.45 

14 
Odisha 

1289.00 1.41 
2383.3
9 

1.64 
2855.
75 

1.58 2178.75 1.80 
3534.8
1 

1.38 
6429.0
0 

1.15 1200.00 0.59 
6144.
73 

1.80 3340.80 1.94 
2506.0
8 

0.5 

15 
Punjab 

0.00 0.00 
2003.0
1 

0.71 
2092.
10 

$ 1440.00   0.00 0.00 0.00 0.17 0.00 0.17 0.00   0.00       

16 
Rajasthan 

4546.02 0.65 
4950.9
9 

0.53 
5182.
28 

0.46 5663.47 0.67 
5782.4
9 

0.55 
6813.0
4 

0.55 1900.00 0.37 
10226
.00 

0.77 2757.95 0.76     

17 
Tamil 
Nadu 

4571.50 1.24 
5184.0
0 

1.42 
5445.
97 

1.36 4550.00 1.36 
6142.0
0 

1.69 
11139.
00 

2.08 7917.00 2.21 
16079
.00 

4.53 8297.13 4.53 
13500.
00 

4.76 

18 
Telangana 

1094.10 7.81 
2566.0
0 

6.94 
2689.
21 

$ 1851.00   0.00 4.82 
5444.0
0 

3.51 3909.00 0.30 
3547.
00 

6.59 0.00 6.86 
2318.1
3 

1.56 

19 
Uttar 
Pradesh 

13445.0
0 

3.25 
14471.
97 

6.01 
15077
.22 

2.09 
17882.0
3 

6.10 
20450.
66 

5.49 
20972.
00 

5.75 
21917.0
0 

12.03 
19908
.00 

1.74 
21000.0
0 

1.32 
21000.
00 

  

20 
Uttarakha
nd 

680.10 0.41 726.00 0.11 
737.7
4 

0.04 525.00 0.14 269.46 0.00 0.00 0.16 1106.38 0.20 
514.8
3 

  1499.28   
2281.4
8 

  

21 
West 
Bengal 

5280.55 2.29 
6582.8
6 

2.08 
6602.
03 

2.33 8179.08 3.06 
6702.5
1 

3.07 
7638.8
9 

2.36 7484.72 1.19 
1050.
25 

3.3168
4 

9782.85 1.38   0.69 

22 
Andaman 
& Nicobar 

11.00 0.01 0.00 0.00 0.00 0.00 14.66 0.01 11.00 0.01 13.54   27.07 0.01 33.95   0.00       

23 
Dadra & 
Nagar 
Havali 

0.00 0.00 0.00 0.00 0.00 0.00 0.00   0.00 0.00 0.00 0.00 0.00 

0.01 59.79 

  

94.55 

  

65.7 
0.005
9 

24 
Daman & 
Diu 

7.13 0.00 15.29 $ 7.13 $ 0.00 0.02 28.00 0.02 29.73 0.01 0.00     

25 
Chandigar
h 

61.00 0.00 84.71 0.00 92.87 0.00 85.34 0.00 61.00 0.00 137.25 0.00 137.25 0.00 30.50 0.0031 81.43 0.0028     

26 
Delhi 

92.98 0.04 0.00 0.00 
187.0
0 

0.00 100.00 0.00 154.00 0.01 289.53 0.07 99.50 0.07 
164.9
9 

0.06 270.00 0.04 98.77 
0.023
5 
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27 
Puducherr
y 

7.00 0.00 56.00 0.03 12.99 0.01 31.99 0.02 32.00 0.02 138.27 0.03 30.00 0.01 11.98 
0.0306
5 

106.50   170.32   

28 
Assam 

5454.96 0.68 0.00 0.00 
5026.
84 

0.41 0.00 0.48 
3634.9
2 

0.00 0.00 0.15 8352.10 0.44 
1187.
25 

  0.00 0.64   0.18 

29 
Manipur 

598.00 0.05 602.62 0.05 
471.0
0 

0.09 622.37 0.10 653.31 0.12 
1467.8
8 

0.20 1606.32 0.23 
102.7
5 

Nil 1044.73   
1572.0
0 

0.197 

30 
Sikkim 

150.00 0.01 500.00 0.01 
500.0
0 

0.01 549.98 0.01 316.10 0.02 514.00 0.02 185.25 0.01 
445.9
0 

0.05 930.23 0.025   0.016 

31 
Tripura 

1430.00 0.31 
1532.6
5 

0.19 
1950.
00 

0.16 2150.00 0.15 
2450.0
0 

0.18 
3000.0
0 

0.16 1976.32 0.12 
3540.
00 

0.26 3364.23 0.18 
3872.5
6 

0 

  
Total: 78113.9

6 
44.0
7 

82275.
27 

44.43 
87587
.83 

39.79 
82962.3
5 

39.6
8 

10004
6.39 

43.12 
129932
.88 

40.9
4 

115924.
91 

46.075 
13201
3.67 

38.04 
100561.
28 

25.55 
98805.
16 

33.49
13 

                      
$ Not reported by Implementing Agencies 
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PM-YASASVI Top Class Educaiton in School for OBC, EBC & DNT 

Students 

Amount in Lakh 

Year Funds released Beneficiaries (Actual) 

2022-23 185.00 1275 

2023-24 655.00 3177 

Note:- Implemented from the year 2022-23 

 

PM-YASASVI Top Class Educaiton in College for OBC, EBC & DNT 

Students 

 
Amount in Lakh 

Year Funds released Beneficiaries (Actual) 

2023-24 11118.00 4762 

Implemented from the year 2023-24. 
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Pre-Matric Scholarship for SC students studying during the years 2014-15 to 2023-24 (Rs. in Lakh) (This Scheme 

came into effect from 2012-13) 
Financial Year 2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 
S.
N
o 

State/ 
UT 

CA 
Relea
sed 

No. 
of 
Benef
iciari
es 

CA 
Rele
ased 

No. of 
Benefic
iaries 

CA 
Rele
ased 

No. of 
Benefic
iaries 

CA 
rele
ased 

No of 
Benefic
iaries 

CA 
rele
ased 

No of 
Benefic
iaries 

CA 
rele
ased 

No of 
Benefic
iaries 

CA 
rele
ased 

No of 
Benefic
iaries 

CA 
rele
ased 

No of 
Benefic
iaries 

CA 
release
d 

No of 
Bene
ficiari
es 

CA 
rele
ase
d  

No of 
Bene
ficiari
es 

1 
Andhra 
Pradesh 

1554.
4 

1931
88 

4335
.4 

157736 1798
.7 

139710 0 NR 0 

3850 

0 

223722 

494
4 

236337 
508
9 

245595 0 

  

      
5,6
14  

2,21,
219 

2 
Assam 673.0

1 
6256
0 

0 NR 0 NR 0 NR 0 
107 

0 
720 

0 912 NR 418 0 
  

             
0  14 

3 
Bihar 3127.

8 
1581 1022

3 
453885 0 NR 0 491564 0 

480497 

555
0 

307048 

0 531536 
753
4 

473106 1426.9
7 

1321
27 

      
1,5
76  

1,46,
660 

4 
Chandig
arh 

32.22 1432 42 1888 46.7
5 

2078 18.9
8 

2569 0 
2268 

27 
1500 

0 1000 
36 

1634 45.64 
1304 38 1,097 

5 
Chhattis
garh 

1237.
6 

1053
99 

4662
.1 

246715 2496
.3 

119014 0 NR 0 
84747 

104
1 88138 

0 75714 NR 0 0 
  888 

41,27
1 

6 

THE 
DADRA 
AND 
NAGAR 
HAVELI 
AND 
DAMAN 
AND DIU 

1.67 74 3.3 176 0 NR 2.68 119 0 

0 

0 

119 

0.83 0 NR 51 0.49 14 0 8 

7 Delhi 0 NR 0.9 40 0 104 2.36 204 0 39 268 17110 291 16500 699 3771 10.518 501 16 761 
8 Goa 0 NR 0 NR 0 NR 0 NR 0 105 0 66 3.6 200 NR 29 0.126 6 0   

9 
Gujarat 1200 4631

8 
1600 69045 2100

.1 
90949 0 NR 0 

73716 
144
0 61052 

104
4 

56499 111
8 

270489 1643.2
161 

7711
6 

5,7
59 

2,73,
157 

10 
Haryana 0 NR 3279

.7 
143537 0 NR 150

0 
147104 0 

0 
368 

0 
0 0 NR 0 0 

  0   

11 
Himacha
l 
Pradesh 

0 NR 531.
13 

23572 363.
8 

16146 143.
01 

27079 0 

24258 

0 

20665 

408 15458 

374 

16759 0 

  770 
24,53
6 
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12 
Jammu 
&Kashmi
r 

86.25 7863 0 NR 129.
83 

5770 0 NR 0 

1093 

70 

4978 

260 891 

23 

13359 0 

  54 2,584 

13 
Jharkha
nd 

0 NR 0 NR 0 NR 0 41305 163
4 45992 

676 
44352 

659 38493 
420 

57745 0 
  0   

14 
Karnatak
a 

3826.
4 

2106
39 

0 NR 5819
.6 

221674 0 NR 0 
222775 

369
1 260732 

623
0 

323332 765
8 

271576 4202.4
99 

2001
19 

4,9
21 

2,35,
562 

15 
Kerala 1159.

3 
8878
3 

1731
.1 

84250 1654
.3 

84210 0 75728 0 
42219 

19 
75728 

136
8 

59312 107
4 

61622 891.00
48 

4200
3 256 

11,99
9 

16 
Madhya 
Pradesh 

8022.
6 

3738
66 

4300 303397 1335
3 

347356 0 NR 0 
345661 

406 
323545 

778
4 

318631 447
5 

355000 0 
  0   

17 
Maharas
htra 

5977.
4 

6462
9 

0 NR 0 NR 0 NR 0 
0 

0 
67435 

0 0 - 0 0 
  0   

18 
Manipur 28.13 880 32.4

9 
1217 0 NR 38.9

2 
1367 0 

1149 
45 

1379 
0 485 

38 
571 0 

  26 676 

19 
Odisha 5135.

2 
2763
45 

5440
.4 

230920 3140
.9 

139595 184
9.8 

217746 996 
183072 

259
0 171450 

351
2 

153073 287
1 

92329 645.70
8 

2904
7 708 

31,48
6 

20 
Puduche
rry 

0 NR 0 NR 0 NR 196.
53 

8735 0 
2733 

0 
2693 

27 1527 
82 

1349 0 
  15 704 

21 
Punjab 2869.

7 
1897
05 

4862 222850 2821 125161 184
3 

205791 0 
228633 

302
9 182202 

274
3 

217729 355
1 

196843 1950.4
38 

9260
4 

2,1
65 

1,03,
357 

22 
Rajastha
n 

4922.
9 

2643
72 

345.
55 

15358 2101
.2 

19942 0 NR 307
5 

233651 

332
3 

168095 

382
7 

183416 
367
3 

240500 0 

  

      
2,8
23  

1,35,
092 

23 Sikkim 0 NR 5.22 236 0 NR 5.74 230 0 127 4 152 5 118 2 54 0   0 8 

24 
Tamil 
Nadu 

2323.
7 

2046
20 

1029
7 

455420 7382
.4 

350251 0 284495 0 
256720 

0 
257855 

501
8 

278838 539
4 

341246 2212.2
24 

1043
24 

7,0
56 

3,35,
642 

25 
Telanga
na  

0 NR 0 NR 0 NR 0 41088 0 
17711 

0 
15423 

0 9051 
221 

26175 0 
  0   

26 
Tripura 302.1

3 
3685
3 

199.
1 

8799 205.
48 

9133 55.3
4 

14385 259 
15823 

469 
3585 

0 4592 
30 

10211 129.52
8 

4075 
67 2,105 

27 
Uttar 
Pradesh 

0 NR 0 NR 0 NR 0 NR 270
6 531589 

907
5 531589 

120
96 

362511 373
2 

320390 6010.7
103 

3736
92 

7,9
66 

3,82,
766 

28 
Uttarakh
and 

1626.
7 

8249
9 

579.
19 

25719 0 NR 325.
53 

421000 0 
30530 

344 
22492 

143 26990 
469 

14368 0 
  312 9,940 

29 
West 
Bengal 

7292.
7 

3022
66 

0 NR 7201
.6 

349674 300.
12 

301845 287
0 268475 

285
4 283504 

654
0 

209552 237
1 

223209 1624.0
56 

7733
6 

3,6
36 

1,68,
896 

  Total 5140
3 

2513
972 

5247
0 

244476
0 

5061
5 

202066
3 

628
2 

228225
4 

115
40 

309754
0 

352
89 

313732
9 

569
03 

312269
7 

509
34 

323839
9 

20793.
13 

1134
268 

44,
665 

21,29
,540 
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Central assistance released and beneficiaries covered under Post Matric Scholarship Scheme for SC Students (PMS-SC)during 2014-15 to 2023-24 (Rs. 

in lakh) 

Financial Year 2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 

Sl 
N

o. 

State/UT CA 
Relea

sed 

No.of 
benficiar

ies 

CA 
Relea

sed 

No.of 
benficiar

ies 

CA 
Relea

sed 

No.of 
benficiar

ies 

CA 
Relea

sed 

No.of 
benficiar

ies 

CA 
Relea

sed 

No.of 
benficiar

ies 

CA 
Relea

sed 

No.of 
benficiar

ies 

CA 
Relea

sed 

No.of 
benficiar

ies 

CA 
Relea

sed 

No.of 
benficiar

ies 

CA 
Releas

ed 

No.of 
benficiar

ies 

CA 
Released 

No.of 
benfici

aries 

1 Andhra 

Pradesh 

9300 505843 13341 600089 14398 685102 31742

.5 

658534 9000 660193 28767 
369316 

45001 
409678 

29855 243823 37259 238915 20,049.99 195269 

2 Assam 683.2

8 

31145 810 40236 1690 38366 - 23874 1500 7606 - 
6668 

1800 
7942 

 
- 

920 11140 1,390.34 8426 

3 Bihar 3000 125000 7476 155000 4081 NR - 89213 - 96189 - 109869 4783 78181 
 

- 3754 136340 2,129.34 68975 

4 Chandig

arh 

275 1843 - 2600 - 3000 145.9

7 

2203 797 1086 - 
769 

0 
1128 

154 899 242 876 59.25 287 

5 Chhattis

garh 

1100 89501 628 86335 190 90871 3902.

02 

95565 323 104900 327 
96362 

3854 
101987 

2900 87464 4501 96267 3,613.57 79237 

6 Daman 

& Diu 

20.31 136 - 156 - 170 - NR - NR - 
0 

0 
142 

 
- 

20 98 0 

 
7 Delhi 1700 25831 - 27064 473.7

6 

NR - 20100 702 14057 197 
19508 

0 
20709 

 
- 

1367 7531 997.34 3,160 

8 Goa 7 356 14 247 - 108 14.99 280 - 280 - 
201 

0 
66 

 

- 0.3115

2 1 4.31 34 

9 Gujarat 3900 127210 5964 159013 5244 166582 14339

.5 

131169 18055 127102 - 
131284 

17032 
145413 

10258 97697 22026 113531 38,423.12 

1,79,11

6 

10 Haryana 2700 105184 6867 76222 10735 94377 - 123062 5809 123062 - 91438 0 68183 
 

- 13158 87913 12,058.49 70,464 

11 Himacha

l 

Pradesh 

1600 6852 2700 48685 2400 55213 7425 33057 5325 24949 - 

20758 

1135 

16445 

 
- 

1760 21502 2,240.61 23,959 
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12 Jammu 

& 

Kashmir 

298 7221 91 12452 202 4094 1362.

76 

11040 - 7159 - 

11995 

0 

9856 

3 100 543 10097 468.21 7,370 

13 Jharkhan

d 

900 28710 911 33733 2071 NR 892.9

5 

20177 1723 22629 - 
24038 

1342 
30608 

412 7805 1818 33922 3,139.39 44,610 

14 Karnatak

a 

2400 315795 3840 318125 3300 297478 39547 322606 2918 302286 12147 
330000 

25279 
318389 

6542 131448 34200 458548 42,108.48 

4,03,96

5 

14 Kerala 4200 122927 1647 120667 4267.

2 

131314 8391 132286 - 146998 980 
139821 

8685 
125898 

4578 90866 5682 42521 11,917.31 

1,55,31

9 

16 Madhya 
Pradesh 

6350 274018 10300 288358 3308 323642 23042
.5 

361268 - 361268 - 
339676 

31940 
475993 

828 48270 33505 445319 36,680.48 
3,46,28

9 

17 Maharas

htra 

17635 461315 27988 524232 10669 404656 50498 540993 14339

2 

426506 - 
325856 

55800 
391778 

6301 68576 35942 148573 

1,65,298.1

7 

7,49,31

7 

18 Manipur 1193.

5 

5892 620.3

2 

4041 583.3

1 

7310 750.5

6 

6566 754 5516 794 
8163 

689 
6096 

 
- 

734 8988 193.94 2,125 

19 Odisha 4222.

83 

172504 8995 179454 19879

.8 

106668 4747.

56 

202125 20891 202917 14071 
169666 

13067 
173264 

7822 75530 33833 299369 12,744.10 

1,43,86

1 

20 Puduche

rry 

- 8635 - 5426 - NR - 6241 - 6241 - 
6422 

221 
4303 

 
- 

361 3904 285.47 2,564 

21 Punjab 37687

.61 

286394 8930 305822 28008

.4 

309468 11573

.2 

274730 63131 200553 20647 
0 

19158 
176482 

20976 152157 6281 40708 28,486.98 

1,99,50

8 

22 Rajastha

n 

5500 151621 8252 143602 20056 310639 32932

.5 

191184 7768 339157 31454 
457915 

28401 
365604 

9567 217176 24138 303252 14,713.18 

1,51,92

2 

23 Sikkim 46.95 273 164.5

3 

291 255.5 328 - 361 104 387 104 
464 

81.35 
351 

 
- 

76 448 52.29 216 

24 Tamil 

Nadu 

25400 713928 46064 758290 74324 796206 43448

.2 

761114 14073

8 

761114 92584 
611434 

12023 
654131 

27888 441672 72625 543772 71,369.94 

6,43,76

1 

25 Telanga

na 

8800 270810 12454 265108 33166 278363 14024

.2 

212706 - 272169 - 
220381 

24503 
223613 

 

- 

0 0 0 
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26 Tripura 1768.

59 

21177 1625.

15 

16765 1904.

68 

14943 1991.

84 

14652 2597 16982 3542 
17992 

3037 
14721 

 
- 

3892 22278 4,093.43 16,858 

27 Uttar 

Pradesh 

47249

.56 

861474 46903 947622 27000 1095469 25420

.5 

1238139 16728

8 

1274740 65516 
1360376 

89236 
802648 

53728 

868554 92600 1269634 67,483.28 

9,49,93

4 

28 Uttarakh
and 

1800 81415 2519 20194 7301 39864 3969 69504 - 73920 - 
38077 

976 
30530 

 

- 
1259 27735 1,293.69 23,804 

29 West 
Bengal 

6600 514992 2284 540976 4369 607744 21256
.9 

382795 - 450004 - 
518953 

12817 
361943 

11226 493099 6336 273953 6,248.09 
2,68,22

8 

 
Total 19633

8 

5387595 22138

8 

5680938 27987

7 

5862121 34141

9 

5925544 59281

5 

6029970 27113

0 

5427402 40086

0 

5016082 19303

8 3025136 

438832

.31 4647135 

5,47,542.7

9 

473857

8 
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Top Class Scholarship for SC students 

S.No. Financial Year Expenditure incurred Number  of 

beneficiaries 
(Rs.In crore) 

1 2014-15 19.37 1568 

2 2015-16 29.76 1911 

3 2016-17 28.83 2033 

4 2017-18 33.96 1883 

5 2018-19 25.48 1385 

6 2019-20 39.7 1375 

7 2020-21 52.87 3118 

 

 

National Overseas Scholarship for SC etc. Students 

S. No. Financial Year Expenditure incurred No of students availed 

NOS (Rs. in Crore) 

1 2014-15 8.78 20 

2 2015-16 13.45 20 

3 2016-17 14.02 46 

4 2017-18 4.59 64 

5 2018-19 5.97 45 

6 2019-20 28.56 41 

7 2020-21 32.92 71 
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8 2021-22 49.07 98 

9 2022-23 86.59 98 

10 2023-24 88.56 113 

 

राÕůीय पशुधन िमशन 

303. ®ीमती कमलेश जांगड़ेः 

®ी नव चरण माझीः 

®ी अनूप सजंय धोýेः 

®ीमती िÖमता उदय वाघः 

®ी धमªबीर िसहंः 

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िकः 

(क) हाल ही म¤ आरभं कì गई 40 पशुधन पåरयोजनाओ ंका Êयौरा ³या है; 

(ख) इससे महाराÕů जैसे ±ेýŌ, िवशेषकर जलगांव लोक सभा िनवाªचन ±ेý तथा छ°ीसगढ़ को 

िकतना लाभ िमलने कì संभावना है; 

(ग) इन पåरयोजनाओ ंकì सहायता के िलए पशुपालन अवसंरचना िवकास िनिध (एएचआईडीएफ) 

और राÕůीय पशुधन िमशन (एनएलएम) का िकतना उपयोग िकया जाएगा और इन योजनाओ ं

कì महाराÕů और छ°ीसगढ़ सिहत देश म¤ पशुधन ±ेý के िवकास म¤ ³या भूिमका होगी; 

(घ) एनएलएम-ईडीपी डैशबोडª के उĤाटन स ेदेश म¤, िवशेषकर जलगांव लोक सभा जैसे ±ेýŌ और 

छ°ीसगढ़ के िहतधारकŌ के िलए इन पåरयोजनाओ ंके बारे म¤ सूचना के ÿित पारदिशªता और 

जन पहòंच म¤ िकतनी विृĦ होगी; 

(ङ) सरकार पशुधन ±ेý के भीतर उīमशीलता को बढ़ावा देने के िलए ³या उपाय कायाªिÆवत कर 

रही है और ³या जलगांव लोक सभा ±ेý सिहत महाराÕů और छ°ीसगढ़ म¤ यवुा उīिमयŌ और 
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छोटे ÓयवसायŌ को लि±त करने वाली िविशĶ पहल¤ चल रही ह§ और यिद हां, तो तÂसंबंधी 

Ê यौरा ³या है; और 

(च) ³या यवुा उīिमयŌ और छोटे ÓयवसायŌ कì सहायता करने हेत ुकोई िविशĶ उपाय कायाªिÆवत 

िकए जा रहे ह§ और यिद हां, तो इस ±ेý म¤ तÂसंबंधी Êयौरा ³या है? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  

ललन िसहं): 

(क) राÕůीय पशुधन िमशन - उīिमता िवकास कायªøम (एनएलएम-ईडीपी) और पशपुालन 

अवसंरचना िवकास िनिध (एएचआईडीएफ) योजना के तहत हाल ही म¤ कुल 41 पशुधन 

पåरयोजनाओ ंका उĤाटन िकया गया। इनका Êयौरा संलµन िववरण -I म¤ िदया गया है। 

(ख) और (ग) एनएलएम-ईडीपी और एएचआईडीएफ दोनŌ को पूरे देश म¤ लागू िकया गया है। उĤािटत 

41 पåरयोजनाओ ंम¤ स,े एएचआईडीएफ के तहत 10 पåरयोजनाए ंमहाराÕů से और एक छ°ीसगढ़ 

से है, जबिक एनएलएम-ईडीपी के तहत 5 पåरयोजनाए ंमहाराÕů से ह§। इन पåरयोजनाओ ंका उĥेÔय 

रोजगार सृजन के अलावा पशधुन, पोÐ ůी, आहार और चारा ±ेýŌ को बढ़ावा दनेा है। ये, पशुपालन 

±ेý और úामीण अथªÓयवÖथा के िवकास और उसकì विृĦ म¤ महÂवपूणª भूिमका िनभाते ह§। 

(घ) एनएलएम-ईडीपी डैशबोडª, कायªøम के सचुाł िøयाÆवयन, िनगरानी म¤ सधुार और ब§कŌ तथा 

अÆय संबंिधत ÿािधकरणŌ के पास लंिबत मामलŌ पर अनुवतê कारªवाई को सरल बनाने म¤ सहायक 

होगा। जनता भी अपने ±ेý म¤ िøयािÆवत पåरयोजनाओ ंको देख सकेगी। 

(ङ) और (च) इस योजना को बढ़ावा देने के िलए सेिमनार और िशिवर, ÿचार, वीिडयो कॉÆĀ¤ स जैस े

Óयापक जागłकता कायªøम चलाए गए। राºय सरकारŌ को ÿोÂसािहत करने के िलए, पशुपालन और 

डेयरी िवभाग जागłकता पैदा करन,े िवÖतृत पåरयोजना åरपोटª तैयार करने म¤ लाभािथªयŌ को सुिवधा 

ÿदान करन,े लाभािथªयŌ का मागªदशªन करने के िलए हेÐप डेÖक कì Öथापना करने हेत ुराºय सरकारŌ 
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को सहायता ÿदान कर रहा है। इस संबंध म¤, राÕůीय पशधुन िमशन (एनएलएम) योजना के तहत 

जागłकता और ÿचार के िलए राºय को 100% क¤ þीय सहायता ÿदान कì जाती है। इसके अलावा, 

±ेýीय समी±ा बैठकŌ के दौरान राºयŌ को िनद¥श भी िदए जाते ह§। 

िवभाग ने लाभािथªयŌ कì सहायता के िलए कायªøम ÿबंधन एज¤सी (पीएमए) कì Ö थापना कì है। 

िवभाग ने ब§कŌ और अÆय एज¤िसयŌ के पास लंिबत आवेदनŌ को ůैक करने और उसके िलए सहायता 

देने हेतु एक ÿणाली भी Öथािपत कì है। इसके अितåरĉ, ऋण Öवीकृित हेत ुब§कŌ के साथ अनुवतê 

कारªवाई करने के िलए एक क¤ þ Öतरीय ब§कसª सिमित (सीएलबीसी) का गठन िकया गया है। इसके 

अलावा, हाल ही म¤, ±ेý म¤ एनएलएम-ईडीपी और एएचआईडीएफ योजना को बढ़ावा देने के िलए, 

िदनांक 13.01.2025 को पुण,े महाराÕů म¤ "उīिमता िवकास सÌमेलन" आयोिजत िकया गया था। 

उĉ सÌमेलन म¤, लाभािथªयŌ को ÿशंसा ÿमाण-पý ÿदान िकए गए और 21 एनएलएम-ईडीपी 

पåरयोजनाओ ंका उĤाटन माननीय मÂÖयपालन, पशुपालन और डेयरी मýंी Ĭारा िकया गया। इसके 

अलावा, योजना के अिधक से अिधक सफल कायाªÆवयन को ÿोÂसािहत करने के िलए सवª®ेķ ÿदशªन 

करने वाले राºयŌ और ब§कŌ को ÿशंसा ÿमाण-पý भी िदया गया। 

एनएलएम-ईडीपी के तहत पोÐ ůी, भेड़, बकरी, सअुर, घोड़े, ऊंट और गधे के ÿजनन फामª के साथ-

साथ आहार और चारा इकाइयŌ कì Öथापना के िलए 50 लाख Łपये तक कì 50% पूंजीगत सिÊसडी 

ÿदान कì जाती है। पाý संÖथाओ ंम¤ Óयिĉ, एफपीओ (िकसान उÂपादक संगठन), एसएचजी (Öवयं 

सहायता समूह), जेएलजी (संयĉु देयता समूह), एफसीओ (िकसान सहकारी संगठन) और धारा 8 

कंपिनयां शािमल ह§। 18 वषª से अिधक आय ुका कोई भी Óयिĉ सभी आवÔयक दÖतावेज पूरे होने 

पर आवेदन कर सकता है। 

छोटे ÓयवसायŌ के िवकास को सिुवधाजनक बनाने के िलए एनएलएम-ईडीपी को छोटी इकाइयŌ म¤ 

संरिचत िकया गया है। Êयौरा संलµन  िववरण -II म¤ िदया गया है। 
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िववरण  I 

राÕůीय पशुधन िमशन-उīिमता िवकास कायªøम (एनएलएम-ईडीपी) के अंतगªत हाल ही म¤ 

उĤािटत पåरयोजनाओ ंकì सूची इस ÿकार है: 
ø.सं. आवेदकŌ का नाम राºय पåरयोजना ®ेणी 

1 नाłबािसवी रेड्डी आňं ÿदेश भेड़ फामª 

2 िमåरयाला राम कुमार आňं ÿदेश पोÐ ůी फामª  

3 दीपांजन साहा असम सअुर फामª 

4 हेमÆत कुमार के कनाªटक बकरी फामª 

5 सीमा साहनी कनाªटक सअुर फामª 

6 एम ±मा रानी कनाªटक पोÐ ůी फामª  

7 सरुशे आर कनाªटक भेड़ फामª 

8 जीत िसंह िससोिदया मÅय ÿदेश आहार और चारा (साइलेज) 

9 नवनीत कुमार जैन मÅय ÿदेश आहार और चारा (साइलेज) 

10 शोभा डांगी मÅय ÿदेश बकरी फामª 

11 िनिमष चावड़ा मÅय ÿदेश बकरी फामª 

12 यशपाल खÆना मÅय ÿदेश पोÐ ůी फामª  

13 गोपाल िदनकर पािटल महाराÕů पोÐ ůी फामª  

14 जगदीश रामराव वारल े महाराÕů बकरी फामª 

15 ज़ोåरनपइुया िमजोरम सअुर फामª 

16 िÿयंकì देब शमाª िýपरुा सअुर फामª 

17 बालाजी मÔुकवाद महाराÕů बकरी फामª 
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18 मोहÌमद सलमान उ°र ÿदेश बकरी फामª 

19 संतोष बापरुाव मोर े महाराÕů पोÐ ůी फामª  

20 सनुील महÐल े महाराÕů बकरी फामª 

21 अतुल मदाने महाराÕů बकरी फामª 

 

पशुपालन अवसरंचना िवकास िनिध योजना (एएचआईडीएफ) के अंतगªत हाल ही म¤ उĤािटत 

पåरयोजनाओ ंकì सूची इस ÿकार है: 

ø.

सं. 

आवेदकŌ का नाम राºय पåरयोजना ®ेणी 

1 
Öकाईलाकª  हैचरीज़ ÿाइवेट 

िलिमटेड 

छ°ीसगढ नÖल सधुार ÿौīोिगकì और नÖल विृĦ फामª 

2 
केम ÿोसेस िसÖटÌस ÿाइवेट 

िलिमटेड 

गुजरात पशु अपिशĶ से संपि° ÿबंधन (कृिष अपिशĶ ÿबंधन) 

3 पनुेरजोत िसंह िवकª  हåरयाणा पशु चारा संयýं 

4 
एिबस ए³सपोट्ªस इंिडया ÿाइवेट 

िलिमटेड 

मÅय ÿदेश पशु चारा संयýं 

5 
बेकसªिवले Öपेशिलटीज़ ÿाइवेट 

िलिमटेड 

मÅय ÿदेश डेयरी ÿसंÖकरण और मÐूय संवधªन 

6 गोदरेज टायसन फ़ूड्स िलिमटेड महाराÕů नÖल सधुार ÿौīोिगकì और नÖल विृĦ फामª 

7 
आट¥वेट थेरÈेयूिट³स ÿाइवेट 

िलिमटेड 

महाराÕů पशु िचिकÂसा टीकŌ और औषिध उÂपादन सिुवधाओ ंकì 

Öथापना 

8 डल³ेटा फ़ूड्स ÿाइवेट िलिमटेड महाराÕů डेयरी ÿसंÖकरण और मÐूय संवधªन 
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9 ³लािसक फ़ूड्स महाराÕů डेयरी ÿसंÖकरण और मÐूय संवधªन 

10 यशराज इंडÖůीज महाराÕů पशु चारा संयýं 

11 आकाश रावसाहेब भारत े महाराÕů नÖल सधुार ÿौīोिगकì और नÖल विृĦ फामª 

12 
एस एडं पी फìड्स ÿाइवेट 

िलिमटेड 

महाराÕů पशु चारा संयýं 

13 कृÕणा डेयरी महाराÕů डेयरी ÿसंÖकरण और मÐूय संवधªन 

14 
केमसाई ऑग¥िन³स ÿाइवेट 

िलिमटेड 

महाराÕů पशु चारा संयýं 

15 
कृषकÆया िमÐक एडं फ़ूड 

ÿोड³ट्स 

महाराÕů डेयरी ÿसंÖकरण और मÐूय संवधªन 

16 माँ शाकंभरी फ़ूड्स ओिडशा डेयरी ÿसंÖकरण और मÐूय संवधªन 

17 अयÆना फ़ाÌसª पंजाब नÖल सधुार ÿौīोिगकì और नÖल विृĦ फामª 

18 एम सी फ़ूड्स पंजाब डेयरी ÿसंÖकरण और मÐूय संवधªन 

19 केशव Āेश ÿाइवेट िलिमटेड राजÖथान डेयरी ÿसंÖकरण और मÐूय संवधªन 

20 कनवीर फ़ाÌसª ÿाइवेट िलिमटेड पिĲम बंगाल पशु चारा संयýं 

 

िववरण -II 

एनएलएम उīिमता योजना के तहत िविभÆन इकाई आकार के िनÌनिलिखत कायªकलाप पाý 

ह§: 

i.  हैिचंग अंड ेऔर चूजŌ के उÂपादन के िलए Æयूनतम 1000 परै¤ट लेयसª के साथ úामीण पोÐůी 

पि±यŌ के पैर¤ट फामª, हैचरी, āूडर सह मदर यूिनट कì Öथापना। 
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पोÐůी इकाई का आकार (मादा + नर) पूंजीगत सिÊसडी कì अिधकतम रािश 

1000 + 100 25 लाख Łपए 

 

ii.  Æयूनतम 100 मादा एवं 05 नर तथा इसके गणुक म¤ भेड़ एवं बकरी ÿजनन फामª कì Öथापना 

िनÌनानुसार है। 

बकरी/ भेड़ इकाई 

आकार (मादा + नर) 

पूंजीगत सिÊसडी कì 

अिधकतम रािश 

100 +5 10 लाख Łपए 

200+10 20 लाख Łपए 

300+15 30लाख Łपए 

400+20 40 लाख Łपए 

500+25 50 लाख Łपए 

 

iii.  Æयूनतम 50 मादा और 05 नर सूअर तथा अिधकतम 100 मादा और 10 नर सूअरŌ के 

साथ सूअर ÿजनन फामª कì Öथापना। िविभÆन घटकŌ के िलए अिधकतम सिÊसडी सीमा 

15.00 लाख Łपये से 30.00 लाख Łपये तक िभÆन-िभÆन है। 

सूअर इकाई आकार (मादा + नर) पूंजीगत सिÊसडी कì अिधकतम रािश 

50 मादा सूअर + 5 नर सअूर  15 लाख Łपए 

100 मादा सूअर + 10 नर सूअर 30 लाख Łपए 
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iv.  चारा मÐूय संवधªन इकाइयŌ कì Öथापना जैसे घास (हे)/साइलेज/कुल िमि®त राशन 

(टीएमआर)/चारा Êलॉक तैयार करना और चार े का भंडारण। अिधकतम सिÊसडी सीमा 

50.00 लाख Łपये है।  

v.   ऊँट, घोड़ा और गधा ÿजनन फामª कì Öथापना 

ऊंट इकाई आकार (मादा + नर) पूंजीगत सिÊसडी कì अिधकतम 

रािश 

10 घोड़ी/ ÿजनन के िलए ÿय³ु त होने 

वाली घोड़ी + 2 घोड़ े

50 लाख Łपए 

 

गधा इकाई आकार (मादा + नर) पूंजीगत सिÊसडी कì अिधकतम 

रािश 

50 मादा+ 5 नर 50 लाख Łपए 

 

ऊँट इकाई आकार (मादा + नर) पूंजीगत सिÊसडी कì अिधकतम रािश 

10 मादा + 1 नर (चरवाहŌ के 

िलए) 

3 लाख Łपए 

10 मादा + 1 नर 5 लाख Łपए 

50 मादा + 5 नर 25 लाख Łपए 

100 मादा + 10 नर 50 लाख Łपए 
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INSURANCE CLAIMS BY FARMERS 

304. SHRI RAHUL KASWAN: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the number of farmers who have availed the claims of crop insurance in 

Rajasthan during the last five years, district-wise;  

(b) the number and percentage of farmers who insured crops through PM-FBY 

in the last five years, State-wise;  

(c) the steps taken under schemes such as the Pradhan Mantri-Fasal Bima 

Yojana (PM-FBY) to reduce insurance coverage gaps between the rich and the 

Small and Marginal Farmers (SMF);  

(d) whether PM-FBY has enhanced the income security of farmers;  

(e) whether the premium share of the farmers on insurance is affordable for 

SMFs and if so, the details thereof; and  

(f) whether the coverage of crop insurance is universal in India and if not, the 

specific follow-up action taken by the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a): The farmer applications who have availed the claims of crop insurance 

under Pradhan Mantri Fasal Bima Yojana (PMFBY) and Restructured Weather 
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Based Crop Insurance Scheme (RWBCIS) in Rajasthan from 2019 to 2024, 

district-wise is given in the enclosed Statement –I. 

(b): The number of farmer applications under PMFBY and RWBCIS has grown 

by 35.12% and 27.50% year-on-year during 2022-23 and 2023-24, respectively, 

and has reached an all-time high during 2023-24 since the inception of the 

scheme. The number of farmer applications under PMFBY and RWBCIS from 

2019 to 2024 State-wise is given in the enclosed 

Statement-II. 

(c) and (d): Government is committed to provide financial security to farmers 

against the crop loss due to adverse climatic conditions.   In order to secure the 

farmers against the crop yield losses due to natural risks/calamities, adverse 

weather conditions, pests & diseases etc. two major crop insurance schemes 

namely, PMFBY and RWBCIS are being implemented by the Government.   

PMFBY provides comprehensive risk coverage from pre-sowing to post harvest 

losses against non-preventable natural risks whereas the RWBCIS provides 

indemnification for likely crop losses due to deviation in weather indices.   

PMFBY is available to all farmers who insure their crops as per the provisions of 

the Scheme. However, the scheme is voluntary for farmers and State 

Governments. 

(e) and (f): The actuarial/bidded premium rates are charged by implementing 

agencies. Extremely low premium rate across the country for the season is 

charged from the famers, which is maximum 2% of sum insured for Kharif crops, 

maximum 1.5% of sum insured for Rabi crops and maximum 5% of sum insured 
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for commercial/horticultural crops.     Further, due to various interventions of 

Govt. of India, the premium rates under the scheme has reduced significantly 

due to which some States like Maharashtra, Odisha, Meghalaya, Puducherry 

and Jharkhand are paying farmers’ share of premium whereas the farmers are 

required to pay 1 rupee only. This is a step towards universalization of the 

scheme.  Remaining part of actuarial premium is shared by the Central and State 

Government on 50:50 basis except North Eastern States (from Kharif 2020) and 

Himalayan States (from Kharif 2023) where it is shared in the ratio of 90:10. 

STATEMENT-I 

District-wise details of farmer applications who have availed the claims of 

crop insurance in Rajasthan from 2019-20 to 2023-24 

District 

Farmer Applications to whom Claims paid under 

PMFBY/RWBCIS (No.) 

2019-20 2020-21 2021-22 2022-23 2023-24 

Ajmer       48,010     39,445        76,561    89,315     1,03,912  

Alwar       67,758     15,747     2,514    37,585      2,168  

Banswara       35,285        4,555        13,139    12,569      9,356  

Baran       41,628     38,537        59,655    20,786      9,395  

Barmer    1,17,845     1,43,193     5,30,202  1,52,481     3,57,456  

Bharatpur       43,607        6,761        15,133    47,278      4,203  

Bhilwara       87,585     1,03,159     1,40,420    95,872     1,05,947  

Bikaner    1,10,911     2,11,203     2,67,995  1,01,439    67,632  

Bundi       59,231     72,508        70,729    44,193      9,587  
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Chittaurgarh    1,22,597     56,774     1,24,936      

Chittorgarh       1,29,059     1,38,887  

Churu    2,57,302  
    

2,91,895  
   2,64,576  3,56,924    38,244  

Dausa       15,527     12,532       90      7,836      2,955  

Dhaulpur    3,349        66        961      

Dholpur           1,518    254  

Dungarpur       18,978     14,536        16,862    25,021      9,715  

Hanumangarh    1,77,117  2,31,777     2,50,335  2,18,984    94,632  

Jaipur       50,220     50,166        50,589    76,582     1,02,835  

Jaisalmer       51,375     65,289        40,355    31,220    35,188  

Jalor    1,08,491     1,27,656     3,37,612      

Jalore       2,09,275    72,150  

Jhalawar 1,16,138     1,35,414     1,17,951    88,815    21,217  

Jhunjhunu 1,24,499     99,426     1,86,095  1,92,809    76,186  

Jodhpur 82,488     81,992     2,55,539  1,51,266     2,05,358  

Karauli    5,830        3,642     6,652      2,516    137  

Kota       54,449     16,234        59,719    44,217      5,734  

Nagaur 91,844     63,827     1,51,289  1,00,352     1,06,183  

Pali       47,864     36,536     1,26,373    25,778    76,189  

Pratapgarh 38,186     27,624        25,578    23,205    22,994  

Rajsamand 10,060        6,526     1,367      6,131      1,649  
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Sawai 

Madhopur 
36,337     16,183        24,010    35,526    21,775  

Sikar 85,866     57,567        74,066  1,94,480     1,30,719  

Sirohi    5,133        3,350        25,001      2,220      8,082  

Sri 

Ganganagar 
86,501     92,744     1,01,704    53,902    53,188  

Tonk 65,336     57,600  33,272  1,10,177      6,540  

Udaipur 30,276     29,439  42,055    38,748  5,785  

Total 22,97,623  22,13,903   34,93,335  27,28,079   19,06,252  

 

STATEMENT-II 

State-wise details of farmer applications insured under PMFBY/RWBCIS from 

2019-20 to 2023-24 

State 
Numbers 

2019-20 2020-21 2021-22 2022-23 2023-24 

A & N Islands    99     339    535        173  187 

Andhra Pradesh 27,88,373      1,25,63,699  
  

1,29,01,749  

Assam 10,06,212  16,60,076  9,96,027  4,89,983     7,95,553  

Chhattisgarh 40,17,118  51,58,351  58,38,755  
    

77,30,260  

     

81,24,956  

Goa     886     84      64        403    234  
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Gujarat 24,80,726          

Haryana 
    

17,10,601  
  16,50,558    14,52,842  

     

14,46,631  

  

1,01,74,480  

Himachal 

Pradesh 
   2,84,009      2,40,727     2,33,725     2,67,643     2,78,051  

Jammu & 

Kashmir 
       90,834     91,582     2,45,630  

Jharkhand 
   

10,92,116  
        

Karnataka 
   

19,45,207  
  15,87,801     19,17,808  

     

26,84,781  

     

30,15,023  

Kerala       58,135     76,317        98,510     1,46,546     1,74,141  

Madhya Pradesh 
    

83,97,265  
  84,52,044  92,64,216  

  

1,77,32,045  

  

1,77,95,819  

Maharashtra 

    

1,45,66,29

4  

1,24,06,368   99,02,582  
  

1,07,33,909  

  

2,41,85,161  

Manipur    3,256     -      2,807      4,066      5,073  

Meghalaya       607      130      337    38,569  

Odisha 
    

48,79,301  
  97,52,474  81,73,856  80,20,763  

  

1,40,97,157  

Puducherry       12,014     10,980    35,818    38,384    42,224  
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Rajasthan 
    

86,16,616  
1,07,59,591  3,44,70,735  

  

3,90,96,690  

  

3,89,87,544  

Sikkim      21        85     2,422      5,025      3,104  

Tamil Nadu 
    

38,93,787  
  58,87,474     59,11,015  

     

61,43,139  

     

54,55,753  

Telangana 
    

10,34,223  
        

Tripura       36,382      2,57,236     3,35,514     3,56,201     3,73,362  

Uttar Pradesh 
    

46,97,567  
  41,90,508     40,68,679  

     

42,83,804  

     

60,25,293  

Uttarakhand    2,12,675      1,70,812     1,82,762     2,82,068     2,26,809  

Total 
6,17,33,49

0  
6,22,61,955  8,29,79,506  

11,21,18,13

2  

 

14,29,45,87

2  

 

 

वľ ±ेý म¤ ÿौīोिगकìय सुधार 

305. ®ी िबīुत बरन महतो: 

®ी लुÌबा राम: 

 ³या वľ मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार भारतीय वľ उīोग को वैिĵक Öतर पर ÿितÖपधê बनाने के िलए कोई िविशĶ 

ÿयास कर रही है;  
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(ख) ³या सरकार ने इस ±ेý म¤ नवाचारŌ और ÿौīोिगकìय सधुारŌ को ÿोÂसािहत करने के िलए 

कोई योजना बनाई है; और  

(ग) ³या सरकार ने वľ ±ेý म¤ कायªरत ®िमकŌ कì कायªदशाओ ंम¤ सुधार करने और उनके 

सामािजक सरु±ा लाभŌ म¤ वृिĦ करने के िलए ठोस कदम उठाने पर िवचार िकया है तािक 

इस ±ेý म¤ सरुि±त और बहेतर रोजगार के अवसर उपलÊध कराए जा सक¤ ?  

िवदेश मýंालय म¤ राºय मýंी; तथा  वÖ ý मýंालय म¤ राºय मýंी (®ी पिबýा माग¥åरटा): 

(क) और (ख): भारतीय वľ उīोग को वैिĵक Öतर पर ÿितÖपधê बनाने तथा वľ ±ेý म¤ नवाचार और 

ÿौīोिगकìय सधुारŌ को ÿोÂसािहत करने के िलए, सरकार िविभÆन योजनाए/ंकायªøम िøयािÆवत कर 

रही है, िजनम¤ शािमल ह§: 

पीएम िमý पाकª  योजना: इस योजना के तहत, वÖ ý ±ेý म¤ िनवेश आकिषªत करने और रोजगार को 

बढ़ावा देने के िलए आधुिनक, एकìकृत, बड़े पैमाने पर, िवĵ Öतरीय अवसंरचना और Èलग एडं Èल े

सिुवधा के साथ 7 मेगा टे³सटाइल पाकª  Öथािपत िकए जा रहे ह§। 

वľ के िलए उÂपादन सÌ बĦ ÿोÂसाहन (पीएलआई) योजना : यह योजना बड़े पैमाने पर िविनमाªण 

को बढ़ावा देने और इन वľ ±ेýŌ म¤ ÿितÖपधाªÂमकता बढ़ाने के िलए मानव िनिमªत फाइबर (एमएमएफ) 

फैिāक, एमएमएफ अपैरल और तकनीकì वľ सिहत उभरते ±ेýŌ पर क¤ िþत है। 

राÕůीय तकनीकì वľ िमशन : यह िमशन (i) अनसुंधान, नवाचार और िवकास, (ii) संवधªन और 

बाजार िवकास, (iii) िश±ा और कौशल तथा (iv) तकनीकì वľŌ म¤ िनयाªत संवधªन पर Åयान क¤ िþत 

करता है तािक देश को तकनीकì वľŌ म¤ वैिĵक अúणी के łप म¤ Öथािपत िकया जा सके। 

इसके अितåरĉ, वÖ ý ±ेý म¤ ±मता िनमाªण के िलए समथª योजना, तथा राÕůीय हथकरघा िवकास 

कायªøम, राÕůीय हÖतिशÐप िवकास कायªøम, राÕůीय पटसन िवकास कायªøम, एकìकृत ऊन िवकास 

कायªøम, िसÐ क समú-2 आिद जैसे ±ेýीय कायªøम भी िøयािÆवत िकए जा रहे ह§। 
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(ग): वÖ ý मýंालय, भारत सरकार देश भर म¤ वÖ ý कामगारŌ के कÐयाण के िलए कई योजनाए ंलागू 

कर रही है तािक कामगारŌ कì कायª िÖथितयŌ म¤ सुधार हो और उनके सामािजक सुर±ा लाभ म¤ विृĦ 

हो। वÖ ý कामगारŌ के कÐयाण के िलए कुछ इंटरव¤शन इस ÿकार ह§: 

हथकरघा कामगारŌ के िलए इंटरव¤शन: राÕůीय हथकरघा िवकास कायªøम के अंतगªत हथकरघा 

बनुकर कÐयाण घटक हथकरघा बुनकरŌ/कामगारŌ को सामािजक सुर±ा ÿदान करता है। इनम¤ से कुछ 

उपायŌ म¤ शािमल ह§ (i) åरयायती ऋण, मािजªन मनी सहायता, øेिडट गारंटी शुÐक सहायता आिद के 

माÅयम से िव°ीय सहायता। (ii) हथकरघा कामगारŌ को बीमा कवर और (iii) 60 वषª स ेअिधक आय ु

के उन पुरÖकार िवजेता बनुकरŌ/कामगारŌ को िवकट पåरिÖथितयŌ म¤ िव°ीय सहायता िजनकì वािषªक 

आय 1.00 लाख Łपये से कम है। 

हÖतिशÐप कामगारŌ के िलए इंटरव¤शन: राÕůीय हÖतिशÐप िवकास कायªøम [एनएचडीपी] के 

कारीगरŌ को ÿÂय± लाभ (कÐयाण) घटक के अंतगªत, हÖतिशÐप कामगारŌ के िलए कुछ कÐयाणकारी 

उपायŌ म¤ शािमल ह§ (i) िवकट पåरिÖथितयŌ म¤ कारीगरŌ को सहायता (ii) ऋण सिुवधा के िलए Êयाज 

अनदुान और मािजªन मनी (iii) क¤ þ/राºय सरकारŌ कì योजनाओ ंका लाभ उठाने के िलए हÖतिशÐप 

कारीगरŌ को आधार आधाåरत फोटो पहचान पý (iv) हÖतिशÐप कारीगरŌ को बीमा कवर तथा (v) 

हÖतिशÐप कामगारŌ के लाभ के िलए जागłकता िशिवर/ चौपाल / िशिवर । 

पटसन कामगारŌ के िलए इंटरव¤शन: राÕůीय पटसन बोडª पटसन िमल कामगारŌ कì कायª िÖथितयŌ 

म¤ सधुार के िलए पटसन िमलŌ को सहायता ÿदान करता है। पटसन िमलŌ और सूàम लघु एवं मÅयम 

उīम (एमएसएमई) पटसन िविवध उÂपाद इकाइयŌ के कामगारŌ कì बािलकाओ ंको माÅयिमक और 

उ¸चतर माÅयिमक परी±ा उ°ीणª करने पर शैि±क सहायता/छाýविृ° भी ÿदान कì जा रही है।  

इसके अलावा, औपचाåरक ±ेý के िलए, कमªचारी राºय बीमा िनगम (ईएसआईसी), जो िक कमªचारी 

राºय बीमा अिधिनयम, 1948 के तहत भारत सरकार Ĭारा Öथािपत एक वैधािनक िनकाय ह,ै क¤ þ 

सरकार Ĭारा अिधसूिचत कायाªिÆवत िजलŌ म¤ 10 या अिधक कमªचाåरयŌ वाले कारखानŌ / ÿितķानŌ 
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म¤ काम करने वाले वÖ ý कामगारŌ को सामािजक सरु±ा ÿदान करता है, और ÿित माह ₹21,000/- 

(िवकलांग ÓयिĉयŌ के िलए ₹25,000/-) तक के वेतन का भगुतान करवाता है। ईएसआई अिधिनयम, 

1948 कì धारा 46 म¤ कामगारŌ और उनके पåरवारŌ के िलए सामािजक सरु±ा लाभ कì पåरकÐपना 

कì गई है, िजसम¤ (i) िचिकÂसा लाभ (ii) बीमारी लाभ (iii) मातृÂव लाभ (iv) िवकलांगता लाभ (v) 

आि®त लाभ जैसे और अÆय लाभ शािमल ह§। 

 

SUPPORT FOR YOUNG ENTREPRENEURS FROM SC COMMUNITIES  

306. SHRI MAGUNTA SREENIVASULU REDDY:  

        SHRI PUTTA MAHESH KUMAR:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) the details of schemes introduced, in effect and presently functioning under 

the Central Government for supporting young entrepreneurs belonging to SC 

communities in the country; 

(b) the details regarding the total number of beneficiaries of such schemes during 

the last five years, scheme, State and district-wise in Andhra Pradesh and in 

Prakasam District;  

(c) the details regarding the various training initiatives and mentoring 

programmes carried out by the Government for young entrepreneurs belonging 

to SC communities under this scheme during the such period, State and district-

wise in Andhra Pradesh and especially in Prakasam District; and  
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(d) whether the Government has taken any activities/campaigns to raise 

awareness of such schemes/programmes that the Government has introduced 

for the benefit of young entrepreneurs belonging to SC communities, if so, the 

details thereof? 

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (DR. VIRENDRA 

KUMAR): 

(a): The Govt. of India launched a Venture Capital Fund Scheme for Scheduled 

Caste (VCF-SC) in 2015. The Scheme is being implemented by IFCI Venture 

Capital Ltd. with the objective of promoting entrepreneurship in India among the 

Scheduled Castes by providing concessional finance to them. Further, within the 

VCF-SC Scheme, Ambedkar Social Innovation and Incubation Mission(ASIIM) 

was launched on 30th September 2020 with the aim to promote innovation among 

SC students, researcher, and those working in Technology Business Incubators 

(TBIs), Atal Incubation Centers (AIC), etc. 

(b): The details of the total number of beneficiaries of VCF-SC Scheme-District-

wise  in the state of Andhra Pradesh  are as below: - 

Year District 
Number of 

Beneficiaries 

Amount 

Disbursed 

(Rs Cr) 

2019 
Visakhapatnam 1 - 

Nellore 1 3.57 
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2020 Visakhapatnam 1 - 

2021 - - - 

2022 Visakhapatnam 1 6.16 

2023 Visakhapatnam 1 4.33 

2024 - - - 

2025 (till date) None 

TOTAL 5 14.06 

There are no beneficiaries from Prakasam District and no beneficiaries under 

ASIIM in Andhra Pradesh. 

(c): IFCI Venture Capital Ltd. offers a mentorship program through its online 

portal 'Aye-Mentor’, for SC entrepreneurs seeking support for growth from 

experienced mentors across various industries. Since the program's launch in 

April 2022, six mentorship sessions have been conducted by three different 

mentors, based on requests from SC entrepreneurs in Andhra Pradesh. This 

programme is not organized State wise or District wise.  

(d): IFCI Venture Capital Ltd. has been conducting various marketing, 

promotional, and awareness activities for the VCF-SC Scheme (including 

ASIIM). These activities include organizing webinars, distributing scheme 

brochures to prospective entrepreneurs and sending promotional bulk messages 

to a database of entrepreneurs obtained from the National SC&ST Hub, 

Technology Business Incubators, Dalit Indian Chamber of Commerce and 

Industry, among others. The brochures have been translated into Telugu to 
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enhance reach and understanding of the scheme among the Telugu-speaking 

SC population in Andhra Pradesh. 

 

कृिष बाजार 

307. ®ी उÂकषª वमाª मधुरः  

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः  

(क) िकसानŌ के िलए आवास सिुवधा से ससुिºजत और उनके पåरवाहक वाहनŌ कì पािक« ग  हेतु 

उिचत ÓयवÖथा से पåरपूणª कृिष बाजारŌ का राºयवार और िजलावार Êयौरा ³या है; और  

(ख) कृिष म¤ Öनातक ÓयिĉयŌ हेतु केÆþ ÿायोिजत योजनाओ ंका Êयौरा ³या है और इससे िकतने 

Óयिĉ लाभािÆवत हòए ह§? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी रामनाथ ठाकुर): 

(क): कृिष िवपणन राºय का िवषय है और कृिष उपज मंडी सिमितयŌ (एपीएमसी) को राºय के 

संबंिधत राºय कृिष उपज मंडी सिमित अिधिनयम के तहत िविनयिमत िकया जाता है। िकसानŌ के 

िलए आवास सिुवधा के साथ-साथ उनके पåरवाहक वाहनŌ कì पािक« ग के संदभª म¤ डेटा का रख-

रखाव क¤ þीय łप से नहé रखा जाता है। 

(ख): Öटूड¤ट रडेी कायªøम कृिष और संबĦ ±ेýŌ के िवषयŌ म¤ अंडरúेजएुट िडúी कायªøम का एक 

अिभÆन अंग है। Öटूड¤ट रडेी कायªøम के पाचँ घटक ह§: 

i. अनभुवाÂमक िश±ा-Óयवसाय मोड 

ii. अनभुवाÂमक िश±ा-Óयावहाåरक ÿिश±ण (कौशल िवकास) 

iii. úामीण जागłकता कायª अनभुव (आरएडÊÐयूई) 

iv. इनÈलांट ůेिनंग/इंडिÖůयल अटेचम¤ट/इंटनªिशप 
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iv. छाý पåरयोजनाए ँ

इसके अलावा, भारतीय कृिष अनुसंधान पåरषद (आईसीएआर) Ĭारा ÿदान कì जाने वाली 

छाýविृ°/फेलोिशप का Êयौरा संलµन  िववरण म¤ िदया गया है। 

िववरण  

भारतीय कृिष अनुसधंान पåरषद (आईसीएआर) Ĭारा ÿदान कì जाने वाली 

छाýवृि°याँ/फेलोिशप 

ø .सं.  योजनाएँ /फेलोिशप  

 

लाभािथªयŌ कì सं́ या 

2022-23 2023-24 

1 अंडरúेजएुट  (यूजी) छाýŌ के िलए  

राÕůीय ÿितभा छाýविृ° 

6734 10034 

2 पोÖटúेजएुट  (पीजी) छाýŌ के िलए  

राÕůीय ÿितभा छाýविृ° 

3542 3428 

3 पीजी छाýविृ° 1693 1613 

4 पीएचडी छाýŌ के िलए 

जूिनयर /सीिनयर åरसचª फेलोिशप  

1130 1157 

5  बी. वी. एससी.  छाýŌ के िलए 

इंटनªिशप 

4652 4996 

6 अंडरúेजएुट अÅययन के िलए मेåरट-

मीÆस (एमसीएम) छाýविृ°-मक  

417 439 
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7 पीएचडी के िलए नेताजी सुभाष-

ईसीएआरआ  अंतराªÕůीय फेलोिशप 

39 32 

कुल 18207 21699 

 

 

E-VISA FACILITIES AT PORTS 

308.     SHRI SRIBHARAT MATHUKUMILLI: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) the current status of issue of e-Visa facilities at ports across the country 

including the categories and nationalities of tourists covered; 

(b) the criteria fixed/adopted by the Government for providing e-visa facilities at 

select major ports such as Mumbai, Cochin, Mormugao, Chennai, etc., for cruise 

tourists along with the details of the selection process for these ports; 

(c) whether the Government proposes to extend e-Visa facilities to additional 

major ports such as Visakhapatnam Port Trust (VPT); and 

(d) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

BANDI SANJAY KUMAR): 

 
(a) to (d):  Electronic visa (e-visa) with Electronic Travel Authorization (ETA) is 

currently available for nationals of 168 countries for entry through 37 designated 

entry/exit points. The categories are e-Tourist visa, e-Business visa, e-

Conference visa, e-Medical visa, e-Medical Attendant visa, e-Ayush visa, e-
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Ayush Attendant visa, e-Student visa, and e-Student X visa. E-visa services are 

provided at International Check Posts including ports  where  Cruises  are   

allowed,  after  an  assessment   of  passenger  

traffic, infrastructure, and manpower requirements in consultations with all 

stakeholders and ensuring the availability of necessary physical & electronic 

infrastructure and manpower. This is a continuous ongoing process. 

                                                    

 

309. SHRI KRISHNA PRASAD TENNETI: 

Will the Minister of STEEL be pleased to state: 

(a) the target production of green steel in the country under the proposed ‘Green 

Steel Mission’, annually and overall; 

(b) the present production of green steel in the country, State-wise and district-

wise for Andhra Pradesh, especially Bapatla Parliamentary Constituency; 

(c) whether the present amount of crude and finished steel production in the 

country are sufficient to meet the consumption requirements, if so, the details 

thereof; and 

(d) the details of the steel production surplus/deficit along with the top nations of 

steel import? 
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THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a) No Green Steel Mission has been launched by Ministry of Steel.  

(b) No green steel certificate has been issued to any steel manufacturing plant 

till now under the notified Taxonomy of Green Steel.  

(c)and(d): During the FY 2023-24, the production of finished steel was higher 

than the consumption. The details of production of crude steel, finished steel, 

consumption, export and import in FY 2023-24 are as under: - 

Production of Crude Steel 144.299 MT 

Production of Finished Steel 139.153 MT 

Consumption of Finished Steel (including 

imports) 

136.291 MT 

Import of Finished Steel    8.320 MT 

Export of Finished Steel    7.487 MT 

The countries with high steel imports in 2023-24 are as under: - 

 

2023-24 

Rank Country Qty ('000t) 

1 CHINA 2687 
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2 KOREA 2670 

3 JAPAN 1274 

4 VIETNAM 737 

5 TAIWAN 185 

 
TOP 5 7552 

 

IMPACT OF GST HIKE ON TEXTILE SECTOR 

310. SHRI T.M. SELVAGANAPATHI: 

Will the Minister of TEXTILES be pleased to state : 

(a) whether apparel GST hike as proposed is likely to impact India’s textile 

sector;  

(b) whether GST hike will have huge impact on majority of the textile and garment 

units which are MSMEs;  

(c) whether the Government has received any representations from textile sector 

in this regard; and  

(d) if so, the steps taken by the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND 

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA 

MARGHERITA): 

(a) to (d): Representations are received from time to time from various 

industry Associations, for rationalization of GST rates for the textile sector. 

However, at present there is no proposal under consideration of the GST Council 

to increase the GST rates on textiles and apparel. 
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LGBTQ COMMUNITY 

311. SHRI NAVEEN JINDAL:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state: 

 (a) whether the Government has formulated any programme or scheme to 

ensure that there is no discrimination in access to goods and services and social 

entitlements to persons from the LGBTQ community, if so, the details thereof and 

if not, the reasons therefor, despite judicial pronouncement in this regard; and 

(b) the steps have been taken by the Government to ensure that LGBTQ 

community does not face any harassment or coercion and to ensure that they are 

not subjected to any involuntary medical tests or treatment? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B.L.VERMA): 

(a) and (b): Various measures taken by Government for the LGBTQ care is 

given in the enclosed Statement. 

STATEMENT 

 

Measures taken by Government for the LGBTQ community are as under: 

1. Department of Food and Public Distribution (D/oF&PD) has issued an 

advisory to all the States and UTs, that as per existing provisions, enabling 
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partners in a queer relationship are to be treated as a part of the same 

household for the purposes of ration card. Further, States/UTs have been 

asked to take necessary measures to ensure that partners in queer 

relationship are not subjected to any discrimination in the issuance of 

ration cards. 

2. Department of Financial Services (DFS) has issued an advisory that there 

are no restrictions for persons of the queer community to open a joint bank 

account and also to nominate a person in queer relationship as a nominee 

to receive the balance in the account, in the event of death of the account 

holder. 

3. Ministry of Health and Family Welfare has issued letters to all stakeholders 

including all States/UTs to take measures to ensure the rights of LGBTQI+ 

community pertaining  to healthcare, planning awareness activities, 

prohibition of conversion therapy, availability of sex reassignment surgery, 

changes in curricula, provision of tele consultation, sensitization and 

training various levels of staff and making of provision to claim the body 

when near relative/next of kin/family is not available. 

4. The Directorate General of Health Services, Ministry of Health and Family 

Welfare has also issued letter to the State Health Departments and other 

stakeholders on the subject of ensuring the health care access and 

reducing discrimination towards LGBTQI+ community. 

5. Ministry of Health and Family Welfare has framed guidelines in respect of 

medical intervention required in infants/ children with disorders of sexual 
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differentiation (intersex) to have medically normal life without 

complications. 

6. Ministry of Home Affairs has issued advisory to all states/UTs regarding 

prison visitation rights of the Queer Community and an advisory, on law & 

order measures to be taken to ensure that queer community do not face 

any threat of violence, harassment or coercion. 

7. For the welfare of Transgender Persons  “The Transgender Persons 

(Protection of Rights) Act, 2019” was enacted. “The Transgender Persons 

(Protection of Rights), Rules, 2020” were notified for implementation of the 

provisions of the Act. A National Council for Transgender Persons (NCTP) 

has been setup for advising Government on policies, programs, legislation 

and projects for transgender persons. The National Portal for Transgender 

Persons was made operational to issue Transgender certificates and 

identity cards to the Transgender applicants. Transgender Protection 

Cells (TPC) have been set up in 13 states to monitor cases of offences 

against transgender persons and to ensure timely registration, 

investigation and prosecution of such offences. Transgender Welfare 

Boards (TWB) are also setup in 19 states for the purpose of protecting 

their rights and interests of, and facilitating access to schemes and welfare 

measures. Ministry has issued “Equal Opportunities Policy for 

Transgender Persons” to eradicating discrimination, promoting equal 

opportunities, and providing a workplace that respects the rights and 

dignity of transgender persons. 
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MISSION FOR INTEGRATED DEVELOPMENT OF HORTICULTURE 

312. SHRI KESINENI SIVANATH:   

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a): the total number of market infrastructure projects approved under Mission 

for Integrated Development of Horticulture (MIDH) including mandis, retail 

markets, vending carts etc. since the scheme's inception year, State and 

district-wise particularly for Andhra Pradesh;  

(b): the details of the number of Self Help Groups (SHGs), Farmers Producer 

Organization (FPOs), Local bodies, Agricultural Produce Market Committees 

(APMC) etc. assisted for market infrastructure projects since the scheme's 

inception year-wise, State-wise and district-wise particularly for Andhra 

Pradesh, since the scheme's inception;  

(c): the details of the total fund allocated, released and utilized for the 

establishing market infrastructure since the scheme's inception year-wise and 

State-wise since the scheme's inception; and  

(d): the details of the total number of completed projects, year-wise, State-

wise and district-wise particularly for Andhra Pradesh? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAMNATH THAKUR): 

(a) and (b): The details of total number of market infrastructure project approved 

under Mission for Integrated Development of Horticulture (MIDH) including 
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mandis, retail markets, vending carts etc. since its inception are given in the 

enclosed Statement–I. As per information received from Department of 

Horticulture, Government of Andhra Pradesh, the District wise details of market 

infrastructure projects approved under Mission for Integrated Development of 

Horticulture (MIDH) is given in the enclosed   Statement – II.  

(c) and (d):  Component wise funds are not allocated and released under MIDH 

scheme. Funds under the MIDH scheme are allocated and released to States 

on the basis of approved Annual Action Plan (AAP) received from States, 

availability of resources and requirement of States. As per available information, 

the state-wise and year-wise details of funds allocated, released and utilized are 

given in the enclosed  Statement – III.  

 

STATEMENT - I 

The details of total number of market infrastructure project approved under 

Mission for Integrated Development of Horticulture (MIDH) including 

mandis, retail markets, vending carts etc. Since its inception to 2023-24 

S. No. State 

Market Infrastructure 

(in No.) 

1 Andhra Pradesh 608 

2 Arunachal Pradesh 111 

3 Assam 68 

4 Bihar 8 

5 Chhattisgarh 133 

6 Gujarat 420 

7 Haryana 1306 
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8 Himachal Pradesh 36 

9 Jammu & Kashmir 71 

10 Jharkhand 31 

11 Karnataka 2664 

12 Kerala 266 

13 Maharashtra 7 

14 Manipur 132 

15 Mizoram 437 

16 Nagaland 142 

17 Orissa 65 

18 Pondicherry (UT) 10 

19 Punjab 89 

20 Sikkim 214 

21 Tamil Nadu 9057 

22 Tripura 20 

23 Uttarakhand 28 

Total 15923 

* Source: As reported by States on MIDH web portal.  

STATEMENT - II 

The District wise details of market infrastructure projects approved under 

Mission for Integrated Development of Horticulture (MIDH) in Andhra 

Pradesh since its inception to 2024-25 
S.No. District No. of Market Infrastructure  

1 Srikakulam 32 

2 Vizianagaram 15 

3 PVP Manyam 20 

4 Vishakapatnam 5 

5 Anakapalli 34 
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S.No. District No. of Market Infrastructure  

6 ASR 24 

7 Kakinada 18 

8 Konaseema 37 

9 East Godavari 32 

10 West Godavari 12 

11 Eluru 35 

12 NTR 28 

13 Krishna 12 

14 Guntur 41 

15 Palnadu 18 

16 Bapatla 36 

17 Prakasam 46 

18 SPSR Nellore 46 

19 Tirupati 39 

20 Chittoor 123 

21 Annamayya 59 

22 YSR 57 

23 Ananthapuramu 121 

24 Sri Satyasai 46 

25 Kurnool 52 

26 Nandyal 45 

 Total 1033 

* Source: Information received from Government of Andhra Pradesh. 
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STATEMENT – III 

The state-wise and year-wise details of funds allocated, released and utilized under MIDH Scheme since its 

inception 
(Rs. in crore) 

Sl. 

No. 

State 2014-15 2015-16 2016-17 2017-18 2018-19 

  A R E A R E A R E A R E A R E 

1 
Andhra 

Pradesh 
74.59 64.68 69.99 71.5 55.75 63.19 64.03 64.02 64.03 84.03 76.7 78.77 114 102.93 97.47 

2 
Arunachal 

Pradesh 
50 23.77 23.77 35.5 35.5 5.76 32.3 0 0 32.3 0 22.68 26 20 1.58 

3 Assam 48 29.09 25.95 30.5 20 30.4 28 22 0.96 28 22.9 18.51 84 56 43.59 

4 Bihar 42.5 17 20.28 28.5 4 18.67 26.31 17.96 18.43 26.31 18 20.86 22.5 19 18.83 

5 Chhattisgarh 120.7 111.88 117.95 80 77.55 77.13 69.23 61.47 64.61 89.23 89.23 86.27 123 102.25 59.59 

6 Goa 4.68 0 2.78 3 2.3 2.03 2.52 1.65 2.31 2.52 2.51 1.13 4.5 2.87 3.92 

7 Gujarat 130.9 109.47 78.11 78.71 47.82 82.75 71.39 65.45 70.03 91.39 88.74 74.69 127 95.25 81.18 

8 Haryana 112.2 65.45 73.4 71.5 50.75 59.47 61.84 59.55 60.18 79.84 73.5 60.28 110 71.6 84.38 

9 
Himachal 

Pradesh 
48 42.42 23.98 31.5 24.49 46.23 40.18 30.13 24.48 32 38.14 28.84 27.5 23.75 36.22 
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10 
Jammu & 

Kashmir 
60 45 20.13 61.78 52 70.79 46 96.09 104.2 46 116.5 74.5 47.5 110 88.33 

11 Jharkhand 68 49.69 44.17 45 25.79 26.73 40.18 30.13 24.48 40.18 25 9.53 34 9.5 24.73 

12 Karnataka 124.95 96.08 104.78 81.5 67.69 72.85 72.97 69.5 67.81 72.97 68.5 70.13 130 115.58 102.74 

13 Kerala 85 40 33.48 40.5 25 28.56 46.42 15 25.45 46.42 29 21.54 39.5 68.53 16.91 

14 
Madhya 

Pradesh 
93.5 42.23 53.41 51 40.5 44.04 45.35 35.62 38.4 45.35 30 28.81 38.5 31.76 31.93 

15 Maharashtra 158.95 140 141.04 102.5 96.25 90.59 88.97 50.44 50.2 108.97 86.73 48.96 158 107 105.66 

16 Manipur 50 44.17 24.17 37.5 35.75 38.75 32 10 17.96 32 24 13.57 37 25.5 35.92 

17 Meghalaya 40 27.6 27.99 28 18 21.92 25.5 18.75 16.29 25.5 15.36 24.18 42 21 17.25 

18 Mizoram 52 41 41 34.5 34.5 34.5 31.5 31.5 31.5 41.5 41.5 37.2 30 25 29.19 

19 Nagaland 52 34.76 26 34.5 17.25 11.56 31.5 15 30.69 41.5 36.34 28.48 32 27 18.86 

20 Orissa 93.5 71.75 71.48 57.5 54.45 43.96 49.91 43.68 48.8 49.91 46.87 14.68 89 21 22.95 

21 Punjab 70.13 58.5 39.27 46 30.35 44.62 39.86 30 33.51 39.86 15 15.42 71 35.5 33 

22 Rajasthan 89.25 42.67 47.45 55 45 36.19 50.89 43.13 37.17 70.89 58 67.72 90.5 52 35.41 

23 Sikkim 49 44.5 28.41 34.5 33.25 49.71 30.5 25.25 29.18 30.5 30.5 14.42 25 22 37.29 

24 Tamil Nadu 107.95 55.36 110.65 61.5 58.73 39.87 55.03 47.14 17.1 75.03 61.27 93.5 98 129 104.08 

25 Telangana 59.71 45 30.94 40.5 35.25 34.68 32.9 20.96 21.5 32.9 32.18 20.39 28 5 14.9 

26 Tripura 54 37 37 37.5 32.75 18.75 33 23.5 19.17 33 10 7.98 44 12 32.32 

27 Uttar Pradesh 68 37.32 34.56 40 22 32.39 37.27 31.96 30.62 37.27 35.87 37.11 67 62.57 56.99 

28 Uttarakhand 46 32.73 28.62 22.5 22.5 25.94 31 47.5 31.31 31 30.37 40.28 55 40 26.73 
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29 West Bengal 42.5 18.74 16.85 28.5 28 20.83 24.91 8 11.59 24.91 10 22.83 44 15 11.62 

30 A & N Islands 5 1.42 1.18 5 2.5 0.95 2 0 0.88 2 0 0.69 2 0 0.81 

31 Chandigarh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

32 
Dadra & Nagar 

Haveli  
1.11 0 0 1 0 0 0.5 0 0 0.5 0 0 0.5 0 0 

33 Daman & Diu 0 0 0 0 0 0 0 0 0 1.5 0.5 0 1.5 0 0 

34 Delhi 2.55 0 0 0.5 0 0 0.5 0 0 0.5 0 0 0.5 0 0 

35 Lakshadweep 1 0 0 1 0 0 0.8 0 0 0.8 0 0 0.8 0 0 

36 Puducherry 1.7 0.86 0.66 1 0.5 0.83 1 1 0.77 1 0.99 0.99 3 1.5 0.56 

37 Ladakh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

  Total 2107.4 1470.1 1399.5 1379.5 1096.2 1174.6 1246.3 1016.4 993.6 1397.6 1214 1084.9 1847 1430.1 1274.9 

 

Sl. 

No. 

State 2019-20 2020-21 2021-22 2022-23 2023-24 

  A R E A R E A R E A R E A R E 

1 Andhra Pradesh 114 79.38 73.73 120 95 104.46 108 50 77 100 50 38.48 63.9 24 12 

2 
Arunachal 

Pradesh 
26 12.5 9.92 22 8 22.58 17.6 4.4 16 18.24 9 9.36 37.3 37.3 18.9 

3 Assam 84 79.16 67.7 60 45 53.45 54 27 46.4 54 27 29.98 67 30.74 38.8 

4 Bihar 22.5 15.15 20.15 25 15.87 14.44 20 9.6 17.6 20 15 16.32 15 14.06 12.7 

5 Chhattisgarh 123 68.44 89.53 110 85 103.96 88 63 43.9 80 60 78.83 60 46.56 47.9 
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6 Goa 3 1.5 0.81 3 0 1.07 2.4 0.6 0.23 2.4 0.6 0.86 2.3 0.57 0.4 

7 Gujarat 127 63.5 55.39 110 30 67.08 88 87.18 62.4 82 20.5 50.21 95 95 56.8 

8 Haryana 110 64.91 67.74 120 89.32 77.14 96 46 48.9 80 32.4 38.28 76.8 38.4 42.9 

9 
Himachal 

Pradesh 
55 23.15 20.62 55 20 18.85 44 11 19.9 35 17.5 15.61 16 7.95 6.43 

10 
Jammu & 

Kashmir 
135.3 64.99 99.74 100 72.18 67.7 35 67.75 70 25 34.25 45 67 50.25 48.7 

11 Jharkhand 34 10 12.23 30 10 13.45 21 0 2.04 21 0 0.4 10 1.86 10.6 

12 Karnataka 130 107.4 101.88 130 113.7 125.54 117 54 60.2 108 78.83 77.36 91.93 74.95 43.1 

13 Kerala 39.5 10 12.29 40 10 21.08 28 28 17.6 28 21 24.68 30.38 13.19 14.6 

14 Madhya Pradesh 38.5 25.99 21.25 65 27 18.49 52 0 17.5 45 22 17.34 30 17.35 16.6 

15 Maharashtra 158 82.35 94.87 130 63.5 41.38 91 18.63 26 84 63 81.57 81.64 61.23 79.3 

16 Manipur 37 26.5 23.5 26 25.3 26.75 25.6 10.94 17.7 26 13 21.19 15.8 7.9 5.96 

17 Meghalaya 42 9.1 21.6 25 7.25 13.57 18.7 8.6 17.4 20 7.84 6.92 24.5 18.38 16.2 

18 Mizoram 30 22.58 14.39 40 40 49.61 32 6.75 6.75 32 15.99 15.99 39.5 29.63 20 

19 Nagaland 32 23.6 32.44 26 26 35.1 29.4 11.7 5.8 30 15 13.58 36 31.74 35.9 

20 Orissa 89 49 28.77 67 11 26.49 46.9 11 32.1 41 20.5 40.8 55.13 33.68 18 

21 Punjab 71 10 10.89 47 22.5 11.08 32.9 8.22 19 31.1 15.55 24.36 29.86 22.4 16.4 

22 Rajasthan 90.5 25 37.66 60 30 34.42 42 10 11.9 39 19.5 30.06 28.44 18.72 11 

23 Sikkim 25 22.84 9.42 25 19.85 26.24 22.5 10.93 17.3 22.5 16.87 16.52 32.65 29.06 30.6 

24 Tamil Nadu 98 93.02 92.38 115 114.7 117.39 103.5 75 60.9 102.5 102.4 103.7 120 120 75.6 
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25 Telangana 28 0 15.38 28 16.15 9.99 19.6 0 12 19 4.74 5.18 9.44 4.36 0.17 

26 Tripura 44 20 16.25 26 10 31.4 20.2 9 9.87 21 14.77 13.85 19.43 18.94 15.8 

27 Uttar Pradesh 67 62.35 65.62 80 64.16 50.58 64 32 28.7 60 44.64 47.92 68.5 68.5 49.3 

28 Uttarakhand 55 22.32 33.81 55 45 44.85 44 22 38.1 35 34.25 38.04 35.5 35.5 31.6 

29 West Bengal 44 8.06 11.35 34 10 6.74 23.8 0 4.85 23 17.25 17.25 12 11 10.7 

30 A & N Islands 2 1 1.21 3 0.3 0.41 2.1 0.53 0.71 2.1 0.53 0.53 3 0.75 N r 

31 Chandigarh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

32 
Dadra & Nagar 

Haveli  
0.5 0.25 0 0.5 0 0 0.35 0 N r 

1 0 
N r 

1 0 N r 

33 Daman & Diu 1.5 0 0 1 0 0 0.8 0 N r N r 

34 Delhi 0.5 0.25 0 0 0 0 0 0 0 0.5 0 N r 0.4 0 N r 

35 Lakshadweep 0.8 0 0 0.5 0 0 0.4 0 N r 0.4 0 N r 0.4 0 N r 

36 Puducherry 3 1.5 1.74 3 1.4 0.79 2.1 0 1.51 1.5 0.7 0.89 2 1 0.54 

37 Ladakh 0 0 0 20 15 14.35 16 25.82 18.7 19 26.25 22.86 19 9.5 N r 

  Total 1961 1105.8 1164.3 1802 1143 1250.4 1408.9 709.7   1309.2 820.9   1297 974.5   
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Sl. No. 
State 2024-25   

  A R E Total release 

1 Andhra Pradesh 65 40.63 21 703.09 

2 Arunachal Pradesh 30 7.5 20.1 157.97 

3 Assam 93.92 22.5 26.9 381.39 

4 Bihar 40 20 16 165.64 

5 Chhattisgarh 65 32.5 29.3 797.88 

6 Goa 4 2.25 0.32 14.85 

7 Gujarat 70 35 N r 737.91 

8 Haryana 55 27.5 N r 619.38 

9 Himachal Pradesh 30 15 N r 253.53 

10 Jammu & Kashmir 90.99 20.5 15 729.51 

11 Jharkhand 30 15 N r 176.97 

12 Karnataka 80 40 16 886.19 

13 Kerala 40 25 10 284.72 

14 Madhya Pradesh 60 30 N r 302.45 

15 Maharashtra 80 60 40 829.13 

16 Manipur 30 15 N r 238.06 

17 Meghalaya 25 15.62 7.5 167.49 

18 Mizoram 53.16 18.75 15 307.2 

19 Nagaland 48.85 15 7.5 253.39 

20 Orissa 45 22.5 20 385.43 

21 Punjab 40 25 10 273.02 

22 Rajasthan 60 30 22 374.02 

23 Sikkim 46.06 15 9 270.05 

24 Tamil Nadu 80 50 20 906.65 

25 Telangana 29 14.5 10.1 178.14 

26 Tripura 30 18.75 11.6 206.71 

27 Uttar Pradesh 80 50 19 511.37 

28 Uttarakhand 30 18.75 N r 350.92 

29 West Bengal 40 25 10 151.05 
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30 A & N Islands 3 0 N r 7.03 

31 Chandigarh 0 0 N r 0 

32 Dadra & Nagar Haveli  
1 0 

N r 0.25 

33 Daman & Diu N r 0.5 

34 Delhi 0.5 0 N r 0.25 

35 Lakshadweep 0.4 0 N r 0 

36 Puducherry 1.25 0.31 0.43 9.76 

37 Ladakh 25 6.25 2.72 82.82 

  Total 1502.1 733.8   11714.72 

 

A - Allocation (GOI) R- Releases (GoI) 

E- Expenditure (GoI) N r - Not reported 

Note: - expenditure reported include unspent balance of previous financial year 

and provisional. 

During 2016-17, an amount of Rs.47.89 lakh, during 2017-18, an amount of 

Rs.75.00 core, during 18-19, an amount of Rs. 75.00 crore, during 2020-21, 

Rs.57.18 crore, during 2021-22, Rs.58.00 crore and during 2022-23, Rs. 28.00 

crore relased for Prime Minister's Development Package 2015 for J & K. 

During 2021-22, an amount of Rs.16.82 crore and during 2022-23, Rs.12.00 

crore has been released under PMDP to UT of Ladakh 

During 2018-19, an additional amount of Rs.56.03 crore has been released to 

mitigate the floods in Kerala 
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During 2018-19, an additional amount of Rs.50.00 crore has been released to 

mitigate Gaja Cyclone in Tamil Nadu 

During 2017-18, an additional amount of Rs.10.14 crore has been released to 

Himachal Pradesh to clear the pending liability.  

 

INTELLECTUAL PROPERTY RIGHTS PROTECTION AWARENESS 

313.  SHRI PUTTA MAHESH KUMAR: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the total number of intellectual property (copyrights, trademarks, patents, 

Geographical Indicators and designs) applications that have been filed, 

rejected, accepted and/or registered during the last five years, State-wise 

especially from Eluru District; 

(b)  whether the Government has undertaken any campaigns to increase the 

awareness of importance of registration of intellectual property by 

business owners, corporate entities and entrepreneurs (especially youth 

and women) during the last five years in the country; and 

(c)  if so, the details regarding the various initiatives undertaken, the funding 

allocated and utilised and number of participants/beneficiaries during the 

last five years in the country, State-wise, district-wise in Andhra Pradesh 

and especially in Eluru District? 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a): Details is available on DPIIT’s website under the links –

https://dpiit.gov.in/sites/default/files/USQ-313ANX-4.2.25.pdf 

(b) and (c): Yes. The Government has taken several initiatives to increase the 

awareness of importance of registration of intellectual property by business 

owners, corporate entities and entrepreneurs (especially youth and women). The 

details and funds allocated for the purpose and utilized and expected 

beneficiaries is available on DPIIT’s website under the links – 

https://dpiit.gov.in/sites/default/files/USQ-313ANX-4.2.25.pdf 

 

MEGA INDUSTRIAL PARKS 

314.  SHRI SELVARAJ V: 

SHRI SUBBARAYAN K: 

Will the Minister of HEAVY INDUSTRIES be pleased to state: 

(a) whether that the Government has any plan to build dedicated mega industrial 

parks across the country to streamline the country's manufacturing ecosystem; 

(b) if so, the details thereof; 
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(c) whether it is not a fact that there are some industrial parks already existing 

and most of them are dysfunctional because of the improper implementation and 

lack of infrastructural facilities; and 

(d) if so, the measures proposed to be taken to make the existing industrial parks 

operational before starting new ones? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY LNDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a) and (b): Ministry of Textiles has approved setting up of 7 PM Mega 

Integrated Textile Region and Apparel (PM MITRA) Parks in 

Greenfield/Brownfield sites with world class infrastructure including plug and 

play facility with an outlay of Rs. 4445 cr. for a period of seven years upto 2027-

28.  The Government has finalised 7 sites viz. Tamil Nadu (Virudhnagar), 

Telangana (Warangal), Gujarat (Navsari), Karnataka (Kalaburagi), Madhya 

Pradesh (Dhar), Uttar Pradesh (Lucknow) and Maharashtra (Amravati) for 

setting up PM MITRA Parks.  

(c) and (d): No. As far as Ministry of Heavy Industries is concerned, a world 

class Machine Tool Park has been set up in Tumakuru, Karnataka in partnership 

with the Government of Karnataka, under its Scheme for “Enhancement of 

Competitiveness in the Indian Capital Goods Sector- Phase- I”.  The Industrial 

Park is fully functional and out of total allotable land of 336 acres, 158 acres of 

land (i.e. 78 number of plots) have been allotted so far.  Further, Ministry of Food 
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Processing Industries has approved 41 Mega Food Parks and status of the same 

is given in the enclosed Statement. 

 

STATEMENT 

Ministry of Food Processing Industries has approved 41 Mega Food 

Parks and status of the same 

S. 

No

. 

SPV/IA Name State/UT 

Name 

District 

Name 

Status 

1 Srini Food Park Pvt Ltd 
Andhra 

Pradesh 
Chittoor Operational  

2 
Godavari Mega Aqua Food 

Park Pvt Ltd 

Andhra 

Pradesh 

West 

Godavari 
Operational 

3 

Andhra Pradesh Industrial 

Infrastructure Corporation Ltd 

(APIIC) 

Andhra 

Pradesh 
Krishna 

Under 

Implementa

tion 

4 
Rongoge Mega Food Park Pvt 

Ltd 

Arunachal 

Pradesh 
Papum Pare 

Under 

Implementa

tion 

5 
North East Mega Food Park 

Ltd 
Assam Nalbari Operational  



04.02.2025  512 

 

6 

Bihar Industrial Area 

Development Authority 

(BIADA) 

Bihar Muzaffarpur 

Under 

Implementa

tion 

7 
Pristine Mega Food Park Pvt 

Ltd 
Bihar Khagaria 

Under 

Implementa

tion 

8 
Indus Best Mega Food Park 

Pvt Ltd 
Chhattisgarh Raipur Operational 

9 
Gujarat Agro Infrastructure 

Mega Food Park Pvt Ltd 
Gujarat Surat Operational 

10 
Fanidhar Mega Food Park Pvt 

Ltd 
Gujarat Mehsana 

Under 

Implementa

tion 

11 

Haryana State Cooperative 

Supply and Marketing 

Federation Ltd (HAFED) 

Haryana Rohtak 

Under 

Implementa

tion 

12 

Haryana State Industrial and 

Infrastructure Development 

Corporation Ltd (HSIIDC) 

Haryana Sonipat Operational 

13 Cremica Food Park Pvt Ltd 
Himachal 

Pradesh 
Una Operational 
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14 
RFK Greens Food Park Pvt 

Ltd 

Jammu & 

Kashmir 
Pulwama 

Under 

Implementa

tion 

15 Integrated Food Park Ltd Karnataka Tumkur Operational  

16 Favorich Infra Pvt Ltd Karnataka Mandya 

Under 

Implementa

tion 

17 

Kerala Industrial Infrastructure 

Development Corporation 

(KINFRA) 

Kerala Palakkad Operational  

18 

Kerala State Industrial 

Development Corporation Ltd 

(KSIDC) 

Kerala Alappuzha Operational 

19 Indus Mega Food Park Pvt Ltd 
Madhya 

Pradesh 
Khargone Operational  

20 
Avantee Mega Food Park Pvt 

Ltd 

Madhya 

Pradesh 
Dewas Operational 

21 
Satara Mega Food Park Pvt 

Ltd 
Maharashtra Satara Operational 

22 
Paithan Mega Food Park Pvt 

Ltd 
Maharashtra Aurangabad Operational 
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23 
Wardha Mega Food Park Pvt 

Ltd 
Maharashtra Wardha 

Under 

Implementa

tion 

24 
Manipur Food Industries 

Corporation Ltd 
Manipur Thoubal 

Under 

Implementa

tion 

25 

Meghalaya Industrial 

Development Corporation Ltd. 

(MIDC) 

Meghalaya 
North Garo 

Hills 

Under 

Implementa

tion 

26 
Zoram Mega Food Park Pvt 

Ltd 
Mizoram Kolasib Operational 

27 DoysAgri Resources Pvt Ltd Nagaland Dimapur 

Under 

Implementa

tion 

28 MITS Mega Food Park Ltd Odisha Rayagada Operational 

29 

Odisha Industrial Infrastructure 

Development Corporation 

(IDCO) 

Odisha Khordha 

Under 

Implementa

tion 

30 
International Mega Food Park 

Ltd 
Punjab Fazilka Operational 

31 
Sukhjit Mega Food Park and 

Infra Ltd 
Punjab Kapurthala Operational 
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32 
Punjab Agro Industries 

Corporation Ltd (PAIC) 
Punjab Ludhiana 

Under 

Implementa

tion 

33 
Greentech Mega Food Park 

Pvt Ltd 
Rajasthan Ajmer Operational 

34 
Shree Ram Mega Food Park 

Private Limited 
Rajasthan Bikaner 

Under 

Implementa

tion 

35 
Tamil Nadu State Agricultural 

Marketing Board (TNSAMB) 
Tamil Nadu Tirunelveli 

Under 

Implementa

tion 

36 Smart Agro Food Park Pvt Ltd Telangana Nizamabad Operational 

37 

Telangana State Industrial 

Infrastructure Corporation Ltd 

(TSIIC) 

Telangana Khammam 

Under 

implementa

tion 

38 
Sikaria Mega Food Park (P) 

Ltd 
Tripura West Tripura Operational 

39 
Patanjali Food and Herbal 

Park Pvt Ltd 
Uttarakhand Haridwar Operational  

40 Himalayan Food Park Pvt Ltd Uttarakhand 
Udham 

Singh Nagar 
Operational  
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41 
Jangipur Bengal Mega Food 

Park Ltd 
West Bengal Murshidabad Operational 

 

इÖपात ±ेý के उÂपाद 

315. ®ी निलन सोरने: 

³या इÖपात मýंी यह बताने कì कृपा कर¤गे िक: 

(क) वैिĵक बाजार म¤ इÖपात ±ýे के उÂपादŌ कì लेबिलंग और āांिडंग को बढ़ावा दनेे के िलए कì 

गई पहलŌ का Êयौरा ³या है; और 

(ख) मेक इन इंिडया पåरकÐपना को बढ़ावा देने और भारत को िवĵ के ‘िविनमाªण केÆþ’ के łप 

म¤ बढ़ावा देने के िलए सरकार Ĭारा कì गई अÆय पहलŌ का Êयौरा ³या है? 

भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपितराजू ®ीिनवास 

वमाª): 

(क) इÖपात उÂपादŌ कì āांिडंग म¤ एक ³यूआर कोड के साथ मेड इन इंिडया लेबल के माÅयम से 

Öवदेशी इÖपात उÂपादŌ कì लेबिलंग का ÿावधान िकया गया है िजसम¤ िनयाªत के िलए Öवदेशी इÖपात 

उÂपादŌ तथा िविनिमªत इÖपात दोनŌ के िलए उÂपाद का िववरण शािमल है।  

(ख) सरकार ने ‘मेक इन इंिडया’ िवजन को बढ़ावा देने तथा भारत को िवĵ के “िविनमाªण क¤ þ”  के 

Łप म¤ बढ़ावा देने के िलए िनÌनिलिखत उपाय िकए है:- 

(i) आÂमिनभªर पैकेजŌ, राÕůीय अवसंरचना पाइपलाइन (एनआईपी) तथा राÕůीय 

मþुीकरण पाइपलाइन (एनएमपी) के अंतगªत िनवेश के अवसर, इंिडया इंडिÖůयल ल§ड ब§क 

(आईआईएलबी), इंडिÖůयल पाकª  रेिटंग ÿणाली, (आईपीआरएस), राÕůीय एकल िवंडो 

ÿणाली (एनएसडÊÐयूएस) आिद का सॉÉट लॉÆच करना। 
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(ii) भारत कì ‘आÂमिनभªर’ बनने तथा भारत कì िविनमाªण ±मताओ ं को बढ़ाने कì 

पåरŀिĶ के मĥेनजर क¤ þीय बजट 2021-22 म¤ िविनमाªण के 14 ÿमुख ±ेýŌ के िलए उÂपादन 

संबĦ ÿोÂसाहन (पीएलआई) योजनाओ ंहेत ु1.97 लाख करोड़ Łपए के पåरÓयय कì घोषणा 

कì गई थी।  

(iii) भारत सरकार के सभी संबंिधत मýंालयŌ/िवभागŌ म¤ पåरयोजना िवकास ÿकोķŌ 

(पीडीसी) के łप म¤ िनवेशŌ को गित ÿदान करने के िलए एक संÖथागत ÿणाली Öथािपत कì 

गई है।  

FINANCIAL ASSISTANCE FOR DEVELOPMENT OF TECHNOLOGY AT 

PANCHAYAT LEVEL 

316. DR. ALOK KUMAR SUMAN: 

Will the Minister of PANCHAYATI RAJ be pleased to State: 

 

(a) whether it is a fact that the Government has increased the financial 

assistance to State of Bihar for development of the technology at 

panchayat levels especially for district Gopalganj;  

(b) if so, the total amount provided for deployment of technology at panchayat 

levels and total amount yet to be provided; 

(c) whether the Government is integrating with computers linking with 

panchayats and Central Ministries for more development; 

(d) if so, the details thereof; and 

(e) the total amount spent in district Gopalganj of Bihar for technological 

development of panchayats? 
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THE MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL 

HUSBANDRY AND DAIRYING; AND MINISTER OF STATE IN THE MINISTRY 

OF PANCHAYATI RAJ (PROF. S. P.  SINGH BAGHEL): 

(a) to (e) Under Digital India Programme, the Ministry of Panchayati Raj is 

implementing e-Panchayat Mission Mode Project (MMP) within the Centrally 

Sponsored Scheme of Revamped Rashtriya Gram Swaraj Abhiyan in all the 

States/ UTs. Ministry has launched eGramSwaraj, an accounting application to 

simplify Panchayat work like planning, accounting, and budgeting, as well as 

other online applications for Panchayats like Auditonline application, Meri 

Panchayat App, Panchayat Nirnay App, Training Management Portal, etc. for 

better Governance at the grassroots. Ministry has also integrated 

eGramSwaraj with Public Financial Management System (PFMS) for enabling 

the Gram Panchayats (GPs) to make real-time payments to vendors/service 

providers.  

Under the revamped Rashtriya Gram Swaraj Abhiyan (RGSA) scheme 

approved for implementation from 01.04.2022 to 31.03.2026, financial support 

is being provided at limited scale for procurement of computers to States/UTs 

with focus on North East. Funds are released to State/UT and not to the District. 

During the current FY i.e. 2024-25, an amount of Rs. 1.335 cr. had been 

approved for procurement of 267 computers for the Gram Panchayats of Bihar. 

Further, as a special intervention procurement of additional 2000 computers 

amounting to Rs.15.60 cr. has also been approved by the Ministry during the 

current financial year.  
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The online applications developed under the e-MMP projects are aimed 

at digital Governance at the grassroots and integrating the Panchayats with the 

other Institutions including the Central Ministries/State Government 

Departments.   

Under the Project, no funds are not directly released to the States/UTs. 

Funds are released to the NIC for development/ maintenance of the 

software/online-applications/App developed under e-Panchayat Project. The 

year wise annual expenditure on E-Panchayat Mission Mode Project is given 

in the enclosed  Statement. 

STATEMENT  

Details of annual expenditure on E-Panchayat Mission Mode Project 

(Rs. in Crore) 

Financial 

Year 

Budgeted 

estimates (B.E) 

Revised Estimates 

(R.E) 

Actual 

Expenditure 

2020-21 20 17.82 17.79 

2021-22 20 11.71 11.71 

2022-23 20 15 15 

2023-24 20 16.28 16.03 

2024-25 90.17 34 9.75 * 

 *As on January 2025 
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EXPORT FROM SEZs 

317. SHRI ESWARASAMY K.:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a) whether a large number of export panels have stated that Special 

Economic Zones (SEZs) export only less per cent of their production and if so, 

the details thereof; 

(b) whether the Government has obtained any specific report on the average 

and specific exports from SEZs during the last three years and the current year; 

(c) the details of specific penalties have been levied against SEZs who have 

failed to meet the stipulated targets; 

(d) whether it is a fact that failed SEZs have not been identified; and 

(e) the details of steps proposed to identify and declare as ‘failed SEZs’, 

targeting managements who have not utilized the land for stated objectives? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) and (b) Exports from the Special Economic Zones (SEZs) during the last 

three years from the SEZs are as under:-                                       

Years Total Exports*  

(Rs. in crore) 

DTA Sale 

(Rs. in 

crore) 

Total 

Production 

(Rs. in crore) 

% of total 

exports of total 

production 
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2021-2022 
               

10,18,148 
3,27,642 13,45,790 76%

2022-2023 12,92,533 2,49,761 15,42,294 84%

2023-2024 13,86,617 2,72,742 16,59,359 84%

 *Including deemed exports. 

(c) to (e) Presently, 370 SEZs are notified in the country, including 7 Central 

Government and 12 State Government/Private Sector SEZs set up prior to the 

enactment of SEZ Act, 2005, out of which 278 SEZs are operational. Among 

operational SEZs, 168 are IT/ITES and the remaining 110 are Multi-Sector 

SEZs.  As per Rule 54 of the SEZs Rules, 2006, the performance of the SEZ 

units is monitored as per the guidelines prescribed under SEZ law. The 

performance of the operational Special Economic Zones (SEZs) in the country 

is assessed regularly in accordance with the provisions of SEZ law by the 

respective Development Commissioners and appropriate action is taken from 

time to time. 

 

Role of PACS 

318. SHRIMATI D. K. ARUNA: 

        SHRI EATALA RAJENDER: 

        SHRI CHAMALA KIRAN KUMAR REDDY: 

Will the Minister of COOPERATION be pleased to state: 

(a)  whether the Government is in the process of making two lakh multi-

purpose PACS so that the traditional role of PACS could be expanded beyond 
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credit and input supply and also planning to set up 70,000 grain storage points 

across the country, with PACS potentially playing a key role as grain storage in 

rural areas; and 

(b)  if so, the details thereof and changes made/implemented till now along 

with funds sanctioned/spent till date in the country especially, Odisha, 

Karnataka, Telangana and Andhra Pradesh, State-wise? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 

(SHRI AMIT SHAH): 

(a) and (b): The Government on 15.02.2023, has approved the Plan for 

strengthening cooperative movement in the country and deepening its reach up 

to the grassroots through establishment of 2 lakh multipurpose PACS, Dairy and 

Fishery cooperative societies covering all the Panchayats/ villages in the 

country, through convergence of various existing GOI schemes, including 

National Programme for Dairy Development (NPDD), PM Matsya Sampada 

Yojana (PMMSY), etc. with the support of National Bank for Agricultural and 

Rural Development (NABARD), National Dairy Development Board (NDDB), 

National Fisheries Development Board (NFDB) and State/UT Governments.  

In order to ensure effective and timely implementation of the plan, Ministry 

of Cooperation in coordination with NABARD, NDDB and NFDB has launched a 

Standard Operating Procedure (Margdarshika) on 19.9.2024, indicating the 

targets and timelines for stakeholders concerned. Further, Joint Working 

Committees (JWC) at the district level have also been formed by States/ UTs to 

ensure timely execution of the plan at the grassroot level. 
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As per National Cooperative Database, till now 3,667 new multipurpose 

PACS, 8,294 dairy and 996 fishery cooperatives have been registered in the 

country since the launch of this initiative. 

In addition to the above, the Government on 31.05.2023, has also 

approved the “World’s Largest Grain Storage Plan in Cooperative Sector”, which 

has been rolled out as a Pilot Project. The Plan entails creation of various agri 

infrastructure at PACS level, including godowns, custom hiring center, 

processing units, Fair Price Shops, etc. through convergence of various existing 

schemes of the Government of India (GoI), such as, Agriculture Infrastructure 

Fund (AIF), Agricultural Marketing Infrastructure Scheme (AMI), Sub Mission on 

Agricultural Mechanization (SMAM) Pradhan Mantri Formalization of Micro Food 

Processing Enterprises Scheme (PMFME), etc. Under the Pilot Project of the 

Plan, construction of godowns has been completed in 11 PACS of 11 States. 

These plans are being implemented by utilizing the existing budgetary 

outlays under various GoI schemes that are being converged at the level of these 

primary level cooperative societies, such as AIF, AMI, SMAM, NPDD, PMMSY 

etc. 

The State-wise details of new multipurpose PACS, Dairy and Fishery 

cooperative societies formed are given in the enclosed Statement. 

STATEMENT 

Newly Registered Cooperatives 

State/UT PACS Dairy Fishery Total 
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ANDAMAN AND NICOBAR ISLANDS 1 1 7 9 

ANDHRA PRADESH 0 896 1 897 

ARUNACHAL PRADESH 12 9 12 33 

ASSAM 59 233 29 321 

BIHAR 25 283 0 308 

CHHATTISGARH 0 136 195 331 

GOA 12 0 0 12 

GUJARAT 291 435 7 733 

HARYANA 2 43 5 50 

HIMACHAL PRADESH 57 350 4 411 

JAMMU AND KASHMIR 84 1005 29 1118 

JHARKHAND 44 131 73 248 

KARNATAKA 128 453 17 598 

LADAKH 0 3 1 4 

LAKSHADWEEP 0 0 7 7 

MADHYA PRADESH 16 443 154 613 

MAHARASHTRA 148 668 73 889 
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MANIPUR 68 17 10 95 

MEGHALAYA 193 12 1 206 

MIZORAM 25 2 2 29 

NAGALAND 12 0 2 14 

ODISHA 1535 0 0 1535 

PUDUCHERRY 2 2 3 7 

PUNJAB 0 80 0 80 

RAJASTHAN 760 1232 3 1995 

SIKKIM 23 34 0 57 

TAMIL NADU 21 478 21 520 

TELANGANA 0 15 67 82 

THE DADRA AND NAGAR HAVELI  

AND DAMAN AND DIU 

4 0 1 5 

TRIPURA 38 0 2 40 

UTTAR PRADESH 94 1181 189 1464 

UTTARAKHAND 0 66 81 147 

WEST BENGAL 13 86 0 99 
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Total 3,667 8,294 996 12,957 

 

 

नशे कì लत 

319. ®ी चंदन चौहान: 

®ी सतपाल āĺचारी:   

³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार ने नशे कì लत से ÿभािवत यवुाओ ंके िलए पनुवाªस और परामशª सेवाओ ंकì 

उपलÊधता सुिनिĲत कì है; 

(ख) यिद हां, तो सÌपूणª देश म¤ राºयवार और िजलावार ऐसे िकतने क¤ þ ह§;  

(ग) ³या इन सेवाओ ंकì गणुव°ा और ÿभावकाåरता कì िनयिमत łप से िनगरानी कì जाती है; 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ड.) िवगत पांच वषŎ के दौरान नशीली दवाओ ंके सेवन के कारण हòई मौतŌ का Êयौरा ³या है और 

³या सरकार ने इस नकुसान के उपशमन हेतु कोई कदम उठाए ह§; 

(च) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§; 

(छ) ³या सरकार का हåरयाणा के सोनीपत लोक सभा िनवाªचन ±ेý म¤ ऐसे नए केÆþ Öथािपत 

करने का िवचार है; 

(ज) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(झ) ³या इन सेवाओ ंकì गणुव°ा और ÿभावकाåरता कì िनयिमत łप से िनगरानी कì जा रही 

ह;ै और  

(ञ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक Æयाय 

और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी.एल. वमाª): 
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(क) और (ख): सामािजक Æयाय और अिधकाåरता िवभाग के समथªन से दशे भर म¤ चलाए जा रहे 

नशामिुĉ/परामशª केÆþŌ कì राºयवार, िजलावार सं́ या का Êयौरा संलµन  िववरण  म¤ िदया गया है। 

(ग) और  (घ):  इन सेवाओ ंकì गुणव°ा और ÿभावकाåरता कì िनगरानी के िलए उठाए गए कदम 

इस ÿकार ह§: 

i. सामािजक Æयाय और अिधकाåरता िवभाग से अनुदान सहायता ÿाĮ करने वाले सभी गैर-सरकारी 

संगठनŌ (एनजीओ) को नीित आयोग के दपªण पोटªल पर पंजीकृत होना आवÔयक है। 

ii. पारदिशªता सिुनिĲत करने के िलए, अनदुान सहायता जारी करने के िलए ई-अनदुान पोटªल के 

माÅयम से गैर-सरकारी संगठनŌ के केवल ऑनलाइन ÿÖतावŌ पर िवचार िकया जाता है। चाटªडª 

एकाउंट¤ट Ĭारा िविधवत सÂयािपत लेखा-परीि±त Ö टेटमÆे ट और िपछले वषª म¤ जारी अनुदानŌ के 

उपयोग ÿमाण-पý ÿाĮ होने पर ही कायाªÆवयन एज¤िसयŌ को आवतê अनदुान जारी िकए जाते ह§। 

iii. योजना के कायाªÆवयन कì िनगरानी के िलए, िवभाग ने एक पåरयोजना िनगरानी इकाई (पीएमयू) 

कì Öथापना कì है, जो समय-समय पर आकिÖमक औचक िनरी±ण के माÅयम स ेक¤ þŌ का िनरी±ण 

करती है। िनरी±ण åरपोटª  के आधार पर अनुदान सहायता जारी कì जाती है और आवÔयक 

सधुाराÂमक कारªवाई कì जाती है। 

iv. नशा मिुĉ क¤ þŌ म¤ सीसीटीवी लगाना अिनवायª है।  

vi. गरै-सरकारी संगठनŌ को सावªजिनक िव°ीय ÿबंधन ÿणाली (पीएफएमएस) पर पंजीकृत होना 

चािहए तथा अपनी गितिविधयŌ का जनता के सम± सिøय ÿकटीकरण करने के उĥेÔय से Óयय के 

एडवांस अंतरण (ईएटी) मॉड्यूल का कायाªÆवयन करना चािहए। 

(ड.) और (च): सामािजक Æयाय और अिधकाåरता िवभाग Ĭारा ऐसा कोई डेटा नहé रखा जाता है। 
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(छ) और (ज): सामािजक Æयाय और अिधकाåरता िवभाग उन िजलŌ म¤ उपचार एवं पनुवाªस क¤ þ 

Öथािपत करता है, जहां पर िवभाग के सहयोग से कोई क¤ þ नहé चल रहा है। वतªमान म¤, हåरयाणा के 

सोनीपत िजले म¤, नशे के आदी लोगŌ के िलए 02 एकìकृत पुनवाªस क¤ þ (आईआरसीए) पहले से ही 

काम कर रहे ह§। 

(झ) और  (ञ): इन सेवाओ ंकì गुणव°ा और ÿभावकाåरता कì िनगरानी के िलए उठाए गए कदमŌ 

का िववरण ऊपर (ग) और (घ) म¤ िदया गया है। 

िववरण 

सामािजक Æयाय और अिधकाåरता िवभाग Ĭारा समिथªत देश भर म¤ नशामिुĉ/परामशª केÆþŌ 

कì राºयवार, िजलावार सं́ या का िववरण िनÌनानुसार है: 

ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 

1 आňं ÿदेश अनकापÐली 1 

2 आňं ÿदेश अनंतपुरम 1 

3 आňं ÿदेश अÆनमाया 1 

4 आňं ÿदेश िच°ूर 3 

5 आňं ÿदेश कडÈपा 1 

6 आňं ÿदेश पूवê गोदावरी 3 

7 आňं ÿदेश एलŁु 1 

8 आňं ÿदेश काकìनाडा 1 

9 आňं ÿदेश कृÕण 3 

10 आňं ÿदेश कुरनूल 1 

11 आňं ÿदेश नÐेलोर 1 
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12 आňं ÿदेश पलनाडू  1 

13 आňं ÿदेश पावªतीपुरम माÆयम 1 

14 आňं ÿदेश ÿकाशम 3 

15 आňं ÿदेश ®ी सÂयसाई ं 1 

16 आňं ÿदेश िवशाखापĘनम 4 

17 आňं ÿदेश िवजयनगरम 1 

18 आňं ÿदेश पिĲम गोदावरी 3 

19 अŁणाचल ÿदेश चांगलांग 1 

20 अŁणाचल ÿदेश ितरप 1 

21 असम  बारपेटा 1 

22 असम  िबĵनाथ 1 

23 असम  बŌगईगांव 1 

24 असम  कछार 2 

25 असम  िचराग 1 

26 असम  दारंग मंगलदाई 1 

27 असम  धुबरी 1 

28 असम  िडāूगढ़ 2 

29 असम  िदमाहासाओ 1 

ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 

30 असम  गोलपाड़ा 1 

31 असम  हैलाकांडी 2 
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32 असम  होजाई 2 

33 असम  जोरहाट 1 

34 असम  कामłप 1 

35 असम  कामłप महानगर 4 

36 असम  करीमगंज 1 

37 असम  लखीमपरु 2 

38 असम  मारीगांव 1 

39 असम  नगांव 1 

40 असम  िशवसागर 1 

41 असम  सोिनतपुर 1 

42 असम  दि±ण सलमारा मनकचार  1 

43 असम  ितनसिुकया 1 

44 िबहार  बांका 1 

45 िबहार  भागलपरु 1 

46 िबहार  दरभंगा 1 

47 िबहार  कैमूर (भभआु) 1 

48 िबहार  मधबुनी 1 

49 िबहार  पिĲम चंपारण 1 

50 िबहार  पटना 3 

51 िबहार  समÖतीपुर 1 

52 िबहार  शेखपुरा 1 

53 िबहार  वैशाली 1 
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54 चंडीगढ़ चंडीगढ़ 2 

55 चंडीगढ़ िबलासपरु 1 

56 चंडीगढ़ दगुª 2 

57 चंडीगढ़ रायपुर 3 

58 
 

दमन और दीव, दादरा और नगर 

हवेली 
दमन 1 

59 
दमन और दीव, दादरा और नगर 

हवेली 

दीव 
1 

60 िदÐली  सÆेůल  2 

61 िदÐली  पूवª 2 

62 िदÐली  नई िदÐली 1 

63 िदÐली  उ°र 1 

64 िदÐली  उ°र पूवª 4 

65 िदÐली  शाहदरा 1 

ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 

66 िदÐली  दि±ण 4 

67 िदÐली  दि±ण पूवª िदÐली 2 

68 िदÐली  दि±ण पिĲम 5 

69 िदÐली  पिĲम 2 

70 गोवा  उ°र गोवा 1 

71 गोवा दि±ण गोवा 1 
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72 गजुरात  अहमदाबाद 5 

73 गजुरात  बनासकांठा 1 

74 गजुरात  भावनगर 1 

75 गजुरात  िगर सोमनाथ 1 

76 गजुरात  खेड़ा 1 

77 गजुरात  महेसाणा 2 

78 गजुरात  राजकोट 1 

79 गजुरात  सूरत 3 

80 गजुरात  वडोदरा 1 

81 हåरयाणा  फरीदाबाद 1 

82 हåरयाणा  िहसार 1 

83 हåरयाणा  झºजर 1 

84 हåरयाणा  मह¤þगढ़ 1 

85 हåरयाणा  रेवाड़ी 1 

86 हåरयाणा  रोहतक 1 

87 हåरयाणा  िसरसा 3 

88 हåरयाणा  सोनीपत 2 

89 िहमाचल ÿदेश  हमीरपरु 1 

90 िहमाचल ÿदेश  कांगड़ा 1 

91 िहमाचल ÿदेश  कुÐलू 1 

92 िहमाचल ÿदेश  िशमला 1 

93 िहमाचल ÿदेश  ऊना 1 
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94 जÌमू और कÔमीर  बांदीपुरा 1 

95 जÌमू और कÔमीर  बडगाम 1 

96 जÌमू और कÔमीर  जÌमू 3 

97 जÌमू और कÔमीर  कुलगाम 1 

98 जÌमू और कÔमीर  कुपवाड़ा 1 

99 जÌमू और कÔमीर  पलुवामा 1 

100 जÌमू और कÔमीर  राजौरी 1 

101 जÌमू और कÔमीर  सांबा 1 

102 जÌमू और कÔमीर  ®ीनगर 2 

ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 

103 झारखंड  देवघर 1 

104 झारखंड  धनबाद 1 

105 झारखंड  हजारीबाग 1 

106 झारखंड  कंुती 1 

107 झारखंड  लातेहार 1 

108 झारखंड  सरायकेला और खरसावा ं 1 

109 कनाªटक  बागलकोट 1 

110 कनाªटक  ब¤गलŁु úामीण 1 

111 कनाªटक  ब¤गलŁु शहरी 3 

112 कनाªटक  बेलगाम 1 

113 कनाªटक  बÐेलारी 1 



04.02.2025  534 

 
114 कनाªटक  चामराजनगर 1 

115 कनाªटक  िचक बÐलापुर 1 

116 कनाªटक  िचकमंगलूर 1 

117 कनाªटक  िचýदगुª  1 

118 कनाªटक  दि±ण कÆनड़ 3 

119 कनाªटक  दावणगेर े 1 

120 कनाªटक  धारवाड़ 1 

121 कनाªटक  गडग 1 

122 कनाªटक  हसन 1 

123 कनाªटक  हावेरी 2 

124 कनाªटक  कोडागू 1 

125 कनाªटक  कोलार 1 

126 कनाªटक  कोÈपल 2 

127 कनाªटक  मंड्या 3 

128 कनाªटक  मैसूर 1 

129 कनाªटक  रामनगरम 1 

130 कनाªटक  िशमोगा 2 

131 कनाªटक  तुमकुर 1 

132 कनाªटक  उडुपी 1 

133 कनाªटक  उ°र कÆनड़ 1 

134 कनाªटक  िवजयपरुा 1 

135 कनाªटक  यादिगरी 1 
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136 केरल  अलाÈपझुा 2 

137 केरल  एनाªकुलम 3 

138 केरल  कÆनूर 1 

139 केरल  कोÐलम 1 

ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 

140 केरल  कोĘायम 3 

141 केरल  कोिझकोड 2 

142 केरल  पथानामिथĘा 1 

143 केरल  ितŁवनंतपरुम 5 

144 केरल  िýशूर 2 

145 लĥाख  कारिगल 1 

146 लĥाख लेह 1 

147 मÅय ÿदेश  आगर मालवा 1 

148 मÅय ÿदेश  बालाघाट 1 

149 मÅय ÿदेश  िभंड 1 

150 मÅय ÿदेश  भोपाल 2 

151 मÅय ÿदेश  िछंदवाड़ा 1 

152 मÅय ÿदेश  दितया 1 

153 मÅय ÿदेश  िडंडोरी 1 

154 मÅय ÿदेश  गनुा 1 

155 मÅय ÿदेश  µवािलयर 2 
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156 मÅय ÿदेश  इंदौर 4 

157 मÅय ÿदेश  जबलपरु 4 

158 मÅय ÿदेश  खंडवा (पूवê िनमाड़) 1 

159 मÅय ÿदेश  मुरनैा 1 

160 मÅय ÿदेश  नमªदापरुम 1 

161 मÅय ÿदेश  नरिसंहपुर 1 

162 मÅय ÿदेश  नीमच 1 

163 मÅय ÿदेश  पÆना 1 

164 मÅय ÿदेश  रायसेन 1 

165 मÅय ÿदेश  रीवा 2 

166 मÅय ÿदेश  सागर 1 

167 मÅय ÿदेश  सतना 1 

168 मÅय ÿदेश  सीहोर 1 

169 मÅय ÿदेश  िसवनी 1 

170 मÅय ÿदेश  शाजापुर 1 

171 मÅय ÿदेश  िविदशा 1 

172 महाराÕů  अहमदनगर 1 

173 महाराÕů  अकोला 2 

174 महाराÕů  अमरावती 3 

175 महाराÕů  बीड 1 

176 महाराÕů  भंडारा 2 
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ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 

177 महाराÕů  बलुढाना 1 

178 महाराÕů  चþंपरु 2 

179 महाराÕů  धारािशव 1 

180 महाराÕů  उÖमानाबाद 3 

181 महाराÕů  धुल े 1 

182 महाराÕů  गडिचरोली 2 

183 महाराÕů  िहंगोली 1 

184 महाराÕů  जलगांव 2 

185 महाराÕů  जलना 1 

186 महाराÕů  कोÐहापुर 2 

187 महाराÕů  लातूर 3 

188 महाराÕů  नागपरु 2 

189 महाराÕů  नांदेड़ 2 

190 महाराÕů  नंदरुबार 1 

191 महाराÕů  नािसक 1 

192 महाराÕů  उÖमानाबाद 1 

193 महाराÕů  पालघर  1 

194 महाराÕů  परभनी 1 

195 महाराÕů  पणु े 1 

196 महाराÕů  रायगढ़ 1 
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197 महाराÕů  रÂनािगåर 1 

198 महाराÕů  सांगली 1 

199 महाराÕů  सतारा 1 

200 महाराÕů  सोलापरु 2 

201 महाराÕů  थाइन 1 

202 महाराÕů  वधाª 1 

203 महाराÕů  वािशम 3 

204 महाराÕů  यवतमाल 1 

205 मिणपुर  िबĳपुरु 2 

206 मिणपुर चंदेल 1 

207 मिणपुर छुरछंदपरु 4 

208 मिणपुर इंफाल पूवª 3 

209 मिणपुर इंफाल पिĲम 8 

210 मिणपुर िजरीबाम 1 

211 मिणपुर काकिचंग 2 

212 मिणपुर कामजŌग 1 

213 मिणपुर कांगपोकपी 2 

ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 

214 मिणपुर फेरजाल  1 

215 मिणपुर सेनापित 1 

216 मिणपुर ट¤µनौपाल 1 
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217 मिणपुर थौबल 5 

218 मिणपुर उखłल 2 

219 मेघालय   पूवê खासी िहÐस 2 

220 मेघालय   पिĲम ज§ितया िहÐस 1 

221 िमजोरम  आइजोल 7 

222 िमजोरम  चÌफाई 2 

223 िमजोरम  कोलािसब 1 

224 िमजोरम  लुंगलेई 1 

225 िमजोरम  सैहा 1 

226 िमजोरम  सेरिछप 1 

227 नागाल§ड  दीमापरु 2 

228 नागाल§ड  कोिहमा 3 

229 नागाल§ड  लŌगल¤ग 1 

230 नागाल§ड  मोकोकचुंग 1 

231 नागाल§ड  सोम 1 

232 नागाल§ड  फ़ेक 1 

233 नागाल§ड  ÂसेिमÆय ु 1 

234 नागाल§ड  तुएनसांग 1 

235 नागाल§ड  वोखा 1 

236 ओिडशा  अंगुल 3 

237 ओिडशा  बलांगीर 1 

238 ओिडशा  बालĵेर 1 
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239 ओिडशा  बारगढ़ 1 

240 ओिडशा  बौध 2 

241 ओिडशा  भþक 1 

242 ओिडशा  कटक 5 

243 ओिडशा  देबगढ़ 1 

244 ओिडशा  ढ¤कनाल 2 

245 ओिडशा  गजपित 1 

246 ओिडशा  गंजम 2 

247 ओिडशा  जगतिसंहपुर 1 

248 ओिडशा  जाजापरु 1 

249 ओिडशा  झारसुगुडा 1 

250 ओिडशा  कालाहांडी 1 

ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 

251 ओिडशा  कंधमाल 2 

252 ओिडशा  क¤ दझुर 1 

253 ओिडशा  खोरधा 5 

254 ओिडशा  कोरापटु 1 

255 ओिडशा  मÐकानिगरी 1 

256 ओिडशा  मयूरभंज 1 

257 ओिडशा  नबरगंापरु 1 

258 ओिडशा  नयागढ़ 1 
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259 ओिडशा  नुआपाड़ा 2 

260 ओिडशा  परुी 5 

261 ओिडशा  रायगढ़ 2 

262 ओिडशा  संबलपरु 1 

263 ओिडशा  सबुरनपरु 2 

264 ओिडशा  सुंदरगढ़ 1 

265 पदुचुेरी  कराईकल 1 

266 पदुचुेरी पदुचुेरी 2 

267 पंजाब  गरुदासपरु 2 

268 पंजाब  लिुधयाना 3 

269 पंजाब  मोगा 1 

270 पंजाब  मोहाली 1 

271 पंजाब  पिटयाला 1 

272 पंजाब  संगłर  1 

273 पंजाब  शहीद भगत िसंह नगर 1 

274 राजÖथान  बांसवाड़ा 1 

275 राजÖथान  बारां 2 

276 राजÖथान  भरतपरु 1 

277 राजÖथान  बीकानेर 2 

278 राजÖथान  बूंदी 1 

279 राजÖथान  िचतौड़गढ़ 1 

280 राजÖथान  दौसा 2 
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281 राजÖथान  डूंगरपरु 1 

282 राजÖथान  गंगानगर 5 

283 राजÖथान  हनुमानगढ़ 1 

284 राजÖथान  जयपरु 1 

285 राजÖथान  जैसलमेर 3 

286 राजÖथान  जालोर 1 

287 राजÖथान  झालावाड़ 1 

ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 

288 राजÖथान  जोधपरु 1 

289 राजÖथान  करौली 1 

290 राजÖथान  कोटा 3 

291 राजÖथान  पाली 1 

292 राजÖथान  ÿतापगढ़ 1 

293 राजÖथान  राजसमंद 1 

294 राजÖथान  सवाई माधोपुर 2 

295 राजÖथान  िसरोही 1 

296 राजÖथान  उदयपुर 1 

297 िसि³कम  पूवª 1 

298 िसि³कम दि±ण 1 

299 तिमलनाडु  अåरयालूर 1 

300 तिमलनाडु  च¤गलपĘó 1 
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301 तिमलनाडु  चÆेनई 1 

302 तिमलनाडु  कोयंबटूर 1 

303 तिमलनाडु  कुड्डालोर 1 

304 तिमलनाडु  धमªपरुी 1 

305 तिमलनाडु  िडंडीगलु 1 

306 तिमलनाडु  इरोड 1 

307 
तिमलनाडु  किÆनयाकुमारी (मु́ यालय: 

नागरकोली) 
1 

308 तिमलनाडु  मदरु ै 1 

309 तिमलनाडु  माइलादýुयी 1 

310 तिमलनाडु  नागपåĘनम 2 

311 तिमलनाडु  नम³कल 1 

312 
तिमलनाडु  नीलिगरी (मु́ यालय: 

उधगामा 
1 

313 तिमलनाडु  पेरÌबलूर 1 

314 तिमलनाडु  रामनाथपरुम 1 

315 तिमलनाडु  सलेम 1 

316 तिमलनाडु  िशवगंगा 1 

317 तिमलनाडु  तंजावरु 1 

318 तिमलनाडु  थेनी 1 

319 तिमलनाडु  थूथुकुडी  1 

320 तिमलनाडु  ितŁिचरापÐली 2 
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321 तिमलनाडु  ितŁनेलवेली 1 

322 तिमलनाडु  ितŁवÐलरु 1 

323 तिमलनाडु  ितŁवÆनामलाई 1 

ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 

324 तिमलनाडु  ितŁवŁर 1 

325 तिमलनाडु  वेÐलोर 1 

326 तिमलनाडु  िवÐलपुरुम 2 

327 तिमलनाडु  िवŁधुनगर 1 

328 तिमलनाडु  आिदलाबाद 1 

329 तेलंगाना  भþाþी कोठागडेुम 1 

330 तेलंगाना  हैदराबाद 2 

331 तेलंगाना  करीमनगर 1 

332 तेलंगाना  खÌमम 1 

333 तेलंगाना  मेडक 1 

334 तेलंगाना  मेडचला और मÐकाजिगरी 1 

335 तेलंगाना  नलगŌडा 1 

336 तेलंगाना  रंगारेड्डी 2 

337 तेलंगाना  िवकाराबाद 1 

338 तेलंगाना  वारगंल शहरी 1 

339 तेलंगाना  यदािþ भवुनािगरी 1 

340 िýपरुा  उ°री िýपरुा 1 
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341 िýपरुा पिĲम िýपरुा 1 

342 उ°र ÿदेश  आगरा 1 

343 उ°र ÿदेश  अंबेडकरनगर 1 

344 उ°र ÿदेश  बादँा 1 

345 उ°र ÿदेश  बाराबंकì 1 

346 उ°र ÿदेश  बरेली 1 

347 उ°र ÿदेश  बÖती 1 

348 उ°र ÿदेश  बलुÆदशहर 1 

349 उ°र ÿदेश  चंदौली 1 

350 उ°र ÿदेश  िचýकूट 1 

351 उ°र ÿदेश  इटावा 1 

352 उ°र ÿदेश  फ़तेहपुर 1 

353 उ°र ÿदेश  गािजयाबाद 2 

354 उ°र ÿदेश  गाजीपरु 1 

355 उ°र ÿदेश  गोरखपरु 3 

356 उ°र ÿदेश  हमीरपरु 1 

357 उ°र ÿदेश  हापुड 1 

358 उ°र ÿदेश  हरदोई 1 

359 उ°र ÿदेश  जालौन 1 

360 उ°र ÿदेश  झांसी 1 

ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 
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361 उ°र ÿदेश  कानपरु 1 

362 उ°र ÿदेश  कानपरु नगर 3 

363 उ°र ÿदेश  कौशांबी 1 

364 उ°र ÿदेश  लखीमपरु खीरी 1 

365 उ°र ÿदेश  लिलतपुर  1 

366 उ°र ÿदेश  लखनऊ 3 

367 उ°र ÿदेश  महोबा 1 

368 उ°र ÿदेश  मेरठ 2 

369 उ°र ÿदेश  मुरादाबाद 1 

370 उ°र ÿदेश  ÿयागराज 3 

371 उ°र ÿदेश  रायबरलेी 1 

372 उ°र ÿदेश  रामपरु 1 

373 उ°र ÿदेश  सहारनपरु 1 

374 उ°र ÿदेश  संतकबीरनगर 1 

375 उ°र ÿदेश  संत रिवदास नगर 1 

376 उ°र ÿदेश  शाहजहांपुर 1 

377 उ°र ÿदेश  शामली 1 

378 उ°र ÿदेश  ®ावÖती 1 

379 उ°र ÿदेश  सीतापरु 1 

380 उ°र ÿदेश  सोनभþ 1 

381 उ°र ÿदेश  वाराणसी 4 

382 उ°राखंड  बागेĵर 1 
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383 उ°राखंड  चमोली 1 

384 उ°राखंड  देहरादून 1 

385 उ°राखंड  हåरĬार 1 

386 उ°राखंड  नैनीताल 1 

387 उ°राखंड  िपथोरागढ़ 1 

388 उ°राखंड  ऊधम िसंह नगर 1 

389 पिĲम बंगाल  अलीपरुदार 1 

390 पिĲम बंगाल  बीरभूम 1 

391 पिĲम बंगाल  कूचिबहार 1 

392 पिĲम बंगाल  दािजªिलंग 1 

393 पिĲम बंगाल  पूवê मेिदनीपुर 1 

394 पिĲम बंगाल  हòगली 1 

395 पिĲम बंगाल  हावड़ा 2 

396 पिĲम बंगाल  जलपाईगड़ुी 1 

397 पिĲम बंगाल  कोलकाता 3 

ø.स.ं राºय िजला 
नशामुिĉ क¤ þŌ कì 

कुल सं́ या 

398 पिĲम बंगाल  नािदया 1 

399 पिĲम बंगाल  उ°र 24 परगना 2 

400 पिĲम बंगाल  पूवª बधªमान 1 

401 पिĲम बंगाल  पŁुिलया 1 

402 पिĲम बंगाल  दि±ण 24 परगना 1 
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403 पिĲम बंगाल  उ°र िदनाजपरु 1 

404 पिĲम बंगाल  पिĲम मेिदनीपरु 1 

 

 

SCHEME FOR INTEGRATED TEXTILE PARKS 

320. SHRI G.  LAKSHMINARAYANA: 

Will the Minister of TEXTILES be pleased to state : 

(a) the number of textile parks sanctioned/operational under the Scheme for 

Integrated Textile Parks (SITP) since its inception, State-wise and the current 

status of these parks;  

(b) the details of employment generated as compared to the set employment 

targets for each park under the scheme, park-wise;  

(c) whether there are any pending amounts to be recovered from cancelled or 

non-operational parks along with any applicable interest;  

(d) if so, the measures being taken in this direction and the timeline fixed to 

recover these amounts from the said parks; and  

(e) whether the Government is currently accepting proposals for the setting up 

of new textile parks or bringing in any new schemes related to textile park 

development and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND 

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA 

MARGHERITA): 
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(a) to (e): With a view to increasing investments, generating employment 

opportunities and boosting exports in the textile sector, the Ministry is 

implementing Scheme for Integrated Textile Park (SITP) to provide support for 

setting up textile parks with world-class, state-of-the-art infrastructure in textile 

hubs across the country. The scheme was in implementation upto 31.03.2021; 

however, the Scheme has now been subsumed under the umbrella Scheme of 

Textile Cluster Development Scheme (TCDS).  State-wise details of parks 

including details of employment generated are given in the enclosed  Statement.  

 As per scheme guidelines, the progress of parks is reviewed regularly by 

the designated Project Approval Committee (PAC) which is also the competent 

authority for cancellation of any park(s) which are non- performing or fail to 

adhere to stipulated guidelines. In case of cancelled parks, the share of 

government assistance released is ordered to be recovered along with 

applicable penal interest. An amount of Rs. 75.46 crore has been recovered so 

far from cancelled parks.  

To develop integrated large scale and modern industrial infrastructure 

facility for entire value-chain of the textile industry,   the Government has 

approved setting up of 7 (Seven) PM Mega Integrated Textile Region and 

Apparel (PM MITRA) Parks in Greenfield/Brownfield sites with scheme outlay of 

Rs. 4,445 crore for the period 2021-22 to 2027-28. The Government has finalised 

7 sites viz. Tamil Nadu (Virudhnagar), Telangana (Warangal), Gujarat (Navsari), 

Karnataka (Kalaburagi), Madhya Pradesh (Dhar), Uttar Pradesh (Lucknow) and 

Maharashtra (Amravati) for setting up PM MITRA Parks. 
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STATEMENT 

State-wise list of completed and under implementation parks including 

number of employment  

Sl. 
N
o. 

Name of the park State Project 
Cost 

(In Rs. 
Crore) 

GOI 
share 
appro
ved 
(In Rs. 
Crore) 

GoI 
share  
releas
ed (In 
Rs. 
Crore) 

Propos
ed 
Employ
ment 
(In 
numbe
rs) 

Employ
ment 
Generat
ed (In 
number
s) 

Current 
Status 

1 Brandix India 
Apparel City 
Private Limited  

Andhra 
Pradesh 

134.42 40.00 40.00 60,000 19,000 Completed 

2 Gujarat Eco 
Textile Park 
Limited, Surat 

Gujarat 128.75 40.00 40.00 9,000 10,370 Completed 

3 Mundra SEZ 
Textile & Apparel 
Park Limited 

Gujarat 103.53 40.00 40.00 3,077 810 Completed 

4 Fairdeal Textile 
Park Pvt. Ltd., 
Surat 

Gujarat 105.63 40.00 40.00 2,900 1,850 Completed 

5 Vraj Integrated 
Textile Park 
Limited , 
Ahmedabad 

Gujarat 105.4 40.00 40.00 4,500 4,350 Completed 

6 Sayana Textile 
Park Ltd.,Surat 

Gujarat 90.00 36.00 36.00 3,155 1,420 Completed 

7 Surat Super Yarn 
Park Limited, 
Surat 

Gujarat 104.76 40.00 40.00 1,000 0 Completed 

8 RJD Integrated 
Textile Park, Surat 

Gujarat 106.5 40.00 40.00 4,270 7,220 Completed 
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Sl. 
N
o. 

Name of the park State Project 
Cost 

(In Rs. 
Crore) 

GOI 
share 
appro
ved 
(In Rs. 
Crore) 

GoI 
share  
releas
ed (In 
Rs. 
Crore) 

Propos
ed 
Employ
ment 
(In 
numbe
rs) 

Employ
ment 
Generat
ed (In 
number
s) 

Current 
Status 

9 Amitara Green 
High Tech Textile 
Park Pvt Ltd. 

Gujarat 103.4 40.00 40.00 2,580 1,360 Completed 

10 Doddabalapur 
Integrated Textile 
Park 

Karnatak
a 

80.25 32.01 32.01 2,000 550 Completed 

11 Metro Hi-Tech 
Cooperative Park 
Limited 

Maharas
htra 

100.80 40.00 40.00 6,500 2,024 Completed 

12 Baramati Hi Tech 
Textile Park 
Limited 

Maharas
htra 

108.52 40.00 40.00 5,000 3,000 Completed 

13 Deesan 
Infrastructure,  
Pvt Ltd. 

Maharas
htra 

103.12 40.00 40.00 1,500 1,700 Completed 

14 Islampur 
Integrated Textile 
Park Pvt Ltd. 

Maharas
htra 

102.39 40.00 40.00 10,000 1,645 Completed 

15 Latur Integrated 
Textile Park Pvt 
Ltd 

Maharas
htra 

102.61 40.00 40.00 10,000 0 Completed 

16 Asmeeta 
Infratech Pvt Ltd  

Maharas
htra 

277.69 40.00 40.00 9,565 17.300 Completed 

17 Pride India 
cooperative 
Textile park 
Limited 

Maharas
htra 

58.19 20.95 20.95 12,500 8,525 Completed 

18 Hinganghat 
Textile Park 

Maharas
htra 

108.38 40.00 40.00 1,015 1,022 Completed 
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Sl. 
N
o. 

Name of the park State Project 
Cost 

(In Rs. 
Crore) 

GOI 
share 
appro
ved 
(In Rs. 
Crore) 

GoI 
share  
releas
ed (In 
Rs. 
Crore) 

Propos
ed 
Employ
ment 
(In 
numbe
rs) 

Employ
ment 
Generat
ed (In 
number
s) 

Current 
Status 

19 Lotus Integrated 
Tex Park 

Punjab 108.52 40.00 40.00 2,400 1,500 Completed 

20 Rhythm Textile & 
Apparel Park Ltd 

Punjab 91.40 36.56 36.00 8,000 1,875 Completed  

21 Ludhiana 
Integrated Textile 
Park Ltd 

Punjab 116.19 40.00 36.00 20,000 2,790 Completed  

22 Next Gen Textile 
Park Pvt Ltd , Pali 

Rajastha
n 

101.40 40.00 40.00 9,450 4,910 Completed 

23 Kishangarh Hi-
Tech Textile 
Weaving Park Ltd 

Rajastha
n 

110.58 40.00 36.00 2,175 812 Completed  

24 Jaipur Integrated 
Texcraft Park Pvt 
Ltd 

Rajastha
n 

60.15 24.06 24.06 4,400 500 Completed 

25 Palladam Hi-Tech 
Weaving park, 
Palladam 

Tamilna
du 

55.42 22.17 22.17 2,500 2,650 Completed 

26 Komarapalayam 
Hi-Tech Weaving 
Park  

Tamilna
du 

31.33 12.53 12.54 1,500 853 Completed 

27 Karur Integrated 
Textile Park, 
Karur Park 

Tamilna
du 

116.1 40.00 40.00 3,000 5,000 Completed 

28 Madurai 
Integrated Textile 
Park Ltd 

Tamilna
du 

87.30 34.92 31.43 2,500 2,551 Completed 

29 Pochampally 
Handloom Park 
Limited 

Telangan
a 

34.00 13.60 13.60 5,550 350 Completed 



04.02.2025  553 

 
Sl. 
N
o. 

Name of the park State Project 
Cost 

(In Rs. 
Crore) 

GOI 
share 
appro
ved 
(In Rs. 
Crore) 

GoI 
share  
releas
ed (In 
Rs. 
Crore) 

Propos
ed 
Employ
ment 
(In 
numbe
rs) 

Employ
ment 
Generat
ed (In 
number
s) 

Current 
Status 

30 Himachal Textile 
Park 

Himacha
l 

96.9 38.76 34.88 2,200 1,456 Completed  

31 Hindupur Vyapar 
Apparel Park 
Limited  

Andhra 
Pradesh 

102.27 40.00 24.00 10,275 500 Under 
implement
ation  

32 Tarakeshwara 
Textile Park 

Andhra 
Pradesh 

103.44 40.00 20.00 2,199 465 Under 
implement
ation  

33 Guntur Textile 
Park, Guntur 

Andhra 
Pradesh 

105.12 40.00 30.00 2,960 640 Under 
implement
ation  

34 Prag Jyoti Textile 
Park, Darrang 

Assam 47.25 40.00 20.00 2,603 0 Under 
implement
ation  

35 Kejriwal 
Integrated Textile 
Park 

Gujarat 105.79 40.00 36.00 4,454 1,982 Under 
implement
ation  

36 Palsana ITP Park, 
Surat 

Gujarat 103.36 40.00 30.00 4,205 326 Under 
implement
ation  

37 Ichhapore Textile 
Park, Surat 

Gujarat 104.65 40.00 20.00 1,955 80 Under 
implement
ation  

38 Karanj Integrated 
Textile Park 

Gujarat 104.95 40.00 20.00 885 839 Under 
implement
ation  

39 Shahlon Textile 
Park 

Gujarat 103.93 40.00 10.00 1,865 110 Under 
implement
ation  
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Sl. 
N
o. 

Name of the park State Project 
Cost 

(In Rs. 
Crore) 

GOI 
share 
appro
ved 
(In Rs. 
Crore) 

GoI 
share  
releas
ed (In 
Rs. 
Crore) 

Propos
ed 
Employ
ment 
(In 
numbe
rs) 

Employ
ment 
Generat
ed (In 
number
s) 

Current 
Status 

40 J&K Textile Park,  
Kathua 

Jammu 
& 
Kashmir 

44.11 39.70 35.73 2,508 45 Under 
implement
ation 

41 Purna Global 
Textiles Park  

Maharas
htra 

107.29 40.00 22.03 2,000 1,108 Under 
implement
ation  

42 Kalappana Awade 
Textile Park 

Maharas
htra 

76.31 30.52 27.47 890 2,923 Under 
implement
ation  

43 Satyaraj 
Integrated Textile 
Park 

Maharas
htra 

104.49 40.00 35.00 2,541 1,732 Under 
implement
ation  

44 Sri Ganesh Textile 
Park 

Maharas
htra 

104.03 40.00 15.00 1,044 35 Under 
implement
ation 

45 Perarignar Anna 
Handloom Silk 
Park 

Tamilna
du 

82.56 33.02 9.91 7,000 812 Under 
implement
ation  

46 Pallavada Textile 
Park 

Tamilna
du 

106.58 40.00 10.00 6,500 825 Under 
implement
ation  

47 The Great Indian 
Linen & Textile  

Tamilna
du 

104.29 40.00 12.00 7,500 170 Under 
implement
ation  

48 White Gold 
Textile Park 

Telangan
a 

90.24 36.09 32.48 3,500 675 Under 
implement
ation  

49 EIGMEF Apparel 
Park Ltd. 

West 
Bengal 

107.55 40.00 31.61 7,600 0 Under 
implement
ation  
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             * in respect of under implementation parks, actual employment 

will be confirmed once parks got completed.  

 

 

PRODUCTION INLAND AQUACULTURE 

321. DR. RANI SRIKUMAR:  

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING 

be pleased to state: 

(a) the details of inland aquaculture production in the country, State-wise, during 

the last five years including Tamil Nadu;  

(b) whether the Government has introduced any advancements or new 

technologies for enhancing inland aquaculture production, and if so, the details 

thereof;  

(c) the measures have been taken by the Government to ensure that these 

technologies are accessible and affordable to fish farmers, especially in States 

like Tamil Nadu; and  

(d) whether the Government is providing any subsidies or financial assistance 

for the adoption of these technologies and if so, the details thereof? 

Sl. 
N
o. 

Name of the park State Project 
Cost 

(In Rs. 
Crore) 

GOI 
share 
appro
ved 
(In Rs. 
Crore) 

GoI 
share  
releas
ed (In 
Rs. 
Crore) 

Propos
ed 
Employ
ment 
(In 
numbe
rs) 

Employ
ment 
Generat
ed (In 
number
s) 

Current 
Status 

50 West Bengal 
Hosiery Textile 
Park, Howrah 

West 
Bengal 

70.14 28.06 25.25 15,000 1,970 Under 
implement
ation  
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THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS 

LALAN SINGH): 

(a):The details of inland fish production with aquaculture in the country, State-

wise, during the last five years including Tamil Nadu is given in the enclosed  

Statement.  

(b): Department of Fisheries (DoF), Ministry of Fisheries, Animal Husbandry & 

Dairying, Government of India is implementing a flagship scheme namely 

“Pradhan Mantri Matsya Sampada Yojana (PMMSY)” with highest ever 

investment of ₹20050 crore in fisheries sector for a period of 5 years with effect 

from the financial year     2020-21 in all the States/UTs to address critical gaps 

in fish production, productivity, quality, technology, post-harvest infrastructure 

and management, modernization and strengthening of value chain, reduction of 

post-harvest losses, traceability etc. in inland aquaculture. PMMSY, inter-alia, 

has supported projects with total outlay of  ₹5259.85 Crore in the areas of 

infusion & adoption of new technologies such as Recirculatory Aquaculture 

System (RAS), biofloc, cage culture in reservoirs, Integrated Multi-tropic 

Aquaculture (IMTA), raceways, aquaponics, pen culture etc. 

 (c): To ensure that the new and latest technologies are accessible and 

affordable, the Government of India has supported 3028 training and capacity 

building programme involving 3,02,315 fishers, fish farmers and other 

stakeholders in all States/UTs including Tamil Nadu under PMMSY since 2020-

21.  
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(d): Under PMMSY, the government financial assistance for various beneficiary 

oriented components and activities is provided to fishers, fish farmers & other 

eligible beneficiaries under Centrally sponsored component of PMMSY up to 

40% of the unit/project cost for General category and 60% for SC/ST/Women 

category beneficiaries. In addition, concession finance with interest subvention 

up to 3% is also supported for creation and strengthening of fisheries 

infrastructure including latest fish production technologies under Fisheries and 

Aquaculture Infrastructure Development Fund. Besides, to facilitate access to 

institutional credit by fishers and fish farmers, Kisan Credit Card (KCC) facility 

has also been extended to fisheries sector since  2018-19. Till date, 4,50,799 

KCC have been sanctioned to fishers and fish farmers. 

STATEMENT 

State/UT-wise details of the Inland Fish Production in the country 

(in lakhs Tonnes) 

S. 

No. 
States/UTs 

2019-

20 

2020-

21 

2021-

22 

2022-

23 
2023-24 

1 Andhra Pradesh 36.10 40.70 42.19 45.06 45.58 

2 
Arunachal 

Pradesh 
0.05 0.05 0.05 0.09 0.09 

3 Assam 3.73 3.93 4.17 4.43 4.99 

4 Bihar 6.41 6.83 7.62 8.46 8.73 

5 Chhattisgarh 5.72 5.77 5.91 6.52 7.81 
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6 Goa 0.04 0.05 0.05 0.06 0.09 

7 Gujarat 1.58 1.57 1.86 1.94 2.03 

8 Haryana 1.91 2.03 2.08 2.12 2.15 

9 
Himachal 

Pradesh 
0.14 0.15 0.16 0.17 0.18 

10 Jharkhand 2.23 2.38 2.57 2.80 3.11 

11 Karnataka 2.29 2.61 4.85 4.95 4.02 

12 Kerala 2.05 2.24 2.25 2.30 2.51 

13 Madhya Pradesh 2.00 2.49 2.93 3.42 3.82 

14 Maharashtra 1.18 1.25 1.57 1.44 2.67 

15 Manipur 0.32 0.33 0.33 0.34 0.45 

16 Meghalaya 0.14 0.16 0.18 0.19 0.20 

17 Mizoram 0.07 0.05 0.05 0.05 0.05 

18 Nagaland 0.09 0.09 0.09 0.09 0.10 

19 Odisha 6.60 7.01 7.89 8.39 8.97 

20 Punjab 1.51 1.65 1.90 1.85 1.84 

21 Rajasthan 1.16 0.60 0.66 0.79 0.91 

22 Sikkim 0.00 0.00 0.00 0.01 0.01 

23 Tamil Nadu 1.74 1.75 2.12 2.32 2.47 

24 Telangana 3.00 3.49 3.90 4.38 4.56 

25 Tripura 0.78 0.82 0.82 0.83 0.86 

26 Uttarakhand 0.05 0.06 0.06 0.07 0.09 
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27 Uttar Pradesh 6.99 7.46 8.09 9.15 11.60 

28 West Bengal 16.19 16.69 16.52 18.56 18.84 

29 A and N  Islands 0.00 0.00 0.00 0.00 0.00 

30 Chandigarh 0.01 0.00 0.00 0.00 0.00 

31 
D&N Haveli & 

Daman and Diu 
0.00 0.00 0.00 0.00 0.00 

32 Delhi 0.01 0.01 0.01 0.00 0.01 

33 
Jammu & 

Kashmir 
0.21 0.21 0.25 0.27 0.28 

34 Ladakh 0.00 0.00 0.01 0.00 0.00 

35 Lakshadweep 0.00 0.00 0.00 0.00 0.00 

36 Puducherry 0.07 0.05 0.08 0.05 0.04 

All-India 104.37 112.49 121.21 131.13 139.07 

 

 

SARTHIE 1.0  

322. SHRI MUKESHKUMAR CHANDRAKAANT DALAL:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) whether the Government has launched the SARTHIE 1.0 initiative to raise 

awareness and provide legal support for the most vulnerable sections of 

society;  
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(b) whether the Government has collaborated with the National Legal Services 

Authority (NALSA) to expand outreach of social welfare schemes and if so, the 

details thereof;  

(c) the steps taken under this initiative to empower marginalized communities, 

including Scheduled Castes, Other Backward Classes and Transgender 

Persons;  

(d) whether the SARTHIE 1.0 initiative aligns with the United Nations 2030 

Agenda for Sustainable Development and if so, the goals being addressed; and  

(e) whether there is any plan to conduct awareness camps at the grassroots 

level in collaboration with State and District Legal Services Authorities to 

promote legal literacy and social justice? 

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 

EMPOWERMENT (SHRI RAMDAS ATHAWALE): 

(a) to (e):  SARTHIE 1.0 campaign is a joint initiative of the Department of Social 

Justice and Empowerment, Government of India (DoSJE) and the National Legal 

Services Authority, India (NALSA). It is aimed at empowering marginalized and 

vulnerable individuals of the society including Scheduled Castes (SCs), Other 

Backward Classes (OBCs), Transgender Persons, Senior Citizens, Economically 

Weaker Sections (EWS), sanitation workers, waste pickers, victims of substance 

abuse, and persons engaged in the act of begging, through a combination 

of awareness programs and legal assistance, to avail benefits and entitlements 

guaranteed by social welfare legislations and other enactments as well as 
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administrative programmes of the Government.   The initiative seeks to bridge 

the awareness gap among these groups regarding their legal rights, welfare 

entitlements, and government schemes. 

  The initiative is designed to ‘empower’ individuals through ‘awareness’ and 

‘assistance’, in order to achieve a dynamic balance of social, educational and 

economic empowerment of the vulnerable, disadvantaged and marginalized 

sections of society. The activities undertaken under this campaign shall act as a 

platform for disseminating vital information on social welfare schemes and 

policies, assisting individuals in accessing benefits and entitlements and 

exchanging good practices, in both urban and rural populations.  

The campaign is aimed at furthering the 2030 Agenda for Sustainable 

Development, adopted by the United Nations in 2015. In particular it seeks to 

further Goal 1 which calls upon countries to end poverty in all its forms 

everywhere, and in particular Target 1.3 which is aimed at implementing 

nationally appropriate social protection systems and measures for all. It also 

seeks to further Goal 10 which calls upon countries to reduce inequality within 

and among countries, and in particular Target 10.4 which calls for adoption of 

policies, especially fiscal, wage and social protection policies, and progressively 

achieve greater equality.  

 NALSA’s existing nationwide network in States, districts and talukas, will 

facilitate the organising of awareness camps & seminars to increase awareness 

amongst the marginalised and vulnerable sections of society. 
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PRE-MATRIC AND POST-MATRIC SCHOLARSHIP  

323. SHRI VISHNU DATT SHARMA:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state: 

(a) whether Pre-Matric and Post-Matric scholarship programme is being 

implemented by the Government for students of scheduled castes and other 

backward classes;  

(b) if so, the efforts are being made by the Government to ensure that not even 

a single eligible student is missed out of this scheme so as to make coverage of 

the scheme 100% for eligible students;  

(c) if so, the details thereof; and  

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 

EMPOWERMENT (SHRI RAMDAS ATHAWALE): 

(a): The Department of Social Justice and Empowerment is implementing the 

following schemes: 

 For SCs  

i. Post Matric scholarships to  students belonging to scheduled castes for 

studies in India (PMS-SC) 

ii. Pre Matric Scholarship Scheme for SCs & Others 
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 For OBCs 

i. Post- Matric Scholarships for OBC, EBC and DNT Students Studying in 

India 

ii. Pre-Matric Scholarships for OBC, EBC and DNT Students 

(b) and (c):  

For SCs  

Both the Post Matric & Pre Matric Scholarship schemes for SCs are Centrally 

Sponsored Schemes being implemented through the State Governments/UT 

Administrations. 

With effect from 2021-22, Post-Matric Scholarship scheme for SCs(PMS-SC) 

and w.e.f 2022-23, Pre Matric Scholarship Scheme for SCs are implemented on 

DBT mode, wherein the Central share of scholarship amount is released directly 

into the Aadhaar seeded bank account of the beneficiary students after the 

States/UTs disburse their share of scholarship amount. 

To maximize the outreach and to expand the coverage, as per Scheme 

guidelines  regular awareness drive is undertaken by the State 

Governments/UTs through the Gram Panchayat Notice Boards, school 

committees, discussions in the parent-teacher association meetings and other 

public awareness measures. 
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In addition, Scheme details are  uploaded on social media platforms 

and advertisements are  published in National and regional newspapers in Hindi, 

English and regional languages at regular intervals.  

The details of funds released and number of SC students availing the benefits 

from the Schemes during  last year i.e. 2023-24 are as under: 

Sl. No. Scheme Name Fund released 

during 2023-24 

(Rs. in crores) 

Beneficiary for the 

year 2023-24 

(No. in lakhs) 

1. Pre-Matric Scholarship 

scheme for SCs & Others 

446.65 21.29 

2. Post- Matric Scholarship 

scheme for SC students 

5475.42 47.38 

 

For OBCs 

Both the Post- Matric and Pre-Matric Scholarship schemes for OBC, EBC and 

DNT Students are being implementing through the State Government/UT 

Administrations.  

The details of funds released and number of OBC students availing the benefits 

from the Schemes during  last year i.e. 2023-24 are as under: 

Sl. No. Scheme Name Fund released 

during 2023-24 

(Rs. in crores) 

Beneficiary for the 

year 2023-24 (No. in 

lakhs) 
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1. Pre-Matric Scholarships for 

OBC, EBC and DNT 

Students. 

195.45 19.87 

2. Post- Matric Scholarships 

for OBC, EBC and DNT 

Students Studying in India 

988.06 35.73 

(d) doesn’t arise in view of (a) to (c). 

 

PM E-DRIVE SUBSIDY SCHEME 

324. SHRI GAURAV GOGOI: 

Will the Minister of HEAVY INDUSTRIES be pleased to state: 

(a) the projected timeline for the full-scale implementation of the PM e-DRIVE 

subsidy scheme across the country, including North-Eastern States; 

(b) the manner in which the scheme proposes to address the unique challenges 

and infrastructure requirements of the North-Eastern States to promote the 

adoption of electric vehicles in these regions; 

(c) the mechanisms proposed to be put in place to monitor the effective 

implementation of the scheme and to evaluate its impact on the electric vehicle 

ecosystem in the country; and 

(d) the steps being taken/proposed to be taken to create public awareness about 

the PM e-DRIVE scheme and to educate consumers on the benefits of electric 

vehicles and the incentives available under this scheme? 
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THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a): The Ministry of Heavy Industries has notified PM Electric Drive Revolution in 

Innovative Vehicle Enhancement (PM E-DRIVE) Scheme, with an outlay of 

Rs.10,900 crore, on 29th September 2024 for faster adoption of electric vehicles 

(EVs), setting up of charging infrastructure and development of EV 

manufacturing eco-system in the country.  The scheme is being implemented 

over a period of two years from 01st April, 2024 to 31st March, 2026 with an aim 

to support electric vehicles including e-2W, e-3W, e-trucks & other emerging 

EVs, e-buses, e-ambulances, EV public charging stations and upgradation of 

vehicle testing agencies. The EMPS-2024 scheme with an outlay of Rs.778 

Crore implemented for the period of 06 months, from 01.04.2024 to 30.09.2024, 

is subsumed in PM E-DRIVE Scheme.  PM E-DRIVE Scheme is being 

implemented on pan India basis including North-Eastern States. 

(b) and (c):  Specifically, the Ministry of Heavy Industries (MHI) may consider 

the procurement and operation of electric buses by State Transport 

Undertakings (STUs) on a non-OPEX model for hilly and North Eastern States.  

This offers more flexibility compared to the standard operational expenditure 

(OPEX) or gross cost contract (GCC) models. 

Further, a Project Implementation and Sanctioning Committee (PISC), 

headed by the Secretary of Heavy Industries, has been constituted for the overall 

monitoring, sanctioning, and implementation of the scheme.  This committee 
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also has the power to resolve any difficulties that may arise during the 

implementation stage. 

(d):  Under PM E-DRIVE Scheme, an amount of Rs.15 crore has been 

allocated for IEC (Information, Education & Communication) activities, events, 

exhibitions, roadshows, etc. Suitable IEC programs have been undertaken for 

creating consumer awareness and promotion of the Scheme, on a need basis, 

through education and training, publicity, organization of business meets, 

seminars, conferences, symposia, etc. by MHI, industry associations, voluntary 

organizations, etc. 

 

 AGRICULTURE INFRASTRUCTURE FUND 

325.     DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN:  

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the details of the Agriculture Infrastructure Fund established during the 

COVID-19 pandemic along with the details of loans disbursed under this scheme 

from 2020-21 till date, State-wise including Tamil Nadu; 

(b) the details of the loan disbursed to various stakeholders such as individual 

farmers, Farmer Producer Organizations (FPOs), Primary Agriculture Credit 

Societies (PACS) and Self Help Groups (SHGs);  

(c) the details of grants-in-aid provided under the scheme to Scheduled Castes 

(SC), Scheduled Tribes (ST), women entrepreneurs and other weaker sections 

of society, State-wise and district-wise including Tamil Nadu;  
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(d) whether the Government is planning to conduct any study on the impact of 

this scheme on agricultural productivity and farmers' income; and  

(e) if so, the details thereof and if not, the reasons therefor?  

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAMNATH THAKUR): 

(a) and (b): In order to enhance the income of farmers, it is not only essential to 

enhance production and productivity of farm produce but also minimize the post-

harvest losses and ensure better realization of prices for farmers through 

creation of modern post-harvest management infrastructure. With an objective 

to address the existing gaps in post-harvest management infrastructure in the 

country, the flagship scheme of Agriculture Infrastructure Fund (AIF) was 

launched in 2020-21 to strengthen the infrastructure in the country through 

creation of farm gate storage and logistics infrastructure to enable farmers to 

store and preserve their farm produce properly and sell them in the market at 

better price with reduced post-harvest losses and lesser number of 

intermediaries. Improved post-harvest management infrastructure like 

warehouses, Cold stores, sorting and grading units, ripening chambers etc will 

allow farmers to sell directly to a larger base of consumers and hence, increase 

value realization for the farmers. This will improve the overall income of farmers. 

Further, AIF scheme aims to benefit all stakeholders in the agricultural 

ecosystem by contributing in the holistic development of the Agriculture sector. 

Under AIF, provision for Rs. 1 Lakh crore loan has been made through lending 
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institutions with the a interest rate cap of  9% on loans. The scheme is 

operational from 2020-21 to 2032-33.  

All loans under this financing facility have interest subvention of 3% per annum 

up to a loan limit of ₹2 crores. This interest subvention is available for a maximum 

period of 7 years. In case of loans beyond ₹2 crores, interest subvention is limited 

up to ₹2 crores. Credit guarantee coverage is also available for eligible borrowers 

from this financing facility under Credit Guarantee Fund Trust for Micro and 

Small Enterprises (CGTMSE) scheme for a loan up to ₹2 crores. The fee for this 

coverage is borne by the Government.  

Eligible beneficiaries under scheme include Farmers, Agri-entrepreneurs, Start-

ups, Primary Agricultural Credit Societies (PACS), Marketing Cooperative 

Societies, Farmer Producers Organizations(FPOs), Self Help Group (SHG), 

Joint Liability Groups (JLG), Multipurpose Cooperative Societies, Central/State 

agency or  Local Body sponsored Public Private Partnership Projects, State 

Agencies, Agricultural Produce Market Committees (APMC), National & State 

Federations of Cooperatives, Federations of FPOs and Federations of Self Help 

Groups (SHGs).  

Eligible projects under AIF includes post-harvest management projects and 

viable  farming assets such as warehouses, silos, pack houses, assaying units, 

sorting & grading units, cold storage, cold chains, logistics facilities, primary 

processing centres, Integrated primary and secondary processing centres, 

ripening chambers, supply chain services including e-marketing platforms, 
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organic inputs production, Bio stimulant production units, Infrastructure for smart 

and precision agriculture, Farm/Harvest Automation, custom hiring centre, 

Purchase of drones, Setting up of standalone solar pump and grid connected  

Agri pumps under PM-KUSUM component A, B & C, putting up specialized 

sensors on field, block chain and AI in agriculture, remote sensing and Internet 

of Things (IOT) such as automatic weather station, farm advisory services 

through GIS applications, integrated spirulina production and processing unit, 

sericulture processing unit, honey Processing unit, plant quarantine unit, 

hydroponic farming ,mushroom farming , vertical farming, aeroponic farming, 

poly house/ greenhouse etc.  

The Union Cabinet has approved an expansion of the Agriculture Infrastructure 

Fund (AIF). Key measures include allowing viable community farming assets for 

all eligible beneficiaries, including secondary processing projects integrated with 

primary processing in eligible activities, and converging AIF with PM-KUSUM 

Component-A. Additionally, NABSanrakshan is also included in scheme to 

extend credit guarantee support to FPOs.  

As on 26.1.2025, Rs. 56334 Crore have been sanctioned for 92393 projects 

under AIF, out of this total sanctioned amount, ₹41996 crores is covered under 

scheme benefits. These sanctioned projects have mobilized an investment of 

Rs.91856 crores in agriculture sector.  Major projects sanctioned under AIF 

include 24,477 custom hiring centres, 19,030 primary processing units, 14,727 

warehouses, 3,430 sorting & grading units, 2,190 cold store projects, around 
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8,539 other kinds of post-harvest management projects and viable farming 

assets.  The State-wise and Beneficiary type-wise disbursement details as on 

26.01.2025 are given in the enclosed Statement. 

(c): The AIF Scheme does not provide grants-in-aid to borrowers. However, it 

facilitates affordable loans from lending institutions with a 3% interest subvention 

and reimbursement of the guarantee fee, aiming to extend ₹1 lakh crore in loans 

by 2025-26. Loan sanctions are granted on a first-come, first-served basis, 

including Scheduled Castes (SCs), Scheduled Tribes (STs), or women 

beneficiaries. However, as per norms a separate provision is there in Budget for 

the scheme for interest subvention and reimbursement of the guarantee fee for 

Scheduled Castes (SCs), Scheduled Tribes (STs). As of January 26, 2025, 

₹1,411 crores have been sanctioned for 4,738 projects under the SC & ST 

category, while ₹12,268 crores have been approved for 19,417 women 

beneficiaries. During AIF meetings and workshops, PMUs, bankers and lending 

institutions are consistently encouraged to onboard reserved category 

beneficiaries. Further utilization of fund still remains open and accessible to all 

eligible beneficiaries including schedule castes and schedule tribe category.    

 (d) and (e): An impact assessment study of AIF was conducted by Agro 

Economic Research Centre, Gokhale Institute of Politics and Economics, Pune 

in December 2023 to evaluate overall performance of the scheme, primarily 

based on feedback from beneficiaries as well as farmers in selected states.    The 

major findings are as below  
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1. Based on this study, investment in the agri sector under AIF has generated 

more than 9 lakh employment opportunities. Out of the sanctioned projects, 

nearly 97% of the projects created are in rural areas promoting investment and 

employment opportunities in rural areas.   

2. The average number of persons employed per unit in the peak season 

was found to be 11. The average was highest i.e. 27 in Rajasthan and lowest 

i.e. 5 in the state of Maharashtra.  

3. Further, the storage infrastructure created under AIF has added nearly 

550 LMT of storage capacity which includes approx. 510.6 LMT of dry storage 

and nearly 39.4 LMT of Cold storage capacities (as on 26.01.2025). This 

additional storage capacity can save up to 20.4 LMT of food grains and 3.9 LMT 

of horticulture produce annually.   

4. The Agro processing centres created under the scheme is promoting 

timely value-addition of farmer’s produce resulting in increase in farmer’s income 

up to 20% and reduction of post-harvest losses. Custom hiring centres set up 

under the scheme is boosting farm mechanization and adoption of better crop 

residue management practices.  

5. 31 percent of the AIF units have availed of government subsidies also. 

Thus they have been benefitted due to Convergence under AIF.   

6. For around 85 percent of the total units, availability of AIF loan was the 

main reason for starting the unit. 
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STATEMENT 

The State-wise and Beneficiary type-wise disbursement details as on 

26.01.2025 

1. State-wise Disbursement of AIF Loans as on 26.01.2025 

State Disbursed 

No. 

Disbursed 

Amt.  

(₹ Cr) 

MADHYA PRADESH 10893 6245.1 

MAHARASHTRA 8642 4171.4 

PUNJAB 19342 3982.1 

UTTAR PRADESH 6711 3384.7 

KARNATAKA 3322 2551.5 

GUJARAT 3007 2114.8 

HARYANA 4470 2024.5 

TELANGANA 2289 1965.4 

RAJASTHAN 2656 1926.1 

TAMIL NADU 6625 1449.1 

WEST BENGAL 4091 1399.1 

CHHATTISGARH 1529 1201.8 

ANDHRA PRADESH 1620 1013.9 

ODISHA 2047 923.9 
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KERALA 2334 639.7 

BIHAR 1008 613.1 

ASSAM 442 489.7 

UTTARAKHAND 380 272.6 

JHARKHAND 291 226.1 

JAMMU AND KASHMIR 112 140.7 

HIMACHAL PRADESH 509 121.4 

DELHI 10 10.1 

MEGHALAYA 2 6.9 

TRIPURA 4 6.7 

GOA 18 5.7 

CHANDIGARH 4 4.7 

ARUNACHAL PRADESH 5 3.9 

NAGALAND 2 3.5 

PUDUCHERRY 3 2.1 

THE DADRA AND NAGAR HAVELI AND 

DAMAN AND DIU 1 1.0 

MANIPUR 2 0.5 

Grand Total 82371 36901.7 
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2. Disbursements Beneficiary type-wise as on 26.01.2025 

Beneficiary Type Disbursed 

No. 

Disbursed 

Amt.  

(₹ Cr) 

Agri-Entrepreneur 35347 26421.7 

Farmer 36333 7657.4 

Primary Agricultural Credit Society 7699 1094.3 

Startup 1732 1166.8 

Farmer Producers Organization 938 392.9 

Multipurpose Cooperative Society 131 66.0 

State Agencies 6 8.0 

Self Help Group 149 37.0 

Agricultural Produce Market Committee 

(APMC) 20 40.0 

Marketing Cooperative Society 14 14.5 

Public-Private Partnership Project 2 3.0 

 Total 82371 36901.7 

 

 

DATA REGARDING FOREIGN DIRECT INVESTMENT 

326. DR. K. SUDHAKAR:  

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 
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(a)  whether there is any data regarding increase/decrease of Foreign Direct 

Investment (FDI) into country in recent years, if so, the details thereof and 

the reasons for the same; 

(b)  the details of steps being taken by the Government to further liberalise 

India's FDI policy; 

(c)  whether any data regarding the FDI received is available in the Ministry 

during the last five years and the current year, State/UT-wise, if so, the 

details thereof; 

(d)  the details of steps taken by the Government to competitive attract FDI 

amongst States in the country; 

(e)  whether there is any decrease in the import of precious metals in the 

country and if so, the details thereof; and 

(f)  the details of steps taken by the Government for export of precious metals 

from India? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a): Measures taken by the Government have resulted in increased FDI inflow 

in the country. FDI inflow in India stood at USD 36.05 billion in FY 2013-14 

and has increased since then. India registered its highest annual FDI inflow 

of USD 84.84 billion in the financial year 2021-22. It has slightly declined 

after that due to threat of global recession, economic crisis due to geo-
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political conflicts and global protectionist measures. However, during the 1st 

half of current FY 2024-25, it has 

increased by 26% in comparison to 1st half of previous FY 2023-24 (i.e. from 

USD 33.51 billion to USD 42.10 billion). The increase/ decrease in FDI inflow 

depend on variety of factors such as availability of natural resource, market 

size, infrastructure, political and general investment climate as well as macro-

economic stability and investment decision of foreign investors. 

The financial year wise details of total FDI inflow reported in the recent years, 

which includes equity inflow, reinvested earning, other capital, and equity 

capital of unincorporated bodies, are given below: 

S. 

NO. 

Financial Year Total FDI Inflow 

(Amount in USD billion) 

1 2019-20 74.39 

2 2020-21 81.97 

3 2021-22 84.84 

4 2022-23 71.36 

5 2023-24 71.28 

6 2024-25 

(upto Sept 2024) (P) 

42.10 

        Source: Reserve Bank of India, (P) : Provisional 
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(b): The Government reviews FDI policy on an ongoing basis and makes 

changes from time to time after having intensive consultations with 

stakeholders including apex industry chambers, Associations, 

representatives of industries/groups and other organizations taking into 

consideration their views/comments. Since 2019, FDI policy provisions have 

been progressively liberalized and simplified across various sectors such as 

Pension, Other Financial Services, Asset reconstruction Companies, 

Broadcasting, Pharmaceuticals, Single Brand Retail Trading, Construction & 

Development, Power Exchanges, ecommerce activities, Coal Mining, 

Contract Manufacturing, Digital Media, Civil Aviation etc. In the recent past, 

reforms in the FDI Policy have been undertaken in sectors such as Defence, 

Space, Insurance, Petroleum & Natural Gas and Telecom. 

(c): The State/UT-wise data is being maintained for FDI equity inflow since 

October, 2019. It excludes reinvested earning, other capital, and equity 

capital of unincorporated bodies. The State/UT-wise details of FDI equity 

inflow reported in the country since October, 2019 to September, 2024 are 

given in the enclosed Statement. 

(d): FDI policy is an enabling policy and is uniformly applicable in the country. It 

does not provide special dispensation to any particular State and is uniformly 

applicable across the country to benefit all the States. 
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(e): The import of Gold and Silver have declined in Quantity terms and increased 

in Value terms during April-December 2024-25 as compared to the same 

period in 2023-24, while the import of Platinum has increased both in 

Quantity and Value terms during the same period. 

Import Apr-Dec 2023-24 Apr-Dec 2024-25 

 Tonnes US

D 

Bn 

Tonnes USD 

Bn 

Gold (HS 

7108) 
622.32 35.95 551.51 42.08 

Silver (HS 

7106) 
3337.04 2.41 2976.86 2.75 

Platinum (HS 

7110) 
8.24 0.22 248.39 2.61 

Source: DGCI&S 

(f): Department of Commerce, in tandem with industry stakeholders including 

Gem & Jewellery Export Promotion Council (GJEPC), is undertaking 

initiatives for export of precious metals by focusing on new markets and new 

products while sustaining existing major markets, to solidify India's position 

in Gems and Jewellery sector. 
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STATEMENT 

State/UT-wise and financial year wise FDI equity inflow from October 2019 to 

September 2024. 

Amount (in USD Million) 

Sr. 

No. 

State/UT 

Name 

2019-20 

(From OCT 

2019) 

2020-21 2021-22 2022-23 2023-24 2024-25 

(Till SEP 

2024) 

1 2 3 4 5 6 7 8 

1 Maharashtra 7,556.25 16,169.79 15,438.63 14,806.39 15,115.54 13,551.48 

2 Karnataka 4,288.98 7,670.49 22,071.94 10,429.37 6,570.62 3,542.33 

3 Gujarat 2,591.40 21,890.17 2,705.52 4,713.87 7,300.45 3,948.54 

4 Delhi 3,998.49 5,471.05 8,189.35 7,534.15 6,523.43 3,204.01 

5 Tamil Nadu 1,006.07 2,323.46 3,003.16 2,168.96 2,436.33 1,622.54 

6 Haryana 726.93 1,697.01 2,798.48 2,599.57 1,907.79 1,313.14 

7 Telangana 679.86 1,155.49 1,606.89 1,302.57 3,029.07 1,540.12 

8 Jharkhand 1,852.04 792.06 6.43 5.62 10.95 - 

9 Rajasthan 189.18 272.22 707.09 909.81 265.43 148.6 

10 West Bengal 190.76 415.37 427.77 394.28 181.49 113.33 

11 Uttar 

Pradesh 

242.87 421.79 216.97 419.72 333.61 65.66 

12 Kerala 57.41 212.27 347.77 164.54 196.7 310.24 

13 Punjab 96.77 644.46 127.01 93.55 180.08 56.05 

14 Andhra 

Pradesh 

200.97 85.85 224.96 284.22 92.13 197.46 

15 Madhya 75.69 206.63 208.53 39.04 23.59 40.8 
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Pradesh 

16 Himachal 

Pradesh 

11.91 10.92 137.99 34.04 55.55 47.9 

17 Bihar 5.54 45.08 116.47 47.37 0.16 0.95 

18 Uttarakhand 14.69 5.3 103.99 2.88 60.13 22.97 

19 Dadra And 

Nagar 

Haveli And 

Daman And 

Diu 

2.94 5.03 142.07 17.56 9.24 2.45 

20 Goa 64.93 16.33 37.12 11.73 35.1 9.58 

21 Odisha 13.05 19.76 95.33 31.63 8.79 3.77 

22 Chandigarh 3.58 10.03 51.37 13.46 30.88 1.67 

23 Chhattisgarh 0.03 0.00007 0.98 2.37 50.5 38.38 

24 Puducherry 0.45 58.21 0.19 4.44 4.76 0.29 

25 Assam 2.93 11.19 4.4 2.09 0.23 1.83 

26 Arunachal 

Pradesh 

0.61 4.95 - - - 1.47 

27 Jammu And 

Kashmir 

- 0.21 0.15 0.72 0.003 0.16 

28 Tripura - 0.43 0.13 - 0.19 0.47 

29 Meghalaya - - 1.1 - 0.003 0.07 

30 Ladakh - 0.03 0.14 0.06 - - 

31 Nagaland - - 0.01 - - 0.05 

32 Manipur - - - 0.0006 - - 

33 State Not 7.01 19.93 1.32 - 0.62 4.04 
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Indicated 

 Total: 23,881.34 59,635.54 58,773.27 46,034.05 44,423.35 29,790.35 

 

 

SWAMITVA IN ASSAM 

327. SHRI PRADYUT BORDOLOI: 

Will the Minister of PANCHAYATI RAJ be pleased to State: 

(a) the details of the number of villages in Assam that were targeted to be 

covered under the Survey of Villages Abadi and Mapping with Improvised 

Technology in Rural Areas (SVAMITVA) scheme in Assam and the number of 

villages where mapping has been completed with maps handed over to the State 

Government;  

(b) the details of the funds that have been released and utilised under 

SVAMITVA in Assam since the inception of scheme;  

(c) whether it is a fact that zero property cards have been prepared in Assam 

under the SVAMITVA scheme and if so, the reasons therefor; and  

(d) whether the Government has developed mechanisms to account for high 

rates of river erosion in Assam and how that could affect the size and 

composition of landholdings? 

THE MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL 

HUSBANDRY AND DAIRYING; AND MINISTER OF STATE IN THE MINISTRY 

OF PANCHAYATI RAJ (PROF. S. P. SINGH BAGHEL): 
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(a) Of the 1,095 villages in Assam targeted for coverage under the Survey of 

Villages Abadi and Mapping with Improvised Technology in Rural Areas 

(SVAMITVA) scheme and mapping has been completed in 861 villages and 

maps handed over to the State Government for 765 villages. 

(b) Funds are provided to Survey of India for Large Scale Mapping (LSM) using 

drones and establishing Continuous Operating Reference Stations (CORS) for 

31 States/UTs, including Assam, which have onboarded the Scheme. Details of 

funds released to Survey of India till now are as follows:  

For 

CORS 

₹ 1,16,54,14,455 

For LSM ₹ 2,49,53,16,599 

 

Funds amounting to ₹ 35,00,40,987 have also been released to NIC (through 

NIC-Services Inc.) till date to support the National Project Monitoring Unit 

(NPMU), enhancements to the Spatial Planning Application ‘Gram Manchitra’, 

central infrastructure, and other technical and software requirements.  

Further, funding is also provided to the States/UTs for Information, Education, 

and Communication (IEC) activities and establishing State Project Monitoring 

Units (SPMUs). Since the inception of the SVAMITVA scheme, of  ₹ 1.09 crores 

released to Assam under IEC and SPMU components, ₹ 61.64 lakhs has been 

utilized. 
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(c) Yes Sir. As reported by the State, after receiving the maps from Survey of 

India, the concerned Authorities of the State Government are carrying out the 

requisite process for preparing the  property cards. 

(d) No, Sir.  The Government of Assam has not yet developed specific 

mechanisms within the SVAMITVA scheme to account for high rates of river 

erosion on landholding sizes and composition. However, the Disaster Reporting 

and Information Management System (DRIMS) portal of the Assam State 

Disaster Management Authority allows districts to report erosion incidents, 

providing an annual assessment of the total land area affected. 

 

VENTURE CAPITAL FUND FOR SCHEDULED CASTES  

328. SHRI G. M. HARISH BALAYOGI:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) the details regarding the number of beneficiaries, especially women, of 

Venture Capital Fund for Scheduled Castes during the last five years, State and 

year-wise, especially Andhra Pradesh; 

(b) the details regarding the amount of funds allocated and utilized in this 

regard during the said period, State-wise, especially Andhra Pradesh;  

(c) whether the Government has undertaken any measure for information 

dissemination about the scheme, if so, the details thereof and if not, the 

reasons therefor;  



04.02.2025  585 

 
(d) whether there is a grievance redressal mechanism for disputes resulting 

from the fund disbursement process and if so, the details thereof, if not, the 

reasons therefor; and 

(e) whether the Government has undertaken/planning to undertake any steps to 

make the process of necessary approval and licenses easier, if so, the details 

thereof, if not, the reasons therefor? 

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (DR. 

VIRENDRA KUMAR): 

(a):  The details of the number of beneficiaries, especially women, under the 

Venture Capital Fund for Scheduled Castes during the last five years State-wise, 

including Andhra Pradesh, are given in the enclosed Statement.   

(b): The Venture Capital Fund for Scheduled Castes is a demand-driven 

scheme; therefore, no specific allocation is made for any state under the 

Scheme. 

(c): The Venture Capital Fund Ltd. for Scheduled Castes, implemented through 

IFCI Venture Capital Ltd., actively undertakes initiatives to expand the scheme’s 

outreach. Key information dissemination measures include: 

i. Webinars & Collaborations: MoUs with agencies like Start-up Tamil 

Nadu facilitate webinars educating SC/BC entrepreneurs on financial 

assistance. Webinars have also been held with Technology Business 

Incubators (TBIs) at institutions like Nehru Group, VEL TECH, Ablest 

Sastra, Amal Jyoti, and Indian Institute of Science’s Innovation Centre. 
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ii. Regular Engagement: IFCI Venture Capital Ltd. hosts webinars every 

month with industry experts, trade associations, and institutions, with more 

than 30 sessions conducted in FY 2024-25 so far. 

iii. Event Participation: The scheme is promoted through seminars, 

conclaves, and workshops by National SC-ST Hub, CII, DICCI, Start-up 

India, etc. 

iv. Marketing & Awareness: The scheme is promoted via multilingual 

brochures, nationwide advertisements, and social media. 

(d): IFCI Venture Capital Limited has a Grievance Redressal Policy for its 

managed funds and a dedicated  online grievance redressal portal. Beneficiaries 

can lodge complaints/grievances via email, in person, in writing, or through the 

said grievance portal. The grievances are targeted to be redressed within 90 

days of their receipt.  

(e): IFCI Venture Capital Limited has launched the FINTECH Portal to facilitate 

the online submission of documents for financial assistance under the scheme. 

Applicants can submit applications and upload required documents directly on 

the portal. The portal offers a simplified tracking mechanism to monitor the status 

from submission to fund disbursement, significantly reducing turnaround time 

(TAT) and streamlining the verification process. 
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STATEMENT 

The details of the number of beneficiaries, especially women, under the 

Venture Capital Fund for Scheduled Castes during the last five years 

State-wise, including Andhra Pradesh 

State 2019-20 2020-21 2021-22 2022-23 2023-24 

  No. of  

Benefici
ary  

compan
y 

No. of 
Women 
benefici
ary who 
are 
promot
ers 

No. of  

Benefici
ary  

compan
y 

No. of  

Women 
benefici
ary who 
are 
promot
ers 

No. of  

Benefici
ary  

compan
y 

No. of  

Women 
benefici
ary who 
are 
promot
ers 

No. of  

Benefici
ary  

compan
y 

No. of 
Women 
benefici
ary who 
are 
promot
ers 

No. of  

Benefici
ary  

compan
y 

No. of 
Women 
benefici
ary who 
are  

promot
ers 

Andhra 

Pradesh 

1 1 1 1 - - 2 2 - - 

Assam - - - - - - - - - - 

Bihar - - - - - - - - - - 

Chhattisg
arh 

- - - - - - - - 1 1 

Delhi NCR - - - - - - - - - - 

Gujarat - - - - - - - - 1 - 

Haryana - - - - - - 1 - - - 

Himachal  

Pradesh 

- - 1 - - - 1 1 2 2 

Karnataka - - 1 - 1 1 1 2 1 4 

Madhya 

Pradesh 

- - - - 1 1 - - - - 

Maharash
tra 

5 3 2 3 3 1 5 2 7 6 



04.02.2025  588 

 
Pondiche
rry 

- - - - -   - - - - 

Punjab - - - - - - 1 - 1 1 

Rajasthan - - 1 1 - - - - - - 

Tamil 
Nādu 

- - 5 4 - - 1 1 - - 

Telangan
a 

- - - - - - 1 10 - - 

Uttar  

Pradesh 

- - - - - -- - - 1 - 

Uttarakha
nd 

- - - - - - - - - - 

West 
Bengal 

3 3 - - 1 - - - - - 

Jharkhan
d 

- - - - - - 1 1 - - 

Orissa - - - - - - - - - - 

Grand 
Total 

9 7 11 9 6 3 14 19 14 14 

 

 

 

KARBI LANGUAGE 

329. SHRI RAJA RAM SINGH: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) the details of Karbi Tribes which are predominantly inhabited in the several 

parts in the State of Assam as well as in some North-Eastern States of the 

country; 
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(b) whether there are demands that Karbi language must be immediately 

included in the Eighth Schedule to the Constitution by considering to use Roman 

scripts as their scripts;  

(c) whether the Government and the Department of Official Language has 

initiated any steps and time bound for inclusion of Karbi language in the Eighth 

Schedule to the Constitution by considering to use Roman scripts as their scripts; 

and 

(d) if so, the details thereof and the reaction of the Government thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a): As per available information, ‘Karbi’ is a notified tribe in the Scheduled 

Tribe list of Assam. As per the Census 2011 data, out of a total number of 

5,28,503 people speaking Karbi language as their mother tongue, 5,11,732 

people reside in Assam, 14,380 in Meghalaya, 1,536 in Arunachal Pradesh, 584 

in Nagaland and 107 in Manipur. 

(b) to (d): There have been demands from time to time for inclusion of several 

languages, including Karbi, in the Eighth Schedule to the Constitution. However, 

there are no fixed criteria for consideration of any language for inclusion in the 

Eighth Schedule to the Constitution. As the evolution of dialects and languages 

is a dynamic process, influenced by socio-cultural, economic and political 

developments, it is difficult to fix any criterion for languages for inclusion in the 

Eighth Schedule to the Constitution. The earlier attempts, through the Pahwa 

(1996) and Sitakant Mohapatra (2003) Committees, to evolve such fixed criteria 
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have been inconclusive. The Government is conscious of the sentiments and 

requirements for inclusion of other languages in the Eighth Schedule. Such 

requests have to be considered keeping in mind these sentiments, and the other 

relevant considerations. 

 

WOMEN JAILS 

330.     SHRIMATI RACHNA BANERJEE: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) the number of women jails in the country, State-wise; 

(b) whether the huge number of women inmates in the country’s jails living with 

their children and the issue of proper diet, education and space to play for the 

children lodged in the jails with their mothers is rarely addressed, if so, the details 

thereof; 

(c) whether the lack of adequate space in jails for women prisoners also raises 

questions about the well-being of these women inmates with children, if so, the 

details thereof; 

(d) whether the jails do not have any formal education system for the children 

living with their mothers; and 

(e) if so, whether the Government has any plan to provide formal education to 

those children living in jails with their mothers? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

BANDI SANJAY KUMAR): 



04.02.2025  591 

 
(a): The National Crime Records Bureau (NCRB) compiles prison statistics 

reported to it by the States and Union Territories (UTs) and publishes the same 

in its annual publication “Prison Statistics India”. The latest published report is of 

the year 2022. State/UT-wise number of women jails in the country as on 

31.12.2022 are given in the enclosed  in the Statement.  

(b) and (c): “Prisons”/“persons detained therein” is a “State-list” subject under 

Entry 4 of List II of the Seventh Schedule to the Constitution of India. The 

administration and management of prisons and prisoners is, therefore, in the 

exclusive jurisdiction of respective State Governments/UT Administrations, who 

are competent to take appropriate steps for the welfare of women inmates and 

the children living with them in the jails. However, the Ministry of Home Affairs 

(MHA), on its part, supplements the efforts of the State Governments in efficient 

prison administration by providing them suitable guidelines from time to time. 

MHA had issued an advisory to all States and Union Territories, which inter-alia, 

provide that the children of prison inmates living with them in the jails should be 

provided access to education, recreational facilities, food, shelter and medical 

assistance etc. The Model Prison Manual 2016 circulated by the Ministry of 

Home Affairs to all States and Union Territories also has a specific chapter on 

“Women Prisoners”, which, inter-alia, provides guidance on Children of Women 

prisoners living with them in the jails, their healthcare, diet, personal hygiene, 

etc. The Manual provides that prison administration should ensure holistic 

development of the children of women inmates living with them in the jails. MHA 

had also circulated a report titled ‘Women in Prisons’ prepared by the Ministry of 
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Women and Child Development  to all  States  and  UTs.  The  report, inter-alia, 

contains recommendations on ‘children of women prisoners’ and ‘better living 

arrangements’ for women inmates and their children, etc. 

(d) and (e): The Model Prison Manual, 2016 provides that children upto the age 

of six years only can stay with their mothers in the jail. State Governments/UT 

Administrations are competent to take appropriate steps for providing formal 

education to children of women prisoners living in prisons. The Model Prison 

Manual also provides that the children of women prisoners living in the prison 

shall be given proper education and recreational opportunities and there shall be 

a well-equipped creche and a nursery school attached to a prison for women 

where the children of women prisoners shall be looked after.  

STATEMENT  

State/UT-wise number of Women Jails in the country as on 31.12.2022  

S. No. State/UT 
Number of Exclusive 

Women Jails 

1 Andhra Pradesh 2 

2 Arunachal Pradesh 0 

3 Assam 0 

4 Bihar 2 

5 Chhattisgarh 0 

6 Goa 0 

7 Gujarat 2 
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8 Haryana 0 

9 Himachal Pradesh 0 

10 Jharkhand 0 

11 Karnataka 1 

12 Kerala 3 

13 Madhya Pradesh 0 

14 Maharashtra 1 

15 Manipur 0 

16 Meghalaya 0 

17 Mizoram 1 

18 Nagaland 0 

19 Odisha 1 

20 Punjab 2 

21 Rajasthan 7 

22 Sikkim 0 

23 Tamil Nadu 5 

24 Telangana 1 

25 Tripura 1 

26 Uttar Pradesh 2 

27 Uttarakhand 0 

28 West Bengal 1 

29 A & N Islands 0 
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30 Chandigarh 0 

31 DNH & Daman Diu 0 

32 Delhi 2 

33 Jammu & Kashmir 0 

34 Ladakh 0 

35 Lakshadweep 0 

36 Puducherry 0 

 Total 34 

 

भूिमहीन िकसानŌ का कÐयाण 

331. ®ी कौशलÆेþ कुमारः  

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या करोड़Ō भूिमहीन िकसान भू-ÖवािमयŌ के साथ फसल िहÖसेदारी के आधार पर खेती करके 

अपनी आजीिवका चलाते ह§ और सही अथŎ म¤ केवल वही वाÖतिवक िकसान और अÆनदाता ह§ और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है;  

(ख) ³या यह सच है िक ऐसे िकसान खेती का सारा खचª वहन कर मेहनत करते ह§ और ÿाकृितक 

आपदा कì िÖथित म¤ उÆह¤ न तो राजसहायता िमलती है और न ही वे िकसान सÌमान प¤शन के हकदार 

होते ह§;  

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या है;  
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(घ) ³या सरकार का िवचार ऐसे करोड़Ō भूिमहीन िकसानŌ का सव¥±ण कराने और उÆह¤ िकसान के 

łप म¤ पंजीकृत करने का है तािक फसल िहÖसेदारी वाले िकसानŌ को भी उनका समान अिधकार 

िमल सके; और  

(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 

कृिष और  िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी रामनाथ ठाकुर): 

(क) स े(ड.): इस मýंालय के Ĭारा भूिमहीन िकसानŌ कì कोई िविशĶ जनगणना/सव¥±ण नहé िकया 

गया है। इसिलए, देश म¤ भूिमहीन िकसानŌ और भूिम-ÖवािमयŌ के साथ फसल बंटवार ेके आधार पर 

खेती करन ेवालŌ कì सही सं́ या उपलÊध नहé है। हालािँक, नवीनतम कृिष संगणना 2015-16 के 

अनसुार देश म¤ पूरी तरह स ेपĘे पर संचािलत जोत/भूिमहीन िकसानŌ कì सं´या 5,31,285 है। 

कृिष राºय का िवषय है, इसिलए राºय सरकार¤ िकसानŌ सिहत भूिमहीन िकसानŌ के कÐयाण 

के िलए कृिष योजनाओ/ंकायªøमŌ का कायाªÆवयन करती ह§ और भारत सरकार भी िविभÆन क¤ þीय 

±ेý/क¤ þ ÿायोिजत योजनाओ/ंकायªøमŌ के कायाªÆवयन के माÅयम से इन ÿयासŌ को पूरा करती है। 

इनम¤ से, जो योजनाए ँिवशेष łप से भूिमहीन, िकरायेदार िकसानŌ और बटाईदारŌ को कवर करती 

ह§, वे ÿधानमंýी फसल बीमा योजना (पीएमएफबीवाई) और पुनगªिठत मौसम आधाåरत फसल बीमा 

योजना (आरडÊÐयूबीसीआईएस) और िकसान øेिडट काडª (केसीसी) योजना ह§ । 

िकसान øेिडट काडª (केसीसी) योजना के तहत, िकसानŌ को 7% कì åरयायती Êयाज दर 

पर केसीसी ऋण िमलता है। इस ेसिुवधाजनक बनान ेके िलए, िव°ीय सÖंथानŌ को संशोिधत Êयाज 

सÊव¤शन योजना (एमआईएसएस) के तहत 1.5% कì अिúम Êयाज सÊव¤शन (आईएस)  ÿदान कì 

जाती है। इसके अितåरĉ, जो िकसान अपने ऋणŌ को समय पर चुकाते ह§, उÆह¤ 3% शीŅ पनुभुªगतान 

ÿोÂसाहन (पीआरआई) िमलता ह,ै िजसस ेÊयाज दर ÿभावी łप स े4% ÿित वषª हो जाती है। आईएस 

और पीआरआई का लाभ 3 लाख Łपये तक कì ऋण सीमा के िलए उपलÊध है। हालाँिक, यिद 
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अÐपकािलक ऋण, संबĦ गितिविधयŌ (फसल पालन के अलावा) के िलए िलया जाता ह,ै तो ऋण 

रािश केवल 2 लाख Łपये तक सीिमत होती है। 

आरबीआई के िदनांक 04 जलुाई, 2018  के माÖटर पåरपý के अनसुार, केसीसी योजना के 

अंतगªत, मौिखक पĘेदार और बटाईदार, Öवयं सहायता समूह या िकरायेदार िकसानŌ, बटाईदारŌ 

सिहत िकसानŌ के संयĉु देयता समूह अÐपाविध ऋण के िलए पाý ह§। 

इसके अलावा, ÿाकृितक आपदाओ ंके होने पर िकसानŌ को राहत ÿदान करन े के िलए, 

पनुगªिठत रािश पर Êयाज सÊव¤शन का घटक पहल ेवषª के िलए ब§कŌ को उपलÊध ह ैतथा ऐसे पनुगªिठत 

ऋणŌ पर भारतीय åरजवª ब§क Ĭारा िनधाªåरत नीित के अनसुार दूसर ेवषª स ेसामाÆय Êयाज दर लाग ू

होगी। 

एनडीआरएफ सहायता के अनदुान के िलए अंतर-मýंालयी क¤ þीय टीम (आईएमसीटी) और 

राÕůीय कायªकारी सिमित (एससी-एनईसी) कì उप-सिमित कì åरपोटª के आधार पर गंभीर ÿाकृितक 

आपदाओ ंस ेÿभािवत िकसानŌ को अिधकतम 5 वषŎ कì अविध के िलए पनुगªिठत फसल ऋण पर 

आईएस और पीआरआई भी दी जाती है। 

 

  

पोषण Ö माटª úाम कायªøम   

332. ®ी तनुज पुिनया:   

³ या कृिष और िकसान कÐ याण मýंी यह बताने कì कृपा कर¤गे िक:  

(क) िवगत तीन वषŎ के दौरान पोषण Ö माटª úाम कायªøम के अंतगªत उÂ तर ÿदेश सिहत राº यवार 

िकतनी धनरािश Ö वीकृत, आवंिटत और Ó यय कì गई; 



04.02.2025  597 

 
(ख) उ³ त कायªøम के अंतगªत उÂ तर ÿदेश म¤ िकतने गांवŌ कì पहचान कì गई है और उ³ त गांवŌ 

के संबधं म¤ िनधाªåरत लà यŌ और उपलिÊधयŌ का Ê यौरा ³ या है और इस संबधं म¤ बाराबंकì 

िजले का Ê यौरा ³ या है; और  

(ग) उ³ त गांवŌ कì मिहलाओ ंके िलए कायाªिÆवत कायªøमŌ का Ê यौरा ³ या है और लाभािथªयŌ का 

Ê यौरा ³ या है तथा इस संबंध म¤ बाराबंकì िजले का Ê यौरा ³ या है?  

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी भागीरथ चौधरी): 

(क): Æ यूůी Ö माटª िवलेज (NSV) एक नवोÆ मषेी कायªøम है जो भाकृअनुप-क¤ þीय कृिषरत मिहला 

सÖं थान (CIWA),  भवुनÔे वर Ĭारा नवंबर 2021 म¤ दशे भर के 75 गांव म¤ आरंभ िकए गए पोषण 

(POSHAN) अिभयान को मजबूती ÿदान करने के िलए है। यह कायªøम आईसीएआर-

सीआईडÊ Ð यूए, भवुनÔे वर Ĭारा कृिषरत मिहला पर इसकì 13 अिखल भारतीय समिÆ वत अनुसंधान 

पåरयोजना (AICRP-WIA) क¤ þŌ के माÅ यम स ेदेश के 13 राº यŌ म¤ िÖथत 75 गांवŌ म¤ पåरयोजना 

मोड (ÿोज³े ट मोड) म¤ िøयािÆवत िकया गया है। 

       इस कायªøम के िलए अलग से कोई बजट िनधाªåरत नहé िकया गया है और इसका Ó यय 

भाकृअनुप-क¤ þीय कृिषरत मिहला संÖ थान (CIWA) तथा अिखल भारतीय समिÆ वत अनसुंधान 

पåरयोजना (AICRP-WIA) के मौजूदा आबंिटत बजट म¤ आकिÖमकताओ ंसे पूरा िकया गया है। 

(ख) एवं (ग): उÂ तर ÿदेश म¤ अिखल भारतीय समिÆ वत अनुसंधान पåरयोजना (AICRP-WIA) का 

कोई क¤ þ नहé है। इसिलए एनएसवी कायªøम उÂ तर ÿदेश राº य म¤ िøयािÆवत नहé िकया गया है। 

 

मनरगेा के तहत भुगतान 

333. ®ी अमरा रामः  

³या úामीण िवकास मýंी यह बताने कì कृपा कर¤गे िक:  
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(क) मनरगेा के सामúी मद/शीषª के अंतगªत लिÌबत भगुतान सबंधंी राºयवार Êयौरा और िÖथित ³या 

ह;ै और 

(ख) वषª 2008-10 और गत दो वषŎ के दौरान राजÖथान म¤ िजन ®िमकŌ को काम उपलÊध कराया 

गया उनकì िजलावार सूची सिहत Êयौरा ³या है?  

úामीण िवकास मýंालय म¤ राºय मýंी (®ी कमलशे पासवान):  

(क): िदनांक 29.01.2025 तक महाÂमा गांधी राÕůीय úामीण रोजगार गारंटी योजना (महाÂमा गांधी 

नरगेा योजना) के तहत सामúी घटकŌ के संबंध म¤ लिंबत देनदाåरयŌ का राºय/ संघ राºय ±ेý-वार 

Êयौरा संलµन िववरण -I म¤ िदया गया है।  

(ख): िव°ीय वषª 2008-09 से 2009-10 तक और 2022-23 से 2023-24 के दौरान महाÂमा गांधी 

नरगेा योजना के तहत राजÖथान राºय म¤ कामगारŌ को उपलÊध कराए गए रोजगार का िजलावार 

Êयौरा संलµन  िववरण -II म¤ िदया गया है।  

िववरण -। 

िदनांक 29.01.2025 तक सामúी घटकŌ के सबंधं म¤ लंिबत देनदाåरयŌ का 

राºय/सघं राºय ±ेý-वार Êयौरा (करोड़ Łपए म¤) 

ø. सं. राºय/संघ राºय ±ेý सामúी घटकŌ के संबंध म¤ लंिबत देनदाåरयŌ 

1 आňं ÿदेश 661.50 

2 अŁणाचल ÿदेश 60.34 

3 िबहार 802.12 

4 गजुरात 11.79 

5 हåरयाणा 38.27 

6 िहमाचल ÿदेश 24.07 

7 जÌमू और कÔमीर 117.46 
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9 झारखंड 204.59 

10 मÅय ÿदेश 290.93 

11 महाराÕů 1321.58 

12 मिणपुर 131.51 

13 मेघालय 71.66 

14 राजÖथान 494.34 

15 िसि³कम 10.11 

16 तिमलनाडु 496.70 

17 तेलंगाना 282.74 

18 उ°र ÿदेश 1010.49 

19 उ°राखंड 100.42 

  कुल 6130.61 

लĥाख पीएफएमएस का डेटा उपलÊध नहé है। 

िववरण -II 

 िव°ीय वषª 2008-09 स े2009-10 तक एवं 2022-23 से 2023-24 के दौरान राजÖथान राºय 

म¤ महाÂमा गांधी नरगेा योजना के तहत ®िमकŌ को उपलÊध कराए गए रोजगार का िजलावार 

Êयौरा (आंकड़े लाख म¤) 

ø.सं. िज़ला 2008-09 2009-10 2022-23 2023-24 

1 अजमेर 3.84 4.25 4.29 4.35 

2 अलवर 3.26 2.78 1.59 1.39 

3 बांसवाड़ा 5.06 4.11 5.89 5.98 

4 बारन 2.36 1.74 2.15 2.00 

5 बाड़मेर 6.00 5.69 7.00 7.52 
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6 भरतपरु 3.33 3.09 1.31 1.12 

7 भीलवाड़ा 5.00 6.40 5.18 5.46 

8 बीकानेर 4.03 4.31 3.29 3.67 

9 बूंदी 2.22 2.14 1.60 1.42 

10 िच°ौड़गढ़ 3.36 3.72 1.64 1.55 

11 चłु 2.82 3.12 2.43 2.47 

12 दौसा 3.32 2.42 1.02 0.78 

13 धौलपरु 2.24 1.65 1.14 1.10 

14 डूंगरपरु 4.72 4.05 4.66 4.82 

15 हनुमानगढ़ 2.17 3.18 2.03 2.08 

16 जयपरु 4.15 2.28 1.80 1.52 

17 जैसलमेर 1.36 5.03 1.63 1.82 

18 जालौर 2.41 1.41 2.12 1.77 

19 झालावाड़ 2.87 2.38 4.11 4.38 

20 झुंझनूु 0.92 2.81 0.67 0.51 

21 जोधपरु 4.40 1.19 4.35 4.20 

22 करौली 2.64 4.64 2.00 1.69 

23 कोटा 1.44 2.56 1.40 1.25 

24 नागौर 4.65 1.25 5.29 5.39 

25 पाली 3.24 5.27 2.55 2.17 

26 ÿतापगढ़ 0.00 4.56 2.95 2.94 

27 राजसमंद 2.05 0.00 1.86 1.81 



04.02.2025  601 

 
28 सवाई माधोपुर 2.04 2.21 1.63 1.23 

29 सीकर 1.94 2.99 0.91 0.88 

30 िसरोही 1.51 2.15 1.38 1.28 

31 ®ीगंगानगर 3.89 1.44 2.51 2.79 

32 टŌक 3.37 2.86 1.82 1.73 

33 उदयपुर 6.17 5.39 3.88 3.90 

  कुल 102.81 103.05 88.08 86.97 

  

  

TOXIC CONTAMINANT IN INDIAN PRODUCTS 

334. SHRI VISHALDADA PRAKASHBAPU PATIL:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a) the details and list of Indian products flagged by various countries for toxic 

content since 2019, including the types of toxicity or safety issues identified; 

(b) the details of steps taken by the Government to address these concerns, 

and to ensure compliance with international standards; and 

(c) whether any support is being provided to Indian exporters by the 

Government to improve product safety standards and ensure compliance with 

international regulations? 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 
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(a) Importing countries keep issuing regulations from time to time regarding 

residue limits for various products especially from the angle of food safety and 

health. Information about such regulations is disseminated among the exporters 

in order to ensure smooth flow of exports from India. 

(b) and (c) To ensure compliance with international standards, Export 

Inspection Council (EIC), a statutory body under Department of Commerce, 

conducts periodic awareness and training programs for relevant stakeholders on 

food safety standards and the specific requirements of different importing 

countries. The Agricultural & Processed Food Products Export Development 

Authority (APEDA) has developed procedures for exports of peanuts and grapes 

focusing on maximum residue levels and traceability system for grapes, peanut 

and organic products has also been developed to monitor food safety 

compliance. In addition, exporters are supported with certification assistance, 

laboratory up-gradation and reimbursement for testing charges. The Marine 

Products Export Development Authority (MPEDA) offers specialized Hazard 

Analysis Critical Control Point (HACCP) training for seafood processors and 

collaborates with expert panels to address and rectify issues related to export 

rejections. The issues related to export rejections have been addressed and 

discussed during bilateral and multilateral meetings with international trade 

partners. These measures help maintain high food safety standards, ensuring 

smoother international trade and enhancing global market access. MPEDA 

operates a financial assistance scheme for seafood processors registered with 

MPEDA for setting up mini laboratories in approved processing plants. The 
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scheme helps processors procure essential equipment and chemicals, and other 

supplies for in-house quality control. 

 

 

ENEMY PROPERTIES IN BIHAR 

335.     SHRI AJAY KUMAR MANDAL: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) the details and the number of enemy properties in Bihar along with their exact 

location, nature of property, extent of property, current assessment of their value 

and the expenditure incurred for maintenance of the same during the last five 

years; 

(b) whether the Government has taken any decision to sell or lease enemy 

properties in the country including those located in Bhagalpur and other parts of 

Bihar and if so, the details thereof; and 

(c) whether the Government has any plans to start a regional office of enemy 

properties at Patna in Bihar and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

BANDI SANJAY KUMAR): 

(a) There are 94 enemy properties in Bihar.  The details of enemy properties in 

Bihar are given in the enclosed Statement.  

(b) Yes Sir,  In terms of the guidelines for the Disposal of Enemy Property Order, 

2018 framed under the Enemy Property Act 1968, the enemy properties are sold 

through e-auction by carrying out valuation of such property by a Valuation 
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Committee under the Chairmanship of the District Magistrate of  the district, 

where the  property  is  situated.  The valuation report submitted by the District 

Magistrate is placed by the Custodian before the Enemy Property Disposal 

Committee which gives its recommendation to the Central Government for the 

disposal of Enemy Property or the manner in which the Enemy Property may be 

dealt with. 

Further, the Government has taken several steps to fast-track monetization 

of Enemy Property which include -  

i. Notification issued on 25.04.2024 wherein all District Magistrates to act as 

ex-officio Deputy Custodian, SDMs as Asst. Custodian and Dy. Secretary 

posted in CEPI Regional Offices to act as ex-officio Dy. Custodian. 

ii. To attract bidders, Pre-bid Earnest Money Deposit (EMD) has been 

reduced from 10% to 5%, and the payment period of the sale value is 

increased to 120 days from 21 days. 

iii. 7.53 crore Enemy shares (movable Enemy Property) have been disposed 

of for Rs 2,741.05 cr. 

iv. Online Rent Collection Portal started and rental worth Rs. 1,58,82,487 

received (as on 29.01.2025) 

v. 256 properties have received bids for Rs 150.62 cr. in 24 e-auctions. 

vi. If no bids received for an enemy property during three e-auctions, then the 

reserve price reduced by 10% and the property again put for e-auction. 
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vii. In case of occupied rural enemy property having District Valuation 

Committee [DVC] value less than Rs 1 crore, then it can be offered to the 

bonafide occupier. 

viii. In case of occupied urban enemy property having District Valuation 

Committee [DVC] value less than Rs 5 crore, then it can be offered to the 

bonafide occupier. 

(c)      No Sir. 

 

STATEMENT 

The details of enemy properties in Bihar 

Sl. 

No. 
District Exact location of property 

Nature of 

property 

Extent of 

property 

(Sq. Mtr.) 

1 

Gaya 

(8 Plots) 

Sub-Division-Sadar 

Tehsil/Anchal-Bodhgaya(13) 

Village/Mouza-Mora Mardana 

(2197) 

Thana No./Revenue Police 

Station No.- 411 

Tawzi No.  4548/12438 

Khata No. 59 (Old), 4 (New) 

Agriculture 

Land/Shop 
1659.211 

2 Agriculture Land 

16834.92 

3 Agriculture Land 

4 Agriculture Land 

5 Agriculture Land 

6 Agriculture Land 
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7 Agriculture Land 

8 Agriculture Land 

9 

Katihar 

(17 Plots) 

Sub-Division-Barsoi 

Tehsil/Anchal- Barsoi 

Village/Mouza-Abadpur (70), 

 Pramanik Tola 

Authorization Order 

dated 26.02.2010 

Khata No. 558 

 

 

Agriculture Land 2549.52 

10 Agriculture Land 

11 Agriculture Land 

12 Agriculture Land 

13 Agriculture Land 

14 Agriculture Land 

15 Agriculture Land 

16 Agriculture Land 

17 Agriculture Land 

18 Agriculture Land 1375.931 

19 Agriculture Land 

20 Agriculture Land 

21 Agriculture Land 

22 Agriculture Land 1375.931 
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23 Agriculture Land 

24 Agriculture Land 

25 Agriculture Land 1659.211 

26 

Khagaria 

(04 Plots) 

Sub-Division-Khagaria 

Tehsil/Anchal-Khagaria 

P.S-Khagaria 

Mouza/Village-Hazipur 

Thana No. 267 

School/Temple 

/Cowshed/Gard

en 

1 Bigha 14 

Kathas 17 Dhur 

27 

Pacca/Semi 

Pacca 

Building/Cowsh

ed/Road 

11 Kathas 7 

Dhur 

28 

Pacca/Semi 

Pacca 

Building/Cowsh

ed/Road 

1 Bigha 14 

Kathas 17 Dhur 

29 

Agriculture 

Land/Tinshed 

/Semi Pacca 

4 Bigha 5 

Kathas 10 Dhur 
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30 

Muzaffarp

ur 

(07 Plots) 

Sub-Division-Muzaffarpur East 

Pargana-Bisara 

Tehsil/Anchal-Mushari (001) 

P.S-Munsiffi Town 

Mohalla- Chandwara 

Mouza-KanholiVishundutt (1791) 

Thana No. 411 

Ward No. 16 

Mohalla-Chandwara 

Municipal Holding No. 236(Old), 

301(New) 

Residential 

510 

 

(3 Kathas 3 ½ 

dhurs or .0510 

Hect.) 

31 Sub-Division- 

Tehsil/Anchal- Mushari 

P.S-Kazi Muhammadpur 

Village-Chapra Lodi alias Maripur 

Mohalla-Maripur 

Thana No. 352 

Municipal Ward No. 5 

Khata No. 224 

RSP No. 595 and 596 

 

Residential 1 Bigha 5 

Kathas 7 Dhur 
32 Residential 

33 Residential 

34 Residential 

35 Residential 

36 Residential 
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37 

Patna 

(04 Plots) 

Tehsil-Sadar 

GARHUA TOLA P.O-MAHENDRU 

P.S.Sultanganj 

Mohalla Darga  Shah Arzani 

Ward No.50,  

Patna Municipal Corporation,  

Circle Name-Bankipur Circle,  

Pin-800006 

Residential 

3 Kattha 

(9.25 decimal) 

38 

Ward No. 5 

Circle No. 20 

Mohalla-Kadamkuan, Jahaji Kothi 

Patna-800003 

Part 1:- New holding Number- 161 

Residential 

 

 

 

 

 

 

 

17000 Sq.ft. 

for Holding No. 

144 (Old) 

39 

Ward No. 5 

Circle No. 20 

Mohalla-Kadamkuan, Jahaji Kothi 

Patna-800003 

Part 2:- New holding Number- 165 

Residential 
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40 

Tehsil/Anchal-Sadar 

P.S-Sultanganj 

P.O-Mahendra 

Mohalla-Buxaria Tola,  

Patna Municipal Corporation 

Circle No. 47, Ward No.14 (Old) 

Patna-800006 

Residential 
2 Katta 13 

Dhur 

 

41 

Samast

ipur 

(54 

Plots) 

State: Bihar(10) 

District: Samastipur (217) 

P.S-Samastipur 

Village: Kewas Nizamat 

Agriculture 

Land 

0-0-18 

(Bigha-

Katha-Dhur) 

42 
Agriculture 

Land 

0-3-13   

43 
Agriculture 

Land 

0-2-2  

44 
Agriculture 

Land 

0-0-05 

45 
Agriculture 

Land 

0-2-01  
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46 
Agriculture 

Land 

0-0-14 

47 
Agriculture 

Land 

0-1-07 

48 
Agriculture 

Land 

0-2-06 

49 
Agriculture 

Land 

0-0-09 

50 
Agriculture 

Land 

0-2-01 

51 
Agriculture 

Land 

0-1-17 

52 
Agriculture 

Land 

0-1-07 

53 
Agriculture 

Land 

0-0-07 

54 
Agriculture 

Land 

0-0-11 
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55 
Agriculture 

Land 

0-1-0 

56 
Agriculture 

Land 

0-1-06 

57 
Agriculture 

Land 

0-1-03 

58 
Agriculture 

Land 

0-0-15 

59 
Agriculture 

Land 

0-1-09 

60 
Agriculture 

Land 

0-1-07 

61 
Agriculture 

Land 

0-0-03 

62 
Agriculture 

Land 

0-1-07 

63 
Agriculture 

Land 

0-1-07 
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64 
Agriculture 

Land 

0-0-16 

65 
Agriculture 

Land 

0-1-07 

66 
Agriculture 

Land 

0-1-07 

67 
Agriculture 

Land 

0-0-03 

68 
Agriculture 

Land 

0-0-15 

69 
Agriculture 

Land 

0-1-0, 

70 
Agriculture 

Land 

0-0-15 

71 
Agriculture 

Land 

0-1-12 

72 
Agriculture 

Land 

0-0-02 
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73 
Agriculture 

Land 

0-0-14 

74 
Agriculture 

Land 

0-1-17 

75 
Agriculture 

Land 

0-1-02 

76 
Agriculture 

Land 

0-1-06 

77 
Agriculture 

Land 

0-2-15 

78 
Agriculture 

Land 

0-1-17 

79 
Agriculture 

Land 

0-2-06 

80 
Agriculture 

Land 

0-1-03 

81 
Agriculture 

Land 

0-0-14 
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82 
Agriculture 

Land 

0-0-09 

83 
Agriculture 

Land 

0-1-05 

84 
Agriculture 

Land 

0-1-0 

85 
Agriculture 

Land 

0-1-03 

86 
Agriculture 

Land 

0-1-01 

87 
Agriculture 

Land 

0-1-10 

88 
Agriculture 

Land 

0-0-09 

89 
Agriculture 

Land 

0-2-08 

90 
Agriculture 

Land 

0-0-06 
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91 
Agriculture 

Land 

0-2-06  

92 

Residential 

/Construction 

exists in one 

part 

0-1-12 

93 
Agriculture 

Land 

94 
Agriculture 

Land 

 

 

CONSTRUCTION OF ROADS UNDER PMGSY  

336.  SHRI MALAIYARASAN D.: 

  SHRIMATI GENIBEN NAGAJI THAKOR:  

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the total number of rural roads constructed and upgraded under the 

Pradhan Mantri Gram Sadak Yojana (PMGSY) during the last three years, 

State-wise including Tamil Nadu and Gujarat including the number of 

villages connected to all-weather roads; 



04.02.2025  617 

 
(b)  the funds allocated and utilized for the implementation of PMGSY during 

the said period, State-wise including  Gujarat especially for Banaskantha 

district; 

(c)  whether the Government has introduced any innovations or new 

technologies in road construction under PMGSY to ensure better 

durability, cost-effectiveness and environmental sustainability; 

(d)  if so, the steps being taken to improve maintenance of roads constructed 

under PMGSY to ensure long-term usability and prevent road deterioration 

in rural areas; and 

(e)  whether the Government is considering any expansion or reform to the 

PMGSY and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI KAMLESH PASWAN):  

(a): A total of 8,34,716 Km road length has been sanctioned under various 

ongoing interventions/verticals of Pradhan Mantri Gram Sadak Yojna (PMGSY), 

out of which 7,71,641  Km road length has already been completed and 

upgraded as on date. The details of road length sanctioned and 

completed  under PMGSY during the last three years, State-wise including Tamil 

Nadu and Gujarat is given in the enclosed Statement-I. 

(b): The details of the Central share of funds released by the Ministry and 

expenditure incurred by the States (including State share) during each of the last 

three years, State-wise are given in the enclosed Statement-II. 
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Further, the funds for implementation of the scheme are released by the Ministry 

to the State as a unit. Further release of funds to the Programme Implantation 

Units (PIUs) at the district level is done by the respective State Governments 

depending upon the absorption capacity of the PIU. The fund utilized in the 

district of Banaskantha, including State share, during each of the last three years 

is as follows: 

Year Expenditure including State share (₹ in crore) 

2021-22 15.43 

2022-23 19.87 

2023-24 11.45 

(c): Yes. Under PMGSY, in order to promote cost-effectiveness and new 

construction technologies in the construction of rural roads, including  new 

materials/waste materials/ locally available materials, MoRD/ National Rural 

Infrastructure Development Agency (NRIDA) had issued ‘Guidelines on 

Technology Initiatives’, in May 2013.  In order to promote innovations/latest 

technologies on large scale for wider adoption of new/ green technology in rural 

roads in a much systematic manner, MoRD/ NRIDA has revised the above 

guidelines and brought “Vision Document on New Technology Initiatives & 

Guidelines-2022. Under PMGSY, around 1,63,877 km of roads works has been 

sanctioned using new/ green technology out of which 1,14,789 km has been 

completed till date. 

(d): Under PMGSY, maintenance of rural roads is the responsibility of the State/ 

UT Governments. The Ministry had issued guidelines for maintenance of roads 
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constructed under the programme. Under PMGSY, roads are covered under a 

5-year maintenance contract to be entered into along with a construction contract 

with the same contractor as per the Standard Bidding Document (SBD).  Since 

the design life of PMGSY roads is ten years, the States have to undertake further 

five years of maintenance. A MoU has been signed with States/UTs to 

emphasize on maintenance of roads constructed under PMGSY. The Ministry 

has also implemented e-MARG i.e. software module for maintenance payments 

to the contractor during the defect liability period. The post five-year construction 

module of eMARG incorporates initial rehabilitation, renewal, pre- renewal 

routine maintenance, post-renewal maintenance and emergency repair works, 

as required. Maintenance funds to service the contract are required to be 

budgeted by the State Governments and placed at the disposal of the State 

Rural Roads Development Agencies (SRRDAs) in a separate maintenance 

account. On expiry of this 5 year post construction maintenance, PMGSY roads 

are required to be placed under Zonal maintenance contracts consisting of 5 

year maintenance including renewal as per cycle, from time to time. 

(e): The Union Cabinet on 11th September, 2024 approved implementation of the 

Pradhan Mantri Gram Sadak Yojana - IV (PMGSY-IV) during FY 2024-25 to 

2028-29. Under the programme, financial assistance is to be provided for the 

construction of 62,500 Kms road for providing new connectivity to eligible 25,000 

unconnected habitations of population size 500+ in plains, 250+ in NE & Hill 

Sates/UTs, special category areas (Tribal Schedule V, Aspirational 

Districts/Blocks, Desert areas) and 100+ in Left Wing Extremism (LWE) affected 



04.02.2025  620 

 
districts as per Census 2011 and construction/ upgradation of bridges on the 

new connectivity roads. Total outlay of this scheme will be Rs. 70,125 crore. The 

PMGSY-IV Guidelines have been circulated to all States/ UTs.  

STATEMENT - I 

State wise details of road length sanctioned and completed under PMGSY 

during last three years:  

(Road length in KM) 

  

Sl.N

o. 

  

State 

2021-22 2022-23 2023-24 

Road 

Length 

Sanction

ed 

Road 

Length 

Complet

ed 

Road 

Length 

Sanction

ed 

Road 

Length 

Complet

ed 

Road 

Length 

Sanction

ed 

Road 

Length 

Complet

ed 

1 Andaman 

And 

Nicobar 

0 14 0 31 0 43 

2 Andhra 

Pradesh 

25 1,282 0 1,051 1,158 369 

3 Arunachal 

Pradesh 

0 598 0 1,183 1,743 303 

4 Assam 0 2,164 933 624 0 610 

5 Bihar 189 1,862 4,670 1,961 268 2,251 
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6 Chhattisga

rh 

0 3,034 615 670 1,525 201 

7 Goa 0 0 0 0 0 0 

8 Gujarat 0 1,009 0 824 2 619 

9 Haryana 590 1,384 0 414 0 344 

10 Himachal 

Pradesh 

0 1,624 440 1,126 2,683 317 

11 Jammu 

And 

Kashmir 

0 3,278 1,217 464 535 956 

12 Jharkhand 2,115 995 3,182 1,053 171 1,431 

13 Karnataka 0 2,560 230 1,629 0 457 

14 Kerala 567 67 0 133 595 261 

15 Madhya 

Pradesh 

5,408 4,444 982 3,732 295 910 

16 Maharasht

ra 

344 199 2,552 1,144 277 1,570 

17 Manipur 0 684 0 1,340 502 59 

18 Meghalay

a 

0 826 443 481 0 399 

19 Mizoram 0 346 0 192 488 149 

20 Nagaland 0 198 0 69 507 132 
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21 Odisha 3,999 2,819 0 2,668 148 2,589 

22 Puducherr

y 

0 0 0 38 0 24 

23 Punjab 28 289 0 453 1,254 956 

24 Rajasthan 0 3,255 2,384 544 493 1,669 

25 Sikkim 0 141 0 282 305 94 

26 Tamil 

Nadu 

1,254 2,063 0 847 2,869 985 

27 Tripura 0 172 232 123 550 112 

28 Uttar 

Pradesh 

12,274 3,368 0 5,011 454 6,799 

29 Uttarakha

nd 

1,157 2,061 1,091 904 1,241 594 

30 West 

Bengal 

0 526 857 123 0 362 

31 Telangana 59 631 326 496 27 493 

32 Ladakh 0 109 418 139 0 41 

  Total 28,009 42,004 20,573 29,749 18,088 26,100 
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STATEMENT - II 

State-wise details of the funds released and expenditure incurred during 

last three years  

(₹ in crore) 

  

Sl. 

No. 

  

State Name 

Release of Central Fund Expenditure incurred 

including State share 

  

 2021-22  2022-23  2023-24   2021-22   2022-23   2023-24  

1 

Andaman 

And Nicobar 
9.22 12.22 12.22 

5.45 7.51 22.93 

2 

Andhra 

Pradesh 
50.00 644.13 140.64 

508.86 748.63 368.03 

3 

Arunachal 

Pradesh 
1090.60 1018.74 339.90 

1,279.07 1,246.99 320.09 

4 Assam 1591.50 664.91 391.29 2,488.03 1,118.21 571.22 

5 Bihar 375.00 1443.23 963.37 1,992.99 2,088.54 1,815.63 

6 Chhattisgarh 394.41 995.87 401.77 1,902.34 1,057.35 388.09 

7 Goa 0.00 0.00 0.00 0.00 0.00 0.00 

8 Gujarat 195.50 266.63 298.41 400.16 492.19 330.33 

9 Haryana 353.23 168.25 74.01 583.12 213.81 150.86 

10 

Himachal 

Pradesh 517.45 624.76 
617.56 

933.22 626.84 371.54 
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11 

Jammu And 

Kashmir 1328.34 717.00 
1304.17 

1,485.28 1,114.78 1,256.96 

12 Jharkhand 0.00 332.63 752.80 598.44 745.63 1,323.90 

13 Karnataka 704.25 720.47 72.25 1,499.18 864.71 404.03 

14 Kerala 0.00 106.76 54.25 46.91 124.97 164.95 

15 Ladakh 140.79 109.97 37.50 109.66 107.81 30.44 

16 

Madhya 

Pradesh 1392.25 1557.47 
599.42 

2,419.14 1,978.73 1,105.16 

17 Maharashtra 0.00 743.00 1110.80 376.73 1,074.02 1,507.37 

18 Manipur 742.00 744.98 161.29 710.58 539.11 296.83 

19 Meghalaya 483.92 405.89 122.59 536.92 373.72 238.19 

20 Mizoram 74.34 584.20 141.37 332.86 315.94 381.62 

21 Nagaland 145.31 183.15 161.29 125.83 198.65 94.01 

22 Odisha 404.12 1235.88 1262.55 1,795.5 2,088.9 1,589.8 

23 Puducherry 11.66 24.72 0.27 0.00 27.08 11.89 

24 Punjab 68.59 231.06 265.10 295.14 428.72 522.95 

25 Rajasthan 917.51 199.90 404.79 1,452.64 372.38 633.09 

26 Sikkim 107.28 263.33 94.37 177.89 230.34 130.13 

27 Tamil Nadu 440.00 613.70 411.36 1,169.56 532.36 777.78 

28 Telangana 86.38 321.43 296.9625 410.80 345.32 479.41 

29 Tripura 73.88 267.59 185.03 202.93 152.90 112.64 
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30 

Uttar 

Pradesh 
1418.55 2068.57 2679.63 

2,074.26 3,267.32 3,791.65 

31 Uttarakhand 787.00 1297.16 551.05 1,218.45 1,350.02 800.68 

32 West Bengal 49.94 381.03 99.275 701.28 394.75 309.11 

  Total 13952.99 18948.61 14007.29 27,833.22 24,228.27 20,301.27 

 

 

क¤ þ ÿायोिजत योजनाओ ंका कायाªÆ वयन  

337.  ®ीमती मजूं शमाª:                         

     ³ या पंचायती राज मýंी यह बतान ेकì कृपा कर¤गे िक:  

(क) देश म¤ पंचायती राज सÖं थाओ ंको सŀुढ़ बनान ेके िलए कायाªिÆवत कì जा रही केÆ þ Ĭारा 

ÿायोिजत योजनाओ ंका Ê यौरा ³ या ह;ै  

(ख)  ³ या सरकार का िवचार देश म¤ पंचायती राज को सŀुढ़ करन ेके िलए कोई नई योजना शłु 

करन ेका ह;ैऔर   

(ग)  यिद हां, तो तÂ सबंंधी Ê यौरा ³ या ह?ै  

  

मÂÖयपालन, पशुपालन और डेयरी मýंालय म¤ राºय मýंी; तथा पंचायती राज मýंालय म¤ 

राºय मýंी (ÿो.एस.पी.िसहं बघेल): 

(क) पंचायती राज सÖंथाओ ंको सदुढ़् करन ेऔर इस ÿकार देश के úामीण ±ýेŌ म¤ सधुार लाने के 

िलए, पंचायती राज मýंालय (एमओपीआर) िव° वषª 2022-23 स ेराÕůीय úाम Öवराज अिभयान 

(आरजीएसए) कì संशोिधत क¤ þ ÿायोिजत योजना को लागू कर रहा है। इसका मु́ य उĥेÔय सभी 

िनवाªिचत ÿितिनिधयŌ (ईआर) और अÆय िहतधारकŌ को ÿिश±ण ÿदान करके पंचायती राज 

सÖंथाओ ं (पीआरआई) को मजबूत करना ह ैतािक नेतÂृव कì भूिमकाओ ं के िलए उनकì शासन 
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±मताओ ंका िवकास हो सके, úाम पंचायत¤ ÿभावी łप स ेकायª कर सक¤  और जमीनी Öतर पर 

Öथानीयकरण के माÅयम स ेसतत िवकास लàयŌ (एसडीजी) को ÿाĮ कर सक¤ ।  

(ख) जी नहé।  

(ग) उपरोĉ (ख) के संबंध म¤ ÿĳ नहé उठता। 

 

METAL SCRAPPING CENTRES IN MAHARASHTRA 

338.  SHRI BALYA MAMA SURESH GOPINATH MHATRE: 

Will the Minister of STEEL be pleased to state: 

(a) the details of the measures taken by the Government to facilitate and promote 

establishment of metal scrapping centres in Maharashtra for scientific processing 

and recycling. 

(b) if so the details thereof, district-wise; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a) to (c): The measures taken by the Government to facilitate and promote 

establishment of metal scrapping centres, including Maharashtra, in India are as 

under: - 

i. The Steel Scrap Recycling Policy, 2019 provides a framework to facilitate 

and promote establishment of metal scrapping centers in India for 
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scientific processing and recycling of ferrous scrap generated from various 

sources.  

ii. The Ministry of Road Transport and Highways (MoRTH) has formulated 

the Vehicle Scrapping Policy that includes a system of 

incentives/disincentives for creation of an ecosystem to phase out older, 

unfit polluting vehicles. 

iii. Under the policy MoRTH has issued rules for Registration and Functions 

of Vehicle Scrapping Facility (RVSF), which provides the procedures and 

infrastructure facilities required for de-pollution and dismantling of End-of-

Life Vehicles (ELVs) for further recovery of metal and other materials 

under environmental regulations. 

iv. The Government of India has notified the Hazardous and Other Wastes 

(Management and Transboundary Movement) Rules, 2016 to ensure safe 

handling, storage, recycling, utilisation, treatment and disposal of 

hazardous and other wastes in an environmentally safe manner.  

v. Ministry of Mines has brought out ‘National Non-ferrous Metal Scrap 

Recycling Framework, 2020’ to promote a formal and well-organized 

recycling ecosystem. The Frame work lays down standard procedures for 

recycling and processing of scrap and developing a mechanism for 

facilitating the Metal scrap recycling activities. 

vi. Ministry of Environment, Forest & Climate Change has introduced the 

Environment Protection (End-of-Life Vehicles) Rules, 2025, which 

establishes a framework for managing End-of-Life Vehicles (ELVs) in an 
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environmentally sound manner and mandates Extended Producer 

Responsibility (EPR), requiring vehicle producers to meet annual 

scrapping targets based on the type of vehicle and materials recovered. 

 

 

पुनगªिठत राÕůीय बांस िमशन 

339. ®ी अŁण कुमार सागर: 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या सरकार ने पनुगªिठत राÕůीय बांस िमशन शुł िकया है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या सरकार Ĭारा उ°र ÿदेश के शाहजहापँुर संसदीय िनवाªचन ±ेý म¤ और उसके आस-पास, 

जहां से गंगा, बहगलु, खनौत, गराª, रामगंगा और दवेहा निदयां बहती ह§, बांस कì खेती को बढ़ावा देने 

के िलए पुनगªिठत राÕůीय बांस िमशन के अंतगªत कोई कदम उठाए गए ह§ अथवा उठाने का ÿÖताव 

ह;ै और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

कृिष और  िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी रामनाथ ठाकुर): 

(क) और (ख): पनुगªिठत राÕůीय बांस िमशन (एनबीएम) को 2018-19 म¤ क¤ þ ÿायोिजत योजना के 

łप म¤ शłु िकया गया है। एनबीएम गैर-वनीय भूिम पर बांस के ÿसार और खेती, बांस उपचार, बाजारŌ 

कì Öथापना, इन³यूबेशन क¤ þŌ, मूÐय विधªत उÂपाद िवकास और ÿसÖंकरण तथा औजारŌ और 

उपकरणŌ के िवकास के िलए सरकारी और िनजी दोनŌ ±ेýŌ को सहायता ÿदान करता है। िव° पोषण 

पĦित पूवō°र और पहाड़ी राºयŌ, जहां यह 90:10 के अनपुात म¤ होगी, को छोड़कर सभी राºयŌ के 

िलए क¤ þ और राºय के बीच 60:40 के अनुपात म¤ होगी तथा क¤ þ शािसत ±ेýŌ/बांस ÿौīोिगकì 

सहायता समूहŌ (बीटीएसजी) और राÕůीय Öतर कì एज¤िसयŌ मामलŌ मे यह 100% है। 
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िमशन के ÿमुख उĥेÔय- गणुव°ापूणª रोपण सामúी कì उपलÊधता बढ़ाना, बांस कì खेती के 

±ेý का िवÖतार करना, फसलोपरांत ÿबंधन म¤ सुधार, ÿाथिमक उपचार और संवĦªन, संर±ण 

ÿौīोिगिकयां, बाजार इĀंाÖů³चर, उÂपाद िवकास, कौशल िवकास को बढ़ावा दनेा तथा बांस और 

बांस उÂपादŌ के आयात पर िनभªरता कम करने के ÿयासŌ को अनłुप बनाना है। 

(ग) और (घ): पुनगªिठत एनबीएम को वषª 2019-20 से उ°र ÿदेश म¤ कायाªिÆवत िकया जा रहा है। 

एनबीएम के अंतगªत बरेली बांस ³लÖटर शाहजहापँरु िजले म¤ संचािलत है। एनबीएम के अंतगªत उ°र 

ÿदेश राºय के शाहजहापँुर संसदीय ±ेý के आसपास के ±ेýŌ म¤ नसªरी Öथापना, बांस व±ृारोपण, 

कौशल िवकास, बांस उÂपादŌ का ÿदशªन आिद गितिविधयां संचािलत कì गई ह§। इन ±ेýŌ म¤ कì गई 

गितिविधयŌ का िववरण िनÌनिलिखत है।  

िजले का नाम व±ृारोपण 

±ेý 

(ह³ेटेयर म¤) 

Öथािपत 

नसªरी (सं́ या 

म¤) 

बांस मÐूय ®ृखंला के िवकास से सबंिंधत 

गितिविधयाँ 

शाहजहापँुर 31.00 01  

बरेली 18.00 01 01 कॉमन फैिसिलटी स¤टर (सीएफसी), 01 

बांस बाजार, 01 बांस ůीटम¤ट Èलांट और 

01 काबōनाइजेशन Èलांट 

सीतापरु 24.00 01  

पीलीभीत 17.00 00  

लखीमपरु खीरी 14.00 00  
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CURRENT STATUS OF PMKSY SCHEME 

340.  SHRI ANURAG SHARMA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the current status of the Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) 

scheme;  

(b) the number of farmers benefited and the total area covered under the scheme 

since its inception;  

(c) the total budget allocated for the scheme in the current financial year and the 

utilization of funds so far; 

(d) the challenges faced in implementing the scheme and the future plans to 

expand its coverage and improve its effectiveness; and  

(e) the impact of this crucial scheme on the country's agricultural sector and 

farmers' welfare? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAMNATH THAKUR): 

(a) to (c):  Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) is implemented 

by Department of Water Resources, River Development & Ganga Rejuvenation 

(DoWR, RD&GR) and Department of Land Resources (DoLR) through State 
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Governments. PMKSY presently has three components. The status of these 

components is as under; 

I. PMKSY-Accelerated Irrigation Benefit Programme(AIBP) focuses on 

completion of ninety nine (99) ongoing Major/Medium Irrigation (MMI) 

projects along with pari-passu implementation of Command Area 

Development and Water Management (CAD&WM) in 88 projects. Out of 

these projects, AIBP works of 63 prioritized projects have been reported to 

be completed. Out of balance projects, 11 projects have progress of more 

than 90% and 14 projects have progress between 80 to 90%. Additional 

irrigation potential of 25.80 lakh hectares has been reported to be created by 

these projects during 2016-17 to 2023-24 along with command area 

development of 19.28 lakh hectares. Since 2021-22, nine new MMI/Extension 

Renovation and Modernization (ERM) projects have been included in the 

scheme and 0.47 lakh hectares irrigation potential has been created through 

these projects. The number of beneficiaries under PMKSY-AIBP and 

CADWM has been estimated to be about 2 crore. The total budget allocated 

for the Current Financial year is Rs.2040 crore (RE stage) out of which 

Rs.692.20 crore have been released to States so far. 

II.  Under Har Khet Ko Pani (HKKP) component of PMKSY, from 2016-17 to 

2023-24, irrigation potential of 3.54 lakh hectares under Surface Minor Irrigation 

and 1.09 lakh hectares under Repair, Renovation & Restoration of water bodies 

has been created. The total budget allocated for the current financial year is 
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Rs.598.87 crore (RE stage) out of which Rs.453.145 crore have been released 

to the States so far. 

III. Under Watershed Development Component (WDC-PMKSY 1.0), 6382 

watershed development projects were implemented in 28 States. Under WDC-

PMKSY 2.0, 1150 projects covering an area of 50.16 lakh hectares have been 

sanctioned for implementation during 2021-22 to 2025-26. As per the information 

received from States/UTs, about 46.22 lakh farmers benefitted from these 

projects from 2015-16  till date. The total budget allocated for the current financial 

year is Rs.1800 crore (RE stage) out of which Rs.802.42 crore have been 

released to the States so far. 

Besides, 67.5 lakh hectares have been covered under micro irrigation  

benefiting about 63 lakh farmers under Per Drop More Crop scheme 

implemented by Department of Agriculture and Farmers Welfare as part of 

PMKSY from 2015-16 to 2021-22. After PDMC became a part of PM-RKVY, 

28.08 lakh hectares have been covered benefitting 24.35 lakh farmers till date.    

(d)    A major challenge in implementation of PMKSY has been issues of land 

acquisition or other local land related issues, which have been addressed by 

regular reviews and follow up. 

(e) NITI Aayog carried out evaluation study of PMKSY for the period 2015-2020. 

The components of PMKSY have been ranked as satisfactory in terms of 

relevance, efficiency, impact and equity parameters of the performance. End-

line evaluation reports of completed watershed development projects under 
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PMKSY revealed that there is a significant improvement in the availability of 

surface & ground water, an increase in productivity, vegetative cover, enhanced 

livelihood opportunities and household incomes in project areas. 

 

SILK SAMAGRA-2 

341. SHRI BASTIPATI NAGARAJU: 

Will the Minister of TEXTILES be pleased to state : 

(a) the total number of proposals received and approved along with the 

beneficiaries covered under beneficiary oriented interventions of Silk Samagra-

2, component and district-wise in Andhra Pradesh especially in the Kurnool 

Parliamentary Constituency; 

(b) the funds allocated and utilized under the scheme for Andhra Pradesh during 

each of the last three years; and  

(c) the details regarding the quantity of raw silk exports and imports from/by India 

during each of the last three years, country and year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND 

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA 

MARGHERITA): 

(a): The total number of proposals received from Andhra Pradesh State and 

approved under Silk Samagra-2 scheme for central support for the beneficiary 

oriented interventions is given below: 

Central Assistance to Andhra Pradesh under beneficiary oriented interventions of 
Silk Samagra 2 
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 (Rs. in Lakhs) 

Year Proposals received from State  Proposals  approved by CSB 

 

Number  

of  

Proposals 

Total Cost 
Central  

Share 

Number  

of  

Proposals 

Total Cost 
Central  

Share 

2021-
22 

2 5,896.69 3,217.99 2 4,114.43 2,496.28 

2022-
23 

No Proposal from State 

2023-
24 

1 4,715.81 3,098.77 1 2,384.73 1,280.51 

2024-
25 

1 6,720.94 5,632.39 1 6,518.347 3,546.04 

Total 4 17,333.44 11,949.15 4 13,017.507 7,322.83 

 

The district-wise details of beneficiary components implemented& number of 

beneficiaries covered under Silk Samagra-2 scheme in respect of Andhra 

Pradesh including Kurnool under the scheme are given in the enclosed  

Statement. 

(b): The details of the funds allocated and utilized under the Silk Samagra-2 

scheme for Andhra Pradesh during each of the last three years, are as under:                                                                                                                             

(Rs. In Lakhs) 

Year 
Funds Allocated 

 (Central share) 

Utilization by the  

State as on date 

2021-22 2,496.27 2,026.64 
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2022-23 No Proposal from State 

2023-24 1,280.51 622.40 

2024-25 3,408.06 253.84 

Total 7,184.84 2,902.88 

(c): The details of quantity of raw silk exports and imports from/by India during 

each of the last three years, country and year-wise, are as under: 

       Exports of raw silk 

Raw Silk Export (Quantity in Metric Ton) 

S.I. Country 2021-22 2022-23  2023-24  

1 Brazil  - - 0.31 

2 Bangladesh  - - 7 

3 Bhutan  1.27 0.94 0.40 

4 Canada  - - 0.01 

5 China  51   8 

6 France  0.01   0.05 

7 Italy  0.01 0.10 - 

8 Iran 0.30 - - 

9 Nepal  8 0.80 0.92 

10 UAE - - 0.70 

11 U S A  0.01 - - 
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12 Vietnam  91 4 40 

 Total 152 6 57 

 

   Imports of raw silk 

Raw Silk Import (Quantity in Metric Ton) 

# Country 2021-22 2022-23 2023-24 

1 Vietnam  1,257 1,591 1,499 

2 China 557 2,137 1,119 

3 Brazil  61 31 20 

4 Hong Kong    15 10 

5 Uzbekistan  53 86 2 

6 U K  - - 0.30 

7 UAE 6 - 0.02 

8 Azerbaijan  10 3 - 

9 Taiwan  2 3 - 

10 Japan    2 - 

11 Thailand  28 5 - 

12 Singapore 3     

  Total 1,978 3,874 2,650 
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STATEMENT 

District-wise details of beneficiaries covered under beneficiary oriented 

interventions of Silk Samagra-2, component and district-wise in Andhra 

Pradesh 

Sl. 
No. 

Name of the 
District 

Components Implemented 
Beneficiary 
Coverage 
(Numbers) 

1 Sri SathyaSai 

Mulberry Kissan Nursery, Mulberry plantation, Silkworm 
rearing House, Rearing Equipments, Prophylactic measures, 
Capacity Building, Multi-end Reeling Units (10 basins), Twisting 
Units (480 Spindles) 

11,776 

2 Chittoor 

Mulberry Kissan Nursery, Mulberry plantation, Silkworm 
rearing House, Rearing Equipments, Prophylactic measures, 
Capacity Building, Multi-end Reeling Units (10 basins), Twisting 
Units (480 Spindles) 

9,916 

3 Ananthapuramu 
Mulberry Kissan Nursery, Mulberry plantation, Silkworm 
rearing House, Rearing Equipments, Prophylactic measures, 
Capacity Building 

2,327 

4 Annamayya 

Mulberry Kissan Nursery, Mulberry plantation, Silkworm 
rearing House, Rearing Equipments, Prophylactic measures, 
Capacity Building, Multi-end Reeling Units (10 basins), Twisting 
Units (480 Spindles), ARM Units (400 ends), ARM Units (200 
ends), ARM Units (120 ends) 

1,945 

5 YSR Kadapa 
Mulberry Kissan Nursery, Mulberry plantation, Silkworm 
rearing House, Rearing Equipments, Prophylactic measures, 
Capacity Building, Twisting Units (480 Spindles) 

662 

6 Nandhyal 
Mulberry Kissan Nursery, Mulberry plantation, Silkworm 
rearing House, Rearing Equipments, Prophylactic measures, 
Capacity Building 

305 

7 Kurnool 
Mulberry plantation, Silkworm rearing House, Rearing 
Equipments, Prophylactic measures, Capacity Building 

453 

8 Tirupathi 
Mulberry Kissan Nursery, Mulberry plantation, Silkworm 
rearing House, Rearing Equipments, Prophylactic measures, 
Capacity Building 

1,003 
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9 SPSR Nellore 
Mulberry plantation, Silkworm rearing House, Rearing 
Equipments, Prophylactic measures, Capacity Building 

215 

10 Prakasam 
Mulberry Kissan Nursery, Mulberry plantation, Silkworm 
rearing House, Rearing Equipments, Prophylactic measures, 
Capacity Building 

783 

11 Bapatla 
Mulberry Kissan Nursery, Mulberry plantation, Silkworm 
rearing House, Rearing Equipments, Prophylactic measures, 
Capacity Building 

221 

12 Palnadu 
Mulberry plantation, Silkworm rearing House, Rearing 
Equipments, Prophylactic measures, Capacity Building 

198 

13 Guntur 
Mulberry plantation, Silkworm rearing House, Rearing 
Equipments, Prophylactic measures, Capacity Building 

74 

14 NTR 
Mulberry plantation, Silkworm rearing House, Rearing 
Equipments, Prophylactic measures, Capacity Building 

97 

15 Krishna 
Mulberry plantation, Silkworm rearing House, Rearing 
Equipments, Prophylactic measures, Capacity Building 

218 

16 Eluru 
Mulberry plantation, Silkworm rearing House, Rearing 
Equipments, Prophylactic measures, Capacity Building 

394 

17 West Godavari Twisting Units (480 Spindles) 8 

 

 

Sl. 
No. 

Name of the District Components Implemented 
Beneficiary 
Coverage 
(Numbers) 

18 East Godavari 

Mulberry Kissan Nursery, Mulberry plantation, Silkworm rearing 
House, Rearing Equipments, Prophylactic measures, Capacity 
Building, Multi-end Reeling Units (10 basins), ARM Units (400 
ends) 

59 

19 Kakinada 
Mulberry Kissan Nursery, Mulberry plantation, Silkworm rearing 
House, Rearing Equipments, Prophylactic measures, Capacity 
Building, Twisting Units (480 Spindles) 

856 
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20 AlluriSeetharamaRaju 
Mulberry Kissan Nursery, Mulberry plantation, Silkworm rearing 
House, Rearing Equipments, Prophylactic measures, Capacity 
Building 

659 

21 Anakapalli 
Mulberry Kissan Nursery, Mulberry plantation, Silkworm rearing 
House, Rearing Equipments, Prophylactic measures, Capacity 
Building 

163 

22 Visakhapatnam 
 Mulberry plantation, Silkworm rearing House, Rearing 
Equipments, Prophylactic measures, Capacity Building 

30 

23 Vizianagaram 
Mulberry Kissan Nursery, Mulberry plantation, Silkworm rearing 
House, Rearing Equipments, Prophylactic measures, Capacity 
Building 

258 

24 
ParvathipuramManya
m 

Mulberry plantation, Silkworm rearing House, Rearing 
Equipments, Prophylactic measures, Capacity Building 

27 

25 Srikakulam 
Mulberry Kissan Nursery, Mulberry plantation, Silkworm rearing 
House, Rearing Equipments, Prophylactic measures, Capacity 
Building 

267 

Total 32,914 

 

 

FINANCIAL ASSISTANCE UNDER PM-KISAN SCHEME 

342. SHRIMATI POONAMBEN MAADAM: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE 

be pleased to state:  

 

(a) the details of total financial assistance disbursed under the PM-KISAN 

scheme and the number of beneficiaries; 

(b) whether the scheme has contributed to reducing farmer debt burdens and 

increasing agricultural productivity, if so, the details thereof; 
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(c) whether the Government has taken steps to ensure widespread awareness 

about PMKISAN scheme, if so, the details thereof; and 

(d) whether there is a grievance redressal mechanism where farmers can report 

any grievances and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAMNATH THAKUR): 

(a):  The PM-KISAN scheme is a central sector scheme launched in February 

2019 by the Hon’ble Prime Minister to supplement the financial needs of land-

holding farmers. Under the scheme, a financial benefit of Rs 6,000/- per year is 

transferred in three equal instalments, into the Aadhaar seeded bank accounts 

of farmers through Direct Benefit Transfer (DBT) mode.  

A farmer-centric digital infrastructure has ensured the benefits of the 

scheme reach all the farmers across the country without involvement of any 

middlemen. Maintaining absolute transparency in registering and verifying 

beneficiaries, the Government of India has disbursed over Rs 3.46 lakh Cr. in 18 

installments since inception. 

(b):  An independent study conducted by the International Food Policy Research 

Institute (IFPRI) in 2019. According to the study, funds disbursed under the PM-

KISAN have acted as a catalyst in rural economic growth, aided in alleviating the 

credit constraints of farmers, and increased investments in agricultural inputs. 

Further, the scheme has enhanced farmers’ risk-taking capacity, leading them 

to undertake riskier but comparatively productive investments. The funds 
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received by recipients under PM-KISAN are not only helping them with their 

agricultural needs, but it is also catering to their other expenses such as 

education, medical, marriage, etc. These are the indicators of the positive impact 

of the scheme on the farmers of the country. PM KISAN has truly been a game 

changer for the farming community of our country. 

(c):  The Government of India and state governments undertake several activities 

for the publicity of PM-KISAN, including print advertisements in newspapers at 

regular intervals, outreach through social media, programs on DD Kisan, etc. 

Furthermore, the Ministry also provides administrative expenses to the 

States/UTs for the implementation of PM-KISAN, including publicity/awareness 

drives. Further, Common Service Centres (CSCs) are engaged to do publicity of 

the Scheme and create awareness at the ground level so that all eligible farmers 

are covered under the Scheme. 

(d):   PM-KISAN Scheme has a robust grievance redressal mechanism. There 

is a  dedicated grievance module on the PM-KISAN Portal for raising grievances 

by the farmers. Apart from the PM-KISAN grievance module, farmers can also 

register their grievances through Centralized Public Grievance Redress And 

Monitoring System (CPGRAMS) Portal. These grievances are addressed by the 

State/District level officials in a time bound manner.  

Further, Considering the large beneficiary base of the scheme, to promptly 

address the general queries and grievances raised by the beneficiaries, a voice-

based PM-KISAN AI Chatbot (Kisan e-Mitra) was developed. This Chatbot 

provides quick, accurate, and clear responses to farmers' queries round the 
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clock in their native languages, making the system more accessible and user-

friendly. It is accessible on all platforms such as web, mobile, etc. The Kisan 

eMitra Chatbot currently operates in 11 languages—English, Hindi, Odia, Tamil, 

Bengali, Malayalam, Gujarati, Punjabi, Kannada, Telugu, and Marathi. So far, 

over 91 lakh queries of more than 52 lakh farmers have been addressed.  

 

 

DETAILS OF FARMERS APPLIED FOR PM-KISAN SAMMAN NIDHI 

SCHEME 

343. DR. BYREDDY SHABARI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE 

be pleased to state:  

(a) the total number of farmers who applied for the PM-Kisan Samman Nidhi 

scheme during the last five years (2019–2024), State and district-wise, 

particularly for Andhra Pradesh; 

(b) the number of applications approved and rejected during the same period 

along with the reasons for rejection; 

(c) the total number of cases processed under the "transfer of land on 

succession" clause and the average time taken for their approval in the past five 

years, State and district-wise particularly for Andhra Pradesh; and 
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(d) whether the Government proposes to revise the eligibility criteria or address 

grievances of farmers who applied post-2019 and have not received benefits 

and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAMNATH THAKUR): 

(a) to (d):  The PM-KISAN scheme is a central sector scheme launched in 

February 2019 by the Hon’ble Prime Minister to supplement the financial needs 

of land-holding farmers. Under the scheme, a financial benefit of Rs 6,000/- per 

year is transferred in three equal instalments, into the Aadhaar seeded bank 

accounts of farmers through Direct Benefit Transfer (DBT) mode.  

As per guidelines of the PM-Kisan Scheme, the farmers who have 

cultivable land before or as on 01/02/2019 as per land records of concerned 

States/UTs are eligible for getting benefit of the Scheme subject to some 

exclusion criteria. However,  this cut-off date is not applicable when transfer of 

ownership of cultivable land takes place on account of succession due to death. 

As per operational guidelines of the Scheme, States/UTs are mandated to 

identify and verify the eligible beneficiaries under the scheme and upload the 

details of eligible farmers on PM-Kisan Portal. A farmer-centric digital 

infrastructure has ensured the benefits of the scheme reach all the farmers 

across the country without involvement of any intermediaries. To ensure that the 

benefits of the scheme are  transferred only to the intended farmers, the details 

of the farmers are verified through the digital public goods available such as 
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Aadhaar, PFMS, Income Tax etc. Further, to improve the transparency in the 

benefit disbursement process,  land seeding, Aadhaar seeding with bank 

account and e-KYC were made mandatory in the scheme.    

Maintaining absolute transparency in registering and verifying 

beneficiaries, the Government of India has disbursed over Rs 3.46 lakh Cr. in 18 

installments since inception. During the release of 18th Installment of PM-Kisan 

Scheme, in Andhra Pradesh over Rs. 836.36 Cr. have been transferred to more 

than 41.22 lakh beneficiaries.  

The registration of farmers in the Scheme is an ongoing process. Farmers 

can self-register themselves online through PM-Kisan Portal. All such 

applications are approved by the concerned States/UTs after due verification. In 

the cases, where the required documents/details are not provided by the 

applicant, the application is liable to be rejected by the State/UT Governments. 

Once it is approved by the State/UTs, benefit is processed immediately by the 

Department and the same is released in the subsequent instalment.  

 PM-KISAN Scheme has a robust grievance redressal mechanism. There 

is a  dedicated grievance module on the PM-KISAN Portal for raising grievances 

by the farmers. Apart from the PM-KISAN grievance module, farmers can also 

register their grievances through Centralized Public Grievance Redress And 

Monitoring System (CPGRAMS) Portal. These grievances are addressed by the 

State/District level officials in a time bound manner. In order to resolve the 

queries and grievance of the farmers, the Ministry has also developed a voice-

based PM-Kisan AI Chatbot (Kisan e-Mitra). This Chatbot provide quick, 
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accurate and clear responses to farmers’ queries round the clock in their native 

language, making the system accessible and user friendly.  

 

LINKING OF POLICE STATIONS WITH CCTNS 

344.     SHRI V. K. SREEKANDAN: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether it is true that all 17,130 police stations in the country are linked 

through centralised online platforms Crime and Criminal Tracking Network and 

System (CCTNS); 

(b) if so, the details thereof; 

(c) whether the CCTNS initiative would help to reduce the crimes in the country; 

and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

BANDI SANJAY KUMAR): 

(a) and (b): Yes, as on December 2024, all 17,166 Police Stations across the 

country are connected and using Crime and Criminal Tracking Network and 

System(CCTNS). 

(c) and (d): ‘Police’ and ‘Public order’ are State subjects under the Seventh 

Schedule to the Constitution of India. The responsibilities to maintain law and 

order, protection of life and property of the citizens including investigation and 

prosecution of crime and criminals rest with the   respective    State    

Governments.  The    State   Governments  are competent to deal with offences 
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under the extant provisions of laws. However, CCTNS supports law 

enforcement officers in collecting, updating, and analyzing data related to 

crimes and criminals. It also provides the following benefits to State and 

Central Police organizations: - 

 Computerization of police process (Complaints, FIRs, Investigation 

details, Charge sheet, Court disposal and appeals, Challans/Registers) 

 Search on National/State database of crime & criminals  

 Enable sharing of data amongst Police, Central Investigative Agencies, 

Courts, Prison, Forensic and Prosecution for effective justice delivery  

 

ÿधानमýंी कृिष िसचंाई योजना 

345. ®ी बृजमोहन अúवालः  

³या कृिष एवं िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः  

(क) सरकार Ĭारा ÿधानमंýी कृिष िसंचाई योजना के अंतगªत िकसानŌ को िÖÿंकलर, माइøो-

िÖÿंकलर, िűप उपकरण एवं अÆय कृिष उपकरणŌ के िलए िदया गया अनुदान ÿित उपकरण लागत 

का िकतना ÿितशत है;  

(ख) सरकार Ĭारा गत तीन वषŎ एवं चाल ूवषª के दौरान लागत के ÿितशत के łप म¤ िकतना अनदुान 

ÿदान िकया जा रहा है;  

(ग) ³या सरकार ने अनदुान रािश म¤ कमी कì है और यिद हां, तो उĉ रािश म¤ िकतनी कमी कì गई 

है तथा इसके ³या कारण ह§; और  



04.02.2025  647 

 
(घ) छ°ीसगढ़ सिहत देश म¤ सूàम-िसंचाई Ĭारा ³या कदम उठाए गए ह§? 

कृिष और  िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी रामनाथ ठाकुर): 

(क) और  (ख) : ÿधानमंýी राÕůीय कृिष िवकास योजना (पीएम-आरकेवीवाई) के ÿचालनाÂ मक 

िदशािनद¥शŌ के अनसुार, छोटे एवं सीमांत िकसानŌ तथा अÆय िकसानŌ को सूàम िसंचाई ÿणाली कì 

इकाई लागत का øमशः 55% और 45% कì दर स ेिव°ीय सहायता ÿदान कì जाती है। इस योजना 

के तहत िव°ीय सहायता ÿदान करने के िलए क¤ þ और राºय सरकार के बीच िव°पोषण पैटनª 

पूवō°र और िहमालयी राºयŌ को छोड़कर सभी राºयŌ के िलए 60:40 के अनुपात म¤ है, जहां यह 

अनपुात 90:10 है। संघ राº य ±ेýŌ के िलए, क¤ þ सरकार Ĭारा 100% िव°पोषण ÿदान िकया जाता 

है। िपछले तीन वषŎ के दौरान, ÿित बूंद अिधक फसल (पीडीएमसी) योजना के िलए राºयŌ/संघ राº य 

±ेýŌ को 5800.99 करोड़ Łपये कì क¤ þीय सहायता जारी कì गई थी। वतªमान वषª के िलए, अब तक 

1916.21 करोड़ Łपये कì रािश जारी कì गई है।   

(ग) सरकार इस योजना के तहत राºयŌ/ संघ राº य ±ेýŌ को क¤ þीय सहायता बढ़ाकर सूàम िसंचाई 

को बढ़ावा देने पर अिधक बल द ेरही है। राºयŌ को जारी कì जान ेवाली िनिधयŌ (फंड) म¤ पयाªĮ विृĦ 

हòई ह,ै िवशेषकर उन राºयŌ म¤ जहां जल संकट वाले ±ेý अिधक ह§।  

(घ) वषª 2015-16 से अब तक, देश म¤ ÿित बूंद अिधक फसल (पीडीएमसी) के माÅयम से सूàम 

िसंचाई के तहत 95.58 लाख हे³टेयर ±ेý को कवर िकया गया है, िजसम¤ छ°ीसगढ़ का 1.56 लाख 

ह³ेटेयर ±ेý शािमल है।      

CROP INSURANCE SCHEME 

346. SHRI RAJESH NARANBHAI CHUDASAMA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:  
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(a) the details of farmers who have availed the crop insurance scheme under 

Pradhan Mantri Fasal Bima Yojana (PMFBY), State-wise;  

(b) whether the Government is aware of the declining share of insured farmers 

benefiting from crop insurance scheme;  

(c) if so, the measures taken by the Government to ensure that more funds are 

disbursed to farmers;  

(d) whether the Government is planning to increase the insurance premiums for 

commercial and horticultural crops; and  

(e) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAMNATH THAKUR): 

(a): State-wise details of number of farmer applications enrolled under Pradhan 

Mantri Fasal Bima Yojana (PMFBY) and Restructured Weather Based Crop 

Insurance Scheme (RWBCIS) from 2019-20 to 2023-24 are given in the 

enclosed  Statement. 

(b) and (c):   The PMFBY and RWBCIS, introduced in the country from Kharif 

2016 season is voluntary for States and farmers.  Comprehensive risk coverage 

for crops of farmers against all non-preventable natural risks from pre-sowing to 

post-harvest stages of crops at very minimum premium for the farmers is 

provided under the scheme.  
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Keeping in view the experience gained in implementation of the scheme and  

views of the stakeholders and effects of climate change, Government has taken 

various measures like (a) increase in tenure to 3 years for selection of insurance 

company through bidding process;  (b) introduction of three alternative risk 

models viz. Profit and Loss Sharing, Cup and Cap (60-130), Cup and Cap (80-

110) under which in case of claims below certain threshold, portion of the 

premium paid by the State as subsidy will go back to the State treasury;  (c)  

infusion of technology such as introduction of  National Crop Insurance Portal 

(NCIP); Yield Estimation System based on Technology (YES-TECH); Weather 

Information Network and Data System (WINDS); Collection of Real time 

Observations and Photographs of Crops (CROPIC), integration of State Land 

Records with NCIP, Digiclaim module on NCIP to work out and settle claims 

directly to farmers’ account using Public Finance Management System (PFMS); 

(d) increased IEC activities etc. to improve the implementation and coverage 

under the scheme.  Due to efforts made by the Government, coverage under the 

scheme has been increasing year-on-year and farmers are subscribing to the 

scheme voluntarily rather than because of subscription of bank loans.  

     Infact, the number of farmer applications has grown 35.12% and 27.50% 

year-on-year during 2022-23 and 2023-24 respectively and has reached an all-

time high during 2023-24 since the inception of the scheme. 

(d) and (e) :   As per provisions of the scheme, actuarial/bidded premium rates 

are charged by insurance companies  but the farmers have to pay maximum 2% 
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of sum insured for Kharif, 1.5% of sum insured for Rabi food and oilseed crops 

and 5% of sum insured for commercial/horticultural crops and the balance of 

actuarial/bidded premium is shared by the Central and State Government.  At 

present, no proposal to revise the premium structure under the scheme is under 

consideration of the Government. 

STATEMENT 

Farmer Applications enrolled under PMFBY & RWBCIS as on 31st December 2024 

State / UT 

Name 2019-20 2020-21 2021-22 2022-23 2023-24 

A & N Islands 99 339 535 173 187 

Andhra Pradesh 27,88,373 - - 1,25,63,699 1,29,01,749 

Assam 10,06,212 16,60,076 9,96,027 4,89,983 7,95,553 

Chhattisgarh 40,17,118 51,58,351 58,38,755 77,30,260 81,24,956 

Goa 886 84 64 403 234 

Gujarat 24,80,726 - - - - 

Haryana 17,10,601 16,50,558 14,52,842 14,46,631 1,01,74,480 

Himachal 

Pradesh 2,84,009 2,40,727 2,33,725 2,67,643 2,78,051 

Jammu & 

Kashmir - - 90,834 91,582 2,45,630 

Jharkhand 10,92,116 - - - - 

Karnataka 19,45,207 15,87,801 19,17,808 26,84,781 30,15,023 
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Kerala 58,135 76,317 98,510 1,46,546 1,74,141 

Madhya 

Pradesh 83,97,265 84,52,044 92,64,216 1,77,32,045 1,77,95,819 

Maharashtra 

1,45,66,29

4 

1,24,06,36

8 99,02,582 1,07,33,909 2,41,85,161 

Manipur 3,256 - 2,807 4,066 5,073 

Meghalaya 607 130 - 337 38,569 

Odisha 48,79,301 97,52,474 81,73,856 80,20,763 1,40,97,157 

Puducherry 12,014 10,980 35,818 38,384 42,224 

Rajasthan 86,16,616 

1,07,59,59

1 

3,44,70,73

5 3,90,96,690 3,89,87,544 

Sikkim 21 85 2,422 5,025 3,104 

Tamil Nadu 38,93,787 58,87,474 59,11,015 61,43,139 54,55,753 

Telangana 10,34,223 - - - - 

Tripura 36,382 2,57,236 3,35,514 3,56,201 3,73,362 

Uttar Pradesh 46,97,567 41,90,508 40,68,679 42,83,804 60,25,293 

Uttarakhand 2,12,675 1,70,812 1,82,762 2,82,068 2,26,809 

All India 

6,17,33,49

0 

6,22,61,95

5 

8,29,79,50

6 

11,21,18,13

2 

14,29,45,87

2 
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MANUFACTURING OF HYBRID AND ELECTRIC VEHICLES 

347. SHRI KOTA SRINIVASA POOJARY: 

Will the Minister of HEAVY INDUSTRIES be pleased to state: 

(a) whether the Government has planned to cut the dependence on carbon fuel 

by increasing the subsidies on electric vehicles of two, three and four wheelers 

in the country under the project of Faster Adoption and Manufacturing of Hybrid 

& Electric Vehicles in the country (FAME India) Scheme; 

(b) if so, the details of budgetary allocation made for these vehicles, vehicle-

wise; 

(c) whether Government has set any deadline to convert all petrol and diesel 

vehicles of the country into electric vehicles to achieve zero carbon emission; 

and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a) and (b):  In order to promote manufacturing and adoption of electric vehicle 

in India, the Ministry of Heavy Industries launched the Faster Adoption and 

Manufacturing of (Hybrid &) Electric Vehicles in India (FAME India) Scheme in 

2015 with an aim to reduce dependence on fossil fuel and to address issues of 

vehicular emissions. The FAME-I Scheme ended on 31.03.2019.  Further, 

Phase-II of FAME India Scheme was implemented for a period of 5 years w.e.f. 



04.02.2025  653 

 
01st April, 2019 with a total budgetary support of Rs.11,500 crore.  The FAME-II 

scheme was ended on 31.03.2024. 

Ministry of Heavy Industries is currently implementing PM Electric Drive 

Revolution in Innovative Vehicle Enhancement (PM E-DRIVE) Scheme to 

provide subsidy to accelerate the adoption of electric vehicles and reduce 

dependence on fossil fuel in the country through faster adoption of electric 

vehicles (EVs), setting up of charging infrastructure and development of EV 

manufacturing eco-system in the country.  The scheme has an outlay of 

Rs.10,900 crore over a period of two years from 01st April, 2024 to 31st March, 

2026. 

The Electric Vehicle segment wise allocation under the PM E-DRIVE Scheme is 

tabulated below:  

Electric Vehicle segment supported under 

PM E-DRIVE  Scheme 

Budget Allocated (Amount 

in Rs. Crore) 

e-2Wheelers 1,772 

e-3 Wheelers – 

e-Rickshaws & e-Cart 
192 

e-3Wheelers (L5) 715 

e-ambulance 500 

e-trucks & other emerging EVs 500 

e-buses 4,391 

(c):  No Sir. 

(d):  Does not arise in view of reply to part (c). 
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TRANSPARENCY OF FUND DISBURSAL UNDER PM-KISAN SAMMAN 

NIDHI SCHEME 

348. SHRI ARUN BHARTI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE 

be pleased to state:  

(a) the manner in which the PM-Kisan Samman Nidhi has leveraged technology 

to streamline beneficiary identification and ensure transparency in fund 

disbursal; 

(b) the measures that have been introduced to integrate PM-Kisan with other 

welfare schemes like crop insurance or soil health initiatives, enhancing its 

holistic impact on farmers' welfare; 

(c) the manner in which the scheme addresses challenges faced by tenant 

farmers or those without formal land records; 

(d) the manner in which the PM-Kisan has influenced rural consumption patterns, 

especially in terms of investments in agricultural inputs or basic necessities; and 

(e) the steps taken to incorporate feedback from beneficiaries to improve the 

scheme's reach and efficiency over successive repetitions? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAMNATH THAKUR): 

(a) to (c): The PM-KISAN scheme is a central sector scheme launched in 

February 2019 by the Hon’ble Prime Minister to supplement the financial needs 

of land-holding farmers. Under the scheme, a financial benefit of Rs 6,000/- per 
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year is transferred in three equal installments into the Aadhaar seeded bank 

accounts of farmers through Direct Benefit Transfer (DBT) mode.  

A farmer-centric digital infrastructure ensures that the benefits of the 

scheme reach all the farmers across the country without involvement of any 

intermediaries.  The beneficiary data under the scheme is verified by leveraging 

digital public infrastructures and advanced validation mechanisms. Aadhaar 

authentication serves as a key tool to establish the identity of beneficiaries, while 

cross-verifications with Income Tax records and the Public Financial 

Management System (PFMS) ensure compliance with eligibility criteria. Further, 

to ensure that the benefits are provided only to the eligible beneficiaries, land 

record seeding, Aadhaar seeding with bank accounts, and e-KYC have been 

made mandatory under the Scheme. In addition to the digital validations, all 

States and Union Territories conduct intensive physical verification drives to 

ascertain adherence to the eligibility conditions stipulated under the Scheme. 

This comprehensive approach combines technological advancements with 

manual checks to ensure transparency, accuracy, and efficiency in the 

delivery of benefits. 

Maintaining absolute transparency in registering and verifying 

beneficiaries, the Government of India has disbursed over Rs. 3.46 lakh crore in 

18 installments since the scheme’s inception. The PM-Kisan Scheme is 

applicable only to cultivable landholding farmers.  
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(d): An independent study conducted by the International Food Policy Research 

Institute (IFPRI) in 2019. According to the study, funds disbursed under the PM-

KISAN have acted as a catalyst in rural economic growth, aided in alleviating the 

credit constraints of farmers, and increased investments in agricultural inputs. 

Further, the scheme has enhanced farmers’ risk-taking capacity, leading them 

to undertake riskier but comparatively productive investments. The funds 

received by recipients under PM-KISAN are not only helping them with their 

agricultural needs, but it is also catering to their other expenses such as 

education, medical, marriage, etc. These are the indicators of the positive impact 

of the scheme on the farmers of the country. PM KISAN has truly been a game 

changer for the farming community of our country. 

(e): The Government is committed to continuous improvement and ensuring the 

scheme's effectiveness. Under various initiatives, a comprehensive feedback 

mechanism has been implemented. In this regard, the services of the Kisan Call 

Centres (KCC), is also utilized to gather the feedback of the scheme through 

nationwide telephonic surveys. The findings from these surveys help the 

Department in further improving the implementation of the scheme.  

 

NCRMP PHASE-III 

349. SHRI ASADUDDIN OWAISI: 

Will the Minister of HOME AFFAIRS be pleased to state: 
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(a) whether the Government has renewed the National Cyclone Risk Mitigation 

Project (NCRMP) for Phase III and if so, the details of scope, objectives and 

expected outcomes of the phase-III;  

(b) the total funds disbursed under the NCRMP since the project’s 

commencement, State-wise, phase and year-wise;  

(c) the details of physical infrastructure created under the project such as the 

number of cyclone shelters, saline embankments, and early warning 

dissemination systems, State-wise; and  

(d) the measures being implemented to ensure the long-term maintenance and 

operational sustainability of the infrastructure created under NCRMP? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a) No Sir. 

(b) to (d) NCRMP was implemented in the 8 coastal States, in two phases.   

Under Phase-I, Andhra Pradesh and Odisha were covered and under Phase-II, 

six States viz. Goa, Gujarat, Karnataka, Kerala, Maharashtra and West Bengal 

were covered.   

State-wise, phase and year-wise details of total funds disbursed under NCRMP 

since the project’s commencement is given in the enclosed   Statement-I and 

details of state-wise physical infrastructure created under NCRMP is given in the 

enclosed   Statement-II. 
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The responsibility for maintenance and sustainability of physical infrastructure 

created under NCRMP rests with the State Governments.  Under NCRMP, 

setting up of Cyclone Shelter Maintenance & Management Committees 

(CSMMC) has been envisaged as registered Society for operational 

sustainability of Multi-purpose Cyclone Shelters (MPCSs).  States were 

requested to release one time corpus (Rs 5 Lakh) to the CSMMC for routine 

maintenance from the interest of the corpus fund and earmark the funds in State 

Budget for Long term Maintenances. 

STATEMENT – I 

State-wise, phase and year-wise details of total funds disbursed under 

NCRMP since the project’s commencement 
Phase I Grants-in-Aid amount released to the State (Rs. in Crores) 

State 2010-

11 

2011-

12 

2012-

13 

2013-

14 

2014-

15 

2015-

16 

Additional 

financing 

beyond 2015-

16 

Total 

Andhra  

Pradesh 

8.57 59.21 47.76 135.15 95.03 204.45 489.60 1039.77 

Odisha 20.03 20.03 44.84 84.42 154.97 273.00 320.70 917.99 

 Total 1957.76 

Phase II Grants-in-Aid amount released to the State (Rs. in Crores) 

State 2015-

16 

2016-17 2017-18 2018-19 2019-

20 

2020-

21 

2021-

22 

2022-

23 

Total 

Goa - 24.16 11.56 2.44 - 23.11 10.84 11.39 83.50 

Kerala 0.44 6.00 2.09 9.30 4.31 20.46 53.19 19.30 115.09 
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Karnatak

a 

1.20 11.25 37.36 14.50 34.95 0.75 14.00 14.02 

128.03 

Gujarat 89.37 85.65 1.67 33.17 60.03 22.00 11.60 22.99 326.48 

Maha-

rashtra 

4.87 29.25 8.89 1.00 54.04 4.00 69.29 27.77 

199.11 

West 

Bengal  

45.45 224.75 120.97 118.80 60.67 - - - 

570.64 

 Total 1422.85 

 

STATEMENT – II 

Details of state-wise physical infrastructure created under NCRMP 

Andhra 

Pradesh 

 

Installation of Early Warning Dissemination Systems 

(EWDS)   

Cyclone Risk Mitigation Infrastructures (CRMIs)  

(Sub-components / Unit) 

Multi-Purpose Cyclone Shelters (No.) 219  

Roads (Km) 698.02  

Bridge (No.) 35 

Saline Embankment (Km) 29.90 

Odisha Installation of Early Warning Dissemination Systems 

(EWDS)   

Cyclone Risk Mitigation Infrastructures (CRMIs)  

(Sub-components / Unit) 

Multi-Purpose Cyclone Shelters (No.) 316  
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Roads (Km) 388.50  

Saline Embankment (Km) 58.22 

Goa Installation of Early Warning Dissemination Systems 

(EWDS)   

Cyclone Risk Mitigation Infrastructures (CRMIs)  

(Sub-components / Unit) 

Multi-Purpose Cyclone Shelters (No.) 11 

Under Ground Cabling (Km) 315 

 

 

Kerala Installation of Early Warning Dissemination Systems 

(EWDS)   

Cyclone Risk Mitigation Infrastructures (CRMIs)  

(Sub-components / Unit) 

Multi-Purpose Cyclone Shelters (No.) 17 

Karnataka Installation of Early Warning Dissemination Systems 

(EWDS)   

Cyclone Risk Mitigation Infrastructures (CRMIs)  

Multi-Purpose Cyclone Shelters (No.) 10 

Roads (Km) 48 

Saline Embankment (Km) 7.8 

Bridge (No.) 2 



04.02.2025  661 

 
Gujarat Cyclone Risk Mitigation Infrastructures (CRMIs) 

Multi-Purpose Cyclone Shelters (No.) 76 

Roads (Km) 157 

Maharashtra Cyclone Risk Mitigation Infrastructures (CRMIs) 

Under Ground Cabling (Km) 600.3 

Saline Embankment (Km) 22.26 

West Bengal  Cyclone Risk Mitigation Infrastructures (CRMIs) 

Multi-Purpose Cyclone Shelters (No.) 146 

Under Ground Cabling (Km) 472.46 

 

 

DATA PRIVACY 

350.     SHRI SUDAMA PRASAD: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) the details of specific measures taken by the Government to ensure the data 

privacy and security of personal information collected through the new Central 

Registration System (CRS); 

(b) whether the Government proposes to integrate intend, CRS mobile app with 

other Government databases, such as Aadhaar and if so, the details thereof; 

(c) whether the Government has ensured the process of registration in CRS as 

voluntary; and 

(d) if so, the details thereof and if not, the reasons therefor? 
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a): Civil Registration System (CRS) personal data is protected at network, 

application and system level through a layered security approach. Regular 

security audits are conducted and complemented with 24x7 monitoring of 

security events for proactive detection of cyber-attacks, if any. Personal 

Information is masked in testing and development environments. The hosting 

Data Centre is ISO 27001:2022 compliant. 

(b):  CRS mobile app has been developed for Registrars for registration of birth 

and death events. 

(c) and (d): The registration of births and deaths is mandatory under the 

provisions of Registration of Births and Deaths Act, 1969, (amended in 2023) 

 

CONTROL OF HATE SPEECH 

351. SUSHRI IQRA CHOUDHARY: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) the steps taken by the Government to monitor and control the spread of 

misinformation and hate speech on social media platforms which are often linked 

to the incitement of mob violence;  

(b) whether the Government proposes/plans to provide any specific assistance, 

financial support or rehabilitation programmes for the victims of mob-lynching 

and their families and if so, the details of the implementation status thereof;  
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(c) the number of cases that have been registered under Sections 103 or 117 of 

the Bharatiya Nyaya Sanhita relating to mob-lynching till date;  

(d) the actions taken by the Ministry to ensure that the directive on mob-lynching 

by the Supreme Court on mob-lynching dated 17th July, 2018 are being followed 

by States; and  

(e) the details of districts identified as areas prone to mob-lynching and violence 

as required under the directive, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a) to (e): The Information Technology Act, 2000 provides for punishment against 

various offences considered as cyber crimes such as identity theft, cheating by 

personation, violation of privacy etc. 

The Information Technology (Intermediary Guidelines and Digital Media Ethics 

Code) Rules, 2021 (IT Rules, 2021) cast specific due diligence obligations on 

intermediaries, including social media intermediaries to make reasonable efforts 

by themselves and to cause the users of their computer resource to not host, 

store, transmit, display or publish, etc. any such information that is categorised 

as unlawful under the IT Rules, 2021 and violative of any law for the time being 

in force, which inter-alia include misinformation or patently false information. 

Further, the Ministry of Electronics & Information Technology has conducted 

multiple consultations with industry stakeholders/ social media platforms and 
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issued advisories through which the intermediaries were reminded about their 

due-diligence obligations outlined under the IT Rules, 2021. 

National Crime Records Bureau (NCRB) compiles and publishes information on 

crimes in its publication ‘Crime in India’. The published reports are available till 

the year 2022.   

For implementation of the Judgment dated 17.07.2018 of the Hon’ble Supreme  

Court  in  Writ  Petition  (Civil)  No.  754  of  2016  in  the matter of  

Tehseen Poonawalla vs. Union of India, advisories dated 23.07.2018 and 

25.09.2018 were issued to the State Governments/Union Territory 

Administrations for taking measures to curb incidents of mob lynching in the 

country. State Governments/ UT Administrations have been advised inter-alia to 

prepare a lynching/mob violence victim compensation scheme, with due regard 

to the nature of bodily injury, psychological injury and loss of earnings including 

loss of opportunities of employment and education and expenses incurred on 

account of legal and medical expenses. The said compensation scheme must 

also have a provision for interim relief to be paid to the victim(s) or to the next of 

kin of the deceased within a period of thirty days of the incident of mob 

violence/lynching. 

  

PROMOTION OF COFFEE CULTIVATION 

352. CAPTAIN BRIJESH CHOWTA:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  
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(a) whether the Government has taken any steps to promote coffee cultivation 

as an alternative crop to areca nut in Dakshina Kannada district; 

(b) if so, the details of the initiatives, schemes, or financial support provided to 

farmers in this regard; 

(c) whether the Government is conducting awareness programs or providing 

technical assistance to farmers for coffee cultivation, if so, the details thereof; 

and 

(d) the steps being taken by the Government to address challenges related to 

market access, pricing and infrastructure for coffee growers in the region? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) and (b): Coffee Board recently conducted a survey to evaluate the feasibility 

of promoting coffee cultivation in Dakshina Kannada District.  In the district of 

Dakshin Kannada, coffee crops are already under cultivation in some parts like 

Malavantige panchayat of Belthangadi taluk and extension services are being 

provided to the Coffee growers in that region. Coffee Board, through its scheme 

‘Integrated Coffee Development Project’ undertakes various activities which inter 

alia include distribution of seeds, training/ capacity building programs, soil 

analysis and advisory services for proper nutrient management, supply of bio-

control agents and cup quality assessment to improve quality.    

(c) and (d): In areas which are suitable for coffee cultivation, Coffee Board 

extends services such as soil analysis, advisory on coffee cultivation, supply of 
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quality seeds and training programme to enhance technical knowledge of 

growers and improve coffee cultivation practices. Under its scheme “Integrated 

Coffee Development Project” the Coffee Board provides support for 

development of infrastructure such as drying yards, solar tunnel dryers, 

mechanical dryers, godowns, coffee pulpers, water tanks and irrigation 

equipment. Further, in order to improve market accessibility, Coffee Board 

provides organic coffee certification, organizes buyer-seller meets, attends fairs, 

holds workshops and cupping sessions along with stakeholders.  Coffee Board 

also provides regular global and domestic market information to stakeholders to 

assist in price discovery. Coffee Board also creates awareness amongst growers 

and entrepreneurs about coffee market through its training programmes. 

 

TRADITIONAL FISHING COMMUNITIES 

353. ADV. ADOOR PRAKASH: 

          Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING  

be pleased to state:  

(a) whether the Government is aware that the traditional fishing communities are 

severely being affected by the impacts of the climate crisis; 

(b) if so, whether the Government has proposed any action plan to address the 

adverse impact of climate change especially job loss of traditional fishermen; 
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(c) whether the Government will consider to implement a job guarantee scheme 

to ensure minimum employment days for traditional fishermen in a year and if 

so, the details thereof, and 

(d) the details of budgetary allocation for traditional small fishing communities 

during the last five years? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS 

LALAN SINGH): 

(a) to (c): The Department of Fisheries, Government of India has not received 

any report   on the impacts of the climate crisis on traditional fishing communities 

and their job loss. The Department of Fisheries, Government of India under the 

Pradhan Mantri Matsya Sampada Yojana (PMMSY), has identified 100 coastal 

fishermen villages situated close to the coastline as Climate Resilient Coastal 

Fishermen Villages (CRCFV) to enhance the economic resilience of coastal 

communities impacted by climate change. The program promotes climate-

resilient fisheries through initiatives such as seaweed cultivation, artificial reefs, 

sea ranching and the promotion of green fuel. Safety and security measures for 

fishermen and fishing vessels, economic activities like ornamental fisheries, and 

support programs like insurance, livelihood and nutritional support, Kisan Credit 

Cards (KCC), and training also supported. The activities in the identified coastal 

fishermen villages are need-based facilities, including common facilities like fish 

drying yards, fish processing centers, fish markets, fishing jetties, ice plants, cold 

storage, and emergency rescue facilities. In addition, the fisheries research 
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institutes under the aegis of the Indian Council of Agricultural Research (ICAR), 

Government of India have been conducting research regularly to understand the 

interactions between climatic parameters and fisheries to develop mitigation and 

adaptation strategies.  

Further, ICAR-Fisheries Research Institutes has been contributing to enhance 

aquaculture through ongoing research, technology development, and capacity-

building initiatives in marine as well as inland aquaculture funded by the 

Government of India. 

The Department of Fisheries, Government of India has provided livelihood and 

nutritional support to an average of six lakh fishermen families annually during 

annual fishing ban/lean period (both marine and inland fishing ban).  

(d): The Department of Fisheries, Ministry of Fisheries, Animal Husbandry and 

Dairying during the last four financial years (FY 2020-21 to FY2023-24) and 

current financial year (2024-25), under the PMMSY, has accorded approvals to 

the proposals worth Rs. 4969.62 crore with a central share of Rs. 1823.58 crore 

for development of small fishing communities, traditional fishers and other 

stakeholders including livelihood support.  

PROMOTION OF ELECTRIC VEHICLE (EV) ADOPTION PRACTICES IN 

RURAL AREAS 

354. DR. BHOLA SINGH: 

Will the Minister of HEAVY INDUSTRIES be pleased to state: 
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(a) whether the Government has introduced strategies to promote EV adoption 

in rural and underserved regions as part of the e-Mobility Promotion Scheme, 

2024 (EMPS, 2024); 

(b) the details of the financial and infrastructure support being provided to 

facilitate EV adoption in these areas; 

(c) whether there are specific initiatives to encourage public transport 

electrification in rural India; and 

(d) the expected impact of these measures on reducing fossil fuel dependency 

and lowering carbon emissions? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a) and (b): The Ministry of Heavy Industries implemented Electric Mobility 

Promotion Scheme (EMPS) 2024, with an outlay of Rs.778.00 crore, for a period 

of six (06) months, from 01.04.2024 to 30.09.2024, for faster adoption of electric 

two wheeler (e2W) and three wheeler (e-3).  The scheme was implemented on 

pan India basis including rural and underserved regions. 

Further, EMPS-2024 has been subsumed in ‘PM Electric Drive Revolution 

in Innovative Vehicle Enhancement (PM E-DRIVE) Scheme' notified on 

29.09.2024 to provide further impetus to the green Mobility & development of EV 

Manufacturing eco-system in the country. The scheme is being implemented 

over a period of two years from 01st April, 2024 to 31st March, 2026 on pan India 

basis including rural and underserved regions and it has an outlay of Rs.10,900 
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crore including the outlay of EMPS-2024.  The PM E-DRIVE scheme has 

following three component: 

i. Subsidies: Demand incentives for e-2W, e-3W, e-ambulances, e-trucks & 

other new emerging EV categories; 

ii. Grants for creation of capital assets: e-buses, establishment of network of 

charging stations & upgradation of vehicle testing agencies identified under 

this Scheme; and 

iii. Administration of Scheme including IEC (Information, Education & 

Communication) activities and fee for Project Management Agency (PMA). 

(c):  With greater emphasis on providing affordable and environment friendly 

public transportation options for the masses, the PM E-DRIVE Scheme is 

applicable mainly to vehicles used for public transport or those registered for 

commercial purposes in e-3W, e-trucks and other new emerging EV categories.  

However, in addition to commercial use, privately or corporate owned and 

registered e-2W are also be eligible under the Scheme. Further, the Scheme 

envisages an outlay of Rs.4,391 crore for roll out of 14,028 e-buses.  In addition, 

the Scheme envisages support of Rs.2,000 crore for setting up of adequate 

public charging infrastructure for various categories of vehicles to instill 

confidence amongst EV users. 

(d):  It is expected that the PM E-DRIVE scheme will reduce fossil fuel 

dependency and lower carbon emissions through faster adoption of electric 
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vehicles (EVs), setting up of charging infrastructure and development of EV 

manufacturing eco-system in the country.  

 

 

IMITATION OF SOLAPUR CHADDAR TEXTILES 

355. SUSHRI. PRANITI SUSHILKUMAR SHINDE: 

Will the Minister of TEXTILES be pleased to state : 

(a) whether the Government is aware of the reports regarding the copying and 

imitation of Solapur Chaddar Textiles in other parts of the country thereby 

leading to adverse effects on the local textile industry in Solapur and if so, the 

details thereof;  

(b) the measures being taken by the Government to protect the unique identity 

and intellectual property of Solapur Chaddar Textiles; and 

(c) whether any initiatives are being planned or implemented to support the 

Solapur textile industry in terms of skill development, modernization and 

enhanced market access to counter this challenge and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND 

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA 

MARGHERITA): 

(a) and (b): The Solapur Chaddar is GI registered product. 104 important and 

famous traditional handloom products have been registered under the 

Geographical Indications (GI) of Goods (Registration and Protection) Act, 1999. 

Registered users of GI products have rights under the Act to approach the 
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respective police authorities to safeguard their interests against illegal 

manufacturing / marketing of GI registered handloom products.  

The Government has been implementing the Handlooms (Reservation of 

Articles for Production) Act, 1985 for production of reserved items only on 

Handlooms and to protect the interest of handlooms weavers in the country. 11 

textiles articles with some technical specifications are exclusively reserved for 

production on handlooms. Central Assistance is provided under the Scheme to 

eligible State Governments for effective implementation of the Act. Inspections 

are carried out in the field by respective State Handloom Departments and field 

offices of the Central Government for enforcing the provisions of the Act.  

The Government has introduced ‘Handloom Mark” to identify products woven on 

handlooms. Awareness creation activities are carried out from time to time to 

popularise these measures.  

(c): The following initiatives are being taken by the Government through 

various interventions of National Handloom Development programme (NHDP) 

to support entire country including the Solapur District in Maharasthra in terms 

of modernization and enhanced market access:  

(i) Handloom Marketing Assistance (HMA): Marketing events has been 

organised in the domestic and international arena to promote the 

handloom products including Solapur Chaddar. In addition, 

“indiahandmade”- e-commerce portal has been launched to promote    

e-marketing of handloom products.  
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(ii) Cluster Development Programme (CDP): Need based financial 

assistance is provided for various interventions like product and design 

development, up-graded loom and accessories, solar lighting system, 

workshed etc. on receipt of complete proposals from State/UTs 

Government to improve the socio-economic condition of handloom 

workers.  

   Further, need-based skill upgradation programmes for handloom workers 

in technical areas viz. weaving, dyeing/printing, designing, etc. are conducted 

under SAMARTH- (Scheme for Capacity Building in Textile Sector) across the 

country including Solapur District in Maharashtra. 

 

सीएसआर िनिध  

356.  ®ी हरीश चंþ मीना: 

         ®ी िवशालदादा ÿकाशबापू पाटील:   

³ या इÖ पात मýंी यह बताने कì कृपा कर¤गे िक: 

(क) गत पांच वषŎ के दौरान Öटील अथॉåरटी ऑफ इंिडया कì कॉरपोरटे सामािजक उ°रदाियÂव 

(सीएसआर) संबंधी काियक िनिध का Êयौरा ³या है ; 

(ख) गत पांच वषŎ के दौरान Öटील अथॉåरटी ऑफ इंिडया Ĭारा िवशेष łप से राजÖथान म¤ ÿाĮ 

और Óयय कì गई कुल रािश का राºयवार, िजलावार, ±ेýवार और शीषªवार Êयौरा ³या है;  

(ग) ³या सरकार ने सीएसआर िनिध के तहत ÿाĮ समÖत रािश का उपयोग िकया है और यिद 

हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§ ;  
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(घ) सरकार Ĭारा महाराÕů राºय के िलए िकए गए Óयय के मकुाबले उĉ राºय से ÿाĮ कुल ÿाĮ 

रािश िकतनी है ;  

(ङ) ³या सरकार सीएसआर कायªकलापŌ के माÅयम से Öथानीय सÖंथानŌ, úामीण ÖकूलŌ और 

अÖपतालŌ के िवकास पर भी बल दे रही है; और  

(च) यिद हां, तो उĉ अविध के दौरान िवकास कायŎ पर Óयय कì गई रािश सिहत संबंिधत ±ेýŌ 

का वषªवार Êयौरा ³या है? 

भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राजू ®ीिनवास 

वमाª): 

(क):  िवगत  पांच वषŎ के दौरान Öटील अथॉåरटी ऑफ इंिडया िलिमटेड (सेल) के िनगिमत सामािजक 

उ°रदाियÂव (सीएसआर) से संबंिधत समú िनिध (कॉपªस फंड) का Êयौरा िनÌनानुसार है: 

वषª सीएसआर आवंटन (लाख Ł. म¤) 

2019-20 3300 

2020-21 3944 

2021-22 8047 

2022-23 15795 

2023-24 15875 

 

(ख) स े(घ): सेल Ĭारा िनगिमत सामािजक दाियÂव (सीएसआर) Óयय का राºय-वार और वषª-वार 

Êयौरा िनÌनानुसार ह:ै               

(लाख ł.) 

ø.स.ं राºय 19-20 20-21 21-22 22-23 23-24 24-

25(एच1) 
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1 छ°ीसगढ़ 538 557 1000 4339 5,179.0 869 

2 ओिडशा 599 719 1678 3950 3,516.0 79 

3 पिĲम बंगाल 343 296 647 2179 2,703.0 159 

4 झारखंड 588 515 778 3111 3,287.0 677 

5 तिमलनाडु 57 89 195 529 214.0 40 

6 राजÖथान 0 0 0 0 50 0 

7 अÆय 631 2541.

7 

5126 2138 1244 13 

 कुल 2756 4718 9424 16246* 16193* 1837 

*(इसम¤ चल रही सीएसआर पåरयोजनाओ ंके संबंध म¤ िव° वषª 2022-23 म¤ 51.73 करोड़ Łपये 

और िव° वषª 2023-24 म¤ 78.26 करोड़ Łपये शािमल ह§।) 

िवगत 5 वषŎ म¤ राजÖथान राºय म¤ सेल सीएसआर Óयय का िजला-वार, शीषª-वार Êयौरा 

िनÌनानुसार है:-                                                                                      (लाख 

ł.) 

राºय: राजÖथान 

िजला: जयपुर 

19-20 20-21 21-22 22-23 23-

24 

24-25 

(एच1) 

कौशल िवकास 0 0 0 0 50 - 

 

(ड.) और (च): िवगत पांच वषŎ के दौरान सीएसआर के अंतगªत Öथानीय संÖथानŌ, úामीण िवīालयŌ 

और अÖपतालŌ के िवकास सिहत डोमेन-वार Óयय कì गई रािश का Êयौरा िनÌनानुसार है:- 
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(लाख ł.) 

ø.स.ं सेल सीएसआर ÿमखु 

±ेý-वार Óयय 

19-20 20-21 21-22 22-23 23-24 24-

25(एच1

) 

1 ÖवाÖÃय देखभाल, पेयजल, 

Öव¸छता और सामािजक 

सरु±ा (वåरķ नागåरक और 

पीडÊÐयूडी) 

918 2997 6648 4676 3592 357 

2 िश±ा 883 830 850 3041 4398 1157 

3 सामाÆय आजीिवका 

/कौशल िवकास और 

मिहला सशिĉकरण 

184 271 333 1574 1739 92 

4 खेल, कला और संÖकृित 476 237 213 2695 3288 124 

5 úामीण िवकास और 

पयाªवरण िनवाªह 

261 167 1211 3616 2885 98 

6 ÿशासिनक ओवरहेड्स, 

आिद. 

34 216 169 644 291 9 

 
कुल 2756 4718 9424 16246* 16193* 1837 

*(इसम¤ चल रही सीएसआर पåरयोजनाओ ंके संबंध म¤ िव° वषª 2022-23 म¤ 51.73 करोड़ Łपये और 

िव° वषª 2023-24 म¤ 78.26 करोड़ Łपये शािमल ह§।)        
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WOMEN UNDER DAY-NRLM  

357.  SHRI PRABHAKAR REDDY VEMIREDDY: 

  Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether it is a fact that the Government has fixed to reach ten crore women 

under Deendayal Antyodaya Yojana-National Rural Livelihood Mission 

(DAY-NRLM) by 2023-24; 

(b)  if so, the the details thereof, State-wise; 

(c)  the details of target set and achieved; 

(d)  the details of blocks in which above Mission has been implemented in 

Nellore district of Andhra Pradesh; and 

(e)  the details of reasons that the Central allocation under DAY-NRLM for 

Andhra Pradesh is Rs. 756 crores, but released only Rs. 377 crores and 

no amount was released under Mahila Kisan Sashaktikaran Pariyojana 

and Start-Up Village Entrepreneurship Programme? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI KAMLESH PASWAN): 

 (a):  The Government  had set a target of mobilizing 10 crore rural households 

into SHGs under the Deendayal Antyodaya Yojana-National Rural Livelihood 

Mission (DAY – NRLM) by 2023-24. The target of mobilization of 10 crore 

households was achieved in March 2024. 

 (b) and (c): The State/UT-wise targets and the number of household mobilized 

under Deen Dayal Antyodaya Yojana - National Rural Livelihoods Mission (DAY-

NRLM) is given in the enclosed  Statement.  
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 (d):  Nellore district has 37 rural blocks. All the 37 blocks are covered under 

the DAY-NRLM. 

(e) The Central allocation under the Deendayal Antyodaya Yojana-National 

Rural Livelihoods Mission (DAY-NRLM) for Andhra Pradesh for the last three 

financial years amounted to Rs. 756 crores. However, only Rs. 377 crores 

released, reason for non- release of entire amount is because of non-submission 

of proposals by the State due to delay in receipt of funds from Treasury. 

For the current financial year, the approved central share under DAY-NRLM for 

Andhra Pradesh is Rs.307.69 crore out of which Rs.76.92 crore has been 

released so far. 

The Mahila Kisan Sashaktikaran Pariyojana (MKSP), a key sub-scheme under 

DAY-NRLM aimed at enhancing the livelihoods and income of Mahila Kisans. 

The Ministry had approved 13 projects under MKSP in 2011, including Nellore 

District in Andhra Pradesh. After grant of two extensions, these projects were 

closed in FY 2019.  

For FY 2023-24, the Ministry approved an Annual Action Plan for an amount of 

Rs. 64 Cr. for MKSP, with the central share being Rs. 38.40 Cr. and the state 

share Rs. 25.60 Cr.. The physical target for the year included the creation of 160 

Integrated Farming Clusters (IFC) under MKSP. However, the Andhra Pradesh 

SRLM has not opened the budget head for MKSP in FY 2023-24. Moreover, the 

MKSP budget provision was not reflected in the Public Financial Management 
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System (PFMS) TRSY-07 report for FY 2023-24, which are mandatory for the 

release of funds under Central Sponsored Schemes as per the Department of 

Expenditure norms. Due to which the Ministry has not released any fund to 

Andhra Pradesh SRLM for MKSP during FY 2023-24. Out of the total allocation 

of Rs. 15 crore (Rs. 9 Cr. Central Share + Rs. 6 Cr. State share) for FY 2024-

25, amount of Rs. 2.25 Cr. has been released as a part of the Central Share. 

Regarding the Start-Up Village Entrepreneurship Programme (SVEP), which is 

a demand-driven scheme, funds are released based on the submission of 

Detailed Project Reports (DPRs) from the state. However, the Andhra Pradesh 

SRLM has delayed the submission of the required DPRs and financial 

documents for SVEP components, which has also delayed the timely release of 

funds for the programme. Out of the total allocation of Rs. 13.33 crore (Rs. 8 Cr. 

Central Share + Rs.5.33 Cr. State share) for FY 2024-25, amount of Rs. 2 Cr. 

has been released as a part of the Central Share. 

STATEMENT 

The State/UT-wise targets and the number of household mobilized under 

Deen Dayal Antyodaya Yojana - National Rural Livelihoods Mission (DAY-

NRLM) 

State  Target for HH 

Mobilisation  

Mobilisation as on 

March 24 

Andaman 15000 13194 

Andhra Pradesh 8310437 9075289 
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Arunachal 84623 86937 

Assam 3593756 4111020 

Bihar 12332493 12713428 

Chhattisgarh 3193288 3068427 

Daman DIU and NH 12469 12695 

Goa 45947 50298 

Gujarat 3031245 2783006 

Haryana 730806 629094 

Himachal Pradesh 338103 378542 

Jammu & Kashmir 950000 797805 

Jharkhand 3446912 3589607 

Karnataka 3239273 4207374 

Kerala 3644669 4002478 

Ladakh 13315 11710 

Lakshadweep 3692 4363 

Madhya Pradesh 6549384 5829972 

Maharashtra 7109774 6525549 

Manipur 207481 99810 

Meghalaya 418254 444264 

Mizoram 73765 85934 

Nagaland 121260 135261 

Odisha 6610605 5757107 
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Puducherry 45931 59714 

Punjab 657609 543246 

Rajasthan 4600000 3804161 

Sikkim 58557 56675 

Tamil Nadu 3675989 4023939 

Telangana 4593482 4820573 

Tripura 460061 494675 

Uttar Pradesh 11807911 9507884 

Uttarakhand 491114 497777 

West Bengal 11593207 12251533 

Total  102060412 100473341 

 

 

REVITALIZING OF HMT KALAMASSERY UNIT 

358. SHRI HIBI EDEN: 

Will the Minister of HEAVY INDUSTRIES be pleased to state: 

(a) whether the operational profit figures of the Kalamassery unit between 2014 

and 2023 have influenced the Centre's decision to focus on its expansion and if 

so, the details thereof; 

(b) whether adequate measures propose to be taken to address the shortage of 

working capital for the Kalamassery unit and if so, the details thereof; 

(c) whether there is a roadmap to increase the staff strength in the Kalamassery 

unit to match the demands of expansion and if so, the details thereof; 
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(d) whether the Centre has a specific plan to expand the operations of the HMT 

Kalamassery unit, if so, the details thereof; 

(e) whether the expansion plans include introducing new manufacturing 

technologies or product lines in the Kalamassery unit; and 

(f) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a) to (f): Kalamassery Unit is one of the six manufacturing units of HMT 

Machine Tools Limited, a subsidiary of HMT Limited.  In view of the declining 

performance of HMT Machine Tools Limited with continuous losses, there is a 

need to upgrade its technological capability and product diversification.  To 

address this, the Government, vide order dated 01.11.2024, has constituted a 

Technical Committee under the Chairmanship of  Dr. Vijay Kumar Saraswat, 

Member, National Institution for Transforming India (NITI Aayog) to work out the 

recommendations and way forward for revival of HMT Machine Tools 

Limited and submit a Technical Report considering all influencing factors viz. 

available plant & machinery,  manpower, business environment, competitors, 

technology upgradation requirement, etc.  

 

EMPLOYEES UNDER MGNREGS  

359.  SHRI RAHUL GANDHI: 

  Will the Minister of RURAL DEVELOPMENT be pleased to state: 
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(a)  whether Mahatma Gandhi National Rural Employment Guarantee Scheme 

(MGNREGS) contractual employees and workers hired through 

outsourcing are receiving benefits under the Employees Provident Fund 

(EPF) in Uttar Pradesh; 

(b)  if so, the details of contractual workers and EPF deductions since 2021, 

district-wise; 

(c)  whether the Government has taken action to address complaints regarding 

the failure to deposit EPF amount deducted from their honorarium into their 

Universal Account Number (UAN); and 

(d)  if so, the details thereof, including penalty levied on the employer? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI KAMLESH PASWAN):  

(a) to (d): As per information received from Govt of  Uttar Pradesh, contractual 

employees hired by the State through outsourcing under the Mahatma Gandhi 

National Rural Employment Guarantee Scheme (Mahatma Gandhi NREGS) are 

receiving benefits of Employees Provident Fund (EPF). State has informed that 

in the year 2021 all  bank accounts were closed owing to the implementation of 

the Single Nodal Account (SNA) module. However, after opening of the holding 

account, EPF deduction of Mahatma Gandhi NREGS contractual employees of 

the State of Uttar Pradesh is being regularly credited to their Universal Account 

Number(UAN) through net banking. District-wise details of total number of 
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employees and workers hired through outsourcing who are receiving benefits of 

EPF under the Mahatma Gandhi NREGS is given in the enclosed Statement. 

STATEMENT 

District-wise details of total number of contractual employees hired 

through outsourcing who are receiving benefits of EPF in the state of 

Uttar Pradesh under the Mahatma Gandhi NREGS. 

Sl. 

No. 
District 

Number of contractual 

employees 

1 Agra 502 

2 Aligarh 228 

3 Ambedkar Nagar 635 

4 Amethi 538 

5 Amroha 397 

6 Auraiya 335 

7 Ayodhya 635 

8 Azamgarh 1308 

9 Baghpat 8 

10 Bahraich 829 

11 Ballia 763 

12 Balrampur 650 

13 Banda 447 

14 Barabanki 891 

15 Bareilly 848 
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16 Basti 913 

17 Bijnor 572 

18 Budaun 806 

19 Bulandshahr 33 

20 Chandauli 571 

21 Chitrakoot 279 

22 Deoria 795 

23 Etah 389 

24 Etawah 377 

25 Farrukhabad 329 

26 Fatehpur 732 

27 Firozabad 215 

28 Ghazipur 831 

29 Gonda 990 

30 Gorakhpur 874 

31 Hamirpur 284 

32 Hapur 0 

33 Hardoi 974 

34 Hathras 234 

35 Jalaun 514 

36 Jaunpur 1090 

37 Jhansi 418 
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38 Kannauj 318 

39 Kanpur Dehat 497 

40 Kanpur Nagar 346 

41 Kashganj 327 

42 Kaushambi 328 

43 Kheri 883 

44 Kushi Nagar 914 

45 Lalitpur 3613 

46 Lucknow 371 

47 Maharajganj 712 

48 Mahoba 214 

49 Mainpuri 446 

50 Mathura 260 

51 Mau 516 

52 Meerut 8 

53 Mirzapur 602 

54 Moradabad 442 

55 Muzaffarnagar 19 

56 Pilibhit 580 

57 Pratapgarh 884 

58 Prayagraj 1191 

59 Rae Bareli 742 
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60 Rampur 475 

61 Saharanpur 367 

62 Sambhal 462 

63 Sant Kabeer Nagar 593 

64 Sant Ravidas Nagar 355 

65 Shahjahanpur 802 

66 Shamli 10 

67 Shravasti 229 

68 Siddharth Nagar 933 

69 Sitapur 1243 

70 Sonbhadra 440 

71 Sultanpur 566 

72 Unnao 750 

73 Varanasi 483 

74 Gautam Buddha Nagar 0 

75 Ghaziabad 0 

  Total 43155 

  

FINANCIAL SUPPORT AND SUBSIDIES FOR TEA FARMERS IN ASSAM 

360.  MD. RAKIBUL HUSSAIN: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 
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(a) whether the Government provide subsidies or aid to the small and medium 

tea farmers to help them handle fluctuating market prices keeping in view that the 

tea farming in Assam is vital to the region’s economy yet many farmers face 

financial challenges, if so, the details thereof;  

(b) whether there are any Government schemes offering low-interest loans for 

farm modernization and productivity improvement; and  

(c) if so, the manner in which the Government is ensuring that tea farmers 

particularly in remote areas access financial support and growth resources? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (c): Tea is a commercial crop, and its prices are influenced by demand and 

supply dynamics. To ensure fair price realization for tea growers, particularly the 

small ones, the Tea Board in the year 2004 introduced Price Sharing Formula 

(PSF) which envisaged fair sharing of sale proceeds between the grower and the 

manufacturer in a certain ratio based on the cost of production of both green leaf 

and made tea. To support the proper implementation of the PSF, the payment of 

green leaf prices to growers is monitored by the District Green Leaf Price 

Monitoring Committees, headed by the District Magistrates. 

To promote overall development of tea growers in the country, including in 

Assam, the Tea Board implements the Tea Development & Promotion Scheme 

which has components specifically for small tea growers (STGs). The focus is on 

organising STGs into self-help groups (SHGs) and farmer producer 
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organisations (FPOs,) with the objective of empowering them to participate more 

gainfully in the tea value chain and improve the delivery of extension services 

and schemes. The programme provides various types of assistance, including 

field mechanisation equipment, leaf carriage vehicles, leaf sheds, pruning 

machines, mechanical harvesters & storage godowns, revolving corpus fund, 

setting up of new mini factories for production of orthodox, green & specialty teas, 

soil testing, and capacity building through Farm Field schools. Additionally, 

incentives are offered for maintaining proper pruning cycle and standard plucking 

rounds. The assistance is not only aimed to incentivise the formation of SHGs 

and FPOs, but also to increase productivity, improve quality, greater value 

addition and thereby greater price realisation for the STGs. 

All services under the scheme are delivered through the Service Plus 

portal with financial assistance transferred via Direct Benefit Transfer (DBT). 

Besides, the implementation of the scheme is decentralized and managed by 

the Zonal or Regional Offices in respective regions. To improve outreach at the 

grassroots level, regional and sub-regional offices are located in the plantation 

areas and directly engage with small growers, assisting them in accessing the 

schemes, particularly in remote locations. 

 

िकसान øेिडट काडª ऋण 

361. ®ी रमाशंकर राजभर: 

³या कृिष और िकसान कÐयाण मंýी यह बताने कì कृपा कर¤गे िकः 
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(क) ³या िकसानŌ के कÐयाण के िलए िकसान øेिडट काडª से ऋण ÿदान िकए जाते ह§; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या उन िकसानŌ के ऋणŌ को माफ करने कì कोई योजना है िजनकì भूिम और मकान नदी 

म¤ डूब गए ह§ अथवा िजनकì फसल¤ ÿाकृितक आपदाओ ंके कारण नĶ हो गई ह§; 

(घ) यिद नहé, तो इसके ³या कारण ह§; 

(ङ) ³या सरकार Ĭारा ऐसे िकसानŌ के िकसान øेिडट काडª ऋणŌ को माफ करने के िलए कोई 

योजना बनाए जाने कì संभावना है; और 

(च) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

कृिष और  िकसान कÐयाण मýंालय म¤  राºय मýंी (®ी राम नाथ ठाकुर): 

(क) और  (ख):  िकसान øेिडट काडª (केसीसी) िकसानŌ को उनकì ÿचालनाÂ मक आवÔयकताओ ं

को पूरा करने के िलए कृिष ऋण ÿाĮ करने हेतु ÿदान िकए जाते ह§। केसीसी के तहत ऋण 7% ÿित 

वषª कì िकफायती Êयाज दर पर ÿदान िकए जाते ह§ और इसके िलए िव°ीय संÖथानŌ को संशोिधत 

Êयाज अनुदान योजना (एमआईएसएस) के माÅयम से 1.5% कì अिúम Êयाज अनुदान (आईएस) 

ÿदान कì जाती है। इसके अलावा, िकसानŌ को ऋण के शीŅ और समय पर पनुभुªगतान के िलए 

अितåरĉ 3% शीŅ पनुभुªगतान ÿोÂसाहन (पीआरआई) भी िदया जाता है; इस ÿकार, ÿभावी Êयाज 

दर को घटाकर 4% ÿित वषª कर िदया जाता है। आईएस और पीआरआई लाभ केवल 3 लाख Łपये 

कì ऋण सीमा के िलए उपलÊध है। यिद अÐपकािलक ऋण केवल संबĦ गितिविधयŌ (फसल पालन 

के अलावा) के िलए िलया जाता है, तो ऋण रािश केवल 2.00 लाख Łपये तक सीिमत है।  

(ग) और  (घ):  कृिष एवं िकसान कÐयाण िवभाग Ĭारा कोई ऋण माफì योजना कायाªिÆवत नहé कì 

जा रही है। åरज़वª ब§क ने िदनांक 17 अ³टूबर, 2018 को अनसुूिचत वािणिºयक ब§कŌ (आरआरबी 

को छोड़कर) और आरआरबी को अलग-अलग माÖटर िनद¥श - ÿाकृितक आपदाओ ंसे ÿभािवत ±ेýŌ 

म¤ ब§कŌ Ĭारा राहत उपाय जारी िकए ह§। माÖटर िनद¥शŌ के अनुसार, राºय/केÆþ सरकार Ĭारा घोिषत 

ÿाकृितक आपदाओ ंकì िÖथित म¤, सभी अÐपकािलक केसीसी ऋण, िसवाय उनके जो ÿाकृितक 
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आपदा के समय अितदेय ह§, पनुगªठन के िलए पाý हŌगे। ÿभािवत कजª लेने वाले को ब§कŌ Ĭारा नए 

ऋण भी Öवीकृत िकए जा सकते ह§। उधारकताª कì पुनभुªगतान ±मता और ÿाकृितक आपदा कì 

ÿकृित को Åयान म¤ रखते हòए कृिष अविध ऋण कì िकÖतŌ को भी पुनिनªधाª åरत िकया जाएगा। 

ÿाकृितक आपदा कì गंभीरता के आधार पर, एसएलबीसी/डीसीसी इस बात पर िवचार करेगा िक 

³या अÆय सभी ऋणŌ (अथाªत कृिष ऋणŌ के अलावा) जैसे िक संबĦ गितिविधयŌ के िलए िदए गए 

ऋण, úामीण कारीगरŌ, ÓयापाåरयŌ, सूàम/लघु औīोिगक इकाइयŌ को िदए गए ऋण या चरम 

िÖथितयŌ के मामले म¤, मÅयम उīमŌ के िलए सामाÆय पुनिनªधाªरण कì आवÔयकता है या नहé।  

इसके अितåरĉ, यह िवभाग वषª 2016 से पूर े दशे म¤ ÿधानमýंी फसल बीमा योजना 

(पीएमएफबीवाई) का िøयाÆवयन कर रहा है। यह योजना िकसानŌ और राºयŌ के िलए Öवैि¸छक है। 

योजना के ÿावधानŌ के अनसुार, सूखा, बाढ़ आिद जसैी Óयापक आपदाओ ंके संबंध म¤ Öवीकायª 

दावŌ कì गणना बीमा कंपिनयŌ Ĭारा ÿित इकाई ±ेý म¤ उपज के आंकड़Ō के आधार पर कì जाती ह,ै 

जो संबंिधत राºय सरकार Ĭारा बीमा कंपनी को उपलÊध कराए जाते ह§ और योजना के पåरचालन 

िदशािनद¥शŌ म¤ पåरकिÐपत दावा गणना सूý के आधार पर बीमा कंपिनयŌ Ĭारा सीधे बीिमत िकसानŌ 

के खातŌ म¤ भगुतान िकया जाता है। हालांिक, ओलाविृĶ, भूÖखलन, जलÈलावन, बादल फटना, 

ÿाकृितक आग और चøवात, चøवाती/बेमौसम बाåरश और ओलाविृĶ के कारण फसल के बाद होने 

वाले नुकसान के Öथानीय जोिखमŌ के कारण होने वाले नुकसान को Óयिĉगत खेत के आधार पर 

पåरचािलत िकया जाता है। यहां िकसानŌ को नुकसान कì घटना कì सूचना बीमा कंपनी/राºय 

सरकार/संबंिधत िव°ीय संÖथान/पोटªल/ऐप को नुकसान के 72 घंटे के भीतर दनेी होती है। इन दावŌ 

का मूÐयांकन राºय सरकार और संबंिधत बीमा कंपनी के ÿितिनिधÂव वाली एक संयĉु सिमित Ĭारा 

िकया जाता है।  

(ड.) और  (च): ऐसा कोई ÿÖताव नहé है। 
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MENACE OF STRAY ANIMALS 

362. SHRI ARUN NEHRU: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING 

be pleased to state: 

(a) whether there are lot of issues with respect to stray animals like dogs 

and monkeys in rural areas, if so, the details thereof; 

(b) if so, whether the local bodies don't have sufficient funds to handle 

such incidents; 

(c) whether there have been incidents where children have been hurt and 

if so, the details thereof, and  

(d) the actions taken to tackle such incidents with sound policy. 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 

ALIAS LALAN SINGH): 

(a) and (b) The issues related to stray animals like dogs and monkeys, and the 

incidents arising there from, and funds available with local bodies to prevent 

such incidents are under the domain of concerned State Governments. 

However, as per the data reported on Integrated Disease Surveillance 

Programme (Integrated Health Information Platform) portal under Ministry of 

Health and Family Welfare, Government of India by the states/UTs, the details 
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for January 2024 to December 2024 of rural areas across the country is 

mentioned below- 

S.No. Type of biting animal Cases Deaths  

1 Dog 2195122 37 

2 Other animals including 

monkey 

504728 11 

 

(c) As per the data reported by States/UTs on Integrated Health Information 

Platform portal under Ministry of Health and Family Welfare, Government of 

India for dog bite cases to the children less than 15 years of age is 519704 

across the country, during Jan-Dec’2024.  

(d)  The issue of stray animals falls under the purview of State Governments 

concerned and therefore, local bodies are mandated to handle these incidents. 

However, the actions taken by the concerned Departments/ Ministries of 

Government of India to tackle such incidents are as follows : 

Department of Animal Husbandry & Dairying, Government of India:  

The Central Government has notified the Animal Birth Control Rules, 2023, 

under the Prevention of Cruelty to Animals Act, 1960, to facilitate the 

management of the stray dog population. Animal Welfare Board of India also 

provides financial assistance to recognized animal welfare organizations for 

sheltering stray, injured, or sick animals in their facilities. Additionally, it supports 

the implementation of animal birth control programs in collaboration with local 
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bodies. The Animal Welfare Board of India (AWBI) collaborates with the National 

Commission for Protection of Child Rights (NCPCR) to develop comprehensive 

programs aimed at addressing safety concerns related to stray animals. These 

programs focus on preventive measures to ensure children's safety. The AWBI 

has also issued several advisories and guidelines for the management of stray 

dogs. 

Ministry of Housing and Urban Affairs, Government of India:  

The Ministry of Housing and Urban Affairs, Government of India, issued an 

advisory on 25.07.2024 to all States and Union Territories regarding the 

implementation of recommendations made by the National Commission for 

Protection of Child Rights (NCPCR) to prevent stray dog attacks on children. 

Ministry of Health and Family Welfare, Government of India:  

Under the Human Health component, Ministry of Health and Family Welfare is 

implementing National Rabies Control Programme (NRCP) since 12th Five-year 

plan in all States/UTs except for non-endemic areas (Andaman and Nicobar 

Islands and Lakshadweep) to prevent and control Rabies in the Country. Under 

the program following initiatives & preventive measures have been taken across 

the country by Ministry of Health and Family Welfare for making rabies free India 

by 2030 

(i) The National Action Plan for Dog-Mediated Rabies Elimination by 2030 

(NAPRE) was developed and launched on September 28, 2021, by Ministry of 
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Health and Family Welfare and Ministry of Fisheries, Animal Husbandry & 

Dairying, focusing on Human Health and Animal Health. The implementation of 

the Human Health component is undertaken by the ‘National Centre for Disease 

Control’ under Ministry of Health and Family Welfare with dedicated budgetary 

support, while the implementation of the Animal Health component is to be 

undertaken by the Department of Animal Husbandry and Dairying, Government 

of India.  As per Animal Birth Control (Dogs) Rules, 2023, mass dog vaccination 

and dog population management are being done by the animal husbandry 

department in collaboration with local body authorities. 

(ii) Under the “National Health Mission”, the states are being supported for 

implementing the ‘National Rabies Control Program’ through budgetary support 

by Ministry of Health and Family Welfare for Capacity building of the healthcare 

staff, procurement of anti-rabies vaccine and immunoglobulin, the printing of 

Information, education and communication (IEC) for rabies & dog bite 

prevention, for data entry support, review meetings, monitoring and surveillance, 

the establishment of Model Anti Rabies Clinics & Wound Washing facilities. 

 Training modules have been developed for medical officers and health 

workers. Over 1.19 lakh medical officers and paramedics trained in rabies 

prevention (from 2019-2023).  

 Anti-Rabies Vaccine & Anti-Rabies Serum provided free at government 

hospitals under National Health Mission’s National Free Drug Initiative. 
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 To create the awareness to the public and healthcare professionals Dog 

bite protocols, Information, education and communication (IEC) materials, 

and training videos on the management of animal bite/dog bite cases for 

medical officers have been created and disseminated across the country.  

 Established 279 Model Anti-Rabies Clinics in the last three years in 

districts of the states for better treatment of dog bite victims. 

(iii) Strengthening of surveillance for Rabies: 

 Nine government diagnostic labs strengthened for rabies detection in 

states/UT 

 Human Rabies classified as a notifiable disease in 26 States/UTs 

following an advisory by Ministry of Health and Family Welfare. 

 Integration with Integrated Disease Surveillance Programme (Integrated 

Health Information Platform) Portal for strengthened surveillance of 

animal/dog bites and rabies cases. 

(iv)  The Rabies-Free Cities initiative has commenced in a phased manner, 

targeting Tier 1 and Tier 2 cities for rabies prevention and action plan 

preparation initially for 15 cities of 6 states.  

(v) Joint Steering Committees formed at national, state, and district levels to 

monitor National Rabies Control Programme progress. 
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(vi) A dedicated Rabies helpline (15400) (in Hindi and English language only) is 

being piloted initially for five states (Madhya Pradesh, Delhi, Puducherry, 

Andhra Pradesh, and Assam), with plans for subsequent expansion in other 

states. 

SMALL FARMERS ENROLLMENT FOR NMNF 

363. SHRI JAGDAMBIKA PAL:   

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:  

 (a)  the step-by-step process to enroll their land by small farmers interested in 

transitioning to natural farming under the National Mission on Natural Farming 

(NMNF) in Gram Panchayat or Block;  

(b)  whether there are any specific forms, documents, or prerequisites 

required for applying in the Development Office, or Krishi Vigyan Kendra (KVK), 

if so, the details thereof;  

(c)  whether there are enrollments open year-round or season-specific and if 

a farmer misses the cluster deadline, whether they can enroll individually or in 

the next cycle, if so, the details thereof; 

(d)  whether there are any designated officials or Krishi Sakhis to assist 

farmers and the accessible resource persons for those in remote areas and if 

so, the details thereof;  
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(e)  whether the farmers receive training immediately or wait for cluster 

formation, if so, the details thereof; 

(f)  whether financial or technical assistance is guaranteed upon enrollment 

or linked to milestones, if so, the details thereof; and 

(g) the manner in which the Ministry ensures that small landholders are not 

excluded from NMNF due to procedural or logistical barriers? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (b): Under the National Mission on Natural Farming (NMNF), 

identification of clusters will be done by States/ UTs. Each cluster will be linked 

to a Training Institution, viz. Krishi Vigyan Kendras, Agriculture Universities or 

Local Natural Farming Institutions. In the selected clusters, two designated Krishi 

Sakhis/ Community Resource Persons (CRPs) will mobilise the farmers and 

enrol them. 

(c): New farmers can join the natural farming cluster at the beginning of each 

crop season. 

(d): Each State/ UT will designate two Krishi Sakhis/ CRPs per selected 

cluster. 

(e): Training to the farmers will commence after the identification of the 

clusters by the States/UTs. 
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(f): For the trained farmers, output based incentive is envisaged in the 

scheme for practicing NF package of practices like Pre Monsoon Dry Sowing 

(PMDS), application of Beejamrut, Jeevamrut, etc., diversified cropping system, 

etc.; awareness on NF, upkeep of livestock, preparing NF inputs or purchasing 

NF inputs from Bio-input Resource Centre (BRC), and purchasing drums, mixing 

& storage containers, etc. Each farmer can initiate NF in small landholding, and 

eligible for support under NMNF upto a maximum area of one acre. 

(g): All farmers, including small and marginal farmers, are eligible to avail the 

benefits under the NMNF. Further, the Mission Unit at Centre/ State, District and 

Block Level Monitoring Committees are mandated to conduct regular monitoring 

of farm-level indicators, farmer progression and extension of NF across all the 

clusters. 

 

CLIMATE-RESILIENT AGRICULTURE PRACTICES 

364.  SHRI E. T. MOHAMMED BASHEER: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the details of new initiatives that the Government has undertaken to 

support climate-resilient agriculture practices; and 

(b) the manner in which the Government is aiding farmers affected by 

extreme weather conditions, such as unseasonal rains and droughts? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 
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(a) and (b):   The Government is taking several steps to promote climate resilient 

agriculture practices in the country. The National Mission for Sustainable 

Agriculture (NMSA) being implemented by Ministry of Agriculture and Farmers 

Welfare is one of the Missions within the National Action Plan on Climate Change 

(NAPCC). The Mission aims to implement strategies to make Indian agriculture 

more resilient to the changing climate. Several schemes have also been initiated 

under National Mission on Sustainable Agriculture (NMSA) to deal with the 

adverse climate situations in the agriculture sector. Per Drop More Crop (PDMC) 

scheme increases water use efficiency at the farm level through micro irrigation 

technologies i.e. drip and sprinkler irrigation systems. Rainfed Area Development 

(RAD) scheme is implemented as a component of NMSA and focuses on 

Integrated Farming System (IFS) for enhancing productivity and minimizing risks 

associated with climatic variability. The Soil Health & Fertility scheme assists 

states in promoting Integrated Nutrient Management through judicious use of 

chemical fertilizers including secondary and micronutrients in conjunction with 

organic manures & bio-fertilizers for improving soil health and its productivity. 

Mission for Integrated Development of Horticulture, Agroforestry & National 

Bamboo Mission also promote climate resilience in agriculture. Further, Pradhan 

Mantri Fasal Bima Yojana  along with weather index based Restructured Weather 

Based Crop Insurance Scheme provide a comprehensive insurance cover against 

failure of the crop by providing financial support to farmers suffering crop 

loss/damage arising out of unforeseen natural calamities and adverse weather 

incidence.   
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Indian Council of Agricultural Research (ICAR) is implementing a flagship 

network project namely National Innovations in Climate Resilient Agriculture 

(NICRA) to promote climate resilient agricultural, to educate and train farmers on 

climate-smart techniques and technologies. Large scale demonstrations of 

climate resilient varieties are undertaken in farmers’ fields through KVKs under 

NICRA. Capacity building programs are conducted to educate farmers on various 

aspects of climate resilient practices. Farmers are also provided with weather 

advisories as ICAR in collaboration with India Meteorological Department issues 

Agromet advisories to farmers through Gramin Krishi Mausam Seva program. 

 

 

FENCING OF INDIA-BANGLADESH BORDER 

365. SHRIMATI SAJDA AHMED: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) the current status of the fencing work along the India-Bangladesh border;  

(b) the key reasons cited by Bangladesh for constructing the border fencing; 

(c) whether border fencing impacted bilateral relations between India and 

Bangladesh; and  

(d) if so, the details thereof along with the Indian border areas yet to be fenced? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 
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(a): The total length of India-Bangladesh border is 4096.7 km, out of which 

3232.218 km has been covered with fence.  

(b) and (c): Construction of fencing is an important security measure for securing 

the border. Fencing helps in ensuring a crime-free border by effectively 

addressing the challenges of cross-border criminal activities, smuggling, 

movement of criminals and trafficking. It has been conveyed to the Government 

of Bangladesh that with regard to security measures at the border,  including  for  

fencing,  India observes all protocols and agreements between the two 

governments and between the Border Security Force and Border Guard 

Bangladesh. The Government of India's expectation that all earlier 

understandings will be implemented by Bangladesh and there will be a 

cooperative approach to combating cross-border crimes has also been 

conveyed to the Government of Bangladesh.  

(d):  A length of 864.482 km of the India-Bangladesh border is yet to be fenced 

which includes a length of 174.514 km of non-feasible gap. The challenges faced 

in completing the feasible stretches of fencing projects relate to land acquisition, 

Border Guard Bangladesh (BGB) objections, limited working season and land 

slide/marshy land. 

 

भÖूखलन जोिखम शमन योजना 

366. ®ी अिनल बलूनी:       

³या गृह मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार ने भूÖखलन जोिखम शमन योजना (एलआरएमएस) को मंजूरी दे दी है; 
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(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या एलआरएमएस का उĥेÔय भूÖखलन ÿवण राºयŌ को िव°ीय और तकनीकì सहायता ÿदान 

करना है;  

(घ) यिद हां, तो तÂसंबधी Êयौरा ³या है; और 

(ङ) उन भूÖखलन ÿवण राºयŌ का Êयौरा ³या है, िजÆह¤ उĉ योजना के अंतगªत कोई िव°ीय और 

तकनीकì सहायता ÿदान कì गई है? 

गृह मýंालय म¤ राºय मýंी (®ी िनÂयानदं राय) : 

(क) से (ङ) जी हां। सरकार ने वषª 2019 म¤ चार (04) राºयŌ िसि³कम, िमजोरम, नागाल§ड और 

उ°राखंड के िलए भूÖखलन जोिखम शमन योजना (एलआरएमएस) को मंजूरी दी थी तािक इन 

संवेदनशील राºयŌ को आपदा तैयाåरयŌ के िलए क¤ þीय सहायता ÿदान कì जा सके और भिवÕय म¤ 

अÆय भूÖखलन शमन पåरयोजनाओ ंको शुł करने के िलए उनकì ±मता का िनमाªण िकया जा सके।  

राºय आपदा ÿबंधन ÿािधकरणŌ (एसडीएमए) / िजला आपदा ÿबंधन ÿािधकरणŌ (डीडीएमए) के 

आपदा जोिखम शासन म¤ सधुार के तहत जुलाई, 2019 म¤ 43.91 करोड़ Łपये के कुल िव°ीय 

पåरÓयय के साथ एलआरएमएस कì अवधारणा तैयार कì गई और इसे लॉÆच िकया गया। 

योजना के ÿमुख पåरणामŌ म¤ भूÖखलन शमन, वाÖतिवक समय िनगरानी, जागłकता कायªøम और 

±मता िनमाªण और ÿिश±ण शािमल थे। एलआरएमएस के कायाªÆवयन के िलए िव°ीय सहायता का 

राºयवार िववरण इस ÿकार है::- 

(łपये करोड़ म¤) 

ø सं राºय कायाªÆवयन के िलए िव°ीय सहायता 

1. िसि³कम 11.08 

2. नागाल§ड 10.92 
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3. उ°राखंड 10.92 

4. िमजोरम 10.99 

                            कुल 43.91 

 

इसके अितåरĉ, हाल ही म¤ सरकार ने राÕůीय आपदा शमन िनिध (एनडीएमएफ) से िव° पोषण के 

िलए 15 भूÖखलन ÿवण राºयŌ (अŁणाचल ÿदेश, असम, िहमाचल ÿदेश, मिणपुर, मेघालय, 

िमजोरम, नागाल§ड, िसि³कम, िýपरुा, उ°राखंड, कनाªटक, केरल, महाराÕů, तिमलनाडु और पिĲम 

बंगाल) के िलए 1000 करोड़ Łपये के िव°ीय पåरÓयय वाली राÕůीय भूÖखलन जोिखम Æयूनीकरण 

पåरयोजना को भी मंजूरी दी है। 

 

SALE OF PADDY IN BACKWARD DISTRICTS 

367. SHRIMATI MALVIKA DEVI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the steps being taken against Millers who try to manipulate poor farmers 

and control the sale of paddy in backward districts; 

(b) the steps being taken to make sure that farmers who have good quality 

paddy, do not have to face any loss because of the millers and lose 5-7 kgs; and 

(c) the steps being taken to ensure that the farmers get their insurance for the 

paddy loss due to untimely rain?  

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 
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(a) and (b):  Government of India has discontinued levy system of procurement 

of rice with effect from Kharif Marketing Season (KMS) 2015-16. In levy system, 

paddy was procured by the millers and payment of Minimum Support Price 

(MSP) was also made by them. Based on the certificate (by designated State 

authority) regarding payment of MSP by millers to the farmers, a certain 

percentage of resultant rice used to be delivered to the Government.  

At present, entire procurement of paddy from the farmers is done directly 

by the State Agencies/ Food Corporation of India (FCI). State agencies are 

allowed to engage cooperative societies, self help groups, Primary Agricultural 

Credit Societies (PACS) etc. for procurement of paddy. In Punjab and Haryana, 

paddy is procured through arthias. But payment of MSP in both the above cases 

is to be released directly to the farmer's bank account through online transfer of 

amount by the concerned Government agencies. The State Government is not 

supposed to outsource procurement of paddy to millers in any direct or indirect 

manner.  

Government of India has also promoted and encouraged Decentralised 

procurement of Food Grains by the State Government and their agencies to 

widen penetration of MSP operations to every nook & corner of the country. The 

expenditure incurred on various incidentals by the State Government /its 

agencies is reimbursed by the Government of India (GoI).  

Minimum Support Price (MSP) operations are given wide publicity through 

pamphlets, banners and other print and electronic media. Procurement of Paddy 
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under MSP operations is being mandatorily carried out through State 

Procurement Portals which has brought substantial transparency in the process 

with introduction of registration of farmers for sale of their produce at 

Government Procurement Centers/ mandis, online land verification and online 

payment of MSP directly into the farmer’s bank account. The State Procurement 

Portals have been integrated with Central Procurement Food Grains Portal 

(CFPP) to have repository of information on almost real time basis for better 

monitoring, review and decision making. 

(c):  In case of any natural calamities like untimely rain, relaxations in the 

uniform specifications of affected food grains are provided for smooth 

procurement so as to prevent distress sale/rejection of food grains. 

 

Öथानीय िनकाय चुनाव 

368. डॉ. कÐयाण वैजीनाथराव कालेः  

³या पंचायती राज मýंी यह बतान ेकì कृपा कर¤गे िकः  

(क) ³या िवगत पांच स ेसात वषŎ के दौरान महाराÕů म¤ Öथानीय िनकायŌ के चुनाव नहé कराए 

गए ह§,  

(ख) मýंालय Ĭारा समय पर चुनाव सिुनिĲत करन ेके िलए ³या कदम उठाए जा रहे ह§;  

(ग) ³या इस संबंध म¤ कोई पýाचार िकया गया ह ैऔर तÂसंबंधी Êयौरा ³या ह;ै  

(घ) ³या महाराÕů सरकार न ेकेÆþ सरकार स ेउĉ मामल ेम¤ हÖत±ेप करन ेका अनरुोध िकया 

ह ैतािक समय पर Öथानीय िनकाय चुनाव सिुनिĲत िकया जा सके;  

(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या ह;ै  
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(च) ³या सरकार को ऐसे चुनावŌ म¤ िवलंब के संबंध म¤ Æयायालय Ĭारा िवगत म¤ उठाई गई गंभीर 

िचंताओ ंकì जानकारी ह;ै और  

(छ) यिद हां, तो तÂसंबंधी Êयौरा ³या ह ैऔर सरकार इस संबंध म¤ ³या कारªवाई करन ेजा रही 

ह?ै 

 

मÂÖयपालन, पशुपालन और डेयरी मýंालय म¤ राºय मýंी; तथा पंचायती राज मýंालय म¤ 

राºय मýंी (ÿो. एस. पी. िसहं बघेल)  

(क) स े(ङ) "पंचायत", "Öथानीय शासन" होने के कारण राºय का िवषय ह ैऔर भारत के संिवधान 

कì सातवé अनसुूची कì राºय सूची का िहÖसा है। संिवधान के अनु̧ छेद 243 ट (4) म¤ यह ÿावधान 

ह ैिक, संिवधान के उपबंधŌ के अधीन रहते हòए, िकसी राºय का िवधान-मंडल, िविध Ĭारा, पंचायतŌ 

के िनवाªचनŌ स ेसंबंिधत या संसĉ सभी िवषयŌ के संबंध म¤ उपबंध कर सकेगा| 

महाराÕů सरकार न ेसूिचत िकया ह ैिक úाम पंचायत के चुनाव िनयमŌ के अनुसार िनयिमत 

łप स ेकराए गए ह§। नागåरकŌ के अÆय िपछड़ ेवगŎ को िदए गए आर±ण के संबंध म¤ दायर एस.एल.पी. 

सं́ या 19756/2021 और åरट यािचका सं́ या 980/2019 म¤ माननीय सवō¸च Æयायालय के 

Öथगन आदशे के कारण िजला पåरषदŌ और पंचायत सिमितयŌ के चुनाव उनके कायªकाल कì समािĮ 

के बाद  नहé कराए गए ह§। 

पंचायती राज मýंालय महाराÕů सरकार  स ेलगातार अनरुोध कर रहा ह ैिक बाधाओ ंको दूर 

करके  और िबना िकसी देरी के संवैधािनक ÿावधानŌ के अनłुप पंचायत चुनाव करान ेका ÿयास 

कर|े  हाल ही म¤, मýंालय न ेमहाराÕů सरकार को िदनांक 18.12.2024 को  एक पý भी िलखा है। 

हालािँक, महाराÕů सरकार न ेमýंालय स ेइस मामल ेम¤ हÖत±ेप करन ेका अनरुोध नहé िकया है। 

(च) और (छ)  पंचायती राज मýंालय को पंचायत चुनाव म¤ देरी के संबंध म¤ िकसी भी माननीय 

Æयायालय स ेकोई पýाचार /िनद¥श ÿाĮ नहé हòआ ह ै| 
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COMPLAINTS REGARDING PURCHASE OF ONIONS BY NAFED 

369. DR. BACHHAV SHOBHA DINESH: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government has taken cognizance of the complaints raised 

by the farmers and Maharashtra State Onion Growers Association against 

NAFED for purchasing onions through intermediaries at inflated rates bypassing 

direct deals with the farmers and if so, the details thereof; 

(b) whether the Government has instituted an enquiry to review into the issue, 

if so, the details thereof including findings of the investigation and if not, the 

reasons therefor; 

(c) whether the Government has initiated any punitive action against those 

responsible for the cause and if so, the details thereof; and  

(d) whether the Government has taken any remedial measures in this regard 

and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

 (a) and (b):   The Government had taken cognizance of the alleged complaints 

relating to procurement of onion under Price Stabilisation Fund (PSF) 

administered by Department of Consumer Affairs (DoCA) through Marketing 

Federation of India Limited (NAFED) raised by the farmers and Maharashtra 

State Onion Growers association against NAFED for purchasing onions through 

intermediaries. The Government constituted a Committee of officers at 
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appropriate level from the Ministry of Agriculture and Farmers’ Welfare to 

ascertain the fact about the procurement carried out by NAFED in Nashik. 

Besides, a government nominee appointed by the Government on the Board of 

NAFED had also visited Nasik. Both the teams submitted their independent 

reports to the Government.   

Both the Teams submitted their independent factual report and some key 

observations are summarised as follows: 

4000 onion farmers registered in the procurement portal of supply valid 

(agency of DoCA) under PSF during Rabi 2024 season out of which only 3300 

farmers has sold the onions to the NAFED. The payment to the registered 

farmers was being made directly into their bank accounts, although some 

technical issues were observed. There was lack of awareness in the publicity 

regarding government procurement of onion and prevailing procurement prices. 

Offloading of procurement of onion under PSF in the months of Oct-Nov led to 

drop in onion price. The procurement process such as registration on e-Peek 

Pahaani portal of State Govt. and therefore the processes need to be simplified 

in the interest of farmers. Farmer Producing Organisations (FPOs)/FPCs have 

played a constructive role in the development of this procurement ecosystem 

and invested heavily in creating farmgate infrastructure. This has also led to 

creation of ancillary employment in the area besides strengthening the FPO 

movement in the district, in line with Government’s policies in this regard. 

Significant improvements have been made by NAFED over time, including 

improvement in recovery rate from 45% to 63% and reduction of storage losses 
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from 25% to 15%. DOCA has appointed and independent agency for ensuring 

quality and quantity of the stock. 

 

(c)and (d):  As per the guideline of the Price Stabilisation Fund (PSF) Scheme 

of DoCA , the procurement of Rabi-24 Onion was to be preferably done from 

farmers/(FPOs)/(FPCs)/ Primary Agricultural Cooperative Societies (PACS). 

The Committee has not pointed out any corrupt involvement of officers in the 

procurement of onion by the NAFED from farmers. However, the Government 

has taken some remedial measures to further strengthen the procurement 

system for the wider outreach of procurement operations for onion under PSF 

as follows: 

(i) The farmers are registering themselves on the Portals of NAFED, National 

Cooperative Consumers’ Federation of India Limited (NCCF) and State’s Portal 

through Aadhar Based registration for selling their produce at government 

procurement centres. 

(ii) The Procurement portals also provide farmers with the latest/updated 

information regarding MSP declared, nearest purchase center, date/period of 

procurement, allotment of slots/time to farmers against their booking for sale of 

produce etc. These enable the farmer to deliver stock as per his convenience in 

the nearest procurement centre. 

(iii) The land /crop records of the farmers are verified from the State land records 

online for those farmers who have registered for selling their produce. SMS and 

Whatsapp messages are sent to the farmers to make them aware about the 
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procurement to be undertaken by various agencies of the Government. 

Agmarknet Portal is in place for daily purchase rates of commodities to make 

the farmers aware about the current market selling price of the produce. 

(iv) Further, the central Nodal Agencies like NAFED and NCCF undertaking 

procurement through the state level agencies ensure the release of DBT 

payment to farmers directly in their Aadhar linked bank accounts as given at the 

time of registration. Since the payment of MSP is being transferred into the 

farmer’s bank account through RTGS or NEFT, the bank account of an 

individual farmer cannot be utilised to make payments of other farmers.  

 

MECHANISM TO IMPROVE THE ECONOMIC STATUS OF FARMERS 

370. DR. NISHIKANT DUBEY: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to state: 

(a) whether it is a fact that Government proposes to improve the economic 

status of farmers by facilitating access to agricultural machinery which plays a 

crucial role in modern agriculture, if so, the details thereof;  

(b) the details of the schemes initiated and designed to support farmers in 

acquiring agricultural machinery and the number of beneficiaries so far, State-

wise;  

(c) whether the subsidies under the scheme will be directly transferred to the 

beneficiaries’ bank account; and  
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(d) if so, the details thereof ? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (d):  The emphasis of the Government is to  promote mechanization with 

the specific aim of increasing the reach of farm mechanization to small and 

marginal farmers  and to the regions  where  availability  of  farm power is low   

and promoting  ‘Custom Hiring Centers’ to offset  the adverse  economies of 

scale arising due to small land holding and high cost of individual ownership.  

 A Centrally Sponsored Scheme ‘Sub-Mission on Agricultural 

Mechanization’ (SMAM) is being implemented through the State Governments 

w.e.f. 2014-15 under which financial assistance is provided for purchase of 

agricultural machines and equipments including tractors to the farmers on 

individual ownership basis and for establishment of Custom Hiring Centre 

(CHC)/High Tech Hub/Farm Machinery Banks (FMBs). Since inception of the 

SMAM, funds amounting to Rs. 7856.28 Crores has been released to various 

states.  The States have supplied more than 19.51 lakh machines and 

equipments to the farmers on individual ownership basis and more than 52,000 

CHCs/Hi-tech Hubs/FMBs have been established in various States. The State-

wise details since 2014-15 to 2024-25 (as on 30.01.2025) are given in the 

enclosed Statement-I. The Department of Agriculture & Farmers Welfare is 

also implementing Crop Residue Management (CRM) Scheme from 2018-19  

in order to support the efforts of the Governments of Punjab, Haryana, Uttar 

Pradesh and NCT of Delhi to address air pollution and to subsidize machinery 
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required for management of crop residue. The scheme promotes the usage of 

machines for in-situ and ex-situ management of paddy straw. Under this 

scheme, during the period from 2018-19 to 2024-25 (as on 30.01.2025), an 

amount of Rs. 3607.88 Crore have been released to these States and ICAR.  

The States have established more than 41,900 Custom Hiring Centres (CHCs) 

of crop residue management machines and more than 3.23 lakh crop residue 

management machines have been supplied to these CHCs and individual 

farmers of these States. The State-wise details are given in the enclosed 

Statement-II. The financial assistance under these schemes is released to the 

beneficiaries under Direct Benefit Transfer (DBT). 

STATEMENT-I 

State-wise details of funds released, machines distributed and CHCs/Hi-

Tech Hubs/FMBs established under SMAM since 2014-15 to 2024-25 (as 

on 30.01.2025) 

State FUNDS 

RELEASED 

(RS. IN 

CRORE) 

NOS. OF 

AGRICULTURAL 

MACHINERY 

DISTRIBUTED 

NOS. OF CUSTOM 

HIRING 

CENTRES/HI-TECH 

HUBS/FARM 

MACHINERY 

BANKS 

ESTABLISHED 

Andhra Pradesh 855.37 251514 10598 
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Arunachal  65.87 40824 13 

Assam 123.71 3163 787 

Bihar 157.23 39535 2005 

Chhattisgarh 321.05 102736 2978 

Gujarat 92.73 29733 247 

Haryana 266.54 24870 2313 

HP 173.81 43637 53 

J&K 76.71 19822 387 

Jharkhand 33.95 0 527 

Karnataka 1036.38 306785 790 

Kerala 298.1 118105 1687 

MP 511.85 279300 1778 

Maharashtra 602.93 103525 1430 

Manipur 113.14 20283 820 

Meghalaya 25.19 2457 8 

Mizoram 43.7 5730 339 

Nagaland 231.65 21373 609 
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Orissa 346.99 81831 1778 

Punjab 109.18 13648 1267 

Rajasthan 145.21 32793 1854 

Sikkim 51.47 7128 52 

Tamil Nadu 803.92 80758 4153 

Telengana  55.67 28954 195 

Tripura  185.7 54915 727 

UP 671.56 182346 11591 

Uttarakhand  342.75 42294 2400 

West Bengal 101.79 10997 774 

D&D Nagar 

Haveli 

1.10 89 0 

Puducherry 10.00 621 13 

Ladhakh 1.03 1314 0 

TOTAL 7856.28 19,51,080 52,173 
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STATEMENT-II 

State-wise details of funds released, machines distributed and CHCs/FMBs 

established under CRM scheme since 2018-19 to 2024-25 (as on 

30.01.2025) 

State FUNDS 

RELEASED 

(RS. IN 

CRORE) 

NOS. OF 

CROP 

RESIDUE 

MACHINERY 

DISTRIBUTED 

NOS. OF CUSTOM 

HIRING CENTRES 

ESTABLISHED/FARM 

MACHINERY BANKS 

ESTABLISHED 

Haryana 1081.71 1,00,882 6775 

Punjab 1756.45 1,47,668 25917 

Uttar Pradesh 763.67 74,548 9276 

NCT of Delhi 6.05 247 0 

TOTAL 3607.88 3,23,345 41,968 

 

 

INITIATIVE TO ENCOURAGE FARMERS TO ADOPT BIO-PESTICIDES 

371.  SHRI PARSHOTTAMBHAI RUPALA: 

         SHRI KOTA SRINIVASA POOJARY:        
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Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:- 

(a) the initiatives undertaken by the Government to encourage farmers to adopt bio-

pesticides and to partner with State Agricultural Universities for research on bio-

pesticides; 

(b) the steps taken by the Government in collaboration with various stakeholders to 

address challenges related to bio-pesticides, such as the prevalence of substandard 

or counterfeit products, concerns about shelf life, the expensive and protracted 

registration process for biopesticides in the country and the substantial initial capital 

investment needed for bio-pesticide production, if so, the detailed information on 

each of these aspects; 

(c) whether the Government is promoting other forms of fertilizer like biofertilizers and 

organic fertilizers and if so, the details thereof; and 

(d)   the steps taken by the Government for promoting its use among the farmers? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS 

WELFARE (SHRI RAM NATH THAKUR): 

(a) to (d):  Government of India promotes the use of bio pesticides, bio control agents 

and botanical formulations as alternative to chemical pesticides, and safe & judicious 

use of chemical pesticides as a last resort, through its Central Integrated Pest 

Management Centers (CIPMCs), Krishi Vigyan Kendras (KVKs) and State Agriculture 

Departments by  undertaking various training programs. Central Insecticide Board & 

Registration Committee (CIB&RC) under the Department of Agriculture & Farmers 
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Welfare (DA&FW) registers pesticides for use in the country only after ensuring the 

efficacy & safety of the pesticides and simplified guidelines has been formulated for 

the registration of bio pesticides with minimal registration fee as compared to 

chemical pesticides and also the provisional registrations are being granted along 

with the permission for commercialization to adopt and encourage the use of bio-

pesticides.  The Insecticide Inspectors appointed u/s 20 of the Insecticides Act, 1968 

by Central and State governments, draw samples from manufacturing units and sale 

points within their jurisdiction at regular intervals to check the sale of any substandard 

or counterfeit products. 

Indian Council of Agricultural Research (ICAR) institutes are developing bio 

pesticides after rigorous testing through various State Agriculture Universities (SAUs) 

under AICRP (All India Coordinated Research Projects) programs. In collaboration 

with various SAUs, numerous bio control laboratories and production units have been 

established to facilitate the development and dissemination of biopesticides across 

the country. These facilities are instrumental in producing microbial pesticides and 

conducting research to enhance biopesticide efficacy, and also aim to reduce the 

initial capital investment required for biopesticide production and technical support. 

Further, ICAR institutes are also actively engaged in research on shelf life of bio-

pesticides.  

The Government also encourages the use of bio-fertilizers under Paramparagat 

Krishi Vikash Yojana (PKVY) and Mission Organic Value Chain Development for 

North Eastern Region (MOVCDNER) schemes. Under the PKVY scheme, farmers 

are provided financial assistance of Rs 15000/ ha for 3 years through DBT for on-
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farm and off-farm organic inputs including bio-fertilizer. Under Mission Organic Value 

Chain Development for North Eastern Region (MOVCDNER), financial assistance @ 

Rs 32500/ha for 3 years is provided to farmers for off-farm /on-farm organic inputs 

including bio-fertilizer. 

 

िकसान आदंोलन 

372. ®ीमती लवली आनदंः 

     ®ी रामÿीत मडंलः 

     ®ी िदनेश चþं यादवः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार िकसानŌ Ĭारा िकए जा रहे आंदोलन को समाĮ करने के िलए कोई कदम उठा 

रही है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या िकसान लंबे समय से आमरण अनशन पर बैठे ह§ और यिद हां, तो उनकì मांगŌ पर 

सरकार कì ³या ÿितिøया है: 

(ग) िकसानŌ कì मांगŌ पर सरकार का ŀिĶकोण ³या है; और 

(घ) तÂसंबंधी Êयौरा ³या है? 

कृिष और िकसान कÐयाण मýंालय म¤  राºय मýंी (®ी राम नाथ ठाकुर): 

(क) स े(घ):  भारत सरकार ने िदनांक 8 फरवरी, 2024 को िकसान आंदोलन से सबंिंधत िकसानŌ 

के साथ चचाª आरंभ कì थी। इसके बाद, िदनांक 12, 15, 18 फरवरी 2024 और 18 जनवरी 

2025 को चचाª हòई। 

आंदोलन करने वाले िकसानŌ और उनकì मांगŌ से संबंिधत मĥेु भारत के माननीय सवō¸च 

Æयायालय के सम± भी िवचाराधीन ह§ और माननीय सवō¸च Æयायालय Ĭारा इस संबंध म¤ एक 
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सिमित भी गिठत कì गई है। 

िकसानŌ के साथ अगले दौर कì चचाª  हेत ुिदनांक 14 फरवरी, 2025 कì ितिथ िनधाªåरत 

कì गई है। 

 

िकसानŌ कì सामािजक और आिथªक िÖथित के उÂथान के िलए योजना 

373. ®ी बृजेÆþ िसहं ओलाः 

डॉ. नामदेव िकरसानः 

®ी िबīुत बरन महतोः 

®ी रामवीर िसहं िबधूड़ीः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार देश म¤ िकसानŌ के सामािजक, आिथªक उÂथान के िलए योजनाए ंकायाª िÆवत कर 

रही है और यिद हां, तो झारखंड, िदÐली, महाराÕů के गढ़िचरौली लोक सभा संसदीय िनवाªचन ±ेý 

तथा राजÖथान के झुंझुनू िजले म¤ कायाªिÆवत कì जा रही योजनाओ ंसिहत तÂसंबंधी राºयवार तथा 

िजलावार Êयौरा ³या है; 

(ख) सरकार Ĭारा िपछल े पांच वषŎ के दौरान उĉ योजनाओ ं के िलए वषªवार िकतनी धनरािश 

आवंिटत कì गई है; 

(ग) उĉ योजनाओ ंके माÅयम से लाभािÆवत होने वाले िकसानŌ कì सं´या िकतनी है; 

(घ) सरकार Ĭारा गत दस वषŎ के दौरान िकसानŌ के िलए िøयािÆवत िकए गए कÐयाण कायŎ का 

वषªवार Êयौरा ³या ह;ै 

(ङ) उĉ योजना के ÿभावी कायाªÆवयन म¤ सधुार के िलए इन योजनाओ ंकì समी±ा करने हेतु िकए 

जा रहे ÿयासŌ का Óयौरा ³या है; 

(च) सरकार Ĭारा देश म¤ कृिष ±ेý म¤ संकट से िनपटने तथा संकटúÖत िकसानŌ के िलए कौन मी 

योजना कायाª िÆवत कì जा रही ह§; 
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(छ) सरकार Ĭारा देश म¤ िवशेष łप से झारखंड म¤ फसल िसंचाई सुिवधाओ ंके िवÖतार के िलए ³या 

कदम उठाए जा रहे ह§; 

(ज) िदÐली के िकसानŌ को योजनाओ ंका लाभ ³यŌ नहé िमल रहा है; और 

(झ) सरकार कì िदÐली के िकसानŌ को उĉ योजनाओ ंका लाभ ÿदान करने के िलए ³या योजना 

ह?ै  

कृिष और  िकसान कÐयाण मýंालय म¤  राºय मýंी (®ी राम नाथ ठाकुर): 

(क) से (छ): भारत सरकार कृिष ±ेý कì वतªमान और भिवÕय कì आवÔयकताओ ंके साथ-साथ 

िकसानŌ के िहतŌ और सामािजक-आिथªक उÂथान को Åयान म¤ रखते हòए योजनाओ ंऔर कायªøमŌ 

कì एक िवÖतृत ®ृंखला को कायाªिÆवत कर रही है। ये योजनाए ंऔर कायªøम झारखंड, महाराÕů, 

राजÖथान और िदÐली क¤ þ शािसत ÿदेश सिहत सभी राºयŌ/संघ राºय ±ेýŌ पर लागू ह§ और इनम¤ 

ऋण, बीमा, आय सहायता, इĀंाÖů³चर, बागवानी सिहत फसल¤, बीज, मशीनीकरण, िवपणन, 

जैिवक और ÿाकृितक खेती, िकसान समूह, िसंचाई, िवÖतार, Æयूनतम समथªन मूÐय पर िकसानŌ से 

फसलŌ कì खरीद, िडिजटल कृिष आिद सिहत कृिष का पूरा Öप³ेůम शािमल है। क¤ þीय ±ेýक 

योजनाओ ंके मामले म¤, आवंटन राºयवार नहé, बिÐक पåरयोजना या पाýता आधाåरत होता है। 

िव°ीय वषª 2023-24 स,े कृिष और िकसान कÐयाण मýंालय ÿÂयेक राºय के िलए वािषªक कायª 

योजना (एएपी) पर चचाª करता है। चचाªओ ंम¤ ÿाथिमकताओ ंऔर ±ेýीय/राºय आवÔयकताओ ंसिहत 

कई मĥेु शािमल होते ह§। इसके अितåरĉ, चूंिक कृिष राºय का िवषय ह,ै इसिलए धनरािश कì शीŅ 

Öवीकृित सिुनिĲत करने के िलए राºय के मु́ य सिचव कì अÅय±ता म¤ राºय Öतरीय मंजूरी सिमित 

(एसएलएससी) को इसम¤ संशोधन का कायª सŏपा जाता है। इसके अलावा, धनरािश जारी करना 

संबंिधत राºयŌ Ĭारा रािश के उपयोग कì गित पर िनभªर करता है। राºय सरकार Ĭारा लाभािथªयŌ 

का िववरण रखा जाता है। 
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केÆþीय ±ेý कì योजनाओ ंके मामले म¤ भी समय पर रािश जारी करने सिहत इसी ÿकार कì 

ÿिøया लागू कì जाती है, िजसम¤ Óयय िवभाग Ĭारा केÆþीय ±ेýक योजनाओ ंके िलए िनधाªåरत ÿिøया 

के अनुसार राºय के िहÖस ेकì आवÔयकता नहé होती है। 

िवभाग समय-समय पर िविभÆन शीषŎ के अंतगªत उपलÊध कराए गए बजट के लेखŌ कì 

िनयिमत िनगरानी करता है, तािक िनिधयŌ का इĶतम उपयोग सुिनिĲत िकया जा सके, साथ ही 

योजना और कायªøमŌ के अंतगªत इि¸छत पåरणाम, लाभ या उĥेÔय ÿाĮ िकए जा सक¤ । 

कृिष एवं िकसान कÐयाण िवभाग (डीएएडंएफडÊÐयू) Ĭारा कायाªिÆवत कì जा रही क¤ þीय 

±ेýक और क¤ þीय ÿायोिजत योजनाओ ंकì सूची का Êयौरा संलµन  िववरण -I म¤ िदया गया है। चंूिक, 

वषª 2022-23 के िलए योजनाओ ंका यिुĉकरण िकया गया ह,ै इसिलए वषª 2019-20 से 2021-22 

तक डीएएडंएफडÊÐयू Ĭारा कायाªिÆवत कì जा रही योजनाओ ंके तहत आवंिटत रािश का Êयौरा 

संलµन  िववरण -II म¤  और वषª 2022-23 से 2023-24 तक का Êयौरा संलµन िववरण -III म¤ िदया 

गया है। 

(ज) और (झ): िदÐली के िकसानŌ को लाभ नहé िमल रहा है ³यŌिक िदÐली सरकार ने वषª 2023-

24 और 2024-25 के िलए कृिष और िकसान कÐयाण िवभाग (डीए एडं एफडÊÐयू) Ĭारा कायाªिÆवत 

कì जा रही क¤ þीय ÿायोिजत योजनाओ ंका लाभ उठाने के िलए वािषªक कायª योजना ÿÖतुत नहé कì 

है। िदनांक 3 जनवरी, 2025 को डीए एडं एफडÊÐयू ने राÕůीय राजधानी ±ेý िदÐली सिहत सभी 

राºयŌ और संघ राºय ±ेý से वषª 2025-26 के िलए वािषªक कायª योजना ÿÖतुत करने का अनुरोध 

िकया है तािक िकसानŌ को योजनाओ ंका लाभ िमल सके। 

िववरण  I 

I.  क¤ þीय ±ेýक योजनाए ं

1. ÿधानमंýी िकसान सÌमान िनिध (पीएम-िकसान) 

2. ÿधानमंýी िकसान मान धन योजना (पीएम-केएमवाई) 
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3. ÿधानमंýी अÆनदाता आय संर±ण अिभयान (पीएम-आशा) 

4. ÿधानमंýी फसल बीमा योजना (पीएमएफबीवाई)/पनुगªिठत मौसम आधाåरत फसल बीमा 

योजना (आरडÊÐयूबीसीआईएस) 

5. संशोिधत Êयाज छूट योजना (एमआईएसएस) 

6. राÕůीय मधुम³खी पालन एवं शहद िमशन (एनबीएचएम) 

7. एúीकÐचर इंĀाÖů³चर फंड (एआईएफ) 

8. 10,000 िकसान उÂपादक संगठनŌ (एफपीओ) का गठन और संवधªन 

9. Öटाटª अप और úामीण उīमŌ के िलए कृिष िनिध (एúीÔयोर) 

10. नमो űोन दीदी 

II. क¤ þीय ÿायोिजत योजना 

(क) राÕůीय ÿाकृितक खेती िमशन (एनएमएनएफ) 

(ख) कृषोÆनित योजना 

1. एकìकृत कृिष िवपणन योजना -राÕůीय कृिष बाजार (आईएसएएम-ईएनएएम) 

2. एकìकृत कृिष िवपणन योजना -अÆय (आईएसएएम-अÆय) 

3. राÕůीय खाī सरु±ा एवं पोषण िमशन (एनएफएसएनएम) 

4. राÕůीय खाī तेल िमशन (एन.एम.ई.ओ.)- ितलहन 

5. राÕůीय खाī तेल िमशन (एन.एम.ई.ओ.)- ऑयल पाम 

6. समेिकत बागवानी िवकास िमशन (एमआईडीएच) 

7. पूवō°र ±ेý जैिवक मूÐय ®ृंखला िवकास िमशन (एमओवीसीडीएनईआर) 

8. कृिष िवÖतार उप-िमशन (एसएमएई) 

9. िडिजटल कृिष  

(ग)  राÕůीय कृिष िवकास योजना (आरकेवीवाई)  
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1. राÕůीय कृिष िवकास योजना- डीपीआर (आरकेवीवाई-डीपीआर) 

2. परÌपरागत कृिष िवकास योजना (पीकेवीवाई) 

3. ÿित बूंद अिधक फसल (पीडीएमसी) 

4. मृदा ÖवाÖÃय एवं उवªरता 

5. वषाª िसंिचत ±ेý िवकास (आरएडी) 

6. कृिष वािनकì 

7. कृिष मशीनीकरण उप-िमशन (एसएमएएम) 

8. फसल अवशेष ÿबंधन (सीआरएम) 

9. फसल िविवधीकरण कायªøम (सीडीपी) 

 

िववरण -II 

िवगत पांच वषŎ म¤ अथाªत वषª 2019-20 से 2023-24 तक कृिष एवं िकसान कÐयाण िवभाग 

Ĭारा कायाªिÆवत कì जा रही योजनाओ ंके अंतगªत आवंिटत रािश का Êयौरा 

अनुदान सं́ या 1-कृिष एवं िकसान कÐयाण िवभाग 

(Łपए करोड़ म¤) 

ø. स.ं िमशन/योजना का नाम 2019-20 2020-21 2021-22 

कुल- कुल योग- अनुदान सं́ या 1 (योजना + गैर-

योजना) 

101904.00 116757.9

2 

118294.2

4 

I- क¤ þीय ±ेýक योजनाए/ंपåरयोजनाए ं       

1 ÿधानमंýी फसल बीमा योजना -एनसीआईपी 13640.85 19831.75 15989.39 

2 िकसानŌ को अÐपाविध ऋण पर Êयाज 

सिÊसडी 

17863.43 15306.55 18142.30 
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3 बाजार हÖत±ेप योजना/मूÐय समथªन योजना 

(एमआईएस/पीएसएस) का कायाªÆवयन 

2010.20 996.00 3595.61 

4 ÿधानमंýी अÆनदाता आय संर±ण अिभयान 

(पीएम-आशा) 

321.00 300.00 1.00 

5 कÐयाणकारी योजनाओ ंके िलए राºय/संघ 

शािसत ÿदेशŌ को दलहन का िवतरण 

370.00 620.00 50.00 

6 फसल अवशेषŌ के यथाÖथान ÿबंधन के िलए 

कृिष यंýीकरण को बढ़ावा दनेा 

594.29 600.00 700.00 

7 ÿधानमंýी िकसान सÌमान िनिध (पीएम-

िकसान) 

54370.15 65000.00 67500.00 

8 ÿधानमंýी िकसान मानधन योजना 200.00 50.00 0.50 

9 िकसान उÂपादक संगठनŌ का गठन और 

संवधªन 

0.00 250.00 250.00 

10 एúीकÐचर इंĀाÖů³चर फंड  0.00 208.00 200.00 

कुल- क¤ þीय ±ेýक योजनाए/ंपåरयोजनाए ं 89369.92 103162.3

0 

106428.8

0 

II – क¤ þीय ÿायोिजत योजनाए ँ       

1 ÿधानमंýी कृिष िसंचाई योजना -ÿित बूंद 

अिधक फसल (पीएमकेएसवाई) 

2032.20 2563.20 2000.00 

2 हåरत øांित       

2.1 राÕůीय कृिष िवकास योजना 2760.00 2551.21 2000.00 

2.2 कृषोÆनित योजना        
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2.2.1 राÕůीय खाī सरु±ा िमशन 1776.90 1863.97 1540.00 

2.2.2.

1 

ितलहन और ऑयलपाम ÿौīोिगकì िमशन 0.00 0.00 100.00 

2.2.2 राÕůीय जिैवक खेती संवधªन पåरयोजना 2.00 11.50 6.00 

 

2.2.3 पूवō°र ±ेý जैिवक मूÐय ®ृंखला िवकास 160.00 175.00 174.81 

2.2.4 राÕůीय मदृा ÖवाÖÃय एवं उवªरता ÿबंधन 

पåरयोजना 

155.85 222.70 100.00 

2.2.5 राÕůीय सतत कृिष िमशन (आरएडीपी और 

जलवाय ुपåरवतªन) 

146.06 145.00 110.00 

2.2.6 परÌपरागत कृिष िवकास योजना 299.36 350.00 100.00 

2.2.7 राÕůीय कृिष वािनकì पåरयोजना 28.00 29.00 20.00 

2.2.8 एनबीएचएम सिहत एकìकृत बागवानी िवकास 

िमशन 

1583.50 1609.75 1594.00 

2.2.9 बीज एवं रोपण सामúी उप-िमशन 300.00 324.80 310.00 

2.2.1

0 

पौध संर±ण एवं पौध संगरोध उप-िमशन 34.00 46.15 31.00 

2.2.1

1 

कृिष िवÖतार उप-िमशन 940.00 940.00 924.00 

2.2.1

2 

सूचना ÿौīोिगकì 31.13 45.00 55.19 



04.02.2025  727 

 
2.2.1

3 

कृिष मशीनीकरण उप-िमशन 1015.00 1022.00 850.00 

2.2.1

4 

एकìकृत कृिष संगणना और सांि´यकì योजना 175.00 343.42 267.00 

2.2.1

5 

एकìकृत कृिष सहकाåरता योजना 140.00 350.00 373.00 

2.2.1

6 

एकìकृत कृिष िवपणन योजना 331.10 350.00 264.20 

2.2.1

7 

राÕůीय बांस िमशन 87.00 94.00 70.00 

कुल- कृषोÆनित योजना 7204.90 7922.29 6889.20 

कुल- योजना 101367.02 116199.0

0 

117318.0

0 

1 Öथापना और अÆय क¤ þीय ±ेý Óयय  536.98 558.92 976.24 

कुल- कुल योग- अनुदान सं́ या 1 (योजना + गैर-

योजना) 

101904.00 116757.9

2 

118294.2

4 

 

िववरण -III 

अनुदान सं́ या 1-कृिष एवं िकसान कÐयाण िवभाग 

(Łपए करोड़ म¤) 
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ø. 

स.ं 

िमशन/योजना का नाम सशंोिधत 

बजट 

2022-23 

सशंोिधत बजट 

2023-24 

I- क¤ þीय ±ेýक योजनाए/ंपåरयोजनाए ं     

1 ÿधानमंýी फसल बीमा योजना -एनसीआईपी 12375.76 15000 

2 संशोिधत Êयाज अनुदान 22000.00 18500 

3 बाजार हÖत±ेप योजना/मूÐय समथªन योजना 

(एमआईएस/पीएसएस) का कायाªÆवयन 

1500.00 40 

4 ÿधानमýंी अÆनदाता आय सरं±ण अिभयान (पीएम-

आशा) 

0.00 2200 

5 कÐयाणकारी योजनाओ ंके िलए राºय/संघ शािसत ÿदेशŌ 

को दलहन का िवतरण 

166.21 446.3 

6 ÿधानमंýी िकसान सÌमान िनिध (पीएम-िकसान) 60000.00 60000 

7 ÿधानमंýी िकसान मानधन योजना 50.00 138 

8 िकसान उÂपादक संगठनŌ का गठन और संवधªन 955.00 450 

9 एúीकÐचर इंĀाÖů³चर फंड 150.00 600 

10 राÕůीय मधुम³खी पालन शहद िमशन (एनबीएचएम) 100.00 50 

कुल- क¤ þीय ±ेýक योजनाए/ंपåरयोजनाए ं 97296.97 97424.30 

II - क¤ þीय ÿायोिजत योजनाए ँ     

1 राÕůीय कृिष िवकास योजना 7000.00 6150.35 

  राÕůीय ÿाकृितक खेती िमशन   100 

2 कृषोÆनित योजना      
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2.1 राÕůीय खाī एवं पोषण सरु±ा िमशन 900.00 1442 

2.2 राÕůीय खाī तेल िमशन- ऑयलपाम 700.00 525 

2.3 राÕůीय खाī तेल िमशन- ितलहन 500.00 425 

2.4 पूवōततर ±ेý जैिवक मूÐय ®ृंखला िवकास 130.00 238 

2.5 एकìकृत बागवानी िवकास 1100.00 1508.47 

2.6 बीज एवं रोपण सामúी उप-िमशन 250.00   

2.7 कृिष िवÖतार 800.00 880 

2.8 िडिजटल कृिष 70.00 200 

2.9 कृिष संगणना और सांि´यकì 300.00   

2.10 कृिष िवपणन 250.00 1160 

कुल- कृषोÆनित योजना 5000.00 6378.47 

कुल- क¤ þीय ÿायोिजत योजनाए ं 12000.00 12628.82 

  कृिष अवसंरचना एवं िवकास िनिध म¤ अितåरĉ 

हÖतांतरण 

  5000.00 

कुल- योजना 109296.97 115053.12 

योजना - अनुदान सं́ या 1 109296.97 115053.12 

Öथापना एवं अÆय केÆþीय ±ेýक Óयय     

1 Öथापना और अÆय क¤ þीय ±ेý Óयय  957.56 1735.84 

कुल- कुल योग- अनुदान सं́ या 1 (योजना + गैर-योजना) 110254.53 116788.96 
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बहòराºय सहकारी सोसाइटी (सशंोधन) अिधिनयम, 2002 

374.  ®ी सतीश कुमार गौतमः 

³या सहकाåरता मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या बहòराºय सहकारी सोसाइटी अिधिनयम, 2002 के तहत राÕůीय सहकारी सिमितयŌ/संघŌ 

के कृÂय िविनधाªåरत िकए गए ह§;  

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है;  

(ग) ³या सरकार उĉ कृÂयŌ का पालन सुिनिĲत करने के िलए ÿयास कर रही है और यिद हां, तो 

तÂसंबंधी Êयौरा ³या है;  

(घ) ³या सहकारी ÿबंधन, िव° और अÆय ±ेýŌ म¤ िवशेष²ता रखने वाले बहò-राºय सहकारी 

सोसाइटी बोडª म¤ िनदेशकŌ कì िनयिुĉ के िलए कोई ÿावधान िकया गया है; और  

(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

गृह मýंी; तथा सहकाåरता मýंी  (®ी अिमत शाह): 

(क)और (ख): जी हां, माÆ यवर । पåरसंघीय सहकारी सिमितयŌ (राÕ ůीय सहकारी सिमितयŌ सिहत) 

के कायª बहòराº य सहकारी सोसाइटी अिधिनयम, 2002 कì धारा 24 कì उपधारा (2) म¤ िविनिदªÕ ट 

िकए गए ह§ ।  

(ग): जी हां, माÆ यवर । बहòराº य सहकारी सोसाइटी अिधिनयम, 2002 यथासंशोिधत 2023 का 

संशोधन अिधसूचना सं. 11 कì धारा 70 म¤ एक नई उपधारा (10) अतंिवªÕ ट िकया गया है िजसम¤ 

राÕ ůीय सहकारी सिमितयŌ के लेखांकन कì संपरी±ण åरपोटª संसद के ÿÂ येक सदन म¤ रखा जाएगा 

। इसके अितåर³ त, बहòराº य सहकारी सोसाइटी िनयम, 2002के िनयम 35A (3)के अनसुार कोई 

राÕ ůीय सहकारी सिमित, बहòराº य सहकारी सोसाइटी अिधिनयम, 2002 कì धारा 120 के उपबधंŌ 

के अनसुार क¤ þीय पंजीयक के सम± िववरणी दािखल कर यह Ê योरा देगी िक उसने अिधिनयम कì 

धारा 24 के अधीन पåरसंघीय सहकारी सिमितयŌ के कतªÓ यŌ का अनुपालन िकया है । 
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(घ)और (ङ): जी हां, माÆ यवर । बहòराº य सहकारी सोसाइटी अिधिनयम, 2002 यथासंशोिधत 2023 

का संशोधन अिधसूचना स.ं 11 कì धारा 41 के अधीन 2 से अनिधक सहयोिजत िनदेशकŌ कì 

िनयिुĉ का उपबधं िकया गया है िजÆ ह¤ ब§िकंग,ÿबंधन,सहकारी ÿबंधन और िव° या ऐसी बहòराº य 

सहकारी सिमित के उĥेÔ यŌ और कायªकलापŌ से संबंिधत िकसी ±ेý म¤ िवशेष²ता ÿाÈ त है ।  

 

ASSISTANCE TO KERALA FOR INCREASING FOOD PRODUCTION 

375.      SHRI N. K. PREMACHANDRAN: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government proposes to provide more assistance to Kerala 

for increasing food production, if so the details thereof, 

(b) the details regarding the food production, State-wise, 

(c) the details of foodgrains required for consumption, State-wise, 

(d) the details of comparative statement regarding the total requirements of 

food and total production in each State; 

(e) whether the Union Government analysed the crisis in Kerala to ensure the 

food security due to the low production; 

(f) if so, the details of action taken by the Government to give priority to 

Kerala for increasing the food production; 

(g) whether the Union Government initiated joint action with State 

Government to preserve the agricultural land in Kerala, if so, the details thereof, 

and 

(h) the details of the special project proposed to implement in Kerala? 



04.02.2025  732 

 
 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

 (a) to (h): The Government of India is supplementing the efforts of State 

Governments to increase the production of foodgrains in the country through 

implementation of various schemes and programmes. The Department of 

Agriculture & Farmers Welfare (DA&FW) is implementing National Food Security 

& Nutrition Mission (NFSNM) in the identified districts of 28 states including 

Kerala and Union Territories (UTs) for increasing the food production through 

area expansion and productivity enhancement, restoring soil fertility and 

productivity at individual farm level and enhancing farm level economy.  

  Under NFSNM, the assistance is provided to the farmers, through the 

States/UTs, on crop production and protection technologies, cropping system 

based demonstrations, production & distribution of certified seeds of newly 

released varieties/ hybrids, integrated nutrient and pest management 

techniques, capacity building of farmers through training during cropping season 

etc. NFSNM also provides support to Indian Council of Agricultural Research 

(ICAR) & State Agriculture Universities (SAUs)/Krishi Vigyan Kendras (KVKs) for 

technology back stopping and transfer of technology to the farmer under 

supervision of Subject Matter Specialists / Scientists. The Research 

Organizations are supported for undertaking research projects that can help 

enhancing production and productivity of crops. 
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  In addition, Government of India also given flexibility to the states for state 

specific needs under Pradhan Mantri- Rashtriya Krishi Vikas Yojana (PM-

RKVY). The states may implement need based projects for foodgrain crops 

under PM-RKVY with the approval of State Level Sanctioning Committee 

(SLSC). 

  There is no foodgrain crisis in the country. Due to the concerted efforts of 

the Central, States Governments and farmers, the production of foodgrain has 

increased from 285.01 million tonnes in 2017-18 to 332.29 million tonnes in 

2023-24. The State-wise foodgrain production in India in the year 2023-24 is 

given in the enclosed Statement-I. As per data received from the Department of 

Food and Public Distribution, the allocation of foodgrain to states / UTs under 

the Targeted Public Distribution System (TPDS) / National Food Security Act 

(NFSA) for the year 2024-25 is given in the enclosed Statement-II.  

  As a part of watershed development programmes taken up under Pradhan 

Mantri Krishi Sinchayee Yojana (PMKSY) several activities are taken up for all 

round development and conservation of natural resources including agricultural 

land in the state. The Kerala state Government has passed the Kerala Paddy 

Land & Wet Land Act in 2008 to preserve the remaining paddy lands of Kerala. 
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STATEMENT-I 

 
 State-wise Production of Total Food Grains during the year 2023-24 

S. 

No. 
States/ UTs 

Total Production (Lakh Tonnes) 

2023-24 

1 Andaman And Nicobar Islands 0.10 

2 Andhra Pradesh 104.13 

3 Arunachal Pradesh 3.92 

4 Assam 62.59 

5 Bihar 212.01 

6 Chandigarh 0.03 

7 Chhattisgarh 106.19 

8 Dadra And Nagar Haveli 0.38 

9 Daman And Diu -- 

10 Delhi 1.05 

11 Goa 0.99 

12 Gujarat 100.45 

13 Haryana 184.39 

14 Himachal Pradesh 16.48 

15 Jammu And Kashmir 18.41 

16 Jharkhand 33.58 

17 Karnataka 127.77 

18 Kerala 5.02 
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19 Ladakh 0.25 

20 Madhya Pradesh 414.68 

21 Maharashtra 145.09 

22 Manipur 4.38 

23 Meghalaya 3.25 

24 Mizoram 0.55 

25 Nagaland 5.19 

26 Odisha 94.32 

27 Puducherry 0.63 

28 Punjab 325.44 

29 Rajasthan 218.72 

30 Sikkim 0.69 

31 Tamil Nadu 107.00 

32 Telangana 202.76 

33 Tripura 8.42 

34 Uttar Pradesh 602.86 

35 Uttarakhand 18.00 

36 West Bengal 193.24 

 All India 3322.95 

 (Source: Economics, Statistical & Evaluation Division, DA&FW) 
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STATEMENT-II 

 

Allocation of foodgrains (Rice+Wheat+Coarsegrains) under TPDS/ NFSA 

for 2024-25 

   
 (Quantity in Lakh Tonnes) 

 

S. 

No. 
States/ UTs Total 

 
1 Andhra Pradesh 18.72 

 
2 Arunachal Pradesh  0.89 

 
3 Assam 16.95 

 
4 Bihar  55.27 

 
5 Chhatisgarh 13.84 

 
6 Delhi 4.49 

 
7 Goa 0.59 

 
8 Gujarat 22.47 

 
9 Haryana  7.95 

 
10 Himachal Pradesh 5.08 

 
11 Jharkhand  17.52 

 
12 Karnataka  26.09 

 
13 Kerala 14.25 

 
14 Madhya Pradesh 34.94 

 
15 Maharashtra  46.05 

 
16 Manipur 1.38 
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17 Meghalaya  1.76 

 
18 Mizoram 0.66 

 
19 Nagaland 1.38 

 
20 Odisha  22.53 

 
21 Punjab 8.70 

 
22 Rajasthan 27.71 

 
23 Sikkim 0.44 

 
24 Tamil Nadu 36.78 

 
25 Telengana 13.38 

 
26 Tripura 2.71 

 
27 Uttrakhand  5.03 

 
28 Uttar Pradesh 99.79 

 
29 West Bengal  39.71 

 
30 A & N Island  0.29 

 
31 Chandigarh (DBT) 0.00 

 
32 D&N H and  Daman & Diu  0.15 

 
33 Jammu & Kashmir 7.35 

 
34 Ladakh   0.16 

 
35 Lakshadweep 0.05 

 
36 Pudducherry (DBT) 0.00 

 
  Total 555.06 

(Source: Department of Food & Public Distribution) 



04.02.2025  738 

 
MODERNISATION OF PM MITRA PARKS 

376. SHRI P. P. CHAUDHARY: 

Will the Minister of TEXTILES be pleased to state : 

(a) the specific progress made in developing textile infrastructure in 

Parliamentary Constituency under PM Mitra scheme particularly for 

strengthening its existing textile cluster along with the facilities upgraded and 

milestones achieved thereunder;  

(b) whether any specific incentives or support measures have been planned to 

attract further investments in Pali's textile sector and if so, the details thereof and 

the number of investors showing interest; 

(c) whether any assessment has been conducted regarding infrastructure gaps 

in Pali's textile cluster, if so, the findings thereof and the steps taken to address 

them under PM Mitra scheme; and  

(d) the total investment planned for modernizing Pali's textile infrastructure 

including public and private contributions along with expected employment 

generation and export enhancement thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND 

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA 

MARGHERITA): 

(a) to (d): With a view to increasing investments, generating employment 

opportunities and boosting exports in the textile sector, the Ministry is 

implementing Scheme for Integrated Textile Park (SITP) to provide support for 

setting up textile parks with world-class, state-of-the-art infrastructure in textile 
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hubs across the country. The scheme was in implementation upto 31.03.2021; 

however, the Scheme has now been subsumed under the umbrella Scheme of 

Textile Cluster Development Scheme (TCDS) for completing ongoing projects 

only.  Under SITP, one textile park in Pali has been approved, details of which 

are given in the enclosed Statement.  

The Ministry is also implementing Integrated Processing Development 

Scheme (IPDS) to support new Common Effluent Treatment Plants (CETP)/ 

upgradation of CETP’s in existing processing clusters as well as new processing 

parks. Under IPDS, two projects have been approved, details of which are given 

in the enclosed Statement. 

Under Amended Technology Upgradation Fund Scheme(ATUFS), credit 

linked Capital Investment Subsidy (CIS) is to provide to units located across the 

country for purchase of benchmarked machinery in different segment of Textile 

Sectors across the value chain and across fibers and including Micro, Small and 

Medium Enterprises (MSMEs) and small textile manufacturing units. Under the 

scheme, subsidy of Rs. 4.67 crore has been released for units in and around 

Pali (Rajasthan).  

To develop integrated large scale and modern industrial infrastructure 

facility for entire value-chain of the textile industry,   the Government has 

approved setting up of 7 (Seven) PM Mega Integrated Textile Region and 

Apparel (PM MITRA) Parks in Greenfield/Brownfield sites with scheme outlay of 

Rs. 4,445 crore for the period 2021-22 to 2027-28. The Government has finalised 

7 sites viz. Tamil Nadu (Virudhnagar), Telangana (Warangal), Gujarat (Navsari), 
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Karnataka (Kalaburagi), Madhya Pradesh (Dhar), Uttar Pradesh (Lucknow) and 

Maharashtra (Amravati) for setting up PM MITRA Parks. 

 The scheme envisages a Development Capital Support (DCS) of 30% of 

total project cost upto Rs. 500 crore for Greenfield Park and Rs. 200 crore for  

Brownfield Park subject to scheme guidelines. The scheme also envisages a 

Competitive Incentive Support (CIS) of upto Rs. 300 crore per park as an 

incentive to manufacturing units to set up early in the park. The incentive is 

subject to fulfilment of conditions as outlined in detailed scheme guidelines.   

STATEMENT 

Details of project under SITP  

                                                      (In Rs. Crore)                                                                 

Name of project Total 

Project 

Cost 

Approved 

GoI share  

GoI 

share 

released 

Current 

status  

Nextgen Textile 

Park 

101.40 40 40 Completed   
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Details of project under IPD 

                                                                                             (In Rs. Crore) 

Name of 

project 

Total 

Project 

Cost 

Approved 

GoI share  

GoI 

share 

released 

Current 

status  

Pali Common 

Effluent 

Treatment Plant 

100 50 37.50 Under 

implementation  

Nextgen Textile 

Park 

129.42 64.71 6.30 Under 

implementation  

 

 

CLIMATE-RESILIENT CROP VARIETIES 

377.  SHRI BENNY BEHANAN: 

 Will the Minister of AGRICULTURE AND FARMERS WELFARE be 

pleased to state: 

(a) whether the Government encouraging the development of climate-

resilient crop varieties suited to Kerala's agro-climatic conditions, if so, the details 

thereof; 

(b) the steps being taken to integrate water management policies across 

departments to ensure a holistic approach to water and agriculture challenges; 

and  
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(c) whether the Government has set up adequate monitoring and early 

warning systems in Kerala to mitigate the impact of extreme weather events on 

agriculture, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI BHAGIRATH CHOUDHARY): 

(a): National Agricultural Research System (NARS) including ICAR Institutes 

and State/Central Agricultural Universities (CAU/SAU) under the aegis of Indian 

Council of Agricultural Research (ICAR) has developed 2900 varieties of 

different crops during 2014-2024, out of which 2661 varieties are climate 

resilient. During this period, 63 field crop varieties have been developed for 

Kerala state, comprising of 23 of cereals, 2 of oilseeds; 10 of pulses; 15 of forage 

crops and 13 of sugarcane of which 58 are climate resilient.   

(b):   Centrally Sponsored Scheme of Per Drop More Crop (PDMC) of Govt. of 

India, has been implemented since 2015-16 which focuses on enhancing water 

use efficiency at farm level through micro Irrigation system like drip and sprinkler 

Irrigation systems. The PDMC was implemented as a component of Pradhan 

Mantri Krishi Sinchayee Yojana (PMKSY) during 2015-16 to 2021-22 and under 

the Rashtriya Krishi Vikas Yojana (RKVY) from 2022-23 onwards. The various 

components of this scheme helps in water saving as well as reduced fertilizer 

usage through fertigation, labour expenses, other input costs and overall income 

enhancement of the farmers. The Government provides financial assistance @ 

55% to the small and marginal farmers and @ 45% to other farmers for 

installation of drip and sprinkler systems under the PDMC. 
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(c): To help the farmers for taking decisions on day-to-day agricultural 

operations for reduction of crop damage and loss due to extreme weather as 

well as taking advantages of benevolent weather conditions, India 

Meteorological Department (IMD) runs a scheme - Gramin Krishi Mausam 

Sewa (GKMS) to render weather forecast based operational 

Agrometeorological Advisory Services (AAS) in collaboration with Indian 

Council of Agricultural Research (ICAR), State Agriculture Universities  

(SAUs) and other institutions for the benefit of farming community. Under this 

scheme, presently 130 Agromet Field Units (AMFUs), located at SAUs, 

institutes of ICAR and Indian Institute of Technology (IIT) etc. are operational 

across the country. Along with the biweekly bulletins, daily weather forecast and 

nowcast information are also disseminated to the farmers by Regional 

Meteorological Centers (RMCs) and Meteorological Centers (MCs) of IMD. Out 

of the 130 AMFUs, 5 AMFUs viz. Ambalavayal, Pillicode, Thrissur, Vellayani 

and Kumarakomare preparing the district level AAS bulletins for all agriculturally 

important districts of Kerala. These units are also involved in dissemination of 

AAS to the farmers through multichannel dissemination system like print and 

electronic media, Door Darshan, radio, internet etc. including SMS using mobile 

phones through Kisan Portal and also through private companies under Public 

Private Partnership (PPP) mode. SMS-based alerts and warnings along with 

suitable remedial measures are being sent during extreme weather events like 

cyclone, deep depression etc. through Kisan Portal. 
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 Farmers access weather information including alerts and related 

agromet advisories specific to their districts through the mobile App viz., 

‘Meghdoot’ and ‘Mausam’ launched by Govt. of India. To extend real-time 

weather updates to farmers for taking appropriate decisions on farm 

operations, AMFUs also use Social media platforms like ‘WhatsApp’, 

‘Facebook’, ‘YouTube’ etc. In Kerala, these services have been integrated in 

Agriculture Information Management System (AIMS), Department of 

Agriculture & Farmers Welfare, Govt. of Kerala. About 40 lakhs farmers are 

accessing the information in English and regional language from this platform. 

 Recently, Ministry of Earth Sciences (MoES), in collaboration with the 

Ministry of Panchayati Raj (MoPR), has launched Panchayat-level weather 

forecasts for nearly all Gram Panchayats in India on 24th October 2024. These 

forecasts are accessible on digital platforms such as e-Gramswaraj 

(https://egramswaraj.gov.in/), the Meri Panchayat app, e-Manchitra of MoPR, 

and Mausamgram of IMD, Ministry of Earth Science. 

 For drought monitoring, Department of Agriculture & Farmers’ Welfare 

(DA&FW) has developed a Geoportal in collaboration with Space application 

Centre (SAC), ISRO. This Geoportal hosts data of multiple drought indicators 

related to rainfall, soil moisture, remote sensing based crop condition, water 

storages etc. This portal is a single window digital platform which provide 

drought indicators and enable various stakeholders towards easy, timely and 

objective assessment of drought situation at district or tehsil level. It also helps 



04.02.2025  745 

 
in identifying potential drought conditions enabling timely interventions to 

support effective drought management strategies.  

 

NATIONAL INSTITUTE OF LOCOMOTOR DISABILITIES 

378.  SHRI JAGANNATH SARKAR: 

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state: 

(a) whether the Ministry withholding approval for the construction of a new state-

of-the-art building (Basement + Ground + 6 floors) for National Institute for 

Locomotor Disabilities (NILD); Kolkata, and if so, the reasons for the delay;  

(b) whether the Ministry is aware of the outdated and flood-prone infrastructure 

at NILD, Kolkata, and the hardships it causes to staff and patients and if so, the 

steps being taken to address this issue;  

(c) whether the Ministry has considered allocating funds for the procurement of 

an MRI machine for NILD, Kolkata, to enhance its diagnostic and treatment 

capabilities for individuals with locomotor disabilities and if so, the estimated 

timeline for its procurement and installation; and 

(d) whether the Ministry intends to restore the Institute’s original name as “Dr. 

Shyama Prasad Mukherjee National Institute for Locomotor Disabilities” pending 

for over 20 years, and the current status and the steps taken in this regard?   

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B.L. VERMA): 
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(a) No. The proposal for the construction of a new building at National Institutes 

and Composite Regional Centres is processed as per the prescribed procedures 

and in accordance with the guidelines of the Ministry of Finance, Department of 

Expenditure, on the appraisal and approval of public-funded schemes/projects. 

(b) The Department is cognizant of the infrastructural challenges at NILD. 

Proposals received from the institute for addressing these challenges are 

carefully considered, and immediate actions are taken to resolve any serious 

concerns brought to attention. 

 (c) No duly approved proposal, in this regard, has been received from the 

institute. 

 (d) This issue is under examination. 

 

PROGRESS ON FIRST INDUSTRIAL NODE IN BIHAR 

379. SHRI RAJIV PRATAP RUDY: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the details of progress made on the first industrial node being developed 

under industrial corridors in Bihar; 

(b)  the financial allocation made by the Government for the development of 

this node, along with the details of funds sanctioned and utilized so far; 

(c)  whether there are any delays in the completion of the project, and if so, 

the reasons therefor; and 
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(d)  the expected employment potential and economic benefits anticipated 

from the development of this node for the State of Bihar? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) to (d): The Integrated Manufacturing Cluster (IMC) at Gaya in state of Bihar has 

been approved for development by the Cabinet Committee on Economic 

Affairs (CCEA), Government of India in August 2024 as part of the 

Amritsar Kolkata Industrial Corridor (AKIC). 

The development of IMC Gaya has been approved for a total project cost 

of Rs. 1,339 crore. Government of India's contribution has been approved 

for Rs. 462 Crore as equity and Rs. 345 crore towards debt. 

The project is expected to create approximately 1 lakh jobs and bring in 

investment potential of about INR 16,500 crore, as per the approved 

Detailed Project Report. 

For the implementation of the project, State Support Agreement (SSA) 

between Government of Bihar, BIADA, & National Industrial Corridor 

Development and Implementation Trust (NICDIT), and Shareholder 

Agreement (SHA) between BIADA and NICDIT has been executed. A 

Special Purpose Vehicle (SPV) – Bihar Integrated Manufacturing City 
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Gaya Limited (BIMCGL) has also been formed. There are no delays in the 

project, and pre-construction activities have been taken up. 

 

महाराÕů म¤ कृिष सकंट और िकसानŌ कì आÂमहÂया का मĥुा 

380. ®ी सजंय उ°मराव देशमुखः 

®ी बलवंत बसवंत वानखडेः 

®ी ओमÿकाश भूपालिसंह उफª  पवन राजेिनबंालकरः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार ने महाराÕů म¤ कृिष संकट और िकसानŌ Ĭारा आÂमहÂया के मĥुŌ को हल करने के 

िलए कोई पहल कì है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) गत पांच वषŎ के दौरान महाराÕů म¤ िकसानŌ कì आÂमहÂया का िजलेवार Êयौरा ³या है; 

(ग) कृिष संकट और िकसानŌ Ĭारा आÂमहÂया के ÿमुख कारण ³या ह§ और इन कारणŌ कì पहचान 

िकस आधार पर कì जाती है; 

(घ) ³या सरकार Ĭारा कì गई उĉ पहल पयाªĮ है; 

(ङ) यिद नहé, तो इसकì किमयŌ को दूर करने के िलए िकए जाने वाले सुधाराÂमक उपायŌ का Êयौरा 

³या है; और 

(च) िकसानŌ के िहतŌ कì र±ा करने के िलए सरकार Ĭारा कì गई पहलŌ का Êयौरा ³या है? 

कृिष और  िकसान कÐयाण मýंालय म¤  राºय मýंी (®ी राम नाथ ठाकुर): 

(क) स े(च):  गहृ मýंालय के अधीन राÕůीय अपराध åरकॉडª Êयूरो (एन.सी.आर.बी.) अपने ÿकाशन 

‘भारत म¤ दघुªटनावश मÂृय ुऔर आÂमहÂया’ (ए.डी.एस.आई.) म¤ आÂमहÂयाओ ंके संबंध म¤ जानकारी 

संकिलत और ÿसाåरत करता है। वषª 2022 तक कì åरपोटª एन.सी.आर.बी. कì वेबसाइट 



04.02.2025  749 

 
(https://ncrb.gov.in) पर उपलÊध है। ए.डी.एस.आई. åरपोटª 2020, 2021 और 2022 म¤ िकसानŌ 

कì आÂमहÂया के अलग-अलग कारण नहé बताए गए ह§।  

कृिष राºय का िवषय है और भारत सरकार उिचत नीितगत उपायŌ, बजटीय आवंटन और 

िविभÆन योजनाओ/ंकायªøमŌ के माÅयम से राºयŌ के ÿयासŌ का समथªन करती है। भारत सरकार 

कì िविभÆन योजनाए/ंकायªøम उÂपादन म¤ विृĦ, लाभकारी åरटनª और िकसानŌ को आय सहायता 

देकर िकसानŌ के कÐयाण के िलए ह§। सरकार ने कृिष एवं िकसान कÐयाण िवभाग के बजट आवंटन 

को वषª 2013-14 के दौरान 21933.50 करोड़ Łपये से बढ़ाकर वषª 2024-25 के दौरान 

1,22,528.77 करोड़ Łपये कर िदया है। िकसानŌ कì समú आय और कृिष ±ýे म¤ लाभकारी åरटनª 

बढ़ाने के िलए कृिष एवं िकसान कÐयाण िवभाग Ĭारा शुł कì गई ं ÿमखु योजनाए/ंकायªøम 

िनÌनानुसार ह§: 

1. ÿधानमंýी िकसान सÌमान िनिध (पीएम-िकसान) 

2. ÿधानमंýी िकसान मान धन योजना (पीएम-के.एम.वाई.) 

3. ÿधानमंýी फसल बीमा योजना (पी.एम.एफ.बी.वाई.)/रीÖů³चडª वेदर बÖेड øॉप इंÔयोर¤स 

Öकìम (आर.डÊÐयू.बी.सी.आई.एस.) 

4. संशोिधत Êयाज छूट योजना (एम.आई.एस.एस.) 

5. एúीकÐचर इÆĀाÖů³चर फंड (ए.आई.एफ.) 

6. 10,000 नए िकसान उÂपादक संगठनŌ (एफ.पी.ओ.) का गठन और संवधªन 

7. राÕůीय मधुम³खी पालन और शहद िमशन (एन.बी.एच.एम.) 

8. नमो űोन दीदी 

9. राÕůीय ÿाकृितक खेती िमशन (एन.एम.एन.एफ.) 

10. ÿधानमंýी अÆनदाता आय संर±ण अिभयान (पीएम-आशा) 

11. Öटाटª-अप और úामीण उīमŌ के िलए एúी फंड (एúीÔयोर) 

12. ÿित बूंद अिधक फसल (पी.डी.एम.सी.) 
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13. कृिष मशीनीकरण उप-िमशन (एस.एम.ए.एम.) 

14. परÌपरागत कृिष िवकास योजना (पी.के.वी.वाई.) 

15. मृदा ÖवाÖÃय एवं उवªरता (एस.एच. एडं एफ.) 

16. वषाª िसंिचत ±ेý िवकास (आर.ए.डी.) 

17. कृिष वािनकì 

18. फसल िविवधीकरण कायªøम (सी.डी.पी.) 

19. कृिष िवÖतार उप-िमशन (एस.एम.ए.ई.) 

20. बीज एवं रोपण सामúी उप-िमशन (एस.एम.एस.पी.) 

21. राÕůीय खाī सरु±ा एवं पोषण िमशन (एन.एफ.एस.एन.एम.) 

22. एकìकृत कृिष िवपणन योजना (आई.एस.ए.एम.) 

23. समेिकत बागवानी िवकास िमशन (एम.आई.डी.एच.) 

24. राÕůीय खाī तेल िमशन (एन.एम.ई.ओ.)- ऑयल पाम 

25. राÕůीय खाī तेल िमशन (एन.एम.ई.ओ.)- ितलहन 

26. पूवō°र ±ेý जैिवक मÐूय ®ृंखला िवकास िमशन 

27. िडिजटल कृिष िमशन 

28. राÕůीय बांस िमशन 

 

HMT TRACTOR DIVISION, PINJORE 

381. SHRI VARUN CHAUDHRY: 

Will the Minister of HEAVY INDUSTRIES be pleased to state: 

(a) whether the Government is aware of the financial challenges faced by the 

HMT Tractor Division in Pinjore, which eventually led to its closure and delays in 

salary payments to employees; 
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(b) if so, the steps taken by the Government to address the financial and 

operational restructuring of HMT Pinjore prior to its closure; 

(c) whether the Government has considered options such as public-private 

partnerships or repurposing the unit into a skill development centre for local 

youth, and if so, the details thereof; 

(d) the measures undertaken by the Government to ensure the disbursement of 

statutory dues, pension arrears, and pending salaries to the former employees 

of the HMT Tractor Division; and 

(e) whether the Government has proposed any financial assistance or 

rehabilitation schemes for employees affected by the closure, and if so, the 

timeline for their implementation? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a) and (b): Government of India was aware of financial challenges faced by the 

HMT Tractor Division, Pinjore and considering that Cabinet Committee of 

Economic Affairs (CCEA) in its meeting dated 27.10.2016 approved the closure 

of operations of HMT Tractor Division.  Prior to its closure, a Revival Plan was 

approved for HMT Limited in 2013 with measures to re-energize the Tractor 

Division with fiscal support for working capital, technology upgradation and plant 

modernization, however, this had not helped in arresting the decline in 

performance. 

(c): No.  



04.02.2025  752 

 
(d) and (e): While approving the closure of the Tractor Division, CCEA had inter 

alia approved the Budgetary Support for payment of outstanding salary/wages 

and other statutory dues, with offer of attractive and improved VRS/VSS package 

to allow ex-gratia and terminal benefits to all the employees of Tractor Division 

based on 2007 notional pay scales, in relaxation of Government of India, 

Department of Public Enterprises (DPE) guidelines disallowing pay revision of 

sick / loss-making CPSEs, as against the then applicable pay scales of 1997.  

Funds amounting to Rs. 718.72 Crore for the said VRS/VSS with ex-gratia and 

terminal benefits based on 2007 notional pay scales for all employees of the 

Tractor Division were provided as interest free loan. In pursuance of the above 

budgetary support provided by the Government, the payments due were made 

by HMT Ltd.  to all the employees of HMT Tractor Division.  Hence, there are no 

pending statutory dues, pension arrears and pending salaries to former 

employees of HMT Tractor Division except the case(s) under litigation. 

 

R&D PROJECTS 

382.  SHRI SUKANTA KUMAR PANIGRAHI: 

Will the Minister of STEEL be pleased to state: 

(a) the details of R&D projects undertaken by the Ministry of Steel to promote 

innovation and technological advancement in the sector and the funds allocated 

and utilized for these R&D projects during the last three years; 
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(b) whether the Government has initiated any schemes or policies to support 

startups in the steel sector; 

(c) if so, the details of the schemes, including financial and technological 

assistance provided to startups; 

(d) whether the Ministry is taking any steps to collaborate with academic and 

research 

institutions like IITs and NITs for developing advanced steel technologies; and 

(e) if so, the details thereof and the expected impact of such collaborations on 

the domestic incomplete matter? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a), (d)and(e): Ministry of Steel is providing financial assistance to the 

stakeholders viz. steel industry, CSIR laboratories & academic institutions like 

IITs, for carrying out research in the iron & steel sector, under the scheme viz. 

“Promotion of Research & Development in Iron & Steel Sector”. In case of 

Academic Institutions & National/ Regional Research Laboratories, financial 

assistance of upto 70% is permissible. Preference is given to collaborative 

research with R&D project having tie-up with user industry. The thrust areas 

covered under the scheme include research to develop innovative processes & 

technologies to address common issues faced by the steel sector such as 

utilisation of wastes, improving efficiency & productivities, reducing energy 

consumption & reducing emissions etc. This initiative is expected to promote 



04.02.2025  754 

 
improvement in the efficiency, productivity of the steel sector and also to address 

the climate change by reduction in energy consumption & GHG emission. 

The details of the fund allocated and fund utilized in R&D projects 

approved & funded under the scheme by Ministry of Steel during the last three 

years (FY2021-22, FY2022-23 & FY2023-24) are given below: - 

 FY 2021-22 

(in Rs crore) 

FY 2022-23 

(in Rs crore) 

FY 2023-24 

(in Rs crore) 

Budget Allocated 

(RE) 

4.81 4.49 5.00 

Fund Utilised 4.81 4.49 2.94 

 

(b)and(c): Ministry of Steel does not have any schemes to support startups. 

  

PMFBY IN TAMIL NADU 

383. DR. D. RAVI KUMAR: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:  

(a) the total premium collected by insurance companies under Pradhan Mantri 

Fasal Bima Yojana (PMFBY) since the commencement of the scheme till date, 

year, company and State-wise particularly district-wise for Tamil Nadu;  
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(b) the total crop insurance claims paid by insurance companies to farmers under 

PMFBY since commencement of the scheme till date, year, company and State-

wise particularly district-wise for Tamil Nadu;  

(c) whether any irregularities have been reported against the insurance 

companies and if so, the action taken by the Government in this regard;  

(d) the details of complaints filed by farmers and the action taken by the 

Government to resolve such complaints, year and State-wise; and  

(e) whether the Government has considered removing the insurance companies 

and providing an assurance-based model where the Government directly pays 

the crop insurance payouts without insurance companies in the middle and if so, 

the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a)and (b) : Government of India has introduced Pradhan Mantri Fasal Bima 

Yojana (PMFBY) and Restructured Weather Based Crop Insurance Scheme 

(RWBCIS) from Kharif 2016 season.  PMFBY provides for comprehensive risk 

insurance against crop damage from pre-sowing to post-harvest for food crops 

(cereals, millets and pulses), oilseeds and annual commercial horticultural crops 

notified by the concerned State Government. 

The actuarial/bidded premium rates are charged by implementing agencies. As 

per Operational Guidelines, extremely low premium rate across the country for 

the season is charged from the famers, which is maximum 2% of sum insured 
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for Kharif crops, maximum 1.5% of sum insured for Rabi crops and maximum 

5% of sum insured for commercial/horticultural crops. Remaining part of actuarial 

premium is shared by the Central and State Government on 50:50 basis except 

North Eastern States (from Kharif 2020) and Himalayan States (from Kharif 

2023) where it is shared in the ratio of 90:10 except in case of Alternate Risk 

Transfer Models, guidelines for which have been issued separately.  Year-wise, 

District-wise and company-wise details of premium collected from farmers and 

claims paid from 2018-19 to 2023-24 in Tamil Nadu under Pradhan Mantri Fasal 

Bima Yojana (PMFBY) are given in the enclosed Statement-I, II and III, 

respectively.  

(c) and (d) : All the major work relating to the assessment of crop yield/crop loss 

for calculation of admissible claims are being performed by the concerned State 

Government or Joint Committee of State Government officials and concerned 

insurance company.  However, during implementation of the PMFBY, some 

complaints against insurance companies about non-payment and delayed 

payment of claims; under payment of claims on account of incorrect/delayed 

submission of insurance proposals by banks; discrepancy in yield data & 

consequent disputes between State Government and insurance companies,  

delay in providing State Government share of funds, non-deployment of 

sufficient personnel by insurance companies etc.,  have been received in the 

past in the country.   Most of the complaints have been suitably addressed. 

Since the scheme is implemented by the State Government, therefore, in 

order to resolve the grievances/complaints including those related to claims of 
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insured farmers, provision of Stratified Grievance Redressal Mechanism viz. 

District Level Grievance Redressal Committee (DGRC), State Level Grievance 

Redressal Committee (SGRC) has been made in the Revised Operational 

Guidelines of the Scheme.    These committees have been given the detailed 

mandate as outlined in the Operational Guidelines for hearing the complaints/ 

grievances   and to dispose them as per the stipulated procedure.    

To further improve the grievance redressal mechanism, Krishi Rakshak 

Portal and Helpline (KRPH) has been developed and lunched in January, 2024.  

A single Pan-India toll free number 14447 has been deployed and linked to the 

insurance companies database, where farmers can raise their 

grievances/issues.  Timelines to resolve these grievances/issues has also been 

fixed.  This has helped the Central and State Governments to monitor the 

grievances of stakeholders at a unified platform.     

(e) :  No such proposal is under consideration of the Government, at present. 

STATEMENT-I 

Year-wise details of farmers premium collected and claims paid in 

Tamil Nadu under PMFBY  on 31.12.2024(Rs.  In Crore) 

Year 
Farmer Premium 

Collected 

Claims Paid 

2018-19 170.01 2,651.43 

2019-20 177.54 1,265.97 
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2020-21 176.08 2,651.73 

2021-22 166.93 817.13 

2022-23 161.88 916.03 

2023-24 149.32 741.25 

2018-2023 1,001.75 9,043.53 

 

STATEMENT-II 

District-wise details of farmers premium collected and claims paid 

in Tamil Nadu under PMFBY during 2018-19 to 2023-24 as on 

31.12.2024 

District name 

Farmer Premium 

Collected Claims Paid 

in INR Crores 

Ariyalur 

                                 18.53  
                              

126.87  

Chengalpattu 
                                   2.49  

                                

11.81  

Coimbatore 
                                   2.12  

                                

12.59  
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Cuddalore 
                                 57.25  

                              

458.36  

Dharmapuri 
                                   9.03  

                                

58.72  

Dindigul 
                                   5.15  

                                

44.02  

Erode 
                                 10.49  

                                

10.55  

Kallakurichi 
                                 16.46  

                              

133.45  

Kanchipuram 
                                 10.96  

                              

100.40  

Kanniyakumari 
                                   1.15  

                                  

5.81  

Karur 
                                   7.64  

                                

56.16  

Krishnagiri 
                                   1.07  

                                  

8.60  

Madurai 
                                 12.23  

                                

58.75  

Mayiladuthurai 
                                 28.93  

                              

179.34  
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Nagapattinam 
                                 84.71  

                              

765.19  

Namakkal 
                                 16.51  

                              

239.50  

Perambalur 
                                 14.77  

                              

174.11  

Pudukkottai 
                                 49.74  

                              

366.99  

Ramanathapuram 
                                 70.20  

                              

875.30  

Ranipet 
                                   6.45  

                                

36.89  

Salem 
                                   7.53  

                                

62.56  

Sivaganga 
                                 40.67  

                              

357.06  

Tenkasi 
                                   9.64  

                                

97.39  

Thanjavur 
                                 97.52  

                              

915.81  

The Nilgiris 
                                   3.97  

                                  

6.67  
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Theni 
                                   2.40  

                                  

7.32  

Thiruvallur 
                                 25.50  

                              

277.48  

Thiruvarur 
                               124.87  

                           

1,274.91  

Thoothukkudi 
                                 45.94  

                              

600.33  

Tiruchirappalli 
                                 29.82  

                              

209.90  

Tirunelveli 
                                   9.80  

                                

94.87  

Tirupathur 
                                   1.02  

                                

13.27  

Tiruppur 
                                   4.42  

                                

29.24  

Tiruvannamalai 
                                 50.47  

                              

204.90  

Tuticorin 
                                 22.63  

                              

279.68  

Vellore 
                                   8.54  

                              

108.01  
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Viluppuram 
                                 58.15  

                              

420.04  

Virudhunagar 
                                 32.99  

                              

360.69  

Total (2018-2023) 
                            1,001.75  

                           

9,043.53  

 

STATEMENT-III 

Company-wise details of farmers premium collected and claims paid in 

Tamil Nadu during 2018-19 to 2023-24 under PMFBY as on 31.12.2024 

Insurance Company 

Farmer 

Premium 

Collected Claims Paid 

in INR Crores 

Agriculture Insurance Company 458.31 
3,969.61 

Bajaj Allianz General Insurance Co. Ltd 
29.80 136.55 

Cholamandalam Ms General Insurance 

Co. Ltd. 
39.99 365.30 

Future Generali India Insurance Co. Ltd. 
7.88 36.76 

Hdfc Ergo General Insurance Co. Ltd. 
45.87 251.49 
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NAMO DIDI DRONE SCHEME 

384. SHRIMATI KANIMOZHI KARUNANIDHI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the details regarding the number of beneficiaries under the Namo Didi 

Drone Scheme and the subsidy provided under this scheme since its 

inception, State-wise especially in Tamil Nadu; 

(b) the details of women's Self-help groups (SHGs) and individual women 

from SC/ST/OBC communities who have been trained under this scheme 

Iffco Tokio General Insurance Co. Ltd. 
254.02 2,408.10 

New India Assurance Company 
77.83 1,313.12 

Oriental Insurance 
66.36 532.64 

Reliance General Insurance Co. Ltd. 
14.76 1.84 

Universal Sompo General Insurance 

Company 
6.93 28.12 

(2018-2023) Total 
1,001.75 9,043.53 
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and provided drone pilot licenses Statewise and district-wise details for 

Tamil Nadu; 

(c) whether the Government has conducted any study to assess the 

impact of this scheme on women’s income, empowerment and the effect 

of drones on agricultural productivity; and 

(d)   if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a):  The Government approved Central Sector Scheme 'NAMO DRONE DIDI' 

for providing 15,000 Drones to the Women Self Help Groups (SHGs), during the 

period of 3 years (2023-24 to 2025-26) with a view to provide sustainable 

business and livelihood support to them. 1094 drone have been distributed to 

drone didis of SHGs by Lead Fertilizer Companies (LFCs) in 2023-24 using their 

internal resources. The State-wise distribution of 1094 drones is given in the 

enclosed Statement -I. Out of these 1094 drone distributed to drone didis, 500 

drones have been distributed under the Namo Drone Didi Scheme.  

(b):  As per the information provided by Tamil Nadu Corporation for 

Development of Women Ltd., out of the 44 drone didi’s benefitted in 2023-24, 9 

belongs Scheduled Caste and remaining 35 belong to Other Backward Class 

communities. The district-wise details of the State of Tamil Nadu are given in the 

enclosed Statement-II. 
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(c) and (d): A study on economics and business viability of drone operations on 

the 500 drones distributed by LFCs under Namo Drone Didi scheme in 2023-24 

has been entrusted to the Agricultural Development and Rural Transformation 

Centre (ADRTC), Bangalore.  The preliminary findings indicates that the farmers 

have shown willingness to go for drone services at an average of Rs. 400 per 

acre and reported benefits in terms of saving in water, labour cost, pesticide and 

fertilizer consumption, contributing to increase in their productivity.  

STATEMENT-I 

State-wise number of drones distributed to SHGs by the LFCs in 2023-24 

and the members of SHGs given drone pilot training 

S. No  State Name  No. of Drones 

distributed  

No. of members of 

SHGs given drone pilot 

training  

1.  Andhra Pradesh  108  108  

2.  Assam  28  28  

3.  Bihar  32  32  

4.  Chhattisgarh  15  15  

5.  Goa  1  1  

6.  Gujarat  58  58  

7.  Haryana  102  102  

8.  Himachal Pradesh  4  4  

9.  J&K  2  2  
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10.  Jharkhand  15  15  

11.  Karnataka  145  145  

12.  Kerala  51  51  

13.  Madhya Pradesh  89  89  

14.  Maharashtra  60  60  

15.  Odisha  16  16  

16.  Punjab  57  57  

17.  Rajasthan  40  40  

18  Tamil Nadu  44  44  

19.  Telangana  81  81  

20.  Uttar Pradesh  128  128  

21.  Uttarakhand  3  3  

22.  West Bengal  15  15  

Total  1094  1094 

 

STATEMENT-II 

District-wise details of the SHGs of the State of Tamil Nadu 

S.No. District SHG Name Name of Drone 

Didi 

Community  

1 Tiruppur Thazhai Madal M.Saranya SC 
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2 Tiruvannmalai Parasakthi P.Pavithra OBC 

3 Tiruvannamalai Sri Pachaiamman Gowri C OBC 

4 Tiruvannamalai Ponniamman Mahalir Kavitha 

Thirulogachandar 

SC 

5 Tiruvannamalai Sakthi Vetri Shenbagam A OBC 

6 Kancheepuram Thamarai Porselvi S OBC 

7 Kanchipuram Ellaiamman 

Disability SHG 

Rajeswari 

Sivakumar 

SC 

8 Thiruvarur Sri Madhanagi V.Viveka OBC 

9 Ariyalur Vennila M.Karthika OBC 

10 Erode Mahalakshmi Mahalir 

SHG 

Nirmaladevi P OBC 

11 Erode Samanthi Poo SHG Devi G OBC  

12 Perambalur Ooty Rose Sangeetha OBC  

13 Pudukkottai Kurinchi Amutha M SC 

14 Chengalpattu Annai Therasa 

Magalir SHG 

Lakshmi J OBC  
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15 Chengalpattu Puthumai Pengal 

SHG 

Suganya H OBC 

16 Chengalpattu S22 Periyandavar Dhanalakshmi A OBC 

17 Chengalpattu Sri Pachaiamman 

Magalir SHG 

Swetha M OBC 

18 Chengalpattu Poonkuyil Magalir 

SHG 

Muniyammal R OBC 

19 Theni Singam Eswari OBC 

20 Namakkal Nehuru Kulu Sathya A OBC  

21 Ranipet Mahathma Gandhi 

SHG 

Sudha S OBC  

22 Thanjavur Thazhampoo R.Bharathi OBC 

23 Thanjavur Imayam L.Surya OBC 

24 Tiruppur Om Sakthi G.Manoranjitham OBC  

25 Thoothukudi Kanimozhi Usha Lakshmi OBC 

26 Ariyalur Selva Vinayagar 

SHG 

M.Amutha OBC  

27 Ariyalur Vinayaga WSHG Menaka Sankar OBC  
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28 Ariyalur Sangamam WSHG Muthukkannu M OBC  

29 Dindigul Sri Amman WSHG Periyanayagi 

Ravichandran 

OBC 

30 Cuddalore Sudar Voli WSHG Kavith Annadurai SC 

31 Dindigul Oom Muruga SHG Lakshmi 

Murugasamy 

OBC 

32 Ranipet Senthura Poo 

Magalir SHG 

Sumathi 

Arumugam 

SC 

33 Tiruvannamalai Anaitheyrasa Vanitha V OBC 

34 Ranipet Kurinjimagalir SHG Soniya E SC 

35 Kallakurichi Sri Vinayaga SHG Nandhini G OBC  

36 Vellore Jai Sriram magalir 

SHG 

Jeevitha S OBC 

37 Tirunelveli Thalamboo Magalir 

SHG 

Jeyapradha 

Ganesan 

SC 

38 Coimbatore Bhathrakaliamman Vasanthamani 

Karuppasamy 

OBC 
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39 Salem Vembaneri Magalir 

SHG 

Manimegalai T OBC 

40 Cuddalore Shree Varasakthi 

Vinayagar SHG 

Kalaiselvi M OBC 

41 Vellore Om Sakthi Magalir 

SHG 

Latha M OBC 

42 Kallakurichi Baratha Annai SHG Saranya V OBC  

43 Dharmapuri Sakthi SHG Tamilarasi S OBC 

44 Krishnagiri Blessing Elder 

Magalir Sangam 

Umamaheswari R SC 

 

 

NASHA MUKT BHARAT ABHIYAN  

385. SHRI SAUMITRA KHAN:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) what is the estimated number of drug addicts in each district of West Bengal 

as per the latest available data; 
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(b) what specific measures have been implemented under the Nasha Mukt 

Bharat Abhiyan to combat drug abuse in West Bengal, and what has been the 

observed impact of these initiatives; and  

(c) what steps are being taken to strengthen de-addiction, rehabilitation, and 

anti-drug enforcement efforts in the State? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B.L. VERMA) 

(a): As per the Comprehensive National Survey on Extent and Pattern of 

Substance Use in India conducted in 2019, the estimated number of substance 

users are available only at State level. The estimated number of substance users 

as per the survey in West Bengal is as under:-  

  Prevalence (in %) Estimated 

number 

Alcohol 3.20 2700000 

Cannabis 0.17 144000 

Opioids 0.41 343000 

Cocaine <0.01 <1000 

Inhalant 0.11 92000 

Sedative 0.13 112000 

ATS <0.01 <1000 

Hallucinogen <0.01 <1000 
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(b):  Nasha Mukt Bharat Abhiyaan (NMBA) was launched on 15th August 2020 

by the Department of Social Justice & Empowerment in 272 identified most 

vulnerable districts and has subsequently been extended to all districts of the 

country. At present, West Bengal has not implemented NMBA in any district. 

(c):  The Department of Social Justice & Empowerment is the nodal Department 

for drug demand reduction in the country. To tackle the issue of substance use, 

this Department is implementing National Action Plan for Drug Demand 

Reduction (NAPDDR), a centrally sponsored scheme under which financial 

assistance is provided to States & NGOs. Under NAPDDR, following steps have 

been undertaken by the Department of Social Justice & Empowerment to 

strengthen de-addiction, rehabilitation, and anti-drug enforcement efforts in West 

Bengal:  

i.   The Department of Social Justice & Empowerment is providing financial 

assistance to 8 Integrated Rehabilitation Centres for Addicts (lRCAs), 2 

Community based peer Led interventions (CPLIs), 1 Outreach and Drop In 

Centre (ODIC), 9 District De-Addiction Centres (DDACs), 1 State Level 

Coordinating Agency(SLCA) and 2 Addiction Treatment Facilities (ATFs) in 

Government Hospital. In FY 2023-24, funds of Rs. 4.06 Crore were released to 

NGOs running various facilities of IRCA, CPLI, ODIC, DDAC & SLCA.  

ii.   The Department has provided financial assistance to the State Government 

for setting up of de-addiction facility in five correctional homes.  
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iii.   A Toll-free Helpline for de-addiction, 14446 is being maintained by the 

Ministry for providing primary counseling and immediate referral services to the 

persons seeking help through this helpline. Till date, 15000+ calls have been 

received from West Bengal since its inception.  

iv.  The Ministry has signed MoUs with Spiritual organizations like The Art of 

Living, Brahma Kumaris, Sant Nirankari Mission, ISKCON, Shri Ram Chandra 

Mission and All World Gayatri Pariwar to support NMBA and conduct mass 

awareness activities across the country including West Bengal. 

 

BENEFIT FROM STARTUP INDIA INITIATIVE 

386.  SHRI P. C. MOHAN: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the total number of startups that have benefited from the Startup India 

initiative since its launch, State/UT-wise, particularly Karnataka; 

(b)  whether measures have been introduced by the Government to promote 

women’s entrepreneurship and provide targeted support for startups in 

Karnataka under the Startup India scheme and if so, the details thereof; 

(c)  the extent to which the Startup India initiative has contributed to job 

creation, particularly in urban centres like Bengaluru and the sectors 

where the highest impact has been observed; and 

(d)  whether the Government is considering new initiatives or policy changes 

to enhance support for startups, particularly in emerging sectors such as 
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artificial intelligence, cyber security, health-tech, agri-tech, and green 

technologies and if so, the specifics of these measures? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a): The Government, with an intent to build a strong ecosystem for nurturing 

innovation, startups and encouraging investments in the startup ecosystem of 

the country launched the Startup India initiative on 16th January 2016. 

As per eligibility conditions prescribed under G.S.R. notification 127 (E) dated 

19th February 2019, entities are recognized as ‘startups’ under the Startup 

India initiative by the Department for Promotion of Industry and Internal Trade 

(DPIIT). As on 31st  December 2024, 1,57,706 entities have been recognised 

as startups by DPIIT. 

The State/Union Territory (UT)-wise number of entities which have been 

recognised as startups by DPIIT, including for the State of Karnataka is given 

in the enclosed Statement-I. 

(b): Startup India is an initiative and not a scheme. The Government is 

implementing specific initiatives/programmes under the Startup India initiative 

to promote women entrepreneurship across the country including in the State 

of Karnataka. The details of such initiatives are given in the enclosed 

Statement-II. 



04.02.2025  775 

 
(c): Since the launch of Startup India initiative in 2016, the entities which have 

been recognised as startups have reportedly created over 17.2 lakh direct jobs 

as on 31st December 2024. The industries where the highest impact has been 

observed are Information Technology (IT) services, healthcare and 

lifesciences, professional and commercial services, construction, and 

education which account for more than 6.4 lakh direct jobs. 

Specifically in Bengaluru district (Urban), entities which have been recognised 

as startups which have reportedly created over 1.6 lakh direct jobs as on 31st 

December 2024. The industries where the highest impact has been observed 

are IT services, healthcare and lifesciences, education, human resources, 

and finance technology which account for more than 65,000 direct jobs 

created by recognised startups. 

(d): Under Startup India initiative, the Government constantly undertakes various 

efforts for the development and growth of startup ecosystem across sectors. 

The flagship Schemes namely, Fund of Funds for Startups (FFS), Startup 

India Seed Fund Scheme (SISFS) and Credit Guarantee Scheme for Startups 

(CGSS) support startups at various stages of their business cycle. The 

Government also implements periodic exercises and programs including 

States’ Startup Ranking, National Startup Awards, and Innovation Week 

which play an important role in the holistic development of the startup 

ecosystem. Government also encourages and support ecosystem led 

initiatives as Startup Mahakumbh which serve as a vibrant platform for 
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stakeholders to network and collaborate. Initiatives to improve market access 

and enable public procurement support startups in growing and scaling up 

their businesses have also been undertaken. Digital platforms such as the 

Startup India portal and BHASKAR enable easy access to resources and 

startup ecosystem collaboration. These measures are complemented by 

regulatory reforms and other ecosystem development events and programs.  

Sustained efforts by the Government under the Startup India initiative have 

led to an increase in the number of DPIIT recognised startups to 1,57,706 as 

on 31st December 2024 across multiple sectors. Specifically, in emerging 

sectors related to artificial intelligence, cybersecurity, health-tech, agri-tech, 

and green technologies, DPIIT has recognized more than 17,000 entities as 

startups as on 31st December 2024. 

STATEMENT-I 

The State/Union Territory (UT)-wise number of entities which have been 

recognised as startups by DPIIT, including for the State of Karnataka as on 

31st December 2024 are provided below: 

State/UT Number of entities which have 

recognized as startups by DPIIT 

Andaman and Nicobar Islands 71 

Andhra Pradesh 2553 

Arunachal Pradesh 47 

Assam 1487 
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Bihar 3190 

Chandigarh 532 

Chhattisgarh 1736 

Dadra and Nagar Haveli and Daman 

and Diu 64 

Delhi 16082 

Goa 587 

Gujarat 13053 

Haryana 8222 

Himachal Pradesh 563 

Jammu and Kashmir 988 

Jharkhand 1477 

Karnataka 16624 

Kerala 6361 

Ladakh 18 

Lakshadweep 3 

Madhya Pradesh 5093 

Maharashtra 27925 

Manipur 179 

Meghalaya 62 

Mizoram 41 

Nagaland 85 



04.02.2025  778 

 
Odisha 2769 

Puducherry 161 

Punjab 1741 

Rajasthan 5567 

Sikkim 12 

Tamil Nadu 10577 

Telangana 8243 

Tripura 141 

Uttar Pradesh 15019 

Uttarakhand 1268 

West Bengal 5165 

Total 157,706 

STATEMENT-II 

Programs implemented to promote women entrepreneurship across the 

country, including in the State of Karnataka are as under: 

1. To promote flow of both equity and debt to women led startups, 10% of 

the fund in the Fund of Funds for Startups Scheme operated by Small 

Industries Development Bank of India (SIDBI) is reserved for women-led 

startups. 

2. Alternative Investment Funds (AIFs) led by women are eligible to be 

considered for a higher level of management fee (0.1% per annum). The 



04.02.2025  779 

 
same benefit is also extended to AIFs which are focused on women led 

startups. 

3. Under Credit Guarantee Scheme for Startups (CGSS), for availing the 

guarantee cover, the Member Institution pays Annual Guarantee Fee 

(AGF) of 2% p.a. of the disbursement/outstanding amount. For units from 

the North East region as well as those of women entrepreneurs, the 

Member Institution pays a standard rate of 1.5% p.a. of the 

disbursement/outstanding amount. 

4. Women Capacity Development Programme (WING) is a unique Capacity 

Development Program for women-led startups, to identify and support 

both aspiring and established women entrepreneurs in their startup 

journeys. The workshops are open to variety of business sectors including 

Tech, Construction, Product, Machine, Food, Agriculture, Education, etc. 

The workshops serve as a platform for emerging women entrepreneurs 

and other stakeholders to discuss the key challenges facing women 

entrepreneurs. WING workshops create a conducive environment to 

share best practices and experiences in overcoming challenges and to 

gain insights learned from the business models adopted in the Indian 

context. 

5. A Virtual Incubation Program for Women Entrepreneurs was conducted to 

support women-led tech startups with pro-bono acceleration support. 
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6. Startup India Hub: A webpage dedicated to women entrepreneurs has 

been designed on the Startup India portal. The page includes various 

policy measures for women entrepreneurs by both Central and State 

Governments. 

7. ASCEND Startup Workshop Series and Women for Startups Workshops: 

The Government organized a series of startup workshops - ASCEND 

(Accelerating Startup Calibre & Entrepreneurial Drive), for the 

entrepreneurs, aspiring entrepreneurs, and students from North-eastern 

region. In addition, the workshops are conducted with a specific focus on 

women entrepreneurs across the northeastern states. The workshops 

have witnessed participation from ecosystem stakeholders such as 

government officials, startups, aspiring entrepreneurs, investors, 

academic institutions, etc. 

8. SuperStree Podcast: With a vision to inspire a greater number of women 

across all regions in India to become entrepreneurs, the SuperStree video 

podcast series has been launched on women in the Indian Startup 

Ecosystem. The podcast spreads awareness related to innovations from 

women and to further strengthen women entrepreneurship in the country. 

9. Through various awareness programmes and capacity building 

programmes organized by the Government, and through print media and 

social media platforms, the Government also creates awareness about the 
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existing schemes which support micro, small and medium entrepreneurs, 

including women entrepreneurs. 

10. Women For Startups: State Workshops for Women Entrepreneurs were 

held across States to build the capacity of aspiring and existing women 

entrepreneurs. The workshops focused on government scheme 

awareness, mock pitching, and finance-related training. 

11. President's Interaction with Women Entrepreneurs: As part of the “The 

President with the People” initiative, 25 women entrepreneurs had the 

opportunity to interact with the Hon’ble President of India. The interaction 

highlighted the role of women-led startups in driving innovation, creating 

jobs, and contributing to India’s growing startup ecosystem. The Hon’ble 

President acknowledged their efforts in turning ideas into ventures and 

emphasized the importance of their success in inspiring future 

generations. 

12. The States’ Startup Ranking on support to startup ecosystems is primarily 

an exercise to identify good practices across all the Indian states. The 

evaluation includes a specific provision to gauge the formulation and 

implementation of policies and special incentives to promote women-led 

startups in each state. The particular action point has witnessed active 

engagement and thereon reporting of measures undertaken by 

participating States and UTs. 
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13. To identify the depth, quality and spread of innovation, inclusivity and 

diversity, and entrepreneurship in country, the Government instituted the 

National Startup Awards (NSA). NSA recognizes and promotes startups 

across 20 sectors and special categories. All four editions of the NSA 

(2020, 2021, 2022 and 2023) have featured a special category and award 

for women-led startups. 

14. Pitch Forward, an initiative to provide women entrepreneurs, especially 

from non-metros, a platform to connect with marquee investors. It offers 

startups across various stages and sectors the opportunity to pitch directly 

to venture capital funds. 

 

पीिड़त क¤ िþत Æयाय 

387. डॉ सिंबत पाýाः  

³या गृह मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या नए आपरािधक कानूनŌ म¤ पीिड़त केिÆþत Æयाय का ÿावधान है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या इन कानूनŌ म¤ शÆुय ÿथम सूचना åरपोटª (जीरो एफआईआर) सिÌमिलत कì गई है; और 

(घ) यिद हां, तो भारतीय नागåरक सरु±ा संिहता के सगंत उपबधंŌ का Êयौरा ³या है? 

गृह मýंालय म¤ राºय मýंी (®ी बंिड सजंय कुमार): 

(क) और (ख): जी, हां। नए आपरािधक कानूनŌ म¤ पीिड़त-क¤ िþत ÿावधानŌ का Êयौरा संलµन  िववरण 

म¤ िदया गया है । 
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(ग) और (घ): भारतीय नागåरक सुर±ा संिहता (बीएनएसएस), 2023 कì धारा 173 म¤, अÆय बातŌ 

के साथ-साथ, यह ÿावधान है िक िकसी स²ेंय अपराध के होने से संबंिधत ÿÂयेक सूचना, चाहे वह 

अपराध िकसी भी ±ेý म¤ िकया गया हो, मौिखक łप से या इल³ेůॉिनक संचार Ĭारा पुिलस थाने के 

ÿभारी अिधकारी को दी जा सकती है।  

िववरण   

नए आपरािधक कानूनŌ म¤ पीिड़त-क¤ िþत Æयाय से संबंिधत ÿावधान 

i. घटनाओ ंकì åरपोटª ऑनलाइन करना: अब कोई भी Óयिĉ इल³ेůॉिनक संचार के माÅयम स े

घटनाओ ंकì åरपोटª कर सकता है। इससे åरपोिट«ग आसान और Âवåरत हो जाती है, िजससे 

पिुलस Ĭारा Âवåरत कारªवाई हो जाती है।   

ii.     िकसी भी पिुलस Öटेशन म¤ एफआईआर दजª करना: जीरो एफआईआर कì शुŁआत के साथ, 

कोई भी Óयिĉ िकसी भी पुिलस Öटेशन म¤, चाहे उसका ±ेýािधकार कुछ भी हो ÿथम सूचना 

åरपोटª (एफआईआर) दजª कर सकता है। इससे कानूनी कायªवाही शłु करने म¤ होने वाली 

देरी खÂम हो जाती है और अपराध कì तुरंत åरपोटª करना सिुनिĲत होता है।  

iii. एफआईआर कì िनःशÐुक ÿित: पीिड़त, एफआईआर कì िनःशुÐक ÿित ÿाĮ करने का 

हकदार है, िजससे कानूनी ÿिøया म¤ उसकì भागीदारी सिुनिĲत होगी। 

iv. िगरÉतारी के समय सूचना देने का अिधकार: िगरÉतारी कì िÖथित म¤, Óयिĉ को अपनी पसंद 

के Óयिĉ को अपनी िÖथित के बारे म¤ सूिचत करने का अिधकार है। इससे िगरÉतार Óयिĉ 

को तÂकाल सहायता और सहयोग सुिनिĲत होगा।  

v. िगरÉतारी कì जानकारी का ÿदशªन: अब ÿÂयेक पिुलस Öटेशन और िजले म¤ आवÔयक łप 

से एक नामोिदĶ पुिलस अिधकारी मौजूद होगा, िजसकì र§क सहायक पुिलस िनरी±क स े

नीचे का नहé होगी और िगरÉतार िकए गए सभी ÓयिĉयŌ कì जानकारी अब ÿÂयेक पिुलस 

Öटेशन म¤ ÿमुखता से ÿदिशªत कì जाएगी। यह अिभय³ु त ÓयिĉयŌ के अिधकार कì सुर±ा 
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करता है और िहरासत म¤ िहंसा तथा पिुलस Ĭारा अवैध नजरबंदी कì घटनाओ ंका ÿशमन 

करता है। 

vi. पीिड़तŌ को ÿगित संबंधी अपडेट: पीिड़तŌ को 90 िदनŌ के भीतर अपने मामले कì ÿगित के 

बार ेम¤ अपडेट ÿाĮ करने का अिधकार है। यह ÿावधान पीिड़तŌ को सूिचत रखता है और 

उÆह¤ कानूनी ÿिøया म¤ शािमल करता है, िजससे पारदिशªता और िवĵास बढ़ता है।  

vii. पिुलस åरपोटª और अÆय दÖतावेजŌ कì आपूितª: अिभयĉु और पीिड़त दोनŌ को 14 िदनŌ के 

भीतर एफआईआर, पिुलस åरपोटª/आरोपपý, बयान, Öवीकारोिĉ और अÆय दÖतावेजŌ कì 

ÿितयां ÿाĮ करने का अिधकार है। 

viii. गवाह संर±ण योजना: नए कानूनŌ म¤ सभी राºय सरकारŌ को गवाहŌ कì सरु±ा और संर±ा 

सिुनिĲत करने, कानूनी कायªवाही कì िवĵसनीयता और ÿभावशीलता बढ़ाने के िलए गवाह 

संर±ण योजना को कायाªिÆवत करने का िनद¥श िदया गया है।  

ix. पिुलस Öटेशन जाने से छूट: मिहलाओ,ं 15 वषª से कम आयु के िकशोरŌ, 60 वषª से अिधक 

आयु के ÓयिĉयŌ तथा िदÓ यांग या गंभीर łप से बीमार ÓयिĉयŌ को पिुलस Öटेशन जाने से 

छूट दी गई है। 

x. यह अिनवायª िकया गया है िक बीएनएसएस कì धारा 360 म¤ अिभयोजन को वापस लेने से 

पहले पीिड़त के प± को सुना जाए। पीिड़त के प± को सनुे जाने के अिधकार कì सांिविधक 

माÆयता आपरािधक Æयाय ÿणाली के Æयाय क¤ िþत ŀिĶकोण का एक महÂवपूणª उदाहरण है। 

मामलŌ को वापस लेने से संबंिधत कायªवािहयŌ म¤ पीिड़त के प± को अिनवायª łप से सनुने 

स,े Æयाय ÿणाली अपराध से सीधे तौर पर पीिड़त लोगŌ कì आवÔयकताओ ंऔर समÖयाओ ं

के ÿित अिधक जवाबदेह बन गई है।  
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IMPLEMENTATION OF MSP AND PM FASAL BIMA YOJANA 

 388. SHRI YOGENDER CHANDOLIA:              

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

 (a) whether the Government is aware that farmers in Delhi are not receiving the 

benefits of the Minimum Support Price (MSP) and are forced to sell their crops 

outside of Delhi and if so, the reasons for this;  

(b) the number of farmers in Delhi who have been affected by the non-

implementation of the MSP and the total quantity of crops that have been sold 

outside of Delhi;  

(c) whether the Government is aware that farmers in Delhi are also not receiving 

the benefits of the PM Fasal Bima Yojana and if so, the reasons therefor; and 

 (d) the steps being taken by the Government to ensure that farmers in Delhi 

receive the benefits of the MSP and the PM Fasal Bima Yojana, and the timeline 

for the implementation of these schemes? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (d): Every year, Government fixes Minimum Support Prices (MSPs) for 

22 mandated agricultural crops for the country as a whole including Delhi, based 

on the recommendations of Commission for Agricultural Costs & Prices (CACP), 
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after considering the views of State Governments and Central 

Ministries/Departments concerned. Government’s price policy is to ensure 

remunerative prices to farmers by offering to procure their produce at MSP. 

However, farmers are free to sell their produce to the Government procurement 

agencies at MSP or in the open market, whichever is advantageous to them.  

Price Support Scheme (PSS) which is a components under the Pradhan 

Mantri Annadata Aay SanraksHan Abhiyan (PM-AASHA) for procurement of 

notified oil seeds, pulses and copra directly from pre-registered farmers 

conforming to the prescribed Fair Average Quality (FAQ) norms by Central Nodal  

Agencies  through the State level agencies at Minimum Support Price (MSP) 

announced by the Government as and when prices fall below the MSP during 

the harvesting period. This scheme is implemented at the request of the 

concerned State Government / Union Territories which agrees to exempt the 

procured commodities from levy of mandi tax and assist Central Nodal Agencies 

in logistic arrangements including gunny bags, working capital for state 

agencies, creation of revolving fund for PSS operations, etc as required under 

the scheme guidelines. However no proposal has been received from 

Government of Delhi under PSS. 

The Pradhan Mantri Fasal Bima Yojana (PMFBY) and Restructured 

Weather Based Crop Insurance Scheme (RWBCIS) a flagship scheme of 

Ministry of Agriculture and Farmers Welfare, launched in 2016 with the objective 

to protect farmers from crop loss due to unforeseen natural calamities from pre-
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sowing to post harvest and to provide adequate financial support to farmers in 

the event of loss of crops. The Pradhan Matnri Fasal Bima Yojana (PMFBY) 

and  Restructured Weather Based Crop Insurance Scheme (RWBCIS) is 

voluntary for the States as well as for farmers. The State of Delhi has not 

implemented the Scheme so far. 

कृिष ±ेý म¤ Öटाटªअप 

389. ®ीमती भारती पारधीः  

     ®ी ®ीरगं आÈपा चंदू बारणेः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या कृिष ±ेý म¤ Öटाटªअप Ĭारा िवकिसत नई/नवीन ÿौīोिगिकयां कृिष को वहनीय और जलवाय ु

अनकूुल बनाने म¤ योगदान करती ह§; अनलुµनक 

(ख) यिद हां, तो ³या कृिष Öटाटªअप ÿौīोिगकì को िवÖतार के माÅयम से िकसानŌ के साथ इÆह¤ 

जोड़ना उसकì पहòंच और अंगीकरण कì ŀिĶ से महÂवपूणª है; 

(ग) यिद हां, तो इस पर सरकार कì ³या ÿितिøया है; 

(घ) ³या सरकार ने कृिष िवÖतार ÿणाली को सŀुढ़ करने के िलए "िवÖतार" नामक ÿायोिगक 

पåरयोजना शłु कì है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ङ) देश म¤ कृिष और कृिष ±ेýŌ से जुड़े मौजूदा ÖटाटªअÈस कì िवशेषकर बालाघाट, मÅय ÿदेश और 

महाराÕů सिहत सं́ या का राºयवार Êयौरा ³या है? 

कृिष और  िकसान कÐयाण मýंालय म¤  राºय मýंी (®ी राम नाथ ठाकुर): 

(क) से (ग): राÕůीय कृिष िवकास योजना (आरकेवीवाई) के अंतगªत "नवाचार और कृिष-उīिमता 

िवकास" कायªøम Öटाटªअप को बढ़ावा देने के िलए िव°ीय और तकनीकì सहायता ÿदान करके 

नवाचार और कृिष-उīिमता को बढ़ावा देता है। 05 नॉलेज पाटªनसª (केपी) और 24 आरकेवीवाई 
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एúीिबजनेस इन³यूबेटर (आर-एबीआई) इस कायªøम के कायाªÆवयन के िलए ÿिश±ण ÿदान करते 

ह§ और Öटाटªअप को इन³यूबेट करते ह§। 

Öटाटªअप Ĭारा िवकिसत नई और नवोÆमेषी तकनीक¤  कृिष को सतत और जलवाय ु के 

अनकूुल बनाने म¤ योगदान देती ह§। कृिष ±ेý म¤ काम करने वाले Öटाटªअप जैसे िक सतत कृिष, कृिष-

जैव ÿौīोिगकì, कृिष मशीनीकरण, वेÖट-टू-वेÐथ सोÐयशंुस आिद कìटनाशकŌ, उवªरकŌ और िसंचाई 

के अÂयिधक उपयोग को िनयंिýत करने म¤ मदद कर रहे ह§। ये समाधान संसाधन द±ता को बढ़ाते 

ह§, úीनहाउस गैस उÂसजªन को कम करते ह§, और सटीक िसंचाई, जैिवक इनपटु और नवीकरणीय 

ऊजाª अपनाने के माÅयम से जलवाय-ुअनकूुल खेती को बढ़ावा देते ह§। उÐलेखनीय नवाचारŌ म¤ जैव-

िफ़Ðटर-आधाåरत अपिशĶ जल उपचार, केले के तने से वीगन लेदर, और काबªन पृथ³करण एवं 

Óयापार के िलए िडिजटल Èलेटफ़ॉमª आिद शािमल ह§। 

 िवÖतार सेवाओ ं के माÅयम से कृिष Öटाटªअप तकनीक को िकसानŌ से जोड़ना, नवीन 

समाधानŌ कì Óयापक पहòचँ और अपनाने को सिुनिĲत करने के िलए महÂवपूणª है। कृिष िवÖतार 

सेवाए ँऑन-úाउंड ÿदशªन, ÿिश±ण कायªøम, िडिजटल एडवाइजरी Èलेटफ़ॉमª और िकसान मीट-

अप ÿदान करके इस अंतर को कम करने म¤ महÂवपूणª भूिमका िनभाती ह§। इन³यूबेटर के माÅयम से 

िवÖतार, कृिष िव²ान क¤ þŌ, एफ़.पी.ओ. और úामीण नेटवकª  के साथ जड़ेु Öटाटªअप तकनीक और 

±मता िनमाªण को बढ़ावा देते ह§। इस संपकª  को मजबूत करने से नवाचारŌ को अपनाने म¤ तेजी आती 

ह,ै िकसानŌ कì आय म¤ सुधार होता है और जलवाय-ुअनकूुल और सतत कृिष का समथªन होता है।॰ 

 (घ): िवÖतार (वचुªअली इंटीúेटेड िसÖटम टू ए³सेस एúीकÐचरल åरसोस¥स) का उĥेÔय िविभÆन 

Èलेटफ़ॉमª पर िवĵसनीय, माÆय और अīितत संसाधनŌ को एकìकृत करके कृिष के िलए एक एकìकृत 

िडिजटल इकोिसÖटम िवकिसत करना है। यह क¤ þ-राºय अिभसरण को अपनाकर, ÖटेकहोÐडसª के 

साथ साझेदारी को बढ़ावा देकर और आई.सी.ए.आर. संÖथानŌ और राºय कृिष िवĵिवīालयŌ के 

Óयापक ÿयासŌ के साथ तालमेल िबठाकर िकसानŌ के फìडबैक को शािमल करने के िलए दो-तरफ़ा 
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संचार को स±म करते हòए िडिजटल समाधानŌ कì Öकेलेिबिलटी, ए³सेसिबिलटी और इन³लूिसिवटी 

को बढ़ाने पर Åयान क¤ िþत करता है। 

(ङ):   वषª 2019-20 से 2024-25 के दौरान, पीएम-आरकेवीवाई के "नवाचार एवं कृिष-उīिमता 

िवकास" कायªøम के अंतगªत िविभÆन केपी और आर-एबीआई के माÅयम से 1749 कृिष Öटाटªअप 

को 124.96 करोड़ Łपये कì िव°ीय सहायता जारी कì गई है। कायªøम के अंतगªत कृिष ±ेý से जड़ेु 

मÅय ÿदेश और महाराÕů सिहत Öटाटªअप कì सं́ या का राºय-वार Êयौरा संलµन िववरण  म¤   िदया 

गया है। मÅय ÿदेश के बालाघाट म¤ एक Öटाटªअप है। 

िववरण  

पीएम-आरकेवीवाई के "नवाचार और कृिष-उīिमता िवकास" के अंतगªत केपी और आर-एबीआई 
Ĭारा वषª 2019-20 से 2024-25 के दौरान समिथªत मÅय ÿदेश और महाराÕů सिहत देश म¤ राºय/क¤ þ 
शािसत ÿदेश-वार कृिष Öटाटª-अप का Êयौरा  िनÌनिलिखत है: 
ø. स ं.  राºय ÖटाटªअÈस कì कुल सं́ या 

1 आňं ÿदेश 62 

2 अŁणाचल ÿदेश 13 

3 असम 50 

4 िबहार 49 

5 छ°ीसगढ़ 80 

6 गोवा 3 

7 गजुरात 49 

8 हåरयाणा 87 

9 िहमाचल ÿदेश 34 

10 जÌमू एवं कÔमीर 24 

11 झारखंड 7 
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12 कनाªटक 211 

13 केरल 99 

14 मÅय ÿदेश 69 

15 महाराÕů 231 

16 मिणपुर 22 

17 मेघालय 2 

18 िमजोरम 25 

19 नागाल§ड 2 

20 ओिडशा 62 

21 पंजाब 52 

22 राजÖथान 71 

23 तिमलनाडु 143 

24 तेलंगाना 99 

25 िýपरुा 13 

26 उ°र ÿदेश 88 

27 उ°राखंड 33 

28 पिĲम बंगाल 22 

29 िदÐली एनसीआर 42 

30 अंडमान और िनकोबार 1 

31 चंडीगढ़ 3 

32 पांिडचेरी 1 

कुल 1749 
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 राÕ ůीय मखाना अनुसधंान क¤ þ 

390. ®ी गोपाल जी ठाकुर:   

³ या कृिष और िकसान कÐ याण मýंी यह बताने कì कृपा कर¤गे िक :  

(क) ³ या दरभंगा िÖथत मखाना अनसुंधान क¤ þ को राÕ ůीय महÂ व के सÖं थान के łप म¤ िवकिसत 

करने कì कोई योजना/ÿÖ ताव है और यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है और यिद नहé, तो 

इसके ³ या कारण ह§; 

(ख) ³ या उ³ त सÖं थान म¤ राÕ ůीय अनुसंधान क¤ þ कì आवÔ यकताओ ंके अनुसार मखाना एवं 

उसके िवकास से संबंिधत सभी आधारभूत अवसंरचना एवं अÆ य सिुवधाए ंमौजूद ह§ और यिद 

हां, तो तÂ सबंंधी Ê यौरा ³ या है और अनसुंधान के ±ेý म¤ ³ या कदम उठाए गए ह§; और  

(ग) सरकार Ĭारा इस सÖं थान के िवकास के िलए अब तक वषªवार और मदवार कुल िकतनी रािश 

खचª कì गई है और इस संÖथान से लाभािÆवत होने वाले मखाना उÂ पादकŌ कì कुल सं́  या 

िकतनी है?  

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी भागीरथ चौधरी): 

(क):  वतªमान म¤ दरभगंा िÖथत राÕ ůीय मखाना अनुसंधान केÆ þ को राÕ ůीय महÂ व के संÖ थान के 

łप म¤ िवकिसत करने का कोई ÿÖ ताव नहé है।  

(ख): राÕ ůीय मखाना अनसंुधान केÆ þ (NRCM), दरभंगा द± वै²ािनकŌ कì एक टीम से समिथªत 

है व पूणª łप से सुसिºजत सिुवधाओ ंके साथ मखाना अनुसंधान एवं नवाचार हेतु समिपªत है। इसकì 

ÿमुख उपलिÊधयŌ म¤ शािमल है : उ¸ च-उपज वाली मखाना एवं कांटे रिहत पानी िसंघाड़ा िकÖ म को 

िवकिसत करना, जल-कुशल एवं एकìकृत खेती ÿणाली लागू करना तथा मखाना खेती सह मÂ Ö य 

पालन का शुभारभं करना। भारतीय कमल, औषधीय पादप जैस ेएकोरस कैलेमस  (मीठा पÂ ता) तथा 

एलोकेिसया मोÆ टाना  कì खेती ÿथा को भी Ö थािपत िकया गया है। मखाना कì पािपंग हेतु िविभÆ न 

उपकरण/मशीनŌ तथा मूÐ य विधªत उÂ पाद को िवकिसत िकया गया तथा Ó यावसायीकरण हेत ु

िनÌ निलिखत को लाइस¤स ÿदान िकया गया यथा मखाना सीड वाशर, मखाना सीड úेडर, मखाना 
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सीड ÿाइमरी रोिÖटंग मशीन, मखाना सीड पॉिपंग मशीन, पोÈ पड मखाना úेडर तथा िविभÆ न ÿकार 

के मूÐ य संविधªत उÂ पाद। राÕ ůीय मखाना अनुसंधान क¤ þ म¤ हजारŌ िकसानŌ एवं उīिमयŌ को 

ÿिशि±त िकया गया है जो ±ेýीय उīोग चला रहे ह§ तथा जीिवकोपाजªन कर रहे ह§। िविभÆ न राº यŌ 

म¤ मखाना कì खेती लगभग 13,000 से 35,000 ह³े टेयर तक बढ़ गई है।  

(ग):  मई 2023 स,े राÕ ůीय मखाना अनसुंधान केÆ þ, दरभंगा ने वषª 2023-24 के दौरान łपये 

2.65 करोड़ तथा वषª 2024-25 (जनवरी 2025 तक) म¤ łपये 1.27 करोड़ खचª िकया है। िवगत 

पांच वषŎ के दौरान खचª कì गई रािश िनÌ नवत है:  

िवÂ तीय वषª  Ó यय (लाख म¤)  

2023-24  265.00 

2022-23   15.95 

2021-22   17.87 

2020-21   23.50 

2019-20   18.00 

कुल   340.32  

 

िवगत कुछ वषŎ म¤, िविभÆ न राº यŌ के िकसानŌ, कृिष िव²ान केÆ þŌ तथा संगठनŌ को 

15824.1 िकलोúाम उ¸ च उपज वाले मखाना बीज िवतåरत िकए गए। महÂ वपूणª लाभािथªयŌ म¤ 

शािमल ह§ नाबाडª जैसे संÖ थान, मÂ Ö य पालन िवभाग, िबहार बागवानी िवकास सोसायटी तथा िबहार, 

उÂ तर ÿदेश एवं छÂ तीसगढ़ के िविभÆ न ±ेýŌ के िकसान।  

वषª 2012 और 2023 के मÅ य, राÕ ůीय मखाना अनुसंधान केÆ þ ने उÆ नत मखाना कì खेती, 

ÿसÖं करण तथा िवपणन तकनीक, जल कुशल ÿथाओ ंपर Å यान क¤ िþत करन,े फसल ÿणाली तथा 

पोषण ÿबंधन पर 3000 से अिधक िकसानŌ को ÿिशि±त िकया है। इसके अलावा, राÕ ůीय मखाना 

अनसुंधान केÆ þ ने िमिथला नैचरुÐ स, मां वैÕ णवी मखाना तथा Ö वािÖतक फूड úपु सिहत 24 उīिमयŌ 
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को तकनीकì इनपुट ÿदान िकया है तथा मखाना आधाåरत कारखानŌ को बढ़ावा िदया है िजसके 

फलÖ वłप कृिष अथªÓ यवÖ था को बल िमलेगा। 

 

ARTIFICIAL INTELLIGENCE FOR FARMING 

391. SUSHRI MAHUA MOITRA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government has considered using and piloting artificial 

intelligence for  improving farming outcomes; 

(b) if so, the details thereof and the concrete action taken in this regard; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (c): The Government has employed Artificial Intelligence (AI) methods to 

address various challenges in the agricultural sector to aid farmers. Some of the 

initiatives are given below: 

i. ‘Kisan e-Mitra’, an AI-powered chatbot, has been developed to assist 

farmers with responses to the queries about the PM Kisan Samman Nidhi 

scheme. This solution supports multiple languages and is evolving to assist 

with other government programs. 
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ii. National Pest Surveillance System, for tackling the loss of produce due to 

climate change, utilizes AI and Machine Learning to detect pest infestation in 

crop issues, enabling timely intervention for healthier crops. 

iii. AI based analytics using field photographs for crop health assessment and 

crop health monitoring using Satellite, weather & soil moisture datasets for 

rice and wheat crop. 

 

मनरगेा म¤ अिनयिमतताए ं

392.    ®ी शेर िसहं घुबाया:  

           ®ी सुखिजंदर िसहं रधंावा:  

³या úामीण िवकास मýंी यह बताने कì कृपा कर¤गे िक :  

(क) ³या िसतÌबर, 2024 म¤ गरुदासपरु, पंजाब म¤ महाÂमा गांधी राÕůीय úामीण रोजगार गारटंी 

योजना (एमजीएनआरईजीएस) के कायŎ म¤ कुछ अिनयिमतताओ ंके संबंध म¤ कोई िशकायत¤ ÿाĮ हòई 

ह§ और यिद हां, तो तÂसंबंधी Êयौरा ³या है;  

(ख) ³या सरकार ने कोई जांच दल भेजा है और यिद हां, तो जांच दल Ĭारा पाई गई किमयŌ का 

Êयौरा ³या है, यिद नहé, तो इसके ³या कारण ह§; और  

(ग)  मनरगेा के अंतगªत िवगत तीन वषŎ के दौरान पंजाब को जारी कì गई िनिध का Êयौरा ³या है?  

úामीण िवकास मýंालय म¤ राºय मýंी (®ी कमलशे पासवान): 

(क) और (ख):  पंजाब के गरुदासपुर िजले के डेरा बाबा नानक और कलानौर तहसीलŌ म¤ महाÂमा 

गांधी राÕůीय úामीण रोजगार गारंटी योजना (महाÂमा गांधी नरगेा योजना) के कायाªÆवयन म¤ किथत 

अिनयिमतताओ ं के संबंध म¤ माननीय संसद सदÖय (लोकसभा) से 10 िसतंबर 2024 को एक 
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िशकायत ÿाĮ हòई थी। िशकायत म¤ महाÂमा गांधी नरेगा िनिध के दŁुपयोग और दो तहसीलŌ कì कुछ 

पंचायतŌ म¤ योजना के िदशा-िनद¥शŌ के उÐलंघन का उÐलेख िकया गया था। आगे जांच के 

िलए  गरुदासपरु िजले म¤ एक केÆþीय जांच दल भेजने का िनणªय िलया गया है। 

(ग): महाÂमा गांधी राÕůीय úामीण रोजगार गारंटी योजना (महाÂमा गांधी नरगेा योजना) एक मांग 

आधाåरत मजदरूी रोजगार योजना है। िपछले तीन िव°ीय वषŎ 2021-22 से 2023-24 म¤ महाÂमा 

गांधी नरगेा के तहत पंजाब राºय को जारी कì गई िनिध का Êयौरा नीचे िदया गया है  

िव°ीय वषª 2021-22 2022-23 2023-24 

पंजाब राºय को जारी क¤ þीय िनिध (करोड़ Łपये म¤) 1257.59 1182.13 1166.55 

  

 

HANDLOOM CLUSTERS 

393. SHRI RAVINDRA SHUKLA ALIAS RAVI KISHAN: 

Will the Minister of TEXTILES be pleased to state : 

(a) the number of handloom and handicraft clusters benefitting from Scheme for 

Integrated Textile Parks (SITP) in Gorakhpur;  

(b) the funds allocated/utilised for the development of textile parks and clusters 

in Gorakhpur under this scheme;  

(c) whether the Government has provided marketing and skill development 

support to artisans and weavers in the district and if so, the details thereof;  

(d) the steps taken by the Government to improve the infrastructure and working 

conditions of handloom weavers in Gorakhpur; and  
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(e) the overall economic impact of the scheme on the local handloom and 

handicraft industry in Gorakhpur?  

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND 

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA 

MARGHERITA): 

(a) and (b): The Government is implementing Scheme for Integrated Textile 

Park (SITP) to provide the industry with state-of-the-art infrastructure facilities 

for setting up their textile units. The scheme aims to create new parks of 

international standards as potential growth centres. Under SITP no handloom 

and handicraft parks and clusters has been sanctioned in Gorakhpur.  

In addition, under Cluster Development Programme, component of National 

Handloom Development Programme need based financial assistance is 

provided for implementation of various interventions like product & design 

development, upgraded looms/accessories, solar lighting units, worksheds, etc. 

across the country including Gorakhpur on receipt of complete proposals from 

concerned State/UT Government. Under this Scheme, financial assistance of 

Rs.31.16 lakh has been released/utilized for one handloom cluster in Gorakhpur 

covering 196 handloom weavers. 

Further, under National Handicraft Development Programme, financial support 

of Rs.282.95 lakh has been provided for benefitting 1,200 artisans in 04 

handicraft clusters in Gorakhpur district. 

(c) to (e): In order to improve the technical infrastructure and working conditions 

of weavers and artisans the following steps were taken: 
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I. Skill development training in technical areas viz. weaving, dyeing, printing, 

designing etc. is conducted since 2020-21 under ‘Scheme for Capacity 

Building in Textile Sector (SAMARTH). 34 handloom weavers have been 

provided training in Gorakhpur district. 

II. Under Handloom Marketing Assistance, component of National Handloom 

Development Programme, marketing support is provided to eligible 

handloom agencies/weavers for organizing fairs and exhibitions for 

marketing of their products across the country including Gorakhpur on 

receipt of complete proposals from concerned State/UT Government. Two 

State Handloom expos, one in 2021-22 and another one in 2024-25 has 

been sanctioned in Gorakhpur district. 

III. Office of Development Commissioner (Handicrafts) has organized 01 

Gandhi Shilp Bazar in 2024-25. 05 Exhibitions, 15 Interventions i.e, Guru 

Shishya Hastshilp Prashikshan Program, Design & Technology 

Development Workshop and Comprehensive Skill Upgradation has 

organized from year 2021-22 to 2024-25 in Gorakhpur District. 

Due to implementation of these Handloom and Handcraft Schemes, the overall 

economic impact has led to an increase in earnings and the number of working 

days of the weavers/artisans in all over India including Gorakhpur district.  
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CROP INSURANCE 

394. DR. HEMANT VISHNU SAVARA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:  

(a) whether the Government is getting crop insurance done in the country 

including Maharashtra through various insurance companies;  

(b) if so, the details thereof, district-wise;  

(c) the number of farmers whose crops have been insured and awarded 

compensation by the said companies for crop damage throughout the country 

including Palghar District in Maharashtra during the last five years;  

(d) whether Government is receiving complaints against the companies about 

compensation cases and delay in compensation; and  

(e) if so the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (c) : Yes Sir.  With a view to provide financial support to the farmers in the 

event of non-preventable natural calamities, Pradhan Mantri Fasal Bima Yojana 

(PMFBY) has been introduced in the country from Kharif 2016 season.  The 

scheme is implemented through general insurance companies empaneled by 

the Central Government.  However, specific insurance company is selected by 
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the State Government concerned through transparent tendering process.   

Maharashtra is implementing the scheme regularly since 2016. 

 Details of number of farmer application whose crops have been insured 

and claims paid under the scheme during last 5 years i.e. from 2019-20 to 2023-

24  (as on 31.12.2024) are given in table below : 

Year No. of farmer applications 

enrolled for crop insurance (in 

numbers) 

Claims Paid  

(Rs. in crore) 

2019-20 6,17,33,490 27,911.32 

2020-21 6,22,61,955 21,224.74 

2021-22 8,29,79,506 20,844.77 

2022-23 11,21,18,132 18,211.73 

2023-24 14,29,45,872 15,504.87 

 

 District-wise details of number of farmer application insured and claims 

paid in Maharshtra during last 5 years i.e. from 2019-20 to 2023-24 are given in 

the enclosed Statement-I and II respectively. 

(d) and (e) :  All the major work like selection of insurance model, selection of 

Insurance Companies through transparent bidding process, assessment of crop 

yield/crop loss for calculation of admissible claims are being performed by the 

concerned State Government or Joint Committee of State Government officials 
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and concerned insurance company. The roles and responsibilities of each 

stakeholder are defined in the Operational Guidelines of the scheme for the 

proper execution of the scheme. 

Majority of the claims are settled  within the stipulated timelines under the 

Operational Guidelines of the scheme by the insurance companies.    However, 

during the implementation of PMFBY, some complaints against insurance 

companies about non-payment and/or delayed payment of claims; under 

payment of claims on account of incorrect/delayed submission of insurance 

proposals by banks; discrepancy in yield data & consequent disputes between 

State Government and insurance companies,  delay in providing State 

Government share of funds, non-deployment of sufficient personnel by 

insurance companies etc.,  have been received in the past which have been 

suitably addressed as per provisions of the scheme. 

Since the scheme is implemented by the State Government, therefore, in 

order to resolve the grievances/complaints including those related to claims of 

insured farmers, provision of Stratified Grievance Redressal Mechanism viz. 

District Level Grievance Redressal Committee (DGRC), State Level Grievance 

Redressal Committee (SGRC) has been made in the Revised Operational 

Guidelines of the Scheme.    These committees have been given the detailed 

mandate as outlined in the Operational Guidelines for hearing the complaints/ 

grievances   and to dispose them as per the stipulated procedure.    

To further improve the grievance redressal mechanism, Krishi Rakshak 

Portal and Helpline (KRPH) has been developed.  A single Pan-India toll free 
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number 14447 has been deployed and linked to the insurance companies 

database, where farmers can raise their grievances/issues.  Timelines to resolve 

these grievances/issues has also been fixed.  Till date 95.03  lakh calls have 

been received on KRPH.  Out of these 29.35 lakh issues related e-tickets were 

generated and forwarded for action to the insurance companies.  Rest of the 

issues were either informatory or seeking advisory.  Out of the 29.35 lakh issue 

related E-tickets generated, 29.12 lakh (99%) have been resolved.  This has 

helped the Central Govt. and State Governments to monitor the grievances of 

stakeholders at a unified platform. 

STATEMENT-I 
District-wise details of number of farmer applications insured in 

Maharashtra during last 5 years i.e. from 2019-20 to 2023-24 under PMFBY 

and RWBCIS  

(As on 31.12.2024) 

District 

name 
2019-20 2020-21 2021-22 2022-23 2023-24 

District Total 

(last 5 years) 

Ahmednag

ar 

7,88,517 6,32,518 3,41,781 2,56,274 18,16,745 38,35,835 

Akola 2,83,627 2,82,746 3,04,603 3,40,948 5,98,952 18,10,876 

Amravati 2,16,964 2,19,451 1,98,323 2,33,924 5,70,734 14,39,396 

Aurangaba

d 

12,65,728 8,92,629 6,05,409 7,82,286 14,49,982 49,96,034 

Bhandara 1,64,501 1,87,171 1,50,754 1,34,738 2,65,930 9,03,094 



04.02.2025  802 

 

Bid 
21,22,489 21,71,451 15,53,80

5 

17,67,819 30,48,091 1,06,63,655 

Buldana 2,63,242 3,20,566 2,56,011 3,73,335 10,42,920 22,56,074 

Chandrapu

r 

89,071 98,322 59,080 68,789 3,50,645 6,65,907 

Dhule 84,881 68,174 56,207 70,540 3,18,847 5,98,649 

Gadchiroli 36,305 37,294 32,126 26,364 1,26,389 2,58,478 

Gondiya 71,001 57,783 16,136 17,143 2,41,564 4,03,627 

Hingoli 3,51,031 3,23,546 3,99,359 4,06,492 7,17,009 21,97,437 

Jalgaon 1,49,988 2,12,872 2,05,368 2,69,318 5,70,841 14,08,387 

Jalna 15,82,484 9,88,061 6,73,876 8,86,041 16,71,867 58,02,329 

Kolhapur 808 3,675 6,380 6,373 56,129 73,365 

Latur 
11,02,796 12,12,459 11,23,43

7 

9,61,104 13,85,230 57,85,026 

Nagpur 59,887 38,908 22,830 34,084 2,84,109 4,39,818 

Nanded 13,41,536 10,51,087 9,88,260 12,25,277 16,91,970 62,98,130 

Nandurbar 18,301 12,166 13,839 12,752 1,56,284 2,13,342 

Nashik 2,29,182 2,96,942 1,52,806 1,75,680 6,89,914 15,44,524 

Osmanaba

d 

14,97,304 10,16,291 7,98,408 7,21,384 14,75,177 55,08,564 

Palghar 28,628 43,063 28,256 23,336 60,836 1,84,119 

Parbhani 9,63,982 7,61,936 7,48,411 7,13,134 12,67,406 44,54,869 
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Pune 46,807 40,194 20,537 13,418 3,26,771 4,47,727 

Raigarh 9,776 17,922 17,087 15,273 67,670 1,27,728 

Ratnagiri 21,958 25,840 30,280 35,614 56,375 1,70,067 

Sangli 2,10,672 1,30,353 51,254 45,784 4,40,846 8,78,909 

Satara 81,245 45,852 19,111 10,507 2,71,848 4,28,563 

Sindhudurg 18,003 26,812 37,616 49,261 82,154 2,13,846 

Solapur 5,89,978 3,38,358 2,85,867 2,37,289 10,69,319 25,20,811 

Thane 16,714 38,399 51,889 49,159 1,02,501 2,58,662 

Wardha 36,520 32,365 16,793 29,059 2,69,404 3,84,141 

Washim 2,94,139 2,86,177 2,60,459 2,87,752 5,96,613 17,25,140 

Yavatmal 5,28,166 4,94,988 3,76,224 4,53,772 10,43,686 28,96,836 

Maharasht

ra Total 

1,45,66,23

1 

1,24,06,36

8 

99,02,58

2 

1,07,34,02

3 

2,41,84,75

8 

7,17,93,962 
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STATEMENT-II 

District-wise details of Claims Paid in Maharashtra during last 5 years i.e. from 

2019-20 to 2023-24 under PMFBY and RWBCIS  

(As on 31.12.2024) 

 

District name 2019-20 2020-21 2021-22 2022-23 2023-24 District Total 

(last 5 years) 

(Rs. in crore) 

Ahmednagar 394.62 19.65 66.96 88.68 

1,249.3

9 1,826.33 

Akola 167.79 81.35 164.04 169.10 227.83 813.11 

Amravati 279.07 83.33 93.87 294.25 94.77 850.26 

Aurangabad 398.37 37.89 143.70 318.70 414.79 1,320.55 

Bhandara 67.33 4.29 2.10 0.05 9.39 84.36 

Bid 684.83 22.37 444.38 406.58 445.75 2,016.11 

Buldana 233.27 90.98 96.66 285.50 279.17 989.74 

Chandrapur 28.18 31.19 7.01 16.07 216.63 299.57 

Dhule 111.73 5.72 44.56 26.35 93.44 283.79 

Gadchiroli 14.00 9.02 5.96 3.96 1.96 35.15 

Gondiya 10.35 2.39 1.50 3.42 10.03 27.87 

Hingoli 125.71 105.26 103.89 136.15 109.85 583.10 

Jalgaon 576.50 42.56 631.34 226.61 712.86 2,200.15 

Jalna 210.45 63.11 172.60 229.63 340.22 1,019.76 
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Kolhapur 0.27 0.56 2.97 2.12 0.74 6.68 

Latur 804.25 120.84 371.11 460.10 393.98 2,164.62 

Nagpur 14.12 12.62 12.07 15.58 137.92 192.56 

Nanded 390.51 129.33 509.81 624.78 490.63 2,152.02 

Nandurbar 11.80 1.68 11.26 5.41 125.60 155.96 

Nashik 215.76 73.41 58.32 26.40 

1,026.0

7 1,403.81 

Osmanabad 590.59 65.01 366.21 749.15 322.28 2,103.76 

Palghar 43.08 34.43 13.46 2.18 3.34 97.26 

Parbhani 308.07 88.66 742.95 218.28 541.44 1,904.88 

Pune 36.57 3.37 6.31 1.49 61.92 110.30 

Raigarh 33.71 31.30 22.24 0.19 1.40 89.44 

Ratnagiri 82.95 59.01 87.82 0.25 0.08 231.57 

Sangli 134.88 14.70 32.17 7.23 149.32 340.71 

Satara 27.28 0.87 8.85 0.48 114.46 152.43 

Sindhudurg 54.05 51.61 76.39 0.64 1.16 184.81 

Solapur 246.90 120.47 157.29 167.58 252.72 949.35 

Thane 16.23 39.42 17.44 2.01 2.62 78.00 

Wardha 5.54 15.22 0.87 30.52 124.20 176.45 

Washim 149.99 22.86 40.08 141.27 206.85 563.72 

Yavatmal 289.59 75.17 97.28 371.45 329.69 1,168.34 
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Maharashtra 

Total 

6,758.3

5 

1,559.65 4,613.47 5,032.19 8,492.4

9 

26,456.15 

 

 

WELFARE SCHEMES FOR FISHERMEN 

395. DR. THOL THIRUMAAVALAVAN: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state:  

(a) whether the Government has any Welfare Schemes/measures for Fishermen 

in disaster distress; 

(b) if so, the details thereof; 

(c) whether the Government has any regular scheme to improve the fishermen 

standard of living; and 

(d) if so, the details thereof? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS 

LALAN SINGH): 

(a) to (d): The Department of Fisheries, Ministry of Fisheries, Animal Husbandry 

and Dairying is implementing a flagship scheme ‘Pradhan Mantri Matsya 

Sampada Yojana” (PMMSY) to bring about Blue Revolution through sustainable 

and responsible development of fisheries sector and welfare of fishermen in 

India with an investment of Rs.20,050 crore in all States/ Union Territories.  The 
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scheme inter-alia envisages several welfare related activities for fishers and fish 

farmers wherein the Department has approved the National Rollout Plan of 

Vessel Communication and Support System under the PMMSY scheme 

including installation of transponders on 1,00,000 fishing vessels in all Coastal 

States and Union Territories with a total outlay of Rs. 364.00 Crore. The 

assistance for transponder is provided free of cost to the boat owners to send 

short text messages with a two way communication during any emergency 

covering entire EEZ of the country. It also gives alerts to the fishermen if they 

approach or crosses Maritime Boundaries. In addition, other activities include (i) 

development of Integrated Modern Coastal Fishing Villages in the maritime 

States/UTs with an aim to maximize economic and social benefits to coastal 

fishers while minimizing environmental degradation through sustainable fishing 

practices, (ii)  insurance with a coverage of Rs.5.00 lakh against accidental death 

or permanent total disability, Rs. 2.50 lakh against accidental permanent partial 

disability and  Rs. 25,000 against accidental hospitalization in the age group of 

18 to 70 years, (iii) livelihood and nutritional support for socio-economically 

backward active traditional fishers families for conservation of fish resources 

during fishing ban/lean period in the age group of 18 to 60 years wherein 

assistance is provided @Rs.3000/- per fishers and beneficiaries’ own 

contribution of Rs.1500/- for three months during fishing ban/lean period in the 

ratio of 50:50 for general state, 80:20 for North Eastern States and Himalayan 

States while 100% for UTs. 
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Further, under the ongoing PMMSY, there is a provision to provide  financial 

assistance for setting up of Fish Farmers Producer Organisations (FFPOs) to 

economically empower the fishers and fish farmers and enhance their bargaining 

power which ultimately help to improve the standard of living of fishers. The 

Department of Fisheries has so far accorded approval for setting up of a total of 

2195 FFPOs at a total project cost of Rs.544.85 crore comprising 2000 fisheries 

cooperative as FFPOs and 195 new FFPOs. Further, to facilitate access to 

institutional credit by fishers and fish farmers, Kisan Credit Card facility has been 

extended to fisheries since 2018-19 and till date 4,50,799 KCC card have been 

sanctioned to fishers and fish farmers. 

GREEN STEEL MANUFACTURING 

396. SHRI ANUP SANJAY DHOTRE: 

SHRI P. C. MOHAN: 

DR. BHOLA SINGH: 

SHRI MAHESH KASHYAP: 

Will the Minister of STEEL be pleased to state: 

(a) the number of steel manufacturers and step taken to adopt green steel 

production in the country; 

(b) whether any specific policy measures has the government introduced to 

incentivize the adoption of green steel manufacturing in the country and if not, 

the reasons therefor; 
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(c) the details of financial support or funding mechanisms are available for steel 

manufacturers looking to transition to green steel production; 

(d) whether there is any specific partnerships or collaborations to accelerate the 

adoption of green steel technologies, if so, the details of Nagarnar Plant in 

Chhattisgarh; 

(e) the financial assistance provided to steel manufacturers adopting eco-friendly 

production technologies; 

(f) whether the Ministry has signed any Memorandum of Understandings or 

international collaborations to accelerate green steel technology adoption in the 

country; and 

(g) the estimated impact of green steel initiatives on reducing India's carbon 

emissions and meeting net-zero targets? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a)to(c)and(e): During 2023-24, there were 1008 crude steel manufacturers in 

the country. The steps and policies adopted by Government to encourage steel 

industry for green transition of the sector are, as under: - 

i. Ministry has released the Taxonomy for Green Steel to provide standards 

for defining and categorizing the low emission steel.    

ii. Ministry of Steel has released a report titled "Greening the Steel Sector in 

India: Roadmap and Action Plan" in alignment with the recommendations 

of the 14 Task Forces constituted by this Ministry for this purpose.  
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iii. Ministry of New and Renewable Energy (MNRE) has formulated National 

Green Hydrogen Mission for green hydrogen production and usage. 

iv. National Solar Mission launched by Ministry of New and Renewable 

Energy in January, 2010 promotes the use of solar energy and also helps 

to reduce the emission of steel industry.    

(d) NMDC’s Nagarnar Plant in Chhattisgarh has not made any specific 

partnerships or collaborations to accelerate the adoption of green steel 

technologies. 

(f) Ministry of Steel has not signed any Memorandum of Understandings 

(MOUs) for green steel adoption. However, Steel Authority of India Limited 

(SAIL) has signed MoUs to promote low carbon steel production. 

(g) Hon’ble Prime Minister has announced in COP26 Summit in Glasgow that 

India will achieve the target of net zero by 2070. Ministry of Steel is taking all 

steps to reduce carbon emission in alignment with this statement. 

 

IMPLEMENTATION OF FARMERS WELFARE SCHEMES 

397. SHRI GOVIND MAKTHAPPA KARJOL: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the details of the various schemes being implemented for the welfare of the 

farmers in the country including Karnataka during the last five years, State-wise;  
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(b) the details of the financial support given to the State of Karnataka during the 

last five years;  

(c) whether the Government is monitoring the proper utilization of funds in the 

State of Karnataka, if so, the details thereof; and  

(d) the details of the special steps taken by the Government for welfare of 

farmers in the State of Karnataka? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (d):  Agriculture is a state subject, however, Government of India is 

implementing a comprehensive range of central sector as well as centrally 

sponsored schemes and programmes for the welfare of farmers in the country 

including Karnataka. These schemes encompass entire spectrum of agriculture 

including credit, insurance, income support, infrastructure, crops including 

horticulture, seeds, mechanization, marketing, organic and natural farming, 

farmer collectives, irrigation, extension, procurement of crops from farmers at 

minimum support prices, digital agriculture etc. Scheme-wise budget allocation 

and release being implemented by Department of Agriculture& Farmers Welfare 

(DA&FW) in State of Karnataka are given in the enclosed Statement. 

Since the financial year 2023-24, Ministry of Agriculture & Farmers 

Welfare holds discussions on Annual Action Plan (AAP) for each state. The 

discussions include a range of issues, including priorities and regional/State 

requirements. Further, modification of the same is delegated to State Level 
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Sanctioning Committee (SLSC) headed by the Chief Secretary of the State, to 

ensure speedy approval of funds. Furthermore, the release of funds is 

dependent upon the pace of utilization of the funds by the States. Similar 

procedure including just in time release is applied in case of Central Sector 

schemes in which no State Share is required as per procedure prescribed for 

central Sector Schemes by Department of Expenditure. 

The Department regularly monitors the accounts of the budget it provides 

under different heads from time to time to ensure  optimal utilization of funds as 

well as to achieve intended outcome or benefits or objectives under the scheme 

and programmes. 

STATEMENT 

Scheme wise details of funds allocated and released under major Centrally 

Sponsored Schemes and Central Sector Schemes implemented by the DA&FW 

during 2020-21 to 2024-25 in Karnataka 

 (A) Centrally Sponsored Schemes 

                                                                                                                                                                                 (Rs. in crore) 

     

Name of 
Mission/ 

Scheme 

 2020-21  2021-22  2022-23 2023-24 2024-25 

BE 
Actual 
Exp 

BE 
Acutal 

Exp 
BE 

Acut
al 

Exp 

BE 
Acutal 

Exp 
BE 

Acutal 

Exp 

A Rastriya Krishi Vikas Yojna (RKVY) 

1 
Rastriya Krishi 
Vikas Yojna-
DPR 

249.7
2 

200.6
6 

218.8
4 

113.0
8 

206.09 
51.5
2 

82.89 
129.52
* 

82.89 41.46 
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2 
Sub- Mission on 
Agricultural 
Mechanization* 

76.54 
142.1
8* 

76.54 
147.8
4* 

70.00 
103.
37* 

77.54 
197.54
* 

125.00 62.52 

3 
Per Drop More 
Crop  

400.0
0 

400.0
0 

500.0
0 

500.0
0 

500.00 
187.
64 

360.0
0 

360.00 390.00 195.00 

4 
Soil Health & 
Fertility 

13.41 13.10 0.15 0.00 4.52 1.13 6.71 18.71* 6.21 3.12 

5 
Rainfed Area 
Development 

9.00 9.00 8.00 7.75 9.00 
9.14
* 

13.13 13.13 14.00 6.98 

6 
Paramparagat 
Krishi Vikas 
Yojna  

10.30 0.10 0.21 0.00 10.46 5.13 28.03 28.03 19.50 9.74 

  Total RKVY 
758.9
7 

765.0
4 

803.7
4 

768.6
7 

800.06 
357.
93 

568.3
0 

746.93 637.60 318.82 

B Krishionnati Yojana (KY)   

7 
National Food 
Security 
Mission 

138.7
6 

93.12 
121.7
4 

82.34 147.53 
102.
67 

175.3
3 

175.33 213.39 87.67 

8 

National 
Mission on 
Edible Oil -  
Oilpalm  

11.80 8.13 13.98 4.17 9.89 5.52 7.54 3.46 19.57 9.78 

9 

National 
Mission on 
Edible Oil -  
Oilseeds  

        12.50 4.19 15.17 7.59 21.25 10.63 

10 

Mission for 
Integrated 
Development 
of Horticulture   

130.0
0 

113.6
6 

117.0
0 

54.00 108.00 
78.8
3 

91.93 74.95 80.00 40.00 

11 
Sub-Mission on 
Agriculture 
Extension 

30.51 19.23 32.00 24.00 26.00 
13.0
0 

20.37 20.37 21.00 10.50 

12 
National 
Bamboo 
Mission 

8.00 6.00 6.50 0.00 2.75 2.26 6.50 1.63 9.00 4.50 
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13 

Sub-Mission on 
Seeds & 
Planting 
Material 

8.50 3.69 10.00 1.10 9.00 0.97 13.30 3.12 13.92 6.95 

  Total KY 
327.5
7 

243.8
3 

301.2
2 

165.6
1 

315.67 
207.
43 

330.1
4 

286.45 378.13 170.02 

  Total RKVY + KY  
1086.
54 

1008.
87 

1104.
96 

934.2
8 

1115.7
4 

565.
36 

898.4
4 

1033.3
8 

1015.72 488.84 

*Allocation increased at RE Stage 

(B) Central Sector Schemes 

14 

 

Pradhan Mantri Fasal Bima Yojana 

(PMFBY)/ Restructured Weather Based 

Crop Insurance Scheme (RWBCIS) – 

2016-2017 Till 2024-25 177.70 Lakh 

hectare area insured  

201.9 Crore 

farmer 

application 

13,625.60 crores of 

rupees Claim 

payment to farmers 

15 Procurement details of pulses and 

oilseeds procured at MSP under PSS 

during the year 2024-25 1,11,617.67 MT 

(Pulses, Oilseeds and Copra)  

1,10,838 

beneficiaries 

1140.6475 Cr. 

MSP Price 

16 Pradhan Mantri Kisan Samman Nidhi 

(PM-KISAN) (Since 24.02.2019) 

59,53,935 

Beneficiaries 

17,102.79 Amount 

Disbursed  

(Rs. in crores) 

17 Pradhan Mantri Kisan Man Dhan Yojana 

(PM-KMY) (Since 12.09.2019) 
41916 Farmers enrolled 
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18 Formation and promotion of 10,000 

Farmer Producer Organisations (FPOs) 

(Since 29.02.2020) 

352 

Allotted FPO 

346 

Registered FPO 

19 Agriculture Infrastructure Fund (AIF) 

 (Since 8.07.2020) 

For the state of Karnataka, Rs. 3123 

crores have been sanctioned for 3544 

projects under AIF. The total project 

cost of these sanctioned projects is 

Rs. 4973 crores. 

 

AGRICULTURAL INFRASTRUCTURE FUND SCHEME 

398.     SHRIMATI GENIBEN NAGAJI THAKOR:  

Will the Minister of AGRICULTURE AND FARMERS WELFARE  be pleased to 

state: 

(a) the purpose and objective of Agriculture Infrastructure Fund Scheme;  

(b) the details of funds allocated under this scheme in Gujarat, district-wise; and 

(c) the criteria fixed for selection of the eligible borrower? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (c) : In order to enhance the income of farmers, it is not only essential to 

enhance production and productivity of farm produce but also minimize the post-

harvest losses and ensure better realization of prices for farmers through 

creation of modern post-harvest management infrastructure. With an objective 

to address the existing gaps in post-harvest management infrastructure in the 
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country, the flagship scheme of Agriculture Infrastructure Fund (AIF) was 

launched in 2020-21 to strengthen the infrastructure in the country through 

creation of farm gate storage and logistics infrastructure to enable farmers to 

store and preserve their farm produce properly and sell them in the market at 

better price with reduced post-harvest losses and lesser number of 

intermediaries. Improved post-harvest management infrastructure like 

warehouses, Cold stores, sorting and grading units, ripening chambers etc will 

allow farmers to sell directly to a larger base of consumers and hence, increase 

value realization for the farmers. This will improve the overall income of farmers. 

Further, AIF scheme aims to benefit all stakeholders in the agricultural 

ecosystem by contributing in the holistic development of the Agriculture sector. 

Under AIF, provision for Rs. 1 Lakh crore loan has been made through lending 

institutions with the a interest rate cap of  9% on loans. The scheme is 

operational from 2020-21 to 2032-33.  

All loans under this financing facility have interest subvention of 3% per annum 

up to a loan limit of ₹2 crores. This interest subvention is available for a maximum 

period of 7 years. In case of loans beyond ₹2 crores, interest subvention is limited 

up to ₹2 crores. Credit guarantee coverage is also available for eligible borrowers 

from this financing facility under Credit Guarantee Fund Trust for Micro and 

Small Enterprises (CGTMSE) scheme for a loan up to ₹2 crores. The fee for this 

coverage is borne by the Government.  
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Eligible projects under AIF includes post-harvest management projects 

and viable  farming assets such as warehouses, silos, pack houses, assaying 

units, sorting & grading units, cold storage, cold chains, logistics facilities, 

primary processing centres, Integrated primary and secondary processing 

centres, ripening chambers, supply chain services including e-marketing 

platforms, organic inputs production, Bio stimulant production units, 

Infrastructure for smart and precision agriculture, Farm/Harvest Automation, 

custom hiring centre, Purchase of drones, Setting up of standalone solar pump 

and grid connected  Agri pumps under PM-KUSUM component A, B & C, putting 

up specialized sensors on field, block chain and AI in agriculture, remote sensing 

and Internet of Things (IOT) such as automatic weather station, farm advisory 

services through GIS applications, integrated spirulina production and 

processing unit, sericulture processing unit, honey Processing unit, plant 

quarantine unit, hydroponic farming ,mushroom farming , vertical farming, 

aeroponic farming, poly house/ greenhouse etc.  

The Union Cabinet has approved an expansion of the Agriculture 

Infrastructure Fund (AIF). Key measures include allowing viable community 

farming assets for all eligible beneficiaries, including secondary processing 

projects integrated with primary processing in eligible activities, and converging 

AIF with PM-KUSUM Component-A. Additionally, NABSanrakshan is also 

included in scheme to extend credit guarantee support to FPOs.  
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The targeted aggregate loan amount of ₹1 lakh crore under the AIF, set to 

be sanctioned by banks by 2025-26, has been provisionally allocated among 

States and Union Territories. This allocation is based on the proportion of each 

State/UT's total agricultural and allied sector output, ensuring a balanced and 

need-based credit flow to support sectoral growth. The share of allocation for 

Gujarat stands at Rs 7282 crore.  

As on 26.1.2025, Rs. 56334 Crores have been sanctioned for 92393 

projects under AIF, out of this total sanctioned amount, ₹41996 crores are 

covered under scheme benefits. These sanctioned projects have mobilized an 

investment of Rs.91856 crores in agriculture sector. In the State of Gujarat, 

₹3819 cr. has been sanctioned for 3400 projects under AIF. The total project 

cost for these sanctioned projects is ₹5904 crore. The details of funds 

sanctioned under this scheme in Gujarat, district-wise is given in the enclosed 

Statement. 

To qualify as a borrower under the AIF Scheme, the applicant must belong 

to the prescribed eligible entities namely Farmers, Agri-entrepreneurs, Start-ups, 

Primary Agricultural Credit Societies (PACS), Marketing Cooperative Societies, 

Farmer Producers Organizations(FPOs), Self Help Group (SHG), Joint Liability 

Groups (JLG),  Multipurpose Cooperative Societies, Central/State agency or  

Local Body sponsored Public Private Partnership Projects, State Agencies, 

Agricultural Produce Market Committees (APMC), National & State Federations 

of Cooperatives, Federations of FPOs and Federations of Self Help Groups 

(SHGs). However, examination of the proposal/ DPR is being done by lending 
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institutions with due intelligence to confirm the viability of the projects before the 

sanctioning the loan. Additionally, the applicant is required to contribute a 

minimum of 10% of the project cost as the promoter’s contribution. 

 

STATEMENT 

Gujrat District wise sanctioned projects under AIF. 

                                                                                         (Amount in Rs Crore) 

SN District Sanctioned No. Sanctioned Amount 

1 Mahesana 177 564 

2 Rajkot 382 491 

3 Junagadh 454 402 

4 Sabar Kantha 203 342 

5 Banas Kantha 165 298 

6 Arvalli 104 224 

7 Kachchh 142 219 

8 Ahmadabad 232 181 

9 Bhavnagar 95 131 

10 Gandhinagar 67 125 
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11 Anand 331 97 

12 Morbi 67 80 

13 Kheda 186 80 

14 Surat 118 79 

15 Patan 82 63 

16 Jamnagar 90 62 

17 Vadodara 72 61 

18 Surendranagar 57 53 

19 Tapi 11 49 

20 Amreli 51 44 

21 Valsad 14 40 

22 Gir Somnath 70 35 

23 Bharuch 51 22 

24 Botad 36 20 

25 Porbandar 12 12 

26 Navsari 17 11 

27 Dohad 15 11 
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28 Panch Mahals 43 11 

29 Devbhumi Dwarka 16 5 

30 Mahisagar 16 3 

31 Narmada 13 2 

32 Chhotaudepur 8 1 

33 Dang 3 1 

  Grand Total 3400 3819 

*Information is based on the applications received on AIF portal. 

 

STATUS OF PM KISAN IN KERALA 

399. ADV DEAN KURIAKOSE: 

Will the Minister of AGRICULTURE AND FARMERS Welfare 

be pleased to state: 

(a) the total number of beneficiaries for PM KISAN during the last three years in 

Kerala State; 

(b) the total funds sanctioned for the same during the said period in the State; 

(c) whether the Government plans to increase the amount sanctioned for 

individual beneficiaries under the scheme; and 

(d) if so, the details thereof and if not, the reasons therefor? 
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (b) The PM-KISAN scheme is a central sector scheme launched in 

February 2019 by the Hon’ble Prime Minister to supplement the financial needs 

of land-holding farmers. Under the scheme, a financial benefit of Rs 6,000/- per 

year is transferred in three equal instalments, into the Aadhaar seeded bank 

accounts of farmers through Direct Benefit Transfer (DBT) mode.  

A farmer-centric digital infrastructure has ensured the benefits of the 

scheme reach all the farmers across the country without involvement of any 

middlemen. Maintaining absolute transparency in registering and verifying 

beneficiaries, the Government of India has disbursed over Rs 3.46 lakh Cr. in 18 

installments since inception. 

The instalment-wise details of the beneficiaries benefited in Kerala and 

amount released to them during last three years is as follows: 

 

S. No. Installment period 
No. of 

Beneficiaries 

Amount 

(In Rs. 

Crore) 

1 April, 2021- July, 2021 33,57,695 694.42 

2 August, 2021- Nov, 2021 34,82,013 739.32 

3 Dec., 2021- March, 2022 35,45,255 752.43 

4 April, 2022 - July, 2022 34,62,020 707.35 
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5 August, 2022 - Nov, 2022 20,01,853 406.79 

6 Dec, 2022 - March, 2023 21,29,986 485.22 

7 April, 2023 - July, 2023 23,41,004 554.16 

8 August, 2023 - Nov, 2023 23,50,849 662.25 

9 Dec., 2023 - March, 2024 26,48,060 689.25 

10 April, 2024 - July, 2024 27,57,440 637.26 

11 August, 2024 - Nov, 2024 28,15,211 597.94 

 

(c) and (d) At present, there is no proposal under consideration.  

 

SAMARTH SCHEME 

400. SHRI G. SELVAM: 

Will the Minister of TEXTILES be pleased to state : 

(a) whether the Government has extended Samarth Scheme for another two 

years, if so, the details thereof and the reasons therefor;  

(b) the details of the number of beneficiaries trained under the Samarth Scheme 

since its inception along with the placement rates and employment outcomes;  

(c) whether Samarth Scheme has contributed to the growth of the textile industry 

in terms of employment generation, exports and domestic production and if so, 

the details thereof;  

(d) the manner in which the scheme has impacted the livelihoods of beneficiaries 

particularly those from marginalized communities or rural areas;  
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(e) whether curriculum offered under the Samarth Scheme align with latest 

technological advancements and emerging trends in the textile industry and if 

so, the details thereof; and  

(f) whether there are any specific skill gaps that the scheme is prioritizing to 

address such as digital skills, sustainable manufacturing practices or design 

innovation and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND 

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA 

MARGHERITA): 

(a): The Samarth Scheme has been extended for FY 2024-25 to FY 2025-26 to 

train 3 lakh persons, owing to completion of previously allocated targets.   

(b) and (c): The Samarth scheme is aimed to provide demand driven, 

placement oriented National Skills Qualifications Framework (NSQF) compliant 

skilling programmes to incentivize and supplement the efforts of the industry in 

creating jobs in the organized textile and related sectors, covering the entire 

value chain of textiles, excluding Spinning and Weaving. Till 29.01.2025, 3.56 

lakh beneficiaries have been successfully trained (pass), of these 2.85 lakh 

(80%) beneficiaries have been placed.  

(d):   Samarth scheme is implemented on demand driven basis across the 

country and preference is given to marginalized social groups such as SC, ST 

etc. in the training programme under the scheme. As on 29.01.2025, a total of 

around 1.41 lakh beneficiaries from SC/ST groups have been trained (pass) 

amounting to 40% of total trained (pass) beneficiaries under the Scheme. 
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(e) and (f): Samarth scheme is broadly aligned with policy framework for skill 

development viz. Common Norms, National Skills Qualifications Framework 

(NSQF) adopted by Ministry of Skill Development & Entrepreneurship (MSDE) 

for standardization of course curriculum and industry validation. Currently, 

courses offered under Samarth range from traditional sector courses to advance 

level courses such as Industrial Engineer (IE) Executive, Advance Pattern Maker 

(CAD/CAM), Technical Textiles and Sustainability etc., for the Implementing 

Partners (IPs) to opt from. 

 

ABPS UNDER MGNREGA 

401.  SHRI DAGGUMALLA PRASADA RAO: 

  Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the details and total number of cases reported against the Aadhaar Based 

Payment System (ABPS) in the Mahatma Gandhi National Rural 

Employment Guarantee (MGNREG) Scheme and the measures taken by 

the Government to address the problem; 

(b)  whether the Government has noted concerns regarding the issue of fake 

job cards; 

(c)  if so, the details thereof and measures taken to address such issues; 

(d)  whether the Government has any data regarding the number of States that 

have an ombudsman to look into the grievances under the scheme; 

(e)  if so, the details thereof, State/District-wise especially in Andhra Pradesh; 

and 
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(f)  whether the Government has taken into consideration the request from the 

beneficiaries to increase the working days from 100-150 days, if so, the 

details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI KAMLESH PASWAN):  

(a): To ensure timely payment of wages to the beneficiaries under Mahatma 

Gandhi NREGS and to address the issues arising due to frequent changes in 

bank account numbers of the beneficiaries and subsequent non-updation, it was 

decided to implement Aadhar Payment Bridge System (APBS). This has been 

made mandatory with effect from 1st January 2024. Payment of wages through 

Direct Benefit Transfer (DBT) mode has had positive impact on the livelihood of 

the beneficiaries as it ensures that the payment reaches directly into the 

accounts of the intended beneficiaries. Out of the total 13.41 crore active 

workers, the Aadhaar seeding of 13.34 crore (99.47%) active workers has 

already been completed (As on 01.02.2025).  State/UTs are continuously being 

monitored by the Central Government for achieving 100% Aadhaar Seeding and 

APBS conversion in NREGASoft. As and when any issue is  flagged by the 

State/UT or any other stakeholders, same is resolved on priority basis. 

 (b) and (c):  Mahatma Gandhi National Rural Guarantee Scheme  (Mahatma 

Gandhi NREGS) is a demand-driven wage employment scheme and the 

responsibility of implementation of the scheme is vested with the Government of 

concerned States/UTs. Updation/deletion of Job Cards is a regular exercise 

conducted by the States/UTs. One of the reasons for job cards deletion is the 
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incidence of  fake job cards. To streamline the process of deletion of Job cards, 

Ministry of Rural Development has recently issued a Standard Operating 

Procedure (SOP) vide letter dated 25.01.2025 to all States/Union Territories, 

with clear guidelines for deletion and restoration of job cards. The SOP ensures 

compliance with the Mahatma Gandhi NREGS guidelines, promotes 

transparency, protects the rights of workers by defining conditions for deletion, 

setting up a grievance redressal mechanism, and ensure the settlement of 

pending liabilities if any before deletion/cancellation. 

      The SOP emphasizes the importance of due process, including the 

publication of draft lists of job cards marked for deletion, verification at Gram 

Sabhas, and the right of appeal for affected workers. It also mandates the linking 

of job cards with Aadhaar to eliminate duplicate and fraudulent entries. These 

measures are aimed at preventing misuse of job cards while ensuring that 

genuine beneficiaries are not excluded. The Ministry is committed to maintaining 

the integrity of Mahatma Gandhi NREGS and ensuring that that the benefits of 

the scheme reaches eligible rural households. 

(d) and (e): The details of the Ombudspersons appointed in States/UTs including 

Andhra Pradesh, are given in the enclosed Statement. 

 (f): The Mahatma Gandhi National Rural Employment Guarantee Act (Mahatma 

Gandhi NREGA), 2005, is an Act to provide at least one hundred days of 

guaranteed wage employment in every financial year to every rural household 

whose adult members volunteer to do unskilled manual work. 
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   The Ministry mandates the provision of additional 50 days of wage employment 

(beyond the stipulated 100 days) to every Scheduled Tribe Household in a forest 

area, provided that these households have no other private property except for 

the land rights provided under the Forest Rights Act (FRA), 2006.  

In addition to this, there is a provision for up to additional 50 days of wage 

employment in a financial year in drought/natural calamity affected notified rural 

areas.  

Further, as per Section 3 (4) of the Act, the State Governments may make 

provisions for providing additional days of employment beyond the period 

guaranteed under the Act from their own funds.  

STATEMENT 

Status of Ombudsperson in States/UTs ( As on 29.01.2025) 

SI.No. Name of the State 

Number of Districts in which 

MGNREGAs is Operational Ombudsperson Appointed 

1 Andhra Pradesh 26 13 

2 Arunachal Pradesh 25 8 

3 Assam 35 25 

4 Bihar 38 33 

5 Chhattisgarh 33 22 

6 Goa 2 0 

7 Gujarat 33 25 

8 Haryana 22 18 

9 Himachal Pradesh 12 7 

10 Jammu And Kashmir 20 16 
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11 Jharkhand 24 23 

12 Karnataka 31 31 

13 Kerala 14 14 

14 Ladakh 2 2 

15 Madhya Pradesh 52 12 

16 Maharashtra 34 29 

17 Manipur 16 15 

18 Meghalaya 12 8 

19 Mizoram 11 10 

20 Nagaland 11 10 

21 Odisha 30 22 

22 Punjab 23 21 

23 Rajasthan 33 33 

24 Sikkim 6 1 

25 Tamil Nadu 37 37 

26 Telangana 32 32 

27 Tripura 8 8 

28 Uttar Pradesh 75 72 

29 Uttarakhand 13 13 

30 West Bengal 23 22 

31 Andaman And Nicobar 3 1 

32 

Dadra and Nagar 

Haveli and Daman 

and Diu 1 1 

33 Lakshadweep 1 0 

34 Puducherry 2 1 

  Total 740 585 
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The information is based on data available on MIS of 

NREGAsoft  (www.nrega.nic.in)  

  

BASIC FACILITIES FOR RURAL DEVELOPMENT  

402.  DR. SHIVAJI BANDAPPA KALGE: 

  Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the details of steps taken towards facilitating basic education, skill training 

and health since these are the key components of rural development 

during the last ten years; 

(b) whether the density of beneficiaries to basic education, skill training and 

health has been reduced; and 

(c)  if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI KAMLESH PASWAN):  

(a) to (c): For facilitating basic education in the country including rural areas, 

Ministry of Education, the Government of India is implementing Samagra 

Shiksha - an  integrated Scheme for school education from 2018-19, an 

overarching programme for the school education sector extending from pre-

school to class XII and aims to ensure inclusive and equitable quality education 

across the country including rural areas. Samagra Shiksha focuses on 

improvement in quality of education by providing support for different 

interventions like in-service training of teachers and school heads, conduct of 

achievement surveys at state and national level, composite school grant to every 
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school for providing a conducive learning environment, grants for library, sports 

and physical activities, support for ICT and digital initiatives, school leadership 

development programme, remedial teaching for academically weaker students, 

etc. The ICT and Digital Initiatives component under Samagra Shiksha has been 

introduced to transform the process of teaching and learning from the traditional 

instructional teacher-centred endeavour to a learner-centred approach.  

For skilling rural youth, Ministry of Rural Development is implementing two 

programmes viz., Deen Dayal Upadhyaya Grameen Kaushalya Yojana (DDU-

GKY) and Rural Self Employment Training Institutes(RSETI).  Further, under the 

Government of India’s Skill India Mission (SIM), the Ministry of Skill Development 

and Entrepreneurship (MSDE) delivers skill, re-skill and up-skill training through 

an extensive network of skill development centres / institutes etc. under various 

schemes, viz. Pradhan Mantri Kaushal Vikas Yojana (PMKVY), Jan Sikhshan 

Sansthan (JSS), National Apprenticeship Promotion Scheme (NAPS) and 

Craftsman Training Scheme (CTS) through Industrial Training Institutes (ITIs), 

to all the sections of the society across the country including rural areas. The 

brief of these schemes is as under: 

For ensuring health services in rural areas, as informed by the Ministry of Health 

and Family Welfare (MoH&FW), under National Health Mission (NHM), steps 

have been taken towards universal health coverage by supporting the State 

Government in providing improved health infrastructure, adequate human 

resources in health facilities, improved availability and accessibility to quality 
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health care especially for the underserved and marginalized groups in rural 

areas. 

The MoH&FW provides technical and financial support to the States/UTs to 

strengthen the public healthcare system, based on the proposals received in the 

form of Programme Implementation Plans (PIPs) under NHM. Government of 

India provides approval for the proposals in the form of Record of Proceedings 

(RoPs) as per norms & available resources. 

Under National Health Mission, through Ayushman Arogya Mandir, 

comprehensive primary healthcare is provided by strengthening Sub Health 

Centres (SHCs) and Primary Health Centres (PHCs).  

The MoH&FW supports ‘Free Diagnostics Service Initiative’ programme under 

NHM with the aim to provide accessible and affordable pathological and 

radiological diagnostics services closer to the community, which in turn reduces 

the Out-of-Pocket Expenditure (OOPE). Diagnostics services are provided free 

of cost at all levels of public health facilities.  To ensure availability of essential 

drugs and reduce the OOPE of the patients visiting the public health facilities, 

Government has rolled out the Free Drugs Service Initiative under NHM.  

The basic objectives of these schemes/programmes/initiatives are to provide 

access to basic education, skilling and health facilities to all eligible people of the 

country. 
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पीएलआई योजना 

403. ®ी महेश कÔयप:  

³ या इÖ पात मýंी यह बताने कì कृपा कर¤गे िक: 

(क) पीएलआई योजना के पहले दौर कì तुलना म¤ दसूर ेदौर म¤ अिधक भागीदारी सिुनिĲत करने 

के िलए ³या कदम उठाए जा रहे ह§; 

(ख) छोटी या मÅयम आकार कì कंपिनयŌ को भी पीएलआई योजना से लाभ िमलना सुिनिĲत 

िकए जाने के िलए ³या उपाय िकए जा रहे ह§; और  

(ग) भारत के कुल इÖपात उÂपादन पर पीएलआई योजना 1.1 का अपेि±त ÿभाव ³या है और 

इसने इÖपात के िवशेष संदभª म¤ आयात को कम करने म¤ िकस ÿकार योगदान िदया है?  

भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राजू ®ीिनवास 

वमाª): 

(क) से (ग): िवशेष इÖपात हेत ुपीएलआई योजना के िलए आवंिटत समú बजट के अंतगªत दूसरा 

दौर िदनांक 06 जनवरी, 2025 को शłु िकया गया था। दसूर ेदौर म¤ Óयापक भागीदारी सिुनिĲत करने 

के िलए कंपनी के आकार पर Åयान न दतेे हòए िनÌनिलिखत कदम उठाए गए है:- 

i.    पीएलआई योजना 1.1 हेतु समिपªत वेब पोटªल कì शुłआत और मीिडया के Ĭारा Óयापक ÿचार। 

ii. योजना म¤ भाग लेने म¤ łिच िदखाने वाली कंपिनयŌ के साथ लगातार वेिबनार आयोिजत करना। 

iii. योजना म¤ भागीदारी के िनयमŌ को आसान बनाना, जैस ेिक उन मामल¤ म¤ 50% िनवेश कì 

अनमुित देना जहां कंपिनयां अिधसूिचत उप-®ेिणयŌ म¤ भाग लेने हेत ुमौजूदा सिुवधाओ ंके 

िवÖतार म¤ िनवेश करती है।  
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FUNDS TO BORDER AREA DEVELOPMENT PROGRAMME 

404. SHRI ABU TAHER KHAN: 

          Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether the allocation of funds under the Border Area Development 

Programme (BADP) has been stopped for Murshidabad Parliamentary 

constituency of West Bengal which share border with Bangladesh since last two 

years and if so, the details thereof;  

(b) the details of funds actually released under the programme since 2019;  

(c) the details of claims of States for release of funds pending upto March 2024; 

and  

(d) whether there is any possibility of release of the same and if so, the details 

thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a) :Under BADP, fund is released for the approved works/projects to the 

concerned State Governments/Union Territory Administrations. Allocation to 

the respective district administrations is done by State Governments/UT 

Administrations.  

(b) to (d): Since 2019-20, Rs.146.42 crore (Central Share) has been released 

under BADP to the Government of West Bengal.  As on date, the remaining 

Central Share of committed liability in respect of all concerned States/UTs for 

the ongoing works under BADP has been worked out to Rs. 53.34 crore, 

including Rs.1.933 crore in respect of State of West Bengal. Guidelines of 
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Department of Expenditure, Ministry of Finance are followed for releases of the 

same. 

  

IMPACT OF EXPORT POLICY 

405. SHRI RAJABHAU PARAG PRAKASH WAJE:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) whether the Government is aware of the frequent changes in the export 

policy for grapes, onions, and pomegranates and its impact on farmers and 

exporters; 

(b) if so, the reasons for the frequent changes in the export policy for these 

products, and the measures being taken to provide a predictable and 

consistent policy framework; 

(c) the details of the export incentives, procedures and regulations governing 

the export of grapes, onions and pomegranates and whether these are being 

reviewed to simplify and streamline the export process; and 

(d) the steps being taken by the Government to promote the export of grapes, 

onions and pomegranates and to increase India's foreign exchange earnings 

from the export of these products? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) and (b): The export policy on grapes and pomegranates has not been 

subject to frequent changes.  In case of onions, whenever there are tight 

domestic supply conditions, to ensure food security, government has placed 
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restrictions on exports till the supply situation has eased. In 2024, on 22nd March, 

export of onions was prohibited by the government. Subsequently, on 4th May 

2024, the export policy was amended to facilitate exports with a floor price of 

$550 per MT and an additional 40% export duty. Thereafter, on 13th September 

2024, the government removed the floor price on onions and reduced the export 

duty from 40 percent to 20 percent.  

Further, the policy interventions for maintaining domestic availability at 

reasonable prices are deliberated and decision taken through well-established 

institutional mechanism which has representation from major stakeholder 

Departments. The underlying objectives of the policy interventions are also to 

ensure fair prices to farmers and opportunities to exporters when there is an 

excess of supply over demand. 

(c) to (d):In general, the Phytosanitary requirements and regulations laid down 

by the importing countries are required to be complied by exporters for the export 

of horticulture products, including grapes, onions and pomegranates. There is 

no stipulated procedure for export of grapes, pomegranates and onions except 

for grapes exports destined to EU. The export procedure for grapes destined to 

EU has been developed and is being implemented to comply with the residue 

limits stipulated by the EU and to avoid possibility of border rejections. To 

implement the above procedure, a web-based Traceability system ‘Grapenet’ 

has been developed and implemented by Agricultural and Processed Food 

Products Exports Development Authority (APEDA) covering the farms, pack 

houses, laboratories etc. The system enables seamless processing of each 
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activity for sourcing, processing, packing, analysis and dispatch of consignment 

for exporters. There is no user charge levied by APEDA for registration of 

farmers in the traceability system.  

With respect to export incentives, all members of the World Trade 

Organisation including India are committed to not providing any export subsidies 

to agricultural commodities after December 2023, including subsidies on grapes, 

pomegranates, and onions. This includes any subsidies for marketing and 

transportation of goods.  

To promote the export of its Scheduled products, including grapes, onions 

and pomegranates from across India, the Agricultural and Processed Food 

Products Export Development Authority (APEDA), under the Department of 

Commerce, provides financial assistance to its registered exporters through its 

Financial Assistance Scheme (FAS). The scheme has the following 

components: 

i. Development of Export Infrastructure  

ii. Quality Development  

iii. Market Development  

The details of financial assistance guidelines are available at APEDA Website 

www.apeda.gov.in under the “Scheme” tab.  

Specifically, for export promotion of perishable products like fruits and 

vegetables, including grapes, pomegranates, and onions, assistance is being 

provided for development of post-harvest handling facilities and developing cold 

chain network in the form of integrated pack houses, reefer vehicles and in-
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house testing facilities. Treatment facilities like Vapour Heat Treatment (VHT), 

Hot Water Treatment (HWT) etc. are also being established under this scheme 

to mitigate the infestation/incidence of pests in specific fruits and vegetables.   

The government is focusing on strategic development of the sea protocols 

for various perishable products which enables export of higher volumes of fresh 

fruits and vegetables to long distance markets at more competitive prices. Under 

this, sea protocol development for export of Pomegranates is being carried out 

in collaboration with Indian Council of Agricultural Research-National Research 

Centre (ICAR-NRC) Solapur on Pomegranate, which once developed and 

mainstreamed will benefit the farmers and exporters of Pomegranates.   

Department of Commerce, through APEDA facilitates the participation of 

its member exporters, in International Trade fairs including the events 

exclusively organized for fruits and vegetables such as Asia Fruit Logistica 

(Hong Kong), MACFRUIT Italy etc. Further, campaign in print/electronic media 

for promotion and branding of Indian fruits and vegetables in key international 

markets during prominent trade fairs has been initiated in collaboration with India 

Brand Equity Foundation.          

 

िकसानŌ के िलए सबसे बड़ी भंडारण ±मता का िवकास 

406. ®ी िदनेश चþं यादवः  

³या सहकाåरता मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या सरकार ने संपूणª देश के िकसानŌ के िलए सहयोग के माÅयम से िवĵ कì सबसे बड़ी 

भंडारण ±मता िवकिसत करने के िलए कोई कायªयोजना शłु कì है;  



04.02.2025  839 

 
(ख) यिद हां, तो इस संबंध म¤ राºयवार िकतनी ÿगित हòई है;  

(ग) ³या योजना के अंतगªत कोÐड Öटोरेज भी िवकिसत िकए जाने कì संभावना है; और  

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

गृह मýंी; तथा सहकाåरता मýंी (®ी अिमत शाह): 

(क) से (घ): जी हा,ँ माÆयवर । सरकार न ेिदनांक 31.05.2023 को "सहकाåरता ±ेý म¤ िवĵ कì 

सबस ेबड़ी अÆ न भंडारण योजना" को मंजूरी दी ह ैिजस ेएक पायलट पåरयोजना के łप म¤ शłु िकया 

गया है ।  इस पåरयोजना म¤ कृिष अवसंरचना कोष (AIF), कृिष िवपणन अवसंरचना योजना (AMI), 

कृिष यांिýकìकरण पर उपिमशन (SMAM), ÿधानमंýी सूàम खाī उīोग उÆ नयन योजना 

(PMFME), आिद जैसी भारत सरकार कì िविभÆन मौजूदा योजनाओ ंके अिभसरण के माÅ यम स े

प³ै स Ö तर पर गोदामŌ, कÖटम हायåरंग क¤ þ, ÿसÖंकरण इकाइयŌ, उिचत मूÐय कì दकुानŌ, इÂ यािद 

सिहत िविभÆ न कृिष अवसंरचना का िनमाªण शािमल है ।  

इस योजना कì पायलट पåरयोजना के अधीन 11 राºयŌ के 11 PACS म¤ गोदामŌ का िनमाªण पूरा 

हो गया है । इसका राºय-वार Êयौरा संलµन  िववरण  म¤ िदया गया है। । 

इस योजना के अधीन PACS, एकìकृत बागवानी िवकास िमशन (MIDH) कì क¤ þीय ÿायोिजत 

पåरयोजना के तहत गांवŌ म¤ उÂपािदत फलŌ और सिÊजयŌ कì आपूितª के िलए शीतागार इकाइयां, 

पैक-हाउस, ÿशीतन वैन, आिद सिहत शीत ®ृंखला अवसंरचना भी Ö थािपत कर सकती ह§ ।  

िववरण  

पायलट पåरयोजना के अधीन 11 राºयŌ के 11 PACS म¤ गोदामŌ का राºय-वार Êयौरा 

øम 

स.ं 

राºय/संघ 

राºय±ेý  
िजला  पै³स का नाम  

गोदाम कì 

±मता 

(मीिůक टन) 

िनिमªत अवसंरचना  
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1. महाराÕů  अमरावती 
नेåरपंगलाई िविवध कायªकारी सहकारी 

सÖंथा 
3,000 गोदाम 

2. उ°र ÿदेश िमजाªपरु 
बहòउĥेशीय  ÿाथिमक úामीण सहकारी 

सिमित िलिमटेड, कोटवा पांडे 
1,500 गोदाम 

3. मÅ य ÿदेश  बालाघाट 
बहòउĥेशीय ÿाथिमक कृिष शाख 

सहकारी सोसाइटी मयाªिदत पसªवाड़ा 
500 

गोदाम + धान ÿाथिमक 

ÿसÖंकरण इकाई 

4. गुजरात अहमदाबाद 
द चंþनगर úपु सेवा सहकारी मंडली 

िलिमटेड 
750 

गोदाम 

5. तिमलनाडु थेनी 
िसलामराथुपĘी ÿाईमरी एúीकÐ चर 

øेिडट सोसाइटी  
1,000 

गोदाम 

6. राजÖ थान ®ीगंगानगर 
घुमडुवाली úाम सेवा सहकारी सिमित 

िलिमटेड 
250 

गोदाम + बीज úेिडंग 

इकाई + कÖटम हायåरगं 

स¤टर 

7. तेलंगाना करीमनगर 
ÿाइमरी एúीकÐ चर øेिडट सोसाइटी 

िलिमटेड, गÌभीरोपेट 
500 

गोदाम + ÿसÖंकरण 

इकाई 

8. कनाªटक बीदर 
ÿाइमरी एúीकÐ चर कोऑपरेिटव 

फेडरेशन िलिमटेड, एकांबा 
1,000 

गोदाम + ÿसÖंकरण 

इकाई 

9. िýपरुा गोमती 
िखलपाड़ा  ÿाइमरी एúीकÐ चर øेिडट 

सोसाइटी िलिमटेड 
250 

गोदाम + ÿसÖंकरण 

इकाई + úामीण हाट 

10. असम कामłप 
2 नं. पब बŌगशर जी.पी.एस.एस. 

िलिमटेड 
500 

गोदाम 

11. उ°राखंड देहरादून 
बहòउĥेशीय िकसान सेवा सहकारी 

सिमित िलिमटेड, साहसपरु 
500 

गोदाम 
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EXPORT OF COCONUT PRODUCTS 

407. SHRI RAJMOHAN UNNITHAN:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a) the details of the steps taken by the Government to increase the export 

share of coconut products, especially coconut oil, to ensure that India plays a 

larger role in the global coconut market; 

(b) the details of the measures taken by the Government to adopt to prevent 

the uncontrolled export of coconut cake and other coconut by-products that 

might negatively impact the domestic coconut market and farmers; and 

(c) whether the Government considering any initiatives or schemes to help 

coconut farmers increase their production for export purposes, without affecting 

the domestic market and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) and (c): The Government of India through Coconut Development Board under 

Ministry of Agriculture and Farmers Welfare undertakes various activities for 

promoting export of coconut products (including coconut oil). These activities 

 कुल    9,750  
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include issuance of Registration Cum Membership Certificate (RCMC), market 

intelligence, seminars and workshops, buyer seller meets, participation in 

international trade fairs and exhibitions, assistance for quality certification, brand 

building awards for export excellence, recommendations for policy making 

related to export and import of coconut products. In addition to the above 

activities, the Government of India through Coconut Development Board is also 

implementing two schemes for improving the production and productivity of 

coconut namely “Integrated farming for productivity improvement” scheme and 

“Replanting and rejuvenation” scheme.  

As a result, during the last five years from 2019 to 2024, the production of 

coconut has increased by 9.4% from 20308.7 million nuts to 22226.3 million nuts 

and the productivity has increased from 9345 nuts/hectare to 9527 nuts/hectare. 

Further, the export of coconut products, has increased from Rs. 1762.17 crores 

in 2019-20 to Rs. 3469.44 crores in 2023-24. 

(b): The Government of India through Coconut Development Board actively 

monitors the export and import of various coconut products including coconut 

cake and other coconut by-products. In recent years, no uncontrolled export of 

coconut cake and other coconut by-products (excluding coconut shell) that might 

negatively impact the market and farmers has come to the notice of the 

Government. There is a sharp increase in the export value of coconut by- 

products to Rs.1485.59 lakhs in 2023-24, out of which export value of coconut 

shell is Rs.1467.14 lakhs. This can be attributed to the rising global demand for 

activated carbon made from coconut shell. This shell was once a discarded by-
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product but has now gained significant value, making it a major export item. The 

growing demand for sustainable materials has also increased its use in utilities 

like ice cream cups, bird feeders, and utensils, replacing plastic and paper 

alternatives, especially in developed countries. These developments have 

benefited farmers by making coconut shells also a profitable commodity. The 

details of export of coconut cake and other coconut by-products in the last five 

years are as below:  

Coconut Cake  Other Coconut By-Products (Coconut Shell, Unworked 
Other Residues of Coconut or Copra) 

 

Year Value (in lakhs Rs.)  Year Value (in lakhs Rs.) 

2019-20 8.03  2019-20 117.10 

2020-21 
                                     
22.01 

 2020-21                           133.65 

2021-22 40.82  2021-22 167.12 

2022-23 24.46  2022-23 115.18 

2023-24 9.20  2023-24 1485.59 
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िकसानŌ को ÿिश±ण 

408. सु®ी कंगना रनौत 

®ी ÿभुभाई नागरभाई वसावा: 

®ी ÿवीण पटेलः 

®ी आलोक शमाªः 

®ी मनीष जायसवाल: 

डॉ. राजेश िम®ाः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िक: 

(क) भारत म¤ सहयोगमूलक पåरयोजनाओ ंका उĥेÔय ³या है और इससे िकसानŌ को िकस ÿकार 

लाभ िमलेगा; 

(ख) ³या िकसानŌ को इसके अंतगªत िवकिसत उपकरणŌ या ÿणािलयŌ का उपयोग करने के िलए 

ÿिशि±त करने कì कोई योजना है; 

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(घ) हज़ारीबाग, रामगढ़ और सीधी संसदीय िनवाªचन ±ेý म¤ िकसानŌ के िलए चल रह े ÿिश±ण 

कायªøम का Êयौरा ³या ह ैऔर अब तक ÿिशि±त िकसानŌ कì सं́ या के साथ-साथ िकसानŌ को 

ÿाथिमकता के आधार पर ÿिशि±त करने के नए ÿÖतावŌ का Êयौरा ³या है? 

कृिष और िकसान कÐयाण मýंालय म¤  राºय मýंी (®ी राम नाथ ठाकुर): 

(क) कृिष एवं िकसान कÐयाण िवभाग राºय सरकारŌ और आईसीएआर के सहयोग से िकसानŌ के 

लाभ के िलए ÿिश±ण कायªøम आयोिजत करता है। यह िवभाग कृिष और संबĦ ±ेý के िविभÆन 

िवषयगत ±ेýŌ पर नवीनतम कृिष ÿौīोिगिकयŌ और अ¸छी कृिष पĦितयŌ को उपलÊध करान ेके 

िलए राºय सरकारŌ के ÿयासŌ को पूरक बनाने हेत ुएक क¤ þीय ÿायोिजत योजना, "िवÖतार सुधारŌ 

के िलए राºय िवÖतार कायªøमŌ को समथªन (आÂमा)" को कायाªिÆवत करता है तािक फसल उÂपादन 

और कृषक समुदाय कì कृिष आय म¤ विृĦ हो सके। इस योजना म¤ सतत कृिष िवकास के िलए उÆनत 
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और नवीन ÿौīोिगिकयŌ को अपनाने हेतु िकसानŌ के ²ान और कौशल के उÆनयन कì पåरकÐपना 

कì गई है। 

(ख) और (ग) क¤ þीय ÿायोिजत योजना ‘िवÖतार सधुारŌ के िलए राºय िवÖतार कायªøमŌ को 

सहायता’ िजसे आÂमा योजना के नाम से जाना जाता है, 2005 स ेपूर ेदेश म¤ कायाªिÆवत कì जा रही 

है। वतªमान म¤, देश के 28 राºयŌ और 5 क¤ þ शािसत ÿदेशŌ के 739 िजले इस योजना के अंतगªत 

आते ह§। यह योजना दशे म¤ िवक¤ þीकृत और मांग आधाåरत िकसान-अनकूुल िवÖतार ÿणाली को 

बढ़ावा देती है। इस योजना के तहत राºय सरकारŌ को अनदुान सहायता जारी कì जाती है, िजसका 

उĥेÔय ÿिश±ण, ÿदशªन, ÿदशªन याýाओ,ं िकसान मेला, ‘िकसान िहत समूहŌ’ को संगिठत करने और 

ÿगितशील िकसानŌ के ±ेý म¤ फामª ÖकूलŌ कì Öथापना के माÅयम से िकसानŌ के बीच नवीनतम कृिष 

तकनीकŌ के ÿसार म¤ राºय सरकार के ÿयासŌ को पूरक बनाना है। 

सरकार ने राºय सरकारŌ के िवÖतार अिधकाåरयŌ और िकसानŌ के बीच ÿौīोिगकì 

मूÐयांकन, ÿदशªन और ±मता िवकास के माÅयम से नई कृिष ÿौīोिगिकयŌ को बढ़ावा देने के िलए 

देश म¤ 731 कृिष िव²ान क¤ þ (केवीके) Öथािपत िकए ह§। केवीके कì गितिविधयŌ म¤ िविभÆन कृिष 

ÿणािलयŌ के अंतगªत ÿौīोिगकì कì Öथान िविशĶता कì पहचान करने के िलए खेत पर परी±ण; 

िकसानŌ के खेतŌ पर उÆनत कृिष ÿौīोिगिकयŌ कì उÂपादन ±मता Öथािपत करने के िलए अिúम 

पंिĉ ÿदशªन; ²ान और कौशल उÆनयन के िलए िकसानŌ कì ±मता िवकास; और िकसानŌ के िलए 

उपलÊधता के िलए गणुव°ा वाले बीज, रोपण सामúी और अÆय ÿौīोिगकì इनपुट का उÂपादन 

शािमल है। िकसानŌ के बीच उÆनत कृिष ÿौīोिगकì के बारे म¤ जागłकता िवकिसत करने के िलए, 

केवीके Ĭारा बड़ी सं́ या म¤ िवÖतार गितिविधया ँशłु कì जाती ह§। 

(घ) िवभाग कì िविभÆन योजनाओ ंके तहत िकसानŌ को कृिष, बागवानी और सबंĦ ±ेýŌ म¤ िनयिमत 

łप से ÿिश±ण िदया जा रहा है। िकसानŌ के ²ान और कौशल को िविभÆन िवÖतार गितिविधयŌ जैसे 

ए³सपोजर िविजट, िकसान-वै²ािनक-बातचीत, ÿदशªन, िकसान मेला और फामª Öकूल के माÅयम 

से उÆनत िकया जाता है। वषª 2023-24 के दौरान, 2769 िकसानŌ को रामगढ़,  719 िकसानŌ को 
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हजारीबाग िजले झारखंड राºय म¤ और मÅय ÿदेश के सीधी संसदीय ±ेý के 10025 िकसानŌ को 

आÂमा, केवीके और िवभाग कì अÆय योजनाओ ंके माÅयम से ÿिशि±त िकया गया है। 

 

उīिमता िवकास सÌ मेलन का उĥेÔ य  

409. ®ी काली चरण िसंह:  

   ®ी ÿदीप कुमार िसंह:  

   ®ी िवĵेǋवर हेगडे कागेरी:  

   ®ीमती कृित देवी देबबमªन:  

   डॉ. हेमंत िवÕ ण ुसवरा:  

®ी तािपर गाव:  

®ी खगेन मुमुª :  

®ी सरुशे कुमार कÔ यप:  

 डॉ. िनिशकाÆ त दुब:े  

 स®ुी कंगना रनौत:  

 ®ी मनोज ितवारी:  

 ®ीमती िÖमता उदय वाघ:  

 ®ी चÆ þ ÿकाश जोशी:  

 ®ी देवुिसंह चौहान:  

 ®ी धमªबीर िसंह:       

³ या पंचायती राज मýंी यह बतान ेकì कृपा कर¤गे िक:  

(क) ‘’उīिमता िवकास सÌ मलेन’’ के उĥेÔ य ³ या ह§ और यह सरकार कì जलगांव लोक 

सभा संसदीय िनवाªचन ±ेý के िवशेष संदभª सिहत महाराÕ ů म¤ úामीण और जमीनी Ö तर पर 

उīिमता िवकास को बढावा देने वाली Ó यापक ŀिĶ के साथ िकस ÿकार संरेिखत होता ह;ै 
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(ख) सरकार का िवचार महाराÕ ů म¤ उīिमयŌ के सम± आने वाली िविशÕ ट चुनौितयŌ पर Å यान 

क¤ िþत करन ेवाली सÌ मलेन कì चचाªओ ंके िवशेष संदभª म¤ úामीण उīिमयŌ के िलए कौशल 

िवकास और ±मता-िनमाªण कायªøमŌ को लागू करन ेके िलए पंचायती पंचायती राज ÿणाली 

का लाभ िकस ÿकार स ेउठान ेका ह;ै 

(ग) ³ या सरकार Ĭारा पंचायती राज ÿणाली के अंतगªत उÆ नत समथªन तंý के माÅ यम स,े 

जलगांव लोक सभा संसदीय िनवाªचन ±ेý के िवशेष संदभª म¤ गांवŌ तथा छोटे शहरŌ जैस े±ेýŌ 

म¤ úामीण उīिमयŌ को सश³ त बनान ेके िलए कोई िवशेष उपाय िकए जा रहे ह§;और  

(घ) सरकार का िवचार महाराÕ ů म¤ सÌ मलेन कì चचाªओ ंऔर पåरणामŌ को úामीण उīिमयŌ को 

लाभ पहòंचान ेवाली कारªवाई योµ य नीितयŌ और पहलŌ म¤ पåरिणत िकया जाना िकस ÿकार 

सिुनिĲत करन ेका ह?ै   

मÂÖयपालन, पशुपालन और डेयरी मýंालय म¤ राºय मýंी; तथा पंचायती राज मýंालय म¤ राºय 

मýंी (ÿो.एस.पी.िसहं बघले): 

(क) स े(घ): उīिमता िवकास सÌमेलन 2025, िजसका िवषय था "उīिमयŌ को सशĉ बनाना, 

पशुधन अथªशाľ म¤ पåरवतªन लाना", पशुपालन और डेयरी िवभाग (डीएएचडी) के तहत उīिमता 

योजनाओ ंके बार ेम¤ जागłकता पैदा करन ेके िलए आयोिजत िकया गया था तािक आग ेके अवसरŌ 

का पता लगाया जा सके और úामीण उīिमयŌ के िलए ऋण तक पहòंच को सिुवधाजनक बनाया जा 

सके। सÌमेलन का आयोजन डीएएचडी Ĭारा िकया गया था। इस कायªøम म¤ राÕůीय पशुधन िमशन 

उīिमता िवकास कायªøम (एनएलएम-ईडीपी) और पशुपालन अवसंरचना िवकास िनिध 

(एएचआईडीएफ) के तहत सफल पåरयोजनाओ ंका ÿदशªन िकया गया, साथ ही उīिमयŌ, िव°ीय 

सÖंथाओ ंऔर नीित िनमाªताओ ंसिहत ÿमुख िहतधारकŌ के योगदान को भी माÆयता दी गई। सभी 

िहतधारकŌ को एक साथ लाकर, सÌमेलन न ेइन योजनाओ ंको मजबूत करन ेके िलए िवचारŌ और 

अंतŀªिĶ के आदान-ÿदान कì सिुवधा ÿदान कì, िजसस े úामीण आिथªक िवकास पर उनके 

दीघªकािलक ÿभाव को सिुनिĲत िकया जा सके। 
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यह सÌमेलन सरकार कì Óयापक ŀिĶ, िवकास और आÂमिनभªर भारत के अनłुप ह,ै जो 

रोजगार सजृन, िव°ीय समावेशन और Öथायी पशुधन अवसंरचना के िवकास म¤ योगदान देता है। 

िनवेश, डेयरी ÿसÖंकरण, चारा अवसंरचना और रोजगार सजृन पर िवशेष जोर देने के साथ, यह 

आयोजन úामीण अथªÓयवÖथाओ ंम¤ िवशेष łप स ेमहाराÕů के उÂथान के िलए महÂवपूणª था. राÕůीय 

पशुधन िमशन उīिमता िवकास कायªøम (एनएलएम-ईडीपी) और पशुपालन अवसंरचना िवकास 

िनिध (एएचआईडीएफ) के तहत जलगांव सिहत महाराÕů राºय का Êयौरा संलµन  िववरण  म¤ िदया 

गया ह।ै 

पशुपालन एवं डेयरी िवभाग Ĭारा िøयािÆवत उīिमता िवकास सÌमेलन म¤ नÖल उÆनयन, 

उÂपादन एवं उÂपादकता बढ़ान ेपर िवचार िकया गया तथा उīमशीलता गितिविधयŌ पर Åयान क¤ िþत 

िकया गया, िजÆह¤ मौजूदा योजनाओ ंके माÅयम स ेबढ़ावा िदया जाएगा।इस बात पर चचाª कì गई िक 

राºय/लाभाथê एनएलएम और एएचआईडीएफ योजनाओ ंके तहत िकस तरह लाभ उठा सकते ह§। 

एनएलएम के तहत, भेड़ और बकरी, मुगê पालन, सुअर, चारा और भूसा, ऊंट, गधे, घोड़े स ेसंबंिधत 

उīिमता गितिविधयŌ को बढ़ावा िदया जाता ह,ै िजसके िलए लाभाथê क¤ þ सरकार स े50% सिÊसडी 

या 50 लाख Łपये तक का लाभ उठा सकते ह§। साथ ही एएचआईडीएफ के लाभŌ के बार ेम¤ भी सभी 

ÿितभािगयŌ को बताया गया, िजसम¤ 3% Êयाज अनदुान, 25% øेिडट गारटंी, 90% तक ऋण और 

आसान ऑनलाइन ÿणाली शािमल ह§। 

तकनीकì चचाªए ँभी हòई,ं िजनम¤ उÂपादकता बढ़ान ेके िलए कृिýम गभाªधान जैसी तकनीक 

का लाभ उठान ेऔर डेयरी म¤ लाभÿदता बढ़ान ेके िलए उÂपादन और मूÐय संवधªन म¤ सहकारी 

सिमितयŌ/िनजी ±ेý कì भागीदारी पर जोर िदया गया। इस बात पर भी चचाª कì गई िक िकसानŌ को 

िकफायती ऋण कैस ेआसानी स ेउपलÊध कराया जाए, िजसस ेúामीण उīिमता को बढ़ावा िमले 

और आिथªक लचीलापन बढ़े।  
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िववरण 

राÕůीय पशुधन िमशन उīिमता िवकास कायªøम (एनएलएम-ईडीपी) और पशुपालन 

अवसंरचना िवकास िनिध (एएचआईडीएफ) के अंतगªत महाराÕů राºय का Êयौरा 

(i) राÕůीय पशुधन िमशन उīिमता िवकास कायªøम (एनएलएम-ईडीपी): 

ø.

स.ं 

िजल े का 

नाम  

कुल डीएएचडी 

अनुमोिदत 

पåरयोजनाए ं

कुल 

पåरयोजना 

लागत (Łपए 

करोड़ म¤) 

कुल Öवीकृत 

सिÊसडी 

(Łपए करोड़ 

म¤) 

सिÊसडी ÿाĮ 

कुल 

पåरयोजनाए ं

जारी कì गई 

सिÊसडी कì कुल 

रािश (Łपए 

करोड़ म¤) 

1 जलगांव 5 3.13 1.50 3 0.65 

2 अकोला 4 1.91 0.87 2 0.21 

3 अमरावती 19 10.15 4.71 5 0.72 

4 बीड 5 1.92 0.95 1 0.13 

5 भंडारा 3 2.16 0.89 2 0.29 

6 बलुढाना 8 5.36 2.55 2 0.30 

7 चþंपरु 4 1.93 0.89   0.00 

8 छýपित 

संभाजीनगर 

19 14.86 7.05 10 1.94 

9 धारािशव 8 5.13 2.32 3 0.19 

10 धुल े 8 6.03 2.99   0.00 

11 गŌिदया 2 2.00 1.00   0.00 

12 िहंगोली 10 6.45 3.11 3 0.57 

13 अहमदनगर 17 10.34 4.79 5 0.84 

14 जालना 9 6.82 3.39 5 1.00 
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15 कोÐहापुर 8 6.57 3.06 3 0.50 

16 लातूर 6 4.61 1.94 1 0.22 

17 नागपरु 5 2.00 0.94 2 0.25 

18 नांदेड़ 11 8.31 4.04 6 1.21 

19 नंदरुबार 1 1.00 0.43 1 0.21 

20 नािसक 18 11.58 5.16 7 1.26 

21 पालघर 1 1.07 0.50   0.00 

22 परभनी 38 26.75 13.08 19 3.85 

23 पणु े 33 14.73 7.00 4 0.87 

24 रÂनािगåर 1 1.09 0.50   0.00 

25 संगली 10 5.17 2.31 5 0.91 

26 सतारा 22 15.72 7.34 9 1.62 

27 िसंधुदगुª  3 1.14 0.50   0.00 

28 सोलापरु 24 10.40 4.91 7 0.67 

29 ठाण े 1 0.58 0.29   0.00 

30 वधाª 3 1.76 0.80 1 0.10 

31 यवतमाल 9 4.80 2.16 2 0.27 

कुल 315 195.48 91.95 108 18.78 

 

(ii) पशुपालन अवसंरचना िवकास िनिध (एएचआईडीएफ):  

ø.स ंिजल े का 

नाम  

अनुमोिदत 

पåरयोजना 

पåरयोजना कì 

लागत  

ऋण कì रािश जारी आईएस कì 

िÖथित  
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(Łपए करोड़ म¤) (Łपए करोड़ 

म¤)) 

1 अहमदनगर 6 65.74 49.07 1.43 

2 औरगंाबाद 1 58.52 50.00 0.10 

3 बीड 1 4.70 1.40 0.02 

4 धुल े 2 4.63 2.96 0.05 

5 कोÐहापुर 6 40.29 25.26 1.12 

6 लातूर 1 4.84 3.40 0.14 

7 मुंबई 1 78.51 50.00 3.29 

8 नागपरु 3 18.37 11.90 0.58 

9 नािसक 3 68.98 51.41 1.60 

10 उÖमानाबाद 2 4.41 2.54 0.13 

11 पालघर 1 22.00 12.50 0.51 

12 पणु े 8 929.89 670.65 20.14 

13 रायगढ़ 1 88.26 59.00 0.51 

14 रÂनािगåर 2 26.52 16.70 0.56 

15 संगली 4 145.07 99.22 2.28 

16 सतारा 5 106.41 75.62 3.75 

17 सोलापरु 8 122.07 83.64 3.57 

कुल 55 1789.20 1265.27 39.76 
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INCREASE IN CYBER CRIMES 

410.     SHRI RAJESH RANJAN: 

            DR. KIRSAN NAMDEO: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether it is a fact that incidents of cyber crimes have increased across the 

country; 

(b) if so, the details of the incidents of the cyber crimes during the last three 

years, State-wise along with the reasons for continuous increase in cyber crimes; 

(c) whether the Government has formulated any concrete strategy to tackle cyber 

crimes and if so, the details thereof along with the details of efforts being made 

by the Government to check these crimes and prevent such crimes through 

public awareness and also to strengthen the cyber security network throughout 

the country in coordination with the States; 

(d) whether the Government proposes to constitute special task forces for cyber 

crimes investigation in every police station across the country and if so, the 

details thereof; and 

(e) the time by which the cyber crime investigation task forces are likely to start 

functioning in every police station? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

BANDI SANJAY KUMAR): 

(a) to (e): The National Crime Records Bureau (NCRB) compiles and 

publishes the statistical data on crimes in its publication “Crime in India”.  
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The latest published report is for the year 2022. As per the data published by the 

NCRB, State/UT wise details of cases registered under cyber crimes (involving 

communication devices as medium/target) during the period from 2020 to 2022 

are given in the enclosed Statement. 

 To strengthen the mechanism to deal with cyber crimes, including 

initiatives to strengthen cybersecurity infrastructure and law enforcement 

capabilities in a comprehensive and coordinated manner, the Central 

Government has taken steps which, inter-alia, include the following: 

i. The Ministry of Home Affairs has set up the ‘Indian Cyber Crime 

Coordination Centre’ (I4C)as an attached office to deal with all types of 

cybercrimes in the country, in a coordinated and comprehensive manner. 

ii. The ‘National Cyber Crime Reporting Portal’ 

(https://cybercrime.gov.in) has been launched, as a part of the 

I4C, to enable public to report incidents pertaining to all types of cyber 

crimes, with special focus on cyber crimes against women and children. 

Cyber crime incidents reported on this portal, their conversion into FIRs 

and subsequent action thereon are handled by the State/UT Law 

Enforcement Agencies concerned as per the provisions of the law. 

iii. The ‘Citizen Financial Cyber Fraud Reporting and Management System’, 

under I4C, has been launched in year 2021 for immediate reporting of 

financial frauds and to stop siphoning off funds by the fraudsters. So far, 

financial amount of more than Rs. 3,919 Crore has been saved in more 
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than 11.20 lakh complaints. A toll-free Helpline number ‘1930’ has been 

operationalized to get assistance in lodging online cyber complaints. 

iv. The Central Government has introduced a new feature titled as ‘Report 

and Check Suspect’ on https://cybercrime.gov.in. This facility provides 

citizens a search option to search I4C’s repository of identifiers of cyber 

criminals through ‘Suspect Search’. 

v. A State of the Art Centre, Cyber Fraud Mitigation Centre (CFMC) has been 

established at I4C where representatives of major banks, Financial 

Intermediaries, Payment Aggregators, Telecom Service Providers, IT 

Intermediaries and representatives of States/UTs Law Enforcement 

Agency are working together for immediate action and seamless 

cooperation to tackle cybercrime. More than 9.23 lakh mule accounts have 

been lien marked. 

vi. I4C proactively identify and blocked more than 3255 Skype IDs and 

77,195 Whatsapp accounts used for Digital Arrest. 

vii. Till 31.12.2024, more than 7 lakhs SIM cards and 2.08 lakhs IMEIs as 

reported by Police authorities have been blocked by Government of India. 

viii. The state of the art ‘National Cyber Forensic Laboratory (Investigation)’ 

has been established, as a part of the I4C, at New Delhi to provide early 

stage cyber forensic assistance to Investigating Officers (IOs) of State/UT 

Police. So far, National Cyber Forensics Laboratory (Investigation) has 

provided its services to State/UT LEAs in around 11,514 cases pertaining 

to cyber crimes. 
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ix. The Massive Open Online Courses (MOOC) platform, namely ‘CyTrain’ 

portal has been developed under I4C, for capacity building of police 

officers/judicial officers through online course on critical aspects of cyber 

crime investigation, forensics, prosecution etc. More than 1,01,112 Police 

Officers from States/UTs are registered and more than 77,506 Certificates 

issued through the portal. 

x. The Ministry of Home Affairs has provided financial assistance to the tune 

of Rs. 131.60 crores under the ‘Cyber Crime Prevention against Women 

and Children (CCPWC)’ Scheme, to the States/UTs for their capacity 

building such as setting up of cyber forensic-cum-training laboratories, 

hiring of junior cyber consultants and training of LEAs’ personnel, public 

prosecutors and judicial officers. Cyber forensic-cum-training  laboratories  

have  been  commissioned  in  33 States/UTs and more than 24,600 LEA 

personnel, judicial officers and prosecutors have been provided training 

on cyber crime awareness, investigation, forensics etc. 

xi. I4C has imparted cyber hygiene training to 8,680 officials of various 

Ministries/ Departments of Government of India. 

xii. I4C has imparted cyber hygiene training to more than 41,891and 54,072 

NCC cadets and NSS cadets respectively.  

xiii. Seven Joint Cyber Coordination Teams (JCCTs) have been constituted 

for Mewat, Jamtara, Ahmedabad, Hyderabad, Chandigarh, 

Vishakhapatnam, and Guwahati under I4C covering the whole country 

based upon cyber crime hotspots/ areas having multi jurisdictional issues 
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by on boarding States/UTs to enhance the coordination framework among 

the Law Enforcement Agencies of the States/UTs. Seven workshops were 

organized for JCCTs at Hyderabad, Ahmedabad, Guwahati, 

Vishakhapatnam, Lucknow, Ranchi and Chandigarh. 

xiv. Samanvaya Platform has been made operational to serve as an 

Management Information System(MIS) platform, data repository and a 

coordination platform for LEAs for cybercrime data sharing and analytics. 

It provides analytics based interstate linkages of crimes and criminals, 

involved in cybercrime complaints in various States/UTs. The  module  

‘Pratibimb’ maps locations of criminals and crime infrastructure on a map 

to give visibility to jurisdictional officers. The module also facilitates 

seeking and receiving of techno-legal assistance by Law Enforcement  

Agencies from I4C and other SMEs. It has lead to arrest of 5,668 accused, 

15,603 linkages and 25,495 Cyber Investigation assistance request. 

xv. A Suspect Registry of identifiers of cyber criminals has been launched by 

I4C on 10.09.2024 in collaboration with Banks/Financial Institutions. Till 

31.12.2024, 4,98,765 suspect records and 18,28,972 mule accounts have 

been shared with the participating entities of suspect registry and saved 

more than Rs.2009 crores. 

xvi. To spread awareness on cyber crime, the Central Government has taken 

steps which, inter-alia, include; dissemination of messages through SMS, 

I4C social media account i.e. X (formerly Twitter) (@CyberDost), 

Facebook(CyberDostI4C), Instagram (cyberDostI4C), 
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Telegram(cyberdosti4c), Radio campaign, caller tune, engaged MyGov 

for publicity in multiple mediums, organizing Cyber Safety and Security 

Awareness weeks in association with States/UTs, publishing of Handbook 

for Adolescents/Students, newspaper advertisement on digital arrest 

scam, announcement in Delhi metros on digital arrest and other modus 

operandi of cyber criminals, use of social media influencers to create 

special posts on digital arrest, digital displays on railway stations and 

airports across, etc.  

xvii. The Indian Computer Emergency Response Team (CERT-In) is operating 

an automated cyber threat exchange platform for proactively collecting, 

analysing and sharing tailored alerts with organisations across sectors for 

proactive threat mitigation actions by them. 

xviii. CERT-In has set up the National Cyber Coordination Centre (NCCC) to 

scan the cyberspace in the country and detect cyber security threats. 

xix. CERT-In operates the Cyber Swachhta Kendra (Botnet Cleaning and 

Malware Analysis Centre) to detect malicious programs and provides free 

tools to remove the same, and also provides cyber security tips and best 

practices for citizens and organisations. 

xx. CERT-In conducts regular training programmes for network / system 

administrators and Chief Information Security Officers (CISOs) of 

Government and critical sector organisations regarding securing the IT 

infrastructure and mitigating cyber attacks.  A total of 12,014 officials have 

been trained in 23 training programs in 2024. 
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xxi. The Hon'ble Prime Minister has  directed to set up a special branch of 

trained 'Cyber Commandos'. The objective of 'Cyber Commandos' is to 

train Cyber Commandos from various ranks in States, Union Territories 

and Central Police Organisations with candidates selected on the basis of 

their expertise in computer networks and operating systems. Once trained, 

these commandos will act as a national resource within their respective 

organizations, specializing in areas like digital forensics, incident 

response, and ICT infrastructure security. 

 ‘Police’ and ‘Public Order’ are State subjects as per the Seventh Schedule 

of the Constitution of India. The States/UTs are primarily responsible for the 

prevention, detection, investigation and prosecution of crimes including cyber 

crime through their Law Enforcement Agencies (LEAs) and enhancing capacity 

of Police Stations. The Central Government supplements the initiatives of the 

States/UTs through advisories and financial assistance under various schemes 

for capacity building of their LEAs. 

STATEMENT 

STATE/UT-WISE CASES REGISTERED UNDER CYBER CRIMES DURING 

2020-2022 

SL State/UT 2020 2021 2022 
1 Andhra Pradesh 1899 1875 2341 
2 Arunachal Pradesh 30 47 14 
3 Assam 3530 4846 1733 
4 Bihar 1512 1413 1621 
5 Chhattisgarh 297 352 439 
6 Goa 40 36 90 
7 Gujarat 1283 1536 1417 
8 Haryana 656 622 681 
9 Himachal Pradesh 98 70 77 

10 Jharkhand 1204 953 967 
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11 Karnataka 10741 8136 12556 
12 Kerala 426 626 773 
13 Madhya Pradesh 699 589 826 
14 Maharashtra 5496 5562 8249 
15 Manipur 79 67 18 
16 Meghalaya 142 107 75 
17 Mizoram 13 30 1 
18 Nagaland  8 8 4 
19 Odisha 1931 2037 1983 
20 Punjab 378 551 697 
21 Rajasthan 1354 1504 1833 
22 Sikkim 0 0 26 
23 Tamil Nadu 782 1076 2082 
24 Telangana 5024 10303 15297 
25 Tripura 34 24 30 
26 Uttar Pradesh 11097 8829 10117 
27 Uttarakhand 243 718 559 
28 West Bengal 712 513 401  TOTAL STATE(S) 49708 52430 64907 
29 A&N Islands 5 8 28 
30 Chandigarh 17 15 27 
31 D&N Haveli and Daman & Diu 3 5 5 
32 Delhi 168 356 685 
33 Jammu & Kashmir 120 154 173 
34 Ladakh 1 5 3 
35 Lakshadweep 3 1 1 
36 Puducherry 10 0 64  TOTAL UT(S) 327 544 986  TOTAL (ALL INDIA) 50035 52974 65893 

 Source: Crime in India 

 

 

PROGRESS UNDER PMMSY IN VISAKHAPATNAM 

411.  SHRI APPALANAIDU KALISETTI: 

         SHRI SRIBHARAT MATHUKUMILLI: 

          Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING 

be pleased to state: 
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(a) the details of projects approved under the Pradhan Mantri Matsya Sampada 

Yojana (PMMSY) in Andhra Pradesh especially in Vizianagaram and 

Visakhapatnam, State-wise and district-wise current status and expected 

completion dates; 

(b) the total funds allocated, disbursed, and utilized for the construction and 

modernization of fish landing centers and the upgradation of fishing harbors in 

Andhra Pradesh, district-wise with a special focus on Vizianagaram and 

Visakhapatnam along with the reasons for any delays in these projects;  

(c) whether the Government is providing basic infrastructure, including CCTV 

surveillance facilities, to prevent theft at fishing harbors in Andhra Pradesh, 

especially in Vizianagaram and Visakhapatnam, if so, the details thereof; 

(d) whether the Government has proposed the construction of cold storage 

facilities and cold chain infrastructure, considering the high volume of marine 

exports from the Andhra Pradesh in Visakhapatnam harbors; and 

(e) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS 

LALAN SINGH): 

(a): The Department of Fisheries (DoF), Ministry of Fisheries, Animal Husbandry 

& Dairying (MoFAH&D), Government of India, under Pradhan Mantri Matsya 

Sampada Yojana (PMMSY) has approved the proposals received from the 

Government of Andhra Pradesh at a total cost of Rs.2398.72 crore, with Central 

share of Rs.559.10 crore for the development of fisheries and aquaculture in the 
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State including Vizianagaram and Visakhapatnam Districts. Activity-wise details 

approved under PMMSY to the Government of Andhra Pradesh; for 

Vizianagaram and Visakhapatnam districts of Andhra Pradesh are given in the 

enclosed Statement-I and II respectively.   

(b):  As reported by the Government of Andhra Pradesh, the status of district-

wise infrastructure activities implemented under the PMMSY, including 

Vizianagaram and Visakhapatnam Districts are furnished at Statement-III. 

(c):  As reported by the Government of Andhra Pradesh, infrastructure like 

auction hall, net mending hall, drying platforms, rest rooms, parking area, beach 

landing facilities, and toilets are provisioned. However, CCTV surveillance facility 

is provided mainly in fishing harbours. Further, the Government of Andhra 

Pradesh reported that, in Visakhapatnam fishing harbour, apart from the 

peripheral security, 111 CCTV cameras are proposed for installation under 

Modernization and upgradation of the fishing harbour. 

(d) and (e): The Government of Andhra Pradesh has reported that the 

construction of cold storage facilities and cold chain infrastructure are proposed 

in Pudimadaka, Budagatlapalem and Kothapatnam fishing harbours. Further, in 

Visakhapatnam fishing harbour, 20 chill rooms are already approved for 

construction.  

STATEMENT-I 

Details of the implementation of PMMSY Activities approved to Government of 

Andhra Pradesh under PMMSY.  
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(Rupees in Lakh) 

S. N Name of the Activity Unit Physical unit Project Cost 
Central 
Share 

 (i)  (ii) (iii) (iv) (v)  (vi) 

1 Freshwater Finfish Hatcheries  Number 5.00 125.00 36.00 

2 Brackish water Hatcheries Number 10.00 500.00 150.00 

3 
Construction of Biofloc ponds for 
freshwater area 

Hectare 
47.00 658.00 186.48 

4 
Construction of Biofloc ponds for Brackish 
water area 

Hectare 
50.00 900.00 265.68 

5 
Stocking of Fingerlings in Reservoirs 
@1000FL/ha 

Hectare 
1914.00 5742.00 1641.00 

6 Establishment of Open Sea cages  Number 800.00 4000.00 1084.80 

7 Seaweed culture rafts including inputs   Number 26000.00 390.00 115.20 

8 
Establishment of Seaweed culture with 
Monoline/tube net Method including inputs   

Number 
41200.00 3296.00 902.40 

9 
Bivalve cultivation (mussels, clams, pearl 
etc.) 

  
50.00 10.00 3.00 

10 
Establishment of large RAS (with 8 tanks of 
minimum 90 m3 /tank capacity 40 
ton/crop) 

Number 
34.00 1700.00 480.00 

11 
Establishment of Medium RAS (with 6 tanks 
of minimum 30m3/tank capacity 10 
ton/crop) 

Number 
10.00 250.00 72.00 

12 Establishment of Backyard mini-RAS units Number 20.00 10.00 3.12 

13 Installation of Cages in Reservoirs Number 300.00 900.00 254.16 

14 
Construction of Cold Storages/Ice Plants (10 
tons/day) 

Number 
10.00 400.00 115.20 

15 
Construction of Cold Storages/Ice Plants (20 
tons/day) 

Number 
1.00 80.00 19.20 
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S. N Name of the Activity Unit Physical unit Project Cost 
Central 
Share 

16 
Construction of Cold Storages/Ice Plants (30 
tons/day) 

Number 
1.00 120.00 43.20 

17 
Construction of Cold Storages/Ice Plants (50 
tons/day) 

Number 
4.00 600.00 162.00 

18 Insulated vehicles Number 200.00 4000.00 1152.00 

19 Live fish vending Centres Number 245.00 4900.00 1408.80 

20 Motor cycle with Ice Box  Number 800.00 600.00 172.80 

21 
Three-wheeler with Ice Box including e-
rickshaws for fish vending 

Number 
400.00 1200.00 345.60 

22 Fish Feed Plants (Large) Number 5.00 1450.00 450.00 

23 
Fish retail markets including ornamental 
fish/aquarium markets.  

Number 
150.00 12000.00 3288.00 

24 
Fish kiosks including kiosks of 
aquarium/ornamental fish    

Number 
4615.00 14263.75 3992.73 

25  Fish Value Add Enterprises Units  Number 25.00 1250.00 360.00 

26 
E-platform for e-trading and e-marketing of 
fish and fisheries products  

Number 
1.00 100.00 24.00 

27 
Support for acquisition of Deep-Sea fishing 
vessels for traditional fishermen 

Number 
50.00 6000.00 1526.40 

28 
Establishment of Bio-toilets in mechanised 
fishing vessels  

Number 
1300.00 650.00 159.60 

29 Disease diagnostic and quality testing labs Number 2.00 50.00 15.00 

30 
Disease diagnostic and quality testing 
Mobile labs/clinics   

Number 
8.00 280.00 79.80 

31 
Communication and /or Tracking Devices 
for traditional and motorised vessels like 
VHF/DAT/NAVIC/Transponders etc.  

Number 
10000.00 3500.00 892.08 

32 
Providing boats (replacement) and nets for 
traditional fishermen  

Number 
2191.00 10955.00 2659.20 



04.02.2025  864 

 

S. N Name of the Activity Unit Physical unit Project Cost 
Central 
Share 

33 

Livelihood and nutritional support for socio-
economically backward, active traditional 
fishers’ families for conservation of fisheries 
resources during fishing ban/lean period. 

Number 

123000.00 19922.4 6640.80 

34 Establishment of Brood Banks  Number 1.00 500.00 300.00 

35 Integrated Aqua Parks  Number 1.00 8808.00 5285.00 

36 Development of fishing harbours  Number 3.00 113720.00 12000.00 

37 Modern Integrated Fish Landing Centres  Number 6.00 12691.32 7614.79 

38 
Establishment of artificial reefs along the 
coast of Karnataka 

 Number 
22.00 770.00 462.00 

39 
Multipurpose Support Services – Sagar 
Mitra   

Number 
600.00 2581.20 1548.72 

  Total      239872.67 55910.76 
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STATEMENT-II 

Progress under PMMSY in Visakhapatnam for answer on 4th February, 2025-

Activities approved under PMMSY for implementation in Vizianagaram and 

Visakhapatnam Districts of Andhra Pradesh under PMMSY.  

S.No.  Name of the Activities  
Approved Unit 

Vizianagaram  Visakhapatnam  

1 Biofloc ponds for Brackish water Ponds 1 2 

2 Biofloc ponds for Fresh water Ponds 2 1 

3 Stocking of fingerlings in reservoir (1000 
ha/Unit) 20 1.3 

4 Large RAS systems 3 1 

5 Boats & nets (replacement) 180 129 

6 Ice Plants- 10T - 1 

7 Open sea cage culture 13 38 

8 Installation of Cages in Reservoir 5 1 

9 Motor cycles with Ice box 82 28 

10 Insulated Vehicles  6 5 

11 Deep Sea Fishing Vessels - 6 

12 Bio-Toilets  - 133 

13 Fish Retail Market  3 3 

14 Value added enterprises  2 3 

15 Live fish vending centers 6 7 

16 Construction of Fish kiosks 26 26 

17 Fish kiosks-Mini 142 140 

18 3-wheeler with ice box      12 10 

19 Fish landing centre 1 1 
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20 Sagarmitras 78 87 

21 Artificial reefs - 3 

 

STATEMENT-III 

The details of the status of district-wise infrastructure activities implemented 

under PMMSY including in Vizianagaram and Visakhapatnam Districts. 

S. 
No 

District Name Component Name Present Status  

1 Srikakulam Budagatlapalem Fishing 
Harbour  

Works Commenced  

2 Vizianagaram Fish Landing Centre (FLC), 
Chintapally 

Tender Stage 

3 Anakapally Pudimadaka Fishing 
Harbour  

Works Commenced   

FLC, Rajayyapeta  Tender Stage 

FLC. Dondavaka Tender Stage 

4 Visakhapatnam FLC, Bhimili Tender Stage 

5 Kakinada FLC Uppalanka Tender Stage 

6 Bapatla  Integrated Aqua Park  Advance possession of land is taken, 
Executive agency identified.  

7 Prakasam  Kothapatnam Fishing 
Harbour  

Alternate site was identified. 

8 Tirupathi FLC Rayadaruvu Tender Stage 

 

 

 

 



04.02.2025  867 

 
YUVA SAHAKAR SCHEME 

 

412.    SHRI RAJESH VERMA: 

 SHRIMATI DAGGUBATI PURANDESWARI: 

 DR. SHRIKANT EKNATH SHINDE: 

 SHRI RAVINDRA DATTARAM WAIKAR: 

 SHRIMATI SHAMBHAVI: 

 SHRI NARESH GANPAT MHASKE; 

Will the Minister of COOPERATION be pleased to state: 

(a) the detailed data on the loans sanctioned and disbursed under the Yuva 

Sahakar scheme in 2024; 

(b) the detailed data on the cooperatives led by women, SC or ST entrepreneurs 

under the scheme in 2024 with previous year comparisons; 

(c) the measures taken under the scheme in 2024 to promote entrepreneurship 

among youth in rural and semi-urban regions;  

(d) the steps taken to create awareness regarding the scheme in 2024; and  

(e) whether the dovetailing of Yuva Sahakar loans with other Government 

subsidies led to enhanced outcomes for cooperative startups in 2024, and if so, 

the details thereof? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 

(SHRI AMIT SHAH): 
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(a): “Yuva Sahakar – Cooperative Enterprise Support and Innovation Scheme” 

is being implemented by National Cooperative Development Corporation 

(NCDC), a statutory corporation under the administrative control of Ministry of 

Cooperation, across the country, with the aim to encourage newly formed 

cooperative societies with new and/or innovative ideas. The scheme encourages 

young entrepreneur Cooperative Societies which are in operation for a minimum 

of 3 months. The loan provided under the scheme is a long-term loan (up to 5 

years) and as an incentive, NCDC provides 2% interest subvention on its 

applicable rate of interest on term loan for the project activities. Further, the loan 

component under the scheme can also be dovetailed with subsidy, as applicable 

and available from other Government of India schemes. 

The detailed data on the loans sanctioned and disbursed under the Yuva 

Sahakar scheme in 2024 is as under- 

Sanction and Disbursement data under Yuva Sahakar 

(Rs. In lakh) 

State 01/04/2023 to 31/03/2024 01/04/2024 to 31/12/2024 

Assistance 
Sanctioned 

Assistance 
Released 
including release 
against sanction 
for the previous 
year(s) 

Assistance 
Sanctioned 

Assistance 
Released 
including release 
against sanction 
for the previous 
year(s) 

Bihar 0.00 38.79 0.00 38.79 

Jammu & Kashmir 144.00 0.00 0.00 0.00 

Karnataka 21.75 0.00 0.00 0.00 

Madhya Pradesh 11.04 0.00 83.02 13.18 
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Rajasthan 7.20 3.60 0.00 3.6 

Uttar Pradesh 41.91 23.91 38.50 44.63 

Uttarakhand - - 50.39 3.33 

West Bengal 70.00 70.00 70.00 0.00 

 295.90 136.30 241.91 103.53 

 

(b): NCDC has not received any project from cooperatives led by women, SC or 

ST. However, NCDC has sanctioned financial assistance to cooperatives 

benefiting the following members: 

Beneficiary members FY2023-24 FY2024-25* 

Women 2324 1718 

SC 1625 1352 

ST 145 619 

 *upto 31/12/2024 

(c) and (d): The aim of the scheme is to encourage newly formed cooperative 

societies with new and/or innovative ideas. The scheme encourages young 

entrepreneur Cooperative Societies which are in operation for a minimum of 3 

months The Scheme is being promoted in all the States through promotional 

programmes and trainings conducted by 19 Regional Offices and Regional 

Training Centers of NCDC.  
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(e): The dovetailing of Yuva Sahakar loans with other Government subsidies 

has benefitted 3107 and 7501 beneficiary members during the period from 

01/04/2023 to 31/03/2024 and from 01/04/2024 to 31/12/2024, respectively. 

 

CHALLENGES IN IMPLEMENTING MGNREGS  

413.  DR. KALANIDHI VEERASWAMY: 

  Will the Minister of RURAL DEVELOPMENT be pleased to state:  

(a)  whether the Government has faced challenges in the implementation of 

the Mahatma Gandhi National Rural Employment Guarantee Scheme 

(MGNREGS); 

(b)  the details of steps taken by the Government to address issues related to 

delayed payments and the lack of timely job availability under MGNREGS; 

(c)  whether the Government has conducted any assessments regarding the 

impact of MGNREGS on rural employment and income levels, particularly 

in light of recent economic challenges, if so, the details thereof; 

(d)  the details of measures being implemented to ensure better transparency 

and accountability in the management of MGNREGS funds at the State 

and local levels; and 

(e)  whether the Government provided details on the initiatives being taken to 

enhance awareness among rural communities about their rights and 

entitlements under MGNREGS, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI KAMLESH PASWAN):  
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(a): Mahatma Gandhi National Rural Employment Guarantee Scheme 

(Mahatma Gandhi NREGS) is a demand-driven wage employment 

Scheme.  Ministry evaluates the scheme's performance periodically to address 

any emerging concerns and refine implementation strategies. This ensures that 

the scheme not only meets its objectives but also adapts to the evolving needs 

of rural India.   

   The implementation of the Mahatma Gandhi NREGS is progressing without 

any significant challenges, which may be seen from the  substantial person-days 

generated and work completed in the past three financial years and current 

financial year:-   

 Financial Year 2021-22 2022-23 2023-24 

 2024-25 

(as on 

28.01.2025) 

Persondays generated [In crore] 363.19 293.7 308.69 233.72 

Number of completed works[In 

Lakhs] 
89.96 94.45 84.24 73.93 

(As per NREGASoft)    

(b) and (e):  As per the provision of the Mahatma Gandhi National Rural 

Employment Guarantee Act, the beneficiaries are entitled to get wage payment 

within 15 days of closure of Muster Roll of the work. Government of India has 

also issued a detailed Standard Operating Procedure (SOP) to the States to 

ensure timely wage payment. The Ministry in coordination with the States/UTs 

has been making concerted efforts for improving the timely payment of wages. 
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States/UTs have been advised to generate pay orders in time. The Ministry has 

taken various steps to ensure timely payment of wages to workers under the 

Mahatma Gandhi National Rural Employment Guarantee Scheme (MGNREGS). 

These include:  

(i) Upscaling of National Electronic Fund Management System (Ne-FMS)  

(ii) Intensive consultation with State Governments and other stakeholders to 

strategise timely payment of wages, verification of pending compensation claims 

etc.  

(iii) Formulation of Standard Operating Procedure for monitoring of timely 

payment and payment of compensation.  

(iv) During various meeting with States/UTs, which includes, Meeting for 

finalisation of Annual Action Plan, Mid-Term Review meeting, Monthly Review 

Meeting and visit of senior officers to States/UTs, matter regarding the timely 

payment of wages and payment of delay compensation is regularly reviewed. 

      The Mahatma Gandhi National Rural Employment Guarantee Act, 2005, is 

an Act to provide for the enhancement of livelihood security of the household in 

rural areas of the country by providing at least one hundred days of guaranteed 

wage employment in every financial year to every household whose adult 

members volunteer to do unskilled manual work.  The Central Government has 

initiated several measures to generate awareness about the Mahatma Gandhi 

NREGS in rural areas of the country in order to provide adequate employment 

opportunities to rural households under Mahatma Gandhi NREGS, These 



04.02.2025  873 

 
include, (i) to initiate  appropriate Information Education and Communication 

(IEC) campaigns including wall paintings for the wide dissemination of the 

provisions of the Mahatma Gandhi National Rural Employment Guarantee Act, 

2005, (ii) to expand scope and coverage of demand registration system to 

ensure that demand for work under Mahatma Gandhi NREGA does not go 

unregistered, (iii)prepare plans in a participatory mode and approve them in the 

Gram Sabha. (iv) Organization of ‘Rozgar Diwas’ . 

(c): Government of India has made assessment of implementation of the 

Mahatma Gandhi National Rural Employment Guarantee Scheme (Mahatma 

Gandhi NREGS) through third party study in terms of increase in household 

income, poverty alleviation etc. sponsored by NITI Aayog in 2020. Some of the 

key findings of the study are as under:  

(i) Mahatma Gandhi NREGA is a powerful instrument for inclusive growth in rural 

India through its impact on social protection, livelihood security and democratic 

empowerment.  

(ii) Mahatma Gandhi NREGS provide livelihood security for the poor through 

creation of durable assets, improved water security, soil conservation and higher 

land productivity.  

(iii) Mahatma Gandhi NREGS has had a positive impact on the standard of living 

of households through increase in household income by improvements in 

production from agriculture.  
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(iv) Mahatma Gandhi NREGS has led to major increases in wages of rural 

workers  

(v) SC, ST and Women along with socially excluded communities benefit from 

and are included in Mahatma Gandhi NREGS plans which could be a significant 

indicator of poverty alleviation in rural areas.  

(d): The Ministry of Rural Development has implemented several measures to 

enhance transparency and accountability in the efficient execution of the 

scheme, in accordance with the provisions of the act and the guidelines issued 

periodically. Some of these measures include: 

1. Conduct of Social audit at Gram Panchayat level 

2. Grievance Redressal Mechanisms through appointment of 

Ombudspersons. 

3. Monitoring by National Level Monitors and Central Teams 

4. Conduct of Internal audit 

5. Monitoring through use of Area Officers app  

6. Common Review Mission and Performance Review Committee. 

7. Use  of National Mobile Monitoring System (NMMS) for capturing of 

attendance. 

8. Janmanrega app for seeking citizen feedback and information Some of 

the technological interventions that are made for 

effective   implementation of the scheme are given below. : 
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1.GIS based plan– Use of Space Technology: GIS based GP level plan (ridge 

to valley approach) preparation using Remote Sensing technology in a 

saturation mode for all the GPs of the country. 

2. Yuktdhara:  GIS based planning tool – To simplify the GIS based planning 

at GP level, Yuktdhara, a Geospatial planning portal is developed in 

collaboration with ISRO-NRSC. 

3. SECURE – Software for Estimate Calculation for using Rural Rates for 

Employment: Application is being used for estimate calculation of works to be 

undertaken under the scheme.  

4. GeoMGNREGA: the app has been developed by using technology to track 

the creation of assets by geotagging it, at “Before”, “During” and “After” stages 

of the asset creation. So far, a total of 6.21 crore assets have been geotagged. 

5. Direct Benefit Transfer (DBT): To bring in more transparency in the system 

and minimize leakages, Direct Benefit Transfer (DBT) system in wage payment 

has been adopted. Under the programme, more than 99% of payments of wages 

are electronically credited into the accounts of the workers through DBT system.  

6. Aadhaar Payment Bridge System: Wage payments are made through 

Aadhaar Payment Bridge System into the accounts of the beneficiaries following 

the DBT protocol. Against the total of 13.41 crore active workers, Aadhaar of 

13.34 crore active workers have been seeded. 
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BENEFITED FROM SVAMITVA SCHEME 

414.  SHRI TEJASVI SURYA:  

DR. MANNA LAL RAWAT:  

SHRI DAMODAR AGRAWAL:  

SHRI YOGENDER CHANDOLIA:  

SHRI VIJAY BAGHEL:  

SHRIMATI KRITI DEVI DEBBARMAN:  

SHRI KOTA SRINIVASA POOJARY:  

DR. BHOLA SINGH:  

SHRI MANISH JAISWAL:  

SHRI BALABHADRA MAJHI:  

SHRI SURESH KUMAR KASHYAP:  

SHRI ALOK SHARMA: 

Will the Minister of PANCHAYATI RAJ be pleased to State: 

(a) the number of rural property owners who have benefited from the SVAMITVA 

scheme and the manner in which Scheme improve access to institutional credit 

for rural proposals owners, State-wise;  

(b) whether the said scheme has not yet been fully adopted and if so, the reasons 

for the delay in full implementation of the scheme and steps taken to ensure full 

implementation of such Scheme, State-wise including in West Bengal, Bihar, 

Nagaland, Jharkhand, Delhi and Meghalaya and the steps taken to expedite its 

rollout;  
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(c) the details of technological and drone mapping measures adopted to ensure 

the accuracy, transparency and security of drone-mapped property records; and  

(d) whether the Government has proposes to integrate SVAMITVA records with 

other financial and legal systems to streamline property transactions and if so, 

the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL 

HUSBANDRY AND DAIRYING; AND MINISTER OF STATE IN THE MINISTRY 

OF PANCHAYATI RAJ (PROF. S. P. SINGH BAGHEL): 

(a) As of January 28, 2025, over 2.38 crore SVAMITVA property cards have been 

prepared for 1.59 lakh villages. State-wise details of number of villages covered 

with drone survey and property cards generated are given in the enclosed 

Statement. 

By providing them with legally recognized property cards, SVAMITVA Scheme 

improves access to institutional credit for rural property owners, which enables 

them to use their property as collateral for availing loans from banks and financial 

institutions. 

(b)  As of January 29, 2025, 31 States/UTs have onboarded the SVAMITVA 

Scheme. However, few States have not implemented Scheme due to various 

reasons like pre-existing records,  existence of legacy data, or similar programs 

already being implemented in some of the States, etc. Sikkim and Tamil Nadu 

have participated only in the pilot phases with few villages but opted not to 
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continue due to pre-existing records. Bihar, West Bengal, Meghalaya, and 

Nagaland have not yet signed the MoU for scheme implementation. West Bengal 

and Kerala has reported pre-existing records of rights of residential properties 

as a part of rural record of rights. Odisha and Assam are conducting surveys in 

a limited number of villages due to pre-existing records. The scheme is currently 

on hold in Jharkhand. Delhi has implemented the Scheme in 31 villages and 

property cards are yet to be prepared. Ministry of Panchayati raj has been 

regularly following up with the States and survey of India for setting up the targets 

for early completion of the scheme and reviewing the same through regular 

meetings with stakeholders to address implementation challenges and provide 

assistance to States and UTs. 

(c)  SVAMITVA Scheme uses advanced Drone and Continuously Operating 

Reference Station (CORS) technology for survey and preparation of records of 

rights for village abadi areas and generation of 1:500 scale high-resolution maps 

of property parcels. State/UTs manage their land records under their Land 

Revenue/or Panchayati Raj Rules/Acts. Property ownership data and control of 

these property records reside with the respective State/UT governments. 

(d)  Records of rights prepared under SVAMITVA scheme and the ownership 

data is under the control of the respective State/UT governments. Several 

States/UTs have ensured integration to enhance the utility of these records: 

(i)  Madhya Pradesh: Banks can create charges on Property Cards through the 

Bhulekh portal, facilitating loan disbursement. 



04.02.2025  879 

 
(ii) Maharashtra: Integration with the Registration Department enables 

seamless land record updates and charge creation for bank loans. 

Such integration streamline the property transactions, improve 

accessibility and reliability. State/UT governments manage such integration 

within their respective legal frameworks, ensuring data security and adherence 

to local regulations. 

STATEMENT 

State-wise details of number of villages covered with drone survey & 

property cards generated 

S.No. States/Uts Notified Drone 

Flying 

Number 

of 

villages 

for 

which 

property 

card 

prepared 

Number of 

property 

cards 

prepared 

1 Andaman and 

Nicobar Islands 

186 186 141 7409 

2 Andhra Pradesh* 13321 13280 0 0 

3 Arunachal Pradesh 5596 3399 0 0 

4 Assam 1095 946 0 0 

5 Chhattisgarh 15791 15791 1200 67751 
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6 Dadra Nagar Haveli 

& Daman Diu 

80 80 75 4397 

7 Delhi 31 31 0 0 

8 Goa 410 410 410 672646 

9 Gujarat 15052 13803 7199 1225716 

10 Haryana 6260 6260 6260 2515646 

11 Himachal Pradesh 15196 13870 238 5395 

12 Jammu and Kashmir 4431 4398 1006 39204 

13 Jharkhand 757 240 0 0 

14 Karnataka 30715 16855 3838 1002776 

15 Kerala 1415 597 0 0 

16 Ladakh 230 230 148 15623 

17 Lakshadweep Islands 10 10 0 0 

18 Madhya Pradesh 43014 43014 33929 3994343 

19 Maharashtra 37819 37609 15708 2441286 

20 Manipur 3856 209 0 0 

21 Mizoram 550 319 18 1754 

22 Odisha 3054 2724 43 1500 

23 Puducherry 96 96 92 2801 

24 Punjab 12083 10498 178 24089 

25 Rajasthan 36,352 35721 13,310 861986 

26 Sikkim 1 1 0 0 
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27 Tamil Nadu 3 3 0 0 

28 Telangana 5 5 0 0 

29 Tripura** 893 19 893 571783 

30 Uttar Pradesh 90573 90573 67408 10131232 

31 Uttarakhand 7441 7441 7441 278229 

 Total 3,46,316 3,18,618 1,59,535 2,38,65,566 

 

 

CONTINUATION OF PRADHAN MANTRI FASAL BIMA YOJANA 

 

415. SHRI SUDHEER GUPTA:  

        SHRI RAVINDRA VASANTRAO CHAVAN:  

        SHRI DHAIRYASHEEL SAMBHAJIRAO MANE: 

Will the Minister of AGRICULTURE AND FARMERS be pleased to state:  

(a) whether the Government has approved the continuation of Pradhan Mantri 

Fasal Bima Yojana and restructured Weather based Crop Insurance Scheme till 

2025-26;  

(b) if so, the total budget sanctioned for the said purpose;  

(c) whether the Government proposes to set up a Fund for Innovation and 

Technology (FIAT);  

(d) if so, the details thereof and the key features of the FIAT along with its aims 

and objectives; and  
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(e) whether the Government has also signed a Memorandum of Understanding 

with Indonesia on trade of Non Basmati White Rice and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (d):  Yes Sir.  Government has approved the continuation of Pradhan 

Mantri Fasal Bima Yojana (PMFBY) and Restructured Weather Based Crop 

Insurance Scheme (RWBCIS) till 2025-26 with total outlay of Rs. 69,515.71 crore 

for the period 2021-22 to 2025-26.   

Government has also approved the creation of Fund for Information and 

Technology with total corpus of Rs. 824.77 crore to fund the technological 

initiatives under the scheme.   The FIAT shall be utilised for the following 

purposes: 

I. To fund the technological innovations viz. Yield Estimation through 

Technology (YESTECH), Weather Information Network Data System 

(WINDS) etc. 

II. To finance and subsidise technology (like drones, IoT, Remote Sensing 

etc.); 

III. To finance innovation and development of new insurance and risk 

protection solutions under the product Sandbox approach; 

IV. Research & development and improvement in technology solutions; and  

V. For giving grants to Academic, Research and Development institutions for 

carrying out research, design and development initiatives, risk protection 
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products and technology solutions for crop damage and yield loss 

estimation, crop identification & digitization etc.    

(e): The Memorandum of Understanding with Indonesia on trade of Non Basmati 

White Rice has not been signed. 

 

मादक þÓयŌ का दुŁपयोग 

416. ®ी भोजराज नाग:  

³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क) शराब और मादक पदाथŎ के दŁुपयोग को रोकने के िलए कायाªिÆवत कì जा रही योजनाए ं

कौन-सी ह§; 

(ख) मादक पदाथŎ कì अवैध िबøì को रोकने के िलए ³या ÿयास िकए जा रहे ह§; और  

(ग) छ°ीसगढ़ म¤ ऐसे अवैध िवøेताओ ं के िवŁĦ िकतनी िशकायत¤ ÿाĮ हòई और िकतने 

िवøेताओ ंके िवŁĦ कारªवाई कì गई है? 

उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक Æयाय 

और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी.एल. वमाª): 

(क): सामािजक Æयाय और अिधकाåरता िवभाग űµस कì मांग म¤ कमी कì राÕůीय कायª योजना 

(एनएपीडीडीआर) का कायाªÆवयन कर रहा ह,ै जो नशीली दवाओ ंकì मांग म¤ कमी लाने के िलए 

क¤ þीय ÿायोिजत योजना है। इस योजना के तहत शłु िकए गए कायªकलापŌ का Êयौरा संलµन   

िववरण -I म¤ िदया गया  ह।ै 

(ख): नारकोिट³स कंůोल Êयूरो (एनसीबी) Ĭारा दी गई जानकारी के अनसुार, नशीली दवाओ ंकì 

अवैध िबøì को रोकने के िलए भारत सरकार Ĭारा िकए गए ÿयास का Êयौरा संलµन  िववरण -II म¤ 

िदए गए ह§। 
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(ग): छ°ीसगढ़ सरकार के आयुĉ (सीमा शÐुक) के कायाªलय Ĭारा दी गई जानकारी के अनुसार, 

i. अवैध शराब िवøेताओ ंके िवŁĦ 26,378 िशकायत¤ ÿाĮ हòई ह§, िजनसे 89,651 

लीटर शराब जÊत कì गई है और 17,699 आरोपी ÓयिĉयŌ के िवŁĦ कारªवाई कì गई है।  

ii. अवैध नशीली दवा िवøेताओ ंके िवŁĦ 26 िशकायत¤ ÿाĮ हòई ह§, िजनसे 203.82 

िकलोúाम नशीली दवाए ंजÊत कì गई ह§ और 23 आरोपी ÓयिĉयŌ के िवŁĦ कारªवाई कì गई 

है। 

छ°ीसगढ़ सरकार के गहृ िवभाग Ĭारा दी गई जानकारी के अनसुार, िदनांक 01.01.2024 

से 31.12.2024 तक राºय म¤ एनडीपीएस अिधिनयम के तहत कुल 1329 मामले दजª िकए गए ह§, 

िजनम¤ 2149 आरोपी ÓयिĉयŌ को िगरÉतार िकया गया है। आरोपी ÓयिĉयŌ के कÊजे से 24631 

िकलोúाम गांजा, 990 गांज ेके पौधे, 335.49 úाम āाउन शुगर, 13614.7 úाम अफìम, 187136 

नशीली गोिलयां, 5057 िसरप, 65993 कैÈसूल, 17085 इंज³ेशन और अÆय नशीली दवाए ंिजनम¤ 

129.5 úाम हरेोइन, 188 úाम कोकìन, 5757 úाम एमडीएमए, 90 एमडीएमए टैबलेट और 4215.8 

िकलोúाम अफìम कì भूसी (डोडा) जÊत िकया गया है। 

 

िववरण -I 

सामािजक Æयाय और अिधकाåरता िवभाग देश म¤ नशीली दवाओ ंकì मांग म¤ कमी लाने के िलए नोडल 

िवभाग है। नशीले पदाथŎ के सेवन का समाधान करने के िलए, यह िवभाग नशीली दवाओ ंकì मांग म¤ 

कमी लाने के िलए राÕůीय कायª योजना (एनएपीडीडीआर) का कायाªÆवयन कर रहा ह,ै जो एक क¤ þ 

ÿायोिजत योजना है िजसके तहत िनÌनिलिखत के िलए िव°ीय सहायता उपलÊध कराई जाती है: 



04.02.2025  885 

 
i. िनवारक िश±ा और जागłकता सजृन, ±मता िनमाªण, राºयŌ/संघ राºय ±ेýŌ Ĭारा नशीली दवाओ ं

कì मांग म¤ कमी लाने के िलए कायªøम के िलए राºय सरकारŌ/संघ राºय ±ेýŌ के ÿशासन। 

ii. 'नशे कì लत से úÖत लोगŌ के िलए एकìकृत पुनवाªस क¤ þŌ (आईआरसीए) के संचालन और 

रखरखाव के िलए गैर-सरकारी संगठनŌ/Öवैि¸छक संगठनŌ, िकशोरŌ म¤ नशीली दवाओ ंके सेवन कì 

ÿारिंभक रोकथाम के िलए समदुाय आधाåरत सहकमê नेतÂृव ÿयास (सीपीएलआई), आउटरीच और 

űॉप इन स¤टर (ओडीआईसी) और िजला नशा मिुĉ क¤ þ (डीडीएसी)'; और 

iii. Óयसन उपचार सिुवधाओ ं(एटीएफ) के िलए सरकारी अÖपताल। 

2. एनएपीडीडीआर योजना के अंतगªत िनÌनिलिखत िøयाकलाप शłु िकए गए ह§: 

i. वतªमान म¤, सामािजक Æयाय और अिधकाåरता िवभाग 350 आईआरसीए, 46 सीपीएलआई, 74 

ओडीआईसी, 124 डीडीएसी और 125 एटीएफ को िव°ीय सहायता ÿदान कर रहा है। इन सभी 

सिुवधाओ ंको जłरतमंद लोगŌ को आसानी से उपलÊध कराने के िलए िजयो-टैग िकया गया है। 

ii. सामािजक Æयाय और अिधकाåरता िवभाग Ĭारा नशा मुिĉ के िलए एक टोल-Āì हेÐपलाइन, 

'14446' का संचालन िकया जा रहा ह,ै तािक उनकì हेÐपलाइन के माÅयम से मदद मांगने वाल े

ÓयिĉयŌ को ÿाथिमक परामशª और तÂकाल रेफरल सेवाए ंÿदान कì जा सक¤ । हÐेपलाइन नंबर पर 

अब तक 4 लाख से अिधक कॉल¤ ÿाĮ हòई ह§। 

iii. सामािजक Æयाय और अिधकाåरता िवभाग Ĭारा 15 अगÖत, 2020 को नशा मĉु भारत अिभयान 

(एनएमबीए) िचिÆहत िकए गए 272 सबसे संवेदनशील िजलŌ म¤ शłु िकया गया था और अब इसका 

िवÖतार देश के सभी िजलŌ म¤ िकया गया है। नशा मुĉ भारत अिभयान का उĥेÔय आम जनता तक 

संपकª  बनाना और उ¸च िश±ण सÖंथानŌ, िवĵिवīालय पåरसरŌ और ÖकूलŌ पर फोकस करते हòए 

नशीले पदाथŎ के सेवन के बारे म¤ जागłकता फैलाना है। 
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iv. अब तक, एनएमबीए के तहत शुł िकए गए िविभÆन िøयाकलापŌ के माÅयम से 14.07 करोड़ से 

अिधक लोगŌ को नशीली दवाओ ंके सेवन के बार ेम¤ जागłक िकया गया है, िजसम¤ 4.90 करोड़ स े

अिधक युवा और 2.93 करोड़ से अिधक मिहलाए ँ शािमल ह§। 4.12 लाख से अिधक शै±िणक 

सÖंथानŌ कì भागीदारी ने इस बात का सुिनĲय िकया है िक अिभयान का संदेश देश के ब¸चŌ और 

यवुाओ ंतक पहòचेँ। 

v. एनएमबीए को समथªन देने और जन जागłकता िøयाकलापŌ को आयोिजत करने के िलए आटª 

ऑफ़ िलिवंग, āĺाकुमारीज़, संत िनरकंारी िमशन, इÖकॉन, ®ी राम चंþ िमशन और अिखल िवĵ 

गायýी पåरवार जैसे आÅयािÂमक संगठनŌ के साथ समझौता ²ापन पर हÖता±र िकए गए ह§। 

vi. अिभयान के आिधकाåरक सोशल मीिडया अकाउंट ट्िवटर, फेसबकु और इÖंटाúाम के जåरए भी 

जागłकता फैलाई जा रही है।  

vii. एनएमबीए वेबसाइट (http://nmba.dosje.gov.in) अिभयान के बारे म¤ उपयोगकताª/Ó यूवर को 

एक ऑनलाइन चचाª मंच, एनएमबीए डैशबोडª, ई-ÿित²ा के बारे म¤ िवÖतृत जानकारी और सूचना 

ÿदान करती है।  

viii. 12 अगÖत, 2024 को एनएमबीए पर एक सामूिहक ÿित²ा/शपथ ली गई थी और 2 लाख से 

अिधक संÖथानŌ के कुल लगभग 3 करोड़ से अिधक लोगŌ ने राÕůÓयापी ÿित²ा म¤ भाग िलया था। 

िववरण -II 

i. एनसीओआरडी कì 5वé शीषª Öतरीय सिमित कì बैठक के पåरणामÖवłप, ÿÂयेक राºय/संघ राºय 

±ेý म¤ एडीजी/आईजी Öतर के पिुलस अिधकारी कì अÅय±ता म¤ एक समिपªत एटंी-नारकोिट³स 

टाÖक फोसª (एएनटीएफ) कì Öथापना कì गई है, जो राºय/संघ राºय ±ेý के िलए एनसीओआरडी 

सिचवालय के łप म¤ कायª करगेी और िविभÆन ÖतरŌ पर एनसीओआरडी बैठकŌ म¤ िलए गए िनणªयŌ 

के अनुपालन पर अनुवतê कारªवाई करेगी। 
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ii. एनसीबी नशीली दवाओ ंकì तÖकरी को िनयंिýत करने के िलए संयĉु अिभयान चलाने के िलए 

नौसेना, तटर±क बल, बीएसएफ, राºय एएनटीएफ आिद जैसी अÆय एज¤िसयŌ के साथ समÆवय 

करती है। 

iii. “राºयŌ और संघ राºय ±ेýŌ को सहायता” योजना के तहत पाý राºयŌ को उनकì नशीले पदाथª 

िवरोधी इकाइयŌ को मजबूत बनाने के िलए िव°ीय सहायता ÿदान कì जा रही है। 

iv. सीमा सरु±ा बलŌ (बीएसएफ, असम राइफÐस और एसएसबी) और आरपीएफ तथा एनआईए 

जैसी अÆय एज¤िसयŌ को एनडीपीएस अिधिनयम 1985 के तहत कारªवाई करने के िलए सशĉ बनाया 

गया है। 

v. भारत के भीतर और िवदेशŌ के साथ खुिफया जानकारी साझा करने और िनयंिýत िडलीवरी 

(सीडी) ऑपरशेन िनयिमत łप से िकए जा रहे ह§। 

vi. नशीली दवाओ ंके मागŎ पर गहन िनवारक और ÿितबंिधत करने के ÿयास िकए जा रहे ह§। 

vii. एक राÕůीय नारकोिट³स हÐेपलाइन “मादक-पदाथª िनषेध आसूचना क¤ þ” (मानस) को 24x7, 

टोल-Āì राÕůीय नारकोिट³स कॉल स¤टर के łप म¤ बनाया गया है। तदनसुार मानस कì कÐपना एक 

एकìकृत ÿणाली के łप म¤ कì गई है, जो नागåरकŌ को कॉल, एसएमएस, चैट-बॉट, ई-मेल और वेब-

िलंक जैसे संचार के िविभÆन तरीकŌ के माÅयम से नशीली दवाओ ंसे संबंिधत मĥुŌ/समÖयाओ ंको 

लॉग, रिजÖटर, ůैक और समाधान करने के िलए एकल मंच ÿदान करती है। 

 

HATE CRIMES IN INDIA 

417. SHRI ABHISHEK BANERJEE: 

Will the Minister of HOME AFFAIRS be pleased to state: 
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(a) whether the Government has implemented any concrete measures to enforce 

the 10-year moratorium on communalism;  

(b) if so, the details thereof and if not, the reasons therefor;  

(c) the details of percentage of increase/decrease of hate crimes including mob 

assaults, lynchings and attacks on minorities since 2014; and  

(d) the steps taken by the Government to prevent such incidents and ensure 

accountability along with the data related to these crimes? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a) to (d): ‘Police’ and ‘Public Order’ are State subjects as per the Seventh 

Schedule to the Constitution of India. State Governments are responsible for 

maintenance of public order as well as prevention, detection, registration and 

investigation of crime and for prosecuting the criminals through their law 

enforcement agencies to ensure peace and harmony in the society. However,  

the  Ministry  of Home  Affairs have  issued advisories to States and UTs, from 

time to time, to maintain law and order and to ensure that any person who takes 

law into his/her own hands is punished promptly as per law. Further, Sub-Section 

2 of Section 103 of the Bharatiya Nyaya Sanhita (BNS), 2023 provides 

punishment of death or imprisonment for life for the offence of mob-lynching. 

National Crime Records Bureau (NCRB) compiles and publishes statistical data 

on crimes in its publication ‘Crime in India’. Published reports are available till 

the year 2022. 
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राÕůीय पशुधन िमशन 

418. ®ी सनातन पांडेयः 

®ी सतपाल āĺचारीः 

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या भारतीय खाī सुर±ा और मानक ÿािधकरण (एफएसएसएआई) ने गैर-गोजातीय दूध के 

उÂपादन कì बढ़ती संभावनाओ ंको देखते हòए इस ÿकार (भेड़, बकरी, ऊंट, गधा) के दधू के 

िलए कोई मानक िनधाªåरत िकया है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या पशपुालन और डेयरी िवभाग और क¤ þ सरकार ने राÕůीय पशधुन िमशन के अंतगªत भड़े, 

बकरी, ऊंट और गधे के िलए उīिमता िवकास कायªøम (ईडीपी) कायाªिÆवत िकया है और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ग) देश म¤ उ°र ÿदेश और हåरयाणा के सोनीपत लोक सभा संसदीय िनवाªचन ±ेý के िवशेष संदभª 

म¤ इस योजना के अंतगªत िकसानŌ, एफपीओ, एफसीओ, एसएचजी, जेएलजी और अÆय 

िहतधारकŌ को िकतनी राजसहायता ÿदान कì गई है और इस संबंध म¤ उ°र ÿदेश और 

हåरयाणा के िजलेवार Êयौर ेसिहत यह योजना पशधुन और पशुधन उÂपादŌ के िवकास म¤ िकस 

ÿकार सहायक है? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं 

उफª  ललन िसहं):  

(क): जी हां, भारतीय खाī सरु±ा और मानक ÿािधकरण (एफएसएसएआई) ने खाī सरु±ा और 

मानक (खाī उÂपाद मानक और खाī सहयोºय) िविनयम, 2011 के उप-िविनयम 2.1.2 म¤ गैर-

बोवाइन दधू (बकरी, ऊंट और भेड़ का दूध) के िलए मानक िविनिदªĶ िकए ह§। 
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(https://fssai.gov.in/upload/uploadfiles/files/2_%20Chapter%202_1%20(Dairy%

20products%20and%20analogues).pdf) 

(ख): भारत सरकार का पशपुालन और डेयरी िवभाग वषª 2021 से राÕůीय पशुधन िमशन (एनएलएम) 

का िøयाÆवयन कर रहा है। इस योजना को पूरे देश म¤ िøयािÆवत िकया जा रहा है। एनएलएम-

उīिमता िवकास कायªøम (एनएलएम-ईडीपी) योजना के उīिमता घटक के अंतगªत मुगê, भेड़, 

बकरी, सअुर, घोड़ा, ऊंट और गधा ÿजनन फामŎ के साथ-साथ चारा और भोजन इकाइयŌ कì 

Öथापना के िलए 50% पूंजीगत सिÊसडी, 50 लाख Łपये तक ÿदान कì जाती है। पाý सÖंथाओ ंम¤ 

Óयिĉ, िकसान उÂपादक संगठन (एफपीओ), Öवयं सहायता समूह (एसएचजी), संयĉु देयता समूह 

(जेएलजी), िकसान सहकारी संगठन (एफसीओ) और धारा 8 कंपिनयां शािमल ह§। एनएलएम 

उīिमता िवकास कायªøम (एनएलएम-ईडीपी) के तहत पाý इकाई आकार का Êयौरा संलµन   िववरण 

-I म¤ िदया गया है।  

(ग): राÕůीय Öतर पर, उ°र ÿदेश म¤ तथा हåरयाणा के सोनीपत िजले म¤ इस योजना के अंतगªत 

ÓयिĉयŌ, एफपीओ, एफसीओ, एसएचजी, जेएलजी तथा अÆय िहतधारकŌ को ÿदान कì गई सिÊसडी 

रािश का Êयौरा संलµन  िववरण -II म¤ िदया गया है। 

उ°र ÿदेश म¤ 145 एनएलएम-ईडीपी पåरयोजनाए ंअनुमोिदत कì गई ंह§, िजनम¤ कुल Öवीकृत सिÊसडी 

32.91 करोड़ Łपए है। इस पहल से 846 ÓयिĉयŌ को रोजगार िमला है और 5,978 िकसानŌ को 

लाभ हòआ है। इससे वािषªक चारा उÂपादन ±मता म¤ 28,000 मीिůक टन का योगदान िमलने कì भी 

उÌमीद है, िजससे 30,371 पशधुन और 2,200 पोÐůी पि±यŌ को इस ÿणाली म¤ शािमल करने म¤ 

सहायता िमलेगी। िवÖतृत जानकारी का Êयौरा संलµन  िववरण -III म¤ म¤ िदया गया  है। 

हåरयाणा म¤ इस योजना के तहत 13 एनएलएम-ईडीपी पåरयोजनाए ंअनुमोिदत कì गई ंह§, िजनम¤ कुल 

Öवीकृत सिÊसडी 4.06 करोड़ Łपए है। इस पहल स े62 ÓयिĉयŌ को रोजगार िमला है और इसने 

144 िकसानŌ को सकाराÂमक łप से ÿभािवत िकया है। इसके अितåरĉ, Öवीकृत पåरयोजनाए ं
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वािषªक चारा उÂपादन ±मता म¤ 2,400 मीिůक टन का योगदान द¤गी और 3,940 पशुधन और पोÐůी 

पि±यŌ को इस ÿणाली म¤ शािमल करने म¤ सहायता कर¤गी। आगे कì जानकारी का Êयौरा संलµन    

िववरण -IV म¤ िदया गया  है। 

राÕůीय पशुधन िमशन (एनएलएम) योजना का उĥेÔय ÿित पशु उÂपादकता, आनवुंिशक सधुार और 

गणुव°ापूणª आहार और चार ेकì उपलÊधता बढ़ाना है। इसके अलावा, एनएलएम-ईडीपी कायªøम के 

तहत िव° पोिषत नÖल विृĦ फामª िकसानŌ को बेहतर जमªÈलाºम ÿदान कर¤गे िजससे उÂपादकता 

बढ़ेगी। उīिमयŌ Ĭारा Öथािपत साइलेज Èलांट छोटे जोत वाले पशुपालकŌ को िकफायती चारा ÿाĮ 

करने म¤ मदद कर¤गे और Öथानीय िकसानŌ को चारे कì खेती करने के िलए ÿोÂसािहत कर¤गे। इस 

ÿकार, दीघाªविध म¤, एनएलएम-ईडीपी कायªøम के तहत अिजªत लाभ पशधुन उÂपादकता को बढ़ाने 

म¤ मदद करगेा। 

िववरण -I 

एनएलएम उīिमता योजना के तहत िविभÆन इकाई आकार के िनÌनिलिखत कायªकलाप पाý ह§: 

i. हैिचंग अंडे और चूजŌ के उÂपादन के िलए Æयूनतम 1000 पैर¤ट लयेसª के साथ úामीण पोÐůी 

पि±यŌ के पैर¤ट फामª, हैचरी, āूडर सह मदर यूिनट कì Öथापना। 

पोÐůी इकाई का आकार (मादा + नर) पूंजीगत सिÊसडी कì अिधकतम रािश 

1000 + 100 25 लाख Łपए 

 

ii. Æयूनतम 100 मादा एवं 05 नर तथा इसके गुणक म¤ भेड़ एवं बकरी ÿजनन फामª कì Öथापना 

िनÌनानुसार है। 

बकरी/ भेड़ इकाई 

आकार (मादा + नर) 

पूंजीगत सिÊसडी कì 

अिधकतम रािश 

100 + 5 10 लाख Łपए 
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200 + 10 20 लाख Łपए 

300+ 15 30 लाख Łपए 

400+ 20 40 लाख Łपए 

500+ 25 50 लाख Łपए 

 

iii.  Æयूनतम 50 मादा और 05 नर सूअर तथा अिधकतम 100 मादा और 10 नर सूअरŌ के 

साथ सूअर ÿजनन फामª कì Öथापना। िविभÆन घटकŌ के िलए अिधकतम सिÊसडी सीमा 15.00 

लाख Łपये से 30.00 लाख Łपये तक िभÆन-िभÆन है। 

सूअर इकाई आकार (मादा + 

नर) 

पूंजीगत सिÊसडी कì अिधकतम रािश 

50 मादा सूअर + 5 नर सअूर  15 लाख Łपए 

100 मादा सूअर +10 नर सूअर 30 लाख Łपए 

 

iv.  चारा मूÐय संवधªन इकाइयŌ कì Öथापना जैस ेघास (हे)/साइलेज/कुल िमि®त राशन 

(टीएमआर)/चारा Êलॉक तैयार करना और चार ेका भंडारण। अिधकतम सिÊसडी सीमा 50.00 

लाख Łपये है।  

v.   ऊँट, घोड़ा और गधा ÿजनन फामª कì Öथापना 

ऊंट इकाई आकार (मादा + नर) पूंजीगत सिÊसडी कì अिधकतम 

रािश 

10 घोड़ी/ ÿजनन के िलए ÿय³ु त होने 

वाली घोड़ी + 2 घोड़ े

50 लाख Łपए 
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गधा इकाई आकार (मादा + नर) पूंजीगत सिÊसडी कì अिधकतम 

रािश 

50 मादा+ 5 नर 50 लाख Łपए 

 

ऊँट इकाई आकार (मादा + नर) पूंजीगत सिÊसडी कì अिधकतम 

रािश 

10 मादा + 1 नर (चरवाहŌ के िलए) 3 लाख Łपए 

10 मादा + 1 नर 5 लाख Łपए 

50 मादा + 5 नर 25 लाख Łपए 

100 मादा + 10 नर 50 लाख Łपए 

 

िववरण -II 

उ°र ÿदेश और शेष भारत म¤ िकसानŌ, एफपीओ, एफसीओ, एसएचजी, जेएलजी को 

एनएलएम-ईडीपी के तहत अनुमोिदत सिÊसडी का Êयौरा : 

 

राÏय  åयिÈत 
सहकारȣ 

सͧमǓतया ं
एफपीओ एफसीओ 

èवयं 

सहायता 

समूह 

धारा 8 जेएलजी 

कुल 

अनुमोǑदत 

सिÞसडी 

(करोड़ ǽपए 

मɅ) 

उƣर Ĥदेश 143 0 1 0 0 1 0 32.90 

शेष भारत 3129 4 6 0 1 6 4 1065.72 

कुल योग 3272 4 7 0 1 7 4 1098.62 
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हåरयाणा के सोनीपत िजले के िलए एनएलएम-ईडीपी पोटªल म¤ ÿाÈ त पåरयोजनाओ ंकì िÖथित 

िजला सोनीपत, हǐरयाणा मɅ एनएलएम ईडीपी पǐरयोजना कȧ िèथǓत 

वत[मान िèथǓत पोट[ल पर ĤाÜत कुल आवेदन 

कुल पǐरयोजना लागत 

(लाख ǽपए मɅ) कुल सिÞसडी राͧश (लाख ǽपये मɅ) 

हǐरयाणा के सोनीपत 

िजले से ĤाÜत कुल 

आवेदन 

4 328.4029 154.5 

राÏय सरकार ɮवारा 

पाğता 1 25.3529 10 

राÏय सरकार ɮवारा 

अèवीकृत 1 73.91 30 

राÏय सरकार ɮवारा 

आवेदक को लौटा 

Ǒदए गए 2 229.14 114.5 

 

िववरण - III 

उ°र ÿदशे म¤ िजलावार अनुमोिदत पåरयोजनाओ ंका Êयौरा: 

Đम 

सं. 
िजला 

ͪवभाग ɮवारा आज तक अनुमोǑदत पǐरयोजनाए ं

आहार 

और 

चारा  

बकरȣ 
सूअर 

पालन 
पोãĚȣ  

अनुमोǑदत 

आवेदनɉ कȧ 

संÉया 

कुल पǐरयोजना 

लागत 

(करोड़ ǽपए मɅ) 

कुल अनुमोǑदत 

सिÞसडी 

(करोड़ ǽपए मɅ) 

 आगरा 0 2   3 2.56 1.15 

 अलȣगढ़ 0 2   2 2.00 0.93 

 अंबेडकर नगर 1 1   2 2.06 0.70 

 अमेठȤ 0 1   1 1.00 0.34 
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Đम 

सं. 
िजला 

ͪवभाग ɮवारा आज तक अनुमोǑदत पǐरयोजनाए ं

आहार 

और 

चारा  

बकरȣ 
सूअर 

पालन 
पोãĚȣ  

अनुमोǑदत 

आवेदनɉ कȧ 

संÉया 

कुल पǐरयोजना 

लागत 

(करोड़ ǽपए मɅ) 

कुल अनुमोǑदत 

सिÞसडी 

(करोड़ ǽपए मɅ) 

 अमरोहा 0 2   2 0.40 0.15 

 औरáया 0 1   1 1.00 0.50 

 अयोÚया 0 2   2 1.56 0.69 

 आजमगढ़ 0 3   3 2.20 0.86 

 बागपत 0 1 1  2 0.80 0.34 

 बाँदा 1 1 1  3 1.60 0.74 

 बाराबांकȧ 0 2   2 1.60 0.80 

 बरेलȣ 0 3 2  5 3.28 1.32 

 भदोहȣ 0 1   1 1.15 0.50 

 बदायंू 1 2   3 1.86 0.68 

 बुलंदशहर 0 2 1 2 5 3.87 1.74 

 देवǐरया 0 7   7 1.58 0.57 

 एटा 0 0 1  1 0.28 0.14 

 इटावा 0 4   4 1.35 0.55 

 फतेहपुर 0 4   4 1.60 0.71 

 ͩफरोजाबाद 0 1   1 1.30 0.41 

 गौतम बुɮध 

नगर 0 0 1  1 0.76 0.30 

 गािजयाबाद 0 2 1  3 2.10 0.95 

 गाजीपुर 0 6   6 2.20 1.03 
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Đम 

सं. 
िजला 

ͪवभाग ɮवारा आज तक अनुमोǑदत पǐरयोजनाए ं

आहार 

और 

चारा  

बकरȣ 
सूअर 

पालन 
पोãĚȣ  

अनुमोǑदत 

आवेदनɉ कȧ 

संÉया 

कुल पǐरयोजना 

लागत 

(करोड़ ǽपए मɅ) 

कुल अनुमोǑदत 

सिÞसडी 

(करोड़ ǽपए मɅ) 

 गोरखपुर 0 10   10 5.39 2.25 

 हमीरपुर 0 3   3 1.81 0.90 

 हरदोई 1 1   2 3.00 0.64 

 जालौन 0 1   1 0.20 0.10 

 झांसी 1 0   1 0.50 0.25 

 कानपुर देहात 0 5 1  6 2.16 0.85 

 कानपुर नगर 0 1   1 0.25 0.10 

 कौशाàबी 0 4 3  7 2.33 1.05 

 खीरȣ 0 1   1 1.00 0.49 

 कुशीनगर 0 9   9 3.01 1.25 

 लखनऊ 0 3 1  4 2.02 0.92 

 महोबा 0 1   1 0.45 0.14 

 महराजगंज 0 1   1 1.00 0.50 

 मैनपुरȣ 0 1   1 0.21 0.09 

 मथुरा 0 0 1  1 0.79 0.30 

 मऊ 0 1   1 0.23 0.07 

 मेरठ 0 0 2  2 1.20 0.42 

 ͧमजा[पुर 0 1   1 0.22 0.10 

 मुजÝफरनगर 0 1 2  3 2.35 1.05 
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Đम 

सं. 
िजला 

ͪवभाग ɮवारा आज तक अनुमोǑदत पǐरयोजनाए ं

आहार 

और 

चारा  

बकरȣ 
सूअर 

पालन 
पोãĚȣ  

अनुमोǑदत 

आवेदनɉ कȧ 

संÉया 

कुल पǐरयोजना 

लागत 

(करोड़ ǽपए मɅ) 

कुल अनुमोǑदत 

सिÞसडी 

(करोड़ ǽपए मɅ) 

 पीलȣभीत 0 1   1 0.21 0.10 

 Ĥयागराज 1 1   1 1.12 0.50 

 रायबरेलȣ 0 1   1 0.20 0.10 

 सहारनपुर 0 0 1  1 0.30 0.14 

 शाहजहांपुर 0 1   1 0.71 0.30 

 Įावèती 0 1   1 0.40 0.16 

 ͧसɮधाथ[नगर 0 2   2 0.50 0.20 

 सोनभġ 0 2   2 0.63 0.30 

 सुãतानपुर 0 4 1  5 2.50 1.16 

 उÛनाव 0 5   5 3.00 1.34 

 वाराणसी 1 4   5 2.58 1.07 

 कुल योग 7 116 20 2 145 78.36 32.91 

 

िववरण - IV 

हåरयाणा म¤ िजलावार अनुमोिदत पåरयोजनाओ ंका Êयौरा: 

Đम 

सं. 
िजला 

ͪवभाग ɮवारा आज तक अनुमोǑदत पǐरयोजनाए ं

बकरȣ 

और भेड़ 
सुअर 

आहार और 

चारा 

अनुमोǑदत 

आवेदनɉ कȧ 

संÉया 

कुल 

पǐरयोजना 

लागत 

कुल अनुमोǑदत 

सिÞसडी 

(करोड़ ǽपए मɅ) 
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(करोड़ ǽपए 

मɅ) 

 ͧभवानी 2   2 1.99 0.90 

 चरखी दादरȣ 2 1  3 1.50 0.75 

 कुǽ¢ेğ   1 1 1.13 0.50 

 महɅġगढ़ 1   1 1.10 0.50 

 ͧसरसा 6   6 3.66 1.41 

 कुल योग 11 1 1 13 9.38 4.06 

 

 

Æयूनतम समथªन मÐूय अवसरंचना हतेु ÿÖताव 

419. ®ी अरिवंद गणपत सावंतः 

®ी सजंय हåरभाऊ जाधवः 

®ी बलवंत बसवंत वानखडेः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार का िवचार िकसान संघŌ कì मांग के अनसुार Æयूनतम समथªन मूÐय (एमएसपी) 

को िविधक गारटंी देने का है और यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो 

इसके ³या कारण ह§; 

(ख) ³या कुछ राºयŌ म¤ एमएसपी अवसंरचना कì कमी है और यिद हां, तो इसके ³या कारण ह§; 

(ग) ³या सरकार का िवचार सभी राºयŌ म¤ एमएसपी से संबंिधत अवसंरचना तैयार करने का है 

तािक िकसान अपनी उपज को सरलता स ेगोदामŌ तक पहòंचा सक¤  और यिद हां, तो तÂसंबंधी 

Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§; 
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(घ) ³या िकसानŌ को ऋण सिुवधाए ंÿदान करना आवÔयक है तािक वे िबचौिलयŌ से अिúम धन 

लेने और कम कìमतŌ पर अपनी उपज बेचने के िलए िववश न हŌ; और 

(ङ) यिद हां, तो सरकार Ĭारा इस संबंध म¤ ³या कदम उठाए गए ह§? 

कृिष और िकसान कÐयाण  मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क): ÿÂयेक वषª सरकार राºय सरकारŌ और संबंिधत क¤ þीय मýंालयŌ/िवभागŌ के अिभमतŌ पर 

िवचार करने के पĲात, कृिष लागत औरमÐूय आयोग (सीएसीपी) कì िसफाåरशŌ के आधार पर संपूणª 

देश के िलए 22 अिधदेिशत कृिष फसलŌ के िलए Æयूनतम समथªन मूÐय (एमएसपी) िनधाªåरत करती 

ह ै। 2018-19 के क¤ þीय बजट म¤ एमएसपी को उÂपादन लागत के डेढ़ गुना के Öतर पर रखने के पूवª-

िनधाªåरत िसĦांत कì घोषणा कì गई थी। तदनुसार, सरकार ने वषª 2018-19 से अिखल भारतीय 

भाåरत औसत उÂपादन लागत पर कम से कम 50 ÿितशत मुनाफे के साथ सभी अिधदेिशत खरीफ, 

रबी और अÆय वािणिºयक फसलŌ के िलए एमएसपी म¤ विृĦ कì थी। 

Æयूनतम समथªन मूÐय (एमएसपी) को अिधक ÿभावी और पारदशê बनाने के िलए 12 जलुाई 

2022 को एक सिमित का गठन िकया गया था। इस सिमित कì िवषय-वÖत ुम¤ (i) कृिष लागत और 

मूÐय आयोग (सीएसीपी) को अिधक Öवाय°ता ÿदान करने कì Óयवहायªता पर सझुाव तथा इसे 

अिधक वै²ािनक बनाने के उपाय, और (ii) देश कì पåरवतªनशील आवÔयकताओ ंके अनुसार कृिष 

िवपणन ÿणाली को सŀुढ़ करना तािक घरेलू एवं िनयाªत अवसरŌ का लाभ उठाकर िकसानŌ को 

उनकì उपज के िलए लाभकारी मूÐय उपलÊध कराने के माÅयम से उÆह¤ अिधक मूÐय सुिनिĲत 

िकया जा सके। इस सिमित कì बैठक¤  िनयिमत łप से आयोिजत कì जा रही ह§ और अब तक 6 

बैठक¤  आयोजन कì जा चुकì ह§। इसके अितåरĉ, िविभÆन उप-सिमितयŌ कì 39 बैठक¤  भी आयोिजत 

कì जा चकुì ह§। 

(ख) और (ग): भंडारण सिुवधाओ ंम¤ सुधार हेत,ु सरकार, कृिष िवपणन के िलए एकìकृत योजना 

(आईएसएएम) कì एक उप-योजना कृिष िवपणन अवसंरचना (एएमआई), का कायाªÆवयन कर रही 

ह,ै िजसके तहत राºयŌ म¤ कृिष उपज कì भंडारण ±मता म¤ विृĦ करने के िलए úामीण ±ेýŌ म¤ 
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गोदामŌ/वेयरहाउसŌ के िनमाªण/नवीनीकरण के िलए सहायता ÿदान कì जाती है। इस योजना के तहत, 

सरकार, पाý लाभाथê कì ®ेणी के आधार पर पåरयोजना कì पूंजीगत लागत पर 25% और 33.33% 

कì दर से सिÊसडी ÿदान करती है। 

योजना के ÿारभं से अथाªत िदनांक 01.04.2001 से िदनांक 31.10.2024 तक, इस योजना 

के तहत 27 राºयŌ म¤ 9.44 करोड़ मीिůक टन कì भंडारण ±मता के साथ कुल 48,611 भंडारण 

अवसंरचना पåरयोजनाओ ं(गोदामŌ) को Öवीकृित ÿदान कì गई है और 4795.47 करोड़ Łपये कì 

सिÊसडी जारी कì गई है। 

वतªमान अवसंरचना कì किमयŌ को दूर करने और कृिष अवसंरचना म¤ िनवेश ÿाĮ करने के 

िलए, जलुाई 2020 के दौरान आÂमिनभªर भारत पैकेज के तहत कृिष अवसरंचना कोष (एआईएफ) 

का शभुारभं िकया गया था। एआईएफ, फसलोपरांत ÿबंधन अवसंरचना और सामुदाियक कृिष 

पåरसंपि°यŌ के िलए Óयवहायª पåरयोजनाओ ंम¤ िनवेश हेत ुएक मÅयम-दीघªकािलक ऋण िव°पोषण 

सिुवधा है िजसका िव°पोषण अनदुान और िव°ीय सहायता के माÅयम से ऋण दाýी कì संÖथाओ ं

Ĭारा िकया जाना है। 

इस योजना के तहत ब§कŌ और िव°ीय सÖंथानŌ Ĭारा 9% कì अिधकतम Êयाज दर पर ₹1 

लाख करोड़ का ऋण ÿदान िकया जाता है। इस िव°पोषण सिुवधा के तहत सभी ऋणŌ पर ₹2 करोड़ 

कì सीमा तक 3% ÿित वषª कì Êयाज छूट उपलÊध है। यह Êयाज छूट अिधकतम 7 वषŎ के िलए 

उपलÊध है। ₹2 करोड़ से अिधक रािश के ऋणŌ के संदभª म¤, Êयाज छूट ₹2 करोड़ तक सीिमत है। 

िदनांक 26.1.2025 तक, एआईएफ के तहत 92393 पåरयोजनाओ ंके िलए 56334 करोड़ 

Łपये Öवीकृत िकए गए ह§, इस कुल Öवीकृत रािश म¤ स,े ₹41996 करोड़ योजना लाभ के अंतगªत 

आते ह§। इन Öवीकृत पåरयोजनाओ ंने कृिष ±ेý म¤ 91856 करोड़ Łपये का िनवेश ÿाĮ िकया है। 

एआईएफ के तहत Öवीकृत ÿमुख पåरयोजनाओ ंम¤ 24,477 कÖटम हायåरंग क¤ þ, 19,030 ÿाथिमक 

ÿसÖंकरण इकाइयां, 14,727 वेयरहाउस, 3,430 छंटाई और úेिडंग इकाइयां, 2,190 कोÐड Öटोर 



04.02.2025  901 

 
पåरयोजनाए,ं लगभग 28,539 अÆय ÿकार कì फसलŌपरांत ÿबंधन पåरयोजनाए ंऔर Óयवहायª कृिष 

पåरसंपि°यां शािमल ह§। 

(घ) और (ङ): भारत सरकार ने आसान ऋण तक िकसानŌ कì पहòंच म¤ सधुार लाने के िलए कई 

कदम उठाए ह§। सरकार, ÿÂयेक वषª कृिष ऋण का वािषªक लàय घोिषत करती है। िवगत कुछ वषŎ म¤ 

úाउंड लेवल øेिडट (जीएलसी) म¤ लगातार ÿगित देखी गई है और वषª 2023-24 म¤ यह 25.49 

लाख करोड़ łपये था। सव¥±ण åरपोटŎ के अनसुार, सरकार के ÿयासŌ से कृिष म¤ सÖंथागत ऋण म¤ 

उÐलेखनीय सुधार हòआ है और वषª 2022 म¤ यह 75% था। 

सरकार, कृिष ऋण तक आसान पहòचँ म¤ सुधार हेत ुब§कŌ के माÅयम से िकसानŌ को िकसान 

øेिडट काडª (केसीसी) ÿदान कर रही है तािक िकसान इनका उपयोग बीज, उवªरक, कìटनाशक 

इÂयािद जैस ेकृिष आदान कì खरीद आसानी से कर सक¤  और अपनी उÂपादन आवÔयकताओ ंके 

िलए नकदी ÿाĮ कर सक¤ । 

सरकार, िकसानŌ को केसीसी के माÅयम से åरयायती Êयाज दर पर अÐपाविध कृिष ऋण 

उपलÊध कराने के उĥेÔय से संशोिधत Êयाज अनुदान योजना (एमआईएसएस) का कायाªÆवयन कर 

रही है। इस योजना के तहत, िकसानŌ को 1.5% का अिúम Êयाज अनुदान ÿदान िकया जाता है। 

अतः कृिष और अÆय संबĦ गितिविधयŌ म¤ कायªरत िकसानŌ को 7% कì Êयाज दर पर ₹3.00 लाख 

तक का अÐपाविध फसल ऋण उपलÊध हो जाता है। ऋणŌ के शीŅ और समय पर वापसी अदायगी 

के िलए िकसानŌ को अितåरĉ 3% अनदुान भी िदया जाता है; इस ÿकार ÿभावी Êयाज दर घटकर 

4% ÿित वषª हो जाती है। कुछ राºय सरकार¤ Êयाज सिÊसडी को और कम करने के िलए इसम¤ विृĦ 

भी करती ह§। 

िकसानŌ को उनकì उपज कì संकटपूणª िबøì से बचाने के िलए, फसलोपरांत ऋण हेतु 

परøाÌय गोदाम रसीदŌ (एनडÊÐयूआर) पर Êयाज अनुदान (आईएस) का लाभ भी उपलÊध है, जो 

िकसान øेिडट काडª (केसीसी) धारक, लघु और सीमांत िकसानŌ (एसएमएफ) को फसलोपरांत छः 
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माह कì अितåरĉ अविध के िलए फसल ऋणŌ पर Êयाज अनदुान के समान Öतर पर ÿदान िकया 

जाता है। 

 

IMPLEMENTATION OF FAME II IN TAMIL NADU’s EV ECOSYSTEM 

420. SHRI S.  JAGATHRATCHAKAN: 

Will the Minister of HEAVY INDUSTRIES be pleased to state: 

(a) the number of Electric Vehicle (EV) manufacturers and charging stations 

approved in the country under the Faster Adoption and Manufacturing of Hybrid 

and Electric Vehicles (FAME II) scheme, State-wise since launch year-wise; 

(b) the total amount of financial assistance sanctioned and disbursed under the 

FAME II scheme and the number of charging stations installed, State-wise, 

especially in urban and rural regions of Tamil Nadu; 

(c) whether the Government is taking steps to expand charging facilities in rural 

and semi-urban areas of Tamil Nadu, if so, the details thereof; and 

(d) the specific actions proposed to be taken by the Government to assist local 

manufacturers in meeting the growing demand for EVs and to ensure that Tamil 

Nadu benefits fully from the scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 

(a): 75 electric vehicle (EV) manufacturers were registered under the Faster 

Adoption and Manufacturing of Hybrid and Electric Vehicles (FAME-II) scheme. 

The details of State-wise electric vehicle manufactures; year-wise; is as follows: 
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State/ UTs 2019 2020 2021 2022 2023 2024  Total 

Bihar 0 0 0 1 0 0 1 

Chhattisgarh 0 0 0 0 1 0 1 

Delhi 3 2 3 4 0 0 12 

Goa 0 0 1 0 0 0 1 

Gujarat 0 1 0 0 0 0 1 

Haryana 3 3 4 3 0 0 13 

Karnataka 2 1 1 2 0 0 6 

Maharashtra 4 2 1 4 4 0 15 

Punjab 0 1 0 0 0 0 1 

Rajasthan 0 1 0 1 0 1 3 

Tamil Nadu 2 0 2 1 0 0 5 

Telangana 0 1 2 0 0 1 4 

Uttar Pradesh 1 2 3 1 1 0 8 

Uttarakhand 0 2 1 0 0 0 3 

West Bengal 0 0 0 0 0 1 1 

Grand Total 15 16 18 17 6 3 75 

 

Further, under FAME-II Scheme, MHI had sanctioned a subsidy support 

of Rs.800 crore in March 2023 to three Oil marketing companies (OMCs) 

namely Indian Oil Corporation Ltd. (IOCL), Bharat Petroleum Corporation 

Ltd. (BPCL) and Hindustan Petroleum Corporation Ltd. (HPCL) for setting 

up 7,432 public charging stations (PCS) at their Retail Outlets (ROs) 
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across the country.  Further, MHI sanctioned an additional Rs.73.50 crore 

for upgradation of 980 Public Charging stations in March, 2024. In addition, 

400 charging stations have also been sanctioned which were allotted through 

EOI to other entities in various states. 

(b):  Category-wise subsidy reimbursed to OEMs towards the incentive 

claimed by them during last five years (01.04.2019 to 31.03.2024) is as under: 

Sl. 

No. 
Segment 

Incentive Amount Paid (Rs. in 

crore) 

1 
e-2w (Electric Two-

Wheelers) 
4,375.59 

2 
e-3w (Electric Three-

Wheelers) 
845.61 

3 
e-4w (Electric Four-

Wheelers) 
399.12 

4 e-buses* 1,322.00 

 Total 6,942.32 

* Subsidy amount released to State Transport Undertakings  

 

The summary of amount sanctioned and released till date for Charging 

Infrastructure under FAME-II Scheme is as below: - 

No. of EV PCS Amount Sanctioned 

(Rs. crore) 

Amount Disbursed 

(Rs. crore) 
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10,985 912.50 633.43 

 

Further, as per the information received from the Ministry of Petroleum 

& Natural Gas, as of 01.01.2025, OMCs have installed 4523 number of EVCS 

at their Retails Outlets (ROs) under FAME Scheme out of which 251 EVCS 

have been energized.  In the State of Tamil Nadu, OMCs have installed 444 

EVCS under FAME-II Scheme.  Out of which 6 have been energized.  In 

addition to this, OMCs have set up 20,035 EVCS at their Retail outlet from 

their own funds.  The details of EVCS installed / energized by PSU OMCs in 

States/UTs including Tamil Nadu is given in the enclosed Statement. 

(c):  Ministry of Power has issued “Guidelines for Installation and Operation of 

Electric Vehicle Charging Infrastructure-2024”, dated 17th September, 2024 

which is also applicable to the State of Tamil Nadu’s.  These guidelines outline 

standards and protocols to create connected & interoperable EV charging 

infrastructure network which includes Battery Swapping/Charging stations. The 

salient features of the guidelines are as follows: 

I. Setting up of Charging Stations declared as a delicensed activity. 

II. DISCOMs to provide electricity connections up to 150 kW with expedited 

timelines and clear Standard Operating Procedure (SOP) to charging 

stations. 

III. Public land offered to Government/Public entity on a revenue-sharing 

model at Rs. 1.0 / kWh for 10 years; and public land allocation to private 

entities via bidding with the same floor price (i.e. Rs. 1.0 / kWh). 
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IV. Public tendering involving government land for setting up of charging 

station shall be technology agnostic. 

V. State Governments to ensure necessary permissions for round the clock 

operations.   

VI. Provision of a single-part tariff capped at Average Cost of Supply (ACoS) 

till 31st March, 2028, with a 30% discount during solar hours and a 30% 

surcharge during non-solar hours. 

VII. Operators to provide data for mapping of charging stations on EV Yatra 

portal. 

Further, Rs.2000 crore allocation under the PM E-DRIVE scheme 

specifically focuses on expanding the public charging infrastructure for EVs on 

pan India basis including Tamil Nadu. 

(d):  The FAME-II Scheme was implemented for a period of five years w.e.f. 

01st April, 2019 to 31st March, 2024.  The scheme was implemented on pan India 

basis including the State of Tamil Nadu.  Under this Scheme, Phased 

Manufacturing Programme (PMP) was introduced with the objective to promote 

domestic manufacturing of electric vehicles, its assemblies/ sub-assemblies and 

parts/sub-parts. 

STATEMENT 

Details of EVCS installed / energized by PSU OMCs in States/UTs 

including Tamil Nadu 



04.02.2025  907 

 

S.No. State/ UTs 

EV Charging Stations 

under FAME-II Subsidy 

Scheme 

Total No. of EV 

charging 

stations 

installed by 

OMCs from 

their own 

funds as on 

01.01.2025 

No. of EV 

Charger 

installed as 

on 

01.01.2025 

No. of EV 

Charging 

Stations 

energized as 

on 

01.01.2025 

 

1 Andaman & Nicobar 0 0 6 

2 Andhra Pradesh 354 20 912 

3 Arunachal Pradesh 2 0 52 

4 Assam 83 2 448 

5 Bihar 58 2 517 

6 Chandigarh 0 0 23 

7 Chhattisgarh 30 1 498 

8 Delhi 41 5 316 

9 Goa 9 0 70 

10 Gujarat 312 50 1104 

11 Haryana 366 3 1068 

12 Himachal Pradesh 21 0 136 
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13 Jammu & Kashmir 23 0 170 

14 Jharkhand 116 0 349 

15 Karnataka 370 3 1516 

16 Kerala 208 0 679 

17 Ladakh 0 0 11 

18 Lakshadweep 0 0 1 

19 Madhya Pradesh 154 6 1114 

20 Maharashtra 431 121 1595 

21 Manipur 8 0 57 

22 Meghalaya 25 0 54 

23 Mizoram 2 0 16 

24 Nagaland 10 0 41 

25 Odisha 114 0 661 

26 Puducherry 7 1 27 

27 Punjab 151 2 828 

28 Rajasthan 351 7 1482 

29 Sikkim 1 0 12 

30 Tamil Nadu 444 6 1448 

31 Telangana 238 1 1051 

32 Tripura 1 0 55 

33 Uttar Pradesh 269 10 2561 
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34 

UT of Dadar and 

Nagar Haveli and 

Daman and Diu 3 

0 

12 

35 Uttarakhand 41 4 212 

36 West Bengal 280 7 933 

TOTAL 4523 251 20,035 

 

 

PRIMARY AGRICULTURAL CREDIT SOCIETIES (PACS) IN ANDHRA 

PRADESH 

421. SHRI B. K. PARTHASARATHI: 

        SHRI BASTIPATI NAGARAJU: 

Will the Minister of COOPERATION be pleased to state: 

(a)  the details regarding the number of Primary Agricultural Credit Societies 

(PACs) functioning as Common Service Centers (CSCs) in Andhra Pradesh, 

district-wise; 

(b)  the specifics regarding the number of loans disbursed by PACs 

functioning as CSC in Andhra Pradesh, district-wise; 

(c)  the details regarding the number of farmers availing services from CSC in 

Andhra Pradesh, district-wise; and 

(d)  the details regarding the number of PACs undergoing training to function 

as CSC in Andhra Pradesh, district-wise? 
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THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 

(SHRI AMIT SHAH): 

(a): As on 27th January, 2025, total 1,866 Primary Agricultural Credit Societies 

(PACS) have started functioning as Common Service Centers (CSCs) in the 

State of Andhra Pradesh. The district-wise details of the same are given below: 

S. No. District No. of PACS functioning as CSC 

1  Anantapur 108 

2  Chittoor 60 

3  East Godavari 288 

4  Guntur 140 

5  Krishna 382 

6  Kurnool 92 

7  Prakasam 164 

8  SPSR Nellore 86 

9  Srikakulam 48 

10  Visakhapatanam 92 

11  Vizianagaram 93 

12  West Godavari 253 

13  Y.S.R. 60 

 Grand Total 1,866 

 

(b): PACS have traditionally been engaged in providing short and medium-

term agricultural credit to farmers.  However, PACS functioning as Common 
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Service Centers (CSCs) can now offer more than 300 e-services, which includes 

banking, insurance, Aadhar enrolment/ updation, health services, agricultural 

services, etc., in the rural areas of the country. The district-wise details of loan 

disbursed by PACS functioning as CSC in the State of Andhra Pradesh are given 

in the enclosed Statement-I. 

(c): All the farmer members connected with PACS functioning as CSCs along 

with other rural citizens in Andhra Pradesh can avail the various e-services being 

provided by these CSC PACS. Presently, a total of 70,471 farmers in the State 

of Andhra Pradesh are availing  various services from CSC. Districts-wise details 

are given in the enclosed Statement-II.  

(d): As per information received from CSC e-Governance Services India Ltd., 

a total of 1,812 PACS have been trained to function as CSC in the State of 

Andhra Pradesh. The District-wise details of the same are as under: 

S. No. District No. of PACS Trained 

1  Anantapur 93 

2  Chittoor 60 

3  East Godavari 340 

4  Guntur 152 

5  Krishna 367 

6  Prakasam 160 

7  SPSR Nellore 107 

8  Srikakulam 44 
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9  Visakhapatanam 94 

10  Vizianagaram 108 

11  West Godavari 240 

12  Y.S.R. 47 

 Total 1,812 

 

STATEMENT-I 

District-wise details of loan disbursed by PACS functioning as CSC 

Sl 

No. 

Name of the 

District 

No. of Loans disbursed by 

PACS functioning as CSC 

(No. of Loan Accounts) for 

the period from 01.04.2024 

to 31.12.2024 

 Amount of Loans 

disbursed for the 

period from 

01.04.2024 to 

31.12.2024 (Rs. In 

Crores)  

1 2 3 4 

1 Anakapalli                                   26,439  301.06 

2 Ananthapur                                     9,640  126.89 

3 Annamayya                                   19,481  333.71 

4 ASR                                     1,532  8.87 

5 Bapatla                                     9,332  366.83 

6 Chittoor                                   11,423  92.20 

7 East Godavari                                   29,468  573.84 
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8 Eluru                               1,07,827  1754.55 

9 Guntur                                   10,924  264.00 

10 Kakinada                                   74,728  516.21 

11 Konaseema                                   48,897  448.95 

12 Krishna                                     6,473  879.51 

13 Kurnool                                   39,364  695.62 

14 Nandyala                                   58,978  1036.24 

15 Nellore                                   16,695  435.41 

16 NTR                                   30,334  1251.51 

17 Palnadu                                   27,260  592.56 

18 Prakasam                                     1,833  213.82 

19 PVP Manyam                                   14,491  192.64 

20 Satyasai                                   17,100  131.02 

21 Srikakulam                                   59,816  502.49 

22 Tirupathi                                     2,880  223.11 

23 Visakhapatnam                                     3,624  42.89 

24 Vizianagaram                                   31,773  589.67 

25 West Godavari                                   78,902  1183.54 

26 YSR Kadapa                                   16,439  148.81 

  Total                               7,55,653  12905.95 
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STATEMENT-II 

District-wise details of farmers availing various services through CSC in the 

State of Andhra Pradesh 
Sl. 

No 
Name of the District Number of Farmers 

1 AlluriSitaramaRaju 1328 

2 Anakapalle 2019 

3 Ananthapuramu 1332 

4 Annamaya 1725 

5 Bapatla 1902 

6 Chittoor 684 

7 East Godavari 5493 

8 Eluru 6198 

9 Guntur 1470 

10 Kakinada 2439 

11 Konaseema 9115 

12 Krishna 3220 

13 Kurnool 1909 

14 Nandyal 1436 

15 NTR 2217 

16 Palnadu 1487 

17 ParvathipuramManyam 5182 

18 Prakasam 1353 

19 SPSR Nellore 1724 

20 Sri SathyaSai 696 
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21 Srikakulam 700 

22 Tirupathi 4778 

23 Visakhapatnam 263 

24 Vizianagaram 6053 

25 West Godavari (BVRM) 5132 

26 YSR Kadapa 616 

TOTAL: 70,471 

राजÖथान म¤ छाýवृि° योजना 

422. डॉ. मÆना लाल रावत:   

³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार िविभÆन योजनाओ ंके तहत छाýविृ° ÿदान कर रही है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है;  

(ग) राजÖथान राºय म¤ ÿदान कì जा रही छाýविृ°यŌ का िजलावार और ®ेणीवार Êयौरा ³या है; 

(घ) ³या राजÖथान राºय म¤ कोई छाýविृ° लंिबत है या बंद कर दी गई है; और  

(ड.) यिद हां, तो तÂसंबंधी Êयौरा ³या है और बंद कì गई छाýविृ°यŌ को कब तक पुन: शłु िकए 

जाने का ÿÖताव है? 

उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक Æयाय 

और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी.एल. वमाª): 

(क) से (ग): राजÖथान राºय म¤ िविभÆन योजनाओ ंके अंतगªत सामािजक Æयाय और अिधकåरता 

िवभाग, िदÓयांगजन सशिĉकरण िवभाग, उ¸चतर िश±ा िवभाग तथा जनजातीय कायª मýंालय Ĭारा 

उपलÊध कराई जा रही छाýविृ°यŌ का Êयौरा सलंµन  िववरण  म¤ िदया गया है। 

(घ) और (ड.): संबंिधत योजनाओ ंके ÿावधानŌ के अनसुार छाýविृ° जारी कì जाती है। राजÖथान 

राºय म¤ सामािजक Æयाय और अिधकाåरता िवभाग कì कोई छाýविृ° योजना बंद नहé कì गई है।  
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िववरण  

i. सामािजक Æयाय और अिधकाåरता िवभाग   

ø.स.ं योजना/उप-योजना का नाम िपछले िव°ीय वषª 2023-24 के 

दौरान िविभÆन योजनाओ ंके तहत 

ÿदान कì गई छाýवृि° (Łपये करोड़ 

म¤) 

सभी 

राºय/सघं 

राºय ±ेý 

राजÖथान 

1. अनसुूिचत जाितयŌ और अÆय के िलए मैिůक-

पूवª छाýविृ° 

446.64 28.33 

2. अनसुूिचत जाितयŌ के िलए मैिůको°र छाýविृ° 5476.22 147.13 

3. अनसुूिचत जाितयŌ के िलए राÕůीय िवदेशी 

छाýविृ° 

88.57 िनिधयŌ का आवंटन 

राºयवार नहé िकया 

जाता है 

4. अनसुूिचत जाितयŌ के िलए उ¸च ®ेणी कì 

िश±ा 

83.84 िनिधयŌ का आवंटन 

राºयवार नहé िकया 

जाता है 
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5. अनसुूिचत जाितयŌ के िलए लि±त ±ेý म¤ उ¸च 

िवīालयŌ म¤ छाýŌ के िलए आवासीय िश±ा 

योजना (®ेķ) 

81.59 

 

12.86 

6. ओबीसी, ईबीसी और डीएनटी के िलए मैिůक-

पूवª छाýविृ° 

195.66 0.00 

7. ओबीसी, ईबीसी और डीएनटी के िलए 

मैिůको°र छाýविृ° 

988.45 0.00 

8. ओबीसी, ईबीसी और डीएनटी के िलए Öकूल म¤ 

उ¸च ®ेणी कì िश±ा 

6.73 0.03 

9. ओबीसी, ईबीसी और डीएनटी के िलए कॉलेज 

म¤ उ¸च ®ेणी कì िश±ा 

111.40 6.92 

 कुल 7479.10 195.27 

 

ii) िदÓयांगजन सशिĉकरण िवभाग 

िदÓयांगजन सशिĉकरण िवभाग 'िदÓयांगजनŌ के िलए छाýविृ°' नामक एक Óयापक योजना का 

िøयाÆवयन कर रहा है, िजसम¤ छह घटक जैसे मैिůक-पूवª (क±ा IX और X), मैिůको°र (क±ा XI 

से Öनातको°र िडúी और िडÈलोमा), उ¸च ®ेणी कì िश±ा (िश±ा म¤ उÂकृĶता के अिधसूिचत 

सÖंथानŌ म¤ Öनातक और Öनातको°र िडúी/िडÈलोमा), राÕůीय िवदेशी छाýविृ° (िवदेशी 

िवĵिवīालयŌ म¤ Öनातको°र िडúी/पीएचडी), िदÓयांगजनŌ के िलए राÕůीय फैलोिशप (भारतीय 

िवĵिवīालयŌ म¤ एमिफल और पीएचडी), िन:शुÐक कोिचंग (समूह क और ख पदŌ के िलए ÿितयोगी 
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परी±ाओ ंऔर तकनीकì एवं Óयावसाियक पाठ्यøमŌ म¤ ÿवेश हेत ुÿवेश परी±ाओ ंके िलए) शािमल 

ह§। इन योजनाओ ंके तहत वषª 2023-24 के दौरान राजÖथान राºय म¤ िदÓयांगजन सशिĉकरण 

िवभाग Ĭारा 3.51 करोड़ Łपये कì रािश जारी कì गई है। 

iii) उ¸चतर िश±ा िवभाग   

उ¸ चतर िश±ा िवभाग कॉलेज और िवĵिवīालय के छाýŌ के िलए छाýविृ° कì पीएम-यूएसपी योजना 

क¤ þीय ±ेý योजना (पीएम-यूएसपी-सीएसएसएस) को लागू कर रहा है। इन योजनाओ ंके अंतगªत वषª 

2023-24 के दौरान राजÖथान राºय म¤ उ¸चतर िश±ा िवभाग Ĭारा 16.04 करोड़ Łपये कì रािश 

जारी कì गई है। 

iv). जनजातीय कायª मýंालय    

जनजातीय कायª मýंालय राजÖथान राºय सिहत दशे भर म¤ अनुसूिचत जनजाित के छाýŌ को 

छाýविृ° उपलÊ ध कराने के िलए योजनाओ ंअथाªत अनुसूिचत जनजाित के छाýŌ के िलए मैिůक-

पूवª छाýविृ° (क±ा IX और X), अनसुूिचत जनजाित के छाýŌ के िलए मैिůको°र छाýविृ° (क±ा 

XI और उससे ऊपर कì क±ा), अनसुूिचत जनजाित के छाýŌ के िलए उ¸च िश±ा हेतु राÕůीय 

छाýविृ° (उ¸च ®ेणी), अनसुूिचत जनजाित के छाýŌ के िलए राÕůीय फैलोिशप (एनएफएसटी) और 

अनसुूिचत जनजाित के छाýŌ के िलए राÕůीय िवदेशी छाýविृ° का कायाªÆ वयन कर रहा है। 

 

नशामुिĉ कायªøम 

423. ®ी हनुमान बेनीवाल: 

³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क) मादक पदाथŎ कì मांग म¤ कमी लाने के िलए िवशेष łप से ³या कदम उठाए जा रहे ह§; 
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(ख) राजÖथान म¤ नशामिुĉ एवं पुनवाªस कायªøमŌ के िलए केÆþ एवं राºय सरकारŌ Ĭारा आवंिटत 

धनरािश का िकतना िहÖसा समुिचत łप से उपयोग िकया जा रहा है;  

(ग) ³या राजÖथान म¤ नशामुिĉ कायªøमŌ के िलए िनधाªåरत बजट का समिुचत łप से िवतरण 

िकया जा रहा है और ³या इसम¤ कोई अिनयिमतताए ंया ĂĶाचार हòआ है; 

(घ) ³या नशामिुĉ कायªøमŌ के लाभािथªयŌ को पनुवाªस ÿिøया म¤ कोई पयाªĮ सहायता िमल रही 

ह;ै और  

(ड.) राजÖथान सरकार Ĭारा मादक पदाथŎ कì लत के िवŁĦ कानूनŌ एवं नीितयŌ म¤ ³या 

सधुाराÂमक उपाय िकए गए ह§ और ³या इन नीितयŌ का ÿभावी łप से िøयाÆवयन िकया 

जा रहा है? 

उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक Æयाय 

और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी.एल.वमाª): 

(क): सामािजक Æयाय और अिधकाåरता िवभाग क¤ þ ÿायोिजत योजना űµस कì मांग म¤ कमी कì 

राÕůीय कायª योजना (एनएपीडीडीआर) का कायाªÆवयन कर रहा है। इस योजना के तहत कì गई 

गितिविधयŌ का Êयौरा संलµन  िववरण  म¤ िदया गया है। 

(ख) से (घ): िवभाग ने नशा मिुĉ एवं पुनवाªस कायªøमŌ के िलए űµस कì मांग म¤ कमी कì राÕůीय 

कायª योजना के तहत िव° वषª 2023-24 म¤ राजÖथान के अनदुान सहायता ÿाĮ संगठनŌ को 9.91 

करोड़ Łपये कì िव°ीय सहायता ÿदान कì है। राजÖथान सरकार ने यह सूिचत िकया है िक िव° 

वषª 2024-25 के बजट भाषण म¤ 10 िजलŌ म¤ नशा मिुĉ क¤ þŌ कì Öथापना के िलए 10 करोड़ Łपये 

का बजट रखा गया है। 

िवभाग कì िनिध गैर-सरकारी संगठनŌ को जारी कì जा रही है जो नशे कì लत वाले लोगŌ के िलए 17 

एकìकृत पुनवाªस क¤ þ (आईआरसीए), िकशोरŌ म¤ नशीली दवाओ ंके सवेन कì रोकथाम के िलए 4 

समुदाय आधाåरत सहकमê नेतृÂ व ÿयास (सीपीएलआई), 7 आउटरीच और űॉप इन स¤टर 
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(ओडीआईसी) और 7 िजला नशा मुिĉ क¤ þ (डीडीएसी) संचािलत कर रहे ह§। नशीली दवाओ ंका 

सेवन करने वालŌ को िन:शÐु क भोजन और आवास सिहत उपचार, पनुवाªस और परामशª सुिवधाए ं

िन:शÐु क ÿदान कì जाती ह§। इस िवभाग Ĭारा िकए गए सकाराÂमक िनरी±ण åरपोटª के अधीन गैर-

सरकारी संगठनŌ को िनिधयां जारी कì जाती है। जब भी इन क¤ þŌ के कायªचालन म¤ किमयां पाई जाती 

ह§, तो सधुाराÂमक कारªवाई कì जाती है। 

(ड.): राजÖथान सरकार से ÿाĮ जानकारी के अनुसार राºय म¤ संचािलत नशा मिुĉ केÆþŌ कì 

Öथापना, संचालन एवं िविनयमन के िलए राजÖथान Öवापक केÆþ िनयम 2020 को  अिधसूिचत 

िकया गया है। उĉ िनयम के िनयम 06 के अनुसार राजÖथान राºय म¤ िकसी भी नशा मुिĉ केÆþ को 

तब तक संचािलत करने कì अनमुित नहé दी जायेगी, जब तक िक संÖथान Ĭारा लाईस¤िसंग 

ÿािधकारी से लाईस¤स ÿाĮ न कर िलया गया हो। 

उĉ िनयम के अंतगªत, आज तक 86 गैर-सरकारी सगंठनŌ को लाइस¤स जारी िकए गए ह§। 

िववरण  

सामािजक Æयाय और अिधकाåरता िवभाग देश म¤ नशीली दवाओ ंकì मांग म¤ कमी लाने के िलए नोडल 

िवभाग है। नशीले पदाथŎ के सेवन का समाधान करने के िलए, यह िवभाग नशीली दवाओ ंकì मांग म¤ 

कमी लाने के िलए राÕůीय कायª योजना (एनएपीडीडीआर) का कायाªÆवयन कर रहा ह,ै जो एक क¤ þ 

ÿायोिजत योजना है िजसके तहत िनÌनिलिखत के िलए िव°ीय सहायता उपलÊध कराई जाती है: 

i. िनवारक िश±ा और जागłकता सजृन, ±मता िनमाªण, राºयŌ/संघ राºय ±ेýŌ Ĭारा नशीली दवाओ ं

कì मांग म¤ कमी लाने के िलए कायªøम हेत ुराºय सरकारŌ/संघ राºय ±ेýŌ के ÿशासन। 

ii 'नशे कì लत से úÖत लोगŌ के िलए एकìकृत पुनवाªस क¤ þŌ (आईआरसीए) के संचालन और 

रखरखाव के िलए गैर-सरकारी संगठनŌ/Öवैि¸छक संगठनŌ, िकशोरŌ म¤ नशीली दवाओ ंके सेवन कì 
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ÿारिंभक रोकथाम के िलए समदुाय आधाåरत सहकमê नेतÂृव ÿयास (सीपीएलआई), आउटरीच और 

űॉप इन स¤टर (ओडीआईसी) और िजला नशा मिुĉ क¤ þ (डीडीएसी)'; और 

iii Óयसन उपचार सिुवधाओ ं(एटीएफ) के िलए सरकारी अÖपताल। 

2. एनएपीडीडीआर योजना के अंतगªत िनÌनिलिखत िøयाकलाप शłु िकए गए ह§: 

i. वतªमान म¤, सामािजक Æयाय और अिधकाåरता िवभाग 350 आईआरसीए, 46 सीपीएलआई, 74 

ओडीआईसी, 124 डीडीएसी और 125 एटीएफ को िव°ीय सहायता ÿदान कर रहा है। इन सभी 

सिुवधाओ ंको जłरतमंद लोगŌ को आसानी से उपलÊध कराने के िलए िजयो-टैग िकया गया है। 

ii. सामािजक Æयाय और अिधकाåरता िवभाग Ĭारा नशा मुिĉ के िलए एक टोल-Āì हेÐपलाइन, 

'14446' का संचालन िकया जा रहा ह,ै तािक उनकì हेÐपलाइन के माÅयम से मदद मांगने वाल े

ÓयिĉयŌ को ÿाथिमक परामशª और तÂकाल रेफरल सेवाए ंÿदान कì जा सक¤ । हÐेपलाइन नंबर पर 

अब तक 4 लाख से अिधक कॉल¤ ÿाĮ हòई ह§। 

iii. सामािजक Æयाय और अिधकाåरता िवभाग Ĭारा 15 अगÖत, 2020 को नशा मĉु भारत अिभयान 

(एनएमबीए) िचिÆहत िकए गए 272 सबसे संवेदनशील िजलŌ म¤ शłु िकया गया था और अब इसका 

िवÖतार देश के सभी िजलŌ म¤ िकया गया है। नशा मुĉ भारत अिभयान का उĥेÔय आम जनता तक 

संपकª  बनाना और उ¸च िश±ण सÖंथानŌ, िवĵिवīालय पåरसरŌ और ÖकूलŌ पर फोकस करते हòए 

नशीले पदाथŎ के सेवन के बारे म¤ जागłकता फैलाना है। 

iv. अब तक, एनएमबीए के तहत शुł िकए गए िविभÆन िøयाकलापŌ के माÅयम से 14.07 करोड़ से 

अिधक लोगŌ को नशीली दवाओ ंके सेवन के बार ेम¤ जागłक िकया गया है, िजसम¤ 4.90 करोड़ स े

अिधक युवा और 2.93 करोड़ से अिधक मिहलाए ँ शािमल ह§। 4.12 लाख से अिधक शै±िणक 

सÖंथानŌ कì भागीदारी ने इस बात का सुिनĲय िकया है िक अिभयान का संदेश देश के ब¸चŌ और 

यवुाओ ंतक पहòचेँ। 
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v. एनएमबीए को समथªन देने और जन जागłकता िøयाकलापŌ को आयोिजत करने के िलए आटª 

ऑफ़ िलिवंग, āĺाकुमारीज़, संत िनरकंारी िमशन, इÖकॉन, ®ी राम चंþ िमशन और अिखल िवĵ 

गायýी पåरवार जैसे आÅयािÂमक संगठनŌ के साथ समझौता ²ापन पर हÖता±र िकए गए ह§। 

vi. अिभयान के आिधकाåरक सोशल मीिडया अकाउंट ट्िवटर, फेसबकु और इÖंटाúाम के जåरए भी 

जागłकता फैलाई जा रही है।  

vii. एनएमबीए वेबसाइट (http://nmba.dosje.gov.in) अिभयान के बारे म¤ उपयोगकताª/Ó यूवर को 

एक ऑनलाइन चचाª मंच, एनएमबीए डैशबोडª, ई-ÿित²ा के बारे म¤ िवÖतृत जानकारी और सूचना 

ÿदान करती है।  

viii. 12 अगÖत, 2024 को एनएमबीए पर एक सामूिहक ÿित²ा/शपथ ली गई थी और 2 लाख से 

अिधक संÖथानŌ के कुल लगभग 3 करोड़ से अिधक लोगŌ ने राÕůÓयापी ÿित²ा म¤ भाग िलया था। 

 

INITIATIVES TO ENCOURAGE STARTUPS 

424.  SHRI DHAIRYASHEEL RAJSINH MOHITE- PATIL: 

DR. AMOL RAMSING KOLHE: 

SHRI BHASKAR MURLIDHAR BHAGARE: 

SHRI SANJAY DINA PATIL: 

SHRIMATI SUPRIYA SULE: 

SHRI BAJRANG MANOHAR SONWANE: 

SHRI AMAR SHARADRAO KALE: 

SHRI NILESH DNYANDEV LANKE: 

PROF. VARSHA EKNATH GAIKWAD: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 
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(a)  whether the Government has undertaken specific initiatives to encourage 

startups founded by Indian abroad to return to India, if so, the details of 

these initiatives and their outcomes; 

(b)  the details of the challenges faced by Startups returning to India such as 

regulatory hurdles, tax structures, or funding gaps and the details of steps 

taken by the Government to address these challenges; 

(c)  the estimated number of startups and entrepreneurs who have relocated 

to India especially in Maharashtra during the last five years and the current 

year; 

(d)  the details of sectors in which these startups are primarily engaged;  

(e)  whether the investment has been brought into the country by startups that 

have returned to India during the last five years and the current year; 

(f)  the extent to which their return has contributed to India's startup 

ecosystem and overall economy; and 

(g)  the other steps taken by the Government to make India a more attractive 

destination for startups, compared to other startup hubs globally? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) and (b): Conduciveness of doing business, ability to attract funding, and 

other business specific factors play important role for startups to 

domicile in their home country. Since the launch of the Startup India 

initiative in 2016, the Government has taken various measures to 
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enhance ease of doing business, raising capital, and reducing 

compliance burden to simplify the regulatory environment and create a 

conducive business environment. 

Specifically for re-domiciling (reverse flipping) of emerging companies, 

such measures include recent announcement of abolishment of the 

Angel Tax for all classes of investors. The Government has also 

introduced harmonization of long- term capital gains (LTCG) tax across 

various securities, to simplify the tax regime. 

Further, amendment has been made in Rule 25A of the Companies 

(Compromises, Arrangements and Amalgamations) Rules, 2016, to 

simplify the in-bound cross- border merger process and make the 

process of merger of a holding company incorporated outside the country 

with its wholly owned Indian subsidiary faster. 

Also, with respect to onshoring (bringing back) of Indian startups, the 

Government has notified the International Financial Services Centres 

Authority (IFSCA) to develop and regulate financial services, financial 

institutions and financial products in the International Financial Services 

Centre (IFSC). The GIFT IFSC has been developed as a distinct 

international financial jurisdiction within the country to onshore the 

offshore international financial services business and act as a gateway 

for global capital inflows into and out of the country. Through such 

measures, the IFSCA is actively engaged in promoting onshoring of 
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Indian innovation i.e., re- domiciling Indian startups currently domiciled 

abroad to the GIFT City. 

The Ministry of Corporate Affairs has undertaken specific measures for 

startups to start and do business in the country. A list of such specific key 

reforms undertaken is given in the enclosed Statement. 

(c) to (f):  The Government, with an intent to build a strong ecosystem for nurturing 

innovation, startups and encouraging private investments in startup 

ecosystem of the country launched Startup India initiative on 16th 

January 2016. As per eligibility conditions prescribed under G.S.R. 

notification 127 (E) dated 19th February 2019, entities are recognized as 

‘startups’ under the Startup India initiative by the Department for 

Promotion of Industry and Internal Trade (DPIIT). 

As on 31st December 2024, 1,57,706 entities have been recognised as 

startups across more than 55 industries by the Department for Promotion 

of Industry and Internal Trade (DPIIT). Of these, more than 1.3 lakh 

entities have been recognised as startups in the last five years viz. 2020, 

2021, 2022, 2023, and 2024. Specifically for the State of Maharashtra, 

22,837 entities have been recognised as startups in the last five years 

viz. 2020, 2021, 2022, 2023, and 2024. 

Specifically, information with respect to number of startups and 

entrepreneurs who have relocated to India and investments brought in by 

these startups is not centrally maintained by the Government. 
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(g):   Under Startup India initiative, the Government constantly undertakes 

various efforts for the development and growth of startup ecosystem 

across sectors. The flagship Schemes namely, Fund of Funds for 

Startups (FFS), Startup India Seed Fund Scheme (SISFS) and Credit 

Guarantee Scheme for Startups (CGSS) support startups at various 

stages of their business cycle. The Government also implements periodic 

exercises and programs including States’ Startup Ranking, National 

Startup Awards, and Innovation Week which play an important role in the 

holistic development of the startup ecosystem. Government also 

encourages and support ecosystem led initiatives as Startup Mahakumbh 

which serve as a vibrant platform for stakeholders to network and 

collaborate. Initiatives to improve market access and enable public 

procurement support startups in growing and scaling up their businesses 

have also been undertaken. Digital platforms such as the Startup India 

portal and BHASKAR enable easy access to resources and startup 

ecosystem collaboration. These measures are complemented by 

regulatory reforms and other ecosystem development events and 

programs. Such measures are increasing the attractiveness of India as a 

destination for startups. 
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STATEMENT 

List of key reforms undertaken by the Ministry of Corporate Affairs:  

i. Differential voting Rights (DVRs): Startups being private limited companies 

are free to issue equity shares with DVRs to raise capital without any 

restrictions contained in rule 4 of Companies (Share Capital and Debentures) 

Rules, 2014 as Private limited companies are exempted from application of 

section 43 and 47 of the Companies Act, 2013 (vide notification no. 464(E) 

dated 05.06.2015.  

ii. Deposits: Companies may ordinarily accept or renew any deposits from its 

members not exceeding 35% of the paid-up share capital, free reserves and 

securities premium account of the company. But a startup may accept 

deposits without any limit from its members for the period of ten years from 

the date of incorporation (Second proviso to sub-rule (3) of rule 3 of 

Companies (Acceptance of Deposits) Rules, 2014.  

iii. Convertible Note: Startups can receive an amount of Rs 25 lakh or more by 

way of a convertible note (convertible into equity shares or repayable within 

a period not exceeding ten years from the date of issue) in a single tranche, 

from a person, and such transactions are not considered deposit under 

Deposit Rules. (Rule 2(1)(c)(xvii) of the Companies (Acceptance of Deposits) 

Rules, 2014). 
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iv. Sweat Equity: Unlisted companies may issue sweat equity shares to the 

extent of 25% of the paid up capital at any time, with other restrictions. But a 

startup company may issue sweat equity shares not exceeding 50% of the 

paid up capital upto ten years from the date of its incorporation or registration 

(Second Proviso to sub-rule(4) of rule 8 of Companies (Share Capital and 

Debenture) Rules, 2014).  

v. Employees’ Stock Options (ESOPs): In general, Employee Stock Options 

(ESOPs) are not given to the employee who is a promoter or a person 

belonging to the promoter group and a director who either himself or through 

his relative or through anybody corporate, directly or indirectly, holds more 

than 10% of the equity of the company. But in case of a startup such condition 

shall not apply upto ten years from the date of incorporation (Rule12(1)(c) of 

Companies (Share Capital and Debenture) Rules, 2014).  

vi. Cash Flow Statement: A private company which is a startup/small 

companies are not required to include cash flow statement with financial 

statements which otherwise is a mandatory requirement under section 2(40) 

of Companies Act, 2013.  

vii. Signing of annual return: In case of startup companies/small companies, 

the annual return shall be signed by the company secretary or where there is 

no company secretary, by the director of the company. (Notification no. 

583(E) dated 13.06.2017).  
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viii. Number of Board Meetings: Under Companies Act, 2013, Board of 

Directors of a company are required to meet at least once in 120 days, 4 

board meetings in a year. However, in case of startup companies/small 

companies one board meeting in each half of a calendar year with a gap 

between two meetings of not less than 90 days is sufficient to comply with 

the requirement of section 173(5) of the Companies Act. (Notification no. 

583(E) dated 13.06.2017). 

 

जीएलओएफ शमन पåरयोजना 

425. ®ी रामवीर िसहं िबधूड़ी:     

³या गृह मýंी यह बताने कì कृपा कर¤गे िकः 

(क) µलेिशयल लेक आउटबÖटª फÐड (जीएलओएफ) शमन पåरयोजना कì मु́ य िवशेषताए ंऔर 

उĥेÔय ³या ह§; और 

(ख) उĉ पåरयोजना के कायाªÆवयन के िलए िकतनी धनरािश आवंिटत कì गई है? 

गृह मýंालय म¤ राºय मýंी (®ी िनÂयानदं राय): 

(क) और (ख): क¤ þ सरकार ने 150.00 करोड़ Łपये के िव°ीय पåरÓयय के साथ राÕůीय िहमनद 

झील िवÖफोट बाढ़ (जीएलओएफ) जोिखम शमन पåरयोजना (एनजीआरएमपी) के चार राºयŌ 

अथाªत् अŁणाचल ÿदेश, िहमाचल ÿदेश, िसि³कम और उ°राखंड म¤ कायाªÆवयन के िलए मंजूरी दे 

दी है। राÕůीय आपदा शमन िनिध (एनडीएमएफ) से क¤ þीय िहÖसा 135.00 करोड़ Łपये है जबिक 

राºयŌ को अपने संसाधनŌ से 15.00 करोड़ Łपये का योगदान देना है। पåरयोजना पåरÓयय, क¤ þीय 

िहÖसेदारी और राºय िहÖसेदारी का राºय-वार िववरण िनÌनिलिखत है: 
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(करोड़ Łपये म¤) 

राºय कुल पåरयोजना पåरÓयय एनडीएमएफ से Öवीकृत 

क¤ þीय िहÖसा 

राºय कì 

िहÖसेदारी 

अŁणाचल ÿदेश  45.00 40.50 4.50 

उ°राखंड 30.00 27.00 3.00 

िसि³कम 40.00 36.00 4.00 

िहमाचल ÿदेश 35.00 31.50 3.50 

कुल 150.00 135.00 15.00 

 

पåरयोजना के तहत अŁणाचल ÿदेश और िसि³कम राºय सरकारŌ को øमशः 1.83 करोड़ Łपये 

और 8.35 करोड़ Łपये कì पहली िकÖत िदनांक 17.10.2024 को जारी कì गई है। 

एनजीआरएमपी का उĥेÔय िहमनद झील िवÖफोट बाढ़ से जड़ेु जोिखमŌ को, खासकर उन ±ेýŌ म¤ 

जो ऐसी ÿाकृितक आपदाओ ंके िलए अितसंवेदनशील ह§, कम करना है। एनजीआरएमपी के उĥेÔयŌ 

म¤ शािमल ह§:- 

(क) जीएलओएफ और इसी तरह कì घटनाओ ंके कारण जीवन कì हािन को रोकना और आिथªक 

नुकसान और महÂवपूणª अवसंरचना ढांचे के नकुसान को कम करना। 

(ख) अंितम मील कनेि³टिवटी के आधार पर ÿारिंभक चेतावनी और िनगरानी ±मताओ ंको मजबूत 

करना। 

(ग) Öथानीय Öतर के सÖंथानŌ और समुदायŌ को सुŀढ़ करते हòए, Öथानीय Öतर पर जीएलओएफ 

जोिखम म¤ कमी और शमन म¤ वै²ािनक और तकनीकì ±मताओ ंको मजबूत करना । 

(घ) जीएलओएफ जोिखम को कम करने और शमन हेत ुÖवदेशी ²ान और व²ैािनक किटंग-एज 

शमन उपायŌ का उपयोग । 
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एनजीआरएमपी पåरयोजना म¤ चार घटक ह§: 

घटक I: जीएलओएफ जोिखम और जोिखम मूÐयांकन (मानकìकृत मÐूयांकन पĦित और एक झील 

सूची  तैयार करना) 

घटक II:  जीएलओएफ िनगरानी और ÿारिंभक चेतावनी ÿणाली (åरमोट स¤िसंग डेटा, िनगरानी, 

चेतावनी/ÿसार के िलए सामदुाियक भागीदारी सिहत) 

घटक III: जीएलओएफ शमन उपाय (तकनीकì िवशेष²ता और सामदुाियक भागीदारी को शािमल 

कर साइट-िविशĶ हÖत±ेप) 

घटक IV: जागłकता सजृन और ±मता िनमाªण (कई ÖतरŌ पर िहतधारकŌ को शािमल करते हòए) 

 

िदÓ यांगजनŌ के सशिĉकरण के िलए पहल  

426. ®ी दामोदर अúवाल: 

®ी अनुराग िसहं ठाकुर : 

®ी मनोज ितवारी :  

®ी ÿवीण पटेल : 

®ी अनूप सजंय धोýे : 

®ी िवजय बघेल : 

®ी पी.पी.चौधरी : 

®ीमती कृित देवी देबबमªन : 

डॉ. िनिशकाÆ त दुबे : 

®ीमती अपरािजता सारगंी : 

®ी सुरशे कुमार कÔ यप : 
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सु®ी कंगना रनौत : 

®ी काली चरण िसहं: 

®ीमती िÖमता उदय वाघ : 

®ी चÆ þ ÿकाश जोशी : 

 ³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः  

(क)  संपूणª भारत म¤ िदÓ यांगजनŌ को सश³ त बनाने के िलए शुł कì गई 16 पहलŌ, िजनका उĥेÔ य 

िवकलांग Ó यिĉयŌ के िलए पहòंच और समान अवसर सुिनिĲत करना ह,ै के बारे म¤ सदूुर या वंिचत 

±ेýŌ म¤ िदÓ यांगजनŌ को सूिचत िकया जाना सिुनिĲत करने के िलए उठाए गए कदमŌ का Ê यौरा ³ या 

ह,ै साथ ही लाभािथªयŌ कì सं´ या िकतनी है;  

(ख)  देश म¤, िवशेष łप से जलगांव लोक सभा संसदीय िनवाªचन ±ेý जैसे úामीण और अधª-शहरी 

±ेýŌ म¤ िवकलांग Ó यिĉयŌ के िलए एक समावेशी वातावरण बनाने के िलए िनजी ±ेý और गैर-सरकारी 

संगठनŌ को शािमल करने के िलए उठाए गए कदमŌ का Ê यौरा ³ या है;  

(ग) िदÓ यांगजनŌ के जीवन पर इस सशिĉकरण और समावेशन के पड़ने वाले दीघªकािलक ÿभाव 

कì जांच करने वाले उपायŌ का Ê यौरा ³ या है; 

(घ) ³ या िदÓ यांगजनŌ पर इन पहलŌ के ÿभाव का मÐू यांकन करने के िलए कोई िनगरानी तंý 

Ö थािपत िकया गया है और यिद हां, तो िचिĹत कì गई किमयŌ को दूर करने के िलए ³ या कदम उठाए 

गए ह§; और 

(ङ) ³ या िदÓ यांगजनŌ कì इन पहलŌ तक पहòंच को सगुम बनाने के िलए कोई समिपªत हेÐ पलाइन 

या सहायता क¤ þ Ö थािपत िकए गए ह§, यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है और सहायता ÿाÈ त करने 

वाले Ó यिĉयŌ कì सं´ या ³ या है?  



04.02.2025  933 

 
उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक Æयाय 

और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी.एल. वमाª): 

(क):  सामािजक Æयाय और अिधकाåरता मýंालय के अधीन िदÓयांगजन सशिĉकरण िवभाग ने पूर े

भारत म¤ िदÓयांगजनŌ को सशĉ बनाने के िलए 16 अभूतपूवª पहलŌ कì शŁुआत के साथ अंतरराÕůीय 

िदÓयांगजन िदवस 2024 को िचिĹत िकया। इन पहलŌ के माÅयम से, इस िवभाग का लàय ÿÂयेक 

िदÓयांगजन के िलए समान अवसर, पहòंच और सशिĉकरण सिुनिĲत करना है। शłु कì गई पहलŌ कì 

सूची का Êयौरा संलµन  िववरण  म¤ म¤ िदया गया  है। 

िÿंट, इल³ेůॉिनक, िडिजटल और सोशल मीिडया ÈलेटफामŎ के माÅयम से Óयापक जागłकता कì 

गई है तािक दूरदराज या कम सेवा वाले ±ेýŌ सिहत पूर ेभारत म¤ िदÓयांगजनŌ को इन पहलŌ के बारे म¤ 

सूिचत करना सिुनिĲत िकया जा सके। 

(ख): आरपीडÊÐयूडी अिधिनयम 2016 के अÅयाय IX म¤ गैर सरकारी संगठनŌ आिद जसैे सÖंथानŌ 

के पंजीकरण का ÿावधान है जो िदÓयांगजनŌ के सशिĉकरण के िलए काम कर रहे ह§। इसम¤ आगे कहा 

गया है िक उपयुĉ सरकार अपनी आिथªक ±मता और िवकास कì सीमाओ ंके अदंर, पंजीकृत संÖथानŌ 

को सेवाए ंÿदान करने और उĉ अिधिनयम के ÿावधानŌ के अनसुरण म¤, जलगांव लोकसभा िनवाªचन 

±ेý जैसे úामीण और अधª-शहरी ±ेýŌ सिहत देश भर म¤ इन योजनाओ ंऔर कायªøमŌ को लागू करने 

के िलए िव°ीय सहायता ÿदान कर¤। 

जलगांव लोक सभा िनवाªचन ±ेý सिहत देश म¤ िदÓयांगजनŌ के िलए समावेशी वातावरण बनाने 

के िलए अिधकांश पहल¤ िनजी ±ेý और गैर-सरकारी संगठनŌ के सहयोग से शłु कì गई ह§। ऐसी पहलŌ 

म¤ िदÓयांगजनŌ के ÿयोग के िलए बेहतर सहायक यंýŌ और उपकरणŌ कì शुŁआत करना, िदÓयांगजनŌ 

के िलए रोजगार के अवसर बढ़ाने के िलए िनजी कंपिनयŌ के साथ समझौता ²ापन करना, पहòंच और 

सगुÌय अिधगम सामúी आिद म¤ विृĦ करने के िलए कोड साझा करना शािमल है।  

(ग) और (घ): ये 16 पहल¤ ÿÂयेक िदÓयांगजन के िलए समान अवसर, पहòंच और सशिĉकरण सिुनिĲत 

करने तथा देश म¤ िदÓयांगजनŌ के िलए एक समावेशी वातावरण बनाने के िलए शłु कì गई ह§। 
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िदÓयांगजनŌ के सशिĉकरण कì िदशा म¤ समú सधुार के िलए िवभाग Ĭारा ÖटेकहोÐडरŌ के साथ 

आविधक समी±ा और िनयिमत अनुवतê कारªवाई (फोलो-अप) कì जाती है।  

पहचान कì गई किमयŌ को दूर करने के िलए, िवभाग िनगरानी तýं को मजबूत करने के साथ-

साथ स´त नीित कायाªÆवयन और ÿवतªन पर क¤ िþत है।  

(ङ): जी हां। िवभाग ने जनवरी 2024 म¤ शॉटª कोड-14456 पर राÕůीय िदÓयांगता सूचना हेÐपलाइन 

सेवा (एनडीआईएचएस) शłु कì। यह हेÐपलाइन एक इंटरएि³टव वॉयस åरÖपांस िसÖटम 

(आईवीआरएस) के माÅयम से अúेंजी और िहंदी म¤, चौबीसŌ घंटे टेलीफोन सहायता ÿदान करती ह ै

और कायª-समय के दौरान कॉल अट¤ड¤ट कì सहायता ÿदान करती है। 

एनडीआईएचएस िदÓ यांगजनŌ के िलए सहायक यýंŌ और सहायक उपकरणŌ, िविशĶ 

िदÓयांगता आईडी (यूडीआईडी) सेवाओ,ं शैि±क और आिथªक सशिĉकरण कायªøमŌ, सरकारी 

योजनाओ ंके तहत लाभ, और åरयायत¤ आिद के बारे म¤ जानकारी ÿदान करता है। इस हेÐपलाइन 

के माÅयम से अब तक लगभग 65,000 ÓयिĉयŌ कì सहायता कì गई है। 

िववरण  

3 िदसबंर, 2024 को शłु कì गई पहलŌ कì सूची  

1. सुगÌय भारत अिभयान: िनिमªत वातावरण के िलए सगुÌयता लेखा परी±कŌ कì 

सूचीबĦता हेतु एक ऑनलाइन È लेटफोमª कì शुŁआत कì गई, जो समावेशी अवसंरचना 

के िनमाªण के िलए सरकार कì ÿितबĦता को दशाªता है। 

2. सुगÌय भारत याýा: एसोिसएशन फॉर पसªÆ स िवद िडसेिबिलटीज़ के साथ साझेदारी म¤ 

एक अनूठी पहल, जहां िदÓयांगजन एआई-स±म "यस टू ए³सेस" ऐप का उपयोग करके 

सावªजिनक ÖथानŌ कì पहòंच का आकलन कर¤गे। 

3. पथवेज टू ए³ सेस – पाटª 3 सार-सúंह: इस ®ृंखला कì तीसरी िकÖत म¤ िदÓ यांगजनŌ 

के िलए रोजगार, िव°ीय सेवाओ ंऔर ÖवाÖÃय दखेभाल के ÿमुख सरकारी दÖतावेजŌ 
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पर ÿकाश डाला गया है, जो उÆह¤ संसाधनŌ के बारे म¤ जानने और उन तक पहòंचने म¤ 

सशĉ बनाते ह§। 

4. उ¸च शिĉ (हाई-पॉवर) वाले चÔमे: सीएसआईआर-सीएसआईओ Ĭारा बनाए गए ये 

चÔमे कम ŀिĶ वाले ÓयिĉयŌ के िलए ह§, जो बहेतर ऑिÈटकल ÖपĶता ÿदान करते ह§ और 

जीवन कì गणुव°ा म¤ सधुार लाते ह§। 

5. िदÓयाशा ई-कॉफì टेबल बुक: यह एिलÌको कì ई-बुक है, जो उसकì 50 वषª कì याýा के 

Ö मरण म¤ शłु कì गई है, यह िदÓयांगजनŌ को सहायक यýं और सहायक उपकरण ÿदान 

करने म¤ ÿेरक कहािनयŌ और उपलिÊधयŌ को दशाªती है। 

6. कदम घुटने का जोड़ (नी जाइÆ ट): आईआईटी मþास और एसबीएमटी Ĭारा बनाया गया 

एक Öवदेशी नवाचार, जो बढ़ी हòई गितशीलता और िटकाऊपन (डयूरिबिलटी) ÿदान 

करता है, िजसे सहायक ÿौīोिगकì म¤ एक बड़ी उपलिÊध के łप म¤ लॉÆच िकया गया। 

7. जागłकता सृजन और ÿचार पोटªल: पारदिशªता और द±ता बढ़ाने के िलए जागłकता 

सजृन और ÿचार योजना के अंतगªत िनबाªध आवेदन के िलए एक िडिजटल Èलेटफॉमª का 

उĤाटन िकया गया। 

8. सुगÌ य कहानी पुÖतक¤ : एनआईईपीवीडी और एनबीटी के सहयोग स,े समावेशी िश±ा को 

बढ़ावा देने के िलए āेल, ऑिडयो और बड़े िÿंट ÿाłपŌ म¤ 21 सगुÌ य पÖुतकŌ का िवमोचन 

िकया गया। 

9. मानक भारती āेल कोड: यूिनकोड मानकŌ के साथ, सामंजÖ य और सुसंगतता सिुनिĲत 

करने के िलए 13 भारतीय भाषाओ ंम¤ मानकìकृत āेल िलिपयŌ का मसौदा सावªजिनक 

परामशª के िलए ÿÖतुत िकया गया। 

10. āेल पुÖतक पोटªल: समावेशी िश±ा को बढ़ावा देने के िलए āेल पÖुतक¤  बनाने हेत ुएक 

ऑनलाइन सबिमशन पोटªल का अनावरण िकया गया। 
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11. इंफोिसस बीपीएम के साथ समझौता ²ापन: यह पीएम द± पोटªल के िदÓयांगजन 

रोजगार सेतु पहल के माÅयम से िदÓयांगजनŌ के िलए रोजगार के अवसर बढ़ाने के िलए 

एक महÂवपूणª साझेदारी है। 

12. रोजगार कौशल पुÖतक: 11 भारतीय भाषाओ ंम¤ जारी कì गई यह पÖुतक िदÓयांगजनŌ 

के िलए िश±ा और रोजगार के बीच कì किमयŌ को दूर करती है तथा आिथªक Öवतंýता 

को बढ़ावा देती है। 

13. इंफोिसस िÖÿÆ गबोडª कौशल कायªøम: इंफोिसस िÖÿÆ गबोडª ने यूिनकì के सहयोग स,े 

भारत भर म¤ बिधर िश±ािथªयŌ को िविभÆन ±ेýŌ म¤ कौशल िवकिसत करने और िवपणन 

योµय ±मताए ंहािसल करने म¤ मदद करने के िलए पाठ्यøम ÿदान िकया है।  

14. ®वण बािधत ÓयिĉयŌ के िलए गूगल ए³सट¤शन: साइनअप मीिडया और यूिनकì ने 

मनोरंजन और अÆय वीिडयो सामúी तक पहòंच के िलए, भारत म¤ बिधर समुदाय के िलए 

मनोरंजन, सूचना और शैि±क मीिडया म¤ सांकेितक भाषा संचार कì मजबूती, िवĵसनीय, 

सगुÌ य ąोत ÿदान करने के िलए साझेदारी कì है। 

15. ई-सािनÅय पोटªल: टाटा पावर कÌयिुनटी डेवलपम¤ट ůÖट और एनआईईपीआईडी, 

िसकंदराबाद ने टाटा ई-सािनÅय Æयूरो-डायविसªटी Èलेटफॉमª को एक िवशेष ऑनलाइन 

और ऑफलाइन (िडिजटल) सेवा के łप म¤ तैयार िकया है, जो Æयूरो-डायविसªटी कì 

िÖथित वाले ÓयिĉयŌ, िवशेष łप से ऑिटºम से ÿभािवत लोगŌ कì सहायता के िलए 

िडज़ाइन िकया गया है।  

16. एनआईईपीआईडी, िसकंदराबाद Ĭारा कंÈयूटर आधाåरत भारतीय बुिĦ परी±ण: 

एनआईईपीआईडी न ेअपनी सांÖकृितक ÿासंिगकता और संवेदनशीलता को ÿमुखता देते 

हòए एक Öवदेशी भारतीय बुिĦ परी±ण तैयार िकया है। भारत के िविभÆन िहÖसŌ स े4,070 

ब¸चŌ से ÿाĮ डेटा यह सुिनिĲत करता है िक यह परी±ण भारतीय आबादी का सटीक 

łप से ÿितिनिधÂव करता है। 
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IMPACT OF FREE TRADE AGREEMENTS ON DOMESTIC INDUSTRIES 

427. SHRI SAPTAGIRI SANKAR ULAKA:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a) whether the Government has assessed the impact of Free Trade 

Agreements (FTAs) on domestic industries, particularly Small and Medium 

Enterprises (SMEs), since 2020, if so, the details thereof; 

(b) the details of challenges identified under these FTAs and the details of 

measures taken by the Government to address them or concerns arising from 

the FTA for these sector; 

(c) the details of current status of studies evaluating the economic impact of 

FTAs between India with the European Union (EU) and United Kingdom (UK) 

and key developments in the ongoing negotiations; 

(d) whether the Government have any proposals to include provisions for 

the ease of mobility for Indian professionals as part of the FTA; 

(e) if so, the details of specific steps/measures taken by the Government are 

being considered to facilitate the movement of Indian professionals, including 

visa provisions, recognition of qualifications, and other related aspects; and 

(f) whether a mechanism exists to monitor the long-term effects of FTAs 

on employment and industry growth and if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) to (f):  The assessment of impact of Free Trade Agreements (FTAs) is a 

continuous process. A Joint Study Group (JSG) is normally set up to study the 

feasibility of the proposed FTAs, including their impact on the domestic industry, 

especially small and medium enterprises. Stakeholders including industry 

representatives, Apex Chambers of Commerce and Industry, Industry 

Associations as well as the Administrative Ministries and Departments are 

consulted from time to time. In order to protect the interests of the domestic 

industry, including small and medium enterprises, FTAs provide for maintaining 

sensitive, negative or exclusion lists of items on which limited or no tariff 

concessions are granted. In addition, in case of surge in imports and injury to 

the domestic industry, a country is allowed to take recourse to trade remedial 

measures such as anti-dumping and safeguards on imports within the period as 

mutually agreed to by the parties under the FTAs.   

 Comprehensive studies have been conducted to evaluate the economic 

impact of India - the European Union (EU) Free Trade Agreement (FTA) and 

India - the United Kingdom (UK) FTA. EXIM Bank assessed the India-EU FTA’s 

effects on production, exports, imports, and employment, while an ex-ante study 

for the India-UK FTA was undertaken in collaboration with other institutions. The 

negotiating positions for both agreements have been shaped through extensive 
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consultations with stakeholders, ensuring a strategic approach. Negotiations are 

progressing with a focus on key areas of mutual interest to achieve a balanced 

and beneficial trade deal. 

 In the Free Trade Agreements (FTAs), Government has pursued best 

terms of treatment in respect of market access and national treatment for its 

service providers who supply services through movement across the border. In 

addition, the Government has taken steps for facilitation of movement of service 

providers through ease of temporary entry, grant of visas and recognition for 

Indian professionals through separate provisions on Entry and Temporary Stay 

of Natural Persons; and on Professional Services as part of the Trade in Services 

Chapter and its Statements in the FTAs.  

 The FTA Monitoring Committee under the Department of Commerce 

(DoC) oversees the impact of FTAs through regular industry feedback on 

employment and industrial growth. This helps address import-related issues 

such as rule violations and unfair trade practices, as well as export challenges 

like FTA underutilization and non-trade barriers. Additionally, the DoC conducts 

FTA assessment studies as needed for review and to guide future negotiations. 

By raising awareness and proactively addressing the concerns, the committee 

supports industry leverage FTAs for growth and job creation. 

 

SAHAKAR MITRA INTERNSHIP SCHEME OF NCDC 

428.   SHRI DULU MAHATO: 

Will the Minister of COOPERATION be pleased to state:  
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(a) the primary objective of the Sahakar Mitra Internship Scheme launched by 

the NCDC; 

(b) the eligibility and selection criteria followed for interns under the Sahakar 

Mitra Internship Scheme in which are interns selected;  

(c) the manner in which the Sahakar Mitra Internship Scheme contributes to the 

development of the cooperative sector in the country; 

(d) the key focus areas of the Sahakar Mitra Internship Scheme, particularly in 

agriculture and rural development; and 

(e) the manner in which the Sahakar Mitra Internship Scheme supports socio-

economic development in the country? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 

(SHRI AMIT SHAH): 

(a): National Cooperative Development Corporation (NCDC), a statutory 

corporation under the administrative control of Ministry of Cooperation, launched 

Sahakar Mitra Internship Scheme. The objective of the Scheme are as under:- 

(i) to provide a deep immersion opportunity to professional graduates on the 

role, contribution and impact of NCDC and also cooperatives.  

(ii) to enable the professional graduates, learn the context and practical 

working of NCDC and cooperatives.  

(iii) to orient professional graduates to the cooperative business model and 

engage themselves in start-up cooperatives.  

(iv) to enable professional graduates take up leadership and/or entrepreneur 

roles in FPO organized under Cooperative Acts.  
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(v) to assist needy cooperatives in preparation of business plans, projects 

plans and projects. 

(b): Individuals holding a professional qualification, such as a Bachelor's degree 

in Agri, Dairy, Animal Husbandry, Veterinary Sciences, Fisheries, Horticulture, 

Textiles, Handloom, or IT, are eligible for the Sahakar Mitra Internship Scheme. 

In addition, those pursuing or completing an MBA in Agri Business, Cooperative 

Management, M.Com, MCA, Finance, International Trade, Forestry, Rural 

Development, or Project Management can also apply. Candidates with Inter ICAI 

or Inter ICWA qualifications are considered as well. All applicants must have 

their qualifications duly recommended by the Head of the Department from 

UGC/AICTE/ICAR recognized Universities or Institutions. The selection process 

for interns under the scheme is based on their bio-data, along with the 

recommendation of the sponsoring institutions. 

(c): The Sahakar Mitra Internship Scheme contributes significantly to the 

development of the cooperative sector in the country in several ways. It helps 

promote and enable young professional graduates to take on leadership and 

entrepreneurial roles within Farmer Producer Organizations (FPOs) organized 

under the Cooperative Act. The scheme also orients these graduates to the 

cooperative business model, encouraging them to engage in the establishment 

of start-up cooperatives. Additionally, the scheme provides valuable assistance 

to cooperatives in need by helping them prepare business plans and projects, 

thereby strengthening their operational capacities and fostering growth within the 

sector. 
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(d): Under the Sahakar Mitra Scheme on Internship Program (SIP), NCDC offers 

internship opportunities to students of professional courses to gain learning 

experience in the areas of functioning of NCDC and related aspects of 

cooperatives. NCDC plans and promotes programmes on co-operative 

principles. The Finance schemes of NCDC cover activities such as agro-

processing, horti-processing, credit, inputs, computerization, storage, cold chain, 

textile, handloom, sugar, ethanol, dairy, fisheries, livestock, piggery, poultry, 

renewable energy, rural housing, scheduled caste and scheduled tribes, women 

cooperatives, animal care/health, hospitality and transport, electricity and power, 

hospitals, healthcare and education etc. 

(e): The Sahakar Mitra Internship Scheme aims to support the socio-economic 

development of the country by enabling cooperative institutions to benefit from 

the innovative ideas of young professionals while providing interns with valuable 

field experience. It offers professional graduates practical exposure to the 

workings of the NCDC and cooperatives, helping them gain hands-on 

knowledge. Additionally, the scheme provides young professionals from 

academic institutions an opportunity to develop leadership and entrepreneurial 

skills through Farmer Producer Organizations established under Cooperative 

Acts. 
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FARM MECHANIZATION 

429. SHRI KIRTI AZAD: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the current level of farm mechanization in the country; 

(b) the time by when the country is likely to attain 75% farm mechanization; 

(c) whether any mechanism is laid down to ensure that farm mechanization 

benefits small and marginal farmers and if so the details thereof; 

(d) whether any study has been conducted to assess the challenges of farm 

mechanization in the country; 

(e) if so, the details and findings thereof and if not, the reasons therefor; and 

(f) the details of major challenges, if any, in attaining 100% farm mechanization 

in the country? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (f): The adoption of mechanization by the farmers of various States  

depends on varying factors such as socio-economic conditions, geographical 

conditions, crops grown, irrigation facilities etc.  As per the estimates of 2020-21 

of Indian Council of Agricultural Research (ICAR), agricultural mechanization 

level varies across different crops and their farm operations in the country. 

Overall, the operation-wise average mechanization levels across crops are 70% 
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for seed-bed preparation, 40% for sowing/planting/transplanting, 32% for 

weeding and inter-culture, and 34% for harvesting and threshing, resulting in an 

overall average mechanization level of 47%. The Standing Committee on 

Agriculture, Animal Husbandry and Food Processing (2022-23) on the subject 

‘Research and Development in Farm Mechanization for Small and Marginal 

Farmers in the Country’ in its 58th Report emphasized to achieve mechanization 

level of 75% by the year 2047. 

  The emphasis of the Government is always to promote farm 

mechanization for all section of the society with the aim of increasing the reach 

of farm mechanization to small and marginal farmers and to the regions where 

availability of farm power is low and promoting ‘Custom Hiring Centers’ to offset 

the adverse economies of scale arising due to small land holding and high cost 

of individual ownership of machines.    

  The Department of Agriculture & Farmers Welfare (DA&FW) through the 

State Governments is implementing a Centrally Sponsored Scheme ‘Sub-

Mission on Agricultural Mechanization’ (SMAM) w.e.f. 2014-15. Under this 

scheme, financial assistance is provided to the farmers for purchase of 

agricultural machines and equipments on individual ownership basis. Financial 

assistance is also provided for establishment of Custom Hiring Centres (CHCs) 

and Village Level Farm Machinery Banks (FMBs) in order to provide machines 

and equipments to the farmers on rental basis as per their requirements. Crop 

Residue Management Scheme is implemented from 2018-19 in order to support 
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the efforts of the Governments of Punjab, Haryana, Uttar Pradesh and NCT of 

Delhi to address air pollution and to subsidize machinery required for 

management of crop residue.  The Government has approved ‘Namo Drone Didi’ 

as Central Sector Scheme for providing 15,000 drones to the Women Self Help 

Groups (SHGs) during the period from 2023-24 to 2025-26  for providing rental 

services to farmers for agriculture purpose. 

Some of the major challenges of increasing the farm mechanization levels 

as emerged through the impact evaluation studies of the SMAM (2018-19) are 

small and fragmented land holdings, hilly terrain and diverse soil conditions, 

diversified agro climatic conditions and cropping patterns, high cost of machines 

etc. The DA&FW has already entrusted a study on ‘Assessment of Status of Farm 

Mechanization and Custom Hiring in India’ in 2024-25 to the ICAR. 

 

कौशल िवकास कायªøम   

430. ®ी ÿभुभाई नागरभाई वसावा: 

®ी ÿदीप कुमार िसहं : 

®ी तािपर गाव :  

®ी खगेन ममुुª : 

®ी िदनेशभाई मकवाणा :  

³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः  

(क) सीआरसी मदरु ैम¤ सचंािलत िकए जा रहे कौशल िवकास कायªøमŌ का Ê यौरा ³ या ह ैऔर िकस 

ÿकार ये कायªøम िदÓ यांग Ó यिĉयŌ के िलए रोजगार के अवसरŌ के साथ संरेिखत ह§;  
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(ख) ³ या ÿिशि±त िदÓ यांग Ó यिĉयŌ को रोजगार के अवसर ÿदान करने के िलए उīोगŌ या संगठनŌ 

के साथ सहयोग करने कì कोई योजना है; और  

(ग)यिद हा,ं तो तÂ सबंंधी Ê यौरा ³ या है?  

उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक Æयाय 

और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी.एल. वमाª): 

(क):  समेिकत ±ेýीय क¤ þ (सीआरसी), मदरु ैिनÌनिलिखत कौशल िवकास कायªøम संचािलत कर 

रहा है:- 

(i) पौधŌ कì देखभाल करने वाला सहायक (माली) – िदÓयांगजन। 

(ii) िदÓ यांगजनŌ के िलए रोजगार कौशल। 

ये कायªøम िदÓयांग ÓयिĉयŌ को अपेि±त कौशल ÿिश±ण ÿदान करके रोजगार ÿाĮ करने म¤ 

स±म बनाते ह§। 

(ख) और (ग): राÕůीय सÖंथान और संयĉु ±ेýीय केÆþ (सीआरसी) कुशल िदÓ यांगजनŌ 

(पीडÊÐयूडी) के िलए रोजगार के अवसरŌ म¤ वृिĦ करने के िलए उīोगŌ और संगठनŌ के साथ सहयोग 

करने के िलए िनरतंर ÿयास करते ह§। इसके अितåरĉ, िवभाग ने पीएम-द± पोटªल बनाया ह,ै जहां 

िदÓयांगजन रोजगार पाने के िलए पंजीकरण कर सकते ह§, जबिक उīोग भागीदार रोजगार के अवसरŌ 

को सूचीबĦ कर सकते ह§।      

 

SETTLEMENT OF AGRICULTURE INSURANCE CLAIMS 

431. SHRI DEEPENDER SINGH HOODA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:  
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(a) the percentage of the settlement of agriculture insurance claims across the 

country, State-wise/UT wise;  

(b) the details of claims made, insurance claim payouts and financial assistance 

made to farmers for crop loss during the last ten years, State-wise and year-

wise;  

(c) whether modern technology is being used for quick and accurate assessment 

of crop yield/loss to affect speedy claim settlement under the  Pradhan Mantri 

Fasal Bima Yojana(PMFBY); and  

(d) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (b): Pradhan Mantri Fasal Bima Yojana (PMFBY) is mainly implemented 

on ‘Area Approach’ basis and comprehensive risk coverage for crops of farmers 

against all non-preventable natural risks from pre-sowing to post-harvest stages 

of the crops at very minimum premium for the farmers is provided under the 

scheme.  Admissible claims are worked out and paid directly to the insured 

farmer’s account by the insurance companies through DigiClaim module on 

National Crop Insurance Portal (NCIP), based on the yield data per unit area 

furnished to the insurance company by the concerned State Government and 

claim calculation formula envisaged in the Operational Guidelines of the scheme 

on receipt of State Government’s requisite share in premium subsidy.   Farmers 



04.02.2025  948 

 
need not intimate crop loss in respect of these claims.     However, losses due 

to localized risks of hailstorm, landslide, inundation, cloud burst & natural fire 

and post-harvest losses due to cyclone, cyclonic/unseasonal rains & hailstorms 

are calculated on individual insured farm basis.     

 These claims are assessed by a joint committee comprising 

representatives of State Government and concerned insurance company.    

Since inception of the scheme in 2016, total claims of Rs. 1,75,276.32 

crore has been assessed, out of which, Rs. 1,72,138.36  crore has been paid 

(98.21%). Some claims remain pending due to incorrect/delayed submission of 

insurance proposals by banks; discrepancy in yield data & disputes between 

State Government and insurance companies,  delay in providing State 

Government share of funds etc. 

State/UT-wise and year-wise details of claims paid to farmers since 

inception of the Scheme under PMFBY & RWBCIS is given in the enclosed 

Statement. 

(c) and (d): PMFBY envisages use of improved technology in implementation of 

the scheme.  Accordingly, Government has taken following steps to infuse 

modern/ improved technology in implementation including quick and accurate 

assessment and settlement of the scheme : 

 National Crop Insurance Portal (NCIP) has been developed for ensuring 

auto-administration, subsidy payment, co-ordination, transparency, 

dissemination of information and delivery of services including direct 
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online enrollment of farmers, uploading/obtaining individual insured 

famer’s details for better monitoring and to ensure transfer of claim amount 

electronically to the individual farmer’s Bank Account.   

 Digiclaim : For transparent calculation and settlement of claims by 

insurance companies, a claims management module namely “Digiclaim” 

has been developed w.e.f. Kharif 2022 season wherein all the claims are 

worked out through National Crop Insurance Portal (NCIP) and paid to 

farmers’ accounts using Public Finance Management System (PFMS). 

This ensures full cycle monitoring of claims right upto the farmer level. 

 Integration of Land Record with NCIP has been completed for Madhya 

Pradesh, Chhattisgarh, Andhra Pradesh, Maharashtra, Rajasthan, 

Karnataka and Odisha, wherein 90% of the insured area is now being 

validated through e-land records of the states through land record 

integration. 

 Capturing of yield data/Crop Cutting Experiments (CCEs) data through 

CCE-Agri App & uploading it on the NCIP, allowing insurance companies 

to witness the conduct of CCEs, integration of State land records with 

NCIP etc. to improve timely settlement of the claims to farmers.   

   Further, following technology initiatives for Objective Crop Damage & Loss 

Assessment and transparency have been approved for implementation w.e.f. 

2023-24:  
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 YES-TECH (Yield Estimation System Based on Technology) for gradual 

migration to Remote-Sensing based yield estimation to help assess yields 

as well as fair and accurate Crop Yield Estimation. This initiative has been 

launched for paddy & wheat crops from Kharif 2023 and for Soyabean 

from Kharif 2024, where minimum 30% weightage to yield estimation will 

mandatorily be assigned to YES-TECH derived yield.  

 WINDS (Weather Information Network and Data System) for Network of 

Automatic Weather Stations (AWS) & Automatic Rain-Gauges (ARG) for 

collecting hyper-local weather data at Block and Gram Panchayat level.  

This will be fed into a National unified network of AWS & ARG with 

interoperability & sharing of data in coordination with India Meteorological 

Department (IMD).  WINDS will provide data not only for YES-TECH but 

also for effective drought & disaster management, accurate weather 

prediction and offering better parametric insurance products.  

 CROPIC (Collection of Real-time photos and Observations of Crops) for 

Geo-tagged photographs for validation of sown Crop with Insured Crop 

and use of pictorial analytics for Objective Crop Damage Assessment & 

Crop Yield Estimation. 

STATEMENT 

State/UT-wise and year-wise details of claims paid to farmers since 

inception of the Scheme under PMFBY & RWBCIS 

2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 
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State/ UT 
Name in INR Crores 

A & N Islands 0.15 0.00 0.09 0.00 0.00 0.00 0.00 0.00 

Andhra 
Pradesh 944.38 740.05 1,890.37 1,253.33     566.86 0.00 

Assam 5.37 1.22 2.77 107.30 192.19 273.30 16.87 32.73 

Bihar 347.85 401.52             

Chhattisgarh 159.97 1,391.38 1,087.42 1,303.73 887.23 1,432.83 533.98 518.65 

Goa 0.03 0.01 0.10 0.01 0.00 0.00 0.00 0.00 

Gujarat 1,267.22 1,075.83 2,778.02 490.48         

Haryana 298.23 898.93 948.30 938.00 1,285.51 1,714.26 2,496.89 224.43 

Himachal 
Pradesh 45.26 64.71 55.01 67.55 84.83 77.60 24.40 21.48 

Jammu & 
Kashmir   9.82 23.64     56.05 6.04 31.87 

Jharkhand 31.09 47.18 778.77 27.75         

Karnataka 2,093.84 856.79 2,987.75 1,515.53 1,030.33 1,489.93 1,561.73 2,184.87 

Kerala 43.73 10.99 26.74 88.94 122.99 95.20 179.01 0.00 

Madhya 
Pradesh 2,043.85 5,881.35 3,782.78 6,195.53 7,792.36 2,909.92 1,027.48 565.28 

Maharashtra 2,317.85 3,315.69 6,144.15 6,758.35 1,559.65 4,613.47 5,032.19 8,492.49 

Manipur 1.96 0.67 0.00 1.14 0.00 1.48 1.62 1.98 

Meghalaya 0.03 0.02 0.22 0.18 0.07   0.01 8.63 

Odisha 432.75 1,820.12 1,170.50 1,157.72 572.44 1,045.88 568.01 209.03 

Puducherry 7.55   0.45 7.27 13.77 8.02 2.95 0.00 

Rajasthan 1,917.40 2,242.59 3,454.51 5,087.84 4,357.51 5,176.77 4,141.98 2,066.02 

Sikkim 0.11 0.04 0.00 0.00 0.02 0.53 0.00 0.00 

Tamil Nadu 3,646.22 2,097.29 2,663.90 1,214.00 2,681.31 836.07 898.58 704.29 
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PM DAKSH AND AVAYA YOJANA 

432. SHRI MANISH JAISWAL:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) the number of trainee trained under PM Daksh and PM Avaya Schemes; 

and  

(b)  the implementation status in Jharkhand including Hazaribagh and Ramgarh 

? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B.L. VERMA): 

(a): 1,87,305 trainees under PM Daksh and 36,684 trainees under PM-Special, 

a component under AVYAY Schemes, have since been trained.     

(b):  The Schemes are being implemented across India including Harazibagh 

and Ramgarh districts of Jharkhand. 

Telangana 179.60 648.43 572.23 507.96         

Tripura 0.71 1.00 0.02 0.81 2.60 2.63 0.28 0.00 

Uttar Pradesh 574.57 380.88 469.17 1,084.66 507.06 988.00 945.65 396.62 

Uttarakhand 27.47 39.45 72.38 103.24 134.86 122.86 207.21 46.51 

West Bengal 421.69 261.11 535.73           

All India 
16,808.8
5 22,187.08 29,445.00 27,911.32 21,224.74 20,844.77 18,211.73 15,504.87 
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PERFORMANCE OF RINL 

433.  DR. C. M. RAMESH: 

 SHRI BALASHOWRY VALLABHANENI: 

Will the Minister of STEEL be pleased to state: 

(a) the performance and status of RINL and details of its debt; 

(b) details of revival plan approved by GoI for RINL with an estimated cost of Rs. 

11,500 crores; 

(c) the manner in which the above approved plan is proposed to be implemented 

and amount, out of Rs. 11,500 crores, utilised for capital investment; 

(d) whether the above amount also covers arrears to be paid to workers of RINL 

and if so, the details thereof; 

(e) aims and objectives of package announced for RINL by the Union Cabinet 

recently; 

(f) whether it is true that wages of employees and workers are pending for 2-3 

months for payment; and 

(g) it is, reasons for delay and after the recent package of Rs. 11,500 crores, will 

the GoI allow salaries to be paid from the above package, if not, the reasons 

therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 
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(a)to(g): During 2024-25 (April-December 2024), Rashtriya Ispat Nigam 

Limited(RINL) has produced 2.68Mt of Hot Metal and 2.37 Mt of Saleable Steel. 

Total Income of RINL during April-December 2024 was ₹12,615.03 crore. During 

this period, RINL incurred a loss of ₹ (-) 3943.43 crore (Profit Before Tax). Total 

liabilities of RINL as on 31.12.2024 is around ₹ 38,965.00 crore.  

Government of India has approved the infusion of ₹10,300.00 crore as 

equity capital in RINL (including ₹500.00 crore already provided as emergency 

funds in September, 2024) and conversion of ₹1140.00 crore working capital 

loan as 7% Non-cumulative Preference Share Capital redeemable after 10 

years, to keep RINL as a going concern.  

The objective of the infusion is to help RINL overcome the present 

financial crisis and leverage its working capital requirements to continue its 

operations as a going concern. 

RINL has been facing severe financial constraints. It has released partial 

salaries to its employees for the months of September, October and November 

2024. The equity infusion of RINL has been done by Government of India to 

keep it as a going concern. 

 

FOREIGN DIRECT INVESTMENT 

434.  SHRI MADDILA GURUMOORTHY: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 
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(a)  the details of the contribution of Invest India in facilitating Foreign Direct 

Investment (FDI) as compared to the total FDI inflows received by the 

country; 

(b)  the details of FDI facilitated by Invest India during the financial year 2023-  

          24; 

(c)  the details of FDI facilitated by Invest India during the first six months of 

financial year 2024-25 (April-September, 2024); 

(d)  whether the Government maintains data to evaluate the actual conversion 

rate of investment facilitation provided by Invest India into real FDI inflows; 

and 

(e)  if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a): Invest India, a National Investment Promotion and Facilitation Agency was 

formed in 2009 under Section 25 of the Companies Act 1956 for promotion of 

foreign investment with 49% equity of the then Department of Industrial Policy 

and Promotion, Ministry of Commerce and Industry and 51% shareholding by 

FICCI. The current shareholding pattern of Invest India is 51% of Industry 

Associations (i.e. 17% each of FICCI, CII & NASSCOM) and 49% of Government 

of India. As on date, DPIIT is holding 36% and 13% shareholding is with 26 State 

Governments (0.5% each State). 
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Structured as a Section 8 company limited by shares under the 

Companies Act 2013, the organization has a comprehensive approach to 

support India's economic growth. The purpose of setting up of Invest India 

is to act as a first point of reference for any investor interested in India and 

provide information on issues, such as tax rates, skill availability and 

advantages that states have to offer, at a single point about all the states. 

It also undertakes promotional work and attract investment especially by 

expanding global investor awareness beyond the metros. 

The Government has put in place an investor friendly FDI policy with a 

view to attract FDI, wherein most of the sectors, except certain strategically 

important sectors, are open for 100% FDI under the automatic route. 

Almost 90% of the FDI inflow is received under the automatic route. India 

continues to open up its economy to global investors by raising FDI limits, 

removing regulatory barriers, developing infrastructure and improving 

business environment. 

(b) and (c): In FY 2023-24, Invest India facilitated projects totalling an indicative 

investment of USD 2.4 Billion, of which USD 2.025 Billion is attributed to 

Foreign Direct Investments. These investments involved 18 foreign 

companies across 10 Indian states, spanning various sectors, including 

Textiles, Electronics, Medical Devices, and Energy. 

During the first half of FY 2024-25 (April-September 2024), total FDI 

recorded is USD 42.10 Billion which includes FDI equity inflow of USD 29.8 
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Billion. During the same period, Invest India facilitated 9 Foreign Direct 

Investment projects with a projected FDI inflow of USD 500 Million (based 

on company declarations) spanning across seven key sectors namely 

Automotive, IT-BPM, Chemicals and Fertilizers, Medical Devices, 

Education, Sports and Electronics System Design and Manufacturing 

(ESDM). The Investments originated from six countries namely Japan, the 

United States of America, South Korea, the United Kingdom, Spain, and 

New Zealand. With an average project size of approximately USD 55.5 

million, these investments reflect continued international confidence in 

India's economic potential. 

(d) and (e):FDI inflows are only recorded when actual funds are transferred. 

Investment figures provided are based on company declarations and are 

subject to realisation over the project lifecycle across multiple years. The 

Reserve Bank of India and the Foreign Investment Facilitation Portal track 

the actual Investment flows. 

 

DEENDAYAL DISABLED REHABILITATION SCHEME  

435.    SHRI ANTO ANTONY:  

     Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state: 

(a) the steps taken by the Ministry to provide year-wise data of NGOs engaged under 

the Deendayal Disabled Rehabilitation Scheme during the last five years; 
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(b) the steps taken by the Ministry to provide year-wise data of beneficiaries reached 

under the scheme over the last five year; 

(c) the measures are being taken to improve the quality of education and training 

under the scheme; 

(d) the manner in which the Ministry assess the effectiveness of NGOs involved in 

the rehabilitation of persons with disabilities; and 

(e) the steps taken to expand the coverage or scope of the Deendayal Disabled 

Rehabilitation Scheme?  

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE MINISTRY OF 

SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. VERMA):  

(a) and (b): The year-wise data of the NGOs and that of the beneficiaries covered 

under Deendayal Divyangjan Rehabilitation Scheme is made available on public 

domain through this Department’s website (depwd.gov.in) and also through the 

Department’s Annual Report every year. 

(c) To improve the quality of the education, training and rehabilitation services being 

provided by the NGOs under the scheme, it is mandatory that the Special Educators 

and Rehabilitation Professionals appointed by the NGOs must be qualified and have 

valid registration under the Rehabilitation Council of India in the disability area of the 

targeted beneficiaries for the Project.  
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(d) This Department sponsors Impact Evaluation Studies/ performance evaluation 

studies from time to time through independent evaluation mechanisms, to assess 

the effectiveness of the Project Implementing Agencies(PIAs)/NGOs in providing 

educational and rehabilitation services to Persons with Disabilities (PwDs) under the 

Deendayal Divyangjan Rehabilitation Scheme.  

(e) To expand the coverage or scope of the Deendayal Divyangjan Rehabilitation 

Scheme, new projects are considered only after recommendation of the Screening 

Committee of the Department. Projects in those districts are preferred where there 

is no model project running presently so as to expand the coverage of the scheme. 

 

NATIONAL TURMERIC BOARD 

436. SHRI BALASHOWRY VALLABHANENI:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a) whether it is true that the Government has inaugurated the National 

Turmeric Board in Telangana recently; 

(b) if so, the details of target and objectives of the proposed board; 

(c) whether it is not true that there are genuine demand from Andhra Pradesh 

for setting up of Chilli Board in Guntur district; and 

(d) if so, the details of constraints that the Government have to constitute Chilli 

Board in Guntur, AP? 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a): Yes, the Government of India has inaugurated the National Turmeric 

Board on 14.01.2025, with its headquarters at Nizamabad, Telangana. 

 (b): The Government notified the establishment of the ‘National Turmeric 

Board’ vide notification dated 04.10.2023. Paragraph 2 of the said notification 

lays down the objectives of the National Turmeric Board, which are listed below: 

(i)    Promote new product development and value addition in turmeric;  

(ii) Promote awareness and consumption of turmeric and turmeric products in 

international markets;  

(iii) Facilitate market research in potential international markets for development 

of value-added turmeric products;  

(iv) Facilitate creation and improvement of infrastructure and logistics for exports 

of turmeric and turmeric products;  

(v) Encourage building of resilient and sustainable supply chains for turmeric and 

turmeric products by strengthening forward and backward linkages;  

(vi) Promote compliance with quality and safety standards across the supply 

chain of turmeric;  

(vii) Promote capacity building and skill development of turmeric growers for 

value addition activities;  
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(viii) Strengthen documentation of traditional knowledge related to use of 

turmeric and its applications;  

(ix) Encourage studies, clinical trials and research on medicinal, health and 

wellness enhancing properties of turmeric; and  

(x)  Any other objective as may be determined by the Central Government for 

promotion and development of the turmeric sector.  

(c) and (d): Representations have been received for establishment of Chilli 

Board;  however currently, the Union Ministry of Agriculture & Farmers Welfare 

(MA&FW) and Spices Board under the Ministry of Commerce & Industry already 

cover the various aspects of production, research, quality management, 

domestic marketing and export promotion of spices including Chilli in the 

Country.  

Ministry of Agriculture & Farmers Welfare implements several 

programmes under Mission for Integrated Development of Horticulture (MIDH) 

for the development of horticulture crops including Chilli. The mission 

programmes are aimed at increasing production, productivity and quality of the 

produce to meet the growing demand in the domestic as well as export market. 

Major among them are area expansion, production and distribution of quality 

seeds, Integrated Pest and Disease Management / Integrated Nutrient 

Management, organic farming, mechanization, Integrated Post-harvest 

Management etc. These programmes are mainly implemented in various states 

through the respective State Horticulture  Missions.  



04.02.2025  962 

 
Spices Board as per its mandate undertakes activities for export 

promotion and quality management for exports of Chilli, besides supporting the 

chilli growers and other stakeholders on post-harvest improvement, building 

market linkages value addition etc. The Board has established a Regional Office, 

Quality Evaluation Laboratory and a Spice Park in Guntur, Andhra Pradesh 

which provide support to chilli stakeholders and coordinate implementation of 

programs for the Chilli sector. 

 

ÿधानमýंी िमý पाकŎ कì Ö थापना के िलए सहायता 

437. ®ी सिंदपनराव आसाराम भुमर:े 

 ®ीमती कलाबेन मोहनभाई देलकर: 

 ®ी ²ानेÔ वर पाटील: 

 ³या वľ मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या महाराÕ ů के संभाजीनगर, दादरा और नगर हवेली तथा मÅ य ÿदेश राº य के ÿÖ तािवत 

पाकŎ म¤ इकाइयां Ö थािपत करने के िलए वÖ ý उÂ पादकŌ को ÿधानमýंी िमý योजना के अंतगªत 

कोई िवशेष ÿोÂ साहन या सहायता तंý उपलÊ ध कराया गया है; 

(ख) यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है; 

(ग) ³ या सरकार ने महाराÕ ů के संभाजीनगर, दादरा और नगर हवेली तथा मÅ य ÿदेश राº य म¤ 

ÿधानमंýी िमý पाकŎ के िवकास के िलए कोई िनिध अथवा अनुदान आवंिटत िकया है; और 

(घ) उ³ त िनिधयŌ/अनदुानŌ को कब तक जारी िकए जाने कì संभावना है? 

िवदेश मýंालय म¤ राºय मýंी; तथा  वÖ ý मýंालय म¤ राºय मýंी (®ी पिबý माघ¥åरटा): 
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(क) से (घ): सरकार ने वÖ ý उīोग कì संपूणª मूÐय-®ृंखला के िलए एकìकृत बड़े पैमाने वाली और 

आधिुनक औīोिगक अवसंरचना सिुवधा िवकिसत करने के िलए, वषª 2021-22 से वषª 2027-28 

तक कì अविध के िलए 4,445 करोड़ Łपये के योजना पåरÓयय से úीनफìÐड/āाउनफìÐड साइटŌ 

म¤ 7 (सात) पीएम मेगा एकìकृत वľ ±ेý और अपरैल (पीएम िमý) पाकª  Öथािपत करने को मंजूरी 

दी है। सरकार ने पीएम िमý पाकª  Öथािपत करने के िलए 7 साइटŌ अथाªत तिमलनाडु (िवŁĦनगर), 

तेलंगाना (वारंगल), गजुरात (नवसारी), कनाªटक (कलबगुê), मÅय ÿदेश (धार), उ°र ÿदेश 

(लखनऊ) और महाराÕů (अमरावती) को अंितम łप िदया है।  

इस योजना म¤ योजना िदशािनद¥शŌ के अÅ यधीन úीनफìÐड पाकª  के िलए 500 करोड़ Łपये और 

āाउनफìÐड पाकª  के िलए 200 करोड़ Łपये तक कुल पåरयोजना लागत कì 30% िवकास पंूजीगत 

सहायता (डीसीएस) कì पåरकÐपना कì गई है। इस योजना म¤ ÿित पाकª  300 करोड़ Łपये तक कì 

ÿितÖपधाª ÿोÂसाहन सहायता (सीआईएस) कì भी पåरकÐपना कì गई है, जो पाकª  म¤ जÐदी से जÐदी 

िविनमाªण इकाइयŌ को Öथािपत करने के िलए ÿोÂसाहन के łप म¤ है। यह ÿोÂसाहन िवÖतृत योजना 

िदशा-िनद¥शŌ म¤ उिÐलिखत शतŎ को पूरा करने के अÅ यधीन है।  

 

BUDGETARY ALLOCATIONS FOR THE MGNREGS 

438.  SHRI TARIQ ANWAR: 

  Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether it is a fact that budgetary allocations for the Mahatma Gandhi 

National Rural Employment Guarantee Scheme (MGNREGS) have 

consistently fallen short of the demand projected by the Government, if so, 

the reasons for these budgetary shortfalls; 
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(b)  the details of the budget allocations, revised estimates and actual 

expenditures for MGNREGS during the last five years in the country; 

(c)  the total amount of pending wage payments under MGNREGS, State-wise 

including Bihar; 

(d)  the reasons for delay in wage disbursement under MGNREGS and the 

average duration of these delays during the past year; and 

(e)  the corrective measures taken by the Government to ensure timely 

payment of wages of MGNREGS workers and to address the funding gaps 

in MGNREGS? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI KAMLESH PASWAN):  

(a) and (b): Mahatma Gandhi National Rural Employment Guarantee Scheme 

(Mahatma Gandhi NREGS) is a demand driven wage employment Scheme and 

Government is committed to making sufficient fund available in order to meet the 

demand for work at ground. For the financial year 2024-25, budget allocation of 

Rs. 86,000 crores has been made at Budget Estimate (BE) stage, which is the 

highest ever allocation under Mahatma Gandhi NREGS at the Budget Estimate 

(BE) stage since inception. The details of funds allocation at the Budget Estimate 

stage, Revised Estimate stage and fund released under Mahatma Gandhi 

NREGS during the last five financial years and current financial year 2024-25 

(as on 28.01.2025) are given below 

:  
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(Rs. in crore) 

Financial Year 
Budget 

Estimate 

Revised 

Estimate 
Release 

2019-20 60,000.00 71,001.81 71,687.71 

2020-21 61,500.00 1,11,500.00 1,11,170.86 

2021-22 73,000.00 98,000.00 98,467.84 

2022-23 73,000.00 89,400.00 90,810.99 

2023-24  60,000.00 86,000.00 89,268.30 

2024-25 

 (As on 28.01.2025) 
86,000.00 -- 82,421.05 

  

(c):     State/UT-wise (including Bihar)  details  of pending liabilities for wage 

component under Mahatma Gandhi NREGS as on 27.01.2025 are given in the 

enclosed Statement.  

(d) and (e):  As per the provision of the Mahatma Gandhi National Rural 

Employment Guarantee Act, the beneficiaries are entitled to get wage payment 

within 15 days of closure of Muster Roll of the work. Government of India has 

also issued a detailed Standard Operating Procedure (SOP) to the States to 

ensure timely wage payment. The Ministry along with the States/UTs has been 

making concerted efforts for improving the timely payment of wages. States/UTs 

have been advised to generate pay orders in time. The Ministry has taken 

various steps to ensure timely payment of wages to workers under the Mahatma 
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Gandhi National Rural Employment Guarantee Scheme (MGNREGS). These 

include:  

(i) Upscaling of National Electronic Fund Management System (Ne-FMS)  

(ii) Intensive consultation with State Governments and other stakeholders to 

strategise timely payment of wages, verification of pending compensation claims 

etc.  

(iii) Formulation of Standard Operating Procedure for monitoring of timely 

payment and payment of compensation.  

(iv) During Annual Action Plan finalization meeting, Mid-Term review meeting, 

Labour Budget revision meeting, Monthly review meeting, as well as State/UT 

visit by senior officers, the issue of the status of timely payment of wages and 

payment of delay compensation is also reviewed.     

These initiatives have helped in timely generation of Fund Transfer Orders 

(FTOs)  within 15 days from the closure of muster rolls.   The details of FTOs 

generated within 15 days during last three financial year and current financial 

year (as on 29.01.2025) is given below:  

Fund Transfer Orders (FTOs) generated within 15 days from the closure 

of muster rolls under Mahatma Gandhi NREG during the last three 

financial year and current financial year (as on 29.01.2025). 

Financial Year 2024-25 2023-24 2022-23 2021-22 

% Fund Transfer Orders 

(FTOs) generated within 15 

days 

98.47 97.91 92.5 96.54 
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(As per NREGASoft)   

STATEMENT 

 State/UT-wise details of pending liabilities for wage component 

under Mahatma Gandhi NREGS as on 27.01.2025  (Rs. in crore) 

Sl. No.  States/UTs Pending liabilities for wage component  

1 Andhra Pradesh  67.35 

2 Arunachal Pradesh  28.65 

3 Assam  140.34 

4 Bihar  670.01 

5 Chhattisgarh  175.86 

6 Goa 0.33 

7 Gujarat  62.67 

8 Haryana  26.06 

9 Himachal Pradesh  89.60 

10 Jammu and Kashmir  72.13 

11 Jharkhand  117.45 

12 Karnataka  140.41 

13 Kerala 485.99 

14 Madhya Pradesh 261.50 

15 Maharashtra 278.61 

16 Manipur 48.00 

17 Meghalaya 65.74 
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18 Mizoram  17.73 

19 Nagaland 3.73 

20 Odisha  118.22 

21 Punjab  64.71 

22 Rajasthan  472.54 

23 Sikkim 3.24 

24 Tamil Nadu  1652.45 

25 Telangana  15.46 

26 Tripura  114.59 

27 Uttar Pradesh  1214.85 

28 Uttarakhand  22.26 

31 Puducherry  1.09 

32 Ladakh 2.37 

Total 6433.95 

 

 

TRADE INFRASTRUCTURE FOR EXPORT SCHEME 

439. SHRI TANGELLA UDAY SRINIVAS:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a) the details of the projects approved under the Trade Infrastructure for 

Export Scheme (TIES) in the country during the last five years, including 
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State/UT-wise and district-wise information for Andhra Pradesh, specifying the 

types of projects approved; 

(b) the total funds allocated, released and utilized under TIES for Andhra 

Pradesh during the last five years, State/UT-wise and project-wise; 

(c) the current operational status of the approved TIES projects, particularly 

those in Andhra Pradesh; 

(d) whether any challenges or delays have been encountered in implementing 

TIES projects in Andhra Pradesh and if so, the reasons for these challenges and 

the steps being taken by the Government to address them; and 

(e) the number of pending proposals for TIES projects in Andhra Pradesh, the 

reasons for their pending status and the expected timelines for their approval? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

(a) to (d): The Department of Commerce, Government of India is 

implementing a scheme namely ‘Trade Infrastructure for Export Scheme (TIES)' 

w.e.f. FY 2017-18 with the objective of assisting Central and State Government 

agencies in the creation of appropriate infrastructure for growth of exports. Under 

the scheme, financial assistance in the form of grant-in-aid is provided to 

Central/State Government owned agencies for setting up or up-grading export 
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infrastructure. The Scheme has been further extended for the period 2021-22 to 

2025-26 with a total outlay of Rs. 360 crore. 

A total of 66 projects have been sanctioned under TIES since its inception 

in 2017-18 to till date. Of these 66 projects, 28 are completed, 11 cancelled and 

remaining 27 are under implementation. The State/UT-wise details of approved 

projects are given in the enclosed Statement-I. The details of projects approved, 

financial assistance approved, fund released and status of the projects in the 

State of Andhra Pradesh is given in the enclosed Statement-II. 

The Empowered Committee on TIES reviews implementation progress of 

the delayed on-going projects, including projects in the State of Andhra Pradesh, 

on regular basis. After review, the Empowered Committee issues necessary 

directions to the Implementing Agencies of the delayed projects to ensure 

completion of the projects within the revised timelines. 

(e): At present no proposal is pending with Department of Commerce for 

consideration under TIES. 

STATEMENT-I 

The State/UT-wise details of approved projects 

S. No. State/UT No. of projects approved under TIES 

 Tamil Nadu 19* 

 Karnataka 8* 

 Andhra Pradesh 5 
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 Kerala 3 

 Madhya Pradesh 3 

 Punjab 3 

 Tripura 3 

 Rajasthan 3 

 Uttar Pradesh 3 

 Manipur 2 

 Assam 2 

 Maharashtra 2* 

 Himachal Pradesh 2* 

 Chandigarh 1 

 Delhi 1 

 Haryana 1 

 West Bengal 1 

 Meghalaya 1 

 Bihar 1 

 Sikkim 1 

 Jharkhand 1* 

(*including cancelled projects) 

(7 projects cancelled in Tamil Nadu) 

(1 project each cancelled in Jharkhand, Himachal Pradesh, 

Karnataka and Maharashtra) 
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STATEMENT-II 

The details of projects approved, financial assistance approved, fund 

released and status of the projects in the State of Andhra Pradesh 

   (Rs. In crore) 

S. No. Implementing 
Agency 

Project name / 
District 

Total 
Project 
Cost 

TIES 
approved 
fund 

Fund release 
till date 

Status 

 Andhra Pradesh 
Med Tech Zone 
Ltd (AMTZ) 

Design, construction 
and manufacturing 
Technetium 99m 
Generator (Medical 
radio- isotope) 

 

District : 
Visakhapatnam 

28 14 14 Completed 

 AMTZ Establishment of 
centre for hollow 
fibre membrane 
extrusion for 
Haemodialysis 

 

District: 
Visakhapatnam 

24 12 10.50 Under 
implementat
ion 

 AMTZ Centre for EMI/E MC 
& EST Centre for 
Biomaterials Testing 
Centre for 3D Design 
& Rapid Prototyping 
Centre for Gamma 

 

District: 
Visakhapatnam 

168.87 40 40 Completed 

 Andhra Pradesh 
Trade 

Development of 
Export Warehousing 

7 2.81 2.81 Completed 
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Promotion 
Corporation 
Limited 

( APTPC) 

Facility at AEP, 
Gajuwaka, 

 

 

District: 
Visakhapatnam 

 Export 
Inspection 
Council 

Construction of 
office cum 
laboratory complex 
of Export Inspection 
Agency 

 

District: 
Visakhapatnam 

14.52 7.26 7.149 Under 
implementat
ion 

 

 

CONDITION OF INDIAN TEXTILES AND APPAREL SECTOR 

440. SHRI SHRIRANG APPA CHANDU BARNE: 

Will the Minister of TEXTILES be pleased to state : 

(a) whether the Indian textiles and apparel sector is fragmented with sub-sectors 

such as knitting, processing and apparel;  

(b) if so, the details thereof;  

(c) whether the Indian textiles and apparel sector lacks the scale required to 

succeed in global markets;  

(d) if so, the response of the Union Government thereon; and  

(e) the steps taken by the Union Government to bring textiles and apparel sector 

at par with global counterparts? 
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND 

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA 

MARGHERITA): 

(a) to (e): The textile industry is inspired by the 5F vision which focuses on Farm 

to Fibre to Factory to Fashion to Foreign, with hand-spun and hand-woven textiles 

sectors at one end of the spectrum, with the capital-intensive sophisticated mills 

sector at the other end. The fundamental strength of the textile industry in India is 

its strong production base of a wide range of fibre/yarns from natural fibres like 

cotton, jute, silk, and wool, to synthetic/man-made fibres like polyester, viscose, 

nylon and acrylic. Textile industry includes many sectors, such as Apparels, 

Technical Textiles, Home Textiles, Weaving, Spinning, Ginning & Pressing etc. 

The Government of India is implementing various schemes/initiatives to 

encourage and promote the textile sector across the country. The major 

schemes/initiatives include PM Mega Integrated Textile Regions and Apparel (PM 

MITRA) Parks Scheme; Production Linked Incentive (PLI) Scheme focusing on 

Man-Made Fibre (MMF) Fabric, MMF Apparel and Technical; National Technical 

Textiles Mission (NTTM) focusing on Research Innovation & Development, 

Promotion and Market Development; SAMARTH-Scheme for Capacity Building in 

Textile Sector with the objective providing demand driven, placement oriented, 

skilling program; Silk Samagra-2 for comprehensive development of sericulture 

value chain; National Handloom Development Programme; National Handicraft 

Development Program for end to end support for handloom and handicraft sectors 

etc.  
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In order to boost textile and apparel exports, the Government provides 

financial support under Market Access Initiative Scheme to various Export 

Promotion Councils and Trade Bodies engaged in promotion and branding of 

textiles and garments exports, for organizing and participating in trade fairs, 

exhibitions, buyer-seller meets etc. at national and international levels. Besides, 

the Government is implementing scheme for Rebate of State and Central Taxes 

and Levies (RoSTCL) on exports of Apparel/Garments and Made-ups to boost 

export of textiles products. 

 

DECLINE IN FISH CATCH ON KERALA'S COAST 

441. DR. SHASHI THAROOR: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state:  

(a) the details of annual volume of catch of oil sardine and mackerel on Kerala’s 

coast during the last ten years; 

 (b) whether the Government or Central Marine Fisheries Research Institute has 

conducted any study to assess the decline in the catch of famous fishes on Kerala’s 

coast, if so, the details thereof; and 

 (c) if not, whether the Government would consider studying or researching the 

above-mentioned issue and suggest measures to overcome it? 
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THE MINISTER OF PANCHAYATI RAJ;  AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS 

LALAN SINGH): 

(a): As per the information received from Government of Kerala, the annual 

Landings (in tonnes) of catch of oil sardine and mackerel along Kerala coast for 

the last 10 years is given below: 

Year Oil Sardine Mackerel 

2014 1,55,087 52,053 

2015 68,431 70,079 

2016 45,958 47,253 

2017 1,26,988 33,336 

2018 77,093 80,568 

2019 44,320 40,554 

2020 13,154 55,725 

2021 3,297 56,029 

2022 1,10,267 1,01,114 

2023 1,38,976 73,193 

Total (2014-23) 7,83,571 6,09,904 
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(b): The estimated landings from the fish landing centres and fishing harbours of 

Kerala indicate that the overall trend is stable for the major fish stocks. The per 

unit effort landings too is exhibiting almost near stable trend line. Unusual 

upheavals have been noted during the COVID-19 pandemic impacted year viz. 

2020 and 2021.  

(c): Does not arise. 

 

भारी उīोग ±ेý के िलए सरकार का ŀिĶकोण 

442.   ®ी सजंय हåरभाऊ जाधव:  

     ³ या भारी उīोग मýंी यह बताने कì कृपा कर¤गे िक:  

     (क) अगले पांच वषŎ म¤ भारी उīोग ±ेý के िलए सरकार का ŀिĶकोण ³ या है और इसके िवकास 

कì मु́  य ÿाथिमकताए ं³ या ह§; 

     (ख) भारी उīोग ±ेý म¤ सावªजिनक और िनजी ±ेýŌ के बीच सहयोग को बढ़ावा देने और उनकì 

संबंिधत शिĉयŌ का लाभ उठाने के िलए ³ या उपाय िकए गए ह§;  

     (ग) भारी इंजीिनयåरंग वÖ तुओ ंऔर सवेाओ ंके घरेलू िविनमाªताओ ंके िलए समान अवसर ÿदान 

करने और उÆ ह¤ अनिुचत ÿितÖ पधाª से बचाने के िलए ³ या पहल कì गई है; और  

     (घ) अÆ य देशŌ से सÖ ते आयातŌ के पाटन के मुĥे का समाधान करने और भारी उīोग ±ेý म¤ 

िनÕ प± Ó यापार संबंधी कायª सिुनिĲत करने के िलए ³ या कदम उठाए गए ह§? 

भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राजू 

®ीिनवास वमाª): 
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(क) भारी उīोग मýंालय (एमएचआई) का ŀिĶकोण ऑटोमोिटव और पूंजीगत वÖतु ±ेýŌ सिहत 

िवĵ Öतर पर ÿितÖपधê, हåरत और ÿौīोिगकì संचािलत भारी उīोग िविनमाªण ±ेý है, जो िवकास 

और रोजगार सृजन को ÿेåरत करता है, िजसका उĥेÔय घरलूे मांग को पूरा करने के िलए पूंजीगत 

सामान ±ेý कì ±मता बढ़ाने और भारत को पूंजीगत वÖतुओ ंका शĦु िनयाªतक बनाने के िलए एक 

मजबूत और िवĵ Öतर पर ÿितÖपधê पूंजीगत सामान ±ेý बनाना है। 

(ख) एमएचआई अपने सीपीएसई को अÆय सीपीएसई/िनजी ±ेý के साथ सह-संघ/संयĉु उīम 

बनाने के िलए ÿोÂसािहत करता है तािक नए ±ेýŌ/ÿौīोिगिकयŌ म¤ िविवधता लाई जा सके और 

अपनी संबंिधत ताकत का लाभ उठाया जा सके, जैसे: 

(1) भारत हेवी इलेि³ůकल िलिमटेड - टीटागढ़ सह-संघ 80 वंदे भारत Öलीपर ůेनŌ का िनमाªण 

और आपूितª करगेा  

(2) भारत हेवी इलेि³ůकल िलिमटेड –कोयला गैसीकरण के ±ेý म¤ काम करने के िलए कोल 

इंिडया िलिमटेड संयĉु उīम  

(ग) और (घ) घरेलू िविनमाªताओ ंके िलए समान अवसर सिृजत करने के िलए एमएचआई Ĭारा कì 

गई पहल¤ िनÌनानुसार ह§ : 

1. 7 मई 2015 कì अिधसूचना के अनुसार 2500 केवीए, 33 केवी तक के आउटडोर ÿकार के 

ऑइल इÌमस¥ड िडिÖůÊयूशन ůांसफामªरŌ के िलए िवīतु ůांसफामªर गुणव°ा िनयýंण आदेश 

(³यूसीओ), 2015 ।   

2. िवīतु उपकरण (गुणव°ा िनयýंण) आदेश, 2020 िदनांक 11 नवंबर 2020 कì अिधसूचना 

के माÅयम से कम वोÐटेज िÖवचिगयर और कंůोलिगयर के िलए, और बाद म¤ 9 मई 2023 

और 3 मई 2024 कì अिधसूचनाओ ंके माÅयम से संशोिधत िकया गया। 

3. घरेलू िनमाªताओ ंको खरीद वरीयता ÿदान करने के िलए, औīोिगक बॉयलरŌ (भाप जनरटेर) 

पर सावªजिनक खरीद आदेश (मेक इन इंिडया को वरीयता) 29 िसतंबर 2020 को जारी िकया 

गया था।  
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4. पूंजीगत वÖतु ±ेý के अंतगªत मशीनरी और इलेि³ůक उपकरणŌ के उÂपादŌ कì एक िवÖतृत 

®ृंखला को कवर करने वाला ओमनीबस टेि³नकल रेµयलेुशन (ओटीआर) िदनांक 28 अगÖत, 

2024।  

 

INCOME OF FARMERS  

443.    SHRI DEEPAK ADHIKARI (DEV): 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the average income of a farmer as on date; 

(b) whether it has been noticed that the income of the farmers has increased or 

has   been doubled since 2022; 

(c) if so, the details thereof and if not, the reasons therefor; and 

(d) the measures/steps taken/to be taken by the Government in this direction? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND  

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (d):The National Sample Survey Office (NSSO), Ministry of Statistics and 

Programme Implementation (MoSPI) conducted a Situation Assessment Surve

y (SAS) of Agricultural Households during NSS 77thround (January, 2019 – De

cember, 2019) with reference to the agricultural year July, 2018- June, 2019 in t

he rural areas of the country. 

As per available inputs, the estimated average monthly income per 

agriculture household as given in NSS 77th round (2018-19) is Rs. 10,218/- .  
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Agriculture is a State subject and Government of India supports the effor

ts of States through appropriate policy measures, budgetary allocation and vari

ous schemes/ programmes. The various schemes/ programmes of the Govern

ment of India are meant for the welfare of farmers by increasing production, rem

unerative returns and income support to farmers. The Government has substan

tially enhanced the budget allocation of Department of Agriculture & Farmers W

elfare(DA&FW) from Rs. 21933.50 crore BE during 2013-14 to Rs. 1,22,528.77 

crore BE during 2024-25. Major schemes/programmes initiated by DA&FW to e

nhance overall income of farmers and remunerative returns in the agriculture se

ctor are as under: 

1. Pradhan Mantri Kisan Samman Nidhi (PM-KISAN) 

2. Pradhan Mantri Kisan Maan Dhan Yojana (PM-KMY) 

3. Pradhan Mantri Fasal Bima Yojana (PMFBY)/ Restructured Weather    

Based Crop  Insurance Scheme (RWBCIS) 

4. Modified Interest Subvention Scheme (MISS) 

5.  Agriculture Infrastructure Fund (AIF) 

6. Formation and Promotion of 10,000 new Farmer Producers 

Organizations (FPOs) 

7. National Bee Keeping and Honey Mission (NBHM) 

8. Namo Drone Didi 

9.  National Mission on Natural Farming (NMNF) 

10.  Pradhan Mantri Annadata Aay SanraksHan Abhiyan (PM-AASHA) 

11.  Agri Fund for Start-Ups & Rural Enterprises’ (AgriSURE) 
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12.  Per Drop More Crop (PDMC) 

13.  Sub-Mission on Agriculture Mechanization (SMAM) 

14.  Paramparagat Krishi Vikas Yojana (PKVY) 

15.  Soil Health & Fertility (SH&F) 

16.  Rainfed Area Development (RAD) 

17.  Agroforestry 

18.  Crop Diversification Programme (CDP) 

19.  Sub-Mission on Agriculture Extension (SMAE) 

20.  Sub-Mission on Seed and Planting Material (SMSP) 

21.  National Food Security and Nutrition Mission (NFSNM) 

22.  Integrated Scheme for Agriculture Marketing (ISAM) 

23.  Mission for Integrated Development of Horticulture (MIDH) 

24.  National Mission on Edible Oils (NMEO)-Oil Palm 

25.  National Mission on Edible Oils (NMEO)-Oilseeds 

26.  Mission Organic Value Chain Development for North Eastern Region 

27.  Digital Agriculture Mission 

28.  National Bamboo Missio 

 The NITI Aayog (erstwhile Planning Commission) has conducted a study 

entitled “Efficacy of minimum support prices on farmers”, in 2016. The study has 

found, among other things, that MSP declared by the Government has 

encouraged 78% of the farmers covered under the study for adopting improved 

methods of farming such as high yielding varieties of seeds, organic manure, 

chemical fertilizer, pesticides and improved methods of harvesting etc.  
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Indian Council on Agricultural Research (ICAR) has released a 

compilation of success stories of 75,000 farmers who have increased their 

income more than two times by convergence of schemes being operated by 

Ministry of Agriculture & Farmers Welfare and the allied Ministries/Departments. 

 

STEEL HUB 

444.  SHRI GURMEET SINGH MEET HAYER:  

Will the Minister of STEEL be pleased to state: 

(a) whether Mandi Gobindgarh has long been a vital steel hub in India, known 

for its key role in the processing of scrap steel and if so, the details thereof; 

(b) whether it is a fact, that in recent years, its growth has stagnated and steps 

taken by the Government to rejuvenate the Mandi Gobindgarh steel hub; 

(c) whether there is any initiatives to incentivise investments in this region and 

the steps being taken to boost employment opportunities and economic growth 

within the steel industry; and 

(d) whether the Government is considering a special economic package to 

support this industrial hub, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): 
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(a)to(d):   Mandi Gobindgarh has several steel units in Induction Furnace (IF) 

and Electric Arc Furnace (EAF) which use scrap as one of the raw materials for 

steel making. There are 247 steel units in Fatehgarh Sahib district of Punjab of 

them there are 74 IF and 2 EAF units. There has been steady increase in 

production of crude steel from 1.91 Million Tonnes (MT) in 2021-22 to 2.55 MT 

in 2023-24.   

             Steel is a de-regulated sector and Government’s role is that of a 

facilitator which lays down the policy guidelines and establishes the institutional 

mechanism/structure for creating conducive environment for improving 

efficiency and performance of the steel sector. In this role, the Government has 

released the National Steel Policy 2017, which had laid down the broad roadmap 

for encouraging long term growth for the Indian steel industry, both on demand 

and supply sides, by 2030-31. The Government has also announced a policy for 

providing preference to domestically manufactured Iron & Steel products in 

Government procurement. This policy seeks to accomplish PM’s vision of ‘Make 

in India’ with objective of nation building and encourage domestic manufacturing 

and is applicable on all government tenders. The government has also approved 

a Production-linked Incentive (PLI) Scheme for Specialty Steel.  

 

ESTABLISHMENT OF CENTRAL RICE RESEARCH INSTITUTE 

445.  SHRI PRADEEP PUROHIT: 

 Will the Minister of AGRICULTURE AND FARMERS WELFARE be 

pleased to state: 
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(a) whether the Government has assessed the feasibility of establishing a 

Central Rice Research Institute in Bargarh considering its status as a leading 

rice-producing region in Odisha and if so, the details thereof;  

(b) whether the Government recognizes the need for advanced research on rice 

production including climate-resilient varieties and has any plan to allocate 

resources for setting up such an institute in Bargarh and if so, the details thereof;  

(c) whether the Government has evaluated the manner in which such an institute 

could contribute to improving the livelihoods of rice farmers in Odisha and other 

States by enhancing yield and reducing input costs and if so, the details thereof; 

and 

(d) whether the Government has proposed a timeline or allocated specific funds 

for the establishment of the Central Rice Research Institute at Bargarh and if so, 

the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI BHAGIRATH CHOUDHARY): 

(a): The ICAR-Central Rice Research Institute (CRRI) with its’ three sub-stations 

at Hazaribag (Jharkhand), Gerua (Assam), and Naira (Andhra Pradesh) 

develops and disseminates eco-friendly technologies to enhance productivity, 

profitability and sustainability of rice cultivation in different ecologies of various 

states in the country including Bargarh, Odisha. Besides, the ICAR-Indian 

Institute of Rice Research (IIRR), Hyderabad, Telangana also looks after rice 

research in the country.  
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 In addition to above, Odisha University of Agriculture & Technology 

(OUAT), located at Bhubaneswar, conducts research and extension activities on 

rice for Odisha. Therefore, at present, there is no proposal to set up a Central 

Rice Research Institute in Bargarh, Odisha.   

(b): Several climate-smart technologies/products are developed, tested and 

evaluated by the above two National institutes for the rice crop. The farmers of 

Bargarh are getting the benefits of such varieties/technologies.  

(c): The ICAR through its above two research institutes holds a national mandate 

to develop technologies aimed at enhancing rice productivity across the country 

through robust and effective research strategies. Research works have been 

done on enhancing yield through adoption of improved varieties and 

technologies and reducing input costs both at Odisha and also across different 

states of India. 

(d): Does not arise. 

 

FOOD ITEMS UNDER EXPORT PROMOTION SCHEMES 

446. SHRI DURAI VAIKO:  

 Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

 the details of assistance given to the exporters and beneficiaries of value-

added agricultural/processed food items under the Export Promotion Schemes 

of Agricultural and Processed Food Products Export Development Authority 

(APEDA) and Spices Board in the Tiruchirappalli and Pudukottai district during 
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the last five years including current year, year wise? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): 

 The Agricultural & Processed Food Products Export Development 

Authority (APEDA) provides financial assistance to the exporters of its scheduled 

products under its Agriculture and Processed Foods Export Promotion Scheme, 

for the 15th Finance Commission Cycle (2021-22 to 2025-26) in three 

components: (i) Development of Export Infrastructure, (ii) Quality Development, 

(iii) Market Development. The assistance is provided to exporters on a pan India 

basis which covers all the States, including Tamil Nadu.  

For Pudukkottai district of Tamil Nadu, APEDA has provided financial to 

three beneficiaries during the period 2021-22 to 2025-26 under the Development 

of Export Infrastructure component. For the Tiruchirappalli district of Tamil Nadu, 

assistance has been provided to two beneficiaries in the same period under 

Quality Development & Market Development components. In addition, APEDA 

organized 8 Capacity building programmes for its stakeholders in Tiruchirappalli 

district and 3 Capacity building programmes in Pudukkottai district, in the last 

five years including the current year. 

The Spices Board is implementing the central sector scheme 

“Sustainability in Spice Sector through Progressive, Innovative and Collaborative 

Interventions for Export Development (SPICED)”, aimed at export promotion of 
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spices and spice products. The major scheme components / sub-components 

for export promotion of spices include enhancing capacities for market 

expansion, trade promotion, product & market development and branding of 

Indian spices, technological and infrastructural interventions for processing of 

spices, setting up of in house laboratories, post harvest quality upgradation of 

spices, quality assurance for export etc.  

The scheme is implemented across India including the State of Tamil 

Nadu and the stakeholders of the spice sector of State can avail assistance 

under the SPICED scheme. No exporters from districts of Tiruchirappalli and 

Pudukottai have applied for availing assistance under the Export Promotion 

Schemes of the Spices Board during the last five years. 

 

 

DECREASING VEGETABLE CULTIVATION 

447.  SHRI Y. S. AVINASH REDDY: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE 

be pleased to state:  

(a)  whether the Government has taken note that the production of vegetables 

in the country is decreasing due to various reasons including decrease of area 

under cultivation; 

(b) if so, the details thereof, State-wise and reasons for such situation since 2014 

onwards to till date; and 



04.02.2025  988 

 
(c)  whether the Government has conducted any survey in each State, if so, the 

details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (c): The Department of Agriculture and Farmers Welfare compiles 

estimates of area and production of horticulture crops including vegetables 

based on the assessments/surveys conducted by the respective State 

Horticulture/Agriculture Departments/Agencies. As per these estimates, 

production of vegetables in the country has increased by 21.4% over the last ten 

years from 169.48 Million Metric Tonne in 2014-15 to 205.80 Million Metric 

Tonne in 2023-24 (3rd Advance Estimates). State-wise details are given in the 

enclosed Statement. 
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STATEMENT 

Sl. 

No. 

STATES/UTs 2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 

(3rd Advance 
Estimate) 

  A P A P A P A P A P A P A P A P A P A P 

1 ANDHRA 
PRADESH 

242.1
8 

4592.5
8 

238.4
0 

5442.7
7 

221.4
3 

8026.3
6 

243.04 6911.7
9 

267.49 7559.5
5 

242.4
1 

7456.1
8 

227.05 6585.14 210.00 6366.35 221.25 7154.17 184.78 6346.91 

2 ARUNACHAL 
PRADESH 

1.70 41.00 4.00 33.01 1.75 14.42 2.58 16.60 2.62 17.39 2.62 17.39 2.62 17.41 2.62 17.41 2.62 17.34 2.06 16.43 

3 ASSAM 289.2
6 

4469.7
3 

317.5
9 

3821.7
1 

300.7
5 

3329.5
8 

300.17 3293.0
1 

300.00 3479.2
1 

301.0
3 

3572.2
2 

301.05 3628.77 306.24 3747.48 304.10 3703.40 310.60 3938.61 

4 BIHAR 842.0
0 

14467.
15 

837.5
1 

14400.
12 

841.9
1 

14520.
97 

824.31 15865.
30 

865.62 16528.
07 

821.8
6 

16327.
11 

912.08 17841.3
6 

904.56 17855.3
9 

920.38 18020.6
1 

913.97 17095.71 

5 CHHATTISGAR
H 

425.0
7 

5812.3
2 

475.2
3 

6318.4
1 

489.2
3 

6728.0
0 

499.37 7003.5
9 

508.53 7081.2
9 

517.2
6 

7177.9
7 

491.27 6865.24 499.33 7094.46 493.72 6695.35 469.36 6425.80 

6 GUJARAT 603.1
1 

11861.
23 

695.8
4 

13401.
39 

643.8
8 

13161.
25 

620.35 12338.
29 

626.26 12550.
47 

646.1
0 

12876.
68 

731.03 14505.6
4 

832.42 16614.8
2 

777.22 15676.2
9 

743.18 15213.85 

7 HARYANA 359.4
0 

5305.5
9 

410.3
0 

6129.3
6 

411.0
5 

6180.4
3 

439.77 7083.0
0 

443.60 7325.0
6 

384.3
5 

6401.8
5 

334.70 5883.87 325.95 5402.88 342.55 5376.10 332.70 5670.27 

8 HIMACHAL 
PRADESH 

83.75 1585.3
7 

88.28 1715.1
6 

93.12 1783.7
7 

89.32 1807.0
3 

87.30 1755.4
3 

90.85 1856.8
0 

91.78 1875.24 91.99 1878.13 93.64 1875.21 92.30 1819.48 
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9 JAMMU & 

KASHMIR 
63.06 1395.4

7 
62.63 1386.3

7 
58.65 1410.4

2 
56.29 1226.6

4 
60.12 1337.1

2 
60.12 1337.1

2 
60.12 1339.12 83.67 1889.62 83.67 1995.78 83.67 1996.18 

10 JHARKHAND 316.6
7 

4279.2
8 

264.2
2 

3373.8
2 

293.5
3 

3370.0
0 

289.21 3475.4
2 

293.88 3508.3
2 

302.5
7 

3595.0
3 

310.58 3792.25 297.00 3965.08 309.11 4269.80 311.13 4409.48 

11 KARNATAKA 485.8
8 

8828.3
7 

460.3
5 

7804.5
7 

488.9
4 

8167.1
6 

483.20 8395.3
3 

422.95 7338.8
1 

385.3
1 

6812.6
4 

490.90 7846.32 492.65 7708.69 431.48 7486.92 391.57 6114.59 

12 KERALA 142.2
9 

1645.0
6 

144.9
9 

2088.6
6 

137.5
0 

1921.4
5 

110.79 2517.2
7 

90.89 2709.3
7 

88.17 2861.4
0 

98.05 3052.62 101.49 3042.83 106.40 2962.30 102.48 2820.88 

13 MADHYA 
PRADESH 

672.3
0 

14199.
00 

757.6
7 

15568.
26 

920.5
5 

17928.
50 

889.74 17545.
50 

904.81 17970.
26 

1009.
59 

19845.
23 

1090.64 21329.9
6 

1161.41 22206.3
1 

1179.90 23260.2
6 

1258.61 24121.62 

14 MAHARASHTR
A 

595.2
1 

8783.0
1 

713.3
8 

9452.0
7 

712.6
8 

10520.
49 

726.20 12322.
72 

660.02 11356.
15 

842.3
5 

14125.
81 

962.13 14212.3
6 

1192.47 17189.5
0 

1045.19 15236.4
3 

915.21 12276.71 

15 MANIPUR 29.33 268.01 34.36 316.51 59.39 369.85 45.30 342.17 45.67 356.04 34.93 362.78 32.90 339.87 38.35 376.58 38.35 376.57 31.96 321.45 

16 MEGHALAYA 44.60 534.00 47.50 494.88 49.50 523.42 49.11 519.70 49.02 514.75 49.12 515.87 49.28 517.76 49.61 520.15 51.05 538.91 51.73 548.39 

17 MIZORAM 44.03 273.76 45.21 179.02 37.02 179.88 36.25 171.06 34.65 200.45 40.48 188.10 40.62 224.39 40.67 224.64 40.67 224.64 41.09 225.07 

18 NAGALAND 38.55 492.37 43.53 494.61 47.17 564.62 46.21 555.12 41.10 455.08 40.28 453.84 41.09 456.78 41.51 455.96 42.21 462.79 42.31 462.17 

19 ODISHA 668.5
3 

9413.5
4 

652.0
5 

8755.5
1 

639.4
2 

8761.6
1 

639.70 8765.6
1 

632.59 8670.1
3 

620.6
0 

8493.5
2 

673.01 9422.43 658.10 9280.52 703.09 9782.11 762.25 10614.24 

20 PUNJAB 208.0
3 

4167.6
5 

213.9
0 

4301.6
3 

232.4
4 

4564.9
1 

244.35 4928.3
5 

249.32 5207.3
6 

273.3
0 

5554.6
0 

287.39 5856.37 300.40 6171.46 316.58 6509.00 334.38 6883.66 

21 RAJASTHAN 153.9
2 

1433.2
3 

190.7
3 

1986.7
3 

166.6
7 

1795.3
7 

163.22 1675.2
9 

162.88 1652.6
2 

183.8
8 

1910.3
8 

185.85 2182.80 193.78 2207.72 186.75 2344.37 190.89 2382.57 
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22 SIKKIM 29.15 130.06 20.25 106.94 25.54 190.72 38.42 229.10 38.80 231.40 38.80 231.40 17.08 108.68 22.44 129.37 20.20 121.22 24.00 135.77 

23 TAMIL NADU 284.8
1 

7521.0
2 

271.2
8 

6976.1
5 

239.2
9 

6559.8
4 

240.95 6406.0
1 

225.51 5669.2
7 

307.4
9 

7475.6
7 

332.73 8519.83 377.49 9490.97 362.29 9203.81 361.91 9160.56 

24 TELANGANA 179.6
6 

3005.3
3 

171.8
0 

3195.4
4 

124.9
4 

1647.0
3 

139.25 2753.8
0 

141.44 2574.3
0 

115.4
5 

2274.4
5 

89.49 2150.18 73.38 1615.69 55.62 1378.63 47.01 1076.77 

25 TRIPURA 48.61 811.09 46.48 793.24 46.68 817.94 45.94 795.78 46.28 808.78 46.46 813.29 48.56 848.08 54.74 1179.22 61.83 1287.81 56.93 1147.71 

26 UTTAR 
PRADESH 

1163.
55 

26120.
18 

1379.
11 

26251.
00 

1439.
70 

28192.
63 

1259.2
3 

27895.
08 

1260.6
6 

27787.
99 

1249.
83 

26200.
12 

1307.22 29160.9
1 

1350.39 32505.0
7 

1413.94 34766.6
5 

1425.72 34277.07 

27 UTTARAKHAN
D 

100.7
0 

1109.6
5 

89.84 945.36 91.24 945.29 100.06 999.65 97.27 1006.3
0 

99.04 1022.4
8 

99.83 1039.96 99.83 1041.35 75.35 708.06 66.82 514.57 

28 WEST BENGAL 1387.
20 

26354.
61 

1391.
42 

22825.
45 

1386.
97 

25505.
66 

1400.2
6 

27697.
34 

1474.5
5 

27014.
55 

1480.
76 

28030.
09 

1511.78 30330.7
7 

1532.77 28450.0
7 

1590.44 30574.4
9 

1582.33 29191.91 

29 OTHERS 39.70 578.57 38.44 505.81 37.00 490.83 38.24 505.25 39.09 504.12 34.62 493.83 38.59 511.15 39.18 515.69 39.13 539.45 40.29 590.76 

TOTAL 9542.
23 

169478
.23 

1010
6.29 

169063
.93 

1023
7.92 

178172
.40 

10060.
84 

18404
0.79 

10072.
91 

183169
.61 

1030
9.62 

188283
.83 

10859.4
2 

200445.
23 

11374.4
0 

209143.
40 

11308.7
3 

212548.
44 

11171.2
3 

205799.1
8 

Source: Horticulture Statistics Unit, DA&FW 
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AGRI STACK IMPACT ON FARMING 

448. DR. AMAR SINGH: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to state: 

(a) whether it is a fact that the recently created Agri Stack will serve as a 

comprehensive database through detailed records of farmers, land usage and crop 

patterns; 

(b) if so, the details thereof and if not, the reasons therefor; and 

(c) the steps taken/being taken by the Government for improving the lives of 

farmers and increasing their income? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a)and (b): The Agristack brings together various digital components in the 

agriculture and allied sectors value-chain. It provides a comprehensive and 

useful database on Farmers' Demographic details related to Land Holdings, and 

Crops Sown, enabling farmers to digitally identify and authenticate themselves 

for accessing benefits and services viz., credit, insurance, procurement facilities 

etc. It also enables accurate information at the farm level relating to area under 

a particular crop to arrive at accurate production estimation. Agristack facilitates 

informed policy decisions regarding export, import, markets intervention and 

planning of Schemes for agriculture sector.  

(c): For improving the lives of farmers and increasing their income, the 

Government has substantially enhanced the budget allocation of Department of 
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Agriculture & Farmers Welfare from Rs. 21,933.50 crore BE during 2013-14 to 

Rs. 1,22,528.77 crore BE during 2024-25. This enhanced budgetary provision 

has been made to facilitate the efforts of the Government towards the following: 

i. Income support to farmers through PM KISAN 

ii. Pradhan Mantri Fasal Bima Yojana (PMFBY) 

iii. Institutional Credit for agriculture sector 

iv. Fixing of Minimum Support Price (MSP) at one-and-a half times the 

cost of production 

v. Promotion of organic/natural farming in the country 

vi. Per Drop More Crop 

vii. Micro Irrigation Fund 

viii. Namo Drone Didi 

ix. Promotion of Farmer Producer Organizations (FPOs) 

x. National Beekeeping and Honey Mission (NBHM) 

xi. Agricultural Mechanization 

xii. Providing Soil Health Cards to farmers 

xiii. Setting up of National Agriculture Market (e-NAM) extension Platform 

xiv. Launch of the National Mission for Edible Oils – Oil Palm 

xv. Agri Infrastructure Fund (AIF) 

xvi. Improvement in farm produce logistics 

xvii. Mission for Integrated Development of Horticulture (MIDH) - Cluster 

Development Programme 

xviii. Creation of a Start-up Eco system in agriculture and allied sector 
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xix. Increase in Export of Agri and Allied Agri- Commodities 

Government of India supplements the efforts of States through appropriate 

policy measures, budgetary support and through various schemes/ 

programmes. The various schemes/ programmes of the Government of India are 

meant for the welfare of farmers by increasing production, remunerative returns 

and provide income support to the farmers. 

Further, the Department of Agriculture, & Farmers Welfare (DA&FW) is 

implementing National Food Security and Nutrition Mission (NFSNM) in all of the 

28 States and 2 Union Territories viz. Jammu & Kashmir and Ladakh with the 

objective to increase food grain production through area expansion and 

productivity enhancement. Under NFSNM, assistance is given through State 

governments to the farmers for interventions like cluster demonstrations on 

improved package of practices, demonstrations on cropping system, distribution 

of seeds of High Yielding Varieties (HYVs)/hybrids, improved farm 

machineries/resource conservation machineries/tools, efficient water application 

tools, plant protection measures, nutrient management/soil ameliorants, 

processing & post-harvest equipments, cropping system based trainings to the 

farmers etc. The mission also provides support to the Indian Council of 

Agricultural Research (ICAR) & State Agricultural Universities (SAUs)/Krishi 

Vigyan Kendras (KVKs) for technology back-stopping and transfer of technology 

to the farmer under supervision of Subject Matter Specialists/Scientists/Experts. 
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PROPOSAL SANCTIONED BY CAMC 

449. SHRI  HAMDULLAH SAYEED: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state:  

(a) the number of Project proposals sanctioned by the Central Approval & 

Monitoring Committee (CAMC) under the Fisheries and Aquaculture 

Infrastructure Development Fund (FIDF); 

(b) if so, the details thereof, including the type of projects and their distribution in 

State and Union Territories; and 

(c) the measures being taken by the Government to ensure timely 

implementation and monitoring of the approved projects? 

THE MINISTER OF PANCHAYATI RAJ;  AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS 

LALAN SINGH): 

(a) to (c): The Department of Fisheries, Ministry of Fisheries, Animal Husbandry 

and Dairying, with effect from financial year 2018-19 is implementing Fisheries 

and Aquaculture Infrastructure Development Fund (FIDF) with a total fund size 

of Rs 7522.48 crore.  FIDF inter-alia provides concessional finance for 

development of various fisheries infrastructure facilities to the Eligible Entities 

(EEs), including State Governments/Union Territories, State entities and other 

Stakeholders for development of identified fisheries infrastructure facilities.  

Under FIDF, the Department of Fisheries provides interest subvention up to 3% 
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per annum for providing the concessional finance by the NLEs at the interest 

rate not lower than 5% per annum. Based on the recommendation of Central 

Approval and Monitoring Committee (CAMC) of FIDF scheme, the Department 

of Fisheries, Ministry of Fisheries, Animal Husbandry and Dairying has approved 

a total 136 project proposals/projects at a total cost of Rs. 5801.06 crore with 

project cost restricted for interest subvention at Rs. 3858.19 crore to various 

States/UTs. The projects supported under FIDF to States and Union Territories 

are includes Fishing Harbours, Fish Landing Centers, Ice Plants, Cold storage, 

Fish Transport Facilities, Integrated Cold Chain (Marine & Inland Sector), 

Modern Fish Markets, Brood Banks, Hatcheries, Modernization State Fish Seed 

Farms, Fisheries Training Centres, Fish Processing Units, Fish Feed 

Mills/Plants, Cage culture in Reservoir, Mariculture etc.  State/UT-wise details of 

the project approved under FIDF are furnished as below: 

(Rs. in crores) 

Sl No Name of State No. of projects 

approved 

Total 

Project 

Cost 

Amount eligible 

for interest 

subvention  

1. Andhra Pradesh 10 1396.83 653.06 

2. Arunachal Pradesh 1 0.68 0.54 

3. Assam 1 0.41 0.18 

4. Goa 1 6.42 5.00 

5. Gujarat 5 1354.92 750.00 
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6. Haryana 1 1.17 0.64 

7. Himachal Pradesh 1 5.17 5.00 

8. Jammu and Kashmir 2 120.70 93.17 

9. Karnataka 2 1.44 0.79 

10. Kerala 3 162.82 151.20 

11. Maharashtra 13 1031.30 770.25 

12. Manipur 4 1.15 0.90 

13. Mizoram 1 8.57 6.85 

14. Odisha 4 60.18 33.83 

 Puducherry 1 2.46 1.97 

15. Tamil Nadu 66 1576.08 1337.81 

16. Telangana 1 4.70 2.31 

17. Uttar Pradesh 1 0.22 0.09 

18. West Bengal 18 66.07 44.69 

Total 136 5801.06 3858.19 

 

In order to ensure the timely completion of approved projects, the CAMC of FIDF 

scheme is monitoring the progress regularly and National Fisheries 

Development Board (NFDB) as the Nodal Implementing Agency (NIA) conducts 

the desk and need based field inspections of approved projects.  Besides, the 

Department of Fisheries, Ministry of Fisheries, Animal Husbandry and Dairying 

also reviews the progress of approved projects to ensure the its timely 



04.02.2025  998 

 
implementation.  Under FIDF, Out of total 136 projects approved, 40 projects 

have already been completed and operationalized for benefitting approximately 

30,000 numbers of stakeholders.  

 

DESTRUCTION OF ANIMALS 

450.  DR. GANAPATHY RAJKUMAR P. : 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to State: 

(a) the number of animals destroyed in recent calamities in Tamil Nadu State; 

(b) the steps taken to compensate the destruction of domestic animals; and 

(c) the details of other steps taken in this regard?  

THE MINISTER OF PANCHAYATI RAJ;  AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS 

LALAN SINGH): 

(a) As per Memorandum submitted by State Government of Tamil Nadu and 

assessed by the Inter-Ministerial Central Team (IMCT); 2991 cattle head have 

been reported lost due to cyclonic storm  ‘Fengal’ of 30th November 2024  

(b) Department do not have any scheme to compensate loss of animals due 

to calamities. The financial assistance is provided under State Disaster 

Response Fund (SDRF) by way of relief and not for compensation. The State 

Government concerned  provides necessary relief  from State Disaster 
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Response Fund (SDRF)in accordance with Government of India approved items 

and norms, in the wake of a natural disaster including cyclonic storm 

(c) The State of Tamil Nadu has informed that health campsfor livestockwere 

conducted in the affected areas. 

 

SEPARATE HSN CODE FOR RECYCLED TEXTILES 

451. SUSHRI S. JOTHIMANI: 

Will the Minister of TEXTILES be pleased to state : 

(a) whether any specific/separate HSN Code exists for recycled textiles; 

(b) if so, the details thereof;  

(c) if not, whether the Government proposes to allot a separate HSN Code to 

identify and track such textiles and their trade; and  

(d) whether the Government has taken any other measures to recognize and 

promote sustainable products and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND 

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA 

MARGHERITA): 

(a) to (c): There is no specific / separate HSN code for Recycled Textiles, at 

present. 

(d): The Government, in order to recognize and promote sustainable products, 

has entered into a tripartite MoU signed among Textiles Committee (TC), 

Government E-Market Place (GeM) and Standing Conference of Public 
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Enterprises (SCOPE) for registration of upcycled textile manufactures to enable 

them to sell their products through GeM Portal. 

 

BUDGETARY ALLOCATION FOR MGNREGS  

452.  SHIRI  D. M. KATHIR ANAND: 

  DR. SHIVAJI BANDAPPA KALGE: 

  Will the Minister of RURAL DEVELOPMENT be pleased to state:  

(a)  whether the Government has taken measures to increase the budgetary 

allocation for Mahatma Gandhi National Rural Employment Guarantee 

Scheme (MGNREGS), Swachh Bharat and PMAY(Gramin) and other 

schemes to cater the  welfare of rural people especially women; 

(b)  if so, the details thereof; 

(c)  the measures taken by the Government to increase the number of working 

days from 100 days to 150 days and effect the 6% increase in wages every 

year; and 

(d)  whether the Government has initiated any special Employment Guarantee 

Scheme for SC/ST/OBC and Minority communities and if so, the details 

thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI KAMLESH PASWAN):  

(a) and (b):  The Government of India is committed to the welfare and 

development of rural communities, including women, through sustained efforts 

and robust policy implementation. Scheme-wise Budget Estimates and Revised 



04.02.2025  1001 

 
Estimates for the financial years 2022-23, 2023-24 and 2024-25 (B.E) in respect 

of schemes being implemented by the Department of Rural Development are 

given in the enclosed Statement.  

Under the Swachh Bharat Mission (SBM), which is being implemented by the 

Department of Drinking Water & Sanitation, the focus remains on sustaining 

open defecation-free (ODF) villages and promoting awareness programs to 

ensure improved health outcomes, particularly for women and children. Details 

of the central share allocated under the Swachh Bharat Mission (SBM) are given 

below:  

Financial Year Allocation (Rs. in Crore) 

2022-23 5000.0 

2023-24 7000.0 

2024-25 7192.0 

With regard to welfare of women, it is stated that the Mahatma Gandhi National 

Rural Employment Guarantee Act (Mahatma Gandhi NREGA), 2005, requires 

that priority shall be given to women in such a way that at least one-third of the 

beneficiaries shall be women who have registered and requested for work. 

Further, in case of individual work, women headed rural household is one of the 

categories which shall be given priority. 

The rate of participation of women (percentage of women person-days out of 

total in percentage) in Mahatma Gandhi NREGS during the last three financial 

years and current financial year 2024-25 (as on 30.01.2025) is given below: 
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Financial Year 2021-22 2022-23 2023-24 2024-25 

Women participation rate (%) 54.82 57.47 58.9 57.99 

 (As per NREGASoft)  

(c):     Mahatma Gandhi National Rural Employment Guarantee Scheme 

(Mahatma Gandhi NREGS) provides for at least one hundred days of 

guaranteed wage employment in every financial year to every household whose 

adult members volunteer to do unskilled manual work. Further, the Ministry 

mandates the provision of an additional 50 days of wage employment (beyond 

the stipulated 100 days) to every Scheduled Tribe Household in a forest area, 

provided that these households have no other private property except for the 

land rights provided under the Forest Rights Act (FRA), 2006. In addition to this, 

there is a provision for providing up to an additional 50 days of wage employment 

in a financial year in drought/natural calamity-affected notified rural areas.  

As per Section 3 (4) of Mahatma Gandhi National Rural Employment Guarantee 

Act, 2005, the State Governments may make provision for providing additional 

days of employment beyond the period guaranteed under the Act from their own 

funds.  

With regard to increase in wage rate, it is stated that Section 6(1) of Mahatma 

Gandhi National Rural Employment Guarantee Act (Mahatma Gandhi NREGA), 

2005, provides that the Central Government may, by notification, specify the 

wage rate for unskilled work for its beneficiaries. Accordingly, the Ministry of 

Rural Development notifies Mahatma Gandhi NREGA wage rate for every 
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financial year for States/UTs. To compensate the Mahatma Gandhi NREGA 

workers against inflation, the Ministry of Rural Development revises the wage 

rate every financial year based on change in Consumer Price Index for 

Agricultural Labour (CPI-AL).   

In FY 2024-25, there is an average increase of around 7% in notified wage rate 

compared to the FY 2023-24 under Mahatma Gandhi 

NREGS.                                                    

(d):     In so far as Ministry of Rural Development is concerned, it is 

implementing the Mahatma Gandhi National Rural Employment Guarantee 

Scheme (Mahatma Gandhi NREGS) which is a demand-driven wage 

employment Scheme which stipulates for providing at least one hundred days of 

guaranteed wage employment in every financial year to every household whose 

adult members volunteer to do unskilled manual work. The details of the 

percentage of beneficiaries from Scheduled Castes and Scheduled Tribes 

communities provided employment under Mahatma Gandhi NREGS during the 

last three financial years and current financial Year 2024-25 (as on 30.01.2025) 

are given below:  

Financial year 
%age of Persondays generated  

SCs STs 

2021-22 19.17% 18.33% 

2022-23 19.55% 18.02% 

2023-24 19.18% 17.61% 
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2024-25 (as on 30.01.2025) 19.00% 17.81% 

(as per NREGSASoft)   

STATEMENT 

Scheme-wise Budget Estimates and Revised Estimates  for financial 

years 2022-23, 2023-24 and 2024-25(B.E)  (Rs. in crore) 
   

SI. 

No. 

Name of the 

Scheme 

Annual Plan 

 2022-23 

Annual Plan  

2023-24 

Annual 

Plan  

2024-25  

   

B.E. 

 

R.E. 

  

B.E. R.E. B.E. 

   

   

1 2 3 4 6 7 9    

1 

Mahatma 

Gandhi National 

Rural 

Employment 

Guarantee 

Scheme 

73000 90955.77 60000 86000 86000 

   

  

 

2 

National Rural 

Livelihood 

Mission- 

Aajeevika 

13336.42 11776.01 14129.17 14129.17 15047    
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3 
Pradhan Mantri 

Awaas Yojana 
20000 48422 54487 32000.01 54500.14    

4 

Pradhan Mantri 

Gram Sadak 

Yojana 

19000 19000 19000 17000 19000    

5 

National Social 

Assistance 

Programme 

9652.31 9652 9636.32 9652 9652    

6 

Shyama Prasad 

Mukherjee 

RURBAN 

Mission* 

550 988.91 0 0 0    

  *No allocation is being made for this scheme since FY 2023-24.  

 

MINI TEXTILE PARKS 

453. THIRU DAYANIDHI MARAN: 

Will the Minister of TEXTILES be pleased to state : 

(a) the details of criteria will be used to identify suitable locations for setting up 

technical textile hubs & mini textile parks in Tamil Nadu along with the plan to 

align these hubs with the goals of the National Technical Textile Mission;  

(b) the details of portion of the 1,400 crore National Technical Textile Mission 

budget will be allocated for the development of textile hubs in Tamil Nadu along 
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with the additional funding or incentives provided to attract private investors to 

these hubs;  

(c) the details of funds allocated/disbursed and spent through various 

programmes by the National Technical Textile Mission in the last three years 

and the details of expenditure itemised, State and year-wise; and  

(d) the infrastructure developments are planned to support these hubs, including 

transportation, power and water facilities in Tamil Nadu and how will the 

proposed hubs integrate with existing textile clusters in districts like Tirupur, 

Karur and Erode? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND 

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI PABITRA 

MARGHERITA): 

(a), (b) and (d): Under National Technical Textiles Mission (NTTM), there is no 

provision of setting up of technical textile hubs & mini textile parks in any state 

(including Tamil Nadu). Further, no portion of budget has been specifically 

earmarked for development of Textile hubs in Tamil Nadu under NTTM. 

However, under PM Mega Integrated Textile Regions and Apparel Parks (PM 

MITRA Parks) Scheme, the Government has approved setting up of 7 PM 

MITRA Parks including one in Tamil Nadu (Virudnagar).  Under the PM MITRA 

scheme, state governments having readily availability of contiguous and 

encumbrance free land parcel of 1000+ acres were considered eligible for 

application under the scheme. 
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(c): Under NTTM, funds are released to various premier institutes for R&D 

projects and there is no provision to release funds State-wise. 

Details of funds allocated/disbursed and spent through various programmes by 

the NTTM in the last three years is as under: 

Financial 

Year 

Budget allocated 

(in Rs. Cr.) 

Total Fund release 

(in Rs. Cr.) 

2021-22 60 59.69 

2022-23 37 37 

2023-24 200 61 

Total 297 157.69 

 

 

DEVELOPMENT OF MODEL FISHERMEN VILLAGES 

454. SHRI SHAFI PARAMBIL: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a) the details of the villages identified under the Development of Model 

Fishermen Villages during the current financial year;  

(b) the data of beneficiaries who have received assistance under the scheme in 

the current financial year, State-wise;  
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(c) the impact of the scheme on the life and livelihood of fishermen in the selected 

villages; and 

 (d) whether the Government is planning to expand the scheme in the coming 

year and if so, the details thereof? 

THE MINISTER OF PANCHAYATI RAJ;  AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH ALIAS 

LALAN SINGH): 

(a) to (d): The Pradhan Mantri Matsya Sampada Yojana (PMMSY) implemented 

by the Department of Fisheries, Ministry of Fisheries, Animal Husbandry and 

Dairying inter-alia provides support to the Coastal State Governments and Union 

Territories(UTs) for development of Integrated modern coastal fishing villages.  

The unit cost envisaged for development of each integrated coastal fishing 

village is shared between the Central and concerned State Government in 60:40 

basis and the Government of India meets 100% unit cost  in case of Union 

Territories. Under PMMSY, proposals at a total investment of Rs.7756.46 lakh 

for development of total 11 integrated modern coastal villages have been 

approved which include (i) nine coastal villages at a cost of Rs. 6106.61 lakh in 

Kerala, (ii) one costal village at a cost of Rs.899.85 lakh in Lakshadweep and 

(iii) one coastal village at a cost of Rs. 750 lakh in West Bengal.  As this activity 

is implemented as non-beneficiary oriented activities of PMMSY on cost sharing 

basis between the Centre and concerned State Governments, no direct financial 

assistance is provided to the beneficiaries under the scheme. 
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In addition, under the PMMSY, the Department of Fisheries, Ministry of 

Fisheries, Animal Husbandry and Dairying in consultation with the coastal 

States/UTs has also identified a total of 100 coastal fishermen villages situated 

close to the coastlines for development as Climate Resilient Coastal Fishermen 

Villages (CRCFV) to make them economically vibrant fishermen villages. The 

National Fisheries Development Board (NFDB), Hyderabad has been made a 

nodal agency and the proposal of NFDB for development of the identified 100 

coastal villages at a total cost of Rs. 200 crore has been approved under the 

PMMSY in the current financial year. The need-based fisheries facilities 

developed in the identified coastal fishermen villages include; common facilities 

like fish drying yards, processing centers, fish markets, fishing jetty, ice plant, 

cold storage and emergency rescue facilities. The program also promotes 

climate-resilient fisheries through initiatives such as seaweed cultivation, 

artificial reefs, sea ranching, promotion of green fuel, Safety and security 

measures for fishermen and fishing vessels and taking up alternative livelihood 

activities like ornamental fisheries. The programs also envisages other activities 

like insurance, livelihood and nutritional support, Kisan Credit Cards and its 

saturation of coverage of eligible fishers residing in the identified coastal villages. 

State-wise details of the identified coastal villages for development as Climate 

Resilient Coastal Fishermen Villages (CRCFVs) under PMMSY are given in the 

enclosed Statement. 

Ministry of Finance, Department of Expenditure has agreed to the extension of 

PMMSY up to financial year 2025-26 as per the existing scheme design and 
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funding pattern with the approved outlay as already approved by the Union 

Cabinet.  

STATEMENT 

State-wise details of the identified coastal villages for development as 

Climate Resilient Coastal Fishermen Villages (CRCFVs) under PMMSY 

Sl. 

N

o 

Name of the 

Coastal 

Villages 

Sl. 

No 

Name of the 

Coastal Villages 

Sl. No Name of the Coastal 

Villages 

Gujarat Maharashtra Tamil Nadu 

1 Sachana 1 Kelwa 1 Pasiyavaram 

2 Navi bandar 2 Arnala 2 Senjiyamman Nagar 

3 Madhwad 3 Rangaon 3 Tharuvaikulam 

4 Muldwarka 4 Gorai Tal 4 Paramankeni 

5 Bhatt 5 Nandgoan 5 Mandavai Pudhukuppam 

6 Jodia 6 Korlai 6 C. Puthupettai 

7 Juna Bandar 7 Bharadkhol 7 Puthupettai 

8 Chorwad 8 Srivardhan 8 Arcottudurai 

Goa 9 Varavade 9 Puthupattiam 

1 Cacra, Tiswadi 10 Kalbadevi 10 Kumarapanvayal 

2 Arambol 11 Jaigad 11 Soliyakudi 

Puducherry 12 Nivati 12 Kalimankundu 

1 Narambai 13 Redi 13 Veerapandian Pattinam 
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2 Pattinacherry 14 Tondavalli 14 Idinthakarai 

Daman & Diu 15 Sarjekot 15 Arockiapuram 

1 Bucharwada   16 Erayumanthurai 

Odisha Karnataka Andhra Pradesh 

1 Pakharabad 1 Uppunda Madikal 1 Pedagangallavanipeta 

2 Sanadhanadi 2 Koteshwara 2 Devunaltada 

3 Majhisahi 3 Kadekar 3 Iddivanipalem 

4 Kirtani 4 Bailuru 4 Pathivada barripeta 

5 Jambhirai 5 Mattadahitlu 5 Pedda Uppada 

6 Amarnagar Kerala 6 Pentakota 

7 Chudamani 1 Eravipuram 7 Konapapapeta 

8 Jamboo 2 Thottapally 8 Sorlagondhi 

9 Kharnasi 3 Pallam 9 Gullalamoda 

10 Talachua 4 Azheekal 10 Adavi Panchayath 

11 Noliasahi 5 Njarakkal 11 Gondisamudram 

  6 Edavanakkadu 12 Palipalem 

12 Sana 

Nalianugaon 

Lakshadweep 13 Tadichetlapalem 

13 New Boxipalli 1 Chetlath island 14 Edurupalem 

14 Patisonapur 2 Minicoy island 15 Thupilipalem 

15 Sahan Andaman & Nicobar West Bengal 
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Islands 

16 Noliasahi 1 Durgapur 1 Akshayanagar 

17 Penthakata 2 Chidiya Tapu 2 Madanganj 

18 Arakhakuda 3 Junglighat 3 Dera 

 4 Hopetown 4 Dakshin Kadua 

5 Shoal Bay 5 Tamliporiya - Purba 

Mukundapur (Maa Nayekali 

Matsya Khoti) 

 

 

सीआरसीएस - सहारा åरफंड पोटªल 

 455.  ®ी चÆþ ÿकाश चौधरी : 

 ®ी सतपाल āĺचारी : 

 ®ी सनातन पांडेय : 

³या सहकाåरता मýंी यह बताने कì कृपा कर¤गे िक : 

 

(क) ³या सरकार Ĭारा सहकारी सिमितयŌ के केÆþीय पंजीयक (सीआरसीएस) - सहारा åरफंड 

पोटªल को चालू कर िदया गया है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या इस पोटªल के माÅयम से सहारा समूह के जमाकताªओ ंको उनके आधार से जड़ेु ब§क 

खातŌ म¤ उनके सÂयािपत दावŌ के िलए केवल 50,000 Łपये का भगुतान िकया जा रहा है और 

यिद हां, तो जमाकताªओ ंको पूणª भगुतान के संिवतरण के पीछे ³या कारण ह§; और 

(ग) जमाकताªओ ंको पूणª भगुतान का संिवतरण सुिनिĲत करने के िलए ³या ÿयास िकए गए ह§ और 

तÂसंबंधी Êयौरा ³या है ? 
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गृह मýंी; तथा सहकाåरता मýंी (®ी अिमत शाह): 

(क) से (ग): सहकाåरता मंýालय Ĭारा åरट यािचका (िस) स.ं191/2022 (िपनाक पाणी मोहंती बनाम् 

भारत संघ और अÆ य) म¤ दायर अंतवªतê आवेदन म¤ माननीय उ¸ चतम Æ यायालय ने िदनांक 

29.03.2023 को अÆ य बातŌ के साथ-साथ यह आदेश िदया िक: 

“(i) Out of the total amount of Rs. 24,979.67 Crores lying in the “Sahara-

SEBI Refund Account”, Rs. 5000 Crores be transferred to the Central 

Registrar of Cooperative Societies, who, in turn, shall disburse the same 

against the legitimate dues of the depositors of the Sahara Group of 

Cooperative Societies, which shall be paid to the genuine depositors in the 

most transparent manner and on proper identification and on submitting 

proof of their deposits and proof of their claims and to be deposited in their 

respective bank accounts directly.  

(ii) The disbursement shall be supervised and monitored by Justice R. 

Subhash Reddy, Former Judge of this Court with the able assistance of 

Shri Gaurav Agarwal, learned Advocate, who is appointed as Amicus 

Curiae to assist Justice R. Subhash Reddy as well as the Central Registrar 

of Cooperative Societies in disbursing the amount to the genuine depositors 

of the Sahara Group of Cooperative Societies. The manner and modalities 

for making the payment is to be worked out by the Central Registrar of 

Cooperative Societies in consultation with Justice R. Subhash Reddy, 

Former Judge of this Court and Shri Gaurav Agarwal, learned Advocate.” 

माननीय उ¸ चतम Æ यायालय के िदनांक 29.03.2023 के आदशे के अनुपालन म¤ सहारा 

समूह कì चार बहòराº य सहकारी सिमितयŌ, अथाªत् सहारा øेिडट कोऑपरेिटव सोसाइटी िल., 
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लखनऊ; सहारायन यूिनवसªल मÐ टीपपªज़ सोसाइटी िल., भोपाल; हमारा इंिडया øेिडट 

कोऑपरिेटव सोसाइटी िल., कोलकाता और Ö टासª मÐ टीपपªज़ कोऑपरिेटव सोसाइटी िल., 

हैदराबाद के ÿामािणक जमाकताªओ ंको उनके वैध धनरािश के åरफंड दावे ÿÖतुत करने हेत ुिदनांक 

18.07.2023 को “सीआरसीएस-सहारा åरफंड पोटªल” 

https://mocrefund.crcs.gov.in का शुभारंभ िकया गया है । संिवतरण कì यह संपूणª 

ÿिøया िडिजटल और कागज़रिहत है िजसे Æ यायमूितª आर. सभुाष रड्ेडी, माननीय उ¸ चतम 

Æ यायालय के पूवª Æ यायाधीश के पयªवे±ण और िनगरानी म¤ ®ी गौरव अúवाल, Æ यायिमý कì सहायता 

से िकया जा रहा है। 

इस पोटªल पर ÿाÈ त आवेदनŌ को उिचत पहचान पर और पहचान एवं जमारािश के साà य 

ÿÖ तुत करने के उपरांत पारदशê रीित से ÿोसेस िकया जा रहा है । भगुतान कì रािश को ÿामािणक 

जमाकताªओ ंके आधार से जड़ेु ब§क खाते म¤ सीधे जमा िकया जा रहा है । वतªमान म¤ सहारा समूह के 

ÿÂ येक ÿामािणक  जमाकताªओ ंको उनके सÂ यािपत दावŌ के िलए उनके आधार से जुड़े ब§क खातŌ 

के माÅ यम से माý 50,000/- Łपए तक के भगुतान का संिवतरण िकया जा रहा है । 

इसके अलावा, पोटªल पर िकसी जमाकताª के आवेदन म¤ ÿाÈ त िकसी कमी कì दशा म¤ उÆ ह¤ 

इन किमयŌ से अवगत कराया जा रहा है और उÆ ह¤ िदनांक 15.11.2023 को लॉÆ च हो चकुì री-

सबिमशन पोटªल के माÅ यम से अपना आवेदन पनु: ÿÖ तुत करने कì सूचना दी जा रही ह ै। मýंालय 

सहकारी सिमितयŌ के साहरा समूह के वाÖतिवक जमाकताªओ ंको भगुतान के िलए सभी संभव कदम 

उठा रहा ह।ै   

िदनांक 28.01.2025 तक सहारा समूह कì सहकारी सिमितयŌ के 11,61,077 जमाकताªओ ं

को 2,025.75 करोड़ Łपए कì धनरिश जारी कì जा चकुì ह§ ।  
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PRIMARY AGRICULTURAL CREDIT SOCIETIES (PACS) 

456. SHRI DUSHYANT SINGH: 

Will the Minister of COOPERATION be pleased to state: 

(a) the details regarding National Cooperative Exports Limited (NCEL), 

Bharatiya Beej Sahakari Samiti Limited (BBSSL) and the National 

Cooperative Organics Limited (NCOL) and the initiatives undertaken by 

these organisations to promote cooperatives across the country; 

(b) whether the Union Government aims to establish viable cooperatives in 

Panchayats, particularly focusing on sectors such as dairy and fishery 

cooperatives and the steps being taken to support their formation and 

growth, if so, the details thereof; 

(c) whether the Government has taken steps to digitize Primary Agricultural 

Credit Societies (PACS) by linking them with ERP (Enterprise Resource 

Planning) software and the manner in which these measures aim to 

improve efficiency and transparency within PACS, if so, the details 

thereof, and 

(d) the total number of PACS onboarded onto the ERP software till date, 

along with the details of the regions or States where implementation of 

PACS have been most successful? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 

(SHRI AMIT SHAH): 
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(a): With the approval of the Union Cabinet, the Ministry of Cooperation has set 

up three new national-level cooperative societies under MSCS Act 2002:  

a) National Cooperative Exports Limited (NCEL),  

b) National Cooperative Organics Limited (NCOL),  

c) Bharatiya Beej Sahkari Samiti Limited (BBSSL).  

The cooperatives of all levels, who are interested in activities specified for each 

of above societies. The details are as under: 

1. National Co-operative Exports Limited (NCEL): The NCEL has been 

promoted by Indian Farmers Fertilizer Cooperative Limited (IFFCO), Krishak 

Bharati Cooperative Limited (KRIBHCO), National Agricultural Cooperative, 

Marketing Federation of India Limited (NAFED), Gujarat   Cooperative Milk 

Marketing Federation Limited (GCMMF) and National Cooperative Development 

Corporation (NCDC) to undertake export of surpluses of goods and services of 

cooperatives and related entities including promotional activities. So far 8,863 

cooperatives have become members of NCEL. 

Initiatives undertaken by NCEL to promote cooperatives across the 

country: 

i. NCEL has exported 10,42,297.81 MT of 36 agricultural commodities worth 

Rs. 4,121 crores during the Financial Year 2024-25. 

ii. NCEL has earned a Net Profit of Rs. 26.40 crore and distributed dividends 

at the rate of 20% on the paid-up share capital to its member cooperative 

societies for the financial year 2023-24. 
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iii. NCEL has approached all States/UTs to identify such Agriculture and 

allied sector products that have a comparative advantage at the global 

level, which can be encouraged for export through NCEL and also to 

nominate a suitable agency, which will work as a nodal agency on behalf 

of the state government with NCEL. 

2. National Cooperative Organics Limited (NCOL): The NCOL has been 

promoted by the National Dairy Development Board (NDDB), GCMMF, NAFED, 

National Cooperative Consumers’ Federation of India Limited (NCCF), and 

National Cooperative Development Corporation (NCDC) to provide institutional 

support for aggregation, certification, testing, procurement, storage, processing, 

branding, labelling, packaging, logistic facilities, marketing of organic products 

through its member Cooperatives including PACS/FPOs. The NCOL will help in 

marketing of authentic and certified organic products to increase production of 

organic products by the cooperatives at various levels. So far 5,184 cooperatives 

have become members of NCOL. 

Initiatives undertaken by NCOL to promote cooperatives across the 

country: 

i. NCOL has launched the ‘Bharat Organics’ brand for organic staples in 

Delhi NCR through Safal outlets and has introduced 20 organic products, 

including Atta, pulses, sweeteners, and spices, in Safal retail stores and 

other market channels. 
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ii. NCOL has entered into Memorandum of Understanding (MoU) with the 

Uttarakhand Organic Commodity Board (UOCB) and procured 40 MT of 

premium organic Basmati Paddy from Uttarakhand. Farmers received a 

₹5 per kg premium above the market price. 

iii. NCOL has initiated procurement of organic-certified Tur (Pigeon Pea) 

from Vidarbha, Maharashtra, during the current Rabi season, offering an 

additional ₹5 per kg premium along with service charges for service 

providers. 

iv. NCOL has signed Memorandums of Understanding (MoUs) with nodal 

agencies of 8 States/UTs for the procurement of certified organic products 

and has identified nodal agencies in 24 other States/UTs for signing MoUs 

with them. 

v. NCOL has collaborated with APEDA to include Cooperatives as a legal 

entity under the National Program for Organic Production (NPOP). 

3. Bharatiya Beej Sahakari Samiti Limited (BBSSL): The BBSSL has been 

promoted by IFFCO, KRIBHCO, NAFED, NDDB, and NCDC to undertake 

production, procurement & distribution of quality seeds under single brand through 

cooperative network to improve crop yield and develop a system for preservation 

and promotion of indigenous natural seeds. BBSSL will help in increasing the 

production of quality seeds in India through cooperatives thereby reducing the 

dependence on imported seeds, enhancing agriculture production and providing 

boost to rural economy. So far 17,425 cooperatives have become members of 

BBSSL.  
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Initiatives undertaken by BBSSL to promote cooperatives across the 

country: 

i. BBSSL is setting up retail outlets for the distribution of ‘Bharat Beej’ 

through all available marketing channels including private. 

ii. During Rabi 2023-24 season, 11,575.45 quintals of foundation seed were 

produced.  

iii. During Kharif 2024 season, 3,820 quintals of foundation seed were 

produced.   

iv. During Rabi 2024 season, BBSSL has sown 49 varieties of 8 Crops in 

5,596 hectares of area across 6 states for the production of approximately 

1,64,804 quintals of foundation and certified seeds. 

v. BBSSL has so far received license in 11 States/UTs.  

(b):   The Government on 15.02.2023, has approved the Plan for strengthening 

cooperative movement in the country and deepening its reach up to the 

grassroots. The Plan entails establishment of new multipurpose PACS, Dairy 

and Fishery cooperative societies covering all the Panchayats/ villages in the 

country including the underserved regions in the next five years, through 

convergence of various existing GOI schemes, including Dairy Infrastructure 

Development Fund (DIDF), National Programme for Dairy Development 

(NPDD), PM Matsya Sampada Yojana (PMMSY), etc, with the support of 

National Bank for Agricultural and Rural Development (NABARD), National Dairy 
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Development Board (NDDB), National Fisheries Development Board (NFDB) 

and State Governments.  

In order to ensure effective and timely implementation of the plan, Ministry of 

Cooperation in coordination with NABARD, NDDB and NFDB has launched a 

Standard Operating Procedure (Margdarshika) on 19.9.2024, indicating the 

targets and timelines for all stakeholders concerned. As per Margdarshika, Joint 

Working Committee (JWC) at the district level have been formed by States/ UTs 

to ensure timely execution of the plan at the grassroot level. 

As per National Cooperative Database, till now 3,654 new multipurpose PACS, 

8,256 dairy and 990 fishery cooperatives have been registered in the country 

since the launch of this initiative. 

(c):  Government of India is implementing the Project for Computerization of 

functional PACS with a total financial outlay of ₹2,516 Crore, which entails 

bringing all the functional PACS onto an ERP (Enterprise Resource Planning) 

based common national software, linking them with NABARD through State 

Cooperative Banks (StCBs) and District Central Cooperative Banks (DCCBs). 

This common ERP software is provided to all the PACS in the project, across 

the country, to capture data on all functionalities of PACS, both credit and non-

credit. This software is customizable for state-specific needs. 

The ERP (Enterprise Resource Planning) based common national software 

brings about efficiency in PACS performance through a Common Accounting 

System (CAS) and Management Information System (MIS). Further, governance 
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and transparency in PACS also improves, leading to speedy disbursal of loans, 

lowering of transaction cost, reduction in imbalances in payments, seamless 

accounting with DCCBs and StCBs. 

(e) A total of 50,455 PACS have been onboarded on ERP Software and 

hardware has been procured by 30 States/UTs. State-wise list of 

onboarded PACS is given in the enclosed Statement.  

STATEMENT 

State-wise list of onboarded PACS 

S. No State/ UT PACS selected 

for 

Computerization 

ERP Onboarded 

1.  Maharashtra 12,000 10,979 

2.  Rajasthan 6,781 4,206 

3.  Gujarat 5,754 5,249 

4.  Uttar Pradesh 5,686 2,978 

5.  Karnataka 5,491 2,077 

6.  Madhya Pradesh 4,536 4,516 

7.  Tamil Nadu 4,532 4,529 

8.  Bihar 4,495 4,440 

9.  West Bengal 4,167 1,103 

10.  Punjab 3,482 1,720 

11.  Andhra Pradesh 2,037 1,734 
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12.  Chhattisgarh 2,028 2,010 

13.  Himachal Pradesh 1,789 836 

14.  Jharkhand 1,500 1,467 

15.  Haryana 710 617 

16.  Uttarakhand 670 185 

17.  Assam 583 580 

18.  J & K 537 531 

19.  Tripura 268 245 

20.  Manipur 232 45 

21.  Nagaland 231 33 

22.  Meghalaya 112 103 

23.  Sikkim 107 107 

24.  Goa 58 35 

25.  ANI 46 46 

26.  Puducherry 45 37 

27.  Mizoram 25 25 

28.  Arunachal Pradesh 14 11 

29.  Ladakh 10 9 

30.  DNH & DD 4 2 

Total 67,930 50,455 
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RASHTRIYA KAMDHENU AAYOG 

457. SHRI P. V. MIDHUN REDDY: 

Will the MINISTER OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING 

be pleased to state: 

(a) whether there is no Chairman in the Rashtriya Kamdhenu Aayog, constituted 

for the welfare of cows; 

(b) if so, the reasons therefor and the date when the post became vacant; 

(c) the details of the schemes implemented since 2019 on the recommendations 

of the Rashtriya Kamdhenu Aayog; 

(d) the total expenditure on these implemented schemes out of a fund of Rs. 500 

crore allocated to Rashtriya Kamdhenu Aayog in the budget for the financial year 

2019-2020; and; 

(e) the total number of veterinary, animal husbandry and agricultural universities 

participating in the initiative launched by Rashtriya  Kamdhenu Aayog? 

THE MINISTER OF PANCHAYATI RAJ;  AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH): 

(a) and (b): Yes, Sir. The post has remained vacant since February 2022.  

(c), (d) and (e): No schemes have been implemented based on the 

recommendations of the RKA since 2019 and hence no expenditure.  
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OWNERSHIP RIGHTS OF REHABILITATION HOMES 

458.     SHRI MANISH TEWARI: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) the total number of households built under various rehabilitation schemes in 

Chandigarh till date since 1980, year-wise; 

(b) whether the Union Government is aware of any survey conducted by the 

estate office of Chandigarh to ascertain the ownership rights of houses under 

various rehabilitation schemes in Chandigarh, if so, the details thereof and if not, 

the reasons therefor; 

(c) whether the Union Government plan to grant ownership rights to allottees of 

rehabilitation homes in Chandigarh; 

(d) if so, whether the Government also plans to uplift the ban on property 

conversion from leasehold to freehold through General Power of Attorney in 

Chandigarh; and 

(e) if not, the reasons does the Government have for not providing ownership 

rights to the allottees of rehabilitation homes? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

NITYANAND RAI): 

(a) to (e) The total number of households built under various rehabilitation 

schemes in Chandigarh since 1980 are 34965. The year wise details are given 

in the enclosed Statement. 
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 These houses were allotted to economically weaker sections of society on 

monthly licence fee basis or leasehold basis. In these rehabilitation schemes, 

there is no provision to grant ownership rights.  

STATEMENT 

Year wise details of households built under various rehabilitation 

schemes in Chandigarh since 1980 

Sr. No. Year Household built 

1. 1980-81 2560 

2. 1982-83 996 

3. 1984-85 110 

4. 1985-86 95 

5. 1986-87 1102 

6. 1987-88 600 

7. 1988-89 2716 

8. 1989-90 227 

9. 1991-92 750 
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10. 1992-93  6161 

11. 1993-94 43 

12. 1994-95 5 

13. 2001-02 512 

14. 2002-03 544 

15. 2004-05 240 

16. 2005-06 608 

17. 2009-10 512 

18. 2010-11 11616 

19. 2013-14 608 

20. 2018-19 4960 

 Total 34965 
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POTENTIAL OF COOPERATIVE SECTOR IN STRENGTHENING THE RURAL 

ECONOMY 

459. SHRI RAHUL KASWAN: 

Will the Minister of COOPERATION be pleased to state:  

(a) whether the Government recognises the potential of the cooperative sector in 

strengthening the rural economy; 

(b) if so, the details of measures taken by the Government to support and promote 

cooperatives in rural economy;  

(c) the total amount of funds allocated to cooperative societies in rural areas during 

the last five years across various sectors specially in Rajasthan, State-wise; and 

(d) the manner in which the Government plans to generate employment in rural 

areas through cooperatives in the country, specially in Rajasthan? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION (SHRI 

AMIT SHAH): 

(a) and (b): Yes Sir. Ministry of Cooperation, since its inception on 6th July, 2021 

has undertaken various initiatives and reforms to empower cooperative societies 

and leverage their potential in promoting all-round development of the cooperatives 

across the country. Ministry of Cooperation with active participation of various 

States/ UTs has taken various initiatives to revitalize and strengthen the cooperative 

sector across the country benefitting rural economy, the details of which are given 

in the enclosed Statement-I. 

(c) and (d):  To strengthen the cooperatives, Ministry of Cooperation, including 

NCDC, has taken the following measures: 
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I. Strengthening of PACS through Computerization- To strengthen PACS, 

project for Computerization of functional PACS with a total financial outlay of ₹2,516 

Crore has been approved by the Government of India, which entails bringing all 

functional PACS in the Country onto a common ERP based national software, linking 

them with NABARD through StCBs and DCCBs. A total of 67,930 PACS from 30 

States/ UTs have been sanctioned under the project. A total of 50,455 PACS have 

been onboarded on ERP Software and hardware has been procured by 30 

States/UTs. The State-wise details of PACS approved and amount released by the 

Government of India under this project are given in the enclosed Statement-II (A).  

II. Computerization of Agriculture and Rural Development Banks (ARDBs): To 

strengthen the long-term cooperative credit structure, the project of computerization 

of 1,851 units of Agriculture and Rural Development Banks (ARDBs) spread across 

13 States/ Union Territories has been approved by the Government. NABARD is the 

implementing agency for the project. So far, proposals received from 10 States/UTs 

have been sanctioned. Further, GOI share amounting to Rs 5.08 crore has been 

released to 9 States/UTs in FY 2023-24 and FY 2024-25 for procurement of 

hardware, digitization and setting up of support system. The State-wise details of 

ARDBs approved and released amount under the project Computerization of 

Agriculture and Rural Development Banks (ARDBs) is at Statement II (B). 

III. Rs.10,000 crore loan scheme launched for strengthening of Sugar 

Cooperative Mills: Government has launched a scheme through NCDC for setting 

up ethanol plants or cogeneration plants or for working capital or for all three 

purposes. So far, the Ministry has released Rs. 875 crore to NCDC (Rs. 500 crore 



04.02.2025  1029 

 
in FY 2022-23 and Rs. 375 crore in FY 2024-25) under the scheme and as of now, 

NCDC has sanctioned 80 loans amounting Rs.9,169.76 crore to 44 CSMs. 

 IV. National Cooperative Development Corporation (NCDC), a statutory 

organization under the Ministry of Cooperation, Government of India, implements 

Corporation Sponsored and Central Sector Schemes for the development of 

Cooperatives in the rural areas of the country, including the State of Rajasthan. The 

schemes implemented and activities covered by NCDC are enclosed at Statement- 

II (C).  

NCDC has cumulatively provided Rs.3,78,544.60 crore for the development of the 

cooperatives. Activity-wise and State-wise disbursement during the last 5 years is 

given in the enclosed Statement- III and Statement-IV respectively. The 

government’s approach to generating employment in rural areas through 

cooperatives focuses on building sustainable, inclusive, and growth-oriented and 

multipurpose cooperatives in sectors such as agriculture, dairy, fishery, etc. Through 

skill development and infrastructure support, the cooperative model is leveraged to 

create a wide range of employment opportunities in rural India. 

STATEMENT-I 

Progress on major initiatives taken by Ministry of Cooperation 

Ministry of Cooperation, since its inception on 6th July, 2021, has undertaken several 

initiatives to realize the vision of “Sahakar-se-Samriddhi” and to strengthen & 

deepen the cooperative movement from Primary to Apex level Cooperatives in the 

country. List of initiatives taken and progress made so far are as follows: 

A. Making Primary Cooperatives economically vibrant and transparent 
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1. Model Bye-Laws for PACS making them multipurpose, 

multidimensional and transparent entities: Government, in consultation 

with all the stakeholders, including States/ UTs, National Level Federations, 

State Cooperative Banks (StCBs), District Central Cooperative Banks 

(DCCBs), etc., has prepared and circulated Model Bye-laws for PACS to all 

the States/ UTs, which enable PACS to undertake more than 25 business 

activities, improve governance, transparency and accountability in their 

operations. Provisions have also been made to make the membership of 

PACS more inclusive and broad-based, giving adequate representation to 

women and Scheduled Castes/Schedules Tribes. So far, 32 States/ UTs 

have adopted Model Bye-laws or their existing bye-laws are in line with Model 

Bye-laws. 

2. Strengthening of PACS through Computerization:  In order to strengthen 

PACS, project for Computerization of functional PACS with a total financial 

outlay of ₹2,516 Crore has been approved by the Government of India, which 

entails bringing all functional PACS in the Country onto a common ERP 

based national software, linking them with NABARD through StCBs and 

DCCBs. A total of 67,930 PACS from 30 States/ UTs have been sanctioned 

under the project. A total of 50,455 PACS have been onboarded on ERP 

Software and hardware has been procured by 30 States/UTs.  

3. Establishing New Multipurpose PACS/ Dairy/ Fishery Cooperatives in 

covering all the Panchayats: The Government of India has approved the 

plan to establish new multipurpose PACS/dairy/fisheries cooperatives, 
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aiming to cover all panchayats and villages in the country over the next five 

years. This initiative is supported by NABARD, NDDB, NFDB and State/UT 

Governments. For effective implementation of the initiative, ‘Margadarshika’ 

has been launched on 19.9.2024, indicating the targets and timelines for 

stakeholders. As per National Cooperative Database, a total of 12,957 new 

PACS, Dairy and Fishery Cooperative Societies have been registered as on 

27.1.2025 across the country since the approval of the plan on 15.2.2023. 

4. World’s Largest Decentralized Grain Storage Plan in Cooperative 

sector: Government has approved a plan to create warehouses, custom 

hiring centers, primary processing units and other agri-infrastructure for grain 

storage at PACS level, through convergence of various GOI schemes, 

including AIF, AMI, SMAM, PMFME, etc. This will reduce wastage of food 

grains and transportation costs, enable farmers to realize better prices for 

their produce and meet various agricultural needs at the PACS level itself. 

Under the pilot project, construction of godowns in 11 PACS of 11 States has 

been completed. 

5. PACS as Common Service Centers (CSCs) for better access to e-

services: An MoU has been signed between Ministry of Cooperation, MeitY, 

NABARD and CSC e-Governance Services India Limited for providing more 

than 300 e-services such as banking, insurance, Aadhar enrolment/ updation, 

health services, PAN card and IRCTC/ Bus/ Air ticket, etc. through PACS. So 

far, 42,080 PACS have started providing CSC services to rural citizens. 
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6. Formation of new Farmer Producer Organizations (FPOs) by PACS: 

Government has allowed 1100 additional FPOs to be formed by PACS with 

the support of NCDC, in those blocks where FPOs have not yet been formed 

or the blocks are not covered by any other implementing agency.  Against 

this allocation of 1100 blocks, 958 FPOs have been registered/ on-boarded 

as on 27.01.2025.  Apart from this, 730 FPOs have already been formed by 

NCDC in cooperative sector. As on date, a total of 1,688 FPOs have been 

registered / on-boarded by NCDC in cooperative sector. This will be helpful 

in providing farmers with necessary market linkages and get fair and 

remunerative process for their produce. 

7. PACS given priority for Retail Petrol/ Diesel outlets: Government has 

allowed PACS to be included in the Combined Category 2 (CC2) for allotment 

of retail petrol/ diesel outlets. As per information received from Oil Marketing 

Companies (OMCs), 286 PACS from 25 States/UTs have applied online for 

retail petrol/ diesel outlets. 

8. PACS given permission to convert bulk consumer petrol pumps into 

retail outlets: The existing bulk consumer licensee PACS have been given 

a one-time option by Oil Marketing Companies to convert into retail outlets. 

As per information shared by OMCs, 116 wholesale consumer pump licensee 

PACS from 5 States have given consent for conversion into Retail Outlets, 

out of which 56 PACS have been commissioned by the OMCs. 

9. PACS eligible for LPG Distributorship for diversifying its activities: 

Government has now allowed PACS to apply for LPG Distributorships. This 
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will give PACS an option to increase their economic activities and diversify 

their income stream. As of now, 2 PACS from the state of Jharkhand have 

applied for LPG distributorship under CC Category. 

10. PACS as PM Bharatiya Jan Aushadhi Kendra for improving access to 

generic medicines at rural level: PACS have been allowed to operate 

Pradhan Mantri Bhartiya JanaushadhiKendras (PMBJKs), which will provide 

additional income source to them and ease the access to quality generic 

medicines for rural citizens. So far, 4,523 PACS/ cooperative societies have 

applied online for PMBJKs, out of which 2,744 PACS have been given initial 

approval by Pharmaceutical & Medical Devices Bureau of India (PMBI) and 

785 PACS have received drug license from State Drug Controllers and 716 

PACS have got store codes from PMBI which are ready to function as PM 

Bhartiya Jan Aushadhi Kendras. 

11. PACS as Pradhan Mantri Kisan Samriddhi Kendras (PMKSK): PACS 

have been enabled to operate PMKSK for ensuring easy accessibility of 

fertilizer & related services to farmers in the country. As per the information 

shared by Department of Fertilizers (GOI) and States/ UTs, a total of 36,193 

PACS are functioning as PMKSK. 

12. PACS to carry out O&M of rural piped water supply schemes (PWS): 

PACS have been made eligible to carry out the Operations & Maintenance 

(O&M) of PWS in rural areas. As per information received from States/ UTs, 

934 PACS have been identified/ selected by 13 States/ UTs to provide O&M 

services at Panchayat/ Village level. 
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13. Convergence of PM-KUSUM at PACS level: Farmers associated with 

PACS can adopt solar agricultural water pumps and install photovoltaic 

modules in their farms. 

14. Micro-ATMs to Bank Mitra Cooperative Societies for providing doorstep 

financial services: Dairy and Fisheries cooperative societies can be made 

Bank Mitras of DCCBs and StCBs. To ensure their ease of doing business, 

transparency and financial inclusion, Micro-ATMs are also being given to 

these Bank Mitra Co-operative Societies with support from NABARD to 

provide 'Door-step Financial Services'. To facilitate effective implementation 

of the initiative, an SOP has been launched on 19th September 2024. So far, 

8,322 Micro-ATMs have been distributed to Bank Mitra cooperative societies 

in Gujarat.  

15. Rupay Kisan Credit Card to Members of Milk Cooperatives: In order to 

expand the reach of DCCBs/ StCBs and to provide necessary liquidity to the 

members of Dairy Cooperative societies, Rupay Kisan Credit Cards (KCCs) 

are being distributed to the members of cooperatives for providing credit at 

comparatively lower interest rates and to enable them to carry out other 

financial transactions. To facilitate effective implementation of the initiative, 

an SOP has been launched on 19th September 2024. So far, 7,43,810 Rupay 

KCC have been distributed in the State of Gujarat. 

16. Formation of Fish Farmer Producer Organization (FFPO): In order to 

provide market linkage and processing facilities to fishermen, NCDC has 

registered 70 FFPOs in the initial phase. In addition, Department of Fisheries, 
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Government of India has allocated the work of converting 1000 existing 

fisheries cooperative societies into FFPOs to National Cooperative 

Development Corporation. National Cooperative Development Corporation 

has identified 997 Primary Fisheries Cooperatives Societies to strengthen as 

FFPOs, with an approved outlay of Rs. 280.65 crore. 

17. White Revolution 2.0: The Ministry of Cooperation has launched an initiative 

to usher Cooperative-led "White Revolution 2.0” aimed at expanding 

cooperative coverage, employment generation and women's empowerment 

with an objective "To increase the milk procurement of dairy cooperatives by 

50% from the present level over next five years by providing market access 

to dairy farmers in uncovered areas and increasing the share of dairy 

cooperatives in organised sector." The SOP for White Revolution 2.0 was 

launched on 19.11.2024 by Hon’ble Home & Cooperation Minister in 

presence of Hon’ble Minister of Fisheries, Animal Husbandry and Dairying. 

On 25.12.2024 Hon’ble Home & Cooperation Minister in the presence of 

Hon’ble Minister of Fisheries, Animal Husbandry and Dairying inaugurated 

6,600 newly set up Dairy Cooperative Societies. So far, 8,294 DCSs have 

been registered in 27 States/UTs. 

18. Atmanirbharta Abhiyan: Ministry of Cooperation has launched the initiative 

to incentivize production of pulses (tur, masur and urad) to reduce 

dependency on imports, and production of maize to be used for production of 

ethanol for meeting the goal of Ethanol Blending Programme (EBP) through 

National Cooperative Consumer Federation (NCCF) and National Agricultural 
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Cooperative Marketing Federation of India (NAFED). Both have developed 

their own web portal i.e. e-samyukti and e-samridhi respectively for 

registration of farmers through cooperatives. Both have assured pre-

registered farmers of tur, urad, masur and maize to procure 100% of their 

produce at Minimum Support Price (MSP). However, if market prices exceed 

the MSP, farmers are free to sell their produce in the open market. A total of 

12,64,212 farmers have already registered on the e-samyukti portal of NCCF. 

Similarly, 6,75,178 farmers have registered themselves on the e-samridhi 

portal of NAFED. 

 

B. Strengthening the Urban and Rural Cooperative Banks 

19. Urban Cooperative Banks (UCBs) have been allowed to open new 

branches to expand their business: UCBs can now open new branches up 

to 10% (maximum 5 branches) of the existing number of branches in the 

previous financial year without prior approval of RBI. 

20. UCBs have been allowed by RBI to offer doorstep services to their 

customers: Door step banking facility can now be provided by UCBs. 

Account holders of these banks can now avail various banking facilities at 

home such as cash withdrawal, cash deposit, KYC, demand draft and life 

certificate for pensioners, etc. 

21. Cooperative banks have been allowed to make one-time settlement of 

outstanding loans, like Commercial Banks: Co-operative banks, through 
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board-approved policies, can now provide the process for settlement with 

borrowers, along with technical write-off. 

22. Time limit increased to achieve Priority Sector Lending (PSL) targets 

given to UCBs: RBI has extended the timeline for UCBs to achieve Priority 

Sector Lending (PSL) targets by two years i.e., up to March 31, 2026. 

23. A Nodal Officer designated in RBI for regular interaction with UCBs: In 

order to meet the long pending demand of the cooperative sector for closer 

coordination and focused interaction, RBI has notified a nodal officer. 

24. Individual housing loan limit more than doubled by RBI for Rural and 

Urban Cooperative Banks: 

a. Housing loan limit of Urban Cooperative Banks has now been doubled 

from Rs. 30 lakhs to Rs.60 lakhs. 

b. Housing loan limit of Rural Cooperative Banks has been increased to 

two and a half times to Rs.75 lakhs. 

25. Rural Cooperative Banks will now be able to lend to commercial real 

estate/ residential housing sector, thereby diversifying their business: 

This will not only help Rural Cooperative Banks to diversify their business, 

but will benefit Housing cooperative societies also. 

26. License fee reduced for Cooperative Banks: License fee for onboarding 

Cooperative Banks to ‘Aadhaar Enabled Payment System’ (AePS) has been 

reduced by linking it to the number of transactions. Cooperative financial 

institutions will also be able to get the facility free of cost for the first three 



04.02.2025  1038 

 
months of the pre-production phase. With this, farmers will now be able to get 

the facility of banking at their home with through biometrics. 

27. Non-scheduled UCBs, StCBs and DCCBs notified as Member Lending 

Institutions (MLIs) in CGTMSE Scheme to increase the share of 

cooperatives in lending: Cooperative banks will now be able to take 

advantage of risk coverage up to 85 percent on the loans given. Also, 

cooperative sector enterprises will also be able to get collateral free loans 

from cooperative banks now. 

28. Notification of Scheduling norms for including Urban Cooperative 

Banks: UCBs that meet the 'Financially Sound and Well Managed' (FSWM) 

criteria and have maintained the minimum deposits required for classification 

as Tier 3 for the last two years are now eligible to be included in Schedule II 

of the Reserve Bank of India Act, 1934 and get 'Scheduled' status. 

29. Monetary ceiling doubled by RBI for Gold Loan: RBI has doubled 

monetary ceiling from Rs. 2 lakhs to Rs.4 lakhs, for those UCBs that meet 

the PSL targets.  

30. Umbrella Organization for Urban Cooperative Banks: RBI has accorded 

approval to the National Federation of Urban Co-operative Banks and Credit 

Societies Ltd. (NAFCUB) for the formation of an Umbrella Organization (UO) 

for the UCB sector, which will provide necessary IT infrastructure and 

operational support to around 1,500 UCBs.  

C. Relief to Cooperative Societies in the Income Tax Act 
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31. Surcharge reduced from 12% to 7% for co-operative societies having 

income between Rs. 1 to 10 Cr.: This will reduce the burden of Income Tax 

on Cooperative Societies and more capital will be available with them to work 

for the benefit of their members. 

32. MAT reduced for cooperatives from 18.5% to 15%: With this provision, 

now there is parity between Cooperative Societies and Companies in this 

regard. 

33. Relief in cash transactions under section 269ST of the Income Tax Act: 

In order to remove difficulties in cash transactions by cooperatives under 

Section 269ST of IT Act, Government has issued a clarification that cash 

transaction of less than Rs. 2 lakhs done by a cooperative society with its 

distributor in a day will be considered separately, and will not be charged with 

income tax penalty. 

34. Tax cut for new manufacturing Cooperative societies: Government has 

decided that a flat lower tax rate of 15% will be charged, compared to an 

earlier rate of up to 30% plus surcharge, for new cooperatives commencing 

manufacturing activities by March 31, 2024. This will encourage the formation 

of new cooperative societies in the manufacturing sector. 

35. Increase in limit of Cash Deposits and Cash Loans by PACS and 

PCARDBs: Government has enhanced the limit for Cash Deposits and Cash 

Loans by PACS and Primary Cooperative Agriculture and Rural Development 

Banks (PCARDBs) from Rs. 20,000 to Rs.2 lakh per member. This provision 
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will facilitate their activities, increase their business and benefit members of 

their societies. 

36. Increase in the limit of Tax Deducted at Source (TDS) in Cash 

Withdrawal: Government has increased the cash withdrawal limit of 

cooperative societies without deduction of tax at source from Rs.1 crore to 

Rs.3 crore per year. This provision will save Tax Deducted at Source (TDS) 

for cooperative societies, which will enhance their liquidity. 

D. Revival of Cooperative Sugar Mills 

37. Relief from Income Tax to Sugar Cooperative Mills: Government has 

issued a clarification that cooperative sugar mills would not be subjected to 

additional income tax for paying higher sugarcane prices to farmers up to Fair 

and Remunerative or State Advised Price, from April, 2016 onwards. 

38. Resolution of decades old pending issues related to Income Tax of 

Sugar Cooperative Mills: Government has made a provision in its Union 

Budget 2023-24, wherein Sugar cooperatives have been allowed to claim as 

expenditure their payments to sugarcane farmers for the period prior to 

assessment year 2016–17, giving them a relief of more than Rs.46,000 crore. 

39. Rs.10,000 crore loan scheme launched for strengthening of Sugar 

Cooperative Mills: Government has launched a scheme through NCDC for 

setting up ethanol plants or cogeneration plants or for working capital or for 

all three purposes. So far, the Ministry has released Rs. 875 crore to NCDC 

(Rs. 500 crore in FY 2022-23 and Rs. 375 crore in FY 2024-25) under the 
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scheme and as of now, NCDC has sanctioned 80 loans amounting to 

Rs.9,169.76 crore to 44 CSMs. 

40. Preference to Cooperative Sugar Mills in purchase of ethanol: 

Cooperative Sugar Mills have now been put at par with private companies for 

ethanol procurement by Government of India under the Ethanol Blending 

Programme (EBP).  

41. Strengthening of Cooperative Sugar Mills by converting their molasses-

based ethanol plants into multi feed ethanol plants: Ministry of 

Cooperation has taken initiative in consultation with National Federation of 

Cooperative Sugar Factories Ltd. (NFCSFL) for conversion of existing 

molasses-based ethanol plants of CSMs into multi feed ethanol plants. The 

Cooperative Sugar Mills (CSMs) also produce ethanol from molasses and 

sugar syrup by installing ethanol production plants. However, the availability 

of raw material i.e., molasses and sugar syrup for production of ethanol is 

limited by many factors viz, Government Policy on diversion of sugarcane 

syrup, B heavy molasses for production of ethanol and duration of sugar cane 

crushing season and availability of sugarcane depending on rainfall, etc. On 

account of these limiting factors, the CSMs having ethanol plants are not able 

to operate them at full capacity round the year. The Government of India has 

prioritized maize for production of ethanol, therefore, it is prudent for CSMs 

to convert their existing ethanol production units into multi feed ethanol 

production units so that they are able to produce ethanol by using maize as 

raw material. 
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42. Reduction in GST on molasses from 28% to 5%: Government has decided 

to reduce the GST on molasses from 28% to 5% which will enable 

cooperative sugar mills to earn more profits for their members by selling 

molasses to distilleries with higher margins. 

E. Three new National Level Multi-State Societies  

43. New National Multi-State Cooperative Seed Society for certified seeds: 

Government has established a new apex multi-state cooperative seed society 

under the MSCS Act, 2002, namely Bharatiya Beej Sahakari Samiti Limited 

(BBSSL) as an umbrella organization for quality seed cultivation, production 

and distribution under a single brand. During the Rabi 2024-25 season, 57 

Varieties of 12 Crops were sown/ planted in 5,596 hectares. Similarly, during 

the Kharif 2024 season, 23 varieties of 8 Crops have been planted on 176.59 

hectare of land. So far, 17,425 PACS/ Cooperative Societies have become 

members of BBSSL. 

44. New National Multi-State Cooperative Organic Society for organic 

farming: Government has established a new apex multi-state cooperative 

organic society under the MSCS Act, 2002, namely National Cooperative 

Organics Limited (NCOL) as an umbrella organization to produce, distribute 

and market certified and authentic organic products. So far, 5,184 PACS/ 

cooperative societies have become members of NCOL. NCOL has launched 

13 products i.e., Whole Wheat Flour, Moong Dhuli, Moong Whole, Moog 

Chilka Dal, Moog Split, Arhar/ Toor Dal, Urad Whole, Urad Dal, Masoor 
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Whole, Masoor Malka, Brown Chana, Rajma Chitra, Chana Dal under ‘Bharat 

Organics Brand’. 

45. New National Multi-State Cooperative Export Society for promoting 

exports: Government has established a new apex multi-state cooperative 

export society under the MSCS Act, 2002, namely National Cooperative 

Export Limited (NCEL) as an umbrella organization to give thrust to exports 

from cooperative sector. So far, 7,933 PACS/ cooperative societies have 

become members of NCEL. Till date, NCEL has achieved a total export 

quantity of commodities (rice, sugar, onion, wheat, maize and Jeera) of 

12,52,083 Metric tonnes with an exported value of Rs. 5,099.24 crore. 

F. Capacity Building in Cooperatives 

46. Promotion of training and awareness through National Council for 

Cooperative Training (NCCT): By increasing its reach, NCCT has 

conducted 2,872 training programs and provided training to 2,35,060 

participants till December 2024. 

G. Use of Information Technology for ‘Ease of Doing Business’ 

47. Computerization of the Central Registrar’s Office: Central Registrar’s 

office has been computerized to create a digital ecosystem for Multi-State 

Cooperative Societies, which will assist in processing applications and 

service requests in a time bound manner. 

48. Scheme for computerization of office of RCSs in States/ Union 

Territories: To increase ‘ease of doing business’ for cooperative societies 

and create a digital ecosystem for transparent paperless regulation in all the 
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States/ UTs, a Centrally Sponsored Project for Computerization of RCS 

Offices has been approved by the Government. Grants are provided for the 

purchase of hardware, development of software, etc. to the States/ UTs. So 

far, proposals received from 35 States/ UTs have been sanctioned by GOI. 

49. Computerization of Agriculture and Rural Development Banks (ARDBs): 

To strengthen the long-term cooperative credit structure, the project of 

computerization of 1,851 units of Agriculture and Rural Development Banks 

(ARDBs) spread across 13 States/ Union Territories has been approved by 

the Government. NABARD is the implementing agency for the project. So far, 

proposals from 10 States/UTs have been received and sanctioned. Further, 

GOI share amounting to Rs 5.08 crore has been released to 9 States/UTs in 

FY 2023-24 and FY 2024-25 for procurement of hardware, digitization and 

setting up of support system. 

H. Other Initiatives 

50. New National Cooperative Database for authentic and updated data 

repository: A database of cooperatives in the country has been prepared 

with the support of State Governments to facilitate stakeholders in policy 

making and implementation of programmes/ schemes related to cooperatives 

across the country. So far, data of more than 8.2 lakh cooperatives across 30 

sectors, with approximately 30 crore members, has been captured in the 

database. 

51. Cooperative Ranking Framework: The Government launched the 

Cooperative Ranking Framework on 24th January 2025 to rank cooperatives 
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State-wise and sector-wise. The ranking framework enables State RCS to 

assess Cooperative Societies’ performance based on key parameters, 

including audit compliance, operational activities, financial performance, 

infrastructure, and basic identity information. The RCS of the States/ UTs, 

through login on NCD portal, can generate ranks of Cooperative Societies, 

initially of 7 major sectors namely PACS, Dairy, Fishery, Urban Cooperative 

Banks, Housing, Credit and Thrift, and Khadi and Gram Udyog. This ranking 

system aims to enhance transparency, reliability and competitiveness among 

cooperative societies, ultimately fostering their growth. Furthermore, top-

performing cooperative societies in each sector will be recognized and 

honoured by the Ministry of Cooperation and respective State/ UT authorities, 

aligning with the objectives of the International Year of Cooperatives. 

52. International Year of Cooperatives – 2025 in India: The United Nations 

has declared 2025 as the International Year of Cooperatives (IYC 2025) to 

highlight the role of cooperatives in economic growth, social inclusion, and 

sustainability. The Ministry of Cooperation has developed an action plan in 

collaboration with National Cooperative Federations, State Governments, 

Central Ministries and other stakeholders emphasizing transparency, policy 

reforms, and rural economic transformation through PACS. Activities include 

training, board meetings, cooperative flag hoisting, exhibitions, and business 

expansion workshops at District, State, and National levels. To ensure 

effective execution, committees at national, state, and district levels have 

been formed. The National Execution Committee (NEC) and National 
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Cooperative Committee (NCC) will oversee coordination and financial 

mobilization. State Apex Committees (SAC), along with State and District 

Cooperative Development Committees (SCDC & DCDC), will organize and 

manage State/ District/ Village level programs. 

53. Multi-State Co-operative Societies (Amendment) Act, 2023: Amendment 

has been brought in the MSCS Act, 2002 to strengthen governance, enhance 

transparency, increase accountability, reform electoral process and 

incorporate provisions of 97th Constitutional Amendment in the Multi State 

Cooperative Societies. 

54. Cooperative Ombudsman: Following the amendment in the Multi–State 

Cooperative Societies (MSCS) Act, 2002, Cooperative Ombudsman has 

been appointed under Section 85A of the said Act vide gazette notification 

dated 05.03.2024. The Ombudsman office is fully functional and deals with 

complaints or appeals, from members of the MSCS regarding their deposits, 

equitable benefits of the Multi–State Co-operative Society’s functioning or 

any other issue affecting the individual rights of the concerned member. 

55. Cooperative Election Authority (CEA): Following the amendment in the 

Multi–State Cooperative Societies (MSCS) Act, 2002, the Cooperative 

Election Authority has been set up to strengthen governance and 

accountability, with a mandate to conduct free and fair election in all MSCSs. 

Elections in more than 80 MSCS have been conducted successfully up to 

December, 2024. 
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56. Inclusion of Cooperatives as ‘buyers’ on GeM portal: The Government 

has permitted cooperatives to register as ‘buyer’ on GeM, enabling them to 

procure goods and services from over 67 lakh vendors to facilitate 

economical purchases and greater transparency. So far, 574 cooperative 

societies have been onboarded on GeM as buyers.  

57. Expansion of National Cooperative Development Corporation (NCDC) 

to increase its range and depth: NCDC has launched new schemes in 

various sectors such as ‘Swayamshakti Sahkar’ for SHGs; ‘Deerghavadhi 

Krishak Sahkar’ for long term agricultural credit and ‘Dairy Sahkar’ for dairy. 

During the current FY 2024-25, so far, total financial assistance of Rs. 

84,673.70 crores has been disbursed by NCDC.  

58. Financial assistance by NCDC for Deep Sea Trawlers: NCDC is providing 

financial assistance for projects related to deep sea trawlers in coordination 

with the Department of Fisheries, Government of India. NCDC has already 

sanctioned financial assistance of Rs. 25.95 crore for purchase of total 44 

deep sea trawlers for the Fisheries Cooperative Societies of Maharashtra and 

Gujarat State. 

59. National Cooperation Policy (NCP): The formulation of New National 

Cooperation Policy (NCP) has been envisaged to fulfil the mandate of the 

Ministry of Cooperation - "Sahakar se Samriddhi." A National level committee 

was constituted on 2.9.2022 under Shri Suresh Prabhakar Prabhu with 

experts of the cooperative sector, representatives from National/ State/ 

District/ Primary level cooperative societies, Secretaries (Cooperation) and 
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RCSs from States/ UTs and officers from Central Ministries/ Departments to 

formulate the New Cooperation Policy to provide a framework to unlock the 

true potential of the Cooperative sector. The Committee conducted four 

regional workshops throughout the country to elicit suggestions from 

stakeholders. The received suggestions have been incorporated into the draft 

policy appropriately. The draft policy has been prepared and is under 

finalization. 

60. Refund to Investors of Sahara Group of Societies: A portal has been 

launched for making payments to the genuine depositors of the cooperative 

societies of Sahara Group in a transparent manner. Disbursements have 

already started after proper identification and submission of proof of their 

deposits and claims. So far, Rs. 2,025.75 crores have been disbursed to 

11.61 lakh applicants. 
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STATEMENT II (A) 

State-wise details of PACS approved and released amount under the project Strengthening of PACS through 

Computerization- 

S No. States/UTs 
No. of PACS 

sanctioned 

Amount released in 

FY 2022-23 

Amount released 

in  

FY 2023-24 

Amount 

released in FY 

2024-25 

Total amount 

released 

1 Chhattisgarh 2,028 148,600,000 0 102,071,627 250,671,627 

2 Madhya Pradesh 4,536 332,300,000 254,225,000 - 586,525,000 

3 Andhra Pradesh 2,037 149,300,000 37,447,271 90,600,449 277,347,720 

4 Punjab 3,482 255,200,000 0 - 255,200,000 

5 West Bengal 4,167 305,400,000 0 - 305,400,000 

6 Jharkhand 1,500 109,900,000 0 75,502,618 185,402,618 

7 Manipur 232 25,500,000 0 - 25,500,000 

8 Rajasthan 6,781 237,800,000 432,986,131 110,000,000 780,786,131 
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9 Uttar Pradesh 5,686 112,800,000 423,041,650 - 535,841,650 

10 Arunachal Pradesh 14 1,500,000 1,200,000 907,704 3,607,704 

11 Maharashtra 12,000 879,500,000 336,450,000 - 1,215,950,000 

12 Tripura 268 29,500,000 11,250,000 30,330,709 71,080,709 

13 Himachal Pradesh 1,789 95,600,000 73,200,000 30,900,132 199,700,132 

14 Sikkim 107 11,800,000 9,000,000 - 20,800,000 

15 Karnataka 5,491 402,500,000 153,900,000 - 556,400,000 

16 Goa 58 3,200,000 1,250,000 4,373,086 8,823,086 

17 Meghalaya 112 12,300,000 0 - 12,300,000 

18 Mizoram 25 2,700,000 0 4,436,418 7,136,418 

19 Assam 583 64,100,000 24,525,000 32,996,165 121,621,165 

20 Bihar 4,495 329,500,000 0 146,577,881 476,077,881 

21 Nagaland 231 3,600,000 24,568,555 15,998,098 44,166,653 

22 Haryana 710 48,500,000 24,416,000 - 72,916,000 

23 Tamil Nadu 4,532 332,000,000 124,820,000 - 456,820,000 
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24 Gujarat 5,754 0 583,000,000 221,873,654 804,873,654 

25 Uttarakhand 670 0 36,874,057 - 36,874,057 

26 

Andaman & 

Nicobar 

46 

0 6,881,462 - 6,881,462 

27 Ladakh 10 0 1,200,000 - 1,200,000 

28 Jammu & Kashmir 537 52,500,000 15,178,040 18,536,744 86,214,784 

29 DNH & DD 4 0 0 1,236,272 1,236,272 

30 Puducherry 45 4,400,000 1,675,000 - 6,075,000 

Total 67,930 3,950,000,000 2,577,088,166 886,341,557 7,413,429,723 
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STATEMENT II (B) 

State-wise details of ARDBs approved and released amount under the 

project Computerization of Agriculture and Rural Development Banks 

(ARDBs)-  

S.no. State Total No. of Units 

(ARDBs) 

Sanctioned 

Total GOI Share 

released (FY 2023-24 

and 2024-25) 

1 Puducherry 2 389,630 

2 Punjab 113 4675558 

3 J&K (opted out) * 51 2635731 

4 Tripura 6 386765 

5 Uttar Pradesh 342 12720267 

6 Karnataka 207 8027519 

7 Tamil Nadu 200 8192106 

8 Haryana 90 - 

9 Himachal Pradesh 88 5610032 

10 Gujarat 195 8201003 

11 Rajasthan 163 - 

12 West Bengal - - 
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13 Kerala - - 

 Total 1457 50,838,611 

 

*Jammu and Kashmir has officially withdrawn from the Agricultural and Rural 

Development Bank (ARDB) scheme, citing financial constraints in their formal 

communication. Therefore, after reducing their 51 units, now total sanctioned 

units come to 1406. 

STATEMENT-II (C) 

PART A: CORPORATION SPONSORED SCHEME 

ACTIVITIES ASSISTED: 

NCDC provides financial assistance in the form of loans (both Term Loans and 

Investment Loans) and subsidy to the cooperative societies for their 

development.  The loan component is provided from out of NCDC’s own funds 

while the eligible subsidy is provided after dovetailing from other Central Sector 

Schemes. The list of activities assisted by NCDC is as under:- 

a) Marketing; 

b) Processing; 

c) Storage; 

d) Cold Chain; 

e) Industrial; 

f) Distribution of essential consumer articles through cooperatives; 

g) Credit & Service Cooperatives/ Notified Services; 

h) Cooperative Banking Unit; 
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i) Agricultural Services; 

j) District Plan Schemes; 

k) Weaker Section Cooperatives; 

l) Assistance for Computerization of Cooperatives; 

m) Promotional and Developmental programmes. 

 

FOCUSSED PRODUCTS OF NCDC 

a) YUVA SAHAKAR - Cooperative Enterprise Support and Innovation 

Scheme: The scheme aims at encouraging newly formed cooperative 

societies with new and/ or innovative ideas.  

b) AYUSHMAN SAHAKAR: The scheme has a comprehensive approach 

to cover hospitals, healthcare, medical education, nursing education, 

paramedical education, health insurance and holistic health systems 

such as AYUSH. 

c) NANDINI SAHAKAR: The scheme aims to improve the socio-economic 

status of women and supports the entrepreneurial dynamism of women 

through women’s cooperatives. It will converge critical inputs of 

women’s enterprise, business plan formulation, capacity development, 

credit and subsidy, and/ or interest subvention of other schemes. 

d) DAIRY SAHAKAR: It is a cooperative dairy business focused 

framework of financial assistance for encouraging cooperatives to 

achieve higher outcomes in ESG (environmental, social, governance) 

linked activities. It includes the creation of infrastructure by cooperatives 
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for new projects and modernization and/or expansion of existing 

projects. 

e) DIGITAL SAHAKAR: Aligned with the principles of Digital India, NCDC 

has conceived a focused financial assistance framework for Digitally 

Empowered Cooperatives for handholding and credit linkage by NCDC, 

dovetailed with grant, subsidy, incentives, etc. from the Government of 

India / State / UT / agencies with the objective of cooperatives actively 

partaking in Digital India. 

f) SWAYAM SHAKTI SAHAKAR YOJNA: - Scheme for providing 

NCDC's financial assistance to Agricultural Credit Cooperatives for 

providing loan/advances to Women Self Help Groups (SHGs) . 

g) DEERGHAVADHI KRISHAK PUNJI SAHAKAR YOJNA: Scheme for 

extending NCDC's long-term financial assistance to Agricultural Credit 

Cooperatives towards their onward lending of long-term 

loans/advances for activities/commodities/services under the purview of 

NCDC . 

 

PART B: SCHEMES OF MOC and OTHER MINISTRIES / DEPARTMENTS 

BEING IMPLEMENTED BY NCDC 

a) Grant in aid to NCDC for strengthening of the Cooperative Sugar 

Mills- Ministry of Cooperation. 

b) Agricultural Marketing Infrastructure (AMI) sub-scheme of Central 

Sector Integrated Scheme on Agriculture Marketing (CSISAM)for 
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Storage and other than Storage Infrastructure - Ministry of Agriculture & 

Farmer’s Welfare.  

c) Mission for Integrated Development of Horticulture (MIDH) – 

Integrated Post Harvest Management - Ministry of Agriculture & 

Farmer’s Welfare.  

d) Interest Subvention & Credit Guarantee through Financing Facility 

under Agriculture Infrastructure Fund scheme - Ministry of Agriculture 

& Farmers’ Welfare. 

e) Assistance for Boosting the Seed Production component under the Sub-

Mission for Seed and Planting Material (SMSP) of the National Mission 

on Agricultural Extension and Technology (NMAET). 

f) PM MatsyaSampada Yojana (PMMSY) – Department of Fisheries, 

Ministry of Fisheries, Animal Husbandry and Dairying. 

g) PM Formalisation of Micro Food Processing Enterprises (PMFME) - 

Ministry of Food Processing Industries. 

h) Scheme for Formation and Promotion of 10,000 Farmer Producer 

Organizations (FPOs) – Ministry of Agriculture & Farmer’s Welfare. 

i) (i) Pradhan Mantri Kisan Sampada Yojna (PMKSY) – Scheme for 

Food Processing and Value Addition - Ministry of Food Processing 

Industries. 

(ii) Pradhan Mantri Kisan Sampada Yojna (PMKSY) - Integrated Cold 

Chain and Value Addition Infrastructure Scheme - Ministry of Food 

Processing Industries. 
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j) National Scheduled Tribes Finance and Development Corporation 

(NSTFDC) - Ministry of Tribal Affairs. 

k) National Livestock Mission (NLM) and Rashtriya Gokul Mission 

(RGM) - Department of Animal Husbandry and Dairying, Ministry of 

Fisheries, Animal Husbandry & Dairying.  

l) Re-aligned Animal Husbandry Infrastructure Development Fund 

(AHIDF), Ministry of Fisheries, Animal Husbandry & Dairying 
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STATEMENT-III 

Activity Wise Disbursement since 2019-20 to 2024-25 (upto 

28.01.2025)                                                                                                                                                                                                                  

                                                                                                                                                           Rs. in crore 

S.No. Activity 2019-20 2020-21 2021-22 2022-23 2023-24 

2024-25 

(as on 

28.01.2025) 

1 Marketing  15235.42 19576.38 26705.60 27984.74 52916.88 74038.03 

  Inputs 462.24 29.41 74.05 46.96 2.75  0.10 

2 Processing             

2(A) Sugar Factories 1821.14 1542.44 1316.71 694.25 2176.31 3292.48 

2(B) Textile 129.32 96.40 24.94 104.25 44.35 122.31 

2(C) Other Processing Units           
 

  i Foodgrains            1.06             1.07              0.85  1.44 1.25 

  ii Plantation Crops            7.56             2.21             2.14                 -   1.31 0.38 
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S.No. Activity 2019-20 2020-21 2021-22 2022-23 2023-24 

2024-25 

(as on 

28.01.2025) 

  iii Fruit & Vegetables            1.03             0.14             0.05                 -   0.12 0.36 

  iv Oilseeds            3.25             1.65              0.68  0.17 0.63 

  v Small scale indistries       0 0.00 0.00 

    Sub total 2(C)          12.89             5.07             2.19            1.53  3.04 2.62 

    Total  (2)     1,963.36     1,643.91     1,343.84        800.02  2223.70 3417.41 

3 Storage           17.25             7.29             7.72            4.84  8.08 32.38 

4 Cold Chain            7.36                     -   11.06 23.89 

5 Weaker Section Prog.             

  i Fishery Cooperative        163.63         119.18         168.76         298.91  41.33 22.42 

  ii Dairy/Livestock        415.33         168.50         569.16         264.70  301.45 26.56 

  iii Poultry            4.61                     -   0.00 0.00 

  iv Tribal, S/C Cooperative            3.15                     -   1.69 0.56 
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S.No. Activity 2019-20 2020-21 2021-22 2022-23 2023-24 

2024-25 

(as on 

28.01.2025) 

  v Handloom Cooperative            2.39             0.90         102.46           28.57  0.23 0.52 

  vi Powerloom         0.00 0.00 

  vii Women Cooperative                -                  -                  -                  -   0.00 0.00 

  vii Coir          80.00             30.00                 -   0.00 0.00 

  viii Jute                -                  -                  -             8.76  0.05 0.06 

    Total   (5)        669.11        288.57        870.38        600.94  344.75 50.12 

6 Computerisation of Coop.          36.52           30.87           25.06           45.02  0.42 0.00 

7 Consumer Coop.            3.39             0.89             2.69            1.40  4.13 0.00 

8 ICDP        175.14         152.61         283.06         177.87  23.26 0.07 

9 C,IC&SC             

  i Industrial Cooperative                      -   0.00 0.00 

  ii Credit & Service     9,129.28      2,996.23      4,894.20    11,322.30  5000.77 6952.85 
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S.No. Activity 2019-20 2020-21 2021-22 2022-23 2023-24 

2024-25 

(as on 

28.01.2025) 

  Total (9)    9,129.28     2,996.23     4,894.20   11,322.30  5000.77 6952.85 

10 Yuva Sahakar              0.27              0.10  0.84 0.04 

11 P&D            4.38             4.48             6.45            6.15  6.75 0.00 

12 FPO              2.32             8.04           38.25  48.33 45.99 

13 FFPO                 2.81  26.73 18.76 

  GRAND TOTAL (1 to13)  27,703.43   24,733.24   34,221.08   41,031.40   60,618.47  84,579.64 
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STATEMENT-IV 

State-wise Disbursement Since 2019-20 to 2024-25 (as on 28.01.2025)                  

Rs. in crore 

S.No. 
Name of the 

State 
2019-20 2020-21 2021-22 2022-23 2023-24 

2024-25 

(As on 28.01.2025) 

1 A & N        10.28                -      0          1.69  0.56 

2 

Andhra 

Pradesh 

      

405.62        603.98     2,831.59  9734.7  13,280.13  14732.69 

3 

Arunachal 

Pradesh         7.56           1.44           0.25  0.38               -   0.16 

4 Assam        14.34           5.59           3.57  17.48          0.89  1.86 

5 
Bihar 

      

454.40     1,633.60     2,857.90  4053.75       815.83  6.31 

6 Chandigarh              0.03  0.03               -   0.00 

7 
Chhattisgarh 

   

5,500.35   12,000.07   12,400.87  8502.24  18,991.35  28081.03 

8 Daman & Diu       0          0.11  0.03 

9 Goa          0.11           0.19    0               -   0.03 

10 
Gujarat 

      

118.34         52.25         37.40  370.8       586.99  297.89 

11 
Haryana 

   

6,608.58     6,645.11   12,827.75  6655.24    9,887.36  12380.50 

12 

Himachal 

Pradesh        59.69         36.90         14.74  12.91          1.85  4.12 

13 J&K               -                 -            0.13  0.58          0.71  0.80 

14 Jharkhand          8.25           0.92           1.79  4.63          2.54  28.34 

15 
Karnataka 

      

151.67        170.69        164.49  112.54       261.35  432.13 

16 
Kerala 

      

363.89        303.54        371.85  704.74       275.89  736.78 

17 Lakshadweep           0.06 
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S.No. 
Name of the 

State 
2019-20 2020-21 2021-22 2022-23 2023-24 

2024-25 

(As on 28.01.2025) 

18 

Madhya 

Pradesh 

   

1,081.70        208.36        477.10  284.4       322.86  290.07 

19 
Maharashtra 

   

1,015.07     1,145.59        688.07  751.16    2,101.42  3278.36 

20 Manipur          4.79                -            0.04  30.38          6.60  0.39 

21 Meghalaya               -          57.80           0.04  0.14          0.22  0.12 

22 Mizoram               -            2.16           1.06  4.23          3.24  1.16 

23 Nagaland        13.37           6.07           0.17  1.2          0.67  0.52 

24 Odisha          3.75           0.80           4.06  1.61          3.24  3.47 

25 
Punjab 

      

135.28         22.77           0.13  0.42    1,650.44  2000.22 

26 Puducherry       0.06               -   0.11 

27 
Rajasthan 

   

7,256.74        157.80           7.79  4.91        66.09  67.33 

28 Sikkim                   -    0.14          0.22  0.05 

29 Tamil Nadu        21.24         21.58         50.75  30.49          4.28  19.29 

30 
Telangana 

   

3,568.83        739.88     1,092.20  9304.97  12,174.11  20982.36 

31 Tripura          3.05           3.20           3.00  12.35          1.55  1.27 

32 
Uttar Pradesh 

      

673.10        827.95        252.33  350.24        13.04  207.58 

33 Uttarakhand        12.34         17.22         80.36  10.5       149.13  4.56 

34 
West Bengal 

      

128.35         59.13         44.16  63.36          4.96  2.94 

35 

Delhi + 

Others        82.74           8.61           7.46  10.82 9.71 1016.55 

  Total 27,703.43 24,733.24 34,221.08 41,031.40 60,618.47 84579.64 
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घरलूे इÖपात उīोग 

460. ®ी िबīुत बरन महतो :  

³ या इÖ पात मýंी यह बताने कì कृपा कर¤गे िक 

(क) वैिĵक ÿितÖपधाª म¤ भारत के इÖपात उīोग को सŀुढ़ बनाने के िलए सरकार Ĭारा ³या कदम 

उठाए जा रहे ह§ ; 

(ख) ³या सरकार का िवचार घरलूे इÖपात उīोग िवशेषकर लघु और मÅयम उÂपादकŌ को बढ़ावा 

देने का है ; और   

(ग) ³या सरकार इÖपात उīोग को आपूितª िकए जाने वाले लोहे और कोयले जैसे क¸चे माल कì 

कìमतŌ म¤ उतार-चढ़ाव को िनयंिýत करने के िलए कोई नीित बना रही है तािक भारत कì इÖपात 

उÂपादन लागत िÖथर रहे और इसके पåरणामÖवłप घरलूे बाजार म¤ सÖता और गुणव°ापूणª 

इÖपात उपलÊध कराया जा सके ?  

भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राजू ®ीिनवास 

वमाª): 

(क) से (ग): इÖपात एक िनयंýणमĉु ±ेý है जहां लौह अयÖक, कोिकंग कोल और तैयार इÖपात आिद 

जैसे क¸चे माल के मूÐय बाजार कì गितशीलता Ĭारा िनधाªåरत होते ह§। सरकार देश म¤ छोटे और मÅयम 

Öतर के उÂपादकŌ को शािमल करते हòए इÖपात ±ेý के िवकास हेतु अनुकूल नीितगत वातावरण सिृजत 

कर एक सिुवधाÿदाता के łप म¤ कायª करती है। सरकार ने भारत के इÖपात उīोग कì वैिĵक ÿितÖपधाª 

को बढ़ाने के िलए अनकूुल नीितगत वातावरण सिृजत करने हेत ुिनÌनिलिखत कदम उठाए ह§:- 

i. ‘मेड इन इंिडया’ इÖपात को बढ़ावा और िनवेशŌ का िवÖतार:  

क. सरकारी अिधÿािĮ हेतु ‘मेड इन इंिडया’ इÖपात को बढ़ावा देने के िलए घरलूे Öतर पर िविनिमªत 

लौह एवं इÖपात उÂपाद (डीएमआईएडंएसपी) नीित  का कायाªÆवयन। 
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ख. सरकार ने देश म¤ ‘िवशेष इÖपात’ के िविनमाªण को बढ़ावा देने और पंूजीगत िनवेशŌ को आकिषªत 

कर आयात को कम करने के िलए िवशेष इÖपात हेत ुउÂपादन संबĦ ÿोÂसाहन (पीएलआई) 

योजना का शुभारभं। 

ii. क¸चे माल कì उपलÊधता म¤ सधुार और क¸चे माल कì लागत कम करना:  

क. फेरो िनकल, जो एक क¸चा  माल है, का मूल सीमा शुÐक 2.5 % से घटाकर शूÆय करते हòए इस े

शÐुक मĉु करना।  

ख. बजट 2024 म¤ फेरस Öøैप पर शÐुक कì छूट को 31 माचª, 2026 तक बढ़ाना। 

 

iii. आयात िनगरानी और गणुव°ा िनयंýण:  

ग. घरेलू इÖपात उīोग को आयातŌ के बारे म¤ िवÖतृत जानकारी उपलÊध कराने के िलए आयातŌ 

कì ÿभावी िनगरानी हेत ुइÖपात आयात िनगरानी ÿणाली (एसआईएमएस) को नया łप देना।   

घ. इÖपात गणुव°ा िनयंýण आदशे कì शुŁआत करना, िजससे उīोग, उपयोगकताªओ ंऔर आम 

जनता को गणुव°ापूणª इÖपात कì उपलÊधता सिुनिĲत करने के िलए घिटया/दोषपूणª इÖपात 

उÂपादŌ के आयात पर ÿितबंध लगाया जा सके।   

 
________ 
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माननीय सभापित: माननीय सदÖयगण, कुछ िवषयŌ पर Öथगन ÿÖताव कì सूचनाए ं ÿाĮ हòई ह§, 

माननीय अÅय± जी ने Öथगन ÿÖताव कì िकसी भी सूचना के िलए अनमुित ÿदान नहé कì है ।  

12.01 hrs  

PAPERS LAID ON THE TABLE 
 

माननीय सभापित : अब पý सभा पटल पर रखे जाएगंे । 

आइटम नंबर 2, माननीय ®ी िजितन ÿसाद जी ।  

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): Respected Madam, 

with your kind permission, I rise to lay on the Table:- 

(1) A copy of the Aadhaar (Authentication and Offline Verification) Second 

Amendment Regulations, 2024 (Hindi and English versions) published in 

Notification No. F.No.HQ-13079/10/2024-AUTH-H(E) in Gazette of India 

dated 4th December, 2024, under Section 55 of the Aadhaar (Targeted 

Delivery of Financial and Other Subsidies Benefits and Services) Act, 

2016. 

[Placed in Library, See No. LT1950 /18/25] 

(2) (i) A copy of the Annual Report (Hindi and English versions) of the 

Indian Institute of Foreign Trade, New Delhi, for the year 2023-

2024, alongwith Audited Accounts. 
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 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Indian Institute of Foreign 

Trade, New Delhi, for the year 2023-2024. 

[Placed in Library, See No. LT 1951/18/25] 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the 

Software Technology Parks of India, New Delhi, for the year 

2023-2024, alongwith Audited Accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Software Technology Parks of 

India, New Delhi, for the year 2023-2024. 

[Placed in Library, See No. LT 1952/18/25] 

(4) A copy each of the following papers (Hindi and English versions) under 

sub-section 1(b) of Section 394 of the Companies Act, 2013:- 

 (i) Review by the Government of the working of the Digital India 

Corporation, New Delhi, for the year 2023-2024. 

 (ii) Annual Report of the Digital India Corporation, New Delhi, for the 

year 2023-2024, alongwith Audited Accounts and comments of 

the Comptroller and Auditor General thereon. 

[Placed in Library, See No. LT 1953/18/25] 

सहकाåरता मýंालय म¤ राºय मýंी; तथा नागर िवमानन मýंालय म¤ राºय मýंी (®ी मुरलीधर 

मोहोल) : महोदया, ®ी कृÕण पाल जी कì ओर से, म§ िनÌनिलिखत पý सभा पटल पर रखता हó:ँ- 

(1) राÕůीय सहकारी ÿिश±ण पåरषद, नई िदÐली के वषª 2023-2024 के वािषªक ÿितवेदन कì 

एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 
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(2) राÕůीय सहकारी ÿिश±ण पåरषद, नई िदÐली के वषª 2023-2024 के वािषªक लेखाओ ंकì 

एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा लेखापरीि±त लेखे । 

(3) राÕůीय सहकारी ÿिश±ण पåरषद, नई िदÐली के वषª 2023-2024 के कायªकरण कì 

सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 1954/18/25] 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी भागीरथ चौधरी) : महोदया, ®ी राम नाथ 

ठाकुर जी कì ओर से, म§ िनÌनिलिखत पý सभा पटल पर रखता हó:ँ- 

(1) नाåरयल िवकास बोडª, कोि¸च के वषª 2023-2024 के वािषªक ÿितवेदन कì एक ÿित (िहÆदी 

तथा अúेंजी सÖंकरण) । 

(2) नाåरयल िवकास बोडª, कोि¸च के वषª 2023-2024 के वािषªक लेखाओ ंकì एक ÿित (िहÆदी 

तथा अúेंजी सÖंकरण) तथा उन पर लेखापरी±ा ÿितवेदन । 

(3) नाåरयल िवकास बोडª, कोि¸च के वषª 2023-2024 के कायªकरण कì सरकार Ĭारा समी±ा 

कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 1955/18/25] 

गृह मýंालय म¤ राºय मýंी (®ी िनÂयानÆद राय): महोदया, म§ िनÌनिलिखत पý सभा पटल पर रखता 

हóं : - 

(1) ल±Ĭीप पंचायत िविनयम, 2022 कì धारा 132 के अंतगªत िनÌनिलिखत अिधसूचनाओ ंकì 

एक-एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) :- 

 (एक) ल±Ĭीप िजला/úाम पंचायत ठोस अपिशĶ (ह§डिलंग एवं ÿबंधन) उप-िविध, 

2024 जो िदनांक 15 अĉूबर, 2024 के ल±Ĭीप राजपý म¤ अिधसूचना सं. 

फा.सं. 2/12/2023-डीओपी म¤ ÿकािशत हòई थी, कì एक ÿित ।  

 (दो) ल±Ĭीप पंचायत (िनिधयŌ का अनÿुयोग एवं लेखाओ ं का अनुर±ण) िनयम, 

2024, जो िदनांक 16 अĉूबर, 2024 के ल±Ĭीप राजपý म¤ अिधसूचना सं. 
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फा.सं. 2/6/2023-डीओपी म¤ ÿकािशत हòए थे, कì एक ÿित । 

 (तीन) 

 

ल±Ĭीप िजला पंचायत सिमित िनयम, 2024, जो िदनांक 16 अĉूबर, 2024 के 

ल±Ĭीप राजपý म¤ अिधसूचना सं. फा.सं. 2/2/2024-डीओपी म¤ ÿकािशत हòए 

थ,े कì एक ÿित । 

 (चार) 

 

ल±Ĭीप (अÅय±, उपाÅय±, सरपंच, उप-सरपंच और पंचायत के िनवाªिचत 

सदÖयŌ का दैिनक भ°ा एवं याýा भ°ा) िनयम, 2024, जो 17 अĉूबर, 2024 

के ल±Ĭीप राजपý म¤ अिधसूचना सं. फा.सं. 2/1/2024-डीओपी म¤ ÿकािशत 

हòए थे, कì एक ÿित । 

 (पांच) ल±Ĭीप िजला पंचायत (अÅय± और उपाÅय± के साथ परामशª के िलए पĦित) 

िनयम, 2023, जो िदनांक 23 अगÖत, 2023 के ल±Ĭीप राजपý म¤ अिधसूचना 

सं. फा.सं. 2/9/2023-डीओपी म¤ ÿकािशत हòए थे, कì एक  ÿित । 

 (छह) ल±Ĭीप पंचायत úाम पंचायत के उप-सरपंच तथा िजला पंचायत के अÅय± और 

उप-अÅय± िनवाªचन िनयम, 2022, जो िदनांक 23 अगÖत, 2023 के ल±Ĭीप 

राजपý म¤ अिधसूचना सं. फा.सं. 3/10/2022-डीओपी(पीई) म¤ ÿकािशत हòए थे, 

कì एक ÿित । 

 (सात) ल±Ĭीप पंचायत (िनवाªचन पĦित) िनयम, 2022, जो िदनांक 23 अगÖत, 2023 

के ल±Ĭीप राजपý म¤ अिधसूचना सं. फा.सं. 2/6/2022- डीओपी(पीई) म¤ 

ÿकािशत हòए थे, कì एक ÿित । 

 (आठ) ल±Ĭीप पंचायत (सेवा) िनयम, 2023, जो िदनांक 20 अĉूबर, 2023 के ल±Ĭीप 

राजपý म¤ अिधसूचना सं. फा.सं. 2/5/2023- डीओपी(पीई) म¤ ÿकािशत हòए थे, 

कì एक ÿित । 

 (नौ) ल±Ĭीप पंचायत (सहायता अनदुान) िनयम, 2023 जो िदनांक 20 अĉूबर, 

2023 के ल±Ĭीप राजपý म¤ अिधसूचना सं. फा.सं. 2/7/2023-डीओपी म¤ 
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ÿकािशत हòए थे, कì एक ÿित । 

 (दस) ल±Ĭीप पंचायत (कराधान और अपील) िनयम, जो िदनांक 27 िसतÌबर, 2023 

के ल±Ĭीप राजपý म¤ अिधसूचना सं. फा.सं. 2/3/2023-डीओपी म¤ ÿकािशत 

हòए थे, कì एक ÿित । 

 (µयारह) ल±Ĭीप पंचायत कायª-संचालन िनयम, 2023, जो िदनांक 27 िसतÌबर, 2023 

के ल±Ĭीप राजपý म¤ अिधसूचना सं. फा.सं. 2/4/2023-डीओपी म¤ ÿकािशत 

हòए थे, कì एक ÿित । 

(2) उपयुªĉ (1) कì मद सं´या (चार से µयारह) म¤ उिÐलिखत पýŌ को सभा पटल पर रखने म¤ हòए 

िवलंब के कारणŌ को दशाªन ेवाला िववरण (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 1956/18/25] 

(3) िनजी सरु±ा एज¤िसयां (िविनयमन) अिधिनयम, 2005 कì धारा 25 कì उप-धारा (4) के 

अंतगªत अडंमान और िनकोबार Ĭीप समूह िनजी सुर±ा एज¤सी िनयम, 2022, जो िदनांक 21 

िसतंबर, 2022 के  अंडमान और िनकोबार राजपý म¤ अिधसूचना सं´या 

104/2022/फा.स.ं45-230/2021-गहृ म¤ ÿकािशत हòए थे, कì एक ÿित (िहंदी और अúेंजी 

सÖंकरण)   

(4) उपयुªĉ (3) म¤ उिÐलिखत पýŌ को सभा पटल पर रखने म¤ हòए िवलंब के कारण दशाªन ेवाला 

िववरण (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 1957/18/25] 

(5) (एक) राÕůीय मानवािधकार आयोग, भारत के वषª 2023-2024 के वािषªक लेखाओ ं

कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा उन पर लेखापरी±ा     

ÿितवेदन । 

 (दो) राÕůीय मानवािधकार आयोग, भारत के वषª 2023-2024 के लेखापरीि±त 

लेखाओ ं कì सरकार Ĭारा समी±ा के बार े म¤ िववरण (िहÆदी तथा अúेंजी     
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सÖंकरण) । 

(6) उपयुªĉ (5) म¤ उिÐलिखत पýŌ को सभा पटल पर रखने म¤ हòए िवलंब के कारण दशाªन ेवाला 

िववरण (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 1958/18/25] 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND 

MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU 

SRINIVASA VARMA): Madam Chairperson, I beg to lay on the Table:- 

(1) (i) A copy each of the Annual Report (Hindi and English versions) 

of the National Automotive Board, New Delhi, for the years 

2016-2017, 2017-2018 and 2018-2019, alongwith audited 

accounts. 

  (ii) Statement regarding Review (Hindi and English versions) by the 

Government of the working of the National Automotive Board, 

New Delhi, for the years 2016-2017, 2017-2018 and 2018-2019. 

(2) Three statements (Hindi and English versions) showing reasons for 

delay in laying the papers mentioned at (1) above. 

[Placed in Library, See No. LT 1959/18/25] 

________ 
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12.03hrs 
 

STANDING COMMITTEE ON EDUCATION, WOMEN, CHILDREN, YOUTH 
AND SPORTS 

360th and 361st Reports 
 

DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN (CHENNAI 

SOUTH): Madam Chairperson, with your permission, I rise to lay on the Table the 

following Reports (Hindi and English versions) of the Standing Committee on 

Education, Women, Children, Youth and Sports:- 

(1) 360th Report on Action Taken by the Government on the 

Recommendations/Observations contained in the 354th report on ‘Review of 

Rashtriya Yuva Sashaktikaran Karyakram (RYSK)’ pertaining to the 

Department of Youth Affairs, Ministry of Youth Affairs and Sports. 

(2) 361st Report on Action Taken by the Government on the Recommendations 

contained in the 341st report on ‘Review of Education Standards, 

Accreditation Process, Research, Examination Reforms and Academic 

Environment in Deemed/Private Universities/other Higher Education 

Institutions’ pertaining to the Department of Higher Education, Ministry of 

Education. 

________ 
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12.04 hrs       (Hon. Speaker in the Chair)  

12. 4½ hrs  

STANDING COMMITTEE ON HEALTH AND FAMILY WELFARE 
158th to 162nd Reports 

 
डॉ. महशे शमाª (गौतम बĦु नगर) : महोदया, म§ ÖवाÖÃय और पåरवार कÐयाण संबधंी Öथायी सिमित 

के िनÌनिलिखत ÿितवेदन (िहÆदी तथा अúेंजी संÖकरण) सभा पटल पर रखता हóं:- 

(1) ÖवाÖÃय और पåरवार कÐयाण मýंालय स ेसंबंिधत समकालीन समय म¤ मानिसक 

ÖवाÖÃय देखभाल और इसका ÿबंधन के बारे म¤ 148व¤ ÿितवेदन म¤ अंतिवªĶ 

िसफाåरशŌ/िटÈपिणयŌ पर सरकार Ĭारा कì-गई-कारªवाई संबंधी 158वां ÿितवेदन । 

(2) ÖवाÖÃय और पåरवार कÐयाण मýंालय से संबंिधत आयुÕमान भारत का कायाªÆवयन 

के बारे म¤ 151व¤ ÿितवेदन म¤ अंतिवªĶ िसफाåरशŌ/िटÈपिणयŌ पर सरकार Ĭारा कì-

गई-कारªवाई संबंधी 159वां ÿितवेदन । 

(3) ÖवाÖÃय और पåरवार कÐयाण मýंालय से सबंिंधत केÆþीय सरकार ÖवाÖÃय योजना 

(सीजीएचएस) का कायªकरण के बारे म¤ 155व¤ ÿितवेदन म¤ अंतिवªĶ 

िसफाåरशŌ/िटÈपिणयŌ पर सरकार Ĭारा कì-गई-कारªवाई संबंधी 160वां   ÿितवेदन । 

(4) ÖवाÖÃय और पåरवार कÐयाण मýंालय से सबंिंधत ÿधानमंýी टीबी मĉु भारत 

अिभयान का कायाªÆवयन के बारे म¤ 149व¤ ÿितवेदन म¤ अंतिवªĶ िसफाåरशŌ/िटÈपिणयŌ 

पर सरकार Ĭारा कì-गई-कारªवाई संबंधी 161वां   ÿितवेदन । 

(5) आयुष मýंालय से संबंिधत राÕůीय आयुष िमशन कì समी±ा के बारे म¤ 156व¤ 

ÿितवेदन म¤ अंतिवªĶ िसफाåरशŌ/िटÈपिणयŌ पर सरकार Ĭारा कì-गई-कारªवाई संबंधी 

162वां ÿितवेदन । 

_________ 
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12.05 hrs 

MATTERS UNDER RULE 377 
 

माननीय अÅय± : म§ माननीय सदÖयŌ से आúह कłंगा िक िनयम 377 के अधीन मामलŌ को उठाने 

कì अनमुित ÿदान कì गई है, वे सभी माननीय सदÖय अपने अनमुोिदत पाठ को Óयिĉगत łप स ेसभा 

पटल पर रखने का कĶ कर¤ ।  

(i) Need to provide adequate compensation and employment to persons 
displaced due to acquisition of their land for coal mining in Jharkhand 

 
®ी मनीष जायसवाल (हज़ारीबाग) : जैसा िक हम सभी जानते ह§ झारखंड राºय पूरे भारत म¤ एक 

अúणी कोयला खनन राºय है । झारखंड म¤ 119 चालू कोयला खदान¤ ह§ और इन खदानŌ से सालाना 

15.6 करोड़ टन कोयला उÂपादन होता है । क¤ þ सरकार Ĭारा िनजी कोल Êलॉक कì नीलामी आवंटन 

कì ÿिøया म¤ क¤ þ सरकार कì उपøम कंपिनयŌ तथा िनजी कंपिनयŌ को कोल Êलॉक का आवंटन हòआ 

है िजसम¤ Öथानीय úामीणŌ कì जमीन का बड़े पैमाने पर अिधúहण हòआ है । झारखंड ऐसा राºय है 

िजसने सबसे ºयादा िवÖथापन का दशं झेला है । अगर िवकास के िलए िवÖथापन जłरी है तो उससे 

ºयादा जłरी िवÖथािपत लोगŌ का पुनवाªस है । परंतु झारखंड म¤ िजन लोगŌ कì जमीन पर कोल माइसं 

और पावर ÿॉज³ेट लगाने का काम िकया गया है उÆहé लोगŌ को न तो सही ढंग से मआुवजा िदया जा 

रहा है और ना ही उनके रोजगार कì ÓयवÖथा कì गई है । म§ माननीय गहृ मंýी जी से आúह करता हó ंिक 

िवÖथािपत लोगŌ कì मदद के िलए उिचत कायªवाही सिुनिĲत करने कì कृपा कर¤ । 

(ii) Need for geo-tagging of trees in Uttar Pradesh 
 

®ी जगदिÌबका पाल (डुमåरयागजं) : कÔमीर के ÿतीक िचनार के पेड़ (Èलेटानस ओåरएटंािलस) 

शहरीकरण और बीमाåरयŌ के कारण तेजी से कम हो रहे ह§ । िपछले 50 वषŎ म¤ इन पेड़Ō कì सं́ या आधी 

 
 

 Treated as laid on the Table. 
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रह गई ह ै। इनके संर±ण के िलए जÌमू-कÔमीर ÿशासन ने िजयो-टैिगंग और ³यूआर कोिडंग जैस ेकदम 

उठाए ह§, िजसके तहत 17,000 से अिधक िचनार पेड़Ō को िचिÆहत िकया गया है । इन पेड़Ō कì िनगरानी 

और संर±ण के िलए यह एक महÂवपूणª ÿयास ह,ै लेिकन वनीकरण, रोग ÿबंधन और Óयापक 

जनभागीदारी के ÿयास भी आवÔयक ह§ । उ°र ÿदेश के शीशम (डÐबिगªया िसÖसू), साल (शोåरया 

रोबÖटा) और स³कू (“सौ खड़े, सौ पड़े और सौ सड़”े) जैसे पेड़ भी पयाªवरणीय और सामािजक सरु±ा 

म¤ अहम योगदान देते ह§ । पयाªवरणीय लाभ: ये पड़े भूजल संर±ण, काबªन अवशोषण, और िमĘी कì 

उवªरता, लकड़ी, चारा, और औषधीय उपयोग से úामीण अथªÓयवÖथा को सहारा तथा वनŌ पर आि®त 

समुदायŌ कì आजीिवका और रोजगार इन पेड़Ō से जड़ुी है । अतः मेरा सरकार से िनवेदन ह§ िक उ°र- 

ÿदेश मे पेड़Ō के िलए िजयो-टैिगंग और िनगरानी, रोग ÿितरोधी पौधŌ कì नसªरी, िवशेष संर±ण नीित, 

जन भागीदारी को सुिनिĲत िकया जाना आवÔयक ह§ । ये कदम पयाªवरणीय संतुलन और समाज कì 

आिथªक सुर±ा सिुनिĲत कर¤गे । 

(iii) Need to declare Gandhamardan Hills in Odisha as national wealth 
 

®ी ÿदीप पुरोिहत (बारगढ़) : मेर े±ेý बारगढ़ (ओिडशा) म¤ गंधमदªन पहाड़ कì लगभग 97 िकमी लंबाई 

ह§ और यहा ंसे दो ÿमुख निदयां िनकलती ह§ । साथ ही यहां भारतीय वनÖपित सव¥±ण Ĭारा पहचानी गई 

256 से अिधक दलुªभ औषधीय पौधŌ कì ÿजाितयां पाई जाती ह§ ।ये पहािड़यां ऐितहािसक,धािमªक और 

पयाªवरणीय ŀिĶ से अÂयंत महÂवपूणª ह§ । उ°री ढलान पर िÖथत नरिसंहनाथ और दि±णी ढलान पर 

हåरशंकर मंिदर ®Ħेय ऐितहािसक Öमारक ह§ । ÿिसĦ चीनी याýी Ľेनसांग ने इसे अपनी याýा-वतृांत म¤ 

“पåरमलिगरी” नामक बौĦ धरोहर Öथल के łप म¤ उिÐलिखत िकया है । इन पहािड़यŌ के आसपास 50 

हज़ार से अिधक जनजातीय लोग िनवास करते ह§ िजनका जीवनयापन इन पहािड़यŌ के पयाªवरण से 

गहराई से जुड़ा हòआ ह ै।1983 म¤ कांúेस सरकार ने इन पहािड़यŌ को खनन हेतु पĘे पर िदया िजसके 

िवरोध म¤ Öथानीय जनजातीय समुदायŌ ने Óयापक ÿदशªन िकए और 1988 म¤ पĘा रĥ कर िदया गया । 

इसके बाद कई सरकारŌ ने खनन कì योजना बनाई, लेिकन हर बार जनजातीय समदुायŌ के िवरोध ने 

इसे रोका । मेरा सरकार स ेअनुरोध है िक गंधमदªन पहािड़यŌ को राÕůीय सÌपित घोिषत िकया जाए और 
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इसे क¤ þीय पयªटन,खेल और सतत िवकास क¤ þ के łप म¤ िवकिसत िकया जाए । यह कदम इस धरोहर 

को संरि±त करने और Öथानीय लोगŌ के जीवन Öतर को सधुारने म¤ सहायक होगा । 

(iv) Need for exemption of toll tax on national highways for Olympic medal 
winners, Arjun awardees and Dronacharya awardees 

 
®ी मनसुखभाई धनजीभाई वसावा (भłच) : देश का गौरव बढ़ाने वाले अंतरराÕůीय Öतर के िखलाड़ी 

िजÆहŌने एिशयन या ओलंिपक खेलŌ म¤ पदक ÿाĮ करके दशे का मान बढ़ाया है उÆह¤ सरकार Ĭारा रले 

याýा व हवाई याýा म¤ छूट ÿदान कì गई है । िखलािड़यŌ के सÌमान म¤ सरकार का यह अ¸छा ÿयास है, 

परंतु राÕůीय राजमागª म¤ टोल टै³स म¤ ऐसे िखलािड़यŌ को छूट ÿाĮ नहé ह ै। अतः सरकार से िनवेदन 

है िक अंतरराÕůीय Öतर पर एिशयन या ओलंिपक खेलŌ म¤ पदक ÿाĮ िखलाड़ी एवं अजुªन अवाडê 

िखलाड़ी तथा þोण अवाडê कोच इन सब को नेशनल हाइवे टोल टै³स म¤ छूट ÿदान कì जाए । देशभर 

के िखलािड़यŌ के िलए सरकार का यह अ¸छा ÿयास होगा । 

(v) Need to expand Chiyanki Airport in Jharkhand and start operation  
of flights 

 
®ी िवÕणु दयाल राम (पलामू) :म§ सरकार का Åयान पलामू संसदीय ±ेý के अंतगªत मेिदनीनगर िÖथत 

िचयांकì एयरपोटª के िवÖतार एवं एयरलाइंस का पåरचालन कराने कì ओर आकृĶ कराना चाहता हॅू । 

िचयांकì एयरपोटª ±ेýीय संपकª  योजना (RCS) के अंतगªत उड़ान योजना म¤ सिÌमिलत िकया गया है । 

परंतु राºय सरकार कì उदासीनता के कारण एयरलाइंस का पåरचालन ÿारभं नहé हो पा रहा ह ै। िविदत 

है िक डालटनगंज से रांची-कलकता रांची - डालटनगंज एवं डालटनगंज - पटना - वाराणसी - पटना - 

डालटनगंज के मागŎ के िलए बोिलयां आमंिýत कì गयी थी, परंतु िचयांकì एयरपोटª कì Boundary 

Secure है, से संबंिधत ÿितवेदन िजला से राºय सरकार को ÿाĮ हो चकुा है । राºय सरकार Ĭारा इस 

िदशा म¤ वांिछत कारªवाई नहé कì जा रही है िजससे पलामू एवं आस-पास के िजले के िनवािसयŌ को 

वाययुान याýा कì सुिवधा नहé िमल पा रही ह ै । यिद हवाई याýा कì सुिवधा डालटनगंज से रांची - 

कलकता - रांची - डालटनगंज एवं डालटनगंज - पटना - वाराणसी - पटना - डालटनगंज तक कì ÿाĮ 
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हो जाती है तो इस ±ेý को औīोिगकìकृत करने म¤ बहòत बड़ी सहायता िमलेगी । म§ माननीय नागर 

िवमानन मýंालय, भारत सरकार से मागँ करता हó ँिक मेिदनीनगर िÖथत िचयांकì एयरपोटª के िवÖतार 

एवं एयरलाइंस का पåरचालन ÿारभं कराने कì कृपा कì जाय । 

(vi) Need to ensure timely completion of the Chhapra-Hajipur National 
Highway Project in Bihar 

 
SHRI RAJIV PRATAP RUDY (SARAN): I wish to draw the attention of the 

Government towards the long-pending issue of the Chhapra-Hajipur National 

Highway, whose appointment date was 27th January 2011. Despite 14 years having 

passed, the project remains incomplete, causing immense inconvenience to the 

people of Bihar. Two cure period notices, including the most recent issued on 20th 

November 2024, have failed to bring any resolution. Reports from the Project 

Director and other officials confirm persistent non-performance by the 

concessionaire. Despite these clear indications, the project has neither been 

completed nor terminated, raising serious concerns about accountability and 

governance. Through this mention, I urge the Ministry of Road Transport and 

Highways to immediately terminate the concessionaire’s agreement based on 

official recommendations and award the project to a new, competent entity to 

ensure timely completion and provide a clear timeline and explanation for the delay 

in completing or terminating the project. This matter requires urgent attention to 

alleviate public distress and restore confidence in governance. 

(vii) Need to expedite construction of airport in Raigarh Parliamentary 
Constituency, Chhattisgarh 

 
®ी राधÔेयाम रािठया (रायगढ़) : म§ माननीय नागर िवमानन मंýी जी के स²ंान म¤ लाना चाहóंगा िक 
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रायगढ़ लोकसभा (छ°ीसगढ़) म¤ एयरपोटª बनना था, जो एक महÂवपूणª पåरयोजना ह ै। यह पåरयोजना 

2011 म¤ ÿÖतािवत कì गई थी, िजसम¤ 200 एकड़ भूिम का भू अजªन करना था, लेिकन िकसी कारणवश 

वह पूरा नहé हो पाया । म§ सरकार से आúह करता हóं िक माननीय नागर िवमानन मýंी जी के Ĭारा िकसी 

िवशेष एज¤सी के माÅयम से इसकì जांच कराई जाए और इस पåरयोजना को पुनः शłु िकया जाए । 

रायगढ़, छ°ीसगढ़ के िवकास के िलए बहòत महÂवपूणª है, ³यŌिक यहां कई उīोगŌ का संकेÆþण है, 

लेिकन हवाई संसाधनŌ कì कमी के कारण कई उīोग यहां Öथािपत नहé हो पा रहे ह§ । इस एयरपोटª के 

बनने से नौकरी को बढ़ावा िमलेगा और रायगढ़ के िवकास को नई गित िमलेगी । म§ माननीय नागर 

िवमानन मýंी जी से अनुरोध करता हóं िक वे इस पåरयोजना को पूरा करने के िलए आवÔयक कदम   

उठाए ं। 

(viii) Need to provide special financial assistance for improving public 
transport system in Rajasthan 

 
डॉ. मÆना लाल रावत (उदयपुर) : संसद Ĭारा पाåरत सड़क पåरवहन िनगम अिधिनयम, 1950 के 

तहत अिधकांश राºयŌ म¤ सावªजिनक पåरवहन कायŎ के िलए िनगम कì Öथापना कì गई है, िजसका 

उĥेÔय सड़क पåरवहन के िवकास Ĭारा जनता, Óयापार एवं उīोग जगत को लाभ पहòचँाना, सड़क 

पåरवहन म¤ समÆवय Öथािपत करना एवं यातायात सुिवधाओ ंके िवÖतार एवं सुधार करना एवं द± तथा 

िमतÓययी सड़क पåरवहन ÿणाली को िवकिसत करना है । राजÖथान म¤ इस हेतु राजÖथान राºय पथ 

पåरवहन िनगम कì Öथापना वषª 1964 म¤ कì गई, िजसकì वतªमान िव°ीय िÖथित संकटापÆन है । िनगम 

को हो रहे लगातार आिथªक नुकसान एवं कािमªकŌ कì कमी से राºय म¤ बस सेवाओ ंपर िवपरीत ÿभाव 

हो रहा है । िवशेषतः úामीण एवं अनुसूिचत ±ेý म¤ इस सेवा कì अÂयÆत कमी है । िनगम के पास बसŌ 

कì लगातार कमी होने कì जानकारी भी िमल रही है । ऐसी ही िÖथित अÆय राºयŌ म¤ भी ह ै । केÆþ 

सरकार से आúह है िक जनिहत म¤ सिुवधाजनक एवं सÖती बस सेवाओ ंके िलए नई बस सेवाए ँजारी 

रखने के िलए िनगम को आिथªक सहायता हेतु संिवधान के अनु̧ छेद 275 (1) या मोटर यान अिधिनयम, 

1989 के उĥेÔयŌ के िलए राजÖथान जैसे राºयŌ को िवशेष आिथªक सहायता ÿदान कì जाय¤ । 
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(ix) Need to set up a Textile Park in Jalgaon  Parliamentary  

Constituency, Maharashtra 
 

®ीमती िÖमता उदय वाघ (जलगांव) : म§ सरकार का Åयान महाराÕů के जलगांव लोकसभा ±ेý के 

एक महÂवपूणª मĥेु कì ओर आकिषªत करना चाहती हóं । जलगांव कपास उīोग म¤ अपने योगदान के िलए 

ÿिसĦ है, जहां िजिनंग और ÿेिसंग इकाइयां हजारŌ लोगŌ को रोजगार देती ह§ । लेिकन िकसानŌ कì 

समृिĦ और ±ेý के िवकास के िलए मूÐय संवधªन आवÔयक है । म§ माननीय वľ मýंी से अनरुोध करती 

हóं िक इस ±ेý म¤ एक टे³सटाइल पाकª  कì Öथापना पर िवचार कर¤, जो न केवल कपास उīोग को 

समथªन देगा बिÐक रोजगार के अवसर भी बढ़ाएगा । साथ ही, म§ यह जानना चाहती हóं िक मंýालय 

úीनफìÐड और āाउनफìÐड टे³सटाइल पाकŎ म¤ समान िवकास मानकŌ के िलए ³या कदम उठा रहा 

है और हाल ही म¤ घोिषत ₹18,500 करोड़ के िनवेश म¤ िकन ÿमुख उīोगŌ को बढ़ावा िमलेगा । इसके 

अलावा, Öथानीय यवुाओ ंके कौशल िवकास और रोजगार के िलए इन पाकŎ म¤ ÿिश±ण सÖंथानŌ कì 

Öथापना भी आवÔयक ह ै। अंत म¤, म§ मांग करती हóं िक जलगांव म¤ टे³सटाइल पाकª  कì Öथापना कì 

जाये । 

(x) Need to provide mobile veterinary clinics in Maharajganj Parliamentary 
Constituency, Bihar 

 
®ी जनादªन िसहं सीúीवाल (महाराजगजं) : मेरा संसदीय लोकसभा ±ेý महाराजगंज, िबहार सारण 

(छपरा), िजला के लगभग 1764 गावँŌ और िसवान िजला के लगभग 1528 गाँवŌ कì आबादी म¤ 

अविÖथत है । इन  सभी गावँŌ म¤ पशधुन आधाåरत जीवन जीने वाले िकसान और पशपुालक िनवास 

करते ह§ । पशुपालन ही इन लोगŌ का मु́ य łप से जीिवका का आधार है । ऐसे म¤ इनके पशुओ ंको आये 

िदन होने वाली तरह-तरह कì खतरनाक बीमाåरयŌ से बचाने के िलए िचिकÂसीय ÓयवÖथा तÂकाल 

उपलÊध कराने कì आवÔयकता होती है, जो आज के ितिथ म¤ हमार ेसंसदीय ±ेý के पशुपालकŌ को 

उपलÊध नहé है । 
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अत : म§ मÂÖयपालन, पशपुालन और डेयरी मýंालय के माननीय मýंी जी से मेरा आúह है िक 

मेर े संसदीय ±ेý के सारण िजला और िसवान िजला के सभी ÿखंडŌ एवं नगर पंचायतŌ म¤ चलंत 

पशुिचिकÂसालय कì शŁुआत कर पशुओ ंकì िचिकÂसा उपलÊध कराने कì ÓयवÖथा कराया जाये । 

(xi) Need to expedite various developmental works of Alampur Jogulamba 
temple in Mahbubnagar Parliamentary Constituency, Telangana under 

PRASHAD scheme 
 

SHRIMATI D. K. ARUNA (MAHBUBNAGAR): I would like to bring to the notice of 

the Government that Alampur Jogulamba Temple, which falls in my Mahabubnagar 

parliamentary constituency in Telangana State, is one of the 18 Shakti Peethas in 

the country and also known as Kashi of South. Over last 10 years, Government 

embarked on developing Tourism and preserving our cultural heritage on a mission 

mode and developing Alampur Jogulamba Temple. Now the temple is going 

through rapid development of infrastructure. Ministry of Tourism has allocated 

approximately ₹37 Crores for preservation and development of the Temple through 

PRASHAD Scheme. Apart from this, the Archaeological Survey of India has spent 

approximately Rs. 8 crores in the last 10 years for the preservation of the temple. 

Significant works have already been done on various works and there is a scope 

to further enhance the facilities. Some initiatives may be taken up like 24 x 7 Nitya 

Pujas and Rituals, construction of Staff Quarters and Choultry (dining hall) for Anna 

Prasadavitarana, upgrading the Queue complex, glorification of the temple, 

improving the existing pushkara ghats to attract more devotees during river 

pushkaralu and other temple related processions, improvement of infrastructure, 

under PRASHAD scheme. Therefore, I request Hon’ble Minister of Tourism to 
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kindly intervene and expedite works. 

(xii) Need to expedite repairing and maintenance work of passenger ships 
used for transportation in Lakshadweep 

 
SHRI HAMDULLAH SAYEED (LAKSHADWEEP): I would like to draw the 

attention of the Government to the plight of the people of Lakshadweep. 

Lakshadweep, a clutter of islands, relies heavily on the sea for connectivity to the 

mainland. The recent limitation of passenger ship services has caused immense 

distress among its residents. According to the published ship schedule, only one 

ship is currently available for transportation. Out of Five Passenger Ships, 3 ships 

are already in the dock for repair and maintenance. The fourth one is on its way for 

annual survey and maintenance that leaving only one Ship with 250 passenger 

capacity for service. There are thousands of commuters already stranded in 

Mainland waiting for Ship conveyance. This inadequacy in transportation has 

disrupted the daily lives of the islanders. Basic necessities such as food supplies, 

medical aid, and educational materials are delayed, leading to significant 

inconvenience. The economic activities of the islands have also been severely 

impacted. The limited ship service is not just an inconvenience, it is a direct threat 

to the social, economic, and emotional well-being of the people of Lakshadweep.I 

strongly urge the Government to expedite the repair and maintenance of the four 

ships namely MV Kavaratti, MV Corals, M.V Lagoon and M.V Lakshadweep Sea, 

that are currently in dock and bring them back into service at the earliest to restore 

normalcy, to meet the urgent demands of the islanders and ensure a reliable and 

consistent schedule for these services so that residents can plan their travel without 
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undue hardships. I would urge the Government to invest in long-term solutions such 

as acquiring more vessels or exploring alternative modes of transportation. The 

people of Lakshadweep have a right to seamless connectivity, just as every citizen 

of this Nation does. Let us ensure that their voices are heard and their concerns 

addressed without delay. I humbly request the Government to act promptly to 

alleviate this crisis. 

(xiii) Need to revive HMT unit in Pinjore, Haryana 
 

SHRI VARUN CHAUDHRY (AMBALA): The revival of HMT unit in Pinjore is an 

economic necessity which has seen gradual decline and leading to its closure of 

tractor manufacturing factory in 2016. This has massively impacted the livelihoods 

of thousands in Kalka, Pinjore, and surrounding areas and also led to the 

underutilization of valuable industrial area. At its peak, HMT Pinjore produced 

19,500 tractors annually, contributing significantly to India’s agricultural 

mechanization. However, challenges such as outdated machinery, financial 

constraints, market competition, and a lack of technological adaptability led to a 

steady decline in market share. Closing of the factory has led to 850 employs opting 

for VRS and uncertainty over pension calculations. The strategic location of Pinjore, 

with its excellent connectivity by road and rail, makes it ideal for industrial 

redevelopment or conversion into a skill development hub with readily available 

land and labour serving as foundation for its revival. I urge the Government to 

explore revival options for the HMT Pinjore unit, such as providing with special 

financial package, exploring P.P.P model, and as a facility for skill development. 

This initiative could rejuvenate industrial activity in the region, generate 
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employment, and restore HMT's legacy as a contributor to India's industrial 

progress. 

(xiv) Need to revise cost norms for supplementary nutrition in the interest 
of children and women 

 
SHRI MANISH TEWARI (CHANDIGARH): According to NFHS-5, 35.5% of 

children under five are stunted, 19.3% are wasted, and 32.1% are underweight, 

while 57% of women aged 15–49 years are anaemic. Despite this, the budgetary 

allocation for Saksham Anganwadi and POSHAN 2.0 for FY 2024-25 was reduced 

by 3.14% from last year's revised estimates. Comprehensive guidelines under 

MISSION SAKSHAM ANGANWADI AND POSHAN 2.0 for the Supplementary 

Nutrition Programme (SNP) were issued in January 2021, but ground realities 

remain dire. The cost norms for supplementary nutrition, last revised in October 

2017, have not kept pace with inflation. Based on the 2012 base year, the 

Consumer Food Price Index rose from 139.4 in 2017 to 211.1 by October 2024, a 

71.7 points increase. Current norms fail to reflect the rising prices of key inputs like 

pulses, oils, and vitamins. To address India’s hunger and nutritional deficiencies, a 

multi-pronged approach is essential, with increased budgetary allocations and 

improved disbursement mechanisms. I urge the Government to promptly revise 

cost norms for supplementary nutrition in the interest of children and women. 

(xv)  Need to start flight services from Hisar Airport, Haryana 
 

®ी जय ÿकाश (िहसार) : िहसार एयरपोटª का हåरयाणा कì राºय सरकार 9 बार िशलाÆयास कर चुकì 

है. लेिकन आज तक उड़ान शłु नहé हòई । िनयामकìय दरेी के कारण एयरपोटª को अभी तक आवÔयक 

एयरोűम लाइस¤स नहé िमला ह ै । िहसार एयरपोटª जÐद ही चालू हो जाएगा और एलायंस एयर Ĭारा 
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उड़ान¤ संचािलत कì जाएगी, इस देरी से हåरयाणा सरकार के दावŌ पर जनता म¤ सरकार के ÿित संदहे 

पैदा कर िदया है, िजसने घोषणा कì थी िक िहसार जÐद ही राºय का पहला चालू एयरपोटª बन         

जाएगा । सरकार के इस Ăामक जवाब से ÿगित कì कमी कì आलोचना िदखाई देती । देश भर म¤ 28 

वाय ुसेना Öटेशन पहले से ही नागåरक उड्डयन कì सिुवधा दे रहे ह§, लेिकन िहसार अपनी ±मता के 

बावजूद उपयोग म¤ नहé ह§ । सरकार एक दशक से अिधक समय से िहसार एयरपोटª के बारे म¤ बार-बार 

अधूरे आĵासनŌ से िनवािसयŌ को िनराश करने का भी काम कर रही ह ै। िहसार एयरपोटª Öटेशन पर 

नागåरक उड्डयन संचालन को तुरंत मंजूरी दी जाए । सावªजिनक उड़ानŌ के िलए काउंटर Öथािपत िकए 

जाए तथा इनको Óयवहायª म¤ लाया जाए । 

 
(xvi) Need to grant permission and expedite completion of railway bridge 

at Pavoorchatram in Tamil Nadu 
 

SHRI ROBERT BRUCE C. (TIRUNELVELI): The issue of an incomplete road over 

bridge on the Tirunelveli – Tenkasi Highway at Paavorchatram has caused 

significant hardship to lakhs of people living in and around the area. The Tamil 

Nadu Government has built the highway from Tirunelveli to Tenkasi and while the 

State Government’s portion of the bridge on the both sides of Pavoorchathiram 

manned level crossing is complete, the portion to be constructed over the railway 

track to mark the completion is on an indefinite wait for reasons best known to the 

officials. Officials of the Southern Railway have not granted permission for the 

construction of the Road Over Bridge Segment over the Railway tracks, which has 

caused hardships to lakhs of people including the locals and daily commuters of 

the region. I urge the Union Government and the Ministry of Railways to grant 

permission and expedite the completion of the bridge segment over the Railway 
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tracks at the earliest and ease the hardships faced by the people of my 

constituency. 

(xvii) Need to ensure sustainable management of marine resources and 
protection of interests of coastal fisherfolk in the country 

 
SHRI HIBI EDEN (ERNAKULAM): I wish to draw the attention of the Government 

towards the issue of sea mining under the ‘Unlock Blue Economy’ programme, 

which is causing severe environmental degradation and threatening marine 

biodiversity, flora, and fauna. In the current situation, with climatic changes and the 

depletion of fish wealth, (malsya varalcha) there is a looming fish famine, leaving 

the fishing community deeply worried. This undemocratic move ignores fisherfolk 

and their rights. No scientific studies or expert agency involvement has been 

ensured. According to MPEDA, India’s marine wealth is immense—a blessing for 

foreign trade, local needs, and citizens' health and well-being. Fishermen, who 

regard the sea as their mother, (kadalamma) must have priority over it. I urge the 

Government to halt mining activities, involve stakeholders, and revise policies to 

ensure sustainability and fairness for coastal communities. 

(xviii) Need to curb obscenity in films, internet and social media platforms 
 

®ी सनातन पांडेय (बिलया) : आज समाज मे िफÐमŌ और मोबाइल इंटरनेट के माÅयम से अĴीलता 

फैलाई जा रही है । इसका समाज पर खास तौर से यवुा वगª पर बहòत बरुा ÿभाव पड़ रहा ह ै। हालत यह 

है िक आप अपने पूरे पåरवार के साथ बैठकर िफÐम व टीवी नही देख सकते ह§ । इसी अĴीलता और 

गंदगी कì वजह से समाज मे अपराध बढ़ रह¤ ह§ । अिभÓयिĉ कì Öवतंýता कì Óया´या िसनेमाघरŌ के 

घिटया और अĴीलता को बढ़ावा देकर पैसा बनाने के िलए एक लाइस¤स के łप म¤ नही कì जा सकती 

ह ै। िसनेमा िकसी भी अÆय संचार माÅयमŌ कì तलुना मे भावनाओ ंको अिधक गहराई से उभारने म¤ 
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स±म है । िवशेष łप से ब¸चŌ और िकशोरŌ मे इसका ÿभाव अिधक होता है । अिभÓयिĉ कì Öवतंýता 

के नाम पर समाज मे पनपती अनैितकता, उ¸छंृखलता का दोष िफÐमŌ एवं मोबाईल नेट का है िजससे 

समाज पर बहòत बुरा ÿभाव पड़ रहा है । कोई Óयिĉ िकसी पÖुतक या भाषण से उ°ेिजत नही होता 

िजतना चलिचý देखने से होता है । 

एक  वयÖक के िवपरीत ब¸चŌ के पास इस तरह के ŀÔय जो अĴील होते ह§, उÆह¤ उसी तरह 

अंगीकार कर लेने कì संभावना अिधक होती है । आधिुनकता के नाम पर उ¸छंृखलता को Öवीकार नहé 

िकया जा सकता ह ै। यह जłरी हो जाता है िक दशªकŌ को मनोरंजन के नाम पर मिहलाओ ंके वľहरण 

और अपराध के िलए ÿवतृ नहé िकए जाए । िफÐमकारŌ को यह नही भूलना चािहए िक वे भी इसी समाज 

का िहÖसा ह§ । समाज के ÿित उनका भी दाियÂव है ।  

इस तरह कोरोना काल से सोशल मीिडया फेसबुक व यूट्यूब ऐसे ÿमुख Èलेटफामª रहे ह§, िजनसे 

देश कì बड़ी आबादी जड़ुी है । मौजूदा वĉ म¤ हर वगª सोशल मीिडया का इÖतेमाल कर रहा है िजस पर 

अĴील िचý, िविडयो कì भरमार हो गई है । फेसबकु के वीिडयो वाले िवंडो पर अĴील िचý वीिडयो 

िदखने लगते ह§, िजसे देखकर शिम«दगी महसूस होती है । मेरा सरकार से िनवेदन है िक िफÐम, सोशल 

मीिडया, Èलेटफामª एवं अÆय इल³ेůािनक माÅयमŌ Ĭारा अĴील सामúी का ÿसार करने पर तÂकाल 

ÿितबंध लगाए ं। 

(xix) Regarding determination of creamy layer in respect of class III and IV 
employees under OBC category 

 
®ी धम¥Æþ यादव (आज़मगढ़) : 2014 से यूपीएससी Ĭारा चयिनत ओबीसी यवुाओ ंको िनयुिĉ नहé 

दी जा रही है । 1993 के आदशे के अनसुार वेतन और कृिष आय को øìमी लेयर िनधाªरण म¤ शािमल 

नहé िकया जाना चािहए । लेिकन, 2004 म¤ गलत Óया´या के कारण वगª 3 और 4 के कमªचाåरयŌ के 

ब¸चŌ को आर±ण का लाभ नहé िमल रहा है । िदÐली, मþास और केरल उ¸च ÆयायालयŌ ने डीओपीटी 

कì Óया´या को भेदभावपूणª माना है । øìमी लेयर म¤ वेतन जोड़कर सरकार ने ऐसा माहौल बनाया है, 

िजसम¤ ओबीसी अËयिथªयŌ कì िनयिुĉ म¤ बाधा उÂपÆन हो रही है । 
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यह ÖपĶ है िक सरकार ने इस मĥेु को जिटल बना िदया है । वतªमान सरकार कì नीितयां ओबीसी 

समुदाय के ÿित भदेभावपूणª ह§ िजससे ओबीसी समदुाय सरकारी नौकåरयŌ से वंिचत हो रहा है । म§ 

जानना चाहता हó ँिक ³या सरकार ने 1993 के आदेश म¤ संशोधन िकया है? यिद हा,ँ तो कब और ³यŌ? 

यिद ब§कŌ, सावªजिनक उपøमŌ और िवīालयŌ के ÿमाणपý 2004 स ेपहले वैध थ,े तो अब ³यŌ नहé? 

³या क¤ þ सरकार राºय सरकारŌ Ĭारा जारी िकए गए úपु सी/डी ÿमाणपýŌ को माÆयता दनेे म¤ िहचिकचा 

रही है? 

(xx) Need to address the grievances of farmers in the country 
 

PROF. SOUGATA RAY (DUM DUM): The Samyukta Kisan Morcha, a non-political 

body of farmers of over 150 farmer organizations, and the Kisan Mazdoor Morcha, 

which is backed by another 100 farmers' unions, are continuing their protest with 

various demands including legal framework for guaranteeing MSP for all 

agricultural produce. Currently, the Government announces MSP for only a 

selected few crops, leaving others vulnerable to market fluctuations and potentially 

lower prices. A legal guarantee would provide farmers with a more stable and 

predictable income. The protestors seek the implementation of the 

recommendations made by the M.S. Swaminathan Committee; a high-level 

committee formed in 2006 to address agricultural issues in India. The Committee's 

report proposes various measures to improve farmers' income and welfare, 

including improved infrastructure, investment in research and development, and 

market reforms. They also demand waiver of agriculture loans and to amend the 

electricity bill passed by the Government. The farmers also want the Government 

to honour a promise to double their incomes, complaining that costs of cultivation 

have jumped over the past few years while incomes have stagnated, making 
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farming a loss-making enterprise. I urge upon the Government to take immediate 

steps to end the farmers protest at the earliest by redress their grievances. 

 

(xxi) Need to make Integrated Vaccine Complex (IVC) in Chengalpattu, 
Tamil Nadu operational 

 
DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN (CHENNAI 

SOUTH): The state-of-the-art Integrated Vaccine Complex (IVC) in Chengalpattu, 

Tamil Nadu, established by HLL Biotech Limited, has remained non-operational for 

over 12 years despite an investment of almost 800 crores. The project was 

considered as of national importance at during its approval and was supposed to 

be developed to meet 75% of vaccine requirements under the Universal 

Immunization Programme .This facility is critical for India’s health security but has 

failed to deliver on its objectives. Plans were to manufacture vaccines including 

pentavalent combination (DPT plus Hep B plus Hib), BCG, measles, Hepatitis B, 

Human Rabies, Hib and Japanese Encephalitis vaccine in the IVC. The annual 

production capacity of IVC was envisaged to be around 585 million doses. The 

Tamil Nadu Government has repeatedly urged the Union Government to transfer 

the IVC on lease without past liabilities, offering to utilize the facility for producing 

life-saving vaccines to address the demand-supply gap. The land for this project 

was provided by the Tamil Nadu Government, further justifying its rightful 

operational control. Considering the urgent need for domestic vaccine production 

and the colossal waste of resources in keeping this facility idle, I strongly urge the 

Union Government to approve this transfer immediately. Additionally, I request the 



04.02.2025  1089 
 

 

recommencement of operations at the Pasteur Institute in Coonoor to further 

enhance vaccine production capabilities in Tamil Nadu. 

(xxii) Need to allocate adequate funds under Samagra Shiksha Abhiyan to 
reintegrate child labour 

 
SHRI KRISHNA PRASAD TENNETI (BAPATLA): Despite the Child Labour 

(Prohibition and Regulation) Act in place, the International Labour Organization 

reports around 10.1 million children are still trapped as child labour in India. This 

issue demands urgent attention, with a primary focus on reintegrating these 

children into schools under the Right to Free and Compulsory Education Act. Since 

the National Child Labour Project Scheme was integrated into the Samagra 

Shiksha Abhiyan in 2021, it is crucial that the scheme adopts a focused approach 

to provide education to children brought back from child labour. The Government 

must take proactive steps under Samagra Shiksha Abhiyan to expand access to 

bridge courses by strengthening platforms such as Government Schools, 

Community Learning Centers, and Digital Education initiatives. This would also 

require ensuring the continued operation of the already established 324 Special 

Training Centres across the country, which provide bridge courses, holistic 

development, and non-formal education to help these children remediate. I urge 

the government to allocate dedicated funds under Samagra Shiksha Abhiyan for 

bridge courses, hostel facilities, and medical and counseling services while 

strengthening infrastructure, deploying trained educators, and running awareness 

campaigns to facilitate seamless reintegration. 
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(xxiii) Need for a Special Infrastructure Package for Mumbai 
 

®ी रिवÆþ द°ाराम वायकर (मÌुबई उ°र-पिĲम) : म§ सरकार से भारत कì आिथªक राजधानी मुंबई 

के िलए 1 लाख करोड़ Łपये के िवशेष इÆĀाÖů³चर पैकेज कì मांग करता हóं । मुंबई, जो देश कì िव°ीय 

और औīोिगक गितिविधयŌ का क¤ þ ह,ैअब अपने मौजूदा बिुनयादी ढांचे कì सीमाओ ंसे जूझ रहा ह ै

।बढ़ती आबादी, शहरीकरण और भारी यातायात के चलते शहर को यातायात, ÖवाÖÃय सेवाओ,ंऔर 

शहरी िवकास जसैे ±ेýŌ म¤ गंभीर चुनौितयŌ का सामना करना पड़ रहा है ।यह पैकेज कंøìट सड़कŌ (CC 

Roads) के िनमाªण, ÖवाÖÃय सेवाओ ं के सŀुढ़ीकरण,गगाªई-िपंजल और दमनगंगा िपंजल जल 

पåरयोजना, मůेो नटेवकª  के िवÖतार, मÐटी-मोडल कनेि³टिवटी,क§ सर केयर अÖपताल,और वÖेट-टू-

एनजê Èलांट जैसी महÂवपूणª योजनाओ ंके िवकास म¤ उपयोग िकया जाएगा ।गगाªई-िपंजल पåरयोजना 

मुंबई को पानी कì कमी से उबारने म¤ मदद करगेी, जबिक मůेो और मÐटी-मोडल कनेि³टिवटी 

पåरयोजनाए ंयातायात कì समÖया को कम कर¤गी ।क§ सर केयर अÖपताल नागåरकŌ को गंभीर बीमाåरयŌ 

के िलए सÖती और सुलभ िचिकÂसा सेवाए ंÿदान करेगा ।साथ ही, वेÖट-टू-एनजê Èलांट से कचरा ÿबंधन 

बेहतर होगा और ऊजाª उÂपादन को बढ़ावा िमलेगा ।मुंबई देश का आिथªक इंजन है ।इसे सशĉ करना 

केवल एक शहर को नहé,बिÐक पूरे भारत कì आिथªक ÿगित को गित देना है ।मुंबई कì समÖयाओ ंका 

समाधान राÕůीय िहत का मĥुा है, िजसे सरकार को ÿाथिमकता देनी चािहए ।  

(xxiv) Need to curb drug menace in Bihar 
 

®ी राजेश वमाª (खगिड़या) : म§ सरकार का Åयान िबहार म¤ तेजी से बढ़ रह ेāाउन शुगर और अÆय 

मादक पदाथŎ के उपयोग कì गंभीर समÖया कì ओर आकिषªत करना चाहता हó ं।यह मĥुा न केवल हमार े

यवुाओ ंके ÖवाÖÃय और भिवÕय को बबाªद कर रहा है,बिÐक सामािजक और आिथªक Öतर पर भी गंभीर 

नुकसान पहòंचा रहा है ।िबहार म¤ शराबबंदी के बावजूद, मादक पदाथŎ का अवधै कारोबार तेजी से फैल 

रहा है ।āाउन शुगर और अÆय űµस का उपयोग युवाओ ंम¤ बढ़ रहा है,िजससे अपराध दर म¤ भी विृĦ हो 

रही है ।यह नशे का कारोबार अंतरराÕůीय Öतर पर जड़ेु नेटवकª  के माÅयम स ेसंचािलत हो रहा है,िजस े
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रोकने के िलए कड़े कदम उठाने कì आवÔयकता ह ै।क¤ þीय सरकार से मेरा आúह है िक िबहार म¤ इस 

समÖया को जड़ से समाĮ करने के िलए िवशेष अिभयान चलाए जाए ं।नारकोिट³स कंůोल Êयूरो (NCB) 

और अÆय संबिंधत एज¤िसयŌ को सिøय भूिमका िनभानी चािहए ।सीमावतê इलाकŌ म¤ तÖकरी को रोकने 

के िलए स´त िनगरानी और िवशेष टाÖक फोसª गिठत कì जानी चािहए ।इसके साथ ही, यवुाओ ंको नशे 

से बचाने के िलए जागłकता कायªøम, काउंसिलंग और पनुवाªस क¤ þ Öथािपत िकए जाने चािहए ।म§ 

सरकार से अपील करता हóं िक िबहार को इस गंभीर संकट से बचाने के िलए तरुतं ÿभावी कदम उठाए 

जाए ं। 

(xxv) Need to enhance central assistance for Pradhan Mantri Awas Yojana 
in Kerala 

 
SHRI K. RADHAKRISHNAN (ALATHUR): The financial assistance for PMAY in 

rural areas is Rs. 1,20,000 and the Central assistance is only Rs. 72,000. In Kerala, 

the unit cost of houses is Rs. 4,00,000 under LIFE Mission, a Kerala State 

Government housing project. If the Central assistance for houses is not enhanced, 

there will be a huge burden on the State Government as for each PMAY house, an 

amount of Rs. 3,30,000 will have to be given by the State Government. So, the 

Central share of PMAY houses will have to be enhanced to at least Rs. 3,00,000 

for Kerala. Otherwise, the dream ‘Housing for All’ cannot be attained. After 

receiving only this much small amount, the beneficiaries are advised to display PM 

logo in front of their houses. For urban sector PMAY, the Central assistance is only 

Rs.1,50,000 while in Kerala, the unit cost is Rs. 4,00,000. So, I urge the Central 

Government to enhance the Central assistance for PMAY in Urban and Rural to 

areas. 
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(xxvi) Regarding fixed timeline for clearing subsidies and other formalities 
under PM Awas Yojana-Urban 

 
SHRI VISHALDADA PRAKASHBAPU PATIL (SANGLI): I wish to draw the 

attention of the Government towards the challenges under PM Awaas Yojana 

Urban 1.0. Beneficiaries in my Parliamentary Constituency, Sangli, particularly 

under the Middle Income Group (MIG) categories, report delays in receiving the 

subsidy since 2021. When they contact the Central Nodal Agencies under the 

CLSS Awaas Portal, they are informed of file clearance delays by the Ministry of 

Finance. This is despite no issues with beneficiaries' Income Tax Returns or credit 

scores. Similar issues have been seen with the Beneficiary Led Construction (BLC) 

component, leaving many sanctioned houses in Maharashtra incomplete. Many 

live in shanties or half-constructed houses due to ₹1.5 lakh central assistance per 

unit delays. Key reasons include Urban Local Bodies' failure to submit utilization 

certificates, the pandemic, and particularly rising construction costs. Beneficiaries 

are forced to use makeshift shelters, undermining the scheme’s purpose and 

leaving vulnerable families in distress. Urgent intervention is necessary to release 

funds and streamline processes. I recommend a fixed timeline for clearing pending 

subsidies and improvements to the CLSS Awaas Portal to restore confidence and 

ensure completion of houses and subsidies. This will provide much-needed relief 

to families who dream to have their own houses, upholding the intent of PMAY-U. 

(xxvii) Regarding dismissal of services of teachers in Daman and Diu 
Parliamentary Constituency 

 
®ी उमेषभाई बाबूभाई पटेल (दमन और दीव) : मरे ेसंसदीय ±ेý दमन और दीव म¤ हमार ेÿशासन कì 
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घोर लापरवाही के चलते िनयिमत łप से काम करने वाले 100 से अिधक िश±को कì नौकरी चली गई 

और हो सकता अÆय लोगŌ कì भी नौकरी जा सकती है, हमार ेÿदेश म¤ सरकारी कुछ नौकåरया ँपहले 

डोिमसाइल वाले लोगŌ के िलए आरि±त होती थी, हमारे ÿशासन ने Öथानीय लोगŌ को 20 माकª  देकर 

डोिमसाइल के अिनवायªता खÂम कर दी,अब माननीय कोटª का आदशे आया है िक 20 माकª  अवैध ह,ै 

और इस लाभ को पाकर लगे लोगŌ को नौकरी से िनकाल िदया जाए और इनको नौकरी से िनकाल िदया 

जा रहा है । जब सार ेराºयŌ म¤ C, D केटेगरी कì नौकåरया ँÖथानीय लोगŌ के िलए आरि±त होती है । 

ÿशासन ने डोिमसाइल के बदल े20 माकª  देकर डोिमसाइल िनकाल िदया और अब वह 20 माकª  कोटª  

ने गैर कानूनी मानकर वह िनकाल िदया, ÿशासन के कारण अब हमार ेलोगŌ के भिवÕय बरबाद हो रहे 

ह,ै अब डोिमसाइल भी गया 20 माकª  भी गया और अब नौकरी भी । सरकार से िनवेदन करते है िक हमारे 

यवुाओ के साथ Æयाय िकया जाए और उनको िफर से उनकì नौकरी दी जाए और हमारे ÿदेश कì 

नॉनगेजेटेड केटेगरी कì नौकåरयŌ म¤ िफर से डोिमसाइल अिनवायª िकया जाए । 

_________ 
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12.06 hrs  

MOTION OF THANKS ON THE PRESIDENT'S ADDRESS-Contd. 

®ी अिखलशे यादव (कÆनौज) : अÅय± जी, म§ आपको धÆयवाद देता हóं िक आपने मुझे महामिहम 

राÕůपित जी के अिभभाषण पर बोलने के िलए समय िदया ह ै। म§ सबस ेपहल ेआपका अिभनंदन एवं 

अिभवादन करते हòए आúह करना चाहóंगा िक मुझे बोलन ेके िलए जो समय िदया ह,ै म§ उसम¤ स ेदो िमनट 

का समय महाकुÌभ हादसे का िशकार हòए लोगŌ कì आÂमा कì शांित के िलए खड़े होकर मौन रखना 

चाहóंगा । यिद िकसी अÆय सदÖय को भी स¸च ेमन स ेमृतकŌ के ÿित स¸चा भाव ह ैतो वे भी हमार े

सांसदŌ के साथ खड़ा हो कर मौन ®Ħांजिल अिपªत कर सकता ह ै।… (Óयवधान) 

माननीय अÅय± : आप वåरķ लीडर ह§ । ऐसे िवषयŌ कì कभी परÌपरा नहé रही है । 

… (Óयवधान) 

®ी अिखलशे यादव : अÅय± जी, यह अिधकार आपका ह ै।… (Óयवधान) 

माननीय अÅय± : म§ने िवषय म¤शन करते हòए इस िवषय पर मौन धारण करा िदया था । यह अÅय± का 

अिधकार है । 

… (Óयवधान) 

®ी अिखलशे यादव : अÅय± जी, म§न ेदो िमनट मौन रख कर ®Ħांजिल देने कì बात कì ह ै । यह 

अिधकार मेरा नहé ह,ै यह अिधकार आपका ह ै ।… (Óयवधान) मुझे आप पर पूरा भरोसा है । जब 

अिभभाषण कì चचाª खÂम हो रही होगी, उस समय िजन ®Ħालुओ ंकì जान गई है, उनके िलए दो िमनट 

कì मौन ®Ħांजिल जłर दी जाए ।… (Óयवधान) 

 अÅय± जी, म§ने अभी बात शुł नहé कì है और इन लोगŌ को बहòत तकलीफ हो रही ह ै । म§ 

महाकुÌभ के बारे म¤ बात कहना चाहता हóं, लेिकन बहòत सारे माननीय सदÖय यह बात सनु नहé सकते 

 
 

 Further discussion on Motion of Thanks on The President's Address moved by Shri Ramvir Singh Bidhuri and seconded 
by Shri Ravi Shankar Prasad on 3rd February, 2025 
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ह§ । म§ कहना चाहता हóं िक देश के परम अिभभावक होने के नाते हमारा आपसे अनरुोध है िक जहां 

सरकार लगातार बजट के आंकड़े द ेरही है, आंकड़े दनेे से पहले महाकुÌभ म¤ मरने वाले लोगŌ के आंकड़े 

भी सरकार द े। महाकुÌभ कì ÓयवÖथा के बारे म¤ ÖपĶीकरण देने के िलए मेरी मांग है िक सवªदलीय बैठक 

बलुाई जानी चािहए । महाकुÌभ आपदा ÿबंधन व खोया-पाया क¤ þ कì िजÌमेदारी सेना को दी जाए । 

महाकुÌभ हादसे के िशकार लोगŌ कì मÂृय ुघायलŌ का इलाज, दवाई, डा³टर, भोजन-पानी, पåरवहन 

कì उपलÊधता का आंकड़ा संसद म¤ पेश िकया जाए । महाकुÌभ हादसे के िलए िजÌमेदार लोगŌ पर घोर 

दडंाÂमक कायªवाही हो, िजÆहŌने सच िछपाया है, उÆह¤ दिंडत िकया जाए ।  

 अÅय± जी, हम डबल इजंन कì सरकार से पूछते ह§, अगर अपराध बोध नहé था, तो आंकड़े 

दबाए, िछपाए और िमटाए ³यŌ गए ह§? सच िछपाना और िमटाना भी तो अपराध है । इसका दडं कौन 

भगुतेगा? जहां इंतजाम होना चािहए था, वहां ÿचार हो रहा था । एक धािमªक समागम म¤ डबल इंजन का 

राजनीितक ÿचार अशोभनीय है, िनंदनीय है । इतने बड़े हादसे के बाद अब तो कम से कम वह होिड«ग 

उतरवा देना चािहए । महा कुÌभ कì तैयारी कì गई और कहा गया िक 144 साल बाद ऐसा कुÌभ 

आयोिजत हो रहा है बिÐक यह भी कहा गया िक पहली बार धरती पर इस तरह का िडिजटल और 

आधिुनक टे³नोलॉजी का इÖतेमाल करके महाकुÌभ आयोिजत िकया जा रहा है । सीसीटीवी, űोन, 

लाइव Öůीिमंग के आधार पर िजनका दावा था िक वे िडिजटल कुÌभ करवा रहे ह§, वे मÂृकŌ कì िडिजट 

नहé दे पा रहे ह§ ।… (Óयवधान) ये लोग िडिजटल, िडिजटल, िडिजटल कहने को थकते नहé ह§, लेिकन 

जब कुÌभ म¤ इतना बड़ा हादसा हो गया है तो यही सरकार कुÌभ म¤ मरने वालŌ लोगŌ कì िडिजट नहé दे 

पा रही है । हमारे अपने लोग मार ेगए ह§, िजसम¤ पåरवार का हर åरÔता िदवंगत हòआ है । उसम¤ िकसी कì 

माता, िकसी के िपता, िकसी कì बहó, िकसी कì बेटी, िकसी के भाई-बहन, िकसी के चाचा-चाची ह§ । 

ब¸चŌ के आंकड़े तो अभी तक नदारद ह§ । लोगŌ को ‘खोया-पाया’ केÆþ ही नहé िमल रहे ह§, जो ‘खोया-

पाया’ केÆþ था, उसको भी लोग पा नहé पा रहे ह§, ढूँढ़ नहé पा रहे ह§ ।  

 अÅय± महोदय, कुÌभ कोई पहली बार नहé हो रहा है । कुÌभ का आयोजन सिदयŌ से होता 

आया है । हमारे पौरािणक और हमारे इितहास के दÖतावेज यह बताते ह§ िक समय-समय पर जो भी 
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सरकार¤ रही हŌगी, िजसका भी राज रहा होगा, उसने महा कुÌभ या इस तरह के कुÌभ का आयोजन 

िकया है । एक तरफ तो यह िक 144 वषª बाद महा कुÌभ होने जा रहा है, उसका इतना ÿचार िकया     

गया । कई टीवी इंटरÓयूज़ म¤, कई समाचार चैनलŌ पर यह बात सनुने म¤ आई और हम लोग यह सनुते 

रहे िक सरकार ने 100 करोड़ लोगŌ के आने का इंतज़ाम िकया है ।  

 अÅय± महोदय, अगर यह बात गलत है तो म§ आपको रिेजµनेशन देना चाहता हóं ।… (Óयवधान)  

वािणºय और उīोग मýंी (®ी पीयूष गोयल): सर, यह ले लीिजए ।… (Óयवधान) 

®ी अिखलशे यादव : आप Öनान करने नहé गए, इसीिलए इस तरह कì भाषा का इÖतेमाल कर रहे     

ह§ ।… (Óयवधान) 

 अÅय± महोदय, यह कहा गया िक 144 वषŎ के बाद यह हो रहा है । जहां तक मेरी समझ और 

जानकारी कहती है, जो एÖůोनॉमी और ऐसी चीज़Ō को समझते हŌगे, वे यह Öवीकार करते हŌगे िक जो 

भी कुÌभ होता होगा, वह 144 वषŎ के बाद ही होता होगा । लेिकन यह कहा गया िक न±ý ऐसे ह§, तो म§ 

सरकार से यह कहना चाहता हóं िक सतयगु से कलयुग तक यह सनातन परÌ परा रही है िक सÆत-

महाÂमा, साधु समाज महुóतª के िहसाब से ‘शाही Öनान’ करते ह§ । उसम¤ न±ýŌ के िहसाब से जो संयोग 

बनता है, वही ‘शाही Öनान’ का महुóतª होता है, लेिकन भाजपा के राज म¤ यह सनातन परÌपरा टूट गयी । 

पहले सरकार ने सÆत समाज को ‘शाही Öनान’ रĥ करने का आदेश िदया, िजससे अनािद काल से यह 

सनातन परÌपरा टूटी और िफर जब देश भर म¤ यह बात उठी, तो उÆहŌने हादसे को िछपा कर िफर से 

आदशे िदया िक अखाड़े ‘शाही Öनान’ करने जाए ं। इससे सरकार ने पावन महुóतª के Öथान पर अपने 

मनमाने समय पर Öनान कराने का आदेश िदया । बात उस िदन कì या उस ितिथ कì नहé होती है, 

बिÐक िनिĲत महुóतª काल कì होती है । इस सनातन परÌपरा को तोड़ कर इन लोगŌ ने अ¸छा नहé    

िकया । ³या यह परÌपरा टूटी है या नहé टूटी है, म§ समझता हóं िक इस बात को मेर ेसामने वाले मुझसे 

ºयादा बेहतर जानते हŌगे ।… (Óयवधान) 

 अÅय± महोदय, हम लोगŌ ने वहां पर यह देखा िक लोग पÁुय कमाने आए थे और वहां से अपनŌ 

के शव लेकर गए । चमÂकाåरक कåरÔमा तो यह हòआ है िक ®Ħालुओ ंके शव िमल गए थे, पर सरकार 



04.02.2025  1097 
 

 

मरने वालŌ कì बात Öवीकार नहé कर रही थी । इससे ऊपर एक बात और हòई । जब यह जानकारी हो 

गयी िक कुछ लोगŌ कì जान चली गयी, ऐसी लाश¤ ह§, जो मॉचूªएरी म¤ पड़ी ह§, अÖपताल म¤ पड़ी ह§, उसके 

बाद सोिचए सरकार ³या कर रही है? अपने सरकारी हेिलकॉÈटर म¤ फूल भर कर फूलŌ को डालने का 

काम िकया, यह सोिचए । यह कहां कì हमारी सनातनी परÌपरा है, यह म§ सदन के माÅयम से जानना 

चाहóंगा । हमारे माननीय सदÖय यह बताए ंिक जहां लाश¤ पड़ी हŌ, वहां न जाने िकतनी चÈपल¤ पड़ी थé, 

न जाने िकतने कपड़े पड़े थ,े मिहलाओ ंकì सािड़यां थé, लेिकन उनको कैसे उठाया गया? उन सबको 

जे.सी.बी. मशीनŌ से उठाया गया, ůै³टसª कì ůॉिलयŌ से उठाया गया ।  

उनको उठा कर कहां फेका यह कोई नहé जानता । लेिकन जब उनको लगा िक वहां से बदबू आ 

रही है तो सरकार के यही लोग िछपाने लगे ह§ । ³या यही आपके महाकंुभ का आयोजन था? हर बात 

को िछपाने के िलए ये लोग मीिडया का सहारा ले  रहे ह§ । मीिडया का सहारा लेते-लेते सनुने म¤ आया है 

िक  कुछ दवाब, कुछ Öवीटनर भी िदए जा रहे ह§, िजसस ेउनकì खबर¤ बाहर न आ जाए ं। अÅय± महोदय, 

अगर मेरी ये सभी बात¤ गलत ह§, अगर मेरी सभी बात¤ गलत ह§, तो अभी तो नेता सदन को भाषण देना    

ह ै। म§ एक बात और कहना चाहता हॅू ं, आप अपनी तरफ से जानकारी कर लीिजएगा, हमार ेउ°र ÿदेश 

के मु́ य मýंी जी ने शोक नहé ÿकट िकया था । जब दशे कì राÕůपित और ÿधान मंýी जी ने शोक ÿकट 

िकया, उसके बाद, 17 घंटŌ बाद सरकार ने शोक Óयĉ िकया ।  

अÅय± महोदय, ये वे लोग ह§, जो आज भी कोई स¸चाई Öवीकार नहé कर सकते ह§ । इनका 

राÖता ³या है? म§ नहé जानता हॅूं िक  ये कहां दशे को ले जाना चाहते ह§ । लिेकन जब म§ने राÕůपित 

महोदया का अिभभाषण पढ़ा, तो उसम¤ वही पुरानी बात¤ ह§ िक 12 करोड़ शौचालय बन गए ह§, 10 करोड़ 

गैस कने³शंस हो गए ह§, 80 करोड़ लोगŌ को राशन िदया जा रहा है, 25 करोड़ लोगŌ को Æयू िमिडल 

³लास म¤ शािमल कर िदया गया ह ै। अÅय± महोदय, अगर हम 80 और 25 करोड़ को जोड़ द¤ तो 105 

करोड़ लोग हो गए ह§ । यिद इस सं́ या म¤ ब¸चŌ को और जोड़ द¤ तो सरकार िकसके िलए काम कर रही 

है? अगर 80 करोड़ लोगŌ को राशन द¤ और 25 करोड़ लोगŌ को Æयू िमिडल ³लास म¤ जोड़ द¤, तो 105 

करोड़ लोग हो गए और जो बाकì बची हमारे देश कì आबादी है, उसम¤ कम से कम ब¸चŌ कì कुछ तो 
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सं́ या होगी, आधी आबादी कì सं́ या होगी । यिद उसको हम बाहर िनकाल¤ तो आिखर आज सरकार 

िकसके िलए काम कर रही है?  

 अÅय± महोदय, वही परुानी बात सुनने को िमलती है िक राÕůीय िमिलůी Öकूल बन गए ह§ । 

राÕůीय िमिलůी Öकूल, िजनम¤ बािलकाओ ंकì भतê शłु हो गई है । अÅय± महोदय, ये लोग एक नया 

राÕůीय िमिलůी Öकूल बता द¤ जो इÆहŌने दस सालŌ के अंदर खोला हो और कनÉयूज़ मत होना िक 

राÕůीय िमिलůी Öकूल कौन से होते ह§ और सैिनक Öकूल कौन से होते ह§ । अÅय± महोदय, सोिचए िक 

दस सालŌ म¤ इÆहŌने एक भी नया राÕůीय िमिलůी Öकूल नहé खोला है । अगर खोला हो तो सरकार 

जłर बताए । जो लोग कहते ह§ िक  हम ईज़ ऑफ डूइंग åरसचª कर रहे ह§, अÅय± महोदय, हमने इनकì 

ईज़ ऑफ डूइंग åरसचª देखी है । इनकì ईज़ ऑफ डूइंग åरसचª अपनी इमेज चमकाने के िलए और दूसरे 

कì इमेज बबाªद करने के िलए ईज़ ऑफ डूइंग åरसचª चल रही है ।  

ईज़ ऑफ डूइंग िबज़नस, म§ देखता हॅूं िक  जहां कहé भी इनवेÖटम¤ट मीट होती है, देश के सभी 

मýंी वहां पहòंच जाते ह§ । सरकार के मुिखया भी वहां जाते ह§ । मुझे याद है, उ°र ÿदेश म¤ इनवेÖटम¤ट 

मीट का सबस ेबड़ा आयोजन हòआ था । न केवल इनवेÖटम¤ट मीट, इनवÖेटसª को बलुाया गया था, बिÐक 

िडफ¤ स ए³सपो के भी कई कायªøम हòए थ े। अÅय± महोदय, भरोसा यह िदलाया गया था, जो एमओयू 

हो रहे ह§, 40 लाख करोड़ Łपये के, उनको ज़मीन पर उतार िलया जाएगा । म§ इसी डबल इंजन कì 

सरकार से जानना चाहता हॅूं िक जो 40 लाख करोड़ Łपये के एमओयू हòए ह§, उनको ज़मीन पर िकतना 

यह सरकार उतार पाई ह ै। कहé ऐसा तो नहé है िक सरकार के डबल इंजन आपस म¤ ही टकरा रहे हŌ? 

अब तो जो खबर¤ हम लोग पढ़ते ह§, न केवल इंजन आपस म¤ टकरा रहे ह§, अब तो िड Êबे भी टकराने लगे 

ह§ । ऐसा हमने सनुा है । अभी िदÐली म¤ चनुाव है ।… (Óयवधान) आप इंजन ह§ या िडÊबा ह§? ये हमार े

परुाने माननीय सदÖय ह§ । आप और हम एक ही ह§, बस जगह बदल गया ह ै। आप िजस िवभाग के मंýी 

है, वह हमारा ही काम ह ै। आप लोग अ¸छा नहé कर रहे ह§ । 

 अÅय± महोदय, अभी िदÐली का चनुाव है । म§ने राÕůपित जी के अिभभाषण म¤ सनुा है िक यहां 

मůेो ůेन कì जो दूरी है, वह दोगनुी कर दी गई है । मůेो पटरी दोगनुी कर दी गई है । इतना सारा ए³Öप¤शन 
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हो गया है । म§ इसे Öवीकार करता हóं । अभी िदÐली का चुनाव है, इसिलए आप मेůो ए³Öप¤शन कì बात 

कर¤गे । लेिकन, ³या कभी आपने ³योटो का नाम सुना है, वेिनस का नाम सुना है? 

 अÅय± महोदय, म§ आपके माÅयम से कहना चाहता हóं िक िजस शहर को ³योटो बनाने का 

सपना देखा गया था । आज दस साल पूरे हो गए ह§, लेिकन अभी तक वहां पर मůेो ůेन कì शŁुआत 

नहé हो पाई है । म§ यह बात इसिलए कह रहा हóं, ³यŌिक िजस समय समाजवादी सरकार थी, आज यूपी 

म¤ िजतनी भी मůेो ůेन चल रही ह§, सब कì सब समाजवािदयŌ कì देन ह§ । इनम¤ से एक भी आपकì देन 

नहé है । इस समय म§ उस समय के ÿधानमंýी मनमोहन िसंह जी को याद करना चाहता हóं । जब म§ पहली 

बार मु́ यमýंी बन कर उनसे िमलने गया था, तब म§ उ°र ÿदेश के बहòत सार ेकाम लेकर उनके पास 

गया था । आज वह हमार ेबीच नहé ह§, लेिकन कम से कम हम उÆह¤ इस बात के िलए याद कर रहे ह§ । 

जो भी काम म§ने उस समय उनको िदए थ,े उस समय के ÿधानमंýी जी ने हमार ेएक-एक काम को पूरा 

करके िदया था । 

 अÅय± महोदय, उसका पåरणाम यह हòआ है िक आज उ°र ÿदेश म¤ िजतनी भी मůेो ůेन चल 

रही ह§, चाहे वह लखनऊ कì मůेो ůेन हो, कानपुर कì हो, आगरा कì हो, नोएडा कì हो, चाहे वह úेटर 

नोएडा को जोड़ रही हो, िदÐली को जोड़ रही हो, वे सब हमारी सरकार कì देन ह§ । 

 अÅय± महोदय, िजस समय िदÐली से नोएडा को जोड़ने वाली मůेो ůेन का उĤाटन हòआ था, 

उस समय देश के ÿधानमंýी जी िवदेश के एक बहòत बड़े Óयिĉ के साथ बैठ कर उĤाटन करने के िलए 

गए थ े। अगर उस काम को िकसी ने पूरा िकया था तो नोएडा अथॉåरटी और समाजवादी सरकार ने 

िकया था । उसम¤ आपकì कोई देन नहé थी । इस मůेो कì बात म§ इसिलए कर रहा हóं िक जो लोग िदÐली 

म¤ मůेो बना रह ेह§, वह बनारस म¤ मůेो ³यŌ नहé बना पा रहे ह§? िदÐली का िवकास अपने आप हो जाएगा, 

बस भारतीय जनता पाटê कì िदÐली वाली जो सरकार है, वह हÖत±ेप करना बंद कर द¤ । 

 अÅय± महोदय, ÿधानमंýी जी ने कुछ समय पहले åरवर िलंिकंग का कायªøम िकया । म§ आपके 

माÅयम स ेकहना चाहता हóं िक जहां िकसानŌ के िलए एक नई चीज आ रही है, िजससे न केवल उनकì 

खेती-बाड़ी म¤ सुधार होगा, बिÐक बहòत सारे सुधार िदखाई द¤गे । खेती-बाड़ी को भी पानी िमलेगा और 
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पीने के पानी का भी ÿबंध होगा । इंटर-िलंिकंग पुरानी योजना है । मुझे याद है िक जब पहली बार उसका 

एमओयू साइन हòआ था, उस समय दोनŌ ÿदेशŌ के मु́ यमýंी शािमल थ े। लेिकन, आज जब इसका 

उĤाटन हòआ, तब दोनŌ ÿदेशŌ के मु́ यमýंी वहां से गायब थ े। अगर आप उसका कारण जानना चाह¤गे 

और कह¤गे तो म§ उसका कारण भी बता दूगंा । जहां åरवर कì इंटर-िलंिकंग हो रही है, यह अ¸छी योजना 

ह ै। आप चालीस हजार करोड़ Łपये खचª करने जा रहे ह§ । इससे उ°र ÿदेश और मÅय ÿदेश के लाखŌ-

लाख ह³ेटेयर जमीन िसंचाई के िलए शािमल हो जाएगंी । इससे लोगŌ को पीने का पानी िमलेगा, लेिकन 

इसम¤ िजनकì जमीन जाएगी, उन गरीब िकसानŌ को सरकार ³या मदद कर रही है? एक समय म§ने भी 

ल§ड एि³विजशन कì थी । मुझे याद है िक जब म§ने ल§ड एि³विजशन िकया था, उस समय भारत का ल§ड 

एि³विजशन ए³ट नहé आया था । म§ने िकसानŌ से बातचीत कì थी । म§ने िकसानŌ को समझाया था िक 

इस योजना- पåरयोजना से ³या लाभ होने जा रहा है । वहां के िकसान तैयार हो गए । उसका पåरणाम 

यह था िक हम लोगŌ ने 21 महीने म¤ जमीन ए³वायर करके देश का सबसे बेहतरीन ए³सÿेस-वे बना कर 

के िदखा िदया था । जब उस ए³सÿेस-वे का उĤाटन हòआ था तो उस पर भारतीय वाय ुसेना के सखुोई 

और िमराज िवमान को उतार करके हम लोगŌ ने उसका उĤाटन िकया था । यह बात म§ इसिलए बता 

रहा हóं िक उस हाईवे पर देश के ÿधान मýंी जी उतर ेथ े। उĤाटन के बाद ÿधान मýंी जी के पीछे-पीछे 

कोई चलकर आया था । वह हाईवे अगर िकसी ने िडजाइन िकया था तो वह समाजवादी पाटê कì सरकार 

का िडजाइन था, भारतीय जनता पाटê कì सरकार िडजाइन नहé था । अगर इनका िडजाइन है, तो उ°र 

ÿदेश म¤ कोई नया हाईवे ऐसा बनाकर िदखाए ंिजसम¤ हवाई जहाज उतर जाए । आप कह रहे ह§ िक आप 

आधिुनक इÆĀाÖů³चर बनाना चाहते ह§ । आपकì आधुिनक इÆĀाÖů³चर कì पåरभाषा ³या है? यह 

बात जो म§ इतनी घुमा-िफराकर कह रहा हóं, म§ उसी बात पर लौटकर जा रहा हóं । अगर 40 हजार करोड़ 

Łपये कì åरवर इंटरिलंिकंग कì योजना बनी है तो िजन िकसानŌ कì, िजन गरीबŌ कì जमीन¤ जा रही ह§, 

उन िकसानŌ को आप सही तरीके से मुआवजा, मदद ³यŌ नहé कर रहे ह§?  

 अÅय± महोदय, इस अिभभाषण के माÅयम से जब इस सदन म¤ जवाब आए तो उन िकसानŌ 

कì मदद होनी चािहए । उन िकसानŌ के पास उसके बाद कुछ नहé ह ै। आपका जो पैकेज है, उसे पता 
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नहé ³यŌ कोई कंजूस बनाता है? आपका पैकेज कोई कंजूस बनाता है । कम से कम आपका िदल बड़ा 

होना चािहए और इतना बड़ा िदल हो िक िकसान खुशहाली के राÖते पर जाए । आपने िकसानŌ कì आय 

दोगनुी नहé कì, आप उनकì आय दोगनुी नहé कर पाए ह§ । आप उनकì मदद करने का काम कर¤ । 

 अÅय± महोदय, म§ राÕůपित जी के अिभभाषण पर पढ़ रहा था िक सोलर को लेकर और łफ 

टॉप सोलर एनजê कì Öकìम को लेकर बहòत बड़ी योजना है और कई हजार करोड़ Łपये सरकार खचª 

कर रही है । मुझे याद है िक जब देश के राÕůपित कलाम साहब थे, तब उÆहŌने एक ÿेज¤टेशन सरकार 

के सामने िकया था । म§ने ÿेज¤टेशन के बाद उनसे िनवेदन िकया िक अगर म§ यह योजना कर दूं तो ³या 

आप उĤाटन करने आएगंे? उÆहŌने कहा िक अगर आप कायª योजना लागू कर द¤गे तो उĤाटन करने भी 

म§ आऊंगा । उस िदन आंधी-तूफान था, ट¤ट िबÐकुल उड़ गया था, पानी और िबजली का चमकना इतना 

था िक म§ने उनसे खदु åर³वैÖट कì थी िक आप मत आइए, हम लोग िफर कभी कायªøम कर ल¤ग े। 

लेिकन, वे कायªøम म¤ आए और उÆहŌने उĤाटन िकया । ये कह रहे ह§ िक चालीस हजार करोड़ Łपये 

कì सोलर कì łफ टॉप Öकìम लाए ह§ । िमनी गेट बनाकर पूरे के पूरे गांव को हम लोगŌ ने Āì िबजली 

दी थी, उनको 24 घंटे Āì िबजली िमलती थी, उनकì च³कì चलती थी, उनके िसंचाई के पानी का 

इंतजाम होता था । जब तक समाजवादी सरकार रही, तब तक वह योजना चलती रही । जैसे ही 

समाजवादी सरकार गई, इÆहé के लोगŌ ने उसका म¤टीन¤स रोक िदया । न केवल उस गांव का, िजसका 

उस समय राÕůपित ने उĤाटन िकया, बिÐक िजतनी और भी सोलर कì ÖकìÌस चल रही थé, लोिहया 

आवास म¤ सोलर Öकìम के अंतगªत गरीब को सोलर पैनल के माÅयम स ेहम लोग Āì िबजली द ेरहे थ,े 

उन सब योजनाओ ंको इÆहŌने बंद करने का काम िकया है । ये वे लोग ह§, जो इÆĀाÖů³चर बनाना चाहते 

ह§ । 

 अÅय± महोदय, चीन के सवाल को लेकर कांúेस पाटê के भी कुछ िवचार ह§, भारतीय जनता 

पाटê के लोगŌ के भी कुछ िवचार ह§ । स¸चाई यह सदन और देश भी जानता है । एक समय पर हम लोगŌ 

ने लाखŌ-लाख एकड़ जमीन हम लोगŌ ने खोई और अब उसी राÖते पर भारतीय जनता पाटê चल रही 

ह ै। सवाल यह है िक जमीन खोने-खोने के साथ-साथ भारतीय जनता पाटê यह Öवीकार नहé कर रही 
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है िक जमीन पर चीन ने कÊजा िकया । अखबारŌ म¤ खबर¤ िनकलती ह§, टीवी पर कभी-कभी खबर¤ आती 

ह§ । अÅय± महोदय, आप सरकार को किहए िक ऐसे चैनÐस, ऐसे अखबारŌ पर एफआईआर िलखा कर¤, 

उÆह¤ जेल भेज द¤ । कुÌभ कì जो खबर चलाना चाहते थे, कुÌभ कì जो खबर देना चाहते थे, उन कुछ 

सािथयŌ पर आपने एफआईआर िलखा दी । अगर कुÌभ पर, स¸ची खबर िदखाने वालŌ पर आप 

एफआईआर िलखा सकते ह§ तो िफर चीन कì जो खबर चला रहे ह§, उन पर भी आपको एफआईआर 

िलखानी चािहए ।  

जाित जनगणना का मसला बहòत परुाना है, यह कोई नया नहé है । आर±ण के सवाल पर इस 

देश म¤ दि±ण भारत से लेकर उ°र भारत तथा दशे म¤ जगह-जगह बहòत सारे ऐसे नेता रहे जो आज हमार े

बीच नहé ह§, िजनकì वजह से हम आज उस आंदोलन को आगे लेकर जा रहे ह§ । बाबा साहब भीमराव 

अÌबेडकर जी का जो संिवधान है, उसके तहत हम¤ हक और अिधकार िमले ह§, आर±ण कì ÓयवÖथा 

है, उस ÓयवÖथा को और मजबूत बनाने के िलए जाित जनगणना होनी चािहए । उसके प± म¤ अब कांúेस 

पाटê भी है । एक समय था, जब कांúेस पाटê उसके प± म¤ नहé थी ।  

 अÅय± महोदय, म§ बड़ी िजÌमेदारी के साथ कहना चाहता हóं िक अगर उसी समय कांúेस पाटê 

भी प± म¤ होती तो आज हम¤ आपके सामने खड़ा नहé होना पड़ता, जाित जनगणना मांगना नहé         

पड़ती । म§ कांúेस पाटê के सािथयŌ से भी कहना चाहता हóं िक हम आपके साथी ह§ । इस मĥेु पर हम 

आपके साथ ह§ और आग ेभी चलकर आपका साथ द¤गे । अब जाित जनगणना को कोई नहé रोक सकता 

ह ै । एक िदन ऐसा आएगा, … (Óयवधान)  कोई टकराहट नहé है, आपके इंजन जैसा नहé है । … 

(Óयवधान) आपका एक इंजन दूसर े इंजन … (Óयवधान) कभी-कभी मझुे लगता है िक ÿधानमंýी जी 

अपने लोगŌ को िजतना Åयान देकर समझाते ह§, उतना ये समझते ही नहé ह§ ।  

 महोदय, वह सबसे ºयादा सोशल मीिडया के बार ेम¤ जानकारी रखते ह§ । आप भी जानकारी 

रखा करो । अगर आप जानकारी रखोगे तो स¸चाई पता चल जाएगी । अगर आपको याद हो तो एक 

इंजन ने दूसरे इंजन को नमÖकार नहé िकया था । अगर याद न हो तो पता कर लेना । अगर यह बात 

िछपी हòई है? 
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माननीय अÅय±: माननीय सदÖय, अब आप अपनी बात समाĮ कर¤ ।  

®ी अिखलशे यादव : अÅय± महोदय, नौकरी और रोजगार के िलए भारत के मÆैयĀैु³चåरंग स³ैटर को 

बढ़ावा कैस ेिदया जाए । चीन जैसा देश केवल एक चीज पर हमला नहé कर रहा ह,ै आपकì जमीन भी 

छीन रहा ह,ै आपका बाजार भी छीन रहा ह ै। अगर यह बात गलत ह ैतो सरकार हम¤ बताए । वह आंकड़े 

द े। … (Óयवधान)  अगर कांúेस पाटê का राÖता था तो आपका राÖता कांúेस पाटê जैसा ³यŌ ह?ै अगर 

कांúेस पाटê का वह राÖता था तो आपका राÖता ³यŌ ह?ै म§ जानता हóं िक िजस िदन उनके सहयोगी 

समझ ल¤गे, वह भी साथ छोड़ जाएगं े। िजस समय बाजार खोला गया, िजस समय Óयापार के िलए हमारा 

पूरा बाजार खोल िदया गया, हमस ेºयादा िव° को समझन ेवाल ेइकोनॉिमÖट, बहòत सार ेजानकार लोग 

वे मुझस ेबेहतर समझते हŌगे, लेिकन म§ यह बात समझता हóं िक िजस समय बाजार खोला गया, उस 

समय देश कì अथªÓयवÖथा पर Åयान नहé िदया गया । अगर उसी समय मÆैयĀैु³चåरंग  स³ैटर को 

िजÌमेदारी स ेरखना चािहए था, वह नहé रखा गया, अगर उस समय रखा गया होता तो शायद हम लोग 

चीन स ेआग ेिनकल गए होते । आज चीन आग ेह,ै लेिकन हम लोग पीछे ह§ ।  

माननीय अÅय±: ³या आप इनको ²ान द ेरहे हो?  

®ी अिखलशे यादव : अÅय± महोदय, अपना राÖता साइिकल वाला ह ै। अभी मेरा समय है, म§ बहòत 

कुछ लेकर आया हóं । जहां तक इĀंाÖů³चर कì बात है, आप कहते ह§ िक देश का  इÆĀाÖů³चर 

आधिुनक बनेगा । यह न केवल नागåरकŌ को एक बेहतर जीवन एवं देश को नई पहचान देता है, बिÐक 

देश को एक नया आÂमिवĵास भी देता है । अगर यह बात सच है, वषª 2022 के चनुाव से पहले बुंदेलखंड 

ए³सÿेस-वे बनाया गया था, िजसकì तैयारी को लेकर देश के ÿधानमंýी जी गए थ े। िकतनी सजावट 

हòई थी, िकतनी तैयारी हòई थी । बुंदेलखंड के माननीय सदÖय जब बुंदेलखंड ए³सÿेसवे पर चलते हŌगे 

तो वह जानते हŌगे । ÿधानमýंी जी उĤाटन करके गए, पानी बरस गया और बुंदेलखंड ए³सÿेसवे बह 

गया ।  

 अÅय± महोदय, आप सोिचए िक इÆहŌने कब उĤाटन िकया था । वषª 2022 म¤ उĤाटन िकया 

गया था और आज भी उसम¤ म¤टेन¤स का काम चल रहा ह ै। वषª 2022 के बाद से आज तक म¤टेन¤स का 
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काम चल रहा ह ै। आपने बाजार म¤ जो गािड़यां ला दी ह§, बाजार म¤ आजकल जो गािड़यां आ गई ह§, अगर 

वे अपनी रÉतार से चल¤गी तो या तो पेट ददª होगा या िफर कमर का ददª होगा । दोनŌ म¤ से एक के इलाज 

के िलए जाना पड़ेगा । वह ए³सÿेसवे 14 हजार करोड़ Łपये कì लागत स ेबना है ।  

 इसी तरह से यूपी म¤ गोरखपरु िलंक ए³सÿेसवे है, जो 91 िकलोमीटर लंबा है । जो लोग रोड कì 

जानकारी रखते हŌगे, एनएचएआई कì जानकारी रखते हŌगे, वे जानते हŌगे िक गोरखपुर िलंक ए³सÿेसवे, 

जो वषª 2022 म¤ शłु हो जाना चािहए था, वह अभी तक शłु नहé हो पाया है । वह 91 िकलोमीटर का 

ए³सÿेसवे 7,283 करोड़ Łपये कì लागत से बन रहा है । जो पूवा«चल ए³सÿेसवे है, उसको समाजवादी 

सरकार ने िडजाइन िकया था और उसको आगे बढ़ाया था । वह 340 िकलोमीटर का ए³सÿेसवे लगभग 

22 हजार करोड़ कì लागत से बना है । लेिकन, जहां तक म§ बनाकर छोड़ गया था, वहां से वह आग ेनहé 

बढ़ा । अगर वह बढ़ गया होता तो िबहार और बंगाल के लोगŌ के िलए राÖता बहòत आसान हो जाता ।  

 इसी तरह से एक गंगा ए³सÿेसवे बन रहा है, िजसके बारे म¤ सरकार ने यह कहा िक हम कंुभ से 

पहले उसको शłु कर द¤गे, लेिकन वह नहé शłु हो पाया । मुझे लगता है िक िजस रÉतार से वह काम 

हो रहा है, जब अगला अधªकंुभ आएगा, तभी वह बन पाएगा । म§ ये बात¤ इसिलए बोल रहा हóं, चूंिक आपने 

िबहार को दे िदया, मझुे कोई तकलीफ नहé है, िबहार भी तर³कì कर,े हम भी िबहार का साथ द¤गे, 

लेिकन यूपी म¤ अगर कोई भी एक भारत सरकार का, एनएचएआई का ए³सÿेसवे आया हो तो बता 

दीिजए । एक भी ए³सÿेसवे नहé िदया गया, जबिक दशे के ÿधानमंýी जी को उ°र ÿदेश ने दो बार नहé, 

तीसरी बार मौका िदया है । 

 अÅय± महोदय, म§ आपका इशारा समझ रहा हóं । म§ बाकì भाषण बजट म¤ पढ़ दूगंा । मेरा बाकì 

भाषण बजट म¤ होगा । म§ अपना भाषण खÂम करते हòए केवल इतना कहना चाहता हóं िक जो मेरे सझुाव 

आए ह§, उन सुझावŌ को सरकार शािमल कर े। सरकार केवल ÿचार म¤ न रहे । 

 अÅय± महोदय, म§ अपनी बात खÂम करने से पहले कहना चाहता हóं िक जो महामिहम राÕůपित 

जी ने कहा है, उससे म§ भी सहमत हóं । म§ उनकì सभी लाइन¤ पढ़ना चाहता हóं । महामिहम राÕůपित 

महोदया जी ने जो कहा है, म§ उससे सहमत हóं िक हमारा िहÆदÖुतान 140 करोड़ आबादी वाला देश है । 
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हमारे यहां िभÆन-िभÆन राºय, िभÆन-िभÆन ±ेý और िभÆन-िभÆन भाषाए ंह§, परÆतु एक राÕů के łप म¤ 

हमारी एक ही पहचान िहÆदÖुतान है । हमारा एक ही संकÐप है, एक ही लàय ह ै – ‘िवकिसत      

िहÆदÖुतान’ । आने वाले वषŎ म¤ देश को िवकिसत राÕů बनाने के िलए हम सभी ŀढ़ संकिÐपत ह§ । इस 

संकÐप म¤ दशे के शहीदŌ कì ÿेरणाए ंह§, पूºय बापू के मानवीय आदशª ह§ और सरदार पटेल जैसी मा ँ

भारती कì संतान Ĭारा हम¤ िदलाई गई एकता कì शपथ है । हम¤ इन ÿेरणाओ ंको आगे रखते हòए एकता 

के इस सामÃयª िवकास और िवकिसत िहÆदÖुतान के संकÐप को पूणª करना ह ै। आइए हम एक बार िफर 

एकता के संकÐप को दोहराए ंऔर िहÆदÖुतान के सपनŌ को पूरा करने के िलए किटबĦ हŌ । जब हम 

साथ िमलकर बढ़¤गे तो हमारी भावी पीिढ़यां वषª 2047 म¤ अवÔय िवकिसत, सशĉ, समथª, समĦृ, 

सोशिलÖट, स³ेयलुर और डेमोøेिटक िहÆदÖुतान देखेगी । 

 म§ इतनी ही बात कहते हòए, चूंिक आपने दस बजट पेश िकए ह§, आप बात समझ गए हŌगे, जो म§ 

कह रहा हóं ।  

 अÅय± महोदय, जो बात म§ कह रहा हóं, वह बात वहां तक पहòंच गई है । इनके चेहर ेबता रहे ह§ 

िक वह बात पहòंच गई ह ै। अंत म¤, म§ बस यही कहóंगा, चंूिक हम लोग दस बजट के बाद यह अिभभाषण 

सनु रहे ह§, अब µयारहवां बजट आ गया ह ै। बजट ऐसा हो, िजसम¤ सबके िलए उÌमीद¤ हŌ, समृिĦ कì 

िद वाली और खुिशयŌ कì ईद हो ।  

अÅय± महोदय, म§ आपको बहòत-बहòत धÆयवाद दतेा हóं और सभी माननीय सदÖयŌ को भी 

धÆ यवाद देता हóं, िजÆहŌने सनुने का काम िकया । धÆयवाद । 

PROF. SOUGATA RAY (DUM DUM): Sir, I rise to speak on the President’s 

Address. I speak in favour of all the amendments that I moved. The President’s 

Address hides one fact that this Government is not a one-party Government. It is 

an NDA Government. But Prime Minister Modi ji behaves as if it is a one-party 

Government not admitting that his Party did not get a majority in the Lok Sabha.  

12.40 hrs   (Shri Jagdambika Pal in the Chair)  
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The hon. President repeats the slogans like Stand-Up India, Start-Up India, 

Digital India, Atmanirbhar Bharat, Lakhpati Didi, and Nari Shakti without mentioning 

the success of the schemes.  

Sir, Akhilesh ji has spoken at length on the Kumbh tragedy. I do not want to 

deliberate further. But it is one of the worst tragedies in independent India. And the 

responsibility for this failure is entirely that of the State and the Central 

Governments. All we want to know is the number of people died in Kumbh. They 

should come out with the facts. That is my demand.  

The worst thing is that the President's Address did not mention Manipur which has 

seen ethnic clashes for more than a year. The hon. President herself is a tribal and 

tribals have died in Manipur. ...   

Recently, a tape has surfaced which was produced in the Supreme Court 

yesterday which says that the Manipur Chief Minister incited violence against the 

tribals of Manipur. We want the hon. Prime Minister to visit Manipur immediately. 

 The President's Address does not mention the problems of kisan. This is the 

country of Kisans and Kisans are on the warpath. The Sanyukt Kisan Morcha has 

been leading an agitation for some time. All they want is a statutory arrangement 

for the minimum support price.  

माननीय सभापित : माननीय सदÖयगण, जो यहां पर खड़े हòए ह§, कृपया व ेबैठ जाए ं। 

PROF. SOUGATA RAY: Sir, Dallewal is on hunger strike till death. There was no 

mention in the President's Address on the kisan agitation. There is no mention of 

 
 

 Expunged as ordered by the Chair. 
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the State's demand. We in West Bengal are up against the deprivation of West 

Bengal in the Central Budget. Not only us, several States like Kerala, Punjab, 

Karnataka and Telangana have complained that no allocations have been made in 

the name of the State's budget. The hon. President does not mention how equitable 

distribution of wealth may be made between the Centre and the States. In West 

Bengal, still Rs. 7,500 crore are due under MGNREGA. The hon. President does 

not make any mention of that. 

HON. CHAIRPERSON: MGNREGA is a demand-driven scheme.  

PROF. SOUGATA RAY: The President’s speech does not mention that the growth 

is going down. After she spoke, rupee value has come down to Rs.87 per dollar. 

The President does not care that the growth is going down. Modi going to US will 

not improve the state of the rupee.  

 Sir, the Centre and the BJP are dividing the people. There are many 

problems in our country. But the Centre is busy in passing the Waqf Act. What is 

the urgency of the Waqf Act? States are bringing different laws. Uttarakhand has 

brought Uniform Civil Code. Rajasthan has brought an anti-conversion law. While 

the President will take a dip during Kumbh and prostrate in the Ram Mandir, the 

RSS Chief says that Independence came only when Ram Mandir was established. 

Sir, the Muslims feel left out. The Government is not creating an atmosphere of 

unity in the country. They are bent on taking steps which will divide the people.  

In the President’s speech, mention is made of Jammu and Kashmir. For the 

first time in the history of the Constitution, a State was made into a Union Territory. 

The President’s Speech does not mention anything about when Jammu and 



04.02.2025  1108 
 

 

Kashmir would be given full statehood. The President’s speech says that India is 

the third largest economy. It is a boost. But do we have any idea of where we 

stand? We are struggling to go to five trillion dollars in size of the economy, but 

China is at 19 trillion; US is at 32 trillion. With less than five trillion dollars, we are 

saying that we have gone great guns and the economy has developed. 

 Sir, the need to catch up with China in manufacturing and electronic goods 

is not mentioned. Yesterday, Mr. Rahul Gandhi mentioned that the whole of the 

mobile phone is manufactured in China. We are having problem with pollution. We 

need electric buses. The lithium battery is manufactured in China. I want to ask 

what progress has been achieved in 10 years of Make in India. Even in artificial 

intelligence, we are setting up a mission whereas China has already beaten US. 

US had a company called OpenAI. China started a company called Deepseek 

which has beaten OpenAI in artificial intelligence. The President’s speech does not 

mention the handicap we have in artificial intelligence.  

 While we are speaking as if India were all well, in Assam, seven workers 

have died in rathole mining. We send our workers down into ratholes. They don’t 

survive. Still in the country, 40 per cent is manual scavenging. Just two days ago 

in Kolkata, three people died in manual scavenging. The President’s speech does 

not mention the problem of manual scavenging in the country.  The President does 

not mention the worsening of mental well-being of Indians with over-exposure to 

social media, lack of exercises, less family ties, and overwork.  

 Sir, the speech does not mention about the unhealthy work culture in IT 

companies. It does not mention that some industrialists are saying that 90 hours of 
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work should be there. If we cannot create a healthy atmosphere for the workers, 

the country will ultimately not progress. The President's Speech does not mention 

unemployment. It does not mention the large number of vacancies in Railways and 

other Government Departments.  

The speech, if you see, is silent on pollution. Here, sitting in Delhi, the 

President herself is affected by pollution. It is killing. It is a slow killer of our people. 

Now in Delhi, during this winter, air pollution AQI went up to 400. The President is 

silent on that. The electric buses have not come. Vehicular pollution has become 

the major source of pollution. The President is totally silent on that.  

The President does not mention the drug problem in the country. We have 

seen Udta Punjab, how drugs have affected Punjab. Now the President is silent. 

The Narcotics Control Bureau has failed to catch those drug smugglers. A large 

number of our youths are unemployed on one side, they are on the other side.  

HON. CHAIRPERSON: Dada, there are separate Lists for that. There is a State 

List; there is a Concurrent List. … (Interruptions) I think whatever you are 

mentioning is a State subject.  

ÿो. सौगत राय : सर, űµस Öमगल होती ह,ै लेिकन पकड़ी नहé जाती ह ै। सबस ेºयादा űµस मुþंा पोटª  

स ेआती ह ै। मुþंा पोटª का मािलक कौन ह ै– अदाणी! यह तो हालत ह ै। 

माननीय सभापित : आप िकसी का नाम मत लीिजए । 

PROF. SOUGATA RAY: The President does not speak about unsettled conditions 

in our neighbouring countries. Pakistan is unsettled. Sri Lanka is unsettled. But 

Bangladesh is most unsettled. There is an attack on Hindus in Bangladesh. 

Temples are destroyed. I do not know why the Hindutvawala Prime Minister, who 
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prostrates in the Ram Temple, is silent on the atrocities of Hindus in Bangladesh? 

It is he who has to reply.  

The Speech does not speak about monopolies. The same family owns 

airports, sea ports and cement companies. The President does not speak anything 

about removing monopolies. The same company is controlling the petroleum and 

petrochemical industry. The President is silent, meaning silence is encouraging 

them.  

Sir, no mention is made about cleaning the Ganga. The Prime Minister 

started big that he will clean up the Ganga. Now, in the President's Speech, no 

mention is made of that. Ganga flows by my constituency also. It is polluted. 

Pollution in Ganga is creating major health problems in the areas adjoining the 

Ganga River. The President does not speak anything on that. The President does 

not mention it.  

She has spoken about naari shakti. But she has not mentioned about our 

naaris, women wrestlers being molested. She has remained silent about the BJP 

MP being accused of molesting our medal-winning women wrestlers.  

 The President hides and the President does not reveal the facts.  You must 

read the Economic Survey.  I think, it is a very good document.  One of the points 

it makes is about mental well-being.  The other point it makes is that exorbitant 

private college fees deny underprivileged access to medical colleges.   

 Vande Bharat and Namo Bharat are good trains.  It is a good effort.  But has 

the Railway Minister gone once and seen the condition of passengers on the local 

trains in Kolkata?  People ride on the trains like cattle.  As my friend Kalyan 
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Banerjee mentions, the Railway Minister is starting new trains.  But the food in 

Rajdhani trains is getting worse and worse.   

HON. CHAIRPERSON: But yesterday the Railway Minister had made an 

announcement for Vande Bharat also and Namo Bharat also. 

PROF. SOUGATA RAY: So, you are on the top.  You are building a railway into 

Jammu and Kashmir. It is a good thing. But what about the trains that are there? 

They are in a horrible condition.  You do not get time to take trains these days.  Do 

you go to Domariyaganj by train or by car? … (Interruptions) आप बोलते ह§ िक ‘उड़ान 

योजना’ के तहत आप कुशीनगर हवाई जहाज स ेजा सकते ह§, लेिकन हवाई जहाज स ेकौन जा रहा ह?ै 

गांव के लोगŌ के पास पैस ेही नहé ह§ । ये सब िमसलीिडंग करन ेवाली बात¤ ह§ । 

HON. CHAIRPERSON: Kushinagar is a part of the Buddhist Circuit where pilgrims 

come from all over the world. 

PROF. SOUGATA RAY: Sir, I want to say that the President certainly mentioned 

that the 125th birth anniversary of Dr. Syama Prasad Mookerjee is being celebrated.  

I come from the area where Dr. Syama Prasad lived.  He is not worshipped in 

Bengal because he never went to jail during the British period.  He led a Ministry 

called Shyama-Haq Ministry in Bengal.  So, you may worship him.  You may 

worship Savarkar.  The President may.  We do not worship them because they 

compromised with the Britishers.  This is the basic difference between you and us. 

 I have heard that in education we have made progress.  Do you know that 

there is not a single Indian university in the first 200 universities of the world? There 

is Oxford, Cambridge, Harvard, MIT.  Like that, Chinese universities are there.  

Singapore universities are there.  Australian universities are there.  There is not 
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even one Indian university among the top universities.  

HON. CHAIRPERSON: Kindly conclude. 

PROF. SOUGATA RAY: Sir, I will now slowly wind up.  Basically, the President’s 

Government is a Government which uses communalism to further its political end.  

It is a Government which compromises with the monopoly without looking into the 

well-being of the people.  That is why, I cannot support this speech.  It is only 

spreading hatred and differences.  We cannot tolerate it.  I am told that the Prime 

Minister is going to US.  I request him to act not like the Mexican President.  At 

least, persuade Trump not to increase tariffs on India.  You know that on the Budget 

day, our stock markets did not move.  They did not rise because they all look from 

here to what Trump does.   

 With this, I oppose the President’s speech and I support my amendments.  

Thank you. 

माननीय सभापित : माननीय सदÖयगण, मेरा आपसे अनरुोध ह ैिक जो माननीय सदÖय भाषण म¤ भाग 

नहé लेना चाहते ह§ तथा वे अपना भाषण िलिखत łप स ेदेना चाहते ह§, तो वे अपने भाषण को सभा के 

पटल पर रख सकते ह§ ।  

 
SHRI P. V. MIDHUN REDDY (RAJAMPET): Thank you, Sir, for letting me speak 

on the Motion of Thanks on the President’s Address.  

 I would like to raise a very important issue concerning my State of Andhra 

Pradesh. During the partition of the State, and in the A.P. Reorganisation Act, the 

Polavaram Project had been promised to us as a national project. Originally, the 

project was designed at 194 TMC and it was designed to cater to 7.2 lakh acres for 
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irrigation purposes and also for drinking water needs. But, in the recent Budget 

speech, we have seen that the storage has been restricted to 41.15 MDDL, a draw 

down level, which means that the capacity of the Polavaram Project will reduce 

from 194 TMC to 115 TMC. This is a big setback for our farmers and a big setback 

for our State, and we demand that the Polavaram Project should be constructed as 

promised by the Central Government as given in the A.P. Reorganisation Act. It 

should not be reduced in capacity. It is a big hit. If the capacity is reduced to 115 

TMC, it is going to cater to only 3.2 lakh acres of irrigation against 7.2 lakh acres 

which has been promised. This is a big setback and I really urge even the MPs 

belonging to the Telugu Desam Party about it. We are ready to work together on 

this. The people of Andhra Pradesh will not forgive us if this is going to be 

implemented in the State.  

 Sir, recently, the NDA Government and the Telugu Desam Party in Andhra 

Pradesh announced that water will be diverted from the Polavaram project to 

Banakacherla project to give water to Rayalaseema area. How is it possible when 

the capacity of the project is being reduced? And in the Budget speech, it has been 

mentioned that the revised cost for 41.15 MDDL is being reduced to Rs. 30,496 

crore, and the balance grant is only Rs. 12,137 crore. So, this is a serious setback. 

On the one hand, a promise of a special category status has gone back, and now, 

on the other hand, instead of constructing it fully, the size and the capacity of the 

Polavaram Project have now been reduced, which is totally against the State and 

the interest of our people. We demand that the original capacity of Polavaram 

Project should be maintained. And we are not going to budge on this.  
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 The second important issue is this. Power is not eternal. Governments come 

and go. But the policies should remain the same. For example, our former Chief 

Minister introduced English medium in Government schools. He introduced the 

CBSE syllabus. English medium means all the Government schools had a page of 

the same syllabus in English on one side along with Telugu. Earlier, it was Telugu 

medium in all the Government schools. With the English medium, they had a great 

opportunity and they could go anywhere in the world to study also. And CBSE made 

them competitive throughout the country. But the recent development in our State 

is that English medium and the CBSE syllabus are being discontinued. All these 

people, who want Telugu medium in the Government schools only for poor children, 

have all their children studying in private schools and in English medium.  

 Sir, I like my mother tongue. I have studied in English medium and I have 

studied Telugu also. The same thing was being implemented for the poor students 

in our State. We demand from the NDA Government that the English medium be 

continued. One thing which is common for all the Indians working abroad and for 

all the Indian diaspora, is that everybody has strength in English and everybody 

has learnt English. That is why, they are able to go and work there. If a student is 

studying in Telugu medium, will he get a good job abroad? Will the big MNCs pick 

him up? This is going to affect the future of the children of our State especially the 

poor children. It is totally not acceptable. The NDA Government should continue 

English medium along with Telugu, and it should not be only rubbed upon the 

Government schools.  

 This is a very important issue, and please imagine the psychological impact 
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which is going to have on the poor children if they are not able to be on par with all 

the rich kids who are studying in private schools and other schools.  

 Sir, I have one more thing. I would like to talk about one of the biggest scams 

which has happened in our unified Andhra Pradesh. The Margadarsi chits have 

collected more than Rs. 2,600 crore against the norms of RBI and the RBI has 

found fault with them. They have diverted that money to other companies, which is 

against the rules. And if anybody questioned them, they have a media house and 

they target those people. It is one of the biggest scams. It is bigger scam than 

Sahara and it is bigger scam than Sharda chits. But no action is being taken. Even 

the IT Department has found fault with them. They have put a penalty of Rs. 1,000 

crore on Margadarsi and they have been fighting it out in courts for the past 15 

years.  

 We demand an inquiry be initiated against them. We demand that proper 

cases are booked and justice be delivered because lakhs of people have invested 

their money there, and there is a complaint that whoever has deposited their 

money, is not getting it back, and they are forcing them to renew it. It is just because 

they have big media house, they target anybody talking about this. Law should be 

same for everybody. It is very surprising. A case study can be made on this to find 

out how they evade judiciary and how they evade police.  

 Sir, when someone buys watches, the ED is calling him. If somebody is 

acting in any advertisement, the ED is calling and the Serious Fraud Investigation 

Office is calling them.  Why is it that even after thousands of crore have been 

siphoned off, no ED or Serious Fraud Investigation Office is calling them? This itself 



04.02.2025  1116 
 

 

is a case study for a major scam, and we demand that the Prime Minister should 

take note of this and take serious action on this.  

 Sir, we want the Government to clearly state whether it is going to privatize 

the Vishakapatnam Steel Plant or not. We demand that the Vishakapatnam Steel 

Plant should not be privatized. We have given money for running the plant. That is 

good. But we strongly oppose any attempt to privatize the Visakhapatnam Steel 

Plant, and we also demand that in the AP Reorganization Act, the Kadapa Steel 

Plant was promised.  

 Our former Chief Minister spoke to the Jindal group.  They came and 

inaugurated it. We want the Union Government to talk to them and expedite the 

process of setting up of this steel plant.  

 Sir, I have one more important thing. Our Dada also spoke about this. Drugs 

have become a serious menace in the country.  We are talking of controlling the 

drugs. I demand that all the schools and colleges must have a testing facility 

because unlike alcohol, the parents are unable to find out whether their children 

are under the influence of drugs or not. By the time, they find out, it is too late. So, 

we demand that the Government brings out a mechanism whereby all the students 

are screened and in case anybody is found under the influence of drugs, they 

should be counselled; they should be brought back into the system. The whole 

future of the country is at stake because of these drugs. We demand that a serious 

action be taken on this.   

I thank you very much for giving me this opportunity.  
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डॉ. सजंय जायसवाल (पिĲम चÌपारण) : माननीय सभापित जी, आपने मुझे महामिहम राÕůपित जी 

के अिभभाषण पर बोलने का मौका िदया, इसके िलए म§ आपका आभारी हóं । म§ महामिहम राÕůपित जी 

को संयĉु सý को संबोिधत करन ेके िलए सÌपूणª भारत के नागåरकŌ कì तरफ स ेबहòत-बहòत धÆयवाद 

देता हóं । 

 महोदय, 75 वषª के गणतंý म¤ देश कì खूबसूरती यही ह ैिक  हर Óयिĉ का ´याल रखा गया ह ै। 

कल म§ माननीय नेता ÿितप±, आज सपा के नेता और अÆय सदÖयŌ का भाषण सनु रहा था, सब 

िपछड़Ō, अनसुूिचत जाित, अनसुूिचत जनजाित, मिहलाओ ंऔर दिलतŌ कì बात कह रहे थ े। इस देश 

और संिवधान कì सबसे बड़ी खूबसूरती यही ह ैिक  भारत के पूवê तट कì एक िलिपक आिदवासी मिहला 

देश कì महामिहम राÕůपित ह§ । भारत के पिĲम तट का एक चाय बेचने वाला, अित िपछड़े का बटेा आज 

ÿधान मंýी ह§ और यह केवल और केवल संिवधान के कारण ही सÌभव हो सका है । 

महोदय, महामिहम राÕůपित जी कì जो भी Öपीच होती है, वह एक तरह से सरकार के िकए गए 

कायª और िकए जाने वाले कायŎ का दÖतावेज होता है । वह बताती है िक सरकार ³या कर रही है? 

सरकार के जो कायª ह§, उन पर िटÈपणी हमारे नेता, ÿितप± नहé कर सक¤  । उÆहŌने खुद माना िक 50 

से 100 योजनाए ंराÕůपित जी के अिभभाषण म¤ ह§ । म§ इस बात के िलए उनका शुिøया अदा करता हóं 

िक उÆहŌने खुद माना िक 100 नई िवकास कì योजनाए ंमाननीय ÿधान मýंी जी ने इस देश को दी ह§ । 

जब उÆहŌने कोई कमी राÕůपित जी के अिभभाषण म¤ नहé दखे सके तो उÆहŌने महामिहम राÕůपित जी 

पर उनके और उनके पåरवार ने Óयिĉगत िटÈपणी कì है, जो बहòत ही अशोभनीय है और पूरे सदन को 

उनकì िनंदा करनी चािहए । िकसी को भी महामिहम राÕůपित जी के ऊपर िटÈपणी करने का अिधकार 

नहé है ।  

वैसे ही उÆहŌने अपने भाषण म¤ सेना के बार ेम¤ बोल कर गमुराह िकया । मुझे उÌमीद है िक इनकì 

तरफ से जवाब आना चािहए और वह सबूत टेबल कर¤ । माननीय िनिशकांत जी ने कल एक बात रखी 

थी िक यह टेबल कर¤ िक इसके बारे म¤ सबूत ³या है? सब लोग ऐसे ही बोलते ह§ । उÆहŌने कल एक बात 

और कही िक तेलंगाना म¤ जातीय जनगणना हòई है । अगर तेलंगाना म¤ जातीय जनगणना हòई है, उनको 
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बहòत िपछड़े िमले ह§, अनसुूिचत जाित िमली है तो वह ³यŌ नहé एक िपछड़े को मु́ य मýंी बनाते ह§? 

वहां आज भी सवणª मु́ य मýंी ³यŌ है? आज भी तेलंगाना म¤ 80 ÿितशत सवणª मýंी ह§ । इसका भी 

जवाब इन लोगŌ को देना चािहए । इतना ही नहé, अभी वे 15 िदन पहले िबहार गए थ े। मुझसे 15 िदन 

पहले पूछा गया िक भई नेता, ÿितप± िबहार आ रहे ह§ । म§ने यही कहा था िक वे हमार ेÖटार ÿचारक ह§ 

और आ रहे ह§ तो कुछ न कुछ जłर हमारा ÿचार करके जाएगंे । उÆहŌने वहां भाषण म¤ कहा िक िबहार 

कì जातीय जनगणना िबÐकुल फेक है । कांúेस के मंýी उस समय सरकार म¤ थे, राÕůीय जनता दल के 

नेता उस समय उप मु́ य मýंी थ े। अगर यह फेक है तो उनके कहने का ताÂपयª यही था िक कांúेस और 

राजद जहां भी रहती है, वह घोटाले ही करती ह§ । इसिलए उÆहŌने जातीय जनगणना को फेक बताया । 

लेिकन वे भूल गए िक मु́ य मýंी नीतीश कुमार जी ह§ और नीतीश कुमार जी के रहते कोई घोटाला नहé 

हो सकता । इनके डेढ़ साल के घोटालŌ से ही ýÖत होकर माननीय मु́ य मýंी पनु: एनडीए म¤ शािमल 

हो गए । लेिकन इनको यह अवÔय बताना चािहए िक कांúेस के कैिबनेट मýंी और राजद के मंýी िकस 

तरह से जातीय जनगणना को फेक या घोटाला कह रहे थे? उनको यह जłर बताना चािहए था । 

महोदय, यह कोई नई बात नहé है िक एक तरह का गलत ÿचार, दÕुÿचार, संिवधान को रोकने 

कì कोिशश, अनुसूिचत जाित को रोकने कì कोिशश सदवै कांúेस के Ĭारा हòई है । इनके परनाना माननीय 

ÿधान मýंी थ,े जो संिवधान के रचियता बाबा साहेब थे, उनको भी इस ससंद म¤ आने नहé िदया । हर 

बार षड्यýं करके उनको सदन म¤ आने से रोका गया । बाबा साहेब खदु संिवधान कì शपथ नहé ले सके, 

इसकì पूरी सािजश इन लोगŌ ने कì थी । इतना ही नहé … (Óयवधान) कोई बात नहé । डॉ³टर राजÆेþ 

ÿसाद संिवधान सभा के अÅय± थ े। … (Óयवधान) वे इस देश के दो बार राÕůपित रहे । उÆहŌने सोमनाथ 

मंिदर का उद ्घाटन िकया था । जब उÆहŌने राÕůपित का पद छोड़ा तो उनको सदाकत आ®म के दो 

टूटे-फूटे कमरे म¤ रख िदया गया । आज भी जब नेता, ÿितप± सदाकत आ®म गए थे तो डॉ³टर राजेÆþ 

ÿसाद जी को ®Ħांजिल देने के िलए, उÆहŌने पटना म¤ एक शÊद का भी ÿयोग नहé िकया । यह केवल 

दूसरŌ के िलए नहé है, इनके अपने बजुगुŎ के िलए भी यही हाल है । म§ बताना चाहóंगा िक जो माननीय 

िफरोज जहांगीर घांडी जी पूवª सांसद थे, िजÆहŌने बाद म¤ अपना नाम िफरोज गांधी रख िलया था । 
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लेिकन उनका ऑåरजनल नाम िफरोज जहांगीर घांडी था । उनको भी उिचत सÌमान कभी कांúेस ने 

नहé िदया, ³यŌिक उÆहŌने नेहł जी के समय म¤ मुंþा घोटाला िनकाला था । मुþंा घोटाले के िनकलने के 

कारण माननीय ÿधान मंýी जी कì बदनामी हòई थी इसिलए आज तक िफरोज जहांगीर घांडी जी को 

कोई सÌमान नहé िमला । यह अलग बात है िक उÆहŌने अपना नाम िफरोज गांधी रख िलया । आज भी 

पåरवार का सदÖय िकसी से भी शादी करे, अपना टाइटल गांधी जी लगाता है । 

 माननीय सभापित महोदय, धनुष उठा लेने से कोई ®ीराम नहé बन जाता, बाँसुरी बजाने से कोई 

घनÔयाम नहé बन जाता, बाल बढ़ाने से कोई कलाम नहé बन जाता और गांधी सरनेम रखने से कोई 

महान नहé बन जाता । महान बनने के िलए महाÂमा गांधी जी और नरÆेþ मोदी जी जैसे कमª करने पड़ते 

ह§ । यह माननीय ÿधानमंýी जी का कायª है िक हम तीसरी सबस ेबड़ी अथªÓयवÖथा होने जा रहे ह§ । यह 

उनकì सोच थी िक हम कैसे आगे बढ़¤ । जब माननीय अटल िबहारी वाजपेयी जी ने इस दशे का शासन 

छोड़ा तो भारत 11व¤ पायदन पर था, लेिकन जब 10 साल बाद कांúेस ने शासन ने छोड़ा तो भी भारत 

11व¤ पायदन पर ही था । एक भी पायदान कì तर³कì नहé कर सके । लेिकन यह ÿधानमंýी जी कì देन 

है िक आज भारत िवĵ कì तीसरी सबसे बड़ी अथªÓयवÖथा होने जा रहा है । इनका तो एक ही काम था 

िक तीन साल िकसी तरह घोटाले करो, चौथे साल कुछ लोक कÐयाणकारी योजनाए ंलाओ और पाचँवे 

साल कुछ मÉुत म¤ बाटँ दो और जीतकर िफर तीन साल घोटाले करो, इससे ºयादा कांúेस ने कभी 

सोचा ही नहé ।  

 आज तीन करोड़ पåरवारŌ को नए घर, 2 करोड़ 25 लाख पåरवारŌ को संपि° काडª, 25 करोड़ 

नागåरकŌ को गरीबी रेखा से ऊपर िनकालने जैसे कायª करके ÿधानमंýी जी ने ÿÂयेक नागåरक को एक 

सÌमानपूवªक जीवन िदया है । देश कì राजधानी िदÐली म¤ आपदा कì सरकार होने से जłर िद³कत      

ह ै। लेिकन म§ िदÐली के नागåरकŌ को पूरा िवĵास िदलाता हó ँिक 8 फरवरी को िदÐली म¤ भी डबल इंजन 

कì सरकार बनेगी और िदÐली के हर गरीब का मकान का सपना सच होगा ³यŌिक मोदी जी कहते ह§ िक 

हम वादे नहé हकìकत बोलते ह§, इसीिलए देश कì जनता सदैव मोदी जी को चुनती है ।  

 आज से 7 वषª पहले जेनेवा म¤ इंटर पािलªयाम¤ůी यूिनयन म¤ एक सांसद कì हैिसयत से मझुे वहा ँ
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कì जनरल असÌेबली म¤ बोलने का मौका िमला । वह मौका िसफª  इसिलए िमला था िक दिुनया भर के 

सांसद इस बात पर आĲयªचिकत थे िक ÿित Óयिĉ आमदनी म¤ जो देश इतना कम है, कैसे 50 करोड़ 

लोगŌ को आयÕुमान भारत से मÉुत िचिकÂसा का लाभ दे रहा ह ै। हर सांसद ने पूरे Åयान से सनुा िक 

िकतने अ¸छे तरीके से आयुÕमान भारत योजना लागू कì गई । आज मोदी जी के तीसरे कायªकाल म¤ 70 

वषª के ÿÂयेक बुजगुª को आयÕुमान योजना का लाभ देकर माननीय ÿधानमंýी जी ने बुजगुŎ के Öवािभमान 

को संरि±त करने का काम िकया है ।  

 भारत म¤ अनेक ऐसे बुजगुª ह§, जो अपने ब¸चŌ को इसिलए अपनी बीमारी के बारे म¤ नहé बताते ह§ 

³यŌिक वे चाहते ह§ िक इस उă म¤ वे अपने ब¸चŌ पर भार न द¤ । मोदी जी ने साफ सदेंश िदया िक आप 

अपने इलाज कì िचÆता िबÐकुल मत कìिजए, आप अपना इलाज करवाइए । आपके िलए आपके पåरवार 

का एक सदÖय नरÆेþ मोदी आपकì सारी बीमाåरयŌ कì िचÆता करने के िलए सदवै तैयार ह ै।  

 आज जन औषिध केÆþ के माÅयम से 80 ÿितशत åरयायत पर दवाइया ँिमल रही ह§ । इससे देश 

कì जनता का 30 हजार करोड़ Łपए बचने का काम हòआ है ।  

 अगर मिहलाओ ंकì बात कर¤, तो नारी वंदन के माÅयम से लोक सभा और िवधान सभाओ ंम¤ 

आर±ण देने का काम माननीय ÿधानमंýी जी ने िकया । ÿधानमंýी जी ने तीन करोड़ बहनŌ को लखपित 

दीदी बनाने का लàय रखा ह ै। केवल लàय नहé रखा है, अभी तक 1 करोड़ 15 लाख बहनŌ को लखपित 

दीदी बना भी चकेु ह§ । आज हमारी बहन¤ िनचले Öतर पर बकरी पालन, मगुê पालन आिद से लेकर 

लड़ाकू िवमान चलाने तक के कायª इस देश कì बहन¤ कर रही ह§ । पहले एनडीए म¤ मिहलाओ ंकì एůंी 

नहé होती थी, उसके दरवाजे खोलने का काम भी माननीय मोदी जी ने िकया है । 

 यवुाओ ंके िलए 500 शीषª कÌपिनयŌ म¤ सरकार के सहयोग से जो िÖकल डेवपलपम¤ट से संबंिधत 

ůेिनंग ÿोúाम कì ÓयवÖथा कì गई है, इसके कारण नये यवुाओ ंको न केवल काम करने का अवसर 

िमलेगा, बिÐक यवुा तैयार होकर पूर ेिवĵ के उīोगŌ म¤ छा जाएगंे । माननीय ÿधानमýंी जी के Ĭारा िवīा 

लàमी योजना कì शŁुआत कì गई है । डेढ़ लाख से ºयाद Öटाटª अÈस कì शŁुआत हòई है, इनम¤ स े

117 Öटाटª अÈस यूिनकॉनª बन चुके ह§ अथाªत् उनकì कुल पूंजी 8,500 करोड़ Łपए से ºयादा हो चुकì 
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है, जो शूÆय से शłु करके साढ़े आठ हजार करोड़ Łपए तक का सफर हो पाया ह,ै तो यह केवल माननीय 

नरÆेþ मोदी जी कì योजनाओ ंकì देन है । 

 इसी ÿकार से, यूिनफाइड प¤शन के माÅयम से सभी कमªचाåरयŌ को 50 ÿितशत प¤शन कì रािश 

सिुनिĲत कì गई है, 8व¤ वेतन आयोग का गठन, घर के िलए ऋण सिÊसडी, एमएसएमई कì गारंटी सीमा 

को ढ़ाई गनुा बढ़ा, मþुा योजना को 10 लाख Łपए से 20 लाख Łपए तक करना, पीएम Öविनिध योजना 

जैसी अनेक योजनाए ंचलाकर हर नागåरक को ईज़ ऑफ डूइंग िबज़नेस म¤ मदद करने का काम ÿधानमंýी 

मोदी जी ने िकया है । 

 मोदी जी के शासनकाल म¤, आज ®ी अिखलेश यादव जी भी बोल रहे थे, मůेो कì लंबाई दोगनुी 

हो चकुì ह ै। वे भी इस बात को मानते ह§ और पूरी दुिनया यह मानती है िक िपछले दस सालŌ के मोदी 

जी के कायŎ का यह नतीजा है िक मůेो लाइन नेटवकª  म¤ हम दिुनया म¤ तीसरे सबस ेबड़े देश हो चुके          

ह§ ।… (Óयवधान) 

माननीय सभापित : अिखलेश जी, माननीय सदÖय आपके िलए कह रहे ह§ ।  

… (Óयवधान) 

डॉ. सजंय जायसवाल : हम लोगŌ न ेदिुनया का सबस ेऊंचा िāज िचनाब बनाया ह ै। 76,000 करोड़ 

Łपए स ेडीप वॉटर मेगा पोटª हम बना रहे ह§, वरना ®ीलंका स ेसामान आता था और िफर वह जहाजŌ 

स ेबड़े जहाजŌ के िलए भारत आता था । आज भारत कì िवमान कंपिनयŌ न े1,700 नए िवमानŌ के 

ऑडªस िदए ह§ । हमने हवाई अड्डŌ कì सं́ या को न केवल दोगनुा िकया बिÐक अब हम और 120 नए 

एयरपोट्ªस ‘उड़ान’ के तहत लेन ेजा रहे ह§ । 

 माननीय सभापित जी, ‘हरी अनंत हरी कथा अनंता’ कì तरह माननीय ÿधान मýंी जी कì िवकास 

कì योजनाए ंह§ । इन सबका एक ही लàय ह ैिक वषª 2047 तक भारत को िवकिसत राÕů बनाना ह ै। यह 

देश सरदार वÐलभभाई पटेल जी कì 150वé जयंती मना रहा ह,ै िजÆहŌने जूनागढ़ स ेलेकर हैदराबाद 

तक, सभी राºयŌ का भारत म¤ िवलय करान ेका कायª िकया था । यह देश Ôयामा ÿसाद मुखजê जी कì 

भी 125वé जयंती मना रहा ह ै। नेहł जी के कारण कÔमीर समÖया को रोक िदया गया था, जो कÔमीर 
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समÖया नासूर बन गई थी, उसी के कारण हमार ेÔयामा ÿसाद मुखजê जी का बिलदान हòआ, लेिकन 

धारा 370 को समाĮ करके माननीय ÿधान मýंी ®ी नरÆेþ मोदी जी न ेसरदार पटेल और Ôयामा ÿसाद 

मुखजê जी को स¸ची ®Ħांजिल देने का काम िकया ह ै।  

 माननीय सभापित महोदय, संसद कì एक ůेिनंग ÿोúाम करान ेवाली ‘ÿाइड’ टीम ह ै । उसके 

तहत म§ जÌमू-कÔमीर अस¤बली के नए चुन ेहòए िवधायकŌ को संबोिधत करन ेके िलए गया था । िवधान 

सभा म¤ हम लोगŌ न ेअपनी बात रखी, उसके बाद ÿĳ-उ°र काल शłु हòआ । एक भी िवधायक न ेयह 

नहé पूछा िक धारा 370 ³यŌ खÂम कì गई? सबका एक ही ÿĳ था िक आप जÌमू कÔमीर को पूणª राºय 

का दजाª द ेरहे ह§ । यह मोदी जी कì सोच का नतीजा ह ैिक जÌम ूकÔमीर म¤ भी िकसी िवधायक न ेधारा 

370 के बार ेम¤ एक भी ÿĳ नहé पूछा । लेिकन कांúेस पाटê अभी भी वहां जाकर 370-370 रट रही थी 

और उसी का नतीजा हòआ िक जÌमू कÔमीर म¤ कांúेस पाटê को आज वहां कì जनता न ेसमाĮ कर िदया 

ह ै।  

 सभापित महोदय, हमार ेनेता ÿितप± का चåरý कैसा होना चािहए, इसका उदाहरण ®ी अटल 

िबहारी वाजपेयी जी स ेसीखना चािहए । जब ®ी नरिसÌहा राव जी कì सरकार पर संकट आया, तो 

यूनाइटेड नेशÆस म¤ भारत सरकार के गणुगान करने का काम ®ी अटल िबहारी वाजपेयी जी न ेिकया    

था । हम लोग खुद वषª 2009 म¤ इसी सदन के सदÖय थ े। हम लोगŌ न ेभी बहòत बार िडसरÈशÆस िकए, 

बहòत बार वैल म¤ आए, लेिकन अगर वैल म¤ भाजपा का एक भी सदÖय आधी रेखा पार करता था, तो 

Öवगêय सषुमा Öवराज जी सीधे हम सबको बैठा देती थé िक तुम सांसद होकर ůेजरी ब¤च कì तरफ कैस े

चल ेगए? आज तो नेता ÿितप± को कुछ नहé समझ आता ह ै। जो नेता ÿितप± ह,ै यिद उस ेसमझ नहé 

आएगा, तो सांसदŌ को यह गåरमा नहé समझ म¤ आती ह ैिक वैल म¤ यिद शोर भी करना ह,ै तो अपनी 

साइड कर¤, ůेजरी ब¤च कì साइड आना एक बहòत ही गलत काम ह ै। आज सही अथŎ म¤ वतªमान नेता 

ÿितप± न ेउन सभी नेता ÿितप±, जो पहल ेरहे ह§, उन सभी ®ेķ आÂमाओ ंको शिमªÆदा करन ेका काम 

िकया ह ै। इसके िलए ®ी राहòल गांधी जी को इस सदन म¤ माफì मांगनी चािहए ।  

 महामिहम राÕůपित जी को धÆयवाद देते हòए, िक उÆहŌन ेसंयĉु सý को संबोिधत िकया, म§ 
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अपनी बात को समाĮ करता हóं ।  

 भारत माता कì जय ।  

®ीमती मजूं शमाª (जयपरु) :  महामिहम राÕůपित जी ने संसद के दोनŌ सदनŌ िक संयĉु बैठक म¤ 31 

जनवरी, 2025 को जो अिभभाषण िदया है उसका धÆयवाद ÿÖताव का म§ परुजोर समथªन करती हó ँ। 

 आज हमारा देश माननीय ÿधानमंýी जी के नेतÂृव म¤ िनरÆतर आगे बढ रहा है, वह िदन दूर नहé 

जब हमारा देश िवकिसत देशŌ कì ®ंखला म¤ खड़ा होगा । ऐसे समय म¤ जब देश के िवकिसत देशŌ कì 

आिथªक ÿगित शूÆय के बराबर है, ऐसे समय म¤ हमारी अथªÓयवÖथा िवĵ के देशŌ म¤ चौथे नÌबर के पास 

है और वह िदन दरू नहé जब हम अपनी अथªÓयवÖथा को तीसर ेनÌबर पर ल ेजाने म¤ कामयाब होग¤ । 

आज िवĵ म¤ मंदी का दौर चल रहा है िजससे िक वहां िक अथªÓयवÖथा ठहरती गई है लेिकन हमार 

अथªÓयवÖथा िवĵ म¤ सबसे आगे बढ रही है, यह संभव हòआ हमारे माननीय ÿधानमंýी जी कì दूरŀिĶ 

और उनकì सूझबूझ के कारण । 

 एक समय था जब हम िवĵ के िवकिसत देशŌ को देखकर उनका अनुशरण करते थ,े लेिकन 

आज िÖथित िबÐकुल िवपåरत है । आज दिुनया हमारी और दखे रही है । एक िवĵास के साथ िक भारत 

दिुनया कì अगुवाई करेगा और आिथªक मंदी जो देश झेल रहे है और उनको इससे िनजात िदलायेगा । 

  म§ िवदेश नीित पर एक दो बात¤ कहना चाहती हó ँिक आज हमारी सरकार म¤ िवदेश मýंी कुशल 

और 'अनभुवी मýंी है उनके किठन पåर®म और ÿधानमंýी जी के कुशल नेतृÂव म¤ हमार ेसंबंध िवĵ के 

हर दशे के साथ केवल एक दो देशŌ को छोड़कर मधरु है । हमारे łस और अमåेरका से भी धिनķ संबंध 

ह ै। चीन के साथ भी संबंध सुधारने म¤ हम आगे बढ रहे है ओर चीन को भी समझ म¤ आ गया है िक भारत 

से åरÔते िबगाडने से केवल हािन के अलावा ओर कुछ लाभ होने वाला नहé है । आज हमास और 

इजराइल के बीच यĦु िवराम हो गया है और अब एक दूसर ेके बिÆदयŌ का आदान ÿदान हो रहा ह ै। म§ 

 
 

 Speech was laid on the Table. 
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आशा करती हó ँिक ये यĦु िवराम Öथायी हो जाये । मुझे आशा है िक łस और यøेुन के यĦु का भी 

Öथाई समाधान जÐदी िनकलेगा । उसके िलए हमार ेÿाधानमýंी जी अपनी सेवाए ंदेने के िलए अúसर   

ह ै। 

  हमने अपने र±ा ±ेý म¤ भी अभूतपूवª उÆनित कì है, पहले हम र±ा सामúी बाहर से आयात 

करते थे लेिकन आज हम र±ा सामúी िनयाªत कर रहे है । हमने अपनी तीनŌ सेनाओ ंको आधुिनक बना 

िदया है । इस िदशा म¤ अनुसंधान चल रहे है आज हमारे āÌहोस िमसाइल कì ट³कर म¤ िकसी भी देश 

के पास इसकì काट नहé है । 

  इसरो  के व²ैािनकŌ को म§ ढेर सारी बधाई देना चाहóगँी िक उÆहŌने इस वषª दो कìितªमान Öथािपत 

िकये ह ै। पहला उÆहŌने अपना 100 वॉ िमशन लॉच िकया है जो एक िवÖमरणीय कदम ह ै। इसरŌ के 

चेयरमैन के अनसुार, वे अपने अगले 4-5 वषª म¤ 100 और िमशन लांच कर¤गे । दूसरा इसरŌ 'ने वह 

टै³नोलॉजी हािसल कर ली है जो केवल तीन देशŌ के पास हे । उÆहोने अंतåर± म¤ दो उपúहŌ कì सफल 

डांिकग करके इितहास रच िदया हे । अÆतåर± म¤ दो उपúहŌ को 'जोड़ना और िफर अलग करना, यह 

एक जिटल ÿिøया है िजसको इसरŌ ने हािसल करके एक बडी कामयाबी ÿाĮ कì      ह ै। अब वह िदन 

दूर नहé जब हमारा भी अÆतåर± म¤ Öपेश Öटेशन होगा िजससे हम¤ अलग अलग úहŌ म¤ खोज के िलए 

पहòचँने म¤ सिुवधा होगी । इसके िलए म§ माननीय ÿधानमंýी जी और सरकार को धÆयवाद दूगंी िक उÆहŌने 

इस सफलता को हािसल करने म¤ इसरŌ को सरकार का पूणª सहयोग रहा धन कì कमी का सामना नहé 

करना पड़ा । 

 म§ एक गÌभीर समÖया कì ओर सरकार का Åयान िवशेषकर िश±ा मýंी जी का Åयान आकिषªत 

करना चाहती ह ै। जैसा िक आप सभी को िविदत है िक देश के छोटे बड़े शहरŌ म¤ िनजी ±ेý म¤ िश±ा 

सÖंथानŌ (कोिचंग सÆेटर) कì भरमार है । साथ ही साथ िनजी ±ेý कì लाइāेरी कì भी भरमार है, लेिकन 

इस पर कोई कानून या िनयम लागू नहé होते । लेिकन िविभÆन सरकारŌ ने इस ओर Åयान नहé िदया    

ह ै। आज आलम यह ह ैिक ये संÖथाए ंमनमानी फìस से अिभभावकŌ का शोषण कर रहे ह ै। दूसरी ओर 

इनम¤ पढने वाले छाýŌ का भी शोषण हो रहा है उन छाýŌ पर पढाई का इतना बोझा लाद िदया जाता है 
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िक एक सामाÆय छाý को उसको झेल पाना सÌभव नहé है । नतीजन छाýŌ म¤ हीन भावना पैदा हो जाती 

है और व उसके िलए आÂमधाती सािबत होता है । आज िकतने ही छाý िदÐली, जयपरु, कोटा और 

अÆय जगहŌ पर हर महीने अपनी जान से हाथ धो बैठते है । इसी तरह िनजी ±ेý कì लाइāेरी अ³सर 

भूतल (बेसमेÆट) म¤ Öथािपत होती है जहां पर सरु±ा के कोई इंतजाम नहé होते है इससे उन पÖुतकालयŌ 

म¤ 'पढने वाले छाý हादसे का िशकार हो जाते है । उदाहरण- िपछले कुछ समय पहल ेिदÐली का एक 

पÖुतकालय जो बेसमÆेट म¤ था वषाª का पानी भर जाने से कई छाýŌ कì मौत हो गई थी । यहा मेरा सरकार 

से िनवेदन है िक कोई ऐसा कानून बनाए िजससे िक ये सÖंथाए ंअिभभावकŌ से मनमानी फìस लेकर 

शोषण ना कर सके और छाýŌ पर भी पढाई का इतना बोझ न डाले िक उनको आÂमहÂया ना करनी    

पड़े । साथ ही साथ इन पÖुतकालयŌ पर भी कुछ िदशािनद¥श िदये जाने चािहये िजससे िक वहां पढने 

वाले छाýŌ को सही माहौल िमल सके और उनकì सरु±ा कì भी गारÆटी हो ।  

महामिहम राÕůपित जी ने अपने भाषण म¤ सवªजन िहताय व सवªजन सुखाय कì बात कही ह ै। 

इÆहé शÊदो के साथ म§ इस धÆयवाद ÿÖताव कापरुजोर समथªन करते हòये अपनी बात समाĮ करती हó ँ। 

SHRIMATI SUPRIYA SULE (BARAMATI): The President's address to the 

Parliament, and to the citizens who elect it by extension, is a critically important 

moment that charts the nation's path forward. Yet, what we have received is not a 

sincere look back at the past year but a barrage of self-congratulatory statements 

and lofty rhetoric, detached from the ground realities that the citizens of this country 

face daily. The government claims to be driven by the principles of "reform, perform, 

transform,", but we must pause to question: whose interests do these reforms truly 

serve? Who stands to benefit from this supposed transformation, and who 

continues to be marginalized in the process? 

 
 

 Speech was laid on the Table. 



04.02.2025  1126 
 

 

 The President highlighted the Women's Reservation Act as one of its most 

important steps towards women-led development, yet this bill is proving to be a 

historic betrayal. Both the census and the delimitation exercise must take place 

before the Act can be implemented, but they have been delayed by five years now. 

The government has promised to implement reservation for women by the 2029 

elections, but as we move towards this deadline with little progress being made 

regarding the census, it appears that the women of India have been deceived. 

 It has also become clear that many of the schemes the government claims 

to be so proud of, such as the Drone Didi Yojana, prioritise optics over providing 

tangible benefits to their beneficiaries. The drones provided to drone didis for 

spraying fertilizer and pesticide have proven to be poor quality in many cases. 

Women report being unable to use them as intended for even a few minutes at a 

time due to recurring problems with their batteries. 

 The government celebrates Nari Shakti, but the proportion of women in 

salaried employment has fallen over the last several years, coinciding with a rise in 

female participation in low-paid or unpaid labour. In rural India, women's 

participation in regular wage jobs fell from 10.5% in 2017-18 to 7.8% in 2023-24. 

This coincided with an increase in the share of "own account workers/employers" 

surged from 19% in 2017-18 to 31.2% in 2023-24, and, even more concerningly, 

the share of "helpers in household enterprises", which represents unpaid family 

labour, grew from 38.7% to 42.3%. A similar, albeit more muted, shift also took 

place in urban areas. 

 Meanwhile, crimes against women have surged, with conviction rates 
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remaining abysmally low. The government's failure to implement police and judicial 

reforms has left women without real protection. 30% of the Nirbhaya fund remained 

unutilised till FY 2024, with many states citing bureaucratic red tape. Women in 

rural areas continue to lack access to police stations and fast-track courts, leaving 

them vulnerable to abuse and harassment. 

 The proportion of self-employed workers in the workforce has risen from 

52.2% in 2017-18 to 58.4% in 2023-24, and the share of workers in regular jobs 

decreased from 22.8% to 21.7%. The vast majority of the self-employed are not 

successful entrepreneurs or individuals who have chosen self-employment for the 

flexibility and freedom it offers. They are young people who have been forced into 

this work because of a severe shortage of stable, well-paid jobs, and have few 

protections and social security measures in place for their welfare. 

 The Prime Minister's Internship Scheme, which the President mentioned 

more than once, is not only tokenistic-its target of 1 crore internships over five years 

and budgetary allocation is woefully inadequate it also fails to address the root 

causes of youth unemployment and the short-term, cosmetic changes it brings 

may, in fact, have a negative impact. Whatever incentivisation occurs through the 

schemes, the jobs created under them in the short run are unlikely to be formal, 

stable and long-term. Large-scale job shedding in the medium run, after the subsidy 

period is over, can further complicate the situation. Further, the private sector is 

required to spend money towards this package from Corporate Social 

Responsibility (CSR) funds. By allowing this, the CSR funds which companies 

previously put towards various social causes will now be routed back to 
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themselves. 

 The government's promise of start-up fueled employment and growth is also 

proving to be a hollow one. In the last two years, funding for Indian start-ups has 

declined by over 75% from USD 42 billion to USD 10 billion-a seven-year low. 

 The President noted that six crore senior citizens aged 70 years and above 

now receive health insurance under the Ayushman Bharat scheme. The efficacy of 

the scheme, however, particularly when it comes to serving the needs of the 

elderly, remains in question. 

The scheme is limited to secondary and tertiary care hospitalisation. The 

absence of coverage for outpatient care, diagnostics and medicines is particularly 

concerning as chronic diseases have increased sharply in India in the last few 

decades. Increased life expectancy and an early onset of these diseases would 

mean that people over 70 may very often suffer from multiple chronic diseases. 

Much of the healthcare expenditure by the elderly will, therefore, be through 

outpatient care, which will not be covered by the scheme. Robust primary and 

secondary public health care would sharply cut the load on tertiary health care and 

hence the need for curative care; a reduced curative care load at tertiary hospitals 

is necessary if PMJAY is to succeed. 

 Even in secondary and tertiary care facilities, frequently utilised outpatient 

care is not covered. Such care is needed not only for initial consultation but also 

for several follow-up visits. The degree of financial protection is also incomplete in 

those institutions, with frequent co-payments demanded by hospitals for genuinely 

needed care or additional procedural interventions, which are generated by 
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induced demand or imposed as "essential" for better health outcomes. 

One of the most glaring failures of this government is its continued 

underfunding of public healthcare. The National Health Policy 2017 set a target of 

increasing health expenditure to 2.5% of GDP by 2025-yet, as of Budget 2023-24, 

India's total healthcare spending remains stagnated at around 1.9% of GDP. This 

is one of the lowest among major economies, with China spending twice as much 

and the United States spending nine times as much of their GDP on health. This 

chronic underfunding has crippled public hospitals, leading to overcrowded 

facilities, shortage of medicines, and poor service quality, forcing many to seek 

expensive private healthcare. Without a strong network of public hospitals, 

Ayushman Bharat will continue to largely funnel money into private hospitals rather 

than improving healthcare access for the masses. 

 The President listed the measures taken by the government to aid and 

promote small traders and entrepreneurs, but it is evident that these policies have 

failed to help the sector recover from the blows the government's policies have 

dealt it. According to the Confederation of All India Traders, the number of MSMEs 

in India fell from 6.25 crores to 3.25 crore units, with the smallest enterprises being 

the worst affected. This has coincided with a drop in MSMEs' share in India's 

exports. 

While the increase in the loan limit for the MUDRA Scheme from Rs 10 lakhs 

to Rs 20 lakhs is commendable, the average size of MUDRA loans as of FY 2023 

was only 73,489, so this increase is of no relevance to the vast majority of small 

entrepreneurs, particularly those belonging to marginalised groups. 76% of the 
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value of Shishu loans ie. loans under Rs 50,000 is disbursed to women, but they 

receive only 10% of the value Tarun loans i.e. loans between Rs 5 and 10 lakhs. 

For Scheduled Castes and Scheduled Tribes, the figures are even more dismal, 

with only 4.6% of the value of Tarun loans being disbursed to them. This 

underperformance of MSMEs is only one part of an unprecedented trend towards 

deindustrialisation-the manufacturing real gross value added (GVA) growth rate 

has slowed down from 8.1 from 2001-12 to 5.5% during 2012-23. By the end of this 

financial year, it is expected to touch 5.3%. The number of unorganised sector 

enterprises, which account for the majority of manufacturing, fell by 9.3% from FY 

2016 to FY 2023, while employment in these enterprises witnessed an even 

sharper drop of 15%. The Make in India initiative has been much-publicised, but 

the fact remains that it has failed to achieve its target-manufacturing was to 

contribute 25% of India's GDP by 2025, but its share has remained stagnant at 15-

17% in the last few years. 

 The President assured Parliament that the National Green Hydrogen Mission 

will have an investment of 8 lakh crore rupees and generate over 6 lakh jobs, and 

the increased budgetary allocation for the programme is a necessary step towards 

meeting its ambitious target of 125 GW of capacity by 2023, against a capacity of 

1 GW by 2022. However, if this expansion is not accompanied by a tightening of 

the checks and balances surrounding green hydrogen production, it risks causing 

significant harm to the environment, defeating the programme's primary objective. 

India currently allows the use of biomass, which produces significant carbon 

emissions when burnt, for the production of green hydrogen. The diversion of 
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renewable energy towards green hydrogen production may also result in 

inadequate clean electricity being made available for consumers.  

 Finally, the production of green hydrogen requires significant amounts of 

water. If India is to achieve its target of producing 5 million tonnes of green 

hydrogen per year, it will require 50-60 billion litres of freshwater annually. This is 

particularly concerning given that the Indian states that lead renewable energy 

production-Rajasthan, Gujarat, Tamil Nadu and Karnataka-also face some of the 

highest rates of water scarcity. 

 The Surya Ghar Yojana is one of the government's most widely-publicised 

programmes and has made remarkable progress towards promoting domestic 

solar use, the installation of solar panels continues to be a significant financial 

burden on households, offsetting any savings they are likely to make in their 

electricity bills. For instance, if a consumer instals a solar panel system with a 

capacity of 6 kW, they are eligible for a subsidy of Rs 78,000 which is only 20% of 

the cost of the system and of which the module manufacturer receives Rs 48,000. 

 The Surya Ghar Yojana also does not mandate or subsidise solar batteries, 

making net metering le.. the system of giving solar energy owners credits for the 

power that they add to the grid, the only option. These grid-connected solar power 

systems that are installed under the scheme cannot run withour batteries during 

power outages. Beneficiaries are forced to go without power during outages or pay 

for batteries entirely on their own. Moreover, this arrangement puts financial strain 

on our overburdened DISCOMs, effectively making them unpaid storage facilities 

for homeowners who generate solar energy during the day and draw energy from 
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the grid at other times. 

 This government has often claimed that it sees only four 'castes' in India-

women, farmers, the youth, and the poor-and their welfare is at the heart of its 

policies. Most recently, the middle class appears to have been added to this list of 

priorities. Yet it is these groups that feel the impact of these policies most keenly-

women continue to struggle against rising inflation, safety concerns, and declining 

workforce participation. Farmers, promised prosperity, remain trapped in cycles of 

debt and distress, their demands for fair prices and security often met with silence. 

The youth, brimming with aspirations, find themselves facing shrinking job 

opportunities and an education system that fails to equip them for the future. The 

poor, instead of being uplifted, are battling inflation, job insecurity, and an ever-

widening wealth gap. And the middle class-the supposed backbone of our 

economy-feels squeezed under the burden of rising costs, stagnant incomes, and 

an uncertain future. If we are to address these challenges, India will not need empty 

assurances but a government that is accountable to every citizen-not just in words, 

but in action.  

DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN (CHENNAI 

SOUTH):  Thank you for this opportunity to express my views on the motion of 

thanks. The President's Address was expected to provide a comprehensive and 

honest assessment of the nation's challenges and achievements. However, it failed 

to address many pressing concerns that are affecting the people of this country. 

 
 

 Speech was laid on the Table. 
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While it painted an overly optimistic picture of progress, it did not acknowledge the 

serious issues of inflation, unemployment, growing economic inequality, and the 

erosion of federalism. The Hon'ble President has said that the highest priority given 

to the poor, the middle class, the youth, women, and farmers. But in reality all are 

in dire straits. The Poor and middle class people are suffering a lot due to the bad 

policies of Corporate Modi Government. Most of the youth population is jobless and 

struggling to get the livelihood on their own. Getting the first decent job is an uphill 

task for them. 

 The farmers are in very precarious condition and are real biggest sufferers 

of the pro corporate Modi government. The condition of women is going back to 

colonial period. Their enrolment in schools, colleges and Higher education are still 

very much behind. 

 Tamil Nadu is a pioneering champion in the country and plays a pivotal role 

in Indian economic growth. Industries and services sectors drive Tamil Nadu's 

progress and economic performance demonstrated significant growth. The union 

Government providing "Housing for All" - strictly speaking it is implemented at the 

mercy and cost of State Governments. 

 As the unit costs are not in consonance with ground realities, the State 

Governments are forced to bear a majority of the expenditure to provide the 

necessary benefits to people. For instance, under the 'Affordable Housing in 

Partnership' vertical of Pradhan Mantri Awas Yojana (Urban), the Government of 

India contributes only Rs.1.5 lakh per unit, whereas the Government of Tamil Nadu 

contributes around Rs.12-14 lakh per unit. For this meagre 10% of the total amount 
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also, the Union Government has been imposing restrictive and discriminatory 

conditions to delay the release of funds to the State of Tamil Nadu. Actually the 

Scheme should have been called Chief Minister's Awas Yojana. 

 The Tamil Nadu Government has been urging the Union Government not to 

withhold the release of funds under the ongoing Samagra Shiksha Scheme by 

linking it to the signing of MoU for the establishment of PM SHRI schools in Tamil 

Nadu as the State has some valid reservations to certain elements of the NEP 

2020. The first clause of the proposed MoU for PM SHRI schools mandates that 

the State implement all provisions of NEP. Many of the acceptable provisions of 

the NEP were being implemented in Tamil Nadu even before the launch of NEP 

and are covered by the State Education Policy. 

 Linking the release of SS funds to compliance with the PM SHRI scheme 

undermines the State's autonomy as granted by the Indian Constitution, which lists 

education under the Concurrent List. Furthermore, characterizing Samagra 

Shiksha as merely an extension of NEP 2020 is misleading and fails to recognize 

the State's comprehensive educational framework and achievements. Tamil Nadu 

pioneers in higher education catering to the aspirations of the youth being locally 

appropriate and context-specific while also being globally relevant to the needs of 

all sections of the society in terms of access and equity thereby fostering inclusivity 

reaching to the marginalized and disadvantaged sections to evince an overall 

development of the people. 

 This is primarily because of our State Educational policy propounded by our 

Thanthai Periyar, Perarignar Anna, Muthamil Arignar Dr. Kalaignar have propelled 



04.02.2025  1135 
 

 

a revolution in Education, Employment and Efficiency. The basic principles of 

Dravidian model government Equality, Social Justice, Women Liberation and 

Welfare Economy, Our Hon'ble chief minister Thalapathy MK Stalin's determined 

policies and unflinched will to serve the people has catapulted Tamil Nadu to 

Number One position in the country. 

 As referred by Hon. Chief Minister of Tamilnadu Thalapathy M.K. Stalin, " The 

policy of the Dravidian model of government is that, nothing should come in the 

way as an obstacle for students, in getting their education neither the society nor 

the economic condition and political situation.* 

 There are more than 1000 Technical Institutions in Tamil Nadu and includes 

520 Engineering Colleges and 502 Polytechnic Colleges in Tamil Nadu. The Gross 

Enrollment Ratio of Tamil Nadu in Higher Education stands first in India as per the 

data in All India Survey on Higher Education (AISHE). This is almost double the 

National average. 

 One of the most powerful tools and popular schemes implemented in Tamil 

Nadu is the Incentivizing of Rs.1,000/- to girl students who pass out from 

Government and girl students studying in Tamil Medium in Aided Schools to pursue 

higher education through Pudhumai Penn monthly stipend scheme. Introduction of 

Tamil Pudhalvan monthly stipend scheme of providing Rs.1,000/- for boys who 

pass out from Government Schools to pursue higher education from the current 

academic year (2024-25). 

 
 

…..  English translation of this part of speech was originally laid on the Table in Tamil. 
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 Naan Mudhalvan Scheme is an ambitious scheme which aims at imparting 

employment oriented skill set to the youth. Identifying the aspirations in early stage 

and providing a strong base for their employment is the special aspect of this 

scheme. Under this scheme more than One Million students have been imparted 

skill training. 

 I would urge the union Government to follow Tamil Nadu State Education 

Policy and the innovative, inclusive schemes to achieve the desired results 

throughout the Nation. 

 Tamil Nadu is a pioneering champion in the country and plays a pivotal role 

in Indian economic growth. Industries and services sectors drive Tamil Nadu's 

progress and economic performance demonstrated significant growth. 

 Tamil Nadu's State Gross State Domestic Product (GSDP) rising by 14 per 

cent to reach Rs 23,64,514 crore, surpassing the national average in terms of per 

capita income. Tamil Nadu's per capita income stands at Rs 3.08 lakh, nearly 56 

per cent higher than the national average of Rs 1.96 lakh. It is a testimony to the 

significant economic growth under the Dravidian Model Government under the 

dynamic leadership of Hon'ble Chief Minister Thalapathy M.K. Stalin and shed light 

on the pivotal contributions of the industries and other services sectors in Tamil 

Nadu. 

 The revenue receipts of Government of Tamil Nadu has increased by 17.47 

per cent during 2022-2023 compared to the previous year, thanks to a rise in both 

tax and non-tax revenues. Tamil Nadu's own tax revenue formed the bulk of these 

receipts, contributing 62 per cent of the total. This included Rs 53,823 crore from 



04.02.2025  1137 
 

 

the state goods and services tax (SGST) and Rs 59,143 crore from taxes on sales 

and trade. The rise in revenue indicates that the state's collection mechanisms 

have been functioning more effectively. 

 Amidst a situation when the central transfers have been restricted 

discriminatorily and when the burden of expenditure has been shifted onto the 

State, the Union Government has also denied the legitimate borrowing space to 

the State. 

 The net borrowing ceiling of the States is fixed at 3 per cent of GSDP every 

year by the Union Government. Sir, there has been a systemic attempt to deny 

Tamil Nadu of its due and legitimate share. This is causing a huge strain on the 

fiscal health of the State. 

 Tamil Nadu has been continuously betrayed by the union government and 

denied its rightful share of funds though the State of Tamil Nadu is the second 

highest contributor to Central exchequer. Over the last ten years, Tamil Nadu has 

been subjected to a step-motherly treatment, consistently denied its rightful share 

in the sanctioning of projects and allocation of resources. This has not only 

hindered the state's development but has also created a sense of alienation among 

its people. 

 Therefore, I urge the union government to provide increased devolution of 

taxes to Tamil Nadu from this year onwards. Under the Ayushman Bharat scheme, 

six crore senior citizens aged 70 years and above will receive health insurance, 

with a health cover of 5 lakh rupees per year. How many senior citizens were 

actually benefitted under this scheme so far, is a big question. Hope the Hon'ble 
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Prime Minister will be able to tell about the reality. 

 The loan limit under the MUDRA scheme has been increased from 10 lakh 

rupees to 20 lakh rupees. But the union Government does not specify the exact 

number of persons benefitted every year through the MUDRA Loan Scheme. It is 

just one more gimmick. 

 The construction of 12 crore toilets under the Swachh Bharat Abhiyan needs 

to be checked and verified District-wise in the country. There are reporting of high 

corruption and embezzlement of funds allocated for the construction of toilets. 

 The allocation for railway projects in Tamil Nadu is merely 2.5% of national 

level. This continuous neglect of the needs and aspirations of the State has resulted 

in extreme inconvenience to the people of Tamil Nadu. 

 The total external debt has risen exponentially in the last 10 years. Till 2014 

the total debt was Rs.55 Lakh crores only. But in 2024-25 it has touched almost 

Rs.200 lakh crores. That means in the last 10 years the government has literally 

increased the debt burden on every Indian. 

 The proclamation of Neo Middle Class of 25 crore people overcoming the 

poverty is yet another joke. In reality there are crores of people deprived of Roti 

Kapta aur Makhan migrating to Southern States like Tamil Nadu in search of jobs 

and for their very survival. 

 The Prime Minister's slogan "Sabka Saath, Sabka Vikas, Sabka Vishwas, 

Sabka Prayas" which means "Together for all, development for all, trust of all, effort 

of all" is nothing but a electoral Rhetoric and a Jumla. The Government is working 

over-time only for the Corporate and the Super rich. But the Common people bear 
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the heavy burden. 

 The reservation for women in the Lok Sabha and state assembly is still on 

paper and has no value. It is impossible for the implementation of the Women 

Reservation in the Lok Sabha and state assemblies until the government completes 

the delimitation of Lok Sabha and Assembly constituencies in the country. 

 This Government has failed miserably and could not conduct the Population 

Census which is due from 2021. Therefore the implementation of Women 

Reservation will be a Mirage till the completion of the delimitation process. It will 

remain as a political Jumla as long as this government is in power. Women in the 

country are cheated by this government 

 The status of 10 crore free LPG connections under the Pradhan Mantri 

Ujjwala Yojana too marred by rampant corruption, looting and irregularities. Several 

women had not received the LPG connection, but their name figured in the 

beneficiaries list of the Ujjwala scheme. Apart from poor implementation, one of the 

major flaws of the scheme was that the government emphasized increasing the 

Ujjwala coverage without focusing on getting existing families to retain the use of 

LPG cylinders. According to a written statement in the Parliament by Minister of 

Petroleum and Natural Gas Rameshwar Teli, 21.1 million customers did not refill 

their cylinders even once during the financial year 2022. There have been 

numerous cases of fraudsters duping the poor and marginalised sections of society 

in the name of providing LPG cylinders under the Pradhan Mantri Ujjwala Yojana. 

The CAG reports several discrepancies and lacunae in the data provided by the 

Oil Companies on PMUJ beneficiaries. Rigorous monitoring of the functioning of 
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the Oil Companies and the local distributors must be carried out to check the 

malpractices otherwise the main purpose of the Ujjwala scheme will be defeated. 

The Government says that through the UDAN scheme, about 1.5 crore people have 

fulfilled their dream of flying in airplanes. What is the use without any sustenance? 

Looking beyond economics, the intent versus impact of the scheme has been very 

different. The intent was to encourage greater connectivity, especially to the 

underserved parts of the country. But the outcomes are not looking very good. The 

government may likely have to revisit UDAN scheme. This is the reality. And look 

at the cost escalation of flight tickets to and from Metro cities. Unless there is a 

serious thinking and thorough overhauling the UDAN scheme will be doomed very 

SUNMI 

 Tamil Nadu is one of the biggest contributors to the revenue generation in 

Aviation sector. We have International Airports at Chennai, Madurai, Coimbatore 

and Tiruchirapalli. We have domestic airports at Thoothukudi, Salem. Vellore and 

Neyveli are selected under UDAN scheme but due to the lackadaisical attitude to 

the Union Government they are yet to become operational. Tamil Nadu deserves 

two more International Airports at Parandur and Hosur. The Hon'ble Chief Minister 

of Tamil Nadu bas announced the establishment of International Airport at Hosur 

and hope the Union Government would expedite the construction of airport at 

Hosur and Parandur. After all the huge revenue generated would be going to the 

central exchequer only. 

 Agriculture is the backbone of the Country. 70% of our total population 

depends either directly or indirectly on Agriculture and Agro based industries. A 
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modern and self-reliant agricultural system in India should be our goal. The 

government says from 2014 it is working with dedication to ensure fair prices of 

crops to farmers and to increase their income. Today, India is the largest producer 

of milk, pulses, and spices in the world. What about the economic status of farmers 

in the country? The Government has failed to double the farmer's income and in 

fact the burden on farmers has been increased manifold. This Government has 

betrayed the aspirations of Farming communities and made their life miserable. 

 It is very unfortunate that the incidence of death by suicide by farmers and 

farm workers is on the rise. More than one lakh farmers have committed suicide in 

the last 10 years. According to the report of National Crime Records Bureau 30 

farmers dies every day by committing suicide in spite of the tall claims of farm loan 

disposals by the Government. A country cannot be considered a developed one 

when the Sons of the soil, farmers live in utter distress and penury. 

 The government says that the Minimum Support Price (MSP) for both Kharif 

and Rabi crops has been increased and spending on the procurement of rice, 

wheat, pulses, oilseeds, and coarse grains has tripled in the last 10 years. I would 

like to reiterate that cost of farming and production of crops have increased several 

fold. It is therefore very important to have a exclusive regulatory authority for 

Agriculture and Farmers Welfare. I urge the Government to establish the Indian 

Agricultural Regulatory Authority (IARA) to benefit the farmers in this country as it 

is the need of the hour to enhance and save the life of millions of debt ridden 

farmers in the country. 

 The Government which boasts that it provides free ration for 81crore people 
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below poverty lines for next five years is indeed indebted to those poor farmers 

who produce such humongous quantities of food grains toiling in hot sun and 

braving hostile socio economic and climatic conditions. The President Address has 

failed to thank those real warriors, the Farmers, but for them the country would 

have been in dire straits during the covid pandemic and aftermath. 

 The steep fall of Indian Rupee against US Dollar is unprecedented and the 

BJP leaders who teased Dr. Manmohan Singh during his regime, now spreading 

the stories and lame excuses as the value of Indian Rupee plummeting against the 

US Dollar. It has fallen abysmally low to Rs.86.54. And at this rate it may touch Rs. 

100 in just two years’ time. 

 In 2012, the value of US dollar was just Rs.50, but it was criticized 

vehemently by BJP leaders including our Prime Minister. Today the value of Indian 

Rupee against US Dollar is plummeting. I can't imagine how Shri Narendra Modi 

and other BJP leaders would have reacted to the falling rupee if they are in 

opposition now. Our Finance Minister has a strong audacity to say "Rupee is not 

Falling. Dollar is gaining" now. This is Height of hypocrisy. The Hon'ble President 

has said that the union government has established Cultural centres in several 

countries in memory of the great poet-saint Thiruvalluvar. During his visit to 

Singapore the Hon'ble Prime Minister has announced that India's first-ever 

Thiruvalluvar centre in the world will be set up in Singapore to enhance cultural ties 

between the two countries. Hope it won't be another like AIIMS, Madurai which is 

still under construction even after 10 years of its announcement in 2015 Budget. 

 What has happened in Sri Lanka is that the Jaffna Cultural Centre's name 
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was suddenly changed to Thiruvalluvar Cultural Centre by Indian officials and 

sections of the NPP govt few days back precisely on 18 January 2025. But when 

the people of Jaffna protested, the name was changed again as "Jaffna 

Thiruvalluvar Cultural Centre (Yaarlpaanam Thiruvalluvar Panpaattu Maiyam). It 

remains to be seen as to whether another round of clowning will take place with yet 

another name change. 

 What is important is to note that this arbitrary name change is not an isolated 

act. It is part of Indian PM Narendra Modi's political gimmick.   

 The President has mentioned that the final phase of eliminating Left-wing 

Extremism has also begun and due to the government's efforts, the number of 

districts affected by Left-wing Extremism has reduced from 126 to 38 today. 

Unfortunately the Right wing Fanaticism is the new menace going to replace the 

LWEs. The people of the country will have to face the wrath of the fascist Right 

wing fundamentalists with draconian and colonial mindset. That's the bad news for 

all. 

 Lynching and killing of people from minority communities happen very 

frequently in the BJP ruled States. Lynching is an act of killing someone or a group 

without a legal trial. In other words, it's a planned extra-judicial killing via a group. 

The Hon'ble Supreme Court observed that these extra-judicial attempts of killing 

under the guise of the protectors of the law have to be nipped in the bud otherwise 

it would lead to anarchy which would plague and destroy the nation like an 

epidemic. In the last ten years, India has seen an outbreak of religious crimes. 

Mobs have targeted people mainly because of their caste and religion. Since 2014, 
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hundreds of cases of lynching occurred and mostly motivated by religious and 

caste hatred. Presently, the rate of lynching is increasing because of the 

intolerance and hatred of each other's caste and religion. There are several 

incidents of Mob lynching killing of the cow killers by the crowd. Those mobs call 

themselves as gau-rakshak, protectors of cows. The country which still witnesses 

the terrorizing acts on minority communities by majority, something is seriously 

wrong may lead to social catastrophe in the coming years. The onus and 

responsibility is not only on the Government but also on the socio-political system 

and stake holders. The President Address is silent on this very dangerous issue, 

which may ruin the life and nature of our future generations. It's a wakeup call for 

all of us, if we don't act judiciously now, the future will witness tumultuous scenes 

and reactions frequently. 

 The overall unemployment rate in India as of now has gone beyond 10%. In 

2014 the unemployment rate was 5.4%, as of now it is 10.03%. The Unemployment 

rate among the age group 25-35 has touched 30%. This shows that 40% of our 

youth population is unemployed. Another 30% of the Population is under-

employed. Only the 30% youth population is fortunate enough to get a regular job 

either in Government or in PSUs or in private entities. Around 60% of job seekers 

are mentally distressed and physically worn out.   It is distressing to see the large 

chunk of population particularly the unemployed youths were exploited in the name 

of communal politics and subverted missions. It is not good for the Nation sir. 

Education, Employment and Empowerment are the three important keys for 

building a successful Nation. 
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 Violence and crime against women in India is on the rise. According to the 

National Crime Records Bureau, in 2011, there were more than 228,650 reported 

incidents of crime against women, while in 2021, there were 428,278 reported 

incidents, an 87% increase. According to the 2021 annual report of the National 

Crime Records Bureau (NCRB), 31,677 rape cases were registered across the 

country, or an average of 86 cases daily. This is a shame of the Governments at 

both centre and states and this happens in India despite having a woman as the 

President of the country. 

 There is an unprecedented increase in cyber crimes and cyber fraud in the 

country. The number of reported cybercrimes in India increased by more than 10-

fold in the last ten years. The number of unreported would have been manifold. 

Even the websites of vital and crucial Government departments are being hacked. 

The menace of Crimes and frauds through social media networks is increasing 

alarmingly, even the social media handles of Ministries and Ministers are 

compromised. What is guarantee for common people then? We need to enact strict 

laws and take stringent action to curb and stop the menace of cyber crimes and 

cyber frauds in the coming years. Otherwise the people of the country will be 

swallowed by the criminals of the cyber world 

 Fake news spread through social media in the country has become a serious 

problem, with the potential of it resulting in mob violence, social unrest. Incidence 

of fostering and circulation of fake news or False information in the country spread 

faster than the wild fire through digital forms of communication such as edited 

videos, websites, blogs, memes, unverified advertisements and social media 
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propagated rumours. Fake news is potentially a destructive weapon and controlling 

or nipping them at bud stage is very important. A mischievous fake news emanating 

from an unknown destination from anywhere across the globe may spark social 

unrest and spoil the life and nature of hundreds and thousands of innocent people 

who may not even know why they were victimized. It is well known to the people 

that a giant chunk of the disinformation is created and highlighted by an ecosystem 

which has close proximity to the so called largest political party in the world and 

their supporters. Unsurprisingly, many of these fake claims serve their political 

interests, Honestly speaking, the union Government should have taken stringent 

action against the perpetrators of these heinous acts, but their inaction needs an 

open explanation and white paper report on the menace of fake news in the 

country. The damage caused due to fake news on social media has increased due 

to the growth of the internet penetration in India, which has risen from 137 million 

internet users in 2012 to over 600 million in 2019. Fake news is spread through a 

plethora of Social Media Networks like Facebook, Instagram, You Tube, X (Twitter) 

and Web media networks. There is an urgent need to chalk out a comprehensive 

policy and enactment of Law to curb and control fake news emanating from within 

and outside the country. The President address is not surprisingly silent about the 

urgent need for such an important policy decision by the Union Government to save 

the life and nature of the people of this country. 

 The attack and atrocities against SC/ST and Oppressed Communities is on 

the rise. As per the report of the National Crime Records Bureau (NCRB), Ministry 

of Home Affairs, more than 5 lakhs atrocity cases been registered in the last 10 
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years, under the Scheduled Castes and Scheduled Tribes (Prevention of Atrocities) 

Act, 1989, 

 On an average more than 50,000 cases were registered under this law. It is 

really unfortunate to see a country which proclaims as the third largest economy in 

the world, also faces such social stigma and shame. The attack and atrocities 

against SC/ST and oppressed communities is on the rise since 2014. 

 There are several thousands of such incidents happened but not been 

reported or registered shows the dark and ugly side of the society we are in. There 

is an urgent need for a comprehensive law to provide socio economic and political 

security and safety for the people belonging to SC and ST as well as from other 

vulnerable communities. 

 India is a federal country where both the Centre and states been assigned 

the powers to levy and collect taxes by our Constitution. Both governments have 

distinct responsibilities to perform for which they need to raise tax revenue. After 

the introduction of GST from July 2017, the States like Tamil Nadu are losing their 

potential tax income generation due to the complexities in GST. The key challenges 

of GST are the complexity of tax structure, compliance burdens on MSMEs, 

revenue leakages due to fake invoices, and fraudulent input tax claims. Several 

Thousand companies especially the small industries have been disappeared and 

lost due to the introduction of draconian GST and its haphazard implementation. 

 The States opposed the GST because it proposed a common tax rate for 

goods and services across the country. This meant that states would lose the 

authority to set tax rates on various items, which undermined fiscal federalism and 
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their autonomy. 

 The central government's tax revenue has increased substantially under 

GST due to a wider tax base and improved compliance. IGST and cess collections 

have also added to the central government's revenues. 

 GST is distribution in current situation is very much against the States. The 

growing indifference and unequal distribution of funds to various states from the 

central exchequer can be averted if only the government brings changes in sharing 

pattern of GST 40% to the Union Government and 60% to the States. Also under 

the GST regime, the IGST is shared only between the consuming State and the 

union Government, where as the producer States receive nothing. The state 

governments encourage industries in several ways to improve productivity and 

trade. But they get nothing in return under GST regime. Hence the Sharing pattern 

of IGST may be changed 30% each for producer and consumer states and 40% 

for union government. Therefore 1 urge the union Government to make such 

appropriate amendments in the respective Acts to effect changes in the sharing 

pattern of GST income between States and the Centre for realizing equitable 

distribution of income from central exchequer. 

 But making things worse, the union government is planning to bring 

Petroleum products under the ambit of GST. This shows the union Government's 

big brother attitude is detrimental for the state autonomy and cooperative 

federalism enshrined in our constitution. The right to tax Petroleum and Alcohol 

products should be with the respective state governments only. 

 "One Nation, One Tax, One Market," is the Slogan by Hon'ble Finance 
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Minister. She mentioned that reduced taxes under GST have brought happiness to 

every home, providing relief on various daily-use consumer goods. I think the 

Finance Minister has a liberty to have day dream. The bitter truth is that the 

haphazard implementation of Demonetization and GST has wiped out several 

lakhs of small industries and traders from business across the country. 

 The Finance Minister merrily proclaim that the monthly GST revenues was 

ranged from Rs. 85,000-95,000 crore in 2017, have significantly increased and now 

stand at around Rs. 1.5 lakh crore, with a tendency to keep rising. The collection 

reached an all-time high of Rs. 1.87 lakh crore in April 2023. This is because the 

prices of products have several fold increase and skyrocketing at the moment. The 

GST collection will double and may even treble in next two years. This is a proof 

for the colossal failure of this Government to control price rise. 

 Private Educational Institutions play a pivotal role in the development of 

education in the country, from pre-school to Ph.D program. Without the humongous 

contribution from Private educational institutions India's GER would have been 

abysmal. Unfortunately Private Educational Institutions are subject to an 18% GST 

from School Education to Higher Education. 18% GST levied on tuition fees and 

other educational services by Private institutions, coaching center for competitive 

exams such as JEE, NEET, UPSC, and other professional courses. 

 Vocational training, coaching classes, and private tutorials, Distance 

education, private online education platforms and coaching institutes too are 

subject to the 18% GST. Products like uniforms, bags, and certain types of 

stationery too attract 18% GST. Printed materials like question papers, answer 
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sheets, and printed study materials are under the ambit of GST. 

 Catering Services like mid-day meals provided to students within educational 

institutions are taxed 18% GST. Security services, cleaning and House-keeping 

services in private educational institutions, Rental income from immovable property 

like classrooms, hostels, or administrative buildings are taxed 18% GST. Services 

provided for the transportation of students and staff taxed 5% GST. 

 GST on services by Private Educational Institutions is draconian and affects 

the affordability of education. GST on educational services escalate the fees and 

in turn discourage students from pursuing higher education or opting for more 

affordable alternatives. 

 The increased cost of education due to GST can hinder access for deserving 

students who could not get admission in government educational institutions. 

Therefore I urge the union government to exempt all recognized private educational 

institutions from paying 18% GST. 

 Constitution is the mother of all other laws of the country. Every law enacted 

by the Government has to be in conformity with the Constitution. Unfortunately 

most of the bills brought and passed by this government from 2014 are against the 

guiding principles of our very own Constitution. There is an apprehension in the 

minds of the common people that the BJP government would try to change the 

Constitution according to their hidden agenda. 

 The term "Secular" seems to have created a sense of intolerance in the 

minds of the BJP people. Their single most agenda is to be against the interests of 

minority communities in India. 
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 The Preamble is the most precious part and is the soul of the Constitution. It 

is a jewel set in the Constitution. The present government is somehow wanted to 

alter the preamble to satisfy the whims and fancies of their invisible masters. State 

Autonomy is the main essence of our constitution and acts like a centrifugal force 

to protect the cooperative federalism. But this government is trying hard to destroy 

the fabric of cooperative federalism. But for the stiff resistance from opposition 

parties this government would have merrily carried their agenda of dismantling the 

cooperative federalism. 

 The present government has been disrupting the smooth functioning of the 

State Governments headed by the Opposition Party Leaders through the 

Governors appointed by the President. The Governors sit on the Bills passed by 

the State assemblies of the democratically elected Governments. The inordinate 

delay by the Governors is detrimental to the democracy and is against the true 

federalism enshrined in our constitution. 

 It is high time for the President office either to formulate a well defined 

Standard Operating Procedure SOP for the Governors or to remove the post of 

Governors. The Governor has no constitutional rights to be indecisive or to make 

inordinate delay in pertaining to the resolutions duly passed in the state assemblies 

by the democratically elected Governments. Any such act of the Governor against 

the will of the people of the State is unconstitutional and untenable. The Hon'ble 

President should not be a silent spectator to the undemocratic and unconstitutional 

acts of Governors. 
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Under the able guidance of three great leaders  viz.,  Perarignar Anna, Muthamizh 

Arignar Dr. Kalaignar and Thalapathi M.K. Stalin,  the Dravidian model government 

in Tamil Nadu is providing excess revenue to the Union government and that 

revenue is taken away by the northern States of the country. Even in this scenario, 

Tamil Nadu is becoming a heaven for all those North Indians who come to Tamil 

Nadu for their livelihood. Tamil Nadi is providing all help to them under the 

Dravidian model of government. As a result of the Dravidian model of government, 

without any surprise, Tamil Nadu remains a top revenue generating State of the 

country.* 

 A truly developed India is only possible when all states receive their fair share 

of resources and policy attention. Tamil Nadu will continue to raise its voice against 

injustice and discrimination, and we will not rest until our demands are met. It is 

time for the government to realize that real development must be inclusive, and 

addressing the challenges of every state is imperative for national progress. Thank 

you. 

SHRI PUTTA MAHESH KUMAR (ELURU): I thank you for the opportunity to 

express my views on the Motion of Thanks regarding the President's Address. I 

support  the Honourable President's speech and the vision it outlines for our nation 

as it marches towards a Viksit, Aatmanirbhar Bharat.  

 
 

…..  English translation of this part of speech was originally laid on the Table in Tamil. 
 Speech was laid on the Table. 
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 The Honourable President rightly stated, "India's youth have come forward 

to take up the responsibility of driving every major national effort." Our youth are 

indeed our demographic dividend and through innovation, entrepreneurship, and 

technological advancements, they are shaping the future of our country. 

Recognizing this potential, the NDA government under Modi 3.0 in the Centre and 

CBN 4.0 in my state of Andhra Pradesh has introduced several incentives and 

schemes to harness the potential of our youth towards nation building. The Prime 

Minister's package with a central outlay of 2 lakh crore includes five initiatives 

aimed at facilitating employment, skilling, and other opportunities for crores of youth 

across our country. 

 Moreover, the government is committed to empowering women through 

initiatives, schemes and various programs. Under the National Rural Livelihood 

Mission, more than 91 lakh self-help groups (SHGs) are being empowered, 

connecting over 10 crore women across the country. These groups have received 

over ₹9 lakh crore through bank linkages. A notable allocation of more than ₹3 lakh 

crore has been made across various ministries for women's welfare and 

empowerment in the 2024-25 budget. 

 In our state of Andhra Pradesh, our visionary Chief Minister has launched 

the Swarna Andhra Stimulus, which has a component focused on employment and 

skilling. Under this initiative, we aim to transform Andhra Pradesh into a global job 

destination. The government is committed to creating employment for 20 lakh 

people within five years. Steps in this direction have already been initiated and I 

am sure with the Centre's support we shall achieve more. Establishing skill training 
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centres in collaboration with multinational companies and conducting a skill census 

to identify required skills and gaps is crucial. Andhra Pradesh is taking significant 

steps in this regard through its Skill Development Policy, which can serve as a 

model for replication across the country. 

 While various initiatives are essential, it is crucial to ensure that access to 

employment opportunities reaches rural youth. One significant initiative in this 

regard is the PM Internship Scheme, which aims to provide internships at 500 top 

companies across the country. The benefit of this scheme must be limited to urban 

youth; I would like to urge the Hon'ble government to extend opportunities to rural 

youth by offering internships in rural governmental offices. By effectively utilizing 

their skills in these roles, we can empower them and enhance their employability.  

 Increasing employment opportunities for both youth and rural women is vital 

for sustainable development. Providing internships in rural government offices will 

help bridge the gap between education and employment while fostering 

entrepreneurship among the rural population. 

 Data from the Periodic Labour Force Survey (PLFS) indicates a significant 

increase in women's employment in rural areas at the national level. Currently, 

there are 70 central schemes across 15 ministries focused on supporting 

entrepreneurship. The Ministry of Micro, Small and Medium Enterprises (MSME), 

Ministry of Agriculture, and Ministry of Skill Development are leading these efforts. 

At the state level, more than 400 schemes support entrepreneurship initiatives.  

 To achieve these goals, we must actively participate in conducting job fairs 

across our constituencies. I urge major ministries such as MSME, Agriculture, and 
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Skill Development to conduct job fairs specifically targeting rural areas. People 

must be able to contribute to the growth of our nation from cities, towns, villages 

across our country. Together, we can work towards achieving the goal of a 

prosperous, developed Aatmanirbhar Bharat.  

 By investing in our youth and ensuring that opportunities reach even the 

most remote areas of our nation, we can pave the way for a prosperous future for 

India.  With this, I conclude my speech and thank you once again for this opportunity 

to speak on such an important matter.   

SHRI KOTA SRINIVASA POOJARY (UDUPI CHIKMAGALUR): Thank you very 

much for giving me an opportunity to  express my views on the Motion of Thanks 

on President's Address. HE President referred to the middle class eight times in 

her address to mark the beginning of the Budget Session. The President linked the 

economic progress of India with the "aspirations of the middle class and the 

fulfilment of those aspirations". President listed the steps that the Union 

Government had taken for the middle class. The bigger the dreams of the middle 

class are, the higher the nation soars. Government has for the first time, openly 

acknowledged and appreciated the contributions of the middle class on every 

occasion, Government employees are also significant representatives of the middle 

class, Recently, Government decided to constitute the Eighth Pay Commission for 

the welfare of Government employees. 

 This decision will lay the foundation for substantial salary increases for 
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Government employees in the coming years. 

 "Reform, perform, and transform" are the three strong pillars of India's 

development and these words have become synonymous with the nation's new 

governance model all over the world. 

 Government is equally committed to fulfilling the middle class's dream of 

owning a home. Laws like RERA have been introduced to safeguard their dreams. 

Subsidies on home loans are being provided. Through the UDAN Scheme, about 

1.5 crore people have fulfilled their dream of flying in airplanes. Jan Aushadhi 

Kendras, offering medicines at 80% concessional rates have helped save more 

than 30,000 crore rupees for citizens. The multi-fold increase in the number of seats 

for education in various disciplines has significantly benefited the middle class. 

 Our Government is expanding Pradhan Mantri Awas Yojana to provide 

homes for three crore families and extending Ayushman Bharat health insurance 

to six crore senior citizens aged 70 and above. 

 The Government has placed a special focus on the education of youth and 

creating new employment opportunities for them, efforts are being made towards 

'One Nation, One Election' and the Waqf Amendment Bill. Our administration is 

commitment to fulfilling the aspirations of the middle class by promoting home 

ownership and women-led development. It is a matter of great pride that today 

women in large numbers are flying fighter aircraft, joining the police force, and 

leading Corporates. Our daughters are making the country proud by winning 

Olympic medals. 

 Our youth is bringing glory to the country in every field-from Startups to 
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Sports to Space. India is showing the way to the world in Artificial Intelligence and 

the adoption of technology. The India Al Mission has been launched to make the 

country a global innovation powerhouse. 

 Several Vande Bharat, Amrit Bharat and Namo Bharat trains are being 

operated. In the last six months, 17 new Vande Bharat trains and one Namo train 

have been introduced. 

 Our Government is working towards modernisation and self-reliance in the 

agriculture sector, while focusing on boosting farmers' income. Government is 

working to give appropriate rates to farm produce and Increase income of farmers. 

Government's goal is to have a modern and self-reliant agricultural system in India. 

Government has approved a National Mission on Oilseeds to boost production and 

achieve self-reliance in edible oils. 

 Government has started 'Mission Mausam' at a cost of Rs 2,000 crore to 

make India weather-ready and climate smart. 

 Government has given first priority to the welfare of tribal communities, which 

continued to be neglected even after decades of independence. 'Dharti Aaba Tribal 

Village Utkarsh Abhiyan' and 'PM-Janman Yojana' are direct examples of this. 

Health problems related to sickle cell anaemia in the tribal community are also 

being addressed by running a special National Mission. 

 I support the Motion of Thanks. Thank you. 
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SHRI APPALANAIDU KALISETTI (VIZIANAGARAM): I thank you for the 

opportunity to express my views on the Motion of Thanks regarding the President's 

Address. I stand here in support of the Honourable President's speech and the 

vision it outlines for our nation as it marches towards a Viksit, Aatmanirbhar Bharat.  

 The Honourable President rightly stated, "India's youth have come forward 

to take up the responsibility of driving every major national effort." Our youth are 

indeed our demographic dividend and through innovation, entrepreneurship, and 

technological advancements, they are shaping the future of our country. 

Recognizing this potential, the NDA government under Modi 3.0 in the Centre and 

CBN 4.0 in my state of Andhra Pradesh has introduced several incentives and 

schemes to harness the potential of our youth towards nation building. The Prime 

Minister's package with a central outlay of 2 lakh crore includes five initiatives 

aimed at facilitating employment, skilling, and other opportunities for crores of youth 

across our country. 

 Moreover, the government is committed to empowering women through 

initiatives, schemes and various programs. Under the National Rural Livelihood 

Mission, more than 91 lakh self-help groups (SHGs) are being empowered, 

connecting over 10 crore women across the country. These groups have received 

over ₹9 lakh crore through bank linkages. A notable allocation of more than ₹3 lakh 

crore has been made across various ministries for women's welfare and 

empowerment in the 2024-25 budget. 
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 In our state of Andhra Pradesh, our visionary Chief Minister has launched 

the Swarna Andhra Stimulus, which has a component focused on employment and 

skilling. Under this initiative, we aim to transform Andhra Pradesh into a global job 

destination. The government is committed to creating employment for 20 lakh 

people within five years. Steps in this direction have already been initiated and I'm 

sure with the Centre's support we shall achieve more. Establishing skill training 

centres in collaboration with multinational companies and conducting a skill census 

to identify required skills and gaps is crucial. Andhra Pradesh is taking significant 

steps in this regard through its Skill Development Policy, which can serve as a 

model for replication across the country. 

 While various initiatives are essential, it is crucial to ensure that access to 

employment opportunities reaches rural youth. One significant initiative in this 

regard is the PM Internship Scheme, which aims to provide internships at 500 top 

companies across the country. The benefit of this scheme must be limited to urban 

youth; I would like to urge the Hon'ble government to extend opportunities to rural 

youth by offering internships in rural governmental offices. By effectively utilizing 

their skills in these roles, we can empower them and enhance their employability.  

 Increasing employment opportunities for both youth and rural women is vital 

for sustainable development. Providing internships in rural government offices will 

help bridge the gap between education and employment while fostering 

entrepreneurship among the rural population. 

 Data from the Periodic Labour Force Survey (PLFS) indicates a significant 

increase in women's employment in rural areas at the national level. Currently, 
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there are 70 central schemes across 15 ministries focused on supporting 

entrepreneurship. The Ministry of Micro, Small and Medium Enterprises (MSME), 

Ministry of Agriculture, and Ministry of Skill Development are leading these efforts. 

At the state level, more than 400 schemes support entrepreneurship initiatives.  

 To achieve these goals, we must actively participate in conducting job fairs 

across our constituencies. I urge major ministries such as MSME, Agriculture, and 

Skill Development to conduct job fairs specifically targeting rural areas. People 

must be able to contribute to the growth of our nation from cities, towns, villages 

across our country. Together, we can work towards achieving the goal of a 

prosperous, developed Aatmanirbhar Bharat.  

 By investing in our youth and ensuring that opportunities reach even the 

most remote areas of our nation, we can pave the way for a prosperous future for 

India.  With this I conclude my speech and thank you once again for this opportunity 

to speak on such an important matter. 

SHRI C. N. ANNADURAI (TIRUVANNAMALAI): I oppose the Address by Hon'ble 

President of India to the Parliament delivered on 31st January, 2025. It would not 

be an exaggeration that there is considerable gap between the work done and 

promise made by the Government and the actual performance on the ground level. 

The hapless poor and under-privileged class of the society is hopeless and 

cross-fingered due to sky rocketing inflation, increasing unemployment and 

pauperization and marginalization of lower strata of society. In fact, the increasing 
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number of suicides by the farmers shakes the earth under feet. Unemployed youth 

are running from pillar to post in search of jobs, making the promise of the 

Government to generate two crore employment each year, only an election plank. 

And, Alas! we are cherishing 'Viksit Bharat' by 2047. 

The policy and programme of Government projected for 'Viksit Bharat' in the 

'Amrit Kaal of Independence' remains a mere dream in the absence of efficient and 

effective execution of development projects. Paradoxically, Government is claiming 

for alleviating 25 crore people from poverty, however, Government has to give 5 kg 

free grains to 80 crore people under PMGKY. We know 'Nari Shakti Vandan 

Adhiniyam' remains a long drown dream and promised of subsidized Gas Cylinders 

has become tool to win the election. 

The ultra nationalism and the personality cult in Governance and naked 

scramble for power has disrupted social fabric, fraternity, harmony, faith in 

democratic culture and constitutional provisions. 

Needless to say, the uneven and imbalanced distribution of resources 

between Centre and States is causing stress and strains on co-operative 

federalism. The economic policies of Government emphasizing on privatization of 

PSUs led to concentration of resources/money in few corporate pockets. The poor 

is becoming poorer, thus highlighting the hollowness of Government's claim 'Sabka 

Saath, Sabka Vikas, Sabka Vishwas and Sabka Prayas'. 

Therefore, I find failure of Government's policy and programmes/schemes 

on all fronts. I appeal to the Government for inclusive growth with equitable socio-

economic justice and fraternity amongst all. The Rule of Law and Constitutional 
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provisions must reign to up-keep the democratic faith and creeds.  

SHRI DAGGUMALLA PRASADA RAO (CHITTOOR): Thank you for granting 

me the opportunity to express my views on the Motion of Thanks regarding the 

President's Address. I stand here in strong support of the Honourable President's 

speech and the vision it outlines for our nation. 

As we commemorate the 75th anniversary of our journey as a Republic, it is 

essential to reflect on the achievements and resilience of the NDA government over 

the past decade. Today, as we enter this year, our growth rate remains stable at 

6.4% to 7%. I extend my heartfelt gratitude to Prime Minister Modi ji for paving the 

way for India to become the world's third-largest economy by 2030. This ambitious 

goal is not merely a target; it is a commitment to our people and future generations, 

demonstrating our resolve to achieve greatness. 

I would also like to commend our visionary leader, Nara Chandra Babu Naidu 

Garu, who is taking significant strides toward contributing to the goal of a developed 

Bharat by 2047. His ambitious target to transform Andhra Pradesh into a $2.4 

trillion economy by that year sets a clear trajectory for a wealthy, healthy, and 

happy Andhra Pradesh. This vision aligns with our national aspirations and reflects 

our collective commitment to progress. 

The International Monetary Fund (IMF) has recognized India as a "bright 

spot" in an otherwise gloomy global economy. Our country's contribution to world 

growth is estimated at 15% during the period from 2024-2029, which is higher than 
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that of most developed countries such as the U.S. (11.6%) and more than twice 

that of Germany, the UK, France, and Japan combined. This optimistic growth 

trajectory stems from effective governance, strategic reforms, and well-

implemented schemes that we have witnessed over the past decade. 

One of the most notable achievements in this regard has been in Digital 

Public Infrastructure. The world now envies the Unified Payments Interface (UPI) 

developed under the NDA regime. As of December 2024, UPI facilitated an 

astounding 16,730 million transactions. According to ACI Worldwide's report for 

2024, India accounted for approximately 49% of global real-time payment 

transactions in 2023. This access is no longer limited to select individuals or 

classes; it benefits everyone from small shop owners to large corporations. 

Furthermore, UPI has enabled seamless transactions across seven 

countries -including key markets such as UAE, Singapore, Bhutan, Nepal, Sri 

Lanka, France, and Mauritius-demonstrating its global reach and impact. As Prime 

Minister Modi ji has articulated, sharing this transformative knowledge with other 

nations can foster international collaboration and innovation I urge our government 

to pursue more Memoranda of Understanding (MOUs) with other countries to 

exchange knowledge and best practices in digital payments 

Taking this initiative a step further is the WhatsApp e-Governance project 

"Mana Mitra," launched by Chief Minister Nara Chandra Babu Naidu Garu. This 

groundbreaking initiative offers 161 government services via WhatsApp-the first of 

its kind in India. By eliminating the need for multiple visits to government offices for 

various documents and services, this initiative aims to simplify processes for 
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citizens and enhance their experience with governance. I believe this model can 

be replicated across India to ease the lives of countless individuals, 

In addition to digital initiatives, I want to express my gratitude for the 

establishment of a Bulk Drug Park in Andhra Pradesh-one of only three in India. 

There were no investments during the past 5 years of the erstwhile government, 

while in the NDA era, we received Rs. 14,000 crores in central funding for this 

critical project. I thank PM Modi ji for laying its foundation and would like to inform 

this House that the Andhra Pradesh Bulk Drug Infrastructure Corporation is 

planning to complete Phase 1 of this park by March 2026. This project is expected 

to create approximately 28,000 jobs and attract significant manufacturing 

investments of around ₹10,500 crores upon completion of all phases. 

This Bulk Drug Park will provide excellent infrastructure for manufacturing 

and research, positioning Andhra Pradesh as a potential pharma hub in India. As 

a member of the Chemicals and Fertilizers Ministry Committee, I understand that 

economies of scale will reduce manufacturing costs for bulk drugs and enhance 

the competitiveness of our domestic industry. Most importantly, it will help make 

India self-reliant in Active Pharmaceutical Ingredients (APIs), Key Starting 

Materials (KSMs), and drug intermediates-areas where we currently depend 

heavily on imports. 

Given that around 80% of these raw materials are imported from China due 

to economic considerations, it is imperative that we minimize our reliance on foreign 

sources. The government's commitment to indigenous manufacturing is crucial at 

this juncture. To achieve self-reliance in APIs and strengthen our pharmaceutical 
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sector further, I strongly suggest that we continue supporting initiatives like these 

bulk drug parks and expedite their completion. 

As we celebrate our Republic's 75th anniversary, we are on a transformative 

path toward becoming the world's third-largest economy by 2030. With visionary 

leadership and strategic reforms, we are poised for growth and self-reliance. Thank 

You! 

ADV . GOWAAL KAGADA PADAVI (NANDURBAR): Firstly, after the Completion 

of the President's address, there is supposed to be no one speaking after her. 

Pursuant to Rule No.4 sub-rule 3 of the Handbook for the Members of the Lok 

Sabha which encloses Lok Sabha-Composition, Business and Procedure. The 

national anthem should have been played at the conclusion of the Address. 

 And it is stated that immediately thereafter the President of India leaves in 

procession and the members remain standing in their places till the procession 

leaves the Lok Sabha Chamber. 

 But unfortunately, none of those events happened. Just to overshadow and 

insult the President of India, the Speaker of the Rajya Sabha got up and spoke 

pursuant to the speech of the President of India completing her address to the Joint 

Session. 

 I believe it was an insult to the stature of the President of India. I believe that 

it was a grave violation of the procedural practices of the Joint Session of 

Parliament. And more than that, it was a major insult to a tribal woman and the 
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tribals population of this country whom she represents. 

 I firmly believe the Speaker of the Rajya Sabha and the Prime Minister must 

apologize to the nation for this major embarrassment to the Nation. 

 But this is not the first time the President has been insulted, she has been 

denied entry during the inauguration of the new Parliament building, during the 

inauguration of the Ram Mandir and other such moments. 

 On top of that, the BJP and its social media trolls were making baseless 

allegations against the Rajya Sabha member, Hon'ble Shrimati Soniaji Gandhi for 

remarks she made about the President. For everyone's information, Soniaji only 

said that the President seemed to be tired by reading a long list of lies and false 

achievements of the Government. Nowhere did the Chairman of the Congress 

Parliamentary committee insult the President of India and the BJP and RSS, who 

have poor knowledge of English language, misinterpreted the whole statement. 

 The Government seems to be lying about everything before, now and will 

continue to do so in the future. They are a bunch of pathological liars. If they keep 

spinning these lies, then it is inadvertent that these people now think their lies are 

the real truth. They have lost touch with reality and the truth of this country. 

 It was said in the PMAY-U that there was an objective to achieve 'Housing 

for all but unfortunately only 90.25 lakhs houses have been completed as of 

January 27, 2025 out of the 1.19 crores sanctioned. Also around 47% houses don't 

have infrastructure such as water and electricity. The reality is that due to the state's 

responsibility in share, there is greater burden on the state which unfortunately 

can't match the budgetary requirements. Poorly planned and even poorly executed 
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program. The same situation is with PMAY-Gramin. 

 The next lie was given during Mr. Modi's rally in 2023 in Varanasi, that the 

TB eradication programm was introduced and that the number of TB cases have 

decreased. Since the launch of the NTEP (National TB Elimination Program) there 

has been only 18% decline of the number of TB cases in the past 8 years. This is 

comparatively very low and the budget allocation for a such a program has also 

faced decline leaving questions as to is the Government really serious about TB 

eradication? 

 The TB cases in India are 195 per 1 lakh people but the WHO target is 55 

per lakh. One can see that we are still far behind the targets set by WHO. 

One solution is to increase undernutrition issues and improve immunity so that the 

contact of TB can be reduced. 

 Another lie of the Modi Government was taking several efforts to treat cancer 

patients, India ranks 4 globally in cervical cancer with more than 2.5 lakh active 

cases. The rate of screening is comparatively very low with dismal 1.9%. The fact 

that this is a easily treatable cancer if detected early but unfortunately the screening 

remains too low. The cost of vaccine, treatment and prevention methods are not 

known to many and there is less awareness in this regard too. One of the biggest 

lies of the Government was that FDI is booming whereas the FDI is the lowest in 

16 years. This is mainly because there is no actual ease of doing business and ill-

considered treaty moves. This is because the Foreign companies receive no 

protection from judicial proceedings in India. India's share in global FDI inflows fell 

to 2.1% in 2023 from 6.5% in 2020. The next big lie was that the startups have 
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boomed. Sadly no, around 5000 startups have closed down out of the 1.52 lakh 

startups registered under the Start up India program. Maharashtra has the highest 

closed start ups which are around 1000. 

 The Government talks about look east policy but actually practices look away 

policy. They refuse to accept the situation in Manipur which is nothing less than a 

human orchestrated conflict in the state of Manipur causing a rise of insurgency. 

637 days of disruption, 258 deaths and the Prime Minister who has a habit of 

speaking does not wish to speak or visit Manipur during these tough times. 

 There have been big talks about providing loans to the sanitation workers 

but unfortunately manual scavengers have been mistreated. More than 419 sewer 

related deaths have happened in the past 5 years. In this year itself the Hon'ble 

Supreme Court has asked for real and accurate data of manual scavengers from 

the country's metro cities. 

 Under swachh bharat mission, the government boasts of making a open 

defecation free country, but you can watch the reality what is happening itself in 

Prayagraj. You can watch the videos and the photos of the situation of the toilets 

which have no water supply making them completely unsuitable for use. Around 

11.73 crore rural households have made toilets, but the funds provided were too 

low, those are hardly in usage and lying unused. 

 The government needs to recheck when they speak of digital transactions 

being safe and sound, and that it is the most prominent used method. The 

Government needs to know that the cash transactions have increased more after 

the demonetization, and that using UPI has its own challenges. In 2024 itself, there 
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was increase of 85% fraud cases in UPI transactions. And the worst part is that the 

hard-earned money of these people is lost and never recovered. 

 The Government without survey launched the PM Surya Ghar Muft Bijli 

Yojana. Which unfortunately has reached 8.5% of its target. The scheme is being 

languishing for more than a year now. 

 This government likes to live in a bubble, which will burst soon. They keep 

claiming that abrogation of Article 370 has meant peace in J&K. But in 2024 itself, 

8 out of 10 districts experienced terror attacks and 44 people died in it. And 

unfortunately, 18 were military personnel. And it is only after the Supreme Court's 

intervention that elections were held after 5 years. 

 In total, the Government paints a very false picture of the grim reality of the 

country. The Government has a bad habit of hiding the reality just as they had 

hidden the poor household's houses with green curtains during the G20 delegates 

visited India. The Government has multiple schemes, which are underfunded or 

poorly funded or stopped funding midway. There is a poor planning regarding long 

term planning of these funds and the actual utility of the schemes to the people. 

the government lacks far-sightedness and urgency to address the hurdles in 

scheme implementation. This ultimately leads to over sloganeering, over-branding 

of schemes which does not really help the people. The Government after receiving 

feedbacks of all the indicators seems to be unsure and shaken about the next line 

of action. The Government needs to do a thorough check of all its schemes and 

where the fault lies. They need to introspect and listen to the opposition once in a 

while. Maybe the answer lies in the criticism levelled by the opposition. Afterall, the  
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opposition is trying to help they operate a better government for the country's 

sake.Thank you. 

CAPTAIN BRIJESH CHOWTA (DAKSHINA KANNADA): I with immense pride 

and gratitude to express my heartfelt thanks to the Honorable President for her 

inspiring and visionary address to this august House. Her words not only 

encapsulated the remarkable journey of our great nation but also laid out an 

ambitious roadmap for Viksit Bharat, reflecting the collective aspirations of 1.4 

billion Bharatiyas. 

 As we recently celebrated our 76th Republic Day, I found myself reflecting on 

the incredible journey we have undertaken as a nation since independence. 

Despite the numerous challenges we have faced, the unwavering dedication of the 

people of this great nation has been the single most inspiring factor in our progress. 

While many of our neighboring countries have witnessed the erosion of democracy 

and the resurgence of authoritarianism, Bharat has stood tall, nurturing its diversity 

and fostering the aspirations of its people. This resilience and growth have been 

possible only because of the faith and active participation of the people of Bharat 

in the spirit of democracy. 

 When our Hon Prime Minister says "Sabka Saath, Sabka Vikas," it doesn't 

just remain a slogan but is a guiding principle that is deeply imbibed in every action 

and every policy of this government. In the past decade, we have witnessed a 
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transformative shift in governance, where the core intent has been the welfare of 

the people and the realization of their aspirations, rather than mere power or re-

election. This people-centric approach has been the hallmark of this government, 

and it resonates deeply with the hopes and dreams of every Bharatiya. 

 I still vividly recall the stories of how Bharat's space journey began in 1963, 

with scientists transporting rocket parts on bicycles in Thiruvananthapuram. Today, 

as we celebrate the launch of our 100th satellite, it is not just a testament to our 

technological prowess but also a symbol of how far we have come. From those 

humble beginnings, we are now on the path to having our own space station by 

2035. This remarkable progress fills me with immense pride as a Bharatiya. Under 

the visionary leadership of our Prime Minister, Bharat has emerged as the world's 

fastest-growing major economy. While major economies across the globe 

witnessed near-zero or negative growth rates during the pandemic, Bharat 

continued to grow at nearly 4%. We have navigated global challenges with 

resilience, strengthened our economic foundations, and ensured robust 

macroeconomic stability. Today, Bharat stands as the fifth-largest economy in the 

world and is poised to become the third-largest within the next few years. This 

remarkable achievement is a testament to the transformative reforms in fiscal 

policy, digital transformation, and financial inclusion, which have laid a strong 

foundation for the vision of "Viksit Bharat 2047" 

 Bharat's journey towards achieving "Viksit Bharat" by 2047 will be 

determined by the collective progress of Garib, Yuva, Annadata, and Nari Shakti. 

Under the Pradhan Mantri Awas Yojana, 3.21 crore houses have been sanctioned, 
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and 2.67 crore houses have been completed, significantly improving the living 

conditions of millions of rural families. The MUDRA Yojana has ensured access to 

credit for small businesses, empowering over 40 crore beneficiaries, including the 

poor and needy, to start their entrepreneurial journeys. Additionally, the Pradhan 

Mantri Ujjwala Yojana has provided clean cooking fuel to over 10 crore households, 

transforming the lives of women and families in rural areas. 

 For our Yuva, the government has launched transformative schemes such 

as the Pradhan Mantri Kaushal Vikas Yojana (PMKVY), which has skilled over 1.3 

crore young Bharatiyas, equipping them with industry-relevant skills. The Startup 

India Initiative has fostered a culture of innovation, with over 1 lakh startups 

recognized, creating lakhs of jobs and positioning Bharat as the third-largest startup 

ecosystem in the world. Furthermore, the National Education Policy (NEP) 2020 

has revolutionized our education system, ensuring holistic and skill-based learning 

for the youth. 

 Our farmers, the backbone of our nation, have been empowered through 

initiatives like the Pradhan Mantri Kisan Samman Nidhi (PM-KISAN), which has 

provided direct income support of ₹6,000 annually to over 11 crore farmers. The 

Kisan Rail and Kisan Udan schemes have ensured seamless transportation of 

agricultural produce, reducing post-harvest losses and increasing farmers' income.  

 The Nari Shakti Vandan Adhiniyam has been a historic step towards 

strengthening women's representation in governance. Over 1.15 crore women 

have become Lakhpati Didis, contributing significantly to the economy. The 

empowerment of our youth is equally commendable, with the PM Vidyalakshmi 
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Scheme facilitating higher education and one crore internships in the nation's top 

companies. These initiatives underscore the government's unwavering 

commitment to inclusive and equitable development.  

 While Bharat surges ahead, Mangalore, a pearl of Bharat, is playing an 

instrumental role in this growth story. As a major port city and an industrial hub, 

Mangalore has been pivotal in contributing to Bharat's trade, energy, and financial 

sectors. With the presence of major refineries, petrochemical industries, and a 

burgeoning IT sector, Mangalore is fast evolving into a center for investment and 

innovation. The government's commitment to enhancing port-led development 

under the Sagarmala Initiative has further strengthened Mangalore's position as a 

key logistics and maritime hub. The upcoming investments in the Mangalore 

Special Economic Zone (MSEZ), including the establishment of industries 

specializing in energy-efficient building materials and sustainable urban 

infrastructure, will not only generate employment but also align with Bharat's 

ambitious sustainability goals. Additionally, Mangalore's world-class educational 

institutions are nurturing the next generation of skilled professionals who will drive 

Bharat's knowledge economy. The government's Skill India Initiative ensures that 

our youth are equipped to contribute to cutting-edge industries such as artificial 

intelligence, biotechnology, and clean energy. 

 The above mentioned progress is a reflection of our unwavering commitment 

to inclusive development, economic resilience, and social welfare. The significant 

allocations for infrastructure, agriculture, MSMEs, and welfare schemes reaffirm 

our dedication to ensuring that the benefits of growth reach every citizen, 
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particularly in rural and semi-urban areas. 

 The push for green energy and sustainability by our government is 

particularly commendable. The incentives for renewable energy projects, electric 

mobility, and urban development align with our commitment to environmental 

responsibility while fostering economic growth. 

 Mangalore and the entire Dakshina Kannada region have the potential to 

become a model of sustainable and industrial development. I urge the government 

to continue supporting our efforts in improving connectivity, attracting investments, 

and strengthening the healthcare and educational infrastructure of the region. 

 The Hon President's address laid down the vision for a self-reliant, 

progressive, and inclusive Bharat in the Amrit Kaal. It is a roadmap that reflects the 

aspirations of every Bharatiya and reaffirms our commitment to building a nation 

that future generations will be proud of. In conclusion, I wholeheartedly support the 

Motion of Thanks to the President's Address and reaffirm my unwavering 

commitment to serving the people of Dakshina Kannada and contributing to the 

growth of our great nation. Jai Hind! 

®ीमती िÖमता उदय वाघ (जलगांव) : आज म§ गवª और उÂसाह के साथ माननीय राÕůपित ®ीमती 

þौपदी ममुुª  जी के ÿेरणादायक अिभभाषण का समथªन करती हó ँ। उनका संबोधन हमारे दशे कì अद ्भतु 

ÿगित को दशाªता है, जो माननीय ÿधानमंýी ®ी नर¤þ मोदी जी के दूरदशê नेतृÂव म¤ संभव हòआ ह ै । 

िपछले दशक म¤, भारत ने ऐितहािसक ÿशासिनक सुधार, ÿभावी नीित िनमाªण और समावेशी िवकास के 

ÿित िअ Ĭतीय ÿितबĦता िदखाई है । 
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सरकार का िनरंतर Åयान आिथªक विृĦ, सामािजक कÐयाण और राÕůीय सरु±ा पर क¤ िþत है, 

िजससे िवकिसत भारत कì िदशा म¤ तेज़ी से ÿगित हो रही है । चाहे बिुनयादी ढांचे का िवÖतार हो, 

िडिजटल पåरवतªन हो या गरीबŌ और िकसानŌ का सशिĉकरण, मोदी सरकार ने अपने वादŌ को पूरी 

िनķा से िनभाया है । 

माननीय राÕůपित ने सभी के िलए आवास योजना पर जोर िदया, िजसम¤ ÿधानमंýी आवास 

योजना के तहत तीन करोड़ नए घर दनेे कì बात कही गई है । महाराÕů, माननीय मु́ यमýंी ®ी देव¤þ 

फडणवीस जी और हमार ेदो उपमु́ यमंिýयŌ के नेतृÂव म¤, इन योजनाओ ंको सफलतापूवªक लागू कर 

रहा है । इससे जलगांव सिहत महाराÕů के हजारŌ पåरवार लाभािÆवत हो रहे ह§ । 

पीएम िकसान सÌमान िनिध योजना के तहत िकसानŌ को 41,000 करोड़ Łपये कì सहायता 

ÿदान कì गई है, िजससे उनकì िव°ीय िÖथरता सिुनिĲत हòई है । महाराÕů, जो एक कृिष ÿधान राºय 

ह,ै इस योजना से अÂयिधक लाभािÆवत हòआ है । 

धरती आबा जनजातीय úाम उÂकषª अिभयान के िलए 80,000 करोड Łपये का आवंटन िकया 

गया है, िजससे पांच करोड़ आिदवासी लोगŌ का उÂथान हो रहा है । महाराÕů म¤ भी आिदवासी समदुाय 

के सामािजक और आिथªक िवकास पर िवशेष Åयान िदया जा रहा है । 

सरकार कì िश±ा और रोजगार पर ÿितबĦता सराहनीय है । पीएम िवīालàमी योजना और एक 

करोड़ युवाओ ंके िलए इंटनªिशप कायªøम के माÅयम से कौशल िवकास और रोजगार के अवसर बढ़ रहे 

ह§ । महाराÕů, िश±ा और नवाचार का क¤ þ बनता जा रहा है, िजससे राºय कì आिथªक और सामािजक 

समिृĦ सिुनिĲत हो रही है । 

मेक इन इंिडया, आÂमिनभªर भारत, Öटाटªअप इंिडया, Öट§ड-अप इंिडया और िडिजटल इंिडया 

जैसी पहलŌ से लाखŌ यवुाओ ंको रोजगार िमला है । बीते दो वषŎ म¤ 10 लाख सरकारी नौकåरयां ÿदान 

कì गई ह§, और दो लाख करोड़ Łपये के कौशल िवकास एवं इंटनªिशप कायªøम को मंजूरी दी गई है । 

ÖवाÖÃय ±ेý म¤ भी Óयापक सधुार हòए ह§ । यू-िवन पोटªल पर 30 करोड़ टीकŌ का åरकॉडª दजª 

िकया गया ह,ै 30 करोड़ से अिधक ई-टेली कंसÐटेशन ÿदान िकए गए है, और 75,000 नई मेिडकल 
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कॉलेज सीट¤ बनाई जा रही ह§ । बायो-űग और मेिडकल िडवाइस पाकŎ कì Öथापना से ÖवाÖÃय सेवाए ं

और रोजगार दोनŌ को बढ़ावा िमला है । 

बिुनयादी ढांचे के ±ेý म¤ भी तेजी से ÿगित हो रही ह ै। 71 वंदे भारत, अमतृ भारत और नमो 

भारत ůेन¤ पहले से ही संचािलत हो रही ह§, िजससे महाराÕů म¤ कनेि³टिवटी म¤ अभूतपूवª सधुार हòआ   

ह ै। ÿधानमंýी úाम सड़क योजना के तहत 70,000 करोड़ Łपये आवंिटत िकए गए ह§, िजससे 25,000 

गांवŌ को जोड़ा जा रहा है । 

सरकार कì राÕůीय िश±ा नीित के तहत, मातृभाषाओ ंम¤ िश±ा के अवसरŌ का िवÖतार िकया 

गया है और 13 भारतीय भाषाओ ंम¤ भतê परी±ाओ ंके आयोजन से भाषा संबंधी बाधाए ंसमाĮ हो रही 

ह§ । भारत QS वÐडª Éयूचर िÖकÐस इंडे³स 2025 म¤ दूसरा Öथान और µलोबल इनोवेशन इंडे³स म¤ 

39व¤ Öथान पर पहòंच गया 

िकसानŌ को उिचत मूÐय सुिनिĲत करने के िलए Æयूनतम समथªन मूÐय (MSP) म¤ विृĦ कì गई 

है और कृिष उÂपादŌ कì खरीद पर तीन गुना अिधक िनवेश िकया गया है । जलवाय-ुÿितरोधी फसल¤ 

िवकिसत कì जा रही ह§ और कृिष अवसंरचना िनिध तथा राÕůीय ितलहन िमशन जैसी योजनाओ ंसे 

िकसानŌ को सशĉ बनाया जा रहा है । िमशन मौसम के िलए 2,000 करोड़ Łपये कì Öवीकृित दी गई 

ह,ै िजससे भारत कì जलवाय ुसहनशीलता म¤ सधुार होगा । 

सरकार सहकारी सिमितयŌ को भी मजबूत कर रही ह,ै 8 लाख सिमितयŌ और 29 करोड 

भागीदारŌ का समथªन कर रही है और अंतराªÕůीय सहकाåरता वषª 2025 कर नेतÂृव कर रही है । 

एक राÕů-एक चनुाव और व³फ अिधिनयम संशोधन जैसे सधुार ÿशासन को अिधक ÿभावी 

और पारदशê बनाएगंे । महाराÕů कì सरकार, माननीय मु́ यमýंी ®ी देव¤þ फडणवीस जी के नेतÂृव म¤, 

क¤ þ सरकार कì योजनाओ ंको पूरी द±ता से लागू कर रही है, िजससे महाराÕů सशुासन का उदाहरण 

बन गया है । 

हम िवकिसत भारत के लàय कì ओर बढ़ रहे ह§, और सबका साथ, सबका िवकास, सबका 

िवĵास, सबका ÿयास का मýं हम¤ ÿेåरत करता है । म§ माननीय ÿधानमýंी ®ी नर¤þ मोदी जी और पूरी 
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सरकार का इस दूरदशê नेतÂृव के िलए आभार Óयĉ करती हó ँ। भारत कì ÿगित वाÖतव म¤ अद ्भतु ह,ै 

और मझेु पूणª िवĵास है िक आने वाले वषŎ म¤ हमारा देश एक वैिĵक महाशिĉ के łप म¤ उभरगेा । आइए, 

हम सब िमलकर इस संकÐप को साकार करने के िलए पूरी ÿितबĦता से कायª कर¤ । जय िहंद । जय 

महाराÕů । 

डॉ. मÆना लाल रावत (उदयपुर) : म§ राÕůपित महोदय के बजट अिभभाषण का समथªन करती हóं । 

क¤ þ सरकार Ĭारा िकए गए ऐितहािसक कायŎ का, इस अिभभाषण म¤ उÐलेख है िजसम¤ देश के गरीब, 

मÅयम वगª, यवुा, मिहला,गरीब, वंिचत, उपेि±त, आिदवासी व िकसानŌ को संतुिलत ÿाथिमकता िदए 

जाने का उÐलेख   है । अÆनदाताओ ं कì समÖयाओ के िनराकरण िवशेष Åयान रखने के साथ ही 

जनजाित समाज के पांच करोड लोगŌ के िलए धरती आबा जनजातीय उÆनत úाम अिभयान शुł करने 

के िलए मै सरकार का साधवुाद दूगंा, िजसम¤ 80 हजार करोड Łपए का ÿावधान है । यह भी महÂवपूणª 

है िक इस अिभयान के तहत 17 मýंालयŌ Ĭारा 25 इटंरव¤शन रखे गए ह§ । मुझे लगता है िक ÿधानमंýी 

जी कì यह सोच िवकिसत भारत 2047 म¤ जनजाित ±ेý एवं समदुाय कì महÂवपूणª भागीदारी को आग े

बढ़ाएगी । 

 महामिहम राÕůपित जी के इस भाषण के अनुसार िवकिसत भारत हमारा एकमाý हमारा लàय 

ह ै। िमशन है । िजसम¤ राÕů कì सभी ÓयवÖथाओ ंका åरफॉमª, परफॉमª और ůांसफॉमª का अĩुत उÐलेख 

िकया गया है । और सरकार का जोर है सबका साथ, सबका िवकास, सबका िवĵास एवं सबका ÿयास 

पर । 

 गरीबŌ को गरीमापूणª जीवन जीने के िलए एक सशĉ भाव एवं रोड मैप इस बजट म¤ िदखता     

ह ै। Öव¸छ भारत अिभयान हो या नारी शिĉ वंदन, एक करोड़ 15 लाख लखपित दीदी बनाने कì योजना 

हो या मेक इन इंिडया, आÂमिनभªर भारत, Öटाटªअप इंिडया, Öट§ड अप इंिडया या िडिजटल øांितयां 

सभी महÂवपूणª पहल¤ है जो संपूणª समाज एवं राÕů के मानव संसाधन को ÿेåरत करती ह§ । शासन कì 
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सभी ÓयवÖथाओ ंको क¤ þ व राºयŌ राजकìय कमªचारी और अिधकारी व उīोग के ÿितिनिध संभालते 

ह§ । उनके िलए आठवां वतेन आयोग हो, या 412 लाख 75 हजार तक कì आय को टै³स Āì करना, 

अपने आप म¤ महÂवपूणª है और उनकì मेहनत व बचत को माÆयता देना है, जो ÿेरणा और अथªÓयवÖथा 

को ताकत दगेी और भी उÐलेखनीय बात¤ ह§ िजनम¤ सरकार Ĭारा लागू कì जा रही राÕůीय िश±ा नीित 

एक महÂवपूणª पहलू है िजसके माÅयम से देश मे मु́ यत: जनजाितयŌ को मातृभाषा म¤ आरिंभक िश±ा 

िदए जाने का ÿावधान है । िवकिसत भारत के िनमाªण म¤ िकसान, जवान और िव²ान को साथ लेकर नई 

µलोबल इÆनोवेशन पावर हाउस बनाने कì जो रीित है वह नéव कì बात है । एवं युवा शिĉ के िलए पथ 

ÿदशªक ÿतीत होती है । सरकार ने सामािजक Æयाय एवं समानता के कई कदम उठाए ह§ जो देश के 

आधिुनक इĀंाÖů³चर एवं अÆय सिुवधाओ ंसे मजबूती ÿाĮ करते हòए नजर आते ह§ । संपूणª भारत म¤ 

आसान कनेि³टिवटी एवं अबªन टूåरºम को बढ़ाने के 15 रोपवे ÿोज³ेट अपने आप म¤ महÂवपूणª ह ै । 

भारत कì आधुिनक एवं आÂमिनभªर कृिष ÓयवÖथा के िलए िकए गए ÿयास भी महÂवपूणª नजर आते ह§ 

िजसम¤ ÿाकृितक खेती को बढ़ावा देने के िलए राÕůीय िमशन महÂवपूणª है । िमशन मौसम भी अÂयंत 

कìमती कदम है जो वेदर रडेी और ³लाइमेट Öमाटª भारत म¤ िकसानŌ िहतकर होगा । 

 बाबासाहेब अंबेडकर के िवजन को लेकर राÕů के िवकास एवं उपलिÊधयां कì चचाª म¤ 

जनजाितयŌ, िपछड़े एवं दिलतŌ को महÂवपूणª Öथान िदया गया ह ै िजसम¤ जनजाितयŌ के िलए धरती 

धरती आबा योजना के साथ ही पीएम जनमन योजना, एकलÓय रिेजड¤िशयल मॉडल Öकूल और राÕůीय 

िमशन के तहत आिदवासी समदुाय म¤ ÓयाĮ िसकल सेल कì समÖयाओ ंका िनराकरण, आजादी के 

अमतृ महोÂसव के कदमŌ को जारी रखते हòए जनजाित गौरव वषª के łप म¤ भगवान िबरसा मुंडा कì 

150वé जÆम जयंती का आयोजन एवं िवरासत के साथ िवकास म¤ जनजाितयŌ कì उÐलेखनीय भागीदारी 

का उÐलेख िकया गया है ।  

िवगत काúेंस कì सरकारŌ कì गलत नीितयŌ के कारण गलुामी के कानून ÿचलन म¤ रहे और 

देशभर मे जनजाितयŌ के िवłĦ नकाराÂमक ŀिĶकोण से कठोर कारªवाई कì गई । नेहł और उसके 

बाद कì सरकारŌ कì जनजातीय िवकास मे Ìयूिजयम अÿोच के करण और वेåरयस एिÐचन जो िक एक 
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पादरी था, उसकì औपिनवेिशक ŀिĶ कì बाते शासन म¤ अपनाने के ÿभाव से जनजाित ±ेý म¤ कानून 

ÓयवÖथा भंग हòई, सÖंकृित का शहर हòआ एवं जनजाितयŌ का अÐपसं́ यक कì कारण करने कì ÿविृ° 

जोरŌ से आगे बड़ी िजसका िवÖतृत उÐलेख नहé मÅयÿदेश कì िनयोगी कमेटी कì åरपोटª म¤ उÐलेख 

िकया गया, लेिकन कांúेस कì सरकारŌ ने ईĵर कोई कारªवाई नहé कì और वह åरपोटª दबा दी गई । यह 

भारत के लोकतýं का सौभाµय है िक ®ीमान नर¤þ भाई मोदी, 2014 से लगातार देश के ÿधान सेवक है 

और उÆहŌने जनजातीय समाज के िलए िवरासत के साथ िवकास कì महÂवपूणª नीित को अपनाया व 

सशĉ łप स ेलागू िकया । यह भारत बोध कì बात है और यह भारतीय ŀिĶ है । यह जनजाितयŌ के 

साथ ही देश का गौरव कì बात भी है । इसी का पåरणाम है िक आज सÖंकृित नाशक पाåरतंý और कानून 

ÓयवÖथा िबगाडने वाले तÂव व अबªन न³सलवादी सदमे म¤ ह§ ।  

जनजाित ±ेý म¤ िवकास का बाधक रहा वामपंथी उúवाद, आज समाĮ करने के अंितम चरण म¤ 

ÿवेश िकया है, िजसके अनुसार वामपंथी ÿभािवत िजलŌ कì सं´या 126 से घटकर 38 रह गई   ह ै। 

माननीय क¤ þीय गृहमýंी जी का यह अÂयंत ÿशंसनीय व इृढ़संकÐप है िजसके अनुसार माचª 2026 म¤ 

न³सलवाद पूरी तरह से देश से िमट जाएगा ।  

®ीमान मोदी जी कì सरकार, जनजाितयŌ को िकतना महÂव देती है, इसका एक साàय राÕůपित 

जी के अिभभाषण मे दखेा जा सकता ह ै। संिवधान कì हÂया करने वाली कांúेस कì सरकार मे 1951 

से 1970 कì अविध मे, 20 वषŎ के राÕůपित के अिभभाषण मे केवल 33 बार आिदवासीओ का उÐलेख 

िकया जबिक अभी के राÕůपित के एक ही अिभभाषण मे जनजाितयŌ/ आिदवािसयो का दस बार उÐलेख 

िकया गया । ये है भाजपा कì रीित िजसने जनजाितयो के िलए 1999 मे मýंालय िदया, 2003 मे राÕůीय 

अनसुूिचत जनजाती आयोग िदया, बैकलॉग सीटो को आगे कì भतê मे जारी रखा, 1999 व 2019 मे 

संिवधान मे संशोधन कर लोकसभा व िवधान सभा मे आर±ण बढाया, 2023 मे जनजातीय गौरव िदवस 

िदया, 40 राÕůीय जनजातीय संúहालय िदय,े 24 हजार करोड कì जनमन योजना दी व 80 हजार 

करोड कì धरती आबा जनजातीय उÂनत úाम अिभयान िदया और आिदवासीओ को िवकिसत भारत 

कì राह पर तेजी से बढ सके । मेरा मानना है िक जनजातीय समाज कì सबसे बडी समथªक पाटê भाजपा 
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है और पीएम मोदी सबसे बडे समथªक है ।  

सरकार के िवकिसत भारत 2047 के सÖुपĶ िवजन के आधार पर सवªÖपशê बजट 202526 

एवं िवकास कì सिुवचाåरत रणनीित को महामिहम राÕůपित जी के अिभभाषण म¤ सिÌमिलत करने के 

िलए पनु: बधाई देते हòए अपनी बात को समाĮ करता हóं जय िहंद जय भारत ।  

®ीमती भारती पारधी (बालाघाट) :  

"उठो, जागो, और बढ़ो, यह देश है तÌुहारा, 

नए भारत कì राह पर, हर कदम है तÌुहारा । 

समृिĦ और िवकास कì िदशा म¤, हो एक संकÐप हमारा, 

िवकिसत भारत के िनमाªण म¤, हर भारतीय का है सहारा ।" 

म§ राÕůपित महोदय के अिभभाषण पर धÆयवाद ÿÖताव पर अपने िवचार रखती हó ँ। राÕůपित 

महोदय ने जो िवचार हमार ेसामने रखे ह§, वे न केवल हमारे राÕů के वतªमान का मूÐयांकन करते ह§, 

बिÐक यह हमार ेभिवÕय कì िदशाभी रखेांिकत करते ह§ । उनके अिभभाषण म¤ िजस ÿकार से मोदी जी 

कì सरकार Ĭारा िकए गए ऐितहािसक कायŎ और योजनाओ ंका उÐलेख िकया गया, वह हम सभी के 

िलए ÿेरणा का ąोत है । 

ÿधानमंýी ®ी नर¤þ मोदी जी के नेतÂृव म¤, हमारे दशे ने दशकŌ परुाने मĥुŌ का समाधान िकया है 

और िवकास कì एक नई पåरभाषा िलखी है । आज हम जहां खड़े ह§, वह केवल एक सपना नहé, बिÐक 

वह भारत का आÂमिवĵास है, िजसे मोदी जी कì सरकार ने साकार िकया है । उनके नेतृÂव म¤ हम केवल 

एक राÕů नहé, बिÐक एक िवकिसत भारत के िनमाªण कì ओर अúसर हो रह ेह§ । यह िसफª  सरकार का 

कायª नहé है, बिÐक यह देश के ÿÂयेक नागåरक कì मेहनत और ŀढ़ संकÐप का पåरणाम ह ै। 

हमारे राÕůपित महोदय ने अपने अिभभाषण म¤ बड़े ही सटीक शÊदŌ म¤ यह बताया िक भारत का 

िवकास तभी साथªक है जब उसके सबसे अंितम पायदान पर खड़े Óयिĉ को इसका लाभ िमल े। यह 

 
 

 Speech was laid on the Table. 



04.02.2025  1181 
 

 

अÂंयोदय का िसĦांत है, जो हमारी सरकार कì नीितयŌ का आधार है । मोदी जी कì सरकार ने इस 

िसĦांत को पूरी ÿितबĦता स ेलागू िकया है । 

हमारे ÿधानमंýी ने िजस ÿकार से गरीबŌ के जीवन को बेहतर बनाने के िलए योजनाओ ंकì 

शŁुआत कì, बह अिĬतीय है । Öव¸छ भारत अिभयान  के तहत 12 करोड़ शौचालयŌ का िनमाªण िकया 

गया, िजससे úामीण मिहलाओ ंकì गåरमा और ÖवाÖÃय म¤ सधुार हòआ । ÿधानमंýी उºजवला योजना 

के माÅयम से 10 करोड़ पåरवारŌ को एलपीजी कने³शन िदए गए, िजससे न केवल पयाªवरण को Öव¸छ 

रखने म¤ मदद िमली, बिÐक लाखŌ मिहलाओ ंकì रसोई म¤ अब गैस चूÐहे कì लौ जलती है, और उनका 

जीवन आसान हो गया है । सौभाµय योजना और जल जीवन िमशन जैसे कदमŌ से हर घर म¤ िबजली 

और पानी कì सिुवधा सिुनिĲत कì गई, और यह िसĦ हòआ िक जब सरकार गरीबŌ के साथ खड़ी होती 

ह,ै तो बदलाव संभव है । राशन योजना के तहत 80 करोड़ नागåरकŌ को खाī सरु±ा मुहैया कराई गई, 

और यह योजना भी मोदी जी के नेतृÂव म¤ सशĉ भारत कì ओर एक अहम कदम सािबत हòई । इन 

योजनाओ ंके माÅयम से देश कì 25 करोड़ से अिधक लोगŌ ने गरीबी कì रेखा को पार िकया है और अब 

वे Æयू िमडल ³लास का िहÖसा बनकर अपने भिवÕय को संवार रहे ह§ ।  

ÿधानमंýी ®ी नर¤þ मोदी जी ने हमेशा इस बात को समझा िक कोई भी राÕů अपनी समिृĦ का 

आधार उसके मÅयमवगêय समाज को बनाता है । इस वगª के सपने िजतने बड़े होते ह§, राÕů कì शिĉ 

उतनी ही बढ़ती है । हमारी सरकार ने इसे सराहा और इस वगª कì सभी आवÔयकताओ ंकì पूितª के िलए 

कदम उठाए । 8वé वेतन आयोग कì घोषणा और सभी सरकारी कमªचाåरयŌ के िलए प¤शन योजना कì 

शŁुआत से सरकारी कमªचाåरयŌ को भी उनका हक िमल रहा है । रेरा जैसे कानून ने मÅयमवगêय पåरवारŌ 

को घर खरीदने म¤ सरु±ा दी ह,ै और ÿधानमंýी आवास योजना के तहत लाखŌ लोगŌ का सपना पूरा हो 

रहा है । हमारे ÿधानमंýी ®ी नर¤þ मोदी जी के नेतÂृव म¤, भारत म¤ मिहलाओ ंका सशिĉकरण एक ÿमुख 

ÿाथिमकता रहा है । नारी शिĉ वंदन अिधिनयम के माÅयम स े मिहलाओ ं को संसद और राºय 

िवधानसभाओ ंम¤ 33% आर±ण िदया गया है, जो लोकतंý म¤ मिहलाओ ंकì समान भागीदारी सुिनिĲत 

करता ह ै। इसके अलावा, राÕůीय úामीण आजीिवका िमशन के तहत 91 लाख से अिधक Öवयं सहायता 
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समूहŌ के माÅयम से 10 करोड़ से अिधक मिहलाओ ंको सशĉ िकया गया है । इन मिहलाओ ंको 9 

लाख करोड़ Łपये से अिधक ब§क ऋण िमल चकेु ह§, जो उनकì आिथªक Öवतंýता और समाज म¤ उनका 

Öथान सुिनिĲत करता है । लाखपित दीदी योजना के तहत, 1.15 करोड़ मिहलाए ंअब सÌमानजनक 

जीवन जी रही ह§, और इस ÿयास से न केवल उनकì आिथªक िÖथित म¤ सधुार हòआ है, बिÐक वे पåरवार 

कì आय म¤ भी योगदान द ेरही ह§ । हमारी सरकार ने यवुाओ ंको न केवल रोजगार के अवसर ÿदान िकए 

ह§, बिÐक उÆह¤ आÂमिनभªर बनाने के िलए कई पहल कì ह§ । मेक इन इंिडया, आÂमिनभªर भारत, और 

Öटाटªअप इंिडया जैसी योजनाओ ंके तहत लाखŌ युवाओ ंको अपने पैरŌ पर खड़ा होने का अवसर िमला 

ह ै। अब भारत म¤ 1.5 लाख से अिधक ÖटाटªअÈस ह§, जो नवाचार और रोजगार के अवसरŌ का ąोत 

बने ह§ । इसके अलावा, सरकार ने यवुाओ ंके कौशल िवकास और रोजगार के िलए 2 लाख करोड़ Łपये 

के पैकेज को मंजूरी दी है, िजसम¤ 1 करोड़ यवुाओ ंके िलए इंटनªिशप कायªøम कì शŁुआत कì गई है ।  

राÕůीय िश±ा नीित के तहत हमारी सरकार ने यह सिुनिĲत िकया है िक हर ब¸च ेको गुणव°ापूणª 

िश±ा ÿाĮ हो, और वह भी अपनी मातभृाषा म¤ । अटल िटंकåरंग लÊैस के माÅयम से ब¸चŌ म¤ नवाचार 

और रचनाÂमकता को बढ़ावा िदया जा रहा है । साथ ही, µलोबल इनोवेशन इंडे³स म¤ भारत कì र§िकंग 

म¤ अभूतपूवª सुधार हòआ है, और हम इस समय 39व¤ Öथान पर ह§, जो िक पहले 76व¤ Öथान पर चुके ह?ै 

िदखाता है िक हम वैिĵक Öतर पर नवाचार के ±ेý म¤ अúणी बन चुके ह§ ।  

नारी सशिĉकरण से लेकर राÕů िनमाªण तक, हर ±ेý म¤ ÿधानमंýी मोदी जी कì सरकार ने बेहतरीन 

कायª िकए ह§ । यह हम¤ ÿेåरत करता है िक हम सभी िमलकर इस िदशा म¤ और भी बेहतर कायª कर¤ ।  

हमारे राÕůपित महोदय ने अपनी बातŌ म¤ जो िवĵास और आशावाद Óयĉ िकया है, वह हम सभी 

के िलए ÿेरणाľोत है । उनके अिभभाषण म¤ न केवल भारत के वतªमान कì झलक थी, बिÐक भिवÕय के 

ÿित उनके ŀिĶकोण ने हम¤ यह याद िदलाया िक हम िकस िदशा म¤ अúसर हो रहे ह§ ।  

ÿधानमंýी मोदी जी के नेतृÂव म¤ हमार ेदशे ने जो कदम उठाए ह§, वे न केवल सरकार के िलए, बिÐक पूरे 

राÕů के िलए गवª का िवषय ह§ । यही कारण है िक यह धÆयवाद ÿÖताव, केवल हमारे राÕůपित महोदय 

को, बिÐक हमार ेÿधानमंýी मोदी जी और उनकì सरकार को भी समिपªत है, िजÆहŌने भारत को िवकास 
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के मागª पर अúसर िकया ह ै।  

हम सब िमलकर ÿधानमंýी मोदी जी के नेतÂृव म¤ भारत को एक सशĉ और िवकिसत राÕů 

बनाने के िलए अपने कतªÓयŌ का पालन कर¤ । यह दशे हम सभी का है, और इसे “िवकिसत भारत” के 

łप म¤ Öथािपत करना हमारा साझा लàय होना चािहए ।  

धÆयवाद । जय िहंद ।  

SHRIMATI SANGEETA KUMARI SINGH DEO (BOLANGIR): 

 I extend my heartfelt gratitude to the Hon'ble President and the Pride of my 

State of Odisha-Smt. Draupadi Murmu Ji for her inspiring and visionary 

address. Her speech not only reflects the remarkable progress of our nation 

but also reaffirms the commitment of our government towards inclusive 

development, economic growth, and national pride. 

 The address rightly encapsulates the vision of inclusive development, which 

is symbolized in our ideology of Sabka Saath, Sabka Vikas, Sabka Vishwas 

and Sabka Prayas. 

 This address is a testament to the transformative policies and progressive 

vision that are shaping a 'Viksit Bharat.' 

 As a Member of this house, it's a proud feeling to listen to the President 

Address by the Hon'ble President of India, who is the Daughter of Odisha, and 

whose journey till the Head of State is one of dedication, commitment and 
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sacrifice. 

 But the Congress party continues to behave with an aristocratic and imperial 

mindset by humiliating our President by calling her a poor thing and also our 

Prime Minister at multiple occasions. Even after getting washed out State by 

State, they are still not able to get over the fact that India is a democracy and 

not a club of entitled individuals. 

 In the words of Mahatma Gandhi Ji- 

  "It is an injustice to consider a woman weak." 

 In the words of Babasaheb Ambedkar Ji- 

  "I measure the progress of a community by the degree of progress 

 which women have achieved." 

 As a woman, I am deeply pained by the derogatory remarks made by 

Congress leader Sonia Gandhi, who referred to our Hon'ble President as a 

"poor thing." This is not just an insult to an individual but an affront to the 

dignity of all women in the country. 

 Previously, Congress leader Adhir Ranjan Chowdhury had also disrespected 

her by calling her "Rashtrapatni." Such statements expose the mindset of 

those who claim to champion women's empowerment but fail to respect the 

highest constitutional office held by a woman. 

 When you disrespect the President of the Country, you disrespect the 140 

crore people of this country, you disrespect a tribal women from Odisha and 

you disrespect the constitution of India and most importantly you disrespect 
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the ideals of Gandhi Ji and Ambedkar Ji. 

 Under the leadership of the BJP government, women have been empowered 

at every level. Initiatives such as Nari Shakti Vandan Adhiniyam, Beti Bachao 

Beti Padhao, and Lakhpati Didi Yojana have created new opportunities for 

women. It is unfortunate that the opposition resorts to demeaning language 

instead of recognizing these efforts. 

 Our Government has always believed in not just providing basic amenities to 

the citizens of India irrespective of their social status, but also improving their 

quality of lives by providing sustainable infrastructure. 

 The Pradhan Mantri Awas Yojana has been extended to provide homes to an 

additional 3 crore families, ensuring that every citizen has access to safe and 

secure housing. The Prime Minister has an understanding of the pulse of the 

poor and middle class and he knows how challenging it is to have your own 

house. For a family in a rural area, having a house is like having an insurance 

and safety cover. Its our government which has given a safety cover to 3.23 

crore families in rural area and 1.18 crore in urban areas. 

 Our hardworking farmers are the backbone of our country. They are the 

foundation on which we have becoming the fastest going economy. It's the 

farmers who deserve respect and dignity for their contribution and our 

government under the PM Kisan Samman Nidhi, has directly transferred 

241,000 crore to farmers, improving their financial stability and supporting 

agricultural development. Our Government has also launched the National 
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Mission on Natural Farming is promoting sustainable agriculture, ensuring 

long-term benefits for farmers and the environment. 

 The government is working with dedication to ensure fair prices of crops to 

farmers and to increase their income and as a result of this, in 2023-24, India 

achieved a record production of 332 million tons of foodgrains. Today, India 

is the largest producer of milk, pulses, and spices in the world. 

 Our Government works with a focus on expanding the scope of agriculture 

and for us farmers are not just those who cultivate crops but also those who 

are involved in fisheries, bamboo plantation, sericulture and oilseeds. 

 In furtherance of the same, a National Mission on Oilseeds has been 

approved along with establishment of 11 Integrated Aqua Parks to promote 

fisheries. 

 In the words of Benjamin Franklin-"An investment in knowledge pays the 

best interest." Our Government is committed to make both education and 

healthcare-affordable and accessible. 

 Our Government will provide 1 crore youth with internships in the top 500 

companies, enhancing their employability and preparing them for a 

competitive global job market. 

 The New Education Policy (NEP) is revolutionizing education by making 

learning more practical, skill-oriented, and aligned with modern industry 

demands. 

 The PM Vidyalakshmi Scheme is facilitating easy access to education 
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loans, ensuring that financial constraints do not hinder academic 

aspirations. 

 Over 10,000 Atal Tinkering Labs have been established to foster innovation 

among students, making India a hub for research and development. 

 For enhancing the Ease of Doing Research, the One Nation-One 

Subscription Scheme has recently been introduced, offering free access to 

international research materials. 

 Over the past decade, the number of higher education institutions has 

increased significantly, and their quality has also improved. In the QS World 

University Asia Rankings, 163 Indian universities have been included. 

 The Honourable President, in her address, has given us hope that, the day 

is not far when an Indian citizen will travel to space aboard the indigenously 

developed Goganyaan spacecraft. 

 Under the Ayushman Bharat scheme, six crore senior citizens aged 70 

years and above will receive health insurance, with a health cover of 5 lakh 

rupees per year. With improved hospital facilities, treatment options, and 

the availability of medicines, healthcare expenses for ordinary families are 

steadily decreasing. 

 To ensure that better healthcare services reach citizens, 1,75,000 

Ayushman Arogya Mandirs have been established across the country. 

 Considering the rising number of cancer patients and the high cost of 

treatment, several cancer drugs have been exempted from customs duty. 
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 Nearly 9 crore women have been screened for cervical cancer. 

 Due to the efforts of my government, significant progress has been made 

in combating encephalitis, with the mortality rate due to this disease 

reduced to 6%. 

 All these efforts have been achieved only because our Government 

believes in output with outcome policy, wherein our focus is not just on 

spending money, but also ensuring that we create an India that is healthy 

and educated. 

 As a women, I was touched and deeply grateful to the President for 

dedicating one part of her speech to highlight the importance of women led 

development and what our government has done in furtherance of the 

same. 

 The Nari Shakti Vandan Adhiniyam ensures 33% reservation for women in 

Parliament and State Assemblies, marking a historic step towards gender 

equality in governance. 

 More than 1.15 crore Lakhpati Didis are achieving financial independence 

through self-help groups, with 50 lakh women becoming financially stable 

in just the past six months. 

 The Drone Didi Yojana is equipping women with cutting-edge technology, 

empowering them in the agricultural sector. 

 The Bima Sakhi and Banking Sakhi initiatives are ensuring financial literacy 

and security for rural women. 
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 Under the National Rural Livelihood Mission, more than 91 lakh self-help 

groups (SHGs) are being empowered, connecting over 10 crore women 

across the country. These groups have received over 9 lakh crore rupees 

through bank linkages. 

 To ensure tracking of vaccination programmes for pregnant women and 

children, the U-WIN portal has been launched. So far, around 30 crore 

vaccine doses have been recorded on this platform. 

 When we talk about Women Led development-we implement a 

development model which is for the women, by the women and of the 

women. 

 Under PM Gati Shakti, India is witnessing rapid infrastructure development, 

including expressways, metro rail projects, and multimodal logistics parks 

 The One Nation, One Election proposal is a significant step towards 

streamlining governance and reducing administrative expenses. 

 Linlike Congress, the BJP government has taken decisive steps to 

strengthen the economy, including GST reforms, ease of doing business 

initiatives, digital transactions, and infrastructure investments. 

 The Atmanirbhar Bharat initiative has propelled India towards self-reliance, 

making it a manufacturing hub for various industries, including defense, 

electronics, and pharmaceuticals. 

 This government is dedicated to the welfare of the poor, farmers, women, 

and youth, ensuring that every citizen benefits from the nation's progress. 
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 We are not just envisioning a 'Viksit Bharat', we are actively implementing 

policies that will make India a S5 trillion economy and a global leader in 

innovation and development. 

 I urge all members of this House to unite in supporting the Hon'ble 

President's Address and contribute to the continued progress of our nation. 

 I would like to conclude my speech with a poem which will summarize the 

journey of India, in these 75 years and also highlight, what have we 

achieved. 

From mighty Himalayas to the seas so grand, 

A vibrant, viksit Bharat shall stand. 

With children educated, dreams in their eyes, 

Innovation and knowledge touching the skies. 

Green fields and forests, pure rivers that gleam, 

A nation united, fulfilling its dream. 

Thank you! Jai Hind, Jai Bharat! 

डॉ. ब¸छाव शोभा िदनेश (धुल)े : मुझे राÕůपित के अिभभाषण पर िवचार Óयĉ करने  का अवसर देने 

के िलए धÆयवाद । राÕůपित के अिभभाषण म¤ वतªमान शासन कì सकाराÂमक बातŌ पर चचाª कì गई, 

लेिकन भाषण म¤ दशे के सामने मौजूद कई चनुौितयŌ और मĥुŌ पर बात नहé कì गई । म§ उनम¤ से कुछ 

पर ÿकाश डालना चाहती हó ँ। 

 मिहलाओ ंकì मौजूदा िÖथित शमªनाक है । मिहलाओ ंके िखलाफ िहंसा बढ़ती जा रही ह ै। गृह 
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मýंालय Ĭारा ÿÖतुत आिधकाåरक आंकड़Ō के अनुसार, देश म¤ हर साल औसतन 30,000 से अिधक 

बलाÂकार के मामले दजª होते ह§ । इसका मतलब है िक भारत म¤ हर 17 िमनट म¤ एक नया बलाÂकार का 

मामला दजª होता है । यह वाकई शमªनाक है । मिहलाओ ंकì आिथªक िÖथित खराब है । ®म बल म¤ 

मिहलाओ ंकì भागीदारी माý 32% ह ै। मिहलाओ ंकì आिथªक भागीदारी और अवसरŌ के आधार पर 

147 देशŌ के सूचकांक म¤ भारत 142व¤ Öथान पर ह ै । आशा योजना देश भर म¤ मिहलाओ ंके िलए 

आजीिवका का एक बहòत ही महÂवपूणª ąोत है । लेिकन, वतªमान म¤ आशा कायªकताªओ ंका मानदेय 

केवल 4,500 Łपये ÿित माह या उससे भी कम है । यह बहòत कम है । आशा और आंगनवाड़ी कायªकताª  

देश भर म¤ लाखŌ लोगŌ को बिुनयादी ÖवाÖÃय सहायता ÿदान करती ह§ । यह लंबे समय से मांग कì जा 

रही है िक बढ़ती महंगाई और जीवनयापन कì लागत को Åयान म¤ रखते हòए उÆह¤ उनके काम के बराबर 

वेतन िदया जाना चािहए । िफर भी, कोई कारªवाई नहé कì गई है । जहां तक संसद और राºय 

िवधानसभाओ ंम¤ मिहलाओ ंके आर±ण का सवाल है, सरकार ने िवधेयक पाåरत कर िदया ह,ै लेिकन 

इसका िøयाÆवयन कब होगा? कोई नहé जानता । 

  ÖवाÖÃय पर लगातार कम सरकारी खचª ने सावªजिनक ÿणाली म¤ दी जाने वाली ÖवाÖÃय 

सेवाओ ंकì ±मता और गुणव°ा को कमजोर कर िदया है, िजससे लोगŌ को महंगे िनजी ±ेý म¤ इलाज 

कराने के िलए मजबूर होना पड़ रहा ह ै। NSSO के अनुसार, लगभग 60% अÖपताल म¤ भतê होने वाले 

मरीज़ और 70% बाĻ रोगी सेवाए ँिनजी ±ेý Ĭारा ÿदान कì जाती ह§ । िवशेष²Ō के अनसुार भारत कì 

7% से अिधक आबादी हर साल ÖवाÖÃय सेवा लागत के कारण गरीबी म¤ धकेल दी जाती    ह ै। यह 

úामीण और शहरी दोनŌ ±ýेŌ म¤ है । सरकार ने Öथानीय Öतर पर ÖवाÖÃय और कÐयाण क¤ þ (HWC) 

या आरोµय मंिदर बनाने के िलए आयÕुमान भारत योजना पर बड़ी रकम खचª कì है । लेिकन, स¸चाई 

यह है िक ये क¤ þ िवफल रहे ह§ । हा,ँ कागज़ पर आरोµय मंिदर बनाए गए ह§ । लेिकन उनम¤ से अिधकांश 

दूर/पहòंच से बाहर ह§, या बड़े ताले लगे ह§ और बंद पड़ ेह§ । जैसा िक कहावत है: चारŌ ओर पानी ही पानी, 

पीने को एक बूदँ भी नहé । देश भर म¤ िविभÆन समाचार åरपोटŎ से पता चलता है िक इन आरोµय मंिदरŌ 

म¤ बुिनयादी जगह, उपकरण या कमªचाåरयŌ कì कमी है । क¤ þीय ÖवाÖÃय मýंालय से ÿाĮ आरटीआई 
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के जवाब के अनसुार, 1.70 लाख आरोµय मंिदरŌ म¤ से केवल 44.6 हजार म¤ ही नसª ह§ । यह केवल 

26% क¤ þ ह§, यानी एक चौथाई । ³या यही सरकार का दावा है? खाली इमारत¤?  

 अÆनदाता: िकसान, जो हम¤ भोजन देने के िलए धूप, गमê, बाåरश म¤ मेहनत करता है, हम 'सब 

खाते ह§, उसे सरकार ने भलुा िदया है । महाराÕů म¤, शĦु बोया गया ±ेý 16722 हजार हे³टेयर ह,ै 

जबिक शुĦ िसंिचत ±ेý केवल 3128 हजार हे³टेयर है । यह केवल 18% ह,ै जो राÕůीय औसत 50% 

से बहòत कम है । आपकì #&॥87 योजना ने महाराÕů के िकसानŌ के िलए ³ या काम िकया ह?ै महाराÕů 

का अिधकांश िहÖसा अभी भी कृिष के िलए वषाª जल पर िनभªर ³ यŌ है । उ°री महाराÕů बहòत लंबे 

समय से सूखे जैसी िÖथित के कारण कृिष सकंट से जूझ रहा है । महाराÕů म¤ सूखे कì िÖथित के पीिड़तŌ 

को राहत दनेे कì बार बार मांग के बावजूद कोई कारªवाई नहé कì गई है । राÕůीय अपराध åरकॉडª Êयूरो 

के आिधकाåरक आंकड़Ō के अनसुार, महाराÕů म¤ िकसान आÂमहÂया कì सबसे अिधक घटनाए ँहòई ह§ । 

इस 2024 के पहल ेछह महीनŌ म¤ 12000 से अिधक िकसानŌ ने आÂमहÂया कì । सरकार ने इस मĥेु 

पर Åयान दनेे से इनकार ³ यŌ िकया है? महाराÕů म¤ जल उपलÊधता और िसंचाई म¤ सुधार के िलए 

सरकार कब कोई ठोस ÿयास करेगी? महाराÕů, राÕůीय 'जीडीपी' म¤ सभी राºयŌ म¤ से सबसे अिधक 

योगदान देता है । सरकार महाराÕů के लोगŌ को कुछ वापस देने के िलए तैयार ³ यŌ नहé है? सरकार ने 

महाराÕů के िकसानŌ कì िÖथित म¤ सधुार के िलए कोई िवशेष कारªवाई ³ यŌ नहé कì है?   

 म§ मेर ेिनवाªचन ±ेýधुले के कुछ मĥेु भी उठाना चाहती हó ँ। सबसे पहल,े ±ेý म¤ वतªमान म¤ हो रहे 

जल संकट का गंभीर मĥुा । महोदय, आज भी धुले úामीण, िसंधकेड़ा úामीण और अिधकांश िनवाªचन 

±ेý म¤, पानी कì आपूितª केवल 8 12 िदनŌ म¤ एक बार कì जाती ह ै। इससे पåरवारŌ और ÓयवसायŌ को 

पीने, खाना पकाने और Öव¸छता जैसी बिुनयादी दैिनक आवÔयकताओ ंको पूरा करने के िलए संघषª 

करना पड़ता ह ै। महोदय, सरकार गवª से दावा करती है िक अिधकांश úामीण घरŌ म¤ पानी का कने³शन 

ÿदान िकया गया है: पूर ेभारत म¤ 78%, पूरे महाराÕů म¤ 87% और मरे ेिनवाªचन ±ेý धुले म¤ 99% । 

लेिकन मेरे ±ेý और देश के बाकì िहÖसŌ म¤ लाखŌ लोगŌ के िलए जमीनी हकìकत बहòत अलग है । हा,ँ 

पाइपलाइन¤ िबछाई गई ह§, लेिकन पानी कì आपूितª के िबना, वे एक शोपीस कì तरह बेकार पड़ी ह§ । ³या 
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जल जीवन िमशन योजना का उĥेÔय ठेकेदारŌ को केवल पाइपलाइन िबछाना और करोड़Ō करोड़Ō के 

ठेके लेना था? या इसका उĥेÔय गरीबŌ, कमजोरŌ, असहायŌ कì मदद करना था? महोदय, जल मानव 

के अिÖतÂव के िलए मूलभूत आवÔयकता है तथा यह भारत के संिवधान के अनु̧ छेद 21 म¤ ÿद° जीवन 

के अिधकार और मानव अिधकारŌ का िहÖसा है । इस मĥेु के समाधान के िलए 'यहा ँनाम डाल¤' बांध के 

पानी के उपयोग का मामला माननीय जल शिĉ मýंी के Åयान म¤ लाया जा रहा है । म§ अनरुोध करती हóं 

िक तÂकाल कारªवाई कì जाए । 'यहा ँनाम डाल¤' बांध के पानी के उपयोग स ेजलापूितª और कृिष भूिम 

कì िसंचाई दोनŌ म¤ मदद िमलेगी ।  

 धुले तालुका िवरासत से समĦृ है । खास तौर पर, भामेर िकला, थालनेर िकला, लािलंग िकला 

और कई अÆय ऐितहािसक िकले ह§ । यह धािमªक क¤ þŌ जैसे मंगी तुंगी जैन तीथª Öथल और सताना म¤ 

शंकर महाराज मंिदर आिद का घर है । इÆह¤ संÖकृित मंýालय Ĭारा राÕůीय िवरासत ÖथलŌ के बराबर 

िवकिसत िकया जाना चािहए । 2027 म¤, अब से दो साल बाद, कंुभ मेला नािसक म¤ लगेगा । ÿयागराज 

कì तुलना म¤, वहा ँकम जगह उपलÊध है और इसिलए, अिधक ÓयवÖथाए ँकरने कì आवÔयकता है । म§ 

माननीय मýंी ®ी गज¤þ िसंह शेखावत जी से अनरुोध करती हó ँ िक वे िवरासत ÖथलŌ का योजनाबĦ 

िवकास कर¤ तािक भĉ आसानी से ÿाथªना कर सक¤  ।  

 मेर ेसंसदीय ±ेý ही नहé बिÐक पूर ेउ°री महाराÕů म¤ क§ सर के इलाज के िलए िवशेष सुिवधाओ ं

का अभाव भी एक गंभीर िचंता का िवषय है । नंदरुबार, धुल,े जलगावँ और नािसक के लोगŌ को क§ सर 

से जुड़ी छोटी-छोटी परशेािनयŌ के िलप नागपुर या यहा ँतक िक मÅय ÿदेश और गजुरात िक लंबी दरूी 

तय करनी पड़ती है । हमने इस बार ेम¤ मागँ उठाई है । म§ ÖवाÖÃय मýंी स ेअनुरोध करती हó ँिक वे उÆह¤ 

जÐद-स-ेजÐद मंजूरी द¤॥  

 मेर ेिनवाªचन ±ेý म¤ रहने वाली 20% से अिधक आबादी आिदवासी समदुाय से है । सरकार के 

ÿयासŌ के बावजूद समदुाय अभी भी बिुनयादी सुिवधाओ ंसे वंिचत है । आिदवासी ±ेý अभी भी संचार 

और नेटवकª  के िबना दगुªम ह§ । म§ अनुरोध करती हóं िक सरकार एनएफए और एन-आरईजीए को अपडेट 

कर े । वतªमान म¤, आिदवािसयŌ कì 'कमजोåरयŌ को दखेते हòए एनएफए और एन-आरईजीए के तहत 
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योजनाओ ंका कोई चयनाÂमक अनÿुयोग नहé ह ै। आिदवासी और अनुसूिचत ±ेýŌ से संबंिधत भोजन 

का अिधकार और रोजगार का अिधकार सुिनिĲत करने वाली सबसे महÂवपूणª योजनाओ ंकì समय-

समय पर ÿभावशीलता कì समी±ा कì जानी चािहए और उÆह¤ इस तरह से संशोिधत िकया जाना चािहए 

िक वे वाÖतव म¤ लोगŌ तक पहòंच¤ । म§ अनरुोध करती हóं िक मेर े±ेý म¤ ब¸चŌ के िलए अिधक एकलÓय 

मॉडल Öकूल Öथािपत िकए जाए,ं ³यŌिक िश±ा बेहतर जीवन कì कंुजी है । म§ मýंी ®ीजुएल ओराम जी 

से अनरुोध करती हóं िक वे इस पर Åयान द¤ और तÂकाल कारªवाई कर¤ ।  

 मेरा िवनă अनुरोध है िक देश के िविभÆन िहÖसŌ म¤ िजन मĥुŌ का सामना करना पड़ रहा है, 

उनका पयाªĮ łप से समाधान िकया जाए । मुझे उÌमीद है िक सरकार मेरी आलोचनाओ ंको रचनाÂमक 

łप से Öवीकार करगेी, ³यŌिक वे हमार ेदेश और उसके लोगŌ के सवō°म िहत म¤ िनिहत ह§ । 

®ी रमाशंकर राजभर (सलेमपुर) : म§ महामिहम राÕůपित के अिभभाषण पर धÆयवाद ÿÖताव पर 

अपने िवचार Óयĉ करता हó ँ। हमारे देश म¤ आदरणीय बाबा साहब अंबेडकर के योगदान तथा ÿयासŌ के 

कारण हम¤ यह ÿजातांिýक संिवधान िमला है । लेिकन नर¤þ मोदी जी कì सरकार ने सभी लोकतांिýक 

सÖंथाओ ंका िजस तरह से सवªनाश िकया है वह अÂयंत दखुद ह ै। इस बात के वैसे तो अनेकŌ उदाहरण 

मौजूद है, लेिकन सबसे ताजा उदाहरण है ÿयागराज म¤ चल रहे पावन महाकंुभ म¤ Öनान करने आए 

®Ħालु कì हòई मौतŌ पर पदाª डालने कì कोिशश । महाकंुभ के आयोजन पर क¤ þ तथा राºय सरकार¤ 

दोनŌ सरकारी अपनी अपनी पीठ थपथपा रहे ह§ लेिकन महाकंुभ म¤ बदइंतजामी के कारण जो भगदड़ हòई 

और समाज के गरीब और असहाय लोगŌ कì अनेक जान चली गई उसपर सरकार कì चÈुपी अÂयंत 

दखुद है । सूचना का अिधकार हमार ेमौिलक अिधकारŌ म¤ शािमल है लेिकन यह सरकार अपने तýंŌ का 

उपयोग करके इस मौिलक अिधकार का बेशमê से हनन कर रही है । वसैे तो यह सरकार अपनी 

उपलिÊधयां का डंका जोर-जोर से पीट रही है लेिकन जमीनी हकìकत इसके िबÐकुल िवपरीत है । आज 

देश का हर तबका महंगाई कì मार झेल रहा है तथा िवकास कì धीमी गित से उसकì ÿगित पर बेिड़यां 
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पड़ गयी है । 

सरकार कì आिथªक सव¥ म¤ Öवयं Öवीकार िकया गया है कì अथªÓयवÖथा के िवकास गित 6.3 

ÿितशत से 6.8 ÿितशत रहने वाली है । हमारे जैसे िवशाल दशे के िलए िवकिसत देश बनाने के िलए 

कम स ेकम 8% कì आिथªक िवकास गित जłरी है,  इस बात को सरकार भी Öवीकार करती है, लेिकन 

यह सरकार पूंजी पितयŌ को बढ़ावा देने वाली है िजसके कारण उसके िनणªय के क¤ þ म¤ आम जनता ना 

होकर िसफª  पंूजीपित ही होते ह§ । आज देश म¤ िश±ा, ÖवाÖÃय, रोजगार इÂयािद सभी ±ेýŌ म¤ यह सरकार 

िवफल रही है । िजसके कारण हमार ेदेश कì महान जनता का जीवन मिुÔकल हो गया है । इस सरकार 

कì नीितयŌ के कारण गरीब और गरीब होता जा रहा है जबिक अमीर और अमीर हो रहा है इसिलए 

समृिĦ के बारे म¤ जो दावे सरकार कर रही है वे िबÐकुल खोखले ह§ । िवकिसत भारत केवल शहरŌ कì 

चमक दमक से नहé बनेगा । आज भी हमारी आबादी का एक बड़ा भाग गांव म¤ रहता है, लेिकन गांवŌ के 

िवकास पर इस सरकार का िबÐकुल भी फोकस नहé है । 

यह सरकार िव²ापन के माÅयम से अपनी छिव बनाने म¤ जुटी है लेिकन जमीनी स¸चाई यह है 

िक आम जनता को अपना जीवन यापन करने म¤ अÂयंत किठनाइयŌ का सामना करना पड़ रहा है और 

चारŌ तरफ बेरोजगारी अपने चरम पर है, दरअसल सरकार जनता कì मूलभूत जłरत पर िबÐकुल भी 

Åयान नहé दे रही है इसके कारण िपछड़े, दिलत तथा अÐपसं́ यकŌ को इसकì भारी कìमत चुकानी पड़ 

रही है । भावनाÂमक मुĥŌ को उछाल कर या सरकार न केवल समाज म¤ फूट डालने का काम कर रही है 

बिÐक बाबा साहब Ĭारा वंिचतŌ को िदए गए अिधकारŌ का खुÐलम-खुÐला उÐलंघन कर रही ह ै। आज 

भी हमार ेअÆनदाता िकसान अपने अिधकारŌ कì र±ा के िलए आंदोलन कर रहे ह§ लेिकन इस सरकार 

के कान पर जू तक नहé र¤ग रही है । केवल हवा-हवाई नारŌ से हमारा देश µलोबल पावर हाउस नहé होने 

वाला है । इसके िलए समाज के हर तबके को राÕů िवकास कì मु́ य धारा म¤ लाना पड़ेगा । अंत म¤ म§ 

आपके माÅयम से इस सरकार स ेआúह करता हóं िक वह भावनाÂमक मĥुŌ को उछालकर सामािजक 

वैमनÖय ना पैदा कर¤ तथा समाज के वंिचत शोिषत तथा अÐपसं́ यक लोगŌ के कÐयाण के िलए ठोस 

नीितयां लागू कर¤ । धÆयवाद । 
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SHRI V. K. SREEKANDAN (PALAKKAD): As usual the people of this country 

expect a lot from the address by our Hon'ble President in the very first month of 

each year and this year too, they were expecting some new initiatives giving 

directions in many fields for the growth of the nation but were greatly disappointed 

as the address was mainly talking about what was done in the previous years or 

during the current fiscal. Therefore, I put forward some amendments as they were 

not found in the entire address such as:- 

Man animal conflicts is an serious issue that the country is facing especially 

in the State of Kerala. Many people have lost their lives on this account. The most 

of the victims of such attacks by wild animals are the people who live in and around 

our forest areas. Not only that we suffer loss of lives due to attack by wild animals, 

our farmers are also suffering loss of their standing crops as wild animals enter into 

human habitats and agricultural areas and cause damages and this has become a 

routine affair, especially in the State of Kerala. Why the wild animals enter into 

human habitats and cause damages to agriculture, is because of growing eclipse 

of flora and fauna in the forest and the scarcity of water thee for them. Therefore, 

we must need to look into this serious issue with proper directions. 

 The people of this country were hoping that the ongoing Prayag Maha 

Kumbh would be passed off without any untoward incidents, but what happened 

on 29.1.2025 in which according to the government reports 30 people have lost 

their lives and many got injured in a stampede, was in total contrast. There was no 
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mention about the loss of lives at Prayag in the Address made by our hon'ble 

President. The poor management of such a huge event and the focus on VIP 

movement there were the reasons for the said tragedy. Had the State government 

there taken appropriate steps, this tragic incident would not have happened. I 

express my deepest condolences to the bereaved families and hope for the speedy 

recovery of the injured 

 The farmers in the country have been demanding legally guaranteed a 

Minimum Support Price for their produce for a long time as agricultural activities 

have become unbearable due to escalating cost of all input materials. The one who 

produces is not gaining, but the one who sells. This must be stopped and the 

farmers should get remunerative price for their produce and for the hard work they 

are putting in. However, there has been no mention on this in the Address. It is 

guaranteed that if we give guaranteed Minimum Support Price to the farmers, the 

suicides by farmers in the country can prevent to a great extent. 

 The road accidents are increasing in the country and we are the largest in 

such accidents among all global nations. Reasons for many of the accidents 

contribute due to unscientific way of road construction. In this regard, I would like 

to mention over here one such incident that took place in my parliamentary 

constituency. 

 In a tragic road accident at Panayampadam curve near Kalladikode. Karimba 

on the National Highway 966 four young girl school students were killed on 

12.12.2024. The truck carrying cement bags lost control at the curve, and the truck 

skidded and fell onto the students who were walking through the roadside. The 
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gruesome accident triggered strong protests by local people and blocked vehicular 

movement for hours on 12.12.2024. 

 I had raised this matter in this august house as well as brought to the notice 

of the hon'ble Minister regarding continued road accidents at Panayampadam 

under Karimba Panchayat in Palakkad district on 966 Palakkad-Kozhikode 

National Highway and sought immedikate rectification of the road. 

 The road accidents are a regular phenomenon and accidents are taking 

place between Dubai Kunnu and U.P.School. There are days even more than six 

accidents took place at this place in a single day. Many people have lost their lives, 

so far 11 people have lost their lives and accidents numbering over 60. 

 It has been a long pending demand of the pensioners under the Employees’ 

Pension Scheme of the Employees Provident Fund Organisation. Currently these 

pensioners are getting pension of Rs.1,000/- which is not even sufficient to meet a 

part of their medical needs. The pensioners and most of all the central trade unions 

have been demanding a suitable enhancement in the pension amount being paid 

by Employees Provident Fund Organisation. Therefore, this point should also be 

considered in the larger interest of poor pensioners. 

 As the nation knows that most of the central trade unions in the country are 

against the four new labour codes the government wants to implement. Their main 

objection to the said new four labour codes were corporate centric and not in the 

interest of the employees or workers. The government has been meeting the trade 

union leaders on this issue, but a solution could not be arrived at so far. The trade 

unions have warned that they may go ahead with their nationwide strike against 
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the said four new labour codes, if the government go ahead with implementing it. 

Therefore, this issue should be given a priority. 

 The steady falling of value of rupee against U.S. dollar is a serious concern 

as it will affect the growth of the nation. The value of Indian rupee fell from Rs.58 

to a dollar a decade ago to Rs.87 a dollar now. The hon'ble Prime Minister during 

his Chief Minister-ship of Gujarat linked the rupee's value with the then Hon'ble 

Prime Minister, Dr. Manmohan Singh's age when there was a slight decline in the 

strength of the rupee. When we hear the word century our mind goes to the cricket 

field as cricket is quite popular in the country, and our rupee is also heading to a 

century to a U.S. dollar and the government has no answer how to prevent the 

declining strength of Indian rupee. 

 Another thing I would like to mention over here for which I sought an 

amendment is with regard to excess nitrates and uranium in groundwater resources 

across the country which are above the permissible limit and it shows the 

groundwater is unfit for human consumption in many parts of the country. 

Therefore, the government needs to look into this issue very seriously. 

 Many States in the country especially the State of Kerala are facing acute 

financial crisis, this is especially with regard to opposition ruled States. The States 

were not able to implement many of the welfare schemes of both the States and 

the schemed shared by both the States and the Union government. The case is 

with the State of Kerala is that it has to borrow money to share its part in Central 

schemes. The States were also not allowed to make additional borrowing. The 

solution to this serious financial crisis is to provide more share fo Goods and 
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Services Tax to the State government and its timely release. The States were also 

not able to receive aid from abroad due to restrictions imposed by the Union 

government. As far as Kerala is concerned, during the flood in the year 2018 and 

in recent landslides in Wayanad, the State could not obtain foreign aid due to 

unfavourable steps taken by the Union government. Therefore, it is urged that the 

Centre should come forward to ailing States to recover from their pathetic financial 

conditions and accordingly I sought this to be included in the Address. 

 Finally, I also sought an amendment to include the issue of card holders 

under Mahatma Gandhi National Rural Employment Guarantee Scheme with 

regard to therir wages. The wages which they are getting is stagnant since the 

launch of the scheme way back in the year 2005. There are reports that the 

cardholders are not even getting the guaranteed 100 days of work and it is now 

below the mark of 50 days in a year. Therefore, the wages need to be revised in 

consultation with the States and also provide the guaranteed number of days of 

work under the said scheme. 

 With this I conclude, and I oppose the address. 

डॉ. हमेतं िवÕणु सवरा (पालघर) : सबसे पहल,े म§ राÕůपित महोदय का आभार Óयĉ करता हó ँिक 

उÆहŌने इस सदन म¤ हमारे राÕů कì ÿगित, िवकास, और समृिĦ के िलए सरकार कì योजनाओ ंका 

बहòत ही ÖपĶ और Óयापक ÿÖतुतीकरण िकया । उनके अिभभाषण ने न केवल हमार ेदेश के भिवÕय के 

ÿित एक सकाराÂमक ŀिĶकोण ÿÖतुत िकया, बिÐक यह भी सिुनिĲत िकया िक हम सभी िमलकर एक 

बेहतर और आÂमिनभªर भारत कì िदशा म¤ कदम बढ़ा रहे ह§ । उनके भाषण म¤ जो िवज़न था, वह हमार े

 
 

 Speech was laid on the Table. 
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राÕů के उººवल  भिवÕय के ÿित ÿितबĦता को ÿकट करता है । 

आज मुझे पालघर लोकसभा ±ेý के सांसद के łप म¤ धÆयवाद ÿÖताव पर अपने िवचार ÿÖतुत 

करने का सौभाµय ÿाĮ हòआ ह ै। पालघर जसैे ±ेý म¤ जो िविवधता और चुनौितया ँह§, यहा ँहमार ेमाननीय 

ÿधान मंýी जी ®ी नर¤þ मोदी जी कì सरकार ने सरकार कì नीितयŌ और योजनाओ ं का बड़े ही 

साकाराÂमक łप से कायाªÆवयन िकया है तािक वे हमार े ±ेý के ÿÂयेक नागåरक कì िज़Æदगी म¤ 

सकाराÂमक बदलाव ला सक¤  । राÕůपित महोदय के अिभभाषण म¤ जो िवकास कì तÖवीर ÿÖतुत कì 

गई, वह मेर ेजैसे सांसद के िलए िवशेष łप से महÂवपूणª ह,ै ³यŌिक पालघर लोकसभा ±ेý एक ऐसा ±ेý 

ह,ै जो अपने िअ Ĭतीय सांÖकृितक और भौगोिलक पåरÿेàय के कारण कई ÿकार कì चुनौितयŌ का 

सामना करता ह ै। यह ±ेý आिदवासी समदुायŌ का गढ़ है, और यहां के लोग मु́ यधारा से जड़ेु िवकास 

कायŎ से अ³सर वंिचत रहते थे । लेिकन ®ी नर¤þ मोदी जी कì सरकार ने हमार ेपालघर जैस े±ेýŌ के 

िलए जो योजनाए ँबनाई ह§, उनसे उÌमीद कì एक नई िकरण जगी है । 

राÕůपित महोदय के अिभभाषण म¤ जो बात¤ ÿमुखता से आई, उनम¤ से कई हमार े पालघर 

लोकसभा ±ेý के िलए अÂयंत महÂवपूणª ह§ । पालघर, जो िक एक आिदवासी बहòल और úामीण ±ेý है, 

जहां कì जनसं´या मु́ य łप से कृिष, बागवानी और कारीगरी पर िनभªर है, आज भी कई सामािजक 

और आिथªक चुनौितयŌ का सामना कर रही है । 

हमारे ±ेý के िलए सरकार कì जो योजनाए ँतैयार कì गई ह§, उनसे हमार ेनागåरकŌ को सीधे लाभ 

हो रहा है । िवशेष łप से, आिदवासी समदुाय के िलए सरकार ने कई योजनाए ँबनाई ह§, जो उनके जीवन 

Öतर को ऊंचा करने के िलए िदशा-िनद¥श ÿदान कर रही ह§ । राÕůपित महोदय ने अपने अिभभाषण म¤ 

कई महÂवपूणª पहलुओ ंपर चचाª कì, जो हमार ेजैसे िवकासशील देश के िलए िवशेष महÂव रखता है । म§ 

िवशेष łप से ÿधानमंýी आवास योजना, उºजवला योजना, Öव¸छ भारत िमशन, िकसान सÌमान 

िनिध, और आÂमिनभªर भारत अिभयान जैसी योजनाओ ंका उÐलेख करना चाहóगँा, जो पालघर ±ेý के 

úामीण और आिदवासी समदुायŌ के जीवन Öतर म¤ सधुार लाने म¤ काफ़ì मददगार सािबत हो रही ह§ । 

माननीय ÿधान मýंी ®ी नर¤þ मोदी जी ने हमारे ±ेý के िवकास के िलए कई योजना दी है िजसम¤ से एक 
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गेम च¤जर ÿोज³ेट है वडवान पोटª । इस ÿोज³ेट के आने के बाद इस आिदवासी बहòल इलाके का 

कायापलट हो जाएगा ऐसा हम¤ िवĵास ह ै । यह मोदी जी के ददुªिशªता का ही पåरणाम है िक िजÆहोन¤ 

पालघर के िवकास के िलए िनरतंर ÿयास िकया ह ै। िसफª  पालघर ही नहé, मोदी जी दशे के उन सभी 

ÖथानŌ के िलए, जो िपछले कई दशकŌ से तÂकालीन सरकार कì नीितयŌ के कारण िपछड़ा रह गया, 

उनके िवकास के िलए िनरंतर ÿयास करते आ रहे ह§ । संपूणª भारत वषª कì जनता का सौभाµय है िक 

माननीय मोदी जी जैसे कमªयोगी ÿधान मýंी हम¤ िमला है । 

पालघर िजला िवशेष łप से आिदवासी बहòल ±ेý है, और यहा ँके लोग मु́ यधारा से जड़ेु िवकास 

कायŎ से अ³सर वंिचत रहते थ े। परंतु माननीय मोदी जी कì सरकार ने अब आिदवासी समुदाय के िलए 

िवशेष योजनाए ँबनाई ह§ । ÿधानमंýी जनजाित आिदवासी Æयाय महा अिभयान (पीएम जनमन) और 

क¤ þीय जनजातीय मýंालय कì योजनाओ ंसे हमार े±ýे के आिदवासी भाई-बहनŌ को एक नया अवसर 

िमला है । इन योजनाओ ंसे न केवल उनकì िश±ा, सरुि±त आवास, Öव¸छ पयेजल, ÖवाÖÃय, पोषण, 

सड़क, दूरसंचार कनेि³टिवटी, िवīतुीकरण और Öथायी आजीिवका के अवसरŌ तक बेहतर पहòचँ जैसी 

बिुनयादी सिुवधाए ँÿदान करता है बिÐक उनके अिधकारŌ कì र±ा भी हो रही है । इसके अलावा, Öव¸छ 

भारत िमशन और जल जीवन िमशन जैसी योजनाओ ंके माÅयम से हमार े±ेý म¤ सफाई, जल संचयन, 

और Öव¸छता को बढ़ावा िदया जा रहा है, जो पालघर जैसे ±ेýŌ के िलए बेहद आवÔयक है । इन 

योजनाओ ंके िøयाÆवयन से úामीण ±ेýŌ म¤ जलवायु पåरवतªन के ÿभावŌ से िनपटने म¤ भी मदद िमल 

रही है । 

हमारे ±ेý के अिधकांश लोग कृिष पर िनभªर ह§, और कृिष ±ेý को सशĉ करना माननीय मोदी 

जी कì सरकार कì ÿाथिमकता रही है । िकसान सÌमान िनिध योजना, फसल बीमा योजना, और कृिष 

से संबंिधत तकनीकì सधुार जैसे कदम हमार े±ेý के िकसानŌ के िलए अÂयंत लाभकारी िसĦ हो रहे    

ह§ । सरकार ने िकसानŌ को Æयूनतम समथªन मूÐय (MSP) और िव°ीय सहायता दनेे के िलए कई 

योजनाए ँबनाई ह§, िजससे उनके जीवन म¤ िÖथरता और समिृĦ आई है । राÕůपित महोदय ने िजस ÿकार 

से आÂमिनभªर भारत कì बात कì, वह हमार ेजैसे ±ýे के िलए िवशेष महÂव रखती है । यह केवल बड़े 
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शहरŌ या उ īोगŌ तक सीिमत नहé रहना चािहए, बिÐक हर छोटे और मझोले उद ्īोग को ÿोÂसािहत 

करने के िलए ठोस कदम उठाए जाने चािहए । हम पालघर ±ेý म¤ वोकल फॉर लोकल के िसĦांत को 

अपनाते हòए Öथानीय उÂपादŌ और उ īोगŌ को बढ़ावा देने का काम कर रहे ह§ । पालघर जैसे दूरदराज 

के इलाकŌ म¤ ÖवाÖÃय सुिवधाओ ंऔर िश±ा कì उपलÊधता एक बड़ी चुनौती है । लेिकन वतªमान माननीय 

मोदी जी कì सरकार ने ÿधानमंýी जन आरोµय योजना (आयÕुमान भारत) और ÖवाÖÃय मýंालय कì 

योजनाओ ंके तहत úामीण ±ेýŌ म¤ ÖवाÖÃय सेवाओ ंको मजबूत िकया है । इसके साथ ही, समय िश±ा 

योजना के माÅयम से हमार ेआिदवासी और úामीण ब¸चŌ को उ¸च गणुवता कì िश±ा िमल रही है, 

िजससे वे भिवÕय म¤ बेहतर अवसरŌ के साथ देश कì मु́ यधारा से जड़ुने म¤ स±म हŌगे । 

राÕůपित महोदय ने संिवधान कì र±ा और सामािजक Æयाय के िसĦांतŌ कì मह°ा पर भी बल 

िदया । हम सभी जानते ह§ िक लोकतंý कì मजबूत नéव संिवधान म¤ है । सरकार ने हमेशा संिवधान के 

मूÐयŌ का पालन करते हòए समाज के सबसे कमजोर और िपछड़े वगŎ के अिधकारŌ कì र±ा कì ह ै। 

हमारे देश के िवकास म¤ मिहलाओ ंका योगदान अÂयंत महÂवपूणª है, और सरकार ने मिहलाओ ं

के सशिĉकरण के िलए कई योजनाए ँबनाई ह§ । मिहला सरु±ा, ÖवाÖÃय, और िश±ा के ±ेý म¤ सुधार 

करने के साथ-साथ माननीय मोदी जी कì सरकार ने मिहलाओ ंको Öवरोज़गार और आिथªक Öवतंýता 

ÿाĮ करने के िलए कई कायªøम चलाए ह§ । पालघर के úामीण और आिदवासी ±ेýŌ म¤ मिहलाओ ंको 

आÂमिनभªर बनाने के िलए सरकार Ĭारा कई िवशेष पहल¤ कì जा रही ह§ । राÕůपित महोदय ने िजस 

आÂमिनभªर भारत और वोकल फॉर लोकल कì बात कì है, वह हमार ेपालघर ±ेý के िलए िवशेष łप 

से ÿासंिगक ह ै। हमारे ±ेý के úामीण उÂपादŌ को Öथानीय और अंतरराÕůीय बाजारŌ म¤ पहचान िदलाने 

के िलए सरकार ने कई योजनाए ँबनाई ह§ । इन योजनाओ ंके Ĭारा हमार ेछोटे उÂपादकŌ, कारीगरŌ, और 

िकसानŌ को एक नया मंच िमलेगा, िजससे वे आÂमिनभªर बन सक¤ गे । 

राÕůपित महोदय के अिभभाषण म¤ िजस ÿकार से भारत कì सामािजक, आिथªक और 

राजनीितक ÿगित का खाका ÿÖतुत िकया गया है, वह हम सभी के िलए ÿेरणादायक है । हम सभी 

सांसदŌ का यह कतªÓय है िक हम सरकार कì नीितयŌ और योजनाओ ंको ज़मीनी Öतर पर सही तरीके 
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से लागू कर¤, तािक हमारा ±ेý और हमारा देश हर ŀिĶ से ÿगित कर सके । 

माननीय राÕůपित महोदय के इस ÿेरणादायक अिभभाषण के िलए म§ उनका धÆयवाद करता हó ँ

और राÕůपित के अिभभाषण पर धÆयवाद ÿÖताव पर अपना समथªन Óयĉ करता हó ँ। 

धÆयवाद  । 

®ी अनूप सजंय धोýे (अकोला) : सबसे पहल,े म§ राÕůपित महोदय का आभार Óयĉ करता हó ँ िक 

उÆहŌने इस सदन म¤ हमार ेराÕů कì ÿगित, िवकास, और समिृĦ के िलए सरकार कì योजनाओ ंका बहòत 

ही ÖपĶ और Óयापक ÿÖतुतीकरण िकया । उनके अिभभाषण ने न केवल हमारे दशे के भिवÕय के ÿित 

एक सकाराÂमक इिĶकोण ÿÖतुत िकया, बिÐक यह भी सुिनिĲत िकया िक हम सभी िमलकर एक बेहतर 

और आÂमिनभªर भारत कì िदशा म¤ कदम बढ़ा रहे ह§ । उनके भाषण म¤ जो िवज़न था, वह हमार ेराÕů के 

उºजवल भिवÕय के ÿित ÿितबĦता को ÿकट करता है ।  

आज मझेु पालघर लोकसभा ±ेý के सांसद -के łप म¤, धÆयवाद ÿÖताव पर अपने िवचार Óयĉ 

करने का सौभाµय ÿाĮ हòआ ह ै। पाýघर जैसे ±ेý म¤ जो िविवधता और चुनौितया ँह§, यहा ँहमार ेमाननीय 

ÿधान मंýी जी ®ी नर¤þ मोदी जी कì सरकार ने सरकार कì नीितयŌ और योजनाओ ं का बड़े ही 

साकाराÂमक łप से कायाªÆवयन िकया है तािक वे हमार े ±ेý के ÿÂयेक नागåरक कì िज़Æदगी म¤ 

सकाराÂमक बदलाव ला सक¤  । राÕůपित महोदय के अिभभाषण म¤ जो िवकास कì तÖवीर ÿÖतुत कì 

गई, वह मेर ेजैसे सांसद के िलए िवशेष łप से महÂवपूणª ह,ै ³यŌिक पालघर लोकसभा ±ेý एक ऐसा ±ेý 

ह,ै जो अपने अिĬतीय सांÖकृितक और भौगोिलक पåरÿेàय के कारण कई ÿकार कì चुनौितयŌ का 

सामना करता ह ै। यह ±ेý आिदवासी समदुायŌ का गढ़ है, और यहां के लोग मु́ यधारा से जड़ेु िवकास 

कायŎ से अ³सर वंिचत रहते थे । लेिकन ®ी नर¤þ मोदी जी कì सरकार ने हमार ेपालघर जैस े±ेýŌ के 

िलए जो योजनाए ँबनाई ह§, उनसे उÌमीद कì एक नई िकरण जगी है ।  

राÕůपित महोदय के अिभभाषण म¤ जो बात¤ ÿमुखता से आई,ं उनम¤ से कई हमार े पालघर 
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लोकसभा ±ेý के िलए अÂयंत महÂवपूणª ह§ । पालघर, जो िक एक आिदवासी बहòल और úामीण ±ेý है, 

जहां कì जनसं´या मु́ य łप से कृिष, बागवानी और कारीगरी पर िनभªर है, आज भी कई सामािजक 

और आिथªक चुनौितयŌ का सामना कर रही है ।  

हमारे ±ेý के िलए सरकार कì जो योजनाए ँतैयार कì गई ह§, उनसे हमार ेनागåरकŌ को सीधे लाभ 

हो रहा है । िवशेष łप से, आिदवासी समुदाय के िलए सरकार ने कई-*योजनाए ँबनाई ह§, जो उनके 

जीवन Öतर को ऊंचा करने के िलए िदशा िनद¥श ÿदान कर रही ह§ । ह  

राÕůपित महोदय ने अपने अिभभाषण म¤ कई महÂवपूणª पहलुओ ंपर चचाª कì, जो हमार ेजैस े

िवकासशील देश के िलए िवशेष महÂव रखता ह ै। म§ िवशेष łप से ÿधानमंýी आवास योजना, उºजवला 

योजना, Öव¸छ भारत िमशन, िकसान सÌमान िनिध, और आÂमिनभªर भारत अिभयान जैसी योजनाओ ं

का उÐलेख करना चाहóगँा, जो पालघर ±ेý के úामाण और आिदवासी समदुायŌ के जीवन Öतर म¤ सुधार 

लाने म¤ काफ़ì मददगार सािबत हो रही ह§ । माननीय ÿधान मंýी ®ी नर¤þ मोदी जी ने हमार े±ेý के िवकास 

के िलए कई योजना दी है िजसम¤ से एक गेम च¤जर ÿोज³ेट है वडवान पोटª  । इस ÿोज³ेट के आने के 

बाद इस आिदवासी बहòल इलाके का कायापलट हो जाएगा ऐसा हम¤ िवĵास ह ै। यह मोदी जी के ददुªिशªता 

का ही पåरणाम है िक िजÆहोन¤ Ņालघर के िवकास के िलए िनरंतर ÿयास िकया है । िसफª  पालघर ही 

नहé, मोदी जी देश के उन सभी ÖथानŌ के िलए, जो िपछले कई दशकŌ से तÂकालीन सरकार कì नीितयŌ 

के कारण िपछड़ा रह गया, उनके िवकास के िलए िनरतंर ÿयास करते आ रहे ह§  । संपूणª भारत वषª कì 

जनता का सोभाµय है िक माननीय मोदी जी जैस ेकमªयोगी ÿधान मýंी हम¤ िमला है ।  

पालघर िजला िवशेष łप से आिदवासी बहòल ±ेý है, और यहा ँके लोग मु́ यधारा से जड़ेु िवकास 

कायŎ से अ³सर वंिचत रहते थ े। परंतु माननीय मोदी जी कì सरकार ने अब आिदवासी समुदाय के िलए 

िवशेष योजनाए ँबनाई ह§ । ÿधानमंýी जनजाित आिदवासी Æयाय महा अिभयान (पीएम जनमन) और 

क¤ þीय जनजातीय मýंालय कì योजनाओ ंसे हमारे ±ýे के आिदवासी भाई बहनŌ को एक नया अवसर 

िमŊा है । इन योजनाओ ंसे न केवल उनकì िश±ा, सरुि±त आवास, Öव¸छ पयेजल, ÖवाÖÃय, पोषण, 

सड़क, दूरसंचार कनेि³टिवटी, िवīतुीकरण और Öथायी आजीिवका के अवसरŌ तक बेहतर पहòचँ जैसी 
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बिुनयादी सुिवधाए ँÿदान करता है बिÐक उनके अिधकारŌ कì र±ा भी हो रही है ।  

इसके अलावा, Öव¸छ भारत िमशन और जल जीवन िमशन जैसी योजनाओ ंके माÅयम से हमार े

±ेý म¤ सफाई, जल संचयन, और Öव¸छता को बढ़ावा िदया जा रहा है, जो पालघर जसैे ±ेýŌ के िलए 

बेहद आवÔयक है । इन योजनाओ ंके िøयाÆवयन से úामीण ±ेýŌ म¤ जलवाय ुपåरवतªन के ÿभावŌ से 

िनपटने म¤ भी मदद िमŊ रही है ।  

हमारे ±ेý के अिधकांश लोग कृिष पर िनभªर ह§, और कृिष ±ेý को सशĉ करना माननीय मोदी 

जी कì सरकार कì ÿाथिमकता रही है । िकसान सÌमान िनिध योजना, फसल बीमा योजना, और कृिष 

से संबंिधत तकनीकì सधुार जैसे कदम हमारे ±ेý के िकसानŌ के िलए अÂयंतलाभकारी िसĦ हो रहे ह§ । 

सरकार ने िकसानŌ को Æयूनतम समथªन मूÐय और िव°ीय सहायता देने के िलए कई योजनाए ँबनाई ह§, 

िजससे उनके जीवन म¤ िÖथरता और समृिĦ आई है । 

राÕůपित महोदय ने िजस ÿकार से आÂमिनभªर भारत कì बात कì, वह हमार ेजैसे ±ेý के िलए 

िवशेष महÂव रखती है । यह केवल बड़े शहरŌ या उदयोगŌ तक सीिमत नहé रहना चािहए, बिÐक हर छोटे 

और मझोले उदयोग को ÿोÂसािहत करने के िलए ठोस कदम उठाए जाने चािहए । हम पालघर ±ेý म¤ 

वोकल फॉर लोकल के िसĦांत को अपनाते हòए Öथानीय उÂपादŌ और उīोगŌ को बढ़ावा देने का काम 

कर रहे ह§ ।  

पालघर जैसे दूरदराज के इलाकŌ म¤ ÖवाÖÃय सुिवधाओ ंऔर िश±ा कì उपलÊधता एक बड़ी 

चुनौती ह ै। लेिकन वतªमान माननीय मोदी जी कì सरकार ने ÿधानमंýी जन'ं आरोµय योजना (आयÕुमान 

भारत) और ÖवाÖÃय मýंालय कì योजनाओ ंके तहत úामीण ±ेýŌ म¤ ÖवाÖÃय सेवाओ ंको मजबूत िकया 

ह ै। इसके साथ ही, समú िश±ा योजना के माÅयम से हमार ेआिदवासी और úामीण ब¸चŌ को उ¸च 

गणुव°ा कì िश±ा िमल रही ह,ै िजससे वे भिवÕय म¤ बहेतर अवसरŌ के साथ दशे कì मु́ यधारा से जड़ुने 

मे ँस±म हŌगे ।  

राÕůपित महोदय ने संिवधान कì र±ा और सामािजक Æयाय के िसĦांतŌ कì मह°ा पर भी बल 

िदया । हम सभी जानते ह§ िक लोकतंý कì मजबूत नéव संिवधान म¤ है । सरकार ने हमेशा संिवधान के 
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मूÐयŌ का पाÐनन करते हòए समाज के सबसे कमजोर और िपछड़े वगŎ के अिधकारŌ कì र±ा कì है ।  

हमारे देश के िवकास म¤ मिहलाओ ंका योगदान अÂयंत महÂवपूणª है, और सरकार ने मिहलाओ ं

के सशिĉकरण के िलए कई योजनाए ँबनाई ह§ । मिहला सरु±ा, ÖवाÖÃय, और िश±ा के ±ेý म¤ सुधार 

करने के साथ-साथ माननीय मोदी जी कì सरकार ने मिहलाओ ंको Öवरोज़गार और आिथªक Öवतंýता 

ÿाĮ करने के िलए कई कायªøम चलाए ह§ । पालघर के úामीण और आिदवासी ±ेýŌ म¤ मिहलाओ ंको 

आÂमिनभªर बनाने के िलए सरकार दवारा कई िवशेष पहल¤ कì जा रही ह§ ।  

राÕůपित महोदय ने िजस आÂमिनभªर भारत और वोकल फॉर लोकल कì बात कì है, वह हमार े

पालघर ±ेý के िलए िवशेष łप से ÿासंिगक है । हमारे ±ेý के úामीण उÂपादŌ को Öथानीय और 

अंतरराÕůीय बाजारŌ म¤ पहचान िदलाने के िलए सरकार ने कई योजनाए ँबनाई ह§ । इन योजनाओ ंके 

Ĭारा हमार ेछोटे उÂपादकŌ, कारीगरŌ, और िकसानŌ को एक नया मंच िमलेगा, िजससे वे आÂमिनभªर बन 

सक¤ गे । 

राÕůपित महोदय के अिभभाषण म¤ िजस ÿकार से भारत कì सामािजक, आिथªक और 

राजनीितक ÿगित का खाका ÿÖतुत िकया गया है, वह हम सभी के िलए ÿेरणादायक है । हम सभी 

सांसदŌ का यह कतªÓय है िक हम सरकार कì नीितयŌ और योजनाओ ंको ज़मीनी Öतर पर सही तरीके 

से लागू कर¤, तािक हमारा ±ेý और हमारा देश हर इिĶ से ÿगित कर सके ।  

माननीय राÕůपित महोदय के इस ÿेरणादायक अिभभाषण के िलए म§ उनका धÆयवाद करता हó ँ

और राÕůपित के अिभभाषण पर धÆयवाद ÿÖताव पर अपना समथªन Óयĉ करता हó ँ।  

®ीमती łपकुमारी चौधरी (महासमÆुद) : म§ अपनी बात किवता कì 2 पांĉयŌ के साथ शłु करना 

चाहóगँी: 

"वो जो अंधेरŌ म¤ रहते थ,े उÆह¤ उजाले खलने लगे, 

देश बढ़ने लगा तो उनके इरादे बदलने लग,े 
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जो कल तक कुसê के िलए बेचैन थ,े 

आज भारत कì तर³कì से जलने लगे! 

जो कल तक दÔुमनŌ के साथ खड़े थ,े 

आज हम¤ राÕůवाद का पाठ पढ़ा रहे ह§, 

जो खदु ĂĶाचार म¤ िलĮ थ,े हम¤ ईमानदारी िसखा रहे ह§!" 

राÕůपित महोदया ने अपने भाषण म¤ 'सबका साथ, सबका िवकास, सबका िवĵास और सबका 

ÿयास' का मýं दोहराया । यह िसफª  शÊद नहé, बिÐक नए भारत कì पहचान है । लेिकन िवप± को यह 

िवकास पसंद नहé, ³यŌिक उनकì राजनीित िसफª  नकाराÂमकता, झूठ और अराजकता पर िटकì है । 

जब हमारी सरकार ने अनु¸छेद 370 हटाया, तब कÔमीर म¤ शांित और िवकास का नया युग शłु 

हòआ । लेिकन कुछ लोगŌ को यह बदाªÔत नहé हòआ । वो आज भी टुकड़े-टुकड़े ग§ग के साथ खड़े ह§, वो 

आज भी आतंकवाद के आकाओ ंको खशु करने म¤ लगे ह§ । उÆह¤ भारत का बढ़ता हòआ कद हजम नहé 

होता । 

यशÖवी ÿधानमंýी जी के नेतÂृव म¤ हमारी सरकार ने िपछले 10 सालŌ म¤ दशे के यवुा को नौकरी 

ढंूढने वाले कì जगह नौकरी देने वाले कì मानिसकता कì ओर अúसर िकया है आज दशे का यवुा 

Öटाटªअप नए उīमŌ के माÅयम से न केवल खुद स±म बना रहा है, बिÐक देश को मजबूत बनाते हòए 

ÿितिदन देश म¤ अनिगनत रोजगार के अवसर भी उÂपÆन कर रहा है । अनेकŌ Öटाटªअप से लेकर अंतåर± 

म¤ शोध और खेलŌ म¤ भी देश का नाम रोशन कर रहे ह§ । लेिकन हमारे देश का िवप± नहé चाहता िक देश 

का यवुा सकाराÂमक सोच एवं सकाराÂमक ऊजाª के साथ देश कì तर³कì म¤ शािमल हो इसिलए हर 

िदन यवुाओ ंको Ăिमत करने के िलए नए-नए ÿोपेग¤डा Éलेट हòए इस बात का उिचत ÿयास कर रहे ह§ 

िक देश का यवुा केवल रोजगार कì राजनीित म¤ उलझा रहे ना वह Öवरोजगार कì िदशा म¤ सोच ना ही 

अपने िलए िवकास के िकसी नए अवसर कì ओर आगे बढ़ सके िवप± चाहता ही नहé है िक देश का यवुा 

अपने पैरŌ पर खड़ा हो सके । 

राÕůपित महोदया ने कहा िक साइबर सरु±ा आज सबसे बड़ी चनुौती है । फेक Æयूज़ िडिजटल 
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धोखाधड़ी और डीप फेक को रोकने म¤ सरकार कì सहायता करने कì जगह ³यŌ हमारे दशे का िवप± 

इनकì आड़ लेकर देश कì जनता और देश कì युवा को िदगĂिमत करने का ÿयास करता है, महोदय 

³या िवप± का काम केवल झूठे नैरेिटव और अफवाह¤ फैलाना ह§ और िफर लोकतýं कì दहुाई दतेे हòए 

यही लोग चुनाव हारने के बाद EVM पर सवाल उठाते ह§ और देश को बदनाम करने का कोई मौका नहé 

छोड़ते । 

"एक राÕů एक चनुाव" कì बात होते ही ³यŌ िवप± को इतनी बेचैनी हो जाती है, म§ आपको 

बताना चाहóंगी ³यŌिक िवप± को यह भली भांित पता है िक देश म¤ अगर बार-बार चुनाव नहé हŌगे तो हर 

थोड़े िदन म¤ उनकì जाितवादी और िवभाजनकारी राजनीित कì ताकत खÂम हो जाएगी बार-बार लोगŌ 

के बीच झूठ का नेगेिटव लेकर जाने और संिवधान बदलने जैसी खोखली बात करने का उÆह¤ अवसर 

नहé िमलेगा । 

हमारी सरकार ने यशÖवी ÿधानमंýी जी के नेतृÂव म¤ आठव¤ वेतन आयोग के गठन और 

कमªचाåरयŌ के िलए 50% िनिĲत प¤शन कì जो बात कì वह देश के हर कमª योगी के सÌमान कì र±ा 

करने का संकÐप है लेिकन िवप± को इस बात से भी आपि° है ³यŌिक उनका आदर केवल आर±ण 

और तुिĶकरण कì राजनीित है । मिहलाओ ंकì बढ़ती शिĉ आज जब देश कì बेटी सशĉ हो रही है 

लड़ाकू िवमान उड़ा रही है, पिुलस और सेना म¤ नेतÂृव कर रही है, बड़े-बड़े औīोिगक सÖंथानŌ का 

नेतÂृव जब देश कì बेिटयŌ के हाथ म¤ है, जब देश कì बेिटयां यह तय कर रही है िक देश कì िदशा िकधर 

होगी जब देश कì बेिटयां ओलंिपक म¤ देश का नाम रोशन कर रही ह,ै तब यह िवप± केवल िवघटन और 

िवघटन कì बात कर रहा ह ै। िवप± म¤ बैठे हòए मेर ेसाथी ³या इस बात का जवाब द ेपाएगंे िक उÆहŌने 

ऐसी कौन से धरातल पर सफल होने वाले ÿयास मिहलाओ ंके िलए िकया िजससे देश कì मिहलाए ं

सशĉ हो सके । इÆहŌने िसफ़ª  आज तक छलावा िदया है िसफª  वादे करते ह§, देश कì मिहला को सशĉ 

करने हमारी सरकार काम करती है! 

भारत माता कì जय! वंद ेमातरम् ! 
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SHRIMATI SHAMBHAVI (SAMASTIPUR):  

 I with immense pride and gratitude to second the motion of thanks for the 

President's address. The President's address eloquently laid out the vision 

of our government, a vision that resonates with the aspirations of every 

Indian. It showcased the remarkable progress we have made in the past few 

years, while also outlining the path we will tread to build a New India - a 

nation that is strong, prosperous, and inclusive. 

 The President's address highlighted our unwavering commitment to the 

welfare of the farmers, the backbone of our nation. The PM Kisan Samman 

Nidhi continues to provide crucial financial support, empowering farmers to 

invest in their land and livelihoods. The allocation of substantial resources 

to the "Dharti Aaba Tribal Village Utkarsh" campaign demonstrates our 

dedication to uplifting the tribal communities, ensuring they are equal 

partners in India's growth story. We are not just building infrastructure; we 

are building futures. 

 Our government's focus on education and youth empowerment is evident in 

the initiatives like the PM Vidyalakshmi scheme and the internship program 

for one crore youth. We are equipping our young generation with the skills 

and opportunities they need to thrive in the 21st century. The new law 

against paper leaks in recruitment exams underscores our commitment to 
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transparency and meritocracy, ensuring that every deserving candidate gets 

a fair chance. We are nurturing a generation of leaders and innovators who 

will take India to new heights. 

 The President's address rightly emphasized our commitment to 

infrastructure development. The Pradhan Mantri Gram Sadak Yojana 

continues to connect rural India, bridging the gap between villages and 

cities. The rapid expansion of the Vande Bharat and other modern train 

services is transforming our transportation landscape, making travel faster 

and more comfortable for millions. We are building a nation connected not 

just by roads and railways, but also by aspirations. 

 Our commitment to social justice and inclusive growth is reflected in the 

numerous initiatives highlighted by the President. The Ayushman Bharat 

scheme is providing health security to crores of senior citizens, ensuring 

they can live their golden years with dignity. The increase in the MUDRA 

loan limit will empower small entrepreneurs, fueling their dreams and 

creating new employment opportunities. We are building a nation where 

everyone has access to quality healthcare and opportunities to prosper. 

 The President's address also showcased our government's strong resolve 

in addressing critical issues like "One Nation-One Election" and the "Waqf 

Act Amendment. These are complex issues that require bold and decisive 

action, and our government is committed to finding solutions that are in the 

best interests of the nation. We are building a nation that is strong and 
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united, a nation that speaks with one voice. 

 The Swachh Bharat Abhiyan, the Pradhan Mantri Ujjwala Yojana, the 

Saubhagya Yojana, and the Jal Jeevan Mission are transforming the lives 

of millions, providing access to basic amenities and empowering them to 

live with dignity. We are not just building toilets and providing gas 

connections; we are building a healthier and more equitable society. 

 The President's address resonated with the concerns of the middle class, 

highlighting initiatives like RERA, home loan subsidies, and the expansion 

of educational opportunities. We understand the aspirations of the middle 

class, and we are committed to creating an environment where they can 

thrive. The decision to constitute the Eighth Pay Commission and the 

assured pension scheme for government employees demonstrates our 

commitment to their welfare. We are building a nation where the middle 

class feels secure and valued. 

 The empowerment of women is a central theme of our government's 

agenda. The Nari Shakti Vandan Adhiniyam is a historic step towards 

ensuring women's representation in Parliament. The success of the National 

Rural Livelihood Mission and the rise of Lakhpati Didis demonstrate our 

commitment to empowering women economically and socially. We are 

building a nation where women are equal partners in every sphere of life. 

 The President's address also highlighted our achievements in the fields of 

science and technology, particularly in the space sector. The successful 
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launch of numerous satellites and the progress towards Gaganyaan are a 

testament to the ingenuity and hard work of our scientists. We are building 

a nation that is at the forefront of innovation and technological advancement. 

 Finally, the President's address underscored our commitment to good 

governance and transparency. The initiatives like the PM SVANidhi Yojana 

and the ONDC platform are empowering small businesses and promoting 

digital inclusion. We are building a nation where everyone has a fair chance 

to succeed. 

 In conclusion, the President's address was a comprehensive and inspiring 

vision for the future of India. It showcased our achievements, outlined our 

priorities, and reaffirmed our commitment to building a New India. I urge all 

members of this House to support the motion of thanks and join us in this 

journey to build a nation that is strong, prosperous, and inclusive. Thank 

you. 

SHRI G. KUMAR NAIK (RAICHUR): It is customary to express gratitude to the 

Hon'ble President, and I do so with due respect. However, gratitude must come 

with honesty, and honesty demands that we acknowledge the gaps between the 

government's claims and the reality that our citizens experience every day. The 

address presented a picture of progress and achievement, but much remains 

unaddressed, particularly for the people who struggle with challenges that cannot 

 
 

 Speech was laid on the Table. 



04.02.2025  1214 
 

 

be overlooked.  

 The President expressed sorrow over the stampede at Mahakumbh-but 

sorrow is not enough. The fact remains that the government failed to manage the 

Mahakumbh, and ordinary pilgrims paid the price. While VIPs enjoyed comfortable 

access, the common devotees of this country were left stranded, humiliated, and, 

in many cases, injured or dead. This is not just mismanagement; it is an outright 

betrayal of faith. What is the government's response? Photo-ops for leaders, 

silence for victims. This is the reality of "event management" in this government's 

tenure-where spectacle is prioritized over people's safety.  

 The President spoke of economic growth, and as a representative of 

Karnataka, a state that has been at the forefront of driving India's economy, I must 

highlight the pressing concerns that remain unaddressed. Karnataka is a leader in 

software exports, biotech, aerospace, manufacturing, and agriculture. Yet, 

Karnataka's share of central taxes has been cut by 23%, the steepest decline 

among all states. This is a matter of great concern. A state that significantly 

contributes to national growth must receive its fair share of resources to sustain its 

development trajectory. Karnataka demands that we get our rightful share.  

 As a representative of Raichur and Yadgiri, two of the most underdeveloped 

districts in Karnataka, both falling under the Aspirational Districts Programme. The 

intent behind this programme was to uplift backward districts, but in execution, it 

has been reduced to a branding exercise rather than a meaningful transformation 

effort. The President stated that UNDP report appreciated the initiative. For a 

government that considers itself beyond criticism, even a polite nod probably 
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sounds like a standing ovation. While the report acknowledges the initiative, it also 

points to serious gaps. The report clearly highlights that under the program, critical 

areas - economic empowerment, infrastructure, gender development, and 

environmental sustainability- remain neglected. A key recommendation was the 

need to strengthen human resources in administration and governance, but no 

corrective measures have been announced to address this concern. Systemic 

change requires dedicated financial and administrative support, not just 

competitive rankings among districts.  

 The President spoke of Vande Bharat, Amrit Bharat, and Namo Bharat 

trains, but Karnataka continues to face railway neglect. The railway density in 

Karnataka is merely 2.62 km per 100 sq. km, while railway density of UP is 6.24 

km and West Bengal is 11.79 km. The long-awaited Alamatti-Yadgiri railway line 

remains stuck in bureaucratic delays, even as new projects are sanctioned 

elsewhere. Infrastructure development must be equitable, ensuring that regions 

like north Karnataka receive their fair share of attention to support mobility, trade, 

and economic opportunities.  

 The Hon'ble President's speech spoke of inclusive growth, but the allocation 

of resources tells a different story. Scheduled Castes and Scheduled Tribes form 

25.2% of India's population, yet only 6% of the Union Budget is directed toward 

their welfare. The NAMASTE scheme for mechanized sanitation was mentioned, 

yet over 400 manual scavenging deaths have been recorded since 2014. The 

contradiction is stark - on one hand, the government states that "no manual 

scavenging deaths have occurred," while on the other, families continue to lose 
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their loved ones to hazardous work conditions. There is a pressing need for a 

structured approach that ensures effective rehabilitation, enforcement of protective 

laws, and an end to unsafe sanitation work.  

 The government takes pride in schemes like Pradhan Mantri Ujjwala Yojana 

and the provision of ration for citizens, but the reality is that 10 crore people remain 

excluded from these benefits because the government continues to rely on 

outdated 2011 Census data. The President's speech conveniently skipped the fact 

that India is one of the only few nations in the world that has not conducted census. 

Because of either lack of competence of the Government or its vicious political 

motives, this Government has decided to delay census. 143 out of 189 countries 

conducted their national censuses post-pandemic. India now shares the dubious 

distinction of not conducting its Census with conflict-ridden nations like Yemen, 

Syria, and Afghanistan. 

 Economic growth cannot be measured solely by GDP figures; it must be 

reflected in employment and opportunity. Youth unemployment stands at 45.4%, 

and for the first time in decades, there has been an increase in the number of 

people moving back to agriculture - not out of choice, but out of compulsion. The 

MSME sector, which should have been the backbone of employment generation, 

has suffered under demonetization, a flawed GST rollout, and unplanned economic 

disruptions. The ability of small businesses to recover remains weak, yet 

meaningful interventions to support this sector remain inadequate. Efforts are 

required to support MSME sector, particularly in rural and backward regions.  

 The people of Karnataka do not need more slogans; they need fairness, 
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investment, and responsive governance. Strong economies are built on just 

policies, and inclusive growth is measured not by announcements but by real 

impact on people's lives. It is the duty of this government to ensure that 

development reaches every region, every community, and every citizen - not just 

in words, but in action.  

Thank you. 

 

DR. D. RAVI KUMAR (VILUPPURAM): I lay my views on the Recently 

Announced Budget. The newly announced budget serves as a symbol of religious 

nationalism and economic nationalism while also acting as a display of populist 

welfare schemes.  

 A closer look at how budgetary allocations for religious minorities and 

Scheduled Castes (SCs) and Scheduled Tribes (STs) within Hindu society have 

been systematically reduced reveals the underlying Hindutva-driven nationalism at 

play. 

 Funds for scholarships for students from minority communities have been 

significantly slashed in this budget. In the previous budget, 326.16 crore was 

allocated for pre-matric scholarships for school-going students from minority 

backgrounds, but only 90 crore was spent. This year, the allocation has been 

further reduced to just 195.70 crore.  

 For post-matric scholarships for higher education, 1,145 crore was allocated 
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last year, but only 344 crore was actually spent. This year, the budget for post-

matric scholarships has been slashed by 700 crore, leaving only 413.9 crore. The 

BJP government's intent to systematically undermine the education of minority 

communities is now glaringly evident.  

 The total expenditure for this year has been estimated at 50.65 lakh crore. 

According to the Union government's Scheduled Caste Sub-Plan (SCSP), 15% of 

the total budgetary expenditure must be allocated for the development of SC 

communities. Based on this principle, SCs should have been allocated 7.59 lakh 

crore. However, only 1,68,478 crore has been earmarked for them, denying them 

5,91,323 crore that was rightfully theirs.  

 Similarly, 7.5% of the total budget, amounting to 3,79,900 crore, should have 

been allocated for STs. However, they have been given only 1,29,250 crore, with 

2,50,650 crore being denied.  

 The BJP claims that the changes in income tax policies benefit the middle 

class and hail them as a major economic revolution. However, only 2.2 crore 

Indians will actually benefit from these tax modifications. This is far from enough to 

rejuvenate the Indian economy. The real way to achieve economic growth is by 

increasing the purchasing power of the poor. The biggest obstacle to this is the 

GST regime.  

 The entire nation is being burdened by the GST structure, along with 

additional taxes such as cesses and surcharges imposed by the Union 

government. Under Articles 270 and 271 of the Constitution, cesses and 

surcharges are meant to be levied only for specific purposes and for a limited 
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duration. However, the Union government has been continuously imposing these 

taxes. The revenue collected through cesses and surcharges does not have to be 

shared with the states.  

 Since the BJP came to power, a significant portion of the Union government's 

revenue has come from cesses and surcharges. In 2014-15, these accounted for 

9% of the total tax revenue, which has now risen to 14% in the 2024-25 budget. 

While the Union's overall tax revenue grows at a rate of 10% per year, the revenue 

from cesses and surcharges grows at 15%. By increasing these indirect taxes, the 

Union government is evading its responsibility to share tax revenues with the 

states.  

 The 15th  Finance Commission had determined that states should receive 

41% of the Union's tax revenue. However, in the 2024-25 budget, only 34% has 

been allocated to states. This shortfall is primarily due to the increase in revenue 

collection through cesses and surcharges, which are not shared with the states.  

Although cesses are supposed to be collected for specific purposes, the Union 

government disregards this rule. It collects these taxes arbitrarily and uses them 

for other purposes. For instance, when GST was introduced, a GST Compensation 

Cess was imposed to offset the revenue loss faced by states. However, even 

though the compensation to states has stopped, the Union government continues 

to collect the GST Cess.  

 Each month, the Union government collects nearly 1 lakh crore in GST 

revenue, along with thousands of crores from the cess imposed on it. When GST 

was introduced, it was marketed as a One Nation, One Tax system. However, 
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today, multiple GST rates are being imposed on the same product. The taxation of 

items like bread and popcorn demonstrates this inconsistency. As if existing cesses 

were not enough, the Union government has now introduced an Agriculture 

Infrastructure Development Cess (AIDC) on solar cells and motor vehicles. This is 

why people now refer to this government's tax policies as 'tax terrorism'.  

 The budget does not allocate funds for the new schemes it announces. For 

example, it claims that 10,000 additional medical seats will be created this year. 

However, no additional funds have been allocated for the healthcare sector to 

support this expansion.  

 The budget also claims that nuclear energy will be expanded to meet India's 

electricity demands. However, compared to last year, 920 crore has been cut from 

the allocation for nuclear energy.  

Welfare schemes for gig workers have been announced, but no funds have been 

allocated for them.  

 The Finance Minister has declared that agriculture is the primary engine of 

India's economic growth. However, last year, 1,31,195 crore was allocated for 

agriculture, while this year, the allocation has been reduced to 1,27,290 crore a cut 

of 3,900 crore. In essence, the Finance Minister has 'switched off’ the so-called 

engine of economic growth.  

 The budget contains no provisions for job creation. According to the PLFS 

(Periodic Labour Force Survey) report, the unemployment rate among youth stands 

at 10.2%, while among graduates, it is 13%. The number of stable, salaried jobs is 

decreasing, and agriculture remains the primary employment sector. These 
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indicators suggest that the economy is headed toward further decline.  

Thank You  

SHRI D. M. KATHIR ANAND (VELLORE): I would like to express my views on 

some glaring omissions and pertinent points not mentioned in the President's 

address especially on the shabby treatment given to Tamil Nadu and its people by 

the union Government. 

 There is no mention in the Address about the failure of the Government to 

provide adequate financial support to the states like Tamil Nadu affected badly due 

to heavy rains and subsequent floods. The Address fails to mention the failure of 

the union Government to provide adequate matching funds for various schemes 

implemented in Tamil Nadu from the central exchequer. 

 The Address fails to mention various remedial steps taken by the 

Government to stop the farmer's suicides during last few years in various parts of 

the country. There is no mention in the Address about the effective measures taken 

by the Government to increase the MSP and double the income of farmers in the 

country. There is no mention in the Address about the steps taken by the 

Government to curb the unprecedented rise in prices of all essential commodities. 

The President address failed to mention the inability of the union Government in 

controlling the fast escalation of prices of pulses and edible oils in the country. 

 There is no mention in the Address about the loss of jobs and the 

Government's failure to tackle the menace of huge unemployment problem in the 
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country. The President address failed to mention the total failure of the union 

Government in imparting skill development and training and to provide employment 

and entrepreneurship opportunities to millions of youths from poor socio economic 

background. The President address do not mention about the failure of the Union 

Government to provide job opportunities to millions of educated youth even after 

the completion of Higher Education. 

 There is no mention in the motion about the failure of the Government to take 

effective steps to stop the crimes against women children and elderly persons. 

There is no mention in the motion about the failure of the Government to take 

effective measures to check and eradicate the malnutrition among the women and 

children in our country. There is no mention in the Address about the universal 

social security for the unorganized sector workers and creation of a National Social 

Security Fund with adequate resources as per the recommendations of the 

National Social Security Board for unorganized Workers. There is no mention in 

the Address about the failure of the Government to provide protection to minority 

communities in the country. 

 The President address failed to mention the inordinate delay and the 

lackadaisical approach of the Railway Ministry to expedite the long pending 

Railway projects in Tamil Nadu and the failure of the union Government in this 

regard. There is no mention in the Address about the various crucial, important 

Infrastructure developments in Tamil Nadu like the construction of the 

Sethusamudram Ship Channel Project which is very important for maritime trade 

and commerce in India, construction of AIIMS at Madurai in Tamil Nadu, 
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establishment of Green Field Airport at Parandur and International airport at Hosur 

in Tamil Nadu.  There is no mention in the Address about the expansion of Madurai 

Airport as well as the establishment of Airports at Vellore, and Neyveli. There is no 

mention in the Address about the failure of the union Government to develop Road 

infrastructure on National Highways in Tamil Nadu and to reduce toll rates in Toll 

Gates on National Highways in Tamil Nadu.  There is no mention in the Address 

about the Government's failure to allocate six per of GDP in Education. There is no 

mention in the Address about the steps taken by Government to allot six per cent 

of GDP in Health care and development of Health Infrastructure in the country. 

There is no mention in the Address about the steps being taken by the Government 

to recover the loan amounts from the large corporate defaulters of Public Sector 

Banks. There is no mention in the Address about the Governments stand on 

escalating NPAs and wilful defaulters of PSU Banks affecting their financial 

condition of the country. The President address is silent about the harassment of 

farmers, students and their families by the Bank officials while repaying the loans 

given to them. 

 There is no mention in the Address about the failure of Union Government 

to allocate adequate funds to implement the Comprehensive Water Resources 

Management program in the Greater Chennai region. There is no mention in the 

President Address to arrest the steep fall in the ground water level or to encourage 

rain water harvesting in the country or about linking of rivers, especially the 

peninsular rivers and in resolving the water disputes among different states. 

 There is no mention in the Address about the Government's failure to review 
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the Centre-State relations as per the demands of the State Governments. There is 

no mention in the Address about the retrieval of Katchatheevu islet from Sri Lankan 

Government which is very important for the fishermen in Tamil Nadu. There is no 

mention in the President Address about the need to find a solution to the Indian 

fishermen row on the fishing rights in the Palk Bay Strait and Gulf of Manner and 

the need to provide proper protection to the fishermen from the harassment of Sri 

Lankan Navy. 

 The President address failed to mention the total failure and inability of the 

Union Government in combating and controlling the effects of climate change, 

environmental degradation and various kinds of pollution in the country. The 

President address does not mention about the need to amend the Constitution of 

India in order to transfer the residuary powers, from the Central sphere to the State 

sphere as far as the matters related to eighth schedule of the Constitution. The 

President address does not mention the urgent need to discontinue NEET in the 

State of Tamil Nadu in view of large scale injustice imposed on the rural poor 

students who do not have the wherewithal to prepare for the costly NEET exams. 

 The President address failed to mention the total failure and inability of the 

union Government in controlling the fast depreciating value of Indian Rupees 

against US Dollar. The President address failed to mention the total failure of the 

union Government in balancing the import export Trade deficit with China, USA, 

Japan, Taiwan and other foreign countries. The President address failed to mention 

the escalating price of Petrol, Diesel, CNG, LPG prices in the country. The 

President address failed to mention the interference and infringement of federal 
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rights of the democratically elected State Governments by the union Government 

through the Governor's office. 

 The President address failed to mention anything regarding the discovery of 

archaeological evidences to prove and establish that a well developed Iron Age in 

India existed in Tamil Nadu dating back to 5370 years ago. 

 The share of Tamil Nadu in devolution of taxes decreased from 5.305 per 

cent in the 12th Finance Commission to 4.079 per cent in the 15th Finance 

Commission. The total central transfer to Tamil Nadu from 2014-15 to 2022-23 has 

been Rs. 4.75 lakh crore, while the State of Tamil Nadu has contributed Rs. 6.35 

lakh crore in direct taxes alone. If indirect taxes are also considered, then for every 

one rupee contribution to Union Government only 29 paise has been received back 

by Tamil Nadu. 

 The termination of GST compensation regime on 30.06.2022, has resulted 

in a revenue shortfall of Rs.20,000 crore per annum for the Government of Tamil 

Nadu. While the States are reeling under the stress of revenue shortfall in the 

aftermath of GST, the Union Government is continuing to divert its revenue 

collections away from the divisible pool of taxes, by imposition of cesses and 

surcharges. In 2022-23, the central government would have collected about Rs. 

5.1 lakh crores from cess and surcharge. If this were devolved to the States, then 

Tamil Nadu would have received an additional 20,800 crores in one year. Tamil 

Nadu has been continuously betrayed by the Union Government and denied its 

rightful share of funds though the State of Tamil Nadu is the second highest 

contributor to Central exchequer. Therefore, I urge the union government to provide 
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increased devolution of taxes to Tamil Nadu from this year onwards. 

 Over the last ten years, Tamil Nadu has been subjected to a step-motherly 

treatment, consistently denied its rightful share in the sanctioning of projects and 

allocation of resources. This has not only hindered the state's development but has 

also created a sense of alienation among its people. Allow me to present a few 

instances before this House to highlight the gravity of the situation. Tamil Nadu was 

ravaged by consecutive natural disasters year after year, in the form of Cyclones 

like Michaung, Fengal and the floods caused due to unprecedented rainfall in many 

districts. These disasters have caused a significant damage to the lives, livelihood 

and property of the people; and caused a huge strain on the state finances. While 

the State had submitted two detailed memoranda outlining the extent and 

magnitude of disasters, seeking a disaster relief of Rs.37,906 crore, the Union 

Government released a paltry amount of Rs. 276 crores that too after several 

months. Cyclone Fengal has inflicted severe damage across northern districts of 

Tamil Nadu, disrupting infrastructure, livelihoods, and daily life. Chief minister Thiru 

MK Stalin has appealed to Prime Minister for an immediate interim relief of Rs 

2,000 crore from the NDRF. This would help expedite rescue, restoration, and 

rehabilitation processes. Considering the gravity of the situation, the ₹944 crore 

cyclone relief fund allocated by the Union Government falls significantly short of 

addressing the widespread damage. In light of these challenges, I humbly request 

the Union Government to take immediate steps to support Tamil Nadu more 

effectively and I also appeal for an enhanced financial package to accelerate the 

restoration of roads, agricultural fields, and other critical infrastructure. Given the 
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magnitude of the disasters and the colossal damage caused to the infrastructure 

and livelihoods of people, this compensation is grossly inadequate and is a grave 

injustice to the State of Tamil Nadu. We expect the union Government to support 

the Tamil Nadu government in designing a long-term rehabilitation plan, including 

additional financial and logistical support for vulnerable sections. This cooperative 

approach is essential not only for rebuilding the affected regions but also for 

ensuring resilience against future calamities. 

 While on one hand, the Share in central taxes to State Governments is being 

reduced through the indiscriminate use of cesses and surcharges, on the other, the 

Union Government has been progressively shifting the burden of centrally 

sponsored schemes onto all the State Governments. As the unit costs are not in 

consonance with ground realities, the State Governments are forced to bear a 

majority of the expenditure to provide the necessary benefits to people. For 

instance, Under the 'Affordable Housing in Partnership' vertical of Pradhan Mantri 

Awas Yojana (Urban), the Government of India contributes only Rs.1.5 lakh per 

unit, whereas the Government of Tamil Nadu contributes around Rs.12-14 lakh per 

unit. For this paltry 10% the Union Government has been imposing restrictive and 

discriminatory conditions to delay the release of funds to the State of Tamil Nadu. 

 The Tamil Nadu Government has been urging the Union Government not to 

withhold the release of funds under the ongoing Samagra Shiksha Scheme by 

linking it to the signing of MoU for the establishment of PM SHRI schools in Tamil 

Nadu as the State has some valid reservations to certain elements of the NEP 

2020. The first clause of the proposed MoU for PM SHRI schools mandates that 
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the State implement all provisions of NEP. Many of the acceptable provisions of 

the NEP were being implemented in Tamil Nadu even before the launch of NEP 

and are covered by the State Education Policy. The objections of the State to the 

NEP are specific to the implementation of the 3-language formula, 5+3+3+4 

curriculum framework, the introduction of vocational education from class 6 and 

board examinations for classes 3,5,8. Linking the release of SS funds to 

compliance with the PM SHRI scheme undermines the State's autonomy as 

granted by the Indian Constitution, which lists education under the Concurrent List. 

Furthermore, characterizing Samagra Shiksha as merely an extension of NEP 

2020 is misleading and fails to recognize the State's comprehensive educational 

framework and achievements. 

 The Successive budgets have under-provided for railway projects in Tamil 

Nadu. The allocation to the State in the Union Budget 2023-24 is merely 2.5% of 

the national level. The railway budgetary allocation to the State of Tamil Nadu in 

the last 4 years is almost equal to the annual allocation to the State of UP. This 

continuous neglect of the needs and aspirations of the State has resulted in 

extreme inconvenience to the people of Tamil Nadu. Sir, Tamil Nadu is a pioneering 

champion in the country and lead from the front on many aspects and Tamil Nadu 

plays a pivotal role in Indian economic growth. Industries and services sectors drive 

Tamil Nadu's progress and economic performance demonstrated significant 

growth. 

 Tamil Nadu's State Gross State Domestic Product (GSDP) rising by 14 per 

cent to reach Rs 23,64,514 crore, surpassing the national average in terms of per 
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capita income. Tamil Nadu's per capita income stands at Rs 3.08 lakh, nearly 56 

per cent higher than the national average of Rs 1.96 lakh. It is a testimony to the 

significant economic growth under the Dravidian Model Government under the 

dynamic leadership of Hon'ble Chief Minister Thalapathy M.K. Stalin and shed light 

on the pivotal contributions of the industries and other services sectors in Tamil 

Nadu. 

 The revenue receipts of Government of Tamil Nadu has increased by 17.47 

per cent during 2022-2023 compared to the previous year, thanks to a rise in both 

tax and non-tax revenues. Tamil Nadu's own tax revenue formed the bulk of these 

receipts, contributing 62 per cent of the total. This included Rs 53,823 crore from 

the state goods and services tax (SGST) and Rs 59,143 crore from taxes on sales 

and trade. 

 The rise in revenue indicates that the state's collection mechanisms have 

been functioning more effectively. Amidst a situation when the central transfers 

have been restricted discriminatorily and when the burden of expenditure has been 

shifted onto the State, the Union Government has also denied the legitimate 

borrowing space to the State. The net borrowing ceiling of the States is fixed at 3 

per cent of GSDP every year by the Union Government. Sir, there has been a 

systemic attempt to deny Tamil Nadu of its due and legitimate share. This is 

causing a huge strain on the fiscal health of the State. 

 Private Educational Institutions play a pivotal role in the development of 

education in the country, from pre-school to Ph.D program. Without the humongous 

contribution from Private educational institutions India's GER would have been 
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abysmal. Unfortunately Private Educational Institutions are subject to an 18% GST 

from School Education to Higher Education. 18% GST levied on tuition fees and 

other educational services by Private institutions, coaching center for competitive 

exams such as JEE, NEET, UPSC, and other professional courses. 

 Vocational training, coaching classes, and private tutorials, Distance 

education, private online education platforms and coaching institutes too are 

subject to the 18% GST. Products like uniforms, bags, and certain types of 

stationery too attract 18% GST. Printed materials like question papers, answer 

sheets, and printed study materials are under the ambit of GST. Catering Services 

like mid-day meals provided to students within educational institutions are taxed 

18% GST. Security services, cleaning and House-keeping services in private 

educational institutions, Rental income from immovable property like classrooms, 

hostels, or administrative buildings are taxed 18% GST. Services provided for the 

transportation of students and staff taxed 5% GST. 

 GST on services by Private Educational Institutions is draconian and affects 

the affordability of education, GST on educational services escalate the fees and 

in turn discourage students from pursuing higher education or opting for more 

affordable alternatives. The increased cost of education due to GST can hinder 

access for deserving students who could not get admission in government 

educational institutions. Therefore I urge the union government to exempt all 

recognized private educational institutions from paying 18% GST. The steep fall in 

the value of Indian Rupee against US Dollar is unprecedented and the BJP leaders 

who teased the former Prime Minister Dr. Manmohan Singh for the fall of value of 
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Indian Rupee against US Dollar during his regime, now telling their cooked up 

stories and lame excuses as the value of Indian Rupee plummeting against the US 

Dollar. Today, One US Dollar is touching Rs.87. At this rate it may reach Rs. 100 

in few months’ time. Our Finance Minister will simply say Rupee is not Falling.  

Dollar is gaining. Sir, on 31 Jan 2012 when it was less than 50, it was criticized and 

vehemently opposed by the BJP leaders including our Prime Minister. Today the 

value of Indian Rupee against US Dollar is plummeting to an abysmal low. I can't 

imagine how Shri Narendra Modi and other BJP leaders would have reacted to this 

had Modi remained the Gujarat Chief Minister and the same UPA government is at 

the centre. 

 The total external debt has risen exponentially in the last 10 years. Till 2014 

the total debt was Rs.55 Lakh crores only. But in 2024-25 it has touched almost 

Rs.200 lakh crores. That means in the last 10 years the government has literally 

increased the debt burden on every Indian. A debt burden of Rs 155 lakh crores 

along with interest components are on the people of India. 

 The middle class all over the country are very unhappy that they are paying 

the majority of the taxes, they are not getting any tax deduction, inflation has been 

high, the cost has been high, student fees have gone up, living cost has gone up, 

quality of life in the cities remain poor. The poor becomes very poor and the middle 

class becomes the new poor. India is the only country where the super rich and 

super tax payers have several concessions and the individual salaried class is 

penalized more than they bear. 

 India is a federal country where both the Centre and states have been 
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assigned the powers to levy and collect taxes by our Constitution. Both 

governments have distinct responsibilities to perform for which they need to raise 

tax revenue. After the introduction of GST from July 2017, the States like Tamil 

Nadu are losing their potential tax income generation due to the complexities in 

GST. The key challenges of GST are the complexity of tax structure, compliance 

burdens on MSMEs, revenue leakages due to fake invoices, and fraudulent input 

tax claims. Several Thousand companies especially the small industries have been 

disappeared and lost due to the introduction of draconian GST and its haphazard 

implementation.  

 The States opposed the GST because it proposed a common tax rate for 

goods and services across the country. This meant that states would lose the 

authority to set tax rates on various items, which undermined fiscal federalism and 

their autonomy. The central government's tax revenue has increased substantially 

under GST due to a wider tax base and improved compliance. IGST and cess 

collections have also added to the central government's revenues. 

 GST is distribution in current situation is very much against the States. The 

growing indifference and unequal distribution of funds to various states from the 

central exchequer can be averted if only the government brings changes in sharing 

pattern of GST 40% to the Union Government and 60% to the States. 

 Also under the GST regime, the IGST is shared only between the consuming 

State and the union Government, where as the producer States receive nothing. 

The state governments encourage industries in several ways to improve 

productivity and trade. But they get nothing in return under GST regime. Hence the 
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Sharing pattern of IGST may be changed 30% each for producer and consumer 

states and 40% for union government. Therefore I urge the union Government to 

make such appropriate amendments in the respective Acts to effect changes in the 

sharing pattern of GST income between States and the Centre for realizing 

equitable distribution of income from central exchequer. But making things worse, 

the union government is planning to bring Petroleum products under the ambit of 

GST. This shows the union Government's big brother attitude is detrimental for the 

state autonomy and cooperative federalism enshrined in our constitution. The right 

to tax Petroleum and Alcohol products should be with the respective state 

governments only. 

 The government has lost clue in controlling the gold price. The Hon'ble 

Finance Minister has brought untimely reduction of import duty on gold which 

resulted in the massive downfall of gold prices. The people who have invested in 

gold bonds and those who bought gold in the recent past stand to lose several 

lakhs of rupees. But who gained from the sudden reduction in import duty on gold 

is a million dollar question. Too many sudden fluctuations in gold price will make 

investment in gold as gambling. Already people are hearing the Great Gambler 

stories in Share market. 

 People who have invested in Shares have lost their hard earned money due 

to the sudden faulty policy decisions of this government. Here too only a handful 

people gained. It is similar to someone riding the vehicle on a wrong lane and 

showing Right Indicator and turning Left side. You cannot run the government in 

this manner. This government has not only ignored the interest of senior citizens 
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but penalized them in whatever means they could be. Most of the senior citizens 

have lost faith in this government and feel frustrated with the adverse policies of 

this government. 

 ‘One Nation, One Tax, One Market’ is the Slogan by Hon'ble France Monster 

She mentioned that reduced taxes under GST have brought happiness to every 

home, providing relief on various daily-use consumer goods. I think the Finance 

Minister has a liberty to have day dream. The bitter truth is that the mindless 

implementation of Demonetization and haphazard GST has wiped out several 

lakhs of small industries and traders from business across the country. 

 The Finance Minister merrily proclaim that the monthly GST revenues was 

ranged from ₹85,000-95.000 crore in 2017, have significantly increased and now 

stand at around Rs. 1.5 lakh crore, with a tendency to keep rising. The collection 

reached an all-time high of Rs. 1.87 lakh crore in April 2023. This is because the 

prices of products have several fold increase and skyrocketing at the moment. The 

GST collection will double and may even treble in next two years. This is a proof 

for the colossal failure of this Government to control price rise. The Policy of DMK 

is we shall raise our voice for our rights: we shall extend our hand for friendship to 

the National interest When it comes to National interest, DMK always stood first 

and lead from the front. When it comes to save the State's federal rights our DMK 

is First to raise the voice for the rights of the States. It is because of 50 years of 

Dravidian ideology several States in the country are enjoying the federal powers 

enshrined in the Constitution. 

 Perarignar Anna wrote in Homeland on 30-6-1957, "Democracy is a 
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government by discussion. Any set of people having got into places of power and 

position and there are ever so many ways of getting in begin to take hold of the 

destinies of crores of human beings. None can guarantee that those in power, are 

the repository of wisdom, fair play and justice none can assert that the ruling party 

understands all the problems in all their angles and hence it is, that through 

discussion a new light, a new interpretation could be got which will be to the 

advantage of the people as a whole" 

 Arignar Anna said this statement with a foresighted vision.  That is why people 

call him a Visionary.* 

Exactly 50 years later, due to the perseverance of Muthamizh Arignar Dr. 

Kalaignar in 2007, the UPA government constituted Justice M M Punchhi 

commission to study the relative roles and responsibilities of various levels of 

government and their inter-relations. Article 263 of the Constitution provides for the 

establishment of an Inter- State Council, which is a platform for all States and the 

Union Government to discuss subjects in which they have common interests. The 

idea is to bring the States and Union onto a common platform to iron out differences 

that may have arisen between the States and the Union or between States. 

Therefore, Inter-State Council is a key tool to strengthen co-operation and federal 

relations among States and between the States and the Union. A permanent Inter-

State Council was established and Clause 5 of the Presidential Order mandates 

that Inter State Council meetings shall be conducted thrice a year. Inter State 
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Council was first set up in 1990 intended to meet regularly. But over the last ten 

years, this meeting was conducted only once, i.e. on 16- 7-2016 at New Delhi. 

Since the purpose of the Council is to strengthen, advance and support the spirit 

of co-operative federalism. Further, It is suggested that every bill of national 

importance that is likely to affect one or more States should be placed before the 

Council before it is introduced into Parliament, and the views of the Council are 

also tabled before the Parliament at the time of introduction of such Bill. Without 

such a platform, there is no effective and interactive communication between the 

Union and States on issues of common interest. We have seen instances where 

many Bills affecting the rights and interest of the States, are passed in Parliament 

without proper opportunity being given to the opposition to debate its merits and 

voice the concern of the States. As a consequence, the views, concerns and 

constructive suggestions of the States are not properly heard or comprehended by 

the Union during the process of decision making for the Nation as a whole. What 

could be settled amicably among the executive branches is often taken to the 

doorsteps of the judicial branch. Many a times, this leads to unpleasant and 

vexatious litigations involving States and Union, that are easily avoidable. If the 

Council meets regularly, I am sure that it would serve as a bridge between the 

Union and the States and would be mutually beneficial to all its members. 

Therefore, I urge the Union Government to organize three meetings of the Inter 

State Council every year and thereby strengthen the spirit of co-operative 

federalism which is the backbone of our Constitutional framework. Thank You. 
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®ी राम ÿसाद चौधरी (बÖती) : म§ महामिहम राÕůपित जी के अिभभाषण पर अपने िवचार Óयĉ 

करता हó ँ ।  िकसानŌ कì िचंता से सरकार अवगत नहé ह ै। िकसानŌ कì खुशहाली, विृĦ  के िलए कोई 

समयबĦ कायªøम कì घोषणा नहé है और जो देश म¤ सबसे बड़ी समÖया बेरोजगारी कì ह ै। नौजवानŌ 

कì समÖया का कोई पूणª हल नहé है । देश का नौजवान मारा-मारा िफर रहा ह ै। बढ़ती हòई महंगाई के 

िलए भी कोई उपाय महामिहम राÕůपित जी के अिभभाषण म¤ नही है । िजस देश का िकसान, नौजवान, 

Óयापारी गरीब खुशहाल नहé होगा वह देश कैसे समĦृ कहा जाएगा, िश±ा के  Öतर म¤ कैसे और सधुार 

हो इस पर कोई अिभभाषण म¤ िजø नहé ह ै। देश का एक बड़ा वगª महंगी िश±ा के कारण अपनी उ¸च 

Öतर कì िश±ा से वंिचत हो रहा है ।  

®ी चरनजीत िसहं चÆनी (जालंधर) : परम आदरणीय चेयरमैन साहब, म§ आपको धÆयवाद देता हóं, 

आपने मुझे बोलने का अवसर िदया ह ै।  

 चेयरमैन साहब, िपछल ेिदनŌ हमार ेबहòत ही नेक, ईमानदार अथªशाľी, एजुकेशिनÖट, हमार े

माननीय भूतपूवª ÿधान मýंी, सरदार बहादरु सरदार मनमोहन िसंह जी हम¤ छोड़कर चल ेगए । म§ उनको 

®Ħांजिल अिपªत करता हó ं। उÆहŌन ेदस साल ÿधान मýंी रहकर नेक नीयती स,े ईमानदारी स ेदेश को 

चलाया । उनके राºय म¤ कोई लड़ाई नहé थी, कोई झगड़ा नहé था, िकसी को डर नहé था और वे एक 

स¸च ेऔर ईमानदार नेता थ े।  

 म§ सरकार स ेमांग कłंगा िक उनको भारत रÂन स ेनवाजा जाए । उनका हक बनता ह,ै सरकार 

को पहल ेही यह कर देना चािहए था । उनका एक Öथल तैयार िकया जाए, जैस ेदूसर ेÿधान मंिýयŌ को, 

उसम¤ भी सरकार न ेगलत िकया, जब उनका अंितम सÖंकार हòआ, म§ उस बात पर नहé आता हóं । जो 

उनका हक बनता है, उनको भारत रÂन िदया जाना चािहए । 

 महोदय, मझुे अफसोस है िक िहÆदओु ंके नाम पर राजनीित करने वाली जो सरकार है, वह 

िहÆदओु ंके महाकुÌभ को भी सरुि±त नहé रख पायी । वह वहा ँसही ÿावधान नहé कर पायी, वहा ँसही 

 
 

 Speech was laid on the Table. 



04.02.2025  1238 
 

 

इंतजाम नहé कर पायी । इसके फलÖवłप स§कड़Ō ®Ħालु वहा ँमार ेगए ह§ । यहा ँ िजस िदन सबको 

®Ħांजिल दी गई, उस िदन उन ®Ħालुओ ंको भी ®Ħांजिल दी जानी चािहए थी, लेिकन नहé दी गई ।  

माननीय सभापित : दी गई थी ।  

®ी चरनजीत िसहं चÆनी : बाद म¤ दी होगी । म§ आपस ेिवनती करता हó ँिक सरकार कì गलती स ेसब 

कुछ हòआ ह ै। सरकार को ऑन दी Éलोर ऑफ दी हाउस माफì मागँनी चािहए िक हम वहा ँये इंतजाम 

नहé कर पाए ।  

 इसस ेपहल ेिक म§ आग ेबढू,ँ म§ पंजाब और अपने िनवाªचन ±ेý जालंधर के कुछ मĥुŌ के बार ेम¤ 

बात करना चाहता हó ँ । गŁु रिवदास जी कì जयंती आ रही ह ै । हर साल जयंती पर जालंधर स ेůेन 

वाराणसी तक जाती ह§ और सरकार उसका ÿावधान करती ह ै। म§ सरकार स ेिवनती कłँगा िक तीन 

ůेन¤ जÐदी स ेजÐदी मुहैया करायी जाए ंतािक वहा ँ®Ħाल ुजा सक¤  । जालंधर म¤ क§ ट के चारŌ तरफ एक 

åरंग रोड बननी ह,ै म§ र±ा मýंी जी स ेिवनती कłँगा िक म§न ेिलखकर भेजा ह,ै आप उस पर गौर कर¤ ।  

 सर, वषª 2000 म¤ जब अटल िबहारी जी ÿधानमंýी थे, तब उÆहŌन ेएक कमीशन सेट-अप िकया, 

चीफ जिÖटस चािलया जी कì रहनमुाई म¤ िक जो हमारा संिवधान ह,ै इसम¤ ³या-³या तरमीम¤ होनी ह§, 

उसको बताएगंे । उसम¤ एक åरपोटª यह भी ह ै िक िसख, जैन, बिुĦÖट को िहÆदओु ं के साथ अलग 

आइड¤िटटी माना जाए, ये सÿेेट आइड¤िटटी ह§ और आिटªकल 25(2) म¤ तरमीम करके िहÆदओु ंके साथ 

िसख, जैन और बिुĦÖट को भी िलखा जाए । म§ सरकार स ेिवनती कłँगा िक उस åरपोटª  के आधार पर 

यह तरमीम लेकर आयी जाए ।  

 सर, कल राहòल गाधँी जी बोल ेऔर कल देश न ेराहòल गाधँी जी म¤ एक ůñ  Öटेट्समैन को देखा   

ह ै। उनका जो कल का भाषण ह,ै कल मुझे एक बीजेपी के मýंी िमले, व ेबोल ेिक हमार ेपास इसका कोई 

जवाब नहé ह ै। हमार ेपास मिÖजद और मंिदर के झगड़े का जवाब ह ै।  

माननीय सभापित : यिद आप िकसी मýंी का नाम ल¤गे तो…..  

… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : महोदय, म§न ेिकसी का नाम नहé िलया ह ै।… (Óयवधान) 
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माननीय सभापित  : आप आरोप लगा रहे ह§ ।   

… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : महोदय, म§ आरोप नहé लगा रहा हóं, म§ उनकì ÿशंसा कर रहा हóं ।… 

(Óयवधान) 

माननीय सभापित : जवाब तो वही द ेसकता ह,ै िजसका आप नाम ल¤गे । इससे Ăम भी पैदा हो सकता 

ह ै। 

… (Óयवधान) 

®ी गौरव गोगोई (जोरहाट) : नाम लेने से उनका मंýी पद चला जाएगा ।… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : महोदय, राहòल गांधी जी पर इस सरकार न ेकरीब 40 केस डाले हòए ह§ । 

उÆह¤ तराशा जा रहा ह,ै वे हीरा ह§ । अब पािलªयाम¤ट न ेभी केस कर िदया ह ै। वे जहां जाते ह§, उस राºय 

कì सरकार स ेउन पर केस करवा िदया जाता ह ै। राहòल गांधी जी न ेकल बताया िक उनकì सोच देश 

को आग ेले जान ेकì ह ैऔर य ेलोग हर समय देश को पीछे लेकर जा रहे ह§ । िबना एजुकेशन के कोई भी 

देश तर³कì नहé कर सकता ह ै। हमार ेदेश कì सरकारी यूिनविसªटीज ह§, िजÆह¤ स§ůल गवनªम¤ट चलाती 

ह ै। उन 25 स े30 परस¤ट यूिनविसªटीज म¤ टीचसª नहé ह§, तो वहां पढ़ाई कैस ेहोगी? पहल ेकहा गया िक 

दो करोड़ नौकåरयां द¤गे और अब कह रहे ह§ िक दो लाख नौकåरयां आएगंी । दस साल म¤ िकसी नौजवान 

को नौकरी नहé िमली ह ै।  

 महोदय, महंगाई का यह हाल ह ैिक चूÐहा जलाने के िलए लोगŌ को तरसना पड़ता ह ैऔर इतनी 

महंगाई हो गई ह ैिक गरीब आदमी का जीना मुिÔकल हो गया ह ै। गरीब और ºयादा गरीब हो गया ह ैतथा 

अमीर और ºयादा अमीर होता जा रहा ह ै। िपछल ेसý म¤ माननीय गहृ मýंी न ेकहा िक ये लोग अÌबेडकर, 

अÌबेडकर, अÌबेडकर करते ह§, यिद इतना परमाÂमा का नाम िलया होता तो Öवगª ÿाĮ कर लेते । म§ 

आपके माÅयम स े इÆह¤ बताना चाहता हóं िक म§ ही नहé, मेर ेजैस ेकरोड़Ō लोग ऐसे ह§, िजनके िलए 

अÌबेडकर ही भगवान ह ै।… (Óयवधान) सर, यिद आप मझुसे बहस कर¤गे तो िफर बात ही नहé बनेगी । 

… (Óयवधान) आप भी अÌबेडकर जी के बार ेम¤ बोलने से रोक रह ेह§, तो कैसे चलेगा? अÌबडेकर वह 
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है, िजसने मेरे जैसे करोड़Ō नौजवानŌ को खड़ा िकया है । देश को आर±ण दकेर गरीबŌ को ऊपर उठाया 

ह ै। िजसने औरतŌ कì वकालत कì ह ै। अÌबेडकर के नाम पर ऐसे शÊद बोलना िनंदनीय है और ऐसे 

लोगŌ को माफì मांगनी चािहए । इस बात से उÂसािहत हो कर पंजाब म¤ िपछले हÉते एक आदमी ने 

अÌबेडकर साहब के बतु पर चढ़कर हथौड़े से उस ेतोड़ा है । ये लोग नफरत का ऐसा बीज बो रहे ह§ ।… 

(Óयवधान) 

माननीय सभापित : आप यह जो आरोप लगा रहे ह§ । 

… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : ...   

माननीय सभापित : यह गलत बात ह ै। कहां बोला ह?ै आप इस तरह कì बात नहé कह सकते ह§ । 

… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : जब आप सबका िसपहसलार ही बोल रहा ह,ै तो आम लोगŌ का ³या ही हो 

सकता ह?ै… (Óयवधान) आप अÌबेडकर के ही नहé, संिवधान के भी ... * हो ।… (Óयवधान) 

माननीय सभापित : चÆनी जी, आप एक िमनट बैठ जाए ं।  

डॉ. िनिशकांत दबु े। 

डॉ. िनिशकाÆत दुब े (गोड्डा) : महोदय, भारतीय जनता पाटê कì फै³ट फाइंिडंग कमेटी माननीय 

सदÖय बजृ लाल जी के नेतÂृव म¤ गई और अÌबडेकर जी कì ÿितमा को नुकसान कांúेस के कायªकताª  

और आम आदमी पाटê न ेिकया ह ै। ये अपनी गलती िछपान ेके िलए हमार ेऊपर आरोप लगा रहे ह§ ।… 

(Óयवधान) 

®ी चरनजीत िसहं चÆनी : सर, यिद फै³ट फाइंिडंग कमेटी बनानी ह ैतो यह बनाओ िक देश का ...*  

माननीय सभापित : आप अपनी बात कìिजए । 

®ी चरनजीत िसहं चÆनी : उÆहŌन ेआज तक माफì नहé मांगी ह ै। म§ आपको बताना चाहता हóं िक देश 
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म¤ नफरत का बीज बोया जा रहा ह ै। दिलतŌ को दबान ेके िलए, माइनोåरटी को दबान ेके िलए, हर वगª 

को, िकसानŌ को दबाने का काम िकया जा रहा ह ै। िकसान अÌबाला म¤ धरने पर बैठे ह§, मरण Ąत पर 

बैठे ह§, उनकì कोई सनुवाई नहé ह ै। अब कह रहे ह§ िक 14 तारीख को जब सैशन खÂम हो जाएगा, 

उसके बाद आना । वे पांचव ेिदन का वायदा कर गए ह§, ³यŌिक िकसी स ेसनु िलया होगा िक दुिनया चार 

िदन कì ह ै। िकसानŌ के साथ हर जगह नफरत का बीज बोया जा रहा ह,ै लेिकन म§ एक बात कह देना 

चाहता हóं िक यह आने वाली िकताबŌ म¤ िलखा जाएगा िक आपने राज िकया और देश म¤ नफरत        

फैलाई । 

 महोदय, आप देिखए िक ³या वायद े िकए गए? यह कहा गया िक काला धन वापस लेकर        

आएगं े। हमार ेपंजाब के बहòत सार ेůांसपोटªर वषª 2014 म¤ कोलकाता चले गए िक बंदरगाह पर काला 

धन आएगा और हम¤ काम िमलेगा, लेिकन आज तक कोई काला धन नहé आया । िफर कहते ह§ िक 15 

लाख Łपये एकाउंट म¤ आएगं,े लेिकन आज तक कोई पैसा एकाउंट म¤ नहé आया ह ै। िबहार के िलए यहां 

बड़े-बड़े एनाउंसम¤ट्स कर िदए गए ह§ । ³या िबहार को कुछ देना भी ह?ै वषª 2015 म¤ िबहार के इल³ेशन 

थ ेऔर ÿधान मýंी जी वहां गए । 

 वहां वे इस तरह से खड़े हो गए और रैली म¤ िबहार के लोगŌ से बोला - ‘³या आज ही पैकेज 

अनाउंस कर दू?ं मझेु पता है, 50 हजार करोड़ से कुछ नहé होगा, 60 हजार कर दू,ं अरे, 70 हजार कर 

दूं, 80 हजार कर दू,ं 90 हजार कर दूं? सवा करोड़ लाख Łपया िबहार को िमलेगा ।’  

माननीय सभापित : सवा लाख करोड़ ।  

®ी चरनजीत िसहं चÆनी : सर, आपने मझेु सही कर िदया । िबहार को िकतने िमले?… (Óयवधान) 

सर, आपने मुझे सही कर िदया, आपको भी याद है । आप एक बार इसका वीिडयो िनकलवाकर 

देखना, आपको भी अ¸छा लगेगा ।… (Óयवधान) 

माननीय सभापित : आज आप तो यही कह रहे ह§ िक िबहार के िलए िदया जा रहा है । िफर िबहार के 

ऊपर आप ³यŌ ऐसा बोल रहे ह§?  

®ी चरनजीत िसहं चÆनी : िकतने िमले िबहार को? आज िफर िबहार के िलए कह िदया िक आपके 
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यहां बस अड्डा बनेगा, आपको इतने पैसे िमल¤गे, इल³ेशंस आ रहे ह§, आपको सब कुछ िमलेगा, पर 

िमलना-िमलाना कुछ नहé है । िफर ये ³यŌ हर बार झूठे वायदे करके लोगŌ को पीछे लगाते ह§ और हर 

बार लोगŌ के साथ धोखा होता है, म§ आपसे यह पूछना चाहता हóं । 

HON. CHAIRPERSON: Please conclude now. 

… (Interruptions) 

®ी चरनजीत िसहं चÆनी : सर, अभी तो म§ने बोलना शुł ही िकया है । 

HON. CHAIRPERSON: There are so many members to speak. Your time is limited. 

You have already taken 12 minutes. 

… (Interruptions) 

®ी चरनजीत िसहं चÆनी : सर, … … (Óयवधान) 

 सर, …* … (Óयवधान) मझेु बोलने तो दीिजए । 

 सर, …* जब भी म§ बोलता हóं, …* … (Óयवधान) 

माननीय सभापित : नहé, नहé, ऐसा नहé है । 

… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : सर, आप तो मेरे ‘वेल िवशर’ ह§ ।… (Óयवधान) 

डॉ. िनिशकाÆत दुब े: सर, ये चेयर के बारे म¤ ऐसा नहé कह सकते ।… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : सर, अब वे खड़े हो गए ह§ ।… (Óयवधान) 

 गांव तो बसने दो, तभी मंगते आएगंे न!… (Óयवधान) अभी पानी आया नहé, मोजे खोल भी िलए 

आपने!… (Óयवधान) मुझे बोलने तो दो ।… (Óयवधान) 

  सर, ये नेशनिलºम कì बात करते ह§, हर समय आरएसएस कì बात करते ह§ । म§ पूछता हóं िक 
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³या कभी आप यह बताएगंे िक आपका देश कì आज़ादी म¤ ³या योगदान था? आरएसएस का देश कì 

आज़ादी म¤ ³या योगदान था?  

माननीय सभापित : आप राÕůपित जी के अिभभाषण के ऊपर बोल रहे ह§ या आरएसएस कì िवचारधारा 

के ऊपर बोल रहे ह§? 

®ी चरनजीत िसहं चÆनी : सर, … … (Óयवधान) सर, ये पटेल साहब कì बात कर रहे ह§ । मेर ेपास 

यह सिटªिफकेट है िक पटेल साहब जब होम िमिनÖटर थ,े तो उÆहŌने आरएसएस को बैन िकया था । 

³या यह बात झूठ है, वे यह बताए ं। िफर वषª 1966 म¤, 1980 म¤ आरएसएस के िलए यह कहा गया िक 

कोई सरकारी कमªचारी, कोई िसिवल सव¥Æट आरएसएस और जमात-ए-इÖलामी का मेÌबर नहé बन 

सकता ।… (Óयवधान) सर, मझुे बोलने दीिजए ।… (Óयवधान) 

माननीय सभापित : म§ आपको बोलने दे रहा हóं, लेिकन आप अतीत कì बात कर रहे ह§ । आप कुछ 

पंजाब के वतªमान कì तो बात कìिजए ।… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : सर, जुलाई, 24 म¤ इÆहŌने यह कर िदया िक कोई भी सरकारी अिधकारी 

या कमªचारी आरएसएस का मÌेबर बन सकता है ।… (Óयवधान) 

डॉ. िनिशकाÆत दुब े: सभापित महोदय, जब नेहł जी देश के ÿधान मýंी थ,े तो वषª 1962 के चीन के 

साथ यĦु के बाद वषª 1963 म¤ इंिडया गेट पर परडे म¤ राÕůीय Öवयंसेवक संघ को नेहł जी ने शािमल 

कराया । … (Óयवधान) य ेनेहł जी को गाली द¤, य ेनेहł जी कì नीितयŌ को गाली द¤ ।… (Óयवधान) 

आरएसएस गणतýं िदवस कì परडे म¤ शािमल हòआ था ।… (Óयवधान) आप देश से माफì मांिगए िक 

नेहł जी ने गलती कì ।… (Óयवधान) 

®ी गौरव गोगोई : चेयरमनै सर, यह ³या हो रहा है?… (Óयवधान) 

माननीय सभापित : वे जानकारी दे रहे ह§ । उÆहŌने जानकारी दी । 

… (Óयवधान) 
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®ी चरनजीत िसहं चÆनी : सर, मरे ेपास इसका नोिटिफकेशन है ।… (Óयवधान) 

माननीय सभापित : राÕůपित जी का अिभभाषण सरकार का अिभभाषण होता ह ै। आप सरकार पर 

बोिलए ।… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : सर, … अब आप कह रहे ह§ िक राÕůपित का नोिटिफकेशन होता है । यह 

तो सरकार करवाती है । राÕůपित जो भी करते ह§, वह पहले काउंिसल ऑफ िमिनÖटसª से पास होकर 

जाता है ।  

माननीय सभापित : आपके भाषण का 15 िमनट का समय पूरा हो गया । 

®ी चरनजीत िसहं चÆनी : सर, …*  … (Óयवधान) 

SHRI KODIKUNNIL SURESH (MAVELIKKARA): Sir, he was interrupting him 

continuously. … (Interruptions) 

HON. CHAIRPERSON: There are some other members also from your Party to 

speak.  

… (Interruptions) 

SHRI KODIKUNNIL SURESH : Sir, kindly allow him to speak. … (Interruptions) 

Shri Nishikant Dubey was continuously interrupting him. … (Interruptions) 

HON. CHAIRPERSON: There are some other members also from your Party.  

… (Interruptions) 

HON. CHAIRPERSON: There is a time limit. 

… (Interruptions) 
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HON. CHAIRPERSON: He has already taken 15 minutes. 

… (Interruptions) 

SHRI KODIKUNNIL SURESH: Sir, kindly allow him to speak. … (Interruptions) 

®ी चरनजीत िसहं चÆनी : सर, 15 िमनट्स म¤ स े12 िमनट्स तो आप ही बोल रहे हो । … (Óयवधान) 

³या करोगे आप? … (Óयवधान) यह चÆनी पर पहले से रोक लगा देते ह§ आप िक बोलने नहé देना है । 

सर, म§ आपको िनवेदन कłं िक म§ कह रहा था िक जलुाई, 2024 म¤ सरकार ने यह कर िदया िक देश 

का कोई भी अफसर और कमªचारी आरएसएस का सदÖय भी बन सकता है, जो पहले नोिटिफकेशन 

िनकाल िदया है । … (Óयवधान) 

माननीय सभापित : आपकì बात हो गई, बहòत-बहòत धÆयवाद । 

 ®ी पÈप ूयादव जी । 

… (Óयवधान) 

माननीय सभापित : अगर इनको और बोलने द¤गे तो िफर आपकì पाटê के अÆय Öपीकसª नहé बोल 

पाएगं े।  

… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : सर, मुझे दो िमनट बोलन ेदो । … (Óयवधान) 

माननीय सभापित : अ¸छा चिलए, आप अपनी बात एक िमनट म¤ समाĮ कìिजए ।  

… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : सर, िपछली बार यहां एक म¤बर साहब बोल रहे थे, िजनको इस बार मýंी 

नहé बनाया गया, म§ नाम भूल रहा हॅू,ं कौन ह§ वे । हा!ँ ठाकुर साहब ह§ । उÆहŌने महाभारत छेड़ दी थी । 

मुझे सचमुच लगा िक जैस ेधृतराÕů के हिÖतनापरु के दरबार म¤ दयुōधन खड़ा हो कर बोल रहा हो । सर, 

जैस ेउस समय दयुōधन न ेपांडवŌ पर, अजुªन पर ³वĲेन उठाया था, इसी तरह ठाकुर साहब न ेराहòल 

गांधी कì जाित  और जÆम के बार ेम¤ उठाया था । सर, आप यह करोगे? यह चलेगा? यह देश म¤ होगा? 

… (Óयवधान) 
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माननीय सभापित : बहòत-बहòत धÆयवाद । अब आप अपनी बात समाĮ कìिजए । 

… (Óयवधान) 

®ी चरनजीत िसहं चÆनी : सर, देश म¤ नफरत फैलाने का काम आज ये लोग कर रहे ह§ । देश कì एकता 

और अखंडता को इन लोगŌ स ेखतरा ह ै। आज तक िहंदओु ंको कभी 70 सालŌ म¤ कोई खतरा नहé 

हòआ ह ै। जब स ेयह सरकार आई ह,ै िहंदओु ंको खतरा हो गया ह ै। … (Óयवधान) 

माननीय सभापित : धÆयवाद । 

 ®ी पÈप ूयादव जी । 

… (Óयवधान) 

®ी राजेश रजंन (पूिणªया) : माननीय सभापित जी, म§ आपका आभार ÿकट करते हòए माननीय राÕůपित 

महोदय के अिभभाषण पर ÿÖतुत धÆयवाद ÿÖताव पर बोलने के िलए खड़ा हòआ हॅू ं। 

 महोदय, हमार ेिबहार म¤ एक कहावत ह ैिक – सूप बाजत त, बाजत, चलिनयो भी बाज े। वे लोग 

भाग गए । हमाम म¤ सब नंगे ह§ । हर डाल पर उÐलू बैठा ह,ै अंजाम ेगिुलÖतां ³या होगा? इन लोगŌ के 

कैर³ेटर पर हम बोल¤गे नहé, अभी वे लोग चल ेगए ह§ । हम इन लोगŌ को इतना जानते ह§ । ³या-³या ये 

बोलते ह§ । ³या-³या ये झारखंड म¤ करते ह§ और कहा ंइनका निनहाल और खानदान सब ह ै। यह हमको 

बोलना नहé चािहए । 

 महोदय, अब हम शłु करते ह§ । बार-बार िबहार कì चचाª होती है । ÿधान मýंी जी जब स ेआए 

ह§, अभी परसŌ ÿधान मýंी जी न ेकमला नगर म¤ बोला िक हम इमरज¤सी म¤ यही रहते थ ेऔर यमनुा का 

पानी हम डेली पीते ह§ । आप åरकॉडª उठा कर उनकì परसŌ कì Öपीच को सनु लीिजए िक हम यमनुा का 

पानी पीते ह§, हम कमला नगर म¤ ही रहते थ े। ÿधान मýंी जी कहां-कहां रहते थ,े कहां नहé रहते थ,े 

हमको आज तक समझ म¤ नही आया ह ै। गांधी और पटेल का जो गजुरात था, जो मोहÊबत कì नगरी 

और लोकतांिýक ÓयवÖथा म¤ वसधैुव् कुटुÌबकम और मानवता के िलए जो ÿतीक था, आज उस गजुरात 

को गांधी और पटेल स ेहटा कर, नाथुराम गोडस ेऔर नए गजुरात कì पåरभाषा स ेपåरभािषत िकया गया 

ह ै। जब व ेआए तो उÆहŌन ेकाला धन, जाली नोट, 15 लाख Łपय ेस ेशłु िकया, दो करोड़ नौकरी, 
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नोटबंदी, जीएसटी आिद िकया । आप उठा कर देख ल¤ िक एक भी वायद ेपर दोबारा, नोटबंदी ÿधान 

मýंी कì सबस ेअहम घोषणा थी, उस पर आज तक दोबारा चचाª इस सदन म¤ नहé हòई िक नोटबंदी स े

िकनको फायदा िमला, िकनको नुकसान हòआ, नोटबंदी स ेदेश और िकसान और मिहलाओ ंकì िकतनी 

±ित हòई, ÓयापाåरयŌ कì िकतनी ±ित हòई और मज़दरूŌ के हालात ³या हòए?   

 सभापित महोदय, आप जीएसटी को उठा कर दखे लीिजए । हर Óयिĉ के जेब से जीएसटी के 

माÅयम से पैसा िलया गया । आज कलम, दवात, प¤िसल, चायपती, नमक, तेल, सÊजी, दाल, साड़ी, 

चÈपल सिहत सब चीजŌ पर तीन गनुा जीएसटी लगा ह ै। यह पैसा िम िडल ³लास के नीचे वाले Óयिĉ 

से भी िलया जा रहा है । आज पूरे दशे म¤ िम िडल ³लास के पास पैसे नहé बचे ह§ । नोटबंदी करने और 

जीएसटी लागू होने के बाद उनके पास पैसे नहé बचे ह§ । नोटबंदी और जीएसटी के बारे म¤ लोग कहते ह§ 

िक हांडी के एक चावल से पता चलता ह ै िक चावल पक गए ह§ । अब ÿधानमंýी जी तीसरी बार आ       

गए । देश के लोगŌ ने इनको तीसरी बार ÿधानमंýी बनाया है ।  

 महोदय, म§ कंुभ के बारे म¤ कुछ बात¤ रखना चाहóंगा । हमारे ÿधानमंýी जी कहते ह§ िक वह सनातन 

िवचारधारा को मानने वाले सबसे बड़े Óयिĉ ह§ । म§ एक बाबा का नाम नहé लंूगा, लेिकन उनको कोट 

करता हóं । उÆहŌने कहा है िक कंुभ म¤ भगदड़ के दौरान जो लोग भी मर ेह§, उÆहŌने मो± ÿाĮ कर िलया 

ह ै। वहां जो भी बाबा और नागा ह§, जो नेता वहां जाते ह§, बहòत पैसे वाले लोग भी वहां जा रहे ह§, म§ चाहता 

हóं िक उनको भी डूबकì लगा कर मर जाना चािहए तािक इन लोगŌ का कÐयाण हो जाए और वे मो± ÿाĮ 

कर ल¤ ।… (Óयवधान) बाबा लोग बोलते ह§ िक जो लोग मरे ह§, उÆहŌने मो± ÿाĮ कर िलया है । म§ चाह 

रहा हóं िक ऐसे बाबाओ ंको भी मो± ÿाĮ कर लेना चािहए ।… (Óयवधान) 

माननीय सभापित : वे साधू, संतŌ और बाबाओ ंको आशीवाªद द ेरहे ह§ । आप बाबाओ ंको आशीवाªद द े

रहे ह§ । 

… (Óयवधान) 

®ी राजेश रजंन : महोदय, उÆहŌने एक कॉÆůै³टर को लगभग दो हजार करोड़ Łपये का ठेका िदया      

ह ै। वषª 2013 और 2019 म¤ इÆहé को कंुभ मेला का ठेका िदया गया था । चार लोग लगे थ े। टेि³नकल 
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मैनेजम¤ट स ेलेकर सार ेठेके इÆहé लोगŌ को िदए गए थ े। ये कौन ह§? ³या इनकì कोई इं³वायरी होगी? 

 सभापित महोदय, नेहł जी के समय 428 करोड़ Łपये का बजट हòआ करता था । आज िसफª  

एक कंुभ मेल ेका 10 हजार करोड़ Łपय ेका बजट ह ै। जब नेहł जी के समय जो लोग मर ेथ,े तो उनकì 

िगनती थी । उस समय सोशल मीिडया नहé थी । आज इतने बड़े-बड़े मीिडया ÈलेटफॉÌसª ह§ । आज एक 

बार भी उनकì िगनती नहé हòई ह ै। वहां के लोगŌ न ेअपने आखँŌ स ेदेख कर कहा ह,ै यह मरेा कहना नहé 

ह,ै उÆहŌन ेकहा िक लगभग 300 स ेलेकर 600 लोगŌ कì लाश¤ िमली ह§ । उन लाशŌ को िहÆद ूरीित स े

नहé जलाया गया । ³या हमार ेसÖंकार इतने िगर गए ह§ िक हम उनको िहÆद ूरीित स ेनहé जला पाए ं।… 

(Óयवधान) 

माननीय सभापित: ³या इस जानकारी का कोई आधार ह?ै 

… (Óयवधान) 

माननीय सभापित: पÈपू जी, अगर आप इस पािलªयाम¤ट म¤ इतनी बड़ी सं́ या के बार ेम¤ कह¤गे तो ³या 

आप इस जानकारी का आधार द¤गे? ³या आप इसी तरह से कह द¤गे िक 300 से 600 लोग मर गए? 

ऐसा कहना ठीक नहé है । 

… (Óयवधान) 

®ी राजेश रजंन : महोदय, आप हमार ेगािजªयन और संर±क ह§ । म§ अपनी बात उनके Ĭारा कह रहा      

हóं ।… (Óयवधान) 

 महोदय, राÕůपित जी के अिभभाषण पर बोलना चाहता हóं । हमार ेनेता राहòल गांधी जी रोजगार, 

नौकरी, बीपीएससी, यूपीएससी, एसएससी और नीट के सवाल पर बोलते रहे ह§ । िबहार म¤ बीपीएसपी 

के मĥुŌ पर हमार ेब¸चŌ को मारा गया । व ेब¸च ेलगातार धरन ेपर बैठे ह§ । हम कोटª भी   गए । इस देश म¤ 

लगभग सभी परी±ाओ ंका पेपर लीक होता ह ै। ³या अब ओबीसी, ईबीसी, एससी और एसटी का बेटा 

नौकरी कर पाएगा? आज ÿधानमंýी जी का तीसरा कायªकाल चल रहा ह ै। आदरणीय ÿधानमंýी जी के 

कायªकाल म¤ रेलव ेकì वैक¤ सी नहé िनकली, ब§क कì वैक¤ सी नहé िनकली । हमारी सेना लगभग अिµनवीर 

हो गई । 
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 महोदय, इतना ही नहé, आज िनिवदा और संिवदा कì खेती हो रही ह ै। अब परमान¤ट नौकरी 

नहé िमलेगी । सारी नौकåरया ँÿाइवेट स³ेटर म¤ चली गई ह§ । ÿाइवेट म¤ तो आर±ण नहé ह,ै इसिलए 

ओबीसी, ईबीसी, एससी और एसटी का ब¸चा वहां नहé जा पाएगा । आपने आर±ण पर हमला कर िदया 

ह ै। आप 67 ÿितशत आर±ण नहé द¤गे । बीजेपी कì मुंह स ेजाित जनगणना कì बात शोभा नहé देती     

ह ै। अब म§ और ºयादा कुछ नहé कहóंगा । िबहार के बार ेम¤ म§ िसफª  इतना ही कहóंगा िक जब िबहार कì 

चचाª होती ह ैतो आप सही तरह स ेबात नहé करते ह§ । अभी म§ एडीआर इंडिÖůयल सॉÐयूशन कंपनी 

के बार ेम¤ कहना चाहóंगा । इन िनजी कंपिनयŌ म¤ सहारा इंिडया भी आती थी । सहारा इंिडया लगभग तीन 

करोड़ लोगŌ का पैसा लेकर भाग गई । अभी म§ झारखंड कì बात कłंगा । आप िकसी भी Öटेट के साथ 

सौतेलापन का Óयवहार करते ह§ । आप तेलंगाना देिखए, ब¤गलŁु देिखए, झारखंड देिखए । झारखंड का 

आप जीएसटी का पैसा नहé दतेे ह§ । झारखंड कì फै³ůीज़ आपके कायªकाल म¤ बंद हòई ं। झारखंड कì 

इकोनॉमी कì िÖथित ³या है? आप उस पर चचाª नहé करते ह§ । आप बंगाल पर भी चचाª नहé करते ह§ । 

िबहार को जीएसटी का पैसा नहé िमलता है ।  

 महोदय, एजुकेशन पर िकतना बजट है? यह डेटा मरे ेपास ह ै। वषª 2014 म¤ 7.4 ÿितशत था, 

जो वषª 2024 म¤ घटकर 6.4 ÿितशत हो गया । वषª 2020-21 म¤ आिथªक िवकास दर म¤ 6.6 ÿितशत 

कì िगरावट आ गई । आप महंगाई कì िÖथित देख लीिजए । 140 करोड़ लोगŌ म¤ से लगभग 84 से 86 

करोड़ लोगŌ को आप आजादी के बाद कौन सा चावल दे रहे ह§? जीडीपी कì बात करने वालŌ से म§ 

पूछना चाहóंगा िक Łपये कì िगरावट िकतनी है, वÐैयू िकतनी है और पर-कैिपटा इनकम िकतनी है?  

माननीय सभापित :  अब आप अपनी बात समाĮ कåरए । आपके 9 िमनट हो गए ।                    

®ी राजेश रजंन : सर, जब आप कह रहे ह§ तो म§ िबहार के बार ेम¤ अपनी बात कहकर समाĮ करता      

हóं । आईएसआई के चीफ बांµलादेश गए थ,े वे वहां तीन िदन रहे । भूटान कì आधी सरकार चीन म¤ थी । 

हमार ेÿधान मýंी बहòत मजबूत ह§ । नेपाल के बाडªर पर चीन का पूरा एयरपोटª बन गया । पोखरा म¤ जाकर 

देिखए, वहां चीन के सैिनक उतरते ह§ । वहां आईएसआई का एज¤ट ³या कर रहा था? भूटान के मýंी 

चीन म¤ 15 िदनŌ तक ³या कर रहे थ?े बांµलादेश दÔुमन, नेपाल दÔुमन, पािकÖतान दÔुमन, िवयतनाम 
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चला गया, ताईवान चला गया, सबस ेबड़ा दÔुमन चीन । 

माननीय सभापित : आप अपनी बात को एक िमनट म¤ कं³लूड कåरए । 

®ी राजेश रजंन : सर, म§ दो िमनट म¤ अपनी बात समाĮ कर दूंगा । िबहार म¤ ³या िमला? 

माननीय सभापित : ³या नहé िमला? 

®ी राजेश रजंन : सर, मरेी बात सिुनए । िवशेष  राºय का दजाª नहé िमला, िवशेष पैकेज नहé िमला, 

बंद पड़ी फै³ůीज़ का कुछ नहé हòआ । डालिमया नगर स ेशłु करता हóं, चीनी िमल, पेपर िमल, दालचीनी 

िमल, िसÐक िमल, बंदकू फै³ůी, जूट िमल, मेर ेयहा ंबनमनखी म¤ चीनी िमल बंद हो गई । जब फै³ůीज़ 

नहé रह¤गी, हम फूड ÿोसेिसंग पर फै³ůीज़ नहé द¤गे, तो ³या होगा? मछली उÂपादन पर बार-बार चचाª  

होती ह ै। म§ अपने ±ेý कì बात कłंगा । इस इलाके म¤ बांµलादेश, नेपाल का बाडªर ह ै। म§न ेएक एÌस कì 

पूिण ªया के िलए िडमांड कì । सभी Öटेट्स म¤ दो-तीन जगह हाई कोटª ब¤च ह§ । म§न ेआúह िकया िक पूिणªया 

म¤ हाई कोटª ब¤च दी जाए । 

माननीय सभापित : आपकì बात आ गई ह ै। 

®ी राजेश रजंन : सर, हमने पूिणªया के िलए आईआईटी कì बात कì । आप मखाना बोडª कì बात कहते 

ह§ । म§ कहता हóं िक दिुनया का 94 पस¦ट उÂपादन कोसी, सीमांचल और िमिथलांचल म¤ होता ह ै। बोडª 

गठन स ेकुछ नहé होगा । म§ उÂपादन कì बात कहकर समाĮ कर रहा हóं । 

माननीय सभापित : अब आप अपनी बात समाĮ कåरए । 

®ी राजेश रजंन : सर, म§ दूध कì ÿोसेिसंग के िलए आपस ेआúह कłंगा । हमारा इलाका सबस ेगरीब 

ह ैऔर वहां सबस ेºयादा पलायन ह ै। म§ आपके Ĭारा िडमांड करता हóं िक पूवा«चल के िलए एक मýंालय 

का यहां स ेगठन हो, िजससे पूवा«चल का िनयिमत िवकास हो सके । िदÐली म¤ पूवा«चल के जो लोग आते 

ह§, वे बहòत परेशान ह§ । मेरा आúह ह ैिक पूवा«चल मंिýमंडल का गठन हो और वहां स ेिवकास हो ।  
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डॉ. िशव पाल िसहं पटेल (ÿतापगढ़) : माननीय राÕůपित महोदया के अिभभाषण के पहले पेज म¤ ही 

इस सरकार के शासन को अमृत काल कì स²ंा दी है । स¸चाई ये है िक इस शासन म¤ हर वगª िकसान, 

छाý, Óयापारी, िश±क, सरकारी, गैर-सरकारी कमªचारी सिहत हर Óयिĉ परशेान है । मेर ेिहसाब से तो 

ये िवष अथाªत जहर काल है । सरकार िसफª  अपना मिहमामंडन कर रही है । कुÌभ को ही ले ल¤ जहा ँ

भीषण आग लग जाती है, तीन सौ से अिधक ट¤ट जल जाते ह§, कई बार भगदड़ हòई, िजसम¤ एक हज़ार 

से अिधक लोगŌ कì जान¤ चली गयé, सरकार ने कुÌभ के ÿचार-ÿसार म¤ कोई कमी नहé छोड़ी, यह भी 

कहा िक यह कुÌभ 144 साल बाद आया है िजससे भारी सं´या म¤ ®Ħालु वहां पहòंच े। सरकार िसफª  वी 

वी आई पीज़ को नहलाने और सरु±ा म¤ ही लगी रही, कुÌभ म¤ आय ेआम आदमी कì सधु नहé ली, अब 

तो सरकार मृतकŌ कì सूची देने से भी कतरा रही है । बीजेपी के ही एक बाबा ने यह तक कह िदया िक -

'वो लोग मर ेनहé ह§, उÆह¤ तो मो± िमल गया है' । सरकार को ऐसे संवेदनहीन धमª गŁुओ ंको भी इसी 

तरह मो± िदलाना चािहए । 

हमारे ÿधानमंýी जी जब िवदेश जाते ह§ तो कहते ह§ िक हम बĦु कì धरती से आये ह§ ³यŌिक वो 

जानते ह§ िक पूर ेिवĵ म¤ भगवान बĦु पूजे जाते ह§ और वो भारत म¤ उनका नाम कभी नहé लेते ह§, इस 

डर से िक कहé तथाकिथत मंिदरŌ के पजुारी उनसे नाराज न हो जाय¤ । ³यŌिक ये लोग नहé चाहते ह§ िक 

भारत म¤ बौĦ धमª और भगवान बĦु का ÿचार-ÿसार हो, इसीिलए सरकार ने भी भगवान बĦु के तीथª 

ÖथलŌ को जोड़ने वाले बौĦ सिकª ट पर कोई भी काम नहé िकया, यहा ँतक िक कुशीनगर म¤ बनाये गए 

एयरपोटª पर शŁुवात म¤ ही एक-दो िवदेशी Éलाइट आने के बाद उसे बंद कर िदया गया, जहां पर हज़ारŌ 

िवदेशी ®Ħालु एवं पयªटक आते और देश कì अथªÓयवÖथा म¤ भी सहयोग होता, इसिलए सरकार से 

अनरुोध है िक जÐद से जÐद कुशीनगर के एयरपोटª  को चालू िकया जाये । और सभी बौĦ तीथŎ पर 

एयरपोटª और उÆह¤ आपस म¤ जोड़ने के िलए अ¸छे रोड बनाये जाय¤ । 
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* सभी बेरोजगार युवाओ ंको अिधक से अिधक जॉब िदए जाय¤ । 

* िकसानŌ को उनकì फसल का उिचत मूÐय िदया जाये अथाªत MSP लागू कì जाये, साथ ही उÆह¤ 

िसंचाई के िलए Āì पानी, सÖते दर पर खाद एवं कृिष उपकरण िदए जाय¤ । 

* िश±ा पर िवशेष Åयान िदया जाये और िश±ा िमýŌ को पूरा वतेन िदया जाये, िश±कŌ कì समÖयाओ ं

का समाधान कर¤ । 

SHRI NAVASKANI K. (RAMANATHAPURAM): I would like to express my views 

on the Motion of Thanks on the President's Address. 

 The Hon'ble President has read the address given by the Union Government. 

But it is not in line with the reality of the country and the current situation of the 

country. 

 The Hon'ble President has mentioned in his address that 25 crore people 

have been lifted out of poverty. 

 She had mentioned the same information when he addressed this House 

last year, and this year too he has mentioned the same information and has 

mentioned it as an achievement of the Union Government. But I would like to record 

that the situation of the country today is different. 

 Similarly, she has again stated in this address as an achievement the 

announcement made last June that medical insurance facility will be provided to 

the elderly above 70 years of age. 

 This is to reflect that this government does not have any new achievements 
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or noteworthy plans. 

 The Honourable President had mentioned in his speech that he bows down 

to the framers of the country's constitution. But the Bharatiya Janata Party 

continues to work against the Constitution of India and against democracy. 

 She said that the government has taken steps towards passing bills including 

One Nation, One Election and the Waqf Amendment Bill. 

 The entire country has seen what kind of democratic method the 

Parliamentary Joint Committee used in the Waqf Amendment Bill. 

 Without respecting the opinions of the opposition members, without 

respecting the voice raised by the opposition members that they were not given 

enough time to study the opinions received from across the country, the Joint 

Committee has suspended the opposition members, rejected all the resolutions 

recommended by the opposition members, and approved only the 

recommendations of the government-supporting members and submitted its report. 

How can the passed Waqf Amendment Bill be accepted on this basis? How did this 

government handle this violation of democracy? 

 In the last 10 years, many public sector enterprises in the country have been 

privatized and sold, how can the ruling Bharatiya Janata Party set a goal of a 

developed India in 2047? The poor and simple people of the country are becoming 

poorer. The rich are getting richer. Is this development? 

 The Honourable President had mentioned in his speech that youth have got 

employment opportunities due to schemes like Make in India and Start-up India. 

What happened to the employment opportunities for the two crore youth that this 
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government had already announced? How many jobs has this government 

created? How can we believe the claim that this government will create the 

development that has not been created in the last 10 years? 

 It has been reported that 75,000 medical seats will be created in the next five 

years. Most of the medical colleges already in India are in the southern states. 10% 

of the medical colleges are in Tamil Nadu. In this situation, without talking about 

building medical colleges in the northern states, talking about increasing medical 

seats would be like educating students from the northern states at the expense of 

the state government. The cost of education and medical expenses are 

skyrocketing. Due to this, the poor and the middle class are severely affected. No 

plan has been announced to control this. 

 It has been announced in a grand manner that three crore new houses will 

be built for families under the Prime Minister's Housing Scheme. Has the previously 

announced target been achieved? Have those houses been completed? There is 

no information about it. The unit amount allocated for house construction under the 

Prime Minister's Housing Scheme is very low. Due to this, the state governments 

have to bear an additional financial burden. Due to the rise in the price of 

construction materials, beneficiaries are struggling to complete their houses. Just 

increasing the number without increasing the amount for house construction will be 

an empty announcement. Indian economic growth has slowed down. This year, 

growth will be 2% lower than last year. Economic inequality is increasing in the 

country. Economists have pointed out that 50 percent of the country's population 

has to live on 100 to 150 rupees per day. In this situation, there is no indication in 



04.02.2025  1255 
 

 

the President's speech of a plan to promote India's economic growth. 

 The Honourable President read the speech prepared by the Union 

Government in this House very well. It is the tradition of Parliament, she has 

performed her duty well according to the Constitution. Similarly, in every state, the 

Governors of their respective states are required to read the speech of the state 

government as per the right given to them by the Constitution. But the Governor of 

Tamil Nadu leaves the Assembly without addressing it. This is not the first time that 

he has been following this method continuously. In the past, he has left out various 

parts of the government's speech and left the Assembly halfway. The fact that the 

Union Government has continued to keep the Governor who violates the traditions 

of the Tamil Nadu Assembly without recalling him is an insult to the people of Tamil 

Nadu. Just as the Honourable President fulfilled her duty by respecting the 

traditions of Parliament, I request that the Governors of the respective states should 

fulfil their duty by respecting the traditions of the Assembly, and this government 

should ensure that. 

SHRI SUBBARAYAN K. (TIRUPPUR): Hon. Chairman, Vanakkam. This Address 

of hon. President is a collective document describing the policy of the Government 

on critical issues of the nation and those prevailing around the world. If we look this 

in that perspective, the neutral policy that was followed since the time of Pandit 

Jawaharlal Nehru has been given up. This Government has made India as an 
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extended muscle of the USA. Israel is a friendly nation of India despite Israel’s 

engagement in elimination of a particular race or group. Trump, who wants to attach 

many countries of the world with the USA, is a very close friend of India. In this 

scenario, India does not stand with the affected countries of the world. Rather, India 

is joining hands with the encroachers of other lands and countries. This is a policy 

totally against the stand of India in the past. That is why I strongly oppose this.  

 Foreign policy is totally affecting the precedence and tradition of India. It 

makes India a slave under the autocratic rule. This is unacceptable. India has 

become the fifth largest economy of the world is stated by the Government time 

and again. They also claim to make India as the third largest economy of the world 

by 2027. Indian picture clearly states that it is not true. What is today’s situation in 

India? As per statistics, as many as 13 crore and 40 lakh people are living with a 

meagre daily earning of Rs. 170 in India. Similarly, 116 crore and 20 lakh people 

are living with a earning of Rs. 850. It is also stated that in India 84 per cent of the 

population are getting a wage of just Rs. 850. It is a deceitful statement to state 

that we Indians are in developing stage. If that is true, why their wages have not 

increased. Why there is no clarity as to what Government has done for the 

betterment of the lives of such deprived people. Whether you have protected the 

interests of farmers and labour class? Labourers achieved their rights after a long 

struggle of 100 years. But this Government has done injustice of snatching away 

their rights from them. They do not enjoy the rights which they achieved after a 100 

year long struggle. They have confined everything to four lines. But this 

Government has done injustice to our labourers which can never be corrected. In 
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the last 10 years and the experience which we have after knowing their functioning, 

I can say that this Government has done nothing for the welfare of labour class.  

 The gap between the rich and the poor is expanding every day to an 

unimaginable level. Rich people are looting more. Rich people are becoming richer 

and the poor becoming poorer. The reason behind this condition is BJP and its 

faulty economic policies. Inflation has risen in an unprecedented manner. People 

has no money as their purchasing power has gone down. People are affected due 

to this Government. But they have extended favours to Ambani and Adani. During 

the last three to four years at least 3 lakh crore worth tax benefits have been 

extended to Ambanis and Adanis. BJP is responsible for this. BJP is extending 

favours to these corporate giants. But whereas the labour class do not even get 

their wages that is due. Their wages are cut drastically. They are made daily 

wagers.  

 Similarly, the pension scheme. They promised that if they come to power 

they will bring the Old Pension Scheme in place of the NPS. But they have brought 

a deceiving plan of Unified Pension Scheme. I wish that this UPS should be 

changed. Similarly, MGNREGA’s allocation has not been increased. It remains the 

same for years together. Rural people are very much benefitted by MNREGA. You 

should have allocated more funds rather you should not drastically cut the funds. 

This is affecting the rural economy very much. I therefore urge that MNREGA 

should be provided adequate funds. But there is no mention in the hon. President’s 

Address about MNREGA. Food inflation has even increased. Unemployment has 

become a major issue. Social security of the labour class is at stake. The 
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Government is facing challenges in every sphere of its activity leading to 

bankruptcy. They are not ready to unite the people of our country. They want to 

divide this country in the ratio of 80:20. They want to be ruling forever by injecting 

religious intolerance among the society. But the BJP will certainly be punished by 

the people for its faulty practices. They cannot escape from this punishment.  

Thank you. Vanakkam.  

14.00 hrs 

14.02 hrs                  (Shri Krishna Prasad Tenneti in the Chair)  

DR. BYREDDY SHABARI (NANDYAL): Thank you, hon. Chairperson, Sir, for 

giving me this opportunity to speak on the President’s Address in this august 

House.  

 Hon. Chairperson, Sir, under the leadership of our Prime Minister Shri 

Narendra Modi ji, we have been witnessing the happiness in the eyes of the 

women, youth, farmers, and middle-class in our country. The entire world is 

witnessing the growth of our country, where the growth rate is almost increasing to 

seven per cent every quarter. And I am proud to say that my State of Andhra 

Pradesh is contributing significantly in this growth story.  

 Hon. Chairperson, Sir, under the leadership of our Chief Minister Shri Nara 

Chandrababu Naidu Garu, we have been climbing the ladder of success very fast 

in these seven months. To be precise, we have created a Board, that is, A.P. State 

Investment Promotion Board, wherein we have been attracting the investors 

around the world into the country through Andhra Pradesh. And it is a matter of 

pride to say that we have created about Rs. 3,10,925 crore of investments and 
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created about 3,12,756 lakh jobs. This is not just futuristic but also, it is what we 

are achieving -- the Central Government’s commitment towards the green energy 

and also our Chief Minister’s dream of making Andhra Pradesh the hub for the 

renewable energy in the world.  

 As we know, we are seeing our country where the people’s lives, especially 

the poor and the needy, have been improved in every aspect. We are also 

observing that how the Central Government has generated the income and how 

the income has improved for the poor and the needy. We are seeing women 

empowerment. And now, we do not just talk about women development, but we 

talk about women-led development in our country. So, keeping this in mind, our 

Chief Minister Shri Nara Chandrababu Naidu Garu has created the top and the 

best welfare model in the country.  

 Now, we are a State where we deliver about 64 lakh pensions with an annual 

bill of Rs. 33,100 crore.  This is the first of its kind and first in history in the country 

where WhatsApp governance has been introduced in our State. This enables a 

person not just going around the Governments offices for OBC certificate or EWS 

certificate or to get income certificate, but now, he can get this through WhatsApp. 

And this is only possible because of the revolutionary ideas of our Education 

Minister Nara Lokesh Garu and also the policies that have been unleashed by the 

Central Government in the digital technology.  

 Our Chief Minister Shri Nara Chandrababu Naidu Garu has a vision of 

Swarna Andhra Pradesh by 2047. It is working on ten principles with an aim of 

creating zero poverty and zero hunger State. This is based on four Ps, that is, 
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Public, Private, People model and this model is to create a State which is having a 

zero poverty, a State which is a home for international investments, a State which 

is having opportunities, a State which is having the highest agricultural productivity, 

a State where the health of the people is the responsibility of the State Government 

and also a State with highest welfare schemes.  We call this Government as Manchi 

Prabutvam that means good Government. This good Government has been 

working continuously to rebuild our State which has been completely left in 

shambles for the past five years.  

 Hon. Chairperson, Sir, what is this Manchi Prabutvam doing? It is rebuilding 

the State from palaces to progression, from debts to discipline, from suppression 

to democracy, from neglect to development and from industrial fault to investment 

growth and from land grabbing to land protection. This is what our CM dreams of, 

and we are very thankful to the Central Government for granting the financial 

support to the capital of our State, that is, Amravati, and the heart of our State, that 

is, Polavaram project, and the emotion of our State, that is, Vizag Steel Plant, and 

also giving financial assistance to the under-developed most backward region, that 

is, Rayalaseema region, and I am proud to tell you that I am from that region.  

 Chairperson Sir, manchi prabutvam oka saari maata iste adi venakki 

teeskodhu, eppudu kuda. I would like to bring to your notice one thing which is very 

disappointing and disheartening. In every democratic country, like the United 

Kingdom where the monarch addresses the Parliament, it has been a tradition from 

16th century. In US also, the first President George Washington addressed the 

Congress in 1790.  In our country the President Address has started after 
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promulgation of the Government of India Act, 1919, and this tradition has been 

completely followed by any democratic country.  I think never in history it has 

happened that a Leader of Opposition commented on the President and we 

seriously condemn this Act.  

 Also, I would request every person, every citizen of this country, leaving 

alone politics, let us all work together. We have a quote by a great poet and also 

our Finance Minister has quoted that Deshamunu Preminchamanna, Manchi 

annadhi penchu manna, Desammannadhi Matti Kadhoi, Desammannadhi 

Manushuloi which means do good to the country, love your country, do good to the 

country and our country is not just made up of soil but it is made up of people.  

 So, I request everyone keeping aside all the politics, caste, creed, anything, 

let us all work together to achieve the vision of our hon. Prime Minister Shri 

Narendra Modi Ji’s vision of Viksit Bharat.  

People have voted for NDA, not just because we promise, but we deliver the 

promise. We build, uplift and empower this country. Thank you, Sir, for giving me 

this opportunity. Jai Hind.  

®ी महशे कÔयप (बÖतर) : राÕůपित जी Ĭारा ÿÖतुत अिभभाषण पर म§ अपने िवचार रखता हóं । इस 

बार माननीय राÕůपित ®ीमती þोपित ममूुª जी ने अपने भाषण म¤ गांव गरीब एवं जनजाित ±ेý को िमलने 

वाली सौ बात है मील का पÂथर सािबत हो रही । िवकिसत भारत कì याýा को चार ÿमुख िसĦांतŌ सेवा, 

सशुासन, गवª और समिृĦ से माचª ÿशÖत िकया है  । माननीय ÿधानमंýी जी Ĭारा जो आकां±ी िजले एवं 
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आकां±ी िवकासखंड को िवकास कì योजनाओ ंम¤ शािमल कर जो अभूतपूवª का कदम उठाए गए ह§ वह 

अपने आप म¤ ही एक बहòत बड़ी उपलिÊध है । 

Öव¸छ भारत अिभयान के अंतगªत 12 करोड़ शौचालय का िनमाªण और पीएम उºजवला योजना 

के अंतगªत 10 करोड़ िनशÐुक एलपीजी कन³ेशन जैसी अनेक फेल कì गई है  80 करोड़ जłरतमंदŌ 

को राशन ÿदान करना अपने आप म¤ बहòत बड़ी बात है जल जीवन िमशन जैसे िनरंतर ÿयासŌ के माÅयम 

से 25 करोड लोगŌ को गरीबी रेखा से बाहर िनकलने म¤ बहòत बड़ा योगदान िदया है । िश±ा और तकनीकì 

उÆनित म¤ ऐितहािसक ÿगित कì गई है । µलोबल इÆनोवेशन इंडे³स म¤ भारत कì र§िकंग म¤ उÐलेखनीय 

सधुार हòआ है जो ±ेý म¤ Öथान से बढ़कर 39 Öथान पर पहòंच गई ह ै।  

भारत सरकार कì नीितयŌ के चलते दूध, दलहन और मसाल ेका िवĵ म¤ सबसे बड़ा उÂपादक 

बन गया ह ै। खरीफ और रफì दोनŌ फसलŌ के िलए Æयूनतम समथªन मूÐय म¤ लगातार वृिĦ कì गई है 

िपछले 6 महीनŌ म¤ 109 जलवाय ुरिहत पोषण यĉु और उ¸च उÂपादकता वाली बी िकÖम¤ िकसानŌ को 

उपलÊध कराई गई है । लगभग एक 125 लाख जनजाित ब¸चे 470 एकलÓय मॉडल आवासीय िवīालयŌ 

के माÅयम से िश±ा ÿाĮ कर रहे ह§ जनजातीय ±ेýŌ म¤ 30 नए मेिडकल कॉलेज Öथािपत िकए गए ह§ 

भगवान िबरसा मुंडा कì 150 कì जयंती को पूरे देश म¤ जनजाित गौरव िदवस के łप म¤ मनाया जा रहा 

है यह हमारी सरकार कì बहòत बड़ी उपलिÊध है आठ पूवōतर राºयŌ कì संभावनाओ ंको ÿदिशªत करने 

के िलए भी पहली बार महोÂसव के आयोजन िकए गए ह§ । छ°ीसगढ़ जैस ेअित िपछड़े ±ेýŌ म¤ आकां±ी 

िजला कायªøम ÿभावी łप से लागू िकया गया है िजसकì संयĉु राÕů िवकास कायªøम कì åरपोटª म¤ 

सराहना कì गई है सरकार ने इससे ÿेåरत होकर 500 िवकास करŌ को आकां±ी घोिषत करके एक नई 

पहल कì शुŁआत कì । कौशल को बढ़ाने और नए अवसर से सरुजीत करने के िलए मोदी जी कì 

सरकार ने 2 लाख करोड़ का पैकेज मंजूर करके एक नई सौगात िदए एक करोड़ यवुाओ ंके िलए शłु 

कì गई इंटनªिशप कायªøम वाÖतव म¤ नई अवसर ÿदान करेगा । सरकार वतªमान और आने वाली पीिढयŌ 

के िलए हåरत भिवÕय और हåरत नौकåरयŌ पर Åयान क¤ िþत कर रही है 2030 तक 500 गीगावॉट के 

जीवाÔम ईधंन ऊजाª ±मता ÿाĮ करने का लàय रखा गया है । 
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सरकार ने देश म¤ िवĵ Öतरीय खेल पाåरिÖथितक तंý िवकिसत करने के िलए महÂवपूणª कदम 

उठा है । खेलो इंिडया योजना टारगेट ओलंिपक पोिडयम योजना और राÕůीय खेल िवĵिवīालय कì 

Öथापना जैसी पहले लàय को साकार करने म¤ योगदान दे रही है । िदÓयांग िखलािड़यŌ के िलए एक 

िवशेष खेल क¤ þ µवािलयर म¤ खोला जा रहा है । िवĵ शतरंज च§िपयनिशप म¤ भारत ने भूतपूवª सफलता 

ÿाĮ कì ह ै। पीएम सूयª घर मĉु िबजली योजना राÕůीय हåरत हाइűोजन िमशन परमाण ुऊजाª के िवÖतार 

और बहन िÖøिपंग नीित से िवĵ पयाªवरण 2024 शłु िकए गए ह§ एक पेड़ मां के नाम अिभयान को भी 

पूरे देश म¤ सराहा जा रहा है । हम माननीय राÕůपित जी का और पूरी सरकार का धÆयवाद Óयĉ करते 

ह§ । 

छ°ीसगढ़ म¤ जब स ेभारतीय जनता पाटê कì ®ी िवÕण ुदवे सहाय के नेतÂृव म¤ सरकार बनी है 

वहां पर कांúेस Ĭारा जनिहत के जो कायª रोक गए थे उÆह¤ पनुः ÿारभं कर कायª िकया जा रहे ह§ िजसम¤ 

गरीबŌ को प³के मकान देने का काम आयÕुमान काडª जैसी योजनाओ ंसे यहां पर एक नया पåरवतªन 

देखने को िमल रहा है छ°ीसगढ़ म¤ पूवª मे कांúेस कì सरकार म¤ अनेक योजनाओ ंम¤ जो ĂĶाचार िकया 

गया था अब वह धीर-ेधीरे कर उजागर हो रही है उनके पूवª मýंी अब जेल जा चुके ह§ । 

 जो अनेकŌ घोटाले िकए गए थे उनके पदाªफाश भी यहां हो रहा है ।  म§ माननीय सभापित महोदय 

जी आपके माÅयम से बताना चाहता हóं िक माननीय गृह मýंी ®ी अिमत शाह जी Ĭारा माचª 2026 तक 

छ°ीसगढ़ के बÖतर सिहत पूरे देश से न³सलवाद का सफाया करने का जो अिभयान चला गया  है 

उसका बÖतर के िनवासी Öवागत कर रहे है । हमारे ÿधानमंýी ®ीमान नर¤þ मोदी जी के मागªदशªन म¤ अब 

छ°ीसगढ़ तेजी से िवकास कì ओर अúसर हो रहा ह ै

माननीय राÕůपित जी Ĭारा ÿÖतुत िकए गए अिभभाषण का परुजोर समथªन करता हóं बहòत-बहòत 

धÆयवाद  । 

SHRI N. K. PREMACHANDRAN (KOLLAM): Thank you very much, Mr. Chairman, 

Sir, for giving me this opportunity to take part in the discussion on the Motion of 

Thanks on the President’s Address. Sir, the annual ceremonial Address of the 
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President, as provided under Article 87 of the Constitution, is meant to present 

before the Parliament the agenda of the Government for the next year. The 

fundamental purpose of the President’s Address before the Joint Session of the 

Parliament is to pronounce the policies and programmes of the Government for the 

ensuing financial year.  That is the soul spirit of Article 87.  

With all humility to Her Excellency’s office, let me say that the speech of the 

hon. President before the Joint Session of the Parliament is totally disappointing. It 

is lacking vision; there is no policy directive; there is no programme to be 

implemented in the coming year.  

Sir, 31st para of the Address of the President is merely a political statement 

regarding the achievements of the Government during the last 11 years. They are 

fake claims of achievements, untenable claims of achievements. Sir, this speech 

is also a repetition of the speech of June 27, 2024 and January 31, 2024. In these 

two years, the same speech was delivered regarding the achievements of the 

Government during the last 10 years. The same repeated speech has been 

delivered by the hon. President, which is quite unfortunate and disappointing. That 

is why we are making all these observations. 

Sir, now let us critically and factually examine the exorbitant or the untenable 

claims of the so-called achievements by the Government during the last 11 years. 

My first point is regarding the Nari Shakti. The hon. President emphatically spoke 

about the significant emergence of Nari Shakti. I am pained to state that women of 

various ages and particularly those who belong to the backward classes are 

subjected to various sorts of sexual abuse or intimidation in different parts of our 
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country. The perpetrators of such heinous crimes are not being brought to book as 

they are having close proximity with the ruling party of the country. 

Sir, the hon. President further has said that the Government has taken 

historic steps to empower the women and create opportunities for the youth. But 

the data gives a different picture. The female labour force participation rate in India 

has dropped to 19 per cent in 2024. That is one of the lowest rates in the world. 

The unemployment rate of the youth is marking seven per cent and the urban 

unemployment rate is reaching 22 per cent. Sir, with all these things, how are the 

job opportunities being created? Is the ‘Make in India’ programme providing job 

opportunities to the country?   

Yesterday, Shri Rahul Gandhi spoke very well regarding production as well 

as consumption. So, the point to be noted is that when you are having the growth 

of the economy, what is the share of manufacturing sector in GDP? It has come 

down from 15.3 per cent to 12.6 per cent. It means that employment generation is 

not there and this is the lowest share of contribution of manufacturing sector to 

GDP during the last 60 years. 

So. I would like to ask a pertinent question to the Government. How are you 

going to address the issue of empowering the youth and women for which a clear-

cut policy directive is needed? Unfortunately, it is missing in the President’s 

Address. That is the first observation which I would like to make.  

My second point is regarding federalism. Sir, the concentration of powers at 

the Centre undermines the principles of federalism. 

Sir, the President is praising One Nation, One Election. It is going to distract 
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the federal fabric of the country. Unity among diversity is the basic cultural 

philosophy of our country.  Pluralism is the culture of our country, and the diversity 

is the beauty of Indian democracy. Sir, autonomy of the States will be in trouble if 

that law is being passed or enacted.  

Sir, there is another point regarding the Centrally-Sponsored Schemes. It is 

against the federal principles. In 2014-15, when the Government came to power 

led by Shri Narendra Modiji, at that time the total number of Centrally-Sponsored 

Schemes were just below that 60. Now, it has been enhanced to 81. What is the 

role of the State Legislative Assemblies in fiscal allocations of various projects and 

schemes of the Centrally-Sponsored Schemes? The terms and conditions of all 

CSSs are dictated, and determined by the Government of India. The State 

Government and the State Legislative Assembly have no role. The State 

Governments are forced to abide by the CSS. Who is determining all these things? 

It is the Central Government. Take for example, the Jal Jeevan Mission or the 

Prime Minister Awas Yojana.  The State Government has to take their shares in all 

these projects. Who is determining everything? It is being determined and passed 

by the Parliament, and the Union Government. Where is the autonomy of the State 

Governments? The State Governments have no other way, but they are forced to 

be bound by the CSS, and they have to allocate the money for it. It is indirectly 

taking away the autonomy character of the State as well as the State Legislative 

Assembly. This is not cooperative federalism. This is not competitive federalism. It 

is totally against the principles of federalism, and the federalism of the country is 

the basic feature of the Indian Constitution. This is under threat. The BJP-led 



04.02.2025  1267 
 

 

Government during the last 11 years, if you examine, scientifically and 

systematically, is changing the basic character of the Constitution to a unitary 

Constitution without amending the Constitution. That is what is going on during the 

last 10 years. 

Sir, the third point is regarding the farmers. Sir, it was an announcement 

made by the hon. Prime Minister that the income of the farmers will be doubled by 

the year 2022. Sir, what was the promise? It was about doubling the income of the 

farmers by the year 2022. What is the reality? According to the National Sample 

Survey Organization Report, the average income of a farming household remains 

stuck at just Rs. 10,000 per month whereas the input rate skyrocketed due to 

inflation. This is the situation. Where is the double income? Further, the number of 

farmer suicides is alarmingly high. In 2023 alone, the farmer suicide is more than 

10,000. The factual reality directly contradicts the promise which was being made 

by the Government.  

The fourth point is regarding the labour force. Sir, it is very, very unfortunate 

to say with all humility to Her Excellency, the hon. President of India, that there is 

not even a single word in this 31-para speech of the hon. President regarding the 

term ‘labour’. Labourers are the wealth creators of this country. There are a lot of 

things about entrepreneurs, investors, ease-of-doing business. All these things are 

there. But, unfortunately, the term ‘labour’ is totally ignored in the Presidential 

Speech. This is the mindset and the attitude of this Government which is doing anti-

labour activities and making anti-labour policies. I would also like to say that the 

statutory benefits enjoyed by the labour force are being taken away day-by-day. 
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Regarding the Employees' Pension Scheme 1995, so many times, I have taken 

this matter before the Parliament. The then Labour Minister is also here. The 1952 

Act is there. Mr. Donald Trump, after assuming the power of the President of USA, 

has given more than 232 Executive Orders. Likewise, here the Chief Provident 

Fund Commissioner of India is every day issuing the Executive Orders by which 

the rights of the workers have been taken away. It is against the statute.  It is also 

against the Judgement of the Supreme Court.  All these things are in violation of 

the Constitutional provisions of the country.  They are taking away the rights of the 

Waqf Boards in the country.   

Now, the next point is regarding insurance.  We are talking about the growth, 

prosperity, and development of the country.  As per the data of the Insurance 

Regulatory and Development Authority of India, life insurance penetration in India 

has declined from 3.2 per cent to 2.8 per cent.  What is the reason for this decline? 

 Sir, Para 7 of the Presidential Speech talks about ‘Insurance for All’. All the 

insurance agents and LIC agents are going back because their commissions and 

benefits are being curtailed by the IRDAI as well as the LIC management.  

 Sir, now, I come to the last point which is regarding ‘Viksit Bharat’. We want 

to become Viksit Bharat by 2047. How is it possible? Social harmony in our nation 

is facing a big challenge. As per the data of the Home Ministry, the incidents of 

communal violence rose by 12 per cent in 2024, compared to the previous year. 

Sir, if we want to become ‘Viksit Bharat’, I would suggest some points. First, 

we should prioritize job creation through robust industrial policies, focusing on 

production as well as consumption, as suggested yesterday by the Leader of 
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Opposition, Shri Rahul Gandhi. Second, we should control inflation by addressing 

supply-side bottlenecks. Third, we should increase the spending on healthcare 

education as per the global standards. Fourth, we should restore trust in democratic 

institutions. 

Sir, last but not least, we should foster unity, not division, because a fractured 

society cannot march towards progress, development and peace.  

With these words, I conclude. Thank you very much. 

®ी जसवंतिसहं सुमनभाई भाभोर (दाहोद) :  म§ महामिहम राÕůपित जी का धÆयवाद दतेा हóं, िजÆहŌने 

एक बार िफर इनता उ°म अिभभाषण िकया । नए सदन म¤, महामिहम राÕůपित जी का ये अिभभाषण, 

इनके कायªकाल का चौथा अिभभाषण है िजसने देश कì िनरंतर ÿगित कì िÖथित म¤ चार चाँद लगा िदया 

है और िफर एक बार पूर ेदेश म¤ सकाराÂमक संदेश िदया है, आशा कì िकरण िदया है, उमंग का आगाज 

लेकर है । और हम सबने जो िवकिसत भारत के सपने देखे है उसके िलए हम एक और पायदान उपर 

आ गये है ।  

 हमारे देश का सौभाµय है माननीय ÿधानमंýी जी के नतेृÂव म¤ अभी हाल म¤ ही हमने देश के 

संिवधान कì 75 वé वषªगांठ मनाई है और उससे कुछ िदन पहले ही भारतीय गणतंý ने 75 वषŎ कì याýा 

भी पूरी कì है । ये लोकतंý का अमृतकाल है िजसमे भारत कì िवकास कì गंगा िबना िकसी बाधा के 

तीसर ेकायªकाल म¤ तीन गुना तेजी से िनरतंर बह रही है । 

 महामिहम राÕůपित जी ने अपने उŀबोधन म¤ माननीय ÿधानमंýी ®ी नरÆेþ मोदी जी Ĭारा सभी 

देश के नागåरको के िकये गए िवकास कायŎ कì एक झलक िमलती है म§ समझता हó ँकì पूरा देश माननीय 

ÿधानमंýी जी ऋणी है िक इतने कम समय म¤ इनता िवकास, जो िपछले कई दशको म¤ नहé हो पाया । 

 
 

 Speech was laid on the Table. 
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माननीय ÿधानमंýी ®ी नरेÆþ मोदी जी कì सरकार के िवजन और देश म¤ बीते 11 साल कì अविध म¤ 

हòए कामकाज का िवÖतार से िजø िकया ।  

           ÿधानमंýी आवास योजना का िवÖतार करते हòए तीन करोड़ अितåरĉ पåरवारŌ को नए घर देने 

का िनणªय िलया गया है । इसके िलए पांच लाख 36 हजार करोड़ Łपये खचª िकए जाने कì योजना है ।  

           महामिहम राÕůपित जी का ये अिभभाषण िफर से भारत के संिवधान और दूर सदूुर के िकसानो, 

आिदवासीयŌ, यवुाओ ंएवं मिहलाओ के साथ साथ पूरे दशे का सÌमान का भी अवसर है । सरकार कì 

योजनाओ ं का सबसे ºयादा लाभ दिलत, वंिचत और आिदवासी समाज को िमल रहा है. िजस 

जनजातीय समाज कì हमेशा उप±ेा होती रही, हमने उसके कÐयाण को ÿाथिमकता दी है. 770 स े

ºयादा एकलÓय िवīालय ह§, जहां आिदवासी ब¸चŌ को िश±ा दी जा रही है. आिदवासी ±ेýŌ म¤ 30 नए 

मेिडकल कॉलेज खोले गए ह§ । 

 माननीय ÿधानमंýी जी के नतेृÂव म§ सामािजक Æयाय केिलए िकये गए कायª सराहनीय है बात 

चाहे शौचालयŌ कì हो, घर घर म¤ नल से जल के िलए कने³शन कì हो, और तो और राशन के ÿावधानŌ 

से 25 करोड़ लोगŌ को गरीबी से िनजात िदलाने कì बात हो ।  

 सरकार ने समाज के िपछड़े वगŎ और सैिनटेशन वकª सª को आसान ऋण ÿदान करने के िलए 

पीएम सूरज योजना का िवÖतार िकया गया है । िदÓयांग ÓयिĉयŌ तक सरकारी योजनाओ ंकì बेहतर 

पहòंच सिुनिĲत करने के िलए एक करोड़ से अिधक िदÓयांग पहचान पý जारी िकए गए ह§ ।  

 आकां±ी िजला कायªøम देश के सबसे िपछड़े ±ेýŌ म¤ ÖवाÖÃय, कृिष, पोषण और िश±ा म¤ सधुार 

करगेा । जनजातीय समाज के पांच करोड़ लोगŌ के िलए धरती आबा जनजातीय úाम उÂकषª अिभयान 

ÿारभं हòआ है । इसके िलए 80 हजार करोड़ Łपये का ÿावधान िकया गया है । जनजातीय समाज के 

समुदायŌ के लोगŌ के उÂथान के िलए ये 80 हजार करोड़ Łपए के पåरÓयय के साथ धरती आबा 

आिदवासी úाम उÂकषª अिभयान शłु िसकल सेल एनीिमया के िलए लगभग पांच करोड़ आिदवासी 

ÓयिĉयŌ कì जांच कì गई है ।  

 राÕůीय िसकल सेल एनीिमयौ उÆमूलन िमशन के तहत, 17 िचिĹत राºयŌ म¤ कुल 
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3,55,50,230 ÓयिĉयŌ कì जांच कì गई है और िदनांक 30.06.2024 तक कुल 1,24,4 1874 िसकल 

सेल काडª िवतåरत िकए गए थ े। åरपोिट«ग माह म¤, िसकल सेल एनीिमया के िलए 32,01,265 ÓयिĉयŌ 

कì जांच कì गई है ।  

ÿधानमंýी जनजाित आिदवासी Æयाय महाअिभयान (पीएमजनमन) जनजातीय गौरव िदवस 15 

नवंबर, 2023 को माननीय ÿधानमंýी Ĭारा शłु िकया गया िजसका उĥेÔय िवशेष łप से कमजोर 

जनजातीय समूहŌ (पीवीटीजी) पåरवारŌ और बिÖतयŌ को बिुनयादी सिुवधाओ ंका पूणª ÿावधान कराकर 

उनकì सामािजक-आिथªक िÖथितयŌ म¤ सुधार करना है । पीएम-जनमन के तहत, िदनांक 30.06.2024 

कì िÖथित के अनसुार 16 राºयŌ के पीवीटीजी ±ेýŌ म¤ 476 मोबाइल मेिडकल यूिनट (एमएमयू) के 

लàय के मकुाबले 400 एमएमयू संचालनरत ह§ ।  

 आयÕुमान भारत योजना के अंतगªत 70 वषª और उसस ेअिधक उă के छह करोड़ वåरķ नागåरकŌ 

को ÖवाÖÃय बीमा देने का फैसला हòआ है । इÆह¤ हर वषª पांच लाख Łपये का हेÐ थ कवर िमलेगा ।  

ÿधानमंýी आयÕुपान भारतौÖवाÖÃय अवसरंचना िमशन (पीएमएबीएचआईएम): गजुरात राºय को 

िदनांक 13.06.2024 को िव° वषª 2024-25 और 2025-26 के िलए øमशः 570.11 करोड़ Łपये 

और 883.03 करोड़ Łपये कì ÿशासिनक Öवीकृित ÿदान कì गई । िदनांक 28.06.2024 को िव²ान 

भवन, नई िदÐली म¤ "आयÕुमान भारत,  

 15 गणुव° ÖवाÖÃय!" कायªøम के दौरान माननीय ÖवाÖÃय और पåरवार कÐयाण मýंी कì 

गåरमामयी उपिÖथित म¤ िजला एकìकृत जन ÖवाÖÃय ÿयोगशाला (डीआईपीएचएल) के िलए िदशा 

िनद¥श जारी िकए गए । 

 ÿधानमंýी टीबी मĉु भारत अिभयान के तहत, लगभग -1.60 लाख िन±य िमý लगभग 9.84 

लाख सहमित ÿाĮ दéबी रोिगयŌ को अपनाने के िलए आगे आए ह§ (िदनांक 02.07.2024 तक कì िÖथित 

के अनुसार) 24 जून, 2024 को ÖवाÖÃय और पåरवार कÐयाण मýंालय के वåरķ अिधकाåरयŌ, राÕůीय 

ÖवाÖÃय िमशन के राºय ÿितिनिधयŌ आिद कì उपिÖथित म¤ राºय मंिýयŌ (ÖवाÖÃय और पåरवार 

कÐयाण) के साथ Öटॉप डायåरया अिभयान 2024 का राÕůीय शभुारंभ िकया गया ।  
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 जी20 ÿेसीड¤सी āाजील के तहत तीसरी ÖवाÖÃय कायª समूह कì बैठक 2 6 जून, 2024 के 

दौरान āाजील के साÐवाडोर म¤ आयोिजत कì गई । तीसरी ÖवाÖÃय संबधंी कायª समूह कì बैठक म¤ 

िनÌनिलिखत पूणª सý ÿÖतुत िकए गए: अनवुतê सý: µलोबल इनोवेशन हब और µलोबल पेश¤ट सÉेटी 

लीडसª úपु (जीपीएसएलजी) और µलोबल पेश¤ट सÉेटी लीडसª úपु (जीपीएसएलजी) 3 जून, 2024 को 

आयोिजत िकया गया । - िडिजटल ÖवाÖÃय पर वैिĵक पहल - एक सावªभौिमक िडिजटल Óयिĉगत 

ÖवाÖÃय åरकॉडª ÿास ³वरना, डीपीआई Ĭारा स±म, 4 जून, 2024 को आयोिजत िकया गया । जलवाय ु

पåरवतªन और ÖवाÖÃय - समानता और एक ÖवाÖÃय 5 जून, 2024 को आयोिजत िकया गया । Öथानीय 

और ±ेýीय उÂपादन और नवाचार के िलए वैिĵक गठबंधन 6 जून, 2024 को आयोिजत िकया गया ।  

 क¤ þ सरकार ने युवाओ ंके कौशल िवकास और रोज़गार के िलए दो लाख करोड़ Łपये का पैकेज 

मंज़ूर िकया है । यह पैकेज ÿधानमंýी पैकेज "के तहत आता है. इस पैकेज का मकसद पांच सालŌ म¤ 

4.1 करोड़ यवुाओ ंको रोज़गार, कौशल िवकास, और दूसर ेअवसर उपलÊध कराना ह ै।  

इस पैकेज के तहत, ये योजनाए ंलागू कì जाएगंी: इंटनªिशप योजना, एÌÈलॉयम¤ट िल³ंड इंस¤िटव योजना, 

िविनमाªण ±ेý म¤ रोज़गार बढ़ाने कì योजना, कौशल ÿिश±ण के िलए क¤ þ कì ÿायोिजत योजना, इसके 

अलावा, बजट म¤ ®म कÐयाण के िलए भी कई सुधार िकए गए ह§. इनम¤ ये शािमल ह§: ई-®म पोटªलŌ का 

एकìकरण, कौशल आवÔयकताओ ंऔर नौकरी कì भूिमकाओ ंके िलए वन Öटाप समाधान नौकरी पाने 

वाले लोगŌ को संभािवत िनयोĉाओ ंऔर कौशल ÿदाताओ ंसे जोड़ना 

सरकार कर कì कृिष िनित कì बात करे तो हम पाते है पीएम िकसान सÌमान िनिध योजना के 

तहत हाल के महीनŌ म¤ करोड़Ō िकसानŌ को 41,000 करोड़ Łपए िवतåरत िकए गए ह§ । खरीफ और रबी 

फसलŌ के िलए एमएसपी म¤ विृĦ हòई है । िपछले एक दशक म¤ चावल, गेहóं, दाल¤, ितलहन और मोटे 

अनाज कì खरीद तीन गुना हो गई है । 2023-24 म¤ भारत ने 332 िमिलयन टन खाīाÆनŌ का åरकॉडª 

उÂपादन हािसल िकया है । भारत अब दूध, दालŌ और मसालŌ का सबसे बड़ा उÂपादक है । - खेती के 

बिुनयादी ढांचे को मजबूत करने के िलए एúीकÐचर इंĀाÖů³चर फंड योजना का िवÖतार िकया गया    

ह ै।  
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भारत सरकार ने ितलहन उÂपादन बढ़ाने और खाī तेलŌ म¤ आÂमिनभªरता हािसल करने के 

िलए राÕůीय खाī तेल िमशन ितलहन (NMEO-Oilseeds) को मंज़ूरी दी है । यह िमशन 2024-25 

से 2030-31 तक सात सालŌ के िलए लागू िकया जाएगा  यू ँतो तीसरी पारी कì शŁुआत म¤ ही मा. 

ÿधानमंýी ®ी नरÆेþ मोदी जी का पहला कायª देश के िह ÿित समपªण है पीएम िकसान िनिध कì 17वé 

िकÖत जारी करादी है । इससे 9.3 करोड़ िकसानŌ को फायदा हो रहा है । इस िकÖत के तहत करीब 

20,000 करोड़ Łपये सीधे िकसानŌ के खाते म¤ जाåरए िकए गए| ये पहला øिÆतकारी कदम से ही दशाªता 

है िक मोदी 3.0 सरकार कì पूरी तरह िकसान कÐयाण के िलए समिपªत है । पदभार संभालने के बाद 

पहला फैसला िकसानŌ के कÐयाण के िलए िकया गया है । और आने वाले समय समय म¤ िकसानŌ और 

कृिष ±ेý कì बेहतरी के िलए और कदम उठाएगंे ।  

पीएम िकसान सÌमान िनिध योजना को शłु करने का मु́ य उĥेÔय देश के सभी िकसानŌ को 

आिथªक łप से मदद करना ह ै। भारत एक कृिष ÿधान दशे है जहां 75% जनसं́ या कृिष पर आि®त 

ह§ । कई बार िकसानŌ को खेती म¤ नकुसान भी सहना पड़ता है और कृिष संबंिधत कई सारी समÖयाए ं

भी उनके सामने चुनौती बनकर आती ह ै। इसिलए सरकार ने यह फैसला िकया है कì देश के सभी छोटे 

एवं सीमांत िकसानŌ को आिथªक सहायता रािश ÿदान िकया जायेगा, िजसके िलए इस योजना कì 

शŁुआत कì गई है । 71 11591 योजना के माÅयम से िकसानŌ को बेहतर आजीिवका ÿाĮ होगी साथ 

ही िकसान इस योजना का लाभ उठाकर आÂमिनभªर एवं सशĉ बन पाएगंे ।  

िपछली बार मोदी 2.0 म¤ सरकार Åयान रखा गया था कì खेती म¤ लागत कम हो और लाभ 

अिधक है । 10 करोड़ से अिधक िकसानŌ को दशे कì कृिष योजना म¤ ÿमुखता दी ह§ । पीएम िकसान 

सÌमान िनिध के तहत मोदी 2.0 म¤ ही 2 लाख 80 हजार करोड़ ŁपयेिकसानŌ को िमल चकेु हैथे । दो 

सालŌ म¤िकसानŌ के िलए ब§क से आसान लोन म¤तीन गनुा गवुिृĦ कì गई है । िपछले 10 लाख वषŎ म¤ 

लगभग 18 लाख करोड़ Łपये एमएसपी के łप म¤धान और गेहóंकì खेती करनेवालेिकसानŌ को िमले ह§ । 

िकसानŌ को सÖती खाद िमले इसके िलए 10 सालŌ म¤ 11 लाख करोड़ Łपयेसे अिधक Łपये खचª िकए 

गए ।  
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िकसान हमारे 'अÆनदाता' ह§”. ÿÂयेक वषª, पीएम-िकसान सÌमान योजना के तहत सीधे 11.8 

करोड़ िकसानŌ को फाइन¤िशयल सहायता ÿदान कì जाती है, िजसम¤ मािजªवलल और छोटे िकसान 

शािमल ह§. पीएम फसल बीमा योजना के तहत 4 करोड़ िकसानŌ को फसल इंÔयोर¤स िदया जाता है. 

इनके अलावा, कई अÆय कायªøमŌ के अलावा, देश और िवĵ के िलए भोजन बनाने म¤ 'अÆनडेटा' कì 

सहायता कर रहे ह§  । 

माननीय ÿधानमंýी जी के नýेÂव म¤ सरकार ने युवाओ ंकì िश±ा और उनके िलए रोजगार के नए 

अवसर तैयार करने पर िवशेष फोकस िकया ह ै। मेधावी छाýŌ को उ¸च िश±ा म¤ िव°ीय सहायता दनेे 

के िलए पीएम िवīालàमी योजना शłु कì गई है । एक करोड़ यवुाओ ंको शीषª 500 कंपिनयŌ म¤ इंटनªिशप 

के अवसर भी िदए जाएगं े। िजससे ये तय है ये सरकार रोजगार के नए अवसर तैयार करने पर िवशेष 

फोकस कर रही है और इसके पåरणाम भी आपको केने को िमल रहे है । 

ÿधानमंýी िवīा लàमी योजना के अंतगªत भारत सरकार सालाना 8 लाख Łपये या उससे कम 

आय वाले पåरवार के छाýŌ को 10 लाख Łपये का एजकेुशन लोन देगी । इस योजना के अंतगªत छाýŌ 

को िमलने वाले लोन पर सरकार तीन ÿितशत कì Êयाज सिÊसडी देगी ।  

नववषª कì शुŁआत म¤ 1 जनवरी, 2025 से शुł हòई वन नेशन वन सÊसिøÈशन (0170$) 

योजना, इसके तहत, छाýŌ और शोधकताªओ ंको अंतरराÕůीय शोध सामúी तक मÜुत पहòंच िमलती है. 

इस योजना का मकसद, देश के सभी छाýŌ और शोधकताªओ ंको उ¸च गुणव°ा वाली शोध सामúी 

उपलÊध कराना है. छाýŌ को 30 स ेÛयादा अंतरराÕůीय जनªÐस तक िडिजटल पहòंच िमलती है. इनम¤ 

िव²ान, तकनीक, इंजीिनयåरंग, िचिकÂसा, गिणत, ÿबंधन, सामािजक िव²ान, और मानिवकì जैसे 

िवषयŌ पर åरसचª उपलÊध है. योजना का संचालन सूचना और पÖुतकालय नेटवकª  (गग 180४1) करगेा 

योजना का मकसद, छाýŌ और शोधकताªओ ंको बेहतर शोध संसाधन देना है. योजना का लाभ, सरकार 

से माÆयता ÿाĮ और चलाई जा रही िव°पोिषत िवĵिवīालयŌ, आईआईटी, और अÆय उ¸च िश±ण 

सÖंथानŌ के छाýŌ को िमलेगा. पूश् उÌमीद है कì योजना का लाभ, िटयर-2 और िटयर 3 शहरŌ के छाýŌ 

को िमलेगा । भारत र±ा ±ýे म¤ 'आÂमिनभªर' बन रहा है । िपछले कुछ वषŎ म¤ सरकार Ĭारा उठाए गए 
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कदमŌ के कारण भारत वैिĵक िविनमाªण क¤ þ के łप म¤ उभर कर आ रहा है । एक समय था जब र±ा 

बजट का अिधकांश िहÖसा िवदेशŌ से हिथयार, उपकरण आयात करने म¤ खचª होता था लेिकन वतªमान 

क¤ þ सरकार ने देश को आÂमिनभªर बनाने के िलए Öवदेशी िविनमाªण पर Åयान क¤ िþत िकया । इसम¤ कई 

सकाराÂमक Öवदेशीकरण सूिचयŌ कì अिधसूचना भी शािमल है । इसम¤ 5,600 से अिधक आइटम ह§ ।  

वसधैुव कुटुÌबकम, यह भारत कì संÖकृित और परंपरा का एक अहम िहÖसा है । इसका अथª है 

िक पूरी दिुनया एक पåरवार है । इस भाव से ही भारत के लोग और क¤ þ सरकार ने मानवता कì र±ा और 

सेवाभाव को सवōपåर माना है । भारत आज संकट म¤ फंसी मानवता कì मदद के िलए मजबूती से पहल 

करता ह ै। दिुनया म¤ कहé भी संकट आने पर भारत वहां तेजी स ेपहòंचता ह ै। भारत सरकार ने दिुनया 

भर म¤ काम कर रहे भारतीयŌ म¤ नया भरोसा जगाया है । ऑपरशेन गंगा, ऑपरशेन कावेरी और वंद ेभारत 

जैसे अिभयान चलाकर जहां जहां संकट आया वहां से हर भारतीय को सरुि±त वतन वापस लाने का 

काम िकया । कोिवड महामारी के दौरान देश ने न केवल सबसे बड़ा टीकाकरण अिभयान चलाया बिÐक 

भारत ने जłरतमंद दशेŌ को वै³सीन दकेर उनकì मदद कì । भारत के कोिवड वै³सीन मýैी कायªøम 

ने 100 से अिधक देशŌ कì सहायता कì । भूकंप और बाढ़ जैसी ÿाकृितक आपदाओ ंसे ÿभािवत देशŌ 

को भी आपदा राहत ÿदान कì है । संकट काल म¤ भारत ने हर जगह मदद का हाथ बढ़ाया है, चाहे वह 

नेपाल, अफगािनÖतान, ®ीलंका या कोई अÆय देश हो । यूøेन यĦु के दौरान भारत ने 23,000 स ेभी 

अिधक छाýŌ को सरुि±त ÖथानŌ पर पहòंचाया था, िजसम¤ 18 पड़ोसी देशŌ के भी कुछ छाý शािमल       

थ े।  

 िव° वषª 2023-24 म¤ वािषªक र±ा उÂपादन 1.27 लाख करोड़ Łपये के åरकॉडª उ¸च Öतर पर 

पहòंच गया । इसी िव°ीय वषª म¤ र±ा िनयाªत 21,083 करोड़ Łपये के åरकॉडª उ¸च Öतर को छू गया । यह 

िव° वषª 2022-23 कì तलुना म¤ 32.5 ÿितशत ºयादा है । इसके अलावा, िव° वषª 2024-25 कì 

पहली ितमाही म¤ र±ा िनयाªत म¤ भारी उछाल आया है । पहली ितमाही म¤ 6,915 करोड़ Łपये के र±ा 

उपकरण िनयाªत िकए गए ह§ जो िव° वषª 2023-24 कì पहली ितमाही से 78 ÿितशत अिधक है, जबिक 

यह आंकड़ा 3,885 करोड़ Łपये था । भारत अब 100 से ºयादा देशŌ को र±ा उÂपाद िनयाªत कर रहा 
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ह ै।  

 भारत का र±ा िविनमाªण इकोिसÖटम नई ऊंचाइयŌ को छू रहा है । ÿधानमंýी नर¤þ मोदी और 

Öपेन के ÿधानमंýी पेड़ो सांचज ने 28 अ³टूबर 2024 को गजुरात के वडोदरा म¤ टाटा एडवांÖड िसÖटÌस 

िलिमटेड (टीएएसएल) पåरसर म¤ सी-295 िवमान िनमाªण के िलए टाटा एयरøाÉट कॉÌÈले³स का संयĉु 

łप से उĦाटन िकया । अ³टूबर 2022 म¤ कारखाने का िशलाÆयास िकया गया था । यह संयýं अब सी-

295 िवमानŌ के उÂपादन के िलए तैयार है । सी-295 कायªøम के तहत कुल 56 िवमान िवतåरत िकए 

जाने ह§, िजनम¤ से 16 Öपेन से एयरबस Ĭारा सीधे िवतåरत िकए जा रहे ह§ और शेष 40 भारत म¤ बनाए 

जाने ह§ । इससे न िसफª  'मेक इन इंिडया बिÐक मेक फॉर द वÐडª िमशन को भी गित िमलेगी ।  

 जून 2024 तक, र±ा ±ेý के सावªजिनक उपøमŌ (डीपीएसय)ु और सेवा मु́ यालय Ĭारा Öवदेश 

म¤ ही िनमाªण के िलए उīोग को 36 हजार से अिधक र±ा वÖतओु ंकì पेशकश कì थी । उनम¤ स,े िपछले 

तीन वषŎ म¤ 12.300 स ेअिधक वÖतुओ ंका Öवदेशीकरण िकया जा चुका है । पåरणामÖवłप, डीपीएसयू 

ने घरलूे िवøेताओ ंको 7,572 करोड़ Łपये के ऑडªर िदए ह§ ।  

 भारत आज डोिनªयर-228 155 एमएम एडवास टोड आिटªलरी गन, āहमोस िमसाइल, आकाश 

िमसाइल िसÖटम, रडार, िसमलेुटर, माइन ÿोटे³टेड ÓहीकÐस, ब´तरबंद गािड़यां, िपनाक रॉकेट और 

लॉÆचर, एÌयिुनशन, थमªल इमेजर$ बॉडी आमªर के साथ-साथ लाइन åरÈलेिसएिबल यूिनट्स, 

एिवयॉिन³स एवं Öमॉल आÌसª के िहÖसे और पजु ेका िनयाªत करता है । क¤ þ सरकार Ĭारा िकए गए 

नीितगत बदलावŌ के कारण एमएसएमई और Öटाटªअप ुसमेत कई उīोग र±ा िडजाइन, िवकास और 

उÂपादन म¤ आगे आ रहे ह§ । सरकार Ĭारा िपछले सात-आठ वषŎ म¤ उīोगŌ को जारी िकए गए र±ा 

लाइस¤स कì सं´या म¤ करीब 200% कì विृĦ हòई ह ै।  

 मेक इन इंिडया मिुहम के तहत पहली बार सशĳ बलŌ के िलए देश म¤ बेहतरीन Öतर के हिथयार 

और जवानŌ कì बिुनयादी जłरत पूरी करने के िलए बुलेट ÿफ जैकेट जैसे साजो सामान बनाने कì 

शŁुआत भी कì गई है ।  
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 माननीय राÕůपित के अिभभाषण कì िजतनी भी सराहना कì जाये उतना कम है, इसम¤ िवकिसत 

भारत के िनमाªण कì एक झलक उपिÖथत । माननीय राÕůपित ने सभी ±ेýŌ म¤ ÿमुख पहलŌ पर ÿकाश 

डाला और सवा«गीण और भिवÕय के िवकास के महÂव को रखेांिकत िकया । मा० राÕůपित का 

अिभभाषण से जािहर है िक यवुाओ ंको फलने फूलने के सवō°म अवसर िमल¤ है िपछले*दशक म¤ हमार े

देश कì सामूिहक उपलिÊधयŌ का खूबसूरती से सारांश िदया गया और हमारी भिवÕय कì आकां±ाओ ं

को शािमल भी िकया गया । माननीय राÕůपित का अिभभाषण म¤ एकता और ŀढ़ संकÐप कì भावना के 

साथ हमर ेĬारा िनधाªåरत लàयŌ को ÿाĮ करने के िलए ÿेरक रोडमैप भी शािमल ह§ ।  

 माननीय राÕůपित के भाषण म¤ िपछले दशक म¤ हमार े राÕů कì सामूिहक उपलिÊधयŌ को 

खूबसूरती से ÿÖतुत िकया गया और हमारी भिवÕय कì आकां±ाओ ंको शािमल िकया गया । भाषण म¤ 

आिथªक सधुार, ढांचागत िवकास, ÖवाÖÃय सवेा म¤ ÿगित, िश±ा, नवीकरणीय ऊजाª, úामीण िवकास, 

उīिमता, अंतåर± और शािमल थे । म§ पनु: एक बार महामिहम राÕůपित जी का धÆयवाद करते हòए, 

उनके अिभभाषण का समथªन करता हóं और साथ ही म§ माननीय ÿधान मंýी जी का, राÕůीय अÅय± जी 

का, माननीय गहृ मýंी जी का और माननीय अÅय± जी का आभार Óयĉ करता हóं िक उÆहŌने मुझे अपनी 

बात रखने का अवसर िदया, इसके िलए बहòत बहòत आभार ।  

SHRI RAO RAJENDRA SINGH (JAIPUR RURAL): As the world descends to 

Prayagraj in order to experience the rich cultural and spiritual heritage of India, in 

the temple of democracy, we debate another historical address by the Head of our 

nation. In an address that presented a roadmap to Viksit Bharat, while presenting 

all major policy achievements of the Government in a microcosm, the speech 

reiterated the commitment of the Government towards inclusive development. I 

 
 

 Speech was laid on the Table. 
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would like to heartily congratulate the Hon. President for her address. I would also 

like to congratulate the Hon. Minister of Finance, Smt. Nirmala Sitharaman for a 

historical budget, both in the literal and metaphorical sense. The budget has 

appealed to all sections of society and its success is exemplified by the fact that it 

has been appreciated even by the harshest critics of the current establishment. As 

further conversations on the budget will continue throughout the session there is 

no doubt that the budget shall provide immense relief to the middle and lower 

classes of society, while simultaneously encouraging industrial development in the 

country. As I address this house today, in the initial days of the budget session, I 

pray to the almighty that this budget session brings further ideas on how the growth 

story of this country can be planned and executed under the visionary leadership 

of Hon. Prime Minister Shri Narendra Modi Ji. 

 It is important to note, Hon. Speaker, that in the last 11 years, the Indian 

civilisation has found its voice. All of us sitting here are proud witnesses to the 

same. While addressing the nation from the ramparts of the Red Fort on India's 

76th Independence Day, on August 15, 2022, Prime Minister Narendra Modi talked 

about the 'Panch Pran' (Five Vows) for the coming Amrit Kaal. Elaborating on the 

second Pran, he said, "In no part of our existence, not even in the deepest corners 

of our mind or habits should there be any ounce of slavery. It should be nipped 

there itself. We have to liberate ourselves from the slavery mindset which is visible 

in innumerable things within and around us." I am proud to state that we are making 

huge strides in the domain. Whilst making huge strides in our economy. India, today 

is the land of opportunity, for everyone, regardless of caste, class, gender, tribe or 
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any other societal barrier that divides us. India has changed, is changing and all of 

us sitting here are witness to this change. 

 Through the course of the last 11 years, India has treaded uncharted 

territory. According to a report by the WEF, the space industry worldwide is 

expected to be valued at nearly $630 Billion dollars which is expected to grow to $ 

1.3 Trillion by 2035 The importance of the private sector is therefore going to be 

crucial in determining the extent to which India can maximise its potential in the 

domain. The government therefore launched the visionary Indian Space Policy 

(2023). The policy enables NGEs to engage end-to-end in all domains of the space 

sector, making startups a lucrative investment option for investors. India's space 

economy, valued at $8.4 Bn in 2023, currently accounts for 2-3% of the global 

space economy. But it is estimated to grow to $44 Bn by 2033. The private sector 

can play a critical role in realising this. The establishment of the Indian National 

Space Promotion and Authorisation Centre (IN-SPACe) and NewSpace India 

Limited (NSIL) has ushered in a new era in the Indian Space Programme. These 

principles have held the nation's space economy in good stead, with the NSIL 

reporting an annual turnover of INR 28.42 Cr in FY 22-23 alone. The space 

economy is on a sharp upward trajectory with the influx of space-tech startups and 

other NGEs. The IN-SPACe has already signed 51 MoUs with NGEs to actualise 

and support the manufacture of launch vehicles and satellites. In a more recent 

and direct reform, an amendment to the FDI policy allows up to 100% foreign direct 

investment in manufacturing and procuring satellite systems. Now the effect of 

boosting the space programme is not limited to the space sector, the space industry 
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has a crucial role in implementing innovative solutions in several sectors, such as 

telecommunication, healthcare, agriculture, defence, and others. So progress in 

one encourages progress in the other. 

 All these and many more such developments have led to a psychological 

change in the Indian mind that very few talk about. The world views India differently 

today, because India views itself differently. We may thus proudly claim today that 

under our Hon. PM Narendra Modi Ji, India is moving towards shedding every bit 

of its colonial baggage and putting its strongest foot forward in the new world. And 

while no statistic that the government presented tells you that. The reflection of this 

will be visible in the hearts and minds of every Indian citizen and that speaker sir, 

is an achievement that this government deserves way more credit than it gets. 

 With this being the 11th budget that the NDA-government presents, we have 

10 years of both the NDA and the UPA to view them in a comparative perspective 

as observers. Comparative analysis of both will tell the house of the transformation 

that this country has seen under the table stewardship of Hon. PM Narendra Modi. 

The UPA Government inherited an economy that was going strong because of 

multiple reforms ready during the Vajpayee government, but as it did with various 

other facets of policy, it ruined it by the end of its term. In 2004, when the UPA 

government began its term, the economy was growing at 8 per cent (with industry 

and services sector growth above 7 per cent each and a resuscitating agriculture 

sector growth above 9 per cent in FY04) amidst a benign world economic 

environment. Out of the multiple foundations of the economy that it dismantled, was 

price stability. Inflation raged between 2009 and 2014 and the common man bore 



04.02.2025  1281 
 

 

the brunt. The Annual CPI Inflation during UPA 1 (2004-2009) was a whopping 

9.1%. During the 2nd term the inflation was even higher, touching 9.4%. Between 

FY04 and FY14, average annual inflation in the economy was 8.2 per cent. Now 

look at the next 10 years, During NDA (2014-2019) Annual CPI Inflation is 3.4% 

and during NDA 2 the same rises marginally to 5.9%., and this is despite facing a 

once in a century crisis of Covid-19. 

 Take forex reserves as another case in point. The famous Foreign Currency 

Non-Resident (FCNR(B)) deposit window for NRIs was actually a call for help when 

there was a large depletion of the foreign exchange reserves. Under the UPA 

government, foreign exchange reserves had declined from around USD 294 billion 

in July 2011 to around USD 256 billion in August 2013. By end-September 2013, 

forex reserves were just enough to finance little over 6 months of imports, down 

from 17 months in end-March 2004. Forex reserve to external debt ratio tanked 

from 95.8 per cent in FY11 to 68.8 per cent in FY14. To salvage an ever-worsening 

situation, the Reserve Bank of India (RBI) opened a special window for FCNR (B) 

to attract USD deposits at a high premium in August-September 2013. Just a few 

days ago, India's foreign exchange reserves surged to a record high, reaching a 

new peak of $666.85 billion, according to data from the Reserve Bank of India 

(RBI). The data highlights an increase of $9.69 billion in just one week, as of 12 

July, surpassing the previous high of $657.2 billion. Even if we look at the growth 

numbers from the GDP data, official data says that on average, real GDP growth 

was at least one percentage point higher during the UPA decade than that of the 

NDA. This is despite the pandemic, and the gap on the growth numbers is bridging 
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as we speak and I can assure you that by the next term we will have a higher 

average GDP growth rate than the UPA looking at the direction and pace with which 

the Indian Economy is growing. Mind you, in the last 4 years we dealt with an 

unprecedented pandemic, came out of it with minimum casualties, put the economy 

back on track so much that we've been seeing an 8% growth rate for the last 3 

years. This is some achievement by every standard and I would like to congratulate 

the government and the Prime Minister on that. 

 The gross mismanagement of the Indian Economy under the UPA 

deteriorated the condition of the economy to such an extent that in December 2012 

Ratan Tata, owner of one of the biggest businesses in the country said that 

problems in India made other countries seem more attractive destinations. Pre 

2014 India was not considered to be very business friendly. The main reasons for 

delay in implementation have been listed as law-and-order problems, delay in land 

acquisition, rehabilitation and resettlement problems, fund constraints, delay in 

forest and environmental clearances were all things that kept businesses from 

coming to India. India was considered as an economy where "red-tapism" and 

corruption loomed large. This was transformed into becoming one of the top 3 

startup ecosystems in the world. India's rank improved to 63 in Doing Business 

Report 2020 from 142 in Doing Business Report 2015. This again brings forth a 

subject where this government is not given much credit, process reforms. In India, 

and the world at large, we often accord disproportionate importance to larger 

macroeconomic reforms to facilitate economic growth and development. Doing this 

we often disregard the importance of Process Reforms. 



04.02.2025  1283 
 

 

 The President address had emphasized on how the PM SVANidhi scheme 

helped issue 70 lakh property cards to farmers all over the country, The vision to 

issue 2.25 crore property cards in totality has led to empowerment and a sense of 

assurance to millions of farmers across the country. I would like to bring forth 

another such scheme that has been introduced by the current establishment. The 

Namo Drone Didi is a central sector scheme aiming to empower women-led Self-

Help Groups (SHGs) by equipping them with drone technology to provide 

agricultural services. It Epitomizes how technology can be used as an instrument 

of Empowerment. Women under the scheme are being taught by the most 

esteemed mentors on how to overlook their fields by the use of drones. Drones 

have also been used to identify many of the properties of farmers all over the 

country and to provide property cards to such farmers. 

Perhaps one of the most notable and laudable achievements of the 

government has been that the health budget of the country has seen a consistent 

rise with out-of-pocket expenditure being nearly half in the last 7 years. Even after 

resistance from certain states, on primarily political grounds, the Ayushman Bharat 

scheme continues to alleviate millions from their misery of getting good quality 

healthcare at an affordable price. Politics remains a crucial and essential part of 

our democracy, as for any other democracy. However, it is important for the 

collective good such political compulsions are given up by certain state actors that 

have continued to adopt a belligerent attitude towards the centre even after several 

overtures by the Government. The federal character of the Indian state asks for the 

state and Central governments to work together for the collective good of the 
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people of India. 

 For all the hue and cry on the government promoting cronyism and only 

empowering select industrialists, Micro, Small and Medium Enterprises (MSMEs) 

remain a critical focal point of the government, as they were in the previous budget. 

The loan limit under the Mudra scheme being increased from 10 lakh up to 20 lakh 

has greatly benefited small businesses all over the country. The credit guarantee 

schemes for the MSMEs and the recent reforms /redefinition of MSMEs is also 

touted to greatly encourage such enterprises to become the engine of growth of 

the Indian economy. 

The budget also re emphasizes the GYAN acronym postulated by our 

honourable Prime Minister which GYAN which encompasses the Modi 

government's four main focus points 'Garib (Poor), "Yuva' (Youth), "Annadata' 

(Farmer) and "Nari" (Women). The youth remains a focus group for our 

government, led by honourable Prime Minister Narendra Modi Ji. The PM 

internship scheme has seen great success in its early days and will play a huge 

role in upskilling the youth of the country and enhancing their overall employability. 

Tides this the upgradation of 1000 ITI S that was proposed in the previous budget 

shall also hugely contribute in creating a skilled workforce in the nation that shall 

be ready to challenge a greatly globalized yet nationalising world. Also pointed out 

during our during your address to the nation India's rank in the global innovation 

index has improved consistently and significantly from 76 to the 39th position. 

 The contribution of the middle class in the Indian economy post the LPG 

reforms has been extremely significant and essential in the growth story that this 
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country has witnessed. As you rightly pointed out in your address, "the bigger the 

dreams of the middle class are the higher the nation soars". In line with your vision 

the Government of India in the budget 2025-26 Issued a one lakh crore tax stimulus 

to nearly 1 crore people of the country in order to boost consumption in the country. 

Besides, the Constitution of the 8th pay commission shall also greatly boost 

economic growth in a country where a large section of the middle class is employed 

by the government. Measures like the Unified Pension Scheme (UPS) have 

ensured that the revenue expenditure remains in check while also ensuring the 

welfare of millions of Central government employees. 

 In 1954, then US President Dwight D. Eisenhower launched the Public Law 

480 (PL-480) or "Food for Peace" programme. It was an initiative to offload all the 

excess wheat that the US had cultivated with price support. India entered into an 

agreement with the United States in August 1956 to receive surplus agricultural 

commodities from the U. S. A under the PL-480 Agreement. Being a convenient 

option to beef up stocks, Aid under this law was used by the Nehru, Shastri and 

Indira Governments. This however led to over dependence on these grains in a 

country that was faced with wide food shortages and inflation leading to public 

unrest and distress in the 60's and 70's. In a famous statement during the 1965 

War with Pakistan the erstwhile Prime Minister Lal Bahadur Shastri asked the 

countrymen to "Sacrifice one meal at least a week!". Besides being over dependant 

on American grain, this was also used as an instrument to control Indian Foreign 

policy by the US as was seen multiple times throughout the course of History, most 

notably so in the 1965 war and the suspension of aid amounting to nearly $700 
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Million during the 1971 war. Today, under the stewardship of Hon. PM Narendra 

Modi, provides free food grains to about 81.35 crore beneficiaries under the 

Pradhan Mantri Garib Kalyan Anna Yojana (PMGKAY) in one of the World's biggest 

social welfare schemes aimed at ensuring food and nutrition security for $1.35 

crore persons, at an estimated cost of Rs. 11.80 lakh crore over a 5 year period. 

 Specifically for the state of Rajasthan, the extension of the Jal Jeevan 

Mission (JJM) came as a moment of profound elation. The scheme has been a 

game changer in providing water to the most marginalized sections of the society, 

in the most far-fetched areas of this country including the Northeast. The Parbati-

Kalisindh-Chambal linking project under the Eastern Rajasthan Canal Project 

(ERCP) shall act as a game changer to address the water needs of the people of 

Rajasthan.  

 As you rightly pointed out in your address, in the financial year 2023-24, India 

achieved a record production of 332 million tons of food grains, however, as we 

shift towards natural farming, and other Perhaps more sustainable methods of 

farming, it is imperative that we have a plan of action on how to supplement the 

decreasing yields that a shift to more sustainable methods of farming will cause. 

Such a framework is essential to ensure that food grains are available to the 

poorest and most marginalized sections of the society at affordable prices. While 

MSP is consistently given on a variety of crops, in order to encourage crop 

diversification, states must also be encouraged to provide MSP crops other than 

Wheat and Paddy. There is a near consensus on the fact that the kind of work this 

government has done in terms of providing people with basic facilities and capital 
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infrastructure is unprecedented. We have worked in providing people roads, 

highways and airports to provide them with toilets, free ration and water. What is 

an upcoming concern is the maintenance of such infrastructure and impact 

assessment. Let us take toilets, for example, are we maintaining them enough so 

that they are clean and usable for a large population. Do we have enough water, 

say in a state like Rajasthan, where such toilets are functionable. These are 

questions that we must keep in mind while looking at these amenities. 

While these concerns remain, I have my solemn belief that the NDA-Government 

under the visionary leadership of Hon. PM Narendra Modi Ji will address these 

concerns and help us achieve our goal of Viksit Bharat. 

ADV. DEAN KURIAKOSE (IDUKKI): I would like to express my view on the 

motion of thanks on the President's address. While we recognize the many strides 

our nation has made, it is our responsibility to bring to the forefront pressing issues 

that continue to affect the well-being of our people and our environment. One of 

the gravest concerns today is the escalating human-animal conflict, particularly in 

the hilly regions of Kerala, including my constituency of Idukki. 

 In the high ranges and forest-adjacent areas of Kerala, farmers and local 

communities live under constant threat from wildlife incursions. Reports show that 

wild elephants, wild boars, and tigers frequently damage crops, destroy property, 

and tragically, cause loss of life. According to recent data from the Forest 
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Department, over 50 lives have been lost to such conflicts in Kerala last year alone, 

with hundreds of incidents of crop destruction reported.The root causes are 

multifaceted, including habitat fragmentation due to lack of policies to provide 

protection to the people whoever living in the adjacent places.. The government 

must adopt a balanced approach. I call for: 

The wild life protection act must be amended periodically. The number of wild 

animals is in higher rate. Scientific methods for birth control of animals must be 

adopted, like foreign countries. Hunting in certain seasons must be permitted. 

A higher compensation package and faster disbursal for affected farmers. 

Technology-driven monitoring and early warning systems.Without addressing 

these conflicts comprehensively, our developmental ambitions will remain in 

jeopardy. 

 Another critical issue is the recent drought that devastated cardamom 

plantations in Idukki, a district known as the "Spice Garden of India." Cardamom 

farmers, already burdened by fluctuating global prices and rising input costs, now 

face severe financial ruin due to crop failures. Experts have linked these drought 

conditions to climate change and deforestation in catchment areas, which disrupts 

the delicate ecosystem balance. Farmers have called for urgent drought relief 

measures, including debt restructuring and support through the Spices Board of 

India. I urge the central government to declare this crisis a national calamity and 

provide immediate relief. 

 Infrastructure development remains a key priority, and I appreciate the 

government's focus on expanding national highways. However, there are critical 
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gaps in implementation that require urgent attention. For example, the National 

Highway 85 Bharat Mala green field project connecting Idukki to Kochi and 

Dhanushkodi is still plagued by delays, resulting in poor connectivity and higher 

transport costs for farmers and businesses.And also bypass project of 

muvattupuzha and kothamangalam kept in pending. It must be sanctioned. 

Similarly, the Angamaly-Trivandrum highway project, crucial for linking the 

commercial and administrative capitals of Kerala, is facing land acquisition hurdles 

and environmental concerns. While development is necessary, we must ensure 

that it is both equitable and sustainable. I request the government to allocate 

additional funds and implement transparent land acquisition processes to fast-track 

these projects. 

 While highlighting regional issues, I must also touch upon broader 

challenges plaguing our nation. 

 Inflation continues to erode the purchasing power of ordinary citizens. Rising 

food prices, particularly for essentials such as rice, pulses, and cooking oil, have 

placed an enormous burden on households. This has been a recurrent theme in 

recent protests and debates led by opposition leaders, who have called for stronger 

price controls and enhanced subsidies through the public distribution system. 

 Unemployment remains a significant concern, particularly among our youth. 

The latest statistics indicate that job creation has not kept pace with the increasing 

demand for employment. Opposition parties have highlighted the inadequacies in 

current job schemes, urging the government to invest more in MSMES, labor-

intensive sectors, and start-up ecosystems. As we embrace technological 
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advancements and automation, we must also invest in skill development and 

education to prepare our workforce for the future. 

 The agricultural sector continues to face distress due to fluctuating prices, 

poor infrastructure, and extreme weather events. Protests by farmers, especially in 

North India, have called attention to issues surrounding MSP (Minimum Support 

Price) guarantees, input subsidies, and access to credit. The central government 

must prioritize agricultural reforms that balance the interests of both small farmers 

and large-scale agribusinesses. 

 India has seen a surge in extreme weather events-floods, cyclones, and 

heatwaves-all of which are exacerbating socio-economic inequalities. The global 

climate crisis, which has manifested in events such as the recent severe flooding 

and the drought in southern regions, demands a robust policy response. 

Implementing climate-resilient infrastructure and renewable energy initiatives 

should be prioritized. Activists and lawmakers alike have stressed the importance 

of meeting our international climate commitments under the Paris Agreement. 

 The state of public healthcare in India is another pressing concern. The 

COVID-19 pandemic exposed deep vulnerabilities in our healthcare infrastructure, 

and despite lessons learned, many rural and semi-urban areas remain 

underserved. The opposition has consistently demanded increased healthcare 

spending, the recruitment of more medical professionals, and improvements in 

hospital infrastructure to ensure equitable access to healthcare. 

 We stand at a crucial juncture where our decisions today will determine the 

future of our people and our planet. I call upon this august house to work collectively 
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and address these challenges with determination and empathy. Let us ensure that 

every citizen-whether from a remote village in Idukki or a bustling city-can live with 

dignity, security, and hope for a brighter tomorrow. Thank you.    

CAPTAIN VIRIATO FERNANDES (SOUTH GOA): I would like to express my 

views on the motion of thanks on the Hon. President's address and begin by 

quoting from the speech of her Excellency the President of India, and I quote: 

"My government is infusing new energy through unprecedented 

achievements in this Amrit Kaal of India's development journey. The pace of 

work has tripled in this third term. Today, the nation is witnessing major 

decisions and policies being implemented at an extraordinary speed, with 

the highest priority given to the poor, the middle class, the youth, women, 

and farmers.” 

Sir, I would like to ask "What is Amrit Kaal" for the common Indian? 

We are given to understand that Amrit Kaal is the Prime Minister's vision 

2047 for "New India', a new dawn for the country which will bring with it the chance 

to fulfill the nation's aspirations 

Well, in the context of my tiny state of Goa, is the following that is presently 

happening in the state under the direct policy decisions of the state government 

related to Amrit Kaal? 

a. Huge land conversation is being undertaken by the Government including 
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agricultural, Orchids & hill, forest. 

b. The law & order in Goa has collapsed and the law enforcement agencies 

are manipulated to target those who raise the voice of concern. 

c. Cash for Job scam in Goa is a grave injustice to the hard work put by 

deserving student & poor students. 

d. The financial well-being of Goa Government is depending on loans & 

revenue generation is depending on Casino & taxing of Citizens. 

e. Health & Education needs to be the priority for a strong society, Instead, 

money is spent on Events management & propaganda by the ministries 

f. Centre should take note of the performance of Goa Government 

 If we analyse the performance of the economy of 2024-25, Highlighting the 

financial performance in 2024-25, the revised revenue receipts are lower by Rs 

41,240 crore and the revised net tax receipts by Rs 26,439 crore. The cruellest cuts 

were in allocations for the SC, ST, OBC and minorities thereby affecting the PM 

Anysuchitlaati Abhyuday Yojana and PM Young Achievers Scholarship for OBC, 

EBC, DNT. Is the government and its advisors short of ideas that it affects the 

schemes announced by the Hon. PM with much fanfare? 

 As far as giving a push for the economy or stimulating the economy is 

concerned, it looks like a cruel betrayal of the requirements of the industry. Instead 

of addressing the root cause of the demand problem being faced by so many 

sectors of the economy, the government is seeking to stimulate the economy by 

giving tax cuts to the small minority with higher incomes even as expenditures are 

cut. 
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 A look at the Budget during the Amrit Kaal makes one believe that it is the 

budget by the "rich for the rich". The government proposal of a 100 per cent. FDI 

entry in insurance and privatisation of power sector means that it has shut any 

chances of giving a push in these two much important sectors. Instead of mobilising 

resources by taxing the rich and pushing up public investment that would help 

generate jobs, the government has chosen to do the opposite. Is this the aim of 

during Amrit Kaal of handing over these two important sectors viz Insurance and 

Power Sector on a platter to foreign agencies and be driven to a situation of putting 

our people at the mercy of foreign agencies? 

 In Amrit Kaal, what is in store for the restoration or protection of our culture? 

As far as my state of Goa is concerned, there has been consistent attack on our 

age old rich culture. Our traditional folk songs and dances are being replaced with 

EDM festivals, laced and graced with drugs, with death looming large on the young 

participants since last many years. 

 We all know that the middle and lower middle class form the backbone of the 

economy, and that has been the truth since decades. in this context, what 

measures have been taken by the government in this Budget to ensure wage 

revisions for the middle class community? Without increase in wages, how is this 

government planning to achieve growth? And why doesn't the government tell what 

they have given to the rich, rather than pamper the crony capitalists below the 

table? is this the road map for Amrit Kaal? 

 What has been done to the MSMEs? They were bruised and brutally abused 

post demonetisation and they suffered a bigger blow during Covid, however the 
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Budget seems to be pampering the big crony capitalists, giving them tax sops but 

keeping the MSMEs in the cold And by unprecedented increase in the imports from 

China, you are destroying the MSMES. 

 By making the GST more and more complex and complicated, is this the 

government's mantra for easing business to achieve Amrit Kaal? 

 With no hope and talk of MSPs for the farmers and no sops for the agriculture 

sector, how are you going to achieve Amrit Kaal? 

 There's no vision for the education sector, there's no plan outlay for 

eradicating unemployment, is there any way ahead for the growing unemployed 

youth of the country during Amrit Kaal? 

 Is there any plan to arrest and bridge the growing gap between the rich and 

the poor?  

 These are the results of all the ill-conceived economic policies of the 

government. 

 The PM has often been heard about REODIES being given during elections. 

Now the Hon. PM should answer about the REODIES that have been announced 

for Bihar. Obviously these are to woo the voters for the Bihar elections. Does it 

mean that my state of Goa which will go to polls in 2027 have to wait for two years 

to get some REODIES from the BJP Govt.? 

 And with people reeling under the burden of inflation, how is this beleaguered 

sarkar going to tackle inflation? How are we going to take care of the rising prices 

of essential commodities? When will the government revise wages? Will you at 

least now, after years holding them to ransom, help the small traders and the kirana 
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dukandars to survive? 

 As I end, I want our Excellency the Hon. President to ask the government, 

"do you intend to continue with the tax terrorism to achieve Amrit Kaal?" 

ADV. ADOOR PRAKASH (ATTINGAL): The President's address to the joint 

session of the Parliament on 31st January, 2025 was very disappointing as many 

concerning issues have not been mentioned in it.  

 The landslide that occurred in the Wayanad district of Kerala and claimed 

the lives of more than 400 people, is one of the biggest natural disaster the country 

has ever witnessed. It was expected that the Centre would announce a special 

package for Wayanad following Prime Minister's assurance after his visit to the 

district.  

 But six months after the landslide, the affected people of Wayanad are still 

awaiting rightful compensation. There is no justification for not providing Central 

assistance for relief and rehabilitation of the affected in such a severe calamity. It 

is unfortunate that the President's address missed to mention this disaster. Many 

states including Kerala are facing the issue of escalating human-wildlife conflict. 

People living in forest fringe areas are concerned about increasing incidents of wild 

animal attack and loss of lives and properties. Human casualties are being reported 

every day in Kerala and people are agitated for the delay in implementation of 

safety measures and necessary amendments in forest laws. But the President's 
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address failed to mention this burning national issue. India's unemployment crisis 

has left the country reeling under the weight of broken promises and economic 

mismanagement. Youth unemployment stood at a staggering 45.4% in 2022-23. 

Practically every second person among the youth is jobless in our country. 

Joblessness is particularly high among the educated youth. Graduates face a 

29.1% unemployment rate. 

 Foreign Direct Investment (FDI) reached a 16 year low in 2023-24. India's 

share in global FDI inflows fell to 2.1% in 2023 from 6.5% in 2020. Foreign firms 

repatriated 63% of the total FDI in FY24. 

  Drug addiction among youths is an issue of great concern. Seizure of huge 

quantities of drugs are being reported daily. Narcotics Control Bureau data reveals 

manifold increase in drug abuse and trafficking in recent years. Even school 

children are becoming the victims of drug mafia. Unfortunately, the Government is 

not considering the seriousness of this issue. Similarly, study related stress and 

suicide has become a major challenge today. Despite implementing several 

measures, ragging in schools and colleges is still prevalent today. Many innocent 

lives have been lost and strict measures are necessary to end this hate practice. 

But President's address failed to mention these important issues. The traditional 

fishing sector in the country is facing a crisis, unlike ever before. The traditional 

fishermen are struggling to survive due to job loss and no other source of income. 

The coastal areas in the country are the most vulnerable to the adverse effects of 

climate change. The demand for implementation of schemes for ensuring minimum 

employment in a year for traditional fishermen has not been considered yet by the 
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Government.  

 The President's address ignored the real issues and is just an attempt 

highlight the exaggerated achievements of the Government. 

SHRI ARUN NEHRU (PERAMBALUR): I extend my gratitude for insightful 

address on the nation's progress and aspirations. The speech rightfully 

acknowledged the numerous contributions of various states to India's growth, 

highlighting our collective achievements as a nation. However, I must express my 

disappointment at the omission of Tamil Nadu's significant role in shaping modern 

India. Tamil Nadu's contributions to India's economic, social, and cultural 

advancement are profound, and any discourse on the nation's growth would be 

incomplete without recognizing them.  

 Tamil Nadu is one of India's most industrialized states, consistently ranking 

among the top contributors to the national GDP. The state's thriving automobile, 

textile, and electronics industries have made it a global manufacturing hub. 

Chennai, known as the "Detroit of India," houses leading automobile companies 

such as Hyundai, BMW, Ford, and Nissan, making it a crucial center for automobile 

production and exports. Additionally, the textile industry in Coimbatore and 

Tiruppur contributes significantly to India's export earnings, providing employment 

to millions. 

  The state's robust IT sector has played a key role in positioning India as a 
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global leader in technology and innovation. Chennai has emerged as a major IT 

hub, attracting investments from leading multinational corporations and creating a 

skilled workforce that has propelled India's digital economy forward. Tamil Nadu's 

ability to blend traditional industries with modern technology has set a model for 

sustainable economic growth.  

 Tamil Nadu has consistently set benchmarks in social development. The 

state's pioneering initiatives in education, healthcare, and women's empowerment 

have contributed to India's overall human development indicators. The midday 

meal scheme, first introduced in Tamil Nadu, was later adopted as a national policy, 

ensuring better nutrition for millions of schoolchildren across India. The state's 

investment in education has resulted in one of the highest literacy rates in the 

country, fostering a well-educated and skilled population that strengthens India's 

workforce. 

 Tamil Nadu's healthcare system is among the best in India, with a well-

established network of government hospitals and medical institutions. The state's 

focus on public health has led to a high life expectancy and lower infant mortality 

rates, setting a precedent for other states to follow. Furthermore, Tamil Nadu has 

been a pioneer in women's empowerment, implementing progressive policies that 

have enhanced female participation in education, employment, and governance.  

 Tamil Nadu's cultural heritage is deeply embedded in India's identity. The 

Tamil language, one of the oldest in the world, has been recognized as a classical 

language, contributing immensely to India's literary and artistic heritage. The state's 

temples, art, and music continue to be a source of national pride, attracting global 
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recognition. Tamil Nadu's film industry has also played a crucial role in shaping 

Indian cinema, producing some of the most influential filmmakers, actors, and 

artists.  

The Tamil people have historically been at the forefront of India's freedom 

struggle and social movements. Leaders like Subramania Bharati, Periyar E.V. 

Ramasamy, and C. Rajagopalachari have played pivotal roles in shaping India's 

political and social landscape. The legacy of Tamil Nadu's thinkers and reformers 

continues to influence progressive policies across the nation. 

 Tamil Nadu's contributions to India's growth cannot be overlooked. From 

being an industrial powerhouse to a leader in social development and a beacon of 

cultural heritage, the state has played a vital role in shaping modern India. It is 

essential that the contributions of all states, including Tamil Nadu, be 

acknowledged and celebrated in national discourse.  

I urge the government to ensure that Tamil Nadu's role in India's growth is 

given due recognition. As a state that has always stood for progress and inclusivity, 

Tamil Nadu remains committed to India's development and unity. However, 

national narratives must reflect the diverse contributions of all regions, reinforcing 

the idea of a truly united and appreciative India.  

®ी िवजय कुमार हाँसदाक (राजमहल) : सभापित महोदय, आपने मुझे महामिहम राÕůपित जी के 

अिभभाषण पर हमारी पाटê, जेएमए कì तरफ स ेबोलन ेका मौका िदया, उसके िलए म§ आपको धÆयवाद 

देना चाहता हó ँऔर यह कहना चाहता हó ँिक चाहे िकसी भी दल कì सरकार रहे, लेिकन देश आग ेबढ़ते 

रहना चािहए और िवकास होता रहना चािहए । लेिकन अगर इस 11व¤ साल और तीसर ेटमª म¤ भी वह 

गित इसी तरह स ेचलती रही तो यह कभी नहé हो सकता ह ै।  
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 महामिहम राÕůपित जी के अिभभाषण म¤ महाकंुभ का िजø िकया गया और वहां पर िजस तरह 

स ेघटना घटी ह,ै वहां िजतने लोग मर ेह§, म§ उनकì आÂमा कì शांित के िलए ÿाथªना करता हó,ँ लेिकन 

वहां मरन ेवालŌ कì सं́ या िछपान ेके िलए और लाशŌ को िठकाने लगाने के िलए िजस तरह स ेकायª 

िकया गया, वह बहòत िनंदनीय ह ै।  

 महामिहम राÕůपित जी के अिभभाषण म¤ कहा गया ह ैिक इस देश के िवकास कì गित ितगनुी 

कर दी गई ह ै। म§ इस ेिबÐकुल अÖवीकार करता हó ँ। उसम¤ िमिडल ³लास, मिहला, यवुा और िकसान 

का िजø िकया गया, लेिकन 10 सालŌ स ेलगातार महंगाई और बेरोजगारी बढ़ती जा रही ह ैऔर लगातार 

िजतने भी वायद ेिकए गए, उÆह¤ पूरा नहé िकया गया । महंगाई िजस तरह स ेलगातार बढ़ रही ह,ै उसके 

िलए म§ यही कह सकता हó ँिक 11व¤ साल म¤ पूर ेदेश के हर एक घर का बजट गड़बड़ा गया ह ै।  

 महामिहम राÕůपित जी के अिभभाषण म¤ ÿधान मýंी आवास योजना कì बात कही गई । 

झारखÁड म¤ जो हमारा बैकलॉग था, उस ेनहé िदया गया ह ै। हमार ेयहां पर दो लाख Łपये म¤ तीन कमर े

का आवास िदया जा रहा ह ै। इतनी महंगाई बढ़ने के बाद ÿधान मýंी आवास योजना कì जो रािश ह,ै 

उस ेऔर बढ़ानी चािहए ।  

 इसके अलावा ÿधान मýंी िकसान समृिĦ Öकìम के तहत 41 हजार करोड़ Łपये िडÖबसª करन े

कì बात कही गई ह,ै लेिकन म§ यह कहना चाहता हó ँिक पूंजीपितयŌ के करोड़Ō Łपये माफ िकए जाते ह§, 

लेिकन िकसान कì कजªमाफì करन ेम¤ सरकार हमेशा अपना हाथ पीछे कर लेती ह ै। यह बड़ी दुभाª µय 

कì बात ह ै।  

 आयÕुमान भारत के तहत हÐेथ इÔंयोर¤स कì बात कही गई । पीएम िवīा लàमी योजना के तहत 

पढ़ाई के िलए फाइन¤स अिसÖट¤स कì बात कही गई । आिदवािसयŌ के िलए पढ़ाई कì बात कì गई, 

लेिकन अगर हम आपके 11व¤ और तीसर ेटमª कì बात कर¤ तो िजस तरह स ेमहंगाई बढ़ी ह,ै िजस तरह 

स ेटै³स का हर Óयिĉ पर बडªन पड़ा ह,ै उसकì तुलना म¤ िकसी भी तरह कì सोशल िस³योåरटी लोगŌ 

को नहé दी गई ह ै। चाहे हेÐथ कì बात हो, एजुकेशन कì बात हो या जॉब कì बात हो, 10 सालŌ म¤ िजतने 

वायद ेिकए, उन सब पर यह सरकार िवफल रही ह ै।  
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 अगर हम जॉब गारटंी कì बात कर¤ तो ÿÂयेक वषª 2 करोड़ जॉÊस कì बात कही गई थी । आज 

आपका 11वां साल ह ैतो उसके िहसाब स े22 करोड़ रोजगार कì बात होनी चािहए थी, लेिकन ये दो 

साल म¤ 10 लाख रोजगार देकर अपनी पीठ थपथपा रहे ह§ । इस तरह स ेकहé पर भी कोई कंपåेरजन 

नहé ह ै।  

 ůेनŌ म¤ वंद ेभारत, अमतृ भारत, नमो भारत जैसी कई ůेनŌ कì बात कही गई है । झारखÁड, जो 

िक माइिनंग Öटेट ह ैतथा इस तरह के बहòत स ेÖटेट्स ह§, जहां स ेरेलव ेको सबस ेºयादा रॉयÐटी जाती 

ह,ै लेिकन िफर भी वहां पर कम सिुवधा दी जाती ह ै। उसके अलावा कोिवड के समय जो ůेन¤ बंद हòई,ं व े

अभी तक शłु नहé हòई ह§ ।  

 महामिहम राÕůपित जी के अिभभाषण म¤ कई बार िवकिसत भारत कì बात आई ह ैऔर जन 

सहभािगता, इकोनॉिमक ÿोúेस, िडिजटल रेवोÐयूशन और माडªन इĀंाÖů³चर कì बात हòई, लेिकन इस 

गवनªम¤ट का सबस ेबड़ा बåैरयर िडवाइड एडं łल पॉिलसी ह ै। फूट डालो और राज करो । आप इतने 

सालŌ के बाद भी एकजुट करने कì बात नहé कर पाए ह§ । आप देश को लगातार िपछले पायदान पर ले 

जा रहे ह§ । इस तरह से िवकिसत भारत कì कÐपना िबÐकुल साकार नहé कì जा सकती है ।  

कमªचाåरयŌ के िलए आठव¤ वेतन आयोग कì बात कही गई है, लेिकन ओÐड प¤शन Öकìम को 

लगातार खÂम करने का ÿयास िकया जा रहा है । यह कहा गया है िक सारे लोग उस चीज से खशु ह§ । 

अगर वन टू वन  कमªचाåरयŌ से पूछा जाए,  तो शायद इससे पािलªयाम¤ट के कमªचारी भी खुश नहé हŌगे । 

तीन करोड़ लखपित दीिद यŌ कì बात कही गई है, लिेकन आज सरकार कì नीित  कì वजह से 

हमारे दशे से कई करोड़पित और अरबपित देश छोड़कर का जा रहे ह§, इस पर भी Åयान देने कì जłरत 

है, ³यŌिक इससे बहòत बड़ा नकुसान हमार ेदेश को हो रहा है । सरकार कì नीितयŌ कì वजह से बाहरी 

िनवेश भी लगातार कम होता जा रहा है । इस पर भी Åयान देने कì जłरत है ।  

आप िडिजटल िस³योåरटी और साइबर िस³योåरटी म¤ फेÐयोर ह§, लेिकन बॉडªर िस³योåरटी म¤ 

सबसे ºयादा फेÐ योर ह§, ³यŌिक हमारे अगल-बगल के िजतने भी देश ह§, धीर-ेधीरे उनका हमार ेÿित 

नजåरया लगातार बदलता चला जा रहा है । चाइना से हमारे संबंध सबसे ºयादा खराब ह§ और वे हमार े
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बॉडªर म¤ लगातार घुसे चल ेजा रहे ह§ । 

इल³ेशन के समय म¤ बांµलादेशी और रोिहंµया मिुÖलम का बहòत ºयादा िजø होता है लेिकन 

उसके बाद ए³चुअल बॉडªर िस³योåरटी का जो डाटा पािलªयाम¤ट म¤ ÿज¤ट होना चािहए और दशे को जो 

िदखाना चािहए िक हम सरुि±त है, उसका चेहरा ये 11 साल म¤ िबÐकुल ÿज¤ट नहé कर पाए ह§ ।  

आप ůाइबÐस के िवकास कì बात करते ह§, लेिकन अभी भी वषª 1855 के िसĦू-काÆहó का 

आंदोलन नहé पढ़ाया जा रहा है । आिदवासी कÌयिुनटी Ĭारा धमª कोड कì मांग लगातार कì जा रही है, 

लेिकन अभी तक इसको नहé िदया गया है । इस पर हमारे Öटेट सरकार कì तरफ स ेभी आपके पास 

आवेदन आया है, लेिकन उसके बावजूद भी इसको Öवीकार नहé िकया गया है । 

नॉथª-ईÖट के िवकास कì बात कì गई है । अगर आप नॉथª-ईÖट के िवकास कì बात कह रहे ह§, 

तो सबस ेपहले मिणपुर कì याद आती है । आपके कथनी और करनी म¤ बहòत फकª  है । िजस तरह से 

मिणपुर जला और आज आप नॉथª-ईÖट के िवकास कì बात करते ह§, तो दोनŌ म¤ बहòत फकª  है ।  

Ôयामा ÿसाद मुखजê जी कì एक बड़ी अ¸छी लाइन इस ÿेिसड¤िशयल नोट म¤ थी िक true nationalism 

lies not only in physical unity but in strengthening its cultural unity. मुझे लगता है िक 

इन शÊदŌ से सरकार का कोई सरोकार और ताÐलुक िबÐकुल भी नहé है । म§ने िक फूट डालो और राज 

करो के बारे म¤ कहा है । हमेशा से इनकì यही नीित रही है ।   

म§ राºयŌ के बकाए के बारे म¤ कहना चाहता हóं । राºयŌ का जो राºय अंश रहता है, आप उसे 

अपने पास पास रखे हòए ह§ और आप अपना चेहरा चमका रहे ह§ । जो ऐसे राºय है, जहां पर आपकì 

सरकार नहé है, आप उस पर लगातार आिथªक बोझ बढ़ाते जा रहे ह§ । जो राºय अंश उनको िमलना 

चािहए, आप उसस ेइनकार कर रहे ह§ या नहé द ेरहे ह§ । ऐसी पåरिÖथित म¤ राºय और क¤ þ कì जो एक 

बॉिÆडंग होनी चािहए और दोनŌ को िमलकर काम करना चािहए, मुझे लगता है िक 11 सालŌ से लगातार 

इसम¤ िगरावट आ रही है । 

 बहòत अ¸छी-अ¸छी बात¤ कही गई ह§, लेिकन 11वां साल और तीन टÌसª के बाद अगर आज भी 

यही रवैया है िक आपकì रोजगार, महंगाई और सोशल िस³योåरटी पर िकसी तरह कì कोई łपरेखा 
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नहé िदख रही है तो मुझे लगता है िक यह सरकार पूरी तरह से िवफल रही है । म§ यही कह सकता हóं । 

म§ इÆहé शÊदŌ के साथ अपनी वाणी को िवराम दूंगा । धÆयवाद । 

SHRI B. Y. RAGHAVENDRA (SHIMOGA): I would like to express my views on 

the Motion of Thanks to President Address and express my heartfelt appreciation 

for the President's address to the House. The President Address eloquently 

highlighted the government's dedication to building a strong and self-reliant India. 

The address reflected the vision of Hon'ble Prime Minister Shri Narendra Modi and 

his unwavering commitment to making 'Viksit Bharat' a reality. His leadership has 

ushered in transformative reforms across various sectors, strengthening our 

economy, empowering our citizens, and ensuring sustainable development. 

 Under the dynamic leadership of our Prime Minister, the government has 

undertaken several historic initiatives aimed at strengthening the nation's 

infrastructure, boosting industrial growth, and promoting self-reliance under the 

Atmanirbhar Bharat initiative. The recent approval of the revival plan for Rashtriya 

Ispat Nigam Ltd (RINL) at a total cost of Rs. 11,440 crores is a testament to this 

commitment.  

 In this context, I would like to draw the attention of the government  to the 

Visvesvaraya Iron and Steel Plant (VISL) in Karnataka, one of India's earliest Public 

Sector Undertakings, established in 1918 under the vision of Bharat Ratna Sir M. 

Visvesvaraya. This plant has played a crucial role in our nation's industrial 
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development, but over the years, it has faced operational challenges.  

 Given the government's commitment to reviving PSUs and strengthening our 

industrial sector, I humbly request a similar revival plan with an estimated 

investment of Rs.15,000 crores for VISL and also humbly request you to remove 

VISL from the disinvestment list. This will not only preserve an iconic institution but 

also boost employment and contribute to the growth of Karnataka's economy.  

 Additionally, I seek your support in addressing a long-standing issue 

affecting the farmers displaced by the Sharavathi Hydro-Electric Power Project. 

Despite Karnataka being under Congress rule for several decades, these farmers 

have not received their rightful land ownership (Patta) even after five decades. 

Without this, they remain deprived of essential welfare benefits, including housing 

loans and government schemes. These farmers, who have sacrificed their land and 

livelihoods for the greater public good, continue to live in uncertainty and hardship. 

 Our Prime Minister has always stood by the farmers, referring to them as 

'Annadathas' and ensuring their welfare. I request your kind intervention in 

resolving this matter and providing the necessary support to grant these displaced 

farmers their due rights. This long-overdue resolution will bring justice to them and 

uphold the dignity of those who have selflessly contributed to the nation's progress.  

 Once again, I extend my gratitude to the Hon'ble Prime Minister for his vision 

and dedication to the nation's development. With your esteemed guidance and 

support, I am confident that these pressing issues of Karnataka will be addressed, 

ensuring the welfare of our people and contributing to the vision of a truly developed 

India.  
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Thank you.  

®ीमती जोबा माझी (िसहंभूम) : सरकार के Ĭारा माननीय राÕůपित के अिभभाषण के माÅयम से 

अपनी ÿशंसा कì गई है, और दशे के िवकास, देश के भिवÕय के सपने िदखाने का ÿयÂन िकया गया     

ह ै। 

 माननीय राÕůपित के माÅयम से सरकार के Ĭारा पूर ेिवĵ के सबसे बड़े आयोजन, महाकंुभ के 

आयोजन म¤ सरकार कì िवफलता को Öवीकार िकया गया है । म§  सरकार से आúह करती हó ँिक 

महाकंुभ के भगदड़ कì िनÕप± जाचँ कराई जाय, ÿÂयेक ®Ħालू कì मौत के िलए िजÌमेवारी तय 

कì जाय, उनके िलए उिचत मआुवजा िदया जाए । 

  सरकार को बताना चाहती हó ँ िक तथाकिथत 'अमतृ काल' के दौरान सरकार कì नीितयŌ के 

कारण देश के िवकास कì गित तो नहé बढ़ी, परÆतु, महँगाई, बेरोजगारी, ĂĶाचार म¤ तीन गनुा 

कì विृĦ अवÔय हòई ह ै। 

 ÿधानमंýी आवास योजना के तहत 'सबके िलए घर' झारखंड के िलए सपना ह ै । सरकार से 

आúह करना चाहती हó ँिक राºय कì हेमÆत सरकार के Ĭारा अबआु आवास योजना के माÅयम 

से गरीबŌ को आवास उपलÊध कराने का ÿयास िकया जा रहा है, उसके िलए मदद कर,े तािक 

राºय के सभी गरीबŌ के िसर पर छत िमल सके  । 

 धरती आबा जनजातीय úाम उÂकषª योजना के तहत म§ मागँ करती हó ँिक जनजातीय िवभूितयŌ, 

जनजातीय िखलािड़यŌ के गावँŌ का िवकास िकया जाय एवं इसके िलए आवंटन बढ़ाया जाए । 

 झारखंड कì हेमÆत सरकार मेधावी छाýŌ कì िवदेश म¤ िश±ा का पूरा खचª वहन करती है, ÿÂयेक 

वषª इसके िलए चयन िकए जाने वाले छाýŌ कì सं́ या बढ़ाकर 50 कर दी गई है । सरकार से 
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आúह करना चाहती हó ँिक जनजातीय छाýŌ के िलए ऐसी योजनाओ ंको बढ़ावा द¤ ।  

 सरकार से आúह करना चाहती हó ँिक 'वन नेशन, वन इल³ेशन' तथा व³फ कानून संशोधन पर 

जÐदबाजी म¤ िनणªय न ल,े इस पर िवचार के िलए पयाªĮ समय िदया जाय, और जो भी िनणªय 

िलया जाय, सवªसÌमित स ेिलया जाए  । 

 सरकार के Ĭारा 'िवकिसत भारत' लàय के िलए जो नीितयाँ िनधाªåरत कì गई ह§, म§ उनका िवरोध 

करती हó,ँ ³यŌिक ये समावेशी नहé ह§, सवªजन िहतकारी नहé ह§, राÕů कì एकता और अखÁडता 

के िलए ठीक नहé ह§ । 

 सरकार गरीबŌ को समाĮ करने पर तलुी हòई है । तरह-तरह कì योजनाए ँनाम बदल-बदल कर 

केवल Ăम फैलाने के िलए ह§ । दस सालŌ के शासन म¤ दशे के अथªÓयवÖथा कì िगरावट और 

िवकास के पैमाने आगे बहòत मुिÔकल िदनŌ के संकेत दे रहे ह§ । 

 आठव¤ वेतन आयोग के गठन माý से सरकार अपनी पीठ थपथपा ले रही है । ÖपĶ है िक मÅय 

वगª, वेतनभोगी वगª को सरकार कुछ नहé देने वाली । उनका इÖतेमाल केवल टै³स लेने म¤ करने 

वाली है । 

 परुानी प¤शन Öकìम के बारे म¤ भी सरकार को अपना ŀिĶकोण ÖपĶ करना चािहए । 

 सरकार को बताना चाहती हó ँिक आपकì सरकार के कायªकाल के दौरान सबसे ºयादा असुरि±त 

मिहलाए ँरही ह§ । असुर±ा के कारण उनके िश±ा-रोजगार पर बहòत बरुा ÿभाव पड़ा है । 

 जी.एस.टी. एवं िडजीटल भगुतान ÓयवÖथा तथा सरकार कì एज¤िसयŌ कì ÿताड़ना स ेúामीण 

भारत कì असंगिठत ±ेý कì अथªÓयवÖथा मरनासÆन िÖथित म¤ है, व बेरोजगारी अपने चरम पर 

ह ै। 

 रोज लाखŌ कì सं´या म¤ लोग िडजीटल ठगी का िशकार हो रहे ह§, सरकार के पास इसके िलए 

जागŁकता फैलाने के िसवाय रोकने का कोई उपाय नहé है । 

 माननीय राÕůपित महोदया के अिभभाषण के माÅयम से िजस भारत कì तÖवीर िदखाई जा रही 
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ह,ै िजसके सपने िदखाए जा रहे ह§, वह उīोगपितयŌ का, पूजँीपितयŌ का देश है, वह देश कì 

वाÖतिवक िÖथित के िवपरीत है । हम¤ समावेशी िवकास चािहए, िसफª  सरकार के कह देने से 

नहé, जमीन पर िवकास चािहए । तभी देश 'िवकिसत भारत' बन सकेगा । 

हम¤ अिधक खुशी होती, जब देश के ºवलÆत मĥुŌ, जैस,े महँगाई, बेरोजगारी, िकसान आÆदोलन, 

न³सलवाद, आतंकवाद, धािमªक सिहÕणतुा, पारदिशªतापूणª ÿितयोगी परी±ाओ ंका आयोजन, केÆþ-

राºय सÌबÆध, केÆþीय जाचँ एज¤िसयŌ का आचार-Óयवहार म¤ सधुार, महाकंुभ के हादसे से िमले सबक, 

आिद िवषयŌ पर भी सरकार अपना प± माननीय राÕůपित महोदया के अिभभाषण के माÅयम से ÖपĶ 

करती । 

सरकार कì नीितयŌ से िकसानŌ म¤, गरीबŌ म¤, यवुाओ ंम¤, मिहलाओ ंम¤, मÅयम वगª म¤ घोर िनराशा 

ह,ै गहरी मायूसी है । 

जोहार । जय झारखÁड । जय िहÆद । 

®ी िमतेश पटेल (बकाभाई) (आणंद) : म§ महामिहम राÕůपित के अिभभाषण के समथªन म¤ अपने 

िवचार रखता हó ँ।  हमारा संिवधान और गणतंý मोदी सरकार के दौरान अपने अपने 75व¤ वषªगांठ को 

पार कर िलया जो दोनी के िलए ही अमतृकाल है । महोदय, म¤ महामिहम के अिभभाषण से बाबासाहेब 

आंबेडकर को मोदी सरकार Ĭारा जो सÌमान, संिवधान म¤ जो आÖथा ÿगट कì गयी है वो िवप± के 

नकाराÂमक और संिवधान के बारे म¤ उनके झूठ को नकारता है । मोदी सरकार कì संिवधान म¤ आÖथा 

को सबके सामने रखने के िलए महामिहम का धÆयवाद करता हóं  ।  

 महाकंुभ, भारत कì सांÖकृितक परपंरा का, भारत कì सामािजक चेतना का पवª ह ै। देश और 

दिुनया से आए करोड़Ō ® Ħालु ÿयागराज म¤ पÁुय Öनान कर चुके ह§ । सरकार के ÿयासŌ से आज भारत 

कì सÖंकृित से लोग पåरिचत हो अिभभूत ह§ । राÕůपित के भाषण म¤ इसका िजø ये दशाªता है िक मोदी 
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सरकार अपनी िवरासत और सÖंकृित को लेकर िकतना संवेदनशील है । 

 महामिहम के अिभभाषण से ÖपĶ है िक तीसर ेकायªकाल म¤ मोदी जी के नेतÂृव वाली भारत 

सरकार तीन गुना तेज गित से काम कर रही है और िनणªय ले रही है । इन िनणªयŌ म¤ देश के गरीब, मÅयम 

वगª, यवुा, मिहलाओ,ं िकसानŌ को सवō¸च ÿाथिमकता िमली है । 

 महामिहम के अिभभाषण से ये भी ÖपĶ है िक सामािजक Æयाय को सुिनिĲत करने के साथ ही 

देश के सशिĉकरण पर लगातार Åयान िदया है और इसम¤ गांव, गरीब, िकसान, यवुा, मिहला लाभािÆवत 

हो इसके िलए सफल ÿयास िकया है । ÿधानमंýी आवास योजना का िवÖतार करते हòए तीन करोड़ 

अितåरĉ पåरवारŌ को नए घर दनेे का िनणªय िलया गया है । पीएम िकसान सÌमान िनिध के तहत करोड़Ō 

िकसानŌ को िपछले महीनŌ म¤ इĉालीस हज़ार करोड़ Łपए कì रािश का भगुतान हòआ है । आयÕुमान 

भारत योजना के अंतगªत स°र वषª और उससे अिधक उă के छह करोड़ वåरķ नागåरकŌ को ÖवाÖÃय 

बीमा दनेे का फैसला हòआ ह ै। इÆह¤ हर वषª पांच लाख Łपये का हेÐथ कवर िमलगेा । छोटे उ īिमयŌ के 

िलए मþुा ऋण कì सीमा दस लाख Łपए से बढ़ाकर बीस लाख Łपए कर दी गई ह ै। भारत सरकार ने 

यवुाओ ंकì िश±ा और उनके िलए रोजगार के नए अवसर तैयार करने पर िवशेष फोकस िकया है । 

मेधावी छाýŌ को उ¸च िश±ा म¤ िव°ीय सहायता देने के िलए पीएम िवīालàमी योजना शłु कì गई ह ै। 

एक करोड़ यवुाओ ंको शीषª पांच सौ कंपिनयŌ म¤ इंटनªिशप के अवसर भी िदये जाएगं े। पेपर लीक कì 

घटनाओ ंको रोकने और भतê म¤ पारदिशªता सिुनिĲत करने के िलए नया कानून लागू िकया गया ह ै। 

मोदी जी के नेतÂृव वाली भारत सरकार न ेÿधानमंýी úाम सड़क योजना के चौथे चरण म¤ प¸चीस हजार 

बिÖतयŌ को जोड़ने के िलए स°र हज़ार करोड़ Łपए Öवीकृत िकए ह§ । देश म¤ अब इकह°र वंद ेभारत, 

अमतृ भारत और नमो भारत ůेन चल रही ह§, िजनम¤ िपछले छह माह म¤ ही सýह नई वंदे भारत और एक 

नमो भारत ůेन को जोड़ा गया है । 

 गरीब कÐयाण का ÿतीक Öव¸छ भारत अिभयान के तहत बने 12 करोड़ शौचालय, ÿधानमंýी 

उººवला योजना के तहत िनशुÐक िदए गए 10 करोड़ गैस कने³शन, 80 करोड़ जłरतमंदŌ को राशन, 

सौभाµय योजना, जल जीवन िमशन जैसी अनेक योजनाओ ंने गरीब को ये भरोसा िदया है िक वो सÌमान 
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के साथ जी सकते ह§ । ऐसे ही ÿयासŌ कì वजह से देश के 25 करोड़ लोग गरीबी को पराÖत करके आज 

अपने जीवन म¤ आग ेबढ़ रहे ह§ । इÆहŌने िनयो िमिडल ³लास का एक ऐसा समूह तैयार िकया है, जो 

भारत कì úोथ को नई ऊजाª से भर रहा है । 

 भारत जैसे देश कì आिथªक उÆनित मÅयम वगª, िमिडल ³लास कì आकां±ाओ ंऔर उनकì पूितª  

से पåरभािषत होती है । मोदी सरकार ने मĉु Öवर से मÅयम वगª के योगदान को न केवल Öवीकारा है 

बिÐक हर मौके पर उसे सराहा भी ह ै। सरकारी कमªचारी भी िमिडल ³लास के अहम ÿितिनिध   ह§ । 

हाल ही म¤ मेरी सरकार ने सरकारी कमªचाåरयŌ के कÐयाण के िलए आठव¤ वेतन आयोग के गठन का 

िनणªय िलया है । ये िनणªय, आने वाले वषŎ म¤ सरकारी कमªचाåरयŌ के वेतन म¤ बड़ी विृĦ का आधार    

बनेगा । क¤ þ सरकार के लाखŌ कमªचाåरयŌ को यूिनफाइड प¤शन Öकìम के तहत पचास ÿितशत सिुनिĲत 

प¤शन देने का िनणªय भी िलया गया है, िजसका Óयापक Öवागत हòआ है । 

 "वन नेशन-वन इल³ेशन" और "व³फ अिधिनयम संशोधन" जैसे कई महÂवपूणª िवषयŌ पर भी 

सरकार ने तेज गित से कदम आगे बढ़ाए ह§ । सरकार के एक दशक के कायªकाल ने िवकिसत भारत कì 

याýा को नई ऊजाª दी ह ै। िवकिसत भारत के िवजन म¤... जनभागीदारी का सामूिहक सामÃयª है... दशे 

कì आिथªक उÆनित का रोडमैप ह,ै िडिजटल øांित के łप म¤ टे³नॉलाजी कì ताकत है, और आधुिनक 

इÆĀाÖů³चर का आधार है । सरकार के ÿयासŌ के बल पर भारत, दिुनया कì तीसरी सबसे बड़ी 

अथªÓयवÖथा बनने जा रहा है । 

 िवकिसत भारत कì उड़ान को हमारे संिवधान के आदशŎ का सतत मागªदशªन िमलला रहे, इसके 

िलए सरकार ने सेवा, सशुासन, समृिĦ और Öवािभमान, इन ÿमुख िसĦांतŌ को गवन¥स के क¤ þ म¤ रखा 

ह ै। सरकार reform, perform और transform के अपने संकÐप को तेज गित से आगे बढ़ा रही है । 

सबका साथ, सबका िवकास, सबका िवĵास और सबका ÿयास और इस मंý का एक ही लàय है 

िवकिसत भारत का िनमाªण । सरकार मिहलाओ ंके नेतÂृव म¤ देश को सशĉ बनाने म¤, यानी women 

led development  म¤ िवĵास करती ह ै। नारी शिĉ वंदन अिधिनयम के Ĭारा लोक सभा और िवधान 

सभाओ ंम¤ मिहलाओ ंके िलए आर±ण इस िदशा म¤ एक महÂवपूणª कदम है । सरकार का लàय दशे म¤ 
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तीन करोड ÂÖखपित दीदी बनाने का है । आज एक करोड़ पंþह लाख स ेभी अिधक लखपित दीदी एक 

गåरमामय जीवन जी रही ह§ । कृिष सिखयŌ नेचुरल फािम«ग को बढ़ावा दे रही ह§ और पश ुसिखयŌ के 

माÅयम स ेहमारा पशधुन मजबूत हो रहा है । űोन दीदी योजना मिहलाओ ंके आिथªक और तकनीकì 

सशिĉकरण का माÅयम बनी है । बड़ी सं́ या म¤ भारत कì बेिटयां लड़ाकू िवमान उड़ा रही है. पिुलस म¤ 

भतê हो रही ह§ और कॉरपोरटे कंपिनयŌ का नेतृÂव भी कर रही ह§ । सरकार के िनणªय के बाद बािलकाओ ं

कì भतê राÕůीय िमिलůी ÖकूलŌ म¤ ÿारभं हो गई है । नेशनल िडफ¤ स अकैडमी म¤ भी मिहला कैडेट्स कì 

भतê शłु हो गई है । हमारी बेिटयŌ आज ओलंिपक म¤ मेडल लाकर देश को भी गौरवािÆवत कर रही ह§ । 

िपछले एक दशक म¤ दशे के हर बड़े ÿयास का दाियÂव आगे बढ़कर भारत के युवाओ ंने उठाया 

ह ै। आज हमारा यवुा ÖटाटªअÈस, Ö पोट्ªस से लेकर Öपेस तक हर फìÐड म¤ देश का नाम रोशन कर रहा 

ह ै। My Bharat पोटªल के ज़åरये लाखŌ यवुा राÕů िनमाªण के कायŎ से जड़ु रहे ह§ । िपछले एक दशक म¤ 

मेक इन इंिडया, आÂमिनभªर भारत, Öटाटªअप इंिडया, Öट§ड-अप इंिडया और िडिजटल इंिडया जैसी 

पहल ने यवुाओ ंको रोजगार के अनेक अवसर ÿदान िकए ह§ । िपछले दो वषŎ म¤ सरकार न,े åरकॉडª 

सं́ या म¤ दस लाख Öथायी सरकारी नौकåरयां ÿदान कì ह§ । मोदी सरकार ने यवुाओ ंके बेहतर कौशल 

और नए अवसरŌ के सजृन के िलए दो लाख करोड़ Łपए का पैकेज Öवीकृत िकया है । एक करोड़ यवुाओ ं

के िलए इंटनªिशप कì ÓयवÖथा से युवाओ ंको úाउंड पर काम करने का अनुभव ÿाĮ होगा । आज दशे म¤ 

डेढ़ लाख से अिधक Öटाटªअप ह§ जो इनोवेशन के Öतंभ के łप म¤ उभर रहे ह§ । ³यूएस वÐडª Éयूचर 

2025 म¤ भारत िवĵ म¤ दसूर ेनंबर पर पहòंच गया है । यानी Éयूचर ऑफ वकª  ®ेणी म¤ AI और िडिजटल 

तकनीक अपनाने म¤ भारत दिुनया को राÖता िदखा रहा ह ै। µलोबल इनोवेशन इंडे³स म¤ भी भारत कì 

र§िकंग िछहतर से सधुर कर उनचालीस हो गई है । सरकार राÕůीय िश±ा नीित के माÅयम से िवīािथªयŌ 

के िलए आधुिनक िश±ा ÓयवÖथा तैयार कर रही है । कोई भी िश±ा से वंिचत ना रह,े इसीिलए मातृ भाषा 

म¤ िश±ा के अवसर िदये जा रहे है । िविभÆन अली परी±ाए ंलेरह भारतीय आषाओ ंम¤ आयोिजत कर, 

भाषा संबंधी बाधाओ ंको भी दूर िकया गया है । ब¸चŌ म¤ इनोवेशन को बढ़ावा देने के िलए दस हजार से 

अिधक ÖकूलŌ म¤ अटल िटंकåरंग लÊैस खोली गई है । 
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सरकार ने देश म¤ िवĵ Öतरीय Öपोटªस वातावरण बनाने कì िदशा म¤ खेलो इंिडया Öकìम: टारगेट 

ओलंिपक पोिडयम Öकìम यािन TOPS, राÕůीय Öपोट्स यूिनविसªटी Öथािपत करने जैसे कड़े कदम 

उठाए ह§ । सरकार का लàय भारत को µलोबल इनोवेशन पावरहाउस बनाना है । देश के िश±ण सÖंथाओ ं

म¤ अनसुंधान को बढ़ावा देने के िलए पचास हजार करोड़ Łपए कì लागत से अनसुंधान नेशनल åरसचª 

फाउÆडेशन Öथािपत िकया गया है । दस हजार करोड़ Łपए कì लागत से ‘’िव²ानधारा योजना’’ के तहत 

िव²ान एवं ÿौद ्योिगकì म¤ इनोवेशन को बढ़ावा िदया जा रहा ह ै। आटêिफिशयल इंटेिलज¤स के ±ेý म¤ 

भारत के योगदान को आगे बढ़ाते हòए ‘’इंिडया एआई िमशन’’ ÿारÌभ िकया गया है । 

सरकार ने Ease of doing business को बढ़ावा दनेे के िलए कई महÂवपूणª कदम उठाए ह§ । 

भारत के छोटे Óयापारी गावँ से लेकर शहरŌ तक, हर जगह आिथªक ÿगित को गित देते ह§ । सरकार छोटे 

उद ्यिमयŌ को अथªÓयवÖथा कì रीढ़ मानते हòए उÆह¤ Öवरोजगार के नए अवसर द ेरही है । MSME के 

िलए øेिडट गारंटी Öकìम और ई-कॉमसे ए³सपोटª हÊस सभी ÿकार के उद ्īोगŌ को बढ़ावा द ेरहे ह§ । 

दशकŌ तक हमार े दशे के रहेड़ी-पटरी पर दकुान लगाकर आजीिवका चलाने वाले भाई-बहन ब§िकंग 

ÓयवÖथा से बाहर रह े। आज उÆह¤ पीएम Öविनिध योजना का लाभ िमल रहा है ।  

 सरकार ने दस वषŎ म¤ ÿगित के जो नए अÅयाय िलखे ह§, उनम¤ से एक Öविणªम सोपान भारत 

कì िडिजटल øांित का भी है । भारत कì यूपीआई टे³नॉलाजी कì सफलता से दिुनया के कई िवकिसत 

देश भी ÿभािवत ह§ । भारत म¤ छोटे से छोटा दकुानदार भी इस सिुवधा का लाभउठा रहा है । गावँ म¤ भी 

ब§िकंग सेवाए ँऔर UPI जसैी वÐडª ³लास टे³नॉलाजी उपलÊध है । 

बीते दशक म¤ भारत ने वÐडª ³लास इÆĀाÖů³चर िनमाªण के कई माइल ÖटोÆस तय िकए ह§ । 

आज आधुिनक इÆĀाÖů³चर से दिुनया म¤ भारत कì छिव मजबूत हòई है, इÆवेÖटसª का भारत के ÿित 

भरोसा बढ़ा है, उद ्īोगŌ को बल िमला है और नए रोजगार का िनमाªण हो रहा है । सरकार देश के हर 

िहÖसे को हाइवे, ए³सÿेसवे से कने³ट करने के िलए िमशन मोड म¤ काम कर रही है । पीएम गितशिĉ 

नेशनल माÖटर Èलान के Ĭारा पåरयोजनाओ ंको पूरा करने कì गित तेज हòई है । दस साल पहल,े बिुनयादी 

ढांचे का बजट लगभग दो लाख करोड़ Łपये था, जो िपछले बजट म¤ बढ़कर µयारह लाख करोड़ Łपये 
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से अिधक हो गया । िपछले एक दशक के काम कì आगे ले जाते हòए, िपछले छह महीनŌ म¤ सरकार ने 

अिवÕय के इÆĀाÖů³चर म¤ åरकॉडª िनवेश िकया है । 

यह गवª कì बात है िक उधमपरु-®ीनगर-बारामूला रले िलंक पåरयोजना पूरी हो गई है और अब 

देश कÔमीर से कÆयाकुमारी तक रलेवे लाइन से जुड़ आएगा । इस महÂवाकां±ी पåरयोजना के तहत 

चेनाब िāज का िनमाªण हòआ है जो िवĵ का सबस ेऊँचा रले िāज है । साथ ही आजँी िāज, देश का पहला 

रेल केबल िāज बना है । भारत का एिवएशन स³ेटर तेजी से िवकास कर रहा ह ै। देश कì एयरलाइन 

कÌपिनयŌ ने सýह सौ से अिधक नए िवमानŌ के ऑडªर िदए ह§ । इतनी बड़ी सं´या म¤ आने वाले िवमानŌ 

के पåरचालन के िलए हम एयरपोट्ªस का िवÖतार कर रहे ह§ । िपछले एक दशक म¤ देश म¤ एयरपोट्ªस कì 

सं́ या दोगनुी हो गई है । िवकिसत भारत को गित दनेे के िलए हमार ेशहरŌ को Éयूचर रडेी बनाना 

आवÔयक ह ै । इस िदशा म¤ मेरी सरकार ने शहरी सिुवधाओ ं का आधुिनकìकरण कर उÆह¤ एनजê 

एिफिशएटं बनाने पर जोर िदया है । साथ ही नए शहरŌ के िवकास कì भी नéव रखी जा रही है । सरकार 

ने लगभग अठ् ठाइस हजार करोड़ Łपए के िनवेश से देश भर म¤ बारह इंडिÖůअल नौड और शहरŌ के 

पास सौ औ īोिगक पाकª  बनाने का भी िनणªय िलया है । आसान कनेि³टिवटी और अबªन टूåरºम को 

बढ़ावा देने के िलए देश म¤ पþंह रोपवे ÿोज³ेट्स कì योजना पर भी काम हो रहा है । सरकार बहò-आयामी 

एवं समरस-सवªÖपशê िवकास कì नीितयŌ पर काम करती आई है । इसीिलए मोदी सरकार ने िजतना 

बल िफ़िज़कल इÆĀाÖů³चर पर िदया है उतने ही सघन ÿयास सोशल इÆĀाÖů³चर øांित के िलए भी 

िकए ह§ । 

समाज के हर वगª तक सÖती, सलुभ और गणुव°ापूणª ÖवाÖÃय सेवाए ंपहòचेँ, ये मोदी सरकार 

कì ÿाथिमकता है । अÖपताल, इलाज और दवा कì ÓयवÖथा के कारण एक सामाÆय पåरवार म¤ ÖवाÖÃय 

पर होने वाला खचª िनरंतर कम हो रहा ह ै। देश म¤ नागåरकŌ तक बेहतर ÖवाÖÃय सेवाए ंपहòंचाने के िलए 

एक लाख पचह°र हजार आयÕुमान आरोµय मंिदर बने ह§ । सरकार के ÿयासŌ से िदमागी बुखार से लड़ने 

म¤ देश को काफì सफलता िमली है । इससे होने वाली मÂृय ुदर अब घटकर छह ÿितशत रह गयी ह ै। 

सरकार अगल ेपाचँ सालŌ म¤ देश के मेिडकल कॉलेजŌ म¤ पचह°र हजार नई सीटŌ के सजृन के िलए भी 
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काम कर रही है । सरकार हेÐथ इÆĀाÖů³चर और मिेडकल इि³वपम¤ट मÆैयफैु³चåरंग को बढ़ावा दे रही 

ह ै। देश म¤ नए बÐक űग और मेिडकल िडवाइसेस के पाकª  भी बनाए जा रहे ह§ । इनम¤ रोजगार के अनेक 

नए अवसर उपलÊध हो रहे ह§ । 

भारत म¤ आधुिनक और आÂमिनभªर कृिष ÓयवÖथा हमारा लàय ह ै। सरकार िकसानŌ को फसलŌ 

का उिचत दाम िदलाने और उनकì आय बढ़ाने के िलए समिपªत भाव से काम कर रही है । वषª 2023-

24 म¤ åरकॉडª तीन सौ ब°ीस िमिलयन टन अनाज उÂपादन हòआ है और आज भारत िवĵ का सबसे 

बड़ा दधू, दाल और मसालŌ का उÂपादक है । सरकार ने खरीफ़ और रबी फसलŌ के एमएसपी म¤ िनरतंर 

बढ़ोतरी कì है । िपछले एक दशक म¤ धान, गेहóं, दलहन, ितलहन और मोटे अनाज कì खरीद पर 3 गनुा 

ºयादा रािश खचª कì गई है । िपछले 6 महीने म¤ फसलŌ कì जलवाय ुअनुकूल, बायो-फॉिटªफाइड और 

अ¸छी उपज दनेे वाली एक सौ नौ उÆनत ÿजाितयŌ िकसानŌ को सŏपी गई   ह§ । देश म¤ कृिष इÆĀाÖů³चर 

को सŀुढ़ करने के िलए सरकार ने कृिष इÆĀाÖů³चर फंड योजना के दायर ेका िवÖतार िकया ह ै। इसस े

úामीण ±ेý म¤ रोजगार को और बढ़ावा िमलेगा । ÿाकृितक खेती को बढ़ावा देने के िलए भी राÕůीय िमशन 

चलाया जा रहा है । 

मोदी सरकार के ÿयासŌ का सबसे अिधक लाभ देश के दिलत, िपछड़े और आिदवासी समाज 

को िमल रहा है । आजादी के दशकŌ बाद भी हमारे िजस जनजातीय एवं आिदवासी समाज कì उपे±ा 

होती रही, सरकार ने उसके कÐयाण को पहली ÿाथिमकता दी ह ै। धरती आबा जनजातीय úाम उÂकषª 

अिभयान' और 'पीएम-जनमन योजना' इसका ÿÂय± उदाहरण ह§ । देश भर म¤ Öथािपत चार सौ स°र से 

अिधक एकलÓय मॉडल आवासीय िवīालयŌ के माÅयम से लगभग सवा लाख आिदवासी ब¸चŌ को 

Öकूली िश±ा दी जा रही है । िपछले दस वषŎ म¤ आिदवासी बहòल इलाकŌ म¤ तीस नए मेिडकल कॉलेज 

खोले गए ह§ । जनजातीय िवरासत को सहेजने के िलए सरकार ने अनेक कदम उठाए ह§ । इस वषª भगवान 

िबरसा मुंडा कì एक सौ पचासवé जयंती का पवª पूरे देश म¤ जनजातीय गौरव वषª के łप म¤ मनाया जा 

रहा है । 

िवकिसत भारत कì एक महÂवपूणª कसौटी, देश का संतुिलत िवकास है । िकसी ±ेý म¤ ये भावना 
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नहé होनी चािहए िक वो िवकास म¤ पीछे छूट रह ेह§ । सरकार ने नॉथª ईÖट के लोगŌ कì इÆहé भावनाओ ं

को समझा, उनके िदल से दूåरयŌ का भाव समाĮ िकया । दस से अिधक शांित समझौते कर सरकार ने 

अनेक गटुŌ को शांित के मागª से जोड़ने का काम िकया है । पूरा देश नॉथª ईÖट के आठ राºयŌ कì 

संभावनाओ ंको दखे सके, इस िदशा म¤, पहले अĶलàमी महोÂसव का आयोजन िकया गया । बीता दशक 

भारत कì सांÖकृितक चेतना के पनुः जागरण का दशक रहा है । हम अपनी िवरासत पर गवª और िवकास 

के ÿित समपªण के साथ ऐसा भिवÕय गढ़ रहे ह§ जहां संÖकृित और ÿगित साथ-साथ आगे बढ़¤ । इस वषª 

हम, डॉ Ôयामा ÿसाद मखुजê कì एक सौ प¸चीसवé जयंती मनाएगंे । उÆहŌने कहा था िक "स¸चा राÕůवाद 

केवल भारत कì भौितक एकता नहé, बिÐक उसकì सांÖकृितक एकता को मजबूत करने म¤ ह ै।“ इसी 

कड़ी म¤ भगवान महावीर का प¸चीस सौ पचासवां िनवाªण महोÂसव ® Ħापूवªक मनाया गया । देश ने 

उÂसाह से संत मीराबाई कì पाचँ सौ प¸चीसवी जयंती भी मनाई । महाकिव संत ितŁवÐलवुर कì Öमृित 

म¤ कई दशेŌ म¤ सांÖकृितक क¤ þ Öथािपत िकए जा रहे  ह§ । मोदी सरकार, काशी-तिमल संगमम,् काशी-

तेलगूु संगमम,् सौराÕů-तिमल संगमम ्जसैे सांÖकृितक आयोजन करके देश कì एकता को बढ़ावा दे रही 

ह ै। देश कì िवरासत का एक महÂवपूणª Öतंभ हमारी समĦृ भाषा-सÖंकृित है । सरकार ने असमी, मराठी, 

पाली, ÿाकृत और बांµला भाषाओ ंको ³लािसकल ल§µवेज का दजाª िदया है । भारत कì सभी भाषाओ ंम¤ 

सरलता से संवाद के िलए AI कì सहायता से भािषणी Èलेटफॉमª का देशवासी Óयापक उपयोग कर रहे 

ह§ । 

मोदी सरकार के ÿयासŌ से आज िवĵ के सांÖकृितक मंच पर भारत ने µलोबल लीडर कì पहचान 

बनाई है । सभी एिशयाई बौĦ देशŌ को आपस म¤ जोड़ने के िलए, सरकार ने पहली एिशयाई बिुĦÖट 

कांĀ¤ स का आयोजन िकया । िपछले वषª वÐडª हेåरटेज किमटी कì बैठक का आयोजन भी भारत म¤ हòआ 

िजसम¤ एक सौ चालीस देशŌ ने भाग िलया । अंतराªÕůीय योग िदवस के माÅयम से पूरा िवĵ आज भारत 

कì योग परपंरा को अंगीकार कर रहा है । 

भारत के िवकास के िलए सरकार ने Reform, Perform और Transform के ऐसे ही तीन 

मजबूत Öतंभ बनाए ह§ । आज ये शÊद पूरी दिुनया म¤ भारत के नए गवन¥स मॉडल का पयाªय बन गए ह§ । 
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सरकार ने संिवधान के लागू होने से पहले बने कानूनŌ कì िवÖतृत समी±ा कì है । कई कानूनŌ को िनरÖत 

या संशोिधत िकया जा रहा है तािक पूरा तंý वतªमान सामािजक और आिथªक चुनौितयŌ का सामना कर 

सके । सरकार अब तक पंþह सौ से अिधक परुाने अनावÔयक कानूनŌ को िनरÖत कर चुकì है । गलुामी 

के कानूनŌ को हटाकर दडं संिहता के Öथान पर Æयाय संिहता लागू कì गई है । 

 'जन-िवĵास' और 'जन-भागीदारी' के साथ मेरी सरकार जनता का जीवन सगुम बनाने पर कायª 

कर रही है । िववादŌ को िनपटाने के िलए 'िववाद से िवĵास कì पहल कì गई ह ै। इसी भावना के साथ 

सरकार ने चालीस हज़ार से अिधक िनयमŌ को कम या सरल िकया है और प§तीस सौ ÿावधानŌ को 

अपराधमĉु िकया है । 

इस वषª दशे सरदार वÐलभभाई पटेल कì एक सौ पचासवé जयंती मना रहा है । उनकì ÿेरणा 

से मोदी सरकार 'राÕů ÿथम' कì भावना को लेकर आगे बढ़ रही है । देश कì सीमाओ ंकì र±ा और 

आंतåरक सरु±ा सिुनिĲत करने के िलए सरकार ने ऐितहािसक कायª िकए ह§ । िवशेषकर र±ा ±ेý म¤ 

आÂमिनभªरता म¤ हम¤ बहòत उÂसाहजनक पåरणाम िमले ह§ । हम 'मेक इन इंिडया' से 'मेक फॉर द वÐडª ' 

कì ओर बढ़े ह§ । इससे देश म¤ रोजगार के नए अवसर भी बन रहे ह§ । देश म¤ िडफेÆस इंडिÖůअल कॉरीडोर 

कì Öथापना और िडफेÆस ÖटाटªअÈस को ÿोÂसाहन देकर हम आÂमिनभªरता और Öवरोजगार को 

मजबूती दे रहे ह§ । 

सीमा ±ेý कì सड़के और अटल टनल, सेला टनल, सोनमगª टनल जैसे आधुिनक इÆĀाÖů³चर 

से र±ा और पयªटन को बढ़ावा िमला है । वामपंथी उúवाद को समाĮ करने के अंितम चरण कì भी 

शŁुआत हो चुकì है । सरकार के ÿयासŌ से वामपंथी उúवाद ÿभािवत िजलŌ कì सं́ या एक सौ छÊबीस 

से घटकर अब अड़तीस तक आ गई है । वैिĵक अिÖथरता के वातावरण म¤ भारत आिथªक, सामािजक 

और राजनैितक िÖथरता का ÖतÌभ बनकर िवĵ के सामने आदशª ÿÖतुत कर रहा है । चाहे जी 7 सिमट 

हो, ³वाड, िā³स, एससीओ हो या जी 20, भारत के सामÃयª, नीित और नीयत पर पूर ेिवĵ ने भरोसा 

जताया ह ै। मोदी सरकार वतªमान के साथ ही आने वाली पीिढ़यŌ को Åयान म¤ रखते हòए भी िनणªय ले 

रही है । हम दशे को úीन Éयूचर, úीन जॉÊस कì तरफ ले जा रहे ह§ । 2030 तक पांच सौ गीगावॉट नॉन 
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फॉिसल Éयूल एनजê ±मता के लàय को ÿाĮ करने कì िदशा म¤ बीते छह महीनŌ म¤ कई बड़े फैसले िलए 

गए ह§ । पीएम सूयªघर मÉुत िबजली योजना के अंतगªत पचह°र हज़ार करोड़ Łपये कì लागत से łफटॉप 

सोलर िसÖटम Öथािपत िकए जा रहे ह§ । अभी तक साढ़े सात लाख घरŌ म¤ łफटॉप सोलर कì Öथापना 

कì जा चकुì है । इससे रोजगार के अवसर भी बढ़े ह§ । 

राÕůपित महोदया के भाषण स ेÖपĶ है िक दशे के ÿधानसेवक मोदी जी के नेतृÂव वाली भारत 

सरकार का एक ही संकÐप है, एक ही लàय है - िवकिसत भारत । और ये लàय यवुा, मिहला, िकसान 

और गरीब के जीवन Öतर को अतुलनीय बनाकर ही सभंव है िजसको पूरा करने का ÿयास मोदी जी 

तीसर ेकायªकाल म¤ तेजी से कर रहे ह§ । महोदय देशवािसयŌ को मोदी सरकार पर पूणª भरोसा है िक 

िवकिसत भारत का सपना जÐद पूरा होगा । 

®ी हसँमखुभाई सोमाभाई पटेल (अहमदाबाद पूवª) : म§ महामिहम राÕůपित के अिभभाषण के समथªन 

म¤ अपने िवचार रखता हó ँ। हमारा संिवधान और गणतंý मोदी सरकार के दौरान अपने अपने 75व¤ वषªगांठ 

को पार कर िलया जो दोनŌ के िलए ही अमृतकाल है । म§ बाबासाहेब आंबेडकर समेत सभी संिवधान 

िनमाªताओ ंको राÕůपित महोदया दवारा अपने भाषण म¤ सÌमान दनेे हेतु कृत²ता Óयĉ करता हó ँ³यŌिक 

उनके संिवधान से ही यह संभव हो पाया कì एक चाय वाला दशे का ÿधानसेवक बनकर देश के वंशवाद 

के िलए, जो ÿितभावान लोगŌ का, देश को लाभ लेने म¤ बाधक बना हòआ ह,ै उससे राजनीित को मĉु 

करने के िलए, लोगŌ को ÿेåरत कर देश को लगातार सशĉ कर रहा है ।  

 महाकंुभ, भारत कì सांÖकृितक परपंरा का, भारत कì सामािजक चेतना का पवª ह ै। देश और 

दिुनया से आए करोड़Ō ®Ħालु ÿयागराज म¤ पÁुय Öनान कर चुके ह§ । सरकार के ÿयासŌ से आज भारत 

कì संÖकृित से Ŋोग पåरिचत हो अिभकभूत ह§ । महामिहम के अिभभाषण से ÖपĶ है िक तीसर ेकायªकाल 

म¤ मोदी जी के नेतÂृव वाली भारत सरकार तीन गुना तेज गित से काम कर रही है और िनणªय ले रही       

 
 

 Speech was laid on the Table. 
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ह ै। इन िनणªयŌ म¤ देश के गरीब, मÅयम वगª, यवुा, मिहलाओ,ं िकसानŌ को सवō¸च ÿाथिमकता िमली      

ह ै। 

 महामिहम के अिभभाषण से ये भी ÖपĶ है िक सामािजक Æयाय को सुिनिĲत करने के साथ ही 

देश के सशिĉकरण पर लगातार Åयान िदया है और इसम¤ गाव, गरीब, िकसान, यवुा, मिहला लाभािÆवत 

हो इसके िलए सफŊ ÿयास िकया है । ÿधानमंýी आवास योजना का िवÖतार करते हòए तीन करोड़ 

अितåरĉ पåरवारŌ को नए घर दनेे का िनणªय िलया गया है । पीएम िकसान सÌमान िनिध के तहत करोड़Ō 

िकसानŌ को िपछले महीनŌ म¤ इकतालीस हज़ार करोड़ Łपए कì रािश का भगुतान हòआ है । आयÕुमान 

भारत योजना के अंतगªत स°र वषª और उससे अिधक उă के छह करोड़ वåरķ नागåरकŌ को ÖवाÖÃय 

बीमा देने का फैसला हòआ है । इÆह¤ हर वषª पांच लाख Łपये का हेÐ थ कवर िमलेगा । छोटे उदयिमयŌ के 

िलए मþुा ऋण कì सीमा दस लाख Łपए से बढ़ाकर 20 लाख Łपए कर दी गई है । भारत सरकार ने 

यवुाओ ंकì िश±ा और उनके िलए रोज़गार के नए अवसर तैयार करने पर िवशेष फोकस िकया है । 

मेधावी छाýŌ को उ¸च िश±ा म¤ िव°ीय सहायता देने के िलए पीएम िवīालàमी योजना शłु कì गई ह ै। 

एक करोड़ यवुाओ ंको शीषª पांच सौ कंपिनयŌ म¤ इंटनªिशप के अवसर भी िदये जाएगं े। पेपर लीक कì 

घटनाओ ंको रोकने और भतê म¤ पारदिशªता सिुनिĲत करने के िलए नया कानून लागू िकया गया ह ै। 

मोदी जी के नेतÂृव वाली भारत सरकार न ेÿधानमंýी úाम सड़क योजना के चौथे चरण म¤ प¸चीस हज़ार 

बिÖतयŌ को जोड़ने के िलए स°र हज़ार करोड़ Łपए Öवीकृत िकए ह§ । देश म¤ अब इकह°र वंद ेभारत, 

अमतृ भारत और नमो भारत ůेन चल रही ह§, िजनम¤ िपछले छह माह म¤ ही सýह नई वंदे भारत और एक 

नमो भारत ůेन को जोड़ा गया है ।  

 गरीब कÐयाण का ÿतीक Öव¸छ भारत अिभयान के तहत बने 12 करोड़ शौचालय, ÿधानमंýी 

उººवला योजना के तहत िनशुÐक िदए गए 10 करोड़ गैस कने³शन, 80 करोड़ जłरतमंदŌ को राशन, 

सौभाµय योजना, जल जीवन िमशन जैसी अनेक योजनाओ ंने गरीब को ये भरोसा िदया है िक वो सÌमान 

के साथ जी सकते ह§ । ऐसे ही ÿयासŌ कì वजह से देश के 25 करोड़ लोग गरीबी को पराÖत करके आज 

अपने जीवन म¤ आग ेबढ़ रहे ह§ । इÆहŌने िनयो िमिडल ³लास का एक ऐसा समूह तैयार िकया है, जो 
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भारत कì úोथ को नई ऊजाª से भर रहा है ।  

 भारत जैसे देश कì आिथªक उÆनित मÅयम वगª, िमिडल ³लास कì आकां±ाओ ंऔर उनकì पूितª  

से पåरभािषत होती है । मोदी सरकार ने मĉु Öवर से मÅयम वगª के योगदान को न केवल Öवीकारा है 

बिÐक हर मौके पर उसे सराहा भी है । सरकारी कमªचारी भी िमिडल ³लास के अहम ÿितिनिध ह§ । हाल 

ही म¤ मेरी सरकार ने सरकारी ' कमªचाåरयŌ के कÐयाण के िलए आठव¤ वेतन आयोग के गठन का िनणªय 

िलया ह ै। ये िनणªय, आने वाले वषŎ म¤ सरकारी कमªचाåरयŌ के वेतन म¤ बड़ी विृĦ का आधार बनेगा । क¤ þ 

सरकार के लाखŌ कमªचाåरयŌ को यूिनफाइड प¤शन Öकìम के तहत पचास ÿितशत सिुनिĲत प¤शन देने 

का िनणªय भी िलया गया है, िजसका Óयापक Öवागत हòआ है ।  

 “वन नेशन-वन इले³शन” और “वØफ़ अिधिनयम संशोधन” जैसे कई महÂवपूणª िवषयŌ पर भी 

सरकार ने तेज गित से कदम आगे बढ़ाए ह§ । सरकार के एक दशक के कायªकाल ने िवकिसत भारत कì 

याýा को नई ऊजाª दी है । िवकिसत भारत के िवजन म¤... जनआगीदारी का सामूिहक सामÃयª है... दशे 

कì आिथªक उÆनित का रोडमैप ह,ै िडिजटल øांित के łप म¤ टे³नॉलाजी कì ताकत है, और आधुिनक 

इÆĀाÖů³चर का आधार है । सरकार के ÿयासŌ के बल पर भरत, दिुनया कì तीसरी सबसे बड़ी 

अथªÓयवÖथा बनने जा रहा है ।  

 िवकिसत भारत कì उड़ान को हमार ेसंिवधान के आदशŎ का सतत मागªदशªन िमलता रहे, इसके 

िलए सरकार ने सेवा, सशुासन, समृिĦ और Öवािभमान, इन ÿमुख िसĦांतŌ को गवन¥स के क¤ þ म¤ रखा 

ह ै। सरकार reform, perform और transform के अपने संकÐप को तेज गित से आगे बढ़ा रही है । 

सबका साथ, सबका िवकास, सबका िवĵास और सबका ÿयास । ...और इस मýं का एक ही लàय है - 

िवकिसत भारत का िनमाªण ।  

 सरकार मिहलाओ ंके नेतÂृव म¤ दशे को सशĉ बनाने म¤, यानी women led development म¤ 

िवĵास करती ह ै। नारी शिĉ वंदन अिधिनयम के Ĭारा लोक सभा और िवधान सभाओ ंम¤ मिहýाओ ंके 

िलए आर±ण इस िदशा म¤ एक महÂवपूणª कदम ह ै। सरकार का लàय देश म¤ तीन करोड़ लखपित दीदी 

बनाने का है । आज एक करोड़ पþंह लाख से भी अिधक लखपित दीदी एक गåरमामय जीवन जी रही     
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ह§ । कृिष सिखया ँनेचुरý फ़ािम«ग को बढ़ावा दे रही ह§ और पशु सिखयŌ के माÅयम से हमारा पशुधन 

मज़बूत हो रहा ह ै। űोन दीदी योजना मिहलाओ ंके आिथªक और तकनीकì सशिĉकरण का माÅयम 

बनी ह ै । बड़ी सं́ या म¤ भारत कì बेिटयां लड़ाकू िवमान उड़ा रही ह§, पुिलस म¤ भतê हो रही ह§ और 

कॉरपोरेट कंपिनयŌ का नेतृÂव भी कर रही ह§ । सरकार के िनणªय के बाद बािलकाओ ंकì भतê राÕůीय 

िमिलůी ÖकूलŌ म¤ ÿारभं हो गई है । नेशनल िडफ¤ स अकैडमी म¤ भी मिहला कैडेट्स कì भतê शुł हो गई 

ह ै। हमारी बेिटया ँआज ओलंिपक म¤ मेडल लाकर देश को भी गारवािÆवत कर रही ह§ ।  

िपछले एक दशक म¤ दशे के हर बड़े ÿयास का दाियÂव आगे बढ़कर भारत के युवाओ ंने उठाया 

ह ै। आज हमारा यवुा ÖटाटªअÈस, Öपोट्ªस से लेकर Öपेस तक हर फ़ìÐड म¤ देश का नाम रोशन कर रहा 

ह ै। My Bharat पोटªल के ज़åरये लाखŌ यवुा राÕů िनमाªण के कायŎ से जड़ु रहे ह§ । िपछले एक दशक म¤ 

मेक इन इंिडया, आÂमिनभªर भारत, Öटाटªअप इंिडया, Öट§ड-अप इंिडया और िडिजटल इंिडया जैसी 

पहल ने यवुाओ ंको रोज़गार के अनेक अवसर ÿदान िकए ह§ । िपछले दो वषō म¤ सरकार न,े åरकॉडª 

सं́ या म¤ दस लाख Öथायी सरकारी नौकåरयां ÿदान कì ह§ । मोदी सरकार ने यवुाओ ंके बेहतर कौशल 

और नए अवसरŌ के सजृन के िलए दो लाख करोड़ Łपए का पैकेज Öवीकृत िकया है । एक करोड़ यवुाओ ं

के िलए इंटनªिशप कì ÓयवÖथा से युवाओ ंको úाउंड पर काम करने का अनुभव ÿाĮ होगा । आज दशे म¤ 

डेढ़ लाख स ेअिधक Öटाटªअप ह§ जो इनोवेशन के Öतंभ के łप म¤ उभर रहे ह§ ।  

³यूएस वÐडª Éयूचर िÖकल इंडे³स 2025 म¤ भारत िवĵ म¤ दूसरे संबर पर पहòचं गया है । यानी 

Éयूचर ऑफ वकª  ®ेणी म¤ AI और िडिजटल तकनीक अपनाने म¤ भारत दिुनया को राÖता िदखा रहा ह ै

। µलोबल इनोवेशन इंडे³स म¤ भी भारत कì र§िकंग िछह°र से सधुर कर उनचालीस हो गई है । सरकार 

राÕůीय िश±ा नीित के माÅयम से िवīािथªयŌ के िलए आधुिनक िश±ा ÓयवÖथा तैयार कर रही है । कोई 

भी िश±ा से वंिचत ना रह,े इसीिलए मातृ भाषा म¤ िश±ा के अवसर िदये जा रहे ह§ । िविभÆ न भतê परी±ाए ं

तेरह भारतीय भाषाओ ंम¤ आयोिजत कर, भाषा संबंधी बाधाओ ंको भी दूर िकया गया है । ब¸चŌ म¤ 

इनोवेशन को बढ़ावा देने के िलए दस हज़ार से अिधक ÖकूलŌ म¤ अटल िटंकåरंग लÊैस खोली गई ह§ 

। सरकार ने दशे म¤ िवĵ Öतरीय Öपोट्ªस वातावरण बनाने कì िदशा म¤ खेलो इंिडया Öकìम; टारगेट 
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ओलंिपक पोिडयम Öकìम यािन TOPS; राÕůीय Öपोट्ªस यूिनविसªटी Öथािपत करने जैसे कई कदम 

उठाए ह§ । सरकार का लàय भारत को µलोबल इनोवेशन पावरहाउस बनाना है । देश के िश±ण सÖंथाओ ं

म¤ अनसुंधान को बढ़ावा देने के िलए पचास हज़ार करोड़ Łपए कì लागत से अनसुंधान नेशनल åरसचª 

फाउÆडेशन Öथािपत िकया गया ह ै। दस हज़ार करोड़ Łपए कì लागत से “िव²ानधारा योजना” के तहत 

िव²ान एवं ÿौदयोिगकì म¤ इनोवेशन को बढ़ावा िदया जा रहा है । आटêिफिशयल इंटेिलज¤स के ±ेý म¤ 

भारत के योगदान को आगे बढ़ाते हòए “इंिडया एआई िमशन” ÿारÌभ िकया गया ह ै।  

सरकार ने Ease of doing business को बढ़ावा दनेे के िलए कई महÂवपूणª कदम उठाए ह§ । 

भारत के छोटे Óयापारी गाव से लेकर शहरŌ तक, हर जगह आिथªक ÿगित को गित देते ह§ । सरकार छोटे 

उīिमयŌ को अथªÓयवÖथा कì रीढ़ मानते हòए उÆह¤ Öवरोजगार के नए अवसर दे रही ह ै। MSME के 

िलए øेिडट गारंटी Öकìम और ई-कॉमसª ए³सपोटª हÊस सभी ÿकार के उदयोगŌ को बढ़ावा दे रहे ह§ ।  

 दशकŌ तक हमार ेदेश के रहेड़ी-पटरी पर दकुान लगाकर आजीिवका चलाने वाले भाई-बहन 

ब§िकंग ÓयवÖथा से बाहर रह े। आज उÆह¤ पीएम Öविनिध योजना का लाभ िमल रहा है ।  

सरकार ने दस वषō म¤ ÿगित के जो नए अÅयाय िलखे ह§, उनम¤ से एक Öविणªम सोपान भारत कì 

िडिजटल øांित का भी है । भारत कì यूपीआई टे³नॉलाजी कì सफलता से दिुनया के कई िवकिसत देश 

भी ÿभािवत ह§ । भारत म¤ छोटे से छोटा दकुानदार भी इस सिुवधा का लाभ उठा रहा है । गावँ म¤ भी 

ब§िकंग सेवाए ँऔर UPI जसैी वÐड ³लास टे³नॉलाजी उपलÊध है ।  

ते दशक म¤ भारत ने वल्ई ³लास इÆĀाÖů³चर िनमाªण के कई माड़ल ÖटोÆस तय िकए ह§ । 

आज आधुिनक इÆĀाÖů³चर से दिुनया म¤ भारत कì छिव मजबूत हòई है, इÆवेÖटसª का भारत के ÿित 

भरोसा बढ़ा है, उदयोगŌ को बल िमला है और नए रोजगार का िनमाªण हो रहा है । सरकार देश के हर 

िहÖसे को हाइवे, ए³सÿेसवे से कने³ट करने के िलए िमशन मोड म¤ काम कर रही है । पीएम गितशिĉ 

नेशनल माÖटर Èलान के दवारा पåरयोजनाओ ंको पूरा करने कì गित तेज हòई   ह ै। दस साŊ पहल,े 

बिुनयादी ढांचे का बजट लगभग दो लाख करोड़ Łपये था, जो िपछले बजट म¤ बढ़कर µयारह Ŋाख करोड़ 

Łपये से अिधक हो गया । िपछले एक दशक के काम को आगे ल ेजाते हòए, िपछले छह महीनŌ म¤ सरकार 
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ने भिवÕय के इÆĀाÖů³चर म¤ åरकॉडª िनवेश िकया है ।  

यह गवª कì बात है िक उधमपरु-®ीनगर-बारामूला रÐेन िलंक पåरयोजना पूरी हो गई है और अब 

देश कÔमीर से कÆयाकुमारी तक रेलव ेलाइन से जड़ु जाएगा । इस महÂवाका±ंी पåरयोजना के तहत 

चेनाब िāज का िनमाªण हòआ है जो िवĵ का सबस ेऊँचा रले िāज है । साथ ही ऑजी िāज, देश का पहला 

रेल केबल िāज बना है । भारत का एिवएशन स³ेटर तेज़ी से िवकास कर रहा ह ै। देश कì एयरलाइन 

कÌपिनयŌ ने सýह सŏ से अिधक नए िवमानŌ के ऑडªर िदए ह§ । इतनी बड़ी सं´या म¤ आने वाले िवमानŌ 

के पåरचालन के िलए हम एयरपोट्ªस का िवÖतार कर रहे ह§ । िपछले एक दशक म¤ देश म¤ एयरपोट्ªस कì 

सं́ या दोगनुी हो गई है । िवकिसत भारत को गित दनेे के िलए हमार ेशहरŌ को Üयूचर रडेी बनाना 

आवÔयक ह ै । इस िदशा म¤ मेरी सरकार ने शहरी सिुवधाओ ं का आधुिनकìकरण कर उÆह¤ एनजê 

एिफिशएटं बनाने पर जोर िदया है । साथ ही नए शहरŌ के िवकास कì भी नéव रखी जा रही है । सरकार 

ने लगभग अठठाइस हज़ार करोड़ Łपए के िनवेश से देश भर म¤ बारह इंडिÖůअल नोड और शहरŌ के 

पास सŌ औदयोिगक पाकª  बनाने का भी िनणªय िलया है ।  

आसान कनेि³टिवटी और अबªन टूåरÛम को बढ़ावा देने के िलए दशे म¤ पþंह रोपवे ÿोज³ेट्स 

कì योजना पर भी काम हो रहा है । सरकार बहò-आयामी एवं समरस-सवªÖपशê िवकास कì नीितयŌ पर 

काम करती आई ह ै। इसीिलए मोदी सरकार ने िजतना बल िफ़िज़कल इÆĀाÖů³चर पर िदया है उतन े

ही सघन ÿयास सोशल इÆĀाÖů³चर øांित के िलए भी िकए ह§ ।  

 समाज के हर वगª तक सÖती, सलुभ और गणुव°ापूणª ÖवाÖÃय सेवाए ंपहòचँ¤,ये मोदी सरकार कì 

ÿाथिमकता है । अÖपताल, इलाज और दवा कì ÓयवÖथा के कारण एक सामाÆय पåरवार म¤ ÖवाÖÃय 

पर होने वाला खचª िनरंतर कम हो रहा ह ै। देश म¤ नागåरकŌ तक बेहतर ÖवाÖÃय सेवाए ंपहòंचाने के िलए 

एक लाख पचह°र हज़ार आयÕुमान आरोµय मंिदर बने ह§ । सरकार के ÿयासŌ से िदमागी बुखार से लड़ने 

म¤ देश को काफì सफलता िमली है । इससे होने वाली मÂृय ुदर अब घटकर छह ÿितशत रह गयी ह ै। 

सरकार अगल ेपॉच सालŌ म¤ देश के मेिडकल कॉलेजŌ म¤ पचह°र हज़ार नई सीटŌ के सजृन के िलए भी 

काम कर रही है । सरकार हेÐ थ इÆĀाÖů³चर और मिेडकल इि³वपम¤ट मÆैयफैु³चåरंग को बढ़ावा दे रही 
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ह ै। देश म¤ नए बÐक űग और मेिडकल िडवाइसेस के पाकª  भी बनाए जा रहे ह§ । इनम¤ रोजगार के अनेक 

नए अवसर उपलÊध हो रहे ह§ ।  

 भारत म¤ आधुिनक और आÂमिनभªर कृिष ÓयवÖथा हमारा लàय ह ै। सरकार िकसानŌ को फसलŌ 

का उिचत दाम िदलाने और उनकì आय बढ़ाने के िलए समिपªत भाव से काम कर रही है । वषª 2023-

24 म¤ åरकॉडª तीन सौ ब°ीस िमिलयन टन अनाज उÂपादन हòआ ह ै। और आज भारत िवĵ का सबस े

बड़ा दधू, दाल और मसालŌ का उÂपादक है । सरकार ने खरीफ़ और रबी फ़सलŌ के एमएसपी म¤ िनरतंर 

बढ़ोतरी कì है । िपछले एक दशक म¤ धान, गेहóं, दलहन, ितलहन और मोटे अनाज कì खरीद पर 3 गनुा 

ºयादा रािश खचª कì गई है । िपछले 6 महीने म¤ फसलŌ कì जलवाय ुअनुकूल, बायो फॉिटªफाइड और 

अ¸छी उपज दनेे वाली एक सौ ना उÆनत ÿजाितया ँिकसानŌ को सापँी गई ह§ । देश म¤ कृिष इÆĀाÖů³चर 

को सŀुढ़ करने के िलए सरकार ने कृिष इÆĀाÖů³चर फंड योजना के दायर ेका िवÖतार िकया ह ै। इसस े

úामीण ±ेý म¤ रोजगार को और बढ़ावा िमलेगा । ÿाकृितक खेती को बढ़ावा देने के िलए भी राÕůीय िमशन 

चलाया जा रहा है ।  

 मोदी सरकार के ÿयासŌ का सबसे अिधक लाभ देश के दिलत, िपछड़े और आिदवासी समाज 

को िमल रहा है । आज़ादी के दशकŌ बाद भी हमारे िजस जनजातीय एवं आिदवासी समाज कì उपे±ा 

होती रही, सरकार ने उसके कÐयाण को पहली ÿाथिमकता दी है ।“धरती आबा जनजातीय úाम उÂकषª 

अिभयान' और 'पीएम-जनमन योजना' इसका ÿÂय± उदाहरण ह§ । देश भर म¤ Öथािपत चार सो स°र से 

अिधक एकलÓय मॉडल आवासीय िवīालयŌ के माÅयम से लगभग सवा लाख आिदवासी ब¸चŌ को 

Öकूली िश±ा दी जा रही है । िपछले दस वषŎ म¤ आिदवासी बहòल इलाकŌ म¤ तीस नए मेिडकल कॉलेज 

खोले गए ह§ । जनजातीय िवरासत को सहेजने के िलए सरकार ने अनेक कदम उठाए ह§ । इस वषª भगवान 

िबरसा मुंडा कì एक सौ पचासवé जयंती का पवª पूरे देश म¤ जनजातीय गौरव वषª के łप म¤ मनाया जा 

रहा है ।  

िवकिसत भारत कì एक महÂवपूणª कसौटी, देश का संतुिलत िवकास है । िकसी ±ेý म¤ ये भावना 

नहé होनी चािहए िक वो िवकास म¤ पीछे छूट रह ेह§ । सरकार ने नॉथª ईÖट के लोगŌ कì इÆहé भावनाओ ं
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को समझा, उनके िदल से दूåरयŌ का भाव समाĮ िकया । दस से अिधक शांित समझोते कर सरकार ने 

अनेक गटुŌ को शांित के मागª सै जोड़ने का काम िकया है । पूरा देश नॉथª ईÖट के आठ राºयŌ कì 

संभावनाओ ंको देख सके, इस िदशा म¤, पहले अĶलàमी महोÂसव का आयोजन िकया गया ।  

बीता दशक भारत कì सांÖकृितक चेतना के पुनः जागरण का दशक रहा है । हम अपनी िवरासत 

पर गवª और िवकास के ÿित समपªण के साथ ऐसा भिवÕय गढ़ रहे ह§ जहां संÖकृित और ÿगित साथ-

साथ आगे बढ़¤ । इस वषª हम, डॉ Ôयामा ÿसाद मखुजê कì एक सौ प¸चीसवé जयंती मनाएगंे । उÆहŌने 

कहा था िक "स¸चा राÕůवाद केवल भारत कì भोितक एकता नहé, बिÐक उसकì सांÖकृितक एकता को 

मजबूत करने म¤ है ।" इसी कड़ी म¤ भगवान महावीर का प¸चीस साँ पचासवा ँिनवाªण महोÂसव ®Ħापूवªक 

मनाया गया । देश ने उÂसाह से संत मीराबाई कì पॉच सौ ँप¸चीसवê जयंती भी मनाई । महाकिव संत 

ितŁवÐलवुर कì Öमृित म¤ कई दशेŌ म¤ सांÖकृितक क¤ þ Öथािपत िकए जा रहे ह§ । मोदी सरकार, काशी-

तिमल संगमम् , काशी-तेलगूु संगमम् , सौराÕů-तिमý संगमम्  जैसे सांÖकृितक आयोजन करके देश कì 

एकता को बढ़ावा दे रही ह ै। देश कì िवरासत का एक महÂवपूणª Öतंभ हमारी समĦृ भाषा-सÖंकृित है । 

सरकार ने असमी, मराठी, पाली, ÿाकृत और बांµला आषाओ ंको ³लािसकल ल§µवेज का दजाª िदया       

ह ै। भारत कì सभी भाषाओ ंम¤ सरलता से संवाद के िलए AI कì सहायता से भािषणी Èलेटफॉमª का 

देशवासी Óयापक उपयोग कर रहे ह§ ।  

 मोदी सरकार के ÿयासŌ से आज िवĵ के सांÖकृितक मंच पर भारत ने µलोबल लीडर कì पहचान 

बनाई है । सभी एिशयाई बौĦ देशŌ को आपस म¤ जोड़ने के िलए, सरकार ने पहली एिशयाई बिुĦÖट 

कांĀ¤ स का आयोजन िकया । िपछŊे वषª वÐडª हेåरटेज किमटी कì बैठक का आयोजन भी भारत म¤ हòआ 

िजसम¤ एक सौ चालीस देशŌ ने भाग िलया । अंतराªÕůीय योग िदवस के माÅयम से पूरा िवĵ आज भारत 

कì योग परपंरा को अंगीकार कर रहा है ।  

भारत के िवकास के िलए सरकार ने Reform, Perform और Transform के ऐसे ही तीन 

मजबूत Öतंभ बनाए ह§ । आज ये शÊद पूरी दिुनया म¤ भारत के नए गवन¦स मॉडल का पयाªय बन गए ह§ । 

सरकार ने संिवधान के लागू होने से पहले बने कानूनŌ कì िवÖतृत समी±ा कì है । कई कानूनŌ को िनरÖत 
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या संशोिधत िकया जा रहा है तािक पूरा तंý वतªमान सामािजक और आिथªक चुनौितयŌ का सामना कर 

सके । सरकार अब तक पंþह सौ ँसे अिधक परुाने अनावÔयक कानूनŌ को िनरÖत कर चुकì है । गलुामी 

के कानूनŌ को हटाकर दडं संिहता के Öथान पर Æयाय संिहता लागू कì गई है ।  

 “जन-िवĵास' और 'जन-भागीदारी' के साथ मेरी सरकार जनता का जीवन सगुम बनाने पर कायª 

कर रही है । िववादŌ को िनपटाने के िलए 'िववाद से िवĵास' कì पहल कì गई है । इसी भावना के साथ 

सरकार ने चालीस हज़ार से अिधक िनयमŌ को कम या सरल िकया है और प§तीस सा ँÿावधानŌ को 

अपराधमĉु िकया है ।  

 इस वषª देश सरदार वलÐ लभभाई पटेल कì एक सा ँपचासवé जयंती मना रहा है । उनकì ÿेरणा 

से मोदी सरकार राÕů ÿथम' कì भावना को लेकर आगे बढ़ रही है । देश कì सीमाओ ंकì र±ा और 

आंतåरक सरु±ा सिुनिĲत करने के िलए सरकार ने ऐितहािसक कायª िकए ह§ । िवशेषकर र±ा ±ेý म¤ 

आÂमिनभªरता म¤ हम¤ बहòत उÂसाहजनक पåरणाम िमले ह§ । हम 'मेक इन डइंिडया' से 'मेक फॉर द वÐडª ' 

कì ओर बढ़े ह§ । इससे देश म¤ रोजगार के नए अवसर भी बन रहे ह§ । देश म¤ िडफेÆस इंडिÖůअल कॉरीडोर 

कì Öथापना और िडफेÆस ÖटाटªअÈस को ÿोÂसाहन देकर हम आÂमिनभªरता और Öवरोजगार को 

मजबूती दे रहे ह§ ।  

 सीमा ±ेý कì सड़क¤  और अटल टनल, सेला टनल, सोनमगª टनल् जैसे आधुिनक इÆĀाÖů³चर 

से र±ा और पयªटन को बढ़ावा िमला ह ै । वामपंथी उúवाद को समाĮ करने के अंितम चरण कì 

भी शŁुआत हो चुकì है । सरकार के ÿयासŌ से वामपंथी-उúवाद ÿभािवत िजलŌ कì सं́ या एक सा ँ

छÊबीस से घटकर अब अड़तीस तक आ गई ह ै । वैिĵक अिÖथरता के वातावरण म¤ भारत आिथªक, 

सामािजक और राजनैितक िÖथरता का ÖतÌभ बनकर िवĵ के सामने आदशª ÿÖतुत कर रहा है । चाहे 

जी7 सिमट हो, ³वाड, िā³स, एससीओ हो या जी20, भारत के सामÃयª, नीित और नीयत पर पूर ेिवĵ 

ने भरोसा जताया है ।  

 मोदी सरकार वतªमान के साथ ही आने वाली पीिढ़यŌ को Åयान म¤ रखते हòए भी िनणªय ले रही   

ह ै । हम देश को úीन Éयूचर, úीन जॉÊस कì तरफ ले जा रह ेह§ ।2030 तक पांच सा ँगीगावॉट नॉन 
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फॉिसल Üयूल एनजê ±मता के लàय को ÿाĮ करने कì िदशा म¤ बीते छह महीनŌ म¤ कई बड़े फैसले िलए 

गए ह§ । पीएम सूयªधघर मÉुत िबजली योजना के अंतगªत पचह°र हज़ार करोड़ Łपये कì लागत से 

łफटॉप सोलर िसÖटम Öथािपत िकए जा रहे ह§ । अभी तक साढ़े सात लाख घरŌ म¤ łफटॉप सोलर कì 

Öथापना कì जा चकुì है । इससे रोजगार के अवसर भी बढ़े ह§ ।  

 राÕůपित महोदया के भाषण स ेÖपĶ है िक दशे के ÿधानसेवक मोदी जी के नेतृÂव वाली भारत 

सरकार का एक ही संकÐप ह,ै एक ही लàय है - िवकिसत भारत! िजसकì गारटंी िवĵ नेता नर¤þ मोदी 

साहेब ने हम¤ दी ह ै। मोदी जी' øì गारंटी मतलब गारटंी पूरी होने कì गारंटी ह ै। म§ पनुः महामिहम राÕůपित 

के अिभभाषण का समथªन करते हòये अपनी बात पूरी करता हó ँ ।  

बहòत बहòत धÆयवाद, जय िहÆद ।  

®ी हनुमान बेनीवाल (नागौर) :  सभापित महोदय, आपने मझुे महामिहम राÕůपित के अिभभाषण पर 

धÆयवाद ÿÖताव पर पर बोलने के िलए मौका िदया है, इसके िलए म§ आपको धÆयवाद ²ािपत कłंगा । 

आज अिखलेश जी ने चचाª कì शुŁआत कì है । म§ ÿयागराज महाकंुभ म¤ िदनांक 29 जनवरी को मौनी 

अमावÖया के िदन भगदड़ के दौरान िदवंगत लोगŌ को ®Ħांजिल अिपªत करता हóं और देश कì सरकार 

से मांग भी करता हóं िक इस भगदड़ म¤ मतृक के सही आंकड़े, नाम के साथ देश कì जनता के सम± रखे 

जाए ं। कंुभ हमारी सनातन सÖंकृित है और आÖथा का सगंम है । सिदयŌ से इस देश म¤ महाकंुभ का 

आयोजन होता रहा है । यह सरकार अपनी नाकामी छुपाने के मृतकŌ के सही आंकड़े नहé दे रही है । परू े

िवĵ और देश म¤ कंुभ का øेज था । करोड़Ō लोग Öनान भी कर गए, लेिकन आज भी कई लोग अपने 

िÿयजनŌ को ढंूढ रहे ह§ । इसम¤ नाकामी िकसकì रही? ³या राºय सरकार कì िजÌमेदारी थी? िजÌमदारी 

िकसकì थी? कौन वहां आयोजन करवा रहे थे? कौन अिधकारी थे? सरकार को उनके िखलाफ इस 

मामले म¤ कड़ी कारªवाई करनी चािहए, म§ यह मांग करता हóं । 

 कल भी मेरा सवाल िकसान और एमएसपी के बारे म¤ था । आप कृिष बजट लाए ह§, उससे दो या 

तीन गनुा ºयादा िकसानŌ पर कजाª होगा । 33 लाख 52 हजार 446 करोड़ Łपये का कजª देश के िकसानŌ 

पर है । म§ मांग करता हóं िक  आप इनके कजª को माफ कर¤ । इसम¤ कोई दो राय नहé है िक  जवानŌ और 
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िकसानŌ ने आपको दो बार स°ा के िशखर पर िबठाया है । पूवªवतê सरकार ने भी कोई बहòत बड़ा काम 

िकसानŌ के िलए नहé िकया, लेिकन आप तो काम करो । आप कहते ह§, उÆहŌने नहé िकया, 60 साल से 

नहé हòआ, 70 साल से नहé हòआ, लेिकन आज तो आप लोग स°ा म¤ हो । म§ िकसानŌ के कजª माफì कì 

मांग दोहरा रहा हóं िक आप पूरे दशे म¤ राजÖथान सिहत िकसानŌ का कजª माफ कर¤ । 

        आपने एमएसपी खरीद पर गारंटी कानून कì बात कही थी । आपने तीनŌ कृिष कानून वापस िलए, 

लेिकन आप राइडर रखते ह§ िक  25 ि³वंटल खरीद¤गे । आप इस राइडर को हटाकर तमाम खरीद कर¤, 

म§ आपसे यही मांग करता हóं । आप संपूणª कजª माफ कर¤, इससे ही िकसानŌ कì आिथªक िÖथित सुधरेगी 

और बÖूटर डोज़ िमलेगा । िजस तरह से चौधरी दवेी लाल जी ने वषª 1990 म¤ 10,000 Łपये का मूल 

कजाª िजसका Êयाज 80,000 या एक लाख Łपये था, माफ िकया था । म§ यही मांग करता हóं । 

 आप अिµनवीर योजना लेकर आए । देश के जवानŌ के अंदर जºबा था । नागौर म¤ मेरा घर 

Öटेिडयम के सामने है । ब¸चे दौड़ने के िलए आते ह§, शेखावटी म¤ आते ह§, हåरयाणा, यूपी और पंजाब से 

आते ह§ । अिµनवीर योजना के बाद जवानŌ म¤ सेना म¤ जाने का øेज खÂम हो गया । माननीय मýंी जी मेरी 

तरफ दखे रहे ह§ । हम चाहते ह§ िक  जवान सेना म¤ जाए ं।  अिµनवीर म¤ जाने वाले इ¸ छुक यवुाओ ंके 

सÌमान को ठेस पहòंचाई गई है । इस पर र±ा मýंी जी ने बयान िदया था िक कायªमĉु होने के बाद कौशल 

ÿमाण-पý िदया जाएगा । ³या जवान कौशल ÿमाण-पý के िलए सेना म¤ जाते ह§? हमारी थल सनेा, एयर 

फोसª और नेवी िवĵ कì नंबर वन सेना है । म§ मांग करता हóं िक  अिµनवीर योजना को समाĮ  करके पूवª  

कì भांित सेना भतê चालू कì जाए । अलवर से माननीय मýंी जी आते ह§, भजु रजेीम¤ट और तमाम 

रेजीम¤ट, जो पहल ेदेश म¤ थé, इनकì पनुªÖथापना करके नई रेजीम¤ट बनाई जाए । लड़ाकू माशªल जाितयां 

चाहती ह§ िक वे भी रेजीम¤ट म¤ सीमा पर जाकर लड़¤ । मेरा मानना है िक  आपको उन रेजीम¤ट्स कì 

Öथापना करनी चािहए । 

 महोदय, राजÖथान म¤ पेपर लीक के मामले पूवªवतê सरकार के समय म¤ होते थे और अब भी 

एक-आध पेपर लीक कì घटना हòई है । एसआई भतê म¤ आरपीएससी के एक सदÖय को पकड़ा गया 

और 50 ůेनी एसआई कì जेल म¤ जमानत हो गई । म§ आपको याद िदलाना चाहता हóं िक  आप और हम 
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सड़कŌ पर लड़ रहे थ े। राजÖथान म¤ ईओ, आरओ, सीएचओ, लाइāेåरयन, वåरķ अÅयापक, Óया´याता 

भतê के पेपर आउट हòए, इसके िलए आरपीएससी के अÅय± को िगरÉतार िकया गया   था । हाल ही म¤ 

दो आरपीएससी के सदÖयŌ को िगरÉतार िकया गया, लेिकन आपकì सरकार पद¥ के पीछे बैठे मगरम¸छŌ 

को नहé पकड़ पा रही है । एसओजी जा तो रही है, लेिकन उन लोगŌ को नहé पकड़ पा रही है िजÆहŌने 

पेपर लीक कì घटना को अंजाम िदया ।  उनको इसिलए नहé पकड़ पा रही है िक  उपचुनाव म¤ आपने 

उनको बलुाकर कहा िक हम आपको पकड़ रहे ह§, उÆहŌने कहा आप पकड़ो मत, हमारी पाटê कì जमानत 

जÊत करा ल¤गे, यह लो िटकट और पांच जगह कांúेस पाटê ने जमानत जÊत करा ली । म§ मांग करता हóं 

िक  आप इस एसआई भतê को रĥ कर¤, आप कोटª का बहाना न बनाए ं। आपके नेताओ ंकì िडमांड थी । 

Öवयं मु́ यमýंी सड़कŌ पर कह रहे थे िक अगर हमारी सरकार बनेगी तो हम एसआई भतê रĥ कर¤ग े। 

मेरी मांग है िक भितªयŌ म¤ गलत काम करने वाले लोगŌ को पकड़¤, तािक राजÖथान और देश म¤ एक नया 

संदेश जाए । 

        सभापित जी, राजÖथान के बहòचिचªत मनोहर राजपरुोिहत के अपहरण कì जांच हाई कोटª के 

िनद¥श के बाद अभी तक सीबीआई ने शłु नहé कì है । लंबे संघषª के बाद लवली कंडारा एनकाउंटर कì 

जांच तो सीबीआई ने शłु कर दी लेिकन बाड़मेर िजले के कमलेश ÿजापत फजê एनकाउंटर कì जांच 

म¤ कुछ नेताओ ंके नाम आ रहे ह§ । अभी तक सीबीआई ने जांच चालू नहé कì है । हम चाहते ह§ िक  सदन 

को मालूम होना चािहए िक इस पर ³या कारªवाई हòई ह ै। 

 महोदय, जोधपुर म¤ अनीता जाट हÂयाकांड के मामले म¤ राºय पुिलस Ĭारा चाजªशीट दािखल 

करने के पांच िदन बाद सीबीआई ने एफआईआर दजª कì है । म§ यह बात इसिलए कह रहा हóं ³यŌिक  

सीबीआई पर लोगŌ का भरोसा है । सीबीआई राजÖथान से जुड़े तमाम मामले िदÐली म¤ प§िडंग ह§ । चार 

मýंी राजÖथान से आते ह§ । Öवयं लोक सभा अÅय± भी राजÖथान से आते ह§ । म§ उनको भी कहना 

चाहóंगा िक सीबीआई के मामले के अंदर अगर Âवåरत अनसुंधान करके दोिषयŌ के िखलाफ कारªवाई 

कर¤गे तो कड़ा संदशे अपरािधयŌ के अंदर जाएगा । 

 महोदय, म§ आपके माÅयम से कहना चाहता हóं िक हाल ही म¤ राजÖथान कì भाजपा सरकार जो 
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आबकारी नीित लेकर आई है, मंýी जी, आप थोड़ा सिुनये । यह राजÖथान का मामला ह ै। राजÖथान 

कì सरकार जो आबकारी नीित लेकर आई है, वैसे तो शराबबदंी के िखलाफ राजÖथान म¤ जो आंदोलन 

हòआ था, उसम¤ हमने िहÖसा िलया था िक शराबबंदी होनी चािहए । आप बार-बार कह रहे ह§ िक आिथªक 

िÖथित ठीक नहé है, बड़ा रेवÆेयू िमलता है, उसे बंद नहé कर रहे ह§ । आप इतना तो कर सकते ह§ िक 

आप जो आबकारी  नीित लेकर आ रहे ह§, उसके अनसुार अलग-अलग दकुानŌ के Öथान पर समूह को 

ठेके िदए जाएगंे । वही परुानी बात¤ ह§ और राजÖथान म¤ वही शराब मािफया पनपेगा । राजÖथान मुिÔकल 

से मĉु हòआ ह ै। म§ यह मांग करता हóं िक इस आबकारी नीित को समाĮ करके ए³स आमê, जो åरजव¥शन 

दकुानŌ के अंदर रखा है, हजारŌ लोगŌ को रोजगार िमलेगा । उनका रोजगार छीन कर कुछ समूहŌ को 

आप ठेके नहé द¤ । इस आबकारी नीित के अंदर बड़ा खेल हòआ है । म§ आपके माÅयम से सरकार से मांग 

कłंगा िक भारतीय जनता पाटê कì सरकार इस नई आबकारी नीित को लागू नहé करे और पूवª कì 

भांित जो दकुान¤ चल रही ह§, उस िहसाब से राजÖथान के अंदर दकुान आवंिटत कर¤ । हमारा ए³स आमê 

और जो दूसरा कोटा है, उसे द¤, तािक उÆह¤ रोजगार िमल सके । 

 महोदय, उ°र ÿदेश के अंदर आबकारी नीित के अंदर बदलाव राजनाथ िसंह जी ने िकया था 

और पहले भी वहां ऐसा चलता था । आपकì सरकार ने भी वहां दकुान देने का काम िकया ह ै। इसिलए 

आप अपनी सरकार के उस िनणªय को बदलने का काम नहé कर¤ । 

 िनवेश के अंदर ÿधान मंýी जी ने राजÖथान म¤ åरसरज¤ट राजÖथान नाम के कायªøम का 

उद ्घाटन िकया है । म§ आपके माÅयम से सदन को बताना चाहता हóं िक ÿदेश म¤ उīोगŌ से जड़ेु िनवेश 

लाने के िलए इस तरह का कायªøम िकया गया और अरबŌ Łपये खचª करके इसका ÿचार िकया । दूसरी 

तरफ राजÖथान राइिजंग से ÿदेश म¤ िनवेश कì तैयाåरयŌ के बीच 20 ÿितशत िनयाªत घट गया । इसका 

कारण यह है िक भारत सरकार के कÖटम िवभाग के बड़े अिधकारी ने राजÖथान म¤ बार-बार जांच, 

आपि°यŌ के नाम पर ÓयापाåरयŌ को तंग करना शुł कर िदया था । 

 महोदय, म§ महंगाई के बारे म¤ कहना चाहóंगा । सरकार ने अिभभाषण म¤ आÂमिनभªर भारत और 

अथªÓयवÖथा के िवकास कì बात कì, लेिकन जमीनी हकìकत कुछ और ही है । महंगाई चरम पर है, आम 
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जनता कì øय शिĉ लगातार घट रही ह ै । खाī पदाथª, ईधंन, रसोई गैस और दवाओ ंकì कìमत¤ 

आसमान छू रही ह§ । पůेोल, डीजल के दामŌ म¤ लगातार बढ़ोतरी हो रही है । वषª 2014 से 2024 के 

बीच अंतराªÕůीय बाजार के अंदर ÿित बैरल øूड ऑयल कì कìमत¤ घटी थé, लेिकन िफर भी आप 100 

Łपये से ºयादा पेůोल, डीजल कì कìमत ले रहे ह§ । आप आम आदमी को राहत द¤ । वह आपका 

मतदाता है । म§ यह मांग करता हóं । 

 महोदय, म§ फसल बीमा के बारे म¤ कहना चाहता हóं । सबसे बड़ा घोटाला फसल बीमा योजना के 

अंदर हो रहा ह ै। आपने नया øॉप किटंग का तरीका कर िदया है । आपने फसल बो दी और वह उगी 

नहé, आप उसको ही बीिमत कर रह ेह§ । जो खड़ी फसल है, उसको भी उस ®ेणी के अंदर िलया जाए । 

जो फसल बीमा कंपिनयां ह§, हम उनको िदशा कì मीिटंग के अंदर बलुाते ह§, कोई आता ही नहé है और 

कोई सही जवाब नहé देता है । आप ÿधान मंýी फसल बीमा योजना का जो ÿचार कर रह ेह§, ÿÂयेक 

Óयिĉ को राहत िमल े। ÿीिमयम देने के बाद उसका हक भी बनता है । आपकì सरकार को फसल बीमा 

योजना म¤ सधुार करना चािहए । म§ कहना चाहता हóं िक कई लोग फजê तरीके से ³लेम उठा लेते ह§ । 

एक åरपोटª के मुतािबक मेर ेिजले के 8 गांवŌ म¤ ही 2 हजार खेतŌ का 300 करोड़ Łपये का ³लेम फजêवाड़े 

से उठा िलया गया । … (Óयवधान) 

माननीय सभापित : आप अपनी बात कन³लूड कìिजए । 

®ी हनुमान बेनीवाल : आप एक िमनट दीिजए । ÿधान मýंी फसल बीमा योजना कì साथªकता का लाभ 

… (Óयवधान) 

माननीय सभापित : ®ीमती अनिुÿया पटेल जी । 

®ी हनुमान बनेीवाल : सभापित जी, आप एक िमनट दीिजए । म§ एक िमनट म¤ अपनी बात समाĮ कर 

रहा हóं । आप मझुे आधा िमनट दीिजए । मेरा एक िवषय और है । … (Óयवधान) 

माननीय सभापित : आप 30 सैक¤ ड म¤ अपनी बात समाĮ कìिजए । 

®ी हनुमान बेनीवाल : आप फसल बीमा पर नए िसर ेस ेकाम कर¤ । … (Óयवधान) सभापित जी, आप 

मुझे आधा िमनट दे दीिजए । हम रात को 12 बजे तक कोरम पूरा करते ह§ । आप ऐसे ³यŌ कर रहे ह§? 
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आप मुझे आधा िमनट दे दीिजए । राजÖथान पुिलस के सहायक उप िनरी±क Öव. सुरÆेþ कुमार चौधरी 

ने 11 िदसंबर, 2024 को राजÖथान के मु́ य मýंी महोदय के कािफले कì सरु±ा करते हòए, एक गाड़ी 

तेज आ रही थी, अपने ÿाणŌ कì आहóित दे दी । अलवर से हमारे मýंी जी आते ह§, इनसे िमले, 

उपराÕůपित जी से िमले और मु́ य मýंी जी उनके घर पर भी गए थ े । उसे शहीद का दजाª देना           

चािहए । उनके पåरवार को आिथªक पåरलाभ देना चािहए । नायाब तहसलीदार कì नौकरी ही तो मांग 

रहा है, आप कौन सा कल³ेटर बना रहे हो । आपने राजÖथान के अदंर पहले भी बनाये ह§ । वह िकसान 

का बेटा है । उसने शहादत दी है । पूरे दशे म¤ संदेश … (Óयवधान) 

माननीय सभापित : आप बैिठये । 

®ी हनुमान बेनीवाल : आप मुझे अपनी बात समाĮ करन ेदीिजए । 

माननीय सभापित : आप बैिठये । 30 सैक¤ ड हो चुके ह§ । 

®ी हनुमान बनेीवाल : लोग 15-15, 20-20 िमनट तक भाषण करते ह§ । म§ समाĮ कर रहा हóं । आप 

मुझे अपनी बात समाĮ करन ेदीिजए । … (Óयवधान) आप ऐसा मत कìिजए, मझेु अपनी बात समाĮ 

करने दीिजए । 

माननीय सभापित : मैडम, आप शłु कìिजए । 

SHRIMATI PRATIMA MONDAL (JAYNAGAR): It is so paradoxical that the govt. 

that has vouched for the whole country to be more religious and dharmic.  The flag 

bearers of Hindutva and Sanatan dharma are the ones responsible for the death 

toll at the largest religious gathering in the world in 144 years.  Yes, let it go on the 

record that I, Smt. Pratima Mondal on behalf of all the aggrieved pilgrims and the 

entire opposition parties hold this government accountable for all the deaths at the 

 
 

 Speech was laid on the Table. 
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Maha Kumbh.  A pack of VIP murderers who won’t be tried at any court, so it is my 

request that they be tried in their house which is the people’s court.  All in all the 

Maha Kumbh Mela was a Maha failure of this government to safeguard the faith of 

millions of Hindus, it was Maha success in providing best in class facilities to VIPs 

from: 

 It was a Maha disaster on part of this govt. that claimed the lives of people 

and an even Maha jhoot in trying to hide the official figures. Shame on you. Hon’ble 

President boasted about various schemes in her speech but my question to owe 

Madam President is where is the data.  The current government is down with “No 

data syndrome”, 16 crucial datasets have not been made available including 

census of India, crime in India, accidental deaths and suicides in India, etc. since 

the last few years. Unavailability of such data is not allowing us to hold authorities 

accountable or raise appropriate questions.  One of the biggest issue is that the 

census has not been conducted since 2011. The Indian government’s shameful 

delay in conducting the 2021 Census under the guise of the Pandemic, is a 

disgraceful action towards its duty to the nation. This failure cripples the delimitation 

process, scheduled for 2026, leaving millions of citizens in underrepresented.  With 

no updated population data, the government undermines not only democratic 

fairness but also the effective allocation of resources, hindering crucial policy-

making in healthcare, education and infrastructure.  This gross neglect exposes 

the government’s utter disregard for the Principles of equality and justice while 

perpetuating systemic inequalities across the country. 

 Furthermore, 9 ministries have not released their annual reports which 
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covers their strategies, policies and programmes.  One such ministry is the law and 

justice ministry which last published its report in 2017.  Other such ministries are 

Aayush, Civil Aviation, Defence and Railways, without necessary data how can we 

expect our government to know what is working identify pain, challenges and 

accordingly implement relevant policies. 

 This lack of transparency is intentional as the current government wants to 

control the narrative and whitewash its own image. One such example is the 

suspension of K.S. James director of IIPS in July 2023 following the data presented 

on national family health survey which the government was unhappy with. 

 To continue keeping the public in dark the govt. is trying to curb journalistic 

freedom by the proposed Broadcasting Services Regulation Bill 2024.  The bill 

grants the central govt. extensive powers including the authority to confiscate 

broadcasting equipment and conduct raids without prior notice.  This has been 

done to intimidate and censor any voices critical of the government The 

Government’s decision to continue to provide free food grains to about 81.35 crore 

under PMGKAY highlights the ongoing failure to address the root causes of poverty 

with 58.1% of citizens still below the poverty line, it’s clear that temporary food 

assistance is a band-aid solution, not a comprehensive strategy.  

 As per the world’s poverty index, India’s ranking technically improved from 

161 in 2023 to 159 in 2024, this was because other countries also declined in the 

ranking.  Additionally, India’s 2024 global hunger index score is 27.3 classified as 

“serious”, shows little real progress in tackling hunger.  The continued reliance on 

welfare schemes without addressing unemployment, inadequate wages and poor 
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healthcare shows a lack of long term planning.  India’s economic policies remain 

ineffective at alleviating poverty and the government’s actions are more about 

managing crisis than solving the underlying issues. Sabir Mallick, a young boy of 

Basanti under my parliamentary constituency Joynagar went to Haryana Dadri 

Chorki last year in search of job as a migrant labour.  He was brutally killed by some 

hindutvabadi activists who falsely blamed him of having consumed beef.   

 This is the trademark of BJP which thrives by spreading the poison of hatred 

between Hindus and Muslims. Are Muslims not the citizens of our country? 

Is this ex-Bharat, srestha Bharat, amritmay Bharat of the BJP. 

ÖवाÖÃय और पåर वार कÐयाण मýंालय म¤ राºय मýंी; तथा रसायन और उवªरक मýंालय म¤ राºय 

मýंी (®ीमती अनुिÿया पटेल) : माननीय सभापित जी, माननीय राÕůपित महोदया के अिभभाषण पर 

आयोिजत इस चचाª म¤ आपने मझेु ÿितभाग करने का अवसर ÿदान िकया, इसके िलए म§ आपकì आभारी 

हó ँ। 

 माननीय राÕůपित जी ने अपने उĨोधन म¤ माननीय ÿधानमंýी ®ी नरÆेþ मोदी जी के नेतÂृव वाली 

एनडीए सरकार के ÿयासŌ से गत् 10 वषŎ म¤ बदलते भारत कì तÖवीर पेश कì और साथ ही िवकिसत 

भारत का रोडमैप भी ÿÖततु िकया । लेिकन दभुाª µय कì बात है िक हमारे िवप± के िमý आज िवĵ पटल 

पर उभरते हòए इस भारत को देख नहé पा रहे ह§ । वह भारत, जो आज दिुनया कì पाचँवé सबसे बड़ी 

अथªÓयवÖथा है, फाÖटेÖट úोइंग इकोनॉमी है और most attractive global destination for 

investment है, मरे ेिवप± के िमý उसको देख नहé पा रहे ह§ ।  

 महोदय, कहते ह§ िक नज़र का दोष हो, तो उपाय िकया जा सकता है, लेिकन अगर दोष नज़åरये 

का हो, तो उपाय करना संभव नहé होता है । पानी का µलास आधा भरा है या खाली है, यह Óयिĉ के 

नज़åरये पर ही िनभªर करता है । म§ कल लीडर ऑफ अपोिजशन के भाषण को सनु रही थी, उसम¤ म§ने 

बहòत-से शÊद सुने, जैसे इलेि³ůक मोटसª, बůैीज, ऑिÈट³स, एआई आिद सभी का िजø हòआ । मुझे 
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बहòत ही आĲयª होता है िक ³या मेरे िवप± के साथी यह नहé जानते ह§ िक भारत सरकार ने पीएलआई 

Öकìम के जåरये एडवांस ऑटोमेिटक ÿोड³ट्स को बढ़ावा दनेे का काम िकया है । फेम यानी fastest 

adoption and manufacturing of electric vehicles के जåरए इलेि³ůक ÓहीकÐस के लोकल 

मÆैयफैु³चåरंग और एडॉÈशन को भी बढ़ावा देने का काम भारत कì सरकार कर रही है ।  

 नैशनल ÿोúाम ऑन एसीसी बůैी Öटोरेज के तहत ÿाइवेट Èलेयसª को डोमेिÖटक मैÆयफैु³चåरंग 

को बढ़ावा देने के िलए इंस¤िटÓस िदये जा रहे ह§ । िपछले वषª माचª म¤ केÆþ सरकार ने आिटªिफिशयल 

इंटेिलज¤स के िलए 1.25 िबिलयन डॉलर के इंवÖेटम¤ट कì घोषणा कì । अभी जो दो िदन पहले बजट 

ÿÖतुत हòआ है, उसम¤ माननीय िव° मýंी जी ने नये आिटªिफिशयल इंटेिलज¤स सÆेटर ऑफ ए³ सील¤स 

एडं एजुकेशन के िलए 500 करोड़ Łपए का ÿावधान िकया है । ³लीन एनजê के ±ेý म¤ हमारी सरकार 

ने बहòत-सी योजनाए ंचलाई,ं जैसे नैशनल सोलर िमशन, पीएम कुसमु योजना, नैशनल Öमाटª िúड िमशन 

आिद । यहा ँतक िक इंटरनैशनल सोलर िमशन का नेतÂृव भी भारत के ÿधानमýंी ®ी नरÆेþ मोदी जी 

कर रहे ह§ ।  

 माननीय सभापित जी, बजट भाषण म¤ िव° मýंी जी ने 20 हजार करोड़ Łपए के Æयिु³लयर 

एनजê िमशन का ÿÖताव िकया । यहा ँतक िक सेमीकंड³टसª, िजसके बारे म¤ िकसी भी पूवªवतê सरकार 

ने िचÆता नहé कì थी, उस ±ेý म¤ भी हमने आगे बढ़कर काम िकया ह ै। लेिकन ताºजबु कì बात यह है 

िक भारत कì तर³कì कì ओर बढ़ते हòए इन कदमŌ को मेर ेिवप± के िमý देखना ही नहé चाहते ह§ । 

लेिकन देश कì 140 करोड़ जनता इस उभरते हòए भारत को देख रही है ।  

 महोदय, म§ने कल समानता का बहòत िजø सनुा । कल एलओपी ने िजø िकया िक िकस तरह 

हलवा सेरमेनी कì फोटो गायब हो गई । हलवा सेरमेनी कì फोटो म¤, एससी, एसटी और ओबीसी नज़र 

नहé आते ह§ । यह बड़ी जायज़ िचÆता है । लेिकन इसम¤ दो सवाल पैदा होते ह§- कब और ³यŌ? हलवा 

सेरेमनी कì फोटो म¤ एससी, एसटी और ओबीसी कब से गायब ह§? ³या वषª 2014 म¤, मोदी जी कì 

सरकार आने के बाद से गायब ह§ या आज़ादी के पहले से लगातार एससी, एसटी और ओबीसी इस फोटो 

से गायब ह§? वे ³यŌ गायब ह§, यह उससे भी बड़ा सवाल है ।  
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 माननीय सभापित जी, इस फोटो Āेम म¤ आने के िलए एक जłरी शतª है । वह शतª यह है िक 

एससी, एसटी और ओबीसी आईएएस ऑिफसर होने चािहए । इन वंिचत वगŎ के आईएएस बनने का जो 

राÖता था, उसम¤ सबसे बड़ा रोड़ा अगर कोई बना है, तो वह कांúेस पाटê बनी है, िजसने मंडल कमीशन 

कì िसफाåरशŌ को लागू नहé होने िदया । आज देश कì माननीय राÕůपित जी आिदवासी समदुाय से ह§, 

देश के माननीय ÿधानमंýी जी िपछड़ी जाित से ह§, सीएजी के मुिखया आिदवासी समुदाय से ह§ । ³या 

लोकतंý के इन सवō¸च पदŌ पर मोदी जी कì सरकार आने के पहले जो तमाम सरकार¤ रही ह§, पाँच 

दशक तक तो यूपीए और कांúेस कì सरकार¤ ही रहé, ³या इन सवō¸च पदŌ पर कभी भी वंिचत वगŎ के 

लोग कभी आसीन हो पाए और अगर आसीन नहé हो पाए, तो इसका िजÌमेदार कौन है? ³या यूपीए कì 

सरकार ने मु́ यमýंी या केÆþीय मýंी बनाने म¤ िपछड़े, दिलत या आिदवासी को कभी तवºजो दी? आज 

यह जłरी है िक वषª 1952 से आज तक का सारा डेटा देश के सामने आए िक सवō¸च पदŌ पर िपछड़े 

और दिलत वगŎ को भागीदारी कब िमली और िकतनी िमली? 

 सभापित जी, बहòत दखु कì बात है िक 75 वषª हो गए देश को आजाद हòए, लेिकन 75 वषŎ के 

बाद हम चचाª ³या कर रहे ह§? सवाल कौन सा उठ रहा है? िक इस देश कì बहòसं́ यक आबादी, जो 

िपछड़ा है, दिलत है, आिदवासी है, आज भी उसको भागीदारी नहé िमल पाई, आज भी उसको 

ÿितिनिधÂव नहé िमल पाया । … (Óयवधान) इससे बड़ा दभुाª µय दिुनया के सबसे बड़े लोकतंý के िलए 

और भारत जैस ेदेश के िलए ³या हो सकता है िक बहòसं́ यक आबादी आज भी अपने अिधकारŌ से 

वंिचत है? … (Óयवधान) उīोग ±ेý म¤ वंिचत वगŎ कì उपिÖथित नहé है, िकसी बड़े उīोग घराने का 

ÖवािमÂव वंिचत वगŎ के पास नहé है, िकसी बड़े मीिडया घराने का ÖवािमÂव आज हमार ेिकसी दिलत, 

ओबीसी के पास नहé है । … (Óयवधान) सवाल अहम है, लेिकन कारण जानना जłरी है ।  

 सभापित जी, हम¤ यह समझने कì जłरत है िक आजादी के बाद लगातार कई वषŎ तक हमारा 

दिलत, िपछड़ा, आिदवासी अपनी बुिनयादी जłरतŌ को पूरा करने कì जĥोजहद म¤ ही लगा रहा । वह 

रोटी, कपड़ा और मकान कì िचंता से ही मĉु नहé हòआ । जब वह इन बुिनयादी जĥोजहद म¤ उलझा 

हòआ है, तो वह ³या िकसी उīोग कì Öथापना करगेा या िकसी मीिडया घराने का मािलक बनेगा? ³या 
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हम सब नहé जानते िक िकसी बड़े उīोग घराने को लगाने के िलए, िकसी बड़े मीिडया घराने के िलए 

िजस िवशाल अथª तंý कì आवÔयकता है, वह इस दशे के दिलत, िपछड़े, आिदवासी के पास नहé ह ै। 

यह आबादी, जो अपनी बिुनयादी जłरतŌ से जूझती रही है, अगर उसकì बिुनयादी जłरतŌ कì िचंता 

िकसी ने कì है, तो हमारी सरकार ने कì ह ै। मोदी जी कì सरकार कì वे तमाम गरीब िहतैषी योजनाए,ं 

िजनके आंकड़े आज मरे ेिवप± के िमýŌ को बड़े उबाऊ लगते ह§, व ेआंकड़ ेआज जमीन पर øांितकारी 

पåरवतªन ला रहे ह§, ³यŌिक लोगŌ के जीवन म¤ बदलाव हो रहा है, उÆह¤ बुिनयादी जłरतŌ के इस जंजाल 

से मिुĉ िमल रही है । जब इन िचंताओ ंसे वह मĉु होगा, तब ही वह तर³कì करेगा । उसकì तर³कì के 

बहòत सार ेराÖते हमने खोले ह§ ।  

 सभापित जी, जब मीिडया म¤ भागीदारी का सवाल आता है, तो यहां म§ अपने सािथयŌ से यह भी 

कहना चाहती हóं िक न केवल मीिडया घरानŌ का ÖवािमÂव, बिÐक मीिडया घरानŌ म¤ सामािजक िविवधता 

गायब ह ै। िपछड़े, दिलत, आिदवािसयŌ कì भागीदारी वहां नहé ह ै। लेिकन यह िचंता मोदी सरकार को 

नहé करनी है, यह िचंता Öवयं मीिडया हाउसेज़ को करनी ह ै। उÆह¤ यह अहसास करने कì जłरत है िक 

केवल समानता के िसĦांत पर लेख िलखने से काम नहé हो जाता है, बिÐक अपनी खदु कì भतê ÿिøया 

म¤ भी दिलत, िपछड़े, आिदवािसयŌ को Öथान देना होता है, उनको जगह देनी होती है । यह काम मीिडया 

को करना है, न िक मोदी जी कì सरकार को । मोदी जी कì सरकार को जो काम करना है, वह हम कर 

करते ह§ ।  

 मेर ेबहòत सार ेिवप± के िमý यहां पर सामािजक Æयाय का िढ़ंढोरा बार-बार पीटते ह§ । म§ उनसे 

यह पूछना चाहती हóं िक जब उनकì सरकार¤ थé, राºय म¤ थé, केÆþ म¤ थी, तो िजस जातीय जनगणना 

कì वे बार-बार बात करते ह§, उÆहŌने वह जातीय जनगणना कराने का ³या एक भी कदम उठाया? राºय 

म¤ समाजवादी पाटê कì सरकार थी, केÆþ म¤ यूपीए कì सरकार थी, समाजवादी पाटê उसको समथªन द े

रही थी । आज वे कह रहे ह§ िक हम कांúेस से एक कदम आगे बढ़कर जातीय जनगणना कराने के िलए 

तैयार ह§, लेिकन जब उनके हाथ म¤ यह ताकत थी, जब हमार ेकांúेस के सािथयŌ के हाथ म¤ यह ताकत 

थी, तब आपने काÖट स¤सेस के बारे म¤ ³यŌ नहé सोचा? 
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 सभापित महोदय, यह सच है, हम सभी इसी समाज म¤ रहते ह§, िक इस देश म¤ िपछड़Ō, दिलतŌ 

और आिदवािसयŌ कì बहòसं́ यक आबादी है और उनकì सही िगनती होगी, तो शायद उनके िहत के 

िलए और भी बड़े काम हो सक¤ गे । … (Óयवधान) लेिकन हम¤ अपने िदल पर हाथ रखकर यह जłर 

पूछना चािहए िक जब हमार ेहाथŌ म¤ कुछ ऐसा करने कì ताकत थी, तब हमने ³या िकया? मोदी जी कì 

सरकार के तो अनेक काम िगनाए जा सकते ह§, जो सामािजक Æयाय को सुिनिĲत करने वाले काम थ े। 

… (Óयवधान) चाहे क¤ þीय िवīालय, नवोदय िवīालय, सैिनक ÖकूलŌ म¤ हमार ेिपछड़े, वंिचत समाज 

के ब¸चŌ को एडिमशन म¤ आर±ण देने का िवषय हो या हमारे राÕůीय िपछड़ा वगª आयोग को संवैधािनक 

दजाª देने कì बात हो, ऐसे तमाम काम ह§, जो हमारी सरकार ने िकए ह§ । … (Óयवधान) लेिकन िवप± के 

िमýŌ से म§ पूछना चाहती हóं िक अगर आपने समाज के िलए समािजक Æयाय कì िदशा म¤ कोई भी 

महÂवपूणª कदम उठाया हो, तो आप अपनी बातŌ म¤ उसका उÐलेख जłर कर¤ । 

 महोदय, अभी मरे ेिवप± के एक साथी ने थोड़ी देर पहले उठकर नौकåरयŌ का ÿĳ उठाया । म§ 

कहना चाहती हó ँिक जब हम बैकलॉग के आंकड़े देखते ह§, तो ये बैकलॉग के आंकड़े हम¤ िपछले कई वषŎ 

से लगातार दखेने चािहए । यह बैकलॉग इतना कैसे बढ़ गया? 5 दशक तक इस देश म¤ यूपीए कì सरकार 

थी । जो हमार ेिपछड़े, दिलत, आिदवासी समाज का नौकåरयŌ का बैकलॉग है, आपने उसको पूरा करने 

के िलए, उसको भरने के िलए कोई ÿभावी कदम ³यŌ नहé उठाया?… (Óयवधान) हमारी सरकार ने इस 

बैकलॉग को खÂम करने के िलए िमशन åरøूटम¤ट चलाया ।… (Óयवधान) िमशन åरøूटम¤ट के तहत हमने 

लगातार इस बैकलॉग को कम करने कì कोिशश कì ।… (Óयवधान) ऐसे तमाम हमारे भारत सरकार के 

अलग-अलग मंýालय और िवभाग ह§, रलेवेज हो, ब§िकंग से³टर हो, पोÖट हो, होम अफेयसª हो, ऐसे बहòत 

सार ेिडपाटªम¤ट्स ह§, िजनम¤ बैकलॉग को हमन ेिमशन åरøूटम¤ट के तहत िनरंतर ÿयास करके पूरा करने 

का काम िकया है और 10 लाख सरकारी नौकåरया ँऔर प³कì नौकरी हमने अपने दशे के नौजवानŌ 

को दी ह§, ÿितभावान नौजवानŌ को दी ह§ ।  

 महोदय, म§ आज इस अवसर पर यही कहना चाहती हó ँिक सामािजक Æयाय कì केवल जुबानी 

जगुाली करने से काम नहé चलेगा, सामािजक Æयाय को एक फमª ए³शन कì जłरत होती ह ै। वह फमª 
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ए³शन हमने तो करके िदखाया है, लेिकन जब िवप± के साथी इस फोरम पर खड़े होते ह§ और सामािजक 

Æयाय कì दहुाई दतेे ह§ तो उनसे म§ जłर कहना चाहती हó ँिक अगर आपने अपने कायªकाल म¤ कोई भी 

फमª ए³शन िलया हो तो आप उसका भी उÐलेख जłर कर¤ । इससे दूध का दधू और पानी का पानी हो 

जायेगा ।  

 इतना ही कहते हòए माननीय राÕůपित महोदया जी को म§ उनके अिभभाषण के िलए बहòत-बहòत 

धÆयवाद देना चाहती हó ँिक वे हमारे बीच म¤ आयé और हम सभी को उÆहŌने संयĉु łप से संबोिधत 

िकया । आपका बहòत-बहòत धÆयवाद िक आपने मझुे बोलने का अवसर ÿदान िकया । 

®ी िकशोरी लाल (अमेठी) : महोदय, आपने मुझे राÕůपित जी के अिभभाषण पर धÆयवाद ÿÖताव पर 

हो रही चचाª म¤ भाग लेन ेका अवसर िदया, इसके िलए म§ आपका धÆयवाद करता हó ँ।  

 सभापित जी, सबसे पहले म§ कुÌभ कì भगदड़ म¤ मार ेगए लोगŌ कì आÂमा कì शांित के िलए 

ÿाथªना करता हóं और उन लोगŌ कì आÂमा कì शांित के िलए भी ÿाथªना करता हóं िजनका नाम यूपी 

सरकार ने अपनी िलÖट म¤ शािमल नहé िकया है । 

 सभापित जी, म§ राÕůपित जी के अिभभाषण के øमांक 5 के पैरा 3 के तहत जल जीवन िमशन 

और Öव¸छ भारत अिभयान के िवषय म¤ बोलने के िलए खड़ा हòआ हóं । इन योजनाओ ंकì सरकार बहòत 

बढ़-चढ़कर ÿचार कर रही है और बड़े-बड़े होिड«µस और पोÖटसª लगाए गए ह§ लेिकन इन योजनाओ ंकì 

जमीनी Öतर पर हकìकत कुछ और ही है । जब हम अपने ±ेý म¤ जाते ह§ और ऐसे ±ेýŌ को दखेते ह§ जहां 

ये कहते ह§ िक योजनाए ंसंचािलत हो चुकì ह§, लेिकन वहां नलŌ म¤ पानी नहé ह ै। िकसी जगह टंिकयां 

नहé बनी ह§ और िकसी जगह सोलर िसÖटम खराब ह ै। िदशा कì मीिटंग म¤ रायबरलेी म¤ भी यह बात 

उठी, अमेठी म¤ भी यही बात उठी और यह पाया गया िक ऐसी-ऐसी कÌपिनयŌ को कांůे³ट िमले ह§ िजÆह¤ 

ये काम करने का कोई तजबुाª ही नहé ह ै। कांůे³ट िकसी और कÌपनी को िमलता है और बाद म¤ वह 

िकसी अÆय कÌपनी को सब-कांůे³ट द ेदेती है और उसके बाद सब-कांůे³ट वाली कÌपनी भी आगे 

िकसी तीसरे या चौथे को सब-कांůे³ट दे देती ह§ । इससे आप अनुमान लगा सकते ह§ िक योजना के काम 

कì ³या ³वािलटी रह जाएगी । 
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 महोदय, ऐसी तीन कÌपिनयां हमार े±ेý म¤ काम कर रही ह§ । म§ने सुना है िक इनम¤ से एक कÌपनी 

तो ऐसी है जो पहले तौिलया बनाने का काम करती थी । इस कÌपनी को 133 जगह का काम िमला, 

िजसम¤ से यह कÌपनी िसफª  60 जगह ही काम पूरा कर पाई । िजस काम को उसे डेढ़ साल म¤ पूरा करना 

था, वह काम तीन साल म¤ भी पूरा नहé हो सका है । अिधकारी ऐसी कÌपिनयŌ के िखलाफ िलखते ह§ 

लेिकन पता नहé ऐसी कौन-सी ताकत है, जो उनके िखलाफ कोई कारªवाई नहé होने देती ह ै । आप 

ĂĶाचार कì भी िÖथित देिखए । सÐुतान परु के अंदर एक एि³सयन कì हÂया कर दी जाती है ³यŌिक 

उस ईमानदार आिफसर ने ठेकेदार के िखलाफ काम ठीक से न करने का ऑÊजे³शन उठाया तो उसके 

मुहं पर टेप लगाकर उस ेमार िदया गया । जब िगरÉतारी हòई तो बताया िक उसने हमारे दो Êला³स का 

ठेका क§ िसल िकया था इसिलए हमने उसकì हÂया कर दी । आप दिेखए िक ऐसे जल जीवन िमशन के 

हालात राºय म¤ ह§ । रायबरलेी म¤ िदशा मीिटंग के अंदर जो पहले समाजवादी पाटê के एमएलए थे, अब 

वे टे³नीकली तो नहé, लेिकन बीजेपी म¤ शािमल हो गए ह§, उÆहŌने िदशा कì मीिटंग म¤ इस बात को 

उठाया िक पीडÊÐयूडी कì 29 सड़क¤  खोदी गई ह§ । िजस कÌपनी ने उन सड़कŌ को बनाना था, उसने 

केवल िमट् टी भरकर सड़क बनाने कì खाना पूितª कर दी है । यह बात हम नहé कह रहे ह§, बिÐक स°ा 

दल का एक एमएलए कह रहा है । 

 महोदय, मेर ेपास य ेसरकारी कागज ह§, िजनके अंदर ऐसी कÌपिनयŌ के िखलाफ िलखा जा रहा 

है लेिकन लखनऊ म¤ इन पर कोई कारªवाई नहé होती है । दो साल म¤ एक टंकì, ओवर हैड ट§क का काम 

कÌपनी पूरा नहé कर पा रही ह ै। उसके ऊपर ³या ए³शन िलया जा रहा है, इसके बारे म¤ जनÿितिनिधयŌ 

को कभी बताया नहé जाता है । जल जीवन िमशन म¤ अधूरे कामŌ के िलए हमारे आिफससª ÿयास करते 

ह§, लेिकन जब लखनऊ म¤ उनकì सनुवाई नहé होती है तो वे बेचार ेिनराश होकर बैठ जाते ह§ । िडिÖů³ट 

से हमेशा ÿयास होता है िक काम न करने वालŌ के िखलाफ कारªवाई हो, लेिकन ये कांůे³टर इतने 

ताकतवर होते ह§ िक इनके ऊपर कोई कारªवाई नहé होती है । 

 महोदय, Öव¸छ भारत अिभयान के िलए सरकार ने कहा िक 12 करोड़ शौचालय बनाए गए ह§ 

और छह लाख गांव ओडीएफ घोिषत कर िदए गए ह§ । इस संबंध म¤ जो सव¥ हòए ह§, उÆहŌने इस पर सवाल 
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उठाया ह ै। म§ अमेठी संसदीय ±ेý कì बात कłं तो िडिÖů³ट हेड³वाटªर म¤ Öव¸छ भारत िमशन को 

देिखए, वहां कई शौचालयŌ म¤ दरवाजे नहé ह§ और हर तरफ गंदगी है । यह आपके बड़े-बड़े Éलैगिशप 

ÿोúाÌस ह§ । वषª 2014 म¤ जल जीवन िमशन पूरा होना था । आपको 19 करोड़ 37 लाख घरŌ म¤ पानी 

देना था । सीतारमण जी ने बताया िक केवल 15 करोड़ के करीब घरŌ म¤ पानी िदया गया है और इसके 

अंदर भी तीन करोड़ कì सं́ या यूपीए सरकार के समय कì ह ै। मरेा यही कहना है िक यह जनता कì 

गाढ़ी कमाई का पैसा है, जो इन योजनाओ ंपर लग रहा ह ै। यिद इन योजनाओ ंकì हकìकत धरातल पर 

इस तरह कì है तो आप सोिचए िक िकतना बड़ा करÈशन देश म¤ हो रहा है ।  

 महोदय, म§ अदम गŌडवी जी के एक शेर के साथ अपनी बात समाĮ कłंगा – 

“तÌुहारी फाइलŌ म¤ गांव का मौसम गलुाबी है, 

मगर ये आंकड़े झूठे ह§, दावा िकताबी है ।” 

15.00 hrs 

®ी मोहÌमद हनीफ़ा (लĥाख) : ऑनरबेल सर, आपका शिुøया िक आपने मुझे ÿेिसडेÆट सािहबा के 

िख़ताब पर बोलने का मौका िदया । 

 सर, हमने अपने आईन के 75 साल मनाए और सदर-ए-मोहतरमा ने अपने िख़ताब म¤ िजø 

िकया िक िकस तरह हमारा मÐुक गुिजÔता 75 सालŌ म¤ एक मजबूत जÌहóरी क़ौम के तौर पर बलंुिदयŌ 

पर पहòंचा है ।  

 सर, लĥाख को साल 2019 म¤ यू.टी. बनाए जाने के बाद वहां कहé न कहé जÌहóरी िनज़ाम खÂम 

हòआ है । लĥाख कì आवाम िपछले कई सालŌ से लĥाख म¤ जÌहóåरयत कì बहाली, वहां कì ज़मीन, 

वसाइल, सक़ाफ़त और नौज़वानŌ के मÖुतक़िबल को लेकर एहितजाज़ के जåरए गवनªम¤ट से मतुािलबात 

कर रही है । म§ ऑनरबेल होम िमिनÖटर जनाब अिमत शाह जी का शøुगज़ुार हóं िक एम.एच.ए. ने लĥाख 

के के.डी.ए. और एप³ेस के नुमाइंदŌ के साथ उनके चार-Èवायंट्स एज¤डे पर बातचीत का िसलिसला 

दोबारा से शłु िकया ह ै। मझेु और लĥाख को उÌमीद है िक इस बातचीत के नताईज लĥाख के आवाम 

के तवो³कात के मतुािबक़ हŌगे, जो िक जÌहóåरयत कì मक़ुÌमल बहाली, लĥाख म¤ ज़मीन, वसाइल और 
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सक़ाफ़त कì तहफूज़ात ह§ । मुझे यह भी उÌमीद है िक अभी फरवरी म¤ जो मीिटंग होने वाली है, उस 

मीिटंग म¤ लĥाख के नौजवानŌ के åरøूटम¤ट्स से जड़ेु जो तमाम मसाइल ह§, चाहे वह पी.ए.सी. कì बात 

हो, डोिमसाइल का मसला हो, एज åरल³ैसेशन का मसला हो, सबका एक मक़ुÌमल हल िनकल कर 

आएगा, तािक वहा ंåरøूटम¤ट का िसलिसला शुł हो जाए, जो िक िपछल ेपाँच सालŌ से Łका हòआ है । 

 सर, लĥाख यू.टी. को डेवलपम¤ट और िडफ¤ स के नĉेु-नज़र से इसकì Öůैटिजक अहिमयत के 

पेशे-नज़र ख़ाितर-´वाह बजट मअु°श करने कì जłरत है, लेिकन बदिक़Öमती से नए बजट म¤ लĥाख 

का बजट िपछले साल तक़रीबन 6,000 करोड़ Łपये के आस-पास था, उसे कम करके तक़रीबन 4700 

करोड़ Łपये के आस-पास कर िदया गया है जबिक मौसमी और ºयोúाफì-हालात के चैल¤जेज़ के बावजूद 

िपछले कुछ सालŌ से वहां के ए³सप¤िडचर म¤ काफì सुधार हòआ है । कैप³ेस बजट, जो िक 

एल.एच.डी.सी., लेह और करिगल के पास है, उसम¤ 90 परस¤ट से ऊपर खचª िकया जाता है । लĥाख 

म¤ हÐेथ स³ेटर, एजुकेशन, इरêगेशन, रोड िबिÐडंग और दीगर शोबŌ म¤ समाजी तर³कì और इĀंाÖů³चर 

को मजबूत बनाने के िलए लĥाख के बजट म¤ इज़ाफे कì फौरी ज़łरत है । 

 सर, िलहाज़ा, म§ आपके ज़åरए से ऑनरबेल फाइन§स िमिनÖटर सािहबा से दर´वाÖत करता हó ं

िक लĥाख के बजट के मखुतस रक़म को न िसफª  िपछले बजट के सतह पर बहाल िकया जाए, बिÐक 

लĥाख कì तर³कìयाती जłåरयात को पूरा करने के िलए इससे ख़ाितर-´ वाह बढ़ाया जाए । 

 सर, ‘उड़ान’ Öकìम का िजø ऑनरबेल ÿेिसडेÆट सािहबा कì िख़ताब म¤ हòआ है, िजसम¤ 

तक़रीबन 8.5 करोड़ शहरी िफज़ाइल िख़दमात से फायदा उठाने कì बात कì गयी है । लेिकन, लĥाख 

के करिगल िडिÖů³ट म¤ िसिवल एयर सिवªस कì िडमांड िपछले 60 सालŌ से लोग करते आ रहे ह§ । 

िपछले 35-40 सालŌ से वहां एक एयरपोटª बन कर तैयार है । वहां पर एयर फोसª के जहाज आकर उतरते 

ह§ । दो बार इस एयरपोटª  को ‘उड़ान’ Öकìम म¤ शािमल करने के बावजूद अभी तक वहां पर िसिवल एयर 

सिवªस शłु नहé हòई है । यू.टी. एडिमिनÖůेशन ने 20 सीटŌ वाले एयरøाÉट कì तºवीज़ पेश कì ह ै। 

ऑनरबेल िसिवल एिवएशन िमिनÖटर से कई बार इसके बारे म¤ मरेी बातचीत हòई है और उÆहŌने हम¤ 

आĵासन भी िदया है । म§ आपके ज़åरए एक बार िफर ऑनरबेल िमिनÖटर से गुज़ाåरश करता हóं िक 
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‘उड़ान’ Öकìम के तहत करिगल म¤ िसिवल एयर सिवªस जÐदी शłु कì जाए ।  

लĥाख म¤ सेहत और तालीमी इदारŌ को तरजीही बिुनयादŌ पर अपúेड करन ेकì ज़łरत ह ै। म§ 

हòकूमत का शøुगज़ुार हॅू ंिक लĥाख म¤ एक मेिडकल कॉलेज कì मंजूरी दी ह,ै जो लेह िडिÖů³ट म¤ बनाया 

जाएगा । एक इंिजिनयåरंग कॉलेज कì अनाउंसम¤ट हòई ह,ै जो करिगल िडिÖů³ट म¤ बनाया जाना ह ै। 

अभी तक इस पर कोई फैसला नहé हòआ ह ै। इसको भी जÐद स ेमंज़ूरी द ेकर काम शłु करने कì 

ज़łरत ह ै। िडिÖů³ट हॉिÖपटल करिगल जो िक 70 बेिडड हॉिÖपटल ह,ै इसको 300 बेिडड हॉिÖपटल 

के दज़¥ तक अपúेड करन ेकì ज़łरत ह ै।  

 लĥाख म¤ सपुरÖपेिशिलटी िखदमात कì कमी ह ै । करिगल और लेह दोनŌ िडिÖů³ट्स म¤ 

कािडªओलॉजी और Æयूरोसजªन कì पोÖट िøएट करन ेकì ज़łरत ह ै । लĥाख कì बड़ी आबादी को 

तालीम पहòंचान ेके िलए हायर एजुकेशन को मज़बूत करन ेकì ज़łरत ह ै । वहां के ºयोúािफया और 

मौसमी हालात के मĥेनज़र रखते हòए, लĥाख के फार Éलंग एåरयाज़ स ेवहां पर ÖकूलŌ को अपúेड करन े

कì ज़łरत ह ै। सर, करिगल का सबस ेपॉÈयलेुिटड एåरया, सांको सłु ह ै। सांको म¤ एक िडúी कॉलेज 

का मुतालबा बहòत सालŌ स ेहोता आ रहा ह ै। िडúी कॉलेज कì मंजूरी अभी तक पूरी नहé हòई ह ै। इस 

इलाके म¤ Öटूड¤ट्स कì बड़ आबादी ह ैऔर इनकì तालीमी ज़łरतŌ को पूरा करन ेके िलए फौरी तौर पर 

िडúी कॉलेज कì ज़łरत ह ै। िलहाज़ा इसी माली साल म¤ तरज़ीही बिुनयादŌ पर मंज़ूर िकया जाए । 

 शुिøया ।  

 جمہوريہ  صدرِ  مجهے نے اپٓ کہ شکريہ اپٓکا سر، انٓريبل  ): لدّاخ( حنيفہ محمد جناب[

   ديا۔ موقع کا بولنے  پر خطاب کے

 خطاب  اپنے  نے  محترمہ صدرِ  منائےاور سال 75 کے ائٓين اپنے  نے ہم جناب،  

 جمہوری  مضبوط ايک ميں سالوں 75 گزشتہ ملک  ہمارا طرح کس  کہ کيا ذکر ميں

  ہے۔  پہنچا پر بلنديوں پر طور کے قوم

 کہيں  نہ کہيں وہاں بعد کے  جانے بنائے  يو۔ٹی۔ ميں 2019 سال  کو لداخ سر،  
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 جمہوری  ميں لدّاخ سے سالوں کئی پچهلے عوام کی لدّاخ ہے۔ ہوا  ختم نظام جمہوری

 ليکر  کو  مستقبل کے نوجوانوں  اور  ثقافت وسائل، زمين،  کی وہاں  بحالی،  کی  نظام

 جناب منسٹر ہوم انٓريبل ميں ہے۔ رہی کر مطالبات سے سرکار ذريعہ کے احتجاج

 ايپيکس  اور کے۔ڈی۔اے۔ کے لدّاخ نے  ايم۔ايچ۔اے۔ کہ ہوں گزار شکر کا جی شاه امت

 دوباره  سلسلہ کا چيت بات پر  ايجينڈے پوائنٹس چار کے  ان ساته کے نمائندوں کے

 کی لدّاخ نتائج کے چيت بات اس کہ ہے اميد کو لدّاخ  اور ہے۔مجهے کيا شروع سے

 ميں  لدّاخ بحالی،  مکمل کی جمہوريت کہ جو گے،  ہوں مطابق کے  توقعات کے  عوام

 فروری ابهی کہ ہے اميد بهی يہ مجهے ہيں۔ تحفظات کی ثقافت اور وسائل زمين،

 کے نوجوانوں کے لدّاخ ميں ميٹنگ اس ہے، والی ہونے ميٹنگ جو ميں

 ہو،  بات کی پی۔اے۔سی۔ وه چاہے ہيں، مسائل  تمام جو جُڑے سے  ريکروٹمينٹس 

 کر  نکل حل مکمل ايک کا سب ہو، مسئلہ کا ريليکشن ايج  ہے، مسئلہ کا ڈوميسائل

 سالوں  5 پچهلے کہ جو جائے، ہو شروع سلسلہ کا ريکروٹمينٹ وہاں تاکہ گا، ائٓے

   ہے۔ ہوا رُکا سے

 کی  اس سے نظر نقطہ کے ڈيفينس اور ڈيولپمينٹ کو  يو۔ٹی۔ لدّاخ سر،  

 ليکن  ہے، ضرورت کی  کرنے مختص خواه خاطر نظر  پيشِ  کے اہميت  اسٹريٹجِک

ً  سال پچهلے بجٹ کا لدّاخ ميں بجٹ نئے سے بدقسمتی  روپئے  کروڑ 6000 تقريبا

ً  کرکے کم اسے تها، پاس اسٓ کے  گيا  ديا کر پاس اسٓ کے روپئے کروڑ 4700 تقريبا

 سالوں  کچه پچهلے  باوجود کے  چيلنجز  کے حالت جغرافيائی  اور موسمی جبکہ ہے،

 کہ  جو بجٹ، کيپيکس ہے۔ ہوا سُدهار کافی  ميں ايکسپينڈيچر کے وہاں سے

 کيا  خرچ اوپر سے فيصد 90 ميں اس ہے، پاس کے کارگل اور ليہہ ايل۔ايچ۔ڈی۔سی۔

 شعبوں  ديگر اور بلڈنگ روڈ اريگيشن، ايجوکيشن، سيکٹر، ہيلته ميں لدّاخ ہے۔ جاتا

 ميں  بجٹ کے لدّاخ لئے کے بنانے مضبوط کو  انفراسٹرکچر اور ترقی سماجی ميں
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  ہے۔  ضرورت فوری کی اضافہ

 درخواست سے صاحبہ منسٹر فائننس انٓريبل  سے ذريعہ کے  اپٓ ميں لہٰذا سر،  

 کيا  بحال  پر سطح کی بجٹ پچهلے  صرف نہ کو  رقم  کی  بجٹ کے  لدّاخ  کہ ہوں  کرتا

 خواه خاطر اسے لئے کے  کرنے پورا کو ضروريات ترقياتی کی لدّاخ بلکہ جائے،

  جائے۔  بڑهايا

 ميں  جس  ہوا،  ميں خطاب کے  جمہوريہ صدرِ  انٓريبل  ذکر کا اسکيم   اڑُان سر،  

 ً  گئی۔ کی بات کی اٹُهانے فائده سے  خدمات فضائی شہری روپئے کروڑ  8.5 تقريبا

 سالوں  60 پچهلے ڈيمانڈ کی سروِس ائر سِول ميں ڈِسٹرکٹ کارگل کے لدّاخ ليکن

 ائرپورٹ  ايک وہاں  سے سالوں 35-40 پچهلے ہيں۔ رہے آ  ہوئے کرتے  لوگ  سے

 کو  ائرپورٹ اس بار دو ہيں۔ اترتے اکٓر  جہاز کے فورس ائر پر وہاں  ہے۔ تيار کر بن

 شروع سروس  ائر سِول پر  وہاں  تک  باوجودابهی کے کرنے  شامل ميں اسکيم اڑُان

 پيش تجويز کی ائرکرافٹ والے سيٹوں 20 نے  ايڈمنسٹريشن يو۔ٹی۔ ہے۔ ہوئی  نہيں

 چيت بات ميری ميں سلسلے اس بار کئی سے منسٹر ايوئيشن سِول انٓريبل ہے۔ کی

 بار ايک سے ذريعہ کے اپٓ ميں ہے۔ دلايا بهی يقين مجهے نے انہوں اور ہے ہوئی

 سِول  ميں کارگل تحت کے اسکيم اڑُان کہ ہوں کرتا گُزارش سے  منسٹر انٓريبل پهر

 ترجيحی  کو اداروں تعليمی اور صحت  ميں لدّاخ جائے۔ کی شروع جلدی ائرسروس

 لدّاخ  کہ ہوں  شکرگزار کا حکومت ميں ہے۔ ضرورت کی کرنے اپگريڈ پر  بنيادوں

 ايک  گا۔ جائے بنايا ميں ڈِسٹرکٹ ليہہ جو ہے،  دی منظوری  کی  ميڈيکل ايک ميں

 ہے۔  جانا بنايا ميں ڈِسٹرکٹ کارگل  جو ہے، ہوئی اناوُنسمينٹ کی کالج انجينيئرنگ

 کام  کر دی منظوری  سے جلد بهی کو اس ہے۔ ہوا نہيں فيصلہ کوئی  پر  اس تک ابهی

 ہے، اسپتال والا بيڈ 70 کہ جو کارگل  اسپتال ڈِسٹرکٹ ہے۔ ضرورت کی کرنے شروع

  ہے۔  ضرورت کی کرنے اپگريڈ تک  درجہ کے اسپتال بيڈ 300 کو اس
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 دونوں  ليہہ اور  کارگل ہے۔ کمی کی خدمات اسپيشيليٹی سُپر ميں لدّاخ  

 ضرورت کی کرنے  کرييٹ پوسٹ کی   نيوروسرجن اور  کارڈيولوجی ميں ڈِسٹرکٹس

 کرنے  مضبوط کو ايجوکيشن ہائر لئے کے پہنچانے تعليم کو ابٓادی بڑی کی لدّاخ ہے۔

 نظررکهتےہوئے،  مدِ  کو حالات موسمی  اور  جغرافيائی کے وہاں ہے۔  ضرورت کی

 ہے۔  ضرورت کی کرنے اپگريڈ کو اسکولوں پر وہاں ايريازسے فلنگ  فار  کے لدّاخ

 ڈِگری  ايک ميں سانکو ہے۔ سرو سانکو  ايريا پوپيوليٹيڈ سے سب کا کارگل سر،

 تک  ابهی منظوری  کی  کالج ڈِگری ہے۔ رہا آ  ہوا  ہوتا سے سالوں بہت مطالبہ کا کالج

 کی  ان اور  ہے ابٓادی بڑی کی اسٹوڈينٹس ميں علاقے اس ہے۔ ہوئی نہيں پوری

 ضرورت  کی کالج ڈِگری  پر  طور لئےفوری  کے کرنے پورا کو  ضرورتوں تعليمی

    ] شکريہ  جائے۔ کيا منظور پر بنيادوں ترجيحی ميں سال مالی اسی لہٰذا ہے۔

 

 

SHRI RAJU BISTA (DARJEELING): 

 On behalf of Darjeeling Lok Sabha constituency, I thanks the 

President of India 

 President address has highlighted various aspects of our nation, our 

government and our economy 

 Most Important of all, the Government have celebrated the immense 

contributions and achievements of the Middle Class, in pushing India 

towards a developed nation 

 
 

 Speech was laid on the Table. 
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 The President has laid down the vision of ensuring a "Vikshit Bharat", 

and the complimentary efforts made by her government towards achieving 

this. 

I am also taking this opportunity to highlight some of the key issues facing our 

Darjeeling hills, Terai and Dooars region. 

Darjeeling Prior to independence 

 Darjeeling hills, Teral and Dooars is a frontier region 

 As a mountain region Darjeeling has been a pioneer in many aspects 

 1st  Municipality in Mountain Region of India-1850 

 1 mountain region to have industry  

 Tea Industry 1841-75, Cinchona 1865 

 1 mountain region to be connected with railways-1871 

 1st  city in entire Asia to get electricity connection-1897 

 1st  English school in mountain region 1823 Darjeeling 

 Darjeeling hills, Terai and Dooars had many firsts to its name 

 After Independence 

 1954-Merged into West Bengal through The Absorbed Areas 

 (Laws) Act, 1954 

 Till 1954, Darjeeling was the most prosperous region in entire 

 Eastern and North Eastern India 

 However, when our region was merged with WB in 1954 
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 It was done without any consultation with the local populace, and 

 because of this our deprivation began 

 Administratively, Darjeeling hillis, Teral and Dooars were always 

 governed as a tribal region 

 Prior to 1861-Non Regulated Area 

 1861-70-Regulated Area 

 1870-74-Non Regulated Area 

 1874-1919-Scheduled District 

 1919-1935-Backward Tract 

 1935-47-Partially Excluded Area 

 The Gorkha contribution to nation building is immense 

 Freedom Fighters Helen Lepcha, Dal Bahadur Giri, Sahid Durga 

 Malla, INA Capt Ram Singh Thakuri, Dalbir Singh Lohar, Bhakta 

 Bahadur Pradhan, and hundreds of others 

 But we are labelled as Foreigners 

 We did not immigrate our borders changed 

 How can we be considered foreigners in our own country? 

 We are indigenous to these land 

 But every time we ask for our constitutional rights we are labelled 

 as "foreigners" 
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 It is this "crisis of identity" which needs to be addressed   

 Darjeeling hills, Terai, and Dooars people eagerly await justice for 

 the 11 left-out Gorkha sub-tribes 

 Bhujel, Gurung, Mangar, Newar, Jogi, Khas, Rai, Sunwar, Thami, 

 Yakha (Dewan) and Dhimal. 

 As per 1931 and 1941 census, they were considered "Hill Tribes" 

 Our region has been governed under various administrative 

 regimes: 

 These distinctive administrative set up were basically Implemented 

 in Tribal areas across India. 

 After independence, all other Partially Excluded Areas have been 

 either converted into states or union territories. 

 However, sadly our Darjeeling hills, Teral and Dooars have not 

 been 

 On top of that, massive influx of Rohingyas and other illegal 

 immigrants is further threatening to marginalise the indigenous 

 people 

 I want to ask the Government, have the Gorkhas not sacrificed 

 enough for our nation? 

 Shouldn't the nation take steps to protect this marginalised micro-

 minority community? 
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 Protection of the traditional rights of the Gorkha community is vital 

 for national security as well 

 This is achievable by promptly reinstating the "Hill Tribes" status for 

 the 11 Gorkha sub-tribes, under Article 342 of the Constitution 

 Permanent Political Solution 

 The Darjeeling hills, Terai, and Dooars have unique history, 

 geography, and culture, distinct from the rest of WB. 

 Instead of respecting this diversity and distinction, successive West 

 Bengal governments have discriminated against the people. 

 This has led to repeated demands for political autonomy, including 

 four major agitations for Gorkhaland. 

 In 1988, the Darjeeling Gorkha Hill Council (DGHC) was formed. 

 In 2011, the Gorkhaland Territorial Administration (GTA) was 

 established. 

 Both the DGHC and GTA were undermined by the WB government, 

 and not allowed to function autonomously. 

 The people of the region too are Indian citizens who have c

 ontributed immensely to nation-building. 

 Yet, when they demand better governance and their constitutional 

 rights, they are labelled as foreigners. 

 Today, under the patronage of the ruling party of West Bengal, 
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 Rohingya and Islamists from Bangladesh are being settled in the 

 region. 

 This is a sensitive "Chicken Neck" area. 

 The indigenous people risk becoming a minority in their own land. 

 It can be fatal for the national security of India too 

 I request the central government to intervene and expedite a 

 permanent political solution for the region. 

 So that the indigenous Gorkha, Adivasi, Rajbangshi, Bengali, 

 Koche, Meche, Rabha, Toto can have a safe and secure future  

 North Bengal is home to the most diverse socio-cultural and 

 linguistic heritage in our nation. 

 Among the various sub-groups one of the largest groups are the 

 Rajbanshi people whose proud history, culture and socio-linguistic 

 identity is gradually vanishing, 

 This is happening, because their mother tongue 

 Rajbagshi/Kamtapuri bhasa is yet to be recognized under the 8th 

 Schedule of our Constitution. 

 Despite their language being recognized as one of the official state 

 languages of West Bengal 

 No effort has been undertaken by the WB Govt to promote their 

 language 
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  The Rajbangshis are indigenous to our North Bengal and Assam 

 region 

 Today, sadly their culture is under threat, due to increasing illegal 

 immigration -especially Rohingyas being settled in their areas for 

 "Vote Bank" 

 Their language needs to be protected 

 I therefore request the Hon'ble Home Minister to kindly ensure the 

 protection of Rajbangshi/Kamtapuri language, heritage and culture 

 by including Rajbagshi/Kamtapuri in the 8th Schedule of our 

 Constitution. 

 I also request the Hon'ble Minister of Information and Broadcasting 

 to kindly Initiate All India Radio and Dooardarshan programs in 

 Rajbangshi/Kamtapuri languages  

 I represent Darjeeling Lok Sabha constituency 

 Our Darjeeling hills, Terai and Dooars region are a hub of tea 

 production 

 Darjeeling Tea is counted among the world's most famous teas 

 However, I am sorry to share that the famed Darjeeling Tea Industry 

 is facing existential crisis 

 Due to the lack of support from the Tea Board, and the State Govt 

 Darjeeling Tea Industry has seen multiple disruptions 
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 But despite that, no support or subsidy has been provided to the 

 industry 

 TMC wants the tea gardens to shut down 

 They are only using the tea industry as a "land bank" for real-estate 

 developers 

 Many of the gardens are running in loss 

 There is a legitimate fear that Darjeeling Tea may cease to exist, if 

 proper steps are not taken to correct the situation 

  A special one-time special financial package in the form of Parade 

 be given to the Darjeeling Tes Industry to resurrect the industry 

 In addition,  the small tea growers today account for over 50%  of 

total tow production in North Bengal 

 However, they are yet to get the same level of support as the 

 established big tea companies 

 There is a need to embrace change. Sell growers need to be made 

 a part of the system and not kept outside the system 

 Therefore, I request the Ministry of Commerce to kindly ensure 

 Financial  Support for Small growers, Distribution of Welfare Funds 

 directly to Tea Garden Workers, and provide funds for improvement 

 of infrastructure in the tea gardens. 

 The northern most districts of Bengal Darjeeling, Kalimpong 
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 Alipurdians Jalpaiguri, Cooach Behar, North Dinajpur and South 

 Dinajpur has a population of around 2.5 crore. 

 People here are dependent on working for the tea estates, or are 

 engaged in farming for their sustenance 

 Due to low income, people here cannot affond treatment in private 

 hospitals  

 Government run hospitals are inadequately staffed, and lack even 

 the most basic equipment and facilities. 

 Most people from our region cannot afford to travel to distant cities 

 for treatment 

 Additionally, the Govt. of West Bengal has refused to implement 

 Agrushna Bharat scheme in the state 

 Because of which, those who are the poorest and most 

 marginalized continue to suffer due to the lack of health care  

facilities. 

 There is an urgent need to establish AllMS Siligurt for North Bengal 

 Siliguri is centrally located and lies in the heart of North Bengal 

 It is well connected by air, rail and road network 

 Thousands of people from across the NB region travel to Siliguri for 

 basic treatment already 

 Establishing an AIIMS in Siliguri will bring a major relief for the 
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 people from North Bengal 

 Even patients from eastern Bihar, parts of Sikkim, lower Assam will 

 benefit 

  since Independence, no new Central University has been 

 established in West Bengal 

 The only Central University in the state is Visva Bharati, established 

 by Gurudev Raindranath Tagore ji, which is in South Bengal 

 nearly 3 crore citizens live in North Bengal Districts, and we too 

 are deserving of a Central University 

 Our Darjeeling-Kalimpong region are a hub of school education in 

 Eastern Himalayan region 

 From the royals of Bhutan, Nepal, to many bureaucrats from 

 neighbouring countries have studied in Darjeeling 

 Schools in Darjeeling are some of the oldest in India, with the first 

 school being built in 1823 

 Today, there are excellent schools in Kurseong, Mirik, and Siliguri 

 as well 

 However, our region critically lacks good Higher Education facilities 

 Before the 2021 elections, the WB Govt. announced the 

 establishment of Darjeeling Hill University 

 However, till date the University only exists in paper 
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 Students were given admission, but classes were held online by 

 part-time faculties. 

 There is no staff, no University building even 

 Student's future are jeopardized 

 Lack of higher education facilities in the region has led to a 

 considerable brain drain 

 With the brightest minds from our North Bengal region forced to 

 move elsewhere for education and livelihood 

 I therefore request for the establishment of a Central University 

 in Darjeeling, and fulfil the long-cherished aspirations of our youths. 

 Developing Darjeeling as a hub for higher and technical education, 

 will make it a prominent centre of learning in South and South East 

 Asia. 

 I want to draw the attention of the Government to the absolute 

 discrimination against our Darjeeling hills, Teral and Dooars region 

 by the WB Govt. 

 In 2023 Oct, we got massive flood on Teesta River 

 Nearly 400 families were impacted severely due to these floods 

 People lost their homes, their agricultural land, their livelihood, and 

 12 people even lost their lives 

 Yet the West Bengal Government has refused to acknowledge this as 
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a "disaster 

 West Bengal Chief Minister Mamata Banerjee made a public 

 announcement of Rs 25 crore being allocated for disaster relief 

 But that money has gone missing. 

 They promised allocation of land for rehabilitation, but no allocation 

 has been made till date. 

 They announced construction of new homes, only 3 are being 

 constructed, but even those are sub-standard. 

  we are also part of India 

 Our people also pay taxes 

 In fact, our region contributes the highest amount of revenue to the 

 West Bengal Government 

 From Teesta river alone, the West Bengal Government earns over Rs 

 750 crores from Hydro-dams situated there 

 West Bengal is the sole beneficiary of hydro dams on Teesta river and 

 they have earned over Rs 7500 crores so far in the past decade 

 Yet, these funds have never been used by the West Bengal 

 Government to ensure the welfare of the local communities. 

  there is a deliberate discrimination against our region by West 

 Bengal Government This is why, people have been demanding a 

 Separate State Gorkhaland 
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 Because, people feel West Bengal Government will always 

 discriminate against our  region 

  it is evident, that we need intervention from the Central 

 Government along with interventions by the State Government 

 I am therefore, requesting for Teesta floods to be declared a 

 "National Disaster," since the impacts are not confined to one state 

 alone, and request for immediate Intervention by the Central 

 Government Demographic Changes 

 There is mass influx of illegal Rohingys and Bangladeshi 

 immigrants in our region. 

 This settlement is actively supported by the State Administration, 

 for their "Vote Bank 

 We have seen recently how the TMC MLA from Chopra, in North 

 Dinajpur District referred to the incident of TMC cadres brutalizing 

 a woman as being "social norms of a Muslim Rashtra 

 This is not a random Incident 

 Majority of our border districts are seeing massive demographic 

 changes 

 I fear, such Incidents are happening everywhere in the border 

 regions, but don't get reported due to the fear of State 

 Administration persecuting the victims, as we have seen in the case 

 of Sandeshkhali 
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 This massive infiltration and settlement of "Vote Bank by state 

 administration is causing the indigenous people - Gorkha, 

 Rajbangshi, Adivasi, Bengali, Hindi Bhasi and others to become 

 marginalised in our own land 

 This also poses a grave threat to National Security in the "Chicken 

 Neck" region 

 There is urgent need for Central Intervention here   

 Revenue over 50000-70000 crores are drained out of our 

 Darjeeling hills, Terai, Dooars region every year by West Bengal 

 Government 

 Not even a fraction of this is returned as investment for 

 development in our region 

 West Bengal Budget of 2024-25 is Rs 3.7 lakh crores 

 Out of this, they have allocated only Rs. 861 crore for North Bengal 

 Development 

 This is for the 7 districts of North Bengal - Darjeeling, Kalimpong, 

 Alipurduars. 

 Jalpaiguri South Dinajpur, North Dinajpur, Cooch Behar 

 It is less than 0.002% of the budget allocation 

 Even out of this, they will only spend around 20-30% of the 

 allocation 
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 How can any development take place? 

 North Bengal is a hub of tea production, and cinchona gardens 

 Central Government brought Four New Labour Laws 

  It ensures-Higher Wages, Better Social Security, Better Facilities 

 However, till date, the West Bengal Government has not implemented 

 this Code till date 

 West Bengal Government has refused to give Parja Patta land rights 

 to the workers 

 Minimum Wages Act is not implemented 

 Workers kept deprived 

 Under the succeeding West Bengal Governments, Darjeeling hills, 

 Terai and Dooars has suffered 

 1988-2010-Darjeeling Gorkha Hill Council (DGHC) 

 2011-Gorkhaland Territorial Administration (GTA) 

 Both supposed to be autonomous-but has been made to fall by West 

 Bengal Government 

 Because of this, there has been massive deprivation 

 Zero investment was made towards augmenting infrastructure in 

 the region 

 Internet, Mobile, Communication and Transport Connectivity was 

 severely lacking 
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 Schools and Colleges infrastructure crumbling - Lack of qualified 

 teachers 

 We don't have proper medical facilities - AIIMS North Bengal was 

 taken to South Bengal by TMC Government 

 We don't have technical colleges - No IITs, NITs, IIMS in the entire 

 North Bengal region 

  Darjeeling is perhaps the only place in India, where three-tire 

Panchayat elections haven't been conducted since 1988 

 Recently only elections to two tier were held. 

 Elections to Three out of 5 Municipalities - Kurseong, Kalimpong and 

Mirik, have not been held since 2022 

 We don't have grass roots governance system 

 Our constitutional rights are not recognized 

 We are kept deprived and subjugated 

 Forest Rights Act passed by Parliament in 2006, still not implemented 

in our region 

 No Parja Patta for DI Fund land residents 

 Corruption 

 PMGSY, RIDF, BADP, AMRUT, Har Ghar Hal 

 Teachers Ghotala, Coal Ghotala, Ration Ghotala, even asking 

questions in Parliament Ghotala 
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 Post Poll Violence 

  It is because of this systematic deprivation, discrimination and "crisis 

of Identity faced by the people of Darjeeling hills, Teral and Dooars 

 That the people from our region have struggled for a state of our own 

called Gorkhaland 

 They believe in the leadership of Hon'ble PM Modi ji 

 Our constitution guarantees equality for all and justice for all 

 But people from Darjeeling hills, Terai and Dooars are waiting for 

justice for the past 77-years since Independence. 

 Hence, I request the Union Government to fulfil the demand for the 

formation of Gorkhaland State, including Darjeeling hills, Terai and 

Dooars region. 

 Expedite the process of re-inclusion of 11 left-out Gorkha sub-tribes 

as Scheduled Tribes, and 

 Include Rajbangshi Language under the 8th Schedule of the 

Constitution 

 

®ी उमेषभाई बाबूभाई पटेल (दमन और दीव) : सभापित महोदय जी, म§ महामिहम राÕůपित जी के 

संबोधन पर अपने िवचार साझा करन ेके िलए खड़ा हòआ हó ँ। 

महामिहम राÕůपित जी न ेबजट संबोधन के दौरान कई मĥुŌ पर चचाª कì, जो िपछल ेसमय म¤ 

देश के िवकास कì ÿगित और आने वाल ेवषŎ के िलए अनमुािनत िदशा को दशाªते ह§ । 

सभापित महोदय जी, मुझे बहòत भारी मन स ेआपको सूिचत करना ह ैिक मेर े±ýे को माननीय 
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राÕůपित Ĭारा उनके संबोधन म¤ उÐलेिखत लगभग सभी मानकŌ पर हमार ेÿशासन Ĭारा पीिड़त िकया 

जा रहा ह ै। तानाशाही स ेमनमानी भरी कारªवाई कì जा रही ह ै। लोगŌ के घर, मकान, दकुान तोड़े जा 

रहे ह§ । लोगŌ के रोजगार छीन ेजा रहे ह§ और यह रोजमराª के मामलŌ का िवषय बन गया ह ै। 

सभापित महोदय जी, हमार ेÿदेश के ÿशासन कì जमीनी कारªवाई क¤ þ सरकार कì िवकास और 

जन कÐयाण पर घोिषत ÿितबĦताओ ंके साथ पूरी तरह स ेिभÆन ह ै। सरकार हर वगŎ के लोगŌ का हर 

ÿकार स ेिवकास चाहती है पर हमारा ÿशासन हर वगŎ के लोगŌ का हर ÿकार से िवनाश कर रहा ह§ । 

महामिहम न ेसन ्1950 स ेगणतंý बनने कì भारत कì याýा पर चचाª करते हòए लोकतंý को नई 

ऊंचाइयŌ पर ले जान ेकì बात कही । हमार ेÿदेश ÿशासन न,े लोगŌ के चुन ेहòए ÿितिनिध (सांसद) जो 

इस सदन का ÿितिनिधÂव करता ह,ै ऐसे सांसद तक को सावªजिनक कायŎ और बैठकŌ म¤ सभी भागीदारी 

स ेÓयविÖथत łप स ेबाहर कर िदया ह ै। 

सभापित महोदय जी, मुझे अभी हाल म¤, जो 26 जनवरी यानी हमार ेलोकतंý के महान पवª 

गणतंý िदन के उपलàय म¤ हमार ेÿदेश के सरकारी कायªøम म¤ आमंिýत तक नहé िकया गया । जब हमने 

इस िवषय पर वहां के अिधकारी, िडÈटी कल³ेटर को सवाल पूछा तो उÆहŌने कहा िक यह सावªजिनक 

कायªøम ह,ै िजसम¤ आप सांसद को िवशेष łप स ेआमंिýत करन ेकì कोई आवÔयकता नहé ह ै। जब 

हमने उनको पूछा िक दूसर ेजनÿितिनिधयŌ को आमंिýत िकया गया ह ैतो मुझे ³यŌ आमंिýत नहé िकया 

गया तो इस पर अिधकारी न ेमुझे जेल म¤ डालन ेकì बात कही । 

महोदय जी, यह मेर ेसाथ पहली बार नहé था । इस स ेपहल े19 िदसंबर, जो हमार ेÿदेश का 

मुिĉ िदवस का अवसर था, उस िदन भी मुझे सरकारी कायªøम म¤ आमंिýत नहé िकया गया था । यहां 

तक िक हमार ेÿदेश के दौर ेपर जब महामिहम राÕůपित जी आई थé, तो मुझे उनके Öवागत करन ेमौका 

तक नहé िदया गया । मेरी हजार िवनती के बावजूद मुझे महामिहम स ेिमलन ेतक नहé िदया गया । मुझे 

लगभग सार ेके सार ेसरकारी कायªøमŌ स ेजानबूझकर दूर रखा जाता ह§ । 

सभापित महोदय जी, हमारा ÿशासन मुझे बार-बार नीचा िदखाने का ÿयास करता ह ैऔर मुझे 

अपमािनत करन ेका कायª करता ह ै। ³या यह केवल सांसद के łप म¤ मेर ेअकेल ेका अपमान ह?ै ³या 
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यह लोकतंý का अपमान नहé ह?ै ³या यह मेर ेÿदेश के लोगŌ का अपमान नहé ह ैिजÆहŌन ेमुझे चुनकर 

भेजा ह?ै बिÐक यह मेरा ही नहé, मेर ेÿदेश का ही नहé, यह अपमान पूर ेसदन का ह,ै ³यŌिक हम इस 

सदन का ÿितिनिधÂव करते ह§ । साथ ही, यह अपमान ह ैयशĵी ÿधानमंýी नर¤þभाई मोदी जी का जो 

हमार ेसदन के नेता ह§ । इतना ही नहé, हम¤ अपमािनत कर लोकतंý कì बार बार ...  ³यŌिक हमारा संघ 

ÿदेश सीधा उनके मागªदशªन एवं िनगरानी म¤ चलता ह ै।  

 सभापित महोदय, इस सदन के अपने सÌमानीय सहयोिगयŌ से पूछना चाहता हóं िक ³या 

िनवाªिचत ÿितिनिधयŌ के ÿभावी भागीदारी के िबना लोकतांिýक ढांचा सफल हो सकता है और अपने 

आप को बनाए रख सकता है? ³या इससे हमार ेलोकतंý को नई ऊंचाइया ँिमलेगी? ³या यही गणतंý 

ह?ै िजस िदन संिवधान अमल म¤ आया था, उसके सेिलāेशन के कायªøम म¤ ही जनता के चनुे हòए 

ÿितिनिध को अपमािनत िकया जाता हो और सवाल पूछने पर नौकरशाह Ĭारा चनुे हòए जनÿितिनिध 

को जेल म¤ डालने कì बात कì जाती हो और ऐसी धमकì दी जाती हो? 

सभापित महोदय, हमार ेसंघ ÿदेश म¤ ÿशासन कì तानाशाही के चलते लोग आÂमहÂया करने 

के िलए िववश हòए ह§ । एक आिदवासी बस कंड³टर कì बेटी ने आÂमहÂया कì । एक गरीब आिदवासी 

ÿशासन से टूटते अपने घर को बचाने के िलए अपने आप पर िमĘी का तेल डालकर  जलकर मर गया । 

यह दखुद है िक उसका घर नहé बच पाया । वहां सरकारी अिधकारी एस.एस. भोया जी ने आÂमहÂया 

कì । सरकारी कमªचारी िज²ेश काछीया जी ने आÂमहÂया कì । सामाÆय जनता और सरकारी कमªचारी 

ही नहé, बिÐक हमार ेÿदेश के ÿशासन कì वजह से हमार ेइस सदन के अित वåरķ सदÖय, जो सात-

सात बार चुनाव जीतकर यहां आनेवाले आिदवासी नेता मोहन भाई डेलकर जी ने भी ÿशासक कì वजह 

से आÂमहÂया कì । इसकì FIR तक हòई है । उनका ÿशासन अभी भी नहé सुधर रहा ह ै। म§ अभी कì 

एक वारदात बताना चाहता हóं । म§ अपने संसदीय ±ेý दीव कì गांधीपुरा िवÖतार म¤ रहनेवाली एक दिलत 

एससी जाित कì गरीब कÐपना बेन िबका जाधव कì बात करना चाहता हó ँ। 

 
 

 Expunged as ordered by the Chair. 
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महोदय, कÐपना बेन के पåरवार Ĭारा बनाये गए लीगल घर को खाली कर तोड़ने के िलए ÿशासन 

जोरदार दबाव बना रहा है । घर खाली न करने पर इस गरीब बहन और उनका भतीजा जो सरकारी 

िवभाग म¤ डेली वेजेज पर काम करते थ,े उनको नौकरी से िनकाल िदया गया । जब इस िवषय को लेकर 

कÐपना बहन कले³टर के पास गई और उÆहŌने कहा िक साहब, आपने हमारी नौकरी छीन ली है । अब 

आप हमारा घर भी तोड़ द¤गे तो हम¤ आÂमहÂया करनी पड़ेगी । उस कल³ेटर ने उस आिदवासी बहन से 

कहा िक मर जाओ, मेरा नाम िलखकर मर जाओ, मझुे कोई फकª  नहé पड़ता है, तÌुहारा घर टूट कर 

रहेगा । यह िलिखत म¤ फåरयाद कì गई है । म§ने भी मýंी जी को इस बात पर सं²ान लेने के िलए कहा    

ह ै।  

महोदय, महामिहम जी ने देश के गरीब लोगŌ को घर देने के िलए सरकार के महान संकÐप से 

अवगत कराया । लेिकन, हमारा ÿशासन लोगŌ के बने-बनाए घरŌ और मकानŌ को तोड़कर सरकार के 

महान संकÐप का सÂयानाश कर रहा है । 

     महोदय, हमारा ÿशासन तो तानाशाही म¤ िकम जŌग से भी उपर है । वह रात को सपना दखेते ह§ 

और सबुह तक वह सपना हमार ेÿदेश का कायदा - कानून बन जाता है । हमारे ÿदेश म¤ कौन-सा घर 

बनेगा, घर कैसा घर बनेगा, उसका कलर कैसा रहेगा, दकुान कैसी बनेगी, दुकान का कलर कैसा रहेगा, 

वह ÿशासन न³कì करता है । 

    महोदय, अब म§ अपनी बात पूरी कर रहा हóं । लोगŌ को डराकर और धमका कर जबरन अपने 

फैसले सŏपे जा रहे ह§ । अगर कोई न माने तो घर, मकान और दकुान तोड़ने कì धमकì दी जाती है । 

धमकì ही नहé, बिÐक उनके घर, मकान और दकुान तोड़े भी जाते ह§ । लाखŌ Łपये कì दडं कì नोिटस 

भेजी जाती है और दडं वसूले जाते ह§ । िफर उनके काम-धंधŌ को सीज िकया जाता है । ऐसे अवैध कायª 

करने पर कोटª ने भी इनको फटकार लगायी है, लेिकन वह सधुरने का नाम नहé ले रहे ह§ । 

 महोदय, अब म§ आिखरी बात कह कर अपना भाषण पूरा कłंगा । संिवधान के िनमाªता बाबा 

साहब अंबेडकर जी ने कहा था िक भारत तब तक वाÖतव म¤ Öवतंý नहé हो सकता, जब तक असली 

शिĉ लोगŌ के हाथŌ म¤ न हो ।… (Óयवधान) 
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SUSHRI IQRA CHOUDHARY (KAIRANA): I express my opposition to certain key 

points that our Hon'ble President raised in her speech on the 31st of January 2025. 

The President rooted her visions for the future of our country in our 

Constitution and around 4 key principles upheld by this government- service, good 

governance, prosperity, and pride. 

A simple look at the previous year's events is enough to reveal that these 

claims are far from the truth. The slim margins by which this government has 

retained its power in the parliament proves that the 'service' and 'good governance' 

they exhibited in their previous terms left most of our citizens dissatisfied and 

hungry for change. Unsurprisingly, within the first year of its third term, this 

government has shown abject disregard for our Constitution by introducing 

legislation such as the Waqf Bill and the Constitutional amendments for 'one nation, 

one election'. The Waqf Bill, which has been lauded as a much needed 

'empowerment' for Muslims and the 'modernisation' of waqf properties is a massive 

hit on the secular principles on which this country has been built. The Bill is another 

blatant and open attempt by this government to consolidate more power in the long-

held religious practices of the Indian Muslim community. 

The proposal of One Nation, One Election poses a threat to the federal 

nature of India; it is an attempt to fulfil the political agenda of the ruling government 

by erasing the distinctions between the Centre's and State's political, economic and 

 
 

 Speech was laid on the Table. 
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social goals and focusing merely on the centralisation of power. States are already 

receiving unfavourable treatment from the central government, especially after 

introducing the Goods and Services Tax. Political agenda has taken precedence 

over allocating tax revenues to states- pushing several states into a resource 

crunch and relying heavily on debts. 

This government has continued to encourage communal violence, hate 

speech and misinformation- we all watched in shock the events that took place in 

Sambhal, Bahraich and other parts of the country. I note with much concern that 

even after it has been shown many times that mob lynching and bulldozer justice 

are instigated due to misinformation spreading on social media, this government 

has not taken any steps to continuously monitor and punish those creating such 

content. Meanwhile, press freedom continues to decline every year, with India's 

ranking at 159 out of 180 countries; this government has constantly attacked critics 

and jailed dissenters in a poor attempt to cover its glaring failures. It was also 

surprising to see the President coolly proclaim that the government has worked to 

eliminate the sense of alienation of states in the North East. The government has 

still not taken a step to address the conflict waging in Manipur for the past two 

years, which has killed hundreds of people and injured and displaced thousands. 

This government claims to be working for 'prosperity', but it seems to be 

openly favouring big corporations' prosperity and not the common citizen. The oft-

repeated claim that 25 crore people have overcome poverty, which the President 

also put forth in her speech, is based on dubious methodology. A 2024 report by 

the 'Reporters' Collective' found that the statistics used heavily relied on the 
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number of Pradhan Mantri Jan Dhan Yojana bank accounts opened and treating 

the number of accounts opened as a measure of reduction in poverty. These empty 

claims are only creating an image of 'prosperity' while in real life, the common 

Indian struggles to have a stable income, quality education and affordable 

healthcare. 'Small traders', whom the President specifically mentioned as the 

'backbone' of our economy, are struggling to keep pace with the unregulated rise 

of corporations. The president equates the prosperity of Street Vendors to their 

access to formal banking and loans- this is a far cry from reality. In our Hon'ble 

PM's constituency of Varanasi, street vendors who have been setting up carts near 

the Benares Hindu University and doing their business legally for over 4 decades 

have been brutally removed several times to facilitate the movement of VIPs, 

including the Hon'ble Prime Minister himself. If these vendors cannot as much as 

carry out their livelihood in peace, what use are the loans that they cannot pay off? 

For youth who urgently require skill development, the schemes that the 

President announced, including a 2-lakh crore package and internship schemes, 

provide us with no guarantee that this will show us real, on-the-ground 

improvements in employment. When the government cannot provide us with up-to-

date data on youth employment or their incomes after undergoing its skill training, 

how can we be confident that these huge claims have any real impact in bringing 

youth out of unemployment? 2024 yet again saw several hardships and protests 

from Indian farmers. Fertiliser shortage, especially of DAP and Urea has troubled 

farmers to a great extent- even though the Centre and States have continuously 

denied such a shortage. In our question to the government regarding the 
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unavailability of such fertilisers, I asked about the steps taken by the government 

to address fertiliser shortages in the country, especially in light of supply chain 

disruptions around the world. I am sorry I was not given a sufficient answer to my 

question. 

In my constituency of Kairana, which lies in the sugarcane belt of Uttar 

Pradesh, the prices of sugarcane in the upcoming season have not yet been 

declared. This keeps farmers in the dark about their incomes and their prospects, 

creating a lot of uncertainty and instability. Issues of untimely/ delayed payments 

by sugarcane mills to farmers have been a longstanding issue in our region. When 

the president says 'My government is working with dedication to ensure fair prices 

of crops to farmers and to increase their income' it sounds like an empty statement 

that does not address the ground realities of debts, shortages of essential 

resources and apathy that Indian farmers face daily. 

The President also spoke about how this government is making an effort for 

a social infrastructure revolution, especially in the context of affordable, accessible, 

and quality healthcare. I am extremely pained to say how affordable and accessible 

healthcare remains a dream for Indians, especially in rural India, who walk into 

government hospitals only to be met with insufficient beds or a lack of doctors- 

especially speciality care like gynaecologists. The Health Dynamics of India 2022-

23 report revealed that only 4,413 specialist doctors of the requisite 21,964 needed 

in Community Health Centres (CHCs) in March 2023 were available-a shortfall of 

17,551 or 79.9 percent, We know that many families are forced to resort to private 

medical facilities where the costs of healthcare services are sky-rocketing by the 
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day. While the President has announced an increase of 75,000 medical seats in 

the country in the next 5 years, we have no answer to the crucial question of how 

these doctors will trickle down to the most rural parts of India. 

 The demands of a large percentage of our population, especially from rural 

constituencies like mine, are for the basic services and opportunities which 

continue to be denied to them. I take the example of the Hon'ble President quoting 

the number of Vande Bharat, Namo Bharat, and Amrit Bharat trains that have been 

introduced by the government. These trains are not what the average citizen can 

afford for their travel requirements. I know that all of us here have seen the videos 

of citizens standing for days on trains without the space to breathe or move, without 

food, water and toilet facilities. The government, in a reply to my question on 27 

November 2024 on the conversion of the railway lines in my constituency to double 

gauges, replied that "Railway Infrastructure Projects are taken up on the basis of 

remunerativeness", among other factors. Why is profitability the key factor in 

deciding the provision of basic transportation services in a socialist country, in a 

welfare state? 

 Even the UDAN Scheme, that has been lauded by the President and which 

was touted by the Hon'ble Prime Minister as his dream of seeing those with 'hawai 

chappal to fly on 'hawai jahaz' still remains a mere dream. Travelling between major 

cities itself has become unaffordable, and this leaves the citizens near smaller 

airports left to choose from a very small number of options and expensive tickets. 

Unregulated airfare has pushed prices extremely high, leaving air travel as an 

unaffordable means for most Indian citizens. We do not just want to see temporary 
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actions for cutting airfares, such as during the Kumbh Mela, due to the pressure 

from the public. We want to see a long- term solution to how ticket fares can be 

kept at reasonable rates. 

 The President mentioned that it is a matter of 'pride' that India's women are 

now winning medals in the Olympics. It seems that the weeks-long protest that our 

Olympian women carried out to receive justice for their harassment has been 

quickly forgotten by this government. On the world stage, India's women have 

proved their mettle, but the Indian government has shown that it shields 

perpetrators. It is disheartening to see 'Nari Shakti' being used as a mere 

catchphrase. The President also states that the biggest beneficiaries of the 

government's efforts have been the Dalit, backward, and tribal communities- which 

cannot be further from the truth. The improper implementation of the Forest Rights 

Act across the country is an issue I have raised previously. The lands of tribal 

communities have been deprived of them, and various development activities such 

as mining, which further pollutes their environment, have been set up. Across 

Indian states, critical forest rights remain unrealised, impacting communities' socio-

economic stability and violating their constitutional rights to equality and livelihood. 

 Finally, I am troubled to see that this speech did not contain a single mention 

regarding the schemes or prospects of minority communities, especially of the 

Indian Muslim community. Does the 140-crore people that the President addressed 

include these communities? Are they not a part of this government's goal of a 'Viksit 

Bharat'? The Muslim community remains under constant attack from this 

government, from the Waqf Bill to bulldozing to Sambhal and many, many other 
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instances where they have been treated as secondary citizens of this nation that 

they also call home. From the unconstitutional CAA, introduced 5 years ago in 2019 

and the rules for the same, which were introduced in 2024- no amount of protest 

or reasoning from Indian Muslims has been given any attention or weightage. 

 In conclusion, I express my dissatisfaction with the speech and hope that in 

2025, we can see tangible progress in the issues that yet need to be resolved. 

®ीमती लवली आनंद (िशवहर) : सभापित महोदय, आपने मुझे राÕůपित महोदया के अिभभाषण के 

धÆयवाद ÿÖताव पर चचाª म¤ भाग लेन ेके िलए अनमुित िदया, इसके िलए म§ आपको बहòत-बहòत धÆयवाद 

देती हóं । म§ आपका आभार भी Óयĉ करती हóं ।… (Óयवधान) 

 सभापित महोदय, राÕůपित जी ने सरकार के िपछले और भिवÕय के कामकाज का लेखा-जोखा 

िदया और रोडमैप भी ÿÖतुत िकया । यह देश के िवकास के िलए काफì अहम है ।  

 सभापित महोदय, माननीय ÿधानमंýी जी के नेतृÂव म¤ एनडीए सरकार दशे के िवकास के िलए 

कई महÂवपूणª कायªøम और योजनाए ंचला रही ह§ । इससे देश म¤ गरीब, मÅयम वगª, िकसान, यवुा, 

मिहला और वंिचत वंगª को समान łप से लाभ िमल रहा है । माननीय ÿधानमंýी जी का सबका साथ, 

सबका िवकास, सबका िवĵास और सबका ÿयास मूलमýं फलीभूत हो रहा है । 

 सभापित महोदय, एनडीए सरकार कì महÂवपूणª नीितयŌ के कारण देश जÐद ही िवĵ कì तीसरी 

सबसे बड़ी अथªÓयवÖथा बनने जा रही है । आज दशे म¤ एयरपोट्ªस बन रहे ह§ । 175 मेिडकल कॉलेज म¤ 

करीब 2 लाख मेिडकल छाýŌ के िलए सीट¤ ह§ । आगे करीब 75 हजार सीटŌ को बढ़ाया जा रहा है । 

सरकार दशे के सभी िजलŌ म¤ कम से कम एक मेिडकल कॉलेज Öथािपत करने के िलए ÿितबĦ ह ै। इसी 

øम म¤ मेर ेसंसदीय ±ेý िशवहर म¤ भी एक मेिडकल कॉलेज कì Öथापना जÐदी होनी चािहए । ऐसी जन 

आकां±ा ह ै। देश म¤ औīोिगक पाकª  बन रहे ह§, टे³सटाइल पाकª  बन रहे ह§ । इससे हमारे िबहार को भी 

जोड़ा जाए, हमारा ऐसा कहना है । 

 माननीय सभापित महोदय, म§ आपको बताना चाहóंगी िक िबहार के बंटवारे के बाद वहां बाढ़ एवं 
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सूखाड़ ही रह गया है । खिनज संपदा झारखंड चला गया है । 

वहां पर बहòत ºयादा अिथªक परशेानी भी हòई । िबहार के जो माननीय मु́ य मýंी जी है, िबहार 

के िवकास पŁुष ह§, उÆहŌने बेपटरी िबहार को पटरी पर लाने का काम िकया । उÆहŌने वहां बहòत सार े

काम िकए और लॉ एडं आडªर को दŁुÖत िकया । िबहार म¤ कानून कì धिºजयां उड़ाई जा रही थé । रोड, 

पलु, पिुलया सब अÖत-ÓयÖत थ,े उसको माननीय मýंी नीतीश कुमार जी ने पटरी पर लाने का काम 

िकया । इसम¤ हमारी क¤ þ सरकार कì काफì भागीदारी रही । उÆहŌने काफì कुछ हम¤ िदया । मु́ यमýंी 

नीतीश कुमार जी ने पचास पस¦ट मिहलाओ ंको पंचायती राज म¤ आर±ण िदया, साइकल योजना म¤ 

लड़िकयŌ को लाभ िदया गया, पिुलस म¤ मिहलाओ ंकì सबसे ºयादा भतê हòई । आज िबहार का देश, 

दिुनया म¤ गवª से नाम िलया जाता है । एक समय था जब िबहारी को गाली समझा जाता था, लेिकन आज 

िबहारी अपने पर गवª महसूस करते ह§, जब से नीतीश जी मु́ यमýंी बने ह§ ।  

िवभाजन के बाद िबहार का बहòत बरुा हाल था । आिथªक तबाही से िबहार गुजर रहा था । माननीय 

मु́ यमýंी जी सशुासन से िबहार को आगे बढ़ाए, पटरी पर लाए । क¤ þ सरकार कì भी म§ आभारी हóं िक 

उÆहŌने िबहार को आगे बढ़ाने के िलए काफì िव°ीय सहयोग िदया । म§ इसके िलए माननीय ÿधान मýंी 

जी का भी आभार Óयĉ करती हóं । ऐसी बहòत सारी बात¤ ह§, लेिकन समय का अभाव है । म§ बताना चाहóंगी 

िक म§ 26 साल म¤ सांसद बनी । जब वैशाली म¤ चुनाव हो रहा था, उस समय िबहार आग म¤ जल रहा     

था । इस तरह का माहौल था िक रोम जल रहा था और नीरो बंसी बजा रहे थ े। नीतीश जी के पहले 

लालू जी कì सरकार थी, तब जात-पात पूछी जाती थी । लोग सबुह जाते थे, वे शाम को आएगंे िक नहé, 

इसकì कोई गारंटी नहé थी । इस तरह के माहौल को वषª 2005 से माननीय मु́ यमýंी नीतीश कुमार जी 

ने सही करने का काम िकया है । इसम¤ क¤ þ सरकार का सहयोग भी हम¤ िमल रहा है । हम चाहते ह§ िक 

मु́ यमýंी जी को भारत रÂन िमले और हमारे देश के जो यशÖवी ÿधान मýंी नरÆेþ मोदी जी ह§, उनको 

भी भारत रÂन से नवाजा जाए । म§ इसकì मांग भी कर रही हóं । पहले भी ऐसा हो चुका है । नेहł जी को 

भी यह सÌमान िमला था । मोदी जी के समय म¤ िकतना काम हòआ, उसे िगनाने कì जłरत नहé है ।  

धारा 370 हटाई गई और आज कÔमीर म¤ लोग िनभêक होकर मतदान कर रहे ह§ । देश म¤ तीन 



04.02.2025  1373 
 

 

तलाक को खÂम िकया गया । सबको मालूम है िक पहले िकस तरह कì ÓयवÖथा थी । जब मोदी जी ने 

देश को नहé संभाला था, तब पूरे दशे म¤ िकस तरह का माहौल था, वही माहौल िबहार म¤ भी था । 

मु́ यमýंी जी और ÿधान मंýी जी, दोनŌ ही इितहास पŁुष ह§ । इन दोनŌ को भारत रÂन पुरÖकार िमलना 

ही चािहए । ÿधान मýंी कì जनकÐयाणकारी योजनाओ ंऔर कायøमŌ के माÅयम से अनेक काम हòए, 

जैसे िक 12 करोड़ शौचालयŌ का देश भर म¤ िनमाªण हòआ, 10 करोड़ एलपीजी गैस कने³शन उººवला 

योजना के तहत िदए जा चकेु ह§ । पहले मिहलाओ ंकì ³या िÖथित थी? गैस नहé थी, तो लकड़ी से चूÐहा 

जला-जलाकर आंख खराब हो जाती थी और व ेडॉ³टसª का च³कर लगाती थé । 80 करोड़ स ेअिधक 

लोगŌ को मÉुत अनाज िदया जा रहा है । यह िवĵ कì सबसे बड़ी लोककÐयाणकारी योजना ह ै। सरकार 

के ÿयास से 25 करोड़ लोगŌ को गरीबी रखेा से ऊपर लाने का ÿयास िकया जा चकुा है । यह नीित 

आयोग कì åरपोटª है । ईज़ ऑफ डूइंग िबजनेस से Óयापार म¤ सगुमता आई ह ै।  

िवदेशी िनवेश भारत के ÿित आकिषªत हो रहा है । मþुा लोन से ÓयापाåरयŌ को लाभ िमल रहा    

ह ै। िडिजटल ÓयवÖथा से आज सुदरू úामीण इलाकŌ म¤ भी मोबाइल स ेपेम¤ट हो रहा है, Óयापार सुगम 

हो रहा है । यह सब मोदी जी कì सफल नीितयŌ के कारण ही सफल हो रहा है । िडिजटल ÓयवÖथा म¤ 

थोड़ी ठगी और जालसाजी जो हो रही है, उस पर भी थोड़ा Åयान देने कì जłरत है, लगाम लगाने कì 

जłरत है । सरकार इसके ÿित िचंितत है । 

 म§ िबहार के िशवहर संसदीय ±ेý कì ÿितिनिध हóं । यह नेपाल बाडªर से लगा हòआ िजला है । यह 

काफì िपछड़ा हòआ ±ेý है । यहां आवागमन कì सिुवधाय¤ अ¸छी नहé ह§ । इसके मĥेनजर बागमती नदी 

पर िशवहर ±ेý म¤ अदौरी, कोरी, पाकड़ और बूढ़ी गंडक पर सरसावां, मोित हारी पलु आवÔयक है । 

उīोग धंधे नहé होने से लोग पलायन के िलए िववश ह§ । हम यहां एक कागज फै³ůी कì मांग कर रहे     

ह§ । वहां कागज फै³ůी होने से लोग बाहर नहé जाएगं े। िबहार म¤ तो काफì सधुार हòआ है, लेिकन जो 

हमारा िशवहर ±ेý है, वह थोड़ा िपछड़ा हòआ है ।     

वहां पर उīोग-धंधे नहé होने से लोग पलायन कर रहे ह§ । एक कागज फै³ůी िनहायत ही जłरी 

ह ै। वहां पर कागज फै³ůी के िलए बड़ी माýा म¤ रॉ मेटेåरयल भी उपलÊध ह ै। मेरा ±ेý ÿितवषª भीषण 
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बाढ़ से ÿभािवत रहता है । म§ रले लाइन का मĥुा उठायी थी, रेल मýंी जी इस पर Åयान दे रहे ह§ लेिकन 

म§ चाहóंगी वहां जÐदी से जÐदी से रेल लाइन बने । 75 सालŌ कì आजादी के बाद भी वहां रले लाइन 

नहé है ।  

 म§ माननीय गहृ मýंी जी का आभार Óयĉ करती हó ं िक उÆहŌने बंद पड़े रीगा चीनी मील को 

खुलवाने का काम िकया, िजसम¤ माननीय मु́ यमýंी ®ी नीतीश कुमार जी का भी सहयोग रहा । रीगा 

चीनी िमल खुल चकुा है, म§ इसके िलए आभार Óयĉ करती हóं ।  

 म§ने चुनाव के दौरान दखेा िक िबहार म¤ वĦृा प¤शन बहòत कम है, माý 472 Łपये है । गरीबी है, 

महंगाई है । इसे पÆþह सौ Łपये कर िदया जाए तो काफì कÐयाणकारी रहेगा । देश म¤ हमार ेÿधानमंýी 

जी Ĭारा इतना काम हो रहा है तो उÆह¤ भारत रÂन िमलना चािहए, िबहार के मु́ यमýंी जी ने िबहार को 

आगे बढ़ाया है, िजसके बार ेम¤ अगर म§ बताने लगूं तो बहòत दरे हो जाएगी ³यŌिक समय का अभाव है, 

उÆह¤ भी भारत रÂन से नवाजा जाए । म§ राÕůपित जी के अिभभाषण पर धÆयवाद ÿÖताव का समथªन 

करती हóं । 

®ी जुगल िकशोर (जÌमू) : म§ राÕůपित अिभभाषण के धÆयवाद ÿÖताव पर अपने िवचार रखता हó ँ। 

म§ धÆयवाद ÿÖताव का समथªन म¤ करता हó ँ। मोदी सरकार ने देश के िहत म¤ ऐितहािसक एवं साहिसक 

कदम उठाये है  । 

 माननीय ÿधानमंýी ®ी नर¤þ मोदी जी के सकुशल नेतृÂव म¤ क¤ þ सरकार के सवेा सशुासन और 

गरीब कÐयाण को समिपªत सरकार ने परु ेदेश कì कायाकÐप कì है । ÿधानमंýी जी ने कहा था िक मेरी 

सरकार गांव गरीब और िकसान को समिपªत रहेगी और ये कारगर िसĦ कर िदखाया है । मोदी जी Ĭारा 

चलाई गई जनकÐयाणकारी योजनाओ से पूरा देश लाभािÆवत हòआ है । 

 2014 म¤ जब क¤ þ म¤ भाजपा िक सरकार बनी तो ÿधानमýंी जी Ĭारा जÌमू कÔमीर के िलए बहòत 

 
 

 Speech was laid on the Table. 
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बड़े आिथªक पैकेज िक घोषणा िक गई । कई हज़ार करोड़ के पैकेज से जÌमू कÔमीर के िवकास िक याýा 

शłु हòई और वह बढ़ती ही जा रही है । ÿधानमंýी ®ी नर¤þ मोदी जी िक सरकार ने बहòत ही अहम एवं 

ऐितहािसक फैसले िलए िजसकì पुर ेदशे एवं िवĵ ने सराहना कì है । 'सेवा, सशुासन और गरीब कÐयाण' 

के िलए समपªण के साथ राÕů कì ÿगित और देशवािसयŌ के जीवन म¤ सकाराÂमक बदलाव लाने के िलए 

िनरंतर ÿयास िकए गए ह§ । हर नीित, हर िनĲय के जåरए मिहलाओ,ं यवुाओ,ं बंिचतŌ और गरीबŌ का 

सशिĉकरण ही Åयेय रहा है । कृिष से लेकर कारोवार तक, ऊजाª से लेकर उ īोग तक, आधारभूत ढांचे 

से लेकर अथªÓयवÖथा तक एवं िश±ा से लेकर रोजगार तक हर ±ेý म¤ मजबूती आज नए भारत कì 

पहचान है । आज के इस सशĉ और समथª भारत ने िवĵ मंच पर अपनी एक िविशĶ पहचान बनाई है. 

िजसे दिुनया के अÆय देश आशा और िवĵास के साथ देख रहे ह§ । 

 जÌमू कÔमीर म¤ बुिनयादी ढांचा, कृिष, उīोग, पयªटन, िश±ा, रोजगार समेत िविभÆन ±ेýŌ म¤ 

हòआ िवकास ÿदेश को नई िदशा ÿदान कर रहा है । जÌमू लोकसभा संसदीय ±ेý म¤ हो रहे िवकास ने 

यहां के लोगŌ के जीवन को आसान बनाया है और ±ेý को एक िवशेष पहचान दी है । आजादी के इस 

अमतृ कालखंड म¤ हम एक िवकिसत भारत का संकÐप लेकर आगे बढ़ रहे ह§, िजसकì िसिĦ म¤ जÌमू 

कÔमीर के लोगŌ कì भूिमका अÂयंत महÂवपूणª रहने वाली है । मुझे पूणª िवĵास है िक सामूिहक सामÃयª 

कì शिĉ म¤ ऊिजªत राÕů िवकास कì नई ऊंचाइयŌ को छुएगा । 

 नरÆेþ मोदी सरकार ने गरीब समाज के िलए कई सारी योजनाय¤ समाज को समिपªत कì ह ै। साथ 

ही जÌमू कÔमीर म¤ धारा 370 एवं 35 अ हटने के बाद चौमखुी िवकास हòआ है िजसमे समाज के हर वगª 

का िवकास हो रहा है और 5 अगÖत 2019 जÌमू कÔमीर राºय के िलए एक एितहािसक िदन था जो 

इितहास के पÆनो म¤ Öवणª अ±रŌ म¤ िलखा जायेगा  । जÌमू कÔमीर राºय म¤ पÂथर बाजी, बाजार बदं, 

हड़तालो के कैल¤डर िनकलते थ,े पािकÖतान िजंदाबाद के नार ेलगते थे बम गोलाबारी  िकया नहé होता 

था पहले सीमावतê ±ेýŌ पर रोजाना गोलीबारी और घुसपेठी होती थी । और आज बॉडªर शांत है कोई 

गोलीबारी नहé होती है  । 

अब यहा ँशांित है ब¸चŌ के हाथŌ म¤ पÂथर के जगह िकताबे है, अब बाजार बंद नहé होते है और 
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पयªटन को बढ़ावा देने के िलए ÿयास िकये जाते है नये कारखाने लगाने कì बाते होती है । मरे ेसंसदीय 

±ेý जÌमू म¤ िनÌनिलिखत िवकास हòआ है ।   

 िदÐली अमतृसर कटरा ए³सÿसे 

  जÌमू के िवजयपुर िजला साÌबा म¤ 5856 करोड़ कì लागत से बनी आल इंिडया इÆटीटूट ऑफ 

मेिडकल साइंस #AIIMS, 

  लगभग 500.91 करोड़ कì लागत से जÌमू सभंाग के नगरोटा म¤ बना इंिडयन इÖंटीटूट ऑफ 

टे³नोलॉजी जÌमू  । 

 1345 करोड़ कì लागत से जÌमू स ेअखनूर तक रािÕůय राजमागª िनमाªणधीन और अखनूर से 

सुंदरबनी नोशेरा राजौरी पूछँ तक रािÕůय राजमागª का िवकास कायª तेजगित से चल रहा है साथ 

ही जÌमू से अखनूर मागª पर एक िहÖसा Éलाईओवर बनकर तैयार.  

 लगभग 562 करोड़ कì लागत से जÌमू सभंाग के नगरोटा म¤ बना इंिडयन इंÖटीटूट ऑफ 

मैनेजम¤ट जÌमू. 

  जÌमू एयरपोटª का नवीनीकरण वषो परुाणी मांग थी जÌमू के एयरपोटª का नवीनीकरण, िजसम¤ 

दो आवागमन और ÿÖथान टिमªनल नए बनाये गए, हवाई पĘी कì लÌबाई को 6700 फìट से 

बढ़ाकर 8000 फìट िकया गया िजससे देर रात म¤ हवाई जहाज़ उड़ाना संभव हòआ. 

  कई हजार करोड़ कì लागत स ेजÌमू के चारŌ और तकरीबन बनके तैयार हो रहा जÌमू åरंग    

रोड । 

 जÌमू तवी åरवरĀंट डेवलपम¤ट ÿोज³ेट - जÌमू शहर कì सÆुदरता को िनखारता हòआ साबरमती 

åरवरĀंट कì तजª पर कई करोड़ कì लागत से तैयार िकया जा रहा जÌमू तवी åरवरĀंट ÿोज³ेट, 

कायª ÿगितशील. 

 213.08 करोड़ कì लागत से जÌमू शहर के बीचो बीच परुाने बस अड्डे का नवीनीकरण कर 

जनता को समिपªत मÐटीलेवल कार पािक« ग, बस अड्डा व शोिपंग काÌÈले³स. 
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  लगभग 3000 करोड़ कì लागत से अखनूर से लेकर पूछँ तक राÕůीय राजमागª को चोडा करने 

का काम āो Ĭारा िकया जा रहा िजसमे तीन लÌबी सरुगं¤ भी बनकर Âयार हŌगी िनमाªण कायª 

ÿगितशील. 

 जÌमू को आकिषªत बनाने एवं पयªटन को बढ़ावा देने के िलए 3200 कनाल के ±ेý म¤ फैला जÌबू 

जू िचिड़याघर िकया गया जनता को समिपªत  । 

 जÌमू म¤ पयªटन को बढ़ावा देने के िलए और सÿुिसĦ धािमªक Öथल मा ँबावे वाली बहò फोटª, 

महामाया माता मंिदर और पीर खो जामवंत गफुा को जड़ुते हòए शुł कì गई गंडोला सेवा  । 

 भारत पाक सीमा पर आए िदन गोली बारी से बचने के िलए सीमा पर रहने वाले लोगŌ के िलए 

14,460 बंकर, 13,029 Óयिĉगत बंकर एवं 1,431 सामदुाियक बंकर. 

 जल जीवन िमशन से लगभग 3.50 लाख घरो को िमला हर घर नल और नल म¤ जल, 

 लगभग 200 करोड़ कì लागत स ेगवनªम¤ट मेिडकल कॉलेज राजौरी म¤ Öथािपत  । 

  मोदी सरकार ने िश±ा Öतर म¤ लाया सधुार, दूर दराज़ के िवīािथªयŌ के िलए गवनªम¤ट िडúी 

कालेज नौशेरा एवं अखनूर म¤ Öथािपत  । 

 जÌमू म¤ नविनिमªत बॉन और जॉइंट हॉिÖपटल जनता को समिपªत एवं क§ सर सÖंथान बन के 

तैयार  । 

 जÌमू Öटेशन का नवीकरण.  धÆयवाद ।  

DR. RANI SRIKUMAR (TENKASI): I would like to express my views on the 

President Address. While the Hon'ble President outlined several achievements and 

highlighted the government's vision, it is our duty as representatives of the people 
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to scrutinize these claims and ensure that rhetoric aligns with reality. 

 The President strongly advocated for One Nation, One Election, arguing that 

it would bring efficiency and stability to governance. But I ask at what cost? Will 

this efficiency come at the price of our federal structure? In a diverse country like 

ours, elections are not just about logistics; they are about representation, about 

ensuring that the voices of states are heard at different intervals, rather than being 

drowned out in a single national campaign. 

 Tamil Nadu, like many other states, has distinct political, economic, and 

social realities. Forcing a synchronized election cycle may suit centralized power 

but risks marginalizing state issues, local governance, and democratic 

accountability. We must ask ourselves do we want efficiency at the cost of 

democracy? 

 The President proudly spoke of India's growing economy, rising global 

stature, and technological advancements. But for whom is this growth? Is it 

reaching the hands of the common citizen, or is it merely reflected in stock market 

numbers and GDP charts? 

 In Tamil Nadu, we have seen industries struggling due to uneven policy 

support. The textile industry, once a backbone of our economy, faces rising costs 

and inadequate incentives. Our MSMEs, which employ millions, are struggling to 

recover from economic shocks. The people of India do not need grand claims about 

economic growth; they need real, sustainable and inclusive development. The 

Hon'ble President spoke of empowering marginalized communities, yet on the 

ground, we see policies that dilute affirmative action and threaten the hard- fought 
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rights of SC, ST, and OBC communities. There is an increasing push to weaken 

reservation policies, and the NEET examination continues to disadvantage 

students from rural backgrounds in Tamil Nadu. If we truly wish to uphold social 

justice, we must move beyond mere words and ensure that policies do not become 

instruments of exclusion. 

 The President talked that our women's are flying fighter jets I will say that is 

commendable but what about the women's reservation, women-led 

entrepreneurship, and gender empowerment, yet women continue to be denied 

equal opportunities in education, employment, and leadership. 

 Women Reservation Act, which reserves 33 per cent of seats for women in 

Parliament and state assemblies, was passed, but why has it not been 

implemented yet? The bill is tied to delimitation and census, delaying its impact by 

years perhaps a decade. Why this delay? Meanwhile, in the recent elections, 

women candidates made up less than 10 percent of the total contestants. In Lok 

Sabha less than 14 percent female elected which is much lower than African 

countries. 

"The state has the inherent authority to act, and when it wills to do so, its power is 

considerable." -Justice Robert H. Jackson, a former U.S. Supreme Court Justice. 

And what about women's safety? The speech mentioned Nari Shakti, but where is 

the commitment to ending gender-based violence? We continue to see rising 

crimes against women, yet there is no concrete action plan to address the systemic 

issues that put them at risk. 

 India, known for its thriving IT sector and growing innovation ecosystem, still 
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struggles with gender disparity in STEM (Science, Technology, Engineering, and 

Mathematics). While women constitute nearly 43 per cent of STEM graduates in 

India-the highest in the world (World Bank, 2021) only about 14 per cent go on to 

pursue careers in these fields (NASSCOM, 2023). A study by Bias WatchIndia, 

which tracks women's representation in science, reveals that women make up only 

13.5 per cent of STEM faculty across 98 universities and institutes in the country, 

highlighting the stark gender disparity in academia. 

 The President talked about the NEP Policy but I want to highlight one 

shocking case. Atul Kumar, the son of a daily wage worker and from the Scheduled 

Caste community, lost his seat at IIT Dhanbad after he was unable to pay the seat 

booking fee of 17,500 that was required to secure his admission. His case gained 

widespread attention on social media, prompting the Supreme Court of India to 

intervene by exercising its extraordinary powers under Article 142 to grant him 

admission. There are many similar cases like Atul's, but which never draw media 

attention or receive justice, leaving many deserving students without opportunities 

due to financial constraints and systemic inequalities. 

 The President spoke of unity, but let us be honest-cooperative federalism is 

increasingly becoming a hollow phrase. States are facing financial constraints due 

to delayed GST compensation and reduced fiscal autonomy. The imposition of 

policies from the Centre without meaningful consultation with states is a direct 

challenge to the spirit of our Constitution. 

 Tamil Nadu has always upheld the ideals of self-respect and state rights. We 

will not accept policies that seek to centralize power at the expense of our 
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autonomy. The people of my state, and indeed all states, deserve a governance 

model that respects their choices and aspirations. 

 Tamil is one of the oldest languages in the world, yet time and again, we see 

policies that undermine regional languages in favor of one uniform linguistic 

identity. The President's speech celebrated India's cultural diversity, but are we 

truly respecting it? If we want real unity, it must come from mutual respect, not 

cultural imposition. 

 The Union Government has continuously neglected the Southern States and 

we have seen this in this year's Budget's Speech as well, where there is no mention 

about any major schemes for TN or the southern states. When we ask for the 

pending Disaster Relief funds, even that you are not releasing. The Union 

Government has been increasing its collection of cesses which does not have to 

be shared with the states. When your Southern allies ask for increasing one percent 

of the cess in the state, you are not allowing it. The states are already deprived of 

the power to generate their revenues by the introduction of GST and now the states 

are being asked to contribute more for the Centrally sponsored schemes. 

 While increasing the burden of the state's expenditure, without providing 

funds and avenues to generate revenue, the Union Government is literally slowing 

down the growth of this nation. If you think you can break the spirit of Tamil Nadu 

and its people by threatening us, destabilizing fiscal autonomy, taking away state 

rights and powers, and sending Governors to create political confusion, you are 

mistaken. 

 We cannot afford to govern on slogans alone. We must ensure that policies 
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uplift every citizen, respect state rights, and protect social justice. Tamil Nadu and 

the people of India demand not just grand visions but real, tangible action. Thank 

You. 

®ी आशीष दुब े(जबलपुर) : महामिहम राÕůपित जी Ĭारा सदन म¤ िदए गए अिभभाषण पर मुझे अपनी 

बात रखने का अवसर ÿदान िकया इसके िलए आपका Ńदय से अिभवादन करता हó ँ!  

 महामिहम राÕůपित जी Ĭारा आदरणीय मोदी जी के नतेृÂव म¤ चल रही, देश कì सरकार का जो 

रोड मैप रखा, उसे म§ दशे का िसंघावÐकनª कहóगँा, गत 11 वषŎ म¤ दशे ने िवकास और ÿगित के पथ 

चलते हòए, िवĵ कì एक हर ÿकार से एक महाशिĉ के łप म¤ देश उभर रहा है । आÂमिनभªर भारत, 

िवकिसत भारत का ÖवÈन हम सभी साकार होते देख रहे ह§ । इसिलए भिवÕय का भारत कैसा होगा, 

उसकì िदशा ³ या होगी, यह हम महामिहम राÕůपित जी के अिभभाषण से देश को ÖपĶ हो गया, इसिलए 

म§ राÕůपित जी के अिभभाषण का  समथªन करता हó,ँ जबलपरु और मÅय ÿदेश कì जनता कì ओर से 

देश कì यशÖवी राÕůपित जी एवं सरकार के रोड मैप के łप म¤ अिभभाषण का Öवागत करता हó ँअिभनंदन 

करता हó ँ। 

 मुझे यह सनुकर बहòत ही गवª का अनुभव हòआ, जब महामिहम Ĭारा माननीय मोदी जी Ĭारा 

घोिषत अमृत काल कì उपलिÊधयŌ का उÐलेख कर रहé थी.. राÕůपित ®ीमती þॉपदी ममूुª जी ने कहा 

िक सरकार दशे के िवकास के िलए नई ऊजाª दे रही है और सरकार के 

तीसर ेकायªकाल म¤ िवकास कì गित भी तीन गुना बढ़ गई ह ै।  

 आज देश म¤ अभूतपूवª वृिĦ के साथ िनणªय और नीितयां लागू हो रही ह§ । इन फैसलŌ म¤ गरीबŌ, 

मिहलाओ,ं ब¸चé और यवुाओ ंको सवō¸च ÿाथिमकता पर रखा गया है ।  

 उÆहŌने कहा िक सभी के िलए आवास उपलÊध कराने के लàय को हािसल करने के िलए ठोस 
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कदम उठाए गए ह§ । पीएमएवाई का िवÖतार िकया गया है और अितåरĉ 3 करोड़ पåरवारŌ को नए घर 

उपलÊध कराए जाएगं,े िजसके िलए 5,36,000 करोड़ Łपये आवंिदत िकए गए ह§ । 

 उÆहŌने कहा िक सरकार úामीण गरीबŌ को आवासीň भूिम का मािलकाना हक देने और िव°ीय 

समावेशन कौ बढ़ावा देने के िलए ÿितबĦ ह ै। उÆहŌने इस बाल पर ÿकाश डाला िक SVAMITVA 

योजना के तहत, अब तक 2.25 करोड़ सपंि° काडª जारी िकए गए ह§, िजनम¤ से लगअग 70 लाख िपछले 

छह महीनाँ म§ िवतåरत िकए गए ह§ । पीएम िकसान सÌमान िनिध योजना के तहत करोड़Ō िकसानŌ को 

कुल ₹41,000 करोड़ कì रािश ÿाĮ हòई ह ै।  

 उÆहŌने कहा िक आिदवासी समुदायŌ के उÂथान के िलए धरती आबा जनजातीय úाम उÂकषª 

अिभयान शुł  िकया गया 'ह,ै िजसके िलए 80,000 करोड़ Łपये आवंिटत िकए गए ह§ । आयÕुमान भारत 

योजना के तहत  । 70 साल से अिधक उă के 6 करोड़ लोगŌ को मÉुत ÖवाÖÃय बीमा िदया जाएगा और 

सालाना 5 लाख Łपये का ÖवाÖÃय कवर ÿदान िकया जाएगा ।  

 उÆहŌने यह भी कहा िक छोटे उīिमयŌ के िलए मþुा लोन कì सीमा 10 लाख Łपये से बढ़ाकर 

20 लाख Łपये कर दी गई है. सरकार ने देश के यवुाओ ंके िलए िश±ा और रोजगार के अवसरŌ पर 

Åयान क¤ िþत िकया है । उ¸च िश±ा ÿाĮ करने वाले छाýŌ को आिथªक मदद दनेे के िलए पीएम 

िवदयाŊàमी ।  

 देश म¤ िश±ा, ÖवाÖÃय एवं सावªजिनक पåरवहन, सड़क एवं राÕůीय राजमागª िनमाªण, देश के 

इĀंाÖट³चर आिद के ±ेý म¤, र±ा संबधंी ±ेý म¤ आÂमिनभªर बनाने म¤, यवुाओ ंम¤  Öवावलंबन, देश कì 

कृिष एवं फूड ÿोसेिसंग के ±ेý म¤ भारत अिĬतीय कायª कर रहा है । इसके िलए म§ महामिहम राÕůपित 

जी के अिभभाषण कì ÿशंसा करता हó,ँ देश कì सरकार Ĭारा िकए गए रहे यगुांतकर कारी ÿयासŌ कì 

खुले मन से ÿसंशा करता हó ँ ।  

 मेर ेसंसदीय ±ेý जबलपरु संसदीय ±ेý के दो ÿमुख मĥुŌ कì ओर भी आपका Åयान आकिषªत 

करना चाहता हó ँ। 

1. जबलपरु शहर म¤ मा ँनमªदा जी के पावन तट पर ितलवारा घाट से मा ँनमªदा Óयू पॉइंट तक लगभग 
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11 िक०मी० के भाग पर गजुरात म¤ बने साबरमती åरवर Āंट एवं कोटा राजÖथान म¤ बने हåेरटेज चÌबल 

åरवर Āंट" कì तजª पर जबलपरु म¤ “मा ँनमªदा जी åरवर Āंट” बनाए जाए ।  

2. जीवन दाियनी मा ँनमªदा कì अिवरल धारा को क¤ þ म¤ रखकर इस पूरे ±ेý म¤ “नमªदा टूåरÖट सिकª ट” 

का िनमाªण िकया जाए । इन दोनŌ मĥुŌ को भी यिद जोड़ िदया जाए, तो जबलपरु कì जनता अÂयंत 

आभारी रहेगी । अंत म¤ म§ महामिहम राÕůपित जी दवारा कहे गए वा³य को दोहराकर कहóगँा िक  

हमारा एक है संकÐप है, एक ही लàय है. िवकिसत आरत !  

 अतः इससे यह ÖपĶ है, भारत सरकार मजबूत इरादŌ के साथ दशे के समú िवकास के िलए 

समिपªत भाव से कायª कर रही है । इसिलए म§ महामिहम राÕůपित जी अिभभाषण का खलेु िदल से 

समथªन करता हó ँÖवागत करता हó ँ ।  

धÆयवाद  ।  

®ी राजकुमार चाहर (फतेहपुर सीकरी): माननीय सभापित महोदय, आपने मुझे महामिहम राÕůपित 

जी के अिभभाषण पर धÆयवाद ÿÖताव पर बोलने का अवसर ÿदान िकया, इसके िलए आपको धÆयवाद 

देता हóं । कल िजस ÿकार का भाषण िवप± के नेता न ेिकया, म§न ेिपछल ेपांच सालŌ म¤ इतना घिटया 

और तÃयहीन भाषण नहé देखा । बड़े दखु के साथ कहना पड़ रहा ह,ै बड़े कĶ के साथ कहना पड़ रहा 

ह ैिक महामिहम राÕůपित जी पर कांúेस कì सीिनयर लीडर ®ीमती सोिनया गांधी जी न ेबहòत ही अनगªल 

िटÈपणी कì, िजसकì िजतनी िनंदा कì जाए उतनी कम ह ै । एक आिदवासी मिहला, आज देश कì 

महामिहम राÕůपित ह§ । देश के यशÖवी ÿधानमंýी जी न ेवषª 2047 तक िवकिसत भारत का संकÐप 

िलया ह,ै भारत िवकिसत बन,े उसके िलए एक मजबूत नéव रखने का काम मोदी जी कì सरकार न ेिकया 

ह ै।  

 म§ आपकì जानकारी म¤ लाना चाहता हóं िक िवप± के नेता न ेएक शÊद  का ÿयोग िकया, लाűँी 

िलÖट, हम देश के भिवÕय के िलए काम कर रहे ह§, हम देश आग ेबढ़ाने के िलए काम कर रहे ह§ । भारत 

मजबूत बन,े इसके िलए काम कर रहे ह§, अनेक सारी योजनाए ंमोदी जी द ेरहे ह§ और  भारत लगातर 
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आग ेबढ़ता चला जा रहा ह ै। िवप± के नेता ...  कहलाते थ,े म§न ेसोचा िक  एलओपी बनकर सधुार 

आया होगा, बिुĦ ®ेķ हòई होगी, लेिकन बड़ा दुभाª µय ह ैिक िवप± के नेता िजस शÊदावली के बार ेम¤ नहé 

पता िक वह ³या ÿयोग कर रहे ह§ । एक नई िÖøÈट, एक नया डायलॉग, नय ेÿकार कì Èलािनंग, पता 

नहé कोई बॉलीवडु का डायर³ेटर था या हॉलीवडु का डायर³ेटर था, एक नय ेÿकार स ेयहां पर डायलॉग 

िडलेवरी देने का काम िकया ।  

 मेर ेकांúेस के एक िमý ह§, म§ उनका नाम नहé बताना चाहóंगा, कुछ संबंधŌ म¤ गोपनीयता रखनी 

पड़ती ह ै। उÆहŌन ेकहा िक अब चुनौितयां घर स ेआने लग गई ह§, एक नय ेÿकार कì िÖøÈट तैयार कì 

ह ैिक शायद उसस ेकुछ बात बन जाए और लोग मान ल¤ िक नेता जी अब गंभीर हो गए ह§ । लेिकन पूर े

देश कì जनता न ेदेखा िक नेता जी गंभीर नहé हòए ह§, जो उनका नेचर ह,ै जो उनके डीएनए म¤ ह,ै कल 

लोक सभा के सदन म¤ िदखाया ।  

 सभापित महोदय, दस वषª बाद कांúेस पाटê को िवप± के नेता का दाियÂव िमला है ।… 

(Óयवधान) एक संवैधािनक पद पर रहने वाले नेता ने िजस ÿकार कì ओछी राजनीित यहां पर करने का 

काम िकया है, उसकì िजतनी िनंदा कì जाए, उतना कम है । … (Óयवधान) भारत को लगातार बदनाम 

करने का कांůै³ट राहòल गांधी और काúेंस पाटê ने ले िलया है । िवदेश म¤ जाएगंे तो भारत को बदनाम 

करने कì बात कर¤गे और संसद के अंदर बोल¤गे तो ससंद के अंदर भी केवल भारत कì बदनामी दिुनया 

म¤ जाए, वही काम करने का काम भी कांúेस पाटê कर रही है ।  

 सभापित महोदय, मझुे लगता है िक उनको िवदेश नीित के बार ेम¤ पूरी जानकारी नहé है । िजतना 

पढ़ा िदया जाता है, वे उतना बोल देते ह§ । हमारे िवदेश मýंी जी अमåेरका गए, िकस-िकस काम के िलए 

गए, देश के िलए कई बार जाना होता है, उसको भी उÆहŌने एक अलग ÿकार से जोड़ने का काम िकया, 

िजससे दशे कì बदनामी पूरी दिुनया म¤ हो ।  

 सभापित महोदय, उÆहŌने वषª 2024 के जो चुनाव हòए, उसके बार ेम¤ िवदेश म¤ अपनी ÿेस कांĀ¤ स 
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म¤ िटÈपणी कì िक जो चुनाव हòए थ,े वे Öवतंý चनुाव नहé थे । वे कंůोÐड थे और िकसी के Ĭारा संचािलत 

थ े। आज कांúेस पाटê के 99 लोग जीतकर आए ह§ और ये लोग चनुाव आयोग के ऊपर आरोप लगाते 

ह§ और िवदेश म¤ जाकर बदनाम करते ह§ । यहां पर सदन म¤ रहकर भी चनुाव आयोग से लेकर सरकार के 

ऊपर अनगªल िटÈपणी करने का काम करते ह§ । ये राहòल गांधी, हम तो सोचते थ ेिक िवप± के नेता बनने 

के बाद कुछ बुिĦ ®ेķ हòई होगी, लेिकन वे ...   से ऊपर नहé आ पा रहे ह§ । यह पूरे देश कì जनता जान 

रही है ।… (Óयवधान) 

 सभापित महोदय, पूरी दिुनया म¤ भारत कì बदनामी कराने के िलए इनकì िजतनी िनंदा कì जाए, 

उतना कम है । अभी कल आपने देखा होगा, पूरे देश कì जनता दखे रही थी, चीन-चीन, चाइना-चाइना, 

राहòल गांधी ने 34 बार, कांúेस पाटê के िजÌमेदार Óयिĉ ने, संवैधािनक पद पर बैठने वाले एलओपी ने 

चाइना का नाम िलया । आपका चाइना के साथ ऐसा ³या åरÔता है? आपका चाइना के साथ ऐसी कौन 

सी नजदीिकयां ह§? म§ आपके माÅयम से यह जानकारी चाहता हóं । देश कì जनता भी जानना चाहती है 

िक चाइना म¤ िकतनी बार ...  जी का जान हòआ है? वषª 2014 स ेअब तक कांúेस के नेता राहòल गांधी 

िकतनी बार गए? ³या वे सरकार से अनुमित लेकर गए थे? ³या वे दशे के िलए कुछ करने के िलए गए 

थे? इसके बारे म¤ म§ ÖपĶ जानकारी चाहता हóं । पूरे देश को यह जानकारी िमलनी चािहए । बार-बार 

चाइना जाने का जो काम इÆहŌने िकया, उसकì जानकारी सभा पटल पर भी लाई जाए और देश को भी 

बताया जाए । … (Óयवधान) बार-बार चाइना-चाइना करने वाले लोगŌ के बारे म¤ देश को भी जानने का 

हक है । … (Óयवधान)  

डॉ. मोहÌमद जावेद (िकशनगजं) : सर, ये ³या बोल रहे ह§? 

®ी राजकुमार चाहर : सभापित महोदय, म§ सच बोल रहा हóं । इÆहŌन ेचाइना-चाइना कì जो āांिडंग कì 

ह,ै अलग-अलग ÿकार कì जो बात¤ यहां बनाई ह,ै म§ आपके माÅयम स ेबताना चाहता हóं, इÆहŌन ेमाननीय 
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ÿधानमंýी जी पर भी िटÈपणी कì ह,ै ये बोलते ह§ िक माननीय ÿधानमंýी जी और सेना के बीच म¤ कोई 

मतभेद थ,े इससे ºयादा कोई छोटी बात नहé हो सकती ह ै। यह र±ा ±ेý का मामला ह ै। आज जहां 

चाइना खड़ा ह ैऔर ये जो कह रहे ह§ िक चाइना हमस ेदस साल आग ेह ैतो उसका कारण ³या था? हम 

र±ा ±ेý म¤ कमजोर ³यŌ हòए? उसका कारण कांúेस पाटê कì नीितयां थé । वषª 1962 म¤ जब अमåेरका 

और सोिवयत संघ दोनŌ भारत को सरु±ा पåरषद कì Öथायी सदÖयता देने के िलए तैयार थ ेतो नेहł 

जी न ेउसको Öवीकार नहé िकया और चाइना के प± म¤ जाकर खड़े हो गए । इसिलए, चाइना इतना 

मजबूत हो गया और हम इतन ेिपछड़ गए । वषª 1962 म¤ जब चीन का यĦु हòआ तो उस समय हमार ेपास 

आधिुनक हिथयार नहé थ े। हम आधिुनक तकनीक स ेभी लैस नहé थ े। वह एक बड़ा कारण था, ³यŌिक 

चाइना को मजबूत करन ेका काम अगर िकसी न ेिकया तो देश के तÂकालीन ÿधानमंýी नेहł जी ने 

िकया ।   … (Óयवधान) इसी कारण ये चाइना-चाइना करते ह§ ।    

 माननीय सभापित जी, म§ आपको एक िवषय के बारे म¤ जानकारी देना चाहता हóं । सन् 1950 के 

दशक म¤ नेहł जी ने जो गलती कì थी, उसका पåरणाम है िक आज हम आधुिनक सेना बनाने म¤ कमजोर 

रहे ह§ । गटुिनरपे± आंदोलन तथा अिहंसा कì नीित पर Åयान देने वाले नेहł जी ने भारत को सशĉ 

नहé बनने िदया, इसके िलए नेहł जी को सीधे-सीधे िजÌमेदार ठहराया जा सकता है ।  

 माननीय सभापित जी, आपको याद होगा िक कÔमीर के राजा हåर िसंह जी थे, वे कÔमीर का 

िवलय भारत म¤ करना चाहते थ े। उस समस पािकÖतान के कबायली ने हमारी सेना पर हमला िकया 

था । हमारे सैिनक आगे बढ़े थे, तब नेहł जी न े³या िकया था? नेहł जी यूएन चले गए और यूएन स े

यĦु िवराम कì घोषणा करा दी, िजसके कारण आज पीओके हमारे पास नहé है । म§ दावे के साथ यह 

कह सकता हóं िक एक िदन आएगा, जब पीओके भी भारत का िहÖसा होगा, देश के ÿधानमýंी नरÆेþ 

मोदी जी के नेतÂृव म¤ ऐसा होगा । म§ दावे के साथ आपसे यह कह सकता हóं । 

 माननीय सभापित जी, इÆहŌने संिवधान कì बहòत बात कì है, संिवधान पर बहòत चचाª कì है । म§ 

संिवधान के बार ेम¤ यह बताना चाहता हóं िक उसम¤ जो मतभेद थ,े वह बाबासाहेब भीमराव अंबेडकर और 

नेहł जी के बीच हòआ था । बाबासाहेब भीमराव अंबेडकर जी ने कांúेस पाटê कì नीितयŌ से ýÖत और 
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परेशान होकर मंýालय से इÖतीफा दे िदया था । उÆहŌने िलखा था िक कांúेस पाटê के Ĭारा दिलतŌ के 

कÐयाण कì कोई आशा नहé कì जा सकती ह ै। यह कांúेस पाटê का चेहरा है । कांúेस पाटê का यह 

दिलत िवरोधी चेहरा है । यहां पर वे िदखाते ह§, संिवधान को लेकर आते ह§, जेब म¤ संिवधान को रखकर 

लाते ह§ । संिवधान का मान-सÌमान, सुर±ा, र±ा करने का काम इस तरह नहé होता है । इस ÿकार से 

नहé चलेगा । आप संिवधान कì दहुाई देते हो, लेिकन संिवधान कì र±ा करने का काम नहé करते हो । 

 माननीय सभापित जी, शाहबानो का ÿकरण सबको मालूम ह ै। इंिदरा जी के समय चुनाव के बारे 

म¤ सबको मालूम ह ै। सन् 1975 से 1977 तक कì इमरज¤सी के बारे म¤ सबको मालूम ह ै। इÆहŌने तĶुीकरण 

के िलए ³या-³या नहé िकया था, पूरे दशे कì जनता यह जानती है । म§ आपकì जानकारी के िलए बताना 

चाहता हóं िक ये चाइना के बार ेइतनी ºयादा बात¤ करते ह§, आज परू ेदेश म¤ चचाª हो रही है िक राहòल 

गांधी को ³या हो गया है? कांúेस पाटê को ³या हो गया? वे चाइना कì इतनी बात¤ ³यŌ कर रहे ह§?  

 माननीय सभापित जी, म§ आपके माÅयम से सदन कì जानकारी के िलए बताना चाहता हóं, 

³यŌिक पूरे देश कì जनता इस प± को सुन रही है िक डॉ³टर मनमोहन िसंह जी कì सरकार एक 

आिडªन¤स लेकर आई थी । इसी पािलªयाम¤ट के अंदर राहòल गांधी ने सरकार को छोटा समझा और अपने 

आपको बड़ा समझा । उÆहŌने उस आिडªन¤स को फाड़ने का काम इसी पािलªयाम¤ट म¤ िकया था । उÆहŌने 

सावªजिनक मंचŌ पर भी ऐसा िकया था, ÿेस øांफ¤ स म¤ भी िकया था, उÆहŌने सब जगह आिडªन¤स को 

फाड़ने का काम िकया था । ³या वह संिवधान का सÌमान था?  

 माननीय सभापित जी, मझेु एक बात कहते हòए बड़ा कĶ हो रहा है, म§ बहòत दखुी मन से कह रहा 

हóं िक राहòल गांधी ने माननीय ÿधानमंýी जी के ऊपर बहòत छोटी िटÈपणी कì, बहòत ही हÐकì िटÈपणी 

कì है, ऐसा नहé करना चािहए था । उÆहŌने कहा था िक ÿधानमंýी जी मुंह नीचे कर रहे ह§ । यह åरकॉडª 

म¤ है । उÆहŌने कहा था िक ÿधानमंýी जी मुंह नीचा कर रहे ह§ । मुंह नीचे करने, चेहरा छुपाने, कंधे 

झुकाकर चलने और िसर झुकाकर चलने का पाप कांúेस पाटê ने िकया ह ै। हमार ेÿधानमंýी मोदी जी ने 

अपना 56 इंच का सीना चौड़ा करके हमार ेदेश को पूरी दिुनया म¤ मजबूत करने का काम िकया ह ै । 

उÆहŌने िजस ÿकार से ÿधानमýंी जी के ऊपर िटÈपणी करने का काम िकया है, उसके िलए कांúेस पाटê 
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को इसके िलए माफì मांगनी चािहए और इसके िलए राहòल गांधी को भी माफì मांगनी चािहए । 

 माननीय सभापित जी, म§ आपको एक और महÂवपूणª बात बताना चाहता हóं । राÕůीय Öवयंसेवक 

संघ, िजसके पूºय संघ संचालक आदरणीय मोहन भागवत जी ह§ । उनके बार ेम¤ भी यहां पर अनिगनत 

िटÈपणी करने का काम िकया गया है । ये संघ के बारे म¤ ³या जानते ह§ । आज सघं दिुनया कì सबसे बड़ी 

गैर-राजनीितक शिĉ है । आज संघ है, जो दशे का िनमाªण भी करता ह ै। आज संघ है, जो समाज का 

िनमाªण भी करता है और देश को आगे बढ़ाने का काम करता है । जब भी कोई आपदा आती है, चाहे 

भूकंप आए या कोई भी घटना घटती है, तो राÕůीय Öवयंसेवक संघ का Öवयंसवेक आगे बढ़ता है और 

समाज कì सेवा करने का काम करता है । यह राÕůीय Öवयंसेवक संघ है । अगर आप संघ को समझना 

चाहते हो तो आप संघ म¤ जाइए, शाखा म¤ जाइए । म§ अपनी बात को आगे बढ़ाते हòए यह कहना चाहता 

हóं िक देश के पूवª ÿधानमंýी भारत रÂन ®ी अटल िबहारी वाजपेई भी संघ के ÿचारक थे, Öवयंसेवक     

थ े। म§ बड़े गवª के साथ यह कहना चाहता हóं िक देश के ÿधानमýंी ®ी नर¤þ मोदी जी ने अपने जीवन म¤ 

राÕůीय Öवयंसेवक संघ के एक Öवयंसेवक और ÿचारक के łप म¤ काम िकया है । 

माननीय सभापित जी, म§ दो-तीन बात¤ कहकर अपनी बात को पूरी कłंगा । यह कांúेस पाटê 

थी, िजसने संघ के ऊपर ÿितबंध लगाया था और एक बार नहé, चार-चार बार ÿितबंध लगाया था । देश 

कì आजादी के समय, उसके बाद भी और जब बाबरी का िवÅवंस हòआ तो उस समय भी संघ को 

ÿितबंिधत िकया गया । म§ यह गवª के साथ कह सकता हóं िक म§ भी संघ का एक Öवयंसेवक हóं । म§ गवª के 

साथ कह सकता हóं िक संघ पर जब-जब ÿितबंध लगाया गया है, संघ उतनी ही मजबूती से आगे चढ़कर 

आया है, आगे बढ़कर आया है । म§ देश के ÿधानमंýी आदरणीय ®ी नर¤þ मोदी जी को Ńदय से धÆयवाद 

देना चाहता हóं िक उÆहŌने जुलाई, 2024 म¤ कमªचाåरयŌ के िलए चाहे वे सरकारी कमªचारी ³यŌ न हŌ, व े

संघ कì शाखा म¤ जा सकते ह§ । यह ऐितहािसक िनणªय मोदी जी कì सरकार ने िलया है । म§ समझता हóं 

िक इससे बड़ा काम कोई और नहé हो सकता है ।  

सभापित जी, म§ एक बात पूरी करके अपनी बात को खÂम कłंगा । महाकुÌ भ कì चचाª राºय 

सभा म¤ भी हो रही है और लोक सभा के पटल पर भी हो रही ह ै। महाकुÌ भ िदÓयता और भÓयता के 
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साथ-साथ चल रहा है । मौनी अमावÖया, बसंत पंचमी के अवसर पर गंगा, यमुना, सरÖवती का िदÓय 

संगम, िदÓय धाराओ ंके पिवý अमतृ Öनान का पÁुय हमारे साधु संतŌ के साथ पूर ेदेश कì जनता ÿाĮ 

कर रही है । भारत कì कालजयी, मÂृयजुयी सनातन वैिदक सÖंकृित और आÅयािÂमक ÿितमानŌ कì 

®ेķ अिभÓयिĉ महाकुÌ भ है । सनातन सÖंकृित और धमª कì र±ा का शुभ संकÐप है । हां, यह दभुाª µयपूणª 

है िक वहां एक घटना घटी है । यह िनिĲत łप से दुभाª µयपूणª ह ै। हम उन सब पåरवारŌ के ÿित शोक 

संवेदना Óयĉ करते ह§ । उ°र ÿदेश कì सरकार ने ÿित पåरवार 25-25 लाख Łपये कì सहायता देने 

का काम िकया है । … (Óयवधान)  

म§ अपनी बात को एक िमनट म¤ पूरी कर रहा हóं । यही नहé, इससे पहले भी ऐसा हòआ ह ै। कोई 

भी घटना दुभाª µयपूणª हो सकती है, लेिकन िजस ÿकार से समाजवादी पाटê कì राºय सभा सांसद 

®ीमती जया ब¸चन, जो ÿयागराज कì बहó भी ह§, जहां पर कुÌ भ चल रहा है, उÆहŌने िकतने घिटया Öतर 

का बयान िदया है िक कुÌ भ म¤ गंगा, यमुना, सरÖवती के संगम म¤ लाश¤ बही जा रही ह§, वहां लोग कैस े

Öनान कर रहे ह§? यह कौन सी सोच है? यह सनातन िवरोधी सोच कहां से आ गई? इससे पहले भी वषª 

1986, वषª 2013 और कई बार इस ÿकार कì घटनाए ंहòए ह§ । … (Óयवधान) 

SHRI MATHESWARAN V. S. (NAMAKKAL): Hon Chairman, Vanakkam. I thank 

the Hon President of India for reading out the entire speech prepared by the Union 

Government as it is and without expressing displeasure or making corrections in 

the said speech. But I am pained to state that such a scenarios does not prevail in 

the Legislative Assembly of Tamil Nadu. I extend heartfelt thanks to the Hon 

Finance Minister for giving large sums of money to Bihar in the Budget and just 

stating Tirukkural couplet as regards Tamil Nadu. I am duty-bound to state some 

 
 

 English Translation of the speech originally delivered in Tamil. 
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suggestions and views while speaking on the Hon President’s Address. You have 

mentioned in the Address that the country has developed during the last 10 years. 

You are getting loan for paying the interest on already availed loans. You get 24 

per cent as loan. You pay 20 per cent as interest on the already availed loan. Where 

is development? The value of Rupee against US Dollar was Rs 60 in the year 2014. 

But the Rupee’s value has decreased to Rs 87 against US Dollar today. Is this the 

development you are talking about? You are very much adamant to implement the 

National Education Policy. You have goals set for the year 2050. But Tamil Nadu 

has achieved that target already. 

 Our Hon Chief Minister of Tamil Nadu Thalapathy M.K. Stalin has clearly 

stated that the State Government will not give up the education policy of the State 

at any cost. You claim that you have achieved in the field of sports. You should 

think what is the ranking of India in the medals tally at Olympics?  You also say that 

products with label of “Made in India” are sold in international markets. But what is 

that actual state of affairs? For example, if you take textile garments, many of them 

have the label “Made in Bangladesh”. Bangladesh is a small country. But it is 

exporting as many as three times of garments in terms of volume when compared 

to India. Are you not understanding the gravity of this issue? You have stopped all 

the incentives given to the Textile and garments sector in India. In the Kongu region 

of Tamil Nadu, textile industry is the predominant one and which is facing closure. 

You talk about metro rail connectivity. Coimbatore is called the Manchester of 

South India. But there is no metro rail network in Coimbatore City. Similarly there 

is no metro rail network in Madurai, a city in southern Tamil Nadu.  
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You talk in support of linking of rivers. What is the status of the Ganges-

Cauvery River linking scheme announced in the year 2014? What happened to the 

Cauvery River-Gundaru linking scheme announce by Hon Prime Minister in the 

year 2019? Under MGNREGA-100 day employment guarantee Scheme, 

thousands of women have not been paid their wages that are due to them after 

completing their work before two months. When will you release their money? 

Similarly you talk about expansion of airports. What is the status of expansion of 

Salem airport? There is no answer as regards this in Hon President’s Address. 

Sangagiri railway station in our constituency is 100 years old and historically 

important. There is a mention in History about the visit of Mahatma Gandhiji to this 

railway station in the year 1924. We have requested for including this Railway 

station under Amrit Bharat scheme. But there is no mention about that in Hon 

President’s Address. You say that India is safe in terms of protection. Sri Lankan 

Navy personnel have arrested 63 Indian fishermen. You should enquire and inform 

about their condition. Lorry industry is an important industry next to Agriculture in 

India. You have not closed several Toll Plazas which have completed their period 

of existence. This action is affecting the lorry business very much,. What is the 

reply to this? There are several other Schemes. Thirumanimutharu river scheme 

has not been fulfilled by the Union Government. We wanted a research centre for 

poultry research. But there is no response from you. You also talk high about “One 

Nation; One Election” and “One Nation; One Tax”. But I sincerely urge that this 

Union Government should consider and treat all the States of this country equally 

and on the same page. Thank you. Vanakkam. 
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®ीमती अिनता नागरिसहं चौहान (रतलाम) : म§ महामिहम राÕůपित जी के अिभभाषण के प± म¤ 

अपने िवचार रखती हó ँ ।  

 भारत कì िवकास याýा के इस अमतृ काल को आज मोदी जी कì सरकार अभूतपूवª उपलिÊधयŌ 

के माÅयम से नई ऊजाª दे रही है । तीसर ेकायªकाल म¤ तीन गनुा तेज गित स ेकाम हो रहा है । 

 आज दशे बड़े िनणªयŌ और नीितयŌ को लागू होते दखे रहा है ।  

 लेिकन िवप± के लोग बोल रहे थ,े िक हर बार एक ही जैसा करते है, एक जैसा बोलते ह§ । 

दोहराया जाता है । 

 म§ यह कहना चाहती हóं िक अगर मोदी सरकार हर साल, हर बार एक ही तरह का कायª करती, 

तो 5वé अथªÓयवÖथा नहé बना होता देश और तीसरी अथªÓयवÖथा बनने नहé जा रहा होता ।  

 म§ राÕůपित जी का धÆयवाद करती हóं िक उÆहŌने अपने अिभभाषण म¤ कहा िक ÿधानमंýी आवास 

योजना का िवÖतार करते हòए तीन करोड़ अितåरĉ पåरवारŌ को नए घर देने का िनणªय िलया गया । 

 जो शीश महल म¤ पल-ेबड़े हो जो कभी लाल िमचê पकाने कì बात करते हो, उÆह¤ ³या पता िक 

एक गांव के गरीब आिदवासी के िलए ÿधानमýंी आवास घर ³या होता है, वो तो गरीब ही बता सकता 

ह ै। लेिकन माननीय मादी जी को पता है ।  

 िजसको घर िमलता है वो मादी जी को धÆयवाद करता है, िजसका नÌबर नहé आता, अपनी 

बारी अपने का इÆतजार करता है िक कब तक आयेगा मेरा नाम सूची म¤, Öकूल का रिजÖůेशन करना   

ह ै। úाम का सव¥ करना है । तािक म§ अपनी बेटी का िववाह मु́ यमýंी कÆयादान आवास म¤ करा सकंू 

और अपनी बटेी के ससरुाल वालŌ को ÿधानमंýी उººवला योजना के तहत िमले उस गैस चूÐहे पर 

चाय नाÔता बनाकर ÿधानमýंी आवास म¤ करवा सकंू ।  

 म§ माननीय मादी जी का धÆयवाद करती हóं िक उÆहŌने ये योजना बनायी-गरीब माताओ ंऔर 

 
 

 Speech was laid on the Table. 
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बहनŌ को Åयान म¤ रखते हòए । गजुरात मÆýी दीदी को लेटर देना ह ै। ऑनलाइन खाīाÆन देने के िलए 

महामिहम राÕůपित जी जब बोल रही थी तब म§ उÆह¤ Åयान से सनु रही थी, देख रही थी ।  

 वो गरीब के िहत के बारे म¤ उनके उÂथान के िलए अपने अिभभाषण म¤ बोल रही थी, तो ऐसा लग 

रहा था िक देश के सवō¸च पद को सशुोिभत करते हòए, एक ममतÓय का भाव िलये हòए एक माता, बड़ी 

बहन बोल रही थी ।  

 लेिकन िवप± के लोग राÕůपित जी के बारे म¤ ³या-³या बोल गये? बेचारी थकì हòई बोलकर उÆह¤ 

अपमािनत िकया गया । एक मिहला होकर मिहला का उ¸च पद उÆह¤ आखŌ आ रहा िवप± के लोगŌ को 

शमª आनी चािहए । ³या एक गरीब को आगे नहé आना चािहए । ³या उ¸च पद पर होना गनुाह है ।  

 म§ िवप± के लोगŌ Ĭारा बोले गये उन शÊदŌ कì कड़ी िनÆदा करती हóं एक आिदवासी मिहला होने 

के नाते ।  

 मुझे गवª है िक मेर ेभारत देश कì राÕůपित एक आिदवासी मिहला है । अÅय± जी माननीय 

राÕůपित जी के अिभभाषण म¤ मिहलाओ,ं िकसानŌ, गरीब, यवुा सब के बारे म¤ था । म§ मेरे संसदीय ±ेý 

रतलाम झापुआ, अलीराजपरु के उन सभी आिदवासी भाई-बहनŌ कì ओर से ±ेý-वािसयŌ कì ओर से 

उÆह¤ धÆयवाद और बधाई देती हóं ।  

धÆयवाद ।  

®ी धैयªशील सभंाजीराव माणे (हातकणंगल)े : धÆयवाद अÅय± महोदय, आपने मझुे महामिहम 

राÕůपित जी के अिभभाषण पर धÆयवाद ÿÖताव पर बोलने का अवसर िदया ।  

म§ अपनी पाटê िशव सेना कì ओर से माननीय राÕůपित जी के अिभभाषण पर लाए गए धÆयवाद 

ÿÖताव का Öवागत करते हòए, इस देश कì उपलबिÅयŌ को िगनाना नहé चाहता हóं, ³यŌिक ÿधान मंýी 

नरÆेþ मोदी जी के कुशल नेतÂृव म¤ िपछले दस साल म¤ åरकॉडª तोड़ काम इस देश ने देखे । इसीिलए उन 

नीितयŌ का आज यह Êयौरा है िक दूसरी और तीसरी बार देश कì आम जनता ने ÿधान मंýी जी के 

नेतÂृव पर और उनके Ĭारा िपछले 15 साल म¤ बनायी हòई नीितयŌ पर िवĵास रखकर हम¤ अपनी सेवा 

का मौका िदया । 
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महोदय, म§ राÕůपित जी का अिभभाषण बहòत गौर से सनु रहा था । सवªÿथम म§ दशे के उन 

शूरवीरŌ को, िजÆहŌने इस देश के िलए अपनी जान Æयौछावर कì है, धÆयवाद करते हòए नमन करना 

चाहóंगा ।  

महोदय, िनिĲत łप से यह अिभभाषण सरकार कì नीितयŌ का दपªण है और भिवÕ य का भारत 

कैसा होगा, इसका एक िदशा सूचक भी है । वतªमान सरकार म¤ यशÖवी ÿधान मýंी ®ी नर¤þ मोदी जी के 

नेतÂृव म¤ आम जन, गरीब, िकसान, मजदरू, अनसुूिचत जाित, जनजाित और िपछड़े वगª अथाªत् समाज 

के सभी वगŎ के कÐयाण कì संकÐपना है । 

 आदरणीय सभापित जी, म§ िकसी कì ओर अंगलुी नहé िदखाना चाहता हó,ँ लेिकन कल िवप± 

के एक बड़े नेता महाराÕů कì राजनीित के बार ेम¤ बोल रहे थे । महाराÕů म¤ जो इल³ेटोरल पॉिलिट³स 

हòई, उसके बार ेम¤ िटÈपणी कर रहे थ े। आज तक के इितहास म¤ अगर सबसे ºयादा यशÖवी ÿधान मýंी 

कोई हŌगे तो िनिĲत łप से ÿधान मýंी ®ी नरÆेþ मोदी जी हŌगे और वे सबसे ºयादा कामयाब ÿधान 

मंिýयŌ म¤ से िगने जाएगंे ।  

 एक åरकॉडª िवप± के नेता पर भी दजª िकया जाएगा । आज तक के इितहास म¤ ये लोग 89 चनुाव 

िकसी के नेतृÂव म¤ हार ेहŌगे तो इनके नेतृÂव म¤ हार ेहŌगे । इनसे पहले िकसी के नेतÂृव म¤ नहé हार ेहŌगे । 

इनकì बहòत जÐदी ही स¤चुरी हो जाएगी और उसका सेिलāेशन ये शायद देश म¤ नहé, बिÐक िवदेश म¤ 

कर¤गे । ³यŌिक इनको दशे से कोई लगाव और जड़ुाव नहé है । कल वे बोल रहे थे िक मेक इन इंिडया 

और मेड इन इंिडया के बारे म¤ उनको कंÉयूजन ह ै। उनका कंÉयूजन होना भी Öवाभािवक है । वे मेड 

इन इंिडया ह§, असÌेबÐड इन इंिडया ह§, उसके बारे म¤ उनको ºयादा जानकारी है ।  

 िनिĲत łप से म§ यह कहना चाहóंगा िक इस देश कì धरोहर को जो जानता है, जो इस िमĘी से 

जड़ुा हòआ है, वह िनिĲत łप स ेमेक इन इंिडया को जानता है । मेड इन इंिडया इस भारत का लौहपŁुष 

था । आज देश को आगे लकेर जाने का काम ÿधान मýंी नरÆेþ मोदी जी कर रहे ह§ । भारत कì राजनीित 

को एक नई ऊंचाई पर और इस देश के नवयवुक को आगे ले जाने का काम नरÆेþ मोदी जी के नेतृÂव म¤ 

चल रहा है । िवप± का काम िसफª  िटÈपणी करने का, उनको कटा± करने का और उÆह¤ कोसते रहने 
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का रहा है । िनिĲत łप से आने वाले समय म¤ जो नीितयां बन रही ह§, वे इस देश कì उÆनित के िलए 

बन रही ह§ । आज देश अथªÓयवÖथा के माÅयम से पांचव¤ पायदान पर दिुनया भर म¤ नवाजा जा रहा है । 

अगर य ेउपलिÊधयां उनको िदखाई नहé दे रही ह§ तो िनिĲत łप से म§ आपको बताना चाहता हó ँिक एक 

øाई बेबी नाम का िसÆűोम है और िवप± के नेता को वह øाई बेबी िसÆűोम हो गया है । हर एक मसले 

पर अपना िवरोध जताना, दशे के सामने गलत मैसेज दनेा, दिुनया भर के सामने भारत को नीचा िदखाना, 

यही उनका काम रह गया है ।  

 अगर उनके परुाने शासन काल म¤ इस दशे को चाइना के सामने झुकना पड़ा था तो उÆहé कì 

नीितयŌ कì वजह से हम¤ झुकना पड़ा था, लेिकन आज हम सीना ताने कह सकते ह§ िक चाइना को आखेँ 

िदखाने का काम नरÆेþ मोदी जी कì गवनªम¤ट पूर ेदमखम से कर रही है ।  

 आज यह चनुावी माहौल नहé है, लेिकन महाराÕů कì जनता ने जो चुनावी मेनडेट िदया है, चूिँक 

उस समय िसफª  एक चुनाव नहé हòआ था । उस समय दो चुनाव हòए थ े। महाराÕů म¤ चनुाव हो रहा था, 

उसी के साथ वायनाड म¤ भी चुनाव हो रहा था । वहां िÿयंका जी लड़ रही थé । अगर महाराÕů के चनुाव 

म¤ गड़बड़ी हòई है तो ³या वायनाड म¤ गड़बड़ी नहé हòई? वायनाड म¤ आप उसका समथªन करते ह§, उसे 

लोकतंý कì जीत मानते ह§ और दूसरी तरफ लोकतंý के माÅयम स ेिजस महाराÕů ने सबस ेºयादा 

मेनडेट एकनाथ िशंदे साहब के नेतृÂव म¤ िजस सरकार को िदया, आज दवेेÆþ जी उसे आगे लेकर जा 

रहे ह§ । उसको कोसने का काम और नीचा िदखाने का काम ये लोग कर रहे ह§ । इÆह¤ लोकतंý म¤ िवĵास 

नहé है । इÆह¤ ÿजातंý म¤ िवĵास नहé है । इÆह¤ एक फैिमली कì राजनीित म¤ िवĵास है । िनिĲत łप से म§ 

िशवसेना पाटê कì ओर से यह जłर कहना चाहóंगा िक आज बहòत सारी नीितयां बनी ह§ । देश को 

िवकिसत भारत बनाने के िलए और िपछल े10 वषŎ म¤ िकसानŌ के िलए उठाए गए कदम तथा जीवन को 

बेहतरी से आगे ले जाने के िलए कई योजनाए ंबनी ह§, िजनका म§ िजø करना चाहता हó ँ। चाहे आयÕुमान 

योजना हो, िकसान सÌमान योजना हो, आÂमिनभªर भारत हो, मेक इन इंिडया हो, अटल प¤शन हो, मþुा 

योजना हो ।  

अटल योजना हो, उडान योजना हो या राÕůीय सड़क बनाने के िलए पंतÿधान सड़क योजना 
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हो, हर एक माÅयम से जनमानस तक पहòंचने का काम आदरणीय ÿधानमंýी जी के नेतÂृव म¤ चल रहा 

ह ै। जो आम नागåरक टै³स का भुगतान करते ह§, उनको 12 लाख Łपए तक कì इनकम पर  कोई टै³स 

नहé देना होगा । इस गवनªम¤ट ने यह øांितकारी िनणªय िलया है ।  

म§ आपके माÅयम से महामिहम राÕůपित महोदया जी का धÆयवाद करना चाहóंगा िक उÆहŌने जो 

िववेचन िकया, उÆहŌने उसके माÅयम से सारी नीितयŌ का दपªण इनके सामने रखा है, लेिकन इनको 

अ¸छाई देखने कì आदत नहé है । भगवान कर ेिक उनको वह आदत लग े।  

अब देश भर म¤ बहòत सारी ůेÆस चल रही ह§ । उनम¤ से एक ůेन वंदे भारत है । जो भारत माता को 

जानते ह§, वे ही वंदे भारत ůेन म¤ बैठते ह§ । शायद हवाई जहाज से ÿदेश जाने वालŌ को ºयादा नहé पता 

है, लेिकन एक खास ůेन िवप± के कुछ चुिनंदा लोगŌ के िलए बनाई जाए, जो इनको ÿयागराज म¤ Öनान 

करने के िलए दी जाए । ³यŌिक 75 सालŌ म¤ जो उनसे. पाप हòए ह§, वह धलुने का एक ही माÅयम 

ÿयागराज जाना है । जो सनातन धमª है, उसको समझना पड़ेगा ।… (Óयवधान) नहाना पड़ेगा, तभी पाप 

धुल¤गे ।…(Óयवधान) उनको इमरज¤सी और जो कÂलेआम हòए थे, उसके िलए भारत देश कì जनता से 

माफì मांगनी पड़ेगी । शायद तभी आपको मो± िमले ।  

म§ इÆहé शÊदŌ के साथ िशवसेना पाटê कì ओर से इस ÿÖताव का समथªन करते हòए अपनी बातŌ 

का िवराम देता हóं ।  

जय िहंद जय महाराÕů । 

DR. K. SUDHAKAR (CHIKKBALLAPUR): I thank you for giving me an 

opportunity to express my views on the Motion of Thanks to Hon'ble President's 

address. I support the Motion of Thanks on the President's Address.  

 Let me start this article referring to an editorial - "India: Another Tryst with 

 
 

 Speech was laid on the Table. 
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Destiny," which was published in the UK's The Guardian newspaper. On 18th May 

2014, John Crace wrote "Today, 18 May 2014, may well go down in history as the 

day when Britain finally left India. Narendra Modi's victory in the elections marks 

the end of a long era in which the structures of power did not differ greatly from 

those through which Britain ruled the subcontinent. India under the Congress party 

was in many ways a continuation of the British Raj by other means." 

Well, the editorial is a profound piece of truth and one that has stood the test of 

time. 

 After 10 years one can safely say Bharat has been undergoing a complete 

decolonization of sorts on various parameters and is still an ongoing process 

cleaning up the colonial mindset. Mindset is a framework, a set template of rigid 

notions and a big and diverse country like ours cannot be governed by archaic 

western constructs. 

 A nation marred by monumental scams was cynical and yet hopeful of a new 

dawn when Shri Narendra Modi was announced as the Prime Ministerial candidate 

on 13th September 2013. Real Leaders always rise and make places powerful 

around them by making structural changes filled with conviction and transform 

lives. 

 Starting June 2014 India that is Bharat under Shri Narendra Modi had 

undertaken rapid reforms on a wide spectrum of governance areas which have a 

common thread tied to one another-Atmanirbharta (meaning self- reliance). The 

farsighted financial inclusion program Jan Dhan Accounts (using Jan Dhan bank 

accounts, Aadhaar, and Mobile) - banking for the unbanked was the first mega 
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initiative by the Modi government. It looked trivial for many, but it was a mega step 

towards initiating savings and corruption free delivery to the masses. Many 

economists failed to see the huge impact Jan Dhan could bring about - a's we write 

this piece 51.42 Crore (514 million) beneficiaries banked so far with Rs 213,798.10 

Crore (25 billion USD) balance in beneficiary accounts. The Mudra loan scheme 

too has been a great game changer providing loans up to Rs 10 lakh (1 million) to 

the non-corporate, non-farm small/micro enterprises. 

The "Swachh Bharat Abhiyan" has led to significant progress in improving 

sanitation and hygiene across the country. Millions of toilets have been built, 

reducing open defecation, and improving public health. A staggering 109 million 

Toilets were built in rural India since the launch of Swachh Bharat in October 2014. 

The programme led to the construction of over 10 crore individual household toilets, 

taking sanitation coverage from 39% in 2014 to 100% in 2019 when around 6 lakh 

villages declared themselves Open Defecation Free (ODF). While studies indicate 

that the SBM-G campaign led to significant economic, environmental and health 

impacts, contributing to the empowerment of women, it also led to the achievement 

of SDG 6.2 (Sanitation and Hygiene), 11 years ahead of the stipulated timeline. 

This should be global case study on how to implement mass programs for social 

welfare. 

 Digital India was aimed at democratising internet, 4G rollout was being done 

at a scorching pace with per GB data in India costing just Rs 13 (0.16 USD) one of 

the cheapest in the world, governance delivery took a new leap. The most 

impending Tax reform - Goods & Services tax was courageously brought forward 
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and implemented on 1st July 2017 and ensured One Nation One Tax and ease of 

moment of goods with minimum delays and processes leading to improved ease 

of business. 

 Foreign policy too stood out with Prime Minister connecting with ease with 

Indian diaspora in every country he would visit in his first term, it was logical for 

world governments to forge a friendly relationship with India under Narendra Modi. 

So many successful missions over the past years Operation Ganga, Operation Dev 

Shakti, Operation Raahat, Operation Maitri and notably Vande Bharat Mission in 

which India brought back 6.76 million stranded passengers with the help of special 

international flights. This was apparently India's biggest evacuation mission since 

1990, when it rescued 170,000 civilians from Kuwait during the Gulf War. 

India's G20 Presidency witnessed the largest ever in-person participation 

with over 100,000 participants, from 135 nationalities attended our G20. Organised 

under the theme "One Earth, One Family, One Future," drawing upon our age-old 

belief of "Vasudhaiva Kutumbakam" India's Presidency was the most inclusive of 

sorts representing 85% of global GDP, 75% of world trade and 2/3rd of world 

population, it witnessed the highest profile international gathering in the history of 

independent India. 

 Infrastructure push has been stellar with massive investments in building 

roads, railways, ports, and airports. The "Smart Cities" initiative aims to create 

modern urban centres that offer a high quality of life for citizens. Highway 

construction is happening at a scorching pace of around 40Km/ day as compared 

to around 3 Km / day in earlier regimes. Railways has been greatly transformed 
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with 41 semi-high-speed Vande Bharat trains being introduced, not only reducing 

travel time between cities but also offering passengers greater comfort and 

experience Bharat's diverse countryside through expansive glass windows. 

 Adversity brings the best out of a great leader - as the world was grappling 

in hopelessness, India under the able leadership of Prime Minister Modi stood out 

as a ray of hope with the Digital connect and Jan Dhan Accounts, the fund transfers 

were eased up ensuring last mile delivery. During the COVID-19 pandemic, Modi's 

leadership was evident in the swift implementation of measures to protect public 

health. Initiatives like "Aatmanirbhar Bharat" supported the economy during these 

challenging times. Vaccine rollout through Co-Win - a real-time digital framework 

for vaccine delivery has been applauded and implemented by many countries 

across the world. As you read this article the live vaccination data in the country 

would have crossed 2,20,67,56,592 doses a staggering achievement considering 

how once black marketing and hoarding featured governance delivery. 

 Prime Minister Narendra Modi understands Bharat like no other leader in 

recent memory has, from celebrating every Diwali with our armed forces in the 

border to renovation of age-old temples like Kashi Vishwanath temple with the 

grand Kashi corridor, Somnath, Kedarnath, Ujjain, Chardham project, Ayodhya PM 

Modi has celebrated what the common man of Bharat has held close to his heart 

always. 

National Education Policy in 2020 was a much-needed reform in the 

school education sector preparing young India for jobs of tomorrow. The National 

Education Policy aims at an education, system rooted in Indian ethos that 
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contributes directly to transforming India, that is Bharat, sustainably into an 

equitable and vibrant knowledge society, by providing high quality education to all 

children. Learning in mother tongue and emphasis on holistic education have made 

the policy a truly transformative vision in action for New India. 

National security too has been a top priority - one can safely say that since 

Modi has assumed the Prime Minister's office there has not been a single terror 

attack on any civilian in the country. From revoking article 370 to the Citizenship 

Amendment Act the thread remains India First policy. 

From International Day of Yoga to the successful Chandrayaan 3 

landing and solar mission, India has shown it has all the right ingredients of the 

making of a superpower. 

 I have highlighted some of the key measures, schemes, governance 

methods, but few may ask what does it translate for the nation - the common man? 

The NITI Aayog discussion paper has many answers and will leave many spell-

bound for what an efficient Government is capable off. As many as 24.82 (248.2 

million) crore people moved out of multidimensional poverty in nine years to 2022-

23, with Uttar Pradesh, Bihar and Madhya Pradesh registering the largest decline 

according to the NITI discussion paper, multidimensional poverty in India declined 

from 29.17 per cent in 2013-14 to 11.28 per cent in 2022-23, showing a reduction 

of 17.89 percentage points, with about 24.82 crore people moving out of the bracket 

during this period. 

 In Artha Sastra Kautilya has clearly specified the rules for an Ideal King or 

ruler. Such ideal kings were called Raja Rishis meaning Sage like King. On 28th 
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May 2023 Prime Minister installed the Sengol or the Raja Dhanda in the new 

Parliament - a reminder to the ruler that Dharma needs to be upheld on all 

accounts. 

This is when we start to understand PM Modi as a whole, a towering world 

leader, leading as a socio-economic reformer to a cultural ambassador of Bharat, 

to a whole new dimension of a Dharmic Leader - a true Raja Rishi. Prime Minister 

Narendra Modi is indeed the Ideal Philosopher King or Raja Rishi. 

 As the nation of 140 crore (1.4 billion) celebrated the Prana Pratishta (grand 

opening) of the Ram temple in Ayodhya on 22nd January 2024, we are but 

compelled to draw an analogy to the emotion and jubilation that is perhaps closest 

to the moment when Lord Rama returned to Ayodhya after Vanavaas. 

Prime Minister Modi's speech during the Prana Pratishta - "Ram is notfire, Ram is 

energy. Ram is not a dispute; Ram is the solution. Ram is not only ours, Ram is for 

everyone. Ram is not just the present, Ram is eternal", needs to be internalized for 

it encompasses Bharatiya ethos and true inclusivity. 

 This is India's Moment. Thanks to the phenomenal work by Prime Minister 

on policy making, structural economic reforms, development for all and all of this 

has happened in less than 10 years of Prime Minister Narendra Modi. One can only 

be awe inspired by the modern Raja Rishi Shri Narendra Damodardas Modi. 

 I would like to conclude by saying the change that every common man has 

witnessed in the last decade. 

 Ten years ago, when PM Modiji embarked on the mission to transform our 

great nation, India's challenges were monumental - our economy was in the 
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doldrums, the nation was among the fragile five, pessimism and despair was all-

pervasive, and corruption was rampant. There were serious doubts in the minds of 

many about India's ability to fulfil the dreams and aspirations of her citizens. 

But, if challenges were enormous, so was PM Modiji's resolve to build a stronger, 

safer and prosperous nation. Powered and inspired by the strengths and skills of 

140 crore Indians, PM Modiji did convert obstacles into opportunities, decay into 

development and pessimism into positivity. 

 One can clearly see how development has become a mass movement 

Numerous people friendly decisions have led to the empowerment of 140 crore 

Indians and the safeguarding of our strategic interests. 

Today, India stands tall at the international level. The world recognizes 

India's immense potential, which is clearly reflected in a record rise in foreign 

investment. India's stand on subjects like terrorism, climate change and prevention 

of money laundering are setting the global narrative. 

Our nation has witnessed both the challenges of the yesteryears and the 

indomitable efforts made by your government to overcome those challenges over 

the last decade. This historic mandate is a testimony to the unwavering trust and 

confidence that people of India have on PM Modiji's leadership. 

In 2047, our nation would complete a hundred years of independence. The 

dream of 'Viksit Bharat' has resonated across the length and breadth of India. That 

is why, the support BJP and NDA have received has been historic and 

unprecedented as New India has broken from the shackles of the past. 

Thanks to PM Modiji's inspiring leadership, today, we are a nation that is 
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daring to dream and dreaming to dare. There is an air of hope and a spirit of 

aspiration among the youth. 

 I am confident that under PM Modiji's leadership the NDA government will 

strive to build a strong and inclusive India, whose citizens are assured of dignity, 

prosperity, security and opportunity. Thank You, Jai Hind, Jai Karnataka 

®ी जयÆत बसुमतारी (कोकराझार) :  सभापित महोदय, म§ आपको धÆयवाद देता हóं िक आपने मुझे 

राÕůपित के अिभभाषण पर धÆयवाद ÿÖताव पर बोलने का मौका िदया ह ै । इस समय महाकंुभ का 

ऐितहािसक पवª चल रहा ह ै। यह भारत कì सांÖकृितक परंपरा और सामािजक चेतना का पवª ह ैऔर 

सबस ेपहल ेम§ क¤ þ सरकार और उ°र ÿदेश सरकार को ÿयागराज म¤ इतने बड़ ेभÓय और ऐितहािसक 

महाकंुभ को आयोिजत करन ेके िलए बधाई देता हóं । साथ ही इस महाकंुभ म¤ मौनी अमावÖया के िदन 

अफ़वाह के कारण जान गंवान ेवाल ेलोगो के ÿित अपनी ®Ħांजिल अिपªत करता हóं तथा घायलŌ के 

शीŅ ÖवÖथ होने कì कामना करता हóं ।  

यह बहòत ख़ुशी कì बात ह ैकì क¤ þ सरकार न ेजनजातीय समाज के पांच करोड़ लोगŌ के कÐयाण 

और िवकास के िलए धरती आबा जनजातीय úाम उÂकषª अिभयान ÿारभं िकया ह ैतथा इसके िलए 80 

हजार करोड़ Łपय ेका ÿावधान िकया गया ह ै। माननीय ÿधानमंýी जी हमेशा स ेगरीब और आिदवासी 

लोगŌ के कÐयाण और िवकास के िलए िचंितत रहते ह§ और आिदवासी कÐयाण के िलए कई योजनाए ं

लागू कì गयी ह§ तथा 'धरती आबा जनजातीय úाम उÂकषª अिभयान' और 'पीएम-जनमन योजना' इसके 

ÿÂय± उदाहरण ह§ । िवशेष राÕůीय िमशन चलाकर आिदवासी समुदाय स ेजड़ुी ÖवाÖÃय समÖयाओ ंपर 

भी Åयान िदया जा रहा ह ै। इस िमशन के अंतगªत लगभग पाचँ करोड़ ÓयिĉयŌ कì Öøìिनंग कì जा चुकì 

ह ै। इसके िलए म§ ÿधानमंýी जी को धÆयवाद देता हó ँ। 

माननीय ÿधानमंýी जी न ेउ°र पूवª के राºयŌ का हमेशा बहòत ´याल रखा ह ैतथा उ°र पूवª 

राºयŌ के िवकास के िलए बहòत-सी योजनाए ंलागू कì गई ह§ । नॉथª-ईÖट के आठ राºयŌ कì संभावनाओ ं

को देखते हòए इस िदशा म¤ पहल ेअĶलàमी महोÂसव का आयोजन िकया गया । पूवō°र के िवकास के 
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साथ-साथ सरकार न ेदेश के पूवōदय यानी पूवê राºयŌ के सवा«गीण िवकास कì कायª-योजना पर काम 

शłु कर िदया ह ैिजसस ेरोजगार के नए अवसर भी उपलÊध हŌगे ।  

म§ माननीय ÿधानमंýी जी स ेअनरुोध कłंगा िक  मेर ेबोडोल§ड ±ेýीय पåरषद ्के िवकास के िलए 

भेजी जान ेवाली रािश को सीधा बोडोल§ड ±ेýीय पåरषद ्को भेजने कì ÓयवÖथा कì जाए तािक बोडोल§ड 

के िवकास म¤ िकसी भी ÿकार कì कोई देरी ना हो । 

ÿधानमंýी आवास योजना का िवÖतार करते हòए देश म¤ तीन करोड़ अितåरĉ पåरवारŌ को नए 

घर देने का िनणªय िलया गया ह ै। इसके िलए पांच लाख, 36 हजार करोड़ Łपये खचª िकए जान ेकì 

योजना बनाई गयी ह ै। इसके िलए म§ माननीय ÿधान मýंी जी को धÆयवाद देता हóं । 

 म§ सरकार स ेअनरुोध कłँगा िक वह मेर ेबोडोल§ड ±ेýीय पåरषद ्के आिदवासी और िपछड़ ेहòए 

लोगŌ के िवकास के िलए अलग स ेयोजना बनाकर ÿधान मýंी आवास योजना के अंतगªत एक लाख नए 

घर बनान ेकì योजना को Öवीकृित देने का कĶ कर¤ । 

            यवुाओ ंकì िश±ा और उनके िलए रोजगार के नए अवसर तैयार करन ेपर िवशेष फोकस िकया 

गया ह ै। मेधावी छाýŌ को उ¸च िश±ा म¤ िव°ीय सहायता देने के िलए पीएम िवīालàमी योजना शłु कì 

गई ह ै। एक करोड़ यवुाओ ंको शीषª 500 कंपिनयŌ म¤ इंटनªिशप के अवसर भी िदए जाएगं े। इसके िलए म§ 

माननीय ÿधानमýंी जी का आभार ÿकट करता हó ँ। 

 पीएम सूयªघर मÉुत िबजली योजना के अंतगªत 75000 करोड़ Łपये कì लागत स ेłफटॉप 

सोलर िसÖटम Öथािपत िकए जा रहे ह§ । अभी तक साढ़े सात लाख घरŌ म¤ łफटॉप सोलर कì Öथापना 

कì जा चुकì ह ै। इसस ेरोजगार के अवसर भी बढ़े ह§ । माननीय ÿधानमंýी जी के नेतÂृव म¤ िजस ÿकार 

देश आग ेबढ़ रहा ह ैउसस ेहमारी आने वाली पीिढ़यां 2047 म¤ अवÔय िवकिसत, सशĉ, समथª और 

समĦृ भारत देख¤गी ।' 

 म§ इÆहé शÊदŌ के साथ अपनी बात खÂम करता हóं और महामिहम राĶÿित जी के अिभभाषण का 

समथªन करता हóं । धÆयवाद । 
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SHRI S. SUPONGMEREN JAMIR (NAGALAND): Sir, thank you for giving me an 

opportunity to speak on the Motion of Thanks on the President’s Address. Sir, while 

our President was making the Address for the North-East, she stated that the 

Government has worked to eliminate the sense of alienation of the people of the 

North-Eastern region. She also said that ten peace agreements have been signed. 

But for that matter, for Nagaland, we have two agreements, that is the Framework 

Agreement which was done in 2015 and the `Agreed Position’ in 2017. The 

Framework Agreement which was done in 2015 is now more than 10 years old and 

the Agreed Position is almost 8 years old now. But the Government of India is not 

taking up that issue.  

Now, in the State, we have 26 factions and rampant taxation is going on. 

Economic progress is not possible. Corruption is rampant. Now, whom do we 

blame? Either we have to blame the State Government or we have to blame the 

Nagaland political workers or the Government of India. Who is going to implement 

these two agreements? It is the Government of India which has to implement these 

two agreements. So, we want that the Government of India should come forward 

and immediately implement whatever agreements have been made. We do not 

want any bloodshed. The Naga people do not want bloodshed. So, the Government 

of India should come forward and implement that agreement.  

Sir, in the speech, one identity has been mentioned and diversity of the 

region and diversity of the language have also been mentioned. But the 

Government has failed to mention the diversity of traditions, culture, customs, 

religions. The Indian identity should of secularism. But it has failed to be mentioned.  
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The Nagaland University is now 31 years old. But we are facing the problem 

of lack of infrastructure, sports infrastructure, indoor as well as outdoor stadiums. 

We also have the hostel facility problems. We do not have updated laboratory 

facilities. So, we shall be grateful if those facilities also can be provided. If the 

Government of India could allocate some additional seats for the other States of 

India and for the minority tribes, we shall be very grateful. The percentage of the 

requirement should match with the percentage of the students.  

With these words, I conclude my speech. 

16.00 hrs 

डॉ. सिंबत पाýा (परुी) : माननीय सभापित जी, आपने मुझे आज सदन म¤ अपने िवषय को रखन ेका 

मौका िदया, इसके िलए म§ आपको धÆयवाद देता हóं । 

 कल म§ सदन म¤ मौजूद था और म§ नेता, ÿितप± को सनु रहा था । नेता, ÿितप± न ेकहा िक 

अगर हम इंडी अलायंस कì सरकार बनाते तो हमारा भाषण िकस ÿकार का होता? उस भाषण के िवषय 

म¤ आज म§ सÌबोधन कłंगा । यहां सभी गणमाÆय लोग बैठे हòए ह§, िहÆदी समझते ह§ और िहÆदी म¤ एक 

मुहावरा ह ै। अगर चाची कì मूंछ होती तो वह चाचा कहलाती । अब चाची कì मूंछ नहé ह ैतो वह चाचा 

नहé हो सकती । यह इंडी अलायंस कì सरकार बनेगी, िफर वे भाषण िलख¤गे और वे भाषण हम¤        

सनुाय¤गे । यह मौका कभी आने वाला नहé ह ै। … (Óयवधान) कोई बोल रहा है िक चाची 420, वैसे ये 

शÊद ÿयोग करना शायद ÿितबंिधत होगा ।  

16.01 hrs      (Shri Dilip Saikia in the Chair) 

मगर सबस ेमहÂवपूणª िवषय ह ैिक यह इंडी अलायंस ³या है? अभी िदÐली के चुनाव चल रहे ह§ । कल 

िदÐली का चुनाव है । अब इंडी अलायंस को लेकर िकस ÿकार कì Ăामक िÖथित बनी हòई है? आप 

देिखये । नाम लेना मना है, इसिलए िबना नाम िलए ही म§ बता दतेा हóं । टी-शटª और मफलर के बीच 

लड़ाई चल रही ह ै । टी-शटª भी इंडी अलायंस म¤ है और मफलर भी इंडी अलायंस म¤ है । टी-शटª ने 
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पटपड़गंज म¤ भाषण िदया है । म§ भाषण को पढ़ कर सनुा रहा हóं । टी-शटª ने कहा है … (Óयवधान) हां, 

उसी पर है जी, िदÐली भी भारत म¤ आता ह ै। टी-शटª ने कहा है िक उÆहŌने एक नई तरीके कì राजनीित 

कì बात कì थी यानी मफलर ने । उÆहŌने एक नए तरीके कì राजनीित कì बात कì थी । Öवेटर पहन कर 

खÌभे पर चढ़ गए थ े। छोटी सी गाड़ी म¤ आया था । कौन सी गाड़ी थी? आÐटो थी, तो िकसी ने पीछे से 

कहा िक नहé, वैगनार थी । अ¸छा, वैगनार से आए थे और उनकì सीधे शीश महल म¤ जाकर पािक« ग हòई 

ह ै। सबसे बड़ा घोटाला शराब घोटाला िकया है । ऐसा नेता, ÿितप± ने आम आदमी पाटê के िलए भरी 

सभा म¤ कहा है । मफलर भी पीछे नहé हटे ह§ और मफलर ने भी अटैक िकया ह ै। मफलर ने भी टी-शटª  

को कहा है िक टी-शटª और टी-शटª के जीजा जी, ये दोनŌ नेशनल हेराÐड केस म¤ जेल के अंदर च³कì 

पीसने चािहए । ये टी-शटª और टी-शटª के जीजा जी बाहर कैसे ह§? मफलर ने कहा है, अब आप बताइये 

िक इंडी अलायंस के अंदर, इनके åरÔते को चाइनीज नूडÐस, यह नूडÐस भी इतना कॉिÌÈलकेटेड नहé 

है, िजतना इनके इंडी अलायंस का åरÔता कॉिÌÈलकेटेड ह ै। ऐसे म¤ यह सपना देख रह ेह§ िक कभी इनकì 

सरकार बनेगी तो वे भाषण कर¤गे । आज चीन, चीन, चीन के िवषय म¤, 34 बार चीन का नाम िलया       

गया । चीन म¤ मÆैयूफै³चåरगं, चीन म¤ ÿोड³शन सब कुछ बताया गया । आज म§ हकìकत रखना चाहता 

हóं ।  

 सभापित महोदय, अटल िबहारी वाजपेयी जी कì सरकार, म§ मÆैयूफै³चåरंग का कागजात लेकर 

आया हó ं। आदरणीय राहòल जी चीन कì मÆैयूफै³चåरंग कì बड़ाई कर रहे थ े। वषª 2004 म¤ अटल िबहारी 

वाजपेयी जी के कायªकाल म¤ India-China bilateral trade had set a new record with the 

total trade touching 13.6 billion US dollars.  India was enjoying a comfortable trade 

surplus of 1.75 billion US dollars. इंिडया का ůेड सरÈलस था । हम ए³सपोटª ºयादा कर रहे थे, 

इ³पोटª कम कर रहे थे, 1.7 िबिलयन डॉलर अिधक कमा रहे थ े। मगर वषª 2004 से 2014 तक 10 

वषŎ म¤ इनकì पाटê ने उसे 25 गनुा ÅवÖत कर िदया । जो ůेड डेिफिसट होता है, वह बढ़ाकर रख िदया 

इंिडया और चाइना के बीच म¤ । म§ एक सवाल पूछना चाहता हóं । यही करार हòआ था ³या? य ेजो दोनŌ 

चीन म¤ गए थे, शी िजनिपंग के साथ एमओयू साइन हòआ था, राहòल गांधी जी ने िकया था । ³या यही 
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करार िकया था? आप बताइये । 

 अनएÌÈलॉयम¤ट के िवषय म¤ बातचीत हòई थी । म§ अनएÌÈलॉयम¤ट का åरकॉडª यहां Öůेट रखना 

चाहता हóं । आरबीआई केएलईएमएस – कैिपटल लेबर एनजê मटैåरयल और सिवªसेज़ के माÅयम से देश 

का एÌÈलॉयम¤ट िनधाªåरत होता है । 

 म§ आपको यहा ँआकँड़ ेद ेदू ँ। जहा ँवषª 2004 से 2014 के बीच यूपीए कì सरकार थी, माý 2.9 

करोड़ नौकåरया ँदी गई थé, वहé मोदी जी के 10 वषª के कालखंड म¤ 2014 से 2024 के बीच 17 करोड़ 

नौकåरया ँदी गई ह§ । 2.9 करोड़ नौकåरया ँवस¥ज़ 17 करोड़ नौकåरया ँ। यूपीए के कायªकाल म¤ एÌÈलॉयम¤ट 

का úोथ रटे माý 6 ÿितशत था और वहé मोदी जी के कायªकाल म¤ 10 वषŎ से एÌÈलॉयम¤ट का रटे 6 

ÿितशत से बढ़कर 36 ÿितशत हòआ है । कल राहòल गांधी बोल रहे थ ेिक यूपीए भी फेल हòई, एनडीए भी 

फेल हòई । राहòल जी, यूपीए तो फेल हòई, आप फेल हòए मतलब यूपीए फेल हòई और वह 8 तारीख को 

फेल होगी । आप तो फेल हòए ही हòए ह§, मगर हम िडिÖटं³शन के साथ पास हòए ह§ ।  

 राहòल जी यवुाओ ंके बार ेम¤ बोल रहे थे, आप इंिडया िÖकल åरपोटª पिढ़ए साहब! The Report 

says, ‘Youth employment among graduates singularly and drastically increased 

from 33.95 percentage in 2013 to 54.81 percentage in 2024’. यह जÌप है, यह छलांग है, 

मोदी जी कì सरकार के अंतगªत ।  

 माननीय सभापित महोदय, म§ अिधक समय नहé लूगँा । म§ आपके सामने दो छोटे-छोटे गÌभीर 

िवषयŌ को रखना चाहता हó ँ । एक िवषय है चीन के बार ेम¤ । चीन के बार ेम¤ कहा गया िक आमê और 

ÿधानमंýी के बीच कहé न कहé संबंध खराब ह§ । चीन को लेकर कहा गया िक चीन ने हमारी जमीन हड़प 

ली । 38 हजार वगª िकलोमीटर भारतवषª कì जमीन चाचा नेहł ने चीन को िदया था । म§ यहा ँपर ऑन 

रेकॉडª नेहł जी के भाषण को रख रहा हó ँ। नेहł जी ने भाषण दतेे हòए, अ³साई िचन के बार ेम¤ कहा था, 

जब इसी पािलªयाम¤ट म¤ उनके ऊपर अटैक हòआ था, तो उÆहŌने ³या कहा था, इसे Åयान से सुिनए । 

उÆहŌने कहा था: “Not a blade of grass grows there… Not a blade of grass grows there, 

17,000 feet high, uninhabitable and we didn’t even know where it is”, तो हमने दे िदया 
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। माननीय सभापित महोदय, आप जानते ह§ उस समय महावीर Âयागी, जो खुद नेहł जी कì कैिबनेट 

के मýंी थ,े वे खड़े हòए । उनके सर पर बाल नहé थे, तो उÆहŌने अपना सर िदखाया और कहा - ‘Nehru 

ji, this bald head does not grow any hair. Should I give the head to someone else? 

Should I give the head to someone else?’ तो नेहł जी भी शिमªÆदा हो गए थ े।  

 यह एक गंभीर िवषय है, मझुे दो िमनट दीिजए । 

 आमê को लेकर राहòल जी ने कहा िक मोदी जी और आमê के बीच खाई है । म§ वषª 2012 के एक 

आिटªकल कì ओर, जो इंिडयन ए³सÿेस म¤ छपा था, उसकì ओर म§ आपका Åयान आकृĶ करना चाहता 

हó ँ। हर िकसी को वह आिटªकल पढ़ना चािहए । The article says, ‘The January night Raisina 

Hill was spooked: Two key Army units moved towards Delhi without notifying 

Government’. इस आिटªकल म¤ कहा गया है, मनमोहन िसंह को और गांधी पåरवार को लगा था िक 

आमê त´तापलट कर रही है ।  

 अंत म¤, म§ कहना चाहóगँा िक þौपदी ममूुª जी, जो महामिहम राÕůपित ह§, वे मरे ेराºय से आती ह§, 

वे ओिडशा से आती ह§ । इसिलए जब उनको ...  .या .. * कहा जाएगा, तो उिड़या अिÖमता कभी चुप 

नहé रहेगी । म§ बोलूगँा- 

अिय जगदÌब मदÌब कदÌब वनिÿयवािसिन हासरते, 

िशखåर िशरोमिण तुङ्गिहमालय ऋृङ्गिनजालय मÅयगते । 

मधमुधरु ेमधुकैटभगि¼जिन कैटभभि¼जिन रासरते, 

जय जय हे मिहषासरुमिदªिन रÌयकपिदªिन शैलसतेु ॥ 

 भारत कì नारी दगुाª  है और यहा ँराहòल जी िशवजी कì बात करते ह§, आिद देव िशव ह§, आī 

शिĉ माँ दगुाª  ह§ । आप याद रिखए, हमारी राÕůपित महोदया आिदवासी ह§, आिदकाल से िजसके ऊपर 

जल, जमीन और पूरे जंगल का आशीवाªद हो, उनको बेचारा कहना उिचत नहé है ।  

 
 

 Expunged as ordered by the Chair. 
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माननीय सभापित : गौरव जी, बैठे-बैठे िटÈपणी मत कìिजए । 

… (Óयवधान) 

माननीय सभापित : गौरव जी, Èलीज़, शांत हो जाइए । 

… (Óयवधान) 

डॉ. सिंबत पाýा : याद रिखए वे जगÆनाथ जी कì भूिम स ेआती ह§ । … (Óयवधान) þौपदी ममूुª जी 

जगÆनाथ जी कì भĉ ह§ और जगÆनाथ महाÿभ ुिजसके पीछे खड़े ह§, वह भĉ कभी ... *नहé हो सकता 

ह ै। … (Óयवधान) 

  When Lord Jagannatha stands affirm behind our President Madam 

Droupadi Murmu, nobody should dare to challenge her or describe her as ... *. She 

symbolises the dignity and self-respect of four-and-half crore people of Odisha. 

Madam ...  should never forget that.# 

®ी अŁण कुमार सागर (शाहजहाँपुर) : म§ आभार ÿकट करता हóं िक मझेु राÕůपित जी के 

अिभभाषण पर अपने िवचार Óयĉ करने के िलए अवसर ÿदान िकया है ।  

 म§ राÕůपित जी को धÆयवाद दनेा चाहता हóं िक उÆहŌने अपने अिभभाषण म¤ देश के िवकास और 

समृिĦ के िलए माननीय ÿधानमंýी ®ी नरÆेþ मोदी जी कì सरकार कì उपलिÊधयŌ और योजनाओ ंको 

रेखांिकत िकया है । सवªÿथम, म§ देश के सीमाओ ंकì र±ा और आंतåरक सरु±ा सिुनिĲत करने के िलए 

सरकार कì ÿितबĦता कì ÿशंसा करना चाहता हóं । सरदार पटेल कì 150 वé जयंती के अवसर पर, 

हम¤ उनकì िवरासत को आगे बढ़ाने के िलए ÿितबĦ रहना चािहए ।  

 इसके अलावा, म§ र±ा ±ेý म¤ आÂमिनभªरता कì िदशा म¤ सरकार कì ÿगित कì ÿशंसा कłंगा । 

 
 

 …..  English Translation of this part of speech was originally delivered  in Odia. 
 Expunged as ordered by the Chair. 
 Speech was laid on the Table. 
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दो यĦुपोतŌ और एक पनडुÊबी को भारतीय नौसेना म¤ शािमल करना एक महÂवपूणª कदम है, जो हमारी 

र±ा ±मताओ ंको मजबूत बनाएगा ।  

 म§ यह भी कहना चाहóंगा िक माननीय ÿधानमंýी ®ी नरÆेþ मोदी जी के ÿयासŌ से दिलत, वंिचत 

और आिदवासी समदुाय को सबसे अिधक लाभ िमल रहा है । देशभर म¤ 770 से अिधक एकलÓय ÖकूलŌ 

कì Öथापना और 20 नए मेिडकल कॉलेजŌ कì Öथापना जैसी योजनाए ं इन समदुायŌ के िलए एक 

महÂवपूणª कदम ह§ । इसके अलावा, म§ दशे कì टे³नॉलोजी के ±ेý म¤ ÿगित कì सरकार कì भी ÿशंसा 

करना चाहóंगा । इस ±ेý म¤ िवगत 10 वषŎ म¤ उÐलेखनीय कायª हòआ ह ै। यूपीआई तकनीक कì सफलता 

और इसरो के 100व¤ लॉÆच कì सफलता जैसी उपलिÊधयां हमारी टे³नॉलोजी कì ±मताओ ंको दशाªती 

ह§ ।  

 म§ यह भी कहना चाहóंगा िक सरकार के ÿयासŌ से देश कì अथªÓयवÖथा म¤ तेजी के साथ सुधार 

हो रहा है । मेक इन इंिडया, Öटाटªअप इंिडया और िडिजटल इंिडया जैसी योजनाए ंदशे कì अथªÓयवÖथा 

को मजबूत बनाने म¤ मदद कर रही ह§ ।  

 इसके अलावा, म§ यह भी कहना चाहóंगा िक सरकार के ÿयासŌ से देश कì ÖवाÖÃय सेवाओ ंम¤ 

सधुार हो रहा है । आयÕुमान भारत योजना जैसी योजनाए ंदेश के गरीब और वंिचत वगŎ को ÖवाÖÃय 

सेवाए ंÿदान करने म¤ मदद कर रही ह§ ।  

 राÕůपित जी ने अपने अिभभाषण म¤ दशे कì एकता और अखंडता को बनाए रखने के िलए 

सरकार कì ÿितबĦता को दोहराया है । उÆहŌने यह भी कहा है िक सरकार देश के िवकास और समृिĦ 

के िलए िनरतंर काम कर रही है और इसके िलए कई महÂवपूणª कदम उठाए जा रहे ह§ ।  

 म§ राÕůपित जी कì बात से पूरी तरह से सहमत हóं । सरकार ने वाÖतव म¤ दशे के िवकास और 

समृिĦ के िलए कई महÂवपूणª कदम उठाए ह§ । इनम¤ से कुछ ÿमुख कदम ह§-  

 गरीब कÐयाण योजना: इस योजना के माÅयम से सरकार  ने गरीब और वंिचत वगŎ को कई तरह 

कì सुिवधाए ंÿदान कì ह§ । इस योजना के तहत, सरकार ने गरीबŌ को मÉुत म¤ घर, िबजली, पानी और 

शौचालय जैसी सिुवधाए ंÿदान कì ह§ ।  
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 Öव¸छ भारत अिभयान: इस अिभयान के माÅयम से सरकार ने देश को Öव¸छ और ÖवÖथ 

बनाने के िलए कई कदम उठाए ह§ । इस अिभयान के तहत, सरकार ने देश भर म¤ शौचालयŌ का िनमाªण 

िकया है और लोगŌ को Öव¸छता के महÂव के बार ेम¤ जागłक िकया है ।  

 मेक इन इंिडया: इस योजना के माÅयम से सरकार ने देश कì अथªÓयवÖथा को मजबूत करने के 

िलए कई कदत उठाए ंह§ । इस योजना के तहत, सरकार ने देश म¤ उīोगŌ को बढ़ावा देने के िलए कई 

सिुवधाए ंÿदान कì ह§ और िवदेशी िनवेश को आकिषªत करने के िलए कई कदम उठाए ंह§ ।  

 इन योजनाओ ंके अलावा, आदरणीय ®ी नरÆेþ मोदी जी के नेतृÂव म¤ केÆþ सरकार ने देश के 

िवकास और समृिĦ के िलए अÆय महÂवपूणª कदम उठाए ंह§ । इनम¤ से कुछ िनÌनांिकत ह§-  

देश कì सड़कŌ और रलेवे नेटवकª  का िवÖतार करना । देश म¤ िश±ा और ÖवाÖÃय सिुवधाओ ंको बेहतर 

बनाना । देश कì अथªÓयवÖथा को मजबूत करने के िलए कई सधुार करना ।  

 सरकार ने दशे के िवकास और समिृĦ के िलए भी कई अÆय महÂवपूणª कदम भी उठाए ह§, जो 

इस ÿकार ह§:-  

उººवला योजना: इस योजना के माÅयम से सरकार ने दशे के गरीब और वंिचत वगŎ को मÉुत म¤ 

एलपीजी कने³शन ÿदान िकया है ।  

सौभाµय योजना: इस योजना के माÅयम से सरकार ने देश के गरीब और वंिचत वगŎ को मÉुत म¤ िबजली 

कने³शन ÿदान िकया है ।  

आयÕुमान भारत योजना: इस योजना के माÅयम से सरकार ने देश के गरीब और वंिचत वगŎ को मÉुत 

म¤ ÖवाÖÃय सिुवधाए ंÿदान कì ह§ ।  

 म§ राÕůपित जी को धÆयवाद दनेा चाहता हóं िक उÆहŌने अपने अिभभाषण म¤ दशे के िवकास और 

समृिĦ के िलए सरकार कì उपलिÊधयŌ और योजनाओ ंको रेखांिकत िकया है, जो यह दशाªती हे िक 

केÆþ सरकार देश कì सतत ÿगित के िलए िकतनी ÿयÂनशील है ।  

 माननीय ÿधानमंýी ®ी नरेÆþ मोदी जी के नेतÂृव म¤ केÆþ सरकार ने अपने कायªकाल म¤ अनेकŌ 

महÂपवूणª कदम उठाए ह§, िजÆहŌने हमार ेदेश के िवकास म¤ महÂवपूणª योगदान िदया है । यह स¸चाई है 
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िक सरकार ने गरीबŌ और वंिचतŌ के िलए कई कÐयाणकारी योजनाए ंशłु कì ह§, िजÆहŌने उनके जीवन 

म¤ सधुार िकया है ।  

 आदरणीय ®ी नरÆेþ मोदी जी ने गरीबŌ के िलए कई महÂवपूणª योजनाए ंशłु कì ह§, जैसे िक 

ÿधानमंýी जन धन योजना, ÿधानमýंी जीवन ºयोित बीमा योजना, और ÿधानमंýी सरु±ा बीमा      

योजना ।  

 ®Ħेय ÿधानमंýी ®ी नरÆेþ मोदी जी के केÆþीय नेतÂृव म¤ िश±ा और ÖवाÖÃय के ±ेý म¤ भी 

महÂवपूणª कदम उठाए गए ह§ । सरकार ने िश±ा के ±ेý म¤ कई सुधार िकए ह§ । 

SHRI G. SELVAM (KANCHEEPURAM): I would like to express my views on the 

President's Address. I heard the President's Address which outlined the 

government's priorities and vision for the year ahead. While we, as members of the 

opposition, respect the intentions behind the President's Address, I must, on behalf 

of the people of Tamil Nadu, bring to light the issues that continue to be ignored or 

inadequately addressed by the current government. The President's Address 

touched on numerous national issues, but Tamil Nadu's specific needs, struggles, 

and aspirations remain largely unacknowledged. As a representative of Tamil 

Nadu, I feel duty- bound to raise the pressing concerns that have been left out of 

the government's narrative, which affect the daily lives of millions of Tamil people. 

While the government has announced plans to enhance agricultural growth, 

the real issues facing farmers in Tamil Nadu remain largely unaddressed. The 

problems of crop failure, droughts, and insufficient compensation schemes 

 
 

 Speech was laid on the Table. 
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continue to plague our agricultural sector. The President's Address speaks of 

agricultural reforms, but where are the concrete plans to ensure fair compensation 

and support for Tamil Nadu's farmers in times of crisis? Tamil Nadu's agrarian crisis 

needs urgent attention, and it is imperative that the Central government ensures 

adequate financial aid and a better crop insurance system for our farmers. 

The President's Address focused on national development, but we must not 

overlook the critical role Tamil Nadu plays in this vision. Our state has contributed 

significantly to the nation's economy, especially in the fields of industry, IT, 

education, and healthcare. Yet, Tamil Nadu continues to face severe underfunding 

and neglect from the Centre in crucial sectors such as infrastructure, healthcare, 

and education. We request the government to provide equitable allocation of 

resources to Tamil Nadu so that our state can continue to contribute to India's 

development in a manner that benefits our people and the nation at large. 

The livelihood of our fishermen, who depend on the sea, continues to be 

under threat. The unresolved issues surrounding the release of Indian fishermen 

detained by Sri Lanka and the ongoing challenges they face in international waters 

need immediate government intervention. The protection of Tamil Nadu's 

fishermen is not just a regional concern, it is a matter of national importance that 

requires serious diplomatic action. The Central government must work towards 

ensuring the safety and dignity of our fishermen on the international front. 

In conclusion, while we acknowledge the President's Address and the broad 

vision it outlines, we must not allow the needs and demands of Tamil Nadu to be 

ignored. We call upon the government to fulfill the promises it has made to our 
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state, address the pressing issues of water-sharing, farmer welfare, and most 

importantly, ensure that Tamil Nadu's unique concerns are given the attention and 

respect they deserve. Thank you. 

®ी उÌमेदा राम बनेीवाल (बाड़मरे) :  माननीय सभापित महोदय, आपने मझेु राÕůपित महोदया के 

अिभभाषण पर धÆयवाद ÿÖताव म¤ बोलने का अवसर ÿदान िकया, इसके िलए म§ आपका Ńदय स े

आभार Óयĉ करता हóं । साथ ही हमार ेनेता, एलओपी, राहòल जी को भी धÆयवाद देना चाहóंगा िक मुझे 

देश कì जनता और थार कì जनता स ेजड़ेु महÂवपूणª मĥुŌ पर अपना िवषय रखन ेका मौका िदया । 

 माननीय सभापित महोदय, राÕůपित महोदया के अिभभाषण म¤ सरकार कì नीितयŌ, उपलिÊधयŌ 

और योजनाओ ंका उÐलेख िकया गया, जो लोकतंý कì एक महÂवपूणª परंपरा ह ै। लेिकन, आवÔयक ह ै

िक हम इस अिभभाषण कì गहराइयŌ स ेसमी±ा कर¤ और देख¤ िक इसम¤ िकतनी वाÖतिवकता ह ैऔर 

िकतना खोखलापन ह?ै इस अिभभाषण के अंदर दिलतŌ और मिहलाओ ंकì बात कì गई, लेिकन आज 

देश के अंदर िजस ÿकार दिलतŌ के ऊपर अÂयाचार बढ़ रहे ह§, वह वाÖतव म¤ िचंता का िवषय ह ै।  

हाल ही म¤, मरे ेसंसदीय ±ýे के बालोतरा के अंदर िदन-दहाड़े एक दिलत यवुक िवशना राम कì 

हÂया चाकुओ ंस ेगोदकर कर दी गई । दो महीने बीतने के बाद भी नामजद अपराधी अभी भी पिुलस कì 

िगरÉत स ेबाहर ह§ । यह बहòत बड़ी िचंता का िवषय ह ै। अिभभाषण म¤ देश कì वाÖतिवक समÖयाओ ं

महंगाई, बेरोजगारी, असमानता, कृिष संकट, िकसान आंदोलन, ĂĶाचार, मिणपुर िहंसा, मिहलाओ ंकì 

सरु±ा और Æयायपािलका कì Öवतंýता जैस ेिवषयŌ पर कोई ठोस चचाª  नहé कì । इससे िदखता ह ैिक 

सरकार इन मĥुŌ को लेकर Åयान भटकाना चाहती ह ै।  

म§ िकसानŌ कì बात कłंगा । भारत एक कृिष ÿधान देश ह ै । देश कì 75 परस¤ट स ेºयादा 

आबादी úामीण ±ेýŌ म¤ रहती ह ैऔर कृिष के ऊपर िनभªर ह ै। हाल ही म¤, देश के अÆनदाता कì हालत 

बहòत खराब हòई ह ै। स°ाप± कì ओर स ेबार-बार िकसानŌ कì आय दोगनुी करन ेके कई वादे िकए गए 

और वषª 2022 तक िकसानŌ कì आय दोगनुी करन ेका वादा बार-बार दोहराया गया । वषª 2022 िनकलने 

के बाद भी आज िकसानŌ कì आय दोगनुी होने के बजाए आधी रह गई ह ै। िकसान बहòत ही संकट म¤      
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ह§ । िसंचाई के िलए पानी िकसानŌ को समय पर नहé िमलता, िबजली समय पर नहé िमलती । माननीय 

ÿधान मýंी जी बाड़मेर के अंदर वषª 2016, 2018, 2019 और 2023, चार-चार बार यह वादा करके 

आए थ ेिक मेर ेिकसान भाइयŌ और बहनŌ गजुरात के क¸छ के अंदर आम और अंगूर हो सकते ह§, तो 

बाड़मेर के थार ±ेý के अदंर आम और अंगूर कì खेती ³यŌ नहé हो सकती? हो सकती थी, लेिकन 

आपकì नीित सही नहé थी । आपने िकसानŌ को सपना िदखाया िक माही बांध कì कैपेिसटी बढ़कार 

आपके ±ेý के अंदर नहर लाएगं,े पीने के पानी कì ÓयवÖथा पूरी कर¤गे, लेिकन वे खाली सपन ेकेवल 

सपन ेही रह गए । आज भी िकसान पानी के िलए परेशान ह,ै िबजली के िलए परेशान ह ै। िकसान इस 

पूर ेसंकट के अंदर ह ै। 

राÕůपित महोदया न े अपने अिभभाषण न े जेजेएम – ‘जल जीवन िमशन’ योजना का िजø      

िकया । जल जीवन िमशन योजना कì िÖथित बहòत ही खराब ह ै। सरकार के हजारŌ-करोड़ Łपए खचª 

होने के बावजूद भी धरातल के ऊपर उसका काम नहé िदख रहा ह ै। मेर ेसंसदीय ±ेý म¤ ÿोúेस सबस े

िनचल ेपायदान पर ह ै। कई जगहŌ पर लाइन¤ डाल दी गई,ं लेिकन उनम¤ पानी का अता-पता नहé ह ै। 

कंÖů³शन का बहòत घिटया िनमाªण ह ै। योजना कì सही Èलािनंग नहé होने कì वजह स ेिकसानŌ को 

पीने का पानी नहé िमल पा रहा ह ैऔर साथ ही साथ पशुओ ंके पानी के िलए कोई गणना नहé कì गई    

ह ै। 

 माÆयवर, यही हाल िकसानŌ को दी जाने वाली िबजली का है । आज दशे कì आजादी के 75 

साल बाद भी देश म¤ लाखŌ पåरवार अंधेरे के अंदर अपना जीवन यापन कर रहे ह§ । मेर ेसंसदीय ±ेý म¤ 

70 हजार से अिधक लोग आज भी अंधेरे के अंदर जी रहे ह§ । मरेी सरकार से मागँ है िक अंधेरे के अंदर 

जीवन-यापन करने वाले लोगŌ को िबजली के कने³शन महुैया करवाये और आरडीएसएस Öकìम के 

अंतगªत िबजली तंý को मजबूत िकया जाए तािक आने वाले समय म¤ िबजली संकट से मिुĉ िमल         

सके । इसके साथ ही साथ अब म§ अपने ±ेý कì कुछ महÂवपूणª पåरयोजनाओ ं के बारे म¤ बताना         

चाहóगँा । रेलवे नेटवकª  के बारे म¤ माननीय राÕůपित जी के अिभभाषण म¤ िवÖतार से चचाª कì गई है, 

लेिकन हमारे ±ेý के अंदर रलेवे नेटवकª  का बहòत ही कम िवÖतार हòआ ह ै। लबं ेसमय से माँग थी िक 
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जैसलमेर-बाड़मेर-भाभर रेलवे पåरयोजना को लागू करना, लेिकन कई बार मागँ होने के बावजूद वह शुł 

नहé हòई । दुभाª µय कì बात है िक अनआिथªक बताकर उसे रोक िदया गया ।  

माननीय सभापित : अब आप समाĮ कìिजए । 

®ी उÌमेदा राम बनेीवाल : मरेी आपके माÅयम स ेसरकार स ेमागँ ह ैिक इस महÂवपूणª पåरयोजना के 

बार ेम¤ िवचार िकया जाए । इसके साथ ही बाखासर के अंदर űाई पोटª बनाकर राजÖथान के अंदर 

ए³सपोटª-इÌपोटª को बढ़ावा देने म¤ सहायता दी जाए । इसी के साथ-साथ मेर े±ेý के कई महÂवपूणª मĥेु 

ह§, म§ एक िमनट के अंदर इन बातŌ पर आपका Åयान आकिषªत कराना चाहóगँा । उड़ान योजना के अंतगªत 

बाड़मेर के हवाई अड्डे को जोड़ा गया, लेिकन कई साल बीतन ेके बाद भी अभी वहा ँधरातल पर कोई 

काम नहé हòआ ह ै। साथ ही साथ वहा ँÿधानमंýी आवास कì िÖथित बहòत ही खराब और दयनीय ह ै। 

इसकì रािश बहòत कम ह,ै इसस ेयोµय आवास का िनमाªण नहé हो पा रहा ह,ै मेरी आपके माÅयम स ेमागँ 

ह ैिक ÿधानमंýी आवास म¤ कम स ेकम 5 लाख Łपये कì िकÖत दी जाए और साथ ही साथ सांसद 

िनिध को भी बढ़ाया जाए । सांसद िनिध को 5 करोड़ Łपये स ेबढ़ाकर 50 करोड़ Łपये िकया जाए । 

आपने मुझे बोलने का मौका िदया, इसके िलए आपका बहòत-बहòत धÆयवाद । 

SHRI N. K. PREMACHANDRAN : Sir, I want to raise a Point of Order. During the 

speech, Dr. Sambit Patra has repeatedly used the name of the hon. President, 

which is not correct. Rule 352 of Rules of Procedure and Conduct of Business in 

Lok Sabha clearly states that a Member while speaking shall not use the 

President’s name for the purpose of influencing the debate. He has repeatedly used 

the name of the hon. President. There is a specific rule in this regard. It is totally 

against the convention.   

HON. CHAIRPERSON : Okay, we will check whether there is anything wrong in it.  
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SHRI HIBI EDEN (ERNAKULAM): Many points have been highlighted this year 

in the President's address relating to the functioning of the government and its 

various initiatives pertaining to the social and economic landscape of India. 

However, there are many critical issues that have not been highlighted in the 

address which are having a massive impact on the daily lives of the people of India. 

I believe that it is crucial that we take note of certain policy failings of the ruling 

dispensation which the government has completely failed to acknowledge and 

rectify. 

 The present government has failed to generate adequate jobs which has 

resulted in an unemployment crisis in the country. We have now entered a 

period of more than a decade of jobless growth with our country facing the 

highest rate of joblessness in the last forty-five years. 

 This unemployment crisis has resulted due to a host of negligent policy 

decisions by the government in power. The hasty act of demonetization 

along with a rushed through GST framework, decimation of the MSMEs, lack 

of manufacturing initiatives and importation from China along with policies 

favouring the large conglomerates are a few factors that have contributed to 

the significant downfall of jobs in India. The Government has infact not been 

able to match the literacy rates with adequate number of jobs for the youth. 

My State of Kerala in this context is a major example. Kerala continues to 

 
 

 Speech was laid on the Table. 
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record one of the highest unemployment rates amongst Indian States 

despite high literacy rates. 

 Accordingly, while the President's address lauds the government for its 

economic initiatives, it has failed to take note of the rising unemployment 

crisis in the country, an aspect that is affecting all sections of the society and 

needs to be remedified on an immediate basis. 

 While the President's address lauds the Government for its welfare schemes, 

it has failed to take note of the deteriorating conditions of the marginalized 

and poor in the country. It is clear in the last decade that the rich are 

becoming richer and the poor are becoming poorer. While aspects such loan 

waiver for farmers and fixation of MSP have been completely ignored by the 

government, big corporates have been getting regular waivers and 'haircuts' 

on loans and other financial assistance from the government. 

 This crony capitalist nature of the government was completely exposed 

during the recent publication of the Hindenburg report on the Adani group 

which has exposed that the government and its authorities have completely 

failed to act as per norms in relation to the concerned group. Additionally, no 

action has been taken by the government and no investigation was 

commenced against the group despite the opposition collectively demanding 

the same from the government. 

 The dubious nature of government's working with large corporates was also 

massively exposed in relation to the electoral bonds and the mandated 
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disclosure of information regarding the same on the directions of the Hon'ble 

Supreme Court. The mechanism of those bonds and the excessive amounts 

received by the ruling dispensation exposed the present government's 'hand-

in-gloves' approach with the big corporates of India. 

 The situation of the poor and marginalized, on the other hand, has become 

worse. There has been a systematic dilution of welfare of Dalits under the 

BJP Rule. The economic situation of Dalits has not improved under the BJP 

rule and the gap between rich and poor has only increased. Take for example 

the MNREGA scheme which caters to a large number of Dalits - the 

Parliamentary Standing Committee on Rural Development and Panchayati 

Raj in its report on 'Rural Employment through MNREGA' in 2024 

emphasized that MNREGA allocation should be increased. The Report has 

highlighted that only about 3% of the workers received unemployment 

allowance in the last 5 years. The budgetary allocation for MNREGA has not 

seen any addition this year as well despite there being severe distress in the 

rural economy at present. 

 The present government has not taken any steps to carry out social welfare 

for the Dalits and Minorities and has infact opposed every move that leads 

to their progress. 

 The Hon'ble Leader of Opposition Mr. Rahul Gandhi and the Congress Party 

has proposed the idea of a nation-wide caste census to ascertain the 

backwardness of different classes for more efficient distribution of resources. 
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This proposal is not being accepted by the BJP because fairer distribution of 

resources and social justice is not the cornerstone of their policy. 

 The present Government is also shying away from carrying out result based 

exercises for assessing sub-classification within the ambit of OBCs. While 

the Government had appointed the Rohini Commission and Raghavendra 

Kumar Panel, the reports of both these panels are limited in scope. There 

has not been any movement on the recommendations of the Rohini 

Commission Report since its submission on July 31, 2023 and the 

Raghavendra Kumar Panel Report in Uttar Pradesh has been lying in cold 

storage since 2018. Additionally, OBCs have been marginalised across the 

country through the means of privatisation. In the education and employment 

sectors, OBC presence has weakened because of massive privatisation of 

both these sectors. 

 It is also a matter of record that government aid and schemes for minorities 

have decreased tremendously. 

i. There have been budgetary cuts for Ministry of Minority Affairs. In 2023-24, 

the Ministry of Minority Affair's budget was cut by 38% compared to the 

previous year to 3,097.6 crores which was less than 0.1 percent of the total 

annual budget of 45 lakh crores for 2023-24. For 2024-25, the budget only 

increased slightly to 3,183.24 crore, just over 1% more than the previous 

year. 

ii. There have been budgetary cuts and discontinuation of schemes relating to 

education of minorities and budgetary cuts to Skill Development Schemes 
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and Economic Empowerment Programs of minorities as well. 

iii. The Government has cancelled several key education programs, cutting off 

the much-needed support for students from disadvantaged backgrounds. 

The total budget for educational empowerment of minorities, which was 

2,515 crore in 2022-23, was reduced to ₹1,689 crore in 2023-24. 

iv. Many crucial schemes for educational empowerment of minorities has now 

been discontinued by the Government such as Pre-Matric Scholarship, 

Maulana Azad National Fellowship, Padho Pradesh Scheme, Nai Udaan 

Scheme and the Naya Savera Scheme. 

 The ruling dispensation's entire ideology has been based on creation of a 

Hindu Rashtra and a non-secular State, which is completely against the 

principles enunciated in our Constitution. 

 The Prime Minister and BJP leaders have openly used discriminatory, 

objectionable and Islamophobic jargons against Muslims in India. Attacks 

and atrocities against minorities have increased, including large scale 

violences and riots such the Delhi North East riots, recent riots in Sambhal 

etc. Additionally, discriminatory tactics such as closing of meat shots during 

Ramzan, complaints against loudspeakers in mosques etc. have been 

adopted and advocated time and again at State and National Level by the 

ruling dispensation. 

 A draconian image of minorities has been painted by the BJP by usage of 

phrases like 'people who produce more children' and a narrative has been 
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built over the last ten years that the majority population of our country is in 

danger of minorities taking over the resources of the country. 

  The ruling dispensation has already started the process of politically and 

legally challenging many places of worships belonging to the minorities and 

demanding that character of the place be changed, i.e. from mosques to 

temples. This is a very dangerous trend that not only violates Article 25 of 

the Constitution but has the potential to impact the very fabric of our country. 

The recent violence and riots in Sambhal is a stark example of how 

problematic things can become if the BJP is not stopped. 

 The ruling dispensation has consistently ignored the needs of the State 

Government and has time and again abandoned its responsibility towards 

the States. 

  Manipur is a glaring example of how the central government has mishandled 

situations in States. Sixty thousand people are languishing in relief camps in 

Manipur but the Prime Minister has not yet visited Manipur. It is a matter of 

record that despite such harsh conditions that are being faced by the State, 

no specific allocation for financial relief has been provided by the Central 

Government for the State in this year's budget also. 

  When I talk about my own home state Kerala, despite such deleterious 

landslides in Wayanad which took away almost 400 lives, adequate relief 

package for the State has not been provided by the Central Government. 

This year's budget also does not mention any specific fiscal package for the 
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landslide victims. When one looks at the economic crisis in Kerala as well, 

the present government has not provided adequate fiscal reliefs, including 

the economic package of 24,000 crores which has been requested by the 

State Government to tide over the economic stress that Kerala has been 

facing. 

 Many other States are also facing similar economic burdens in view of the 

non- cooperative stand of the Central Government in relation to the finances 

of the States. 

As a public representative and a member of the opposition in Parliament, it is my 

duty to point out these issues and aspects which have been concerning the public 

at large and these need to be looked at by the Central Government. Accordingly, 

by way of the present note, I wish to bring it to the Government and people's 

attention. 

1. At the outset, the Hon'ble President's commitment to a 'Viksit Bharat' is indeed 

laudable. However, true development and progress must be holistic in nature, 

encompassing economic and social markers of growth. It is regretful that the 

Hon'ble President failed to address certain key developments regarding India's 

progress: 

1.1.  India's GDP has been plummeting. Between July and September of 2024, 

India's economy only expanded 5.4% compared to the same period in 2023. 

This was significantly below the Reserve Bank of India's forecast of 7%. This 

has been the slowest growth the country experienced over the past six 

quarters. 
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1.2.  In April 2024, the International Monetary Fund predicted a drop in India's 

growth rate from from 7.8% in 2023 to 6.8% in 2024, and down to 6.5% in 

2025. 

1.3.  As per the annual Periodic Labour Force Survey (PLFS) data the average 

monthly earnings or wages of workers in rural India declined to Rs 8,842 in 

2023-24, which is lower than Rs. 9,017 recorded in 2017- 18. 

1.4. The Rupee has fallen below the 87-mark against the US dollar. The 

depreciation of the Indian rupee increases the cost of imports, leading to 

higher production costs for the country. 

1.5. India is ranked 109 in the Human Freedom Index, 2024 marking only a meagre 

increase of 2 places from the previous year. 

1.6. India is ranked 159 out of 180 nations ranked and studied in the Press 

Freedom Index, 2024. India's own neighbours, Pakistan, Sri Lanka and Nepal are 

ranked higher on the index. 

These troubling developments ought to taken note of and duly addressed along 

with steps to remedy the identified gaps. 

2. The Hon'ble President began the address by highlighting the Mahakumbh Mela, 

which was described as festival of India's cultural traditional and social 

consciousness. There are two main concerns with the presidential commendation 

of the Mahakumbh Mela: 

2.1. As a secular country which grants the fundamental right of freedom of religion, 

the applauding of the Mahakumbh Mela, a Hindu pilgrimage, by the President of 

the country, before the nation's Parliament, flies in the face of religious neutrality 
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enshrined in the Constitution of India. Beginning an address to democratically 

elected representatives of the country by endorsing the festival of one religion, and 

casting the same as symbolic of India's culture and social consciousness alienates 

citizens of all other faiths. 

2.2. The Mahakumbh Mela has witnessed the deployment of Al powered facial 

recognition technologies. These systems are reported to be able to analyse live 

feeds from surveillance cameras and point out suspicious activities. The right to 

privacy has been granted by the Hon'ble Supreme Court in the case of Justice K.S. 

Puttaswamy (Retd.) and Anr. vs Union of India and Ors.. The use of facial 

recognition technology and the collection of data of millions of people without 

express consent can easily be read as a violation of the right to privacy. 

 It is lamentable that the presidential address failed to consider the rights 

derogation aspect of endorsing the Mahakumbh Mela before the Parliament. 

3. The Hon'ble President has placed emphasis on employment generation for the 

country. However, this promise reads as hollow when the Mahatma Gandhi Rural 

Employment Guarantee Scheme (MGNREGS), the country's flagship rural 

employment programme has not received a hike in fund allocation in the Union 

Budget 2025-26. This is especially troubling considering that the MGNREGS is 

running on a deficit of Rs 9,754 crores. 

4. It is appreciated that the Hon'ble President recognised India's linguistic culture 

as a pillar of the nation's heritage. However, this is not reflected in the legislative 

process. There is a troubling trend of Union legislations being given Hindi titles. A 

key example is the three new criminal laws Bharatiya Nagarik Suraksha Sanhita, 
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2023, Bharatiya Nyaya Sanhita, 2023, and Bharatiya Sakshya Adhiniyam, 2023. 

Considering that these are laws that apply across the country, citizens, lawyers and 

judges from non- Hindi speaking states are expressing alienation evoking concerns 

of Hindi imposition. 

5. The Hon'ble President has rightfully noted that 'Viksit Bharat' must be a balanced 

development with no region left behind in the journey of progress. However, a 

significant omission has been made by failing to acknowledged the unique 

challenges faced by the coastal communities and fisherfolk. In my own state of 

Kerala, natural hazards, including increasing problems of coastal erosion, high 

power tides, cyclones, climate change induced risks, floods, tsunami, sea-wave 

formations, etc, significantly impact the livelihoods of the coastal communities in 

the State. Persistent sea surge and coastal erosion has resulted in the loss of life 

and property of the coastal fisher population who are one of the most downtrodden 

communities of my State. One of the most apparent losses of property is the 

damages that come about to the dwelling spaces of the fisher population. However, 

there this issue has been neglected as part of the Hon'ble President's vision of 

Viksit Bharat. 

डॉ. हमेांग जोशी (वडोदरा) : महोदय, सवªÿथम म§ आपको एवं मेर े दल भारतीय जनता पाटê को 

धÆयवाद देता हó ँिक हमार ेदेश के आदरणीय राÕůपित जी के बजट सý स ेपूवª  िकए गए अिभभाषण के 

धÆयवाद ÿÖताव पर मुझे मेरी बात रखने का मौका िदया ह ै।  

 महोदय, हमारा देश आदरणीय ÿधानमंýी जी के नेतÂृव म¤ आज िवकास कì नई ऊँचाईयŌ को छू 

रहा ह ै। यह एक सखुद संयोग ह ैिक इस साल का बजट सý उस समय पर हो रहा ह,ै जब पूरा िवĵ 

ÿयागराज म¤ महाकुÌभ के अवसर को बहòत ही ®Ħा एवं पिवýता स ेमना रहा ह ै । हमारी आदरणीय 
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राÕůपित महोदया जी ऐसी बहòत सारी महÂवपूणª बात¤ रखé, िजनकì वजह स ेआज हमार ेदेश भारत कì 

पूरा िवĵ सराहना कर रहा ह ै।  

 महोदय, जब िवकिसत भारत 2047 के सपन ेकì बात आती ह ैतो हमार ेÿधानमंýी जी न ेराÕůीय 

यवुा िदवस के यवुा महोÂसव के दौरान जो बात कì थी, म§ उस ेदोहराना चाहóगँा । सबस ेपहल ेतो यह एक 

पहली ऐसी घटना थी, िजसम¤ एक राÕůीय यवुा महोÂसव के अंदर हमार ेÿधानमंýी पूर ेिदन भारत मंडपम 

म¤ यवुाओ ंके साथ थ े। सुबह स ेलेकर शाम तक उÆहŌन ेयवुाओ ंको सनुा, िवकिसत भारत को लेकर 

उनके सपन ेको सुना और अंत म¤ जो उÆहŌन ेबात कì, वह म§ यहा ँपर दोहराना चाहóगँा । 

 महोदय, उÆहŌने कहा िक आज तक िवकिसत भारत मेरा सपना था, लेिकन अब से िवकिसत 

भारत हम सभी यवुाओ ंकì िजÌमेदारी है । इस तरह से सभी युवाओ ंको भी िवकिसत भारत के सफर म¤ 

जोड़ िदया गया है । िपछले िदनŌ हमार ेÿधान सेवक मोदी जी ने कहा िक मेरा लàय एक लाख ऐसे 

यवुाओ ंको राजनीित म¤ लाना है िजनके पåरवार कì कोई राजकìय पķृभूिम न हो । मुझे गवª महसूस होता 

है िक हमारे मोदी जी ने मेर ेजैसे यवुा, िजनके पåरवार म¤ कोई सिøय राजनीित म¤ नहé है, ऐसे यवुा को 

मौका िदया और यह िसफª  इसिलए हòआ ³यŌिक ‘मोदी है तो ममुिकन है ।’ हमार ेयवुा एवं खेल मंýालय 

के माÅयम से यवुाओ ंको एकसूýता म¤ जोड़ने के िलए ‘माई भारत’ ‘मेरा यवुा भारत’ पोटªल लांच िकया 

गया । इÆह¤ भिवÕय म¤ रोजगार भी ÿाĮ हो, इसके िलए इस पोटªल को नेशनल कåरयर सिवªस पोटªल से 

भी जोड़ िदया गया । इससे यवुाओ ंकì गडु गवन¦स म¤ भी भागीदारी बढ़ गई है । 

 महोदय, राÕůीय िश±ा नीित 2020 आज िवकिसत भारत के सपने को एक नई ऊंचाई ÿदान 

करती है । िश±ा म¤ भारतीयता का भÓय भूतकाल एवं सनुहरा भिवÕय दोनŌ के िलए एक संतुिलत ÿयास 

एनईपी 2020 को बहòत ही तेज गित से Öथािपत िकया जा रहा है । देश म¤ आज सभी úामीण िवÖतार 

कì शालाओ ंम¤ भी Öमाटª ³लास जैसी सुिवधाए ंहम दखे पा रहे ह§ । क¤ þीय िश±ा सÖंथान जैसे िक 

नवोदय िवīालय और क¤ þीय िवīालयŌ कì नई शाखाए ंखोलने के िलए भी बहòत अ¸छे कायª शłु िकए 

गए ह§ । जब एक घर म¤ कोई नारी सशĉ होती है, तो पूरा घर सशĉ होता है । नेशनल łरल लीवलीहòड 

िमशन के अंतगªत माननीय ÿधान मýंी मोदी जी के सफल नेतÂृव से हमारी सरकार के Ĭारा 91 लाख से 
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भी ºयादा सैÐफ हैÐप úÈुस के माÅयम से 10 करोड़ से अिधक मिहलाओ ंके जीवन को संवारा है । इनके 

Ĭारा अभी तक उनके ब§क खातŌ म¤ 9 लाख करोड़ ŁपयŌ से भी ºयादा रािश ůांज³ेशÆस के Ĭारा ÿाĮ 

कì गई है । ऐसे ÿयास मोदी जी कì सरकार के िवमने लेड डेवलपम¤ट के िवचार का एक जीता जागता 

उदाहरण ह ै। इस ÿयास से नारी शिĉ म¤ उīिमता के भाव को भी ÿोÂसािहत िकया जाता ह ै। हमार े

ÿधान सेवक जब देश को कुछ वायदा करते ह§, तो वह पूरा करके िदखाते ह§ । जब उÆहŌने जन-धन 

योजना दशे के सामने रखी, लोगŌ ने बहòत ही हंसी उड़ाई । कुछ लोगŌ को यह योजना अथªहीन लग रही 

थी । आज इसी जन-धन योजना के तहत देश के करोड़Ō लोगŌ को सरकार के सभी लाभ, िबना िकसी 

को कमीशन िदए, सीधे लाभाथê के ब§क म¤ पहòंचते ह§ । कुछ लोग मेक इन इंिडया कì सफलता पर भी 

ÿĳ उठा रहे थ े। मुझे बताते हòए खशुी हो रही है िक मेक इन इंिडया का शेर आज पूर ेिवĵ म¤ दहाड़ रहा 

है और उसके साथ आÂमिनभªर भारत के अंतगªत वोकल फॉर लोकल ने भी देश को बढ़ावा िदया है । 

 महोदय, युवा होने के नाते म§ एक बात बोलकर अपना भाषण समाĮ कłंगा । छह महीने से म§ 

जब भी इस संसद भवन म¤ आता हóं, बहòत कुछ सीखता हóं । यवुा सांसद के łप म¤ हम¤ बहòत कुछ सीखने 

को िमलता है । हमारे वåरķ सांसद, चाहे वे िकसी भी पाटê के हŌ, उÆह¤ हम ऑÊजवª करते ह§ और उनसे 

बहòत कुछ सीखते ह§ । िजस ÿकार से हमार ेÿितप± के नेता अपना कंड³ट इस सभा म¤ रखते ह§, िजस 

ÿकार का पåरवेश वे धारण करते ह§ और िजस ÿकार से चेयर को पीठ िदखाकर बात¤ करते ह§, म§ मानता 

हóं िक देश का युवा इस बात को देखकर आहत है िक कोई नेता िवप± इस ÿकार का कृÂय करता ह ै। म§ 

आपसे िवनती करता हóं िक एक यवुा सांसद के नाते अÅय± जी उनके कंड³ट को थोड़ा सधुारने का 

ÿयÂन कर¤ । भारतीय जनता पाटê और एनडीए ने हर पद को ऊंचा करने का काम िकया है लेिकन पता 

नहé कांúेस को ³या हòआ है । साल दर साल, टमª बॉय टमª नेता िवप± का Öतर बहòत ही नीचे जा रहा    

ह ै। यह हमार ेलोकतंý के िलए भी बहòत िचंता कì बात है । 

 महोदय, अंत म¤ म§ एक बात कहना चाहता हóं िक हमार ेराÕůपित के अिभभाषण का म§ समथªन 

करता हóं और वे पअुर लेडी नहé ह§ । यिद भारत कì बात होती है तो वह बात बोåरंग नहé होती ह ै। भारत 

कì बात होती है तो कोई भी पाटê हो, हम¤ गवª से मजे थपथपानी चािहए ³यŌिक वह भारत कì बात है । 
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हमारी राÕůपित पूरे िवĵ कì सबसे सशĉ मिहला राÕůपित ह§ । यह बात कहते हòए म§ अपनी बात समाĮ 

करता हóं । भारत माता कì जय । 

®ी नरशे गणपत ÌहÖके (ठाणे) : म§ अपनी पाटê िशव सेना और हमार ेनेता आदरणीय एकनाथ िशंदे 

जी कì तरफ से राÕůपित जी के अिभभाषण के िलए उनका आभार Óयĉ करता हó ँऔर समथªन करता 

हó ँ। राÕůपित जी का पद इस देश का सवō¸च पद है, और हम¤ गवª है िक आज उस पर þौपदी मुमूª  जी 

िवराजमान ह§, जो अपनी मेहनत और Âयाग से यहा ँतक पहòंची ह§ । कांúेस वालŌ ने आिदवासी वगª से 

आने वाली मिहला का अपमान करने का काम िकया । पहले सोिनया गाधँी जी ने अपमानजनक शÊद 

इÖतेमाल िकये और िफर कल राहòल गाधँी जी ने भी अपने भाषण म¤ संसद कì गåरमा को चूर चूर करन े

का काम िकया है । मुझे उÌमीद थी कì िवप± के नेता कुछ िज़Ìमेदारी से अपनी बात रख¤गे और पहले 5 

िमनट उÆह¤ सुनकर मझुे ऐसा लगा कì शायद अभय मþुा म¤ रहने से उनके ²ान के दरवाज़े खुल गए हŌगे, 

³यŌिक वो ÿधानमýंी जी कì तारीफ कर रहे थे, अडानी और अंबानी  कì तारीफ करे रहे थ-े तो उनकì 

उस अवÖथा को दखेकर मुझे एक शायरी याद आती है िक बदल ेबदल ेमेर ेसरकार नज़र आते है, कांúेस 

कì बबाªदी के पूरे आसार नज़र आते ह§ । राहòल गाधँी जी बता रहे थे कì इंडी गठबंधन का राÕůपित 

अिभभाषण कैसा होगा-राहòल जी, िजस गठबंधन का मिुखया ही आज तक तय नहé हòआ है, वो अब 

ÿधानमंýी जी को सलाह द¤गे कì देश कैसे चलाना है । इंडी गठबंधन मतलब िबना दÐूह ेकì बारात । यह 

एक ऐसी टीम है जहाँ सबको captain बनना है, लेिकन कांúेस को हर पाटê 12th man बना द ेरही ह-ै 

िदÐली म¤ केजरीवाल, जÌमू कÔमीर म¤ उमर अÊदÐुला और महाराÕů म¤ उĦव ठाकरे और शरद पवार, 

सबने िमलके कांúेस को टीम से ही बाहर िनकल िदया है । मुझे खशुी है िक आपने इस सदन म¤ कांúेस 

सरकार कì िवफलता को Öवीकार िकया । आपने Öवीकार िकया िक UPA सरकार म¤ यवुा बेरोज़गार थे 

और देश कì बरुी हालत थी और बाद म¤ आपने कहा कì राÕůपित जी के अिभभाषण म¤ कुछ भी नया 

 
 

 Speech was laid on the Table. 
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देखने को नहé था । टीवी पर एक कायªøम आता है तारक मेहता का उÐटा चÔमा-वैसी ही कांúेस पाटê 

म¤ राहòल जी ने उÐटा चÔमा पहना हòआ है । िजस पर ĂĶाचार कì इतनी धूल जम गई है िक  िवकास कì 

रोशनी उÆह¤ िदख नहé रही है । राहòल जी बार बार चीन कì बात कर रहे थे, चीन कì तारीफ के पुल बाधँ 

रहे थे, शायद वो भूल गए िक यह भारत कì संसद है, कांúेस पाटê का दÉतर नहé और इसिलए म§ कहता 

हó ँिक congress party is by the chinese, of the chinese and for the chinese और यही 

वजह थी कì उÆहŌने Rajiv Gandhi foundation म¤ चीन से पैसा लेकर देश िवरोधी गितिविधयां कì । 

राहòल गाधँी और गाधँी पåरवार का भारत िवरोधी ताकतŌ से बहòत परुाना  ÿेम ह-ैचाहे वो बोफोसª के 

िज़Ìमेदार हो, भोपाल गैस ůेजेडी के िज़Ìमेदार हो या अब george soros हो । इसिलए कांúेस का हाथ-

भारत के िवŁĦ काम करने वालŌ के साथ । 

राहòल जी, ने महाराÕů चुनाव के पåरणाम पर सवाल उठाकर, ना िसफª  महाराÕů कì जनता और 

उन लाडली बहनŌ का अपमान िकया है, बिÐक संिवधान का भी अपमान िकया है । यह बोलकर कì 

िहमाचल कì जनसँ́ या के बराबर नए वोट जोड़े गए है । इसके िलए उÆह¤ माफ़ì मांगनी चािहए और अगर 

इनको चनुाव ÿिøया से इतनी िद³कत है तो इनके जो िगने चुने 16 िवधायक बचे है-उनसे बोिलये िक 

इÖतीफ़ा दे और िफर स ेचुनाव लड़¤ । हमार ेमहाराÕů के एक और सांसद अपने भाषण म¤ बोल रह ेथ ेिक 

उÆहŌने एक ब¸चे से छýपित िशवाजी महाराज के बारे म¤ पूछा, लेिकन वो बता नहé पाया और यह शमª 

कì बात है । यह बात आपके मुहँ से अ¸छी नहé लगती है सावंत जी, ³यŌिक आप उस पाटê कì गोद म¤ 

बैठे हो िजसने औरंगाबाद का नाम छýपित संभाजी नगर करने का िवरोध िकया, िजसने िदÐली म¤ रोड 

का नाम औरंगज़ेब रोड रखा, वो औरगंज़ेब िजसने िहÆदओु ंका नरसहंार िकया । यह है आपका िहंदÂुव? 

सावंत जी कह रह ेथे कì सरकार को slum redevelopment के िलए कुछ करना चािहए और 

बालासाहेब ठाकर ेके slum rehabilitation के सपने को पूरा करना चािहए । मुझे गवª है िक मेर ेनेता 

एकनाथ िशंद ेजी ने slum redevelopment के िलए कायª िकया है, िजसकì सराहना पूर ेदेश म¤ हòई    

ह ै । धारावी, िजसे एिशया कì सबसे बड़ी झुµगी के łप म¤ जाना जाता है, वषŎ से बेहतर जीवन और 

पनुिवªकास के सपने दखे रही थी, लेिकन कांúेस के राजनीितक Öवाथª के कारण यह सपना कभी पूरा 
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नहé हो सका । कांúेस सरकार ने हमेशा धारावी पुनिवªकास पåरयोजना को लटकाने और जłरतमंदŌ 

को उनके हक से वंिचत रखने का काम िकया, लेिकन आज महाराÕů के उपमु́ यमýंी एकनाथ िशंदे जी 

ने वह कर िदखाया, जो कांúेस कभी नहé कर सकì । उनकì सरकार ने धारावी पनुिवªकास योजना म¤ 

एक ऐितहािसक िनणªय िलया, िजससे 1 लाख से अिधक वंिचत झµुगीवािसयŌ को भी अब पुनवाªस और 

प³के मकान का हक िमलेगा । यह फैसला उन 60,000 झµुगीवािसयŌ के िलए भी Æयाय लेकर आया है, 

िजÆह¤ 2007 से पहले पाý घोिषत िकया गया था । इसिलए हम कहते है कì बालासाहेब ठाकर ेके असली 

उ°रािधकारी एकनाथ िशंदे जी है । अरिवंद सावंत बार-बार यह दावा करते ह§ िक उ īोग महाराÕů से 

गजुरात िशÉट हो रहे ह§, लेिकन हकìकत इससे िबÐकुल उलट ह ै। आंकड़े बताते ह§ िक महाराÕů आज 

भी िनवेशकŌ कì पहली पसंद बना हòआ है । 2022-23 म¤ महाराÕů को ₹1.18 लाख करोड़ FDI िमला 

था, जो 2023-24 म¤ बढ़कर ₹1.25 लाख करोड़ हो गया । 2024-25 के पहले छह महीनŌ म¤ ही महाराÕů 

को ₹1.13 लाख करोड़ का åरकॉडª FDI िमल चकुा है । अरिवंद सावंत जी, झूठे दावे करने से पहले 

आंकड़े दिेखए । 

महामिहम राÕůपित जी ने अपने अिभभाषण कì शŁुआत म¤ दशे कì 75 वषª कì याýा कì बात 

कही और यह हम सबके िलए गवª कì बात होनी चािहए िक  हमार े75 वषª का लोकतंý पूर ेिवĵ के िलए 

एक उदाहरण है और हम वो देश है िजसकì ÿधानमýंी एक मिहला थी, िजसकì राÕůपित आज एक 

आिदवासी मिहला है और देश के िकतने राºयŌ का ÿितिनधÂव मिहलाओ ंने िकया ह ै। जो िवप± के 

हमारे िमý अमåेरका कì तुलना भारत स ेकरते है वो इस बात को भी रेखांिखत कर¤ िक  सबसे परुाने 

लोकतंý, िजसका 150 साल से ºयादा का इितहास है उस अमåेरका कì राÕůपित कभी कोई मिहला 

नहé बन पाई । 

 राÕůपित जी ने अपने भाषण म¤ पूरा िववरण िदया है िक िपछल ेदस वषŎ म¤ देश का िवकास बलेुट 

ůेन कì गित स ेहो रहा है और इस सफर म¤ हर वगª को शािमल िकया जा रहा है, चाहे वो िकसान हो, 

मिहला हो, िपछड़ा हो, अÐपसं́ यक हो या यवुा हो । तीसर ेकायªकाल म¤ तीन गुना तेज गित से काम हो 

रहा है और तीन गनुा िवकास हो रहा ह ै। हमारी सरकार का 2014 स ेसपना था कì हर नागåरक का 
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अपना घर हो और इसके िलए सरकार ने ÿधानमंýी आवास योजना शुł कì थी और मुझे खशुी है िक 

ÿधानमंýी आवास योजना का िवÖतार करते हòए तीन करोड़ अितåरĉ पåरवारŌ को नए घर देने का 

िनणªय िलया गया है । इसके िलए पांच लाख छ°ीस हज़ार करोड़ Łपए खचª िकए जाने कì योजना है 

िजससे ना िसफª  पूरा दशे बिÐक महाराÕů और मेर ेठाणे लोक सभा के नागåरकŌ को भी अपने िलए एक 

घर िमलेगा जो उनका अिधकार है । हमारे दशे म¤ ÖवाÖÃय सेवाओ ंका ³या हाल था, यह हम सबको 

पता था, महंगा उपचार पåरवार को गरीबी म¤ धकेल देता था, लेिकन हमारी सरकार ने आयÕुमान भारत 

योजना लाकर इस समÖया का िनवारण िकया है और आज 12 करोड़ पåरवार और 55 करोड़ नागåरक 

इस योजना कì वजह से अपना इलाज िबना िकसी आिथªक असुिवधा के करवा रहे ह§ । मुझे खुशी है िक 

आयÕुमान भारत योजना के अंतगªत स°र वषª और उससे अिधक उă के छह करोड़ वåरķ नागåरकŌ को 

ÖवाÖÃय बीमा देने का फैसला हòआ है और अब इस वगª को भी हर वषª पांच लाख Łपये का हेÐथ कवर 

िमलेगा ।  

िवप± के सदÖय अ³सर बात करते है िक  भारत सरकार रोज़गार नहé दे रही है, नौकåरयां कहा ँ

है और यवुा बेरोज़गार है । म§ गवª से कहना चाहóंगा िक छोटे उīिमयŌ के िलए मþुा ऋण कì सीमा दस 

लाख Łपए से बढ़ाकर बीस लाख Łपए कर दी गई है । हमारी सरकार ने यवुाओ ंकì िश±ा और उनके 

िलए रोज़गार के नए अवसर तैयार करने पर िवशेष फोकस िकया है और मेधावी छाýŌ को उ¸च िश±ा 

म¤ िव°ीय सहायता दनेे के िलए पीएम िवīालàमी योजना शłु कì गई है । इसके अलावा एक करोड़ 

यवुाओ ंको शीषª पांच सौ कंपिनयŌ म¤ इंटनªिशप के अवसर भी िदय ेजाएगंे और पेपर लीक कì घटनाओ ं

को रोकने और भतê म¤ पारदिशªता सिुनिĲत करने के िलए नया कानून लागू िकया गया ह ै। िसफª  मÅयम 

और गरीब वगª ही नहé, आज हमारी माता, बहने और बेिटयŌ भी बलुिंदयां छू रही है और यह गवª कì बात 

है कì बड़ी सं́ या म¤ भारत कì बेिटयां लड़ाकू िवमान उड़ा रही ह§, पिुलस म¤ भतê हो रही ह§ और कॉरपोरटे 

कंपिनयŌ का नेतÂृव भी कर रही ह§ । हमारी बेिटयŌ आज ओलंिपक म¤ मेडल लाकर देश को भी गौरवािÆवत 

कर रही ह§ । म§ भारत कì संसद के माÅयम से दशे कì नारी शिĉ को सलाम करता हó ँऔर उनके योगदान 

के िलए उÆह¤ नमन करता हó ँ। 
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कुछ वषŎ पहले हमारी मानिसकता थी कì अगर कोई भी वÖतु पर Made in USA या Made 

in Europe िलखा जाता था तो वह एक बहòत बड़ी बात होती है, लेिकन आज मुझे गवª ह ैिक अब हम 

Make in India के माÅयम से Made in India products का ÿयोग कर रहे है, चाहे वो मोबाइल हो, 

गाड़ी हो या कपड़े हो और हमारी सरकार कì नीितयŌ के कारण हम जÐद ही मेड इन Maharashtra 

और मडे इन Thane products को भी िवĵ Öतर पर ÿिसिĦ िमलते देख¤गे । 

िश±ा के ±ेý म¤ भी हमारी सरकार ने उÂकृĶ काम िकया है और राÕůीय िश±ा नीित के माÅयम 

से िवīािथªयŌ के िलए आधुिनक िश±ा ÓयवÖथा तैयार कर रही है । कोई भी िश±ा से वंिचत ना रहे, 

इसीिलए मातृ भाषा म¤ िश±ा के अवसर िदये जा रह ेह§ । ब¸चŌ म¤ इनोवेशन को बढ़ावा देने के िलए दस 

हज़ार से अिधक ÖकूलŌ म¤ अटल िटंकåरंग लैÊस खोली गई ह§ । ³यूएस िवĵ यूिनविसªटी एिशया र§िकंग म¤ 

हमारे एक सौ ितरसठ िवĵिवīालय शािमल हòए ह§ और सबसे महÂवपूणª है िक नालंदा िवĵिवīालय के 

नये क§ पस का शुभारंभ कर िश±ा म¤ भारत का परुाना गौरव वापस लाया गया है । अंत म¤ म§ यही कहना 

चाहóंगा कì म§ने िजन ±ेýŌ का िववरण िदया है, वह हमार ेसरकार के िवकास कायŎ का िसफª  trailer है, 

अगले 4 वषŎ म¤ आपको पूरी picture भी िदखाई जाएगी ।  

अंत म¤ म§ एक शायरी के साथ अपनी बात समाĮ करना चाहóंगा- 

हमने तो समंदर के Łख बदल ेह§ 

मोदी जी ने सोचने के सलीके बदले ह§ 

आप कहते थे कुछ नहé होगा 

हमने आपके भी सोचने के तरीके बदल ेह§ । 

SHRI SAPTAGIRI SANKAR ULAKA (KORAPUT): I would like to express my 

views on the President's Address. But I must express my deep disappointment. 

 
 

 Speech was laid on the Table. 
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The President's Address, which is meant to reflect the hopes and concerns of every 

Indian, failed to acknowledge the suffering of crores of people, especially our tribal 

communities, who are being crushed under the weight of this government's 

policies. 

The issues plaguing tribals today are not isolated incidents but part of a 

larger pattern where their lands are taken, their rights ignored, and their voices 

silenced. Whether it is the Ken-Betwa River Linking Project, the Polavaram Dam, 

the Great Nicobar Mega Project, or the forced land acquisitions in Lakshadweep, 

tribals across the country are facing an existential crisis. 

This Government calls Ken Betwa a "visionary project," but in reality, it is a 

death sentence for thousands of tribals as it is one of India's most ecologically 

sensitive zones. More than 23 lakh trees are to be cut, and 98 sq. km. of Panna 

Tiger Reserve a critical habitat for tigers, vultures, and gharials will be submerged. 

It is not just trees and animals that will be lost, but also the livelihoods of tribals who 

depend on these forests for survival. The IIT-Bombay study warns that the project 

will disrupt rainfall patterns, leading to a 12 per cent decline in monsoon 

precipitation, worsening water scarcity instead of solving it. 

At the heart of this project lies the violation of the Forest Rights Act-tribal 

families are being displaced without consultation, rehabilitation, or compensation. 

The Supreme Court's Central Empowered Committee has already raised serious 

concerns about inadequate environmental clearances, yet the government pushes 

forward, sacrificing the tribals at the altar of so-called progress. 

Another so-called "development" project that threatens to devastate tribal 
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communities is the Polavaram Project. Displacing thousands of adivasis from their 

ancestral lands without proper rehabilitation, this project disregards their rights, 

livelihoods, and cultural heritage, all in the name of progress that benefits only a 

few. This is the largest mass displacement of tribals in India's history, uprooting 

over 56,504 families from their ancestral homes. Twenty-two villages will be 

submerged, with tribals being forcefully evicted without due compensation, their 

cries for justice ignored. The residents of Malkangiri, Odisha, and parts of 

Chhattisgarh and Andhra Pradesh are being displaced into barren lands where 

farming is impossible. Many of them, including Particularly Vulnerable Tribal 

Groups (PVTGs), are left without any means of survival. 

The Government was supposed to conduct a backwater study to assess the 

flood impact on Odisha and Chhattisgarh, but it has conveniently refused to do so. 

An IIT Roorkee report warns that the Polavaram project could cause water levels 

in Odisha to rise up to 232 feet, submerging even more villages than originally 

estimated. Yet, this Government refuses to pause and reassess. Is this the price 

tribals must pay for "development"? To lose their homes, their forests, their 

livelihoods? 

The tribals of Nicobar are facing the same fate, as the Great Nicobar Mega 

Project threatens to displace the indigenous Nicobarese and Shompen 

communities, destroying their forests, livelihoods, and way of life. Under the guise 

of "strategic development," the Government is snatching away 16 per cent of the 

island's pristine forests, displacing the Nicobarese and the Shompen some of 

India's last remaining indigenous tribes. This project, which includes a container 
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transshipment terminal, an international airport, and a township, is not for the 

benefit of tribals-it is designed to benefit corporate interests at their expense. 

This is a clear violation of the Andaman & Nicobar Islands Protection of 

Aboriginal Tribes Regulation (ANPATR), 1956, which prohibits such 

encroachments into tribal reserves. In fact, the Nicobar Tribal Council withdrew its 

consent for the project, citing suppression of information, yet the Government 

bulldozed ahead, disregarding their opposition. 

Even more shameful is that the Ministry of Environment has decided that 

compensatory afforestation will happen in Haryana, thousands of kilometres away 

from the destroyed forests of Nicobar. Does this Government expect Nicobarese 

tribals to migrate to Haryana to reclaim their lost forests? This is not development 

this is destruction, deceit, and a blatant violation of tribal rights. 

In another case in the name of "eco-tourism," in Lakshadweep the 

Government is stealing the Pandaram land-land that tribals have used for fishing 

and agriculture for generations without compensation. Today, tribals are forbidden 

from stepping onto islands that have been handed over to luxury resorts, leaving 

them without their primary means of sustenance. 

The Laccadive, Minicoy, and Amindivi Islands Land Revenue and Tenancy 

Regulation, 1965, empowered the administrator to confer occupancy rights to 

occupants of Pandaram land. According to Section 83 of the Regulation, those 

granted occupancy rights should be compensated if their land is acquired. The new 

administration (since 2020) has changed land policies, pushing for large-scale land 

acquisition without compensation. Amendments to the 1965 regulation in October 
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2023 removed provisions that previously protected Pandaram landholders. Tribals 

are now restricted from entering islands that they traditionally used for fishing and 

farming. 

The Kerala High Court's recent ruling has made it clear that these tribals 

have no occupancy rights-a decision that will push them further into economic 

oblivion. These are not just violations of land rights, they are deliberate acts of 

erasure, removing tribals from their own land to make way for corporate profits. 

They are not even allowed to set up small businesses in their own islands, while 

outsiders are given full control. 

At last, let us talk about one lifeline that stood as a shield against starvation, 

death, and utter despair for the most downtrodden-the Mahatma Gandhi National 

Rural Employment Guarantee Scheme (MGNREGS). Social welfare schemes like 

this were not mere policies: they were a last ray of hope for tribals who were 

displaced from their lands, stripped of their livelihoods, and pushed to the margins 

of society. For years, MGNREGS provided them with some dignity, ensuring that 

they had at least some income to sustain their families. But today, it seems like this 

Government is hell-bent on systematically dismantling these welfare schemes, 

especially those that benefit the most vulnerable sections of our society. This 

Government has done everything in its power to throttle, weaken, and destroy this 

life-saving scheme. It has reduced funds, cut wages, and imposed digital 

restrictions that have excluded lakhs of poor workers-but despite all this, 

MGNREGS became a lifeline for millions of Indians during the COVID-19 

pandemic. When factories shut down, when cities abandoned their migrant 
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workers, when there was no food or money left-it was MGNREGS that gave them 

dignity, that helped them survive. 

Yet, today, we see a merciless attack on MGNREGS. Payments are delayed, 

Aadhaar-based wage systems are creating chaos, and workers are being denied 

their rightful wages. Over 27 per cent of workers have been removed from the 

payment system due to faulty Aadhaar linkages. Women, Dalits, and tribals-who 

are the backbone of this scheme are being pushed out. 

MGNREGS workers are struggling because their wages are either delayed 

for months or completely stopped in some states. The government is pushing them 

to the brink of starvation. Many are left with no choice but to migrate, leaving behind 

their families and villages in search of work. And what happens when they reach 

cities? They are forced to live on footpaths, struggle for daily survival, and face 

exploitation because they don't even speak the local language. These are honest, 

hardworking people, but the government has abandoned them. 

If this Government truly believes in "Sabka Saath, Sabka Vikas,” then let it 

start by ensuring that MGNREGS serves its true purpose-providing guaranteed 

wages, on time, to every worker who needs it. Let it stop treating tribals as 

obstacles to development and start treating them as equal citizens with rights, 

dignity, and a voice in the future of this country. That is the least a democratic 

Government should do. 

If this is the Government's vision of development, then let me say it loud and 

clear, this is not progress, this is plunder. The tribals of India have been betrayed 

at every step. Their forests are being cut down, their rivers diverted, and their lands 
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snatched away in the name of so-called "growth." Entire communities are being 

evicted without consultation, compensation, or proper rehabilitation, leaving them 

homeless and struggling for survival. Laws meant to protect them: the Forest Rights 

Act and the PESA Act are being ignored, diluted, or bypassed to benefit powerful 

corporations. This government has made it clear that it is willing to sacrifice the 

very existence of tribals for the greed of industrial projects, mining contracts, and 

tourism deals. This is not the vision of an inclusive India-this is a direct assault on 

the most marginalized and the most forgotten. 

If the Government truly believes in justice and inclusive development, there 

are critical steps it must take without delay. First, the Ken-Betwa River Linking 

Project must undergo a fresh, transparent environmental and social assessment, 

ensuring real consultation with the tribals whose forests and livelihoods are at risk. 

Ignoring their voices is not development-it is exploitation. Second, no family should 

be uprooted under the Polavaram Project unless land-for-land compensation is 

fully secured and implemented. Displacement without rehabilitation is a grave 

injustice. Third, the Great Nicobar Mega Project must be independently reviewed, 

with meaningful consultation with the Nicobarese and Shompen tribes. Their land 

and heritage cannot be sacrificed for profit without their consent. Fourth, in 

Lakshadweep. tourism development must be inclusive, ensuring that local 

communities are stakeholders. not mere spectators, while their lands are handed 

over to corporate players. 

Our tribal communities are not obstacles to progress they are its true 

custodians. They have lived sustainably for centuries, protecting the forests and 
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rivers that we now seek to destroy. Instead of displacing them, we must learn from 

them. 

The Constitution guarantees them dignity, security, and rights over their land. 

It is time for this Government to stop its brutal assault on tribal existence and ensure 

that no development comes at the cost of their survival. I urge the Government to 

act before it is too late. Development without justice is nothing but exploitation. Let 

this House remember that. 

डॉ. ÿशांत यादवराव पडोल े(भÆडारा-गŌिदया) : आदरणीय सभापित जी, देश के महामिहम राÕůपित 

जी के अिभभाषण पर बोलने का आपने अवसर िदया, इसके िलए आपका बहòत-बहòत धÆयवाद । 

माननीय सभापित जी, मेरा यह भाषण उन आवाजŌ का ÿितिनिधÂव करता है, जो दशे के कोन-े

कोने म¤ जबरदÖत अभाव, असरु±ा और िनराशा के साथ जी रही ह§ । आज का यह सेशन हमारे 

देशवािसयŌ कì बढ़ती पीड़ा और संघषª कì कहानी कहता है, िजसे हम िछपा नहé सकते और न ही हम 

उसे दबा सकते ह§ । 

‘सबका साथ, सबका िवकास’, यह नारा, जो एक समय दशे कì उÌमीदŌ का ÿतीक था, अब वह 

िवफलता कì कहानी कहता है । हकìकत म¤ यह नारा अब ‘सबका साथ और िसफª  अपनŌ का िवकास’ 

बनकर रह गया है । िजन राºयŌ म¤ एनडीए कì सरकार नहé है, उनके साथ भेदभाव िकया जाता है । 

सरकार कह रही है िक भारत जÐद ही दिुनया कì तीसरी सबसे बड़ी अथªÓयवÖथा बनने जा रहा है, 

लेिकन बेरोजगारी दर अपने उ¸चतम Öतर पर पहòचँ गई है । महगँाई ने आम नागåरकŌ कì जेब¤ खाली कर 

दी है । Łपये कì िगरावट और एमएसएमई स³ेटर कì बदहाली िकस ओर इशारा कर रही है? अगर 

िवकास िसफª  जीडीपी तक सीिमत रह गया और जनता कì परचेिजंग पावर लगातार िगरती रही, तो ऐसा 

िवकास िकसके िलए हो रहा है? 

सरकार उººवला योजना, ÿधानमंýी आवास योजना और आयÕुमान भारत जैसी योजनाओ ं

का बखान करती है, लेिकन इनकì ज़मीनी स¸चाई ³या है? ÿधानमंýी आवास योजना के तहत घरŌ का 
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वादा िकया, लेिकन िबना जनगणना के िकस आधार पर लाभाथê चनुे गए ह§? úामीण ±ेýŌ म¤ इसके िलए 

1.50 लाख Łपये और शहर म¤ 2.5 लाख Łपये ³या पयाªĮ ह§? 

देश म¤ कानून-ÓयवÖथा कì हालत इतनी दयनीय है िक मिहलाओ ंका जीवन असरुि±त हो गया 

ह ै । सरकारी अÖपतालŌ म¤ मÉुत इलाज कì बात तो कì जाती है, लेिकन अÖपताल म¤ डॉ³टर और 

दवाइयां नहé ह§ तो मरीज इलाज कहां करवाएगा? 

 चुनाव को देख कर आप ताबड़तोड़ फैसले लेते ह§, पर चुनाव बीतते ही उन सभी को टाल िदया 

जाता है । िजस िदन वोिटंग होती है, आप वोटरŌ को लभुाने और अपनी छिव चमकाने के िलए देव दशªन 

के िलए िनकल जाते ह§ । अब िदÐली चुनाव म¤ 500 Łपये म¤ िसल¤डर देने का वादा कर रहे ह§ । मोदी 

सरकार अगर इतनी संवेदनशील है तो आपने इसे पूरे दशे म¤ ³यŌ नहé लागू िकया? मेरा आĽान है िक 

आप आज ही इसकì घोषणा कर दीिजए और 500 Łपये म¤ िसल¤डर आम जनता को महुैया करवा    

दीिजए । 

महोदय, एक और अÂयंत िचंताजनक मĥुा है - कुÌभ महोÂसव । हमारे पूवªजŌ ने इस पावन पवª 

का आयोजन भिĉ, ®Ħा और सांÖकृितक समरसता के िलए िकया था । परंत ुआपने इसे एक ‘इव¤ट’ 

बना िदया है, इसे पयªटन से जोड़कर Óयावसाियक लाभ का साधन बना िदया गया है ।  

सरकार कहती है िक उसने 10 लाख नौकåरया ँदी ह§, लेिकन हकìकत यह है िक बेरोजगारी 

अपनी चरम सीमा पर है ।  

मिहला आर±ण िबल पास हòआ, लेिकन इसका िøयाÆवयन कब होगा? देश म¤ मिहला सरु±ा 

का ³या हाल है? अपराध बढ़ रहे ह§, Æयाय म¤ दरेी हो रही है । विक« ग Èलेस पर ल§िगक समानता और 

सरुि±त वातावरण कì गारटंी नहé िमल पा रही है । 

आपने मेिडकल सीट¤ बढाने कì बात कì है । यह एक अ¸छी घोषणा है, लेिकन इसकì हकìकत 

³या है? मेिडकल कॉलेज का बिुनयादी ढाचँा कब तैयार होगा? 

 सभापित महोदय, म§ हकìकत बताता हóं । मेर े±ेý म¤ मिहला अÖपताल के िलए िपछले 15 वषŎ 

से िबिÐडंग बन रही है । िपछले साल उसी िबिÐडंग म¤ मेिडकल कॉलेज खोल िदया गया । ³या इसी तरह 
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मेिडकल कì िश±ा होगी? िजस उĥेÔय के िलए मिहला अÖपताल बनाया गया था, वहा ँमिहलाओ ंको 

उपचार कब िमलेगा? सरकार क§ सर कì दवाए ँसÖती करने कì बात रही ह,ै यह सराहनीय है, लेिकन 

क§ सर रोकने के िलए ³या कदम उठाए गए ह§? क§ सर के मूल कारण पर ÿहार ³यŌ नहé िकया जाता? 

तÌ बाकू, गटुखा, िसगरटे पर ÿितबंध ³यŌ नहé लगाए जाते ह§? 

 महोदय, हम टीबी मĉु भारत कì बात करते ह§, लेिकन टीबी वाडª का वेÖट वाटर, वाशłम का 

पानी नािलयŌ से होकर निदयŌ म¤ जाएगा तो देश टीबी मĉु कैसे होगा? 

 ÿधानमंýी फसल बीमा योजना जिटल है । िकसानŌ को ³लेम नहé िमलते ह§ । डीएपी, यूåरया को 

उनके एमआरपी से महंगे दामŌ म¤ बेचा जा रहा है । िकसानŌ को ज़łरत से Ûयादा िलंिकंग म¤ अÆय उÂपाद 

जबरदÖती बेचे जा रहे ह§ । जैिवक खेती को बढ़ावा देना िसफª  एक अिभयान रह गया है । िकसान एमएसपी 

कì कानूनी गारंटी चाहता है, लेिकन सरकार खामोश है ।  

 सभापित महोदय, गावँŌ म¤ इंटरनेट कनेि³टिवटी अब तक ³यŌ नहé सुधर पाई है? बीएसएनएल 

को बढ़ावा देने के बजाय िनजी कंपिनयŌ को ÿाथिमकता दी गयी है । 

 महोदय, भंडारा म¤ आयुध िनमाªणी म¤ हòए िवÖफोट म¤ 8 मज़दरूŌ कì मौत हòई, लेिकन सरकार इस 

मामले म¤ गंभीर नहé ह ै। आयुध िनमाªणी म¤ अÿ¤िटस और टेÆयोर-बÖेड किमªयŌ को खतरनाक और परुानी 

मशीनŌ पर काम ³यŌ कराया जाता है? युवाओ ंकì मÂृय ुदभुाª µयपूणª है । अÿ¤िटस कर रहे युवाओ ंको 

जोिखम भरी जगहŌ पर नहé भेजा जाना चािहए । इसके अलावा,उÆह¤ जो मआुवजा िदया गया है, वह 

फै³ůी के फंड से िदया गया, यानी वही मुनाफा जो इन कमªचाåरयŌ ने मेहनत करके कमाया था । उÆहŌने 

जो मेहनत कì थी, उसी से उनके िलए मआुवजा िदया गया है ।  आयुध वीरŌ के चार साल कì नौकरी के 

बाद उनका ³या भिवÕय है?  

महोदय, मेर ेसंसदीय ±ेý म¤ नाग नदी से नागपुर शहर का केिमकल यĉु ÿदूिषत पानी वेनगंगा 

म¤ बह रहा है, िजससे आने वाली पीढ़ी को क§ सर और जेनेिटक बीमाåरयŌ का ख़तरा ह ै । ³या मोदी 

सरकार इसे रोकने का ÿयास करगेी या नहé? 

महोदय, म§ अंत म¤ यही कह कर अपना भाषण समाĮ कłंगा िक लोकतंý कì उपलिÊधयŌ का 
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केवल बखान ही नहé, बिÐक आÂममंथन करना भी ज़łरी होता है । जनता िसफª  वादŌ से नहé, ठोस 

पåरणामŌ से संतुĶ होती है । देश को आगे ले जाने के िलए भाषण नहé, बिÐक ज़मीनी काम चािहए । 

म§ सरकार से अपील करता हॅूं िक  घोषणाओ ंसे नहé, बिÐक ठोस बदलाव से देश को आगे ले 

जाए ं। म§ इस अिभभाषण पर अपना िवरोध दशाªते हòए अपने भाषण को िवराम देता हॅू ं। 

जय िहÆद । जय संिवधान । जय सनातन । 

SHRI CHAMALA KIRAN KUMAR REDDY (BHONGIR): Thank you very much for 

giving me an opportunity to express my views on motion of thanks to President’s 

Address today. With much pain and grief, I would state that there is gross violation 

in implementing the Constitution despite celebrating the 75th anniversary of 

adoption of our Constitution and the present Government is disrespecting 

Babasaheb Ambedkar. 

Next, our Party strongly oppose "One Nation-One Election" and the Waqf 

Act Amendments which may erode the beauty of democracy of our country. 

Unfortunately, the historic festival of Mahakumbh stampede casualties are 

about 48 and hundreds injured in addition to the fire incident. 

The Government in a hurry has not conducted a proper and an extensive 

review before implementing 'Nyaya Sanhita' in place of the Penal Code and people 

are not happy. 

The Government always says it is steering India towards becoming the 

world's third-largest economy which is a false statement. But in our country more 

than 80 per cent of the people are living in distress due to one reason or the other. 
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With regard to North East situation, I would state that the State of Manipur 

has seen ongoing conflict and violence since May 2023 and the present 

Government failed to restore the normalcy till now. 

With regard to Jan Aushadhi Kendras, I would state that the poor supply 

chain, and doctors not prescribing generic medicines are the major constraints 

faced by the Jan Aushadhi Kendras leading to its poor success. 

With regard to the Housing for All, I am to state that the Union Governments 

failure in timely execution is evident. Despite extending the PMAY-U tenure until 

December 31, 2024, to complete houses sanctioned by March 31, 2022, only 90.25 

lakh houses had been completed as of January 27, 2025 out of 1.19 crore 

sanctioned. 

Around 47 per cent of houses constructed under PMAY-U till December 

2024 remain unoccupied due to the absence of essential infrastructure such as 

water and electricity, along with delays in the allotment process. 

Despite an investment of Rs. 8 lakh crore in the scheme, the Union 

Government's contribution remains relatively low at only 25 per cent (Rs. 2 lakh 

crore), shifting a greater financial burden onto State Governments (15 per cent) 

and beneficiaries (60 per cent) for which some poor States cannot afford and there 

is need to increase the share of Centre. 

With regard to Cyber security and Digital Crimes, I would state that there 

have been no substantial steps to curb cyber-attacks in India. In the first four 

months of 2024, Indians lost around 124 crores due to digital cyber crimes. And 

there has been a rise of 350 per cent in investment-related frauds. This a 20-times 
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jump over the last one year. 

With regard to Make in India, I would state that The manufacturing sector 

has witnessed a decline in productivity, with gross value added (GVA) per 

establishment falling by 6.7 per cent in 2023-24 compared to 2022-23. 

The "Make in India" target was 12-14 per cent annual growth in 

manufacturing but the sector has stagnated at a meager 5.8 per cent, highlighting 

the Governments failure to support manufacturing.  

Once PM Modi said, Telangana is fast becoming hub of economic activity, 

and Kazipet to become part of new energy of Make in India, but later, there is no 

encouragement to Kazipet. 

With regard to the National TB Eradication Programme, I would state that 

Annually, India records over 2.6 million cases of TB and accounts for 26 per cent 

of the global burden of TB. In 2020, the Modi Government under the National TB 

Elimination Program (NTEP), set the ambitious target of eradicating TB in the 

country by 2025, which it has failed to do. 

With regard to MSMEs, I would state that out of 6,67,77,013 accounts, 

3,54,29,789 belong to the general category, making up 53 per cent of the total 

borrowers accounting for 64 per cent of the total disbursement. 62 per cent of 

Mudra loans have been disbursed under the Shishu category, with amounts upto 

Rs. 50,000-insufficient for any microfinance enterprise. 

With regard to the Lakhpati Didis, I would state that The Finance Minister, in 

the Interim Budget Speech 2024, had announced an increase in the target of 

lakhpati didis' from 2 crores to benefit 3 crore women. However, the target has not 
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been met and Unemployment among women continues to be a significant 

challenge and self-employment among rural women has increased from 71 per 

cent in 2022-23 to 73.5 in 2024-25 and 39.4 per cent to 42.3 per cent among urban 

women. 

With regard to the health, I would state that The National Health Policy aimed 

to increase spending on public health to 2.5 per cent of the GDP. Over the past 

decade, central sector expenditure as a proportion of the GDP has only grown at 

0.3 per cent. For FY 2024-25 only 0.27 per cent of the GDP was allocated for 

healthcare. 

Atrocities against Dalits are on a rising since 2022. Nearly 97.7 per cent of 

all cases of atrocities against Scheduled Castes in 2022 were reported from 13 

States and Uttar Pradesh, Rajasthan and Madhya Pradesh recorded the highest 

number of such crimes, according to a new Government report. 

With regard to the Cancer patients, I would state that Cervical Cancer is the 

2nd leading cancer and significant contributor to cancer-related deaths in Indian 

women. India ranks fourth globally in cervical cancer incidence, with 2.5 lakh active 

cases and the cervical screening rate in India was at a dismal 1.9 per cent in 2019-

20. 

With regard to the investors' trust, I would state that Foreign Direct 

Investment (FDI) reached a 16 year low in 2023-24 and India's share in global FDI 

inflows fell to 2.1 per cent in 2023 from 6.5 per cent in 2020. Foreign firms 

repatriated 63 per cent of the total FDI in FY24. Domestic private investments fell 

by 1.4 per cent from Q2 to Q3 of FY 2025. 
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With regard to Start-ups, I would state that as of October 31, 2024, over 

5,000 startups have closed down out of the 1.52 lakh startups registered under the 

Startup India Program. India's investment in artificial intelligence startups remained 

slow in 2024, with Al startups raising only 166 million dollars, a sharp decline from 

the peak of 518.2 million dollars in 2022. 

With regard to the PM Kisan Samman Nidhi scheme, I would state that as of 

December 2024, the Pradhan Mantri Kisan Samman Nidhi Yojana (PM-Kisan) had 

9.21 crore farmer beneficiaries, marking a 14 per cent decline from 10.73 crore in 

2022-23. 

The PM KISAN scheme mainly benefits medium and large-scale farmers, 

leaving out about 40 per cent of farmers who are tenant farmers. 

With regard to PM Surya Ghar Muft Bijli Yojana, I would state that a year 

after the Government launched the Rs. 75,000 crore PM Surya Ghar scheme, only 

8.5 per cent of targeted households have rooftop solar installations and the 

Government has managed to achieve only about 12 per cent of the total installed 

capacity as of 2025 and there is need to relax the rules making eligible for rented 

houses also. 

The present Government decided to constitute the Eighth Pay Commission 

just before the Delhi State elections to win the election at any cost and they have 

never shown concern for the welfare of employees and also Basic and DA not 

merged despite crossing DA to 50 per cent. 

With regard to the Antyodaya Scheme, I would state that despite close to 3.6 

lakh villages being declared open defecation free, in 2022 nearly 17 per cent of the 
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rural population in India still defecated in the open. 

Under the Swachh Bharat Mission (SBM) 2.0, the Indian Government has 

set a goal to remediate all dumpsites across the country by 2025. However as of 

August 30, 2023, only 38 per cent of the total waste has been addressed 

throughout India. 

The present Government failed to take immediate steps to eradicate the 

practice of Manual Scavenging. As of October 2024, a total of 419 sewer-related 

deaths have been recorded across States and UTs in the past five years. Over 

58,000 individuals continue to be employed as manual scavengers, as 

acknowledged by the Government in the Rajya Sabha. 

Under Oil Palm Mission in Telangana, a total area of 2.03 lakh acres covered 

and the target is to bring over 20 lakh acres under oil palm in future for which the 

financial assistance and encouragement is needed from the Centre. 

The Government rule under NDA is not Amrit Kaal but leaving the people in 

the lurch and worst sufferers are poor, the middle class, the youth, women, and 

farmers and they are in a pathetic situation. 

My Government has placed special focus on education for the youth and 

creating new employment opportunities for them. The PM Vidyalakshmi scheme 

has been introduced to provide financial assistance to meritorious students for 

higher education. Additionally, one crore youth will be given internship 

opportunities in the top 500 companies. 

The present Government always says a new law has been enacted to 

prevent incidents of paper leaks and ensure transparency in recruitment but in 
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reality we have seen recurring the leakage of NEET papers in the markets and at 

coaching centres which is a shameful. The Pradhan Mantri Ujjwala Yojana (PMUY) 

scheme provides LPG free connection to BPL households but to refill a cylinder, 

they have to spend around Rs. 1100 which is not affordable to them and many 

empty cylinders are lying in their houses due to the high cost of refilling cylinder 

and as a result, this scheme failed. 

The present Government has not simplified tax-related processes and 

complicated more. 

Senior citizens those who cross 60 years may kindly be exempted from filing 

their income tax returns. 

As per Centre for Monitoring Indian Economy (CMIE), the rate of 

unemployment of India rose sharply to 9.2 per cent in June 2024, from 7.0 per cent 

in May 2024 but in reality in 2014, the NDA Government promised 2 crore jobs 

annually now it is coming to 20 crores in the last 10 years. I do not know where are 

such jobs and in which State they have provided and what type of jobs and the 

Government once again failed in fulfilling its promise. 

Initiatives like Make in India, Atmanirbhar Bharat, Startup India, Stand-Up 

India, and Digital India have not created employment opportunities for the youth.  

The present Government has not worked with strong determination to face 

the COVID-19 pandemic and death rate among youth are increasing with heart 

strokes. 

With the introduction of the GST system under the One Nation One Tax, 

many people particularly lower class and poor people are being burdened with GST 
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on each and every item they purchase and even on food they eat in the hotel and 

I do not know whether the hotels and restaurants are paying such GST to Centre. 

The implementation of 5G services in India is in a poor condition and even 

in the capitals and cities of our country, the network of mobiles and Internet is very 

much poor. 

Investing 28,000 crore rupees to establish 12 industrial nodes and build 100 

industrial parks near cities across the country is a welcome step but at the same 

time, I request the Centre to consider setting up of Hyderabad-Nagpur and 

Hyderabad-Warangal Industrial Corridors which are necessary to boost the 

production and to address the infrastructure bottlenecks. 

Efforts to streamline urban transportation in a city like Hyderabad is the need 

of the hour and the Centre is giving step-motherly treatment to Telangana State 

since the last one decade in sanctioning and funding of the projects. 

As part of the proposed Phase 2 expansion, our Telangana Govt. planned 

another five corridors between Nagole-Chandrayangutta-RGIA (36.6 km), Raidurg-

Kokapet Neopolis (11.6 km), MGBS-Chandrayangutta (7.5 km), Miyapur-

Patancheru (13.4 km), and LB Nagar-Hayat Nagar (7.1 km). 

In the last 10 years, the Government has not consistently increased the 

Minimum Support Price (MSP) for both Kharif and Rabi crops and the farmers need 

MSP for all their produce as at present only mandated 22 crops are getting MSP. 

On the one hand, the Government is saying they are taking steps towards 

'Viksit Bharat' but in reality, there is imbalance development in the country 

particularly like Telangana because there is no mention of Telangana in the entire 
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speech of Hon'ble President. 

The guiding mantra of the present Government is "Sabka Saath, Sabka 

Vikas, Sabka Vishwas, Sabka Prayaas" but in reality, it has failed in all fronts. 

With these few words, I would like to complete my speech. 

®ी िवÕणु दयाल राम (पलामू) : म§ माननीय राÕůपित जी के अिभभाषण का समथªन करता हó ँ। माननीय 

राÕůपित जी के अिभभाषण स ेयह पåरलि±त होता ह ैिक वषª 2047 तक देश को िवकिसत भारत बनाने 

के िलए ÿÂयेक देशवासी ÿितबĦ ह ै। देश के यशÖवी ÿधानमंýी आदरणीय नरÆेþ मोदी जी के नेतÂृव थे 

िवगत 10 वषŎ म¤ केÆþ सरकार देश को तेज गित स ेआिथªक िवकास कì नई राह पर ले जा रही ह ै। देश 

के गरीब, दिलत, शोिषत, वंिचत, िकसान, ®िमक और यवुा सरकार के इस समावेशी आिथªक एवं 

सवा«गीण िवकास के केÆþ म¤ ह ै।   

 माननीय राÕůपित जी न ेकहा िक भारत कì िवकास याýा के इस अमतृकाल को केÆþ सरकार 

अभूतपूवª उपलिÊधयŌ के माÅयम स ेनई ऊजाª द ेरही ह ै। केÆþ सरकार के तीसर ेकायªकाल म¤ तीन गनुा 

तेज गित स ेकाम हो रहा है । आज देश बड़े िनणªयŌ और नीितयŌ को असाधारण गित स ेलागू होते देख 

रहा ह ै। इन िनणªयŌ म¤ देश को गरीब मÅयम वगª, यवुा, मिहलाओ,ं िकसानŌ को सवō¸च ÿाथिमकता िमली 

ह ै। 

 ÿधानमंýी आवास योजना सभी के िलए आवास के उĥेÔय कì पूितª के िलए ठोस कदम उठाए  

ह§ । उĉ योजना का िवÖतार करते हòए तीन करोड़ अितåरĉ पåरवारŌ को नए घर देने का िनणªय िलया 

गया ह ै । इसके िलए पांच लाख छ°ीस हजार करोड Łपए खचª िकए जाने कì योजना है । ÖवािमÂव 

योजना केÆþ सरकार गांव म¤ गरीबŌ को उनकì आवासीय भूिम का हक देने और िव°ीय समावेशन के 

िलए ÿितबĦ ह ै। इस िदशा म¤ ÖवािमÂव योजना के अंतगªत अब तक दो करोड़ प¸चीस लाख सÌपि° 

काडª जारी िकए ह§ । इनम¤ स ेकरीब 70 लाख ÖवािमÂव काडª िपछल े6 महीन ेम¤ जारी हòए ह§ ।   
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 पीएम िकसान सÌमान िनिध योजना के तहत करोड़Ō िकसानŌ को िपछल ेमहीनŌ म े41 हजार 

करोड़ Łपए कì रािश का भगुतान हòआ ह ै। धरती आबा जनजातीय úाम उÂकषª योजना : जनजातीय 

समाज के पांच करोड़ लोगŌ के िलए धरती आबा जनजातीय úाम उÂकषª अिभयान ÿारभं हòआ ह ै। इसके 

िलए 80 हजार करोड़ Łपये का ÿावधान िकया गया ह ै।  

आयÕुमान भारत योजना के अंतगªत स°र वषª और उसस ेअिधक उă के छह करोड वåरķ 

नागåरकŌ को ÖवाÖÃय बीमा देने का फैसला हòआ ह ै । इÆह¤ हर वषª पांच लाख Łपये का हेÐथ कवर 

िमलेगा । मĦुा ऋण योजना : छोटे उīिमयŌ के िलए मþुा ऋण कì सीमा दस लाख Łपए स ेबढ़ाकर बीस 

लाख Łपए कर दी गई ह ै। पीएम िवīालàमी योजना : केÆþ सरकार न ेयवुाओ ंकì िश±ा और उनके 

िलए रोजगार के नए अवसर तैयार करन ेपर िवशेष फोकस िकया ह ै। मेधावी छाýŌ को उ¸च िश±ा म¤ 

िव°ीय सहायता देने के िलए पीएम िवīालàमी योजना शłु कì गई ह ै। एक करोड़ यवुाओ ंको शीषª पांच 

सौ कंपिनयŌ म¤ इंटनªिशप के अवसर भी िदये जाएगं े। पेपर लीक कì घटनाओ ंको रोकने और भतê म¤ 

पारदिशªता सुिनिĲत करते के िलए नया कानून लागू िकया गया ह ै। 

ÿधानमंýी úाम सड़क योजना के तहत चौथे चरण म¤ प¸चीस हजार बिÖतयŌ को जोड़ने के िलए 

स°र हजार करोड़ Łपए Öवीकृत िकए गए ह ै। वंद ेभारत ůेन : देश म¤ अब 71 वदें भारत, अमतृ भारत 

और नमो भारत ůेन चल रही ह§, िजनम¤ िपछल ेछह माह म¤ ही सýह नई वंद ेभारत और एक नमो भारत 

ůेन को जोड़ा गया ह ै। 

देश के यशÖवी ÿधानमंýी जी के नेतÂृव म¤ एनडीए कì सरकार "वन नेशन वन इल³ेशन' और 

'व³फ अिधिनयम संशोधन' जैस ेकई महÂवपूणª िवषयŌ पर भी सरकार न ेतेज गित स ेकदम आग ेबढ़ाए 

ह§ । सरकार के एक दशक के कायªकाल से िवकिसत भारत कì याýा को नई ऊजाª िमली ह,ै िजसके 

फलÖवłप आज भारत, दिुनया कì तीसरी सबस ेबड़ी अथªÓयवÖथा बनने जा रही ह ै। िवकिसत भारत 

कì उड़ान को हमार ेसंिवधान के आदशŎ का सतत मागªदशªन िमलता रहे, इसके िलए सरकार न ेसेवा, 

सशुासन, समृिĦ और Öवािभमान, इन ÿमुख िसĦांतŌ को गवन¥स के क¤ þ म¤ रखा ह ै। सरकार Reform, 

Perform एवं Transform के अपने संकÐप को तेज गित स ेआग ेबढ़ा रही ह ै। केÆþ सरकार का मूल 
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मýं ह ै"सबका साथ, सबका िवकास, सबका िवĵास और सबका ÿयास" और इस मýं का एक ही लàय 

ह ैिवकिसत भारत का िनमाªण । देश के िवकास का लाभ अंितम पायदान पर खड़े Óयिĉ को भी िमलन े

लगता ह ैतभी िवकास साथªक होता ह ै। यही अÂंयोदय कì भावना ह ैिजसके ÿित सरकार संकिÐपत रही 

ह ै। देश भर म¤ Öव¸छ भारत अिभयान के तहत बन े12 करोड़ शौचालय, ÿधानमंýी उºजवला योजना 

के तहत िनशÐुक िदए गए 10 करोड़ गैस कने³शन, 80 करोड़ जłरतमंदŌ को राशन, सौभाµय योजना, 

जल जीवन िमशन जैसी अनेक योजनाओ ंन ेगरीब को यह भरोसा िदया ह ैिक वह सÌमान के साथ जी 

सकते ह§ । ऐसे ही ÿयासŌ कì वजह स ेदेश के 25 करोड़ लोग गरीबी को पराÖत करके आज अपने जीवन 

म¤ आग ेबढ़ रहे ह§ । देश कì आिथªक उÆनित मÅयम वगª, िमिडल ³लास कì आकां±ाओ ंऔर उनकì पूितª 

स ेपåरभािषत होती ह ै। मÅयम वगª िजतने बड़ ेसपन ेदेखेगा देश उतनी ही ऊंची उड़ान भरगेा । सरकार 

न ेमĉु Öवर स ेमÅयम वगª के योगदान को न केवल Öवीकारा ह,ै बिÐक हर मौके पर उस ेसराहा भी है । 

इसी तरह सरकारी कमªचारी भी िमिडल ³लास के अहम ÿितिनिध ह§ । हाल ही म¤ सरकार न ेसरकारी 

कमªचाåरयŌ के कÐयाण के िलए आठव¤ वेतन आयोग के गठन का िनणªय िलया है । यह िनणªय आने वाले 

वषŎ म¤ सरकारी कमªचाåरयŌ के वेतन म¤ बड़ी विृĦ का आधार बनेगा । क¤ þ सरकार के लाखŌ कमªचाåरयŌ 

को यूिनफाइड प¤शन Öकìम के तहत पचास ÿितशत सिुनिĲत प¤शन देने का िनणªय भी िलया गया ह,ै 

िजसका Óयापक Öवागत हòआ ह ै। मÅयम वगª का अपने घर का सपना पूरा करने के िलए भी सरकार 

ÿितबĦ ह ै। उड़ान योजना के तहत लगभग डेढ़ करोड़ लोगŌ का हवाई जहाज म¤ उड़न ेका सपना पूरा 

िकया ह ै। जन औषिध क¤ þ म¤ 80 ÿितशत åरयायती दरŌ पर िमल रही दवाओ ंस,े देशवािसयŌ के 30 

हजार करोड़ Łपए स ेºयादा बचे ह§ । हर िवषय कì पढ़ाई के िलए सीटŌ कì सं́ या म¤ कई गुना बढ़ोतरी 

का बहòत लाभ मÅयम वगª को िमला ह ै। केÆþ सरकार न ेटै³स स ेजड़ेु मसलŌ को आसान िकया ह ै। 

टै³स िववादŌ को कम करन ेके िलए फेसलेस मूÐयांकन कì शŁुआत कर पारदिशªता बढ़ाई गई ह ै। अब 

देश म¤ पचह°र वषª स ेअिधक उă के वåरķ नागåरकŌ को, िजÆह¤ िसफª  प¤शन िमलती ह,ै आयकर åरटनª 

दािखल करन ेके संबंध म¤ Öवय ंिनणªय लेन ेका अिधकार िदया गया ह ै। सरकार मिहलाओ ंके नेतÂृव म¤ 

देश को सशĉ बनान ेम¤, यानी Women Led Development म¤ िवĵास करती ह ै। नारी शिĉ वंदन 
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अिधिनयम के Ĭारा लोक सभा और िवधान सभाओ ंम¤ मिहलाओ ंके िलए 33 ÿितशत आर±ण इस िदशा 

म¤ एक महÂवपूणª कदम ह ै। राÕůीय úामीण आजीिवका िमशन के तहत 91 लाख स ेअिधक Öवयं सहायता 

समूहŌ को सशĉ िकया जा रहा ह ै। देश कì दस करोड़ स ेभी अिधक मिहलाओ ंको इसके साथ जोड़ा 

गया ह ै। इÆह¤ कुल नौ लाख करोड़ Łपये स ेअिधक कì रािश ब§क िलंकेज के माÅयम स ेिवतåरत कì गई 

ह ै। सरकार का लàय देश म¤ तीन करोड़ लखपित दीदी बनान ेका ह ै। आज एक करोड़ पþंह लाख स े

भी अिधक लखपित दीदी एक गåरमामय जीवन जी रही ह§ । इनम¤ स ेलगभग 50 लाख लखपित दीदी, 

बीते 6 महीन ेम¤ बनी ह§ । य ेमिहलाए ंएक उīमी के łप म¤ अपने पåरवार कì आय म¤ योगदान द ेरही ह§ । 

Insurance for All कì भावना के साथ कुछ महीने पूवª ही बीमा सखी अिभयान भी शłु िकया गया    

ह ै। ब§िकंग और िडजी पेम¤ट सिखया ँदूर दराज के इलाकŌ म¤ लोगŌ को िव°ीय ÓयवÖथा स ेजोड़ने म¤ 

महÂवपूणª भूिमका िनभा रही ह§ । कृिष सिखयŌ नेचुरल फािम«ग को बढ़ावा द ेरही ह§ और पश ुसिखयŌ के 

माÅयम स ेहमारा पशुधन मजबूत हो रहा ह ै। űोन दीदी योजना मिहलाओ ंके आिथªक और तकनीकì 

सशिĉकरण का माÅयम बनी ह ै। िपछल ेएक दशक म¤ देश के हर बड़े ÿयास का दाियÂव आग ेबढ़कर 

भारत के यवुाओ ंन ेउठाया ह ै। आज हमारा यवुा ÖटाटªअÈस, Öपोट्ªस स ेलेकर Öपेस तक हर फìÐड म¤ 

देश का नाम रोशन कर रहा ह ै। MY Bharat पोटªल के जåरय ेलाखŌ यवुा राÕů िनमाªण के कायŎ स ेजड़ु 

रहे ह§ । मेक इन इंिडया, आÂमिनभªर भारत, Öटाटªअप इंिडया, Öट§ड-अप इंिडया और िडिजटल इंिडया 

जैसी पहल न ेयवुाओ ंको रोजगार के अनेक अवसर ÿदान िकए ह§ । िपछल ेदो वषŎ म¤ सरकार न ेåरकॉडª  

सं́ या म¤ दस लाख Öथायी सरकारी नौकåरयां ÿदान कì ह ै। सरकार न ेयवुाओ ंके बेहतर कौशल और 

नए अवसरŌ के सजृन के िलए दो लाख करोड़ Łपए का पैकेज Öवीकृत िकया ह ै। एक करोड़ यवुाओ ंके 

िलए इंटनªिशप कì ÓयवÖथा स ेयवुाओ ंको úाउंड पर काम करन ेका अनभुव ÿाĮ होगा । आज देश म¤ 

डेढ़ लाख स ेअिधक Öटाटªअप ह§ जो इनोवेशन के Öतंभ के łप म¤ उभर रहे ह§ । एक हजार करोड़ Łपए 

कì लागत स ेÖपेस स³ेटर म¤ व¤चर कैिपटल फंड कì शŁुआत कì गई ह ै। ³यूएस वÐडª Éयूचर िÖकल 

इंडे³स 2025 म¤ भारत िवĵ म¤ दूसर ेनंबर पर पहòंच गया ह ै। यानी Éयूचर ऑफ वकª  ®ेणी म¤ AI और 

िडिजटल तकनीक अपनाने म¤ भारत दिुनया को राÖता िदखा रहा ह ै। µलोबल इनोवेशन इंडे³स म¤ भी 
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भारत कì र§िकंग 76 स ेसधुर कर 39 हो गयी ह ै। 

केÆþ सरकार राÕůीय िश±ा नीित के माÅयम स ेिवīािथªयŌ के िलए आधिुनक िश±ा ÓयवÖथा 

तैयार कर रही ह ै। कोई भी िश±ा से वंिचत ना रहे, इसीिलए मातृभाषा म¤ िश±ा के अवसर िदये जा रहे 

ह§ । िविभÆन भतê परी±ाए ंतेरह भारतीय भाषाओ ंम¤ आयोिजत कर, भाषा संबंधी बाधाओ ंको भी दूर 

िकया गया ह ै। ब¸चŌ म¤ इनोवेशन को बढ़ावा देने के िलए दस हजार स ेअिधक ÖकूलŌ म¤ अटल िटंकåरंग 

लैबा खोली गई ह§ । 'ईज ऑफ डूइंग åरसचª के िलए हाल ही म¤ वन नेशन-वन सÊसिøÈशन Öकìम लायी 

गई ह ै । इसस ेअंतराªÕůीय शोध कì सामúी िनशÐुक उपलÊध हो सकेगी । िपछल ेएक दशक म¤ उ¸च 

िश±ण सÖंथाओ ं कì सं́ या बढ़ी ह ै । इनकì गणुव°ा म¤ भी Óयापक सधुार हòआ ह ै । ³यूएस िवĵ 

यूिनविसªटी एिशया र§िकंग म¤ हमार ेएक सौ ितरसठ िवĵिवīालय शािमल हòए ह ै। नालंदा िवĵिवīालय 

के नय ेक§ पस का शुभारभं कर िश±ा म¤, भारत का परुाना गौरव वापस लाया गया ह ै। 

केÆþ सरकार न ेदेश म¤ िवĵ Öतरीय Öपोट्ªस वातावरण बनान ेकì िदशा म¤ खेलो इंिडया Öकìम, 

टारगेट ओलंिपक पोिडयम Öकìम एवं राÕůीय Öपोट्ªस यूिनविसªटी Öथािपत करन ेजैस ेकई कदम उठाए 

ह§ । िदÓयांगŌ के िलए µवािलयर म¤ िवशेष खेल क¤ þ खोला गया ह ै। भारत कì टीमŌ न ेचाहे ओलंिपक हो, 

या िफर पैरालंिपक, हर जगह बेहतरीन ÿदशªन िकया ह ै। हाल ही म¤ िवĵ शतरजं चैिÌपयनिशप म¤ भी 

भारत न ेअपना परचम लहराया ह ै। िफट इंिडया मूवम¤ट चलाकर सशĉ यवुाशिĉ का िनमाªण कर रहे    

ह§ । िवकिसत भारत के िनमाªण म¤ िकसान, जवान और िव²ान के साथ ही अनसुंधान का बहòत बड़ा 

महÂव ह ै। देश के िश±ण सÖंथाओ ंम¤ अनसुंधान को बढ़ावा देने के िलए पचास हजार करोड़ Łपए कì 

लागत स ेअनसुंधान नेशनल åरसचª फाउÆडेशन Öथािपत िकया गया ह ै । दस हजार करोड़ Łपए कì 

लागत स े'िव²ानधारा योजना" के तहत िव²ान एवं ÿौīोिगकì म¤ इनोवेशन को बढ़ावा िदया जा रहा      

ह ै। आटêिफिशयल इंटेिलज¤स के ±ेý म¤ भारत के योगदान को आग ेबढ़ाते हòए 'इंिडया एआई िमशन' 

ÿारÌभ िकया गया ह ै। 

केÆþ सरकार न ेअथªÓयवÖथा को पॉिलसी पैरािलिसस जैसी पåरिÖथितयŌ से उबारने के िलए 

मजबूत इ¸छाशिĉ के साथ काम िकया ह ै। कोिवड और उसके बाद के हालात एवं यĦु जैसी वैिĵक 
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िचंताओ ंके बावजूद भारतीय अथªÓयवÖथा न ेजो ÖथाियÂव एवं resilience िदखाया ह,ै वो उसके सशĉ 

होने का ÿमाण ह ै। सरकार न ेEase of doing business को बढ़ावा देने के िलए कई महÂवपूणª कदम 

उठाए ह§ । वन नेशन वन टै³स कì भावना के तहत जीएसटी कì ÓयवÖथा लागू कì गई, िजसका फायदा 

सभी राºयŌ को िमल रहा ह ै । मेक इन इंिडया जैसी नीितयŌ के कारण अब बड़े µलोबल āांड्स के 

ÿॉड³ट्स पर भी 'मेड इन इंिडया के लेबÐस िदखन ेलगे ह§ । छोटे Óयापारी गावँ स ेलेकर शहरŌ तक, हर 

जगह आिथªक ÿगित को गित द ेरहे ह§ । सरकार छोटे उīिमयŌ को अथªÓयवÖथा कì रीढ़ मानते हòए उÆह¤ 

Öवरोजगार के नए अवसर द ेरही है । MSME के िलए øेिडट गारटंी Öकìम और ई-कॉमसª ए³सपोटª 

हÊस सभी ÿकार के उīोगŌ को बढ़ावा द ेरहे ह§ । केÆþ सरकार के तीसर ेकायªकाल म¤ मþुा ऋण कì 

सीमा को दस लाख Łपए स ेबढ़ाकर बीस लाख Łपए करन ेका लाभ करोड़Ō छोटे उīिमयŌ को हòआ     

ह ै। øेिडट ए³सेस को आसान बनाया ह ै। इसस ेिव°ीय सेवाओ ंको लोकतांिýक बनाया जा सका ह ै। 

आज लोन, øेिडट काडª, बीमा जैस ेÿोड³ट, सबके िलए आसानी स ेसलुभ हो रहे ह§ । दशकŌ तक देश 

के रेहड़ी-पटरी पर दकुान लगाकर आजीिवका चलाने वाल ेभाई-बहन ब§िकंग ÓयवÖथा स ेबाहर रहे । 

आज उÆह¤ पीएम Öविनिध योजना का लाभ िमल रहा ह ै। िडिजटल ůांज³ेशन åरकॉडª के आधार पर 

उनको िबजनेस बढ़ान ेके िलए लोन िमलता ह ै। सरकार न ेदस वषŎ म¤ ÿगित के जो नए अÅयाय िलखे 

ह§, उनम¤ स ेएक Öविणªम सोपान भारत कì िडिजटल øांित का भी ह ै। भारत िडिजटल टे³नॉलाजी कì 

फìÐड म¤ एक ÿमुख µलोबल Èलेयर के łप म¤ अपनी उपिÖथित दजª िकया ह ै। दिुनया के बड़े देशŌ के 

साथ ही भारत म¤ 5G सिवªसेस कì शुŁआत इसका एक बड़ा उदाहरण ह ै । भारत कì यूपीआई 

टे³नॉलाजी कì सफलता स ेदिुनया के कई िवकिसत देश भी ÿभािवत ह§ । आज 50 ÿितशत स ेºयादा 

åरयल टाइम िडिजटल ůांज³ैशन भारत म¤ हो रहा ह ै। िडिजटल टे³नॉलाजी को सामािजक Æयाय और 

समानता के एक टूल के तौर पर इÖतेमाल िकया ह ै। िडिजटल पेम¤ट कुछ लोगŌ या कुछ वगŎ तक सीिमत 

नहé ह ै। भारत म¤ छोटे स ेछोटा दकुानदार भी इस सिुवधा का लाभ उठा रहा ह ै। गावँ म¤ भी ब§िकंग सेवाए ँ

और UPI जैसी वÐडª ³लास टे³नॉलाजी उपलÊध ह ै। भारत म¤ िपछल े10 साल म¤ बन ेपांच लाख से 

ºयादा कॉमन सिवªस स¤टसª सरकार कì दजªनŌ सिुवधाए ंऑनलाइन उपलÊध करा रहे ह§ । सरकार न े
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लोगŌ के जीवन पर सरकार का ÿभाव कम करन ेके िलए ई-गवन¥स को महÂव िदया ह ै। िडजी लॉकर कì 

ÓयवÖथा न ेलोगŌ को कभी भी, कहé भी अपने महÂवपूणª डॉ³यूम¤ट पाने और िदखाने कì सुिवधा दी ह ै। 

तेजी स ेिडिजटाइज होते हमार ेसमाज म¤ आज राÕůीय सरु±ा स ेजड़ुा एक और महÂवपूणª िवषय साइबर 

िस³योåरटी ह ै। िडिजटल Āॉड, साइबर øाइम और डीप फेक जैसी टे³नॉलाजी सामािजक, आिथªक 

और राÕůीय सरु±ा के िलए चुनौती भी बनी ह ै। इन साइबर øाइम को िनयंिýत करन ेके िलए कई कदम 

उठाए गए ह ै। साइबर सरु±ा के ±ेý म¤ भी यवुाओ ंके िलए रोजगार कì संभावनाए ंह§ । सरकार साइबर 

िस³योåरटी म¤ द±ता सिुनिĲत करन ेकì िदशा म¤ िनरंतर कायªरत ह ै। इसके फलÖवłप भारत न ेµलोबल 

साइबर िस³योåरटी इंडे³स म¤ िटयर-1 Öटेटस ÿाĮ कर िलया ह ै। 

देश का आधिुनक इÆĀाÖů³चर न केवल उसके नागåरकŌ को एक बेहतर जीवन एवं देश को नई 

पहचान देता ह,ै बिÐक देश को एक नया आÂमिवĵास भी देता ह ै। बीते दशक म¤ भारत न ेवÐडª ³लास 

इÆĀाÖů³चर िनमाªण के कई माइल ÖटोÆस तय िकए ह§ । इस आधिुनक इÆĀाÖů³चर स ेदिुनया म¤ 

भारत कì छिव मजबूत हòई ह,ै इÆवेÖटसª का भारत के ÿित भरोसा बढ़ा ह,ै उīोगŌ को बल िमला ह ैऔर 

नए रोजगार का िनमाªण हो रहा ह ै। देश के हर िहÖस ेको हाइवे, ए³सÿेसवे स ेकने³ट करन ेके िलए 

िमशन मोड म¤ काम चल रहा ह ै। पीएम गितशिĉ नशेनल माÖटर Èलान के Ĭारा पåरयोजनाओ ंको पूरा 

करन ेकì गित तेज हòई ह ै। दस साल पहल,े बिुनयादी ढांच ेका बजट लगभग दो लाख करोड़ Łपय ेथा, 

जो िपछल ेबजट म¤ बढ़कर µयारह लाख करोड़ Łपये स ेअिधक हो गया । िपछले एक दशक के काम को 

आग ेल ेजाते हòए, िपछल ेछह महीनŌ म¤ केÆþ सरकार न ेभिवÕय के इÆĀाÖů³चर म¤ åरकॉडª िनवेश िकया 

ह ै। देश एिवएशन स³ेटर म¤ तेजी स ेिवकास कर रहा ह ै। देश कì एयरलाइन कÌपिनयŌ न ेसýह सौ से 

अिधक नए िवमानŌ के ऑडªर िदए ह§ । इतनी बड़ी सं´या म¤ आने वाल ेिवमानŌ के पåरचालन के िलए 

सरकार एयरपोट्ªस का िवÖतार कर रही ह§ । िपछल ेएक दशक म¤ देश म¤ एयरपोट्ªस कì सं́ या दोगुनी हो 

गई ह ै। 

केÆþ सरकार के Ĭारा शहरी सिुवधाओ ंका आधिुनकìकरण कर उÆह¤ एनजê एफìिशएटं बनाने 

पर जोर िदया ह ै। साथ ही नए शहरŌ के िवकास कì भी नéव रखी जा रही ह ै। लगभग अठ् ठाइस हजार 
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करोड़ Łपए के िनवेश स ेदेश भर म¤ बारह इंडिÖůयल नोड और शहरŌ के पास सौ औīोिगक पाकª  बनाने 

का भी िनणªय िलया गया ह ै। शहरी यातायात को सगुम बनान ेके कायª लगातार जारी ह§ । िदÐली, पणु,े 

ठाण ेऔर ब¤गलŁु म¤ मůेो ÿोज³ेट्स और अहमदाबाद-भजु łट पर शłु हòई नमो भारत रैिपड रेल 

सिवªसेज िवकिसत भारत के शहरŌ का Öवłप ह§ । कुछ सĮाह पूवª ही िदÐली म¤ åरठाला-नरलेा कंुडली 

कॉåरडोर का काम शłु हòआ ह.ै जो िदÐली मůेो नेटवकª  के बड़े स³ेशन म¤ स ेएक होगा । सरकार के 

िनरंतर ÿयास स े िदÐली म¤ मůेो łट लगातार बढ़ रहा ह ै । 2014 म¤ िदÐली-NCR म¤ मůेो का कुल 

नेटवकª  200 िकलोमीटर स ेभी कम था । अब ये बढ़कर दोगनु ेस ेभी ºयादा हो गया ह ै। देश म¤ मůेो 

नेटवकª  अब एक हजार िकलोमीटर के माइलÖटोन को पार कर चुका ह ै । भारत अब मůेो नेटवकª  के 

मामल ेम¤ दिुनया का तीसरा सबस ेबड़ा देश बन गया ह ै। देश म¤ लगभग आठ हजार करोड़ Łपए के खचª 

स ेदेश म¤ बावन हजार इलिे³ůक बस चलान ेका भी िनणªय हòआ ह ै। इसस ेशहरी इलाकŌ म¤ सगुम और 

Öव¸छ यातायात कì सिुवधा िमलेगी और अनेक लोगŌ को रोजगार िमलेगा । आसान कनेि³टिवटी और 

अबªन टूåरºम को बढ़ावा देने के िलए देश म¤ पþंह रोपवे ÿोज³ेट्स कì योजना पर भी काम हो रहा ह ै। 

केÆþ सरकार का समाज के हर वगª तक सÖती, सलुभ और गणुव°ापूणª ÖवाÖÃय सिुवधाए ँÿदान 

कराना ÿाथिमकता म¤ ह ै। अÖपताल, इलाज और दवा कì ÓयवÖथा के कारण एक सामाÆय पåरवार म¤ 

ÖवाÖÃय पर होने वाला खचª िनरंतर कम हो रहा ह ै। बेहतर ÖवाÖÃय सेवाए ंपहòंचान ेके िलए एक लाख 

पचह°र हजार आयÕुमान आरोµय मंिदर बन ेह§ । देश म¤ क§ सर मरीजŌ कì बढ़ती सं́ या और इलाज म¤ 

होने वाल ेखचª को देखते हòए अनेक क§ सर दवाओ ंको कÖटम ड्यूटी स ेमĉु कर िदया गया ह ै। सवाªइकल 

क§ सर के िलए अब तक लगभग नौ करोड मिहलाओ ंकì Öøìिनंग कì जा चुकì ह ै। सरकार के ÿयासŌ स े

िदमागी बखुार स ेलड़ने म¤ देश को काफì सफलता िमली ह ै। इसस ेहोने वाली मÂृय ुदर अब घटकर छह 

ÿितशत रह गयी ह ै। राÕůीय टीबी उÆमूलन कायªøम के अंतगªत टीबी के मरीजŌ कì सं́ या भी घटी ह ै। 

हम सब िमलकर टीबी मĉु भारत के अिभयान को सफल बनान ेम¤ लगे हòए ह ै। मातृ मÂृय ुदर और िशश ु

मÂृय ुदर म¤ भी Óयापक सधुार हòआ ह ै। 

गभªवती मिहलाओ ंऔर ब¸चŌ के टीकाकरण कायªøम कì सही ůैिकंग रखने के िलए U-WIN 
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पोटªल लॉÆच िकया गया है । इस पोटªल पर अब तक लगभग तीस करोड़ वै³सीन खुराक दजª हो चुकì   

ह ै। टेली मेिडिसन के माÅयम स ेतीस करोड़ स ेअिधक ईŀटेली-कÆसÐटेशन स ेनागåरकŌ को ÖवाÖÃय 

लाभ िमला ह ै। अगल ेपाचँ सालŌ म¤ देश के मेिडकल कॉलेजŌ म¤ पचह°र हजार नई सीटŌ के सजृन के 

िलए भी काम कर रही ह ै । सरकार हÐेथ इÆĀाÖů³चर और मेिडकल इि³वपम¤ट मÆैयफैु³चåरंग को 

बढ़ावा द ेरही ह ै। देश म¤ नए बÐक űग और मेिडकल िडवाइसेस के पाकª  भी बनाए जा रहे ह§ । इनम¤ 

रोजगार के अनेक नए अवसर उपलÊध हो रहे ह§ । 

केÆþ कì एनडीए सरकार का देश म¤ आधिुनक और आÂमिनभªर कृिष ÓयवÖथा बनाना लàय ह ै। 

सरकार िकसानŌ को फसलŌ का उिचत दाम िदलाने और उनकì आय बढ़ान ेके िलए समिपªत भाव स े

काम कर रही ह ै। वषª 2023-24 म¤ åरकॉडª तीन सौ ब°ीस िमिलयन टन अनाज उÂपादन हòआ ह ैऔर 

आज भारत िवĵ का सबस ेबड़ा दूध, दाल और मसालŌ का उÂपादक ह ै। सरकार न ेखरीफ और रबी 

फसलŌ के एमएसपी म¤ िनरंतर बढ़ोतरी कì ह ै। िपछल ेएक दशक म¤ धान, गेहóं दलहन, ितलहन और मोटे 

अनाज कì खरीद पर 3 गनुा ºयादा रािश खचª कì गई ह ै । िपछल े6 महीने म¤ फसलŌ कì जलवाय ु

अनकूुल, बायो-फॉिटªफाइड और अ¸छी उपज देने वाली एक सौ नी उÆनत ÿजाितयŌ िकसानŌ को सŏपी 

गई ह§ । देश म¤ कृिष इÆĀाÖů³चर को सŀुढ़ करन ेके िलए सरकार न ेकृिष इÆĀाÖů³चर फंड योजना के 

दायर ेका िवÖतार िकया ह ै। इसस ेúामीण ±ेý म¤ रोजगार को और बढ़ावा िमलेगा । ितलहन उÂपादन को 

बढ़ावा देने और खाī तेलŌ म¤ आÂमिनभªरता ÿाĮ करन ेके उĥेÔय स ेनेशनल िमशन ऑन ऑयलसीड्स 

को Öवीकृित दी गई ह ै। ÿाकृितक खेती को बढ़ावा देने के िलए भी राÕůीय िमशन चलाया जा रहा ह ै। 

इस वषª कì शŁुआत म¤ ही, िकसानŌ को सÖती दरŌ पर डीएपी कì उपलÊधता सिुनिĲत करन ेके िलए 

िवशेष पैकेज कì अविध को बढ़ाया गया ह ै। मÂÖयपालन को बढ़ावा देने के िलए µयारह एकìकृत ए³वा 

पाकª  कì Öथापना कì जा रही ह ै। वेदर रडेी और ³लाइमेट Öमाटª भारत के िलए सरकार न ेदो हजार 

करोड़ Łपये कì लागत स े'िमशन मौसम' ÿारÌभ िकया ह,ै िजसका लाभ िकसानŌ को भी िमलेगा । 

केÆþ सरकार के ÿयासŌ का सबस ेअिधक लाभ देश के दिलत, िपछड़ ेऔर आिदवासी समाज 

को िमल रहा ह ै। आजादी के दशकŌ बाद भी िजस जनजातीय एवं आिदवासी समाज कì उप±ेा होती 
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रही उसके कÐयाण को पहली ÿाथिमकता दी ह ै। 'धरती आबा जनजातीय úाम उÂकषª अिभयान' और 

'पीएम-जनमन योजना इसका ÿÂय± उदाहरण ह§ । देश भर म¤ Öथािपत चार सौ स°र स ेअिधक एकलÓय 

मॉडल आवासीय िवīालयŌ के माÅयम स ेलगभग सवा लाख आिदवासी ब¸चŌ को Öकूली िश±ा दी जा 

रही ह ै। िपछल ेदस वषŎ म¤ आिदवासी बहòल इलाकŌ म¤ तीस नए मेिडकल कॉलेज खोल ेगए ह§ । िवशेष 

राÕůीय िमशन चलाकर आिदवासी समुदाय कì िसकल सेल स ेजड़ुी ÖवाÖÃय समÖयाओ ंपर भी Åयान 

िदया जा रहा ह ै । इस िमशन के अंतगªत लगभग पाचँ करोड़ ÓयिĉयŌ कì Öøìिनंग कì जा चुकì ह ै । 

जनजातीय िवरासत को सहेजने के िलए सरकार न ेअनेक कदम उठाए ह§ । इस वषª भगवान िबरसा मुंडा 

कì एक सौ पचासवé जयंती का पवª पूर ेदेश म¤ जनजातीय गौरव वषª के łप म¤ मनाया जा रहा ह ै। 

िवकिसत भारत कì एक महÂवपूणª कसौटी, देश का संतुिलत िवकास ह ै। सरकार न ेनॉथª ईÖट 

के लोगŌ कì इÆहé भावनाओ ंको समझा, उनके िदल स ेदåूरयŌ का भाव समाĮ िकया । दस स ेअिधक 

शांित समझौते कर सरकार न ेअनेक गटुŌ को शांित के मागª स ेजोड़न ेका काम िकया ह ै। पूरा देश नॉथª 

ईÖट के आठ राºयŌ कì संभावनाओ ंको देख सके, इस िदशा म¤, पहल ेअĶलàमी महोÂसव का आयोजन 

िकया गया । पूवō°र के िवकास के साथ-साथ सरकार न ेदेश के पूवōदय' यािन पूवê राºयŌ के सवा«गीण 

िवकास कì कायª-योजना पर काम शłु कर िदया ह ैिजसस ेरोजगार के नए अवसर भी उपलÊध हŌगे । 

अंडमान िनकोबार एवं ल±Ĭीप म¤ िवकास कì कई पåरयोजनाए ंÿारÌभ कर उÆह¤ राÕů कì िवकास याýा 

म¤ महÂवपूणª Öथान िदया गया ह ै। अनु̧ छेद 370 हटान ेके बाद जÌमू कÔमीर म¤ िवकास का एक नया 

वातावरण बना ह ै। जÌमू कÔमीर म¤ लोक सभा चुनाव एवं िवधान सभा चुनाव अÂयंत शांितपूणª माहौल म¤ 

सÌपÆन हòए ह ै। 

समाज के िपछड़ ेवगª और सफाई कमªचाåरयŌ को आसान लोन मुहैया करान ेके िलए पीएम सूरज 

योजना का िवÖतार िकया गया ह ै। सरकारी योजनाओ ंका लाभिदÓयांग जनŌ तक पहòंचान ेके िलए एक 

करोड़ स ेअिधक िदÓयांग पहचान पý जारी िकये गए ह§ । Öव¸छता सैिनकŌ के िलए चलायी जा रही 

'नमÖते योजना' का िवÖतार कर अब Öव¸छता का बीड़ा उठान ेवाल ेभाई-बहनŌ को भी इसम¤ शािमल 

िकया गया ह ै। िवकिसत भारत कì याýा म¤ कोई भी छूटने ना पाए, इस Åयेय के अनłुप सरकार सेचुरेशन 
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अÿोच के साथ काम कर रही ह ै। 

केÆþ सरकार ने अब तक पþंह सौ से अिधक परुान ेअनावÔयक कानूनŌ को िनरÖत कर चुकì    

ह ै। गलुामी के कानूनŌ को हटाकर दडं संिहता के Öथान पर Æयाय संिहता लाग ूकì गई ह ै। 'जन-िवĵास' 

और 'जन-भागीदारी के साथ सरकार जनता का जीवन सगुम बनान ेपर कायª कर रही ह ै। िववादŌ को 

िनपटाने के िलए 'िववाद से िवĵास' कì पहल कì गई ह ै। इसी भावना के साथ सरकार न ेचालीस हजार 

स ेअिधक िनयमŌ को कम या सरल िकया ह ैऔर प§तीस सौ ÿावधानŌ को अपराधमĉु िकया ह ै। सरकार 

न ेदेश के अÂयÆत िपछड़ ेइलाकŌ म¤ आकां±ी िजला कायªøम ÿारÌभ कर सशुासन का एक अनूठा ÿयोग 

िकया ह ै । इस कायªøम स ेइन िजलŌ म¤ ÖवाÖÃय, पोषण, कृिष, सामािजक िवकास और िश±ा जैस े

िविभÆन मापदडंŌ म¤ उÐलेखनीय ÿगित हòई ह ै। यूएनडीपी कì एक åरपोटª म¤ इस पहल कì बहòत सराहना 

कì गई है । इस सफलता स ेÿेåरत होकर अब देश के पांच सौ आकां±ी Êलॉक म¤ भी समú िवकास हेतु 

अिभयान ÿारÌभ िकया गया ह ै । देश म¤ िडफ¤ स इंडिÖůयल कॉरीडोर कì Öथापना और िडफेÆस 

ÖटाटªअÈस को ÿोÂसाहन देकर आÂमिनभªरता और Öवरोजगार को मजबूती द ेरहे ह§ । सीमाओ ंकì र±ा 

के साथ-साथ देश के सीमावतê ±ेýŌ का िवकास भी हमारी रणनीित का अहम िहÖसा ह ै। सीमा ±ेý कì 

सड़क¤  और अटल टनल, सेला टनल, सोनमगª टनल जैस ेआधिुनक इÆĀाÖů³चर स ेर±ा और पयªटन 

को बढ़ावा िमला ह ै। सीमा पर िÖथत देश के ÿथम गांवŌ म¤ 'वाइā¤ट िवलेज' कायªøम ÿारÌभ िकया गया 

ह ै। वामपंथी उúवाद को समाĮ करन ेके अंितम चरण कì भी शŁुआत हो चुकì ह ै। सरकार के ÿयासŌ 

स ेवामपंथी उúवाद ÿभािवत िजलŌ कì सं́ या एक सौ छÊबीस स ेघटकर अब अड़तीस तक आ गयी   

ह ै। 

देश के यशÖवी ÿधानमýंी आदरणीय ®ी नरÆेþ मोदी जी के नेतÂृव म¤ एनडीए कì सरकार देश 

को िवकिसत राÕů बनान ेके िलए ŀढ़ संकिÐपत ह§ । 

अंत म¤ म§ माननीय राÕůपित महोदया Ĭारा अपने अिभभाषण म¤ माननीय ÿधानमýंी जी Ĭारा एक 

िवकिसत भारत के संकÐपŌ एवं Öविणªम भारत के सपन ेको साकार करन ेके िलए लायी गयी िविभÆन 

योजनाओ ंऔर कायªकमŌ का Öवागत और परुजोर समथªन करता हóं । 
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®ी मनोज ितवारी (उ°र-पूवª िदÐली) : म§, सदन म¤ राÕůपित महोदया ®ीमती þौपदी ममूुª जी के 31 

जनवरी 2025 को संसद के संयĉु सý म¤ िदए गए ÿेरणादायक अिभभाषण पर धÆयवाद ÿÖताव का 

समथªन करते हòए अपने िवचार रखता हó ँ । राÕůपित महोदया ने अपने अिभभाषण म¤ दशे कì ÿगित, 

चुनौितयŌ और भिवÕय कì िदशा पर िवÖतृत ÿकाश डाला है । उÆहŌने सरकार कì उपलिÊधयŌ, नीितयŌ 

और आगामी योजनाओ ंका उÐलेख करते हòए एक ÖपĶ मागªदशªन ÿदान िकया है, जो हम सभी के िलए 

ÿेरणादायक है । 

राÕůपित महोदया ने आÂमिनभªर भारत के संकÐप को दोहराते हòए, िविभÆन ±ेýŌ म¤ दशे कì 

आÂमिनभªरता बढ़ाने के िलए सरकार Ĭारा उठाए गए कदमŌ कì सराहना कì ह ै । मेक इन इंिडया, 

Öटाटªअप इंिडया और िडिजटल इंिडया जैसी पहलŌ ने न केवल देश कì अथªÓयवÖथा को मजबूत िकया 

है, बिÐक यवुाओ ंके िलए रोजगार के नए अवसर भी सिृजत िकए ह§ । अपने संसदीय ±ेý उ°र पूवê 

िदÐली कì बात कłँ तो, हमने क¤ þ सरकार कì योजनाओ ंको सफलतापूवªक लागू करते हòए ±ेý के 

िवकास म¤ महÂवपूणª ÿगित कì है । उººवला योजना के माÅयम से मिहलाओ ंको Öव¸छ ईधंन ÿदान 

िकया गया है, िजसस ेउनके ÖवाÖÃय म¤ सधुार हòआ ह ै । हमारे ±ेý म¤ पह ली बार केÆþीय िवīालय      

बना । 709 B एलीवेटेड हाईवे बना । पहली बार मůेो लाइन आई । यह सब तभी हòआ जब मोदी जी 

ÿधान मýंी बन े। राÕůपित महोदया ने िश±ा और ÖवाÖÃय के ±ेý म¤ सरकार कì उपलिÊधयŌ का उÐलेख 

िकया है । नई िश±ा नीित के तहत, छाýŌ को आधुिनक और Óयावहाåरक िश±ा ÿदान कì जा रही ह ै। 

आयÕुमान भारत योजना के माÅयम से, गरीब पåरवारŌ को ÖवाÖÃय सरु±ा का लाभ िमल रहा है, िजससे 

उÆह¤ गंभीर बीमाåरयŌ के इलाज म¤ आिथªक सहायता िमल रही है । 

मिहलाओ ंकì सुर±ा और सशिĉकरण के िलए सरकार Ĭारा उठाए गए कदमŌ कì राÕůपित 

महोदया ने सराहना कì है । बेटी बचाओ, बेटी पढ़ाओ अिभयान के तहत, लड़िकयŌ कì िश±ा और 

ÖवाÖÃय पर िवशेष Åयान िदया जा रहा है । मिहलाओ ंके िलए सुरि±त वातावरण सिुनिĲत करने के 
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िलए कानूनŌ को स´त िकया गया है और उनकì सुर±ा के िलए तकनीकì उपाय भी अपनाए गए ह§ । 

राÕůपित महोदया ने िकसानŌ कì आय दोगुनी करने के सरकार के संकÐप को दोहराया है । ÿधानमýंी 

िकसान सÌमान िनिध के तहत, िकसानŌ को आिथªक सहायता ÿदान कì जा रही है । इसके साथ ही, 

कृिष म¤ आधुिनक तकनीकŌ के उपयोग को बढ़ावा िदया जा रहा है, िजससे िकसानŌ कì उÂपादकता म¤ 

विृĦ हो रही है । राÕůपित महोदया ने देश कì सरु±ा और वैिĵक ÿितķा म¤ विृĦ के िलए सरकार के 

ÿयासŌ कì सराहना कì है । हमारी सशľ सेनाए ँसशĉ हो रही ह§ और र±ा ±ेý म¤ आÂमिनभªरता बढ़ 

रही है । अंतराªÕůीय मंचŌ पर भारत कì भूिमका महÂवपूणª हो गई है, िजससे हमारी वैिĵक ÿितķा म¤ वृिĦ 

हòई ह ै। 

अंत म¤, म§ एक बार िफर राÕůपित महोदया को उनके ÿेरणादायक अिभभाषण के िलए धÆयवाद 

देता हó ँ। यह अिभभाषण हम¤ दशे कì ÿगित कì िदशा म¤ और अिधक समिपªत होकर कायª करने के िलए 

ÿेåरत करता है । म§ इस धÆयवाद ÿÖताव का पूणª समथªन करता हó ँऔर आशा करता हó ँिक हम सभी 

िमलकर देश के िवकास म¤ अपना योगदान द¤गे । 

धÆयवाद । जय िहंद ।  

®ी रिवþं द°ाराम वायकर (मÌुबई उ°र-पिĲम) : राÕůपित जी का अिभभाषण भारत कì िवकास 

याýा, सरकार कì जनकÐयाणकारी योजनाओ,ं आधिुनक बिुनयादी ढांचे, रेल, ÖवाÖÃय और शहरी 

िवकास म¤ हòए पåरवतªन का ÿितिबंब ह ै। यह अिभभाषण नए भारत कì आÂमिनभªरता, आÂमिवĵास और 

उÆनित का पåरचायक ह ै। 

आज भारत अमतृकाल म¤ ÿवेश कर चुका ह,ै और सरकार तीसर ेकायªकाल म¤ तीन गनुा तेज 

गित स ेकायª कर रही ह ै। िनणªय लेन ेकì तेजी, नीितयŌ को लागू करन ेकì असाधारण ±मता और समाज 

के हर वगª गरीब, मÅयम वगª, िकसान, यवुा, मिहलाए ंऔर उ īमी को सवō¸च ÿाथिमकता देना हमारी 

सरकार कì नीित का मूल मýं ह ै। 
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भारत के शहरी िवकास और आधिुनक बिुनयादी ढांच ेम¤ हाल के वषŎ म¤ अभूतपूवª कायª हòए ह§ । 

सरकार शहरŌ को िवĵ Öतरीय सिुवधाओ ंस ेलैस करन ेके िलए िमशन मोड पर काम कर रही ह ै। Öमाटª  

िसटी िमशन के तहत, 8,066 पåरयोजनाओ ंके िलए कायª आदशे जारी िकए गए ह§, िजनकì कुल लागत 

₹1,64,669 करोड़ Łपय ेह ै। इनम¤ स े91% यानी 7,352 पåरयोजनाए ंपूरी हो चुकì ह§ । यह िदखाता ह ै

िक हमारी सरकार न केवल योजनाए ंबनाती ह ैबिÐक उÆह¤ पूरा भी करती ह ै। 

मुंबई, िदÐली, पणु,े ठाण ेऔर ब¤गलŁु जैस ेÿमुख शहरŌ म¤ मůेो नेटवकª  का तेज़ी स ेिवÖतार हòआ 

ह ै। भारत का मůेो नेटवकª  अब 1000 िकलोमीटर के माइलÖटोन को पार कर चुका ह,ै िजसस ेभारत 

दिुनया का तीसरा सबस ेबड़ा मůेो नेटवकª  वाला देश बन गया ह ै। 

अहमदाबाद-भजु łट पर नमो भारत रैिपड रेल सेवा शłु हòई ह,ै जो िवकिसत भारत के शहरी 

यातायात के नए यगु कì शुŁआत का ÿतीक है । ₹8,000 करोड़ Łपये कì लागत स े52,000 इलेि³ůक 

बस¤ चलाई जा रही ह§, िजससे न केवल Öव¸छ पåरवहन को बढ़ावा िमलेगा बिÐक हजारŌ नए रोजगार भी 

सिृजत हŌगे । 

ÿधानमंýी úाम सड़क योजना (PMGSY) के चौथ ेचरण के तहत ₹70,000 करोड़ कì Öवीकृित 

दी गई ह ै । इसस े25,000 गावँŌ को सड़क स ेजोड़ा जाएगा, िजसस ेúामीण भारत कì आिथªक और 

सामािजक ÿगित म¤ मदद िमलेगी । सरकार "One Nation-One Election" पर तेज़ी स ेकाम कर रही 

ह,ै िजसस ेदेश का समय और संसाधन बचेगा । व³फ ए³ट संशोधन स ेसंपि°यŌ के बेहतर उपयोग और 

पारदिशªता को बढ़ावा िमलेगा । इन सधुारŌ स ेिनवाª िचत जनÿितिनिधयŌ को जनता कì सेवा करन ेके 

िलए अिधक समय िमलेगा । 

अनु̧ छेद 370 हटने के बाद जÌमू-कÔमीर म¤ शांित और िवकास का नया यगु ह ै। जÌमू-कÔमीर 

म¤ अब लोकतंý मजबूत हो रहा ह ै। लोकसभा और िवधानसभा चुनाव शांितपूणª माहौल म¤ संपÆन हòए, 

िजसस ेजनता का लोकतंý म¤ िवĵास बढ़ा ह ै। मÅयम वगª के िहतŌ कì र±ा के िलए RERA कानून लागू 

िकया गया ह ै । होम लोन पर सिÊसडी दी जा रही ह,ै िजसस ेघर खरीदना आसान हòआ ह ै । मिहला 

सशिĉकरण के िलए "नारी शिĉ वंदन अिधिनयम" लागू िकया गया ह,ै िजसस े लोकसभा और 
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िवधानसभा म¤ मिहलाओ ंके िलए आर±ण सिुनिĲत हòआ ह ै। राÕůीय úामीण आजीिवका िमशन के तहत 

91 लाख स ेअिधक Öवयं सहायता समूह (SHGs) सशĉ हो रहे ह§, िजसस े10 करोड़ मिहलाओ ंको 

जोड़ा गया ह ै। ब§क िलंकेज के माÅयम स ेइन समूहŌ को ₹9 लाख करोड़ कì सहायता दी गई ह ै। अब 

बेिटया ँनेशनल िमिलůी ÖकूÐस और नेशनल िडफ¤ स अकादमी (NDA) म¤ कैडेट्स के łप म¤ शािमल हो 

रही ह§ । 

ओलंिपक म¤ भी भारतीय बेिटया ँपदक जीतकर देश का नाम रोशन कर रही ह§ । देश म¤ 15 रोपवे 

पåरयोजनाओ ंपर कायª चल रहा ह,ै िजसस ेपयªटन और सगुम यातायात को बढ़ावा िमलेगा । 30 करोड़ 

स ेअिधक ई-टेली कंसÐटेशन के माÅयम स ेनागåरकŌ को ÖवाÖÃय लाभ िमला ह ै । अगल े5 वषŎ म¤ 

मेिडकल कॉलेजŌ म¤ 75,000 नई सीट¤ जोड़ी जाएगंी । 1.25 लाख स ेअिधक जनजातीय ब¸चŌ को 470 

एकलÓय मॉडल आवासीय ÖकूलŌ के माÅयम स ेगणुव°ापूणª िश±ा िमल रही ह ै । िपछल े10 वषŎ म¤ 

आिदवासी बहòल ±ेýŌ म¤ 30 नए मेिडकल कॉलेज खोल ेगए ह§ । ÖवािमÂव योजना के तहत अब तक 

2.25 करोड़ ÿॉपटê काडª जारी िकए गए ह§ । िपछल े6 महीनŌ म¤ ही 70 लाख नए ÿॉपटê काडª िवतåरत 

िकए गए ह§ । 

पीएम िकसान सÌमान िनिध योजना के तहत हाल ही म¤ ₹41,000 करोड़ स ेअिधक कì रािश 

िकसानŌ के खाते म¤ भेजी गई ह ै। सरकार न ेमराठी भाषा को "Classical Language" का दजाª देकर 

ऐितहािसक िनणªय िलया ह,ै िजसस े महाराÕů कì समĦृ भाषा और सÖंकृित को वैिĵक पहचान        

िमलेगी । 

भारत न ेसफलतापूवªक G20 िशखर सÌमेलन कì मजेबानी कì और "Delhi Declaration" 

जारी िकया, िजसस ेभारत कì वैिĵक नेतÂृव ±मता िसĦ हòई । 

मुंबई के संदभª म¤, सरकार न ेशहरी इĀंाÖů³चर को आधिुनक बनान ेके िलए कई ऐितहािसक 

फैसल ेिलए ह§ । नए ए³सÿेसव,े सी िलंक पåरयोजनाए ंऔर मůेो िवÖतार योजनाए ंस ेशहर कì यातायात 

ÓयवÖथा को और बेहतर िकया जा रहा ह ै। मुंबई मůेो का िवÖतार लाखŌ यािýयŌ को तेज, सÖती और 

पयाªवरण के अनकूुल पåरवहन सिुवधा ÿदान करगेा । 
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2015 म¤ शłु हòई PMAY योजना ÿधानमंýी नर¤þ मोदी जी के संकÐप "सबके िलए आवास" 

का ÿतीक ह,ै जो देश के करोड़Ō गरीबŌ, मÅयम वगª और शहरी ®िमकŌ के सपनŌ को साकार कर रही    

ह ै। ÿधानमंýी आवास योजना शहरी (PMAY-U) के तहत, सरकार न ेअब तक 1.186 करोड़ घरŌ को 

मंजूरी दी ह,ै िजनम¤ स े90 लाख घर पूर ेिकए जा चुके ह§ । यह योजना न केवल गरीबŌ को एक सरुि±त 

और सÌमानजनक जीवन द ेरही ह,ै बिÐक देश कì शहरी अथªÓयवÖथा को भी मजबूत कर रही ह ै। 

इस योजना कì बजटीय आवंटन म¤ िपछल ेवषŎ म¤ लगातार विृĦ कì गई ह ै। 2018-19 म¤ इस 

योजना के िलए ₹27,505 करोड़ का बजट आवंिटत िकया गया था, िजसे वतªमान वषª म¤ बढ़ाकर 

₹84,000 करोड़ कर िदया गया ह ै। यह दशाªता ह ैिक सरकार अपने "सबके िलए घर" के वादे को पूरा 

करन ेके िलए पूरी तरह ÿितबĦ ह ै। मुंबई जैस ेशहरŌ म¤ इस योजना का िवशेष ÿभाव पड़ा ह ै। मुंबई, जो 

देश कì आिथªक राजधानी ह,ै यहा ँतेजी स ेबढ़ती आबादी और आवास कì समÖया को Åयान म¤ रखते 

हòए ÿधानमंýी आवास योजना एक वरदान सािबत हो रही ह ै। 

कम आय वाल ेपåरवारŌ को िकफायती घर उपलÊध हो रहे ह§, िजसस ेझµुगी-झोपिड़यŌ म¤ रहने 

वालŌ को एक सरुि±त और सÌमानजनक आवास िमल रहा ह ै। åरयल एÖटेट स³ेटर म¤ िनवेश बढ़ा ह,ै 

िजसस ेमुंबई के िनमाªण उ īोग, रोजगार और आिथªक गितिविधयŌ को मजबूती िमली ह ै। यह केवल एक 

आवास योजना नहé, बिÐक भारत के भिवÕय कì आधारिशला ह ै। यह देश कì आिथªक और सामािजक 

समिृĦ का माÅयम बन रही ह ै। मुंबई और देश के अÆय महानगरŌ म¤ यह योजना लाखŌ लोगŌ के िलए 

आशा कì िकरण बनी हòई ह ै।  

भारतीय रेलव,े जो िक देश कì जीवनरेखा ह,ै को आधिुनक, तेज़ और िवĵ Öतरीय बनान ेके 

िलए सरकार न ेकई अहम कदम उठाए ह§ । देश म¤ आज 71 वंद ेभारत, अमतृ भारत और नमो भारत ůेन¤ 

चल रही ह§, िजनम¤ िपछल ेछह महीनŌ म¤ ही 17 नई वंद ेभारत और  । नमो भारत ůेन को जोड़ा गया ह ै। 

रेलव ेÖटेशनŌ का आधिुनकìकरण िकया जा रहा ह,ै तािक यािýयŌ को हवाई अड् डŌ जैसी सिुवधाए ंिमल 

सक¤  । पीएम गितशिĉ योजना के तहत रेलव ेऔर सड़क नेटवकª  का एकìकरण िकया जा रहा ह,ै िजसस े

माल ढुलाई तेज़ होगी और लॉिजिÖट³स स³ेटर को मजबूती िमलेगी । वाढवण म¤ भारत के पहल ेडीप 
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वाटर मेगा पोटª कì आधारिशला रखी गई ह ै। 276,000 करोड़ Łपये कì लागत स ेबनने वाला यह पोटª 

िवĵ के शीषª दस पोटªसª म¤ स ेएक होगा, िजसस ेÓयापार और िनयाªत म¤ जबरदÖत विृĦ होगी । 

मुंबई जैस ेशहरŌ म¤, जहां लोकल ůेनŌ पर भारी दबाव रहता ह,ै नए रेलवे कॉåरडोर, आधिुनक 

Öटेशन और उपनगरीय रलेवे नेटवकª  को और अिधक सशĉ िकया जा रहा ह ै । ÖवाÖÃय सेवा को 

सरकार न ेसवō¸च ÿाथिमकता दी ह ै। सÖती और सलुभ िचिकÂसा सिुवधाए ंदेना सरकार का लàय ह,ै 

िजसस ेदेश का हर नागåरक ÖवÖथ और सरुि±त जीवन जी सके । आयÕुमान भारत योजना के तहत, 

70 वषª और उसस ेअिधक उă के 6 करोड़ वåरķ नागåरकŌ को हर वषª ₹5 लाख Łपये का हÐेथ कवर 

िमलेगा । देश म¤ अब तक 1.75 लाख आयÕुमान आरोµय मंिदर बनाए जा चुके ह§, जहां गरीबŌ को िनःशुÐक 

ÖवाÖÃय सिुवधाए ंिमल रही ह§ । जन औषिध क¤ þŌ पर 80% तक åरयायती दरŌ पर दवाइयŌ िमल रही ह.ै 

िजसस ेदेशवािसयŌ के 230,000 करोड़ Łपये स ेअिधक कì बचत हòई ह ै। सवाªइकल क§ सर कì रोकथाम 

के िलए अब तक 9 करोड़ मिहलाओ ंकì Öøìिनंग कì जा चुकì ह ै। राÕůीय टीबी उÆमूलन कायªøम के 

तहत टीबी के मरीजŌ कì सं́ या म¤ लगातार िगरावट दजª कì गई ह ै। सरकार का लàय भारत को 2025 

तक टीबी मĉु बनाना ह ै । मुंबई म¤, जहां ÖवाÖÃय सिुवधाओ ंकì मांग सबस ेअिधक ह,ै सरकार नए 

अÖपतालŌ, मेिडकल कॉलेजŌ और åरसचª सÖंथानŌ का िनमाªण कर रही ह ै। 

देश के छोटे ÓयापाåरयŌ, ÖटाटªअÈस और MSME स³ेटर को सशĉ बनान ेके िलए सरकार न े

øांितकारी कदम उठाए ह§ । मþुा ऋण योजना कì सीमा 10 लाख Łपये स ेबढ़ाकर 20 लाख Łपये कर 

दी गई ह,ै िजसस ेछोटे उ īिमयŌ को नया Óयापार शłु करन ेम¤ मदद िमलेगी । MSME के िलए øेिडट 

गारटंी Öकìम और ई-कॉमसª ए³सपोटª हÊस Öथािपत िकए गए ह§, िजसस ेÓयापार को नई ऊंचाइयŌ पर 

पहòंचाया जा सके । पीएम Öविनिध योजना के तहत Öůीट व¤डसª को ब§िकंग िसÖटम म¤ जोड़ा गया ह,ै 

िजसस ेलाखŌ छोटे ÓयापाåरयŌ को िव°ीय सहायता िमली ह ै। सरकार 2030 तक 500 गीगावॉट नॉन-

फॉिसल Éयूल एनजê ±मता के लàय को ÿाĮ करन ेके िलए तेजी से काम कर रही ह ै। 275,000 करोड़ 

Łपये कì लागत स ेपीएम सूयªघर मÉुत िबजली योजना के तहत सोलर łफटॉप िसÖटम लगाए जा रहे 

ह§ । 
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अब तक 7.5 लाख घरŌ म¤ सोलर łफटॉप लगाए जा चुके ह§, िजसस ेÖव¸छ ऊजाª को बढ़ावा 

िमला ह ै। राÕůीय úीन हाइűोजन िमशन के तहत ₹8 लाख करोड़ का िनवेश िकया गया ह,ै िजसस े6 

लाख स ेअिधक रोजगार सिृजत हŌगे । परमाण ुऊजाª का तेजी स ेिवÖतार िकया जा रहा ह,ै तािक ऊजाª 

सरु±ा को मजबूत िकया जा सके । 

यह अिभभाषण एक नए आÂमिनभªर भारत कì झलक ह,ै जहां हर वगª को सशĉ िकया जा रहा 

ह ै। हमारी सरकार का हर िनणªय गरीब, िकसान, मिहला, यवुा और उद ्īिमयŌ के िहतŌ को सवōपरी 

रखकर िलया गया ह ै। जय िहंद, जय महाराÕů । 

SHRI MADHAVANENI RAGHUNANDAN RAO (MEDAK): Hon. Chairperson, Sir, 

I rise today to express my heartiest gratitude and appreciation for the President's 

Address to both the Houses of Parliament, marking the beginning of the 2025 

Budget Session. I am grateful to you for giving me this opportunity to speak on this 

August occasion. I consider myself fortunate that my party and the hon. Prime 

Minister, Shri Narendra Modi ji have given me the opportunity to express my views. 

 Sir, the President's Address has outlined the Government's vision for a 

stronger and prosperous India. I am proud to say that our Government has made 

significant achievements for the successful implementation of the various schemes 

by keeping antyodaya in its view. Our party has grown up and it is taking up the 

issue of antyodaya to uplift the poor in the society. Many hon. Members have also 

quoted this in terms of numbers.  

 I would like to extend my thanks to the Government which has brought in the 

concept of antyodaya, and helped the poor people in the society. For example, 

upliftment of five crore people from tribal communities will be done through an 

allocation of Rs.80,000 crore. Why can the hon. Members of the Opposition not 
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feel that the upliftment of five crore tribals is nothing but Antyodaya in the society?  

 Similarly, since past few months, the Government under the leadership of 

hon. Shri Narendra Modi ji has spent Rs.41,000 crore under PM Kisan Samman 

Nidhi scheme. Mudra loan has been increased from Rs.10 lakh to Rs.20 lakh. As 

a result of it, the poor people of the society will be benefited, which is nothing but 

antyodaya. 

 More than one crore of youths will be given internship opportunities in top 

500 companies of this country. Apart from this, for fulfilling the dream of our revered 

leader, late Shri Atal ji that every village should have a bitumen road, the 

Government is spending Rs.70,000 crore to build blacktop roads for 25,000 

habitations.  

ऑनरबेल सर, कई तेलुगु पिýकाओ ंम¤ एक खबर दो-तीन िदन से घूम रही है िक  तेलंगाना को 

इस बजट म¤ कुछ भी नहé िमला । म§ आपके माÅयम स ेमेर ेसािथयŌ को और तेलगंाना के लोगŌ के सामने 

यह बात रखना चाह रहा हॅूं िक तेलंगाना म¤ एक समय के बाद स¤ůल गवम¦ट के 20 हज़ार Łपये से एक 

Regional Ring Road (RRR) बना रह ेह§, िजसकì वजह से मोÖट ऑफ द तेलंगाना को बिेनिफट 

होगा । This is the hon. Prime Minister’s project by which the destiny of Hyderabad is 

going to be changed.  

Apart from that, under the dynamic leadership of the hon. Prime Minister, 

Shri Narendra Modi ji we spent Rs.1000 crore and constructed a railway station at 

Secunderabad, which is equivalent to the aerodromes in several other cities of this 

country.   

 Sir, on the east side of Hyderabad, Cherlapally railway station has recently 

been developed with a grant of Rs.500 crore. Our hon. Railway Minister Shri 



04.02.2025  1473 
 

 

Ashwini Vaishnav ji has recently inaugurated it. It shows the interest of the 

Narendra Modi Government in developing Hyderabad and Telangana.  

 Sir, many leaders including the Leader of the Opposition spoke about the 

jatiya janganana. सभापित महोदय, म§ आपके माÅयम से यह कहना चाहता हॅूं िक  अभी-अभी कांúेस 

के राहòल गांधी जी ने एक ट्वीट िकया था । म§ सभा के सामने यह रखना चाह रहा हॅूं ।   

 सभापित महोदय, म§ आपके माÅयम से कहना चाहता हóं िक आज कांúेस के ह§डल से राहòल 

गांधी जी ने एक ट्वीट िकया । इसे म§ सभा के सम± रखना चाह रहा हóं । कांúेस के ह§डल से राहòल जी 

ने ट्वीट िकया िक तेलंगाना इस देश म¤ पहला Öटेट है, िजसने कुल गणना कì । इस राºय म¤ कौन-सी 

कÌयिुनटी िकतनी है, ऐसा एक ट्वीट कांúेस के ह§डल से आया है । इस ट्वीट को राहòल गांधी जी ने ही 

िकया है । म§ आपके माÅयम से राहòल जी और कांúेस पाटê से पूछना चाहता हóं । आपने ट्वीट िकया िक 

तेलंगाना म¤ 55 परस¤ट बीसी और ओबीसीज है । आपके सीएम साहब अभी असेÌबली म¤ बोल रहे ह§ िक 

तेलंगाना म¤ 55 परस¤ट ओबीसीज ह§ ।  

 महोदय, म§ आपके माÅयम से कहना चाहता हóं िक वहां 46 परस¤ट ओबीसीज ह§, 10 परस¤ट 

माइनॉåरटी के ओबीसी को लेकर बीसी म¤ जोड़ना चाहते ह§ । भारतीय जनता पाटê ऐसा कभी नहé होने 

देगी । मुसलमानŌ को ओबीसी म¤ 10 परस¤ट आर±ण दनेे के िलए हम िवरोध कर¤गे ।… (Óयवधान) 

 महोदय, म§ दो िमनट म¤ अपनी बात पूरी कर दूगंा । म§ कांúेस पाटê से जाित जनगणना के बारे म¤ 

एक सीधा-सा सवाल पूछना चाहता हóं । तेलंगाना म¤ आज जनगणना खÂम हो गई है । वहां 55 परस¤ट 

ओबीसीज ह§ । ³या आप एक ओबीसी को सीएम कì कुसê पर बैठा सकते ह§?  

 सभापित महोदय, तेलंगाना कैिबनेट म¤ 18 लोगŌ म¤ 12 लोग सीएम के साथ ह§ । जो 12 लोग ह§, 

उसम¤ सात लोग ओसी से ह§, िसफª  दो बीसी से ह§ । 18 म¤ दो बीसी ह§ और सात ओसी ह§, दो एससी है 

और एक एसटी है । आज म§ कांúेस पाटê से पूछना चाहता हóं । आप कहते ह§ िक यह राहòल जी का űीम 

ह ै । आप űीम ही देखते ह§, लेिकन स¸चाई को इÌÈलीम¤ट नहé करते ह§ । स¸चाई को िसफª  भारतीय 

जनता पाटê और माननीय नरÆेþ मोदी जी ने इÌÈलीम¤ट िकया है । मोदी जी कì कैिबनेट म¤ 27 मÌेबसª 
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ओबीसी कÌयिुनटी से ह§, 10 दिलत ह§, 5 एसटी ह§, 7 मिहलाए ंह§ और माइनॉåरटी भी पाँच ह§ । आप 

कहते ह§ िक माइनॉåरटी का नकुसान होता है । आज तेलंगाना कैिबनेट म¤ एक भी मÌेबर माइनॉåरटी का 

नहé है । यह राहòल जी का कैसा űीम है, आप बताइए । म§ कहना चाहता हóं िक ³या कांúेस माइनॉåरटी 

को वंिचत नहé कर रही है? In a State where more than 50 per cent OBCs are there, how 

can you give only two Ministries to them? There are six vacancies. Can you give 

all those six vacancies to the OBCs. Is this the Congress’s niti?  

 महोदय, तेलगु ुम¤ एक कहावत है । नरÆेþ मोदी जी जो बोलते ह§, उस ेकरके िदखाते ह§ । मगर 

बाकì के लोग शłु करते ह§ और बीच म¤ ही छोड़ दतेे ह§ । तेलगु ुकिव लàमण देव जी ने एक बात बोली 

थी, उस बात को बोल कर म§ अपने भाषण को िवराम दूगंा । Worst person never starts anything. 

Some people leave things in the middle. Only a few courageous warriors complete 

what they start.* इसका मतलब है िक नीच लोग कभी कुछ काम नहé करते ह§ । वे काम शłु ही नहé 

करते ह§ । वे केवल बोलते ही रहते ह§ । वे बीच म¤ थोड़ा-थोड़ा काम शुł करते ह§ । कई लोग बीच म¤ ही 

काम छोड़ देते ह§ । परंतु, नरÆेþ मोदी जी ऐसे आदमी नहé ह§ । A person who can dream high, 

he can only start and he can only complete. That is our leader, Narendra Modiji. 

 Thank you, Sir, for giving me an opportunity to speak. 

 

 

 

 

 
 

 ……* English translation of this part of speech was originally delivered  in Telugu. 
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®ी िबīुत बरन महतो (जमशेदपुर) : सवªÿथम, म§ भारत कì महामिहम राÕůपित महोदया जी का 

आभार Óयĉ करता हó,ँ िजÆहŌने 31 जनवरी, 2025 को हमारे संसद के संयĉु सý म¤ अपने संबोधन के 

माÅयम से दशेवािसयŌ के सामने सरकार कì ÿमुख नीितगत उपलिÊधयŌ और आगामी लàयŌ को        

रखा । उनके इस ÿेरणादायक और ÖपĶ संबोधन ने हमारे सम± एक नई िदशा और िवकास कì गित कì 

ÖपĶ łपरखेा ÿÖतुत कì है । देश कì ÿगित और समिृĦ के िलए हमार ेÿधानमंýी और क¤ þीय सरकार 

के ÿयासŌ कì सराहना करता हó ँ । आज हम एक ऐसे समय म¤ खड़े ह§, जब भारत को िवĵ के अúणी 

राÕůŌ म¤ Öथान ÿाĮ करने के िलए िनणाªयक कदम उठाने कì आवÔयकता है और हमारी सरकार इस 

िदशा म¤ िनरंतर कायª कर रही है । िव°ीय वषª 2025 के िलए क¤ þीय सरकार ने जो लàय िनधाªåरत िकए 

ह§, वे हमार ेदेश कì आिथªक िÖथित को सŀुढ़ करने, रोजगार सजृन को बढ़ावा देन ेऔर सामािजक-

आिथªक समावेशन कì िदशा म¤ महÂवपूणª कदम हŌगे । भारत सरकार ने भारत को 5 िůिलयन डॉलर कì 

अथªÓयवÖथा बनाने का महÂवाका±ंी लàय रखा है और इसके िलए आवÔयक कदम उठाए जा रहे ह§ । 

सरकार ने मूलभूत संरचना, ÖवाÖÃय, िश±ा, कृिष और नौकरी सजृन जैसे ÿमुख ±ेýŌ म¤ िनवेश को 

बढ़ावा देने के िलए कई योजनाए ँ बनाई ह§ । सरकार का लàय केवल आिथªक वृिĦ नहé ह,ै बिÐक 

सामािजक समावेशन, समान अवसर और सामूिहक समिृĦ सिुनिĲत करना भी है । म§ यह िवĵास िदलाना 

चाहता हó ँ िक क¤ þीय सरकार देश कì ÿगित कì िदशा म¤ अपने ÿयासŌ को िनरतंर बढ़ाती रहेगी और 

ÿÂयेक भारतीय को समिृĦ कì ओर बढ़ने का अवसर िमलेगा । म§ माननीय राÕůपित महोदया Ĭारा अपन े

अिभभाषण म¤ रखे गए कुछ महÂवपूणª िबÆदओु ंपर ÿकाश डालना चाहता हó,ँ जो इस ÿकार ह ै। 

उīोग एवं वािणºय के ±ेý म¤ मþुा योजना, Öटाटª-अÈस कì बढ़ती सं´या और औ īोिगक नोड्स 

का िवकास हमारे दशे कì अथªÓयवÖथा को वैिĵक Öतर पर मजबूती ÿदान कर रहे ह§ । मþुा योजना के 

तहत ऋण सीमा को बढ़ाकर 20 लाख Łपए िकया गया है और दशे म¤ 1.5 लाख से अिधक Öटाटª-अÈस 

कì सं´या बढ़ी है । इस ÿकार कì पहल ने रोजगार सजृन और आिथªक िवकास को गित दी है । इसके 

 
 

 Speech was laid on the Table. 
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अलावा 28,000 करोड़ Łपए के िनवेश से 12 औ īोिगक नोड और 100 औ īोिगक पाकª  बनाए जाएगं,े 

जो भारतीय अथªÓयवÖथा को मजबूती ÿदान कर¤गे । मेक इन इंिडया और आÂमिनभªर भारत जैसी 

योजनाओ ंसे देश म¤ यवुाओ ंके िलए रोजगार के कई अवसर उÂपÆन हो रहे ह§, जो हमार ेराÕů कì ÿगित 

के ÿतीक ह§ । 

राÕůपित महोदया ने गवन¦स के ±ेý म¤ सरकार कì कई महÂवपूणª पहलुओ ंका उÐलेख िकया, 

िजनम¤ परुाने और अÿचिलत कानूनŌ को िनरÖत करने से लेकर, कर ÿिøयाओ ंको सरल बनाने और 

सरकारी कमªचाåरयŌ के िलए Öथायी नौकåरयŌ और वेतन वृिĦ कì योजनाओ ं का िवÖतृत िववरण        

िदया । सरकार ने 1,500 से अिधक अÿचिलत कानूनŌ को िनरÖत िकया है, िजसस ेसरकारी कायªÿणाली 

म¤ सरलता आई है । 40,000 से अिधक रगेलुशेंस को कम और सरल िकया गया है और 3,500 स े

अिधक ÿावधानŌ को अपराधमĉु िकया गया है । इस कदम ने न केवल ÿशासिनक बाधाओ ंको कम 

िकया है, बिÐक नागåरकŌ के जीवन को भी सरल और पारदशê बनाया है । इसके अलावा, िपछले दो 

वषŎ म¤ सरकार ने 10 लाख Öथायी सरकारी नौकåरयां ÿदान कì ह§, जो हमारी युवा शिĉ के िलए अवसर 

पैदा करने म¤ सहायक ह§ । साथ ही उÆहŌने सरकारी कमªचाåरयŌ कì प¤शन योजना और सशĉ सरकारी 

नीितयŌ का िजø िकया, जो हमार ेÿशासिनक ढांचे को और भी मजबूत बना रहे ह§ । 

कृिष ±ेý म¤ ÿधानमंýी िकसान सÌमान िनिध योजना से लेकर, ितलहन उÂपादन और खाī 

सरु±ा को लेकर उठाए गए कदमŌ ने िकसानŌ को सशĉ बनाने कì िदशा म¤ अहम कायª िकए ह§ । ÿधानमýंी 

िकसान सÌमान िनिध योजना के अंतगªत 41,000 करोड़ Łपए िवतåरत िकए गए ह§ । इसके साथ ही, 

खरीफ और रबी फसलŌ के िलए Æयूनतम समथªन मूÐय (MSP) म¤ विृĦ कì गई है, िजससे िकसानŌ को 

आिथªक संबल िमल रहा है । 2023-24 म¤ खाīाÆन उÂपादन म¤ 332 िमिलयन टन का åरकॉडª हािसल 

िकया गया ह ैऔर भारत अब दूध, दालŌ और मसालŌ का सबसे बड़ा उÂपादक बन चुका है । हमारे देश 

का खाīाÆन उÂपादन åरकॉडª Öतर पर पहòंच चकुा है और कृिष इÆĀाÖů³चर को लेकर िकए गए ÿयास 

भिवÕय म¤ úामीण िवकास को नए आयाम द¤गे । 

िश±ा, खेल, ÖवाÖÃय और सामािजक Æयाय के ±ेýŌ म¤ भी कई महÂवपूणª कदम उठाए गए ह§, 
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िजनसे न केवल नागåरकŌ को बेहतर ÖवाÖÃय सेवाए ंिमल रही ह§, बिÐक हमार ेसमाज के ÿÂयेक वगª, 

िवशेष łप से मिहला और िदÓयांग ÓयिĉयŌ के उÂथान के िलए भी नए राÖते खोले जा रहे ह§ । ÿधानमंýी 

िवīा लàमी योजना के माÅयम से मेधावी िवīािथªयŌ को उ¸च िश±ा के िलए िव°ीय सहायता ÿदान 

कì जा रही है । एक करोड़ यवुाओ ंको शीषª कंपिनयŌ म¤ इंटनªिशप के अवसर िदए जाएगं ेऔर 50,000 

करोड़ Łपए के पåरÓयय के साथ राÕůीय अनुसंधान फाउंडेशन का गठन िकया गया है । इस पहल से 

शैि±क सÖंथानŌ म¤ अनुसंधान को बढ़ावा िमलेगा और यवुा पीढ़ी के िलए नए अवसर खलु¤गे । आयÕुमान 

भारत योजना के तहत 70 वषª और उससे ऊपर के 6 करोड़ वåरķ नागåरकŌ को ÖवाÖÃय बीमा कवर 

ÿदान िकया जा रहा ह ै। जन औषिध क¤ þŌ के माÅयम से 30,000 करोड़ Łपए कì बचत हòई है, िजससे 

गरीब और मÅयम वगª के नागåरकŌ को सÖती और ÿभावी ÖवाÖÃय सेवाए ंिमल रही ह§ । 

मिहला सशिĉकरण के िलए राÕůीय úामीण आजीिवका िमशन के तहत िकए गए कायª सराहनीय 

ह§ । राÕůीय úामीण आजीिवका िमशन के तहत 10 करोड़ से अिधक मिहलाओ ंको जोड़कर 91 लाख 

से अिधक Öवयं सहायता समूह बनाए गए ह§, िजÆह¤ ब§क िलंकेज के माÅयम स ेनौ लाख करोड़ Łपए से 

अिधक ÿाĮ हòआ है । यह पहल मिहलाओ ंके आिथªक और सामािजक सशिĉकरण कì िदशा म¤ एक 

महÂवपूणª कदम है, िजनसे करोड़Ō मिहलाओ ंको आÂमिनभªर बनने का अवसर िमला है । 

राÕůपित महोदया ने भारत कì र±ा और सुर±ा के मामलŌ म¤ भी सरकार Ĭारा उठाए गए महÂवपूणª 

कदमŌ का उÐलेख िकया । िडफ¤ स इंडिÖůयल कॉåरडोर कì Öथापना और सीमावतê ±ेýŌ म¤ सड़क¤  और 

सरुगंŌ के िनमाªण से हमारी र±ा ±मताओ ंको बढ़ावा िमल रहा है । 

अंत म¤, म§ राÕůपित महोदया को धÆयवाद दतेा हó ँिक उÆहŌने हमार ेदशे कì ÿगित कì िदशा म¤ 

िकए गए सुधारŌ और योजनाओ ंकì जानकारी हम¤ दी । इन ÿयासŌ से भारत एक समĦृ, आÂमिनभªर 

और दिुनया के अúणी देशŌ म¤ से एक बनकर उभरगेा । देश कì सीमाओ ंकì सरु±ा और आÂमिनभªरता 

को बढ़ाने के िलए िकए गए उपायŌ से हमार ेसैिनकŌ को और भी सशĉ िकया गया ह ै। उनकì ÿेरणादायक 

बातŌ से हम सभी को अपने कतªÓयŌ और िजÌमेदाåरयŌ को समझने का एक नया ŀिĶकोण ÿाĮ हòआ ह ै। 

म§ इस अवसर पर सरकार के सभी ÿयासŌ और योजनाओ ंकì सराहना करते हòए यह आĵासन 
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देना चाहता हó ँिक हम सभी संसद सदÖय िमलकर राÕů कì उÆनित के िलए कायª कर¤गे और राÕůपित 

महोदया के ŀिĶकोण को साकार करने म¤ अपना पूणª योगदान द¤गे । 

®ी रवीÆþ शु³ला उफª  रिव िकशन (गोरखपरु) : म§ महामिहम राÕůपित के अिभभाषण पर धÆयवाद 

ÿÖताव पर अपने िवचार रखता हó ँ । 

राÕůपित महोदया न ेअपने अिभभाषण म¤ िवकिसत भारत कì पåरकÐपना को साकार करन ेके 

िलए सरकार के िवजन को लेकर अनेक महÂवपूणª मĥेु उठाए ह§, िजसम¤ हमार ेदेश को न केवल िवकिसत 

भारत बनन ेकì ÿितबĦता झलकती ह,ै बिÐक भारत को µलोबल पावर हाउस बनाने का िवजन भी ह ै। 

हमार ेयशÖवी ÿधानमंýी ®ी नर¤þ मोदी कì जनकÐयाणकारी नीितयŌ के कारण इस देश कì महान जनता 

न ेलगातार तीसरी बार माननीय मोदी जी को ÿधानमýंी बनने का गौरव ÿदान िकया ह ैतथा इस देश कì 

जनता कì सेवा करन ेका अवसर ÿदान िकया ह ै। 

इस सरकार के क¤ þ िबंद ुम¤ गरीब, मÅयम वगª, यवुा, मिहलाए ंतथा िकसान सभी ह,ै ³यŌिक देश 

के सवा«गीण िवकास के िलए देश कì िवकास याýा म¤ समाज के सभी तबको कì भागीदारी जłरी ह ै। 

आदरणीय ÿधानमंýी के मागªदशªन म¤ देश म¤ अनेक कÐयाणकारी योजनाए ंलागू कì गई ह§ । पीएम जन 

धन योजना, सकुÆया समृिĦ योजना, उººवला योजना, पीएम िकसान सÌमान िनिध योजना, आयÕुमान 

भारत, Öव¸छ भारत िमशन, ÿधानमंýी आवास योजना, हर घर नल योजना, ÿधानमंýी सौभाµय योजना, 

ÿधानमंýी मþुा लोन योजना इÂयािद ऐसी कÐयाणकारी योजनाए ंलाई गई ह§, िजनका सीधा फायदा 

आम लोगŌ तक पहòंच रहा ह ै। इन कÐयाणकारी योजनाओ ंके कारण úामीण तथा शहरी भारत दोनŌ म¤ 

न केवल खुशहाली तथा तर³कì कì रÉतार तेज हòई ह,ै बिÐक लोगŌ का जीवन Öतर भी ऊपर उठा ह ै। 

हमारी सरकार कì दूरŀिĶपरक आिथªक नीितयŌ स ेआज भारत िवĵ कì सबस ेतेजी स ेबढ़ती 

हòई अथªÓयवÖथा बन गया ह ै। आज भारत दिुनया कì पांचवé सबसे बड़ी अथªÓयवÖथा बन गया ह ै। आज 

दिुनया कì अिधकतर बड़ी अथªÓयवÖथाओ ंकì रÉतार सÖुत पड़ गई ह,ै लेिकन भारतीय अथªÓयवÖथा 
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तेजी स ेआग ेबढ़ रही ह ैऔर आिथªक जानकारŌ का कहना ह ैिक भारत 2030 तक जमªनी तथा जापान 

को पीछे छोड़कर दिुनया कì तीसरी सबस ेबड़ी आिथªक शिĉ बन जाएगा । इसका कारण ह ैिक हमार े

यशÖवी ÿधानमंýी माननीय नर¤þ मोदी जी के नेतृÂव वाली सरकार न े न केवल मøेोइकोनॉिमक 

फंडाम¤टल को मजबूत िकया ह,ै बिÐक आिथªक सुधारो को गित दी ह ैऔर Öů³चरल सधुारो पर Åयान 

क¤ िþत िकया ह ै। अभी जो आिथªक सव¥ सरकार Ĭारा संसद म¤ पेश िकया गया ह,ै उसम¤ फाइन¤िशयल 

ईयर 2025-26 म¤ भारत कì जीडीपी िवकास दर के 6.3 ÿितशत स े6.8 ÿितशत तक रहने कì उÌमीद 

बताई गई ह,ै जो वतªमान वैिĵक पåरŀÔय को देखते हòए सराहनीय ह ै।  

जैसा कì आिथªक सव¥±ण 2024-25 म¤ दशाªया गया ह,ै िव°ीय वषª 2024-25 म¤ अभी तक 

भारत कì जीडीपी 6.4 ÿितशत कì दर स ेबढ़ी ह ैऔर ऐसा वैिĵक अिनिĲतताओ ंके बावजूद हòआ ह ै। 

आम जनता के िहत को Åयान म¤ रखते हòए महंगाई पर काब ूपाने म¤ सरकार सफल रही ह,ै िजसका पता 

इस बात स ेभी चलता ह ैिक आिथªक सव¥±ण 2024-25 के आंकड़Ō के अनसुार अÿैल 2025 म¤ 5.4 

ÿितशत के मुकाबल ेअÿैल िदसंबर, 2024 कì अविध के दौरान घटकर 4.9 परस¤ट हो गई ह ै। 

बेरोजगारी कम करन ेकì िदशा म¤ भी हमारी सरकार न ेअभूतपूवª काम िकया ह,ै िजसका पता 

आंकड़Ō स ेभी चलता है । आिथªक सव¥ 2024-25 म¤ जो आंकड़े िदए गए ह§, उनके अनसुार, भारत न े

रोजगार के ±ेý म¤ भी सराहिनय ÿगित कì है तथा बेरोजगारी कì दर जो 2017-18 म¤ 6 परस¤ट थी, वह 

2024-23 म¤ घटकर 3.2 परस¤ट हो गई ह ै। ÖवाÖÃय सेवाओ ंपर खचª उठाना हमार ेदेश म¤ एक बड़ी 

समÖया रही ह ै। नीित आयोग कì एक åरपोटª म¤ यह कहा गया ह ैिक अपने पॉकेट स ेÖवाÖÃय सेवाओ ं

पर िकए गए खचª के कारण भारत कì जनसं´या का लगभग 7 परस¤ट गरीबी कì रेखा स ेनीच ेचली जाती 

ह ै। यह समÖया लंब ेसमय स ेहमार ेदेश के सामने है, लेिकन पूवªवतê कांúेस सरकारŌ न ेइस पर कोई 

Åयान नहé िदया । हमार ेयशÖवी ÿधानमंýी न ेआम लोगŌ कì इस िवकट समÖया को समझ कर ही 

ÿधानमंýी आयÕुमान भारत योजना कì शŁुआत कì थी, िजसके जåरए गरीब तथा मÅयम वगêय पåरवारŌ 

को सालाना 5 लाख łपये का बीमा कवर िदया जाता ह ैऔर बीमाåरयŌ का मÉुत इलाज िकया जाता    

ह ै। इतना ही नहé हमारी सरकार न ेÖवाÖÃय पर आउट आफ पॉकेट ए³सप¤िडचर को कम करन ेके 
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उĥेÔय स ेÖवाÖÃय के िलए सरकारी खचª को लगातार बढ़ने पर जोर िदया ह,ै िजसका पåरणाम यह हòआ 

ह ैिक िपछल ेकुछ वषŎ म¤ ÖवाÖÃय पर सरकारी खचª म ेमहÂवपूणª विृĦ हòई ह ै। अभी हाल ही म¤ सरकार 

Ĭारा नेशनल हेÐथ अकाउंट एÖटीमेट (NHA) 2021-22 जारी िकया गया ह,ै िजसके आंकड़Ō के 

अनसुार ÖवाÖÃय पर सरकारी खचª 2014-15 म¤ जीडीपी के 1.13 परस¤ट स ेबढ़कर 2021-22 म¤ 1.84 

परस¤ट हो गया ह ैतथा कुल ÖवाÖÃय खचª म¤ आउट आफ पॉकेट ए³सप¤िडचर 2014-15 म¤ 62.6 परस¤ट 

स ेघटकर 2021-22 म¤ 39.4 परस¤ट हो गया ह ै। ÖपĶ ह ैिक यह सब सरकार के उन ÿयÂनŌ का पåरणाम 

ह,ै िजसम¤ सरकार सरकारी ÖवाÖÃय खचª बढ़ान,े ÖवाÖÃय सिुवधाय¤ उपलÊध कराने तथा ÖवाÖÃय खचª 

के कारण आम लोगŌ कì आिथªक किठनाइयŌ को कम करन ेके सतत ÿयास कर रही ह ै। 

ÿयागराज म¤ 13 जनवरी 2025 को महाकंुभ उÂसव का शुभारभं हòआ ह,ै िजसम¤ अब तक देश 

भर के करोड़Ō ®Ħाल ुतथा साधु संतŌ न ेिýवेणी संगम के पिवý जल म¤ आÖथा कì डुबकì लगा चुके      

ह§ । जैसा िक महामिहम राÕůपित महोदय न ेअपने अिभभाषण म¤ कहा था, महाकंुभ भारत कì सांÖकृितक 

परंपरा का तथा भारत कì सामािजक चेतना का पवª ह ै। हमार ेयशÖवी ÿधानमंýी ®ी नर¤þ मोदी जी ने 

क¤ þ सरकार कì और स ेहर संभव सहायता ÿदान कì ह,ै तािक िकसी भी साध-ुसंत एवं ®Ħाल ुको 

िकसी भी ÿकार कì कोई असुिवधा न हो । उ°र ÿदेश के माननीय मु́ यमýंी योगी आिदÂयनाथ जी ने 

अपने अथक ÿयÂनŌ तथा अभूतपूवª नेतÂृव ±मता के Ĭारा महाकंुभ 2025 म¤ बेहतरीन ÓयवÖथा कì गई 

ह ैतथा करोड़Ō कì सं́ या म¤ आ रहे ®Ħालुओ ंके िलए उ°म ÓयवÖथा कì गई ह ै। 

मौनी अमावÖया के िदन हòए दखुद हादसे के बाद माननीय मु́ यमýंी जी न ेन केवल अपनी 

संवेदना Óयĉ कì, बिÐक इस घटना कì पारदशê जांच के िलए एक उ¸च Öतरीय सिमित का गठन िकया 

ह ै। माननीय मु́ यमýंी िदन-ÿितिदन कì गितिविधयŌ पर पैनी नजर रखे हòए ह§ । िकसी भी हालात से 

िनपटने के िलए यथा आवÔयक िनद¥श िदए ह§ । महाकंुभ आÅयािÂमक ही नहé, बिÐक अपनी िवशालता 

और ®Ħालुओ ंकì बड़ी सं́ या को देखते हòए दिुनया का एक अĩुत आयोजन भी ह ैऔर सिदयŌ परुानी 

सांÖकृितक परंपराओ ंऔर सांÖकृितक भÓयता को दशाªता है । महाकंुभ के िलए साढ़े सात हजार करोड़ 

Łपए खचª िकया जाना ह,ै िजसम¤ क¤ þ सरकार न ेभी 2100 करोड़ Łपए का योगदान िदया ह ैऔर हमारे 
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यशÖवी ÿधानमंýी आदरणीय मोदी जी न ेभी महाकंुभ के सफल आयोजन हेतु हर संभव सहायता कì 

ह ै। इस महाकंुभ म¤ जान ेके िलए िवशेष रेलगािड़यां चलाई गई ह§, िजसम¤ गोरखपरु तथा ÿयागराज के 

बीच चलाई जाने वाली िवशेष रेलगािड़यां भी शािमल ह ै। इस महान एवं भÓय आयोजन को सफल बनाने 

के िलए आलोचना कì नहé बिÐक सभी के सहयोग कì आवÔयकता ह ै। 

इÆहé शÊदŌ के साथ म§ अपनी बात समाĮ करता हóं । धÆयवाद । 

डॉ. ®ीकांत एकनाथ िशंदे (कÐयाण) :  म§ आज अÂयंत गवª और आभार के साथ राÕůपित जी के 

अिभभाषण पर धÆयवाद ÿÖताव का समथªन करता हó ँ । राÕůपित जी का अिभभाषण, हमारे दशे के 

भिवÕय का एक जीवंत िचý ÿÖतुत करता है, िजसम¤ हर नागåरक कì आशाओ ंऔर आकां±ाओ ंको 

Öथान िदया गया ह ै। यह अिभभाषण, हमारी सरकार कì अटूट ÿितबĦता, हमारे Ĭारा हािसल कì गई 

महÂवपूणª उपलिÊधयŌ और एक नए, सशĉ भारत के िनमाªण के हमारे संकÐप का ÿतीक है । 

राÕůपित जी ने अपने अिभभाषण म¤ िकसानŌ के कÐयाण को सवōपåर बताते हòए, उÆह¤ राÕů कì 

रीढ़ बताया । यह सच भी ह ै। पीएम िकसान सÌमान िनिध के अंतगªत, करोड़Ō िकसानŌ को 41,000 

करोड़ Łपये कì सीधी सहायता रािश ÿदान कì गई है, िजससे उÆह¤ अपनी खेती म¤ िनवेश करने और 

अपनी आजीिवका को बेहतर बनाने का अवसर िमला है । "धरती आबा आिदवासी úाम उÂकषª" अिभयान 

के तहत 80,000 करोड़ Łपये का आवंटन, आिदवासी समदुायŌ के िवकास के ÿित हमारी सरकार कì 

ÿितबĦता का ÿमाण है । यह केवल आिथªक सहायता नहé है, यह उनके सशिĉकरण का मागª है, उÆह¤ 

राÕů िनमाªण म¤ समान भागीदार बनाने का संकÐप है । 

िश±ा और यवुाओ ंके सशिĉकरण पर हमारी सरकार का िवशेष Åयान है । पीएम िवīालàमी 

योजना के माÅयम से, मेधावी छाýŌ को उ¸च िश±ा के िलए आिथªक सहायता ÿदान कì जा रही ह ै। एक 

करोड़ युवाओ ंको शीषª 500 कंपिनयŌ म¤ इंटनªिशप के अवसर िमल¤गे, िजससे उÆह¤ Óयावहाåरक अनभुव 

ÿाĮ होगा और उनके कौशल का िवकास होगा । भतê परी±ाओ ंम¤ पेपर लीक कì घटनाओ ंको रोकने के 
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िलए कठोर कानून बनाया गया है जो पारदिशªता और योµयता को सिुनिĲत करता है । हम एक ऐसे यवुा 

भारत का िनमाªण कर रहे ह§ जो न केवल िशि±त हो, बिÐक स±म और रोजगार यĉु भी हो । 

बिुनयादी ढांचे के िवकास के िबना, िकसी भी राÕů का िवकास संभव नहé है । ÿधानमंýी úाम 

सड़क योजना के चौथे चरण के अंतगªत 70,000 करोड़ Łपये कì Öवीकृित, 25,000 बिÖतयŌ को जोड़ने 

का संकÐप, अटल जी के सपनŌ को साकार करता है । आज 71 वंदे भारत, अमृत भारत और नमो 

भारत ůेन¤ देश भर म¤ चल रही ह§, िजनम¤ से 17 वंदे भारत और एक नमो भारत ůेन िपछले छह महीनŌ 

म¤ ही जोड़ी गई ह§ । यह आधुिनक भारत कì गित का ÿतीक है, जो हम¤ िवकास के पथ पर और तेज़ी स े

ले जा रहा है । 

सामािजक Æयाय और समावेशी िवकास हमारी सरकार कì ÿाथिमकता ह ै । आयÕुमान भारत 

योजना के तहत 6 करोड़ वåरķ नागåरकŌ को 5 लाख Łपये ÿित वषª का ÖवाÖÃय बीमा कवर िदया जा 

रहा है, िजससे उÆह¤ आिथªक सरु±ा के साथ बेहतर ÖवाÖÃय सुिवधाए ँिमल सक¤  । मþुा योजना के तहत 

ऋण सीमा को 10 लाख से बढ़ाकर 20 लाख Łपये कर िदया गया है, जो छोटे उīिमयŌ को अपने सपनŌ 

को साकार करने और रोज़गार के अवसर पैदा करने म¤ मदद करगेा । 

 "एक राÕů-एक चनुाव" और "व³फ अिधिनयम संशोधन" जैसे महÂवपूणª मĥुŌ पर हमारी सरकार 

तेज़ी से आगे बढ़ रही है । यह जिटल मĥेु ह§, िजन पर Óयापक िवचार-िवमशª और सहमित कì आवÔयकता 

है, और हमारी सरकार इसके िलए ÿितबĦ है । 

 Öव¸छ भारत अिभयान के अंतगªत 12 करोड़ शौचालयŌ का िनमाªण, ÿधानमंýी उººवला 

योजना के अंतगªत 10 करोड़ मÉुत एलपीजी कने³शन, 80 करोड़ जłरतमदं नागåरकŌ को राशन, 

सौभाµय योजना और जल जीवन िमशन – ये सभी योजनाए ंगरीबŌ के जीवन म¤ सकाराÂमक बदलाव ला 

रही ह§, उÆह¤ गåरमा के साथ जीने का अिधकार दे रही ह§ । 

 मÅयम वगª, जो हमार ेसमाज का एक महÂवपूणª िहÖसा है, उनकì आकां±ाओ ंको भी हमारी 

सरकार ने समझा है । रेरा जैसे कानून, गहृ ऋण पर सिÊसडी, िश±ा के अवसरŌ म¤ विृĦ, और सरकारी 

कमªचाåरयŌ के िलए आठव¤ वेतन आयोग का गठन, यह सभी ÿयास मÅयम वगª के जीवन को बेहतर 
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बनाने के िलए िकए गए ह§ । सरकारी कमªचाåरयŌ के िलए एकìकृत प¤शन योजना के तहत 50% सिुनिĲत 

प¤शन का ÿावधान, एक सराहनीय कदम है । 

 नारी शिĉ वंदन अिधिनयम, िजसके तहत लोकसभा और राºय िवधानसभाओ ंम¤ मिहलाओ ं

के िलए आर±ण का ÿावधान है, एक ऐितहािसक कदम ह ै। राÕůीय úामीण आजीिवका िमशन के अंतगªत 

91 लाख से अिधक Öवयं सहायता समूहŌ के माÅयम से 10 करोड़ स ेअिधक मिहलाओ ंको सशĉ 

बनाया जा रहा है । "तीन करोड़ लखपित दीदी" बनाने का संकÐप, मिहलाओ ंके आिथªक और सामािजक 

सशिĉकरण कì िदशा म¤ एक महÂवपूणª कदम है । आज 1.15 करोड़ स ेअिधक लखपित दीदी गåरमापूणª 

जीवन जी रही ह§, िजनम¤ से लगभग 50 लाख िपछले छह महीनŌ म¤ ही बनी ह§ । 

 हमारे देश कì बेिटयां आज हर ±ेý म¤ आगे बढ़ रही ह§ – लड़ाकू िवमान उड़ा रही ह§, पिुलस बल 

म¤ शािमल हो रही ह§, और कॉपōरेट कंपिनयŌ का नेतÂृव कर रही ह§ । यह हमार े समाज म¤ हो रह े

सकाराÂमक बदलाव का ÿतीक है । 

 िव²ान और ÿौīोिगकì के ±ेý म¤, िवशेषकर अंतåर± ±ेý म¤, हमने अभूतपवूª ÿगित कì है । 

इसरो ने हाल ही म¤ अपना 100वां ÿ±ेपण िकया, जो एक बड़ी उपलिÊध ह ै। गगनयान िमशन पर भी 

तेज़ी से काम चल रहा है । यह हमार ेवै²ािनकŌ कì मेहनत और लगन का पåरणाम है, और यह आÂमिनभªर 

भारत कì िदशा म¤ एक महÂवपूणª कदम है । 

 Öटाटª-अप इंिडया के तहत 1.5 लाख से अिधक Öटाटª-अÈस उभर रह ेह§, जो नवाचार के Öतंभ 

बन रहे ह§ । अंतåर± ±ेý को बढ़ावा देने के िलए 1,000 करोड़ Łपये का व¤चर कैिपटल फंड लॉÆच िकया 

गया है । राÕůीय िश±ा नीित के माÅयम से, हम एक आधिुनक िश±ा ÿणाली का िनमाªण कर रहे ह§, जो 

छाýŌ को 21वé सदी कì चुनौितयŌ का सामना करने के िलए तैयार करेगी । 

 म§ आज अÂयंत गवª और आभार के साथ राÕůपित जी के अिभभाषण पर धÆयवाद ÿÖताव का 

समथªन करता हó ँ। राÕůपित जी का यह अिभभाषण, एक नए भारत का, एक िवकिसत भारत का, एक 

सशĉ भारत का ÖपĶ खाका ÿÖतुत करता है । यह िपछले दस वषŎ म¤ हमारी सरकार Ĭारा िकए गए 

अथक ÿयासŌ, हािसल कì गई उपलिÊधयŌ, और भिवÕय के िलए हमार ेसंकÐप का पåरिबंब ह ै। 
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 राÕůपित जी ने अपने अिभभाषण म¤ िडिजटल øांित को दशे कì एक महÂवपूणª उपलिÊध के 

łप म¤ उजागर िकया । आज भारत िडिजटल टे³नोलॉजी के ±ेý म¤ एक वैिĵक शिĉ के łप म¤ उभरा ह ै

। 5G कì शŁुआत, UPI कì वैिĵक माÆयता, िजसके माÅयम से आज िवĵ के 50% से अिधक åरयल-

टाइम िडिजटल लेनदेन भारत म¤ होते ह§, यह हमारी िडिजटल ±मता का पåरचायक है । यह िसफª  

टे³नोलॉजी कì उपलिÊध नहé है, यह सामािजक Æयाय और समानता का एक शिĉशाली उपकरण है । 

 5 लाख से अिधक कॉमन सिवªस स¤टर के माÅयम से िडिजटल सेवाए ंहर गावँ तक पहòंच रही ह§ 

। िडजीलॉकर ने जीवन को सरल बनाया है, और साइबर सरु±ा म¤ हमारी Tier-1 µलोबल र§िकंग हमारे 

िडिजटल भिवÕय को सुरि±त करती है । 

 बिुनयादी ढांचे का िवकास हमारी ÿाथिमकता रहा है । पीएम गित शिĉ नेशनल माÖटर Èलान 

ने कनेि³टिवटी पåरयोजनाओ ंको गित ÿदान कì है । कैप³ेस बजट, जो दस वषª पहले लगभग 2 लाख 

करोड़ Łपये था, अब 11 लाख करोड़ Łपये से अिधक हो गया है । यह िनवेश हम¤ िदखाई दे रहा है 

वधावन म¤ भारत का पहला गहरे पानी वाला मेगा पोटª, ऐितहािसक उधमपरु-®ीनगर-बारामूला रले िलंक 

िजसम¤ िवĵ का सबस ेऊंचा रलेवे पलु, आंजी पुल शािमल है, और जÐद ही पूरा होने वाला िशंकुन ला 

सरुगं, जो िवĵ कì सबसे ऊंची सरुगं होगी । एिवएशन स³ेटर भी उड़ान भर रहा है, भारतीय एयरलाइनŌ 

ने 1700 से अिधक नए िवमानŌ का ऑडªर िदया है, और िपछले दस वषŎ म¤ एयरपोटª कì सं́ या दोगुनी 

हो गई है । 

 शहरी पåरवतªन के िलए हमारी ŀिĶ भी उतनी ही महÂवाका±ंी है । हम न िसफª  मौजूदा शहरŌ को 

आधिुनक बना रहे ह§, बिÐक भिवÕय के िलए तैयार 

 अंत म¤, राÕůपित जी का अिभभाषण एक सशĉ, समĦृ और समावेशी भारत के िनमाªण 

काblueprint ह ै। यह हमारी सरकार कì ÿितबĦता, हमारी उपलिÊधयŌ और हमारे संकÐप को दशाªता 

ह ै। म§ सभी माननीय सदÖयŌ से अनुरोध करता हóं िक वे धÆयवाद ÿÖताव का समथªन कर¤ और इस 

महान राÕů के िनमाªण म¤ हमारे साथ जड़ु¤ । धÆयवाद । 
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®ी जनादªन िसहं सीúीवाल (महाराजगजं) : महामिहम राÕůपित जी के अिभभाषण पर अपने िवचार 

रखता हó ँ। म§ महामिहम जी के अिभभाषण का समथªन करते हòए कहना चाहóगँा िक माननीया राÕůपित 

का अिभभाषण माननीय ÿधानमंýी नर¤þ मोदी जी के सरकार Ĭारा अब तक िकये गए चहòंमुखी समú 

िवकासाÂमक कायŎ का तथा भारत को िवकिसत देश कì ®ेणी म¤ खड़ा करन ेहेतु िकये जा रहे कायŎ का 

दपªण ह ै । इस अिभभाषण म¤ ÿधानमंýी मोदी जी के ŀढ़ संकिÐपत दूरदशê नेतÂृव म¤ िवĵ कì िवषम 

पåरिÖथितयŌ, म¤ तरह-तरह कì आशंकाओ ं के बीच भी, भारत को दिुनया कì तीसरी सबस े बड़ी 

अथªÓयवÖथा वाला देश बनान ेकì िदशा म¤ िजस तरह स ेÂवåरत कायª िकये जा रहे ह§ ÖपĶ łप स ेिदखाई 

द ेरहा ह ै। 

िवशेषकर गावँ, गरीब, मिहलाओ,ं िकसानŌ, ÓयपाåरयŌ, उīिमयŌ, ®िमकŌ, मÅयम वगª एवं यवुाओ ं

के िहत के साथ र±ा के ±ेý म¤ भी िजस तरह कì िविभÆन योजनाओ ंके साथ र±ाÂमक, िवकासाÂमक 

एवं कÐयाणकारी कायª कì चचाª माननीया राÕůपित के अिभभाषण म¤ िकया गया ह ैवह देश कì जनता 

के िलए लाभकारी होने के साथ-साथ राÕů को मजबूत बनान ेकì िदशा म¤ एक बड़ा कदम ह ै। 

उदहारण के łप म¤ िविभÆन योजनाओ ंम¤ स ेकुछ ÿमुख योजनाओ ंको म§ बताना चाहóगँा जो 

िनÌन ÿकार ह ै:- 

1. तीन करोड़ पåरवारŌ को नया घर देने का लàय । 

2. तीन करोड़ लखपित दीदी बनान ेका लàय । 

3. बीमा सखी अिभयान आरÌभ करना । 

4. छोटे कारोबाåरयŌ कì लोन कì सीमा को बढ़ाना । 

5. सरकारी कमªचाåरयŌ के िलए आठवां वेतन आयोग गिठत करना । 

6. दस लाख यवुाओ ंको सरकारी Öथाई नौकरी देना । 

7. एक करोड़ यवुाओ ंके िलए अÿ¤िटसिशप कì ÓयवÖथा करना । 
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8. खेलो इिÁडया Öकìम को बढ़ावा देना । 

9. टै³स स ेजड़ेु मामल ेको आसान बनाना । 

10.  इिÁडया AI िमशन कì शुŁआत । 

11.  भारत म¤ µलोबल इनोवेशन पावर हॉउस बनान ेका लàय । 

12.  साइबर सरु±ा को बढ़ावा देते हòए अिधक स ेअिधक यवुाओ ंके िलए रोजगार बढ़ान ेका लàय । 

13.  िमशन मोड म¤ हाइवे ए³सÿेसवे स ेदेश के सभी िहÖसŌ स ेजोड़न ेका लàय । 

14.  गित-शिĉ योजना के तहत रेल सिहत अÆय ±ेýŌ म¤ तीĄ गित स ेकायª िकये जा रहे । 

15.  भारत को र±ा ±ेý म¤ आÂमिनभªर बनान ेहेतु िवशेष łप स ेिकये जा कायª । 

 धÆयवाद ।  

®ी सुनील कुमार (वाÐमीिक नगर) :  म§ महामिहम राÕůपित के अिभभाषण का समथªन करता हó ँ । 

सरकार ने देश के िवकास और लोक कÐयाण कì िदशा म¤ कई øािÆतकारी कदम उठाये ह§ जो सराहनीय 

ह ै। 

इस सरकार के Ĭारा ÿधानमंýी आवास योजना के िलए नए सव¥ कì शुŁआत Öवागत योµय ह ै। 

इस बार पीएम आवास योजना म¤ लाभकुŌ को अपनी पसंद का मकान बनवाने का िवकÐप भी 'आवास 

Èलस ऐप' म¤ िदया गया ह ै । फेस िडटे³शन के साथ पसंदीदा मकान का िडजाइन ऐप म¤ फìड हो          

जाएगा । इसके िलए तीन िकÖतŌ म¤ 1.20 लाख Łपये िदए जाएगंे । मेरा अनरुोध होगा िक िनमाªण सामúी 

कì महंगाई को दखेते हòए इसे बढाकर दो लाख łपये िकया जाय । इस बार 10 हजार कì जगह 15 

हजार मािसक आय वालŌ को भी मकान का लाभ िमलेगा यह सरकार का बहòत अ¸छा कदम है । 

पीएम िकसान सÌमान िनिध के तहत अब तक 41 हजार करोड़ łपये कì रािश का भगुतान 

िकसान कÐयाण कì िदशा म¤ अपने-आप म¤ एक बड़ा कदम ह ै। इसकì िजतनी ÿशंसा कì जाय कम है । 
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आयÕुमान भारत योजना के तहत 70 वषª कì आय ुके वåरķ नागåरकŌ को ÿित वषª 5 लाख कì 

रािश उपलÊध कराना सरकार का एक उिचत कदम है । लेिकन देश के कई अÖपताल इसका उपयोग 

नहé कर रहे, िजससे लाभुकŌ को यथोिचत फायदा नहé हो पा रहा । इस पर Åयान िदए जाने कì जłरत 

ह ै। साथ ही िविभÆन ÿकार के महंगे जाचँ म¤ भी इसका उपयोग करने कì नीित बनाने का मेरा सरकार 

से अनरुोध होगा । अभी िसफª  असाÅय रोगŌ के भतê मरीज ही इसका उपयोग कर पाते ह§ । 

छोटे उīिमयŌ के िलए मþुा ऋण कì सीमा दस लाख से बढाकर बीस लाख करना सरकार का 

बहòत ही कÐयाणकारी कदम है । देश म¤ 71 वÆदे भारत ůेन चलना खशुी कì बात है । मरेा अनुरोध होगा 

िक एक वÆदे भारत ůेन गोरखपुर से पटना तक वाया नरकिटयागंज -मुजÉफरपरु होकर चलाई जाय । 

Öव¸छ भारत अिभयान के तहत 12 करोड़ शौचालय, उººवला  योजना के तहत 10 करोड़ मिहलाओ ं

को िनःशÐुक गैस कने³शंस और 80 करोड़ उपभोĉाओ ंको राशन Öव¸छता और सामािजक सरु±ा कì 

िदशा म¤ सरकार का बहòत बड़ा कदम ह ै। 

सरकारी कमªचाåरयŌ के िलए आठव¤ वेतन आयोग के गठन और प¤शनरŌ के िलए यूिनफायड प¤शन 

Öकìम लागू कर सरकार ने जता िदया है िक यह हर वगª कì िहतैषी है । ये दोनŌ योजनाए ंसरकार कì 

तरफ से नौकरी पेशा िमिडल ³लास लोगŌ के िलए एक अनुपम उपहार ह ै। 

क¤ þ सरकार ने उड़ान योजना के तहत डेढ़ करोड़ लोगŌ के हवाई उड़ान का सपना साकार िकया 

ह ै। मेरा सरकार स ेअनुरोध है िक उड़ान योजना के तहत बाÐमीिकनगर हवाई अड्डे स ेभी जÐद से 

जÐद हवाई याýा शुł िकया जाय । नेपाल कì अंतराªÕůीय सीमा, टाइगर åरजवª एåरया व बाÐमीिक 

आ®म जैसे धािमªक पयªटन का क¤ þ होने के कारण सफल हवाई उड़ान कì यहा ँपूरी संभावना है । 

जन औषिध क¤ þ के खलुने से बीमार लोगŌ को 80 ÿितशत åरयायत पर दवाओ ंके िमलने स े

मरीजŌ को काफì राहत िमली है । अिधक से अिधक जन औषिध क¤ þ खोलने से लोगŌ को काफì फ़ायदा 

होगा । देश म¤ 03 करोड़ लखपित दीदी बनाने का लàय के साथ िमिलůी ÖकूलŌ और नेशनल िडफेÆस 

एकेडमी म¤ मिहला कैडेट्स कì िनयिुĉ मिहला सशिĉकरण कì िदशा म¤ एक सराहनीय कदम है । 

मेिडकल व इंिजिनयåरंग कालेजŌ सिहत िविभÆन शै±िणक सÖंथानŌ म¤ सीटŌ कì सं́ या म¤ विृĦ 
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यवुा कÐयाण कì िदशा म¤ सरकार का øािÆतकारी कदम ह ै । पटना आईआईटी म¤ सीटŌ कì सं´या 

बढ़ाकर दगुनुी करने और िबहार के मेिडकल कालेजŌ म¤ 200 से 250 सीटŌ कì विृĦ िबहार के छाýŌ के 

िलए सरकार का तोहफा एक सराहनीय कदम है । 

मेरा सरकार से यह अनुरोध होगा िक अनुसूिचत जनजाित बहòल ±ेý बाÐमीिकनगर म¤ एक क¤ þीय 

िवīालय और नवोदय िवīालय कì Öवीकृित ÿदान कì जाय । 

क¤ þ सरकार ने 28 हजार करोड़ के िनवेश से 12 इंडÖůीयल नोडस और 100 औīोिगक पा³सª 

बनाने कì घोषणा कì है जो ÿशंसनीय है । मेरा सरकार से आúह है िक मेर ेसंसदीय ±ेý बाÐमीिकनगर 

अंतगªत बगहा अनुमंडल केरतवल, नैनहा ±ेý म¤ 1700 एकड़ सरकारी जमीन िचिÆहत है िजसम¤ एक 

औīोिगक पाकª  कì Öवीकृित दी जाय । यह जमीन पहले टे³सटाइल पाकª  के िलए अिधúिहत कì गयी 

थी िजस ेÖवीकृित नहé िमली । सरकार ने 08 हजार करोड़ łपये कì रािश से देशभर म¤ 52 हजार 

इलेि³ůक बस चलाने का िनणªय िलया है । मेरी सरकार से मागँ होगी िक भारत-नेपाल सीमा पर महिषª 

बाÐमीिक कì तपोभूिम बाÐमीिकनगर से, महाÂमा बĦु कì िनवाªणÖथली कुशीनगर से वाया बासँी-धनहा-

चौतरवा-लौåरया-बेितया होते और राÕůिपता महाÂमा गाधँी कì कमªभूिम भीितहरवा, गौनाहा से ÿदेश कì 

राजधानी पटना तक के िलए इलेि³ůक बस कì सेवा शłु कì जाय । 

देशभर म¤ Öथािपत 470 एकलÓय मॉडल आवासीय िवīालयŌ के जåरये सरकार आिदवासी 

ब¸चŌ का श±ैिणक Öतर बढ़ाने का उÂकृĶ काम कर रही है । 

मेरा सझुाव होगा िक बाÐमीिकनगर संसदीय ±ेý म¤ थाł और उरांव आिदवासी समाज के लोग 

काफì बड़ी सं́ या म¤ रहते ह§ इसिलए दोन ±ेý कì तरह थłहट कì राजधानी हरनाटांड म¤ भी एक 

एकलÓय मॉडल आवासीय िवīालय कì Öवीकृित ÿदान कì जाय । अंत म¤ महामिहम राÕůपित जी के 

अिभभाषण का पुरजोर Öवागत करते हòए म§ अपनी बात समाĮ करता हó ँ। 
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SHRI BHARTRUHARI MAHTAB (CUTTACK): With the ensuing of Budget 

Session this year, the hon. President of India, Smt. Draupadi Murmu was kind 

enough to come to the Sansad Bhawan and address the Joint session of the 

Parliament. Seeing her being accosted to the Chair, one feels proud to see an Odia 

holding that high post, which none had occupied before.  

 A lady from the remote corner of the country could rise to such position 

because of her steadfastness and, perseverance and dedication to work for the 

well-being of the downtrodden. She started her speech by invoking the 

Constitution, which has actually put her in the pedestal. 

 Two months ago, we celebrated the 75 years of adopting our Constitution 

and a few days ago, we completed our journey of 75 years of our Republic. This 

occasion elevates India's pride as the mother of democracy to new heights. As one 

remembers 75 years ago when India became a Republic, our first Prime Minister 

Jawaharlal Nehru had invited Indonesia's first President Sukarno as an honoured 

guest. This time, Indonesia's President Prabowo Subianto, the eighth in line was 

the Chief Guest. The President, Subianto and his host India's 15th President, the 

noble and by virtue of her tribal origins, a trailblazer, Smt. Draupadi Murmu were 

born after Indonesia and India became republic, so also India has a wholly self-

made and underprivileged PM Narendra Modi. Both leaders, Subianto and Modi 

owe their position not to their nation freedom struggles - India's from the British and 

Indonesia's from the Dutch, they owe them to the fresh political intelligence of a 
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people belonging to a new century, a new generation, a new ethos. The past is 

there for them, like a backdrop, the present is what they are possessed by, as a 

launching pad for the future that beckons on land, sea and new outer space. The 

Republic of India at 75 is a nation to be proud of, to love and work for. But the 

Republic is also a human society. 

 In 10 years, India has become 5th largest economy From 2021 to 2024, India 

has grown at an average rate of eight per cent percent annually. Today, India alone 

is contributing 15 per cent of the global growth. In 2024, India's GDP was about 

USD 3.9 trillion and GDP is estimated to grow by 6.4 per cent in 2024-25. The net 

profit of public sector banks was Rs.1.4 lakh crore in 2023-24, which is an increase 

of 35 per cent over 2022-23. For the first time, in the month of April, GST collection 

has increased to be Rs.2 lakh crore. This has also strengthened the States 

economically. 

 India recorded defence exports worth Rs.21,083 crore in 2023-24. 

Indigenous defence production has increased by 12 per cent from Rs.46,429 crore 

to Rs.1,27,000 crore. The target is to achieve defence production of Rs.3 lakh crore 

by 2029. Ordinance factories have been converted into seven Defence Public 

Sector Undertakings with 41 units. 

 Agriculture plays a vital role in sustenance of the country. The Government 

has affected a record increase in the MSP for Kharif crops. By implementing 

Pradhan Mantri Samman Nidhi Yojana, Pradhan Mantri Fasal Bima Yojana and 

PM Kisan Maan Dhan Yojana adequate steps been taken so that expenditure 

incurred by farmers is reduced, and their income increase. The average overall 
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monthly income per agricultural household was estimated at Rs.10,218 per month 

in 2018-19, an annualized increase of eight per cent over 2012-13 which was 

Rs.6,426. The Government has taken steps to reduce import dependence for 

pulses and oilseeds. 

 Today the Government is providing free health services to 55 crore 

beneficiaries under Ayushman Bharat Yojana, now all the elderly above 70 years 

of age will also be covered and get benefit of free treatment under Ayushman 

Bharat Pradhan Manri Jan Arogya Yojana. One should note that as per the National 

Health Accounts Estimates 2021-22, the out-of-pocket expenditure as a 

percentage of the total health expenditure is 39 per cent. In 2014-15, it was 63 per 

cent. In 2013-14, there were 387 medical colleges in the country. As of November 

2024, there are 780 medical colleges. 

 In the post 10 years, seven new IITs, 16 IIITs, seven IIMs, and 390 

universities have been established. But there is an urgent need to fill up the faculty 

positions. Gross Enrolment Ratio in higher education was 28.4 per cent in 2021-

22, higher than 2011-12 level of 21 per cent. I would also draw the attention of the 

Government that unemployment rate for those with graduate level degrees or 

above was 29 per cent in 2022. This is from the International Labour Organization 

report. 

 There are other aspects also where adequate progress is being made. 

Money is growing in India as never before, but in vaulted silos that are becoming 

more and more opaque, more and more impenetrable. Elections, India's pride, are 

still India's pride but with a whole expertise of manipulations of voters' minds taking 
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the place of the old skills of arduous personal campaigning. Persuasion requires 

effort. Therefore, I would say, India's aspiration to become a developed country by 

2047 will depend on improved Centre-State cooperation in implementing second 

generation reforms. India's federation as enshrined in the Constitution has proven 

to be remarkably resilient. It is the unique federal structure with unitary features 

that has helped us navigate the governance of a large and diverse nation with 

distinct regional identities and challenges. There have been Centre-State tensions. 

But which federal country has not had problems? Canada has a separatist 

movement in Quebec. Spain has the Catalan independence movement. Brazil, 

Nigeria, Ethiopia have been rolled by ethnic tensions. 

 The agenda to be Viksit Bharat by 2047, about which hon. President spoke 

of is large and complex if also familiar. What is clear is that we cannot become a 

developed country unless the Centre and States play according to a shared game 

plan. Centre-State cooperation is vital for us to redeem the pledge that we made to 

ourselves in the Constitution. That is what the hon. President has expressed in her 

speech. Thank you. 

DR. NAMDEO KIRSAN (GADCHIROLI-CHIMUR): Thank you, Sir, for giving me 

this opportunity to speak on the Motion of Thanks on the President’s Address.  

 सर, इस अवसर पर आÂमिनभªर और िवकिसत भारत कì बात कही गई, लेिकन इसम¤ काफì 

खािमया ँह§ । हम¤ आज भी आयात पर िनभªर रहना पड़ता ह ै। हम चीन और अÆय देशŌ स ेभी आयात 

करते ह§ । हमार ेयहां टेलीिवजन सेट भी तैयार नहé होता ह ै। उसकì टे³नोलॉजी भी हम¤ बाहर स ेलानी 

पड़ती ह ै। अगर इस देश को आÂमिनभªर बनाना ह ैतो अपने यहां हर टे³नोलॉजी डेवलप होनी चािहए 

और उसके िलए ÿावधान होना चािहए । िवकिसत भारत के िलए जो सपना देखा गया, उसम¤ कोई भी 
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ऐसा ठोस कदम इस सरकार न ेउठाया ह,ै ऐसा िदखाई नहé देता ह ै। 

हाउिसंग Öकìम म¤ ÿधान मंýी आवास योजना के तहत वषª 2022 तक सबको प³कì छत िमलनी 

थी, लेिकन यह टाग¥ट पूरा नहé हो पाया । अभी भी काफì सं́ या म¤ लोग बेघर ह§ । इस देश कì जनगणना 

होगी तो उसम¤ और भी ºयादा लोग बेघर िमल¤गे । हाउिसंग Öकìम म¤, úामीण ±ेý म¤ िसफª  1 लाख 40 

हजार Łपये ÿित घर के िहसाब से िदए जाते ह§ और अबªन एåरया म¤ 2 लाख 50 हजार Łपये िदए जाते 

ह§, जो काफì कम ह§ । हर चीज के दाम बढ़ चुके ह§, रते के दाम बढ़ गए, लोहे के दाम बढ़ गए, ईटं के दाम 

बढ़ गए । úामीण ±ेý के िलए जो 1 लाख 40 हजार Łपये िदए जाते ह§, उसम¤ सरकार ने कोई बढ़ोतरी 

नहé कì । महंगाई के साथ उसम¤ बढ़ोतरी होनी चािहए और úामीण ±ेý म¤ कम से कम 3 लाख Łपये घर 

के िलए िमलने चािहए । जल-जीवन िमशन का भी यही हाल ह ै। हमारे ÿधान मंýी जी ने कहा था िक 

घर-घर नल और नल म¤ जल, कुछ गांवŌ म¤ घर-घर नल पहòंच गया, लेिकन अभी जल का पता नहé है । 

पानी कì टंिकयां बनé, लेिकन टंिकयŌ म¤ पानी नहé ह ै। पानी का सोसª उपलÊध कराया गया है, लेिकन 

सोसª म¤ पानी नहé है । जहां निदयŌ से पानी लाया जाता है, वहां िफÐůेशन Èलांट नहé है । नदी म¤ जैसा 

पानी बहता है, वैसा ही पानी लोगŌ को िपलाया जाता है । गांवŌ म¤ बीमाåरयŌ का खजाना इस जल-जीवन 

िम शन के तहत होता है । कई गांवŌ म¤ पाईप डालने के िलए रोड्स खोदी गई,ं गांव म¤ राÖते खोदे गए, 

लेिकन ठेकेदारŌ ने रोड्स åरपेयर नहé कé और वे ऐसे ही चले गए । जल-जीवन िमशन म¤ अगर हम क¤ þ 

सरकार से सवाल पूछते ह§ या कोई लेटर देते ह§, कोई िवनती करते ह§, तो वे कहते ह§ िक यह Öटेट 

गवनªम¤ट का मैटर है, आप Öटेट गवनªम¤ट के पास जाइए । जब यह क¤ þ कì योजना है तो क¤ þ सरकार म¤ 

वह योजना िकस तरह से कायाªिÆव त होती है, उसके ऊपर Åयान देने कì बहòत जłरत है । 

म§ एक महÂवपूणª बात यहां पर कहना चाहता हóं । I belong to a tribal Lok Sabha 

constituency, Gadchiroli-Chimur. It is at one end of Maharashtra. It is a Naxalite-

infested area. The people over there are very poor, and 40 per cent tribals are living 

there. पेसा कानून शेड्यूल एåरयाज़ म¤ लागू िकया गया ।…(Óयवधान)   
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®ी शंकर लालवानी (इÆदौर) : माननीय राÕůपित महोदय ®ीमती दोपदी मुमूª  जी न ेवषª 2025 के 

अिभभाषण म¤ राÕů िनमाªण म¤ मÅयम वगª कì सराहनीय ऊजाª और ±मता पर िवĵास Óयĉ करते हòए 

भारत सरकार Ĭारा िकए गये पåरवतªनकारी कायŎ का उÐलेख िकया ह ै । राÕůपित अिभभाषण म¤ 

िवशेषतः सिÌमिलत : 

अिभभाषण म¤ माननीय राÕůपित þौपदी मुमूª  जी न ेमहाकंुभ म¤ हòए हादस ेपर दखु Óयĉ करते हòए 

क¤ þ सरकार के कामŌ का िजø िकया । 

अिभभाषण म¤ ÿमुखता स ेिनÌन िबÆदओु ंपर ÿकाश डालते हòए िवकिसत भारत कì संकÐपना 

कì- 

 तीसरी बड़ी इकोनॉमी कì राह पर भारत । 

 अनु̧ छेद 370 हटने के बाद जÌमू-कÔमीर म¤ िवकास हòआ । 

 "राÕů ÿथम" कì भावना स ेभारत सरकार आग ेबढ़ रही ह ै। 

 आज भारत दाल, मसालŌ म¤ सबस ेबड़ा उÂपादक । 

 भारत सरकार न ेनॉथª-ईÖट के िवकास पर भी काम िकया ह ै। 

 ए०आई० के ±ेý म¤ भारत दिुनया को िदखा रहा राÖता । 

 कÔमीर स ेकÆयाकुमारी तक रेल कनेि³टिवटी शłु कì गई ह,ै कÔमीर म¤ दिुनया का सबस ेऊंचा 

रेल िāज बना । 

 देश म¤ एयरपोटª कì सं́ या तेजी स ेबढ़ रही ह ै। 

 िदÐली व अÆय शहरŌ म¤ मůेो का तेजी स ेिवकास हो रहा ह ै। 

 मेिडकल कॉलेज म¤ 75 हजार नई सीट¤ बढ़ाई जाएगंी । 
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 क¤ þ सरकार के कमªचाåरयŌ को िमल रहा फायदा । 8व¤ वेतन आयोग के गठन का िनणªय िलया 

गया ह ै। 

 वतªमान सरकार म¤ मातृ भाषा म¤ िश±ा के अवसर िदए जा रहे ह§ जो िक ÿशंसनीय ह ै। 

 सरकारी उड़ान योजना स ेहवाई याýा का सपना पूरा होगा । 

 डीपफेक राÕůीय सरु±ा के िलए चुनौितयां । 

 साइबर øाइम को िनयंिýत करन ेके िलए कई कदम उठाए गए ह§ । 

 साइबर सरु±ा के ±ेý म¤ भी यवुाओ ंके िलए रोजगार के अवसर ह§ । 

 µलोबल इंडे³स म¤ देश कì र§िकंग बेहतर । 

 भारत कì टीमŌ न ेचाहे ओलंिपक हो या िफर पैरालंिपक, हर जगह बेहतरीन ÿदशªन िकया   ह ै। 

 ओलंिपक म¤ देश का मान बढ़ा रहé बेिटयां- 

 वतªमान सरकार राÕůीय िश±ा नीित के माÅयम स ेिवīािथªयŌ के िलए आधिुनक िश±ा ÓयवÖथा 

तैयार कर रही ह ै। 

 राÕůीय úामीण आजीिवका िमशन के तहत 91 लाख स ेअिधक Öवयं सहायता समूहŌ को सशĉ 

िकया जा रहा ह ै। 

 पीएम आवास योजना का िवÖतार हòआ ह ै। 

 वतªमान सरकार का लàय तीन करोड़ लखपित दीदी बनान ेका ह.ै 

 नारी शिĉ का ÿमुखता स ेिजø िकया । 

 वतªमान सरकार Ĭारा हाल ही म¤ आयÕुमान भारत योजना के अंतगªत 70 वषª और उसस ेअिधक 

उă के छह करोड़ वåरķ नागåरकŌ को ÖवाÖÃय बीमा देने का फैसला हòआ ह ै। 

 एक देश एक चुनाव पर काम कर रही सरकार । 
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 िकसानŌ के िहत म¤ कई फैसल ेहòए । 

 रेलव ेके ±ेý म¤ िकए गए कामŌ का उÐलेख करते हòए माननीय राÕůपित जी न ेअिभभाषण म¤ 

"एक ही संकÐप िवकिसत भारत" पर जोर िदया । 

 म§ माननीय राÕůपित महोदय जी को इस हेतु धÆयवाद ÿेिषत करता हóं । 

®ी राजपालिसहं मह¤þिसहं जादव (पंचमहल) : म§ आदरणीय राÕůपित महोदया के अिभभाषण पर 

धÆयवाद ÿÖताव पर अपने िवचार रखता हóं । यह सदन हमार ेलोकतंý कì धड़कन ह,ै जहा ँस ेहम अपने 

राÕů कì िदशा को िनधाªåरत करते ह§ । हम¤ गवª ह ैिक हम उस लोकतांिýक ÿणाली का िहÖसा ह§, जो 

भारत को दिुनया के सबसे बड़े लोकतंý के łप म¤ सशĉ और समĦृ बना रही ह ै। 

आज हम¤ यह अवसर ÿाĮ हòआ ह ैिक हम अपने संिवधान के िनमाªता, डॉ. भीमराव आंबडेकर 

के ŀिĶकोण और उनके योगदान को याद कर¤ । 75 वषª पहल ेहमार ेराÕů को एक ऐसा संिवधान िमला, 

जो हमार ेसमाज कì िविवधता और एकता को सÌमान देता ह ै। यह अवसर हम¤ यह संकÐप लेन ेका ह ै

िक हम संिवधान के आदशŎ को पालन करते हòए समाज के ÿÂयेक वगª को सशĉ बनाएगंे और उनके 

अिधकारŌ का संर±ण कर¤गे । 

राÕůपित महोदया न ेअपने अिभभाषण म¤ महाकंुभ जैस ेऐितहािसक और सांÖकृितक पवª का 

उÐलेख िकया । महाकंुभन केवल भारतीयता कì धािमªक धारा का ÿतीक ह,ै बिÐक यह हमारी सामािजक 

समरसता और सामूिहकता का अĩुत उदाहरण ह ै। यह अवसर हम¤ अपने समाज के िविभÆन समुदायō 

के बीच एकता और सहयोग को बढ़ावा देने का ÿेरणा देता ह ै। हम सभी को इस महाकंुभ म¤ भाग लेन े

वालŌ कì शुभकामनाए ंदेनी चािहए, और उनकì याýा के ÿÂयेक ±ण को सरुि±त और मंगलमय बनाने 

कì कामना करनी चािहए । साथ ही, हम उन पåरवारŌ के ÿित संवेदना Óयĉ करते ह§ िजÆहŌन े इस 

आयोजन के दौरान अपने िÿयजनŌ को खोया ह ै। 

 
 

 Speech was laid on the Table. 
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राÕůपित महोदया न ेयह भी उÐलेख िकया िक हमार ेपूवª ÿधानमंýी, डॉ³टर मनमोहन िसंह जी 

का िनधन हमार ेदेश के िलए एक अपूरणीय ±ित ह ै। उनके नेतÂृव म¤, भारत न ेवैिĵक मंच पर अपनी 

ताकत और Öथान Öथािपत िकया । उनकì नीितयŌ और ŀिĶकोणŌ ने भारतीय अथªÓयवÖथा को सशĉ 

िकया और उस ेिवकास के नए आयाम िदए । हम उÆह¤ ®Ħांजिल अिपªत करते ह§ और उनके पåरवार के 

ÿित अपनी गहरी संवेदनाए ंÓयĉ करते ह§ । 

अब म§ राÕůपित महोदया Ĭारा बताए गए उन महÂवपूणª िवकास कायŎ पर ÿकाश डालना चाहóंगा, 

िजÆह¤ हमारी सरकार ने तीसर ेकायªकाल म¤ पूरा िकया ह ै। ÿधानमýंी आवास योजना के तहत 3 करोड़ 

पåरवारŌ को नए घर देने के िलए *5.36 लाख करोड़ कì रािश िनधाªåरत कì गई ह ै। यह योजना हमारे 

गरीब और मÅयवगêय नागåरकŌ के जीवन को बेहतर बनाएगी, साथ ही उÆह¤ अपनी संपि° का अिधकार 

भी िमलेगा । ÖवािमÂव योजना के तहत 2.25 करोड़ संपि° काडª जारी िकए गए ह§, जो úामीण भारत म¤ 

संपि° के अिधकार को कानूनी łप स ेमाÆयता ÿदान कर¤गे । इस कदम स ेúामीण पåरवारŌ कì आिथªक 

िÖथित सशĉ होगी और उÆह¤ संपि° पर अिधकार िमलेगा । 

इसके अितåरĉ, ÿधानमंýी िकसान सÌमान िनिध योजना के तहत ₹43,000 करोड़ कì रािश 

िकसानŌ को दी जा रही है, िजसस ेउनकì आय म¤ विृĦ होगी और वे आÂमिनभªर बन¤गे । जनजातीय 

समाज के िलए ₹80,000 करोड़ का ÿावधान िकया गया ह,ै तािक उनके जीवन Öतर म¤ सधुार हो सके 

और उनके िवकास के नए अवसर िमल सक¤  । आयÕुमान आरत योजना के तहत 60 वषª स ेऊपर के 6 

करोड़ वåरķ नागåरकŌ को ÖवाÖÃय बीमा का लाभ िमल रहा ह,ै जो उनके बेहतर ÖवाÖÃय और लंबी 

उă के िलए अहम ह ै। 

हमारी सरकार न ेछोटे उ īिमयŌ के िलए मþुा योजना के तहत ₹20 लाख तक के ऋण कì सीमा 

बढ़ाई ह,ै तािक वे अपने Óयवसाय को बढ़ा सक¤  और आÂमिनभªर भारत के िनमाªण म¤ अपना योगदान दे 

सक¤  । पीएम िवīालàमी योजना के तहत मेधावी छाýŌ को िव°ीय सहायता दी जा रही ह,ै तािक वे उ¸च 

िश±ा ÿाĮ कर सक¤  और देश के िवकास म¤ अहम भूिमका िनभा सक¤  । 

ÿधानमंýी úाम सड़क योजना के तहत ₹70,000 करोड़ कì रािश Öवीकृत कì गई ह,ै िजसके 
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माÅयम स े25,000 नई बिÖतयŌ को सड़क नेटवकª  से जोड़ा जाएगा और úामीण इलाकŌ म¤ कनेि³टिवटी 

बेहतर होगी । वंद ेभारत और नमो भारत ůेन पåरयोजनाओ ंपर भी तेजी स ेकायª चल रहा ह,ै जो देश के 

पåरवहन तंý को सशĉ बनाएगंी और यािýयŌ के िलए याýा के अनभुव को आसान और सलुभ        

बनाएगंी । 

हम सभी यह जानते ह§ िक हमारी सरकार का मýं ह ै "सबका साथ, सबका िवकास, सबका 

िवĵास और सबका ÿयास ।" यह मýं हमारी सरकार के कायŎ का ÿितिबंब ह ै। हम यह सिुनिĲत कर रहे 

ह§ िक हमारी नीितयŌ और योजनाए ंदेश के ÿÂयेक नागåरक के जीवन म¤ सकाराÂमक पåरवतªन लाए ं। हम 

हर वगª, हर समाज के अंितम Óयिĉ तक िवकास के लाभपहòचँाने के िलए ÿितबĦ ह§ । 

हमारा ŀढ़ िवĵास ह ैिक भारत को आÂमिनभªर और समĦृ बनान ेके िलए हम¤ सभी को एकजटु 

होकर काम करना होगा । हम न केवल आिथªक ŀिĶकोण स,े बिÐक सामािजक और सांÖकृितक ŀिĶकोण 

स ेभी देश को आग ेबढ़ाने के िलए ÿितबĦ ह§ । हम िमलकर ऐसा भारत बनाएगंे, जहा ँहर नागåरक को 

समान अवसर िमले और हमारा संिवधान हम¤ एक आदशª समाज कì िदशा म¤ अúसर होने कì ÿेरणा द े। 

इस अवसर पर हम यह सकंÐप ल¤ िक हम अपने संिवधान कì मूल भावना के अनसुार कायª करते हòए, 

हर नागåरक को समान अिधकार और अवसर ÿदान कर¤गे । हम िमलकर अपने संकÐप को पूरा कर¤ग े

और भारत को एक सशĉ राÕů बनाएगंे । 

राÕůपित महोदया न ेहम¤ हमेशा मागªदशªन और ÿेरणा दी ह,ै और उनकì नेतÂृव ±मता न ेहमार े

राÕů को नई ऊँचाइयŌ तक पहòचँाया ह ै। उनके भाषण म¤ Óयĉ िवचार और ŀिĶकोण हम सभी के िलए 

ÿेरणा का ąोत ह§ । म§ उनके अिभभाषण के ÿित आभारी हó ँ िक उÆहŌन ेहम सभी को एकजटु होकर, 

हमार ेसंिवधान के आदशŎ को जीते हòए, राÕů कì ÿगित और समृिĦ के िलए काम करन ेकì ÿेरणा दी है 

। हम सभी िमलकर उनके मागªदशªन म¤ अपने देश को और अिधक सशĉ बनान ेके िलए ÿितबĦ ह§ । 

राÕůपित महोदया के ÿित अपना आभार Óयĉ करते हòए, म§ इस अवसर पर उनके शÊदŌ और ŀिĶकोण 

को िदल स ेÖवीकार करता हó ँ। धÆयवाद । 
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डॉ. िवनोद कुमार िबंद (भदोही) : सभापित  महोदय, धÆयवाद । 

“झांक रहे सब इधर-उधर, अपने अंदर झांके कौन । 

ढंूढ रहे दिुनया म¤ किम यां, अपने मन म¤ ताके कौन । 

दिुनया सधुर ेसब िचÐलाते, खुद को आप सधुार ेकौन । 

पर उपदशे कुशल बहòतेर,े खुद पर आप िवचार ेकौन । 

हम सधुर ेतो जग सधुर,े यह सीधी बात Öवीकार ेकौन ।” 

 मेर ेिलए यह बहेद सौभाµय कì बात है िक मझेु महामिहम राÕůपित महोदया के अिभभाषण पर 

धÆयवाद और समथªन देने का अवसर ÿाĮ हòआ । म§ इसके िलए आपका Ńदय से आभारी हóं । महामिहम 

राÕůपित महोदया का अिभभाषण न केवल भारत के सवाªिधक लोकिÿय ÿधान मंýी आदरणीय ®ी 

नरÆेþ मोदी जी के नेतÂृव वाली सरकार कì नीितयŌ का दपªण है, बिÐक यह देश के उººवल भिवÕय कì 

िदशा को भी ÖपĶ करने वाला है ।  

 महोदय, यह भारत का सौभाµय है िक आज हमारे दशे का नेतÂृव एक ऐसे दूरदशê और िवĵ 

ÿिसĦ राजनेता माननीय ÿधान मýंी नरÆेþ मोदी जी के हाथŌ म¤ है, िजनके Ńदय म¤ 140 करोड़ जनता 

के िलए ÿेम का सागर उमड़ता है । उÆह¤ इस देश कì िमĘी से बेइंतहा लगााव है और उनकì आंखŌ म¤ 

भारत को िवĵ गłु बनाने का सपना िनरतंर बना हòआ है ।  

“जुबां खोल¤, तो ³या बोल¤, अनुमान रहे तो अ¸छा है, 

अपने-अपने कतªÓयŌ का एहसास रहे तो अ¸छा है । 

दिुनया म¤ घुलना-िमलना ठीक मगर, 

अपनŌ से अपनŌ कì पहचान रहे तो अ¸छा है ।” 

        कांúेस पाटê कì बड़ी नýेी ने िजस तरह से राÕůपित महोदया का अपमान िकया, वह घोर िनंदनीय 

ह ै।  

“अहंकार म¤ इंसान म¤ इंसान नहé िदखता, 

छत पर चढ़ जाओ तो खदु का मकान नहé िदखता । 
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छत को बहòत गłुर था छत होने का, 

एक मंिजल और बनी और छत फशª बन गई ।”  

आज यही हाल कांúेस पाटê का हो गया है, म§ अपने देश के यशÖवी ÿधानमंýी मोदी जी का 

धÆयवाद और आभार Óयĉ करता हóं िक उनकì िचंता समाज के िनचले पायदान पर खड़े Óयिĉ के िलए 

ह ै। राÕůपित महोदया आिदवासी समाज से ह§ । म§ अित िपछड़ा िबंद जाित से आता हóं । म§ कांúेस पाटê 

से जानना चाहता हóं िक आजादी के 77 साल हो गए, ³या कांúेस पाटê ने िकसी िबंद टाइटल िलखने 

वाले को राºय सभा या लोक सभा भेजा? िकसी आिदवासी को देश के सवō¸च पदŌ पर बैठाने का काम 

िकया? आपको जवाब िमलेगा, नहé । अगर िकसी ने यह काम िकया है तो देश के यशÖवी ÿधानमंýी 

नरÆेþ मोदी जी ने िकया । म§ उनको धÆयवाद देता हóं और उनकì दूरदशê सोच को सलाम करता हóं ।  

 राÕůपित महोदया जी कì िजतनी भी तारीफ कì जाए, वह कम ह ै। उÆहŌने अपना अिभभाषण 

अपनी मातभृाषा म¤ िदया, इससे हम भारतवािसयŌ का सीना गौरव से चौड़ा हो जाता है । जब हमारे देश 

के िवīाथê िवदेशŌ म¤ मेिडकल साइंस कì पढ़ाई के िलए जाते ह§ तो वहां पर पहले उनकì भाषा को 

सीखना पड़ता है तब जाकर मेिडकल कì पढ़ाई होती ह ै। हमारे देश म¤ ऐसा नहé होता । इस देश  पर 

सबसे ºयादा कांúेस पाटê ने राज िकया, हम लोगŌ के समय केवल दो भाषाओ ंम¤ मेिडकल कì ÿवेश 

परी±ा का एµजाम होता था । म§ दशे के यशÖवी ÿधानमंýी मोदी जी को धÆयवाद दूगंा, िजÆहŌने ÿदेश कì 

लगभग सभी भाषाओ ंम¤ मिेडकल साइंस का एµजाम कराने का काम िकया ।  

 म§ ÿधानमंýी जी कì कुछ उपलिÊधयŌ के बारे म¤ भी बात करना चाहóंगा, जो िवप± को िदखाई 

नहé देता है, म§ उनको आइना िदखाना चाहता हóं । यह कहा गया है िक यथा ŀिĶ तथा सृिĶ । जैसे 

िजसकì सोच होती है, वैसे ही िदखाई देता है । ÿधानमंýी जी िजतना अ¸छा काम कर ल¤, िवप± को 

िदखाई नहé दतेा है । म§ पेशे से डॉ³टर हóं । िवप± कहता है िक भारतीय जनता पाटê न िश±ा कì बात 

करती है, न िचिकÂसा कì बात करती है ।  

वषª 2014 के पहले यही देश था, जब हम लोग मेिडकल का एµजाम देने जाते थ ेतो उस समय 

पूरे दशे म¤ 51,118 सीट¤ थé, लेिकन इस समय 1,09040 सीट¤ हो गई, यह आकंड़ा 2023 का है । पीजी 
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के िलए, एमडी, एमएस के िलए 31,118 सीट¤ हòआ करती थé, आज हमार ेदशे म¤ 70,786 सीट¤ हो गई 

ह§ । िजस तरह ÿदेश म¤ केवल 386 मेिडकल कॉलेजज थे, आज हमार ेदेश म¤ 706 मेिडकल कॉलेजज 

हो गए ह§ । म§ डबल इंजन कì सरकार के बारे म¤ थोड़ा बात करना चाहता हóं । हम लोग िजस समय 

मेिडकल कॉलेज म¤ गए, उस समय परू ेउ°र ÿदेश म¤ 8 मेिडकल कॉलेजज थ ेऔर 650 सीट¤ थé लेिकन 

आज हमारे देश के यशÖवी ÿधानमंýी और ÿदेश के मिुखया ®ी योगी आिदÂयनाथ जी कì देख रखे म¤ 

ÿदेश म¤ 65 मेिडकल कॉलेजज हो गए ह§ और 68 हजार सीट¤ हो गई ह§ । अभी डॉ³टर ÿशांत जी कह 

रहे थे िक आयÕुमान भारत कì हालत खराब है । म§ पेशे से ऑथōपेिडक सजªन हóं । देश के यशÖवी 

ÿधानमंýी मोदी जी ने आयÕुमान भारत योजना लागू कì ।  

माननीय सभापित : माननीय सदÖय, अब आप अपनी बात समाĮ कìिजए ।  

डॉ. िवनोद कुमार िबंद : सभापित महोदय, िबंद समाज एक ऐसा तबका ह ैजो अभी भी पीछे रह गया    

ह ै।  

SHRI LAVU SRIKRISHNA DEVARAYALU (NARASARAOPET): At the outset, I 

extend my heartfelt congratulations to the hon. President of India for delivering an 

inspiring address outlining the vision for our nation. I also  commend our hon. Prime 

Minister, Shri Narendra Modi ji, for an exceptional decade of governance and 

reforms that have transformed India’s economic and social landscape. 

The President’s Address has laid out a clear and ambitious roadmap for the 

future, guided by the principles of Viksit Bharat – a vision that resonates deeply 

with the aspirations of millions across the country. The four pillars of Viksit Bharat 

– youth power, women empowerment, farmers’ welfare, and poverty alleviation – 

will serve as the driving forces behind India’s continued growth as the world’s 
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fastest-growing economy. 

India is on track to become the third-largest economy with a GDP of $5 trillion 

in the next three years and $7 trillion by 2030. This economic momentum is fuelled 

by substantial investments in infrastructure, including the expansion of air, rail, and 

road connectivity, coupled with the infusion of technology in governance and public 

service delivery. 

As regards, State-centric growth and reforms, the vision of Viksit Bharat can 

only be fully realized through active collaboration between the Centre and the 

States. True progress lies in empowering governance at the district, block, and 

village levels, making them more citizen-friendly and conducive to small 

businesses. In this context, I would like to emphasize the urgent need for reforms 

in key sectors such as health, education, land, and labour, where States play a 

pivotal role in implementation and execution. 

In this regard, I extend my gratitude to the Central Government for 

sanctioning Rs. 12,000 crore for the revival of the Polavaram Project, along with 

this year’s budgetary allocation of Rs. 5,936 crore. This project is the lifeline of 

Andhra Pradesh, and under the leadership of our hon. Chief Minister, Shri Nara 

Chandrababu Naidu Garu, we are committed to completing it by 2026. I also thank 

the NDA Government for their support for the Visakhapatnam Steel Plant, South 

Coast Railway Zone, BPCL Oil Refinery, and the funds allocated for the 

development of our capital, Amravati. 

The Centre’s mission-mode governance approach is also shaping Andhra 

Pradesh’s governance philosophy, ensuring that developmental initiatives are 
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implemented with speed and efficiency. I wish to highlight the work done by the 

Centre in two sectors, specifically: 

I commend the Central Government for prioritizing green energy in the 

President’s Address. India now ranks fourth globally in renewable energy capacity, 

with a strong push towards 50 per cent non-fossil fuel power by 2030. Aligning with 

this vision, Andhra Pradesh has launched the Integrated Clean Energy Policy–

2024, fostering renewables, PSP, and green hydrogen. This synergy between 

Centre and State is driving sustainable growth, making Andhra Pradesh a key 

destination for green energy investments. 

Being an educationist myself, I want to congratulate the Government on the 

strides made in the sector of education. However, through you, Speaker Sir, I wish 

to outline a concern from my State of Andhra Pradesh. Out of 1,494 schools 

recommended by the Andhra Pradesh Government under Phase II, only 855 

schools were approved by the Central Government. I urge the Centre to expedite 

this process, ensuring that more schools receive the necessary support for 

transformation under the PM SHRI scheme. 

Regarding ‘commitment to reform, perform, and transform’, as young MPs, 

we must take a pledge to uphold the vision of reform, perform, and transform, as 

articulated by our hon. Prime Minister. The aspirations of Viksit Bharat align closely 

with the vision of Swarnandhra, envisioned by our hon. Leader, Shri Nara 

Chandrababu Naidu Garu – a vision that seeks to position Andhra Pradesh as a 

model State in economic and social development. 

With progressive policies, robust governance, and a commitment to inclusive 
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development, we will ensure that our nation moves decisively toward prosperity, 

innovation, and equitable growth. It is with this confidence and determination that I 

extend my full support to the Motion of Thanks on the President’s Address. 

SHRI G. M. HARISH BALAYOGI (AMALAPURAM): I would like to express my 

views on the Motion of Thanks on the hon. President's Address.  

The hon. President, in her address, eloquently underscored the values of 

inclusivity, resilience, and progress as the guiding forces propelling our nation 

towards a Viksit Bharat by 2047. At the core of this Government's vision lies an 

unwavering commitment to uplifting the most vulnerable sections of society.  

The hon. President rightly emphasized that the poor, middle class, youth, 

women, and farmers remain central to the Government's policies. This vision 

deeply resonates with me at a personal level, as my father, Shri GMC Balayogi, 

who was the youngest Speaker in the history of Lok Sabha, was a steadfast 

advocate for the upliftment of these very communities. His legacy serves as a 

reminder that true progress is measured not just by economic growth, but by how 

inclusively and equitably we empower every citizen. 

Over the past few years, initiatives such as PM Garib Kalyan Yojana, PM 

Awas Yojana, and the SVAMITVA scheme have empowered crores of people, 

giving them economic security, housing, and property rights. Under the PM Ujjwala 

Yojana, crores of women now have access to clean cooking fuel, drastically 

improving their quality of life.  
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The farmer, annadata of our nation, has been the backbone of our economy. 

In recent years, our country's agricultural policies have focused not just on 

production but also on sustainability, technology integration, and income support. 

But we must recognize that agriculture today is not just about farming, it is about 

rural transformation, market linkages, and value addition. To maximize farmers' 

earnings and reduce wastage, a streamlined food processing infrastructure is 

essential, ensuring an efficient farm-to-table supply chain.  

India has one of the youngest populations in the world, and harnessing this 

demographic dividend is our foremost priority. The Government has left no stone 

unturned in equipping our youth with the skills, knowledge, and opportunities 

needed for the future. However, we must acknowledge that many young people, 

especially in rural and semi-urban areas like the Konaseema district, still lack 

access to modern-age skills. Traditional ITI institutions need urgent curriculum 

upgrades to align with the needs of modern industry standards. I urge the 

Government to take further steps in this direction. 

Infrastructure development is the foundation of a strong economy, and the 

hon. President's Address rightly recognized the Government's achievements in this 

sector. Under PM Gati Shakti, India has witnessed a record pace of highway and 

railway construction, with 24,050 km of national highways built in just the last five 

years. While the expansion of infrastructure is commendable, road safety remains 

a pressing concern, with thousands of lives lost in accidents and due to incomplete 

road infrastructure each year. To truly make our roads a symbol of progress, equal 

emphasis must be placed on safety measures and efficient post-accident care. I 



04.02.2025  1506 
 

 

urge the Government to prioritize comprehensive road safety initiatives, including 

better enforcement, awareness campaigns, and improved emergency response 

systems, ensuring that development goes hand in hand with the protection of lives.  

The Udhampur-Srinagar-Baramulla railway line has connected Kashmir with 

Kanyakumari, marking a new dawn in our nation's connectivity. However, small 

coastal districts like Konaseema in Andhra Pradesh still remain unconnected by 

the railways. Therefore, I humbly urge the Government to ensure 100 per cent last-

mile connectivity across the country. 

Health is the greatest wealth, and the Government's healthcare policies have 

rightly focused on affordability, accessibility, and infrastructure development. The 

recent budget's announcement of Day Care Cancer Centres in all district hospitals 

is a commendable step. However, in many rural areas, basic healthcare 

infrastructure remains inadequate, making it difficult to implement such initiatives 

effectively. Therefore, alongside specialized facilities, urgent efforts must be made 

to strengthen overall healthcare infrastructure in rural districts, ensuring that quality 

medical care reaches every citizen, regardless of location. 

The hon. President mentioned that Indian women today are flying fighter jets 

which is a proud achievement for the nation, symbolizing the limitless potential of 

our women. However, many women, particularly in rural areas, are unable to fully 

realize their potential due to gaps in basic infrastructure, including healthcare, 

education, and safe transportation. Bridging these gaps is not just a necessity but 

a responsibility, ensuring that every woman, regardless of her background, has the 

resources and opportunities to excel and contribute to the nation's growth. 
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The hon. President's Address was a call for unity, progress, and 

development. As we deliberate upon this address, let us pledge to work together, 

rising above differences, to shape a brighter future for our nation by upholding the 

values of Sabka Saath, Sabka Vikas, Sabka Vishwas, and Sabka Prayas. 

With these words, I once again express my deepest gratitude to the 

Honourable President for her inspiring address.  

SHRIMATI DAGGUBATI PURANDESWARI (RAJAHMUNDRY): I support the 

President's Address.  

As we stand together, united by the spirit of freedom, India's true strength 

lies not just in its towering achievements, but in the unwavering determination of its 

people to shape a future full of hope and promise. 

I am deeply honoured and thankful to our hon. President for delivering such 

an inspiring address that not only outlines the path ahead but also fills us with 

immense pride for the progress we have made as a nation. It is with great humility 

that I have been given this opportunity to share my thoughts today, reflecting on 

the remarkable journey we are all part of, and the bright future that lies ahead for 

our beloved country. 

Today's words echo the vision of a united, self-reliant India, and it is with 

profound gratitude that I express my appreciation for this opportunity to witness, 

contribute to, and be part of this remarkable journey toward a brighter tomorrow for 

every citizen. 
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In the spirit of progress, our nation has witnessed a remarkable 

transformation across key sectors, ensuring a brighter future for every citizen. If we 

talk about governance, over 1,500 obsolete laws have been repealed, and 40,000 

regulations have been simplified creating a transparent and efficient administration. 

With the creation of 10 lakh permanent Government jobs in just two years, and the 

establishment of the 8th Pay Commission, stability and security are being provided 

to millions. The Unified Pension Scheme guarantees a secure future for workers, 

while faceless assessments bring transparency and fairness to the tax system. 

In Agriculture, the PM Kisan Samman Nidhi scheme has disbursed a 

monumental Rs. 41,000 crore, and the Minimum Support Prices for kharif and rabi 

crops have been significantly increased, supporting our farmers. In the year 2023-

24, India set a new record with a production of 332 million tonnes of food grains, 

solidifying our position as the world's largest producer of milk, pulses, and spices. 

The expansion of the Agriculture Infrastructure Fund and the approval of the 

National Mission on Oilseeds aim to make India self-reliant in edible oils and build 

stronger agricultural infrastructure. 

Industry and commerce have seen a surge with the support of MUDRA 

scheme doubling the loan limit to Rs. 20 lakh, empowering 1.5 lakh start-ups. Rs. 

28,000 crore will be invested to create 12 industrial nodes and 100 industrial parks. 

With initiatives like ‘Make in India’, Atmanirbhar Bharat, and Digital India, India is 

driving industrial growth, while also leading the world in real-time digital 

transactions, creating boundless opportunities for the youth.  

In education and sports, the PM Vidyalakshmi scheme provides financial 
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assistance to meritorious students and internships for one crore youth in top 

companies. With the establishment of the National Research Foundation and a Rs. 

50,000 crore outlay, research in educational institutions is set to soar. Khelo India 

and Target Olympic Podium Schemes are developing a world-class sports 

ecosystem, and a Rs. 2 lakh crore investment in skill development is opening new 

pathways for the youth.  

At the heart of our development lies the Empowerment of Women. Through 

the National Rural Livelihood Mission, over 91 lakh self-help groups have been 

strengthened, linking more than 10 crore women to economic opportunities. The 

emergence of 'Lakhpati Didis' for women entrepreneurs leading small businesses 

is a testament to India's commitment to financial inclusion. Initiatives such as Krishi 

Sakhis and Pashu Sakhis are revolutionizing agriculture and livestock 

management, ensuring that women are not just beneficiaries but leaders in rural 

transformation. 

Our commitment to environmental sustainability is unwavering. River-linking 

projects across Uttar Pradesh, Rajasthan, and Madhya Pradesh are addressing 

irrigation and drinking water needs, ensuring water security for millions. The push 

towards renewable energy remains a national priority, with the ambitious goal of 

achieving a 500 GW non-fossil fuel capacity by 2030. The National Green 

Hydrogen Mission, with an investment of Rs. 28 lakh crore is set to generate over 

six lakh jobs and position India as a global leader in clean energy. 

In the realm of science and technology, India has made remarkable 

progress. A venture capital fund of Rs. 21,000 crore has been launched to propel 
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innovation in the space sector, while our ranking in the Global Innovation Index has 

improved from 76 to 39 – a clear indication of our growing research and 

development capabilities. The fund of Rs. 10,000 crore under Vigyan Dhara Yojana 

is further nurturing scientific inquiry and fostering technological advancements that 

will define India's future.  

Infrastructure development remains a pillar of national progress. The 

extension of the Pradhan Mantri Awas Yojana will provide homes to three crore 

additional families, ensuring that every Indian has a roof over their head. The 

Pradhan Mantri Gram Sadak Yojana-IV will connect 25.000 habitations to all-

weather roads, bridging the gap between rural and urban India. Meanwhile, under 

the SVAMITVA scheme, two crore property cards have been issued, granting 

villagers rightful ownership and financial security. 

The Transportation sector is undergoing a historic transformation. The PM 

Gati Shakti National Master Plan has accelerated project completion rates, 

enhancing connectivity and reducing logistical bottlenecks. Our airline companies 

have placed orders for over 1,700 new aircraft, supported by the rapid expansion 

of airports across the nation. To further our commitment to sustainability, 52,000 

electric buses will soon ply across cities, significantly reducing carbon emissions 

and improving urban mobility.  

Defence and security remain paramount. Our push for self-reliance in 

defence manufacturing has resulted in the establishment of Defence Industrial 

Corridors, encouraging indigenous production and reducing dependency on 

imports. Infrastructure development along border areas is being prioritized, 
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ensuring better connectivity for strategic operations. Notably, the number of 

districts affected by Left-Wing Extremism has declined from 126 to just 38, 

showcasing the effectiveness of our internal security measures. 

The Micro, Small, and Medium Enterprises (MSME) sector is receiving a 

major boost. The loan limit under the MUDRA scheme has been increased from 

Rs. 10 lakh to Rs. 20 lakh, enabling more small businesses to thrive. The Credit 

Guarantee Scheme and the establishment of e-commerce export hubs will further 

promote entrepreneurship and job creation. The plans to develop 12 industrial 

nodes and 100 new industrial parks will pave the way for large-scale industrial 

growth, creating a wealth of opportunities for our work force. 

Healthcare advancements are ensuring a healthier India. Maternal and infant 

mortality rates have seen a marked improvement, and our fight against tuberculosis 

continues with promising results. The expansion of the Ayushman Bharat scheme 

to cover six crore senior citizens aged 70 and above guarantees health insurance 

of Rs. 25 lakh annually. Additionally, Jan Aushadhi Kendras offering medicines at 

significantly reduced prices have saved citizens over Rs. 230,000 crore, making 

healthcare more affordable. 

Our commitment to social justice and welfare remains steadfast. Over the 

past decade, 25 crore people have been lifted out of poverty through targeted 

welfare programs, including access to sanitation, water, and subsidized ration. The 

PM-Suraj Yojana has been expanded to provide easy credit to backward 

communities and sanitation workers, ensuring financial inclusion. Over one crore 

Divyang ID cards have been issued, enabling better access to Government 
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schemes for differently-abled individuals. 

As we march forward, our vision for a Viksit Bharat – developed India by 

2047 remains steadfast. The achievements outlined today are not just milestones 

but stepping stones toward a brighter, more inclusive future. Our path is illuminated 

by the aspirations of 1.4 billion Indians, whose resilience, innovation, and 

determination will continue to shape our nation's destiny. 

In conclusion, let us commit ourselves to the vision of a prosperous, self-

reliant India, where every citizen has the opportunity to thrive. With unity, 

determination, and unwavering faith in our collective potential, we are poised to 

build a future that echoes the aspirations of every Indian, ensuring that the journey 

of progress continues for generations to come. 

SHRI TAMILSELVAN THANGA (THENI): Thank you for giving me an opportunity 

to express my views on the Motion of Thanks on the President's Address delivered 

on 31.01.2025.  

First of all, I would like to express that the President has delivered her speech 

drafted by the Union Government on usual lines as per the past practice and what 

they have done for the last 10 years. There is nothing new in the speech.  

The President has not mentioned anything for creating of new employment 

or guarantee the educated youths to provide any employment as per their 

educational qualifications.  

The Speech has not guaranteed any industrial development for overall 
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growth in the country.  

The speech has not announced any developmental scheme to Tamil Nadu 

and even has not mentioned anywhere the word Tamil Nadu.  

The Union Government has not announced any new Railway projects in 

Tamil Nadu and even they have not sanctioned fund even for the ongoing projects.  

Further, the Union Government has not mentioned anything and released 

any fund for the ongoing metro projects in Chennai.  

The Speech has not mentioned anything about allocation of fund for 

education in Tamil Nadu.  

The Union Government has been announced recently new UGC rules 

without consulting any stakeholders particularly the educationally developed State 

of Tamil Nadu. 

®ी िवनोद लखमशी चावड़ा (क¸छ) : म§ महामिहम राÕůपित जी के अिभभाषण का समथªन करता     

हóं । सबस ेपहल ेिजस ÿकार अभी दो माह पहल ेहमने संिवधान को अपनान ेकì 75वé वषªगांठ मनाई ह,ै 

और कुछ िदन पहल ेही भारतीय गणतंý न े75 वषŎ कì याýा भी पूरी कì है । ये अवसर लोकतंý कì 

जननी के łप म¤ भारत के गौरव को नयी ऊंचाई देगा भारत कì राÕůपित स®ुी þौपदी मुमूª  जी न ेअपने 

अिभभाषण म¤ सरकार कì नीितयŌ ओर भावी योजनाओ ंपर िवचार ÿÖतुत िकए, उसका म§ सÌमान करता 

हóं । 

आज हमारा देश आÂमिनभªरता कì ओर अúसर हो रहा ह,ै यह सब माननीय ÿधानमंýी ®ी  

नरÆेþ मोदी जी कì ÿेरणा स ेही सÌभव हो रहा ह ै। 

िजस तरह हमारी राÕůपित जी न ेइस समय देश म¤ महाकुÌभ का ऐितहािसक पवª भी चल रहा ह,ै 
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महाकंुभ भारत कì सांÖकृितक परंपरा का, भारत कì सामािजक चेतना का पवª ह ै। देश और दिुनया से 

आय ेकरोड़Ō ®Ħाल ुÿयागराज म¤ पÁुय Öनान कर चुके ह§, उसका भी िजø िकया । 

भारत कì िवकास याýा के इस अमतृकाल को आज सरकार अभूतपूवª उपलिÊधयŌ के माÅयम 

स ेनई उजाª द ेरही ह ै। तीसर ेकायªकाल म¤ तीन गनुा तेज गित स ेकाम हो रहा ह ै। आज देश बड़े िनणªयŌ 

और नीितयŌ को असाधारण गित स ेलागू होते देख रहा ह ै। इन िनणªयŌ म¤ देश के गरीब, मÅयम वगª, यवुा, 

मिहलाओ,ं िकसानŌ को सवō¸च ÿाथिमकता िमली ह ै। और सरकार न ेतीसर ेकायªकाल म¤ सभी के िलए 

आवास के उĥेÔय कì पूितª के िलए ठोस कदम उठाए ह§ । ÿधानमंýी आवास योजना का िवÖतार करते 

हòए तीन करोड़ अितåरĉ पåरवारŌ को नए घर देने का िनणªय िलया गया ह ै। इसके िलए पांच लाख छ°ीस 

हजार करोड़ Łपए खचª िकए जाने कì योजना ह ै। सरकार गांव म¤ गरीबŌ को उनकì आवासीय भूिम का 

हक देने और िव°ीय समावेशन के िलए ÿितबĦ ह ै। इस िदशा म¤ सवािमÂव योजना के अंतगªत अब तक 

दो करोड़ प¸चीस लाख सÌपि° काडª जारी िकये ह§ । इनम¤ स ेकरीब 70 लाख ÖवािमÂव काडª िपछले 6 

महीन ेम¤ जारी हòए ह§ । 

•  ÿधानमंýी िकसान सÌमान िनिध के तहत करोड़Ō िकसानŌ को िपछल ेमहीनŌ म¤ इकतालीस 

हजार करोड़ Łपए कì रािश का भगुतान हòआ ह ै। 

•  जनजातीय समाज के पांच करोड़ लोगŌ के िलए ‘धरती आबा जनजातीय úाम उÂकषª’ अिभयान 

ÿारभं हòआ ह ै। इसके िलए अÖसी हजार करोड़ Łपय ेका ÿावधान िकया गया ह ै। 

•  आयÕुमान भारत योजना के अंतगªत स°र वषª और उसस ेअिधक उă के छह करोड़ वåरķ 

नागåरकŌ को ÖवाÖÃय बीमा देने का फैसला हòआ है । इÆह¤ हर वषª पांच लाख Łपये का हैÐथ 

कवर िमलेगा । 

लोकतंý म¤ लोगŌ स ेिफर स ेिमला जनादेश नय ेभारत के िनमाªण के िलय ेिदया गया ह ै। एक ऐसा 

नया भारत िजसम¤ ह मारी परुातन सÖंकृित का गौरव हो ओर जो 21वé सदी म¤ िवĵ को अपने ²ान कì 

शिĉ स ेसमĦृ कर े। एक ऐसा नया भारत जो चौथी औīोिगक øांित म¤ अúणी भूिमका िनभाये और िवĵ 

मंच पर हम नई ऊंचाइयŌ पर पहòंच¤ । 
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महामिहम राÕůपित महोदया को Ńदय स ेधÆयवाद देता हó ँ िजÆहŌन ेसंसद के दोनŌ सदनŌ कì 

संयĉु बैठक को संबोिधत करते हòए भारत के ÿधानमंýी ®ी नरÆेþ मोदी जी के कुशल नेतÂृव वाली 

भाजपा सरकार Ĭारा एक सशĉ भारत के िनमाªण कì िदशा के सबंध म¤ उठाये गये øांितकारी कदम कì 

हम¤ जानकारी दी जो िकसानŌ, मिहलाओ,ं गरीबŌ और यवुाओ ंसिहत आम लोगो के िलए उÂसाहवधªक 

ह ै। अिभभाषण म¤ देश कì गौरवमयी, आिथªक, सामािजक, राजनीितक ÓयवÖथा कì तÖवीरŌ कì झलक 

थी । और 

इस उÂसव के दौरानः 

1. गरीबŌ, िकसानŌ, यवुाओ ंऔर मिहलाओ ंके सशिĉकरण के िलए सरकार कì ÿितबĦता । 

2. अथªÓयवÖथा को मजबूत करन ेके िलए सधुारŌ का कायाªÆवयन । 

3. बिुनयादी ढांच,े ÿौīोिगकì और नवाचार म¤ अभूतपूवª विृĦ । 

4. ÖवाÖÃय, िश±ा और सामािजक कÐयाण कायªøमŌ म¤ सधुार । 

5. नागåरकŌ के कÐयाण को ÿाथिमकता देना और उनके जीवन म¤ सधुार करना । 

6. एक आधिुनक, कुशल और पारदशê भारत बनान ेके िलए सरकार कì ŀिĶ । 

7. िविभÆन ±ेýŌ म¤ सधुार और विृĦ के िलए सरकार कì पहल¤ ।    

म§ सरकार कì अथªÓयवÖथा को मजबूत करन ेके ÿयासŌ कì ÿशंसा करता हó,ँ िजसने वैिĵक 

चुनौितयŌ के बावजूद उÐलेखनीय लचीलापन िदखाया ह ै। सधुारŌ के कायाªÆवयन, जैस ेिक माल और 

सेवा कर (जीएसटी) ने एक अनकूुल Óयावसाियक वातावरण बनाया ह,ै जो िनवेश को आकिषªत करता 

ह ैऔर रोजगार पैदा करता ह ै। हमारी सरकार न ेिविभÆन ±ेýŌ म¤ सधुार िकए ह§, जैस ेिक बिुनयादी ढांच,े 

िविनमाªण, कृिष और सेवाओ ंम¤, िजसस ेहमारी अथªÓयवÖथा म¤ विृĦ हòई ह ै। 

हमारा राÕů िविभÆन ±ेýŌ म¤ अभूतपूवª विृĦ का सा±ी ह,ै िजनम¤ बिुनयादी ढांच,े ÿौīोिगकì और 

नवाचार शािमल ह§ । हमार ेपåरवहन नेटवकª  का िवÖतार, Öमाटª िसटीज का िवकास और िडिजटल 

भगुतान को बढ़ावा देना, हमारी सरकार कì एक आधुिनक, कुशल और पारदशê भारत के िलए ŀिĶ । 

जैस ेहम आग ेबढ़ते ह§, यह आवÔयक ह ैिक हम अपने नागåरकŌ के कÐयाण को ÿाथिमकता द¤, िवशेष 
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łप स ेहमार ेसमाज के सबस ेकमजोर वगŎ को । म§ सरकार स ेआúह करता हó ँिक वह ÖवाÖÃय, िश±ा 

और सामािजक कÐयाण कायªøमŌ म¤ सधुार करन ेके अपने ÿयासŌ को जारी रखे । यह सिुनिĲत करते 

हòए िक हर िकसी को गणुव°ापूणª सेवाओ ंऔर अवसरŌ तक पहòचँ ÿाĮ हो । िनÕकषª म¤, म§ ŀढ़ता स े

िवĵास करता हó ँ िक राÕůपित का अिभभाषण संसद के एक उÂपादक और अथªपूणª सý के िलए टोन 

सेट करगेा । म§ सरकार कì पहलŌ का समथªन करने और एक शिĉशाली और समĦृ भारत बनान ेके 

िलए सहयोग स ेकाम करन ेके िलए ÿितबĦ हó,ँ और हमारी सरकार न ेऐसे अनेक अभूतपूवª कायª िकए 

ह§, िजनके िलए म§ महामिहम राÕůपित जी के अिभभाषण का पूणª समथªन करता हó ँ । धÆयवाद । जय 

िहÆद, जय भारत । 

SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH (KANYAKUMARI): I express 

my views on the Address delivered by the hon. President, Shrimati Droupadi 

Murmu ji, on January 31, 2025, at the joint sitting of both Houses of Parliament. 

While we acknowledge the Government's efforts on some fronts, there are critical 

areas that were either overlooked or insufficiently addressed, particularly issues 

impacting the common man, including vital infrastructure projects in Tamil Nadu.  

The President's speech largely emphasized economic achievements, 

particularly in the banking sector. The significant reduction in Non-Performing 

Assets (NPAs) of public and private sector banks is indeed noteworthy. As per the 

data, NPAs of public sector banks have decreased from 14.6 per cent in 2017-18 

to 3.5 per cent in 2023-24, and for private banks from 4.7 per cent to 1.9 per cent 

in the same period. The Capital to Risk-Weighted Assets Ratio (CRAR) for public 

sector banks has risen steadily from 11.7 per cent to 15.5 per cent, demonstrating 
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an improvement in the stability of our financial institutions. 

However, these impressive statistics do not tell the full story of the common 

man's financial struggles. While the financial sector appears stable, we cannot 

ignore the reality faced by millions of people who still lack access to affordable 

credit, face high-interest rates, and struggle with rising living costs. The 

Government's bank recapitalization efforts may have been substantial, but the 

benefits have yet to reach the rural poor and the unbanked. 

Moreover, despite substantial capital infusion into banks (Rs 3.8 lakh crore 

from 2012-13 to 2021-22), the common man continues to face difficulties in 

securing loans for essential needs such as housing, education and health. This 

raises questions about the real impact of these efforts on the lives of ordinary 

citizens. 

The Insolvency and Bankruptcy Code (IBC) introduced in 2016, which is 

designed to resolve corporate insolvencies, has seen over 6,000 cases closed by 

September 2024. Of these, only 18 per cent  were successfully resolved through 

insolvency resolution plans, while the rest ended in liquidation or settlements. The 

average resolution time is 698 days, far exceeding the stipulated 180 days 

(extendable to 330 days). The Opposition believes that more focus should be 

placed on dedicated benches in the National Company Law Tribunals (NCLT), as 

recommended by the Standing Committee on Finance in 2021, to expedite the 

resolution process and ensure a more equitable outcome for creditors, especially 

the common man who often faces the indirect consequences of corporate defaults. 

The President's speech did mention the GST collection, which surpassed 
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Rs. 2 lakh crore in April 2024, but it is essential to note that the GST-to-GDP ratio 

has remained lower than expected. In 2023-24, the GST collection was about Rs. 

20 lakh crore, which is 6.1 per cent of GDP. However, this is still below the pre-

GST regime level of 6.3 per cent of GDP and the 15th Finance Commission had 

projected a potential GST-to-GDP ratio of 7 per cent over the medium term. 

This raises a critical concern: while GST collection has been robust, its 

impact on the common man remains mixed. Small businesses, traders and the 

informal sector continue to struggle with the complexities of the tax system, often 

unable to access the full benefits of the tax reform. Additionally, the lack of 

adequate compensation for States has been a source of economic stress, 

particularly for States like Tamil Nadu. This is a pressing concern that needs to be 

urgently addressed to ensure that GST benefits are felt uniformly across the nation, 

particularly by the common citizen. 

While the President's address highlighted the aspirations of the middle class, 

it failed to address the critical issues faced by the common man, especially in the 

rural areas. The Opposition is deeply concerned about the delay in the release of 

central funds to States, which is undermining the effective delivery of essential 

services, including education, healthcare and welfare programmes. The States 

continue to wait for their rightful share of GST revenue and other financial 

allocations, resulting in a backlog of pending projects and unmet needs. 

Additionally, basic infrastructure projects, such as the speeding up of railway 

doubling works, the construction of national highways and the development of 

airports in underserved areas are progressing at a pace far too slow for the urgent 
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needs of millions of citizens. The people in remote areas continue to suffer from 

inadequate connectivity, which hampers their economic and social mobility. 

One of the pressing issues that the Government has failed to adequately 

address is the road transport and highway projects in Tamil Nadu. The National 

Highways (NH) project between Kaliyakkavila and Kanyakumari, a vital road link, 

remains stuck in a snail's pace of progress despite its importance for regional 

development and connectivity. This delay continues to cause immense hardship to 

the people living in these areas, disrupting both local commuting and economic 

activities. Despite being critical for the region's integration into the national 

infrastructure grid, the road remains under construction with no clear timeline for 

completion, which is unacceptable to the people of Tamil Nadu. The Government 

must prioritize fast-tracking such projects and ensure that there is no further delay 

in the completion of the Kaliyakkavila and Kanyakumari road. 

Similarly, railway projects in Tamil Nadu have faced long delays, and no 

mention of them was made in the President's Address. Projects such as the 

electrification of rail lines, the doubling of tracks, and the expansion of the suburban 

railway network have been delayed by years. The people of Tamil Nadu, especially 

in coastal and rural areas, continue to struggle with overcrowded trains, poor 

connectivity, and insufficient services. This lack of focus on improving railway 

infrastructure has a direct impact on both commuters and cargo transport, 

ultimately hindering the state's economic growth. 

While there are talks of modernizing railway stations and introducing new 

trains, the core infrastructure issues in Tamil Nadu continue to remain unresolved, 
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thus undermining the broader vision of inclusive development promoted by the 

Government. 

The failure to address these infrastructure delays is even more critical when 

we consider the agricultural sector and the fishing communities in Tamil Nadu. Both 

are heavily reliant on better transportation networks for moving produce and catch 

to the markets. Yet, the State continues to face serious shortcomings in this area, 

which directly impacts the livelihood of millions. 

Additionally, coastal erosion is another growing concern in Tamil Nadu, 

especially in Kanyakumari and other coastal districts. The State is losing vital 

coastline that affects both fishermen and agriculture, and this was not even 

mentioned in the President's Address. Immediate measures, including coastal 

protection projects and fishermen's welfare schemes, must be introduced to 

safeguard the coastal communities. 

While the President's speech highlighted several economic and 

infrastructural successes, it is critical to address the gaps in the actual 

implementation of these projects, especially in Tamil Nadu. The delays in the 

Kaliyakkavila and Kanyakumari National Highway project, the lack of railway 

infrastructure improvements, and unfinished coastal protection works are a 

testament to the disconnect between promises and the reality faced by ordinary 

citizens. 

The Opposition strongly urges the Government to prioritize the completion 

of these infrastructure projects and ensure that the common man benefits from the 

Government's initiatives. Infrastructure is the backbone of economic progress, and 



04.02.2025  1521 
 

 

the people of Tamil Nadu deserve better. 

Thank you.  

®ीमती गनीबेन नागाजी ठाकोर (बनासकांठा) : सभापित महोदय, म§ अपने पाटी के नेता और नेता 

ÿितप± ®ी राहòल गांधी जी को धÆयवाद देता चाहती हóं, िजÆहŌन ेकांúेस पाटê कì तरफ स ेमुझे बोलने 

का अवसर ÿदान िकया । महामिहम राÕůपित जी का अिभभाषण अÂयंत ही िनराशाजनक ह,ै िजसका 

म§ िवरोध करती हóं । भारत कì महामिहम राÕůपित जी Ĭारा िजस ÿकार स ेअपने अिभभाषण म¤ सरकार 

कì कमजोर नीितयŌ और योजनाओ ंपर िवचार ÿÖततु िकया, उस ेम§ अपने वĉÓय के माÅयम स ेÿÖततु 

करना चाहती हóं ।  

 महामिहम राÕůपित जी Ĭारा अपने अिभभाषण म¤ बताया गया िक सरकार Ĭारा 1500 स ेअिधक 

कानूनŌ को िनरÖ त िकया गया और 40 हजार स ेअिधक िविनयमŌ को सरल एवं 3542 ÿावधानŌ को 

गैर-अपराधी बनान ेकì बात कì गई ह ै।      

परंतु इस बात का उÐलेख नहé िकया गया है िक देश म¤ िकस ÿकार से अपराध बढ़ता जा रहा 

ह ै। खास तौर से भाजपा शािसत ÿदेशŌ म¤ ÿशासन Ĭारा िनयम एवं कानूनŌ कì धिºजयां उड़ाई जा रही 

ह§ । कई सारी गैर कानूनी गितिविधयŌ म¤ भाजपा के पदािधकारी सिÌमिलत ह§, लेिकन उनके ऊपर 

कारªवाई करने के बजाय ÿशासन उÆह¤ बचाने म¤ जुटी रहती ह ै। अगर गुजरात कì बात कì जाए तो अभी 

मेर ेसंसदीय ±ेý बनासकांठा िजले म¤ साइबर सेल Ĭारा छापेमारी के दौरान एक अÆतराªÕůीय कॉल स¤टर 

पकड़ा गया है, िजसम¤ उस कॉल स¤टर का मकान मािलक भाजपा का पदािधकारी ह ै। पिुलस ÿशासन 

उस पर कारªवाई करने कì बजाय उसको बचाने मे जटुी हòई है । सरकार पारदिशªता कì बात तो करती 

है, परतं ुछापेमारी के दौरान कॉल स¤टर म¤ पýकारŌ को भी घसुने नहé दतेी । उनको रोका जा रहा है ।  

16.52 hrs         (Hon. Speaker in the Chair) 

महोदय, महामिहम राÕůपित जी ने सरकार Ĭारा दो साल म¤ 10 लाख सरकारी नौकåरयां देने 

कì बात कही है । परंतु ÿधानमंýी जी Ĭारा एक साल म¤ दो करोड़ नौकाåरयां देने कì जो बात कही गई 

थी, उसम¤ अभी तक कुछ नहé हòआ ह ै । साथ ही हमारे यवुाओ ंको जो नौकåरयां िमलती थé, अभी 
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गजुरात और पूरे देश म¤ कई खाली पद पड़े हòए ह§, लेिकन उन पदŌ पर रगेलुर भतê नहé हो रही है । रेगुलर 

भतê नहé होने कì वजह से करार आधाåरत जो नौकåरयां दी जाती ह§, उसम¤ लोग ĂĶाचार कर रहे ह§ । 

अगर हम राÕůपित जी के Ĭारा िकसानŌ को दी जाने वाली सहायता कì बात कर¤ तो गुजरात 

और पूर ेदशे म¤ जब हमारी यूपीए कì गवनªम¤ट थी तो िकसानŌ का कजª माफ िकया गया था । अभी जो 

भी कांúेस शािसत ÿदेश ह§, वहां चुनाव म¤ जो वादा िकया गया था, वहां हमने िकसानŌ का कजª माफ 

िकया है । 

महोदय, बीजेपी ने बार-बार िकसान पीिड़तŌ का वोट िलया, लेिकन उसका कजª कभी माफ नहé 

िकया । म§ एक ही बात कहना चाहती हóं िक हम सबको देश के िलए और दशे के बारे म¤ सोचना चािहए । 

जब चनुाव आता है तो भारतीय जनता पाटê के लोग हर Öटेट म¤ वोट लेने के िलए वादा करते ह§, लेिकन 

वोट लेने के बाद उसकì कोई बात नहé सनुते ह§ । … (Óयवधान) 

SHRI B. K. PARTHASARATHI (HINDUPUR):  I would like to express my views 

on the Motion of Thanks regarding the President’s Address. I support the hon. 

President’s speech and the vision it outlines for our nation. 

The President rightly affirmed that “the modern infrastructure of any country 

not only provides its citizens with a better quality of life and gives the nation a new 

identity but also instils a renewed sense of confidence in the country.” Under the 

NDA Government, capital expenditure has significantly increased to Rs.11 lakh 

crore, compared to just Rs.2 lakh crore a decade ago. A major focus of this 

investment has been in railways, where we have successfully connected the nation 

from Kashmir to Kanyakumari. 

Among the remarkable achievements of Indian Railways, we have seen: 
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• Speeds raised to 130 kmph over 2,000 km in 2024. 

• Electrification of 3,210 route kilometres, bringing the electrified broad-

gauge network to 97 per cent, with renewable energy capacity reaching 

2,014 MW. 

• Introduction of a record 136 Vande Bharat trains and the first Namo Bharat 

Rapid Rail, alongside 21,513 special train trips during peak seasons. 

• Freight loading reached 1,473 million tonnes in 2024, achieving a growth 

rate of 3.86 per cent, facilitated by Eastern and Western Dedicated Freight 

Corridors (EDFC and WDFC), which supported over 72,000 train runs. 

• Work commenced on 1,198 stations out of a targeted 1,337 stations under 

the Amrit Bharat Station Scheme. 

• A total of 10,000 locomotives are being equipped with Kavach safety 

technology, with 9,000 technicians trained and bids invited for an additional 

15,000 route kilometres. 

• Digitization efforts have included heritage sites involving 80 stations and 78 

structures, while initiatives like Ghum have boosted tourism. 

I wish to extend my special thanks to PM Modi ji for laying the foundation 

stone for the South Coast Railway Zone, as mentioned in the Andhra Pradesh 

Reorganisation Act. Unfortunately, due to non-allocation of land by the previous 

Government, we lost five valuable years in developing our zone. However, under 

the leadership of Nara Chandra Babu Naidu Garu, we have promptly allocated 

land. The Railway Minister’s commitment to appointing an operational manager 

within seven months showcases the integrity of our NDA alliance. I would also like 
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to thank the Railway Minister for allocating Rs.9,417 crore for the development of 

Railways in Andhra Pradesh. 

In addition to these achievements, I would like to address a pressing need 

within my constituency. These enhancements would significantly improve travel 

convenience for local residents and frequent travellers. 

Considering the increasing number of commuters in these regions, I kindly 

request that stops be included for the following trains: 

• Kural Express (Train No. 11014/11013) at Penukonda (Sri Sathya Sai 

District). 

• Basava Express (Train No. 17307) at Penukonda (Sri Sathya Sai District). 

• Vande Bharat Express (Train No. 22231/22232) at Puttaparthi (Sri Sathya 

Sai District). 

• Bangalore Rajdhani Express (Train No. 22691/22692) at Anantapur. 

These locations serve a considerable number of daily commuters-including 

students, professionals, and tourists. Given their strategic importance and growing 

population in these areas, allocating stoppages at these stations would greatly 

enhance connectivity, reduce travel hardships, and promote regional development. 

As we reflect on our achievements in modernizing India’s infrastructure 

under the NDA Government, let us continue to build on this momentum. The 

advancements made in railways not only enhance connectivity but also contribute 

significantly to economic growth and regional development. Together, we can 

ensure that every citizen benefits from these improvements as we work towards a 

prosperous future for our nation.Thank you. 
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®ी लÌुबा राम (जालौर) : म§ संसद के सम± िदनांक 31 जनवरी, 2025 को माननीय राÕůपित जी 

Ĭारा िदए गए अिभभाषण पर मेर ेसाथी ®ी रामवीर िसंह िबधूडी जी Ĭारा ÿÖतुत िकए गए धÆयवाद 

ÿÖताव का समथªन करता हó ँ। 

इस तीसर ेकायªकाल म ेतीन गनुा अिधक गित स ेहमारी सरकार कायª कर रही है । आज भारत 

ÿÂयेक मोच¥ पर तेज गित स ेआग ेबढ रहा ह ै । 

आज हमारी सरकार गरीब, यवुा, मिहलाए,ं िकसान और मÅयम वगª के कÐयाण के िलए कायª 

कर रही ह ै। 

इसके अलावा हमारी सरकार आिटªिफिशयल इंटेिलज¤स िमशन, नदी जोड़ो योजना, सहकारी 

±ेýŌ और र±ा ±ेý म¤ ÿाथिमकता के साथ कायª कर रही ह ै। 

आज हमारा देश चहòमँखुी िवकास के राÖते पर ह ै। बीते दस वषŎ म¤ भारत न ेतर³कì और िवकास 

के िलए ÿितमान Öथािपत िकए ह§ । माननीय ÿधानमंýी जी के नेतÂृव म¤ उनकì सरकार का तीसरा 

कायªकाल भारत कì समृिĦ का नया इितहास रचेगा । जनकÐयाण कì नीितयŌ को तेजी स ेलागू िकया 

जा रहा ह ै। 

म§ ÿधानमंýी जी के ÿित बहòत-बहòत आभार Óयĉ करना चाहता हóं िक उÆहŌन ेआम बजट म¤ 12 

लाख Łपये तक कì आय पर कोई टै³स नहé लगाया ह ै । इसकì घोषणा भी इस सदन म¤ भारत कì 

माननीय िव° मýंी महोदय न ेकì ह ै। देश के मÅयम वगª के लोगŌ के िलए यह एक ऐितहािसक फैसला    

ह ै। देश कì िकसी भी सरकार न ेआज तक मÅयम वगª को इतनी बड़ी राहत नहé दी ह ै। आठव¤ वेतन 

आयोग का गठन भी िकया गया ह ै। 

इस वषª भारतीय संिवधान के 75 वषª पूर ेहòए ह§ । इस अवसर पर संिवधान के िनमाªता पºूय 

डॉ³टर भीमराव अंबेडकर को सारा देश नमन करता ह ै। पूर ेदेशवािसयŌ को इस बात कì खुशी है िक 

माननीय ÿधानमंýी ®ी नर¤þ मोदी जी देश के पहले ÿधानमंýी ह§ िजÆहŌन ेबाबा साहब कì 125वé जयंती 
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पर उनके जÆम Öथान महó म¤ जाकर उÆह¤ ®Ħा समुन अिपªत िकए ह§ । बाबा साहब के जीवन स ेजड़ेु पांच 

ÿमुख ÖथलŌ का पंच तीथª के łप म¤ िवकास िकया गया ह ै। यह पंच तीथª उनका जÆम Öथान महó, दी±ा 

Öथान नागपरु, मुंबई म¤ Öमारक, लंदन म¤ Öमारक और िदÐली म¤ अलीपरु रोड Öमारक ह§ । इसके अलावा 

िदÐली म¤ जनपथ पर भी ®ी बाबा साहब कì Öमृित म¤ डॉ³टर भीमराव अंबेडकर इंटरनेशनल स¤टर का 

िनमाªण भी िकया गया ह ै। वषª 1990 स ेपहल ेसंसद के स¤ůल हाल म¤ बाबा साहब कì तÖवीर नहé थी । 

जब वषª 1990 म¤ भारतीय जनता पाटê के समथªन स ेदेश म¤ सरकार बनी, देश के भूतपूवª ÿधानमंýी 

भारत रÂन Ńदय ®ी अटल िबहारी वाजपेयी न ेउस समय जो सरकार भारतीय जनता पाटê के सहयोग 

स ेचल रही थी, उस सरकार स ेआúह िकया िक देश के संसद म¤ स¤ůल हॉल म¤ बाबा साहब कì तÖवीर 

लगाई जाए, बाबा साहब को भारत रÂन कì उपािध दी जाए और इसके साथ-साथ बाबा साहब के 

जÆमिदन पर छुĘी घोिषत कì जाए । माननीय अटल िबहारी वाजपेयी के आúह पर यह सब कुछ संभव 

हो पाया । 

भारत िवĵ कì तीसरी सबस ेबड़ी अथªÓयवÖथा बनने जा रहा ह ै। म§ आज सदन म¤ कहना चाहता 

हóं िक आज पूरा राÕů देश के ÿधानमंýी आदरणीय नर¤þ मोदी जी के ÿित गौरव महसूस कर रहा ह,ै 

उनका अिभनंदन कर रहा ह ै। म§ एक िकसान पåरवार स ेताÐलकु रखता हóं । हमार ेÿधानमंýी जी के 

Ńदय म¤ िकसानŌ के ÿित गहरा लगाव ह ै । ÿधानमंýी िकसान सÌमान िनिध के तहत देश के करोड़Ō 

िकसानŌ के ब§क खातŌ म¤ लगभग तीन लाख करोड़ łपयŌ स ेºयादा रकम भेजी गई ह ै। देश के िकसानŌ 

कì आय म¤ विृĦ हòई ह ै। हमारा देश लगातार दूध, दलहन, मसालŌ का दिुनया का सबस ेबड़ा उÂपादक 

देश बना हòआ ह ै। िकसानŌ को िदए जाने वाल ेÆयूनतम समथªन मूÐय म¤ लगातार विृĦ हòई ह ैऔर महान 

िकसान नेता भूतपूवª ÿधानमýंी Öवगêय चौधरी चरण िसंह जी को भारत रÂन कì उपािध देकर सÌमािनत 

िकया ह ै। यह सभी िकसानŌ के िलए गौरव कì बात ह ै। 

जहां तक ÿधानमýंी आवास योजना कì बात है तो माननीय ÿधानमंýी न ेअपने 10 साल के 

शासनकाल म¤ लगभग साढ़े चार करोड़ गरीब लोगŌ को मकान बनाने का लàय रखा ह ै। उसम¤ स ेपौने 

तीन करोड़ मकान बन चुके ह§ । 
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म§ इतना ही कहóंगा िक महामिहम राÕůपित जी का भाषण समúता का ह,ै सवªÓयापी ह,ै सवªÖपशê 

ह ै। यहां गरीब कì िचंता ह ै। यहां बदलाव कì िचंता ह ै। यहां भारत के आिथªक िवकास का आÂमिवĵास 

ह ै। मोदी जी के सरकार के Ĭारा भारत कì सेवा, सरु±ा के बार ेम¤ एक नया संकÐप िदखाई िदया ह ै। 

िजस तरह स ेआज कÔमीर कì िÖथित ह ैऔर िजस तरह स े इĀंाÖů³चर के मामल ेम¤ कÔमीर स े

कÆयाकुमारी और िसलचर स ेसूरत तक भारत जड़ुा ह,ै इसकì भी कहानी ह ै। यही तो एकता होती ह ै। 

अगर आज कोई सूरत स ेिनकलता ह ैतो उसका मन करता ह ैिक गाड़ी स ेही कामा´या चला जाए और 

दशªन करके आ जाए । 

इन शÊदŌ के साथ म§ राÕůपित के अिभभाषण पर लाए गए धÆयवाद ÿÖताव का पनुः समथªन 

करता हóं । 

DR. MALLU RAVI (NAGARKURNOOL):  I express my views on the Motion of 

Thanks on the President's Address with deep respect for the high Office and our 

Constitutional traditions. However, it is my duty as a representative of the people 

of Telangana, particularly my constituency Nagarkurnool, to highlight the critical 

gaps in the Address. While it outlines an optimistic vision, the speech fails to reflect 

the ground realities faced by millions of our citizens, including those in backward 

and underdeveloped regions like mine. 

The hon. President’s speech appeared to be dictated by the BJP 

Government focusing more on self-congratulatory narratives rather than 

addressing the urgent concerns of common citizens. Issues such as price hikes, 

unemployment, agrarian distress, women’s safety, and infrastructure deficiencies 

remain unaddressed. Even more concerning is the blatant neglect of Telangana’s 
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needs and aspirations.  

While the Government boasts about Vande Bharat trains, I would like to ask 

as to why has Telangana, particularly Nagarkurnool, been neglected in railway 

development? 

 My constituency has been waiting for a railway line for over 40 years, yet this 

Government has ignored the demands of our people.  

 Nagarkurnool, one of the most backward districts, remains disconnected, 

affecting economic growth and access to education and healthcare.  

 SC and ST communities -- who constitute 20 per cent and 10 per cent of 

Nagarkurnool’s population -- continue to be deprived of basic transport 

infrastructure.  

I demand that the Dornakal-Suryapet-Nalgonda-Kalwakurthy-Nagarkurnool-

Wanaparthy-Gadwal railway line be taken up under the Backward Area 

Development Scheme and fast-tracked for completion.  

The National Highway expansion projects in Telangana have also been 

ignored. While highways in other BJP-ruled States receive Central funding, 

Telangana’s critical road projects are stalled. We demand: 

 Completion of pending National Highway projects, especially those 

connecting rural and tribal areas. 

 Expansion of NH-765, which is crucial for trade and connectivity in South 

Telangana. 

 I raise a crucial issue that concerns not only the people of Nagarkurnool but 
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also, the larger development and progress of our region. The proposed National 

Highway from Pullur (Alampur Cross Road) to Nalgonda via Alampur, Koneru, 

Krishna River, Chinnambavi, Jatprole, Kollapur, Kondanagula, Achampet, Dindi, 

Devarakonda, Gurrampodu, and Nalgonda is a vital project that will significantly 

transform this backward region.  

This area has been historically underdeveloped, primarily due to its past as 

a Naxal-affected zone. However, today, the people of this region are yearning for 

development, infrastructure, and opportunities. The proposed National Highway 

will be a game-changer. It will not only improve connectivity and ease of travel but 

also, bring economic growth, reducing the distance to key cities such as Vizag, 

Bengaluru, Hubli, and Pune by over 200 kilometers. 

In addition, this road will significantly benefit local farmers, traders, and 

businesses by reducing transportation costs and opening up new avenues for trade 

and commerce. It will be a lifeline for the unemployed youth of the region, creating 

indirect employment opportunities and uplifting the standard of living for countless 

families. 

Moreover, the famous Jogulamba Temple, located in this constituency, is a 

significant spiritual and tourist destination. This temple is uniquely connected to 

four National Highways, making it an important landmark in the region. The 

proposed highway would further enhance its accessibility, bringing more pilgrims 

and tourists, thus promoting tourism and creating further economic growth. 

I urge the hon. Minister of Road Transport and Highways as well as the State 

Government to prioritize the approval and development of this National Highway. 
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The project is not just a road; it is the foundation for progress, growth, and a better 

future for the people of Nagarkurnool.  

The Government claims that India’s economy is strong, but where are the 

jobs?  

 Unemployment among graduates is 33 per cent in Andaman & Nicobar, 26.5 

per cent in Ladakh, and 24 per cent in Telangana and Andhra Pradesh. 

 The MSME sector, which provides jobs to lakhs in Telangana, is struggling 

due to lack of credit support and rising costs from the banks and Government 

of India. 

 Privatization policies are benefiting big corporate houses while leaving small 

businesses and workers behind. 

The ‘Make in India’ campaign has failed to create a substantial employment 

in Telangana. Our State has the potential to become manufacturing and IT hub, 

but without adequate Central investment, we are losing out on economic 

opportunities. 

I urge the Government to: 

 Provide special employment packages for Telangana’s youth, particularly in 

IT, pharma, and manufacturing sectors. 

 Set up a Mega Industrial Corridor along the Regional Ring Road (RRR) to 

boost job creation. 

4. Industrial Development in Nagarkurnool - A Priority for Growth 

 One of the most pressing issues for my constituency is the lack of industrial 
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development, despite having immense potential. 

 Nagarkurnool is strategically located with the Krishna River flowing through 

it for approximately 55 kilometres. This river offers great potential for 

irrigation, hydroelectric power, and agriculture, making it an ideal location for 

significant industrial. 

 Despite these advantages, the region has not seen any significant industrial 

infrastructure or investments, which has hindered its growth.  

I urge the Union Government to take immediate steps to establish major 

industries in Nagarkurnool. By promoting industrial growth, we can create 

sustainable employment opportunities, boost the local economy, and significantly 

improve the quality of life for the people of this region.  

 This will also help bridge the development gap between urban and rural 

areas and ensure that Nagarkurnool becomes an integral part of 

Telangana'’s progress.  

Telangana is an agricultural State, and yet our farmers continue to suffer due 

to the Centre’s neglect. 

 Where is the legally guaranteed Minimum Support Price (MSP)? Farmers 

across Telangana are struggling to get fair prices for their produce.  

I demand:  

 Legally guaranteed MSP for crops to protect farmers from price fluctuations. 

 Central support for irrigation projects in Telangana, including Palamuru-

Rangareddy and Sitarama projects.  
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 Special crop insurance schemes for Telangana’s farmers affected by erratic 

weather and droughts. 

The Government talks about Digital India, but what about rural areas like 

Nagarkurnool? 

 Only 35 per cent of Indian women have internet access. In Telangana’s 

villages, this percentage is even lower. 

 Only 3 per cent of the poorest 20 per cent households in India have a 

computer. How will our children study and compete in a digital world? 

 Frequent internet shutdowns in Telangana have affected businesses and 

students. 

The Government must: 

 Expand digital connectivity in rural and tribal areas. 

 Provide free internet access to schools and colleges in backward regions.  

 Stop arbitrary internet shutdowns that affect businesses and education. 

The Government claims to have lifted 25 crore people out of poverty, but let 

us look at the facts: 

 74.1 per cent of Indians cannot afford a healthy diet (as per FAO reports) 

 The Pradhan Mantri Ujjwala Yojana (LPG subsidy) is failing - over 20 per 

cent of beneficiaries cannot afford refills.  

 Telangana’s Dalits, tribals, and marginalized communities are still struggling 

for basic resources. 
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 Currently, only those under the Ujjwala scheme are receiving LPG subsidies, 

leaving a large portion of LPG beneficiaries without support. This has created a 

gap, where many families who have benefited from LPG connections but are not 

part of Ujjwala are still burdened with high refill costs. 

The Centre must: 

 Include all LPG beneficiaries in the DBT Ujjwala scheme to ensure that 

everyone who uses LPG for cooking gets access to subsidies.  

 Increase funding for SC/ST welfare programs in Telangana. 

 Restore LPG subsidies to reduce the burden on poor families. 

 Ensure fair distribution of food grains under the PDS System. 

 This adjustment would allow many more families to benefit from the LPG 

subsidy, easing their financial strain and improving their living conditions. 

Telangana has contributed immensely to India’s development yet the Centre 

continues to discriminate against us. 

 Pending GST dues have not been released to Telangana, affecting welfare 

schemes.  

 The ITIR (Information Technology Investment Region) project in Hyderabad, 

promised under the AP Reorganization Act, has been abandoned. 

 Backward Area Grants for Telangana are being denied. 

We demand:  

 Immediate release of GST dues. 

 Implementation of the ITIR project in Hyderabad. 
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 Adequate funding for backward districts in Telangana.  

The President’s Address should have been an opportunity to address these 

concerns. Instead, it was reduced to a propaganda document praising the BJP 

Government while ignoring the real struggles of the people. 

Telangana contributes to India's growth, yet we are sidelined. 

Our youth need jobs, our farmers need fair prices, our people need 

infrastructure. 

The Centre must stop discriminating against Telangana and deliver on its 

promises. 

We, in Telangana, will not remain silent. We demand our rightful share. We 

demand fairness, justice, and development. 

Jai Hind! Jai Telangana! 

SHRI YADUVEER WADIYAR (MYSORE): I would like to place my views on 

Motion of Thanks on the hon. President’s Address. 

 It is a matter of pride for us all that a lady from the tribal community, 

represents the entire 140 Crore Indians, and in her speech, the hon. President has 

highlighted how our Government, fly through the Prime Minister's vision has been 

fulfilling the aspirations of all Bharatiyas. 

The consecutive BJP governments have transformed the country through 

the strong leadership of the Prime Minister. 
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 In 2014, India was ranked amongst the world's Uncertain and Unstable 

economies, today we stand amongst the top five in the world, with the aim of getting 

into the top three. 

 The economic growth during a global stagnation is matter to be highlighted, 

especially given the fluctuations in the global markets, the effects of COVID 

amongst other factors that have slowed global growth. The consecutive Modi 

governments have seen us move from 11th   place in the world in 2014, to 5th. It is 

also pertinent to note that when the Vajpayee Government lost power in 2004, we 

had climbed to the 11th place, two consecutive congress led UPA governments 

later, we were still in 11th place 

The economic growth has been propelled by a strong focus on building up 

our infrastructure. From urban development, through giving a greater emphasis on 

Metros, giving housing to all, and improving urban infrastructure holistically, to rural 

infrastructure such as PMGSY and PM-AWAS, to the huge increase in Highway 

Developments, the complete transformation and improvement of our Railway 

Networks, to the development of our airports, our infrastructure has become priority 

number one towards achieving a Viksit Bharat. 

 Alongside infrastructure, the Prime Minister has also given equal, if not more 

importance to improving our quality of life via progressive schemes for upliftment 

of all sections of society, twelve crore toilets have been built via Swacch Bharath, 

ten crore free LPG connections, ration for 80 crore citizens, Jan Aushadi Kendra's 

offering medicine at very low rates. AWAS scheme giving free housing to all, all 

PM-JANMAN giving Rs. 15,000 crores over the next three years for PVTG 
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community are all effective measures to improve the quality of life of Indians. 

Around 25 Crore people have been lifted out of multi-dimensional poverty over the 

last ten years. 

 The middle class have been recognized as the power house that will build 

the Viksit Bharat. From the RERA scheme, to ensure the dream of owning a house 

is a reality for all, to the continued revision of our taxation policy, has made it very 

convenient for the middle class to lead meaningful lives, one that contributes to 

nation building and towards achieving personal ambitions as well. 

 The agrarian economy and our farmers have been given the most friendly 

policies for their continued empowerment. Consistent Increases in the MSO for 

both Kharif and Rabi crops, the promotion of Natural farming, and the 

encouragement of animal husbandry and fisheries have all contributed to building 

a self reliant agricultural economy. 

 Innovation, entrepreneurship, and technology have been recognized as the 

strongest pillar to building a robust future for India. From UPI, making it convenient 

for digital transactions, to the emphasis of e-governance, digi-locker, a cyber 

secure environment and many other technologies have ensured India is at the 

forefront of the tech revolution. Innovation and entrepreneurship have been 

fostered at the earliest stages via the Atal tinkering labs, and innovation labs in 

schools. "Make in India" "Atmanirbhar Bharat” “Startup India” and other schemes 

have ensured innovative ideas find a frame work to become reality and contribute 

to the nation's economy. 

 Our students have also been given an inspiring environment to build a strong 
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base for their future careers. From the NEP, to the Vidyalakshmi scheme to one 

crore scholarships, India's students are on the path of being able leaders and 

contributors to a new Bharat. 

 India is seeing profound overall development and growth. The Prime 

Minister's Viksit Bharat dream is surely becoming a reality day by day as we build 

toward 2047. This dream built with the intention of creating a future for our nation 

and children is laudable and I encourage every India to come forward to see this 

through. 

 With this, I convey my gratitude to the hon. President for her address and 

support this motion for thanks. 

®ीमती कलाबेन मोहनभाई देलकर (दादरा और नागर हवेली) :  म§ महामिहम राÕůपित जी के 

अिभभाषण पर धÆयवाद ÿÖताव पर अपने िवचार रखती हó ँ। म§ इस ÿÖताव के प± म¤ हó ँ। 

हमार ेआदरणीय ÿधानमंýी ®ी नरÆेþ मोदी जी के नेतÂृव म¤ एनडीए सरकार को स°ा पर कािबज 

हòए 10 साल हो गए ह§ । सरकार के ये 10 साल आम जनता को समिपªत रहे । इन 10 सालŌ म¤ भारत न े

हर ±ेý म¤ बहòत तर³कì कì ह ै। आज भारत Öवावलंबी ह,ै अÆय देश भारत कì ओर देख रहे ह§ हमार े

पदिचÆहŌ पर चलन ेकì बात करते ह§ । जैसा महामिहम राÕůपित जी न ेअपने भाषण म¤ कहा िक आज 

भारत िवकास याýा कì ओर अúसर हो रहा ह ै। हर तरफ िवकास कì गंगा बह रही ह ै। हमारी सरकार 

न ेिविभÆन Öतर पर अभूतपूवª उपलिÊधयां हािसल कì ह§ । 

आज देश म¤ तीन गनुा तेज गित स ेकाम हो रहा ह ै । आज देश बड़े िनणªयŌ और नीितयŌ को 

असाधारण गित स ेलागू होते देख रहा ह ै। इन िनणªयŌ म¤ देश के गरीब, मÅयम वगª, यवुा, मिहलाओ,ं 

िकसानŌ को सवō¸च ÿाथिमकता िमल रही ह ै। हमार ेआदरणीय ÿधानमंýी ®ी नर¤þ मोदी जी का िदया 
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हòआ मýं “सबका साथ, सबका िवकास, सबका िवĵास और सबका ÿयास” स ेभारत को एक मजबूत 

राÕů बनान ेकì ÿेरणा िमल ह,ै िजसस ेहम िवĵगŁु बनन ेकì िदशा म¤ अúसर ह§ । 

अब म§ िजस लोकसभा ±ýे का ÿितिनिधÂव करती हó,ँ उसके िवषय म¤ कुछ कहना चाहती हó ँ। 

मेर ेसंघ ÿदेश दादरा एवं नगर हवेली एवं दमन दीव म¤ आजादी के बाद से ही एडिमिनÖůेटर के पद पर 

हर तीन साल के िलए सीिनयर आईएएस अिधकारी कì िनयिुĉ होती रही ह ै। चुन ेहòए जनÿितिनिधयŌ 

के आपसी सामंजÖय एवं सहयोग स ेÿदेश को भरपूर लाभ िमला, ÿदेश िवकास पथ पर तेजी स ेअúसर 

भी होता रहा ह ै। परंत ु2016 के बाद ÿशासक के पद पर पहली बार िकसी राजनियक Óयिĉ को िबठाया 

गया, और आज भी िपछले आठ वषŎ स ेलगातार वही Óयिĉ ÿशासक बन ेहòए ह§, िजसस ेिवकास के 

साथ ही साथ जनमानस भी तानाशाही स ेपरेशान एवं ýािहमाम होने को मजबूर हो गया ह ै। 

सरकार न ेिपछड़ ेराºयŌ के िहत के िलए तमाम जनिहतैशी, कÐयाणकारी एवं िवकासीय योजनाए ं

लागू कì ह§ । आिदवासी एव ंिपछड़ा ±ेý होने के बावजूद भी इन योजनाओ ंका लाभ सही मायन ेम ेहमार े

ÿदेश को नहé िमल पा रहा ह ै। ÖवाÖÃय, िश±ा, िबजली, पानी, सड़क आिद बिुनयादी सिुवधाओ ंस े

हमारा ÿदेश वंिचत ह ै। म§ चाहóंगी कì सरकार को इस तरफ भी Åयान देने कì आवÔयकता ह,ै िजसस े

मेर ेÿदेश के लोगŌ को लाभ िमल सके । 

िश±ा के ±ेý म¤ आधिुनक सिुवधाओ ंस ेपूणª Öकूल तो बन ेह§, परंत ुिश±कŌ कì कमी स ेिश±ण 

ÓयवÖथा बािधत हो रही है । गरीब Öकूली ब¸चŌ को समय पर यूिनफामª, ब³ुस, पोषण आहार आिद का 

लाभ नहé िमलता ह ै। वषŎ स ेकायªरत िश±कŌ को मनमान ेढंग स ेिनकाला गया ह ै। 

ÖवाÖÃय के ±ेý म¤ अÖपताल तो बने ह§, परंत ुवहां न तो कुशल िचिकÂसक ह§ और न ही दवाईयां 

ह§ । गरीब मरीज बाहर स ेमहंगी दवा लेन ेको मजबूर ह ै। हमार ेÿदेश म¤ भारी भरकम खच¥ स ेमेिडकल 

कॉलेज बनाया गया ह,ै तािक ÿदेश के गरीब आिदवासी योµय ब¸च ेपढ़ िलखकर ÖवाÖÃय के ±ेý म¤ सेवा 

ÿदान कर¤ । परंत,ु यहां Öथानीय ब¸चŌ का कोटा िफ³स होने के बावजूद भी बाहरी ब¸चŌ को वरीयता 

दी जा रही ह,ै िजसके कारण Öथानीय ब¸च ेिनराश एवं हताश हो रहे ह§ । फायद ेम¤ रहने के बावजूद 

िबजली का िनजीकरण होने स ेिवधुत िबल मनमाने ढंग स ेदोगनुा, चौगुना वसूला जा रहा ह,ै लोग मजबूर 
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ह§ । म§ सरकार स ेिनवेदन करना चाहóंगी कì इस तरफ भी Åयान देने कì आवÔयकता ह ै। 

मेर ेÿदेश म¤ सड़को कì हालत तो बद स ेबदतर हो चुकì ह ै। वषŎ स ेसड़क¤  बनान ेके नाम पर 

काम चल रहा ह,ै परंत ुएक भी सड़क आज तक पूरी तरह नहé बन पाई ह,ै िजससे सड़क दघुªटनाओ ंम¤ 

लोगŌ कì जान¤ जा रही ह§ । िवकास के नाम पर गरीब आिदवािसयŌ के घर तोड़े जा रहे ह§ । लोग जमीन 

के अभाव म ेसड़क पर गजुर-बसर करन ेको मजबूर ह§ । इनम¤ स ेकइयŌ न ेतो आÂमहÂया तक कर ली    

ह ै। 

मेर ेÿदेश म¤ पानी कì समÖया िपछल ेकई सालŌ स ेबनी हòई ह ै। पानी के अभाव म¤ ÿदेश कì 

गरीब मिहलाओ ंको कोसŌ दूर स ेपानी लाना पड़ता ह ै। आज तक जल कì Öथाई सिुवधा नहé हो पाई 

ह ै। पढ़े-िलखे गरीब आिदवासी, जो िविभÆन सरकारी िवभागŌ म¤ वषŎ स ेकायªरत थ ेऐसे हजारŌ लोगŌ को 

िबना िकसी ठोस कारण के िनकाल िदया गया ह ै। पåरवार िचंितत ह§, जो बच ेह§, उÆह¤ सदूुर के ±ेýŌ म¤ 

पोिÖटंग कर परेशान िकया जा रहा ह ै। ÿशासन िकसी का सनुने को तैयार नहé ह ै। उÐटे ÿशासिनक 

अिधकाåरयŌ Ĭारा डरान ेधमकान ेस ेलोग परशेान ह§ । 

Öमाटª-िसटी योजना मंद पड़ी हòई ह,ै जबिक Öमाटª िसटी के नाम पर लोगŌ के घर तोड़ िदए गय े

ह§ । ÿदेश कì धरोहर रही úीनरी को खÂम िकया जा रहा ह ै। हर-ेभर ेव±ृŌ कì अंधाधुंध कटाई स ेÿदेश 

को वीरान  िकया जा रहा ह ै। ऐितहािसक धरोहर¤ नĶ हो रही ह§ । 

जनता स ेÖमाटª िसटी पåरयोजना के तहत जबरदÖती मनमाना टै³स वसूला जा रहा ह ै। इतना 

ही नहé औīोिगक िवÖतार स ेपåरपूणª हमार ेÿदेश स ेकंपिनयां ÿशासन कì मनमानी स ेपलायन करने 

को मजबूर हो चुकì ह§ । काफì कंपिनयां बंद हो गई ह§, िजसस ेबेरोजगारी और गरीबी बढ़ गई    ह ै। 

आिदवासी समाज के िवकास के िलए हमार ेयहां वषŎ पहल ेआिदवासी भवन बनाया गया था, 

िजसके जåरए गरीब आिदवािसयŌ के शादी-Êयाह, सामािजक एवं धािमªक कायªøम, आपातकाल म¤ 

आिदवािसयŌ कì सरु±ा, उनकì देखभाल और उनकì समÖयाओ ंके िनराकरण का आिदवासी भावन 

एक ÿमुख केÆþ रहा, िजस ेÿशासन न ेगैर कानूनी ढंग स ेिबना िकसी ठोस कारण के कÊज ेम¤ लेकर 

ताला जड़ िदया ह ैऔर भÓय आिदवासी भवन खंडहर बन गया ह ै। ÿशासिनक अिधकारी िकसी का 
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सनुने को तैयार नही ह§ । 

हमार ेआदरणीय ÿधानमंýी ®ी नरÆेþ मोदी जी न ेइन 10 वषŎ म¤ जो कायª िकए ह§, वे आज वैिĵक 

अिÖथरता के वातावरण म¤ भी भारत आिथªक, सामािजक और राजनीितक िÖथरता का ÖतÌभ बनकर 

िवĵ के सामन ेआदशª ÿÖतुत कर रहा ह ै। यह अ¸छी बात ह,ै िजसका म§ Öवागत करती हó ँ। 

हमार े आदरणीय ÿधानमंýी ®ी नरÆेþ मोदीजी कì सरकार भारत के अमतृकाल के दौर म¤ 

अभूतपूवª उपलिÊधयŌ के माÅयम स ेिनरंतर सतत िवकास कì ओर बढ़ते हòए नई ऊजाª देने का काम कर 

रहé ह ै। िजसका म§ Ńदय स ेÖवागत करती हó ँ। 

आदरणीय ÿधानमंýी मोदी जी कì सरकार न ेÿधानमýंी úाम सड़क योजना के चौथ ेचरण म¤ 

प¸चीस हजार बिÖतयŌ को जोड़न ेके िलए स°र हजार करोड़ Łपए Öवीकृत िकए ह§ । आज जब हमारा 

देश अटल जी कì जÆम शताÊदी का वषª मना रहा ह,ै तब ÿधानमýंी úाम सड़क योजना उनके िवजन 

का पयाªय बनी हòई ह ै । इतना ही नहé अÅय± जी “वन नेशन-वन इल³ेशन” और “वØफ़ अिधिनयम 

संशोधन” जैस ेकई महÂवपूणª िवषयŌ पर हमारी सरकार न ेतेज गित स ेकदम आग ेबढाए ह§ । 

संघ ÿदेश दादरा नगर हवेली एवं दमन दीव म¤ चुन े हòए जन ÿितिनिधयŌ के जो संवैधािनक 

अिधकार ह§, उनसे उनको दूर िकया जा रहा ह ै। कई वषŎ स ेअस¤बली कì मांग होती आ रही ह ै। मेर ेपित 

®ी मोहन डेलकर जी न ेभी इसी सदन म¤ दादरा नगर हवेली म¤ अस¤बली बन,े इसिलए इस िवषय को कई 

बार उठाया और इस संबंध म¤ पý भी िलखे । महोदय, मेर ेÿदेश म¤ अस¤बली न होने के कारण सही मायने 

म¤ Öथािनक एवं आिदवासी समाज को अिधकार नहé िमल पा रहा ह ै। उनके साथ ºयादती होती रहती 

ह,ै परंत ु, बड़े दःुख के साथ म§ कहना चाहóगँी िक बार-बार संसद म¤ आवाज उठान ेके बाद भी इस पर 

कोई िनणªय नहé िलया जा रहा ह,ै िजसके कारण मेर ेÿदेश म¤ िदन ÿितिदन लोगŌ को परेशान करन ेवाली 

गितिविधयां बढ़ती जा रही ह ै। 

ऐसे म¤ मजबूत भारत जहां तेजी स ेिवकास कì राह म¤ बढ़ रहा ह,ै वहé मेरा ÿदेश दादरा एवं नगर 

हवेली एवं दमन दीव म¤ Öथानीय ÿशासन Ĭारा मनमानी चल रही ह ै। उस ेरोकन ेकì आवÔयकता ह ै। 

महोदय, हमार ेयशÖवी ÿधानमंýी नरÆेþ मोदी जी स ेअप±ेा ही नहé बिÐक पूरी उÌ मीद ह ैिक िजस तरह 
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उनके स±म नेतÂृव म¤ भारत का तेजी स ेिवकास हो रहा ह,ै दिुनया म¤ भारत का नाम रोशन हो रहा ह,ै 

उसी तरह उनकì कृपा से हमार ेÿदेश का भी भाµय उदय हो और ÿदेश म¤ खुशहाली एवं अमन-चैन 

कायम रहे । 

धÆयवाद । 

®ी िदलीप शइकìया (दारगं-उदालगुड़ी) : म§ माननीय राÕůपित जी के अिभभाषण पर अपने िवचार 

रखता हóं ।  

माननीय राÕůपित जी न ेअपने अिभभाषण म¤ भारत सरकार Ĭारा गत िदनŌ म¤ िकए गए ÿयासŌ 

एवं 2047 के भारत के िवजन के संदभª म¤ िवÖतार स ेबात कही ह ै। 

िपछल े10 वषŎ के दौरान हमार ेदेश न ेएक नए भारत का िनमाªण होते हòए देखा ह ै। देश ÿÂयेक 

±ेý म¤ ÿगित कर रहा ह ैऔर भारतीय अथªÓयवÖथा दिुनया म¤ सबस ेतेजी स ेबढ़ने वाली अथªÓयवÖथा 

बन गई ह ै। 

म§ पूवō°र भारत स ेआता हó,ँ जहा ँपर पूवªवतê सरकारŌ न ेकम चुनावी ÿभावŌ के कारण इस ±ेý 

कì लÌब ेसमय तक उप±ेा कì और िवकास के नाम पर केवल आĵासन ही िमलते रहे, लेिकन वषª 2014 

के बाद स ेदेश का यह पूवō°र भाग Öविणªम काल देख रहा ह ै। 

मोदी सरकार न ेपूवō°र भारत म¤ इÆĀाÖů³चर के िवकास म¤ तेजी से काम िकया ह ै। िपछले 10 

वषŎ म¤ यहा ँ रेलव े म¤ 81000 करोड़ łपए, सड़क संपकª  म¤ 48000 करोड़ łपए और भारतमाला 

पåरयोजना के तहत 5196 िकलोमीटर लंबी सड़कŌ का िनमाªण मोदी सरकार न ेिकया ह ै। 

क¤ þ सरकार न ेएक बहò-चरणीय कनेि³टिवटी पåरयोजना शłु कì थी, िजसका उĥेÔय आठ 

उ°र- पूवê राºयŌ कì राजधािनयŌ को राÕůीय रेलव ेनेटवकª  स ेजोड़ना था । असम और िýपरुा पहल ेही 

रेलव ेके राÕůीय नेटवकª  स ेजड़ु चुके ह§ । वषª 2025 तक पूवō°र के िमजोरम, िसि³कम, अŁणाचल 

ÿदेश का पासीघाट, नगाल§ड कì राजधानी कोिहमा और मिणपुर कì राजधानी इंफाल के करीब तक 
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रेलव ेका नेटवकª  पहòंच जाएगा, जबिक 2029 तक प पूवō°र स ेसार ेराºय राÕůीय रेल नेटवकª  स ेजड़ु 

जाएगं े। 

पूवō°र के सभी 18,000 अिवīतुीकृत गांवŌ को 24 x 7 िबजली ÿदान करन ेके िलए 10,000 

करोड़ Łपये कì िबजली पåरयोजनाओ ंको मंजूरी दी गई । पूवō°र ±ेý के िलए 5,000 करोड़ Łपये कì 

एक दूरसंचार योजना को भी मंजूरी दी गई । 

क¤ þ सरकार के Ĭारा असम के गवुाहाटी म¤ एक डेटा स¤टर बना रहा ह,ै िजसका संचालन माचª 

2025 तक शłु हो जाएगा । सरकार इस पåरयोजना म¤ 600 करोड़ Łपये स ेअिधक का िनवेश कर रही 

ह ै । शŁुआत म¤ 200 रैक कì योजना बनाई गई थी, िजस ेबाद म¤ बढ़ाकर 400 रकै िकया जाएगा । इसका 

उĥेÔय भारत के उ°री और मÅय ±ेýŌ म¤ सेवा ÿदान करना ह ै। 

ÿधानमंýी ®ी नर¤þ मोदी जी के दूरदशê नेतृÂव म¤, अतंद¥शीय जलमागª ±ेý को जबरदÖत बढ़ावा 

िमला ह,ै ³यŌिक क¤ þ सरकार न े2014 स ेअब तक 5200 करोड़ łपए का िनवेश िकया ह ै। यह िपछले 

28 वषŎ म¤ िकए गए िनवेश कì तुलना म¤ 9 वषŎ कì अविध म¤ सरकार Ĭारा िकए गए िनवेश कì रािश म¤ 

200% स ेअिधक कì उÐलेखनीय विृĦ ह ै। 

पूवō°र भारत के अंतद¥शीय जलमागŌ के िवकास के िलए भी 1700 करोड़ łपए कì 

पåरयोजनाओ ं का िनवेश िकया गया ह ै । उ°र-पूवª ±ेý म¤ कनेि³टिवटी बढ़ान े के उĥेÔय स े 20 

पåरयोजनाओ ंकì पहचान कì गई ह ै। इन पåरयोजनाओ ंम¤ मौजूदा टिमªनलŌ का आधिुनकìकरण, नए 

टिमªनलŌ कì Öथापना, पहल ेऔर अंितम मील कì कनेि³टिवटी म¤ सधुार, औīोगीकरण, नदी बंदरगाह 

और कौशल िवकास शािमल ह§ । पूवê जलमागª िúड का िवकास Ìयांमार, मलेिशया और थाईल§ड सिहत 

पूर ेदि±ण एिशयाई ±ेý कì आिथªक िÖथित को पनुजêिवत करगेा । 

पूवō°र राºयŌ म¤ बेहतर हवाई संपकª  Öथािपत करन ेके उĥेÔय स ेउड़ान योजना के तहत 8 नए 

हवाई अड्डŌ का िनमाªण हòआ ह ैऔर 71 नए हवाई मागŎ कì शुŁआत कì गई ह ै। 

मोदी सरकार न ेनॉथªईÖट के िलए वषª 2022-23 स े2025-26 के िलए 4800 करोड़ łपए का 

आवंटन िकया ह ैऔर बजट म¤ लगभग 162 ÿितशत कì विृĦ कì ह ै। वषª 2013 के बाद स ेपूवō°र 
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राºयŌ को बजट का आवंटन 4 गणुा बढाया गया ह ै। Prime Minister's Development Initiative 

for North East Region (PM-DevINE) म¤ 2022-23 म¤ 1500 करोड़ łपए और 2025-26 के 

िलए 6600 करोड़ łपए का आवंटन िकया गया ह ै। 

राÕůीय रोपवे िवकास कायªøम के तहत 8 रोपवे का काम शłु िकया गया ह,ै DONER मýंालय 

के बजट म¤ 153 ÿितशत कì विृĦ हòई ह,ै राÕůीय खाī तेल िमशन के तहत Palm Oil को ÿाथिमकता 

देने के िलए िसफª  नॉथªईÖट म¤ 234 करोड़ łपए आवंिटत िकए गए ह§ । इसके साथ ही पूवō°र कì िवशेष 

बिुनयादी ढांचा िवकास योजना के तहत 1713 करोड़ कì 32 पåरयोजनाओ ंको मंजूरी दी गई है । 

SAMBHAV योजना के तहत 8 राºयŌ के 42 िज़लŌ कì 75 úाम पंचायतŌ और पåरषदŌ को बिुनयादी 

सिुवधाए ंउपलÊध कराने का काम क¤ þ कì मोदी सरकार Ĭारा िकया जा रहा ह ै। 

“मोदी सरकार म¤ िहंसा का राÖता छोड़ शांित और समृिĦ कì राह पर चल रहा ह ै पूवō°र       

भारत  ।" मोदी जी के नेतÂृव म¤ ए³ट ईÖट नीित के तहत NEC कì भूिमका और दायरा बढ़ा, शांित और 

समृिĦ जब साथ होते ह§ तभी िवकास होता ह ैऔर इसके िलए मोदी सरकार न ेअनेक शांित समझौते 

िकए । मोदी जी के कायªकाल म¤ नॉथªईÖट म¤ िहंसक घटनाओ ंम¤ 73% कमी आई ।असम के करोड़Ō लोगŌ 

कì भावनाओ ंका सÌमान करते हòए देश के ÿधानमýंी ®ी नर¤þ मोदी जी कì अÅय±ता म¤ केÆþीय 

मंिýमंडल न ेअसिमया (ňपुदी) भाषा को शाľीय भाषा का दजाª ÿदान करन ेका ऐितहािसक फैसला 

िलया, जोिक हमारी मातृभाषा को संरि±त करन ेम¤ मदद करगेा, इस फैसल ेका Öवागत करते हòए हम 

माननीय ÿधानमंýी जी का आभार ÿकट करते ह ै।असम के मोइदाम -अहोम राजवंश कì टीला-दफन 

ÿणाली को यूनÖेको कì िवĵ धरोहर Öथल सूची कì सांÖकृितक ®ेणी म¤ शािमल िकया गया ह ै । यह 

यूनÖेको कì िवĵ धरोहर Öथल सूची म¤ शािमल होने वाला भारत का 43वां Öथल ह ै। इस ऐितहािसक 

उपलिÊध का ®ेय भी माननीय ÿधानमंýी ®ी नर¤þ मोदी जी के दूरदशê नेतÂृव को जाता ह ैऔर इसके 

िलए भी म§, उनका आभार ÿकट करता हó ँ। 

िपछल ेलगभग 10 वषŎ स ेºयादा के शासन काल म¤ हमारी क¤ þ सरकार न ेदेश को एक Öथायी 

और ĂĶाचार मĉु सरकार दी ह,ै िजसका मु́ य उĥेÔय गरीब, िकसान, वंिचत और शोिषतŌ के कÐयाण 
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कì िदशा म¤ तेजी स ेकाम करते हòए "एक भारत, ®ेķ भारत" का िनमाªण करना ह ै। माननीय ÿधानमýंी 

®ी नर¤þ मोदी जी के कुशल मागªदशªन म¤ हमारी सरकार सबका साथ, सबका िवकास और सबका िवĵास 

के Åयेय पर आग ेबढ़ रही ह ै।म§, एक बार पनुः माननीय राÕůपित जी को उनके अिभभाषण हेतु धÆयवाद 

देता हó ँ।जय िहÆद, जय भारत  ।  

SHRI VISHWESHWAR HEGDE KAGERI (UTTARA KANNADA): I would like to 

place my views on the President Address. Shrimati Druupadi Murmu ji, highlighted 

several key achievements of the Government, emphasising the progress made in 

various sectors. Here are the specific accomplishments which she mentioned: 

 Housing initiatives: The extension of the Pradhan Mantri Awas Yojana aims 

to provide homes to an additional three crore families, with a budget allocation of 

Rs. 5,36,000 crore for this purpose. 

 Financial support for farmers: Under the PM-Kisan Samman Nidhi Scheme, 

Rs. 41,000 crore has been disbursed to farmers recently. 

Welfare Schemes: The Government has distributed free rations to 80 crore people 

and implemented welfare schemes like PM-Kisan Samman Nidhi Scheme. 

 Infrastructure Development: Significant investments have been made in 

infrastructure including the completion of the Udhampur-Srinagar-Baramulla Rail 

Link and the construction of India’s first deep-water mega port at Vadhavan.  

Healthcare Improvements: The establishment of 1,75,000 Ayushman 

Arogya Mandirs aims to enhance access to healthcare services. The Government 

has also screened nearly 9 crore women for cervical cancer and reduced maternal 
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and infant mortality rates.  

 Women Empowerment: The Nari Shakti Vandan Adhiniyam provides 

reservations for women in legislative bodies, while initiatives like the Drone Didi 

Yojana promote women’s economic empowerment.  

 Youth Engagement: The MY Bharat Portal encourages youth participation in 

nation-building efforts across various sectors. 

Thank you, Jai Hind.  

®ी दामोदर अúवाल (भीलवाड़ा) : माननीय अÅय± महोदय, आपने मुझे महामिहम राÕůपित जी के 

अिभभाषण पर भारतीय जनता पाटê कì ओर स ेधÆयवाद ÿÖताव के प± म¤ अपने िवचार रखन ेका 

अवसर िदया, इसके िलए आपका बहòत-बहòत आभार । 

 वषª 2014 म¤ जब स ेदेश के ÿधानमंýी ®ी नर¤þ मोदी जी के नेतÂृव म¤ एनडीए कì सरकार बनी, 

देश हर कदम पर ÿगित कì ओर बढ़ा ह ै। इस सरकार Ĭारा देशिहत म¤ िकए गए िनणªय के कारण जन-

जन को उसका लाभ पहòंचा ह ै। मोदी जी न े26 मई, 2014 को पहली बार ÿधानमंýी पद कì शपथ ली 

थी और उसी िदन स,े िपछल ेदस वषŎ म¤ इस सरकार कì कई कÐयाणकारी योजनाओ ंके कारण, हम¤ 

लाखŌ-करोड़Ō ÓयिĉयŌ के जीवन म¤ पåरवतªन देखने को िमलता ह ै। आज हमारी क¤ þ सरकार के साथ 

सभी देशवािसयŌ कì िवकास याýा इस अमतृकाल कì अभूतपूवª उपलिÊधयŌ के माÅयम स ेनई ऊजाª द े

रही ह ै।  

 माननीय ÿधानमýंी ®ी नर¤þ मोदी जी के कुशल नेतृÂव म¤ एनडीए सरकार के तीसर ेकायªकाल 

म¤ तीन गनुा तेज गित स ेकाम हो रहा ह ै।  

 आज देश बड़े िनणªयŌ और नीितयŌ को असाधारण गित स ेलागू होते हòए देख रहा ह ै। इन िनणªयŌ 

स े देश के गरीब, मÅयम वगª, यवुा, मिहला और िकसानŌ को सवō¸च ÿाथिमकता िमली ह ै । आज 

ÿधानमंýी आवास योजना का िवÖतार करते हòए तीन करोड़ अितåरĉ पåरवारŌ को घर देने का िनणªय 

िलया गया ह,ै िजसके िलए 5,36,000 करोड़ Łपये खचª करन ेका ÿावधान िकया गया ह,ै जो िक एक 
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अनूठा ÿावधान ह ै।  

इसी ÿकार स ेÖवािमÂव योजना के तहत 2,25,00,000 लोगŌ को संपि° काडª जारी करना 

ÿशंसनीय ह ै। िकसान सÌमान िनिध के तहत करोड़Ō िकसानŌ को िपछल ेमहीने 41,000 करोड़ Łपय े

कì रािश का भगुतान हòआ ह ै। आयÕुमान योजना के अंतगªत 70 वषª और उसस ेअिधक कì आय ुके छः 

करोड़ वåरķ नागåरकŌ को ÖवाÖÃय बीमा देने का फैसला करना बहòत ही ÿशंसनीय ह ै। मुझे दखु ह ैिक 

आज भी देश के तेलंगाना, ओिडशा, िदÐली, केरल और पंजाब राºय म¤ इस योजना के लाभ स ेवहां के 

िनवािसयŌ को वंिचत िकया जा रहा ह ै।  

 माननीय अÅय± महोदय, म§ एक बात उिÐलिखत करना चाहóंगा िक िजन िāिटशसª न ेभारत पर 

200 सालŌ तक राज िकया ह,ै उस इµंल§ड कì अथªÓयवÖथा को भी पीछे छोड़कर िवĵ कì 5वé 

अथªÓयवÖथा बनाना, चÆþमा के साउथ पोल पर सॉÉट ल§िडंग करना, डीबीटी लागू करके ĂĶाचार पर 

अंकुश रखना, मोदी जी जैस ेदूरदशê, कठोर पåर®मी और िनणाªयक िनणªय करन ेकì अĩुत ±मता करन े

वाल ेका ही चमÂकार ह ै। 

 माननीय अÅय± महोदय, वन नेशन, वन इल³ेशन और व³फ अिधिनयम (सशंोधन) िवधेयक 

जैस े िवषयŌ पर सरकार न े तेज गित स े काम िकया ह ै । अनु̧ छेद 370 और 35(ए) को हटान े का 

ऐितहािसक और साहिसक िनणªय स ेदेश म¤ भी रोमांच ह ै। आज हाथ म¤ संिवधान लेकर कसम खाने 

वालŌ को म§ याद िदलाना चाहता हóं िक आज स े50 वषª पहल ेसन ्1975 म¤ आपातकाल म¤ लोकतंý का 

गला घोटकर इन लोगŌ न ेसंिवधान कì हÂया कì थी । 

 माननीय अÅय± महोदय, आज ÿयागराज म¤ महाकंुभ का अĩुत, आलौिकक, भÓय और िदÓय 

आयोजन हो रहा ह,ै जो हमार ेÿधानमंýी जी कì कायª कुशलता और माननीय मु́ यमýंी योगी जी के 

कुशल नेतÂृव का ही पåरणाम ह ै । आज छोटे उīिमयŌ के िलए ऋण सीमा को 10,00,000 Łपये स े

बढ़ाकर 20,00,000 Łपय ेकर देना और पीएम िवīा लàमी योजना स ेइंटनªिशप को बढ़ावा देना अÂयंत 

ÿशंसनीय ह ै।  

माननीय अÅय± महोदय, म§ अंत म¤ सदन के माÅयम स ेइस महान देश कì जनता के सामने 
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अपना िवĵास Óयĉ करना चाहता हóं िक ÿधानमंýी ®ी नरÆेþ मोदी जी के नेतृÂव म¤ चल रही एनडीए 

सरकार िवकिसत भारत के संकÐप को पूरा करगेी ।  

म§ महामिहम राÕůपित जी के अिभभाषण के धÆयवाद ÿÖताव का Ńदय स ेसमथªन करता हóं । 

SHRI RAHUL KASWAN (CHURU):  I would like to express my views and address 

some critical concerns regarding the President's Address. While the Government 

proudly highlights its achievements, we must ask ourselves: Are these 

accomplishments truly reaching the people? Are these policies genuinely 

transforming the lives of those who place their trust in us? There remains a 

significant gap between grand announcements and the everyday struggles of our 

citizens. 

As representatives of the people, it is our duty to ensure that policies are not 

merely aspirational statements, but real solutions that uplift the common man. A 

vision, no matter how ambitious, is only as strong as its execution. It is easy to list 

achievements, but we must ask are our farmers, workers, small business owners, 

and young graduates truly experiencing the promised progress? 

The President's Address lays out a roadmap for economic growth, 

infrastructural development, and social welfare, but numbers and projections alone 

do not reflect reality. We must move beyond rhetoric and examine the actual impact 

on the ground. Today, I intend to do just that-to analyse these claims, question the 

gaps, and advocate for genuine, tangible progress that reaches every citizen of this 

nation. 
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The progress is not measured by slogans or statistics, but by the lived 

experiences of our people. And that is the measure we must use in evaluating the 

promises laid before us today. 

My other point is regarding neglect of Rajasthan's Agricultural Crisis. The 

Government often speaks of agricultural transformation and economic 

empowerment, but let us examine the reality on the ground. Rajasthan is the most 

water-stressed state in the country, with its groundwater levels depleting at an 

alarming rate. The Central Ground Water Board reports that groundwater levels in 

Rajasthan have declined by 62 per cent in the last decade, making agriculture 

increasingly unviable. Churu, being a drought-prone district, suffers from erratic 

monsoons, extreme water shortages, and depleting wells. Farmers in my 

constituency are forced to depend on a failing irrigation system, and yet, no 

significant initiative has been undertaken to introduce sustainable water 

management projects. 

While the Government proudly cites schemes like the PM-Kisan Samman 

Nidhi, which has disbursed Rs. 41,000 crore to farmers across the country, the 

reality is that these funds provide only temporary relief. Seventy-eight lakh farmers 

in Rajasthan have received benefits from the scheme, but many continue to face 

financial distress due to erratic climate conditions, increasing input costs, and lack 

of sustainable farming solutions. Where is the long-term vision to help them combat 

these crises? 

Rajasthan has one of the highest farmer suicide rates in the country, yet 

there is no substantial investment in drought-resistant farming techniques, scientific 
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irrigation methods, or climate adaptation strategies. Hon. Speaker, we cannot 

expect our farmers to survive on tokenistic relief measures while ignoring the 

fundamental issues that threaten their livelihood. I urge the Government to 

immediately increase investment in drought relief programs, expand subsidies for 

water-efficient crops, and promote community-led water conservation initiatives. 

Without these structural reforms, Rajasthan's agricultural backbone will continue to 

weaken, pushing thousands of farmers deeper into debt and despair. 

 My next point is regarding inadequate healthcare Infrastructure. The 

Government boasts of major strides in healthcare, citing the establishment of 1.75 

lakh Arogya Mandirs and the expansion of Ayushman Bharat to cover senior 

citizens aged 70 and above. However, these announcements fail to reflect the grim 

reality faced by millions of Indians, particularly those in rural areas. 

Let us take a look at the facts. A study of health and wellness centres across 

18 states found that only 11 per cent had functional diagnostic facilities, and 40 per 

cent lacked essential medicines. In Rajasthan, the situation is even worse. The 

state has a doctor-to-patient ratio of 1:1700, which is far below the WHO 

recommendation of 1:1000. This shortage is most severe in rural areas, where 

many villages lack even a single primary healthcare centre, forcing people to travel 

25-30 kilometers just to access basic medical care. 

The Government claims that over 30 crore teleconsultations have been 

provided through e-health initiatives, but what use is telemedicine when villages 

lack stable internet, proper diagnostic tools, and even trained medical personnel to 

implement these programs? Moreover, a NITI Aayog report has flagged that 30 per 
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cent of eligible beneficiaries of Ayushman Bharat are either unaware of the scheme 

or face administrative hurdles in accessing treatment. What good is a scheme on 

paper if it does not reach the people who need it the most? 

We need urgent corrective measures. There must be greater funding for rural 

health infrastructure, better training for medical staff, and proper monitoring of 

healthcare facilities to ensure they are fully equipped and operational. Additionally, 

preventive healthcare must be strengthened by investing in nutritional programs, 

maternal health initiatives, and widespread awareness campaigns. We cannot 

allow our healthcare system to remain inaccessible and ineffective while millions 

struggle for basic medical services. 

 The next point is regarding lack of focus on education and employment.  

Education is the foundation of any developed nation, yet the reality of our education 

system today raises serious concerns. While the Government speaks of 

implementing the National Education Policy (NEP) and increasing scholarships, 

these measures mean little when students lack access to the most basic facilities. 

According to the Annual Status of Education Report (ASER), 62 per cent of 

rural schools in Rajasthan do not have adequate classrooms, and 48 per cent lack 

functional toilets. The same report highlights that 40 per cent of schools do not 

have the minimum number of teachers required, leaving students without proper 

guidance. Hon. Speaker, how can we expect quality education when students are 

studying in overcrowded, underfunded, and poorly managed schools? 

The Government has also promised one crore internships for young 

graduates, but let us not confuse temporary opportunities with real employment. 
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The Centre for Monitoring Indian Economy (CMIE) reports that India's 

unemployment rate stood at 8.7 per cent in December 2024, with youth 

unemployment even higher at 22.5 per cent. This means that even after completing 

their education, young people are struggling to find stable jobs. 

We must go beyond mere policy announcements. There is an urgent need 

to expand vocational training centres, integrate skill development into school 

curricula, and create stable job opportunities in industries beyond traditional 

Government employment. Only then can we ensure that our youth have a real 

future, rather than being left behind in an economy that fails to generate sustainable 

employment. 

 The next point is regarding rising inflation and middle-class struggles. One 

of the most pressing concerns today is the rising cost of living, which is placing an 

unbearable burden on middle-class families and small business owners. The 

Government claims to be taking steps to ease economic pressure, but the ground 

reality tells a different story. 

According to the wholesale price index (WPI), food inflation has risen by 6.5 

per cent over the past year, with essential items like pulses seeing a 14 per cent 

increase and vegetable prices soaring by 22 per cent. Fuel prices remain volatile, 

with petrol and diesel prices increasing by 25 per litre over the past five years. How 

can we expect the common man to sustain a dignified livelihood when their hard-

earned income is being eroded by relentless inflation? 

While the Government speaks of initiatives like the 8th Pay Commission and 

the increase in Mudra loan limits from Rs. 10 lakh to Rs. 20 lakh, these steps are 
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not enough to counteract the rising cost of living. Small business owners are 

struggling with higher production costs and reduced consumer demand, while 

middle-class families are forced to cut back on basic necessities due to 

skyrocketing prices.  

Immediate action is required. The Government must introduce stronger price 

control mechanisms, regulate fuel costs, and provide targeted subsidies to ease 

the burden on ordinary citizens. Without these measures, economic inequality will 

continue to grow, leaving millions struggling to make ends meet. 

 As far as Digital Divide and Cybersecurity is concerned, India is on the cusp 

of a digital revolution. The Government proudly speaks of the India Al Mission, the 

expansion of the UPI system, and the growing role of digital banking, e-

governance, and artificial intelligence in our economy. But while these 

advancements are promising, we must ask a fundamental question-who is being 

left behind in this digital transformation? 

The reality is that millions of Indians-particularly those in rural areas, tribal 

belts, and economically weaker sections-still lack access to reliable internet 

connectivity. 

According to recent data, urban centres enjoy high-speed internet, but the 

majority of villages continue to struggle with weak network infrastructure, frequent 

disruptions, and unaffordable data services. The very people who stand to benefit 

the most from digital banking, online education, and e-governance remain excluded 

because the infrastructure necessary to support them does not exist.  

Take, for example, small farmers and rural shopkeepers. While the 
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Government promotes UPI and digital payments, in many parts of India, unstable 

connectivity forces businesses to rely on cash transactions, keeping them outside 

the formal financial system. We cannot claim to be a digitally empowered nation 

when a significant portion of our population lacks even the basic means to access 

online services. 

This digital divide goes beyond infrastructure-it is also about digital literacy. 

Even when internet access is available, many citizens, particularly in rural areas, 

lack the skills needed to use digital tools effectively. Imagine a farmer who has 

access to an online loan portal but does not know how to navigate it, or a student 

in a remote village who has a smartphone but no knowledge of how to access 

online educational resources. 

Digital literacy programs must be expanded. The Government must ensure 

that digital education reaches beyond cities, integrating it into school curricula, 

community learning centres, and grassroots outreach initiatives. Special attention 

must be given to women in rural areas, senior citizens, and small business owners, 

many of whom struggle to transition to digital platforms. 

Furthermore, as India advances in Al, fintech, and e-governance, we cannot 

afford to ignore cybersecurity. The rise in digital transactions, artificial intelligence, 

and online services has led to an increase in cyber fraud, data breaches, and 

misinformation. The victims of these cybercrimes are often first-time users of digital 

banking and government portals-people who, due to lack of awareness, fall prey to 

financial scams, identity theft, and online fraud. 

The India Al Mission aims to revolutionize industries with cutting-edge 
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technology, but it must also prioritize responsible Al governance. We need strict 

policies to prevent algorithmic bias, protect data privacy, and ensure transparency 

in Al-driven decision-making. The Government must invest in cybersecurity 

infrastructure, enforce stricter laws against digital fraud, and launch nationwide 

awareness campaigns to educate citizens on safe online practices. 

If these issues remain unaddressed, India's digital future will remain 

incomplete. Digital progress must be inclusive, secure, and accessible to all 

citizens-urban or rural, privileged or underprivileged. A truly digital India must 

bridge divides, not widen them. 

 In conclusion, it is our duty as elected representatives to ensure that policies 

do not remain empty promises, but translate into tangible improvements in people's 

lives. India aspires to be a global leader, yet we must ask ourselves-why does our 

country rank 132 out of 191 in the Human Development Index? Why do we rank 

111 out of 125 in the Global Hunger Index? The answer lies in the growing 

disconnect between policy announcements and ground-level implementation. 

While economic growth is celebrated, the Government spends only 2.1 per 

cent of GDP on healthcare and 2.9 per cent on education, well below global 

standards. If we truly want an India that is strong and self-reliant, we must prioritize 

real development-ensuring access to healthcare, education, employment, and 

economic stability for every citizen. 

I urge this House to look beyond numbers and rhetoric and focus on 

delivering meaningful change. Our people deserve not just grand declarations, but 

results that uplift their lives and uphold the true spirit of democracy.Thank you. 
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SHRI BASTIPATI NAGARAJU (KURNOOL):  I would loke to express my views 

on motion of thanks to the President's address. The President's address endorsed 

and strengthened the NDA government under the leadership of our prime Minister 

Sri Narendra Modi for showing good leadership and direction for the country. Hon. 

President highlighted the government policies where transform, reform and perform 

are the fundamental principles. This is not just a campaign but this is the reality that 

is changing our Nation's future. This change can be clearly seen in our economy, 

administration and actions that cement our position on the global platform.  

          Andhra Pradesh is following the same path and is trying to come out of the 

financial crisis, administrative failure and scarcity of basic amenities caused by the 

previous government's administration. In the previous government's tenure, our 

financial condition declined, people did not get justice and our development was 

stalled. But now, under the strong leadership of our Chief Minister Sri Nara 

Chandrababu Naidu Garu our state is moving forward towards development.  

    Signs of development can be clearly seen in the following initiatives: 

 Rs. 15,000 crore have been sanctioned for building the country's first 

Greenfield capital city i.e. Amravati. 

 Rs. 12,000 crore have been sanctioned for the Polavaram project 

which is the lifeline of Andhra Pradesh. 

 By investing Rs. 11,440 crore in Visakha Steel Factory, the 

 
 

 English translation of the speech originally  laid on the Table in Telugu. 
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Government has revived Visakha Steel. 

 By investing Rs. 1.8 lakh crore Andhra Pradesh is moving ahead in 

the new energy sector i.e. Green Hydrogen Hub. 

 BPCL oil refinery: Rs. 95,000 crore investment will strengthen 

industrial development in our state. 

These investments prove our government's administrative capability and credibility. 

People of Andhra Pradesh are proud of this good governance. In the previous 

government's administration, Andhra Pradesh has witnessed black days. 

 Women's safety: 25,000 crimes against women were reported which 

shows government's failure on women's safety. 

 Law and order: crimes rose by 33 per cent, political murders have also 

increased manifold. People were living in fear and anxiety.  

 Negligence towards the judiciary: Not taking steps to form the High 

court bench in Kurnool shows the YSRCP government's failure. But 

our good government has issued orders to constitute the High court 

bench in Kurnool.   

Industrial and infrastructure development: Following projects have been 

given importance for development under our administration: 

 Out of 12 industrial nodes announced in the union budget, two 

important nodes at Kopparti in Kadapa and Orvakal in Kurnool were 

sanctioned for our state. 

 By connecting Visakhapatnam Chennai Industrial Corridor (VCIC) and 
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Hyderabad Bangalore Industrial Corridor (HBIC), the Rayalaseema 

region will develop economically. 

 Land procurement has been completed and projects are being 

implemented at a faster pace. 

Real time governance: Mana Mitra scheme.  

 In today's digital Era, administration should be simple and accessible to the 

people. In this direction the Andhra Pradesh government has introduced the Mana 

Mitra scheme. This scheme will integrate 36 departments through WhatsApp 

governance and provide 360 government services for the people. This is a model 

for Real Time Governance (RTG). 

  Good governance in the modern era. This is only an initial success. In this 

manner, we will achieve Viksit Bharat and Swarna Andhra Pradesh under the 

leadership of our Prime Minister Narendra Modi and our Chief Minister 

Chandrababu Naidu by 2047 with the help of the double-engine Government. 

With co-ordinated administration we are moving ahead towards the 

development. People of Andhra Pradesh can see good days ahead. As per the call 

given by the hon. President to reform perform and transform, I believe that it is 

possible only under the leadership of Prime Minister Shri Narendra Modi and our 

Chief Minister Shri Chandrababu Naidu. 
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डॉ. मोहÌमद जावेद (िकशनगजं) : आपने मुझे राÕůपित जी के अिभभाषण के धÆयवाद ÿÖताव पर 

अपना िवषय टेबल करन ेका मौका िदया,  इसके िलए म§ आपका शुिø या अदा करता हó ँ। राÕůपित जी 

का अिभभाषण देश कì वतªमान िÖथित और सरकार कì नीितयŌ को ÿितिबंिबत करता ह ै। हालांिक, 

इसम¤ कई महÂवपूणª िवषयŌ कì अनदेखी कì गई ह§, िवशेष łप स ेिबहार और मेर ेसंसदीय ±ेý िकशनगंज 

स ेजड़ेु मĥुŌ पर Åयान नहé िदया गया । 

िबहार देश के सबस े िपछड़े राºयŌ म¤ स ेएक ह ैऔर यहा ँBasic Infrastructure, Health 

Facility, Education, Industrialization और रोज़गार कì भारी कमी ह ै। मेर े±ेý िकशनगंज, जो 

सीमांचल ±ेý का िहÖसा ह,ै भीषण गरीबी, बाढ़, िश±ा व ÖवाÖÃय सेवाओ ंकì कमी और रोजगार के 

अभाव जैसी गंभीर समÖयाओ ंस ेजूझ रहा ह ै। सरकार कì योजनाओ ंका समुिचत लाभ यहा ँतक नहé 

पहòचँ पाता, िजसस ेआम जनता को अÂयिधक किठनाइयŌ का सामना करना पड़ता ह ै। 

हम सभी जानते ह§ िक राÕůपित जी का अिभभाषण केवल सं́ याओ ंऔर आकंड़Ō का एक संúह 

नहé होता; यह देश के भिवÕय को आकार देने का एक महÂवपूणª दÖतावेज होता ह ै। राÕůपित महोदया 

न ेअिभभाषण म¤ 'आÂमिनभªर भारत' कì पåरकÐपना पर जोर िदया । यह िवचार न केवल आÂमिवĵास 

कì भावना उÂपÆन करता ह,ै बिÐक यह देश को आÂमिनभªर बनान ेकì िदशा म¤ एक ÿेरणा देने वाला भी 

ह ै। लेिकन इस आÂमिनभªरता का वाÖतिवक Öवłप ³या ह?ै ³या यह िसफª  कुछ बड़े Óयापाåरक घरानŌ 

और कॉपōरेट्स के िलए ह,ै या िफर यह हमारी छोटी-छोटी इकाइयŌ, िकसानŌ, ®िमकŌ, और िवशेष łप 

स ेउन लाखŌ गरीब नागåरकŌ के िलए ह,ै िजनकì बिुनयादी आवÔयकताए ँपूरी नहé हो पा रही ह§? ³या 

आÂमिनभªरता का मतलब महज उ īोगपितयŌ को राहत देना ह,ै या िफर यह ÿÂयेक भारतीय नागåरक 

कì समिृĦ को सिुनिĲत करन ेका एक ÿयास ह?ै जब हम इस बजट के ÿावधानŌ कì बात करते ह§, तो 

यह देखना अÂयंत महÂवपूणª ह ैिक ³या सरकार न ेदेश के वाÖतिवक मĥुŌ को ÿाथिमकता दी ह ै। ³या 

इस बजट म¤ ऐसे ठोस कदम उठाए गए ह§, जो हमार े िकसान भाइयŌ, ®िमकŌ, छोटे ÓयापाåरयŌ और 

 
 

 Speech was laid on the Table. 
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मिहलाओ ं के उÂथान के िलए कारगर सािबत हो? ³या राÕůपित जी का अिभभाषण इस बात को 

सिुनिĲत करता ह ैिक कृिष ±ेý, जो आज भी हमार ेदेश कì अिधकांश आबादी कì आजीिवका का मु́ य 

ąोत ह,ै को मजबूती िमले? ³या इस बजट म¤ उन योजनाओ ंका िवÖतार िकया गया ह,ै जो िकसानŌ को 

न केवल िव°ीय सहायता देती ह§, बिÐक उनके उÂपादन कì लागत को भी कम करती ह§? 

हमार ेिकसान आज महंगाई, मौसम पåरवतªन, और कम होते मुनाफे स ेजूझ रहे ह§ । सरकार के 

पास एक बहòत बड़ा अवसर ह ैिक वह इन समÖयाओ ंके Öथायी समाधान के िलए ठोस योजनाए ंऔर 

िव°ीय ÿावधान लाए । लेिकन बजट म¤ कृिष ±ेý को िजस तरह कì ÿाथिमकता िमलनी चािहए, वह कहé 

िदखाई नहé देती । िकसानŌ के िलए सीधे-सीधे लाभ देने वाली योजनाओ ंका अभाव ह ै। ³या यह बजट 

उन िकसानŌ के िलए ह,ै जो कजª के बोझ तले दब ेहòए ह§? ³या यह बजट उन िकसानŌ के िलए ह,ै जो 

फसल बीमा, िसंचाई सिुवधाओ,ं और सही मूÐय िनधाªरण कì उÌमीद करते ह§? 

आम आदमी कì किठनाइयां केवल कृिष तक ही सीिमत नहé ह§, बिÐक इसस ेभी Óयापक ह§ । 

हमार ेदेश म¤ बरेोजगारी का Öतर आज भी बहòत ऊँचा ह ै। लाखŌ यवुाओ ंको आज भी रोजगार के अवसर 

नहé िमल पा रहे ह§ और कई लोग आÂमिनभªरता के नाम पर खुद को ठगा हòआ महसूस कर रहे ह§ । ऐसे 

म¤, ³या राÕůपित जी के अिभभाषण म¤ सरकार न ेरोजगार सजृन के ठोस उपायŌ कì घोषणा कì ह?ै ³या 

यह बजट उन लाखŌ ®िमकŌ और छोटे उīिमयŌ के िलए ह,ै जो महामारी के बाद अपने घरŌ को लौटन े

पर मजबूर हòए थ ेऔर अब उÆह¤ िफर स ेरोजगार पाने म¤ किठनाई हो रही ह?ै 

हमार े®िमक वगª का मĥुा इतना जिटल और गंभीर ह ै िक इस े केवल योजनाओ ंके कागजी 

आंकड़Ō तक सीिमत नहé िकया जा सकता । ये ®िमक रोज़गार, सरु±ा, और सामािजक सरु±ा कì मांग 

कर रहे ह§ । ³या राÕůपित जी के अिभभाषण म¤ उनके िलए ऐसी योजनाए ँऔर ÿावधान ह§, जो उनके 

जीवन Öतर को बेहतर बना सक¤  और उनकì रोजी-रोटी कì समÖयाओ ंका समाधान कर सक¤ ? 

ÖवाÖÃय और िश±ा के ±ýे म¤ भी हम देख रहे ह§ िक सरकार कì ओर स ेकेवल थोड़ी-बहòत 

घोषणाए ँकì जा रही ह§, लिेकन इन ±ेýŌ म¤ जो वाÖतिवक सधुार कì आवÔयकता ह,ै वह कहé िदखाई 

नहé देती । महामारी न ेहमार ेÖवाÖÃय सेवा ±ेý कì जो पोल खोली ह,ै वह सभी के सामन ेह ै। सरकारी 
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अÖपतालŌ कì दशा बहòत खराब ह,ै और राÕůपित जी के अिभभाषण म¤ इस ±ेý म¤ वाÖतिवक सधुार 

लाने म¤ पूरी तरह स ेिवफल ह ै। ³या इस बजट म¤ ÖवाÖÃय सेवाओ ंके िलए पयाªĮ धन आवंिटत िकया 

गया ह?ै ³या यह बजट ÖवाÖÃय किमªयŌ कì भतê, िचिकÂसा सिुवधाओ ंकì िÖथित को सधुारने और 

úामीण इलाकŌ म¤ ÖवाÖÃय सेवाओ ंके िवÖतार कì िदशा म¤ ठोस कदम उठाता ह?ै 

 अब, म§ एक महÂवपूणª मĥेु कì ओर आपका Åयान आकिषªत करना चाहता हó,ँ जो मेर े±ेý, 

िबहार के िकशनगंज स ेसंबिंधत ह ै। यह मĥुा ह ैसरकारी िचिकÂसा कॉलेज का, जो आज भी हमार े±ेý 

म¤ पूरी तरह स ेअनपुिÖथत ह ै। िपछल ेकई वषŎ स,े म§न ेइस मĥेु को उठाया ह,ै लेिकन आज तक कोई 

ठोस कदम नहé उठाए गए । हमार े±ेý म¤, जहां लाखŌ लोग ÖवाÖÃय सेवाओ ंके िलए तरसते ह§, वहा ँएक 

सरकारी िचिकÂसा कॉलेज कì अÂयंत आवÔयकता ह ै। 

हमार े±ेý के यवुाओ ंको िचिकÂसा िश±ा ÿाĮ करन ेका अवसर नहé िमल रहा ह ै। जब तक हमार े

पास एक िचिकÂसा कॉलेज नहé होगा, तब तक हम अपने यवुाओ ंको उ¸चतम िचिकÂसा िश±ा और 

ÿिश±ण देने म¤ स±म नहé हŌगे । यह न केवल हमार ेराºय, बिÐक देश के िवकास के िलए भी आवÔयक 

ह,ै ³यŌिक अ¸छे डॉ³टरŌ कì आवÔयकता पूर ेदेश म¤ महसूस कì जा रही ह ै। म§ सरकार स ेआúह करता 

हóं िक हमार े±ेý म¤ एक सरकारी िचिकÂसा कॉलेज कì Öथापना के िलए जÐद स ेजÐद योजनाए ँबनाई 

जाए ंऔर उस ेलागू िकया जाए । 

 अब, मुझे एक और मĥेु पर भी Åयान क¤ िþत करना ह,ै जो िपछल ेछह वषŎ स ेमेरी तरफ स े

लगातार उठाया गया ह,ै और वह ह ै अलीगढ़ मुिÖलम यूिनविसªटी (AMU) िकशनगंज का । यह 

िवĵिवīालय, जो हमार े±ेý के छाýŌ के िलए एक बड़ा अवसर था, आज भी िबना पयाªĮ िनिध और 

सिुवधाओ ंके खड़ा ह ै। इस िवĵिवīालय के िलए िश±ण और गैर-िश±ण Öटाफ कì िनयिुĉया ँअब तक 

नहé कì गई, और इसके िवकास के िलए कोई ठोस कदम नहé उठाए गए । 

अगर हम अपने यवुाओ ं को उ¸च िश±ा के अवसर ÿदान करना चाहते ह§, तो हम¤ इस 

िवĵिवīालय के िवकास पर िवशेष Åयान देने कì आवÔयकता ह ै। यह न केवल िकशनगंज, बिÐक समú 

िबहार और भारत के िलए एक महÂवपूणª शैि±क क¤ þ बन सकता ह ै । लेिकन इसके िलए सरकार को 
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इसकì Öथापना के िलए पयाªĮ धन आवंिटत करना होगा और समुिचत ÿशासिनक ÿावधानŌ को लागू 

करना होगा । 

राÕůपित जी के अिभभाषण म¤ यह देखना बेहद महÂवपूणª ह ैिक ³या सरकार न ेदेश के सभी 

नागåरकŌ कì जłरतŌ को Åयान म¤ रखते हòए कदम उठाए ह§ । अगर यह बजट केवल बड़े Óयापाåरक 

घरानŌ के िलए ह ैऔर हमार ेगरीब और मÅयम वगª को नज़रअंदाज़ िकया गया है, तो यह िनिĲत łप से 

एक असंतुिलत और असमान समाज कì ओर ले जाएगा । हम चाहते ह§ िक यह बजट देश के हर वगª, हर 

±ेý और हर नागåरक के िलए लाभकारी हो । इसिलए, हम िवप± के सदÖय के łप म¤ राÕůपित जी के 

अिभभाषण को पूरी तरह स ेखाåरज करते ह§, ³यŌिक यह आम आदमी, िकसानŌ, ®िमकŌ, और छोटे 

ÓयापाåरयŌ के िहतŌ कì अनदेखी करता ह ै। हम सरकार स ेआúह करते ह§ िक वह इस बजट को पनुः 

िवचारन ेका ÿयास कर ेऔर उसम¤ उन ठोस योजनाओ ंका समावेश कर¤, जो देश के ÿÂयेक नागåरक के 

जीवन म¤ सकाराÂमक बदलाव ला सक¤  । धÆयवाद  । 

®ी अमरिसगं िटÖसो (िडफू) : माननीय अÅय± महोदय, आपने मुझे महामिहम राÕůपित जी के 

अिभभाषण पर बोलने का मौका िदया, उसके िलए म§ आपको करबĦ नमÖकार करता हóं । 

Sir, I rise to thank Her Excellency, the President of India, for her wonderful 

speech and her grace in mentioning the historic achievements of the nation under 

the great leaderdship of hon. Prime Minister Shri Narendra Modi ji. The BJP 

Government under Modiji's leadership has brought people of all communities 

together and the people of the North-East have reaped the greatest benefits. 

Today, the people of the Northeast are feeling proud to be citizens of India and the 

secessionist forces that thrived under the previous Congress regime no longer 

attract the imagination of our youths.  

17.00 hrs 

Sir, it is a historic achievement of our hon. Prime Minister Shri Narendra 
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Modiji and our hon. Home Minister Shri Amit Shahji to end all forms of insurgency 

in the hill areas of Assam which I represent. I urge everyone here to give chance 

to the development of the tribal people also and allow our Prime Minister to fulfil 

the programmes and commitment of the BJP in the North-East, one of which has 

been in relation to the demand of the hill tribes of Assam for the implementation of 

Article 244 (A) of the Constitution of India. I demand exemption from appearing in  

MIL in UPSC exam, upgradation of Diphu campus to a full-fledged Central 

university.  

The MOU, MOS-I and MOS-II are written commitments of the Government 

of India and these must be fulfilled without any delay. Here the unimplemented 

clauses should be highlighted emphatically for immediate solution. The issue of 

Constitution (125th Amendment) Bill should also take care of Memorandum of 

Settlement-II as the Bill in the present form has not covered certain vital clauses of 

MOS-II. Special provision in the Sixth Schedule exclusively for Karbi Anglong 

autonomous Council and the NCHAC Autonomous Council and other original Sixth 

Schedule Councils in respect of responsibility of Governor should be provided in 

the provisions of Constitution (125th Amendment) Bill, so that he is exclusively 

advised by Autonomous Councils in matters under the jurisdiction of Sixth 

Schedule. I am sure this longstanding demand of my people will also be delivered 

by this great Government under the leadership of Prime Minister Narendra Modiji 

and we will be delighted to hear the announcement sooner than later by our great 

President. Hon. Madam Droupadi Murmu ji herself during her next Address to the 

Parliament.  
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As tribal people, we have been hugely inspired by the election of a tribal lady 

to the highest office of the country which has been made possible only because 

our Prime Minister's leadership has deep love for the nation’s tribal people. We feel 

immensely proud whenever the hon. Madam President addresses the nation, 

particularly the Parliament. So, it is a matter of great distress for us when somebody 

disrespects her by calling her by mean and hateful words like … . 

Such comments are crime against the tribal people in the Parliament. So, 

learn to respect, honour Scheduled Castes, Scheduled Tribes and Other Backward 

Classes. We are also the sons of the soil. आप लोग मोदी जी स ेसीिखए upliftment of five 

crore people from tribal community with an allotment of Rs. 80,000 crore for this 

initiative. आप लोगŌ न ेनॉथª ईÖट को ³या िदया? Before 10 years, what have you given 

us? आप लोगŌ न ेअरÖेट, जेल, एनकाउंटर िदया ह ै। You declared the whole North-East area 

a disturbed area. You have imposed Armed Forces (Special Power) Act, the power 

to shoot a person without the authority order.  

 With these words, I conclude. 

SHRI BALABHADRA MAJHI (NABARANGPUR): I support the speech 

delivered by the Honourable President Smt. Draupadi Murmu to the Joint Session 

of Parliament and thank her for the same. 

There is no denying that the Government of the day has done tremendous 

works during the last ten years. I come from a remote place on Odisha, 
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representing one of the most backward Parliamentary Constituency. 

Before the present Govt. came to there was not a single Government college 

in my constituency. In last 10 years  Government Degree colleges have been 

started. In addition, the following progresses have been achieved; 

1. 460 km new Railway line has been sanctioned. 

2. Zero voltage situation has been eliminated and almost all villages, except for 

a few hamlets, have been electrified. 

3. About 4250 km of roads under PMGSY, NH and PWD have been 

constructed. 

4. Bharat Mala Project between Raipur to Visakhapatnam is passing through 

my Constituency. On completion, it will reduced running time between Raipur 

to Visakapatnam from 13 hrs to 6 hrs.  

5.  All poor are getting pucca Houses, which otherwise was a dream for them 

6.  Hornestead landless are getting land. 

7.  One airstrip is coming up in my Constituency at Malkangiri. 

8. 4 ITIs have been commissioned, one of which is in my village. 

9. 17 new Ekalabya Model Residential schools have been sanctioned. 

10.  Follow cup Chemotherapy for cancer patients and dialysis facilities have   

been started at Malkangiri and Nabarangpur with a new Medical College at 

Koraput. 

11.  A new Blood Bank Unit has been started at Umerkote which may seem a 

small item but a big step forward for people of 4 Blocks around this. 

12.  Almost everybody has a phone in his hand and paying to shops through 
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their phone. 

13.  She supports the people of my constituency got during covid pandemic 

cannot be forgotten. Everybody feels but for Modiji, we don't know where we 

would! 

14.  Increase in MSP of paddy from Rs. 1310/- per quintal in 2014 to Rs 2300/- 

input assistance of Rs 800/- per quintal by the Odisha Government has 

brought smile on the faces of the farmers. 

15.  Honourable President has said what has been achieved during last ten 

years and what are being done to achieve the goal of Bikashit Bharat by 

2047. 

16.  Seeing the developments in my area and the road map ahead I am very 

sure my area will also catch up with the rest of Bharat to be part of Bikashit 

Bharat. 

17.  Therefore, I support once again and thank the president for her real but 

wonderful speech. 

®ी हरÆेþ िसहं मिलक (मजुÜफ़रनगर) : म§ महामिहम राÕůपित जी के अिभभाषण पर अपने िवचार 

रखता हóं । म§ अपनी बात शłु कłं, उससे पूवª महामिहम राÕůपित जी के अिभभाषण म¤ जो कंुभ का 

िजø हòआ है, उसम¤ मार ेगए ®Ħालुओ ंकì आÂमा कì शांित के िलए नमन करता हóं और सरकार स े

अनरुोध करता हóं िक हादसे म¤ मारे गए लोगŌ के नाम, पते एवं फोटो अवÔय ÿकािशत कराए । बहòत से 

लोग गायब ह§ । उनके पåरवार के लोग उÆह¤ तलाश रहे ह§, उनकì भी खोजबीन कì जाए । अिभभाषण म¤ 

िकसान कì चचाª कì गई, परÆतु खेद है िक गत िदनŌ िदÐली-हåरयाणा बाडªर पर 750 िकसानŌ कì 
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शहादत पर सरकार Ĭारा न तो अफसोस जािह र िकया गया और न ही आिथªक सहायता ÿदान कì गई 

। िकसान आज भी आंदोलनरत है, ³यŌिक उसे आज भी एम.एस.पी. कì गारटंी नही िमल पाई है, न ही 

िकसान का कजाª माफ हòआ और न ही कृिष ऋण पर Êयाज माफ हòआ है । सरकार िकसान कì आमदनी 

दोगनुी करने कì बात करती थी परÆतु आमदनी आधी हो गई और कजª दोगुना हो गया । सरकार के 

कायŎ से बहòत िनराशा है ।    

 सरकार कì वø ŀिĶ िकसान, मजदरूŌ के ब¸चŌ पर भी पड़ी और छाýŌ कì फìस म¤ बेतहाशा 

बढ़ोतरी कर दी गई । अब मेिडकल और इंजीिनयåरंग कì पढ़ाई गरीब का ब¸चा नहé कर सकता  । एक 

तरह से सरकार योजनाबĦ तरीके से गरीब के ब¸चŌ से िकताब छीन रही है और उनके ब¸चŌ को मजदरू 

बनाये जाने का षडयंý कर रही ह ै। सरकार Ĭारा छोटे उīिमयŌ के मþुा ऋण कì सीमा बढ़ाने कì बात 

कì गई, परÆतु धरातल पर िकस ÿकार ऋण िमलता है, उसका उÐलेख सरकार ने नहé िकया है । इस 

योजना म¤ ĂĶाचार चरम सीमा पर है । िबना पैसा खचª िकए कोई मþुा लोन ÿाĮ नहé कर सकता । जहां 

तक छोटे ÓयापाåरयŌ कì बात है, तो वे ýािह-ýािह कर रहे ह§ । Online Trading ने छोटे ÓयापाåरयŌ को 

अÂयिधक नकुासान पहòंचाया है । बरेोजगारी चरम सीमा पर ह ै । इसको दूर करने िलए महामिहम के 

भाषण म¤ कोई उपाए नही दशाªया गया ह ै। úामीण िवकास म¤ कोई रचनाÂमक कायªवाही नहé हो रही है । 

मनरगेा म¤ धन कì कमी ह ै । चारŌ तरफ ĂĶाचार ही ĂĶाचार है । हम¤ आशा थी िक राÕůपित जी के 

अिभभाषण म¤ नई रले लाइन उ.ÿ. म¤ मेरठ से पानीपत और करनाल से शामली मºुजफरनगर िबजनौर 

रेलवे लाईन बनाने का उÐलेख होगा जो नहé हो पाया । न ही कोई पिĲम उ.ÿ. म¤ बड़ा अÖपताल बनाने 

का उÐलेख है और न ही कोई सरकारी िवĵिवīालय बनाने का उÐलेख है । सरकार खेलŌ को बढ़ावा 

देने कì बात कहती है, परÆतु अिभभाषण म¤ úामीण Öतर पर कोई Öटेिडयम बनाने कì कोई चचाª नहé   

हòई । हम¤ इस अिभभाषण से िनराशा िमली है । 

धÆयवाद । 
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®ी चÆþ ÿकाश जोशी (िच°ौड़गढ़) : भारत कì िवकास याýा के इस अमतृकाल को आज मोदी 

सरकार अभूतपूवª उपलब;्िधयŌ के माÅयम स ेनई ऊजाª द ेरही ह ै। तीसर ेकायªकाल म¤ तीन गनुा तेज 

गित स ेकाम हो रहा ह ै। आज देश बड़े िनणªयŌ और नीितयŌ को असाधारण गित स ेलागू होते देख रहा 

ह ै । और इन िनणªयŌ म¤ दशे के गरीब, मÅयम वगª, यवुा, मिहलाओ,ं िकसानŌ को सवō¸च ÿाथिमकता 

िमली ह ै।  

मोदी सरकार न ेतीसर ेकायªकाल म¤ सभी के िलए आवास के उĥेÔय कì पूितª के िलए ठोस कदम 

उठाए ह§ । ÿधानमंýी आवास योजना का िवÖतार करते हòए तीन करोड़ अितåरĉ पåरवारŌ को नए घर 

देने का िनणªय िलया गया ह ै । इसके िलए पांच लाख छ°ीस हजार करोड़ Łपए खचª िकए जाने कì 

योजना ह ै। मोदी सरकार गांव म¤ गरीबŌ को उनकì आवासीय भूिम का हक देने और िव°ीय समावेशन 

के िलए ÿितबĦ ह ै। इस िदशा म¤ ÖवािमÂव योजना के अंतगªत अब तक दो करोड़ प¸चीस लाख सÌपि° 

काडª जारी िकए ह§ । इनम¤ स ेकरीब 70 लाख ÖवािमÂव काडª िपछल े6 महीन ेम¤ जारी हòए ह§ ।  

पीएम िकसान सÌमान िनिध के तहत करोड़Ō िकसानŌ को िपछल ेमहीनŌ म¤ इĉालीस हज़ार 

करोड़ Łपए कì रािश का भुगतान हòआ ह ै। जनजातीय समाज के पांच करोड़ लोगŌ के िलए  “धरती आबा 

जनजातीय úाम उÂकषª” अिभयान ÿारभं हòआ ह ै। इसके िलए अÖसी हजार करोड़ Łपये का ÿावधान 

िकया गया ह ै । आयÕुमान भारत योजना के अंतगªत स°र वषª और उसस ेअिधक उă के छह करोड़ 

वåरķ नागåरकŌ को ÖवाÖÃय बीमा देने का फैसला हòआ ह ै। इÆह¤ हर वषª पांच लाख Łपये का हÐे थ कवर 

िमलेगा । छोटे उīिमयŌ के िलए मþुा ऋण कì सीमा दस लाख Łपए स ेबढ़ाकर बीस लाख Łपए कर दी 

गई ह ै।  

मोदी सरकार न ेयवुाओ ंकì िश±ा और उनके िलए रोज़गार के नए अवसर तैयार करन ेपर िवशेष 

फोकस िकया है । मेधावी छाýŌ को उ¸च िश±ा म¤ िव°ीय सहायता देने के िलए पीएम िवīालàमी योजना 

शłु कì गई ह ै। एक करोड़ यवुाओ ंको शीषª पांच सौ कंपिनयŌ म¤ इंटनªिशप के अवसर भी िदये जाएगं े। 
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पेपर लीक कì घटनाओ ंको रोकने और भतê म¤ पारदिशªता सिुनिĲत करन ेके िलए नया कानून लागू 

िकया गया ह ै। 

सहकार स ेसमृिĦ कì भावना पर चलते हòए सरकार न े 'िýभवुन” सहकारी । यूिनविसªटी कì 

Öथापना का ÿÖताव Öवीकृत िकया ह ै। सरकार न ेÿधानमंýी úाम सड़क योजना के चौथे चरण म¤ प¸चीस 

हज़ार बिÖतयŌ को जोड़न ेके िलए स°र हजार करोड़ Łपए Öवीकृत िकए ह§ । आज जब हमारा देश अटल 

जी कì जÆम शताÊदी का वषª मना रहा ह,ै तब ÿधानमंýी úाम सड़क योजना उनके िवजन का पयाªय बनी 

हòई ह ै।  

मोदी सरकार के ÿयासŌ के बल पर भारत, दिुनया कì तीसरी सबसे बड़ी अथªÓयवÖथा बनने जा 

रहा ह ै। िवकिसत भारत कì उड़ान को हमार ेसंिवधान के आदशŎ का सतत मागªदशªन िमलता रहे, इसके 

िलए सरकार न ेसेवा, सशुासन, समृिĦ और Öवािभमान, इन ÿमुख िसĦांतŌ को गवन¦स के क¤ þ म¤ रखा 

ह ै। मोदी सरकार का  मýं ह ै-सबका साथ, सबका िवकास, सबका िवĵास और सबका ÿयास । ...और 

इस मýं का एक ही लàय ह ै- िवकिसत भारत का िनमाªण ।  

जब देश के िवकास का लाभ अंितम पायदान पर खड़े Óयिĉ को भी िमलन ेलगता ह ैतभी िवकास 

साथªक होता ह ै। यही अÂंयोदय कì वो भावना ह ैिजसके ÿित मोदी सरकार संकिÐपत रही ह ै। गरीब को 

गåरमापूणª जीवन िमलन ेसे उसम¤ जो सशिĉकरण का भाव पैदा होता ह,ै वो गरीबी स ेलड़ने म¤ उसकì 

मदद करता  ह ै। Öव¸छ भारत अिभयान के तहत बन े12 करोड़ शौचालय, ÿधानमýंी उººवला योजना 

के तहत िनशÐुक िदए गए 410 करोड़ गैस कने³शन, 80 करोड़ जłरतमंदŌ को राशन, सौभाµय योजना, 

जल जीवन िमशन जैसी अनेक योजनाओ ंन ेगरीब को ये भरोसा िदया ह ैिक वो सÌमान के साथ जी 

सकते ह§ । ऐसे ही ÿयासŌ कì वजह स ेदेश के 25 करोड़ लोग गरीबी को पराÖत करके आज अपने जीवन 

म¤ आग ेबढ़ रहे ह§ । इÆहŌने िनयो िमिडल ³लास का एक ऐसा समूह तैयार िकया ह,ै जो भारत कì úोथ 

को नई ऊजाª स ेभर रहा ह ै।  

भारत जैस ेदेश कì आिथªक उÆनित मÅयम वगª, िमिडल ³लास कì आकां±ाओ ंऔर उनकì पूितª  

स ेपåरभािषत होती ह ै। मÅयम वगª िजतने बड़े सपने देखेगा देश उतनी ही ऊंची उड़ान भरगेा । मोदी 
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सरकार न ेमĉु Öवर स ेमÅयम वगª के योगदान  को न केवल Öवीकारा ह ैबिÐक हर मौके पर उस ेसराहा 

भी ह ै। सरकारी कमªचारी भी िमिडल ³लास के अहम ÿितिनिध ह§ । हाल ही म¤ मोदी सरकार न ेसरकारी 

कमªचाåरयŌ के कÐयाण के िलए आठव¤ के गठन का िनणªय िलया ह ै। य ेिनणªय, आने वाल ेवषŎ म¤ सरकारी 

के वेतन म¤ बड़ी विृĦ का आधार बनेगा । 

मोदी सरकार मिहलाओ ं के नेतृÂव म¤ देश को सशĉ बनान े म¤, यानी women led 

development म¤ िवĵास करती ह ै । नारी शिĉ वंदन अिधिनयम के Ĭारा लोक सभा और िवधान 

सभाओ ंम¤ मिहलाओ ंके िलए आर±ण इस िदशा म¤ एक महÂवपूणª कदम ह ै। राÕůीय úामीण आजीिवका 

िमशन के तहत इ³यानव ेलाख स ेअिधक Öवय ंसहायता समूहŌ को सशĉ िकया जा रहा ह ै। देश कì 

दस करोड़ स ेभी अिधक मिहलाओ ंको इसके साथ जोड़ा गया ह ै। इÆह¤ कुल नौ लाख करोड़ Łपये स े

अिधक कì रािश ब§क िलंकेज के माÅयम स ेिवतåरत कì गई ह ै। मोदी सरकार का लàय देश म¤ तीन 

करोड़ लखपित दीदी बनान ेका ह ै । आज एक करोड़ पþंह लाख स ेभी अिधक लखपित दीदी एक 

गåरमामय जीवन जी रही ह§ । इनम¤ स ेलगभग 50 लाख लखपित दीदी, बीते 6 महीन ेम¤ बनी ह§ । मोदी 

सरकार के िनणªय के बाद बािलकाओ ंकì भतê राÕůीय िमिलůी ÖकूलŌ म¤ ÿारभं हो गई है । नेशनल 

िडफ¤ स अकैडमी म¤ भी मिहला कैडेट्स कì भतê शłु हो गई ह ै। हमारी बेिटया ँआज ओलंिपक म¤ मेडल 

लाकर देश को भी गौरवािÆवत कर रही ह§ ।  

िपछल ेएक दशक म¤ देश के हर बड़े ÿयास का दाियÂव आग ेबढ़कर भारत के यवुाओ ंन ेउठाया 

ह ै। आज हमारा यवुा ÖटाटªअÈस, Öपोट्ªस स ेलेकर Öपेस तक हर फìÐड म¤ देश का नाम रोशन कर रहा 

ह ै। डल ठéतंज पोटªल के जåरय ेलाखŌ यवुा राÕů िनमाªण के कायŎ से जड़ु रहे ह§ । िपछल ेएक दशक म¤ 

मेक इन इंिडया, आÂमिनभªर भारत, Öटाटªअप इंिडया, Öट§ड--अप इंिडया और िडिजटल इंिडया जैसी 

पहल न ेयवुाओ ंको रोजगार के अनेक अवसर ÿदान िकए ह§ ।  

मोदी सरकार राÕůीय िश±ा नीित के माÅयम स ेिवīािथªयŌ के िलए आधिुनक िश±ा ÓयवÖथा 

तैयार कर रही ह ै। कोई भी िश±ा स ेवंिचत ना रहे, इसीिलए मातृ भाषा म¤ िश±ा के अवसर िदये जा रहे 

ह§ । िविभÆ न भतê परी±ाए ंतेरह भारतीय भाषाओ ंम¤ आयोिजत कर, भाषा संबंधी बाधाओ ंको भी दूर 
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िकया गया ह ै।  

मोदी सरकार न ेदेश म¤ िवĵ ąीय Öपोट्ªस वातावरण बनान ेकì िदशा म¤ खेलो इंिडया Öकìम; 

टारगेट 118 िडयम Öकìम यािन राÕůीय Öपोट्ªस यूिनविसªटी Öथािपत करन ेजैसे कई उठाए ह§ । िदÓयांगŌ 

के िलए µवािलयर म¤ िवशेष खेल क¤ þ खोला गया ह ै।  

िवकिसत भारत का िकसान बहòत बड़ा ह ै । हमारा लàय बनाना ह ै । और िव²ान के साथ ही 

अनसुंधान को µलोबल इनोवेशन पावरहाउस मोदी सरकार न ेअथªÓयवÖथा को पॉिलसी पैरािलिसस 

जैसी पåरिÖथितयŌ स ेउबारने के िलए मजबूत इ¸छाशिĉ के साथ काम िकया ह ै। कोिवड और उसके 

बाद के हालात एवं यĦु जैसी वैिĵक िचंताओ ंके बावजूद भारतीय अथªÓयवÖथा न ेजो ÖथाियÂव एवं दम 

िदखाया ह,ै वो उसके सशĉ होने का ÿमाण ह ै।  

भारत के छोटे Óयापारी गावँ स ेलेकर शहरŌ तक, हर जगह आिथªक ÿगित को गित देते ह§ । मोदी 

सरकार छोटे उīिमयŌ को अथªÓयवÖथा कì रीढ़ मानते हòए उÆह¤ Öवरोजगार के नए अवसर द ेरही ह ै। 

डैडम ्के िलए øेिडट गारटंी Öकìम और ई-कॉमसª ए³सपोटª हÊस सभी ÿकार के उīोगŌ को बढ़ावा दे 

रहे ह§ । तीसर ेकायªकाल म¤, मोदी सरकार Ĭारा मþुा ऋण कì सीमा को दस लाख Łपए से बढ़ाकर बीस 

लाख Łपए करन ेका लाभ करोड़Ō छोटे उīिमयŌ को हòआ ह ै।  

मोदी सरकार न ेदस वषŎ म¤ ÿगित के जो नए अÅयाय िलखे ह§, उनम¤ स ेएक Öविणªम सोपान 

भारत कì िडिजटल øांित का भी ह ै। आज भारत िडिजटल टे³नॉलाजी कì फìÐड म¤ एक ÿमुख µलोबल 

Èलेयर के łप म¤ अपनी उपिÖथित दजª करवा रहा ह ै । दिुनया के बड़े देशŌ के साथ ही भारत म¤ 56 

सिवªसेस कì शुŁआत इसका एक बड़ा उदाहरण ह ै। भारत कì यूपीआई टे³नॉलाजी कì सफलता से 

दिुनया के कई िवकिसत देश भी ÿभािवत ह§ । आज 50 ÿितशत स ेºयादा åरयल टाइम िडिजटल 

ůांज³ैशन भारत म¤ हो रहा ह ै।  

िकसी भी देश का आधिुनक इÆĀाÖů³चर न केवल उसके नागåरकŌ को एक बेहतर जीवन एव ं

देश को नई पहचान देता ह,ै बिÐक देश को एक नया आÂमिवĵास भी देता ह ै। बीते दशक म¤ भारत न े

वÐडª ³लास इÆĀाÖů³चर िनमाªण के कई माइल ÖटोÆस तय िकए ह§ । इस आधिुनक इÆĀाÖů³चर स े
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दिुनया म¤ भारत कì छिव मजबूत हòई ह,ै इÆवेÖटसª का भारत के ÿित भरोसा बढ़ा ह,ै उīोगŌ को बल 

िमला ह ैऔर नए रोजगार का िनमाªण हो रहा ह ै।  

िवकिसत भारत को गित देने के िलए हमार ेशहरŌ को Éयूचर रडेी बनाना आवÔयक ह ै। इस िदशा 

म¤ मोदी सरकार न ेशहरी सुिवधाओ ंका आधुिनकìकरण कर उÆह¤ एनजê एिफिशएटं बनान ेपर जोर िदया 

ह ै। साथ ही नए शहरŌ के िवकास कì भी नéव रखी जा रही ह ै। िदÐली, पणु,े ठाण ेऔर ब¤गलŁु म¤ मůेो 

ÿोज³ेट्स भारत रैिपड रेल सिवªसेज िवकिसत और अहमदाबाद-भजु łट पर शुł हòई नमो  भारत भारत 

रैिपड रेल सिवªसेज िवकसित भारत के के शहरŌ का Öवłप ह§ । 

मोदी सरकार बहò--आयामी एवं समरस सवªÖपशê िवकास कì नीितयŌ पर काम कै करती आई   

ह ै। इसीिलए, मोवी सरकार न ेिजतना बल िफिजकल इÆĀाÖů³धर पर िदया ह ैउतने ही सघन ÿयास 

सोशल इहÆĀाÖů³चर øांित के िलए भी िकए ह§ । समाज के हर वगª तक सÖती, सलुभ और गणुव°ापूणª 

ÖवाÖÃय सेवाए ंपहòचँ¤, ये मोदी सरकार कì ÿाथिमकता ह ै। अÖपताल, इलाज और ववा कì ÓयवÖथा के 

कारण  एक सामाÆय पåरवार म¤ ÖवाÖÃय पर होने वाला खचª िनरंतर कम हो रहा ह ै।  

भारत म¤ आधिुनक और आÂमिनभªर कृिष ÓयवÖथा हमारा लàय ह ै। मोदी सरकार िकसानŌ को 

फसलŌ का उिचत दाम िदलाने और उनकì आय बढ़ाने के िलए समिपªत भाव स ेकाम कर रही ह ै। वषª 

2023-24 म¤ åरकॉडª तीन सौ ब°ीस िमिलयन टन अनाज उÂपादन हòआ ह ै। और आज भारत िवĵ का 

सबस ेबड़ा दूध, दाल और मसालŌ का उÂपादक ह ै। सरकार न ेखरीफ और रबी फसलŌ के एमएसपी म¤ 

िनरंतर बढ़ोतरी कì ह ै। िपछल ेएक दशक म¤ धान, गेहóं, दलहन, ितलहन और मोटे अनाज कì खरीद पर 

3 गनुा ºयादा रािश खचª कì गई ह ै।  

कुछ सĮाह पूवª ही भारत मौसम िव²ान िवभाग के 150 साल पूर ेहòए ह§ । वेदर रेडी और ³लाइमेट 

Öमाटª भारत के िलए मोदी सरकार न ेदो हजार करोड़ Łपये कì लागत स े“िमशन मौसम" ÿारÌभ िकया 

ह,ै िजसका लाभ हमार ेिकसानŌ को भी िमलेगा । बाबासाहेब आंबेडकर के िवजन पर चलते हòए, देश के 

सूखाúÖत इलाकŌ म¤ िसंचाई और पीने का पानी उपलÊध करान ेके िलए, मोदी सरकार न ेदो ऐितहािसक 

åरवर इंटरिलंिकंग पåरयोजनाओ ंपर काम आग ेबढ़ाया ह ै।  
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 हमारी आठ लाख सहकारी सÖंथाए ंएवं उनके उÆतीस करोड़ िहतधारक सदÖय, úामीण भारत 

के करीब नÊब ेÿितशत ±ेý का ÿितिनिधÂव करते ह§ । बीते वषŎ म¤ शहरी ±ेýŌ म¤ भी सहकारी सÖंथाओ ं

का िवÖतार हòआ ह ै। सहकारी स³ेटर के आिथªक सशिĉकरण के िलए उठाए गए िविभÆ न कदमŌ के 

फलÖवŁप रोजगार के अनेक अवसर सिृजत हो रहे ह§ । वषª 2025 को अंतरराÕůीय सहकाåरता वषª के 

łप म¤ मनाया जा रहा ह,ै िजसम¤ भारत अपना महÂवपूणª योगदान देगा ।  

जब हम राÕů के िवकास और उपलिÊधयŌ कì चचाª करते ह§, तो वाÖतव म¤ हम राÕů के नागåरकŌ 

कì ±मता एवं उपलिÊधयŌ का ही उÐलेख कर रहे होते ह§ । आज देश के िवकास म¤ सबका साथ ह,ै 

इसीिलए हम देश के सही सामÃयª का अनभुव कर पा रहे ह§ । मोदी सरकार के ÿयासŌ का सबस ेअिधक 

लाभ देश के दिलत, िपछड़े और आिदवासी ùमानक िमल रहा ह ै। आजादी के दशकŌ बाद भी हमार े

िजस जनजातीय एवं आिदवासी समाज कì उप±ेा होती रही, मोदी सरकार न ेउसके कÐयाण को पहली 

ÿाथिमकता दी ह ै। 'धरती आबा जनजातीय úाम उÂकषª अिभयान” और “पीएम--जनमन योजना' इसका 

ÿÂय± उदाहरण ह§ । देश भर म¤ Öथािपत चार सौ स°र स ेअिधक एकलÓय मॉडल आवासीय िवīालयŌ 

के माÅयम स ेलगभग सवा लाख आिदवासी ब¸चŌ को Öकूली िश±ा दी जा रही ह ै।  

िपछल ेदस वषŎ म¤ आिदवासी बहòल इलाकŌ म¤ तीस नए मेिडकल कॉलेज खोले गए ह§ । िवशेष 

राÕůीय िमशन चलाकर आिदवासी समुदाय कì िसकल सेल स ेजड़ुी ÖवाÖÃय समÖयाओ ंपर भी Åयान 

िदया जा रहा ह ै । इस िमशन के अंतगªत लगभग पाचँ करोड़ ÓयिĉयŌ कì Öøìिनंग कì जा चुकì ह ै । 

जनजातीय िवरासत को सहेजन ेके िलए भी मोदी सरकार न ेअनेक कदम उठाए ह§ । इस वषª भगवान 

िबरसा मुंडा कì एक सौ पचासवé जयंती का पवª पूर ेदेश म¤ जनजातीय गौरव वषª के łप म¤ मनाया जा 

रहा ह ै। िवकिसत भारत कì एक महÂवपूणª कसौटी, देश का संतुिलत िवकास ह ै। िकसी ±ेý म¤ ये भावना 

नहé होनी चािहए िक वो िवकास म¤ पीछे छूट रहे ह§ । मोदी सरकार न ेनॉथª ईÖट के लोगŌ कì इÆहé 

भावनाओ ंको समझा, उनके िदल स ेदåूरयŌ का भाव समाĮ िकया । दस स ेअिधक शांित समझौते कर 

सरकार न ेअनेक गटुŌ को शांित के मागª स ेजोड़न ेका काम िकया ह ै। पूरा देश नॉथª ईÖट के आठ राºयŌ 

कì संभावनाओ ंको देख सके, इस िदशा म¤, पहल ेअĶलàमी महोÂसव का आयोजन िकया गया ।  
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 राÕů या समाज कì सफलता समावेशी एवं सवª-Öपशê तभी होती ह ैजब वह िसĦांतŌ स ेÿेåरत 

हो । इसीिलए, मोदी सरकार न ेउन मौिलक िसĦांतŌ को हमेशा अपनी कायªनीित के क¤ þ म¤ रखा िजनका 

िनद¥श हमार ेसंिवधान न ेिदया ह ै। संिवधान के आलोक म¤ मोदी सरकार कì ÿमुख सĦैािÆतक ÿेरणा ह-ै

सेवा! मोदी सरकार मानती ह ैिक 440 करोड़ देशवािसयŌ कì सेवा ही सरकार का ÿमुख कतªÓय ह ै। इस 

िदशा म¤ सरकार पूरी सवंेदनशीलता स ेकाम कर रही ह ै।  बीता दशक भारत कì सांÖकृितक चेतना के 

पनुः: जागरण का दशक रहा ह ै। हम अपनी िवरासत पर गवª और िवकास के ÿित समपªण के साथ ऐसा 

भिवÕय गढ़ रहे ह§ जहां सÖंकृित और ÿगित साथ-साथ आग ेबढ़¤ । इस वषª हम, डॉ Ôयामा ÿसाद मुखजê 

कì एक सौ प¸चीसवé जयंती मनाएगंे । उÆहŌन ेकहा था िक “स¸चा राÕůवाद केवल भारत कì पर करता 

नहé, बिÐक उसकì सांÖकृितक एकता को मजबूत करन ेम¤ ह ै।' इसी कडाª  म¤ भगवान महावीर का प¸चीस 

सौ पचासवो ँ िनवाªण महोÂसव ®Ħापूवªक मनाया गया । वेश न ेउÂसाह स ेसंत भीराबाई कì पाचँ सौ 

प¸चीसवé जयंती भी मनाई ।  

 हमारी पांडुिलिपया ँहमारी धरोहर ह§ । इनम¤ िवशाल ²ान समािहत ह ैिजसका मानव जाित के 

लाभ के िलए अÅययन, शोध और उपयोग करन ेकì आवÔयकता ह ै । उÆनत ÿौīोिगकì का उपयोग 

करके पांडुिलिपयŌ के िडिज़टाइजेशन और संर±ण का कायª िमशन मोड पर ÿारभं िकया जा रहा ह ै। देश 

कì िवरासत का एक महÂवपूणª Öतंभ हमारी समĦृ भाषा-सÖंकृित ह ै। मुझे खुशी ह ैिक सरकार न ेअसमी, 

मराठी, पाली, ÿाकृत और बांµला भाषाओ ंको ³लािसकल ल§µवेज का दजाª िदया ह ै।  

 मोदी सरकार के ÿयासŌ से आज िवĵ के सांÖकृितक मंच पर भारत न ेµलोबल लीडर कì पहचान 

बनाई है । सभी एिशयाई बौĦ देशŌ को आपस म¤ जोड़ने के िलए, मोदी सरकार ने पहली एिशयाई बुिĦÖट 

कांĀ¤ स का आयोजन िकया । िपछल ेवषª वÐडª हåेरटेज किमटी कì बैठक का आयोजन भी भारत म¤ हòआ 

िजसम¤ एक सौ चालीस देशŌ न ेभाग िलया । अंतराªÕůीय योग िदवस के माÅयम स ेपूरा िवĵ आज भारत 

कì योग परंपरा को अंगीकार कर रहा ह ै।  

ÿगित कì भÓय इमारत को नई बलुंिदयŌ तक ले जाने के िलए मजबूत ÖतंभŌ कì जłरत होती  

ह ै। भारत के िवकास के िलए मोदी सरकार न ेReform, Perform and Transform के ऐसे ही तीन 
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मजबूत Öतंभ बनाए ह§ । आज ये शÊद पूरी दिुनया म¤ भारत के नए गवन¦स मॉडल का पयाªय बन गए ह§ । 

सरकार न ेसंिवधान के लागू होने स ेपहल ेबन ेकानूनŌ कì िवÖतृत समी±ा कì ह ै। कई कानूनŌ को िनरÖत 

या संशोिधत िकया जा रहा ह ैतािक पूरा तंý वतªमान सामािजक और आिथªक चुनौितयŌ का सामना कर 

सके । सरकार अब तक पþंह सौ स ेअिधक परुान ेअनावÔयक कानूनŌ को िनरÖत कर चुकì ह ै।  

इस वषª देश सरदार वललभभाई पटेल कì एक सौ पचासवé जयंती मना रहा ह ै। उनकì ÿेरणा 

स ेमोदी सरकार राÕů ÿथभ' कì भावना को लेकर आग ेबढ़ रही ह ै । देश कì सीमाओ ंकì र±ा और 

आंतåरक सरु±ा सिुनिĲत करन ेके िलए सरकार न ेऐितहािसक कायª िकए ह§ । िवशेषकर क±ा ±ेý म¤ 

आÂमिनभªरता म¤ हम¤ बहòत  उÂसाहजनक पåरणाम िमले ह§ । हम 'मेक इन इंिडया' स े'मेक फॉर द वÐडª' 

कì ओर बढ़े ह§ । इसस ेदेश म¤ रोजगार के नए अवसर बन रहे ह§ । कुछ िदन पहल ेएक ऐितहािसक पल म¤ 

देश म¤ बन ेदो यĦुपोतŌ और एक पनडुÊबी को भारतीय नौसेना म¤ कमीशन िकया गया ह ै। देश म¤ िडफेÆस 

इंडिÖůअल कॉरीडोर कì Öथापना और िडफेÆ स ÖटाटªअÈस को ÿोÂसाहन देकर हम आÂमिनभªरता और 

Öवरोजगार को मजबूती द ेरहे ह§ । सीमाओ ंकì र±ा के साथ-साथ देश के सीमावतê ±ेýŌ का िवकास भी 

हमारी रणनीित का अहम िहÖसा ह ै।  वैिĵक अिÖथरता के वातावरण म¤ भारत आिथªक, सामािजक और 

राजनैितक िÖथरता का ÖतÌभ बनकर िवĵ के सामने आदशª ÿÖतुत कर रहा ह ै। चाहे जी7 सिमट हो, 

³वाड, िā³स, एससीओ हो या जी20, भारत के सामÃयª, नीित और नीयत पर परू ेिवĵ न ेभरोसा जताया 

ह ै। आज बड़ ेस ेबड़े वैिĵक मंच पर भी भारत अपने िहतŌ को मजबूती के साथ आग ेरखता ह ै। जी20 

का सफल आयोजन और िदÐ ली िड³लेरेशन इसका उदाहरण ह ै।  

 मोदी सरकार वतªमान के साथ ही आने वाली पीिढयŌ को Åयान म¤ रखते हòए भी िनणªय ले रही  

ह ै। हम देश को úीन Éयूचर, úीन जॉÊस कì तरफ ले जा रहे ह§ । 2030 तक पांच सौ गीगावॉट नॉन 

फॉिसल Éयूल एनजê ±मता के लàय को ÿाĮ करन ेकì िदशा म¤ बीते छह महीनŌ म¤ कई बड़े फैसल ेिलए 

गए ह§ । पीएम सूयªपघर मÉुत िबजली योजना के अंतगªत पचह°र हजार करोड़ Łपये कì लागत स े

łफटॉप सोलर िसÖटम Öथािपत िकए जा रहे ह§ । अभी तक साढ़े सात लाख घरŌ म¤ łफटॉप सोलर कì 

Öथापना कì जा थुकì ह ै। इसस ेरोजगार के अवसर भी बढ़े ह§ । “राÕůीय úीन हाइűोजन िमशन” के तहत 
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आठ लाख करोड़ Łपए का िनवेश और छह लाख स ेअिधक रोजगार का सजृन होगा । इसी øम म¤ िवÔय 

पयाªवरण िदवस 2024 पर “एक पेड़ मा के नाम” अिभयान ÿारÌभ िकया गया । इस पहल म¤ करोड़Ō 

देशवािसयŌ न ेबढ़चढ़कर िहÖ सा िलया ह ै। इस अिभयान कì पूर ेिवĵ न ेसराहना कì ह ै। जब हम साथ 

िमलकए बढ़¤गे तो हमारी भावी पीिढ़या ँ2047 म¤ अवÔय िवकिसत, सशĉ, समथª और समĦृ भारत 

देख¤गी । आप सभी को बहòत-बहòत शुभकामनाए ं। 

®ी सुधाकर िसहं (ब³सर) : सबस ेपहल,े म§ हमार ेदेश के पूवª ÿधानमंýी, डॉ. मनमोहन िसंह जी को 

िवनă ®Ħांजिल अिपªत करता हó ँ। उनका िनधन देश के िलए अपूरणीय ±ित ह ै। वे एक ÿखर अथªशाľी 

और संवेदनशील राजनेता थ,े िजÆहŌन ेदेश को आिथªक िÖथरता देने के साथ-साथ िवहार के िवकास 

को भी ÿाथिमकता दी । उनके कायªकाल म¤ िबहार को िवशेष सहायता ÿदान कì गई, राºय म¤ कई 

महÂवपूणª योजनाए ँलागू कì गई,ं िजसस ेबिुनयादी ढांचे और औīोिगक िवकास को गित िमली । उनका 

योगदान कभी भलुाया नहé जा सकता । िबहार के िलए उÆहŌन ेजो िकया, वह इस सरकार को सीखने 

कì जłरत ह ै। आज जब हम िबहार कì उप±ेा कì बात करते ह§, तो हम¤ यह याद रखना चािहए िक डॉ. 

मनमोहन िसंह जी के समय िबहार िवकास के पथ पर अúसर था । 

इसके साथ ही, म§ महाकंुभ के दौरान हòई दभुाª µयपूणª घटनाओ ंम¤ अपने ÿाण गंवाने वाल े®Ħालुओ ं

को भी ®Ħांजिल अिपªत करता हó ँ। यह बेहद दखुद ह ैिक एक ऐसा आयोजन, जो आÖथा और िवĵास 

का ÿतीक होता ह,ै वहां सरकार कì लापरवाही के कारण इतनी बड़ी सं́ या म¤ लोग अपनी जान गंवा 

बैठे । जो सरकार अपनी जनता कì सरु±ा सिुनिĲत नहé कर सकती, वह भला िवकास के बड़े-बड़े वादे 

कैस ेिनभाएगी? सरकार को इस घटना कì पूरी िजÌमेदारी लेनी चािहए और पीिड़त पåरवारŌ को Æयाय 

िमलना चािहए । 

म§ देश कì जनता और िवशेष łप स े िबहार और अÆय उपेि±त राºयŌ के लोगŌ कì आवाज 

उठाना चाहता हó ँ। जब राÕůपित महोदया का अिभभाषण इस सदन म¤ ÿÖतुत िकया गया, तो हम¤ लगा 

 
 

 Speech was laid on the Table. 
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िक इसम¤ देश कì स¸ची तÖवीर िदखाई जाएगी, लेिकन अफसोस कì बात यह ह ैिक यह भाषण केवल 

सरकार कì वाहवाही और िदखावे कì कहानी बनकर रह गया । इस अिभभाषण म¤ देश कì वाÖतिवक 

समÖयाओ ंपर न तो कोई ठोस बात कì गई और न ही उनके समाधान के िलए कोई ठोस िदशा िदखाई 

गई । यह अिभभाषण सरकार कì असफलताओ ंको छुपाने का एक और ÿयास था । राÕůपित महोदया 

के अिभभाषण म¤ िबहार के िवशेष राºय का दजाª का उÐलेख नहé होना िबहार के लोग के िलए गहरी 

िनराशा का िवषय ह ै। िबहार कì तÂकालीन मु́ यमýंी राबड़ी देवी जी के कायªकाल स ेही राÕůीय जनता 

दल कì मांग क¤ þ सरकार स ेकर रही ह ै। जबतक िबहार को िवशेष राºय का दजाª नहé िमलता ह ैभब 

तक राÕůीय औसत तक पहòचँने के िलए खास तौर स ेिश±ा, ÖवाÖÃय, कृिष एवं सड़क पåरवहन जैस े

ढांचागत सिुवधाओ ंके िलए िवशेष पैकेज कì ÓयवÖथा लागू िकया जाए । तािक िबहार जैस ेगरीब राºय 

के लोगŌ को जीिवकोपाजªन के िलए पालयन नहé करना पड़े  । 

देश के िकसानŌ के खराब माली हालात एवं घटते आमदनी के मĥेनजर अब कठोर कदम उठान े

कì आवयÖकता ह ै। िजस तरह स ेआिथªक उदारीकरण के नाम पर देश के िकसानो को खासतौर स े

िबहार के िकसानो को बाज़ार के हवाल ेछोड़ देने से घटती आमदनी के दÕुपåरणाम मामने स ेलगातार 

देश के कई िहÖसŌ म¤ िकसानो कì आÂमहÂया कì खबर ेिवचिलत कर देती है  । बही क¤ þ कì सरकार 

Ĭारा लगातार हठधिमªता का पåरचय देते हòए बीते समय म¤ िकसानो कì मांग कì Æयनुतम समªपन मूÐय 

कì गारटंी का कानून नहé बनाना देश के िकसान और िकसानी दोनŌ को गहर ेसंकट के तरफ डेकला 

जा रहा ह ै। कृिष संकट अकेल ेबाज़ार और मूÐय का नहé ह,ै बिÐक बहòराÕůीय कंपिनयŌ Ĭारा बंझ बीज, 

कìटनाशक एवं उवªरकŌ के ±ेý म¤ अवैध घुसपैठ न ेसंकट को और गहरा करता जा रहा ह ै। 

जैसा िक म§ चचाª िकया इसपर िक जब तक िवशेष राºय का दजाª नहé िमलता तबतक िवशेष 

पैकेज िक ÓयवÖथा के जåरय ेिसंचाई और बाढ़ िनयंýण के ÿभावी तंý को िवकिसत करन ेके िलए िवशेष 

ÿबंध िक आवÔयकता ह ै। िजसम¤ ÿमुख łप स ेकोसी नदी पर नेपाल के अंतराªÕůीय सीमा म¤ हाई डैम 

का िनमाªण िजसस ेकेवल िसंचाई िक ÓयवÖथा सिुनिĲत होगी बिÐक बाड़ िनयंýण और हåरत ऊजाª का 

बड़ा ąोत भी पैदा होगा, इसके अलावा दि±ण िबहार के सूखाúÖत ±ेý के िलए सोन नदी पर कदवन 
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जलाशय योजना और कोयल नदी पर झारखंड सीमा रेखा पर मडंल डैम को तÂकाल चालू करन ेस े

िबहार के सÌपूणª GDP म¤ 25 स े30 ÿितशत तक बढ़ोतरी होना और उन ÿभािवत इलाकŌ म¤ पलायन 

रोकने म¤ भी कामयाब होगा । 

अगर भारत को सपुर पावर बनाना ह ैतो उसके िलए पूवê भारत खासतौर स ेिबहार राºय को 

िश±ा और ÖवाÖÃय के ±ýे म¤ राÕůीय औसत तक ले जान ेके िलए िवशेष बजट का उपबंध करना होगा 

जो िक राÕůपित महोयद के अिभभाषण म¤ दूर दूर तक नहé िदखाई पड़ रहा ह ै! हाल ही म¤ िबहार सरकार 

के Ĭारा सामािजक आिथªक जनगणना िकया गया है ! िजसम¤ चौकने वाला तÃय उभर कर आया िक 

उ¸च िश±ा के ±ेý म¤ िबहार के लोग िफसड्डी सािबत हòए ह ैयहा ँतक राÕůीय औसत स ेभी आधा 7% 

ह ैजबिक कई अंतराªÕůीय एवं राÕůीय सÖंथाओ Ĭारा सझुाया गया ह ैिक अथªÓयवÖथा को सतत और 

सचुाŁ łप स ेचलान ेहेतु 30% तक लोगŌ को उ¸च िशि±त होना चािहए । 

सबस ेबड़ा सवाल यह ह ैिक पूवê भारत और पिĲमी भारत के बीच कì गहरी असमानता को कब 

तक नज़रअंदाज़ िकया जाएगा? अगर हम िश±ा, ÖवाÖÃय, कृिष उÂपादकता, और सड़क जैसी बिुनयादी 

सिुवधाओ ंकì बात कर¤, तो यह साफ़ िदखाई देता ह ैिक पूवê भारत लगातार पीछे छूट रहा ह ै। िबहार, 

झारखंड, ओिडशा, पिĲम बंगाल और पवूō°र के राºयŌ के साथ सरकार का सौतेला Óयवहार िकसी स े

छुपा नहé ह ै। क¤ þ सरकार कì सभी ÿमुख योजनाए ँऔर बड़-ेबड़े राÕůीय ÿोज³ेट िसफª  पिĲमी और 

दि±णी राºयŌ तक सीिमत रह गए ह§ । क¤ þ सरकार के िवकास कायŎ कì ÿाथिमकताए ँÖपĶ łप स े

िदखाती ह§ िक िबहार और पूवê भारत कì योजनाबĦ तरीके स ेउपेि±त िकया जा रहा ह ै। जब आňं 

ÿदेश को 2 लाख करोड़ Łपये का हाइűोजन एनजê ÿोज³ेट िदया जाता ह,ै गजुरात को 80,000 करोड़ 

Łपये कì सेमीकंड³टर फैि³ůयŌ 1.5 लाख करोड़ Łपये का बलुटे ůेन ÿोज³ेट महाराÕů और गजुरात 

दोनŌ को िमला और महाराÕů के पालघर म¤ 76,000 करोड़ Łपये का डीप वाटर पोटª िमलता ह,ै तब 

यह सवाल उठता ह ैिक िबहार को ³या िमला? िबहार को बजट म¤ झुनझुना पकड़ाया गया, िजसम¤ एक 

úीनफìÐड एयरपोटª कì घोषणा कì गई, लेिकन अब तक जमीन पर इसका कोई नाम-ओ-िनशान नहé  

ह ै। ब³सर स ेभागलपरु ए³सÿेसवे िसफª  कागजŌ म¤ बना हòआ ह,ै जबिक सरकार इसका ढोल पीट रही 
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ह ै। जमीनी हकìकत यह ह ैिकं एक भी ईटं तक नहé रखी गई । इसी तरह, 2016 म¤ घोिषत दरभंगा एÌम 

आज भी अधर म¤ लटका हòआ ह,ै जबिक िबहार म¤ ÖवाÖÃय सिुवधाओ ंकì हालत बदतर होती जा रही 

ह ै। ³या यही ह ैक¤ þ सरकार का िबहार के ÿित ÿेम? िबहार को हर बार वादŌ और घोषणाओ ंस ेबहलाया 

जाता ह,ै लेिकन जब िनवेश और बड़े ÿोज³ेट्स देने कì बात आती ह,ै तो िबहार को हािशए पर डाल 

िदया जाता ह ै। यह सरकार साफ संदेश द ेरही ह ैिक िबहार उनके िलए महज़ एक चुनावी गिणत ह,ै 

िबकास कì ÿाथिमकता नहé । ÿधानमýंी जी 'सवका साथ, सबका िवकास' का नारा तो लगाते ह§, लेिकन 

स¸चाई यह ह ैिक सबका साथ छूट गया और िवकास िसफª  कुछ राºयŌ तक सीिमत रह गया । 

िबहार और अÆय गरीब राºयŌ को क¤ þ सरकार कì योजनाओ ंम¤ जानबूझकर अनदेखा िकया 

जाता ह ै। रेलव ेकì बात कर¤ तो इस भेदभाव का एक और उदाहरण साफ िदखता ह ै। िबहार म¤ रेलव े

ÖटेशनŌ कì हालत दयनीय ह,ै ůेनŌ का ठहराव कम कर िदया गया ह,ै नए ÿोजे³ट कì Öवीकृित नहé िमल 

रही, और जहा ँůेन¤ चलती भी ह§, वहा ँयािýयŌ को अÂयिधक भीड़ और असुिवधा का सामना करना पड़ 

रहा ह ै। ³या सरकार यह मान चुकì ह ैिक िबहार के लोग रेलव ेम¤ िनवेश के लायक नहé ह§? यह रेलव,े 

जो देश कì अथªÓयवÖथा कì रीढ़ ह,ै उस ेलगातार कमजोर िकया जा रहा ह,ै और िनजीकरण कì ओर 

धकेला जा रहा ह ै। लंब ेसमय स ेघोिषत रेलव ेपåरयोजना िबहार म¤ कछुए कì गित को भी मात द ेरही    

ह ै । जैस ेिक आरा मुडेंĵरी रेल लाइन अभी फाईलŌ स ेबाहर तक नहé आई । भारत सरकार के ®म 

पोटªल पर िबहार के करीब तीन करोड़ लोग ÿवासी मजदरू के łप म¤ दजª ह§ । जो रोजगार के अवसर कì 

तलाश म¤ अभी देश म¤ लगातार याýाए ंकरते ह§ । लेिकन दूसरी तरफ सबस ेकम ůेन¤ िवहार म¤ चलती     

ह ै। इससे ºयादा ³या दुखद हो सकता है कì ÿितिदन समाचार चैनलŌ के Ĭारा िदखाया जाता ह ैिक, 

ůेन बोगीयŌ म¤ याýी जानवरŌ जैस ेलटकर आते जाते ह§ । इसके िलए क¤ þ सरकार का कोई ठोस पहल 

नहé िदखता ह ै। भेदभाव केवल िश±ा ÖवाÖÃय एवं कृिष सेवा म¤ ही नहé ह ैबिÐक राÕůीय उ¸च पथ एवं 

रेलव ेजैस ेक¤ þीय योजनाओ ंम¤ भी देखने को िमलता ह ै। जैस ेके राÕůीय औसत ÿित 1 लाख आबादी 

पर 11 िकलोमीटर सड़क उपलÊध ह,ै वहé िबहार म¤ 5.4 िकलोमीटर कì महक उपलÊध ह ै। िलए राÕůीय 

औसत पर आने के िलए करीब 7000 िकलोमीटर नई सड़कŌ को िनमाªण करन ेकì आवÔयकता ह ै। वही 
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हाल रेलव ेको लेकर भी ह ै। 

देश के भीतर आिथªक असमानता और भेदभाव केवल पåरयोजनाओ ंतक सीिमत नहé ह,ै बिÐक 

टै³स और शÐुकŌ म¤ भी िदखाई देता है । "वन नेशन, वन इल³ेशन" कì बात कर लोकतंý कì मूल भावना 

पर हमला िकया जा रहा ह,ै लेिकन इस सरकार को "वन नेशन, वन टैåरफ" कì जłरत ³यŌ महसूस 

नहé होती? देश के अलग-अलग िहÖसŌ म¤ पůेोल-डीजल और अÆय वÖतुओ ंकì कìमत¤ अलग-अलग   

ह§ । अगर इस सरकार को सच म¤ राÕůीय एकता कì िचंता होती, तो पूर ेदेश म¤ एक समान कर ÿणाली 

लागू होती, िजसस ेगरीब और मÅयम वगª को राहत िमलती । 

िश±ा कì बात कर¤, तो सरकार "वन नेशन, वन एजुकेशन" कì नीित लागू करन ेम¤ असफल रही 

ह ै । "िश±ा का अिधकार" कानून पूर ेदेश म¤ लागू होना चािहए था, लेिकन यह केवल 8वé क±ा तक 

सीिमत कर िदया गया, जबिक भारत के करोड़Ō गरीब और िपछड़ ेब¸चŌ को 12वé तक कì मÉुत और 

समान िश±ा कì स´त जłरत ह ै। सरकारी ÖकूलŌ कì हालत बदहाल ह,ै लेिकन सरकार केवल िदखावे 

के नए-नए कानून बनाकर अपनी पीठ थपथपा रही ह ै। िश±ा म¤ यह असमानता सरकार कì नीितगत 

िवफलता का एक और ÿमाण ह ै। 

इसके साथ ही ÖवाÖÃय सवेा ±ेý कì हालत और बदतर ह ै। पटना को छोड़कर शायद िबहार के 

िकसी शहर म¤ िøिटकल मरीजŌ को ÖवाÖÃय सेवा उपलÊध हो । जहां तक पटना के भीतर दो अÖपतालŌ 

को छोड़ िदया जाए तो PMCH और ANCH कì हालत इंसानŌ को छोड़ िदया जाए तो जानवरŌ तक 

का इलाज ÿभावी तरीके स ेनहé हो सकता ह ै। 13 करोड़ आबादी के िलए माý 1500 बेड का एÌस 

िदया गया ह ै। वही िदÐली जैस ेछोटे राºयŌ के िलए एÌस, सफदरजंग और राम मनोहर लोिहया जैसे 

दजªनŌ सपुर Öपेशिलटी हॉिÖपटल मौजूद ह§ । िजसका दÕुपåरणाम ह ैिक िबहार के लाखŌ म¤ मरीज इलाज 

हेतु िदÐली आते ह§ । कहé इसस ेºयादा लोग आिथªक आभाव म¤ अपना जीवन Âयाग देते ह§ । इसका 

िनदान यही है िक िबहार म¤ काम स ेकम 5 एÌस और पांच क¤ þीय िवĵिवīालय कì और Öथापना कì 

जाए । िजसस ेआने वाल ेएक दशक म¤ ÖवाÖÃय सेवा राÕůीय औसत के करीब पहòंच सके । बेरोजगारी 

कì मार झेल रहे यवुाओ ंके िलए यह सरकार पूरी तरह स ेिवफल सािबत हòई ह ै। जब स°ा म¤ आने स े
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पहल े2 करोड़ नौकåरयŌ का वादा िकया गया था, तब यवुाओ ंको लगा था िक उनका भिवÕय सरुि±त 

होगा । लेिकन स¼चाई यह ह ैिक पूर ेदेश म¤ िसफª  10 लाख सरकारी नौकåरयŌ दी गई, जबिक अकेल े

िवहार म¤ महागठबंधन सरकार बनने के बाद माननीय तेजÖवी यादव जी के नेतÂृव म¤ माý एक साल म¤ 5 

लाख सरकारी नौकåरयŌ दी गई ं। यह ÖपĶ करता ह ैिक अगर नीयत साफ हो, तो रोजगार सजृन असंभव 

नहé ह ै। लेिकन क¤ þ सरकार का Åयान िसफª  जमुलŌ पर ह,ै न िक देश के यवुाओ ंके भिवÕय पर । 

खेलŌ म¤ भारत का ÿदशªन िनराशाजनक होता जा रहा ह ै। वैिĵक Öतर पर देश िपछड़ रहा ह,ै 

लेिकन सरकार कì ÿाथिमकताओ ंम¤ िखलािड़यŌ के िलए कोई ठोस नीित नहé ह ै। भारत के यवुा िखलाड़ी 

संसाधनŌ कì कमी स ेजूझ रहे ह§, और सरकार को िसफª  इव¤ट आयोिजत करके फोटो िखंचवान ेम¤ Łिच 

ह ै। इसी तरह, Óयापार म¤ भी िगरावट दजª कì जा रही ह ै। िनयाªत घट रहा ह,ै आयात बढ़ रहा ह,ै िजसस े

Óयापार घाटा बढ़ता जा रहा ह ै। Łपया लगातार िगर रहा ह,ै डॉलर के मुकाबले इसकì कìमत घट रही 

ह,ै लेिकन सरकार को इससे कोई फकª  नहé पड़ता । 

ÿधानमंýी आवास योजना का असफल लàय भी सरकार कì िवफलता को उजागर करता ह ै। 

2022 तक सभी को मकान देने का वादा िकया गया था, लेिकन अब तक आधे मकान भी पूर ेनहé हòए 

ह§ । और अब सरकार योजना का िवÖतार कर रही ह ैऔर इसम¤ अितåरĉ 3 करोड़ मकानŌ कì घोषणा 

कर रही ह ै। सवाल यह ह ैिक अगर सरकार का दावा सही ह ैिक उसने 20 करोड़ लोगŌ को गरीबी स े

बाहर िनकाला ह,ै तो िफर ये नए गरीब लोग अचानक कहा ँस ेआ गए? या तो सरकार का दावा झूठा ह,ै 

या िफर यह योजना िसफª  कागजŌ पर चल रही ह ै। 

आिदवासी समाज के िहतŌ कì अनदेखी लगातार कì जा रही ह ै। वन उपज अिधिनयम, 2007 

(Vanya Upaj Adhiniyam, 2007) को आज तक पूरी तरह स ेआिदवासी ±ेýŌ म¤ लागू नहé िकया 

गया, िजसस ेवहा ँगरीबी और असमानता लगातार बढ़ती जा रही ह ै। यह अिधिनयम आिदवािसयŌ को 

उनके जंगलŌ पर अिधकार देने और उनके परंपरागत आजीिवका साधनŌ को सरुि±त करन ेके िलए 

लाया गया था, लेिकन सरकारŌ कì उदासीनता के कारण इसका लाभ आिदवासी समुदायŌ तक नहé 

पहòचँ पाया । पåरणामÖवłप, उनके जंगल, ज़मीन और संसाधन धीर-ेधीर ेबड़ी कंपिनयŌ और खनन 
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मािफयाओ ंको सŏप ेजा रहे ह§ । आिदबासी समुदायŌ को उनकì ही भूिम स ेबेदखल िकया जा रहा ह,ै 

और उÆह¤ आज भी अपने ÿाकृितक संसाधनŌ पर अिधकार नहé िदया जा रहा । बड़ी खनन कंपिनयŌ 

और कॉरपोरेट लॉिवया ँजगंलŌ को उजाड़कर खिनज संपदा का दोहन कर रही ह§, जबिक वहा ँरहने वाल े

आिदवासी लोग िवÖथापन और बेरोजगारी के िशकार हो रहे ह§ । इसस ेन िसफª  आिदवासी समाज म¤ 

गहरा असंतोष बढ़ रहा ह,ै बिÐक उनका सामािजक और आिथªक शोषण भी जारी ह ै। अगर सरकार¤ इस 

अिधिनयम को स´ती स ेलागू करतé, तो आिदवासी समुदाय को आÂमिनभªर बनाया जा सकता था, 

लेिकन आज भी उनकì जमीन¤ छीनी जा रही ह§ और उÆह¤ गरीबी म¤ धकेला जा रहा ह ै। यह सरकार कì 

दोहरी नीित को दशाªता ह,ै जहा ँएक ओर आिदवािसयŌ के िवकास कì बात¤ होती ह§, वहé दूसरी ओर 

उनके जल, जंगल और जमीन को कॉरपोरेट के हवाल ेिकया जा रहा जÌमू-कÔमीर म¤ लोकतंý कì हÂया 

कì जा रही ह ै। िनÕप± चुनाव कराने कì बजाय राजनीितक फायदा उठान ेकì कोिशश कì जा रही ह ै। 

"úीन एनजê" का ढŌग िकया जा रहा ह,ै लेिकन िबहार जैस ेगरीब राºयŌ म¤ परुान ेथमªल पावर Èलांट 

लगाए जा रहे ह§ ³या यही पयाªवरण नीित ह?ै 

सरकार सहकारी सÖंथानŌ पर हमला कर रही ह,ै जो भारत कì आिथªक संरचना का एक मजबूत 

Öतंभ ह§ । देश म¤ सहकाåरता आंदोलन को कमजोर करन ेकì लगातार कोिशश¤ हो रही ह§, तािक इसे 

िनजी हाथŌ म¤ सŏपा जा सके । अगर हम िबहार और झारखंड म¤ िबÖकोमान (BISCOMAUN) का 

उदाहरण ल¤, तो यह साफ िदखता ह ैिक कैस ेसरकार योजनाबĦ तरीके स ेलोकतांिýक सÖंथाओ ंको 

नĶ कर रही ह ै। िबÖकोमान के िनदेशक मंडल के चुनावŌ को 6 बार Öथिगत िकया गया, िजसस े15 

महीन ेस ेअिधक कì देरी हो चुकì ह ै। इतना ही नहé, राºय सरकार कì िमलीभगत स ेिनवाªिचत िनदेशक 

को जबरन हटा िदया गया और उनकì जगह राºय सरकार Ĭारा िनयĉु 3 िनदेशकŌ को बैठा िदया      

गया । यह सीधे-सीधे लोकतंý कì हÂया ह ै । सहकारी सÖंथाए ँ िकसानŌ, छोटे ÓयापाåरयŌ और आम 

जनता के िहतŌ के िलए बनाई गई थé, लेिकन सरकार इÆह¤ कमजोर करके पूंजीपितयŌ के िहत साधन ेम¤ 

लगी ह ै। अगर लोकतांिýक łप स ेचुनी गई सहकारी सÖंथाओ ंको इस तरह खÂम िकया जाएगा, तो 

आम लोगŌ का लोकतंý पर िवĵास कैस ेबच पाएगा? यह सरकार लोकतंý को खोखला करन ेकì एक-
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एक ईटं उखाड़ रही ह,ै और सहकारी सÖंथाओ ंको खÂम करन ेकì इस सािजश को देश देख रहा ह ै।  

 यह सरकार गरीबŌ कì नहé, िसफª  अमीरŌ कì िचंता करती ह ै। यह सरकार चुनाव जीतन ेके िलए 

नफरत फैलान ेका काम करती ह ै। यह सरकार जनता को िसफª  जमुल ेदेती ह,ै िवकास नहé । हम इस 

सरकार कì असफलताओ ंको उजागर करते रह¤गे, और जनता को स¸चाई बताते रह¤गे । अब समय आ 

गया ह ैिक जनता इस सरकार को जवाब द,े अब बदलाव होगा  । धÆयवाद  । 

SHRI S. JAGATHRATCHAKAN (ARAKKONAM): I would like to express my 

sincere gratitude to our beloved leader Thalapathy M.K. Stalin for the opportunity 

to express my views on Motion of Thanks to President Address. The hon. President 

has said that the highest priority is given to the poor, the middle class, the youth, 

women, and farmers. But in reality, all are in dire straits. The Poor and middle-class 

people are suffering a lot due to the bad policies of Corporate Modi Government. 

Most of the youth population is jobless and struggling to get the livelihood on their 

own. Getting the first decent job is an uphill task for them. 

According to Centre for monitoring Indian Economy, the Average 

unemployment rate has increased to 8.30 per cent in 2024 from 6.40 in 2022. The 

farmers are real biggest sufferers of the pro corporate Modi Government. The 

Government policies reduced farmers' revenue by more than 15 per cent of their 

Gross Farm Receipts (GFR). 

According to the NCRB data 11,290 farmers had committed suicide in 2022, 

Increase of about 3.25 per cent over the year 2021 Global Hunger Index (GHI) 

ranked India 105th position among 127 countries in the year 2024. The GHI score 
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for India was 27.3, which is considered to be "very serious". About 71.4 per cent of 

population is not able to afford nutritious food in India, and roughly 3,000 children 

die from hunger-related causes every day, Which is 2 million children die every 

year because of hunger. 

A Harvard study found that India had the most children going without food, 

which 6.7 million children going without food. The first essential component of 

social justice is adequate food for all mankind. Will Government of India come up 

with any concrete plan to stop these ugly incidents? 

The condition of women is going back to colonial period. Their enrollment in 

schools and colleges are still very much behind in the country. The 2022 NCRB 

report shows 4,45,256 cases reported under crimes against women. One rape was 

reported every 16 minutes in India, child rape cases increased by 96 per cent from 

2016 to 2022. The numbers for 2020 were 30,705 against 19,765 recorded cases 

in 2016 NCRB data.  The Union Government providing "Housing for All" - strictly 

speaking it is implemented at the mercy and cost of State Governments. 

As the unit costs are not in consonance with ground realities, the State 

Governments are forced to bear a majority of the expenditure to provide the 

necessary benefits to people. For instance, under the 'Affordable Housing in 

Partnership' vertical of Pradhan Mantri Awas Yojana (Urban), the Government of 

India contributes only Rs.1.5 lakh per unit, whereas the Government of Tamil Nadu 

contributes around Rs. 12-14 lakh per unit. For this meagre 10 per cent of the total 

amount also, the Union Government has been imposing restrictive and 

discriminatory conditions to delay the release of funds to the State of Tamil Nadu. 
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Actually, the Scheme should have been called Chief Minister's Awas Yojana. 

The Tamil Nadu Government has been urging the Union Government not to 

withhold the release of funds under the ongoing Samagra Shiksha Scheme by 

linking it to the signing of MoU for the establishment of PM SHRI schools in Tamil 

Nadu as the State has some valid reservations to certain elements of the NEP 

2020. 

The first clause of the proposed MoU for PM SHRI Schools mandates that 

the State implement all provisions of NEP. Many of the acceptable provisions of 

the NEP were being implemented in Tamil Nadu even before the launch of NEP 

and are covered by the State Education Policy. 

Linking the release of SS funds to compliance with the PM SHRI scheme 

undermines the State's autonomy as granted by the Indian Constitution, which lists 

education under the Concurrent List. 

Furthermore, characterizing Samagra Shiksha as merely an extension of 

NEP 2020 is misleading and fails to recognize the State's comprehensive 

educational framework and achievements. 

Tamil Nadu is a pioneering champion in the country and plays a pivotal role 

in Indian economic growth. Industries and services sectors drive Tamil Nadu's 

progress and economic performance demonstrated significant growth. 

Tamil Nadu's Gross State Domestic Product (GSDP) rising by 14 per cent to 

reach Rs 23,64,514 crore, surpassing the national average in terms of per capita 

income. Tamil Nadu's per capita income stands at Rs 3.08 lakh, nearly 56 per cent 

higher than the national average of Rs 1.96 lakh. It is a testimony to the significant 
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economic growth under the Dravidian Model Government led by hon. Chief Minister 

Thalapathy M.K. Stalin and shed light on the pivotal contributions of the industries 

and other services sectors in Tamil Nadu. 

  The revenue receipts of Government of Tamil Nadu has increased by 17.47 

per cent during 2022-2023 compared to the previous year, thanks to a rise in both 

tax and non-tax revenues. 

Tamil Nadu's own tax revenue formed the bulk of these receipts, contributing 

62 per cent of the total. This included Rs 53,823 crore from the State goods and 

services tax (SGST) and Rs 59,143 crore from taxes on sales and trade. The rise 

in revenue indicates that the State's collection mechanisms have been functioning 

more effectively. 

Amidst a situation when the central transfers have been restricted 

discriminatorily and when the burden of expenditure has been shifted onto the 

State, the Union Government has also denied the legitimate borrowing space to 

the State. 

The net borrowing ceiling of the States is fixed at 3 per cent of GSDP every 

year by the Union Government. Sir, there has been a systemic attempt to deny 

Tamil Nadu of its due and legitimate share. This is causing a huge strain on the 

fiscal health of the State. 

Under the Ayushman Bharat scheme, six crore senior citizens aged 70 years 

and above will receive health insurance, with a health cover of 5 lakh rupees per 

year. How many senior citizens were actually benefitted under this scheme so far, 

is a big question. Hope the hon. Prime Minister will be able to talk about the reality. 
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The loan limit under the MUDRA scheme has been increased from 10 lakh 

rupees to 20 lakh rupees. But the union Government does not specify the exact 

number of persons benefitted every year through the MUDRA Loan Scheme. The 

Successive budgets have under-provided for railway projects in Tamil Nadu. The 

allocation to the State in the Union Budget 2023-24 is merely 2.5 per cent of the 

national level. 

The railway budgetary allocation to the State of Tamil Nadu in the last 4 years 

is almost equal to the annual allocation to the State of UP. This continuous neglect 

of the needs and aspirations of the State has resulted in extreme inconvenience to 

the people of Tamil Nadu. 

The middle class all over the country are very unhappy that they are paying 

the majority of the taxes, they are not getting any tax deduction, inflation has been 

high, the cost has been high, student fees have gone up, living cost has gone up, 

quality of life in the cities remain poor. The poor becomes very poor and the middle 

class becomes the new poor. The total external debt has risen exponentially in the 

last 10 years. Till 2014 the total debt was Rs.55 Lakh crores only. But in 2024-25 it 

has touched almost Rs.200 lakh crores. That means in the last 10 years the 

Government has literally increased the debt burden on every Indian. "Sabka Saath, 

Sabka Vikas, Sabka Vishwas, Sabka Prayas" which remains an electoral Jumla. 

The Government is working over-time only for the Corporate and the Super rich. 

But the Common people bear the heavy burden. 

The proclamation of Neo Middle Class of 25 crore people overcoming the 

poverty is yet another joke. In reality there are crores of people deprived of Roti 
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Kapta aur Makhan migrating to Southern States like Tamil Nadu for their jobs and 

survival. 

The construction of 12 crore toilets under the Swachh Bharat Abhiyan needs 

to be checked and verified District -wise in the country. There are reporting of high 

corruption and embezzlement of funds allocated for the construction of toilets. 

The status of 10 crore free LPG connections under the Pradhan Mantri 

Ujjwala Yojana too marred by rampant corruption, looting and irregularities. Several 

women had not received the LPG connection, but their name figured in the 

beneficiaries list of the Ujjwala scheme. 

Apart from poor implementation, one of the major flaws of the scheme was 

that the Government emphasized increasing the Ujjwala coverage without focusing 

on getting existing families to retain the use of LPG cylinders. 

According to a written statement in the Parliament by Minister of Petroleum 

and Natural Gas Rameshwar Teli, 21.1 million customers did not refill their 

cylinders even once during the financial year 2022. There have been numerous 

cases of fraudsters duping the poor and marginalised sections of society in the 

name of providing LPG cylinders under the Pradhan Mantri Ujiwala Yojana. The 

CAG reports several discrepancies and lacunae in the data provided by the Oil 

Companies on PMUJ beneficiaries. 

Rigorous monitoring of the functioning of the Oil Companies and the local 

distributors must be carried out to check the malpractices otherwise the main 

purpose of the Ujjwala scheme will be defeated. 

The Government says that through the UDAN scheme, about 1.5 crore 
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people have fulfilled their dream of flying in airplanes. What is the use without any 

sustenance? 

Looking beyond economics, the intent versus impact of the scheme has 

been very different. The intent was to encourage greater connectivity, especially to 

the underserved parts of the country. But the outcomes are not looking very good. 

The Government may likely have to revisit UDAN scheme. This is the reality. And 

look at the cost escalation of flight tickets to and from Metro cities. Unless there is 

a serious thinking and thorough overhauling the UDAN scheme will be doomed 

very soon. 

The reservation for women in the Lok Sabha and State assemblies is still on 

paper and has no value. It is impossible for the implementation of the Women 

Reservation in the Lok Sabha and State assemblies until the Government 

completes the delimitation of Lok Sabha and Assembly constituencies in the 

country. This Government has failed miserably and could not conduct the 

Population Census which is due from 2021. Therefore, the implementation of 

Women Reservation is a day dream till the completion of the delimitation process. 

A modern and self-reliant agricultural system in India is our goal. The 

Government says from 2014 it is working with dedication to ensure fair prices of 

crops to farmers and to increase their income. 

In 2023-24, India achieved a record production of 332 million tons of food 

grains. Today, India is the largest producer of milk, pulses, and spices in the world. 

What about the economic status of farmers in the country? The Government has 

failed to double the farmer's income the burden on farmers has been increased 
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manifold. This Government has betrayed the aspirations of Farming communities 

and made their life miserable. 

The Government says that the Minimum Support Price (MSP) for both Kharif 

and Rabi crops has been increased and spending on the procurement of rice, 

wheat, pulses, oilseeds, and coarse grains has tripled in the last 10 years. 

I would like to reiterate that cost of farming and production of crops have 

increased several folds. It is therefore very important to have an exclusive 

regulatory authority for Agriculture and Farmers Welfare. I urge the Government to 

establish the Indian Agricultural Regulatory Authority (IARA) to benefit the farmers 

in this country. 

The steep fall of Indian Rupee against US Dollar is unprecedented and the 

BJP leaders who teased Dr. Manmohan Singh during his regime, now spreading 

the stories and lame excuses as the value of Indian Rupee plummeting against the 

US Dollar. It has fallen abysmally low to Rs.86.54. And at this rate it may touch Rs. 

100 in just two years’ time. 

In 2012, the value of US dollar was just Rs.50, but it was criticized 

vehemently by BJP leaders including our Prime Minister. Today the value of Indian 

Rupee against US Dollar is plummeting. I cannot imagine how Shri Narendra Modi 

and other BJP leaders would have reacted to the falling rupee if they are in 

opposition now. Our Finance Minister has a strong audacity to say "Rupee is not 

Falling, Dollar is gaining" now. This is Height of hypocrisy. 

The hon. President has said that the Union Government has established 

Cultural centres in several countries in memory of the great poet-saint 



04.02.2025  1590 
 

 

Thiruvalluvar. What has happened is that the Jaffna Cultural Centre's name was 

suddenly changed to Thiruvalluvar Cultural Centre by Indian officials and sections 

of the NP govt few days back precisely on 18 January 2025. But when the people 

of Jaffna protested, the name was changed again as "Jaffna Thiruvalluvar Cultural 

Centre (Yaarlpaanam Thiruvalluvar Panpaattu Maiyam). It remains to be seen as 

to whether another round of clowning will take place with yet another name change. 

What is important is to note that this arbitrary name change is not an isolated 

act. It is part of Indian PM Narendra Modi's political gimmick. The President has 

mentioned that the final phase of eliminating Left-wing Extremism has also begun 

and due to the Government's efforts, the number of districts affected by Left-wing 

Extremism has reduced from 126 to 38 today. Unfortunately, the Right-wing 

Fanaticism is the new menace going to replace the LWEs. The people of the 

country will have to face the wrath of the fascist Right-wing fundamentalists with 

draconian and colonial mindset. That's the bad news for all. 

India is a federal country where both the Centre and States have been 

assigned the powers to levy and collect taxes by our Constitution. Both 

Governments have distinct responsibilities to perform for which they need to raise 

tax revenue. 

After the introduction of GST from July 2017, the States like Tamil Nadu are 

losing their potential tax income generation due to the complexities in GST. 

The key challenges of GST are the complexity of tax structure, compliance burdens 

on MSMEs, revenue leakages due to take invoices, and fraudulent input tax claims. 

Several Thousand companies especially the small industries have been 
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disappeared and lost due to the introduction of draconian GST and its haphazard 

implementation. 

The States opposed the GST because it proposed a common tax rate for 

goods and services across the country. This meant that States would lose the 

authority to set tax rates on various items, which undermined fiscal federalism and 

their autonomy. 

The Central Government's tax revenue has increased substantially under 

GST due to a wider tax base and improved compliance. IGST and cess collections 

have also added to the central Government's revenues. GST’s distribution in 

current situation is very much against the States. The growing indifference and 

unequal distribution of funds to various States from the central exchequer can be 

averted if only the Government brings changes in sharing pattern of GST 40 per 

cent to the Union Government and 60 per cent to the States. 

Also under the GST regime, the IGST is shared only between the consuming 

State and the Union Government, whereas the producer States receive nothing. 

The State Governments encourage industries in several ways to improve 

productivity and trade. But they get nothing in return under GST regime. Hence the 

Sharing pattern of IGST may be changed 30 per cent each for producer and 

consumer States and 40 per cent for Union Government. 

Therefore, I urge the Union Government to make such appropriate 

amendments in the respective Acts to effect changes in the sharing pattern of GST 

income between States and the Centre for realizing equitable distribution of income 

from central exchequer. But making things worse, the Union Government is 
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planning to bring Petroleum products under the ambit of GST. This shows the 

Union Government's big brother attitude is detrimental for the State autonomy and 

cooperative federalism enshrined in our constitution. The right to tax Petroleum and 

Alcohol products should be with the respective State Governments only. 

"One Nation, One Tax, One Market," is the Slogan by hon. Finance Minister. 

She mentioned that reduced taxes under GST have brought happiness to every 

home, providing relief on various daily-use consumer goods. I think the Finance 

Minister has a liberty to have day dream. The bitter truth is that the mindless 

implementation of Demonetization and haphazard GST has wiped out several 

lakhs of small industries and traders from business across the country. 

The Finance Minister merrily proclaim that the monthly GST revenues was 

ranged from 885,000-95,000 crore in 2017, have significantly increased and now 

stand at around &1.5 lakh crore, with a tendency to keep rising. The collection 

reached an all-time high of £1.87 lakh crore in April 2023. This is because the prices 

of products have been several fold increasing and skyrocketing at the moment. The 

GST collection will double and may even treble in next two years. This is a proof 

for the colossal failure of this Government to control price rise. 

Private educational institutions play a pivotal role in the development of 

education in the country, from pre-school to Ph.D program. Without the humongous 

contribution from Private educational institutions India's GER would have been 

abysmal. 

Unfortunately, private educational institutions are subject to an 18 per cent 

GST from School Education to Higher Education. 18 per cent GST levied on tuition 
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fees and other educational services by Private institutions, coaching center for 

competitive exams such as JEE, NEET, UPSC, and other professional courses. 

Vocational training, coaching classes, and private tutorials, Distance education, 

private online education platforms and coaching institutes too are subject to the 18 

per cent GST. Products like uniforms, bags, and certain types of stationery too 

attract 18 per cent GST. Printed materials like question papers, answer sheets, and 

printed study materials are under the ambit of GST. 

Catering Services like mid-day meals provided to students within educational 

institutions are taxed 18 per cent GST. Security services, cleaning and House-

keeping services in private educational institutions, Rental income from immovable 

property like classrooms, hostels, or administrative buildings are taxed 18 per cent 

GST. Services provided for the transportation of students and staff taxed 5 per cent 

GST. 

GST on services by Private Educational Institutions is draconian and affects 

the affordability of education. GST on educational services escalate the fees and 

in turn discourage students from pursuing higher education or opting for more 

affordable alternatives. 

The increased cost of education due to GST can hinder access for deserving 

students who could not get admission in Government educational institutions. 

Therefore, I urge the Union Government to exempt all recognized private 

educational institutions from paying 18 per cent GST. People who have invested in 

Shares have lost their hard-earned money due to the sudden faulty policy decisions 

of this Government. Here too only a handful people gained. It is similar to someone 
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riding the vehicle on a wrong lane and showing Right Indicator and turning Left 

side. You cannot run the Government in this manner. 

This Government has not only ignored the interest of senior citizens but 

penalized them in whatever means they could be. Most of the senior citizens have 

lost faith in this Government and feel frustrated with the adverse policies of this 

Government. 

Constitution is the mother of all other laws of the country. Every law enacted 

by the Government has to be in conformity with the Constitution. Unfortunately, 

most of the bills brought and passed by this Government from 2014 are against the 

guiding principles of our very own Constitution. There is an apprehension in the 

minds of the common people that the BJP Government would try to change the 

Constitution according to their hidden agenda. 

The word "Secular" seems to have created a sense of intolerance in the 

minds of the BJP people. Their single most agenda is to be against the interests of 

minority communities in India. 

The Preamble is the most precious part and is the soul of the Constitution. It 

is a jewel set in the Constitution. The present Government is somehow wanted to 

alter the preamble to satisfy the whims fancies of their invisible boss. 

The State Governments have full authority to legislate on the subjects of the 

State list. And both the Union Government and the States can legislate on the 

subjects mentioned in the concurrent list with the residuary powers vested in the 

Union Government. 

It is the main essence of our constitution and acts like a centrifugal force to 
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protect the cooperative federalism. But this Government is trying hard to destroy 

the fabric of cooperative federalism. But for the stiff resistance from opposition 

parties this Government would have merrily carried their agenda of dismantling the 

cooperative federalism. 

The present Government has been disrupting the smooth functioning of the 

State Governments headed by the Opposition Party Leaders through the 

Governors appointed by the President. 

The Governors sit on the Bills passed by the State assemblies of the 

democratically elected Governments. The inordinate delay by the Governors is 

detrimental to the democracy and is against the true federalism enshrined in our 

constitution. The hon. President should not be a silent spectator to the 

undemocratic and unconstitutional acts of Governors. 

The major activities of Modi Government during the last 10 years: Protecting the 

corporate giants who loot the country….Destroying the values as well as the 

Constitution of India….Untouchability at its height with lots of lies 

everywhere….Dismantling the places of worship of the minorities…Digging grave 

for the allies by holding their hands… Threatening the opposition parties by 

initiating ED, CBI and Income Tax raids against them. There goes a saying that 

one reads Ramayana but destroys the Vishnu temple. They will pose as if they pay 
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respect to the Constitution of India whereas they would enact laws disrespecting 

the Constitution of India and act against the people of this country. Very dangerous 

Government which incites religious violence killing the innocent people…. Helpless 

Government in Manipur which did not do its duty but spreads only hatred between 

two community groups leading to riots and violence. They are the next and 

remaining generation of those who were admirers of being a slave under the British. 

Will there be any benefit to this nation and the people due to these helpless lot? 

Only evil will continue to take place. What can we expect from a party which has 

tons of praises for those culprits who killed Mahatma Gandhi Ji? During the last 10 

years they have totally forgotten the democratic values. This Modi led BJP 

Government is itself a major disaster for our country during the last decade. 

Varnashrama policy, ideals of Manusmriti, and Sanathan Dharma have been kept 

with high regard by them. They will put everything else below their feet such as 

self-dignity of the fellow men, brotherhood, equality and equal treatment, social 

justice. When Rome burned, King Nero was fiddling. Similarly there are so many 

issues which need solutions. But those inhuman creatures in the Government are 

simply wasting time by speaking a lot. Hope that the people of this country will send 

them the Fascist BJP out of power by rewriting their fate and by saying “Cut, Cut 

Cut”. Vanakkam.* 
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DR. PRABHA MALLIKARJUN (DAVANAGERE): Thank you very much for 

allowing me to express my views on the Presidential Address.  

 Our Constitution describes India as a Union of States in Article 1. Our federal 

structure was built on the foundation of cooperation and equity, ensuring that every 

state, irrespective of its size or political alignment, receives its due share. But today 

this very foundation is being weakened. 

 The idea of cooperative federalism is being systematically eroded by this 

Government. Karnataka is among the top contributors to the national economy yet 

we are treated like a stepchild when it comes to tax devolution. Despite the 15th 

Finance Commission's recommendations, Karnataka continues to be deprived of 

its rightful share of resources. Our crucial infrastructure projects face delays, our 

farmers continue to battle economic distress, and our urban centres struggle with 

the challenges of rapid growth. Yet, the Centre happily distributes funds elsewhere 

to serve its political interests. 

 The State Government has repeatedly requested for GST compensation 

dues, flood and droughts relief and better tax devolution. But all we receive is 

silence. The people of Karnataka deserve their rightful share, not to be treated with 

neglect.  

 If this Government truly believes in “Ek Bharat, Shreshtha Bharat," let it prove 

it by action and not empty words. Every State in this country deserves its rightful 

share and equal treatment within this federal structure. No State should be deprived 
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of its due resources, and every voice must be heard. We demand justice, and we 

will not stay silent.  

 This Government once gave a slogan "bahut hui Mehangai ki Maar" back in 

2014. Since then, it has been 10 years and the biggest concern for the common 

man today is inflation. The way prices of basic commodities are rising, the food 

inflation in the country is set to touch the two-digit mark, and it is not just a statistic 

it is a real struggle for the common man. 

 From onions and tomatoes to essential cooking oils, prices are rising at an 

alarming rate. For example, the cost of cooking oils has nearly doubled. The burden 

on a household's budget has never been so heavy. The housewife today wonder, 

should she buy groceries or pay the EMI? Should she refill the gas cylinder or save 

for school fees? For the last 10 years, people have been waiting for "Your Acche 

Din", but all they have got is "Mehngai ke Din." 

 This is no longer just a joke, but the painful reality of every household. It is 

affecting every single citizen, from the middle class to the working poor. We are 

witnessing a situation where families are forced to compromise on their nutrition 

and basic needs, all while the Government remains silence to their cries for help. 

 In the Presidential Address, the President mentioned that this Government 

has established approximately 1,75,000 Ayushman Arogya Mandirs with the aim 

of improving healthcare services. While I welcome the Government's investment in 

healthcare infrastructure, we must recognize that only establishing healthcare 

centres should not be the only goal. But the critical issue that remains to be urgently 

attended to is of shortage of doctors, medical professionals and quality of services, 
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particularly in rural areas. India produces more than 60,000 MBBS graduates 

annually. But only 26 per cent of them are willing to work in rural areas. This stark 

statistic highlights the challenge we face in providing adequate medical staff in 

Primary Health Centres (PHCs) and Community Health Centres (CHCs). 

 The Government often claims that we have built the world's best healthcare 

services, but the reality tells a different story. The number of hospital beds and 

qualified healthcare personnel is simply insufficient. Currently, there are only 1.3 

hospital beds per 1,000 people, and the number of healthcare professionals is 

equally concerning with only 1.3 nurses and 0.65 physicians per 1,000 people. 

 Healthcare costs are rising with claim sizes increasing by 11.4 per cent and 

medical inflation at 14 per cent. The Government must take immediate action to 

address these serious concerns, ensuring that healthcare becomes accessible and 

affordable for every citizen across the country. 

 I take immense pride in the fact that the hon. President of India is a woman, 

and as a woman Parliamentarian in this House, it is a moment of great honour for 

me. This Government proudly flaunts the passage of the Women's Reservation Bill. 

But let's ask the real question, when will it actually be implemented? The bill was 

passed with great fanfare. But its execution seems as distant as the long promised 

like Achche Din. 

 If this Government was truly committed to women's representation, why is 

there no urgency in ensuring its immediate enforcement? Why are we being told to 

wait for a census and delimitation when decisive action could be taken today? This 

Government has failed to curb the violence and atrocities faced by women across 
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the country. The clear example of this hypocrisy was when our champion female 

wrestlers, who brought glory to the nation, were forced to sit on the streets 

demanding justice. Instead of standing by them, the Government chose to silence 

them. 

 Before I conclude, I want to ask this Government just one simple question, 

has it fulfilled even one of its big promises? Has employment really increased? Are 

women safer today? Have farmers' lives improved? Has inflation been brought 

under control? 

 The true measure of governance is not in words but in actions that improve 

people's lives. The nation does not need grand claims; it needs real progress, 

accountability, and a Government that delivers on its commitments. The people of 

this country deserve better, and they will not be fooled by empty rhetoric. 

 Jai Hind! Jai Samvidhaan! 

®ी खगेन ममुुª (माÐदहा उ°र) : म§ महामिहम राÕůपित जी के 31 जनवरी, 2025 के अिभभाषण पर 

अपने िवचार रखते हòए भारत के उººवल भिवÕय कì ओर बढ़ते कदमŌ का Ńदय से Öवागत करता हó ँ। 

राÕůपित जी का संबोधन केवल हमार ेसंिवधान के आदशŎ का ÿतीक नहé, बिÐक भारत कì िवकास 

याýा का ÖपĶ खाका भी ÿÖतुत करता ह ै। यह अिभभाषण हमारी सरकार कì उपलिÊधयŌ का ÿमाण ह,ै 

जो देश के हर नागåरक के जीवन को बेहतर बनाने के िलए समिपªत है । 

परंत ुयह अÂयंत दभुाª µयपूणª है िक जब महामिहम राÕůपित जी राÕů के सामने इतने महÂवपूणª 

मĥुŌ पर अपने िवचार रख रहे थ,े तब िवप± के नेताओ ंने असंवैधािनक, अपमानजनक और अशोभनीय 

भाषा का ÿयोग िकया । राÕůपित जी का अपमान केवल एक Óयिĉ का नहé, बिÐक हमारे लोकतंý और 
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संिवधान का अपमान है । देश कì 140 करोड़ जनता का अपमान, 12 करोड़ आिदवािसयŌ का अपमान, 

6 करोड़ संथाल जनगोķी का अपमान, देश के सबसे उ¸च पदŌ का अपमान ह ै। 

म§ िवप± से पूछना चाहता हó ँिक ³या तकŎ कì कमी के कारण वे अब केवल अपमान और अवरोध 

कì राजनीित करने लगे ह§? ³या लोकतंý कì गåरमा को बनाए रखना केवल सरकार कì िजÌमेदारी ह?ै 

यिद िवप± लोकतंý म¤ िवĵास रखता है, तो उÆह¤ तुरतं महामिहम राÕůपित से माफì मांगनी चािहए । 

लोकतंý म¤ बहस का Öवागत है, लेिकन जब बहस के Öथान पर कटुता और अिशĶता हावी हो जाए, तो 

यह खतर ेकì घंटी है । 

महामिहम राÕůपित जी ने अपने संबोधन म¤ िजस ÿकार से ÿधानमंýी आदरणीय नर¤þ मोदी जी 

के नेतृÂव म¤ सरकार कì उपलिÊधयŌ को रेखांिकत िकया, वह इस बात का ÿमाण है िक देश सही िदशा 

म¤ आगे बढ़ रहा है । आदरणीय मोदी सरकार ने पारदिशªता, ईमानदारी और कुशल ÿशासन का पåरचय 

देते हòए आिथªक सधुार, िडिजटल इंिडया, मेक इन इंिडया और इÆĀाÖů³चर के ±ेý म¤ ऐितहािसक कायª 

िकए ह§ । 

आज 21वé सदी का भारत अपने िवचार, अपने ÿयास और अपने पåर®म से आिखरी पायदान 

पर खड़े नागåरक को िवकास कì पहली पायदान पर लाने के िलए संकिÐपत है । 2014 म¤ जब ÿधानमंýी 

आदरणीय नर¤þ मोदी जी के नेतÂृव म¤ पहली बार भाजपा सरकार बनी थी, तब उÆहŌने कहा था िक यह 

सरकार गरीबŌ, दिलतŌ, िपछड़Ō और आिदवािसयŌ कì सरकार होगी । 

आज 10 वषŎ बाद हम देख सकते ह§ िक मोदी जी ने अपने वचनŌ को कमª म¤ पåरवितªत कर 

िदखाया है । इसिलए म§ कहता हóं मोदी है, तो ममुिकन ह,ै मोदी जो कहते ह§, वह करते ह§ । Öव¸छ भारत 

िमशन के अंतगªत 10 करोड़ से अिधक शौचालय बनाए गए, िजनम¤ से अिधकतर आिदवािसयŌ और 

िपछड़े वगŎ के घरŌ म¤ बने । ÿधानमंýी आवास योजना के तहत 4 करोड़ गरीब पåरवारŌ को प³के मकान 

िमले । सौभाµय योजना के तहत देश के हर घर तक िबजली पहòंचाई गई । उººवला योजना के माÅयम 

से गरीब माताओ-ंबहनŌ को मÉुत गैस कने³शन िदया गया । आयÕुमान भारत योजना से 5 लाख Łपये 

तक का मÉुत इलाज िदया जा रहा है । 
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यही नहé, एक भारत, ®ेķ भारत और सबका साथ, सबका िवकास, सबका िवĵास और सबका 

ÿयास कì भावना के साथ ÿधानमंýी आदरणीय मोदी जी ने समाज के हर वगª के उÂथान के िलए 

अनेकानेक ÿयास िकए ह§ । 

महामिहम राÕůपित जी ने जनधन योजना, उººवला योजना, आयÕुमान भारत योजना और 

गरीब कÐयाण योजनाओ ंकì चचाª कì, िजÆहŌने देश के कमजोर वगŎ के जीवन म¤ ऐितहािसक पåरवतªन 

लाया है । यह व ेयोजनाए ँह§, िजनसे मोदी सरकार ने िसĦ कर िदया है िक यह सरकार केवल वादे नहé 

करती, बिÐक जमीन पर कायª भी करती है । 

भारत अब केवल िवकास कì याýा म¤ नहé है, बिÐक िवकिसत भारत बनने कì ओर अúसर है । 

माननीय ÿधानमंýी आदरणीय नर¤þ मोदी जी के नेतÂृव म¤ हमारा भारत आÂमिनभªर बन रहा है, वैिĵक 

मंच पर अपनी सशĉ पहचान बना रहा है । 

यह नया भारत ह ै- जो संकÐप भी लेता है और िसĦ भी करता ह ै। आइए, हम सभी िमलकर 

इस िवकास याýा म¤ सहभागी बन¤ और भारत को िवĵगŁु बनाने के संकÐप को साकार कर¤ । आदरणीय 

पूवª ÿधानमंýी अटल जी ने राÕů ÿथम के मýं को केवल शÊदŌ म¤ नहé, बिÐक अपने कायŎ म¤ भी         

उतारा । उनका सपना था एक ऐसा भारत जो समĦृ, सशĉ, और आÂमिनभªर हो । वे कहते थे - छोटे 

मन से कोई बड़ा नहé बनता, टूटे हòए मन से कोई खड़ा नहé होता । 

जय िहंद, वंदे मातरम,् भारत माता कì जय । 

SHRI JAGDAMBIKA PAL (DOMARIYAGANJ): I express my gratitude to the hon. 

President for her address, which is a reflection of India’s transformation under the 

visionary leadership of hon. Prime Minister, Shri Narendra Modi ji. This address is 

not just a speech; it is a testament to India’s rising global stature, its economic 

resurgence, and the commitment of this Government towards the welfare of every 
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citizen. 

From a fragile past to a strong future – India’s journey under Modi ji. Speaker 

Sir, when the people of India placed their trust in the BJP-led NDA Government in 

2014, we inherited a nation plagued by policy paralysis, corruption, weak 

governance, and economic stagnation. Decades of misgovernance under the 

Congress-led regimes had left India struggling with: A sluggish economy that was 

characterized by high inflation and low investor confidence; a neglected defence 

sector that left our borders vulnerable to foreign threats; an inefficient welfare 

system that failed to reach the last mile, leaving millions in poverty; rampant 

corruption that hollowed out the economy, from the Commonwealth Games scam 

to the 2G and coal scams; and a weak foreign policy that saw India being sidelined 

in global affairs, with unresolved border issues and diplomatic setbacks. 

Contrast this with today’s India, an India that commands respect on the world 

stage, leads in innovation and infrastructure, ensures dignity to its citizens, and 

stands firm against its adversaries. 

Congress’ historical blunders and national security concerns. let us not forget 

the historical miscalculations and blunders committed by the Congress 

Government, which have had long-term consequences for our national security. 

The Himalayan blunder – mishandling of China. India’s troubles with China did not 

start today; they are a direct result of Pandit Nehru’s short-sightedness. The 

Congress leadership: failed to understand China’s expansionist mindset and 

surrendered Tibet to China in 1950, without securing our national interest; ignored 

intelligence warnings about China’s aggression, leading to the humiliating defeat 
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of 1962; and allowed China to build infrastructure along our borders while India 

lagged behind in military preparedness. 

Under PM Modiji’s leadership, this has changed drastically: Infrastructure 

push in border areas – more roads, tunnels, and airstrips than ever before. The 

Sela Tunnel in Arunachal Pradesh and the Darbuk-Shyok-Daulat Beg Oldi (DS-

DBO) Road in Ladakh are game changers. Stronger military response – the brave 

response at Galwan Valley in 2020 proved that India will no longer tolerate 

aggression. Strategic alliances – strengthening QUAD, Indo-Pacific partnerships, 

and defence collaborations with the US, France, and Russia. 

The Kashmir issue – a legacy of Congress’ vote bank politics. The problem 

of Jammu & Kashmir is a creation of Congress. Nehru’s mishandling of Kashmir 

led to the first war with Pakistan and the ill-fated decision to take the issue to the 

UN. Instead of fully integrating Kashmir into India, Article 370 was imposed, 

creating a sense of separatism. Congress pandered to separatist forces instead of 

taking strong steps for integration. 

Under Modiji’s leadership, Article 370 was abrogated, and today, J&K is on 

a new path of peace and development. Terrorism has reduced significantly in the 

Valley. Investment is flowing in, with record tourism and infrastructure growth. 

Panchayati Raj system is fully operational, giving power to the grassroots. 

Congress Governments divided India for political gain – be it Kashmir, 

Khalistan, or North-East insurgencies. But today, Modi ji has ensured that India 

speaks in one voice, with one national identity. 

India’s economic transformation – from fragile five to top five. Speaker Sir, 
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under Congress rule, India was branded as one of the ‘Fragile Five’ economies of 

the world. Today, under Modi ji: India is the world’s 5th largest economy and is on 

track to be in the top three soon; we have witnessed the highest-ever FDI inflows, 

showcasing global investor confidence in India; the ‘Make in India’ and 

‘Atmanirbhar Bharat’ initiatives have boosted domestic manufacturing, reducing 

dependency on imports; and the Production Linked Incentive (PLI) scheme is 

ensuring that India becomes a global hub for electronics, semiconductors, and 

defence manufacturing. 

Congress only spoke of Garibi Hatao, but under Modi ji, we have empowered 

the poor, not just with slogans, but with actions: Jan Dhan Yojana – over 50 crore 

bank accounts opened, ensuring financial inclusion. PM Awas Yojana – more than 

four crore homes provided to the underprivileged. Ujjwala Yojana – 10 crore 

families now have LPG connections, freeing them from smoke-filled kitchens. 

Ayushman Bharat – more than 55 crore citizens now have access to Rs. 5 lakh 

free health insurance. Jal Jeevan Mission – over 13 crore households have access 

to clean drinking water. PM Kisan Samman Nidhi – direct cash transfer to over 11 

crore farmers, ensuring economic security. These are not just welfare schemes, 

but transformational policies that have empowered every Indian and restored their 

dignity. 

Congress’ corruption vs. BJP’s clean governance.  Congress Governments 

were synonymous with corruption. From Bofors to 2G, from Commonwealth 

Games to Coalgate, the Congress looted the nation. Under Modi ji: Zero-tolerance 

policy on corruption – no major scam in the last 10 years. Direct Benefit Transfer 
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(DBT) eliminating middlemen – 2.7 lakh crore saved by stopping leakages. 

Transparent governance with fast-track infrastructure development. This is the 

New India where the nation’s wealth is utilized for the people, not for politicians. 

India’s global rise – the Modi doctrine in foreign policy. Hon. Speaker, Sir, 

today, India is not just a participant in global affairs; we are a leader. Under 

Congress, India was reactive, but under Modi ji, India is proactive, decisive, and 

assertive. The G20 Presidency showcased India’s leadership on climate action, 

digital economy, and global governance. Strengthening QUAD and Indo-Pacific 

strategies to counter expansionist threats. Leading in technology and space 

exploration – ISRO’s Chandrayaan-3 success made India the first nation to land on 

the Moon’s south pole. 

The Road to ‘Viksit Bharat’., we are not just running a Government; we are 

shaping the future of India. Modi ji has laid the foundation for a Viksit Bharat by 

2047. An India free from corruption and poverty. An India that leads in innovation 

and manufacturing. An India that stands strong, with an unwavering national 

identity. This is the New India, the Atmanirbhar Bharat, the Global Powerhouse! 

With these words, I wholeheartedly support the Motion of Thanks on the 

President’s Address and urge this House to support the vision of Modiji’s leadership 

for a stronger, self-reliant, and prosperous India. 

Jai Hind! Jai Bharat!        
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®ी िदनेशभाई मकवाणा (अहमदाबाद पिĲम) : म§, अहमदाबाद पिĲम िनवाªचन ±ेý स ेसांसद, भारत 

कì महामिहम राÕůपित जी का िदल स ेआभार Óयĉ करता हó ँ। 31 जनवरी, 2025 को राÕůपित महोदया 

Ĭारा संसद के संयĉु सý को संबोिधत िकया गया, िजसम¤ उÆहŌन ेन केवल सरकार कì महÂवपूणª 

नीितगत उपलिÊधयŌ का बखान िकया, बिÐक हमार ेराÕů के उººवल भिवÕय के िलए दीघªकािलक 

लàयŌ को भी ÖपĶ िकया । 

राÕůपित महोदया ने हमार ेदेश कì ÿगित के िविभÆन पहलओु ंपर ÿकाश डाला । उÆहŌन ेगवन¥स 

म¤ सधुार कì िदशा म¤ सरकार Ĭारा िकए गए ÿयासŌ कì सराहना कì, िजनम¤ 1,500 स ेअिधक अÿचिलत 

कानूनŌ का िनरÖत करना, 40,000 स ेअिधक िनयमŌ का सरलीकरण, और 10 लाख Öथायी सरकारी 

नौकåरयŌ का सजृन ÿमुख ह ै। यह न केवल ÿशासिनक तंý को चÖुत बनाता ह,ै बिÐक हमारी यवुा पीढ़ी 

को रोजगार के अवसर भी ÿदान करता ह ै।  

कृिष ±ेý म¤ भी महÂवपूणª पहल कì गई ह§, िजनम¤ पीएम िकसान सÌमान िनिध योजना के तहत 

करोड़Ō िकसानŌ को 41,000 करोड़ Łपये कì रािश का िवतरण और कृिष उÂपादŌ कì एमएसपी म¤ विृĦ 

शािमल ह ै। इसके अलावा, देश म¤ खाīाÆन उÂपादन म¤ अभूतपूवª विृĦ हòई ह ैऔर राÕůीय ितलहन िमशन 

जैसी योजनाओ ंस ेहम खाī तेलŌ म¤ आÂमिनभªरता कì ओर बढ़ रहे ह§ ।  

उ īोग, िश±ा, ÖवाÖÃय, और सामािजक Æयाय के ±ýेŌ म¤ भी अनेक योजनाओ ंन ेदेश के िवकास 

को गित दी ह ै । खासकर, ÿधानमंýी आयÕुमान भारत योजना के तहत 6 करोड़ वåरķ नागåरकŌ को 

ÖवाÖÃय बीमा कवर ÿदान करना और ÿधानमंýी úाम सड़क योजना-IV के माÅयम स ेकरोड़Ō लोगŌ को 

सड़क कनेि³टिवटी ÿदान करना जैस ेÿयास हमार ेसमाज के हर वगª को ÿगित के साथ जोड़ रहे ह§ । 

मिहला सशिĉकरण, úामीण िवकास और पयाªवरण के ±ेý म¤ भी सरकार न ेकई उÐलेखनीय 

कदम उठाए ह§ । पीएम सूरज घर, मÉुत िबजली योजना और राÕůीय हåरत हाइűोजन िमशन जैसी 

योजनाए ंन केवल ऊजाª संकट स ेिनपटने म¤ मदद कर¤गी, बिÐक भारत को पयाªवरण के ÿित िजÌमेदार 
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राÕů के łप म¤ Öथािपत कर¤गी । 

म§ माननीय राÕůपित महोदया का पनु: धÆयवाद करता हó ँिक उÆहŌन ेहमार ेदेश के आÂमिनभªर 

भारत कì िदशा म¤ सरकार कì उपलिÊधयŌ को साझा िकया और हम¤ अपनी िजÌमेदाåरयŌ का एहसास 

कराया । उनका यह संबोधन हम¤ ÿेåरत करता ह ैिक हम अपनी नीितयŌ और योजनाओ ंको जन-जन 

तक पहòंचाकर हर नागåरक के जीवन म¤ सकाराÂमक पåरवतªन लाने के िलए पूरी तरह समिपªत रह¤ ।  

धÆयवाद । 

®ी अशोक कुमार रावत (िमि®ख) : म§ महामिहम राÕůपित जी के अिभभाषण पर अपने िवचार रखता 

हóं । यह परंपरा 31 जनवरी 1950 स ेशłु हòई इसके तहत पूरा देश सरकार कì पहल ूनीितयŌ एवं 

योजनाओ ंस ेभली-भांित पåरिचत होता ह ैजो बाबा साहब डॉ³टर भीमराव अबेंडकर जी के Ĭारा िलखे 

गए संिवधान के आिटªकल 79 कì सफलता ह ै। 

म§ धÆयवाद ÿÖताव पर अपनी बात रखते हòए बताना चाहóंगा िक िकसानŌ के िलए कृिष ±ेý म¤ 

कई बड़े कदम उठाए गए ह§ वषª 2023-24 म¤ åरकॉडª 332 िमिलयन टन अनाज उÂपादन हòआ और 

भारत अब दिुनया म¤ सबस ेबड़ा दूध, दाल और मसाल ेका उÂपादक बन चुका ह ै। इसके साथ ही िकसी 

इĀंाÖů³चर को मजबूत करन ेके िलए सरकार न े2000 करोड Łपए कì लागत स ेिमशन मौसम कì 

शŁुआत कì ह ैसूखा ÿभािवत ±ेý के िलए िसंचाई और पीने का पानी उपलÊध करान ेके िलए केन बेतवा 

िलंक पåरयोजना और पावªती काली िसंध और चंबल िलंक योजना पर कायª हो रहा ह ैिजसस ेलाखŌ 

िकसानŌ को लाभ होगा । मÅयम वगª और छोटे उīोगŌ के िलए िकए गए सधुारो पर जोर िदया गया ह ै। 

मþुा योजना के तहत छोटे उīिमयŌ को अब 20 लाख Łपए तक का ऋण िमल सकेगा जो पहल े10 

लाख Łपए था इसके अलावा सरकार न ेछोटे ÓयवसाइयŌ के िलए कोई नई पåरयोजनाए ंशłु कì है 

िजसस ेउÆह¤ और अिधक िव°ीय सहायता िमल सकेगी । मÅयम वगª को हमारी सरकार न ेराहत देने के 

िलए रेरा कानून के तहत घर खरीदने वाल ेलोगŌ को सशĉ िकया ह ैऔर घरŌ के िलए सिÊसडी देने कì 
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ÓयवÖथा कì ह ैइसके साथ ही सरकारी कमªचाåरयŌ के िलए आठवी वेतन आयोग का गठन िकया गया ह ै

िजसस ेवेतन म¤ बढ़ोतरी होगी और कमªचाåरयŌ को बेहतर सिुवधाए ं   िमल¤गी । 

म§ बताना चाहóंगा कì र±ा ±ेý म¤ आÂमिनभªरता के अलावा सीमा ±ेý का भी समुिचत िवकास 

िकया जा रहा ह ैसीमा सड़के और सरुगं का िनमाªण िकया जा रहा ह ैऔर सीमावतê गांव म¤ वाइāेट िवलेज 

कायªøम चल रहा ह ैवामपंथी उúवाद ÿभािवत िजलŌ कì सं́ या म¤ कमी आई ह ैजो दशाªता ह ैिक सरकार 

न ेसरु±ा और िवकास के ±ेý म¤ ठोस कदम उठाए ह§ । 

माननीया राÕůपित जी न ेकहां ह ैिक हमारा लàय भारत को µलोबल इÆनोवेशन पावर हाउस 

बनाना ह ै । आिटªिफिशयल इंटेिलज¤स के ±ेý म¤ भारत का िमशन शłु हो चुका ह ै । आज हमार ेयवुा 

Öटाटªअप स ेलेकर खेल और अंतåर± तक हर ±ेý म¤ देश का नाम रोशन कर रहे ह§ भारत आिटªिफिशयल 

इंटेिलज¤स और ÿौīोिगकì अपने ±ेý म¤ दिुनया को राÖता िदखा रहा ह ै। 

हमारी सरकार के तीसर ेकायªकाल म¤ िपछल ेसरकार 2004-2014 कì तुलना म¤ तीन गनुा गित 

स ेकाम हो रहा ह ै। सरकार न ेयवुाओ ंकì िश±ा पर िवशेष Åयान िदया ह ैऔर उनके िलए रोजगार के 

नए अवसर पैदा कर रही ह ै। माननीय ÿधानमंýी जी न ेवॉकफ बोडª और एक राÕů एक चुनाव जैस ेमĥुŌ 

पर बड़े फैसल ेिलए ह§ । यह सरकार Ĭारा उठाया गया कदम सराहनीय ह ै। हमारी सरकार आयÕुमान 

भारत योजना के तहत 70 वषª और उसस ेअिधक आय ुके 6 करोड़ नागåरकŌ को ÖवाÖÃय बीमा ÿदान 

करन ेका िनणªय िलया ह ै। सरकार न ेयवुाओ ंके िश±ा और उनके रोजगार के नए अवसर पैदा करन ेपर 

िवशेष Åयान िदया ह ै। सरकार न े3 करोड़ अितåरĉ पåरवारŌ को नए मकान उपलÊध करान ेके िलए 

ÿधानमंýी आवास योजना का िवÖतार करन ेका िनणªय िलया ह ै। इसके िलए 53,600 करोड Łपए खचª 

िकए जान ेकì योजना है जनजातीय समाज के पांच करोड लोगŌ के िलए धरती आवाज जनजाित úाम 

उÂकषª अिभयान ÿारभं हòआ ह ैइसके िलए 80,000 करोड Łपए का ÿावधान िकया गया ह ै। इĀंाÖů³चर 

पर हमारी सरकार न ेकई माइल Öटोन खड़े िकए ह§ । 10 साल पहल ेबिुनयादी ढांच ेका बजट 200000 

करोड़ था अब यह 11 लाख करोड़ स ेºयादा ह ै। डीप वॉटर मेगा पाटª कì बिुनयाद रखी गई ह ै। यह 

दिुनया का टॉप टेन पोटª म¤ स ेएक होगा उधमपरु ®ीनगर बारामूला रेल योजना पूरी हो गई ह ैदेश कÔमीर 
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स ेकÆयाकुमारी तक रेल लाइन स ेजड़ु जाएगा िवĵ का सबस ेऊंचा िāज रेल केबल िāज बनाया गया    

ह ै। मेरा आúह ह ैिक बाकì अनदुान को भी यथा शीŅ ÿदान िकया जाए तािक इससे िनिĲत ही देश का 

सवा«गीण िवकास हो । 

म§ बताना चाहóंगा िक हमारी सरकार ब§िकंग टे³नोलॉजी पर आज भारत टे³नोलॉजी के łप म¤ 

हम µलोबल Èलेयर ह ै । भारत म¤ 5G कì शŁुआत इसका उदाहरण ह ैयूपीआई टे³नोलॉजी कì सफलता 

स ेÿभािवत ह ै50% ºयादा åरयल टाइम िडिजटल ůांज³ेशन हो रहा ह ैभारत म¤ छोटे स ेछोटा दकुानदार 

सिुवधा का लाभ उठा रहा ह ै। 5 लाख स ेºयादा कॉमसª सिवªस स¤टर म¤ दजªनŌ सिुवधा उपलÊध कराई 

गई ह§  । िडिजलॉकर स ेकहé भी और कभी भी अपने अहम दÖतावेज िदखाने कì ÓयवÖथा िमली ह ै। 

म§ सरकार स ेिनवेदन करता हóं िक आउटसोिस«ग जॉब म¤ भी िनयम बनाकर åरजव¥शन िदया जाए 

तािक एससी एसटी तथा ओबीसी को तेजी स ेऔर आग ेबढ़ाया जा सके और यह समाज कì मु́ य धारा 

म¤ शािमल हो सके । इÆही शÊदŌ के साथ अपनी बात को समाĮ करता हó ँ । धÆयवाद । 

®ीमती Łिच वीरा (मरुादाबाद) : म§ माननीय राÕůपित जी के अिभभाषण के धÆयवाद ÿÖताव के सबधं 

म¤ अपने िवचार रखती हóं । सबसे पहले म§ उन िदवंगत आÂमाओ ंको अपनी व अपनी पाटê कì तरफ से 

भाव भीनी ®Ħाजिंल देना चाहती हóं, जो ®Ħालु महाकंुभ के िवशेष पवª, मौनी अमावÖया पर अमृत Öनान 

करने गये थे, लेिकन अÓयवÖथा के चलते अमृत Öनान तो नहé कर सके, अिपत ुअपनी जान गंवानी पड़ी 

और ददªनाक मौत िमली जो िक दखुदः है और िनÆदनीय है । महाकंुभ म¤ बलुाने के िलए महीनŌ से सरकार 

के Ĭारा ÿचार और ÿसार िकया जा रहा था, जबिक महाकंुभ जैसा आयोजन अनािदकाल से आयोिजत 

हो रहे ह§ । जो िकसी भी पाटê कì सरकार होती है, उसी कì िजÌमेदारी (दाियÂव) आयोजन कराने कì 

होती है । 

समाजवादी पाटê कì सरकार म¤ वषª 2013 म¤ वåरķ मýंी मौ. आजम खा ंको कंुभ का ÿभारी 

बनाया गया था, उनकì देख-रेख म¤ कम बजट म¤ एक सफल आयोजन हòआ, लेिकन वतªमान सरकार 
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Ĭारा सनातन के महाकंुभ का राजनीितकरण िकया गया और कहा गया सौ करोड़ लोगो के िलए ÓयवÖथा 

कì जा रही है, लेिकन तैयाåरयां कागजी थé, वादे व दावे खोखले रहे, पåरणाम सैकडŌ ®Ħालुओ ंकì 

दखुदः मÂृय ुहòई । हमारी मांग है िक मतृकŌ, घायलŌ का सही आंकड़ा बताया जाए और उिचत मआुवजा 

िदया जाए और सहायता कर इलाज कराया जाए । 

िजस तरह से पूंजीपितयŌ, उīोगपितयŌ का कजाª माफ िकया जाता रहा हैउसी तरह गरीब 

िकसानो का कजाª माफ हो ऐसी मेरी मांग है । मेरी मांग है िक मंडल Öतर पर नौजवानŌ के िलए नेशनल 

Öतर के Öटेिडयम, शूिटंग रÆेज बनायी जाए, तािक यवुा पढ़ाई के साथ-साथ खेल के ±ेý म¤ बना अपना 

भिवÕय बना सके । आदरणीय ÿधानमंýी जी ने यवुाओ ंसे 2014 म¤ दो करोड़ नौकरी देने का वादा िकया 

था । कम से कम भाजपा के तीसरे कायªकाल म¤, पहले कायªकाल के वादे को पूरा करने का काम कर¤ । 

माÆयवर, म§ सरकार का Åयान उ.ÿ. कì कानून ÓयवÖथा पर आकृĶ करना चाहती हóं । एक तरफ जीरो 

टोलरÆेस कì बात होती है और एक तरफ मेरे संसदीय ±ेý मरुादाबाद म¤ एक नौजवान कì पीट-पीट कर 

(मोबिलिÆचग) कर के हÂया कर दी गयी और घटना के एक महीने के बाद भी कायªवाही नही कì गयी । 

धÆयवाद । 

SHRIMATI POONAMBEN MAADAM (JAMNAGAR): I would like to extend my 

sincere thanks to the hon. President of India for highlighting the visionary steps our 

Government has taken. It is a matter of great pride to see India advancing at an 

unprecedented pace, confidently marching towards becoming a 'Viksit Bharat'. I 

am heartened by the Government's steadfast focus on the poor, middle-class, 

youth, women, and farmers, ensuring inclusive growth and equitable development. 

Through bold reforms, infrastructure expansion, and digital transformation, we are 

building a stronger, self-reliant India, providing a brighter future for generations to 
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come. 

Two months ago, we commemorated the 75th Anniversary of the adoption of 

our Constitution, and just a week ago, we celebrated 75 years of the Indian 

Republic. This milestone is a testament to our democratic strength and resilience 

as a nation. When India attained independence, our ability to sustain ourselves as 

a nation was doubted. Yet, we have defied every challenge over the decades and 

emerged stronger. Today, in the third-term of our Government, the pace of 

progress has tripled, with transformational policies being implemented at an 

unprecedented pace, driving our nation towards a brighter future. 

India's remarkable progress is reflected in our economic trajectory. Over the 

past decade, despite global economic challenges and a pandemic that shook the 

world, India's economy has surged from tenth to fifth-largest globally. As 

geopolitical conflicts continue to create ripple effects across international trade, 

global value chains, and financial markets, India remains the fastest-growing 

economy. Under the strong and decisive leadership of our hon. Prime Minister, this 

Government is committed to making India the third-largest economy in the world, 

bringing us closer to becoming a developed nation. 

I am proud to be part of an administration that has spearheaded 

transformative reforms, enhanced economic efficiency, and improved the ease of 

living and doing business. As we advance towards Viksit Bharat, our journey 

remains anchored in the ideals of our Constitution, with the Government placing 

four fundamental principles service, good governance, prosperity, and pride at the 

core of its governance. 
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Our agriculture sector has occupied the centre stage in India's economy. It 

has been the key driver of inclusive growth, rural income enhancement, and food 

security. Through the efforts of this government, this sector has achieved a record 

production of 332 million tons of food grains in 2023-2024. India is also now the 

world's largest producer of milk, pulses and spices. 

For better income security for our farmers, our 'Annadatas,' the government 

has consistently raised the Minimum Support Price for Kharif and Rabi crops. 

Agricultural innovation has been a key focus for boosting productivity, and with that 

in mind, this government has introduced 109 climate-resilient, bio-fortified, and 

high-yielding advanced crop varieties. Recognizing the need for rural employment 

and self-sufficiency, the Agriculture Infrastructure Fund Scheme has been 

expanded, creating new job opportunities in rural areas. To further support our 

farmers, the National Mission on Oilseeds has been launched to increase domestic 

production and reduce import dependence. Additionally, in a push towards 

sustainable farming, this Government actively promotes Natural Farming and 

ensures farmers have access to affordable fertilizers. These initiatives clearly 

reflect this Government's unwavering commitment to empowering our 'Annadatas', 

enhancing food security, and modernizing India's agricultural sector. 

Guided by the principles of "Sabka Saath, Sabka Vikas, Sabka Vishwas, 

Sabka Prayas," this Government has undertaken transformative initiatives to 

ensure inclusive development, leaving no one behind. Landmark programs such 

as the construction of 12 crore toilets under Swachh Bharat Abhiyan, 10 crore free 

LPG connections through Pradhan Mantri Ujjwala Yojana, ration support for 80 
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crore citizens, and tap water supply to over 15.44 crore households through the Jal 

Jeevan Mission have uplifted and empowered the underprivileged. These efforts 

have paved the way for a neo-middle-class, with 25 crore Indians rising out of 

poverty, empowered with opportunities for a brighter future. Strengthening the 

existing middle-class -- who play an important role in the nation's progress -- is 

essential. Recognising this, the Government has taken concrete steps to enhance 

the lives of India's middle-class. 

The Eighth Pay Commission has been established to ensure a substantial 

salary increase for government employees in the coming years. To support the 

dream of homeownership, the Government has implemented RERA for buyer 

protection and introduced home loan subsidies, making housing more affordable 

and accessible. Air travel, which was a distant dream for the middle-class, has 

turned into a reality for 1.5 crore citizens with the UDAN Scheme. This Government 

has made healthcare more accessible and affordable to the middle class through 

the Jan Aushadhi Kendras that provide medicines at 80 per cent concessional 

rates, saving citizens over Rs. 30,000 crore. I firmly believe that these initiatives 

have collectively strengthened and uplifted the middle-class, fostering economic 

stability, financial security, and an improved quality of life. 

Infrastructure is the backbone of economic development. It forms the 

foundation for a nation's progress, ensuring connectivity, economic growth, and 

social well-being. Recognizing its critical role, this Government has prioritized 

infrastructure development, unlocked its transformative power, and laid the 

groundwork for a prosperous and resilient economy. 
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India now has the second-largest road network in the world. Over the years, 

the National Highway network has expanded significantly, growing from 91,287 

kms. in 2014, to reaching an impressive 1,46,145 kms. in 2024. The expansion of 

highway stretches with four or more lanes has also seen remarkable progress, 

increasing 2.6 times from 18,371 kms. in 2014 to 48,422 kms. in 2024. This 

expansion has caused a significant improvement in connectivity and reduced travel 

time for citizens. Over a decade ago, road connectivity in rural areas was severely 

lacking. However, now this is not the case. Through the Pradhan Mantri Gram 

Sadak Yojana, this Government has successfully completed 7,71,950 kms. of 

roads in 2024-2025. In its fourth phase, the Government has sanctioned Rs. 70,000 

crore to connect 25,000 more habitations, further strengthening rural infrastructure. 

A new chapter in rail connectivity unfolds with the completion of the 

Udhampur-Srinagar-Baramulla rail link, seamlessly connecting Kashmir to 

Kanyakumari. India's rail network is also constantly expanding rapidly, where in the 

past six months alone, 17 new Vande Bharat trains and one Namo Bharat train 

have been introduced, enhancing speed, comfort, and efficiency in rail travel. 

India's aviation sector is soaring, with airlines ordering 1,700 new aircraft, 

driving the need for expanded airport infrastructure. Backed by strong demand and 

government support, India is now a global aviation powerhouse and the third-

largest domestic market. The number of operational airports has doubled from 74 

in 2014 to 157 by September 2024, enhancing connectivity and strengthening the 

aviation sector. 

The Government is deploying 52,000 electric buses to drive sustainable 
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urban mobility, providing clean and efficient commuting options while creating more 

employment opportunities. Moreover, it is a matter of great pride that India is now 

ranked as the third-largest metro system in the world, with the metro network 

expanding at an unprecedented pace, surpassing 1,000 kms. 

This Government has showcased an unwavering commitment to building a 

Viksit Bharat through inclusive, state-of-the-art, and sustainable infrastructure 

development. A key outcome of India's infrastructure push has been improving 

logistics efficiency. This is reflected in India's improved ranking in the World Bank's 

Logistics Performance Index, which has moved up six places from 44th in 2018 to 

38th out of 139 countries in 2023. 

India's development journey is closely interlinked with the empowerment of 

its women. Recognizing this critical connection, this Government has placed 'Nari 

Shakti' at the forefront of its agenda over the past decade. The focus has shifted 

from women's development to women-led development, ensuring that women are 

not just beneficiaries but active drivers of the nation's growth. 

Economic empowerment is accelerating through the National Rural 

Livelihood Mission, with over 91 lakh SHGs connecting 10 crore women to financial 

independence. The Lakhpati Didi initiative is driving entrepreneurship, with 1.15 

crore women achieving success. Financial inclusion is expanding through the Bima 

Sakhi campaign and Digi-Payment Sakhis, bringing banking to remote areas. In 

rural development, Krishi Sakhis are promoting natural farming, Pashu Sakhis are 

strengthening livestock management, and the Drone Didi Yojana is empowering 

women in tech-driven entrepreneurship. 
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India's daughters are shattering barriers. With the Government's progressive 

decision, girls are now enrolling in National Military Schools and the National 

Defence Academy, opening doors to a more inclusive armed forces. Women in 

India are soaring in civil aviation making up 15 per cent of pilots which is far above 

the global average. In fields traditionally dominated by men, including defence, 

technology, and corporate leadership, women are breaking barriers, proving that 

gender is no longer a limitation to ambition and success. 

I am proud to represent a constituency with a strong MSME presence. 

Jamnagar, home to over 5,000 units, is famously known as the Brass City and 

plays a crucial role in driving economic growth, attracting traders from across India 

and abroad. Despite being one of the hardest-hit sectors during COVID- 19, 

MSMEs remain the backbone of the nation's economy, and this Government has 

introduced major reforms to support their resilience and expansion. 

The Credit Guarantee Scheme for MSMEs has strengthened financial 

security, enabling businesses to expand, modernize, and compete more 

effectively. E-commerce export hubs have further opened global markets, fostering 

innovation and industrial growth. In a significant move towards financial 

empowerment, this Government has increased the Mudra loan limit from Rs. 10 

lakh to Rs. 20 lakh, directly benefiting crores of small entrepreneurs. These 

measures have not only enabled small traders to invest in their businesses but 

have also generated employment and reinforced their role in building a self- reliant 

India. By strengthening our MSMEs, we are securing the foundation of our 

economy and ensuring sustainable growth for the future 
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India has made incredible progress in the global digital space, reflected in its 

improved ranking in the Network Readiness Index 2024. The country now stands 

at 49th, rising from 60th in 2023 which is a leap of eleven places highlighting India's 

growing leadership in digital transformation, powered by strong government 

initiatives. The launch of 5G services has placed India among advanced 

economies, while UPI has revolutionized digital payments, earning recognition from 

developed nations. Today, over 50 per cent of the world's real-time digital 

transactions take place in India. 

However, as digital adoption grows, cybersecurity has become a major 

focus. This Government has taken proactive steps to strengthen India's 

cybersecurity infrastructure. These efforts have created employment opportunities 

in the cybersecurity sector and helped India achieve Tier-1 status in the Global 

Cybersecurity Index, reinforcing our commitment to a secure digital future.  

At the same time, national security and border defence have also been 

strengthened through initiatives aimed at self-reliance in the defence sector. 

Moving from 'Make in India' to 'Make for the World,' the Government has boosted 

indigenous defence manufacturing, generating new employment opportunities. A 

significant milestone was achieved by commissioning indigenously built INS Surat, 

INS Nilgiri, and INS Vagsheer, showcasing India's growing maritime strength. To 

further enhance defence capabilities, the Defence Industrial Corridor has been 

developed, along with strong support for defence start-ups. 

As I conclude, I would like to congratulate the hon. Prime Minister, Shri 

Narendra Modi ji for steering us toward the path of success. Today, the world 
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recognizes India as a rising global powerhouse. Our remarkable progress over the 

last decade is just the beginning. This Government remains committed to making 

India a fully-developed nation, ensuring no one is left behind on this journey to 

Viksit Bharat. 

Today, I humbly urge my esteemed colleagues to support the Government's 

efforts to realize this vision. Together, let us build a stronger, more prosperous India 

for generations to come! 

I support the Motion of Thanks on the President's Address in its entirety. 

डॉ. लता वानखेड़े (सागर):  म§ राÕůपित महोदया ®ीमती þौपदी मुमूª  जी के अिभभाषण का समथªन 

करती हó ँ। यह केवल एक भाषण नहé, बिÐक नए भारत कì बलुदं तÖवीर ह ैएक ऐसा भारत जो वैिĵक 

नेतÂृव कर रहा है, जो आÂमिनभªरता कì राह पर तेजी से अúसर है, और जो हर नागåरक के उÂथान का 

संकÐप ले चुका है । यह अिभभाषण न केवल हमारी सरकार कì उपलिÊधयŌ का दÖतावेज है, बिÐक 

िवकिसत भारत के संकÐप का एक मजबूत रोडमैप भी ÿÖतुत करता है । 

 आज पूरा देश दखे रहा है िक िकस तरह हमार ेभारत कì तकदीर बदली है, कुछ लोग आते है 

तो सांचे ढह जाते है और कुछ लोग आते ह§ तो  सांचे बदल जाते है, हमारे यशÖवी ÿधानमýंी जी िवजनरी 

नेतÂृव म¤ िहÆदÖुतान िनरतंर िवकास कì गाथा िलख रहा है. 

 हमारे दशे कì संसदीय परंपरा म¤ राÕůपित के अिभभाषण हमेशा से. सरकार कì नीितयŌ और 

भिवÕय के िवजन को ÿÖतुत करने का महÂवपूणª माÅयम रहे ह§ । 

 1950 से 1990 तक हमने सिंवधान िनमाªण और लोकतýं कì नéव रखते हòए अपनी याýा शłु 

कì । लेिकन, इन अिभभाषणŌ म¤  

 
 

 Speech was laid on the Table. 
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 पहलेः भारत कì अथªÓयवÖथा संकटŌ म¤ िघरी थी, महंगाई चरम पर थी, िनवेश ठप था । 

 आज: भारत पांचवé सबसे बड़ी अथªÓयवÖथा बन चुका है और जÐद ही तीसर ेÖथान पर पहòचँने 

कì ओर अúसर है । 

 मेक इन इंिडया, Öटाटªअप इंिडया और िडिजटल इंिडया जैसी पहलŌ ने भारत को िवकासशील 

से िवकिसत राÕů कì ओर बढ़ा िदया है । 

 पहलेः मिहलाओ ंको केवल योजनाओ ंका लाभाथê माना जाता था । 

 आज: मिहलाए ँयोजनाओ ंकì िनमाªता और देश के िवकास कì अúदूत बन चकुì ह§ । 

 'बेटी बचाओ, बेटी पढ़ाओ', मþुा योजना और नारी शिĉ वंदन अिधिनयम जैसी योजनाओ ंने 

मिहलाओ ंको सशĉ बनाया है । 

 पहले: सीमाओ ंपर घुसपैठ और आतंकì हमले आम थे । 

 आज: सिजªकल Öůाइक, एयर Öůाइक और आतंकवाद के िखलाफ कठोर नीित ने यह िदखा 

िदया िक भारत अब शांित कì बात भी करगेा और ज़łरत पड़ने पर शौयª भी िदखाएगा । 

 Öवदेशी र±ा उÂपादŌ जैसे तेजस लड़ाकू िवमान, āĺोस िमसाइल और अिµन िमसाइल िसÖटम 

ने भारत को र±ा ±ेý म¤ आÂमिनभªर बनाया है । 

 पहले: िडिजटल सेवाए ँकेवल कुछ शहरी ±ेýŌ तक सीिमत थé । 

 आज: यूपीआई, आधार, 5ग टे³नोलॉजी और आिटªिफिशयल इंटेिलज¤स म¤ भारत दिुनया का 

मागªदशªन कर रहा है । 

 भारत कì िडिजटल भुगतान ÿणाली यूपीआई को आज दिुनया के कई िवकिसत दशे अपना रहे 

ह§ । 

 पहले: भारत वैिĵक बैठकŌ म¤ केवल एक दशªक था । 

 आज: भारत G20 का अÅय± बना, ³वाड और िā³स म¤ अहम भूिमका िनभाई, और अĀìकì 
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संघ को G20 का Öथायी सदÖय बनवाने म¤ महÂवपूणª योगदान िदया । 

 भारत ने 'लाइफ (लाइफÖटाइल फॉर एनवायरनम¤ट) िमशन' के तहत जलवाय ु पåरवतªन के 

िखलाफ नई मुिहम छेड़ी है । मु́ य łप से गरीबी उÆमूलन, योजनाबĦ िवकास और औīोगीकरण 

कì बात होती थी । 

 1991 के बाद-उदारीकरण के दौर म¤ भारत ने आिथªक सधुारŌ कì िदशा म¤ कदम बढ़ाया, और 

अिभभाषणŌ म¤ बाजार सधुारŌ, िनजीकरण और वैिĵक अथªÓयवÖथा से जुड़ने कì चचाª शुł      

हòई । 

 2000-2014 का दौर-यह एक संøमणकालीन चरण था । देश आगे बढ़ रहा था, लेिकन ĂĶाचार, 

नीित-िनणªय म¤ अिनिĲतता और धीमी िवकास दर जैसी चुनौितया ँभी थé । 

लेिकन, 2014 के बाद से भारत म¤ एक नई कहानी िलखी गई । 

जब नर¤þ मोदी जी के नेतृÂव म¤ सरकार आई, तो अिभभाषण िसफª  घोषणाओ ंका दÖतावेज़ नहé रह-ेवे 

देश के वाÖतिवक पåरवतªन का ÿितिबंब बन गए । 

2014 के बाद का पåरवतªन - मोदी सरकार का ऐितहािसक योगदान 

माननीय सभापित महोदय, 2014 के बाद से हर अिभभाषण म¤ भारत के कायाकÐप कì तÖवीर उभरने 

लगी । 

 पहले: हम िवदेशŌ पर िनभªर थ े। 

 आज: भारत अब सेमीकंड³टर िनमाªण, Öपेस टे³नोलॉजी, र±ा उÂपादन और नवीकरणीय ऊजाª 

के ±ेý म¤ आÂमिनभªर बन रहा है । 

राÕůपित ®ीमती þौपदी मुमूª  जी का यह अिभभाषण भारत के इितहास के सबसे ÿभावशाली अिभभाषणŌ 

म¤ से एक है, ³यŌिकः 

1. यह केवल योजनाओ ंकì घोषणा नहé करता, बिÐक उनकì सफलताओ ंको दशाªता है । 

2. यह केवल समÖयाओ ंकì बात नहé करता, बिÐक उनके समाधान और उपलिÊधयŌ को 
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सामने रखता है । 

3. यह िसफª  एक दÖतावेज़ नहé, बिÐक 'िवकिसत भारत' का रोडमैप है । 

यह अिभभाषण हम¤ बताता है िक कैसे 2014 के बाद से भारत का हर नागåरक एक भागीदार बन गया 

ह,ै कैसे नीितयŌ से योजनाए ँबनé और योजनाओ ंसे उपलिÊधया ँिमलé । 

िनÕकषª - एक नए भारत कì ओर 

 यह भारत अब केवल भिवÕय के सपने नहé देखता, बिÐक उÆह¤ हकìकत म¤ बदलता है ।  

 यह भारत एक नई महाशिĉ के łप म¤ उभर रहा ह ै। 

राÕůपित जी का अिभभाषण केवल एक आंकड़Ō का दÖतावेज़ नहé, बिÐक एक संकÐप है-एक सनुहरे 

भारत का संकÐप । 

इसिलए, म§ इस ऐितहािसक अिभभाषण का पूणª समथªन करती हó ँऔर इस सदन से अपील करती हó ँिक 

हम सब िमलकर इस महान राÕů के िवकास म¤ योगदान द¤ । 

जय िहंद! वंदे मातरम 

ÿधानमýंी (®ी नरÆेþ मोदी) : आदरणीय अÅय± जी, आदरणीय राÕůपित जी के संबोधन पर आभार 

ÿकट करने के िलए म§ उपिÖथत हòआ हóं । कल और आज, कल तो रात देर तक सभी माननीय सांसदŌ 

ने अपने िवचारŌ से इस आभार ÿÖताव को समĦृ िकया । कई माननीय अनुभवी सांसदŌ ने भी अपने 

िवचार ÿकट िकए । यह Öवाभािवक है और लोकतंý कì परÌपरा भी है, जहां आवÔयकता थी, वहां ÿशंसा 

हòई और जहां परशेानी थी, वहां कुछ नकाराÂमक बात¤ भी हòई ं। यह Öवाभािवक भी है । 

 अÅय± जी, मेरे िलए यह बहòत बड़ा सौभाµय है िक देश कì जनता ने मझेु चौदहवé बार इस जगह 

से राÕůपित जी के अिभभाषण पर आभार Óयĉ करने का अवसर िदया है । इसिलए, म§ आज जनता-

जनादªन का भी बड़े आदर के साथ आभार Óयĉ करना चाहता हóं । सदन म¤ चचाª म¤ िजन-िजन लोगŌ ने 

िहÖसा िलया और चचाª को समĦृ िकया, उन सबका भी म§ आभार Óयĉ करता हóं ।  

 आदरणीय अÅय± जी, हम वषª 2025 म¤ ह§ । एक ÿकार से 21वé सदी का 25 परस¤ट िहÖसा 

बीत चकुा है । समय तय करगेा िक 20वé सदी म¤ आजादी िमलने के बाद और 21वé सदी के ÿथम 25 
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साल म¤ ³या हòआ, कैसा हòआ? राÕůपित जी के अिभभाषण का हम बारीकì  से अÅययन कर¤ तो यह 

साफ नजर आता है िक उÆहŌने दशे के सामने भिवÕय के 25 वषª और िवकिसत भारत के िलए एक नया 

िवĵास जगाने वाली बात कही ह ै । एक ÿकार से आदरणीय राÕůपित जी का यह उĨोधन िवकिसत 

भारत के संकÐप को मजबूती देने वाला है, नया िवĵास पैदा करने वाला है और जन-सामाÆय को ÿेåरत 

करने वाला है । 

 आदरणीय अÅय± जी, सारे अÅययन बार-बार यह कह चुके ह§ िक गत दस वषŎ म¤ देश कì जनता 

ने हम¤ जो सेवा करने का मौका िदया, उसम¤ 25 करोड़ दशेवासी गरीबी को पराÖत करके गरीबी से बाहर 

आ चुके ह§ ।  

 आदरणीय अÅय± जी, लोगŌ ने पांच-पांच दशक तक गरीबी हटाओ के नारे सुने हŌगे और अब 

25 करोड़ गरीब गरीबी को पराÖत करके बाहर िनकले ह§, यह ऐसे ही नहé हòआ है । 

 योजनाबĦ तरीके से, समिपªत भाव से अपनेपन कì पूरी संवेदनशीलता के साथ, जब गरीबŌ के 

िलए जीवन खपाते ह§ न, तब यह होता है ।  

 आदरणीय अÅय± जी, जब जमीन से जड़ेु लोग, जमीन कì स¸चाई को जानते हòए, जमीन पर 

जीवन खपाते ह§, तब जमीन पर बदलाव िनिĲत होकर रहता है । हमने गरीब को झूठे नार ेनहé, हमने 

स¸चा िवकास िदया । गरीब का दखु, सामाÆय मानव ी कì तकलीफ, िमिडल ³लास के सपने ऐसे ही नहé 

समझे जाते ।  

 आदरणीय अÅय± जी, इसके िलए जºबा चािहए और मझुे दखु के साथ कहना है िक कुछ लोगŌ 

म¤ यह है ही नहé । बाåरश के िदनŌ म¤ क¸ची छत, उसकì ÈलािÖटक कì चादर वाली छत, उसके नीचे 

जीवन गुजारना िकतना मिुÔकल होता है । पल-पल सपने रŏद िदए जाते ह§, ऐसे पल होते ह§ । यह हर 

कोई नहé समझ सकता ।  

 आदरणीय अÅय± जी, अब तक गरीबŌ को चार करोड़ घर िमले ह§ । िजसने उस िजंदगी को 

िजया है, उसे समझ होती है िक प³कì छत वाला घर िमलने का मतलब ³या होता है । एक मिहला जब 

खुले म¤ शौच जाने के िलए मजबूर हो जाती है, वह या तो सूयōदय के पहल ेया सूयाªÖत के बाद, किठनाइयŌ 
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को झेलने के बाद, यह छोटा सा अपना िनÂय कमª करने के िलए िनकल सकती ह ै । तब उसे ³या 

तकलीफ होती थी, ऐसे लोग समझ नहé सकते ह§ ।  

 आदरणीय अÅय± जी, हमने 12 करोड़ से ºयादा शौचालय बनाकर बहनŌ और बेिटयŌ कì 

मुिÔकल¤ दरू कì ह§ । आजकल मीिडया म¤ ºयादा ही चचाª हो रही है । सोशल मीिडया म¤ और अिधक हो 

रही है । कुछ नेताओ ंका फोकस घरŌ म¤ जकूज़ी पर, Öटाइिलश शॉवसª पर है, लेिकन हमारा फोकस तो 

हर घर जल पहòंचाने पर है ।  

आजादी के 75 सालŌ के बाद देश म¤ 75 ÿितशत करीब-करीब 16 करोड़ से भी ºयादा घरŌ म¤ 

जल के िलए नल का कने³शन नहé था । हमारी सरकार ने 5 सालŌ म¤ 12 करोड़ पåरवारŌ के घरŌ म¤ नल 

से जल देने का काम िकया है और यह काम तेजी से आगे भी बढ़ रहा है । 

आदरणीय अÅय± जी, हमने गरीबŌ के िलए इतना काम िकया और इसके कारण आदरणीय 

राÕůपित जी ने अपने अिभभाषण म¤ इसका िवÖतार से वणªन िकया है । जो लोग गरीबŌ कì झोपिड़यŌ म¤ 

फोटो सेशन कराकर अपना मनोरजंन करते रहते ह§, उÆह¤ संसद म¤ गरीबŌ कì बात बोåरंग ही लगेगी । 

आदरणीय अÅय± जी, म§ उनका गÖुसा समझ सकता हóं । आदरणीय अÅय± जी, समÖया कì 

पहचान करना एक बात है, लेिकन अगर िजÌमेवारी है तो समÖया कì पहचान करके छूट नहé सकते      

ह§ । उसके समाधान के िलए समिपªत भाव से ÿयास करना होता है । हमने देखा है और िपछले 10 सालŌ 

के हमारे काम को देखा होगा और राÕůपित जी के अिभभाषण म¤ भी देखा होगा, हमारा ÿयास समÖया 

के समाधान का रहता है और हम समिपªत भाव से ÿयास करते ह§ । 

आदरणीय अÅय± जी, हमार ेदेश म¤ एक ÿधानमंýी हòआ करते थे, उनको िमÖटर ³लीन कहने 

कì एक फैशन हो गई थी । उस ÿधानमंýी जी को िमÖटर ³लीन कहने कì फैशन हो गई थी । उÆहŌने 

एक समÖया को पहचाना था और उÆहŌने कहा था िक िदÐली से एक Łपया िनकलता है तो गांवŌ म¤ 15 

पैसे पहòंचते ह§ । अब उस समय तो पंचायत से लेकर पािलªयाम¤ट तक एक ही पाटê का राज था । पंचायत 

से पािलªयाम¤ट तक एक ही पाटê का राज था और उस समय उÆहŌने सावªजिनक łप से कहा था िक एक 

Łपया िनकलता है  तो 15 पैसे पहòंचते ह§ । बहòत गजब कì हाथ सफाई थी । 15 पैसे िकसके पास जाते 
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थे, यह देश का सामाÆय मानवी भी आसानी से समझ सकता है ।  

आदरणीय अÅय± जी, देश ने हम¤ अवसर िदया । हमने समाधान खोजने का ÿयास िकया ।  

हमारा मॉडल है – बचत भी, िवकास भी, जनता का पैसा जनता के िलए । … (Óयवधान) हमने 

जनधन, आधार, मोबाइल - जेम िůिनटी बनाई और डीबीटी से डायर³ेट बेिनिफट ůांसफर दनेा शुł 

िकया । हमने अपने कायªकाल म¤ 40 लाख करोड़ Łपये सीधा जनता-जनादªन के खाते म¤ जमा िकया ।  

 आदरणीय अÅय± जी, इस देश का दभुाª µय देिखए, सरकार¤ कैसी चलाई गई?ं िकसके िलए चलाई 

गई?ं … (Óयवधान) 

माननीय अÅय±: माननीय सदÖय, म§ आप सबसे आúह कर रहा हóं िक आप सदन कì गåरमा बनाए 

रख¤ । कोई माननीय सदÖय बैठे-बैठे िटÈपणी नहé करगेा । यह उिचत नहé है । आपका यह गलत तरीका 

ह ै। 

… (Óयवधान) 

माननीय अÅय±: यह सदन कì मयाªदा नहé है । आप उनको इस तरीके से ÿोटे³ट करना चाहते ह§? 

यह गलत तरीका है । आप बैठे-बैठे िटÈपणी करना चाहते ह§? 

… (Óयवधान) 

®ी नरÆेþ मोदी : आदरणीय अÅय± जी, जब ºयादा बखुार चढ़ जाता है तब लोग कुछ भी बोलते ह§, 

लेिकन इसके साथ-साथ जब ºयादा हताशा और िनराशा फैल जाती है, तब भी बहòत कुछ बोलते ह§ । 

 आदरणीय अÅय± जी, िजनका जÆम नहé हòआ था, जो भारत कì इस धरती पर अवतåरत नहé 

हòए थे, ऐसे दस करोड़ फजê लोग सरकारी खजाने से अलग-अलग योजनाओ ंका फायदा ले रहे थ े। 

 आदरणीय अÅय± जी, सही के साथ अÆयाय न हो, इसिलए राजनीित फायदा-नुकसान कì 

परवाह िकए िबना हमने इन दस करोड़ फजê नामŌ को हटाया और असली लाभािथªयŌ को खोज-खोज 

कर उन तक मदद पहòंचाने का अिभयान चलाया । 

          आदरणीय अÅय± जी, दस करोड़ फजê लोग जब हटे और िभÆन-िभÆन योजनाओ ंका िहसाब 

लगाया तो करीब तीन लाख करोड़ Łपये गलत हाथŌ म¤ जाने से बच गए । म§ हाथ िकसका था, यह नहé 
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कह रहा हóं, गलत हाथŌ से बच गए ।  

 आदरणीय अÅय± जी, हमने सरकारी खरीद म¤ भी टे³नोलॉजी का भरपूर उपयोग िकया । हम 

ůांसपेर¤सी लाए और जेम पोटªल, िजसका आज राºय सरकार¤ भी उपयोग कर रही ह§, से जो खरीदी हòई, 

आम तौर पर जो खरीदी होती है, उससे कम पैसे म¤ खरीदी हòई और सरकार कì 1 लाख 15 हजार 

करोड़ Łपये कì बचत हòई । 

आदरणीय अÅय± जी, हमार ेÖव¸छता अिभयान का बहòत मजाक उड़ाया गया । ऐसे जैस ेहमने 

कोई पाप कर िदया, कोई गलती कर दी, न जान े³या-³या कहा जाता था । … (Óयवधान) लेिकन आज 

मुझे संतोष स ेकहना ह ैिक इस सफाई के कारण हाल के वषŎ म¤ िसफª  सरकारी दÉतरŌ स ेजो कबाड़ 

बेचा गया न, उसम¤ 2 हजार 300 करोड़ Łपये सरकार को िमले ह§ । महाÂमा गांधी ůÖटीिशप के िसĦांत 

कì बात करते थ े। वे कहते थ ेिक हम ůÖटी ह§ । य ेसÌपि° जनता-जनादªन कì ह ैऔर इसीिलए हम 

पाई-पाई को इस ůÖटीिशप के िसĦांत के आधार पर बचान ेकì और सही जगह म¤ उपयोग करने का 

ÿयास करते ह§ और तब जाकर के Öव¸छता अिभयान स ेकबाड़ बेच कर 2 हजार 300 करोड़ Łपया 

देश कì सरकार के खजाने म¤ आ रहा ह ै। 

आदरणीय अÅय± जी, हमने एक महÂवपूणª िनणªय िलया इथनेॉल Êल§िडंग का । हम जानते ह§ िक 

हम एनजê इंिडप¤ड¤ट नहé ह§, हम¤ बाहर स ेलाना पड़ता ह ै । जब इथनेॉल Êल§िडंग िकया ह ैऔर हमार े

पůेोल, डीजल कì आय कम हòई, तो उस एक िनणªय स े1 लाख करोड़ Łपय ेका फकª  पड़ा ह ै। यह पैस,े 

करीब-करीब 1 लाख करोड़ Łपये िकसानŌ कì जेब म¤ गये ह§ । 

आदरणीय अÅय± जी, म§ बचत कì तो बात कर रहा हóं, लेिकन पहल ेअखबारŌ कì हैडलाइन 

हòआ करती थी िक इतने लाख के घोटाल,े इतने लाख के घोटाल,े इतने लाख के घोटाल,े 10 साल हो 

गए, ये घोटाल ेन कर करके, घोटाल ेन होने स ेभी देश के लाखŌ-करोड़ Łपये बच ेह§, जो जनता-जनादªन 

कì सेवा म¤ लगे ह§ । 

आदरणीय अÅय± जी, हमने ये जो अलग-अलग कदम उठाये ह§, उसस ेलाखŌ-करोड़ Łपये कì 

बचत हòई ह ै। लेिकन उन पैसŌ का उपयोग हमने शीश महल बनान ेके िलए नहé िकया ह ै। इसका उपयोग 



04.02.2025  1627 
 

 

हमने देश बनान ेके िलए िकया ह ै। इĀंाÖů³चर का बजट दस साल पहल ेएक लाख 80 हजार करोड़ 

था, हमार ेआने स ेपहल,े आज 11 लाख करोड़ Łपया इĀंाÖů³चर का बजट ह ै। इसिलए राÕůपित जी 

न ेभारत कì नéव कैस ेमजबूत हो रही ह,ै इसका वणªन इसम¤ िकया ह ै। रोड हो, हाइवे हो, रेलव ेहो, úाम 

सड़क हो, इन सभी कामŌ के िलए िवकास कì एक मजबूत नéव रखी गई ह ै। 

आदरणीय अÅय± जी, सरकारी खजाने म¤ बचत हòई, वह तो एक बात ह ैऔर वह करना भी 

चािहए । जैस ेम§न ेůÖटीिशप कì बात कही ह ै। लेिकन हमने इस बात पर भी Åयान रखा ह ैिक जनसामाÆय 

के, उनको भी इस बचत का लाभ िमलना चािहए । योजनाए ंऐसी हŌ, तािक जनता को भी बचत हो और 

आपने देखा होगा िक आयÕुमान भारत योजना म¤ बीमारी के कारण सामाÆय मानवी का जो खचª होता 

था, अब तक िजन लोगŌ न ेइसका बेिनिफट िलया ह,ै उसी के िहसाब स ेम§ कहता हóं िक करीब-करीब 

देशवािसयŌ का, आयÕुमान योजना का बेिनिफट लेने के कारण जो खचाª उनको अपनी जेब स ेकरना 

पड़ता, वैसे 1 लाख 20 हजार करोड़ Łपये जनता-जनादªन के बच ेह§ । 

 यह आवÔयक है । जैसे जन औषिध केÆþ ह§, आज मÅयमवगêय पåरवारŌ म¤ 60 से 70 वषª के 

Öवजन हŌ, तो Öवाभािवक है िक कोई न कोई बीमारी आ ही जाती ह ै। उसम¤ दवाई का खचाª भी होता   

ह ै। दवाए ंमहगँी भी होती ह§ । जब से हमने जन औषिध केÆþ खोले ह§, िजसम¤ 80 परस¤ट िडÖकाउंट 

होता है, उसके कारण िजन पåरवारŌ ने इन जन औषिध केÆþŌ से दवाइया ँली ह§, उनके लगभग 30 हजार 

करोड़ Łपए दवाइयŌ के खचª बचे ह§ ।  

 आदरणीय अÅय± जी, यूिनसेफ का भी अनुमान है, उनका कहना है िक िजसके घर म¤ 

Öव¸छता है और टॉयलेट बना हòआ है, उÆहŌने इसके बारे म¤ एक सव¥ िकया था, उस पåरवार को साल 

भर म¤ लगभग 70 हजार Łपए कì बचत हòई है । Öव¸छता अिभयान कहो, टॉयलेट बनाने का काम कहो, 

शĦु जल पहòंचाने का काम कहो, इनसे िकतना बड़ा फायदा सामाÆय पåरवारŌ को हो रहा है ।  

 आदरणीय अÅय± जी, नल से जल योजना, िजसका उÐलेख म§ने ÿारÌभ म¤ िकया । 

डÊÐयूएचओ कì एक åरपोटª आयी है । उसका कहना है िक ‘नल से जल योजना’ के तहत शĦु पानी 

िमलने के कारण उन पåरवारŌ म¤, जो अÆय बीमाåरयŌ के खच¥ होते थे, इससे पåरवार के औसतन 40 
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हजार Łपए बचे ह§ । म§ ºयादा नहé िगन रहा हó,ँ लेिकन ऐसी अनेक योजनाए ंह§, िजसने एक सामाÆय 

मानवी के खचª म¤ बचत कì है ।  

 आदरणीय अÅय± जी, करोड़Ō देशवािसयŌ को मÉुत अनाज िमलते ह§ । उन पåरवारŌ के भी 

हजारŌ Łपए बचते ह§ । पीएम सूयª घर मÉुत िबजली योजना जहा-ँजहा ँलागू हòई है, वहा ँपåरवारŌ को साल 

भर म¤, औसतन 25 से 30 हजार Łपए िबजली के खचª म¤ बचत हो रही है । अगर ºयादा िबजली होती 

है, तो उसको बेचकर कमाई कर रहा ह,ै वह अलग है । यानी इसके Ĭारा सामाÆय मानवी कì बचत भी 

हो रही है । हमने एलईडी बÐब का एक अिभयान चलाया था । आपको मालूम है िक हमार ेआने के पहले 

एलईडी बÐब 400 Łपए म¤ िबकते थ े। हमने इसका इतना अिभयान चलाया िक उसकì कìमत 40 Łपए 

हो गई । एलईडी बÐब के कारण िबजली कì भी बचत हòई और इससे उजाला भी ºयादा िमला । इससे 

देशवािसयŌ के करीब 20 हजार करोड़ Łपए बचे ह§ ।  

 आदरणीय अÅय± जी, िजन िकसानŌ ने सॉइल हेÐथ काडª का व²ैािनक तरीके से उपयोग 

िकया, उनको बहòत फायदा हòआ है । ऐसे िकसानŌ को ÿित एकड़ 30 हजार Łपए कì बचत हòई ह ै।  

 आदरणीय अÅय± जी, बीते 10 साल म¤, इनकम टै³स को कम करके भी हमने िमिडल 

³लास कì बचत को बढ़ाने का काम िकया है ।  

 वषª 2014 के पहले ऐसे बम-गोले फ¤ के गए, बÆदूक कì ऐसी गोिलया ँचलाई गई ंिक देशवािसयŌ 

का जीवन छलनी कर िदया गया था । हम धीर-ेधीरे उन घावŌ को भरते-भरते आगे बढ़े ह§ । वषª 2013-

14 म¤ िसफª  2 लाख Łपए पर इनकम टै³स माफì थी और आज 12 लाख Łपए पर संपूणª łप से इनकम 

टै³स से मिुĉ दी गई । हम बीच के कालखंड म¤ भी, वषª 2014 म¤ भी, वषª 2017 म¤ भी, वषª 2019 म¤ भी 

और वषª 2023 म¤ भी लगातार यह करते आए । घाव भरते गए और आज जो ब§डेज बाकì था, वह भी 

कर िलया । … (Óयवधान) ÖटैÆडडª िडड³शन के अगर 75,000 Łपए जोड़ द¤, तो पहली अÿैल के बाद 

देश म¤ जो सैलरीड ³लास है, उनको पौने तेरह लाख Łपए तक कोई इनकम टै³स नहé देना पड़ेगा । … 

(Óयवधान) 

 आदरणीय अÅय± जी, आप िजस समय युवा मोचाª म¤ काम करते थ,े तब एक बात आप सनुते 
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हŌगे, पढ़ते भी हŌगे । एक ÿधान मंýी आए िदन 21वé सदी, 21वé सदी बोला करते थ े। एक ÿकार से रट 

गया था, तिकया कलाम जैसा हो गया था । वे 21वé सदी, 21वé सदी बोलते थ े। जब इतनी बार बोला 

जाता था, तो उस समय टाइÌस ऑफ इंिडया म¤ आर. के. लàमण ने एक बड़ा शानदार काटूªन बनाया 

था । वह काटूªन बड़ा इůेंिÖटंग था । उस काटूªन म¤ एक हवाई जहाज है, एक पायलट है, अब उÆहŌने 

पायलट ³यŌ पसंद िकया, वह तो मझेु नहé मालूम है । कुछ पैस¤जसª बैठे थ ेऔर हवाई जहाज एक ठेल े

पर रखा हòआ था । मजदरू ठेले को ध³का मार रहे थ ेऔर 21वé सदी िलखा हòआ था । वह काटूªन उस 

समय तो मजाक लग रहा था, लेिकन आगे चलकर वह सच िसĦ हो गया । 

 आदरणीय अÅय± जी, यह कटा± था । जमीनी स¸चाई से तब के ÿधान मýंी िकतने कटे हòए थ े

और हवाई बातŌ म¤ लगे हòए थे, इसका वह जीता-जागता ÿदशªन करने वाला काटूªन था ।  

 आदरणीय अÅय± जी, िजÆहŌने तब 21वé सदी कì बात¤ कì थé, वे 20वé सदी कì जłरतŌ को 

भी पूरा कर नहé पाए थे ।  

 आदरणीय अÅय± जी, आज जब म§ देखता हóं, िपछले दस सालŌ से सार ेिवषयŌ को बारीकì से 

देखने का अवसर िमला है, तो मुझे बड़ा ददª होता है । हम 40-50 साल लेट ह§ । जो काम 40-50 साल 

पहले हो जाने चािहए थ ेऔर इसिलए जब वषª 2014 से दशे कì जनता ने हमको सेवा का अवसर िदया, 

हमने ºयादा से ºयादा यवुाओ ंपर फोकस िकया । … (Óयवधान) हमने यवुाओ ंकì आकां±ाओ ंपर बल 

िदया । … (Óयवधान) हमने यवुाओ ंके िलए ºयादा अवसर बनाए । … (Óयवधान) हमने कई ±ेýŌ को 

खोल िदया, िजसके कारण हम दखे रह ेह§ िक देश के यवुा अपने सामÃयª का परचम लहरा रहे ह§ । … 

(Óयवधान) 

 देश म¤ हमने Öपेस से³टर को खोल िदया, िडफ¤ स से³टर को खोला, हम सेमीकंड³टर िमशन 

लेकर आए, इनोवेशन को बढ़ावा देने के िलए अनेक नई योजनाओ ंको हमने आकार िदया । Öटाटª  अप 

इंिडया के िलए पूरा इको िसÖटम डेवलप िकया और इस बजट म¤ भी एक बहòत महÂवपूणª िनणªय हòआ   

ह ै । 12 लाख कì आय पर इनकम टै³स कì माफì, यह समाचार इतना बड़ा बन गया िक बहòत सी 

महÂवपूणª चीजŌ पर अभी भी कुछ लोगŌ का Åयान नहé गया है । वह महÂवपूणª िनणªय हòआ है, हमने 
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Æयिु³लयर एनजê सै³टर को ओपन कर िदया है । इसके दूरगामी सकाराÂमक ÿभाव और पåरणाम देश 

को देखने के िलए िमलने वाले ह§ । 

 आदरणीय अÅय± जी, एआई, Ňीडी िÿिÆटंग, रोबोिट³स, वचुªअल åरएिलटी कì चचाª, हम तो 

गेिमंग का भी महाÂमय ³या होता है, इसके िलए भी ÿयास करने वाले लोगŌ म¤ से ह§ । म§ने देश के नौजवानŌ 

से कहा है िक दिुनया कì गेिमंग िøएशन कì िøएिटिवटी, वÐडª कì कैिपटल भारत ³यŌ न बने और म§ 

देख रहा हó ँिक बहòत तेजी से हमारे लोग काम कर रहे ह§ । कुछ लोगŌ के िलए, अब जब एआई कì बात 

होती है, यह शÊद फैशन म¤ है तो बोला जाता है, लेिकन मेरे िलए िसंगल एआई नहé है, डबल एआई ह ै। 

भारत कì डबल ताकत ह ै। एक एआई आिटªिफिशयल इटेंिलज¤स और दसूरा एआई एिÖपरेशनल इंिडया 

ह ै। हमने ÖकूलŌ म¤ 10 हजार िटंकåरंग लÊैस शुŁ कì ह§ और आज उन िटंकåरंग लÊैस से िनकले हòए 

ब¸चे रोबोिट³स बनाकर लोगŌ को चिकत कर रहे ह§ । इस बजट म¤ 50 हजार नए िटंकåरंग लÊैस का 

ÿावधान िकया गया है । भारत वह देश है, िजसके इंिडया एआई िमशन को लेकर पूरी दिुनया बहòत 

आशावादी है और िवĵ के एआई Èलेटफामª म¤ भारत कì मौजूदगी एक महÂवपूणª Öथान ÿाĮ कर चुकì   

ह ै।  

 आदरणीय अÅय± जी, इस साल बजट म¤ हमने डीप टेक के डोमेन म¤ इÆवेÖटम¤ट कì बात कì 

ह ै। म§ समझता हó ँिक डीप टेक हमारे िलए तेज गित से आगे बढ़ने के िलए और 21वé सदी पूरी तरह स े

टे³नोलॉजी िűवेन स¤चुरी है । ऐसे म¤ हमार ेिलए आवÔयक है िक भारत डीप टेक के ±ेý म¤ बहòत तेजी से 

आगे बढ़े ।  

 आदरणीय अÅय± जी, हम लगातार यवुा भिवÕय को Åयान म¤ रखते हòए काम कर रहे ह§, लेिकन 

कुछ दल ह§ जो लगातार यवुाओ ंके साथ धोखा कर रह ेह§, उÆह¤ धोखा दे रहे ह§ । ये दल चुनाव के 

दरिमयान िक ये भ°ा द¤ग,े वह भ°ा द¤गे, वायदा तो करते ह§, लेिकन वायदा पूरा नहé करते ह§ ।… 

(Óयवधान) 

माननीय अÅय± : माननीय सदÖयगण, Èलीज सदन कì गåरमा और ÿितķा बनाए रख¤ । आप भारत 

कì संसद म¤ ह§ । Èलीज बैठे-बैठे िटÈपणी न कर¤ । नए माननीय सदÖय बैठे-बैठे िटÈपणी कर रहे ह§ । 
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… (Óयवधान) 

®ी नरÆेþ मोदी : आदरणीय अÅय± जी, ये दल यवुाओ ंके भिवÕय पर आपदा बनकर िगरे हòए ह§ । हम 

कैसे काम करते ह§, यह हåरयाणा म¤ अभी-अभी देश ने दखेा है । िबना खचê, िबना पचê नौकरी देने का 

वायदा िकया था । सरकार बनते ही नौजवानŌ को नौकरी िमल गई । हम जो कहते ह§, उसी का पåरणाम 

ह ै। हåरयाणा म¤ तीसरी बार भÓय िवजय ÿाĮ हòई है और हåरयाणा के इितहास म¤ तीसरी बार िवजय अपने 

आप म¤ ऐितहािसक घटना है । महाराÕů म¤ भी ऐितहािसक पåरणाम जनता जनादªन के आशीवाªद से ÿाĮ 

हòए । महाराÕů के इितहास म¤ स°ा प± के पास इतनी सीट¤ िमलना जनता जनादªन के आशीवाªद से हम 

पहली बार करके आए ह§ ।… (Óयवधान)  

माननीय अÅय± : आपको समझना चािहए, कल आपको जवाब िदया था । 

… (Óयवधान) 

®ी नरÆेþ मोदी : अÅय± जी, आदरणीय राÕůपित जी ने अपने अिभभाषण म¤ हमारे संिवधान के 75 

वषª होने पर भी िवÖतार से चचाª कì है । संिवधान म¤ जो धाराए ंह§, उनके साथ-साथ संिवधान का एक 

िÖपåरट भी है और संिवधान को मजबूती देने के िलए संिवधान कì भावना को जीना पड़ता है । म§ आज 

उदाहरणŌ के साथ बताना चाहता हóं िक हम वो लोग ह§ जो संिवधान को जीते ह§ । यह बात सही है िक 

हमारे यहां परÌपरा है िक राÕůपित जी जब उĨोधन करते ह§ तो उस सरकार के उस साल के कायªकलाप 

का Êयौरा दतेे ह§ । उसी ÿकार से राºयŌ म¤ गवनªर का सदन म¤ जो उĨोधन होता है, उसम¤ राºय के 

कायªकलापŌ का Êयौरा देते ह§ । म§ बताना चाहता हóं िक संिवधान और लोकतंý कì िÖपåरट ³या होती    

ह ै। जब गुजरात के 50 साल हòए और गोÐडन जुबली ईयर मना रहे थे, उस समय सौभाµय से म§ मु́ य 

मýंी के łप म¤ सेवारत था । हमने एक महÂवपूणª िनणªय िलया । हमने गोÐडन जुबली ईयर म¤ िपछले 50 

वषŎ म¤ सदन म¤ िजतने भी भाषण गवनªर ने िदए, मतलब उस समय कì सरकारŌ कì वाहवाही ही उन 

भाषणŌ म¤ होती है, हमने कहा िक 50 सालŌ म¤ गवनªर के िजतने भी भाषण हòए ह§, उन सभी को एक 

पÖुतक के łप म¤ तैयार िकया जाए, úंथ बनाया जाए और आज सभी लाइāेरीज म¤ वह úंथ एवेलेबल    

ह ै।  
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 म§ तो बी.जे.पी. वाला था, गजुरात म¤ तो ºयादातर कांúेस कì सरकार¤ रही थé, उन सरकारŌ के 

गवनªसª के भाषण थ े। लेिकन उसको भी ÿिसĦ कराने का काम भा.ज.पा. से बना एक मु́ य मýंी कर 

रहा था । ³यŌ? ³यŌिक हम संिवधान को जीना जानते ह§ । हम संिवधान को समिपªत ह§ । हम संिवधान 

के िÖपåरट को समझते ह§ ।  

 आदरणीय अÅय± जी, आप जानते ह§ िक वषª 2014 म¤ जब हम आए तो माÆय िवप± नहé था, 

रेकिµनाइºड ऑपोजीशन पाटê नहé थी । उतने अंक भी लेकर कोई नहé आए थ े। भारत के अनेक कानून 

ऐसे थे िक उस कानून के िहसाब से काम करने कì हम¤ पूरी Öवतंýता थी । अनेक कमेिटयां ऐसी थé, 

िजनम¤ िलखा था िक ‘लीडर ऑफ ऑपोजीशन’ उसम¤ आएगंे । लेिकन, ऑपोजीशन था ही नहé, 

रेकिµनाइºड ऑपोजीशन नहé था । यह हमारा संिवधान जीने का Öवभाव था, यह हमारा संिवधान का 

िÖपåरट था, यह हमारा लोकतýं कì मयाªदाओ ंका पालन करने का इरादा था । हमने तय िकया िक भले 

ही माÆय िवप± नहé होगा, रकेिµनाइºड ऑपोजीशन नहé होगा, लेिकन जो सबस ेबड़े िवप±ी दल के 

नेता ह§, उनको मीिटंµस म¤ बलुाएगंे ।… (Óयवधान) यह लोकतंý का िÖपåरट होता है, तब होता है ।… 

(Óयवधान) चुनाव आयĉु से संबंिधत कमेिटयां थé ।… (Óयवधान) 

 आदरणीय अÅय± जी, पहले तो ÿधान मंýी फाइल पर साइन करके िनकालते थे । यह हम ह§, 

िजसने ऑपोजीशन के लीडर को भी उस कमेटी म¤ िबठाया है । हमने इसके िलए कानून भी बनाया और 

आज िविधवत łप से इले³शन किमĳर बनेगा तो ऑपोजीशन लीडर भी उसके िनणªय कì ÿिøया म¤ 

िहÖसा ल¤गे । यह काम हम करते ह§ ।… (Óयवधान) म§ने पहले ही कहा िक हम यह इसिलए करते ह§ ³यŌिक 

हम संिवधान को जीते ह§ ।  

 आदरणीय अÅय± जी, िदÐली म¤ आपको कई Öथान ऐसे िमल¤गे जहां कुछ पåरवारŌ ने अपने 

Ìयूिजयम बनाकर रख ेहòए ह§ । जनता-जनादªन के पैसŌ से काम हो रहा ह ै। लोकतंý का िÖपåरट ³या 

होता है, संिवधान को जीना िकसको कहते ह§? हमने पी.एम. Ìयूिजयम बनाया । देश के पहले से लेकर 

मेर ेस ेपूवª तक के सभी ÿधान मंिýयŌ के जीवन को और उनके कायŎ को दशाªने के िलए वह पी.एम. 

Ìयूिजयम बनाया गया ह ै। म§ तो चाहóंगा िक इस पी.एम. Ìयूिजयम म¤ जो-जो महापŁुष ह§, उनके पåरवारजनŌ 
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को समय िनकाल करके उस Ìयूिजयम को देखना चािहए और अगर उÆह¤ उसम¤ कुछ जोड़ने के िलए 

लगता है तो उसकì तरफ सरकार का Åयान आकिषªत करना चािहए, तािक वह Ìयूिजयम समĦृ हŌ और 

देश के बालकŌ को ÿेरणा द े। यह होती है संिवधान कì भावना । अपने िलए तो सब करते ह§ । खुद के 

िलए जीने वालŌ कì जमात बहòत छोटी नहé है । संिवधान के िलए जीने वाले यहां बैठे ह§ ।  

आदरणीय अÅय± जी, जब स°ा सेवा बन जाए तो राÕů िनमाªण होता है । जब स°ा को िवरासत 

बना िदया जाए तब लोकतंý खÂम हो जाता है ।  

 आदरणीय अÅय± जी, हम संिवधान कì भावना को लेकर चलते ह§ । हम ‘जहर कì राजनीित’ 

नहé करते ह§ । हम देश कì एकता को सवōपåर रखते ह§ और इसिलए हम सरदार वÐलभ भाई पटेल का 

Öटै¸यू, दिुनया का सबसे ऊँचा Öटै¸यू ‘Öटै¸यू ऑफ यूिनटी’ बनाते ह§ । िजस महापŁुष ने दशे को जोड़ने 

का काम िकया, उनका हम Öमरण करते ह§ । वे भा.ज.पा. के नहé थे, वे जनसंघ के नहé थ े। हम संिवधान 

को जीते ह§, इसिलए इस सोच से आगे बढ़ते ह§ । 

 आदरणीय अÅय± जी, यह दशे का दभुाª µय है िक  आज-कल कुछ लोग अबªन न³सल कì भाषा 

खुले आम बोल रहे ह§ । और अबªन न³सल िजन बातŌ को बोलते ह§, इंिडयन Öटेट के सामने मोचाª लेना, 

यह अबªन न³सल कì भाषा बोलने वाले, इंिडयन Öटेट के िख लाफ लड़ाई कì घोषणा करने वाले न 

संिवधान को समझ सकते ह§, न देश कì एकता को समझ सकते ह§ ।  

 आदरणीय अÅय± जी, सात दशक तक जÌमू-कÔमीर एÁड लĥाख को संिवधान के अिधकारŌ 

से वंिचत रखा गया । यह संिवधान के साथ भी अÆयाय था और जÌमू-कÔमीर एवं लĥाख के लोगŌ के 

साथ भी अÆयाय था । हमने आिटªकल-370 कì दीवार िगरा दी । अब जÌमू-कÔमीर और लĥाख को, 

देशवािसयŌ को जो अिधकार ह§, वही अिधकार उनको िमल रहे ह§ । संिवधान का माहाÂÌय हम जानते    

ह§ । हम संिवधान कì भावना को जीते ह§, इसिलए ऐसे िनणªय भी हम करते ह§ ।  

 आदरणीय अÅय± जी, हमारा संिवधान हम¤ भदेभाव करने कì इजाज़त नहé देता है । जो लोग 

संिवधान को जेब म¤ ले कर जीते ह§, उनको पता नहé है िक आपने मुिÖलम मिहलाओ ंको कैसी मुसीबतŌ 

म¤ जीने के िलए मज़बूर कर िदया था । हमने िůपल तलाक का खाÂमा कर के संिवधान कì भावना के 
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अनłुप मिुÖलम बेिटयŌ को हक देने का काम िकया है, समानता का अिधकार िदया है । जब भी दशे म¤ 

एनडीए कì सरकार रही है, हमने एक लंबे िवज़न के साथ काम िकया है ।  

पता नहé देश को बांटने के िलए िकस-िकस ÿकार कì भाषाओ ंका ÿयोग िकया जा रहा ह ै । 

हताशा, िनराशा पता नहé उनको कहां तक ले जाएगी । लेिकन हमारी सोच कैसी है, एनडीए के साथी 

िमल कर के िकस िदशा म¤ सोचते ह§, हमार ेिलए जो पीछे है, जो आिख री है और महाÂमा गांधी जी ने जो 

कहा था, उसकì तरफ हमारा Åयान ºयादा है । उसी का पåरणाम है िक अगर हम मýंालयŌ कì रचना 

करते ह§, तो भी मंýालय कौन सा बनाते ह§? पूवō°र के िलए अलग मंýालय बनाते ह§ । इतने साल हो 

गए, अटल जी आए, तब तक िकसी को समझ नहé आया था । भाषण तो देते रहते ह§, लेिकन 

आिदवािसयŌ के िलए अलग मýंालय एनडीए ने बनाया ।  

 आदरणीय अÅय± जी, हमार ेदि±ण के राºय, समþुी तट से जुड़े हòए ह§ । हमारे पूवª के कई राºय 

समþुी तट से जड़ेु हòए ह§ । वहां के समाज म¤ िफशरीज़ का काम और िफशरमनै कì सं́  या बहòत बड़ी 

तादाद म¤ है । उनका भी ´याल रखना चािहए ।   

18.00 hrs 

 जमीन के भीतर पानी के जो छोटे इलाके होते ह§, वहां भी िफशरमैन के łप म¤ काम करने वाले 

समाज के आिखरी तबके के लोग ह§ । यह हमारी सरकार है, िजÆहŌने िफशåरज के िलए अलग मýंालय 

बनाया । 

माननीय अÅय±: माननीय सदÖयŌ, अगर सभा कì सहमित हो तो सभा कì कायªवाही इस िवषय कì 

समािĮ  तक बढ़ा दी जाए? 

अनेक माननीय सदÖय: जी हा ँ। 

माननीय अÅय±: माननीय ÿधानमंýी जी  । 

®ी नरÆेþ मोदी: आदरणीय अÅय± जी, समाज के दब,े कुचले, वंिचत लोगŌ के अंदर एक सामÃयª होता 

ह ै। अगर िÖकल डेवलपम¤ट पर बल िदया जाए तो उनके िलए नए अवसर बन सकते ह§ । हम उनकì 

आशा व आकां±ा के अनŁुप िजंदगी बना सकते ह§ । इसिलए, हमने अलग से िÖकल मंýालय बनाया । 
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 आदरणीय अÅय± जी, देश म¤ लोकतंý का पहला धमª होता है िक हम स°ा को सामाÆय से 

सामाÆय नागåरक तक उसका अवसर िमले । इस बात को Åयान म¤ रखते हòए भारत के कोऑपरिेटव 

स³ेटर को और समĦृ बनाने के िलए, और तंदŁुÖत बनाने के िलए देश के करोड़Ō लोगŌ को जोड़ने के 

िलए उसम¤ अवसर है । अनेक ±ेýŌ म¤ कोऑपरिेटव मूवम¤ट को बढ़ाया जा सकता है । उसको Åयान म¤ 

रखते हòए हमने अलग कोऑपरेिटव मंýालय बनाया । िवजन ³या होता है, यह यहां पता चलता है । 

 आदरणीय अÅय± जी, जाित कì बात¤ करना कुछ लोगŌ के िलए फैशन बन गया है । िपछले तीस 

साल से सदन म¤ आने वाले ओबीसी समाज के सांसद दलŌ के भेदभाव से ऊपर उठ करके, एक होकर 

के 30-35 साल से मांग कर रहे थे िक ओबीसी कमीशन को संवैधािनक दजाª िदया जाए । िजन लोगŌ 

को आज जाितवाद म¤ मलाई िदखती है, उनको उस समय ओबीसी समाज कì याद नहé आई । हम ह§, 

िजÆहŌने ओबीसी समाज को संवैधािनक दजाª िदया । िपछड़ा वगª आयोग आज संवैधािनक ÓयवÖथा म¤ 

ह ै। 

 आदरणीय अÅय± जी, हर स³ेटर म¤ एससी, एसटी, ओबीसी को ºयादा से ºयादा अवसर िमले, 

उस िदशा म¤ हमने बहòत मजबूती के साथ काम िकया है । म§ आज इस सदन के माÅयम से देशवािसयŌ 

के सामने एक अहम सवाल रखना चाहता हóं । 

 अÅय± महोदय, मेर ेदेशवासी जłर इस सवाल पर िचंतन भी कर¤गे और चौराहे पर चचाª भी 

कर¤गे । कोई मझुे बताए िक ³या एक ही समय म¤ संसद म¤ एससी वगª के एक ही पåरवार के तीन सांसद 

कभी हòए ह§ ³या? एससी वगª के एक ही पåरवार के तीन सांसद कभी भी हòए ह§ ³या? म§ दूसरा सवाल 

पूछता हóं । कोई मझेु बताए िक एक ही कालखंड म¤, एक ही समय म¤ संसद म¤ एसटी वगª के एक ही पåरवार 

के तीन एमपी हòए ह§ ³या? 

आदरणीय अÅय± जी, कुछ लोगŌ कì वाणी और Óयवहार म¤ िकतना फकª  होता है? मेर ेएक 

सवाल के जवाब म¤ यह िमल जाएगा ।…(Óयवधान) जमीन-आसमान का अÆ तर होता है, रात-िदन का 

अÆ तर होता है ।…(Óयवधान) हम एससी, एसटी समाज को कैसे सशĉ कर रहे ह§, समाज म¤ तनाव पैदा 

िकए िब ना, एकता कì भावना को बरकरार रखते हòए समाज के वंिचतŌ का कÐयाण कैसे िकया जाता है, 



04.02.2025  1636 
 

 

इसका म§ एक उदाहरण देता हóं ।…(Óयवधान)  

वषª 2014 के पहले हमारे देश म¤ मेिडकल कॉलेजŌ कì सं´या 387 थी । आज 780 मेिडकल 

कॉलेज ह§ । मेिडकल कॉलेज बढ़े ह§ तो सीट¤ भी बढ़ी ह§ । यह बहòत महÂवपूणª एगंल है ।…(Óयवधान) 

कॉलेज भी बढ़े ह§, सीट¤ भी बढ़ी ह§ ।…(Óयवधान) वषª 2014 स ेपहले हमार ेदेश म¤ एससी छाýŌ कì 

एमबीबीएस कì 7,700 सीट्स थé । हमारे आने से पहले दिलत समाज के हमार े7,700 यवुाओ ंके 

डॉ³टर बनने कì सÌभावना थी । हमने दस साल काम िकया ।…(Óयवधान) आज सं́ या बढ़कर, एससी 

समाज के 17,000 एमबीबीएस डॉ³टसª कì ÓयवÖथा कì ह ै । …(Óयवधान) कहां 7,700 और कहा ं

17,000? समाज म¤ तनाव लाए िबना, एक दूसरे के सÌमान को बढ़ाते हòए यह िकया । …(Óयवधान)  

आदरणीय अÅय± जी, वषª 2014 के पहले एसटी छाýŌ के िलए एमबीबीएस कì सीट¤ 3,800 

थé । आज यह सं´या बढ़कर लगभग 9,000 हो गई है । वषª 2014 के पहले ओबीसी के छाýŌ के िलए 

एमबीबीएस म¤ 14,000 से भी कम सीट¤ थé । आज इनकì सं´या लगभग 32,000 हो गई है । ओबीसी 

समाज के 32,000 एमबीबीएस डॉ³टर बन¤गे । 

आदरणीय अÅय± महोदय, िपछले दस सालŌ म¤ हर सĮाह एक नई यूनीविसªटी बनी है, हर िदन 

एक नई आईटीआई बनी है, हर दो िदन म¤ एक नया कॉलेज खलुा है । सोिचए, एससी, एसटी, ओबीसी, 

हमारे युवा-यवुितयŌ के िलए िकतनी विृĦ हòई है, इसका आप अंदाज लगा सकते ह§ ।    

 आदरणीय अÅय± जी, हम हर योजना के पीछे लगे ह§, सौ ÿितशत सेचुरशेन, शत ÿितशत 

उसको लागू कर¤, उसके जो भी लाभाथê ंह§, उसम¤ वह छूट न जाए, उस िदशा म¤ हम काम कर रह ेह§ । 

हम चाहते ह§ िक िजसका हक है, उसको िमलना चािहए । अगर योजना है और उसका हक है तो उस 

तक पहòंचना चािहए । एक Łपये और पÆþह पैसा वाला खेल नहé चलेगा । लेिकन कुछ लोगŌ ने ³या 

िकया? मॉडल ही ऐसा बनाया िक कुछ ही लोगŌ को दो, औरŌ को तड़पाओ, तुिĶकरण कì राजनीित  

करो । देश को िवकिसत भारत बनाने के िलए तुिĶकरण से मिुĉ पानी होगी । हमने संतुिĶकरण का राÖता 

चुना ह ै। तुिĶकरण नहé संतुिĶकरण, हम उस राÖते पर चले ह§ । हर समाज, हर वगª के लोगŌ को िबना 

िकसी भेदभाव के उसका हक िमलना चािहए, यह है संतिुĶकरण । मेर ेिहसाब से जब म§ हűेंड परस¤ट 



04.02.2025  1637 
 

 

सेचुरेशन कì बात करता हóं तो उसका मतलब होता है िक असल म¤ सामािजक Æयाय है, यह असल म¤ 

सेकुलåरºम है और असल म¤ संिवधान का सÌमान ह ै।   

आदरणीय अÅय± जी, संिवधान कì भावना है, सबको बेहतर ÖवाÖÃय िमले, आज क§ सर डे भी 

ह ै। दिुनया और देशभर म¤ हेÐथ को लेकर काफì चचाª भी हो रही है । कुछ लोग ह§, गरीब और बुजगुŎ को 

आरोµय कì सेवा िमले, उसम¤ वह अपने राजनीितक Öवाथª के कारण अड़ग¤ डाल रहे ह§ । आज आयÕुमान 

से दशे के तीस हजार अÖपताल जुड़े ह§, अ¸छे Öपेशलाइºड ÿाइवेट अÖपताल जुड़े ह§ । जहां आयÕुमान 

काडª वाले को मÉुत म¤ इलाज िमलता है । कुछ राजनीितक दलŌ ने अपने संकुिचत मानस के कारण, 

कुनीितयŌ के कारण गरीबŌ के िलए अÖपतालŌ के दरवाजे बदं करके रखे थ े। इसका नकुसान क§ सर के 

मरीजŌ को उठाना पड़ा है । िपछले िदनŌ पिÊलक हेÐथ जनªल लैÆ सटे कì Öटडी म¤ आया, उसका कहना 

है िक आयÕुयमान योजना से समय पर क§ सर का इलाज शłु हो रहा है । सरकार क§ सर कì जांच कराने 

के संबंध म¤ बहòत ही गंभीर है, िजतना जÐदी जांच हो, िजतनी जÐदी ůीटम¤ट शłु हो तो हम क§ सर पेश¤ट 

को बचा सकते ह§ । लैÆसटे से आयÕुमान योजना को øेिडट देते हòए कहा है िक भारत म¤ इस िदशा म¤ 

बहòत बड़ा काम हòआ है ।  

 आदरणीय अÅय± जी, इस बजट म¤ क§ सर कì दवाइयŌ को सÖता करने कì िदशा म¤ बहòत 

महÂवपूणª कदम उठाया है, एक महÂवपूणª िनणªय िलया ह ै। आज क§ सर डे ह§, म§ सभी माननीय सांसदŌ 

से कहना चाहóंगा िक अपने इलाके के ऐसे मरीजŌ के िलए आप भी इसका लाभ ले सकते ह§ । आप जानते 

ह§, मरीजŌ के िलए उतने अÖपताल नहé होने के कारण बाहर से आने वाले पेश¤ट को काफì िद³कत¤ होती 

ह§ । दो सौ डे केयर स¤टर बनाने का िनणªय इस बजट म¤ िकया गया ह ै। डे केयर स¤टर पेश¤ट ने पेश¤ट और 

उसके पåरवार को बहòत बड़ी राहत देने का काम करगेा ।  

 आरदणीय अÅय± महोदय जी, राÕůपित जी के अिभभाषण कì चचाª के समय यहां िवदेश नीित 

कì भी चचाª हòई ।  

 कुछ लोगŌ को लगता है िक जब तब वे फॉरेन पॉिलसी के बारे म¤ नहé बोलते ह§, तब तक व ेमै̧ योर 

नहé लगते ह§ । उनको लगता है िक फॉरने पॉिलसी के बार ेम¤ बोलना चािहए, भले ही दशे का नकुसान हो 
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जाए । म§ ऐसे लोगŌ को जरा कहना चाहता हóं िक अगर उÆह¤ सच म¤ फॉरने पॉिलसी सÊज³ेट म¤ Łिच  है, 

फॉरेन पॉिलसी को समझना है और आगे जाकर कुछ करना भी है, यह म§ शिश  जी के िलए नहé कह रहा 

हóं, म§ ऐसे लोगŌ को कहóंगा िक वे एक िकताब जłर पढ़¤ । हो सकता है उससे उनको कहां ³या बोलना 

है, उतनी समझ हो जाएगी । उस िकताब का नाम ‘जेएफकेज फॉरगोटेन øाइिसस’ है । उसम¤ जे.एफ 

कैनेडी कì बात है । ‘जेएफकेज फॉरगोटेन øाइिसस’ नाम कì एक िकताब है । यह िकताब एक ÿिसĦ 

फॉरेन पॉिलसी Öकॉलर ने िलखी है । उसम¤ महÂवपूणª घटनाओ ंका िजø है । इस िकताब म¤ भारत के 

पहले ÿधानमंýी, वे िवदेश नीित का भी नेतÂृव करते थे, इस िकताब म¤ पंिडत नेहł और अमåेरका के 

तब के राÕůपित जॉन एफ.कैनेडी के बीच हòई चचाªओ ंऔर िनणªयŌ का िवÖतार से वणªन है । … (Óयवधान) 

जब देश ढेर सारी चनुौितयŌ का सामना कर रहा था, तब िवदेश नीित के नाम पर ³या खेल हो रहा था, 

उस िकताब के माÅयम से अब सामने आ रहा है । इसिलए, म§ कहóंगा िक ये िकताब पिढ़ए । … (Óयवधान) 

 आदरणीय अÅय± जी, राÕůपित जी के अिभभाषण के बाद एक मिहला राÕůपित जी, एक गरीब 

पåरवार कì बेटी, उनका सÌमान न कर सके, आपकì मजê है, लेिकन ³या-³या कहकर उनको अपमािनत 

िकया जा रहा है । म§ राजनीित म¤ हताशा-िनराशा समझ सकता हóं, लेिकन एक राÕůपित के िखलाफ ऐसा 

Óयवहार करने का ³या कारण है? … (Óयवधान)  

 आदरणीय अÅय± जी, आज भारत इस ÿकार कì िवकृत मानिसकता छोड़कर के, उस सोच 

को छोड़कर के, वीमेन-लेड डेवलपम¤ट के मýं को लेकर आगे बढ़ रहा ह ै। अगर आधी आबादी को उसको 

पूरा अवसर िमले तो भारत दोगुनी रÉतार से आगे बढ़ सकता ह ै। यह मेरा िवĵास ह ै। 25 साल से इस 

±ेý म¤ काम करने के बाद हमारा िवĵास और ŀढ़ हòआ है ।  

 आदरणीय अÅय± जी, िपछले दस साल म¤ सÐेफ हेÐप úÈुस से अब तक दस करोड़ नई मिहलाए ं

एसएचजीज म¤ जड़ुी ह§ । वे मिहलाए ंवंिचत पåरवारŌ से और úामीण बैकúाउंड से ह§ ।  

 समाज के अंितम पायदान पर बैठी इन मिहलाओ ंका सामÃयª बढ़ा, उनका सामािजक Öतर पर 

भी ऊपर उठा और सरकार ने इनकì मदद 20,00,000 Łपये तक बढ़ा दी है, तािक वे इस काम को 

आगे बढ़ा सक¤  । उनकì कायª ±मता बढ़े, उनका Öकेल बढ़े, उस िदशा म¤ हम ÿयास कर रहे ह§ । आज 
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úामीण अथªÓयवÖथा पर उसका बहòत ही सकाराÂमक ÿभाव हो रहा है । 

 आदरणीय अÅय± जी, राÕůपित जी ने अपने अिभभाषण म¤ ‘लखपित दीदी अिभयान’ कì चचाª  

कì ह ै। हमारी तीसरी बार तथा नई सरकार बनने के बाद अब तक जो जानकाåरयां रिजÖटडª हòए ह§, उस 

िहसाब से 50,00,000 से ºयादा लखपित दीदी कì जानकारी हम तक पहòंची है । जब से म§ने इस योजना 

को आगे बढ़ाया है, अब तक करीब-करीब सवा करोड़ मिहलाए ंलखपित दीदी बनी ह§ । हमारा लàय ह ै

िक हम तीन करोड़ मिहलाओ ंको लखपित दीदी बनाएगंे और उसके िलए आिथªक कायªøमŌ पर बल 

िदया जाएगा ।  

 आदरणीय अÅय± जी, आज देश के अनेक गांवŌ म¤ ‘űोन दीदी योजना’ कì चचाª हो रही है । गांवŌ 

म¤ एक मनोवै²ािनक पåरवतªन आया है । मिहला के हाथŌ से űोन चलाते हòए देखकर, गांव के लोगŌ का 

मिहलाओ ंको देखने का नजåरया बदल रहा ह ै। आज नमो űोन दीदी खेतŌ म¤ काम कर-करके लाखŌ 

Łपये कमाने लगी ह§ । ‘मþुा योजना’ भी नारी शिĉ के सशिĉकरण म¤ बहòत बड़ी भूिमका अदा कर रहा 

ह ै। करोड़Ō मिहलाए ंने पहली बार ‘मþुा योजना’ का लाभ लेकर उīोग के अंदर अपने कदम रखे ह§ और 

उīोगपित कì भूिमका म¤ आई ह§ । 

 आदरणीय अÅय± जी, चार करोड़ पåरवारŌ को जो घर िदए गए ह§, उनम¤ से करीब-करीब 75 

ÿितशत मकान ऐसे ह§, िजसका मािलकाना हक मिहलाओ ंको िमला है । यह बदलाव 21वé सदी के 

सशĉ भारत कì नéव रख रहा है ।  

 आदरणीय अÅय± जी, िवकिसत भारत का लàय úामीण अथªÓयवÖथा को सशĉ िकए िबना हम 

िवकिसत भारत का िनमाªण नहé कर सकते ह§ । इसीिलए हमने łरल इकोनॉमी के हर ±ेý को Öपशª करने 

का ÿयास िकया है । हम जानते ह§ िक łरल इकोनॉमी म¤ खेती-िकसानी का बहòत महÂव रहता है । 

िवकिसत भारत के चार ÖतंभŌ म¤ हमारा िकसान एक मजबूत Öतंभ है । बीते दशक म¤ खेती के बजट म¤ 

10 गनुा वृिĦ कì गई है । म§ वषª 2014 के बाद कì बात बताता हóं और यह बहòत बड़ा जÌप है । 

 आदरणीय अÅय± जी, आज जो लोग यहां िकसानŌ कì बात¤ करते ह§, वषª 2014 से पहले यूåरया 

मांगने पर लाठी पड़ती थी । रात-रात भर कतारŌ म¤ खड़ा रहना पड़ता था । वह जमाना था, जब खाद 
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िकसानŌ के नाम पर िनकलती थी, लेिकन खेत म¤ नहé पहòंचती थी, कालेबाजारी से कहé और ही पहòंचती 

थी और 1 Łपये 15 पैसे वाला हाथ कì सफाई का खेल चलता था । आज िकसान को पयाªĮ खाद िमल 

रही है । कोिवड का महासंकट आया, सारी सÈलाई चेन िडÖटबª हो गई, दिुनया म¤ अनाप-शनाप दाम बढ़ 

गए और यह पåरणाम हòआ, ³यŌिक हम यूåरया पर िनभªर ह§, हम¤ बाहर से मंगाना पड़ता ह ै। आज भारत 

सरकार को यूåरया का एक बोरा 3,000 Łपये म¤ पड़ता है, सरकार ने वह बोझ झेला और िकसान को 

300 Łपये से भी कम कìमत पर िदया है । िकसान को ºयादा से ºयादा फायदा हो, इसके िलए हम 

लगातार काम कर रहे ह§ । 

आदरणीय अÅय± जी, िकसानŌ को सÖती खाद िमले, इस एक काम के िलए िपछले दस साल 

म¤ 12 लाख करोड़ Łपये खचª िकए गए ह§ । ‘पीएम िकसान सÌमान िनिध’ से करीब साढ़े तीन लाख करोड 

Łपये डायर³ेट िकसान के खाते म¤ पहòंचे ह§ । हमने åरकॉडª एमएसपी भी बढ़ाया और पहले कì तुलना म¤ 

बीते दशक म¤ तीन गनुा अिधक हमने खरीदी कì है । िकसान को ऋण िमले, आसान ऋण िमले, सÖता 

ऋण िमले, उसम¤ भी तीन गनुा वृिĦ कì गई है । पहले ÿाकृितक आपदा म¤ िकसान को अपने हाल पर 

छोड़ िदया जाता था, लेिकन हमार ेसेवाकाल के दौरान ‘पीएम फसल बीमा योजना’ के तहत दो लाख 

करोड़ Łपये िकसानŌ को िमले ह§ । 

आदरणीय अÅय± महोदय, िसंचाई के िलए बीते दशक म¤ अभूतपूवª कदम उठाए गए ह§ । जो लोग 

संिवधान कì बात¤ करते ह§, उनको ºयादा ²ान नहé है । यह भी दभुाª µय है । बहòत कम लोगŌ को मालूम 

होगा िक हमारे दशे म¤ डॉ³टर बाबा साहेब अंबेडकर का पानी कì योजनाओ ंको लेकर इतना ि³लयर 

िवज़न था, इतना Óयापक था और इतना समावेशी था, जो आज भी हम लोगŌ को ÿेरणा देता है । सौ से 

बड़ी िसंचाई पåरयोजनाए,ं जो दशकŌ से लटकì हòई थé, हमने उनको पूरा करने का अिभयान चलाया, 

तािक िकसानŌ के खेत म¤ पानी पहòंचे । बाबा साहेब का िवज़न निदयŌ को जोड़ने का था । निदयŌ को 

जोड़ने कì वकालत बाबा साहब अंबेडकर न ेकì थी, लेिकन सालŌ तक, दशक के दशक बीत गए, कुछ 

नहé हòआ । आज हमने केन-बेतवा िलंक ÿोज³ेट और पावªती-कालीिसंध-चंबल िलंक ÿोज³ेट पर काम 

शłु कर िदया है  । 
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अÅय± महोदय, गुजरात म¤ कई निदयŌ को जोड़कर िजंदा करने का काम करने का मेरा सफल 

अनभुव भी रहा है । हर दशेवासी का एक सपना होना चािहए, हम सबका सपना होना चािहए िक दिुनया 

कì हर डाइिनंग टेबल पर मेड इन इंिडया फूड पैकेट ³यŌ न हो? आज मुझे खशुी होती है िक भारत कì 

चाय के साथ-साथ हमारी कॉफì भी दिुनया म¤ अपनी महक फैला रही है, बाजारŌ म¤ धूम मचा रही है । 

ईवन, कोिवड के बाद हमार ेटमªåरक कì सबसे ºयादा मांग बढ़ी है । आप जłर देख¤गे िक आने वाले 

समय म¤ हमारा ÿोसेÖड सी-फूड और एक चीज, िजसको लेकर पता नहé ³यŌ ददª हòआ, वह िबहार का 

मखाना, दिुनया म¤ पहòंचने वाला है । हमारा मोटा अनाज, यानी ®ी अÆन भी दिुनया के बाजारŌ म¤ भारत 

कì शान बढ़ाएगा । िवकिसत भारत के िलए Éयूचर-रेडी शहर भी बहòत जłरी है । हमारा देश बहòत तेजी 

से अबªनाइजेशन कì ओर बढ़ रहा ह ै। इसे चनुौती और संकट नहé मानना चािहए, इसे अवसर मानना 

चािहए और हम¤ उस िदशा म¤ आगे काम करना चािहए । इĀंाÖů³चर का िवÖतार अवसरŌ का ÿसार 

होता है । जहां कनेि³टिवटी बढ़ती है, वहां संभावनाए ंभी बढ़ती ह§ । िदÐली-यूपी को जोड़ने वाली पहली 

‘नमो रले’ का लोकापªण था और मुझे भी उसम¤ याýा करने का अवसर िमला । 

ऐसी कनेि³टिवटी, ऐसा इĀंाÖů³चर भारत के सभी ÿमुख शहरŌ तक पहòंचे, यह हमारी आने 

वाले िदनŌ कì जłरत है और हमारी िदशा है ।  

 आदरणीय अÅय± जी, दस साल म¤ िदÐली का मůेो नेटवकª  डबल हòआ है और आज िटयर 2 

और 3 िसटी म¤ भी मेůो नटेवकª  पहòंच रहा ह ै। आज हम सभी गवª कर सकते ह§ िक आज भारत का मůेो 

नेटवकª  1000 िकलोमीटर को पार कर गया है । इतना ही नहé वतªमान म¤ और एक हजार िकलोमीटर 

मůेो नेटवकª  पर काम चल रहा है । हम बहòत तेजी से आगे बढ़ रहे ह§ ।  

 आदरणीय अÅय± जी, ÿदूषण को कम करने कì िदशा म¤ भी कई इिनिशएिटव भारत सरकार ने 

िलए ह§ । 12 हजार इलेि³ůक बसŌ को हमने देश म¤ दौड़ाना शłु िकया ह ै। िदÐली कì भी हमने सेवा कì 

है और िदÐली को िदया है ।  

 आदरणीय अÅय± जी, हमारे दशे कì अथªÓयवÖथा का समय-समय पर िवÖतार होता रहता है । 

आज बड़े शहरŌ म¤ िगग इकोनॉमी का एक महÂवपूणª एåरया डेवलप हो रहा है । लाखŌ यवुा इसम¤ जुड़ रह े
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ह§ । हमने इस बजट म¤ कहा है िक ई-®म पोटªल पर ऐसे िगग वकª सª अपने को रिजÖटर करवाए ं। उनके 

वेåरिफकेशन के बाद, इस Æयू एज सिवªस इकोनॉमी म¤, िकस ÿकार से उनकì सहायता कर सकते ह§, 

इसके िलए उनको एक आईडी काडª िमलेगा । हमने कहा है िक इन िगग वकª सª को आयÕुमान योजना का 

लाभ भी िदया जाएगा । इससे िगग वकª र को ÖवाÖÃय कì िदशा म¤  सहायता िमलेगी । एक अनुमान है िक 

आज दशे म¤ करीब-करीब एक करोड़ िगग वकª सª ह§ । हम उस िदशा म¤ भी काम कर रहे ह§ । 

 आदरणीय अÅय± महोदय, एमएसएमई स³ेटर बहòत बड़ी माýा म¤ जॉब के अवसर लेकर आता 

ह ै। यह ऐसा ±ेý है िजसम¤ रोजगार कì अपार संभावनाए ंह§ । ये छोटे उīोग आÂमिनभªर भारत के ÿतीक 

ह§ । देश कì अथªÓयवÖथा म¤ हमारा एमएसएमई स³ेटर बहòत बड़ा योगदान दे रहा है । हमारी नीित साफ 

है िक एमएसएमई को सरलता, सहòिलयत और सवंधªन िमले । यह एक ऐसा ±ेý है, िजसम¤ रोजगार कì 

संभावनाए ंह§ । इस बार हमने िमशन मÆैयफैु³चåरंग पर बल िदया है । एक िमशन मोड म¤ मÆैयफैु³चåरंग 

स³ेटर मतलब एमएसएमई स³ेटर को बल देना और एमएसएमई के माÅयम से अनेक नौजवानŌ को 

रोजगार देना, िÖकल डेवलपम¤ट से रोजगार के िलए नौजवानŌ को तैयार करना, ऐसे पूर ेइको िसÖटम 

को हम बल दतेे हòए आगे बढ़ रहे ह§ । एमएसएमई से³टर म¤ सधुार के िलए कई पहलुओ ंपर हमने काम 

शłु िकया है । एमएसएमई के िलए øाइटेåरया वषª 2006 म¤ बनाया गया था । उसे अपडेट नहé िकया 

गया । िपछले दस वषŎ म¤ इस øाइटेåरया म¤ हमने दो बार अपúडेशन करने का ÿयास िकया और इस 

बार हमने एक बहòत बड़ा जÌप लगाया है । पहली बार वषª 2020 म¤, दूसरी बार इस बजट म¤ हमने 

एमएसएमईज़ को आगे बढ़ाने का ÿयास िकया है । हर तरफ उनको आिथªक सहायता दी जा रही ह ै। 

एमएसएमईज़ के सामने चुनौती फामªल फाइन§िशयल åरसास¥स कì कमी कì रही है । कोिवड के संकट के 

काल म¤ एमएसएमईज़ पर िवशेष बल िदया गया । हमने िखलौना उīोग पर िवशेष बल िदया । हमने कपड़ा 

उīोग पर िवशेष बल िदया । 

 हमने उनको कैश Éलो कì कमी नहé होने दी और िबना िकसी गारटंी पर लोन िदया । हजारŌ 

उīोगŌ म¤ लाखŌ नौकåरयŌ कì संभावनाए ंबनé और नौकåरयां सुरि±त भी हòई ं। छोटे उīोग, उनके िलए 

कÖटमाइज øेिडट काडª, øेिडट गारटंी कवरेज, उस िदशा म¤ हमने कदम उठाए, िजसके कारण ईज 
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ऑफ डूइंग िबजनेस को भी बढ़ावा िमला और गैर जłरी िनयमŌ को कम करने के कारण उनका जो 

एडिमिनÖůेिटव बोडª रहता था, उनको एकाध Óयिĉ को काम के िलए पैसे दनेे पड़ते थ,े वह भी बंद कर 

िदया गया ।  

 एमएसएमईज़ को बढ़ावा दनेे के िलए हमने जो नई नीितयां बनाई ह§, आपको खुशी होगी, एक 

समय था, वषª 2014 के पहले िखलौने जैसी चीज¤ हम इÌपोटª करते थ े। आज म§ गवª से कह सकता हó ँ

िक मेर ेदेश के िखलौने बनाने वाले छोटे उīोग आज दिुनया के अंदर िखलौने ए³सपोटª कर रहे ह§ और 

आयात म¤ बहòत बड़ी िगरावट आई है । िनयाªत म¤ करीब 239 परस¤ट विृĦ हòई है । एमएसएमईज़ के जåरए 

संचािलत ऐसे कई से³टसª ह§, जो दिुनया भर म¤ अपनी पहचान बना रहे ह§ । मेड इन इंिडया कपड़े, 

इल³ेůॉिन³स, इलेि³ůकल गुड्स के सामान आज दसूर ेदेशŌ के जीवन का िहÖसा बन रहे ह§ ।  

 आदरणीय अÅय± जी, िवकिसत भारत के सपने को पूरा करने के िलए दशे आगे बढ़ रहा है और 

बड़े आÂमिवĵास के साथ आगे बढ़ रहा है । िवकिसत भारत का सपना, यह कोई सरकारी सपना नहé 

होता है । यह 140 करोड़ देशवािसयŌ का सपना है और इस सपने को हम सब िजतनी ऊजाª द ेसकते 

ह§, देने का ÿयास करना है । दिुनया म¤ उदाहरण है, 20-25 साल के कालखÁड म¤ दिुनया के कई दशेŌ ने 

िवकिसत बनकर के िदखाया है तो भारत के पास तो सामÃयª अपार है । हमारे पास डेमोúाफì है, डेमोøेसी 

है, िडमांड है । हम ³यŌ नहé कर सकते? इस िवĵास के साथ हम¤ आग ेबढ़ना है और हम भी 2047, जब 

देश आजाद होने के 100 साल हŌगे, तब हम िवकिसत भारत बनकर रह¤गे । यह सपना लेकर के चलना 

चािहए । म§ िवĵास से कहता हó ँिक हम¤ और बड़े लàय पार करने ह§ और हम करके रह¤गे ।  

 आदरणीय अÅय± जी, यह तो अभी हमारी तीसरी ही टमª ह ै । हम देश कì आवÔयकता के 

अनसुार आधुिनक भारत बनाने के िलए, स±म भारत बनाने के िलए और िवकिसत भारत का संकÐप 

साकार करने के िलए हम आने वाले अनेक वषŎ तक जटेु रहने वाले ह§ ।  

 आदरणीय अÅय± जी, म§ सभी दलŌ से आúह करता हó ँ । सभी नेताओ ंसे आúह करता हó,ँ 

देशवािसयŌ से आúह करता हó ँ। अपनी-अपनी राजनीितक िवचारधाराए ंहŌगी, अपन-ेअपने राजनीितक 

कायªøम हŌगे, लेिकन देश से बड़ा कुछ नहé हो सकता है । हम सबके िलए देश सवōपरी है और हम 
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िमलकर के िवकिसत भारत के सपने को अपना, 140 करोड़ देशवािसयŌ का सपना भी अपना सपना 

माना है, इस सपने को लेकर के चल पड़ े। देश िवकिसत होगा । हमारे बाद कì जो पीिढ़यां हŌगी, वे कह¤गी 

िक 2025 म¤ एक संसद ऐसी थी, जहां बठैा हòआ हर सांसद िवकिसत भारत के सपने को पूरा करने के 

िलए काम कर रहा था ।  

 आदरणीय अÅय± जी, म§ महामिहम राÕůपित जी के अिभभाषण पर अपना धÆयवाद Óयĉ करते 

हòए आपका भी आभार करता हó,ँ सदन का भी आभार Óयĉ करता हó ँ।  

 धÆयवाद । 

माननीय अÅय± : धÆयवाद ÿÖताव पर ®ी अमरा राम जी, ÿो. सौगत राय जी, ®ी एन. के. ÿेमचÆ þन 

जी,  ®ी सधुाकर िसंह जी, ®ी लालजी वमाª जी, ®ी िवशालदादा ÿकाशबापू पािटल एवं डॉ. टी. समुित 

उफª  तािमझाची थंगापंिडयन ने अनेक संशोधन ÿÖतुत िकए ह§ । अब म§ सभी संशोधनŌ को एक साथ 

सभा के सामने मतदान के िलए रखता हóं । 

संशोधन मतदान के िलए रखे गए तथा अÖवीकृत हòए । 

… (Óयवधान) 

18.41 hrs 

At this stage, Shri Akhilesh Yadav and some other hon. Members left the House. 

माननीय अÅय± : अब म§ राÕůपित जी के अिभभाषण पर धÆयवाद ÿÖताव को सभा के मतदान के िलए 

रखता हóं ।  

ÿĳ यह है : 

“िक महामिहम राÕůपित जी कì सेवा म¤ िनÌनिलिखत शÊदŌ म¤ एक समावेदन ÿÖतुत िकया      

जाए :- 

“िक  इस सý म¤ समवेत लोक सभा के सदÖय राÕůपित जी के उस अिभभाषण, जो उÆहŌने 31 

जनवरी, 2025 को एक साथ समवेत संसद कì दोनŌ सभाओ ंके सम± दनेे कì कृपा कì 

है, के िलए उनके अÂयंत आभारी ह§ ।” 
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ÿÖताव Öवीकृत हòआ । 

________ 

माननीय अÅय± : सभा कì कायªवाही गŁुवार, िदनांक 6 फरवरी, 2025 को ÿात: 11 बज ेतक के िलए 

Öथिगत कì जाती है । 

18.42 hrs 

The Lok Sabha then adjourned till Eleven of the Clock  
on Thursday, February 6, 2025/Magha 17, 1946 (Saka). 

________  
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93 Shri E T Mohammed Basheer 364 

94 Shri Eatala Rajender 318 

95 Shri Eswarasamy K 317, 249 

96 Shri G Lakshminarayana 320 

97 Shri G M Harish Balayogi 328 

98 Shri Gaurav Gogoi 324 

99 Shri Gopal Jee Thakur 390 

100 Shri Govind Makthappa Karjol 397 

101 Shri Gurmeet Singh Meet Hayer 268, 444 

102 Shri Gyaneshwar Patil 437, 297 

103 Shri Hanuman Beniwal 244, 423 

104 Shri Harish Chandra Meena 356 

105 Shri Hibi Eden 358 

106 Shri Jagannath Sarkar 378 

107 Shri Jagdambika Pal 363 

108 Shri Janardan Singh Sigriwal 302 

109 Shri Jugal Kishore 287 

110 Shri K C Venugopal 258 

111 Shri K Radhakrishnan 292 
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112 Shri Kali Charan Singh 409, 284, 426 

113 Shri Kaushalendra Kumar 331 

114 Shri Kesineni Sivanath 312 

115 Shri Khagen Murmu 430, 409, 252 

116 Shri Khalilur Rahaman 281 

117 Shri Kodikunnil Suresh 242 

118 Shri Kota Srinivasa Poojary 347, 371, 414, 252 

119 Shri Krishna Prasad Tenneti 309 

120 Shri Lumba Ram 305, 248 

121 Shri Maddila Gurumoorthy 434, 255 

122 Shri Magunta Sreenivasulu Reddy 306 

123 Shri Mahesh Kashyap 403, 396, 254, 247 

124 Shri Malaiyarasan D 336 

125 Shri Manickam Tagore B 249, 288 

126 Shri Manish Jaiswal 432, 408, 414 

127 Shri Manish Tewari 301, 458 

128 Shri Manoj Tiwari 279, 426, 409 

129 Shri Mohite Patil Dhairyasheel Rajsinh 424, 245, 251 

130 Shri Muhammed Hamdullah Sayeed 449, 273 

131 Shri Mukeshkumar Chandrakaant Dalal 322 

132 Shri Murari Lal Meena 283 

133 Shri N K Premachandran 375 

134 Shri Naba Charan Majhi 303 

135 Shri Nalin Soren 315, 287 

136 Shri Narayan Tatu Rane 269, 240 

137 Shri Naresh Ganpat Mhaske 234, 412 

138 Shri Navaskani K 253, 299 

139 Shri Naveen Jindal 311 

140 Shri Nilesh Dnyandev Lanke 251, 424, 245 
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141 Shri Omprakash Bhupalsinh Alias Pavan 
Rajenimbalkar 

269, 266, 240, 380 

142 Shri P C Mohan 386, 396, 252 

143 Shri P P Chaudhary 376, 247, 426, 252 

144 Shri P V Midhun Reddy 457, 290 

145 Shri Parbhubhai Nagarbhai Vasava 430, 252, 408 

146 Shri Parshottambhai Rupala 371, 289, 236 

147 Shri Prabhakar Reddy Vemireddy 357 

148 Shri Pradeep Kumar Singh 291, 430, 409, 252 

149 Shri Pradeep Purohit 270, 445 

150 Shri Pradyut Bordoloi 327 

151 Shri Praveen Patel 289, 408, 426 

152 Shri Putta Mahesh Kumar 313, 306 

153 Shri Radheshyam Rathiya 270 

154 Shri Rahul Gandhi 359 

155 Shri Rahul Kaswan 304, 459 

156 Shri Raja Ram Singh 329 

157 Shri Rajabhau Parag Prakash Waje 405 

158 Shri Rajeev Rai 231 

159 Shri Rajesh Naranbhai Chudasama 346 

160 Shri Rajesh Ranjan 410 

161 Shri Rajesh Verma 234, 412 

162 Shri Rajiv Pratap Rudy 379 

163 Shri Rajmohan Unnithan 407 

164 Shri Raju Bista 286 

165 Shri Ramasahayam Raghuram Reddy 233 

166 Shri Ramashankar Rajbhar 361 

167 Shri Ramprit Mandal 372 

168 Shri Ramvir Singh Bidhuri 295, 425, 373 
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169 Shri Ravindra Dattaram Waikar 234, 412 

170 Shri Ravindra Shukla Alias Ravi Kishan 393, 252 

171 Shri S Jagathratchakan 420, 241 

172 Shri S Venkatesan 294 

173 Shri Sanatan Pandey 418, 455, 285 

174 Shri Sanjay Dina Patil 251, 245, 424 

175 Shri Sanjay Haribhau Jadhav 442, 266, 419, 240, 269 

176 Shri Sanjay Uttamrao Deshmukh 380, 266, 240 

177 Shri Saptagiri Sankar Ulaka 427 

178 Shri Satish Kumar Gautam 374 

179 Shri Satpal Brahamchari 319, 418, 455, 285 

180 Shri Saumitra Khan 385 

181 Shri Selvam G 400, 299, 253 

182 Shri Shafi Parambil 282, 454 

183 Shri Shankar Lalwani 298, 252 

184 Shri Shashank Mani 257 

185 Shri Sher Singh Ghubaya 392 

186 Shri Shrirang Appa Chandu Barne 263, 440, 389 

187 Shri Sribharat Mathukumilli 308, 411 

188 Shri Subbarayan K 314 

189 Shri Sudama Prasad 350 

190 Shri Sudheer Gupta 237, 415, 247 

191 Shri Sukanta Kumar Panigrahi 382 

192 Shri Sukhjinder Singh Randhawa 392, 252 

193 Shri Suresh Kumar Kashyap 247, 409, 414, 426 

194 Shri Tangella Uday Srinivas 262, 439 

195 Shri Tanuj Punia 332 

196 Shri Tapir Gao 430, 409, 252 

197 Shri Tariq Anwar 260, 438 
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198 Shri Tejasvi Surya 414, 236, 252 

199 Shri Utkarsh Verma Madhur 307 

200 Shri V K Sreekandan 344 

201 Shri Varun Chaudhry 381 

202 Shri Ve Vaithilingam 275 

203 Shri Vijay Baghel 296, 414, 252, 426 

204 Shri Vijayakumar Alias Vijay Vasanth 288, 249 

205 Shri Vishaldada Prakashbapu Patil 334, 356 

206 Shri Vishnu Datt Sharma 323 

207 Shri Vishnu Dayal Ram 274 

208 Shri Vishweshwar Hegde Kageri 254, 409, 252 

209 Shri Y S Avinash Reddy 447, 235 

210 Shri Yogender Chandolia 388, 252, 414 

211 Smt. Aparajita Sarangi 289, 426 

212 Smt. Bharti Pardhi 389 

213 Smt. D K Aruna 318 

214 Smt. Delkar Kalaben Mohanbhai 297, 437 

215 Smt. Geniben Nagaji Thakor 398, 336 

216 Smt. Kamlesh Jangde 303 

217 Smt. Kanimozhi Karunanidhi 384 

218 Smt. Kriti Devi Debbarman 409, 414, 426, 252 

219 Smt. Lovely Anand 372 

220 Smt. Mala Roy 246 

221 Smt. Malvika Devi 367 

222 Smt. Manju Sharma 337 

223 Smt. Poonamben Hematbhai Maadam 342 

224 Smt. Rachna Banerjee 330 

225 Smt. Sajda Ahmed 365 

226 Smt. Shambhavi 234, 412 
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227 Smt. Smita Uday Wagh 236, 303, 409, 426 

228 Smt. Supriya Sule 251, 245, 424 

229 Thiru Arun Nehru 362 

230 Thiru D M Kathir Anand 278, 452 
231 Thiru Dayanidhi Maran 280, 453 

 
 

__________
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ANNEXURE-II 
(i) Ministry-wise Index to Starred Questions 

 
 
Agriculture and Farmers Welfare 

 
:
 
21, 22, 24, 25, 27, 28, 30, 32, 34, 38, 40 

 
Commerce and Industry 

 
:
 
23, 26, 31 

 
Cooperation 

 
:
 

 
Fisheries, Animal Husbandry and Dairying 

 
:
 

 
Heavy Industries 

 
:
 

 
Home Affairs 

 
:
 

 
Panchayati Raj 

 
:
 
33 

 
Rural Development 

 
:
 
29, 37 

 
Social Justice and Empowerment 

 
:
 
35 

 
Steel 

 
:
 

 
Textiles 

 
:
 
36, 39 
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ANNEXURE-II 
(ii) Ministry-wise Index to Unstarred Questions 

 
 
Agriculture and Farmers Welfare 

  
: 231, 232, 235, 239, 240, 242, 245, 248, 256, 
259, 261, 263, 266, 269, 270, 271, 274, 275, 277, 

  281, 283, 304, 307, 312, 325, 331, 332, 339, 340, 
  342, 343, 345, 346, 348, 360, 361, 363, 364, 367, 
  369, 370, 371, 372, 373, 375, 377, 380, 383, 384, 
  388, 389, 390, 391, 394, 397, 398, 399, 408, 415, 
  419, 429, 431, 443, 445, 447, 448 

 
Commerce and Industry 

  
: 233, 234, 236, 237, 241, 244, 249, 262, 272, 
290, 292, 296, 299, 313, 317, 326, 334, 352, 379, 

  386, 405, 407, 424, 427, 434, 436, 439, 446 

 
Cooperation 

  
: 254, 258, 279, 286, 291, 318, 374, 406, 412, 
421, 428, 455, 456, 459 

 
Fisheries, Animal Husbandry and 
Dairying 

  
: 238, 251, 267, 278, 287, 303, 321, 353, 362, 
395, 411, 418, 441, 449, 450, 454, 457 

 
Heavy Industries 

  
: 250, 257, 289, 295, 298, 314, 324, 347, 354, 
358, 381, 420, 442 

 
Home Affairs 

  
: 246, 252, 260, 276, 288, 301, 308, 329, 330,  
335, 344, 349, 350, 351, 365, 366, 387, 404, 410, 

  417, 425, 458 
 
Panchayati Raj 

  
: 255, 280, 285, 316, 327, 337, 368, 409, 414 

 
Rural Development 

  
: 243, 247, 264, 294, 333, 336, 357, 359, 392, 
401, 402, 413, 438, 452 
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Social Justice and Empowerment  : 268, 273, 282, 293, 297, 300, 302, 306, 311, 
319, 322, 323, 328, 378, 385, 416, 422, 423, 426, 

  430, 432, 435 
 
Steel 

  
: 284, 309, 315, 338, 356, 382, 396, 403, 433, 
444, 460 

 
Textiles 

  
: 253, 265, 305, 310, 320, 341, 355, 376, 393, 
400, 437, 440, 451, 453 

 
 

____________
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